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HOW TO USE THE INDEX 
The Index is ll1'BIl8ed alphabetically with the Subject Index separated from 

Name Index and printed in the followin. order: Part I·SUBJECT INDEX; PART II· 
NAME INDEX. At the end of every entry, the Debate number is given in numerical 
and Volume Number is given in Roman numerals followed by the date of the Debate in 
parenthesis and column number or numben, as the case may be is given immediately 
after that printed as (Deb. 3, Vol. XXXVII, 04-12-2003) Col. 1 S4-1S6. 

All the Bills are alphabetically arranged under the main heading "Bi1I(s)". The 
Stages of the Bills are given at the end oftitle in form oflnt., Consid., Consid. and Pass 
etc. The matter pertaining to Papen Laid on the Table is shown under the heading PLT. 

Each keyword is reflec;tive ofthc subject matter it pertains to for example a matter 
pertaininS to A&ric:ulture may be found under the heading Agriculture besides the 
appropriate head. Similarly matter related to all types of diseases is put under the 
heading Disease and matter related to Health Care under heading Health Care. 

The name oflnstitutions, Programmes, Schemes are put under the heading of the 
name of such Institution, Scheme, Programmes. 

The matter pertaining to Committees are put unde[ the heading Committee(s), Port 
under Ports, Airport under Airports, Airline under Airlines. River under Rivers. The 
Committee report stages are reflected at the end of title by the word PrescntedlLaid. 

The Matten Under Rule 377 are shown as (MUR 377) and Discussion Under 
Rule 193 IS (OUR 193). 

Information pertaining -to Railways has been indexed under the various main 
headings commencing with the word Railways e.g. "Railway Ltnes". "Railway Trains" 
etc. 

Information regarding various States in India and the various foreign countries has 
been indexed under their respective names. 

A list of abbreviations used in the Index is given below:-
A.M. Adjournment Motion 
C.A. 
Int. 
Consld. & Pus 
DURI93 
MUR377 
Pll' 
Res. 
St 

Calling Attention to Matter of Urgent Public Importan<:e 
Introduction Stage of Bill 
Consideration & Adoption Stage of a Bill 
Discussion Under Rule 193 
Matter Under Rule 377 

Papers Laid on the Table 
Resolution 
Statement 

(i) 
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INDEX 
TO 

LOKSABHADEBATES 
(FOORTEEN11ISERIES) 

VOLUMEXlTOXDI 
July 2',2005 10 Augusl30, 200.s 

Sravana 03, 1927 (Sako) 10 Bhadrapada 08, 1927 (Sola) 
FIFTH SESSION OFrnE FOUKTEENTH LOK SABHA 

PART-I 
SUBJECT INDEX 

Ateelerlted Irrl.atl08 Beaent 
Proanmme 

Assured Irrigation under Bharat Nirman 
(Deb. 17, \t)l. XII, 17..()8w200') 
Col. 356--57 

Special StatuI to States under AIBP . 
(Deb. 6, \t)L Xl, 01 ~8-20(5) 
Col. 287 

Aeeen DeRc:lt eb .... e 
Access Deficit Charge 

(Deb. 17, Vol. XII. 17~8-2005) 
C01.2S7-S8 

Payment of Access Deficit Charge 
(Deb. 21, Vol. XIll,24-08-20(5) 
Col. 140-41 

Aeeideats 
Accidents in Mines 

(Deb. 19, \t)l XII, 22-08-200') 
CoL 202-04 

Accidents on N.Hs. 
(Deb. 17, Vol XII, 17~8-2005) 
CoI.I4445,192-93 

Centralised Accident and Trauma 
Services 
(Deb. 3, Vol. XI. 27-07-2005) 
Col. 511-33 

Situation arising out of recurring accidents 
in Coal Mines in the country, particularly 

1he accidents • Saunda Colliery under 
the Central Coal Fields Limited (ceL) 
resulting in death of fourteen Coal 
Workers. and stepa taken by the 
Government in reprd thereto (CA) 
(Deb. 23, \t)l. XIII. 29--08-200Sl 
Col. 22-32 

SpeedBreakor 
(Deb. 2, Vol. 'XI, 26--07-2005) 
CoI.S4243 

Treatment of Accident Victims 
(Deb. 13, Vol. XII. 10~8-2(05) 
Col. 159-60 

Accommodation 

Conversion ofShop-Cum Flat into Shop-
Cum-OffJCeS 
(Deb. 7, Vol. XI, 02-08-20(5) 
Col. 249-50 

Aet(s) 

Amending Citizenship Act. 1955 
(Deb. 3, Vol. XI,27-o7-2(05) 
Col.ISI-S3 

Amendment-in FCRA 
(Deb. 12, Vol. XII,09-08-2005) 
Col. 71-75 

Amendment in Hindu Succession Act, 
1 ~ (Deb. 10, Vol. XI, 05-08-2005) CoL 
4748 
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Amendment in Immoral Traffic 
(Prevention) Act. 1986 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 525-27 

Amendment in Wildlife Protection Act. 
1972 
(Deb. I. \bl. XI. 25'{)i-2005) 
Col. 335 

Amendment to A.P.M.C. Act 
(Deb. 6. Vol. XI. 0 1-08-2OOS) 
Col. 16-17 

Amendment to SICA. 1985 
(Deb. I O. Vol. XI. 05-08-2005) 
Col. 80 

A mendment/Repeal of Forest 
(Conversion) Act. 1980 
(Deb. I. Vol. XI. 2S-07-2OOS) 
Col. 439-40 

Amendments in the Telegraph Act 
(Deb. 21. Vol. XIII. 24'{)8-200S) 
Col. 29-36 

Amendments to Emigration Act. 1983 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 146 

Armed Forces (Special Powers) Act 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 499--501 

COFEPOSA 
(Deb. IS. Vol. XII, 12-01-2005) 
Col. 281-83 

Commercial Use of Residential Properties 
(Deb. 12. \01. XII. 09-08-2005) 
Co1.3S6-S7 

Diluting NOrms Governing Obscenity 
(Deb. 8, \01. XI, 03.{)8-200S) 

.. Col. 77-78 

FEMAcase 
. (Deb. 10, \01. XI,OS-08-200S) 

Col. 66-61 
Geographical Landmark (Registration and 

Conservation)Act, 1999 
(Deb. 12, Vol. XII, 09-08-200S) 
CoI.412-13 

Implementation of Dowry Prohibition Act 
(Deb. " Vol. XI. 02-08-2005) 
Col. 316--18 

Implementation of Panchayat Act 
(Deb. 9. Vol. XI. 04.{)8-2005) 
Col. 259-64 

Inclusion of Education Und~f Consumer 
f'rotection Act. 19.6 
(Deb. 19. Vol. XII, 22'{)8-200S) 
Col. 280 

Increase in Female Foeticide 
(Deb. 13. Vol. XII. 10-08-200S) 
Col. 342-46 

MCIAct 
(Deb. 13. Vo\. XII, 10-08-2005) 
Co1.28~ 

Model Police Act 
(Deb. 20. Vol. XII. 23'{)8-2Q05) 
Col.218-19 

Multi Model Transport Go~d.s Act. 1991 
(Deb. 13. ~1. ~II. IO-08,;!()Q!5) 
Col.168~9 

Need to amend Environment an~ Forest 
Conservation Act with a view to 
disburse surplus land to landless 
Schedule Caste and poor people in the 
country (MUR 377) 
(Deb. 24, Vol. XIII, 30-08-2005) 
Col. 65 

Need to repeal' Dramatic Perfonnance Act, 
1876' with a view to protect the interest 
of dramatists in the country (M U R 377) 
(Deb. 16, Vol. XII, 16-08-200S) 
Col.431 

POTA Review Committee 
(Deb. 2, Vol. XI. 26-07-2005) 
Col. 426-427 

Review of Electricity Act 
(Deb. 15, \bl. XII, 12-08-2005) 
Col. 146-47 

Revision of Companies Act, 1956 
(Deb. 5, Vol. XI, 29..()7-2005) 
Col. 369-70 
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Right to Information Act 
(Deb. 16, 'kl. XII, 16-()8-2005) 
Col. 35S-57 

Scrapping of IMDT Act 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 60-61 

SICAAct.1985 
(Deb. 15. Vol. XII. 12-OS-2005) 
Col. 266-67 

Textile Products under Essential 
Commodities Act, 1955 
(Deb. 6. Vol. XI, 01-08-2005) 
CoJ.43940 

Violation ofEPF and MPAct, 1952 
(Deb. 6, Vol. Xl. 0I-OS-2005) 
Col. 220-21 

Violation of Explosive Act and Rules 
(Deb. 16, 'WI. XII.I6-()S-200S) 
Col. 1'8 

Violation of Food Products Norms 
(Deb. II, Vol. XII. OS-OS-2(05) 
Col. 71-" 

Adivul MahUa Swashaktikann YoJana 

Adivui Mahila Swashaktikaran Yojana 
(AMSy) 
(Deb. 12. Vol. XII. 09-OS-200S) 
Col. 99-100 

Adjournmeat Motioa 

Failure of the Government to take action 
against persons indicted by Nanavati 
Commission oflnquiry (A.M.) 
(Deb. 13. Vol. XII.10-08-200S) 
Col. 1-2,653 

Massive illegal immilration from 
Banaladesh-(A.M.) 
(Deb. 2, 'WI. XI, 26-()7.200') 
Col. '90-592,639-730 

AdaaiaJItndve Belo .... 

Administrative Refunn 
(Deb. 13, Vol. XII, 10-01(2005) 
CoL 141-42 

Cadre Restructuring of Stenographers 
(Deb. 22. Vol. XIII. 2S-08-2005) 
Col. 190-91 

Cadre Review 
(Deb. 21 •. 'W1. Xlii. 24-08-2005) 
Col. 212·13 

Cadre review in passpon Offices 
(Deb. 13. Vol. XII. IO-OS·2005) 
Col. 30.5 

Cadre Review of Engineering and 
Administrative Services in MES 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 304 

Closure of Units of Directorate of field 
Publicity 
(Deb. IS. Vol. XII. 18-08-200S) 
Col. 209-1.1 

Constitution of Cadre . 
(Deb. 22. Vol. XIII. 25,-01·2005) 
Col. 3 17·1 S 

Departmental Promotion Committees 
(Deb. 17. Vol. XII. l7-OS·2005) 
CoL 70-71 

Higher Pay Scale for CS Stenographers 
(Deb. 3. Vol. XI. 27-07·200S) 
Col. 241 

Promotion of Group • A' Officers 
(Deb. 17, Vol. XII,17-OS-200S) 
Col. 173·74 

Reduction in Retirement Age in Public 
Sector Enterprises 
(Deb. 3, \\>1. XI, 27-07-2005) 
Col. 402-03 

ResU'Ucturing ofBCAS 
(Deb. 18, \\>1. XII, 18-O8·2()()5) 
CoL2S7·S8 

Restructurina of Medical Officers Cadre 
(Deb. 16, VOJ.)CO, 16-()8·200S) 
Col. 191-92 
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Transfer Policy of SAl 
(Deb. 21 ; \bl. XIII,24-01-2005) 
Col. 70-76 

Adult Eduadoa Propa __ 

Adult Education Programme in U.P. 
(Deb. 7, \\)1. XI, 02~2OM) 
Col. 270-72 

Adulteration 

Adulterated Desi Ohee 
(Deb. 19, \\)1. XII,22-08-200S) 
Col. 147 

Need to devise a mechanism to check 
adulteration of petrol and diesel sold 
through retail outlets in Himachal 
Pradesh and other parts of the country 
(MUR377) 
(Deb. II. 'ttll. XII. 08-08-2005) 
Col. 524-25 

Adv.nce Pusenpr Intb ...... tto. Sy.te. 

Advance Passenger Infonnation System 
(Deb. 7, \bl. XI, 02~2005) 
Col. 341-42 

AdvertisemeDts 

Advertisements on Aeroplanes 
(Deb. 4. \bl. XI, 28-07-2005) 
Col. 273--75 

Advertising Code 
(Deb. 4, Vol. XI. 28-07-2005) 
Col. 171-72 

Amount Spent on Advertisements 
(Deb. 9, Vol. XI. 04-08-2005) 
Col. 202-.{)4 

Complaints Regarding Obscene 
Advertisements 
(Deb. 9, Vol. XI, 04-08-2(05) 
Col. 45-46 

Effect of Advertisement ofSocio-Cultural 
Atmosphe:re 
(Deb. 9. \\)1. XI. 04-08-2(05) 
CoI.207~9 

Need to ban fake advertisements in 
newspapers inviting appli~tions . for 
emplpymenl with a view to safeluard 
the interest of unemployed persons 
(MUR377) 
(Deb. II. \\)1. XII, 01-08-2(05) 
Col. 528 

New Code of Ethics for DruI.1 
Advertisements 
(Deb. 13, \bl. XII. I ()..()I..2005) 
Col. 140 

Revenue from Advertisement 
(Deb. 9. Vol. XI. 04-08-2005) 
Co1.167~ 

Selection of Newspapers for 
Advertisement. 
(Deb. 22. \\)1. XIII. 2S-08-200S) 
CoI.16S~ 

Advocates 

Foreign Advocates 
(Deb. 10, \bl. XI. 05-08-2(05) 
Col. 99-100 

Afforestation 

Afforestation 
(Deb. I. Vol. XI, 25-07-2005) 
Col. 295 

Afforestation of Mine Areas 
(Deb. 21. Vol. XIII. 24-08-2005) 
CoI.11~-14 

Afforestation of Sea Coast 
(Deb. 19, Vol. XII, 22-08-20(5) 
Col. 330 

Afforestatiol:1 Programme 
(Deb. 6, Vol. XI, 0 )-01-200S) 
Col. 146-47 

Afforestation Projects 
(Deb. 19. Vol. XII. 22-OS-2005) 
Col. 134-36 

Constitution cfMukherjee Committee 
(Deb. 6, \bl. XI. 0I-08-200s) 
Col. 21 1-12 



SUBJECT INDEX 

Fitling of Pits and Afforestation of Mined 
Areas 
(Deb. I, \t>1. Xl, 03"()8-200~) 
Col. 181-82 

Plantation Exen:iJe 
(Deb. 19, \t>1. XII, 22-08-2005) 
Col. 239 

Plantation ofSaplinp 
(Deb. 19, ~I. XII, 22-08-2005) 
Col. 314-15 

Africa 

Fight against HIV-AIDS 
(Deb. 13, ~I. XII, 10..08-20(5) 
Col. 473-76 

Anpnwadi 

Insurance Facility to Anganwadi Workers 
(Deb. 16, ~I. XII, 16-08-2(05) 
Col. 183 

Job to Women in Anpnwadi Kendra 
(Deb. 7, Vol. XI. 02.()8..2005) 
Col. 65 

Misuse of Funds Meant for Anganwacli 
Centres 
(Deb. 20, ~I. XII, 23-08-2(05) 
Col. 48-49 

National Nutrition Programme 
(Deb. 20, Vol. XlI,23-01-2005) 
Col. 139-31 

Opening of Anganwadi 
(Deb. 2, ~I. XI,26-07-20(5) 
Col. S4S-" I 

Supreme Coun Judpment on Anganwadi 
and ICDS 
(Deb. 7, Vol. XI,02-01-20(5) 
Co1.26~7 

Training to Anganwadi Workers 
(Deb. 7, ~I. XI. 02-01-2(05) 
Col. 82 

Welfare Fund for AnpnWldI Workers 
(Deb. 20, \t>1. XII, 2J.OI.20(5) 
CoI.·207 

AlreelDcat(l) 

Apment between Oil India Limited and 
Venezuelan Company 
(Deb. 22, Vol; XIII, 25-08-2005) 
Col. 64-65 

Agreement on LoC between India and 
Pakistan 
(Deb. 21. Vol. XIII,24-08-2o(5) 
Col. 278 

Agreement on Power Sharing 
(Deb. 5. Vol. XI. 29-07-2005) 
Col. 187-88 

Agreement with Rail Vikas Nigam Ltd. 
(Deb. 9, Vol. XI, 04"()8-2005) 
Col.311-12 

Free Trade Agreement 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 141-42 

fT A Impact on Vanaspati Production 
(Deb. 12, Vol. XII, 09-08-20(5) 
Col. 53-58 

Implementation oflndira-Mujib Agreement 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 12-13 . 

Indo-Singapore Trade Agreement 
(Deb. 2, Vol. XI. 26..()7-2005) 
Col. 555-S6 

Indo-US Space Agreement 
(Debll, Vol. XIII, 24-08-2005) 
Col. 373-74 

Revilion of Agreement on OATS 
(Deb. 7, Vol. XI. 02-08-2005) 
Col. 73 

Sec~oral Policy for Auto Component 
Industry 
(Deb. 12, Vol. XII,09-08-2005) 
Col. 222-23 

Situation arisin. out of ~t aareement 
ofOri .. Government with Korean teel 
M~or POSCO alJowina them to export 
mineral wealth of the country and steps 
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taken by the Government in regard 
thereto (CA) 
(Deb. 21, Vol. XIII, 24-08-2(05) 
Col. 434--51 

Wage Agreement 
(Deb. 17, ~1. XII, 17-08-2005) 
CoI.217 

Wet Lease agreement between Air India 
and Jet Airways 
(Deb. 4. ~1. XI, 28-07-2005) 
Col. 135-36 

AgriruUural Costs and Prices 
Commission 

Role of Commission for Agricultural Costs 
and Prices 
(Deb. I. Vol. XI, 25-07-2(05) 
Col. 243-47 

Agricultural Export Zones 
Agri Export Zone for Potato 

(Deb. 6, Vol. XI, 01-08-2(05) 
Col. 290-91 
(Deb. 7, Vol. XI. 02-08-2005) 
Col. 265 

Establishment of AEZ for Karnataka 
(Deb. II. VoL XII. 08-03-2005) 
Col. 44 142 

Model Act for Agri-Export Zone 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 75-76 

Agriculture 
,A.dvisory to Fanners 

(Deb. I, Vol XI, 25-07-2005) 
Cot 330-3 I 

Agreement with Malaysian Government 
(Deb. 19, Vol. Xli, 22-08-2(05) 
Col.317 

Agreement with S81 for Financial Seed 
Product:on 
(Deb, 11, 'WI. XlJ,08-08-200S) 
Col 434-40 

Agreements with Foreign Countries in 
Agriculture Sector 
(Deb. 6. Vol. XI, 01-08-2005) 
Col. 407-08 

Agricultural Education 
(Deb. I ", Vol. Xli. 08-08-2005) 
Col. 383-84 

Agricultural Growth Rate 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 76-79 

Agricultural Labourers 
(Deb. I, Vol. XI. 25-07-2005) 
Col. 423-26 

Agricultural Land Damaged Due to 
Tsunami 
(Deb. I. Vol. XI. 25-07-2005) 
Col. 160-61 

Agricultural Land in Maharashtra 
(Deb. II, Vol. XII, 08-08-2005) 
CoI.17~-82 

Agricultural Land under Cultivation 
(Deb. I, Vol. XI.2S-07-2005) 
Col. 438-39 

Agticultural Products 
(Deb. 7, Vol. XI. 02-08-2005) 
Col. 62--66 

Agriculturist Families 
(Deb. I. VoI.XI,25-07-2005) 
CoI.5S4-56 

Amendment to A.P.M.C. Act 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 16-17 

Ban on Monsoon Trawling 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 281-82 

Ban on Use of Agricultural Land for Non-
Agricultural Work 
(Deb. 19, Vol. XI~22'()"'200S) 
CoJ.236-37 
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Basic Infrastructure for Agriculture 
Research and Education 
(Deb. 11. Vol. XII. 08-08-2OOS) 
Col. 279 

Break.up of Agricultural Growth Rate 
(Deb. II, Vol. XII, 08-08-2OOS) 
Col. 373-74 

Capital Expenditure on Agriculture 
(Deb. 13, Vol. XII. 10.08.2005) 
Col. 139-40 

Central state Agricultutal Farms 
(Deb. 11. Vol. XII, OS-08·200S) 
Col. 449-S0 

Commercial Plant Tissue Culture 
Laboratories Training Facility 
(Deb. 11, Vol. XII, 01-08-200$) 
Col. 286---91 

Committee for Farm Growth 
(Deb. I. Vol. X~, 2S-07·200~) 
Col. 342-43 

Contract FarlTlillB System 
(Deb. I, Vol. XI. 25-O7.200~) 
Col. 260-62 

Contribution of Agriculture Sector in 
Growth Rate 
(Deb. 11, Vol. XII. OS-OS·200S) 
Col. 480-4S1 

Cotton Growers 
(Deb. 11. Vol. XII, OS-OS·2OO5) 
Col. 421 

Crop Diversification Project 
(Deb. 11, Vol. XII, 08-08-200S) 
Col. 441 

Cultivable Land 
(Deb. 6, Vol. XI, 0I.o8-2005) 
Col. 192-94 

Cultivable Land Area 
(Deb. 6, 'WI. Xl, 01.oS·2ooS) 
Co1.37 -39 

Cultivation of Pulses and Oilseeds 
(Deb. 11. Vol. XII. 08-O.·2OOS) 
Col. 327-30 

Decline in Land Fertility Due to use of 
Chemical Fertilize." 
(Deb. I, 'WI. XI, 2~.o7·2oo5) 
Col. 97--99 

Decreasing Cultivation Area of Wheat and 
Rice 
(Deb. 19, Vol. XII. 22-08·200S) 
Col. 79--90 

Decreasing Prices of Agricultural Products 
(Deb. 6. Vol. XI,0I.o8·200S) 
Col. 27S·76 

Dependence of Agricultural Land on Rain 
(Oeb.6, Vol. XI,OI.oS·2005) 
Col.209-11 

Development and Diversity in Agriculture 
(Deb. 6, Vol. XI, 01..()8.2005) 
Col. 365-66 

Development of Horticulture and 
Agriculture Projects 
(Deb. 11, Vol. XII, OS-08·200S) 
Col. 352-69 

Development of IndianAgriculture On the 
linesofWTO 
(Deb. 6. Vol. XI, 0 I.oS·200S) 
Col. 408-09 

Development of Transgenic Mulberry 
Plant 
(Deb. 19, Vol. XII, 22-OS·200S) 
Col. 348-49 

Drought Affected States 
(Deb. I, Vol. Xl, 2S.o7-200S) 
Col. 203-04 

Employment Opportunities in Agriculture 
Sector 
(Deb. 6, \bl. Xl, OI-Oa..200S) 
Col 333 
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Establishment of AEZ for Kamataka 
(Deb. II. \bl. XII. 01-0"'2005) 
Col. 441-42 

Evaluation ofCADP 
(Deb. 6, \bl. XI. 01-08-2005) 
CoI.15S-70 

Expenditure on Agriculturel1rription 
(Deb. 19, \bI.XII.22-01-2005) 
Col. 429 

Export and Import of Agricultural Products 
(Deb. 6. \bl. XI. 01-08.20(5) 
Col. 227-34 

Export of Crops from Maharashtra 
(Deb. I, \bl. XI. 25-07-2005) 
Col. 142 

Export of farm Goods to Pakistan 
(Deb. 16, \bl. XII, 16-08-2005) 
Col. 189 

foreign Investment in Agriculture Sector 
(Deb. 19, \bl. XII,22-08-200S) 
Co1.3S-41 

Foreign Investment to Promote Research 
and Development 
(Deb. 19, \t)1. XII. 22..()8-200S) 
Co1.311-12 

Fund for Agriculture Training and 
Publicity Programme 
(Deb. 19, \t)1. XJ~22-08-200S) 
Col. 328--30 

Growth in Agriculture Sector 
(Deb. II, \bl. XII,OI-08-2005) 
Col. 236-37 

HarmfUl Effects of Pesticides 
(Deb. 6, \t)1. XI, 01-08-2005) 
Col. 442-4S 

Hurdles in Agriculture Sector 
(Deb. 19, Vol. XII, 22-08·2005) 
Col. 137-40 

Impact of Delayed Monsoon 
(Deb. I, \bl. XI, 25-07·2005) 
Col. 436--38 

Impact of Diesel Price Hike 
(Deb. 6, Vol. XI,OI'{)S-2005) 
Col. 139-40 

Impact of Non-Release of Water in 
Cauvery 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 453 

Import of Agriculture Products 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 102-47 

Import/Export of Agro Products 
(Deb. 2, Vol. XI, 26-07-2005) 
Col.5n-579 

Incentive Scheme for Agricultural 
Research 
(Deb. I, \bl. Xl, 25-07-2005) 
Col. 343--48 

Funds for Research Projects 
Asriculturc 
(Deb. 19, \t)1. XlI,22-01-200S) 
CoI.SI-S2 

on Incentives to Scientists in leAR 
(Deb. II, \bl. XII, 08-08-2(05) 
CoJ.47S 

Grants to Agriculture University 
(Deb. II, \bl. XII, 01-08-20(5) 
Col. 323-27 

OrosI Domestic Product on R&D in 
Aariculture 
(Deb. 6, \bl. XI, OI..()8.200S) 
Col. 0406 

Insurance Scheme for Agricultural 
Labourers 
(Deb. 19, \t)1. XII, 22-08-200S) 
Col. 56 

Investment in Aariculture Sec:tor 
(Deb. II, \\)1. XII,08-08-200S) 
Col. 195-97 
(Deb. I, \\)1. XI, 25';'()7-2005) 
Col. I 57-S9 
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Irregularity of Monsoon 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 27-29 

Irrigated Land 
(Deb. 6, Vol. XI, OI-08-200S) 
C61.9-14 

Kisan Call Centres 
(Deb. II. Vol. ~1I, OS-OS-2005) 
Col. 3S()'S I 

Macro Management Plan in Agriculture 
(Deb. II, Vol. XII, C8-08-2005) 
Col. 23 1-32 

Market Stabilization Fund 
(Deb. 16, Vol. XII, 16-08-200S) 
Col. 146 

Minimum Wages for Agricultural and 
Marginal Sectors 
(Deb. 6, Vol. XI, OI-OS-2005) 
CoI.313-14 

Modernisation of Agri~ulture 
(Deb. 6, Vol. Xl. 01-08-2005) 
Col. 39-124 

National Agricultural Technology Project 
by World Bank 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 253-71 

National Horticulture Mission 
(Deb. II, Vol. XIl,08-08-200S) 
Col. 423 

Need to promote Organic Model Farming 
in Darjeeling and Include the region in 
the centrally sponsored scheme (MUR 
377) 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 362 

New Agricultural Policy 
(Deb. 6, Vol. XI, 01-08-2005) 
CoI.3S1-52 

New Agriculture University 
(Deb. I, YoDCI, 25-07-2005) 
Co1.415-16 

New Cultivable Area 
(Deb. II, Vol. XlI,08-08-200s) 
Col. 221-22 

New Developmental Scheme. and 
Programmes in Asriculture 
(Deb. 6, Vol. XI, OI-08-lOOS) . 
Col. 434-36 

Oilseeds Technology Miuion 
(Deb. II, Vol. XII, 08-08-lOOS) 
Col. 442-45 

Opening of Farmers School 
(Deb. t I, Vol. Xli, 08-08-2(05) 
CoI.464-6S 

Organic Conon 
(Deb. 11, Vot XII, 08-08-2005) 
COI.3S1-S2 

Paddy Cultivation 
(Deb. 6, Vol. XI, 01-08-2005) 
CoI.262~ 

Pesticide Norms 
(Deb. 6, Vol. XI, 0Io08-200S) 
Co1.294-9S . 

Plan for Double Agricultural Outp~ 
(Deb. II, Vol. XII,08-08-2005) 
CoI.4S4-SS 

Plan Programmes in Agriculture 
(Deb. 19, Vol. XU, 22-OS-2005) 
Col. 46-47 

Prices of Agro Products 
(Deb. I, Vol. XI, 2S-07·200S) 
Col. 198--200 

Problems of Agriculture Sector 
(Deb. 6, Vol XI, 0I-08-200S) 
Col. I 43-4S 

Procurement Centres in Place of 
Agricultural Mandis 
(Deb. II, Vol. XII, 08-08-200') 
Col. 371-72 

Procurement of Aarlcultural Products 
(Deb. I, \\')1. XI,25-07·2(05) 
Col. 168 
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Procuremmi of Paddy in Uttar Pradesh 
(Deb. II, ~l XII. 0U8-2005) 
Col. 372·73 

Productio~hue of Jatropha 
(Deb. II, \t)l XII, 08-08-2005) 
Col 345-46 

Prolramme of Inte,rated 
Manapment 
(Deb. II, \t)1. XII, ()8.G8-2005) 
Col 482-84 

Pest 

Project for ImproYed Seeds by I.CAR. 
(Deb. II, \t)1. XII, ()8.()8-200S) 
Col. 248 

Project Funded by Foreign Countries 
(Deb. II, \t)l. xn,OS-08-200S) 
Col. 122 

Project on Organie Fmning 
(Deb. 6, \bl. XI. 01-08-2005) 
Col. 199-200 

Projects for Agricultural Research and 
Development 
(Deb. II, \bL XII, OS-08-200s) 
Col. 343-44 

PurchaseofBt. CottoD Seeds by Farmers 
(Deb. 11, \bl. XII, '08-08-2(05) 
CoI.l69-71 

Purc:bue of Standards of Weights and 
MNIUJ'cs 
(Deb. It, \01. xu. 08-08-2005) 
Col. 424-25 

ReasOllllbIl PriceI for Farm Produce 
(Deb,~~1..()8..2005) 
Col. 116-11 . 

Refonns in Aar'iculture Sector 
(Dcb.19, \bL XII, 22-08-2005) 
Col 133-34 

Jtanunerative Prices to Farmers for their 
Prodilce 
(Deb. 11, \bl. XII, 01-08-2005) 
Col. 52-55 

Review of Development Activities 
(Deb. I, \bl. XI,25-07-100S) 
CoI.5S3-S4 

Review of Growth Rate Target in Various 
Sectors 
(Deb. 3, \bl. XI, 27-07-2(05) 
Col. 437-39 

. Rubber u Aaricultural Product 
(Deb. 2, \bl. XI,26-07-2(05) 
Col. 559 

Sale and Purchase of Agricultural Land 
(Deb. 16, Vol. XII, 16-08-200S) 
Col. 82-83 

Scheme for Agriculture in Small Holding 
Area 
(Deb. 19, Vol. XII. 22-08-200S) 
Col. 232-34 

Setting up of Aqua Farmers Development 
Board 
(Deb. II, Vol. XII. 08-08-2(05) 
Col. 486-87 

Setting up of Modern Terminal Mandies 
(Deb. 6, Vol. Xl, 0 1-01-200S) 
Col. 328-29 

Special Scheme to Promote Agricultural 
Yields 
(Deb. 1, Vol. Xl. 2S-07-2005) 
Col. 166-67 

Study on Soyabean Production in Jabalpur 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 169-71 

Subsidy in Agricultural Sector 
(Deb. I, Vol. XI, 2S-07-200S) 
CoI.IS4-S6 

Support Price for Agricultural Products 
(Deb. 1, Vol. XI, 25-07-200S) 
Col. 399-400 

Support Price on Unit Price Basis 
(Deb. 6, Vol. XI, 0 1-08-200S) 
Col. 389 
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Survey for Agricultural Land 
(Deb. 19, \bl. XII, 22..()8-2005) 
Col. 124-27 

Swaminathan Committee Report 
(Deb. 6. \bl. XI, 0I"()8-200S) 
CoI.2SO-S2 

Transport ind Storage Facility 
(Deb. I, Vol. XI, 2S..()7-200S) 
Col. 409-10 

Trend of Agricultural Production 
(Deb. I, Vol. XI. 25~7 -2OOS) 
Co1.l4142 

Trend of Agricultural Production 
(Deb. 6, Vol. XI, 0 I ~8-2OOS) 
Col. 136-38 

Unfertility of land due to Prawn Farming 
(Deb. 19, Vol. XII, 22..()8-200S) 
Col. 217-18 

Use of High Yielding and Hybrid Varieties 
(Deb. II, Vol. XII, 08-08-200S) 
CoI.I07~8 

Utilities of Marketing Committees/ 
Mandies 
(Deb. 6, Vol. XI, 0I..()8-200S) 
Col. 346-47 

Welfare Scheme for Agricultural Labourers 
(Deb. 11, Vol. XII, 08~8-200S) 
Col. 229 
(Deb. 6, Vol. XI. 0 1 ~8-2oo5) 
Col2S7 

Aaro lad Rural Industries 

Establishment of Agro and Rural 
Industries 
(Deb. 7, Vol. XI, 02"()8-200S) 
Col. 275-10 

FBI proposal for investment in Agro and 
.Rural Industries 
(Deb. 7, Vol. X1,02-08-2005) 
Col. 330-31 

Reserved items under Agro Industry 
(Deb. 7, Vol. XI, 02"()8-2005) 
Col. 303-05 

Trade Fairs for Agro and Rural Industries 
(Deb. 12, Vol. X11,09-OI-!OOS) 
Col. 191-92 

Work in Agro and Rural Industry 
(Deb. 12, Vol. xu. 09-08-200S) 
Col. 21-30 

AlroPlrks 

Agro Parks 
(Deb. 1, Vol. X1,2S"()7-200S) 
Col. 204-10 

Functioning of Agro Parks 
(Deb. 19, Vol. XII, 22..()1-200S) 
Col. 241-47 

Agro Processlnl Projeeu 

loans for Agro Processing Projects of 
Cooperative Sector 
(Deb. 11, Vol. XII, 08"()8-~OOS) 
Col. 97-105 

Alro-Forestry Projeets 

Agro-Forestry Projects in the Country 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 141--44 

Aids & Grants 

Assistance to People from Health 
Minister's-Diacretionary Grant 
(Deb. 17, Vol. XII, 17..()1-2ooS) 
Col.119-20 

Declaration ofDFID Assistance Grant 
(Deb. 20, Vol. XII, 23..()8-200S) 
Col. 289-90 

Financial Sanction for Diagnostic . 
Facilities 
(Deb. 17, Vol. XII, 17-01-200S) 
Col. 248 
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Grant-in-aid for Development of Regional 
Lanauaaes 
(Deb. 7, Vol. Xl, 02.08-2005) 
Col. 203 

Grant-in-Aid for Providing Basic/Civic 
Amenities . 
(Deb. 16, Vol. XII, 16-{)8-2005) 
Col. 133-34 

Grants 8r. Scholarship by AICTE 
(Deb. 20, Vol. XII, 2)..08..2005)' 
Cob-301 

Grants for Construction of Latrines 
(Deb. 16, Vol. XII, 16-08-2005) 
Co1.266 

Grants for Sports 
(Deb. 21, Vol. XlII, 24-08-2005) 
Col. 28344 

Grants Received from Voluntary 
Organisations 
(Deb. I, Vol. XI, 2~'(}7-200s) 
COl.44C)"~O 

Grants to NGOs 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 152-54 
(Deb. 14, VoL XII, 11-08-2005) 
Col. 23 1-33 

Grants to NGOs for Bce-Development 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 152-56 

Grants to Voluntary Organisations under 
Rajiv Gandhi National Drinking Water 
Mission 
(Deb. IS, VoL XII, 12-0&-2005) 
CoI.11"'1S 

Mechanism to cbeck NGOs receiving 
Fanta 
(Deb. 2, VoL Xl, 26-07-20(5) 
Col. 42S-26 

Need to pIilt Ill; 800 crores for urban 
renewal pro,rammes in Mumbai, 
MIharuh1ra (MUR 377) 
(Deb. 24, \t)l. xru. 30-08-2~) 
'CoL6W6, 

Operation Black Board 
(Deb. 12, Vol. XII. 09-0I-2(05) 
Col. 362-64 

Utilization of Grants by State Universities 
(Deb. 12, Vol. XII,09.()8..200S) 
Col. 389-406 

Air Forc:e 
Counter Insurgency 

(Deb. 14, Vol. XII, 11-0&-2005) 
Col 87-88 

Exodus ofPilots.1i'om IAF 
(Deb. 4. Vol. XI. 28'(}7-2005) 
Co1.15~57 

Handing over Begumpet Airport to IAF 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 253-54 

Premature Retirement by IAF Pilots 
(Deb. 22, \\>1. XIII, 25.08-2(05) 
Col.IS2 

Procurement of Centrifuge 
(Deb. 18, \bl. XII, 18-08-2(05) 
Col. 81 

Procurement ofLCA 
(Deb. 18, \hI. XII. J 8.08-2(05) 
Col. 30-32 

Setting up of Airforce Station at ~javur 
(Deb. 9, Vol. XI, 04.08-2005) 
Col. 281 

Setting up of New Airbases 
(Deb. 18, \bL XII, 11-08-2(05) 
Col. 174 

Use of Aircraft 
(Deb. 9, Vol. Xl, 04.0&.2005) . 
CoL49-SO 

AIr india 
Apment between India and UK 

(Deb. 4, Vol. XI, 28-07-2(05) 
Col. 283-&4 



Cancellation of Flights 

SUBJECT INDEX 

(Deb. 14, \bl. XII, 1I'()S-2OOS) 
Co1.212-13 

13 

{Deb. 11, Vol XII, t8-08-200S} 
Col. 220 Air Connectivity from State Capitals tc. 

Cancellation of Flights by Air India 
(Deb. 9, Vol. XI, 04'()S-2005) 
Col. 281.s2 

Disinvestment of IAI AI 
(Deb. 4. Vol. XI, 28-47-2005) 
Col. 213·14 

Delhi 
(Deb. IS, Vol. XII, 18.()8-200S) 
Col. 111-12 

Air Connectivity with Foreign Countries 
(Deb. 14, Vol. Xli, 11'()S-2005) 
Col. 180 

Fleet StrenJth Air Service for Kbajuraho and Jabalpur 
(Deb. 18, Vol. XII.IS.()8-2005) (Deb. 14, Vol. XII, ll'()8-200S) 
Col. 275-76 Col. 145-46 

Growth in Passertger Traffic of JA and AI I Air Services between India and Bhutan 
(Deb. 9, Vol. XI, 04.()S-200S) i (Deb. 9, Vol. XI, 04.()S-2005) 
Col. 297·9S I CoI.I02'()3 

I 

Need to introduce more Air India flights I Air Services from Aurangabad-Jaipur-
on Gulf route with a view to solve the Udaipur Route 
problems being faced by passengers (Deb. IS, Vol. XII, lK--08-200S) 
going to Gulfcountries (MUR 377) Col. 84 
(Deb. 9, Vol. XI, 04.()S-200S) 
Col. 366-67 

Outsourcing of Public Relations work 
by AI 
(Deb. 14, Vol. XII, 11'()8-200S) 
Col. 184 

Problems of Gulf Passengers 
(Deb. 14, Vol. XII, II.()S-2005) 
CoI.6S-69 

Reservation System in Air India 
(Deb. IS, Vol. XII, IS-OS-200S) 
Col. 120-21 

Resignation by Pilots in WAI 
(Deb. 14, Vol. xn, 11-01-2005) 
Col. 90-91 

Wet Lease Agreement between Air India 
and Jet Airways 
(Deb. 4, Vol. X1,28-07-200s) 
Col. 13S-36 

Air Senlen 
Additional Flights for Tsunami Rescue 

Works 

Air Services from Bilaspur and Jagda1i')ur 
(Deb. 22, Vol. xm, 25-OS-2005) 
Col. 163 

Air Services from Ranchi to Mumbai 
(Deb. IS. Vol. XII, lS..Q8-2005) 
Col. 224-25 

Bilateral Air Service Agreement 
(Deb. IS, Vol. XII, 18..()S-2005) 
Col. 270-71 

Cancellation of Flights 
(Deb. 18, \\)1. XII, IS..Q8-200S) 
Col. 220 

Conveyance Facilities to Passengers of 
Delayed Flights . 
(Deb. 22. Vol. XIII. 25..QS-200S) 
Col. 216 

Oircc.t Flight to Hyderabad 
(Deb. 22, VoI.xIU. 2S..Q8-200S) 
CoI.IsJ-84 

Expansion ofMadurai Airport 
(Deb. 18, VOl. XIl, 18-08-2005) 
Col. 199-200 
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Flight between Kolkata and Japan 
(Deb. II, \bl. XII, 18-08-200S) 
COl.19S 

Flight From RajkoUo Delhi 
(Deb. 18, \bl. XII, 18-08-200S) 
Col. 133-34 

Hand I illS of Flights 
(Deb. 22, \bl. XIII, 2S"()I·200S) 
Col. 260 

Helico1'..ter Services 
(Deb. 9, Vol. XI, 04..()8-200S) 
Col. 99 

Incidents ofTravellins with Arms 
(Deb. 9, \bl. XI, 04.08-2005) 
Col. 282 

Increue in Air Traffic 
(Deb. II, \bl. XII,IS"()8-200S) 
Col. 7-17 

International Air Services from Bansalore 
Airpon 
(Deb. 14, \ll XII, lloOI-2005) 
CoL 149-50 

Resulatory Authority for Air F ..... 
(Deb. 4, \bl. XI,lI-07·20(5) 
Col. 227 

Startins of new Air Services 
(Deb. 14, \bl. XII, ll008-200S) 
Col. 253·S4 

Air Show 

Panicip&tion in Paris Air Show 
(Deb. 9, Vol. XI, 04008·200S) 
Col. 287 

Air Space SurveiUanee 

ISRO-DRDO Project for Air Space 
Surveillance 
(Deb. 9, Vol. XI,04"()8-2005) 
Col. 288-89 

Air Tn me Control 

HiveotrATC 
(Deb. 14, Vol. XII,II008-200S) 
CoI.~7 

Alr·accidents 

Investment in~Transport Service Sector Crash of Aircraft 
(Deb. 14, Vol. XII, 11-48-2005) (Deb. 9, Vol. XI, 04001·200S) 
Col. 259 Col. 267-70 

Low COlt Air Services for N.E. Resion 
(Deb. 22, Vol. XIII, 2s-oa·2005) 
Col. 201 

Need to introduce International Fliptl of 
Air India ud Indian Airlines between 
Hyderabad and HODI Kona 
(MUR377) 
(Deb. 14, \bl. XII,114200S) 
Col. 322 

Openinl up of Air Services to Foreipl 
Private Airlines 
(Deb. 14, \bl. XII, lloOl-200S) 
Co1.2()()'()1 

ProbIemi'OfGulfPauenpn 
(Deb. 14, Vol. XII, 11420(5) 
Col. 61-69 

Alrenft 

Wet Lease aareement between Air India 
and Jet 'Airways 
(Deb. 4, Vol. XI, 21-07.20(5) 
Col. 135-36 

Alrenfti 
Acquisition of Domier Aircraft 

(Deb. I', \bl. XII, 11-08-2005) 
CoL 122·23 

Advertisements on Aeroplanes 
(Deb. 4, Vo!. XI, 21-07.20(5) 
Col. 273-7S 

Aeroplanes in Alliance Air 
(Deb. 9, Vol. XI, 04-48-2(05) 
Col. 104 



SUBJECT INDEX 
Amendment to Aircraft Rules, 1937 

(Deb. 14, Vol. XlI, 11"()8-2005) 
Col. 266 

Crash of Aircraft 
(Deb. 9, Vol. XI, 04-08-200S) 
Col. 267-70 

Deficiencies in MIG Variants 
(Deb. 4, Vol. XI, 28..()7-200S) 
Col. 3S0-5 I 

,. 
Hiring of Aeroplanes 

(Deb. 9, \bJ. Xl,()4.()8-200~) 
Col. 43-44 

Impact of Outdated Aeroplanes 
(Deb. 14, Vol. XII,ll"()8-2005) 
Col. 117-18 

Joint Production ofMig-29 
(Deb. 22, Vol. XIII, 2S..()8-2005) 
Col. 167 

Lease of Aircraft 
(Deb. 9, Vol. XI, 04"()8-2005) 
Col. 87-&8 

Parking Bays for Aircrafts 
(Deb. 4, \bl. Xl, 2S..()7-200S) 
Col. 125-26 

Procurement ofLCA 
(Deb. IS, \bl. XII, IS..()S-200S) 
Col. 30-32 

Purchase of A-320 by I.A. 
(Deb. 14, \bl. XII, 1 1 "()8-200~) 
Col. 262 -. 

Purchase of Aeroplanes 
(Deb. 4, \bl. XI. 28-07-2005) 
Col. 328-29 

Purchase of Small Aircrafts 
(Deb. 22, \bl. xm,25"()8-200S) 
Col. 240 

Use of Aircraft 
(Deb. 9, Vol. XI,04-08-2~) 
Col. 49-S0 

Alreraftt I ...... rial Ceat,... 
Aircraft Enginecrina Centres 

(Deb. 14, \bl. XII,I )-08-2005) 
Col. 200 

Airfares 

Reduction of Fares by Indian Airlines 
(Deb. 9, \\>1. Xl, 04"()8-2005) 
Col. 189-90 

Alrll.~ 

I-A TenninaJ for Private Airlines 
(Deb. 14, \\>1. XII, 11"()8-200S) 
Col. I "-SS 

Additional Flights for Tlunami Rescue 
works 
(Deb. 14, \\>1. XII, 11"()8-200S) 
Co1.212-13 

Airline for N.E. Region 
(Deb. IS, Vol. XII, 18-08-200') 
Col. 112-13 

Cancellation offlights by private airlines 
(Deb. 4, Vol. XI,2S"()7-2905) 
Col. 85 

Dress Code for Women Staff' 
(Deb. 9, Vol. Xl,04-08-200S) 
Col. 159 

Fare Structure 
(Deb. IS, \bl. XII, IS..()8-200S) 
Col. 241 

Fleet Acquisition for Indian Airlines 
(Deb. 22, \bl. XlU,2~"()8-200S) 
COl.6S 

Foreign Airways Participation 
(Deb. 14, \\>1. XII, 11"()8-200S) 
Col. 204 

Impact of Flood on Airlines 
(Deb. 18, Vol XlI, 18-08-20(5) 
Col. 198-99 

Investisation on Jet AirwaYI 
(Deb. 4, Vol. XI. 28"()7-200S) 
Col. 162,(;3 



16 LOKSABHA 

Opening up of Air Services to Foreign! 
Private Airlines 
(Deb. 14, \VI. XlJ, 11-08-2005) 
CoL 200-0] 

Outstanding Amounts against Private 
Airlines 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 209-10 

Permission to Foreign Airlines 
(Deb. 18. Vol. XII, 1~-2005) 
Col. 272-73 

Permission to Kerala Airlines for Gulf 
Sector 
(Deb. 4, \\>1. XI,28-07-2005) 
Col. 220-2J 

Permission to Private Airlines 
(Deb. 22, Vol. XIII,25-08-2(05) 
Col. 294-95 
(Deb. 4, Vol. Xl, 28-07-2005) 
CoI.2SI 

Permission to Private Airlines to Fly 
Abroad 
(Deb. 18, Vol. XlI,I8-08-200S) 
Col. 1-7 

Poaching ofPilols and Technical Staft 
(Deb. 18, Vol. XII, 18-08-2(05) 
Col. 20S..()6 

Railways' Competition with Low Budget 
Airlines 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 79-80 

Restriction on Free Passage 
(Deb. 9, Vol. XI,Q4-08-200S) 
Col.1t7 

Safety Audit of Airlines Operators 
(Deb. 22, Vol. xm.2S-08·200S) 
Col. 220-2J 

Safety Audit on Low Cost Airlines 
. (Deb. 9, Vol. XI. ()4..08-200S) 

. )1. 108 

Wet Lease.agreement between Air India 
and Jet Airways 
(Deb. 4. Vol. XI, 28-07-200S) 
CoJ.135-36 

Airport Authority of India 

Borrowing of money at AAJ 
(Deb. ]4, Vol. XlI,l ]"()'·2005) 
Col. 88 

Gagan Project 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 12] 

HiveoffATC 
(Deb. 14, Vol. XII. J l-08-200S) 
CoJ.66-67 

Increase inAir Traffic 
(Deb. 18. Vol. XII, 18-08-2005) 
Col. 7-17 

Land ofComm(!rcial Use 
(Deb. 4, Vol. Xl. 2S-07·200S) 
Col. 3 16-] 7 

Stray Animals BIt Airports 
(Deb. IS. Vol. XII,IS.oS-200S) 
Col. 132-33 

Airports 

I-A Terminal for Private Airlines 
(Deb. 14, Vol. XII, 11-08-2005) 
Col.lS7-S8 

Air Cargo Facility at Madurai Airport 
(Deb. IS, Vol. XI.I, 18-08-2005) 
Col. 82-S3 

Air Traffic at Palam Airport 
(Deb. 4, Vol. XI,2S-07-2005) 
Col. 31 1-12 

Airport at Dehuldun 
(Deb. 4, Vol. X.l, 2S-07-2005) 
Col. 123-25 

Airports in Bihar 
(DebA, Vol. Xl, 28-07-200S) 
Col. JlS 
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Airstrip at Kishangarh 
(Deb. is, \bl. XII, IS..()S-2005) 
Col. 79 

Bagdogra Airport 
(Deb. 14, Vol. XII. 11..()8-200S) 
Col. 152 

Behaviour of Staff at Airports 
(Deb. 18. Vol. XII. 18-08-2(05) 
Co1.2()4..()5 

Bordoloi Airport 
(Deb. 4. \bl. XI,2S-07-200S) 
CoI.ISI-S2 

Cargo Handling facilities 
(Deb. 18. Vol. XII, IS-OS-2(05) 
Col. 275 

Cargo hub at Nagpur 
(Deb. 18, Vol. XII. IS-08-2(05) 
Col. 219-20 

Clearance of Baggage at Airports 
(Deb. 4, Vol. XI. 28..()7-2005) 
Col. 315 

Cold Storage Centres 
(Deb. 14, \bl. XII, 11-08-2005) 
Col. 130-31 

Complaints against Custom Officers in 
Airports 
(Deb. 10. Vol. XI, OS-08-200S) 
Col. 339-41 

Construction of Airport at Phillaur 
(Deb. 14, \bl. XII, U-oS-2005) 
Col. 133 

Construction of Airport with Japanese 
Assistance 
(Deb. 22, \bl. XIII, 25-08-2(05) 
Col. 235-37 

Construction of Airports 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 180-8) 

Construction ofOreenfletd Airports with 
Private Participation 
(Deb. 14. \bl. XII, 11,,()S.200S) 
Co1.13S-39 

Construction of New Airports 
(Deb. 9. \\>1. XI. 04"()8-2005) 
Col. 169-70 

Construction of Rapid Exit Taxi-way at 
Mumbai Airport 
(Deb. 9; Vol. XI, 04-08-2005) 
Col. 117-18 

Construction of Terminals 
(Deb. 22. \bl. XIII, 25-08-2005) 
Col. 161 

Defence Airports 
(Deb. 18. Vol. XII, 18-08-2005) 
CoI.46--4S 

Development and Expansion of Delhi 
Airport 
(Deb. 14, Vol. XII. 11-08-2005) 
Col. 203 

Development and Expansion of 101 
Airports 
(Deb. 22. Vol. XIII, 25-08·200S) 
Col.9S-96 

Development of Jodhpur Airport 
(Deb. 9, Vol. XI, O4-oS-200S) 
Col. 88-89 

Duty Free Shops at Airports 
(Deb. 6. Vol. XI. OI-oS-2005) 
Col.2SS-59 

Encroachment around Airports 
(Deb. 22. Vol. XIII. 25"()8-2005) 
Col. 255 

Entering of Explosives in 101 
(Deb. 12. Vol. XlI,09"()8-2005) 
Col. 76-77 

Entry of truck with explosives in 101 Airport 
(Deb. 4, Vol. XI, 2S..()1-200S) 
Cot 160-61 
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Environmental Clearance to Airport in 
Lakshadweep 
(Deb. I, ~1. XI, 2S~7-200S) 
Col. 174-7S 

Expansion of Bhubaneswar Airport 
(Deb. 22, \bl. XIII, 2S~8-200S) 
Col. 137 

Expansion of HAL Airport 
(Deb. 14, \bl. XII, Il~8-200S) 
Co1.11S-16 

Expansion oflndore Airport 
(Deb. 22, \bl. XIII, 25-08-2(05) 
Col.21S 

Expansion ofMadurai Airport 
(Deb. 18, \bl. XII, 18~8-200S) 
Col. 199-200 

Expansion work at Amritsar International 
Airport 
(Deb. 14, \bl. XII, ll~8-200S) 
Col. 277-78 

Extension of Runway ofKullu Airport 
(Deb. 4, \bl. XI. 28~7-200S) 
eo1.203.()4 

Facilities and Amenities at Airports 
(Deb. 14, \bl. XII, 11~8-200S) 
Col. 123 

Fake PassportlViu 
(Deb. 16, 'kl. XII, 16-08-2(05) 
Col. 270 

'Funding of Metro Corridor from CP to 
Delhi Airport 
(Deb. 22, ~I. XIII, 25-08-2(05) 
Col. 283 

Handing over Beaumpet Airport to IAF 
(Deb. 22,\01. XlII,2S-08·200S) 
CoL2S)·S4 

Immipation OffICials It Kerala Airport 
(Deb, 20. ~L XII, 234200S) 
CoI.24S 

Infrastructure at Non-metro and Smaller 
Airports 
(Deb. 9, Vol. XI, 04~8-200S) 
Col. 266 

Infrastructure Facilities at Airports 
(Deb. 22. Vol. xur, 2S~8-200S) 
Col. 183 

International Air Services from Bangalore 
Airport 
(Deb. 14. Vol. XII, 11-08-2005) 
Col. 149-50 

International Airport 
(Deb. 14, \bl. XII, II ~8-2005) 
Col.IS9 

Jaipur Airport 
(Deb. 9, Vol. XI. 04"()8·2005) 
Col.3il 

Kangra Airport 
(Deb. 9, Vol. Xl, 04~8-2005) 
Col. 146 

Modernisation ofNon-Profitable Airports 
(Deb. 14. Vol. XII. 11~8-200S) 
Col. 241-42 

Need to construct a new airport at 
Sriperumbudur instead of evicting 
villages adjoining Meenabakam 
Airport, Chennai for the purpose of its 
extension (MUR 377) 
(Deb. 23, Vol. XlII,29-08-2005) 
Col. 59-60 

Need for construction of an airport at 
Kayad, Ajmer, Rajasthan(MUR 377) 
(Deb. 14, Vol. XII, 11~8-200S) 
Col. 323-24 

Need to accord the status of an 
International Airport to Jaipur Airport 
and also name it after Maharaja 
Mansingh (MUR 377) 
(Deb. 8, \bJ. XI, 03~8-2005) 
CoI.S40 
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Need to construct an air strip at Chitrakut 
Dham for the convenience of the 
touriits visiting the place (MUR 377) 
(Deb. 20, \bl. XII, 23-OS-200S) 
Col. 326 

Need to declare Jaipur Airport as an 
international airport and provide funds 
for its modernisation (MUR 377) 
(Deb. 14. \bl. XII. 1I-OI-200S) 
Col. 324 

Need to widen run-way at G.N.B. Airports 
Guwahti for resuming operations of 
International flights (MUR 377) 
(Deb. 24. Vol. XIII, 30-0S-200S) 
Col.S6 

New Airport at Navi Mumbai 
(Deb. 14. \bl. XII. 1I-01-200S) 
Col. 131-32 

New Oreenfield Airports 
(Deb. 9. \bl. XI. 04-OS-200S) 
Col. lIS 

Parking Arrangements (or Private 
Aeroplanes at Nagpur Airport 
(Deb. 22. \bl. XIII. 2S-OS-200S) 
Col. 134 

Par1dn. Bays for Aircrafts 
(Deb. 4, \bl. XI,28-07-2005) 
Col. 125-26 

Parkin, Charges 
(Deb. 4, \bl. XI, 28-07-200S) 
Col. 350 

Pauenaer and C .... o Traffic at Airports 
(Deb. 14, \bl. XII, II-OS·200S) 
Col. 11-21 

Radar Facility at Cochin Airpon 
(Deb. 22, \bl. X1I1,15.()8·1005) 
Col. 178-79 

Reduction in Landing Charps on Non· 
MeuoAirpon 
(Deb. 18, \t)1. XII, 18-08·2005, 
Col. 216-17 

Reimbursement of Expenses Incurred on 
Airports Security 
(Deb. 22. \bl. XIII, 2S-OS-200S) 
Col. ISO 

Removal of Cargo 
(Deb. 9, \bl. XI. 04-08-200S) 
Col. 179 

Renaming of Jodhpur Airport 
(Deb. 14. \bl. XII. 1I-08-200S) 
Col. 121-22 

Renovation of Aurangabad Airport 
(Deb. 4. \bl. XI. 2S-07-2005) 
Col. 173 

Renovation of Non-Metro Airports 
(Deb. 4. \bl. XI. 2S-07-200S) 
Col. 27S-76 

Renovation of Old Terminal 
(Deb. 22. \bl. XIII. 2S-08-200S) 
Col.214 

Repairing of Runways at 101 Airports 
(Deb. 22. \bl. XIII. 25-OS-2005) 
Col. 173 

Restructuring of Delhi and Mumbai 
Airports 
(Deb. 14, \bl. XII. 1I-08-200S) 
Col. 80-81 

Revamping of Delhi and Mumbai Airports 
(Deb. 4. \bl. XI. 28.Q7-200S) 
Col. 143 

Salem and Thoorhukudi Airports 
(Deb. 14, \bl. XII, 11-08-2005) 
Col. 237·38 

security Lapses at 101 Airports 
(Deb. 9, \bl. XI. 04-08-200S) 
Col. 107-0. 

Seizure of Satellite Phone and Wireless 
Set from 101 Alrpon 
(Deb. 5, \bl. XI. 2e-07.2005) 
Col. 112 
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Separate Terminal at Madurai 
(Deb. 22, \bl. XIII, 2S-08-200S) 
Col. 186-87 

Setting up of Airports 
(Deb. 4, \bl. XI, 28-07-200S) 
Col. 226-27 

Setting up of Airports in Hill Areas 
(Deb. IS, 'WI. XII, J S-08-200S) 
CoI.271-72 

Speedy clearance at Customs 
(Deb. 10, \b1. XI, 05-08-100S) 
Col.3SS-S7 

Stray Animals at Airports 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 132-33 

Taking over ofPalia Kalan Airport 
(Deb. 4, Vol. XI, 28..()7-2OOS) 
Col. 269 

Terminals for CourierlExpress Movement 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 264 

Theft Cases at Airports 
(Deb. 14. \;)1. XU, I J -08-2005) 
Col. 295 

Transport Facilities at Mumbai Airport 
(Deb. 18, Vol. XII, 18-08-200S) 
Col. 73 

Unused Airports 
(Deb. 18, Vol. XlI, 18-08-2005) 
Col. 260-61 

Upgradation of Bhubaneswar Airport 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 91-92 

Upgradation of Metro Airports 
(Deb. 4, Vol. XI. 28-07~2oo5) 
Col. 223-24 

User Charges at Airports 
(Deb. 9, Vol. XI. 04-08-2005) 
Col. 232-33 

AJaJ Vikl'llm Slnlh Committee 

Implementation of Recommendations of 
Ajai'Vikram Singh Committee 
(Deb. IS,Vol. XII, IS-08-200~) 
Col. 32-33 

Akashwlal 

AIR Stations in Kerala 
(Deb. 22, 'WI. XIII, 25-08-2005) 
Col. 189-90 

AIR StationsIDD Kendras in West Bengal 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 268 

AIR/DO Coverage in Karnataka 
(Deb. 4. Vol. XI, 28-07-2005) 
Col. 205 

Akashvani Kendras in Rural Areas 
(Deb. 18. Vol. XII. 18-08-2005) 
Col. 40-44 

Akashvani Station at Amritsar 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 151 

All India Radio Station at Bhagalpur 
(Deb. 9, Vol, XI,04-08-2ooS) . 
Col. 312-14 

Cities without Air/Doordarshan 
Broadcasting facility 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 198-99 

I Computerisation of Akashwani Stations 
(Deb. 4, Vol. XI, 28.Q7-200S) 
Col. 158 

Districts without Doordarshan and 
Akashvani Kendras 
(Deb. 9, ~1. Xl, 04-08-200S) 
Col. 160-61 

Need to appoint programme and technical 
staff at AIR station, Himmatnagar. 
Gujaratto make it functional (MUR 3 n) 
(Deb. 7. Vol. XI, 02-08-200S~ 
Col. 402-03 
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Need to appoint technical and programme I Allindla CouncU for Technical Education 
ItatT at Himmatnaaar, Gujarat AIR 
station to make it functional (MUR 377) 
(Deb. 20, Vol. XII, 23"()1·2005) 
Col. 321 

Performance of AIR and Doordarshan 
(Deb. 18, Vol. XII,18-08-2(05) 
Col. 227-28 

Regional AIR News Channels 
(Deb. 18. Vol. XII, IS"()8·2005) 
CoI.219 

Revamping of AIR Services 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 346 

Revenue Earned by DOl AIR 
(Deb. 4, Vol. XI, 28-07-200S) 
Col. 331-33 

Setting up of AIR Station at Dhanbad 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 85 

SettinS up of Akashwani and Doordarshan 
Kendras in Uttaranchal 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 50 

Strengthening of AIR 
(Deb. 4, Vol. XI, 28-07.20(5) 
Col. 244 

Time for Broadcasting at Pauri and 
Gopeshwar 
(Deb. 22, Vol. XIII, 25..()8-2005) 
Col. 143-44 

AkillayVrja 

Akshay Urja for Rural Electrification 
(Deb. 5, Vol. XI, 29-07.20(5) 
Col. 387-88 

All India Conference of P .. lport 
EmployeaAstoclatioa 

Holding of Biennial All India Conference 
of Puspon Employees ASlociation 
(Deb. I, Vol. XI,03-08-2005) 
Col. 246 

Oeclinin& Trend in Allocation of Funds 
byAICI"E 
(Deb. 20, Vol. XII. 23"()8-2005) 
Col. 282-83 

Development of Technical Education by 
AICTE 
(Deb. 12, Vol. XII,09-OS-2005) 
Col.179-SI 

Grants & Scholarship by AICTE 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 301 

Rewarding Books in Hindi by AICTE 
(Deb. 7, Vol. XI,02-08-2005) 
Col. 226-27 

All India Institute of Medical Sciences 
Amount for proposed AIIMS at Rishikesh 

(Deb. 17, Vol. XII, 17-OS-2005) 
Col. 219-20 

Cochlear Implant Facility 
(Deb. 3. Vol. XI. 27.()7·200S) 
Co1.454-S5 

Distribution of Free Medicines in General 
Ward 
(Deb. 17. Vol. XII, 17'()8-200S) 
Col. 350-51 

Irregularities in AIIMS 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 555·56 

Migration of Doctors 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 25-27 

Need to expedite setting up ofan All India 
Institute ofMedicaf Sciences at Patna, 
Bihar (MUR 377) 
(Deb. 3, Vol. XI, 27-07·2005) 
Col. 618·19 

Need to grant minl·AIIMS status to 
Sarojini Naidu Medical College, Agra, 
Uttar Pradesh (MUR 377) -
(Deb. 11, Vol. XII, 08-01·2005) 
Col. 530-31 
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Need to set up an All India Institute of 
Medical Sciences at Madurai, Tamil 
Nadu (MUR 377) 
(Deb. 8, Vol. XI. 03~8·200S) 
Col.S42-43 

Sale of Cornea 
(Deb. 3, Vol. XI, 27~7-200S) 
Col. 443-44 

Telemedicine connectivity between 
AIIMS and CRHS 
(Deb. 13, Vol. XII,10~8·200S) 
Col. S08-09 

Wrong Biopsies Conducted on a Child 
(Deb. 8, Vol. XI, 03~8·200S) 
CoI.4S3-S4 

All India Services 

CBI Cases against IPS 
(Deb. 20, Vol. XII, 23~8-200S) 
Col. 246 

Increasing the Number ofJAS Cadre Posts 
in UP 
(Deb. 3, Vol. XI,27~7-2(05) 
Col. 473·74 

Shortage ofiAS/lPS Officers 
(Deb. 3, Vol. XI, 27~7-200S) 
Co1.3~ 

Shortage oflPS Officers in Bihar 
(Deb. 20, Vol. XII,23-Q8-2005) 
Col. 96-97 

Voluntary OrganisationILlC Agencies run 
by Officers' Wives 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 308-10 

Alliance Air 

Aeroplanes in Alliance Air 
(Deb. 9, Vol. Xl, 04-08-200(5) 
Col. 104 

Cancellation of Flights 
(Deb. ] 8, Vol. XII, ] 8-01-2005) 
CoL 220 

Fleet Strength 
(Deb. ] 8, Vol. XII, 18-08-2005) 
Col. 27S-76 

Alllbedkar FoundadoD 
Dr. Ambedkar Social Equality Scheme 

(Deb. ]4, Vol. XII,II~8-200S) 
Col. 148 

And.man and Naeo.r ....... 

Appointment on Compassionate Grounds 
(Deb. 20, Vol. XII, 23~8-200S) 
Col. 302'()3 

Assistance to Fishermen 
(Deb. 19, Vol. XII,22~8·2005) 
Col. 107 

Construction of School Buildings 
(Deb. 7, Vol. XI, 02~8-200S) 
Col. 272-73 

Conversion of Defence Land into Revenue 
Land 
(Deb. 18, Vol. XII. 18~8·2005) 
Col. 273 

Development of Cellular Jail 
(Deb. 19, Vol. XI],22-08·2005) 
Col. 347-48 

Development of Tourist Spots in A&N 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 452 

Employment to Tsunami affected rural 
persons 
(Deb. 10, Vol. XI,05-08-2(05) 
Col. 287-88 

Encroachment on Defence Land 
(Deb. ]4, Vol. XII, I t~8-2ooS) 
Col. 152-54 

Ferry Service in Andaman and Nicobar 
Islands 
(Deb. 21, Vol. XIII, 24-08-200S) 
Col. 122·23 

Foreign Airways Participation 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 204 
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Fund for Welfare ofTribal 
(Deb. 12, ~l. XII.09-08-200S) 
C01.3S7-58 

Living of Non-Tribal People in N icobar 
(Deb. 20. ~I. XII, 23-08-200S) 
CoI.I644S 

Loss due to Tsunami in A&N Islands 
(Deb. 6, ~l. XI, 01-08-2005) 
Col. 127-28 

Misuse of Fund for Jarawa Tribals 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 287 

NCES inA&N Island 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 93-94 

Need to provide permanent Shelters for 
tsunami affected people in Tamil Nadu 
and Andaman and Nicobar Islands 
(MUR377) 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 53940 

Non-functioning of SSI in Andaman &. 
. Nicobar Islands 

(Deb. 16, Vol. XII, 16-08-2005) 
Col. 100-01 

Online Recruitment System 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 247-48 

Panchayati Raj Training Centres 
(Deb. 18. Vol. XU, 18-08-2005) 
Col. 244-45 

Pending Cases of Registration of New 
Companies inA&N 
(Deb. IS, Vol. XII, 12-08-200S) 
Col. 229 

Poverty Alleviation Schemes in A&N 
Islands 
(Deb. 20, ~l. XII, 23-08-200S) 
Col. 146-47 

Power cuts in Andaman &. N icobar Islands 
(Deb. 1 0, ~1. Xl, OS-08-2005) 
Col. 358-59 

Preservation of Jarawa Tribal Ans 
(Deb. 20, Vol. XII, 23-08-200S) 
Col. 297 

Primitive Tribes in Andaman and N icobar 
Islands 
(Deb. 2. Vol. XI. 26-07-2005) 
CoI.4S9~ 

Private panicipation in NCES programme 
in Andaman and N icobar Island 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 172-76 

Recruitment of Tribals in Railway 
Protection Force . 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 278-79 

Registration of Newspaper 
(Deb. 9, Vol. Xl, 04-08-2005) 
Col. 147 

Rehabilitation of Tribes in Andaman and 
Nicobar 
(Deb. 2, Vol. XI. 26-07-2005) 
Col. 420 

Setting up of Power Projects in A&N 
Island 
(Deb. 15, Vol. XII, 12-08-200S) 
Col. 180-81 

Shortage of Mobile Connection in 
Andaman and N icobar Islands 
(Deb. 17, Vol. XII. 17-08-2005) 
Col. 168-69 

Shortage of Petroleum Products in Car 
Nicobar 
(Deb. 18, Vol. XII, ) 8-08-2005) 
Col. 286 

Shortage of PostallNon-Postal Stamps 
(Deb. 17, ~1. XII, 17-08-200S) 
Col. 243-44 
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Special Recrujtment Drive 
(Deb. 13, \\)1. XII, 10-08-2005) 
Col. 320-21 

Study on Primitive Tribals in Andaman &. 
Nicobar' 
(Deb. IS, \\)1. XII, 12-08-2005) 
Col. 210-1 I 

Technology Parks 
(Deb. 15, ~I. XII, 12-08-2005) 
Col.261~2 . 

UpgradationlModernisation of Hospitals 
in Andaman and Nicobar Islands 
(Deb. 13, \\)1. XII, 10-08-2005) 
Col. 44344 

Violation oflndian Sea Boundaries 
(Deb. 18, Vol. XII, 18-08-200S) 
Col. 99-100 

Aadhn Pndesh 

Agreement with Malaysian Government 
(Deb. 19. \\)1. XII, 22-08-2005) 
Co1.317 

Allocation to Andhra Pradesh 
(Deb. S. Vol. XI. 29-07-2005) 
Col. 305-06 

Andhra Pradesh Livelihood Project 
(Deb. IS, Vol. XlI,12-08-200S) 
Col.ll9-20 

Appropriation of Surplus Water of Krishna 
River by Andhra Pradesh 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 281-82 

Ban on Bt. Cotton in Andhra Pradesh 
(Deb. 6, \\)1. XI, 0I-08-200S) 
Col. 19-22 

Bt. Cotton Seeds 
(Deb. 19, \\)1. XII,22'()8-2005) 
Col. 271-72 

CombatinaAIDS 
. (Deb. 21, \bl. XIII. 24-08.2005) 
CoL19S-97 

Constitution of Tetangana State 
(Deb. 2, Vol. XI. 26-07-2005) 
Col. 540 

Contract Labour in Industrial Units 
(Deb. 19, Vol. XII,22-08-2005) 
CoI.3S6-57 

Development of Krishnapatnam Port 
(Deb. 17, Vol. XU. 17-08-2005) 
Col. 83-84 

Direct Flight to Hyderabad 
(Deb. 22, Vol. XIII. 25-08-2005) 
Col. 183-84 

Expansion/Upgradation ofTelecommuni-
cation Works in A.P. 
(Deb. 8, Vol. XI, 03-08·2005) 
Col. 90--93 

Exploration of Hydrocarbons 
(Deb. 4, Vol. XI, 28-07·2005) 
Col. 50-52 

Fish Medicine for Asthma 
(Deb. 3, Vol. XI, 27-07·2005) 
Col. 402 

Funding for Urban Services for Poor 
Prognunme 
(Deb. 20, Vol. XII. 23-08-200S) 
Col. 292 

Gas Krishna-Godavari Basin 
(Deb. 4, Vol. XI, 28-07-200S) 
CoI.2S2-53 

Gauge Conversion from Secunderabad to 
Nizamabad 
(Deb. 22. Vol. XIII, 2S-08·2005) 
Col. 1'9-61 

Handing over Begumpet Airport to IAF 
(Deb. 22, Vol. XIII,2'-08-20(5) 
CoI.2S3·S4 

Investment in Refinery by ONGC 
(Deb. II, \\)1. XII, 18-08-2005> 
Col. 135-36 
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Lenph of National Highways in Andhra 
Pradesh 
(Deb. 8, ~1. XI, 03-08-200S) 
Cot.2S'-91 

Maritime Projects for A.P. 
(Deb. 3, Vol. XI, 27-<l7-200S) 
Col. 490-91 

Need to clear pending proposals of rural 
development projects of Andhra 
Pradesh (MUR 377) 
(Deb. 8, Vol. XI, 03-OS-200S) 
CoI.S37-3S. 

Need to clear the pending proposal for 
doubling and electrification of railway 
line from Bibinagar to Nadikudi and 
construct a railway line between 
Obulavariplli and Krishnapatnam Port 
in Andhra Pradesh (MUR 377) 
(Deb. 24, Vol. XIII, 30-0S-200S) 
COl.S7 

Need to enact Scheduled Tribes 
Traditional Land Rights Bill, 200S with 
a view to protect the interests of tribal 
forest dwellers in Andhra Pradesh 
(MUR377) 
(Deb. II, Vol. XII, OS-<l8-2005) 
Col. 529 

Need to expedite long pending proposals 
for conversion of State Highways into 
National Highways in Mahabub Nagar 
Parliamentary Constituency, Andhra 
Pradesh-(MUR 377) 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 624 

Need to grant environmental clearance to 
the pending Irrigation projects of 
Andhra Pradesh (MUR 377) 
(Deb. 17, Vol. XII, 174200S) 
Col. 479 

Need to introduce an express train between 
Manmad and Tirupati via Parbhani and 
Sikanderabad (MUR 377) 
(Deb. 16, ~1. XII, 16-08-200S) 
CoL 43 1·32 

Nc:ed to introduce international flights of 
Air India and Indian Airlines between 
Hyderabad and Hong Kong (MUR 
377) 
(Deb. 14, ~I. xn. 11 ~8-200S) 
Col. 322 

Need to maintain full-fledged cattle farms 
in Ongole, Andhra Pradesh forbreeding 
Ongole Bull (MUR 377) 
(Deb. 14, Vol. XII, ) 1-08-2005) 
Col. 320 

Need to pennit oashew growers of Andhra 
Pradesh to continue with the existing 
technology of roasting seed through 
drum roasting system (MUR 377) 
(Deb. 4, Vol. X1,2S-07-200s) 
CoI.438-39 

Need to sanction Kanigiri Water Supply 
Scheme in Ongole Parliamentary 
Constituency, Andhra Pradesh (MUR 
377) 
(Deb. 2), Vol. XIII,2WS-2005) 
Col. 469-70 

Need to widen the National Highway 
No. 202 on Hyderabad-Warrangal 
section, with a view to streamline the 
'flow of traffic (MUR 377) 
(Deb. 19, ~l. XII, 22-08-2005) 
Col. 529 

Pending Railway Projects in Andhra 
Pradesh 
(Deb. 9, ~I. XI, 04-08-20(5) 
CoI.26S 

Physically Handicapped Status to Dwarfs 
(Deb. IS, \\>1. XII, 18-OS-200S) 
CoI.262~3 

Problems of Coconut Farmers 
(Deb. 6, ~l. XI, OI-<l8-200S) 
CoI.3S--37 

Rail Projects of Andhra Pradelb 
(Deb. 14, ~I. XII, 11-<l8-200S) 
Col. 82-83 
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Renovation of Railway Stations 
(Deb. IS, Vol. XII. IS-OS-2(05) 
Col. 73-76 

Report Card of AP in National Human 
Development Report 
(Deb. 13, Vol. XII. 10-08-200S) 
Col. 137-138 ,~ 

Setting up ofSarvodaya Vidyalaya 
(Deb. 12, Vol. XII, 09-OS-2(05) 
Col. 108 

Starvation Death in Vishakhapatnam 
District 
(Deb. 16. Vol. XII, 16-08-2(05) 
Col. 99 

Suicide by Farmers 
(Deb. 19, Vol. XII,22-OS-2(05) 
CoUIS-17 

Supply of Natural Gas in Andhra Pradesh 
(Deb. 14, Vol. XII, I 1-08-2OOS) 
Col. \50-51 

Trend of Agricultural Production 
(Deb. 6, Vol. Xl, 0I-OS-200S) 
Col. 136-38 

Water Crisis in Aildhra Pradesh 
(Deb. 19, Vol. XlI, 22-08-2(05) 
Cot. 292-93 

Animal Husbandry 

Promotion of Cow Progeny 
(Deb. 1, Vol. XI, 2S-07-200S) 
Col. 337-40 

Revamping of Area of Animal Genetics 
and Breeding 
(Deb. 11, Vol. XII. 08-08-2005) 
Col. 378-82 

Ubul Welfan Board 

PuudJ to Animal Welfare Board 
(Deb. 19, Vol. XII, 22-08-200S) 
Cot 229 

Ana.puma Scheme 

Funds allocation for Annapuma Scheme 
(Deb. S, Vol. XI. 29-07-2005) 
Col.3S2-S6 

Announeement by die ChIIlr 
AMouncement by the Chair 

(Deb. 21, Vol. XlII, 24-08-2(05) 
Col. S07-08 

Anti Dumping 

Aftti Dumping Rules 
(Deb. 7, Vol. XI, 02-08-200S) 
Col. 342--44 

Anti-Dumping Duty 
(Deb. 20, Vol. XII, 23-OS-2(05) 
Col. 14243 

Anti Hijacking Poliey 

Reported declaration of Anti Hijacking 
Policy by the Government outside the 
Parliament while the House is in 
session (Sub.) 
(Deb. 18, Vol. XII, IS-OS-200S) 
Col. 330-32 

Antiques 

Theft of Antiques 
(Deb. 9, Vo\. XI, O4-OS-2OO5) 
Co\.60-66 

AntyodayaAnna Yojana 

Allocation of Food grains for AAY 
(Deb. I, Vo\."xI,25-07-2005) 
Co1.17~1 

Coverage of A.A.Y. 
(Deb. 6, Vol. XI. 0 1-08-2005) 
Col. 13-16 

Coverage under Antyodaya Anna Yojana 
(Deb. 6, Vol. XI, 01-08·2005) 
Col. 3 18-20 

Review ofTPDS 
(Deb. 6. Vol. XI,O)4200S) 
Col. 224-15 
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AppeiDtJDent on Compuaionate Grounds 
Appointment on Compassionate Grounds 

(Deb. II, 'WI. XII, 01-08-2005) 
Col. 471-72 

Employment on Compassionate Ground 
(Deb. 5, 'WI. XI,29-07-2005) 
Col.3S7 

Jobs on Compassionate Grounds 
(Deb. 12, Vol. XII, O9-OS-200S) 
CoI.408-09 

Appointments 
Ad-hoc Appointment in Department of 

Statistics 
(Deb. 21, Vol. XIll,24-08-200S) 
CoI.3n-SO 

Alleged appointment of the wife of the 
Union Finance Minister as counsel by 
the Central Board of Direct Taxes (Sub.) 
(Deb. 24, Vol. XIII, 30-08-2005) 
Col. 9-19 

Alleged Appointments on Fake Caste 
Certificates 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 352-53 

Appointment in CBEC DepU. 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 96 

Appointment in NSTFDC 
(Deb. 20, Vol. XII, 23-08-2(05) 
Col. 269 

Appointment of Committee for 
Restructuring KVIC 
(Deb. 7, Vol. XI, 02-08'-2005) 
Col. 32G-21 

Appointment of Persons Deployed tor 
R.ailway Construction work in 
Kanylkumlri 
{Deb. 22, 'WI. xm, 2S-08-200S) 
Col 306 

AppoiJUment of sr.o.,..my Experts 
(Deb. 7 t Vol. XI, 02.()1.2005) 
Col. 124-25 

Appointment of Teachers 
(Deb. 12, Vol. XII, 09-O8-2~) 
Col.417-1S 

Appointment of Teachers under SSA 
(Deb. 16, 'WI. XII, 16-08-2(05) 
Col. 365 
(Deb. 7, Vol. XI,02-08-200S) 
Col. 126--28 

Appointment on Compassionate Grounds 
(Deb. 18, Vol. XII, 18-08-2(05) 
Col. 16S-66 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 302-03 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 205-06 
(Deb. 14. Vol. XII,II-08-2(05) 
Col. 161 
(Deb. 8, Vol XI, 3-08-2005) 
Col. 32S-36 

Appointments in BSF on Forged 
Documents 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 222-23 

Appointments under Sports Quota in 
Indian Airlines 
(Deb. 18, Vol. XII, 18-08-2(05) 
Col.\ 13 

Bogus Appointments in BCCL 
(Deb. 21, Vol. XIII,24-08-2(05) 
Col. 147-48 

Irregularities in National Institute of 
Biologicals 
(Deb. 21, Vol. XIII,24-08-2005) 
Col. 321-22 

Need to appoint programme and technical 
staff at AIR station, Himmatnagar, 
Gujarat to make it fiR:tionai (MuR 377) 
(Deb. 7, VoL XI, 02-08-2005) 
Col 402-03 
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Norms !Or Appointment as Member of 
TAC 
(Deb. 17;\t)1. XII, 17~2005) 
Col. 249-52 

Proposal of Names of Directors 
(Deb. 19, \bl. XII,22-08-200S) 
Col. 193-95 

Recruitment corruption in HAL 
(Deb. 4. \bl. XI. 28-07-20(5) 
Col. 139-40 

Recruitment of Tradesmen 
(Deb. IS. \t)1. XII, IS-08-200S) 
Col. 196-97 

Recruitment of Tribals in Railway 
Protection Force 
(Deb. 14, \t)1. XII, II-OS-2005) 
Col. 278-79 

Recruitment on Compassionate Grounds 
inCPWD 
(Deb. 20. \t)1. XII, 23-08-20(5) 
Col 301-02 

Aquculture 
Development of Brackish Water 

Aquaculture 
(Deb. 19, \bl. XII. 22-08-2005) 
Co1.313-14 

Funds for Development of Freshwater 
Aquaculture 
(Deb. II. \t)1. Xli, 08-08-2(05) 
CoL 175-76 

Pending Proposals of Aquaculture and 
Fisheries· 
(Deb. 6, \t)l XI. 01-08-20(5) 
Col. 126-27 

Settin& Up of Aqua FII1DeI'S Development 
Board 
(Deb. II, \t)J. XII, CJI.08-200S) 
Col. 486-87 

~ ... 
Conatruc:tion c)f Aqueriuml 

(Deb. I, \bI.XI,2S-07-2005) 
CoI.~12 

A~h.eololie.1 Sites 

Comprehensive Plan for Preservation of 
Archaeological Heritage 
(Deb. 22. \bl. XIII. 25-OS-200S) 
CoI.17S-76 

Construction of Road 
(Deb. II. Vol. XII, 08-08-2(05) 
CoI.I~7 

Excavation and Exploration ofSiles 
(Deb. 22. \bl. XIII. 25-08-2005) 
Col. 208-10 

Remnants ofa Big City in Chhattisgarh 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 132-33 

A~h.eolnaical Survey of India 

Activities of ASI Abroad 
(Deb. 4, \bl. XI.2~-07-2(05) 
Col. 107-08 

Declaration of Protected Monuments 
(Deb. 14. Vol. XII. 11-08-2(05) 
Col. 94-97 

Deployment of Attendants at Historical 
Monuments 
(Deb. 9, \bl. XI, 04-08-2(05) 
Col. 299-300 

Monuments under ASI 
(Deb. 14, \bl. XII, 11-08-20(5) 
Col. 242-43 

Places under ASI 
(Deb. 9, \bl. XI, 04-08-2(05) 
Col. 271--«» 

Preservation and Maintenance of 
Heritqe Sites 
(Deb. 9, Vol. Xl,04-08-2005) 
Col. 39-40 

Remains of Anciatt Civilizldon end Urbin 
SectIement . 
(Deb. 14. \lol. xu. 11..()8..200S) 
Col. 280-81 
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Rocket Court ofTipu Sultan 

(Deb. 9, \\)1. XI, 04-08-2005) 
Col. 87 

Shortage of Skilled Artisans 
(Deb. 14, \\)1. XII. 11-08-2005) 
Col. 137 

Subrahmanya Temple 
(Deb. 9. 'kl. XI. 04-08-200s) 
Col. 51 

Armed Forees 

Karail Celebration 
(Deb. 18, 'kl. XII. 11-08.2(05) 
Col. 72 

Operation Sadbhavana 
(Deb. 18, 'kl. XII, 11-08.2(05) 
Col. 69-71 

Reforms in Military Justice System 
(Deb. 18, 'kl. XII, 11-08.2(05) 
Col. 251 

Reservation in Armed Forces, Judiciary 
and Autonomous Bodies 
(Deb. 14, Vol. XII, 11-08·2005) 
Col. 89 

Shortage of Personnel in Armed Forces 
(Deb. 4. Vol. XI. 28-07-2005) 
Col. 45-46 

Shortage of Spare Parts 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 288-89 

Arms .. Ammualtion 

Chemical Weapons 
(Deb. 20, Vol. XII,23..()8-2005) 
Col. 19 

EquipmentslWeapons to Police in NCR 
(Deb. 20, Vol. XII, 23-OS·2(05) 
Col. 23-24 

Incidents ofTravelling with Arms 
(Deb. 9, Vol. XI, 04~8-2005) 
Col. 282 

Indo-Japan Ties 
(Deb. 21, Vol. XIII,24-08-2005) 
Co\.4S-47 

Seizure of Arms at Jawaharlal Nehru Port 
Trust 
(Deb. 2. Vol. XI, 26-07-2005) 
Col. 530 

Shortqe of Torpedo 
(Deb. 14, Vol. XII, II ~8-2(05) 
Col. 127 

Smuggling of Weapons 
(Deb. 2, Vol. XI. 26-07-2(05) 
Col. 129-130 

Testing of Nag Missile 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 211 

Upgradation of 130 MM Guns 
(Deb. 18, 'kl. XII, 11-08-2(05) 
Col. 109-10 

Army 

Army Central Welfare Fund 
(Deb. 22, Vol. XIII, 25-08-2(05) 
Col. 286-87 

Army Operations against Militants in 
Manipur . 
(Deb. 14, Vol. XII, II-OS-2005) 
Col. 285-86 

Counter Insurgency 
(Deb. 14, Vol. XII, 11-08-2(05) 
Col. 87-88 

F aci lilieS to Army·Personnel 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 277 

Killing ofColJeagues 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 267-68 

Need to raise an Ahirwal Regiment in 
IndianAnny (MUR 377) 
(Deb. 21. Vol. XIII, 24-08-2005) 
Col. 470 
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Need to rescind the order withdrawing 
relax(Otion of height being given to the 
candidates from Uttaranchal for 
recruitment inArmy(MUR 377) 
(Deb. 16. Vol. XII. 16~S-2005) 
Col. 429 

Need to withdraw the move to merge Army 
Service (North) at Gaya with Southern 
Army Service at Bangalore (MUR 377) 
(Deb. 7. \bl. XJ..02-08-2005) 
Col. 409 

Opemng or Army Schools 
(Deb. 14, \\>J. XII. 11-08-2005) 
CoJ.I86-S7 

Recruitment of Tradesmen 
(Deb. 18, \\>1. Xli, IS-08-2005) 
Col. 196.97 

Relaxation in recruitment in Army 
(Deb. 4, \\>1. XI,28-07-200S) 
Col. 228 

Stolen ID Cards 
(Deb. IS, \\>1. XII, 18-08-2005) 
CoI.206-m 

Supply "fOil to Army 
(Deb. 14, Vol. XII, 11-08-200S) 
CoI.~S4 

Telephone Connections at Homes of Army 
Personnel 
(Deb. 21, \\>1. Xm.~2005) 
Col. 21 1-12 

Art alld Culture 

Coma .... «Predeus Art Objects 
(Deb. 22. 'All XID, 2~8-200S) 
Col lOS 

Plan outlay forDcpartment of Culture 
(Deb. 4, \\>l XI, 28-07-200S) 
CoL 347-48 

Preservation ofJnwa Tribal Arts 
(Deb. 20, \bl X'JI,23-08-200S) 
Col. 297 

Art Gallery 
Construction of New Building for 

Sri ChithiraArt Gallery 
(Deb. 14, \\>1. XII, 1I-08-200S) 
Col. 122-23 

Artificial Limbs Manu(afturlnl· 
Corpontion o( India 

Lack of Publicity &om ALI MCO 
(Deb. 18, \\>1. XII, 18-08-200S) 
Col. 198 

Artisan. 
Artisan Welfare Trust 

(Deb. 20. Vol. XII. 2l-OS-200S) 
CoI.22~22 

Ban on Stone Cuning 
(Deb. 6, \\>1. XI,OI-OS-2005) 
Co1.4J3-34 

Loan to Traditional Backward Anlsens by 
NBCFOC 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 155-61 

Shifting of Wood Carving Centres 
(Deb. 20, Vol. XII, 23-08-2005) 
CoI.Il7-18 

Shonage of Skilled Ani sans 
(Deb. 14, \\>1. XII, 1I-08-200S) 
Col. 137 

Artl.t. 
Financial Assistance to Anists 

(Deb. 9, \\>1. XI, 04-08-2005) 
Col. 198 

Need to repeaf • Dramatic Perfonnance Act, 
1176' with a view to protect the interest 
of dramatists in the country 
(MUR377) 
(Deb. 16. \\>1. XII, 16-08·2005) 
Col. 431 

Anaelta! Pndesb 
Bops Carriaae Billing 

(Deb. II, \bl. XlI, 08-08-200S) 
CoL 33.s-36 
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Condition ofN.Hs. in Arunachal Pradesh 
(Deb. I J, Vol. XII, 10..()8-2005) 
Col. 485-36 

Modern Telephone Exchanges in 
Arunachal Pradesh 
(Deb. 8, \\)1. XI, 03..()8-2005) 
Col. 243-45 

Plan Outlay of Arunachal Pradesh 
(Deb. 13, Vol. Xli, 10-08-2005) 
Col.46~7 

Supply of Rice to Arunachal Pradesh 
(Deb. I, Vol. XI, 25-07-2005) 

CoI.211-12 

Alii 

Arrival ofTourists from West Asia 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 393 

Formation of South Asian Parliament 
(Deb. 17, \\)1. XII, 17-08·200S) 
Col.61~3 

AlllnGlmet 

Hosting of Asian Games 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 445-46 

AsJan TradlRI Block 

Setting up of Single Asian Trading Block 
(Deb. 2, Vol. XI, 26-07-2005) 
Co1.S31-J2 

AIlatie Society 

Asiatic Society of Mumbai 
(Deb. 4, Vol. Xl,28-07-2005) 
Col. I 76-7J 

Allam 

Activities ofULFA 
(Deb. 20, Vol. Xli, 23-08-2005) 
Col. 85-86 

Agreement betweenAASI and ONGC 
(Deb. 9, Vol. XI,04-08-200S) 
CoI.20~ 

Allotment of Land to School 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 56-57 

Blockage of Pipelines by ULFA Extremists 
(Deb. 22, Vol. XlII, 25-08-2005) 
Col. 299-300 

Bordoloi Airport 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. IS1-82 

Chandrapur Power Plant. Assam 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 93-94 

Chowkighat Bridge on N.H.-52 
(Deb. 21, \\)1. XIII, 24-08-2005) 
Col. 83 

Completion of New MQynaguri-Jogigopa 
Rail Line 
(Deb. 9, Vol. XI,04-08-2005) 

. Col. 108-09 

Construction of By-Pass and Bridge on 
NH-S2 
(Deb. 8, Vol. XI, 03-08-2005) 
Col.l21 

Demand of Peasants for Pana in Forest 
Land 
(Deb. I, Vol. XI, 25"()7-2005) 
Col. ISS-57 

Development of Backward Areas in 
Assam 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 361 

Dialogue with ULFA 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 509-10 

Doordarshan Tower at Dibrugarh 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 283 

Earthquake Disaster 
(.Deb. 10, Vol. Xl OS"()S-2()()5) 
CoJ.156-S7 
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Employment to Migrated Persons 
(Deb. 19, Vol. XII. 22-08-2005) 
Col. 2()4.()5 

Flood Control in Guwahati City 
(Deb. 6, Vol. XI, 01 ~8-2005) 
CoL 123-24 

Funding of Separatist Movements 
(Deb. 2, Vol. XI,26-07-20(5) 
Col. 112-13 

Funds for Disaster Management 
(Deb. 7, Vol. XI,02-08-2(05) 
Col. 323-26 

Gas Cracker Projects 
(Deb. IS, Vol. XII, 12~8-200S) 
CaLl73 

Gauge Conversion and Doubling between 
Bongaigaon and Guwahati 
(Deb. 9, Vol. XI, 04-08-2005) 
CoL lS4-SS 

Growth of Muslim Population 
(Deb. 12, Vol. XII. 09-08-2(05) 
Col 277 

Infiltration of Bangladeshi 
(Deb. 12, Vol. XII. 09-08-2(05) 
Col. 181-82 

Irregularities in Allotment of 
Commissioned Programmes 
{Deb. 9, Vol. XI, 04-08-2(05) 
Col 271 

Laud Erosion in Assam 
(Deb. II, Vol. XII, 08-08-2(05) 
Col. 339-41 

Minimum Depth in Pandu-Sadia Sector of 
NW-U 
(Deb. 17. Vol. XII, 17-08-2005) 
Col.32J 

Mndernisa~ionlExpansion ofTelecomlIT 
Network 
~.13 .. VoI.XII, 1~8-2005) 
0,1.353-62 

National Games at Guwahati 
(Deb. 13, Vol. XII, 1~8-2(05) 
CoI.3S2-S3 

National Register of Citizen in Assam 
(Deb. 20, Vol. XII, 23~8-2(05) 
Col. 145 

Need for Construction of Four-Lane Road-
cum-IWI Br. II Saraighat over River 
Brahmaputra inAuarn (MUR 377) 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 476 

Need for taking over of BongaillOn 
Thermal Power Station by NTPC 
(MUR377) 
(Deb. 23, Vol. XIII, 29-08-2(05) 
Col. 62-63 

Need to accord Scheduled Tribe status to 
Koch-Rajbangshi community of Assam 
(MUR377) 
(Deb. 19, Vol. XlI,22-08-2(05) 
Col. 521 

Need to approve final alignment of the 
East-West Corridor of National 
Highways Development Project on 
National Highways No. 31 and 31-C 
passing through Siliguri (MUR 377) 
(Deb. 20, Vol. XII, 23~8-2005) 
Col. 328 

Need to provide 20 per cent bonWi to tea 
garden workers in Assam with a view 
to check labour unrest in the State 
(MUR377) 
(Deb. 4, Vol. XI,28-07-2(05) 
Col. 439-40 

Need to widen run-way at GN .D. Airporll 
Guwahati for resuming operation. 0' 
International flights'(MUR 377) 
(Deb. 24, Vol. XIll, 3~8-200S) 
Col. 56 

Procurement of Foodarain. in Assam 
(Deb. 6, Vol. XI, 0 I ~1-200S) 
CoL2S2·53 
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Proposals from BVFCL 
(Deb. 19, ~I~ XII, 22-08-2005) 
Col. 336-37 

Review of Implementation of Assam 
Accord 
(Deb. 7, ~J. XI,02'()1-200S) 
CoI.133-3S 

Revitalisation of Cancer Institute 
(Deb. 17, ~I.XlI,17.()8-200S) 
CoI.206.()7 

Seizure of Tiger 'Skins and Bones 
(~.19, ~I. XII, 22-08-2(05) 
Col. 150 

Setting up of Ordnance Factory in Assam 
(Deb. 22, ~I. XIII, 25-01-2005) 
Col. 127 

Shilpagram Project 
(Deb. 18, ~I. XII, 18.()8-200S) 
Col. 229 

Tea Price in Guwahati Tea Auction Centre 
(Deb. 7, ~I. XI, 02-08-2005) 
CoI.30S-IO 

Telecasting or Bengali News 
(Deb. 18, ~I. XII, 18-08-2005) 
Col. 240-41 

Telecom Facility to Gram Panchayats in 
NER 
(Deb. 8, ~I. XI, 03-08-200S) 
Col. 306-07 

Tourism Schemes of Assam 
(Deb. II, ~1. XII,08-08-200S) 
Col. 197-98 

Upgradation of'B' Node Internet Gateway 
to 'A' Node ill Guwahati 
(Deb. 13, ~1. XlI,10-08-200S) 
Col. 14647 

Widenlna ofN.H.-S2 
(Deb. 13, ~1. XlI,lo-oa-2(05) 
Col.463~ 

Assam GIS Cracker Projeet 

Assam Gas Cracker Project 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 374-75 

Association of South East Asian Nations 

Restoration of Democracy in Myanmar 
(Deb. 3, Vol. XI, 27-07-200S) 
Col. 212-83 

Trade between India and ASEAN 
Countries 
(Deb. 12, ~J. XII,09-01-200S) 
CoI.3S3-S4 

Atomic Institutes 

Foreign Countries Assisting Atomic 
Institutes 
(Deb. 8, Vol. XI; 03-08-2(05) 
Col. 305-06 

Atomic Power 

Agreements with Russia in Atomic Energy 
Seetor 
(Deb. 3. Vol. XI, 27-07-200S) 
CoI.4S5-S6 

Atomic Power Plants 
(Deb. 8, Vol. XI. 03-08-2005) 
Col. 281-82 

Damage in Atomic Energy Establishments 
(Deb. 21, Vol. XIII, 24-08-2005) 
CoI.I94-9S 

Gt'neration of Electricity from Fusion 
Reactor 
(Deb. 17, Vol. XII, 17-08-200S) 
Col. 71-72 

Nuclear Power Reactors 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. SCJ.,-62 

Rajasthan Atomie Power Project 
(Deb. 3, Vol. Xl, 27-07-lOM) 
Col. 218-19 
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Survey for Production ofElectricity from 
Atomic Energy 
(Deb. 8. Vol. XI. 03~8-200S) 
Col. 179 

Atrocities 

Atrocities against SCs/STs 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 235-38 

Atrocities on Tribals 
(Deb. 20. Vol. XII. 23-08-2(05) 
Col. 288-89 

NJIRC Inquiry on Police Atrocities 
(Deb. 12. Vol. XII.09~S-2005) 
Co1.385-86 

Situation arising out of increasing 
incidents of atrocities on women in 
Delhi and other pans of the country 
and steps taken by the Government in 
regard thereto (C A) 
(Deb. 3. Vol. XI. 27"()7-2005) 
Col. 574--98 

Special Courts on Dalit Atrocities 
(Deb. 18. Vol. XII. 18-08-2005) 
Col.211-IS 

Allctioa 

Obtaining of Clearance by Auction 
Purchasers 
(Deb. 12. Vol. XII. 09~8-200S) 
Col. 175-76 

Austerity Mellurn 

Austerity Measures 
(Deb. 10, Vol. XI, 05~8-2(05) 
Col. 94 

Au.tralia 
Derogatory Depiction of Mahatma Gandhi 

(Deb. 3. Vol. XI. 27~7-2005) 
Col. 115 

Investment in India by Australian Bank 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 198 

Trade with Australia 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 565 

Austria 

Indo-Austria Bilateral Trade 
(Deb. 20, Vol. XII. 23~S-2005) 
Col. 253-54 

Auto PoliC'y 

New Auto Policy 
(Deb. 9. Vol. XI. 04-08-2005) 
Col. 85-86 

Auto Testing lind Researth Centre 

Scheme for Expansion of Auto Testing and 
Researr.h Centre 
(Deb. IS. Vol. XII.12-OS-2(05) 
Col. 260-61 

AUIO Testing Track 

Setting up of Auto Testing Track 
(Deb. 14. Vol. XII, II~S-200S) 
Col. 99 

Automobiles 

Duty on Automobiles 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 196 

Promotion of Banery Operated Cars 
(Deb. ii, Vol. XII,08-08-2005) 
Col. 423-24 

Autonomous Bodies 

Autonomous Bodies under Financial 
Discipline 
(Deb. 5, Vol. XI, 29~7-2005) 
Col. 306-07 

Aviation Thrbine Fuel 

Ban on Export of Aviation Turbine Fuel 
(Deb. 9, Vol. XI,04-08-2oo5) 
Col. 90 
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Awards 
Allowances to Recipients of Gallantry 

Awards 
(Deb. 22. Vol. XIII. 25-08.2(05) 
Col. 229·--32 

Guidelines for selection of contestants 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 250-S4 

Implementation of Arbitration Awards 
(Deb. I, Vol. XI. 03-08-200S) 
Col. 349-S0 

ReicHe of Philatelic Stamps of Bharat 
Ratna Awardees 
(Deb. 21. Vol. XIII. 24-08.2(05) 
Col. 195 

Liberhan Commission 
(Deb. 16. Vol. XII. 16-08-200S) 
Col.13S-36 

Terrorist attack at Ayodhya 
(Deb. 2. Vol .. XI. 26-07-2005) 
CoI.91---9j 

Ayun'edl 

Ban on Sale of Ayurvedic Drugs in F ordgn 
Countries 
(Deb. 17. Vol. XII. 17-08.2(05) 
Col.So-SI 

Promotion of Ayurveda in Foreign 
Countries 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 176--79 

Aze .... lun 
Indo-Azerbaizan Co-operation in Oil 

Sector 
(Deb. 9. Vol. XI. 04-08-2005) 
Col. 190-91 

B. MunaekarCommlttee 
Recommendation of B. Mungekar 

Committee 
(Deb. 2, Vol. XI, 26-07-200S) 
CoI.S42 

Saba Rajendt'a PraSild'. 'S.madhi' 

Need to take steps for proper up keep and 
maintenance ofBllbu Rajendru Prasad's 
'Samadhi' at Patna (MUR 377) 
(Deb. II. Vol. XII. 08.08.20(5) 
Col. 530 

Bac"ward Area. 

Backward States Development Fund 
(Deb. 10. Vol. XI. 05-08.2(05) 
Col. 232 

Declaration ofBackwllrd/Most Backward 
Areas 
(Deb. 12. Vol. XII. 09-oS·20(5) 
CoI.13{}--34 

Development of Backward Areas 
(Deb. 13. Vol. XII. 10-01.2(05) 
Col. 37--43 

Development of Backward Areas in 
Assam 
(Deb. 21. Vol. XIII. 24-08.2(05) 
Col. 361 

FDI in Backward Districts 
(Deb. 12. Vol. XII. 09-08.2(05) 
Col.93--96 

Industrially Backward States 
(Deb. 16. Vol. XII. 16-08.2(05) 
Col. 38-41 

Joint Venture in Sen in" up of Industries 
in Backward Districts 
(Deb. 16. Vol. XII, 16-08.2(05) 
Co1.26G--64 

Backward ReaJonsGraat 'ulld 

Backward Regions Grant Fund 
(Deb. 9. Vol. XI. 04-08.2(05) 
Col. 254-55 

Balance of Pay men I 

Adverse Balance of payment 
(Deb. 10. Vol. XI,OS-08-200S) 
Co1.161~2 
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Ban~des" 

Activities ofULFA 
(Deb. 20. Vol. XII. 23-08-2(05) 
Col. 85-86 

Commandos on Bangladesh Border 
(Deb. 7, Vol. XI.02-08-200S) 
Col. 166-67 

Enclaves between India and Bangladesh 
(Deb. 16, Vol. XII, 16-08-200S) 
Col. 203-04 

Exchange of Fire on Bangladesh Border 
(Deb. 7. Vol. XI. 02-08-200S) 
Col. 24445 

Indo-Bangia Joint Rivers Commission 
(Deb. 6. Vol. XI, OI-08-200S) 
Col. 431 

Indo-Bangladesh Trade 
(Deb. 16, Vol. XII. 16-01·2005) 
Col. 281-82 

Indo-Myanmar-Bangladesh Gas Pipeline 
(Deb. 4, Vol. XI,28-07.200S) 
Col. 224-25 

Infiltration of Bangladeshi 
(Deb. 12, Vol. XII, O9-OB-2005) 
Col. 181-82 

Intiltration through Rivers and Canals 
(Deb. lfi. Vol. XII, 16.()8.2005) 
Co\. 55-56 

Madrasas on Border Areas 
(Deb. 7, Vol. XI. 02-08·200S) 
Col. 169·70 

Massive illegal immigration from 
Bangladesh (A.M.) 
(Deb. 2, Vol. XI, 26-07-200S) 
Col. 639-52. 722-30 

Massive illegal immigration from 
Bangladesh-(A.M.) 
(Deb. 2, Vol. XI,26-07-200S) 
CoI. __ S9l,63~730 

Need to take suitable measures to boost 
border trade with Myanmar and 
Bangladesh (MUR 377) 
(Deb. 11, Vol. XII.OI-OI.200S) 
COI.S33-34 

Rail Link between India and Bangladesh 
(Deb. II, Vol. XII, 18-08.200S) 
CoI.211 

Re-opening Majdia·PauhaqJAf\j Route 
(Deb. 17, Vol. XII, 17-08-200S) 
Col. 229-30 

Shipping Service 
(Deb. 21. Vol. XIII, 24-08-200S) 
Col. 24B-49 

Strengthening of Indo-Bangladesh 
Relations 
(Deb. 3, Vol. XI, 27-07·200S) 
Col.~ 

Suspension of Fencing Work 
(Deb. 7. Vol. XI, 02-08-200S) 
CoI.23~3" 

Violations on Indo-Bangladesh Border 
(Deb. 12. Vol. XII. 09-08·2005) 
Col.321 

VisirofEAM to Bangladesh 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 123-24 

Banks 

Amendment in Banking Regulation 
(Deb. S, Vol. XI, 29-07-200S~ 
Col. 212 

Assistance to PNB and Dena Banks 
(Deb. 10, Vol. Xl, OS-08·2(05) 
Col. 148-49 

Austerity Measures 
(pcb. 10, Vol. XI, 05-01.200,) 
Col. 94 

Bank Loan to Fanners 
(Deb. 1, Vol, Xl, Z5~7-20(5) 
Col. 487-81 
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Banking Reforms 
(Deb. 10, \\)1. XI,OS-08-200S) 
Col. 238 

Ceilina on Bank Dividend 
(Deb. 10, \\)1. XI, 05-08-200S) 
Col. 137-138 

Complaint against Bank of Rajasthan 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 102 

Complaints against PSBs 
(Deb. 10, Vol. XI.OS-08-200S) 
Col. 90-91 

Decline in Profit of Banks/Financial 
Institutions 
(Deb. IS, Vol. XII, 12-08-200S) 
COI.SS-S6 

Dena Bank Credit Flow 
(Deb. S, Vol. XI, 29-07-2005) 
CoI.ISO-SI 

Department of Post venturing into 
Bankinl Sector 
(Deb. 21, Vol. XIII,24-08-2005) 
Col. 294 

Deposits by PSUs in Banks 
(Deb. 15, Vol. XII, 12~.2005) 
Col. 196-97 

Encashment orBank Guarantee 
(Deb. 4, Vol. XI,21'()7·200S) 
Col. 333-34 

E~~nofB~ofPNB 

(Deb. 15, Vol. XII, 12.08-20(5) 
Col 19-91 

Fake DemInd Drafts 
{Deb. I', \t)I. xn,12.()M00'> 
CoL 14-17 

FDlinBanb 
(Deb. 15, VoL xn, 124200') 
Col. 108.()9 

Financial Packale for Senior Executives 
ofPSBs 
(Deb. IS, Vol. XII, 12-08·2005) 
Col. 193 

Foreign Banks 
(Deb. S, Vol. XI, 29-07-2005) 
Col. 167-68,358 

Frauds in Nationalised Bank 
(Deb. S, Vol. XI, 29-07-2005) 
Col. 93-98 

Funds in Fixed Deposits 
(Deb. 22, Vol. XIII. 2S-08-200S) 
Col. 138-39 

Hidden Charles of Private /Foreign Banks 
(Deb. S, Vol. XI, 29'()7·2005) 
CoI.I09-JO 

lOBI 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 247-41 

Interest on Loans 
(Deb. 10. Vol. XI, 05-01-2005) 
Col. 269 

Investment !n India by Australian Bank 
(Deb. 5, Vol. XI,29-07-2005) 
Col. 198 

Irregularities In Banks 
(Deb. IS, \bl. XII,12-08-2005) 
Col. 200 

Joint Venture for Insurance Business by 
Allahabad Bank 
(Deb. 5, \bl. XI,29-07.2005) 
Col. 289 

LIC 
(Deb. IS. VoL XII, 12~·200S) 
Col. 94 

Merpr of Auocllte Banks ofS81 
(Deb. S, Vol. XI. 29.()7·200S) 
Col.~ 

Merpr ofBanb 
(Deb. S, Vol. XI, 29-07.20(5) 
Col207.()8 
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Need to expedite availability of credit 
cards to the farmers through 
nationalized banks in Madhya Pradesh 
and Rajasthan (MUR 377) 
(Deb. 16. Vol. XII. 16-08-200') 
Col. 428-29 

Need to streamline credit card operations 
of nationalised banks in the country 
(MUR377) 
(Deb. 3. 'All. XI. 27.()7-200') 
Col. 619 

Ombudsman in Banks 
(Deb: 10, Vol. XI.05-0S-2005) 
Col. 142 

Outsourcing of Banking Service 
(Deb. 15. Vol. XII. 12-08-2005) 
Col. 186 

Package for Punjab and Sindh Bank 
(Deb. 5. Vol. XI. 29-07-2005) 
Col. 396 

Performance ofPSBs 
(Deb. 5. Vol. XI, 29"()7-200S) 
Col. 243 

PNB and Vijaya Bank in Insurance Sector 
(Deb. IS, Vol. XII, 12-OS·2(05) 
Col. 186-87 

Raising additional Capital by S81 
(Deb. 10. Vol. XI, 05-08-200S) 
Col. 114-15 

Re-investrnent ofProfrt EMncd by Foreign 
Banks/Companies 
(Deb. IS, Vol. XII, 12-08-200S) 
Col. 35-39 

Revival ofC~ive Banks 
(Deb. )5, Vol. XII,· 12'-'20(5) 
CoI.6US 

Simplifying the Procedure of Releasing 
Money of the Deceued Depositon 
(Deb. S, Vol. XI, 29-07-200S) 
Co1.373-74 

Strike by Emplo~s of Banks 
(Deb. 10, Vol. Xl,OS-Ol-200S) 
Col. 287 

Taking over of Banks by S81 
(Deb. 10, 'All. XI,OS"()8-200S) 
Col. 233·234 

Tax Evasion by Foreign BIRks 
(Deb. S, Vol. Xl, 29-07-20(5) 
Col. 193-94 

UCOBank 
(Deb. S, Vol. XI,29"()7·200S) 
Col.3S7 

Vacant Post~ of Chairmen in Public Sector 
Banks 
(Deb. 5, Vol. XI, 29-07·2005) 
Col. 256 

BaratGhan 

Construction of Community Centres/Baral 
Ghars 
(Deb. 2, Vol. XI. 26-07-2(05) 
Col. 464-465 

Barren Land 

Conversion of Barren Land into Forest 
Area 
(Deb. 6. Vol. XI. 0I-OS-2(05) 
Col. 278 

OBJ Construction Company Ltd. 

Revivaf of BBJ Construction Company 
Ltd. 
(Deb. 9, Vol. XI, 04-OS-2005) 
Col. 123-24 

Beedi Worken 

Financial Assistance to Dependents of 
Beedi Workers for Major Surgeries 
(Deb. II, Vol. XII, 08"()8-2005) 
Col. 282-83 

Housing Scheme for Beedl Worken 
(Deb. 11, Vol. xu. 01-08-2005) ./' 
Col. 234-3S 
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Scholarship for Children ofBeedi Workers 
(Deb. I. Vol. XI. 25-07·2005) 
Col. 146-48 

Situation arising out of problems being 
faced by the Beedi workers in the 
country. particularly in Kerala and steps 
taken by the Government in regard 
thereto (CA) 
(Deb. II. Vol. XII. 08-08·2005) 
Col. 496-S 10 

aeuary 

Alleviation of Beggary 
(Deb. 9. Vol. XI, 04-08-2005) 
Col. 286 

Census on Beggars 
(Deb. 22. Vol. XIII. 2S-08·2OOS) 
Col. 107-09 

Beverages 

Quality of Cold Drinks 
(Deb. 1. Vol. XI. 2S-07·2OOS) 
Col.111·12 

Bhabha Atomic Research Centn 

Merit Performance in Written Test 
(Deb. 21. Vol. XIII, 24-08·2005) 
Col. 127·28 

Nuclear Agriculture Programme ofBARC 
(Deb. 17. Vol. XII. 17-08·2OOS) 
Col. 53-58 

Transfer of Technologies 
(Deb. 21, Vol. XIII. 24-08·2005) 
Col. 302-03 

Bhant Aluminium Company Limited 

Encroachment by BALCO 
(Deb. 12, Vol. XlI, 09-01-2(05) 
Col. 100 

Bhant Bhari VdyOl Nipm Umited 

Funds in Fixed Deposits 
(Deb. 22. Vol. XIII,2S-08-200S) 
Col. 138-39 

Bharat Coking Coal Umlted 

Alleged termination of service of 
workers 
(Deb. 17. Vol. XII. 17-08.2(05) 
Col.310-11 

Bogus Appointments in BCCL 
(Deb. 21, Vol. XIII, 24-08-2(05) 
Col. 147-48 

Need to streamline the procedure for 
auction of coal in Bharat Coking Coal 
and Eastern Coalfields Limited 
(MUR-377) 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 623 

Oharat Heavy Electricals Limited 

Contract for BBEL 
(Deb. 22. Vol. XIII.2S-08-2oo5) 
Col. 161-62 

Disinvestment ofBHEL 
(Deb. 5. Vol. XI. 29-07-2005) 
Col.S7 

Expansion Plan ofBHEL 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 244-46 

Installation of Turbo Generator 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 248 

Overseas Contracts by BHEL 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 22 1-24 

Situation arising out of the Government's 
move to disinvest the Government 
equity shares of profit making publiC' 
sector undertakings, particularly 
BHEL(CA) 
(Deb. 7, Vol. XI. 02-08·200s) 
Col. 372-85 

Bharat KrlshakSamaj 
Registration ofBharat Krishak Samaj 

(Deb. 19, 'WI. XlI, 22-08-200S) 
Col. 181 
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&bant Nlnna. 

Assured Irrigation under Bharar N irman 
(Deb. 17. Vol. XII. 17-08-2(05) 
Col. 356-57 

Estimate of Expenditure for Bharal Ninnan 
(Deb. 17. \bl. XII. 17-O8-200~) 
Col. 322-24 

Review of Developmental Works Under 
Bharat Ninnan Yojana 
(Deb. 3. \bl. XI. 27-07-2005) 
Col. 79-81 

Bharat Ratna 

Release of Philatelic Stamps of Bharar 
Ratna Awardees 
(Deb. 21. 'All. XIIl. 24-OS-200S) 
Col. 195 

Blalnt Santhar Nigam Limited 

Access Deficit Charge 
(Deb. 17. \bl. XII, 17-08-200S) 
Col.2S7-S1 

Availability ofBSNLCash Cards 
(Deb. 3. Vol. XI. 27-07-20(5) 
Col.S48-49 

BSNL Cell Towers in Tamil Nadu 
(Deb. 8. Vol. XI, 03-08-2005) 
Col. 327-28 

Cell-Phone St:rvices of BSNL and MTNL 
(Deb. 8, \bl. XI, 03-08-2(05) 
Col. 197-98 

Computer and Internet Facility in Villages 
(Deb. I, Vol. XI, 03-08-2(05) 
Col. 280-11 

Computers Installed in BSNL, Uttar 
Pradesh(W) 
(Deb. 21, Vol. XIII, 24-08-200S) 
Col. 367.Q 

Expansion ofBSNL Mobile Network 
(Deb. 17, \bl. XII, 1 74200S) 
Co1.141-i4 

Improvement of BSNL Services 
(Deb. 8, Vol. XI, 03-08-20(5) 
Col. 286-87 

Increasing Tele-Density in Jammu and 
Kashmir 
(Deb. 17, \bl. XII. 17-08-200') 
Col. 51-53 

Instructions by TRAI on Refund of Fees 
(Deb. 21, Vol. XIII. 24-08-200S) 
Col. 275-76 

Launching of Voice-Based Information 
Services 
(Deb. 3, Vol. XI, 27-07-200S) 
Co1.4()4..()5 

Local Call Facility 
(Deb. 8, Vol. XI. OJ-08-200S) 
Col. 180-81 

Mobile Service in Rajasthan 
(Deb. 21, Vol. XIII, 24-08-200S) 
Col. 350-S1 

Need to Streamline telephone services of 
BSNL in Shahabad Parliamentary 
Constituency, Uttar Pradesh 
(MUR377) 
(Deb. 4, \obI. XI, 28-07-20(5) 
Col. 437 

Poor Service of BSNL 
(Deb. 3, Vol. XI. 27-07-200') 
CoI.SI7 

Recovery of Dues 
(Deb. 8, Vol. XI, 03-08-200S) 
Col. 247-48 

Revision in Procurement Policy ofBSNL 
(Deb. 21, Vol. XIII, 24-08-200,) 
Col. 189 

Rural Communication Service Scheme 
(Deb. 8, Vol. XI,O)-08-200S) 
Col. 347-49 
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Satellite Telephone System in inaccessible 
Areas 
(Deb. 17, Vol. XU, t 7-OS-200S) 
Col. 226-27 

Shortage ofBSNL SIM Cards 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 546-47 

Shortage of Prepaid Cards 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 81--83 

Shortage of SIM Cards in Chhattisgarh 
(Deb. 3. Vol. XI,27-07-2005) 
Col. 230·3 I 

Telephone Connections to Revenue 
Generating Villages 
(Deb. 13, Vol. XII, 10-08-2(05) 
Col. 102-03 

Tclcphon~ Exchanges in Remote Areas 
(Deb. 21, Vol. XIII. 24·0S-2OO5) 
Col. 166-67 

Telephone on Demand 
(Deb. 3. Vol. XI. 27-07-2005) 
Col. 561···-64 

Waiting List of Cell one Mobile Service 
(Deb. 3, Vol. XI, 27-07·2005) 
(,ol.301~5 

Bhopal Ga!l Tragedy 

Bhopal Gas Tragedy 
(Deb. 11, Vol. XII,OS-OS·2005) 
Col. 266-67 

Construction of Bhopal Gas T.ragedy 
Memorial 
(Deb. 6, Vol. XI,0I-OS·200S) 
Col. 190 

Funds for Construction of Tank and 
Water Supply Line for Gas Victims Ward 
(Deb. 6, Vol. XI, 0 I-OS·200S) 
Col. 432 

Funds for ~iljtation Programme of Gas 
VICtims 
(Deb. II, Vol. XII, OS-OS·2005) 
Col. 264-6S 

Loans to Bhopal Gas Victims 
(Deb. S, Vol. XI, 29-07.2(05) 
Col. 149 

Release of Central Share for Gas Victims 
Schemes 
(Deb. t t, Vol. XIl, OS-08·2005) 
Col. 455·56 

Bhuria Commission 

Bhuria Commission 
(Deb. 20, Vol. XII, 23-08-2(05) 
Col. 276 

Bhutan 

Air Services between India and Bhutan 
(Deb. 9, Vol. XI. 04-08-2005) 
Col. 102-03 

Assistance to Bhutan 
(Deb. S, Vol. XI, 03-OS·2005) 
Col. 365-66 

Ban on Indian TV Channels in Bhutan 
(Deb. 4, Vol. XI, 2S-07-200S) 
Col. 277·78 

Flood Management 
(Deb. 19, Vol. XlI, 22-08-200Si 
Col. 278 

Need to approve final alignment of the 
Ealt-West Corridor of National 
Highways Development Project on 
National Highways No. 31 and 31-C 
passing through Siliguri (MUR 377) 
(Deb. 20, Vol. XII, 23-OS-2005) 
Col. 328 

Bihar 

Airports in Bihar 
(Deb. 4, Vol. XI, 2S-07-200S) 
Col. 115 
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Alleged LInd Encroachment of Land by 
Nepal 
(Deb. 13. \bl. XII, I0-0S-200S) 
Col. 322-23 

Allocation of Funds to Bihar 
(Deb. IS. \OJ. XII, 12-08-2(05) 
Col. 286 

APDRP 
(Deb. IS, \bl. XII. 12-08-2005) 
Co1.18S-86 

Assistance for Sugar Mills of Bihar 
(Deb. 19, \01. XII, 22-08-2005) 
CoL 439 

Assistance to Flood Affected States 
(Deb. 6, \01. Xl, 0 I ~8-200S) 
Col. 438-39 

Bhegalpuri Silk 
(Deb. 5, \\>J. XI, 29-07-2005) 
Col. 199 

Citizenship to Refugees 
(Deb. 12, \OJ. Xli, 09-08-200S) 
Col. 415-16 

Compact Revolutionary Zone 
(Deb. 20, \OJ. xu. 23-08-2005) 
COI.49-SO 

Condition of N.H.·JI 
(Deb. 17, \01. XII, 17-01-2005) 
Col. 354-55 

Construction of By-PIU Road on NH-80 
(Deb. I, \01. XI, 03~I-200S) 
Col. 167 

Construction of R.OId 
(Deb. 11. \be. xn. 01-01-2005) 
Col. 16647 

COIlItructionof Roads under Pradhan 
Mantri Gram Sadak Yojana in Bihar 
(Deb. ] S, \01. xn. 1242005) 
Cd.I~31 

Development ofBodh Gay. 
(Deb. 19, \bI. XII, 22-01-200S) 
Col. 140-41 

Development of Railway Stations in Bihar 
(Deb. 4, \01. XI, 2S-07-200S) 
CoI.31S-320 

Development ofSitamarhi in Bihar 
(Deb. I, \01. Xl, 25-07-2005) 
Col. lIS 

Dura.wati Water Reservoir Project of 
Bihar 
(Deb. 19, \01. XII, 22~8-200S) 
Col. 32S-26 

Empll)yment to Migrated Persons 
(Deb. 19, Vol. XII, 22-OS-200S) 
Col. 204-05 

Expressing deep concern over 
Deteriorating Law and Order Situation 
in the State of Bihar and approval of 
continuance in Force of the 
Proclamation in Respect of the State of 
Bihar (Res.) 
(Deb. 7, Vol. XI, 02-08.2(05) 
Col.413-5S8 

Financial Assistance to Panchayats 
(Deb. 14, Vol. XII. 11-08-2005) 
Col. 206 

Four Laning of N.H.-SO 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 222 

Higher Steel Price in Iharkhand and Bihar 
(Deb. 6, Vol. XI, 0 I ~8-200S) 
Col. 409 

Kala·Az.ar Control Programme 
~. 17, Vol. XII, 17-01-2005) 
Col. 230-32 

Leasing out of Land 
{Deb. II. \01. X11,08-08-200S) 
Col. 263-64 
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Meeting on Construction of Roads in 
Bihar 
(Deb. IS, Vol. XII.12~8-200S) 
Col. 209-10 

Militant Training Camps 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 30 

Multi-Purpose Projects 
(Deb. II. Vol. XII,08-08-2oo5) 
Col. 137--41 

Muzaffarpur-Sitamarhi Rail Line 
(Deb. 14, Vol. XII, 11~8-2oo5) 
Col. 91 

National Heritage Status to Cultural Sites 
(Deb. 4. Vol. XI. 28-07-2005) 
Col. 270 

Need for a CBI inquiry into the alleged 
irregularities in disinvestment of 
Ashoka Hotel. ITDC in Bhodhgaya in 
Bihar(MUR377) 
(Deb. 23, Vol. XIII. 29-08-2005) 
Col. 58 

Need for four-Ianing of National Highway 
No.2 between Gaya and Patna in Bihar 
(MUR377) 
(Deb. 11, Vol. XII, 08-08-2oo~) 
Col. 531 

Need for proper repair and maintenance 
of National Highways No. 83 between 
Podhahi and Nadaul in Bihar (MUR 
377) 
(Deb. 24, Vol. XIII, 30-08-2005) 
Col. 63 

Need to bring various railway stations 
between Bachhwada and Pusa in 
Samastipur Parliomentary Consti-
tuency, Bihar under Samastipur Railway 
Zone (MUR 377) 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 628-629 

Need to declare State Highway between 
Deoghar and Patna as a National 
Highway (MUR 377) 
(Deb. 4. \til. XI, 28-07-2005) 
Col. 436-37 

Need to develop Gaya in Bihar as a place 
of tourist importance (MUR 377) 
(Deb. 23, Vol. XIII, 29-08-2005) 
Col. 58-59 

Need to expedite construction of Power 
sub-station at Forbesganj, Bihar 
(MUR377) • 
(Deb. 9, Vol. XI. 04-08-2(05) 
Col. 366 

Need to expedite setting up of an All India 
Institute of Medical Sciences at Patna, 
Bihar (MUR 377) 
(Deb. 3, Vol. XI, 27-07·2005) 
Col.618-19 

Need to expedite setting up of Centre for 
. sale of Agricultural Products under 

National Horticulture Mission at Patna 
(MUR377) 
(Deb. 19, Vol. XlI,22-08-2005) 
Col. 526 

Need to open a Kendriya Vidyalaya at 
Maharajganj in Siwan district, Bihar 
(MUR377) 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 369-70 

Need to open a Railway residential school 
at Manjhi in Saran district. Bihar (MUR 
377) 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 433 

Need to provide special package for 
Industrial Development in Bihar (MUR 
377) 
(Deb. 8, Vol. XI, 03-08.2005) 
Col. 545 
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Need to restart gauge conversion work 
on Chhapra-Kaptanganj-Thave-Siwan 
rail line (MUR 377) 
(Deb. 20, \bl. XII,23-08~2005) 
CoI.327~28 

Need to restart Tata-Katihar lin~ railway 
service and introduce a new super fast 
train between Tata Nagar and Patna 
(MUR377) 
(Deb. 16, \~l XII, 16-08-2(05) 
Col. 433-34 

Need to send a Central team to check illegal 
mining of coal in Chatra Parliamentary 
Constituency, Bihar and also reopen 
closed mines in the region (MUR 377) 
(Deb. 9, Vol. XI,04-08-2(05) 
Col. 363 

Need to take steps for proper up keep and 
maintenance ofBabu Rajendra Prasad's 
'Sarnadhi' at Patna(MUR 377) 
(Deb. 11, WI. XII. 08-01-2(05) 
Col. 530 

NHDP Phase 3A and 3B 
(Deb. 21 , Vol. XIII. 24-08-2(05) 
CoL 84-85 

NHDP Phase-III 
(Deb. 8, Vol. Xl. 03-08-2005) 
Col. 194-95 

Non-U~i1isation of Computers in Post 
Offices 
(Deb. 21, \bl. XIII. 24-08-2(05) 
Co1.l77-78 

Pension to Freedom Fighters 
(Deb. 7, Vol. XI. 02-08-2005) 
CoI.I6U9 

Power Crisis in Bihar 
~.5,~.X1,~7.2(05) 

CoU36-37 

Reported discontinuation of construction 
work ofNalanda Ordnance Factory of 
Rajgir. Bihar (Sub.) 
(Deb. 24. Vol. XIII, 30-08-2(05) 
Col.l-9 

Restoration of Koshi Canal 
(Deb. 6. WI. XI. 01-08-2005) 
Col. 204 

Roads ta~n over by NHAI in Bihar 
(Deb. 3. Vol. XI. 27-07-2005) 
Col.l3S--43 

ROB on Level Crossing in Sultanganj-
Oeoghar 
(Deb. 9, WI. XI. 04.08-2(05) 
Col. 13940 

Rural Electrification 
(Deb. 15, Vol. XII. 12-08-2005) 
Col. 223 

Shortage oflPS Officers in Bihar 
(Deb. 20. Vol. XII. 23.08-2(05) 
Col. 96-97 

Situation arising out of dilapidated 
condition of National Highways in 
Bihar and steps taken by the 
Government in this regard (CA) 
(Deb. 16. Vol. XII, 16-08-2(05) 
Col. 399-·-418 

Special Package to Bihar 
(Deb. 21. Vol. Xlii, 24-08-2005) 
Col. 174-76 

Stoppage of Sampark Kranti Express at 
Bhagalpur 
(Deb. 4, WI. XI, 28-07-2005) 
Col. 132 

Stoppage of Trains at Natimapr Station 
(Deb. 4, WI. XI, 28"()7·2005) 
Col.ll 1-12 

Rail_y Line from Suhanpnj to Dcoghar Sultanganj Station as Model Station 
(Deb. II, \Oum,II4-2OOS) (Deb. 14. \01. XII, 11-01-20(5) 
Col.113·14 Col. 135 
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Tourism Projects of Bihar 
(Deb. II, \t>1. XII, 08-08-200S) 
Col. 429-32 

Training to Criminals 
(Deb. 7. Vol. XI. 02-08-2005) 
Col. 245-46 

Transfer of Distt. Magistrates in Bihar 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 285-86 

Trauma Centre in Patna District 
(Deb. 17. Vol. XII, 17-08-2005) 
Col. 109 

Waiting List of Pre-Paid Mobile Phones 
Connections in UP and Bihar 
(Deb. 13, Vol. XII, 10-08-2(05) 
Col. 284-85 

Bihar State Electricity Board 

Casual Labourers ofLohiabad Power Plant 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 121-22 

Bilateral Relations 
Indo-Nepal Ties 

(Deb. 3, \til. XI, 27-07-2005) 
Col. 330-31 

Indo-US Bilateral Talks 
(Deb. 10, \t>1. XI, 05-08-2005) 
Col. III 

Strengthening of Indo-Bangladesh 
Relations 
(Deb. 3, \bl. XI, 27-07-2005) 
Col.~ 

Visit of EAM to Bangladesh 
(Deb. 17, \til. XII, 17-08-2(05) 
Col. 123-24 

BiII(s) 
I. Sree Chitra Tinmal Institute for Medical 

Sciences and Technology, Trivandurm 
(Amendment) BiD, 2005-As passed by 
RajyaSabha 

2. Displaced Persons Claims and Other 
Laws Repeal Bill, 2005-As passed by 
Rajya Sabha. 

3. Immigration (Carriers' Liability) 
Amendment Bill, 2005-As passed by 
RajyaSabha 
(Deb. 16, Vol. XII, 16-08·2005) 
Col. 375·76 

Abolition of Child Labour Bill, 2005-
Consid. & Withdrawn 
(Deb. IS, \t>1. XII, 12-08-2(05) 
Col. 355--91 

Abolition of Child Labour Bill, 
200S-Consid. 
(Deb. 5, \t>l. XI, 29-07·2005) 
Col. 460-72. 478-502 

Admiralty Bill. 2005 
(Deb. 17, Vol. XII, 17-08-2(05) 
Col. 225 

Agricultural Insurance Scheme Bill, 2005 
by Shri Bala Saheb Vikhe Patil-Int 
(Deb. 22, \b\. XIII,2S-08-200S) 
Col. 555 

Agricultural Workers Welfare Bill, 2005 by 
Shri Hannan Mollah-Int. 
(Deb. 5, \bl. XI. 29-07-2005) 
Col. 458 

Airlines Regulatory Authority Bill, 2005 
by Shri Chandrakant Khaire-Int. 
(Deb. 5, \bl XI. 29-07-2005) 
Col. 460 

Appropriation (No.3) Bill, 200S-int., 
Consid.& Pass 
(Deb. 11, \til. XII, 08-08-2005) 
Col. 642-643 

Appropriation (No.4) Bill, 2005-As 
passed by the Lok Sabha-Retumed 
without Amendment 
(Deb. 18, Vol. xn, 18-08-2(05) 
Col. 306 
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Appropriation (No.4) Bill, 200S-int., 
Consid. & Pass 
(Deb. 11,·~1. XII, 08'()8-200S) 
CoI.644-4S 

Appropriation (No.3) Bill, 200S-As 
passed by the Lok Sabha-Returned 
without Amendment 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 305-06 

Appropriation (Railways) No.4 Bill, 
200S-As passed by the Lok Sabha-
Passed without any Amendment 
(Deb. 14, ~1. XII, 11.()8-2005) 
Col. SO 1-02 

Appropriation (Railways) No.3 Bill, 
200S-As passed by the Lok Sabha-
Agreed without Amendment 
(Deb. 19, ~1. XII, 22.()8-200S) 
Col. 449 

Appropriation (RailwayS) No.3 BiI~ 200S-
Int. Consid.&. Pass 
(Deb. 14, ~1. XII,II.()i-2005) 
Col. 503.()4 . 

Approval of Recommendations in the 
Second Report of Railways 
Convention Committee and Railways 
(Amendment) Bill, 200S-Consid. &. 
Pass 
(Deb. 24, ~1. XIII, 3().()8-200S) 
CoL66-86 

BaclcwardAreas Development Board Bill, 
200S by Shri Subodh Mohi~lnt. 
(Deb. S, \\)1. ~,29.()7-200S) 
CoL4S3 

Banking Companies (Acquisition and 
Transfer of Undertakinas) and 
Financial Inltitutions Laws 
(Amendment) BiI~ 2OOS-lnt 
(Deb. 16, \\)1. XII, 1604)8-2005) 
Co1.421-23 

Bihar Appropriation (\\M oaAccount) No. 
2 Bill, 2005-u paued by the Lok 

Sabha-Returned without Amendment 
(Deb. IS, \\)1. XII, 18.()S-2005) 
Col.30S 

Bihar Appropriation (Vote on Account) 
No.2 Bill, 200S-06--Consid. &. Pass 
(Deb. 10, Vol. XI, 05.()8-200S) 
CoI.416-17 

Cess Laws (Repealing and Amending) Bill, 
200S-lnt 
(Deb. 16, Vol. XII. 16-08-2005) 
Col. 424 

Citizens (Identity Card) Bill. 200S by 
Shri K.S. Rao-Int. 
(Deb. 22, Vol. XIII, 2S.()8-200S) 
Col. 557 

Citizenship (Amendment) Bill, 2005 as 
passed by the Rajya Sabha 
(Deb. 7, VoI.XI,02.()8-200S) 
CoI.3S7 

Coffee Growers Welfare Bill, 2005 by 
Shri M.P.Veerendra Kumar-Int. 
(Deb. IS, Vol. XII, 12'()8·200S) 
Col. 352 

Compulsory Voting Bill, 2004 by 
Shri Chandrakant Khaire- Int. 
(Deb. S, Vol. XI,29~7-200S) 
CoI.4SI 

ConstItution (Amendment) Bill, 2004 
(Insertion of new article 47 A) by 
Shri Suravaram Sudhakar Reddy-
Consid. 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 559-607 

Constitution (Amendment) Bill. 200S 
(Amendment of article 19) by 
Shri Brajesh Pathak-Int. 
(Deb. 5, \bl. XI, 29~7-iOO5) 
Co1.4S4 

Constitution (Amendment) Bill, 2005 
(Amendment of article 200, etc.) by 
Shri Hannan Mollah-lnt. 
(Deb. S, \bL XI, 29-47-2005) 
CoL 458 
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Constitution (Amendment) Bill, 2005 

(Amendment of the Seventh Schedule) 
by Chaudhary Lal Singh-Int. 
(Deb. 22. \bl. XIU, 25-01-2005) 
Col. 553-S4 

Constitution (Amendment) Bill, 2005 
(Insertion of new article 16 A) by 
Shri Chandrakant Khaire-Int. 
(Deb. 5, \\)1. XI, 29-07-2005) 
Col. 459 

Constitution (Amendment) Bill, 200S 
(Insertion ofarticle 37)-lnt. 
(Deb. 5, \\>1. XI, 29-07-2(05) 
Col.4S9 

Constitution (Amendment) Bill, 200S 
(Insertion of new article 16 A) by 
Shri Brajesh Pathak-Int. 
(Deb. S, Vol. XI,29-07-200S) 
CoI.4SS-S6 

Constitution (Amendment) Bill, 2005 
(Insertion of new article 21 B) by 
Shri Brajesh Pathak-lnt. 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 456 

Constitution (Amendment) Bill, 2005 
(Insertion of new article 24 A) by 
Subodh Mohite-Int. 
(Deb. 5, \\>1. XI, 29-07-2005) 
Col. 454 

Constitution (Amendment) Bill, 2005 
(Insertion of new article 31) by 
Shri Brajesh Pathak-Int. 
(Deb. 5, \\)1. XI, 29-07-2005) 
CoI.4SS 

Conlititution (Ameadment) Bill, 2005 
(Substitution ofnew article for article 
48 A) by Shrimati D. Purandeswari-
Int. 
(Deb. 22, \bl. XIU,2S-08-2005) 
Col 556 

Constitution (Amendment) Bill. 2005-
(Substitution of New Article for Article 

253, etc.) by Shri M.P. Vcerendra 
Kwnar-Int. 
(Deb. IS, Vol. XII, 12..()S-200S) 
Col. 352 

Constitution (Amendment) Bill, 2005-
Substitution of new article for article 
130 by Shri Suresh Kurup-Jnt 
(Deb. IS, Vol. XII. 12-08-20(5) 
Col. 351 

Constitution (Scheduled Castes) Order 
(Amendment) Bil~ 2005 (Amendmeat 
of paragraph 3, etc.) by Shri C.~. 
Chandrappan-Int. 
(Deb. 22, Vol. X1U, 25-OS-2005) 
CoI.SS4 

Constitution (Scheduled Tribes) Order 
(Amendment) Bill, 2005 (Amendment 
of the Schedule) by Shri Khiren 
Rijiju-lnt. 
(Deb. S, \\>1. XI, 29-07-2005) 
COl.4S7 

Constitution Amendment Bill, 2004-
Insertion of new article 47 A-Consid. 
(Deb. IS, \\>1. XII,12-OS-2005) 
Col. 391-92 

Contract Labour (Regulation and 
Abolition) (Amendment) Bill 
(Amendment of Section 10), 2005 by 
Shri Gingee N. Ramachandran-Int 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 352-53 

Disapproval of the Citizenship 
(Amendment) Ordinance, 200S and 
Citizenship (Amendment) Bill, 2005-
(Statutory Res.)-Consid." Pass 
(Deb. 16, \bUm, 16-08-2005) 
Col. 436-n 

Pispllc:ed Persons Claims and other Laws 
Repeal Bill, 2005-Consid. & Pass 
(Deb. 23, \\)t. XIB,29-OI--2OO5) 
Col 113-17 
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factories (Amendment) Bill, 200S-lnt. 
(Deb. 16, \obI. XIL 1~8.2005) 
Col. 424 

Family Courts (Amendment) Bill. 2005 
(Amendment'of Section 7, etc.) by 
Shri C.K. Chandrappan-Int. 
(Deb. 15, \obI. XII, 12-08-200S) 
Col. 362 

Food Safety and Standards Bill, 
200S-Int. 
(Deb. 22, \bl. XIn, 25-08-2005) 
CoI.479 

Forest (Conservation) Amendment Bill, 
2005 (Amendment of Section 2) by, 
Shri Bachi Singh Rawat Bachda-Int. 
(Deb. 22, \bl. xm,25-08-2(05) 
Col 538 

Forest Conservation Amendment Bill, 
2005 (Insertion of new article 3C) by 
Shri Bachi Singh Rawat Bachda-Int. 
(Deb. 5, Vol. XI. 2~7-2005) 
Col. 456-57 

Health Insurance (For Persons Living 
Below Poverty Line) Bill by 
Shri K. S. Rao,2005-Int. 
(Deb. 22, Vol. xm,25-08-2005) 
Col. 556-57 

High Court and Supreme Court Judges 
(Salaries and Conditions of Service) 
Amendment Bill, 2005 (Consid. &. Pass) 
(Deb. 21, Vol. XIlI,24--08·2(05) 
CoI.S4~74 

Hindu Succession (Amendment) Bill, 
2005-as passed by Rajya Sabha 
(Deb. 18, VoL xu. I ~8·2005) 
COl.30S 

... 

Hindu Succession (Amendment) Bill, 
2005-C()nsid. &. Pus 
(Deb. 23, Vol. Xlll,2942005) 
Col. 63---113 

\ 

fmm igration (Carriers' Liability) 
Amendmeni BHI, 2005-Consid. &. 
Pass 
(Deb. 23, Vol. XIII, 29-08-200S) 
Col. 111-24 

Indian Penal Code (Amendment) 8i1l, 200S 
(Amendment of Section 375) by Shri C. 
K.Chandrappan-lnt. 
(Deb. 22. Vol. XIII. 25-08.2(05) 
Col. 557 

Indian Prison Bill 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. 253 

Industrial Disputes (Amendment) Bill, 2005 
(Amendment of Section 2A, etc.) by 
Shri Gingee N. Ramachandran-Int. 
(Deb. 15, Vol. XII, 12-08-2(05) 
CoI.3S4 

Inter State River \' I:!ter Regulatory 
Authority Bill, 2005 by Shri Mohan 
Singh-Int. 
(Deb. 22, Vo •. XIII, 25-08-20(5) 
Col. 553 

Juvenile Justice (Care and Protection of 
Children) Amendment Bill, 2005-lnt. 
(Deb. 23. Vol. XIII, 29-08-2(05) 
Col. 34 

Khadi and Village Industries Commission 
(Amendment) Bill, 2005-lnt. 
(Deb. 19, Vol. XII, 22-08·2005) 
Col. 508 

LokPaJBiII 
(Deb. 8, Vol. XI,03-o8-2005) 
COl.2S9 

National Child Welfare Board 8iU, 2005 by 
Shri Rayapllti Sambasiva Rao-Int. 
(Deb. IS, Vol. XII, 12-08·2005) 
Col. 354 

National Parks Bill, 2005 by Shri Suboth 
Mohile-Int. 
(Deb. 5, \bl. XI, 29-07-2005) 
Col. 452 
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National Rural Employment Guarantee Bill. 
2004-Consid. & Pass 
(Deb. 20, Vol. XII,23-o8-2005) 
CoI.331~S 

(Deb. 18, Vol. XII. 18-08-2005) 
Col. 337-430 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 531·--721 

National Social Security Bill. 2005 by Shri 
Bala Saheb Vikhe Patil-Int. 
(Deb. 22. Vol. XIII, 25-08-2005) 
Col. 554-55 

Need to bring a Constitutional Amendment 
B ill to increase the number of seats of 
Lok Sabha and State Legislatures 
(MUR377) 
(Deb. 7, Vol. XI. 02-08-2005) 
Col. 404-05 

Need to enact Scheduled Tribes 
Traditional Land Rights Bill. 2005 with 
a view to protect the interests of tribal 
forest dwellers in Andhra Pradesh 
(MUR377) 
(Deb. II. Vol. XII, 08-OB-200S) 
Col. 529 

New Legislation on Small and Medium 
Industries Development Bill 
(Deb. 16. Vol. XII, 16-08-2005) 
Col. 241-43 

Old age Pension and Rehabilitation Bill, 
2005 by Shrimatj Krishna Tirath--Int. 
(Deb. IS, Vol. XII. 12-08-2005) 
CoJ. 351 

Payment of Bonus (Amendment) Bill. 2005 
(Amendment of Section 2, etc.) by 
Shri Gingee N. Ramachandran-lnt. 
(Deb. 15, \OJ. XII, 12-08-2005) 
Col. 353 

Payment of Wages (Amendment) Bill. 
2004 
(Deb. 17, Vol. XII. 17-08-2005) 
Col. 485-90 

Payment of Wages (Amendment) Bill. 2005 
(Amendment of Section I) by 
Shri Gingee N. Ramachandran---Int. 
(Deb. IS. Vol. XII.12-oS-200S) 
Col. 353 

Population Control Bill. 2005 by 
Shrimati D. Purandeswari-Int. 
(Deb. 22, Vol. XIII, 2S-OS-2(05) 
Col. 555-56 

Prevention of Insults to National Honour 
(Amendment) Bill. 2005--lnt. 
(Deb. 19, Vol. XII. 22-0B-2005) 
Col. 509 

Private Schools (Regulation) Bill. 2005 by 
Shri Kashi Ram Rana-Int. 
(Deb. S. Vol. XI, 29-07-2005) 
Col.451 

Prohibition of Extravagant Expenditure on 
Marriage Bill, 2005 by Shri Rayapati 
Sambas iva Rao-Int. 
(Deb. 15. Vol. XII, 12-08-2005) 
Col. 350 

Promotion of Small Family Bill. 2005 by 
Shri Balasaheb Vikhe Patil-Int. 
(Deb. 22, Vol. XIII. 25-08-2005) 
Col. 553 

Protection of Women from Domestic 
Violence Bill, 200S-as Passed by 
Rajya Sabha 
(Deb. 24, Vol. XIII. 30-08-2005) 
Col.) 

Protection of Women from Domestic 
Violence Bill. 200S-lnt. 
(Deb. 19, Vol. XII. 22-oB-200S) 
Col. 509-10 

Protection of Women from Domestic 
Violence Bill, 2005~nsid. 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. 402-28 

Protection of Women from Domestic 
Violence Bill, 200S-Consid. & Pass 
(Deb. 21. \bl. XlII, 24-08-2005) 
Col. 478--507,508-48 
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Punjab General Sales Tax (as in Force in 
the Union Territory of Chandigarh) 
Repeal Bill, 2005-lnt. 
(Deb. 22, \UI. XIII, 25~8-2(05) 
Col. 478-79 

Railways (Amendment) Bill, 2005-as 
passed by the Rajya Sabha 
(Deb. 20, \UI. Xfl. 23-08-200S) 
Col311 

Resolution Approval of Recommendations 
in the Second Report of Railway 
Convention Committee and Railways 
(Amendment) Bill. 2005-Consid. 
(Deb. 23. Vol. XIII. 29-08.2(05) 
Col. 161-80 

Right to (nfonnation Bill 
(Deb. 21, Vol. XIII,24-08-2(05) 
Col. 303-04 

Small and Med ium Enterprises 
Development Bill 
(Deb. 2, \UI. XI, 26-07.2(05) 
CoI.SS7-558 

Sree Chitra Tirunallnstitute for Medical 
Sciences and Technology, Trivandrum 
(Amendment) Bill, 2005-Consid. &: 
Pass 
(Deb. 23, Vol. XIII, 29-08.2005) 
Col. 124-40 

State Reorganisation Commission Bill, 
2005 by Subodh Mohite-Int. 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 453 

The Appropriation (No.3) Bill, 2005-
Assented 
(Deb. 24, Vol. XIII, 30-08-200S) 
Col.I 

The Appropriation (No.4) Bill, 200S-
Assented 
(Deb. ~4. Vol. XID,30-08-200S) 
Col.I 

The Appropriation (Railways) No.3 Bill. 
200S-Assented 
(Deb. 24, \\>1. XIII, 30-08-2(05) 
Col. I 

The Appropriation (Railways) No.4 Bill. 
200S-Assented 
(Deb. 24, Vol. XIII, 30-08-2005) 
Col.I 

The Bihar Appropriation (Vote on 
Account) No.2 Bill. 200S-Assented 
(Deb. 24, ~. XIII, 30.08-2005) 
Col.I 

The 8thar Value Added Tax Bill. 200S-
Assented 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 594-95 

The Citizenship (Amendment) Bill. 2005-
Assented 
(Deb. 24, Vol. XIII, 30-08-200S) 
Col. I 

The Coastal Aquaculture Authority Bill, 
2005-Assented 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. S94-595 

The Code of Criminal Procedure 
(Amendment) Bill, 2005-Assented 
(Deb. 2, Vol. XI, 26-07-2005) 
CoI.S94-S9S 

The Credit Information Companies 
(Regulation) Bill, 200S-Assented 
(Deb. 2, Vol. XI, 26~7-200S) ~~ 

CoI.S94-95 

The Finance Bill, 200S-Assented 
(Deb. 2, Vol. XI, 26-07.20(5) 
ColS94-S9S 

The Government of Union Territories and 
the Government of National Capital 
Territory of Delhi (Amendment) Bill, 
200S-Assented 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. S94-S95 
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The Hire Purchase (Repeal) Bill, 2005-
Assented 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 594-59S 

The Navy (Amendment) Bill, 200S-
Assented 
(Deb. 2, Vol. XI, 26-07-200S) 
CoI.S94-S9S 

BiII,200S-Assented 
(Deb. 2, Vol. XI,26-07-2005) 
CoI.S94-9S 

Voluntaly Organisations (Regulation) Bill. 
2005 by Shri Kashi Ram Rana-Int. 
(Deb. S, Vol. XI, 29-07-200S) 
Col.4S2 

Warehousing Corporations (Amendment) 
Bill. 200S-Consid" Pass 

The Patents (Amendment) Bill, 2005- . (Dcb.23. Vol. XIII. 29.Q8-200S) 
Assented .... "~<,~I. 14~1 
(Deb. 2. Vol. XI. 26-07~200S) 
Col. S94-59S ---

The Prevention of Money-Laundering 
(Amendment) Bill. 200S-Assented 
(Deb. 2, Vol. XI. 26-07-200S) 
COI.S94-59S 

The Private Security Agencies 
(Regulation) Bill, 200S-Assented 
(Deb. 2, Vol. XI. 26-07-2005) 
Co1.S94-95 

The Right to Information Bill. 
2005-Assented 
(Deb. 2. Vol. XI. 26-07-200S) 
CoI.S94-95 

The Special Economic Zones Bill, 
2005-Assented 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 594-95 

The University of Allahabad Bill, 
2005-Assented 
(Deb. 2, Vol. XI, 26-07-2005) 
CoI.S94-9S 

The Warehousing Corporations 
(Amendment) Bill, 200S, as passed by 
the Rajya Sabha 
(Deb. 21, Vol. XIII, 24-08:-200S) 
Col. 397 

The Weapons of Mass Destruction 
and their Delivery S'ystems 
(Prohibition of Unlawful Activities) 

BlO-dlvenity 

Need to clear pending proposals of the·:' 
Government of Kamataka regarding 
management ofbio-diversity in coastal 
districts of Kamataka (MUR 377) 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 401 

Blo-farminl 
Promotion ofBio-Farming 

(Deb. I, Vol. XI, 2S-07·200S) 
Col.S~22 

Blo-ferUllzers 

Project ofBio-Fertilizer and Bio-Medicines 
(Deb. 16. Vol. XII, 16-08-200S) 
Col. IS6 

Bio-fuel 

Bio Diesel from Plants 
(Deb. S. Vol. XI, 29-07-200S) 
Col. ISS-56 

Bio-Diesel From Jatropha 
(Deb. IS, Vol. XII, 12~8-200S) 
Col. 78-79 

Development ofBio-diesel 
(Deb. IS, Vol. XII, 12-08-200S) 
Col. 10S.()6 

Hindustan Organic Chemicals Ud. 
(Deb. 6, Vol. XI, 0I-08-200S) 
Col314-1S 



52 L.OKSABHA 

Polic)' on Bio-fuel 
(Deb. 5. Vol. XI. 29-07-2(05) 
Col. 255 

Production/Purchase of Jatropha 
(Deb. II. \bl. XII. 08-08-2005) 
Col. 345-46 

Bio-gas 
Training Centres for Bio-Gas 

Development 
(Deb. 10. Vol. XI. 05-08-2(05) 
Col. 192-94 

Bio-mass 

Bio-mass 
(Deb. 15. Vol. XII. 12-08-2(05) 
Col. 204-05 

Bio-medicines 

Project ofBio-Fcnilizer and Bio-Medicines 
(Deb. 16. Vol. XII. 16-08-2(05) 
Col. 156 

Bio-tech Parks 

Bio-Tech Parks 
(Deb. 5, \bl. XI,29-07-2005) 
Col. 171-72 

Bio-village Scheme 

Bic-Village Scheme 
(Deb. 10. Vo!. XI. 05-08-2(05) 
Co1.217-18 

Biotech Piracy 

Biotech Piracy 
(Deb. 19, \bl. XII. 22-08-2005) 
Col. 437-38 

Biotechnology 

Assistance from USA for Bio-Technology 
([)d). 10, Vol. Xl,OS-08-2005) 
Col. 133 

Assistance to Sic-Technology 
(Deb. 5, VoL XI~29-07·2005) 
CoI.2~7· 

Bio-Tech Park 
~Deb. I S. Vol. XII. 12-08-2(05) 
Col. 173-74 

Crop Bio-Tech F.xpon 
(Deb. 12. Vol. XII.09-OS-2005) 
Col. 7S-76 

Uarn~ssing of Rio-Technology 
(lX-b. 10. Vol. XI. 05-08-2(05) 
Col.229-31 

Programme for Bio-technology 
(Deb. 15. Vol. XII. 12-08-2005) 
Co!.2IS·--19 

Research in Biotechnology 
(Deb. 15, Vol. XII. 12-08·2005) 
Col. 91-92 

Selling up of National Biotechnology 
Regulatory Authority 
(Deb. 19. Vol. XII, 22-08-2005) 
Col. 230 

Swaminathan Comminee Report 
(Deb. 6. Vol. XI, 01-08-2005) 
Col. 250-·-52 

Workshop on Genomics and 
Biotechnology 
(Deb. 3, Vol. Xl, 27-07-2005) 
Col. 203-04 

Bird Flu 

Issuance of Warning by WHO 
(Deb. 21, Vol. XIII. 24-08-20(5) 
Col. 56--58 

Birds 

Death of Birds due to Hot Winds 
(Deb. II, Vol. XII, 08-08-2(05) 
CoI.28S 

Declining Number of Migratory Birds in 
Orissa 
(Deb. II, \t>l. XII, 08-08-200S) 
Col. 161-62 ... 
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Decreasing Number of Migratory Birds in 
Delhi Zoo 
(Deb. I, 'A>I. XI, 2S-O'1-200S) 
CoI.IS3-S4 

Killing of Peacocks 
(Deb. 11, Vol. XII, OI-OI-200S) 
Col. 129-30 

Network for Migration of Siberian Cranes 
(Deb. I. Vol. XI, 25-07-2005) 
Col. 262-63 

Population of Vultures 
(Deb. 6, Vol. X 1,01-08-2005) 
Col. 435·--37 

Protection of Birds from Flu 
(Deb. I, Vo\. XI,25-07-2005) 
Col. 506 

Birthday Greetings to Speaker 

Birthday Greetings to Speaker 
(Deb. I, Vol. XI,2S-07-200S) 
Col. 33·j4 

Black Money 

Black Money 
(Deb. 5, Vol. XI,29-07-200S) 
Col. 324-25 

Blood 

Import of Blood 
(Deb. 21, Vol. XIII, 24-01-200S) 
Col. 369-70 

Non-Availability of Blood in Hospitals 
(Deb. I, Vol. XI, 03-01-2005) 
Col. 422-24 

Uniform Price of Blood 
(Deb. 17, Vol. XII, 17-01-200S) 
Col. 116-11 

BluelRed Beacon 

Plying Car with Blue Beacon 
(Deb. 16, 'A>I.XII, 16-01.2(05) 
Col. ISS-56 

Board or Industrial and Finantia. 
Reconstruction 

Need to take appropriate steps for revival 
of 53 sick textile units as recommended 
by BIFR (MUR 377) 
(Deb. 16, Vol. XII. 16-08·2005) 
Col. 430-3 I 

Boals 
Gas Based Out Board Engine 

(Deb. I. Vol. XI,25-07-2005) 
Col. 276-77 

Bodoland 

Ceasefire Agreement 
(Deb. 2. Vol. XI. 26-07.2005) 
Col. 421 

Boron 
Bofors Case 

(Deb. II, Vol. XII, IS-OS·2005) 
Col. 201-02 

Maintenance of Bofors Cannons 
(Deb. 4, Vol. XI. 2S-07-200S) 
Col. 112-13 

OombayHigh 

Security Measures at Bombay High 
(Deb. 22, Vol. XIII. 2S-08·2005) 
CoI.3I4--16 

Situation arising out of the devastating 
fire that broke out in Bombay High Oil 
platform of ONGC on 27 July, 2005 
resulting in loss of lives and property 
worth crores of rupees and steps taken 
by the Government in regard thereto 
(CA) 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 381--417 

Books 

Rewarding Books in Hindi by AICfE 
(Deb. 7, 'A>I. XI, 02-O1-200~ ) 
Col. 226-27 

Withdrawal of Books 
(Deb. 2, "WI. XI, 26-07-2005) 
CoLS62-63 
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BordtrAreu 

Border Area Development Plan 
(Deb. 16. \t)1. xn. 16-OS-200~) 
Col. 274-76 

Enclaves between India and Bangladesh 
(Deb. 16. Vol. XII. I6-0S·2(05) 
Col. 203-04 

Madrasas on Border Areas 
(Deb. 7. Vol. XI. 02-08-2005) 
Col. 169-70 

Promotion of Education 
(Deb. 7, Vol. XI. 02-08-2005) 
Col. 97·98 

Silt from Rivers of Nepal to Border Areas 
(Deb. I, Vol. XI, 25-07-200S) 
Co1.318-19 

Border Dispute 

Sir Creek Issue 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 202 

Border Feacinl 

Suspension of Fencing Work 
(Deb. 7. \bl. XI, 02-08-2005) 
Col. 233·34 

Border Roads Orpnisatioa 

Chowkighat Bridge 
(Dd). 18, Vol. XII. IS-08-2005) 
Col. 72-73 

Completion of Projects by BRO 
(Deb. 4, \bl. XI, 2S-07-2005) 
Co1.l31-32 

Need for oonstruction of roads by Border 
Road Organisation at the borders of 
Uttaranchal with a view to prevent 
intruljion of extremists from adjoining 
countries (MUR 377) 
(Deb. 4, \b1. Xl, 2I-07-200S) 
Col. 432-33 

Border Security Force 
Appointments in BSF on Forged 

Documents 
(Deb. 20, \\:>1. XII, 23-08-2005) 
Col. 222-23 

BSF Trainina Camp for Surrendeted 
Militants 
(Deb. 12, \bL XII, 09-08-2005) 
Col. 37·38 

Excesses Committed by BSF 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 424-25 

Pension to BSF Jawans 
(Deb. 7, \bl. XI, 02-08-200S) 
CoI.IS6-57 

Botanieal Gardens 
Constitution of Specialists Team to Help 

Botanical Gardens 
(Deb. II, \\:>1. XII, OS-OS-2005) 
Col. 222-23 

Bottled Water 

Illegal Sale of Bottled Water 
(Deb. II. \t)1. XII. OS-OS-2005) 
Col. 22-27 

Brahmaputra Valley Fertilizer 
Corporation Ud. 

Proposals from BVFCL 
(Deb. 19, VoI.XlI,22-08-200S) 
Col. 336-37 

Brain Drain 

Migration of Psychiatrists 
(Deb. 8, Vol. XI, 03-08-200S) 
Col. 283 

Brick Kiln 

Children Employed in Brick Kiln 
(Deb. I, Vo!. XI, 2S-07-200S) 
Col 24S-S0 

Payment of Minimum Wages 
(Deb. 19, \bl. XII., 22-08-2005) 
Col. 181-82 
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Bridles 

Bridges Over Various N Hs 
(Deb. 3, Vol. XI. 27-07-2005) 
CoI.2~IO 

By-pass and Over Bridge on N.H. No. 24 
(Deb. 13, \t>1. XII, 10-08-200S) 
Col. 397-98 

Chowkighat Bridge 
(Deb. IS, Vol. XII. IS-08-2005) 
Col. 72-73 

Chowkighat Bridge on N.H.-52 
(Deb. 21, Vol. XIII, 24-OS-2005) 
CoI.S3 

Condition of Bridges on N.Hs. 
(Deb. 17, Vol. XII, 17-OS-2(05) 
Col. 3 19-20 

Construction of Bridge on River Torsa 
(Deb. 21, Vol. XIII, 24-OS-2005) 
Col. 293-94 

Construction of Bridge on Saunk River 
(Deb. 21, \t>1. Xlii. 24-0S-2005) 
Col. 85-S6 

Construction of Bridges 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 256-57 

Construction of Bridges on N.H. No.3 
(Deb. 13, Vol. XII, IO-OS-2005) 
Col. 299 

Construction of Bridges on River Ganga 
(Deb. 21, Vol. XIII, 24-08-2(05) 
Col. 65 

Construction of Foot Overbridges in 
Karnataka 
(Deb. 22, Vol. XIII, 25-08-2005) 
C01.2S9~ 

Construction ofOverbridge in Tamil Nadu 
(Deb. 22, Vol. XIII, 25..os-2005) 
CoI.)!7 

Construction of Over bridge Near Nalbari 
Railway Station 
(Deb. 9. Vol. XI. 04-08-2005) 
Col. ISO 

Construction of Overbridges 
(Deb. 14, Vol. XII, 11-08-2005) 
Col.S6-S7.257-58 

Construction of ROB on Level Crossing 
(Deb. IS. Vol. XII. IS-08·2005) 
Col. 264 

Construction of ROB on Railwa)' 
Crossings 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 209-10 

Construction of ROBs 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 23 1-32 

Construction of RbBs in South Eastern 
Railway 
(Deb. 22. Vol. XIII, 25-08-2005) 
CoI.2SI-S2 

Construction of ROBs in Tamil Nadu 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 210--12 

Construction of ROBs' and RUBs' 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 77-79 

Conversion of Bridge under NHDP to 
Four-Lane 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 125-26 

Dam and Bridges in Forest Area of 
Maharashtra 
(Deb. 6, VoI.XI.0I-OS-200S) 
Col. 201-02 

Damages to National Highways and 
Bridges 
(Deb. S, Vol. XI, 03-OS-2005) 
Cot. 126-30 
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Discontinuation of/twar; ROB 
(Deb. 9. Vol. X I. 04-08-2005) 
Col. 157 

Ekvated Flyovcr on Nil-I 
(Deb. 17. Vol. XII. 17-()8-:!OO5) 
Col.36971 

National Highway in Jalaun 
""rlialll\.'1l1ary colIslituCtll;)' (M U R 377) 
(Deb. 16. Vol. XII. 1~8-2005) 
('01.430 

Kai lOver Bridge (KOI3) in Saharanpur 
(Deb. Ig. Vol. XII.I8.()S-2005) 
Col. 83 

Flyovcr ill Badarpur Border 
(D .... h. I~. Vol. XII. Ol}-1)8·20()5 ) I Kail Overbridgc On Kau·Pcctampur Koad 
Col. liS ii' 11\ Madhya Pradesh 

(\)I.'b 18. Vol. XII. 18-08-2005) 
Mislls~' of I.and bl.'lll.'alh Owr Bridge 0111 Col. 100-01 

N.JI.-50 
(Dch.17. Vol. XII. 17-08-2(05) Kl.'novationoffOB 
Col. 325 '27 (Deb. 14. Vol. XII. 11-08-2005) 

Need for construction of a Road over-
bridge on National Highway No.63 
betwet:n Ankola-Gooty Section in 
Dellar), cit) and a Road underbridge at 
Satyanarayallpet Railway Gate 
(MUR377) 
(Deb. 14. Vol. XII. 1I-0S·2005) 
Col. 322 

Need lor Construction of Four-Lanc Road-
\.'um-Kail Bridge at Saraighat over River 
Hrahmaputra in Assam (MUR 377) 
(Deb. 2\. Vol. XIII. 24-08-2005) 
Col. 476 

Need to construct an over bridge at 
Jugsalai railway crossing in 
Jamshedpur Parliamentary 
Constituency. Jharkhand (MUR 377) 
(Deb. 23. Vol. XIII. 29-08-2(05) 
Col.61 

Need to expedite construction of a second 
bridge on River Chenab at Akhnoor, 
Jammu and Kashmir (MUR 377) 
(Deb. 3, Vol. XI,27-07-2oo5) 
Co1.613-14 

Need to provide financial assistance to 
the Government of Uttar Pradesh for 
reconstruction of a bridge on Malanga 
drain linking Jhansi-Kanpur·Mumbai 

Col. 280 

Repair of bridge in Pahalgam in Kashmir 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 367 

RoB in Railways 
(Deb. 9. Vol. XI. 04-08-2005) 
Col. 140-41 

RoB on Level Crossing in Sullanganj-
Deoghar 
(Deb. 9. Vol. XI. 04-08-2005) 
Col. 139-40 

RoBs and Runs in Rajasthan 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 202-03 

Rons at Mahavirskan 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 281 

RoBs in Punjab 
(Deb. 18, Vol. XII. 18-08.2(05) 
Col. 134-35 

RoBs on Level Crossings on National 
Highways 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 14344 

. Widening of Bridge on N.H.-47 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 321-22 
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BroadBand Sen1ees 
Broad Band Services at Tehsil Headquarters 

(Deb. 2 I, \01. xm, 24-08-2005) 
Col. 3()()'o I 

Bt.Cottoa 
Ban on Bt. Cotton in Andhra Pradesh 

(Deb. 6, Vol. XI, 0) '()S-200S) 
Col. 19-22 

Need to ban· production ofBT Cotton and 
compensate fanners affected due to 
sowing of this crop (MUR 377) 
(Deb. 2, Vol. XI, 26-07-200S) 
Col. 629 

Need to ensure availability ofBl. Cotton 
seeds to the farmers at affordable 
prices (MUR 377) 
(Deb. 7, Vol. XI. 02-08-2005) 
Col. 403 

Penormance ofBt Cotton 
(Deb. 11. Vol. XII,08-08-2005) 
Col. 23S-36 

Purchase ofBt. Cotton.Seeds by Farmers 
(Deb. ) I, Vol. XII, 08'()8-200S) 
CoI.J69-7) 

Spurious Bt. Cotton 
(Deb. I, Vol. XI,2S'()7-200S) 
Col. 213-14 

Budpt 
Trimming Non-Plan Budget 

(Deb. ) 0, Vol. XI. 05-08-200S) 
CoI.19S-96 

Budpt (Bihar), 1005-86 
Bihar Budget 2005-06 Demands for Grants 

on Account (Bihar)-200S-06 
(Deb. 10, Vol. XI. OS.()S-200S) 
Col. 3 .......... 16 

Bihar BUIIpt, 2005-06 
(Deb. 7, \91. XI, 02.01-2005) 
Col. 399 

.JltPldlalIlyIaWl 
Buildina Bye-Laws for Chandiprh 

(Deb. 7, Vol. XI, 92'()I-200S) 
Cot. 307-01 

Need to incorporate realistic amendments 
in building bylaws permitting habitable 
space in residential buildings in 
Chandiprh Union Tcrritory(MUR 377) 
(Deb. 9, Vol. XI, 04-08-2(05) 
CoI.J63-64 

Bulldlnp 
Conversion of Shop-Cum Flat into Shop-

Cum-Offices 
(Deb. 7, Vol. XI,02-OS-200S) 
Col. 249-S0 

Surplus Portion of Building Rented Out 
by ICWA 
(Deb. 7. Vol. XI.02'()S-200S) 
Col. 128-29 

Bureau of Civil Aviadon Security 
Restructuring ofBCAS 

(Deb. 18, Vol. XII. 18-08-2005) 
Col. 257-58 

Bureau ~nDdian Standards 

Caffeine in Soft Drinks 
(Deb. 6, Vol. XI. 01-08-2005) 
Col. 295 

Goods with Fake lSI Mark 
(Deb. II, Vol. XII. 08-08-200S) 
Col. 478-79 

Bum Standard & Company Ud. 

Disposal of BSCl's Assets 
(Deb. 18. Vol. XII, 18-08-2005) 
Col. 127-28 

Business Hu!Js 

Rural Business Hubs Jt1 
(Deb. 9, Vol. XI, 04:08-~S) 
Col. 46-47 

lusinen Prof:a. OUQourc:iDI 

Leakag..oflnformation. 
(Deb. 3, Vol. XI,27-07-2005) 
Col. 73-74 
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Outsourcing Market 
(Deb. 21, \\)1. xm, 24-08.2(05) 
Coi.20-25 

ayp.. 
Need to start work for construction of a 

bypass on National Highway NO.3 at 
Shajapur, Madhya Pradesh (MUR 377) 
(Deb. 7, Vol. XI, 02-08-2(05) 
Col. 403-04 

Pending proposals for Construction of By· 
Passes in Kerala 
(Deb. 21, Vol. XIll, 24-08.2(05) 
Col. 267-72 

Calamity ReUefFund 

Non-Utilization ofCRF 
(Deb. 3, Vol. XI,27-07.2005) 
CoI.368~ 

CalUnl Attention 

Need for an effective law to take action 
against fake Universities in the country 
and steps taken by the Government in 
regard thereto (CA) 
(Deb. 20, Vol. XII, 23-08.2(05) 
Col. 395-402 

Need for effective implementation of 
various Centrally Sponsored Schemes 
for Rural Development (CA) 
(Deb. 4, Vol. XI, 28-07·2005) 
Col. 372·373 

Need for effective implementation of 
various Centrally Sponsored Schemes 
for Rural Development (CA) 
(Deb. 4, Vol. XI, 28-07·2005) 
Col. 372-431 

Need for Legislation for Reservation to 
Scheduled Castes, Scheduled Tribes 
Illd other Backward Classes in Higher 
Education&1 Institutions (CA) 
(Deb. 17, Vol. XII, ] 7-08-2(05) 
Col. 440---60 

Need to expedite approval of Kalasa and 
Banduri Nala project (CA) 
(Deb. 17, Vol. XII. 17-08-2005) 
Col. 460--70 

Need to provide financial assistance to 
the displaced families of Kashmiri 
Pandits in Jammu and Kashmir and 
steps taken by the Government in 
regard thereto (CA) 
(Deb. 23. Vol. XIII, 29-08-2(05) 
Col. 6-22 

Situation arising out of closure of more 
than 600 dyeing and bleaching 
factories located in and around Tirupur 
in Coimbatore district, Tamil Nadu and 
steps taken by the Government in 
regard thereto (CA) 
(Deb. 4, Vol. XI. 28-07·2005) 
Col. 426-3 I 

Situation arising out of dilapidated 
condition of National Highways in 
Bihar and steps taken by the 
Government in this regard (C A) 
(Deb. 16, Vol. XII. 16-08-2(05) 
Col. 399-418 

Situation arising out of Flood in Karnataka, 
particularly in Belgaum. Bagalkot. 
Gulbarga. Bijapur, Raichur and 
Mangalore resulting in loss of lives and 
damage to crops and property and 
steps taken by the Government in 
regard th~reto (CA) 
(Deb. 19, Vol. XII, 22-08.2(05) 
Col. 487-501 

Situation arising out of increasing 
incidents of atrocities on women in 
Delhi and other parts of the country 
and steps taken by the Government in 
regard thereto (CA) 
(Deb. 3, Vol. XI, 27-07·2005) 
Col. 574-98 
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Situation arising out of non-setting I 

up of Special Economic Zone in 
Amritsar (Punjab) and steps taken 
by the Government in regard 
thereto (CA) 
(Deb. 8, \bl. XI, 03-08-2005) 
CoI.507-IS 

Situation arising out of on-going 
economic blockade in Manipur 
resulting in non-availability of 
essential commodities, including 
medicines· and steps taken by the 
Government in regard thereto (CA) 
(Deb. 9, \bl. XI, 04-08-2005) 
Col. 330-52 

Sitution arising out of problems being 
faced by the Beedi workers in the 
country, particularly in Kerala and steps 
taken by the Government in regard 
thereto (CA) 
(Deb. II, \bJ. XII, 08-08-2OOS) 
Col. 496-5 10 

Situation arising out of problems being 
faced by the Beedi workers in the 
country, particularly in Kerala and 
steps taken by the Government in 
regard thereto (CA) 
(Deb. II, \bl. XII, 08-08-2005) 
Col. 508 

Situation arising out of recent 
agreement of Orissa Government 
with Korean Steel Major POSCO 
allowing them to export mineral 
wealth of the country and steps 
taken by the Government in regard 
thereto (CA) 
(Deb. 21, Vol. XIII, 24-08-200S) 
COl. 434-51 

Situation arising out of recent instructions 
issued by Government to Jute 
Corporation of India to stop I 
procurement of raw jute in West Bengal 

resulting in closure of mills and 
steps taken by the Government in 
regard thereto (CA) 
(Deb. 14, \bl. XII, 11-08-2005) 
Col. 301-19 

Situation arising out of recurring 
accidents in Coal Mines in the 
country, particularly the accidents at 
Saunda Colliery under the Central Coal 
Fields Limited (CCL) resulting in death 
of fourteen Coal Workers and steps 
taken by the Government in regard 
thereto (CA) 
(Deb. 23, \bl. xm, 29-08-2005) 
Col. 22-32 

Situation arisina out of rise in prices 
ofmedicines, particularly life saving 
drugs in the Country and steps 
taken :'y the Government in regard 
thereto (CA) 
(Deb. 1, Vol. XI, 02-08-2005) 
CoI.38S-99 

Situation arising out of Shortage of LPG 
in the Country and Steps taken by the 
Government in regard thereto (CA) 
(Deb. 18, Vol. XII, I 8-08-2005) 
Col. 321-30 

Situation arising out of spread of 
encephalitis in the country and steps 
taken by the Government in regard 
thereto (CA) 
(Deb. IS. Vol. XII, 12-08-2005) 
Col. 317-26 

Situation arising out of spread of 
infectious diseases in Mumbai after 
heavy rains and floods, resulting 
in loss of human lives and stepi 
taken by the Oovernment in regard 
therell> (CA) 
(Deb. 19, Vol. XII, 22-OS-2OO5) 
CoI.501-oS 
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SiSUllion niDi out of the devastating 
. fire dIIt broke out in Bombay High Oil 

pIIdbrm of ONGC on 27 July, 200S 
r.aItina in loSs of lives and property 
worda erores o(rupees IIIJd steps taken 

. by die Government in regard thereto 
(CA) 
(Deb. 16, \bL XII, 16-01-2005) 
CoI.lI1-t17 

Siluidon nina out of the Government's 
move to disinvest the Government 
equity shires of profit making public 
!leCtor undertakings, particularly BHEL 
(CA) 
(Deb. 7, ~l. XI, 02~8-200S) 
Col. 372-3S 

Situation arising out of unprecedented fall 
in price of green tea leaves particularly 
in Nilgiri Hill District of Tamil Nadu 
causing hardships to the small tea 
growers and steps taken by the 
Government in reprd thereto (CA) 
(Deb. 22, ~l. xm. 2S..()8..200S) 
Col. 471-71 

Situation Irisina out of Ulllltisfactory 
utilization of fUnds under the Pradhan 
Mantri Gram ~adak Yojana in 
Utt&ranchal and steps taken by the 
Government in regard thereto (CA) 
(Deb. 22, Vol. xm, 2S'()8-200S) 
Col. 460-71 

Situation arising out of violation of/abour 
laws in the country particularly in 
private and unorganiscd sectors and 
steps taken by the Government in . 
regard thereon (CA) 
(Deb. 20, Vol. XII,23-oS-200S) 
Col. 368-94 

c.-ta 
Assistance from CIDA for Environmental 

Development 
(Deb. II, ~l. XII, OI.fl8-100S) 
Col. 21 1-17 

Trade with Canada 
(Deb. 20, Vol. Xli, 23~8-200S) 
Col. 160 

Canadian International Develop ••• t 
Alenc:y 

Assistance from ClDA- for Environmental 
Development 
(Deb. II, Vol. XII, 08~8-200S) 
Col. 21 1-17 

CaDal Projects 

Narmada Canal Project of Rajasthan 
(Deb. I, Vol. XI, 2S-07-200S) 
Col. 430-32 

CaDals 

Infiltration Through Rivers and Canals 
(Deb. 16, Vol. XII, 16-08-200S) 
COI.SS-56 

Need to implement canal pro~ on river 
GII1p at Allahabad, Uttar Pradesh with 
a view to solve irrigation and drinking 
water problem in Chan Parliamentary 
Constituency (MUR 377) 
(Deb. 9, Vol. XI, 04~8-200S) 
Col. 367 

Restoration of Koshi Canal 
(Deb. 6, ~1. XI,OI-oS-200S) 
Col. 204 

Canteen Stores Departments 

Need to provide Canteen "Stores 
Departments facilities to retired para-
military forces in Gartawal PariiamentII'y 
Constituency, Uttaranchal (MUR 377) 
(Deb. 2, Vol. XI, 26-07-200S) 
Col. 626 

Cantonments 

Encroachm~nt and Corruption in 
Cantonments 
(Deb. 14, Vol. XII. 11~8-200S) 
Col. I 56-S7 
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ea .. 
Cargo Handling Capacity of Ports 

(Deb. 13, \bl. XII, 10-08-2(05) 
Col. 1-8 

Cargo Handling Facilities 
(Deb. 18, Vol. XII, J 8~8-2(05) 
Col. 275 

Cargo Service at Tiptur 
(Deb. 14, \bl. XII, 11-01-2005) 
Col. 146 

Excess Cargo Capacity 
(Deb. 22. Vol. XIII, 25~8-2(05) 
Col. 256 

Growth in Cargo Traffic ofl.A. 
(Deb. 14. \bl. XII, 11~8-2(05) 
Col. 71-72 

Location of Cargo Terminal 
(Deb. 21, \bl. XIII, 2W8-200S) 
Col. 344 

Removal of Cargo 
(Deb. 9, \bl. XI, 04~1-200S) 
Col. 179 

Use of Cargo Services by Private Courier 
Companies 
(Deb. 22, \bl. XIII, 2S~8-200S) 
Col. 167-68 

Cub Crop' , 

Coffee Growers 
(Deb. 12, \bl. XII, 09-01-2(05) 
Col. 32S-38 

Coffee/fea 
(Deb. 16, \bL xa 1~2005) 
Col. 130-32 

Cultivation of Coconut and Greuadnut 
(Deb. 19, \bL XII, 22-OI-2OOS) 
Col. 326-28 

Fixation ofMSP of Honey 
(Deb. 6, \bL XI. OI.()8.2OO5) 
Col. 187 

Insurance Cover to Coffee Growers 
(Deb. 2, Vol. XI, 26-07-20(5) 
CoI.SOS-S06 

Market Stabilization Fund 
(Deb. 16, ~.)OU,1~1-2005) 
Col. 146 

Need to chalk out remedial measures to 
safeguard the interest of coconut 
growers whose crops have been 
affected due to disease and continued 
drought in TumIwr diatrict, Kam8taka 
(MUR377) 
(Deb. 8, \bl. XI,03-08-2(05) 
Col. 540-41 

Need to introduce a scheme for 
procurement of copra by NAFED at 
remunerative price in Tamil Nadu and 
other Southern States of the Country 
(MUR377) 
(Deb. 7, \bl. XI, 02~8-20(5) 
Col. 402 

Production of Cash Crops 
(Deb. 12, \bl. XII, 09-01-2005) 

, Co1.43-47 

Technology MisSion for Coconut Indusay 
(Deb. II, Vol. XII, 01-08-20(5) 
Co1.l31-32 ' 

Cattle 

Development of HiP Breed ofSpcc;ies of 
CaItIe 
(Deb. 19, Vol. XII, 22-01-20(5) 
Col. 111-19 

Development of Improved Breed of 
MilchingAnimals 
(Deb. I. \bl. XI. 25-07-20(5) 
CoI.410-12 

Need to maintain ftal ........ '*lie ..... 
in an,ole,AndlnPrll!delh'" br,. 

" Oa&oIeBuH(M1JIt371)., " 
(DIb.II4.tiXD.U .... 2OOS)' ::,;: 
Col. 320' 
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Cauvery River Water Disputes Tribunal 
Cauvery Water Disputes Tribunal 

Meeting of Inter-State Council 
(Deb. 6, Vol. XI, 0I-08-2ooS) 
Col. 186 

CcrvCamera 
cerv Camera in Delhi Policc's Licensing 

Department 
(Deb. 7, Vol. XI, 02-08-2OOS) 
COf.212 

CementCorpc;ration oflndla Ltd. 
Corruption in Cement Corporation ofIndia 

Ltd. 
(Deb. 9, Vol. XI, 04-01-200S) 
Col. 139 

Censor Board of Film Certification 

Revamping ofCBFC 
(Oeb.4, Vol. XI,2I-07-200S) 
Col. 327 

Census 
Need to Review the decision for 

delimitation of seats in the legislature 
of Uttaranchal based on Census of 
200 I (MUR 377) 
(Deb. 24. Vol. XIII, 30-08-2005) 
CoI.SI 

Population Commission 
(Deb. 7, Vol. XI, 02-01-200S) 
Col. 339-40 

Central Administrative Tribunal 

Abolition of CAT 
(Deb. 13, Vol. XII, 1O-01-200S) 
Col. 646 

Contempt Power of CAT 
(Deb. 17, Vol. XII. 17-01-2(05) 
CoI.3 17-1 8 

Central Advilory Board or ArebaeoJoey 

Central A.dvisory Board of Archaeology-
Election 
(Deb. 4, Vol. XI, 28-07-200$) 
'01.3SS . 

Central Advilory Board orEduealion 

C.A.B.E. Recommendations 
(Deb. 2. Vol. XI. 16-07-2005) 
CoI.S73-S7S 

Central Board of Direct Tans 

Alleged appointment of the wife of the 
Union Finance Minister as counsel by 
the Central Board ofDircct Taxes (Sub.) 
(Deb. 24, Vol. XIII, 30-08-200S) 
Col.9-19 . 

Central Board of Secondary ~ 

C.B.S.E. Board Exams 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 268 

CBSE Results and Urdu Schools 
(Deb. 7. Vol. XI, 02-08-200S) 
Col. 91-92 

Examination System 
(Deb. 7, Vol. XI,02-08-2ooS) 
Col. 191-92 

Hindi Language 
(Deb. 12, Vol. XII.09-08-200S) 
CoI.3S4-SS 

Results ofCBSE vis-a-vis Public Schools 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 267-69 

Use of Drugs 
(Deb. 12. Vol. XII, 09-08-200S) 
Col. 274-75 

Central Bureau onnv ...... *'-
Cases Filed by CBI 

(Deb. 21, Vol. XIII, 24-08-2(05) 
Col. 277-7S 

Cases Pending with CBI 
(Deb. 8, Vol. XI, 03-08-2(05) 
Col. 276-77 

Cases Registered by CBI" 
(Deb. 13, Vol. XII,lo.oa-200') 
CoJ.447-48 
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CBI Cases against IPS 
(Deb. 20. Vol. XII, 23-08-2(05) 
Col. 246 

CBI Enquiry on Gujarat riots 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 422 

CBI Investigation against Officers 
(Deb. 21. Vol. XIII. 24-08-2(05) 
Col. 197-2/2 

CSI Raids 
(Deb. 21. Vol. XIII. 24-08-2005) 
Co1.351-52 
(Deb. 3. Vol. XI. 27-07-2005) 
Col. 336--57 

CSI Registering Preliminary Enquiry 
against Kendriya Bhandar 
(Deb. 13. Vol. XII, 10-08-2(05) 
Col. 637-38 

CSI Report on Sariska 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 220-24 

Colonization on Government Land 
(Deb. 7. Vol. XI, 02-08-2005) 
Col.316 

Corruption Cases in CBI 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 80 

Employees Caught Red-Handed by CBI 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 68 

Enquiries by CBI 
(Deb. 21. Vol. XIII, 24-08-2(05) 
Col. 64-65 

Need for a CBI inquiry into the alleged 
irregularities in disinvestment of 
Ashoka Hotel, ITOC in Bhodhgaya,in 
Bihar (MUR 377) 
(Deb. 23, Vol. XII1,29-08-2(05) 
Col. 58 

Need to conduct a CBI inquiry into alleged 
irregularities in Coal India Ltd. (MUR 
3iT) 
(Deb. 16, Vol. XII,I~8-200S) 
Col. 425 

Referring Land Scam Case to CBI 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 138 

Upgradation of 130 MM Guns 
(Deb. 18, Vol. XII, 18-08-2(05) 
Col. 109-10 

Vacant Posts in CBI 
(Deb. 3, Vol. XI, 27-07-2(05) 
Col. 290-91 

Central Coal Fields Umlted 

Situation arising out of recurring accidents 
in Coal Mines in the country, 
particularly the accidents at SD.Unda 
Colliery under the Central Coal Fields 
Limited (CCL) resulting in death of 
fourteen Coal Workers and steps taken 
by the Government in regard thereto 
(CA) 
(Deb. 23, Vol. XIII, 29-08-2(05) 
Col. 22-32 

Central Council or Homoeopatby 

Elections for Central Council of 
Homoeopathy 
(Deb. 3, Vol. Xl, 27-07-2005) 
Col. 493-94 

Central Electricity. Rllulatory 
Commillion 

Guidelines laid down by CERC 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 270-71 

Violation ofCERC Guidelines 
(Deb. 5, Vol. XI,29-07-20(5) 
Col. 83-84 
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Ceot .... Fisherlel Jlese.rch Institute 

Central Fisheries Research Institute 
(Deb. I, \obI. XI, 2S-07-2ooS) 
Co1.361-62 

Central Govemment Employees 

Need to set up 6th Pay Commission for 
revision Ofpay scales and emoluments 
of ..central Government employees 
(MUR377) 
(Deb. II, \obI. XII, OI~8-200S) 
CoI.S2S-26 

Central Govemment Health Scheme 

Alleged Irregularities in Purchase of 
Medicines 
(Deb. I, \obI. Xl, 03~-200S) 
Co1.316-17 

Authorised Local Chemists 
(Deb. 17, Vol. XII, 17~8-200S) 
Col. 11-82 

CGHS Dispensary in Dehradun 
(Deb. 3, \obI. XI, 27~7-200S) 
Col. 288-89 

Complaints Against Staff of CGHS 
Dispensaries 
(Deb. 21, \obI. XIII,24-01-200S) 
Col. 142-44 

Delay in Supply of Medicines 
(Det. 3, \t)1. XI, 27~7-20(5) 
Col. 237-38. 

Emeraency dwina Treatment 
(Deb. 13, \t)L xn.lo.oa-200~) 
Col. 537--634 

Issuanc:e ofOP Card Under CGHS 
(Dc!b.2I, \t)1. xm,24-OI-200S) 
Col.lS7-S8 

Medical Reimbursement to Retired 
beneficiaries 
(Deb. It \t)um, 1().08.200S) 
Col.13S-36 

Modernisation/Expansion of Health 
Services under CGHS 
(Deb. 8, \bl. XI, 03~8-2005) 
Co/. 27-32 

Need to streamline the functiO(ling of 
CGHS Dispensaries in the country 
(MUR377) 
(Deb. 14, \obI. XII, II ~8-200S) 
Col. 328 

Non Supply of Medicines to CGHS 
Beneficiaries 
(Deb. 3, \obI. XI, 27~7-200S) 
Col. 202 

Non-Availability of Hepatitis-B and C 
Vaccines in CGHS Dispensaries 
(Deb. 8, Vol. XI, 03-08-200S) 
CoJ.32S-26 

Non-Settlement of Bills by CGHS 
Dispensaries 
(Deb. 21, \obI. XIII, 24~8-200S) 
CoI.IS2-S3 

Opening CGHS Dispensaries in Tamil 
Nadu 
(Deb. 17, \obI. XII, 17~-200S) 
Co/. 304 

Opening ofCGHS Dispensaries 
(Deb. 3, \obI. XI, 27~7·200S) 
C01.2~S 

Opening ofCGHS Dispensary in Dwarka, 
Delhi 
(De&. 17, \obI. XU, 17-08-200S) 
Col.2S7 

Poor Services in CGHS Dispensaries 
(Deb. 3, \t)1. XI, 27-07 .. 2005) 
Col.56U5 

Provision for Lab facilities in CGHS 
Dispensaries 
{Deb. 13, \bl. XII, lo.oa-200~) 
Col. 131-39 

. Special Treatmont to Senior Ciauns 
(Deb, 21, \t)J. Xm,24-OI-200') 
Col. 230 
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Spread of Meningitis 
(Deb. 17. Vol. XII, 17-08-2(05) 
Col. 289-90 

Vacant Posts in CGHS 
(Deb. 13. Vol. XII. 10-08-2(05) 
Col. 323-24 

Centl'll Ground Water Board 

Scarcity of Water 
(Deb. II. Vol. XII. 08-08-2005) 
Col. 110-15 

Study by CGWB in Upper Ganga Canal 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 219-20 

Water Level in Delhi 
(Deb. II. Vol. XII. 08-08-2005) 
Col. 108-09 

Cntral Inland Water Transport 
Corpol'ltioll 

Situation . .rising out of proposed closure 
of .dntral Inland Water Transport 
Corporation resulting in retrenchment 
of employees and steps taken by the 
Government in regard thereto (CA) 
(Deb. 21. Vol. XIII. 24-08-2005) 
CoI.451~7 

Centnlln.titute of Platic: Enlineerinl 
and TeebnolocY 

CIPET Centres 
(Deb. I. Vol. XI. 25-07-2095) 
Col. 422-23 

Centnl PoUce O .... nl .. llon. 

Insurance Cover of Police Personnel 
(Deb. 7, VoUG, 02-08-2(05) 
Col. 344 

Restructuring of Medical Officers Cadre 
(Deb. 16, Vol. XII, 16-01-2005) 
Col. 191-92 

C-tnl Pol_don COlitroi Board 

Environment ofVriftdavan 
(Deb. II. Vol. XII.08-Ol-200S) 
Col. I 47.:.t9 

Cntl'll Public Works Department 

Budget Allocation on Horticullure by 
CP~ . 
(Deb. 16. Vol. XII, 16-08-2(05) 
Col. 366-67 

Complaints in CPWD Enquiry Offices 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 276-77 

CPWD Sewa on computersfTelephones 
(Deb. 12, Vol. XII,~8-2(05) 
Col. 226-27 

Implementation ofProjccts by CPWD 
(Deb. 12. VoL XII,~S-2(05) 
Col. 359-60 

Recruitment on Compassionate Grounds 
inCPWD 
(Deb. 20, Vol. XII, 23-OS-2(05) 
Col. 301-02 

Restructuring of CPWD 
(Deb. 12. Vol. XII, 09-08-2005) 
Col. 158-59 

Utilization of Funds by Inquiry Offices of 
CPWD 
(Deb. 20. Vol. XII. 23-OS-2005) 
Col. 277-78 

Works undertaken by CPWD in Goa 
(Deb. 20, Vol. XII, 23-08-2(05) 
Col. 269-70 

Centl'll Reaional Trainlala. Elte .... 
Scbe .. 

Revalidation of Centre's Share under 
Central Regional Training and 
Extension Scheme 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 172 

. Centnl Raerve Polite Foree 
Deployment ofCRPF 

(Deb. 2, Vol. XI, 2~7-200S) 
Col. 516-17 
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Promotion Avenue in CRPF 
(Deb. 20, "WI. XII, 23-08·]005) 
Col.8S 

Promotion Avenue of Doctors ofCRPF 
(Deb. 16, "WI. XH, 16-08·2005) 
Col. 101-02 

Central Rice Research IMtit_ 

Research Work by CRRI at Bidyadharpur 
(Deb. \, \til. XI, 25-07·2005) 
Col.3S0·SI 

Central Road Fund 

Allocation for Roads in Himachal Pradesh 
(Deb. 17. Vol. XII, 17-08-2005) 
Col. 308 

Allocation trom CRF 
(Deb. 8. Vol. XI. 03-0 •• 20(5) 
Col. 389-··-95 

Amount Sanctioned to West Bengal from 
CRF 
(Deb. 21. \til. XIII. 24-08-2005) 
Col. 132-34 

CRF Proposals Received from Rajuthan 
(Deb. 3, \bl. XI, 27-07-2005) 
Col. 223 

Financial Assistance under CRF 
(Deb. 8, \bl. XI. 03-01.2(05) 
Col. 336-38 

Funcis from CRF to Madhya Pradesh 
(Deb. 21, ~1. XIII, 24-08-20(5) 
Col. 342-44 

Funds to States under CRF 
(Deb. 13,"W1. XII, 10-08-2005) 
CoI.365~7 

Need to IIII't worit on Jodhpur-a.mer and 
Jodhpw-Jailalmer National Highway 
and al.o clear the proposals for. 
construction of roads under Central 
Road Flilld for Jodhpur (MUR 377) 
(Deb. 24, \VI. XIII. 30-08-2005) 
Col. 60 

Railways Share in Central Road Fund 
(Deb. 9, Vol. XI. 04-08-200S) 
Col.317 

Release of Amount under CRF 
(Deb. 3. \til. XI. 27-07-2005) 
Col. 497-500 

Transfer of Amount to CRF 
(Deb. 3. Vol. XI. 27-07-2005) 
CoI.4S6-S7 

Under-Utilization ofCRF 
(Deb. 17, ~1. XII, 17-08-2005) 
Col. 34-41 

Central Road Research Instit.tt 

Development of Roads and Related 
Infrastructure of International 
Standards 
(Deb.21, Vol. XIII. 24-08-200S) 
Col. 336 

Central Sodal Welfare Board 

Central Social Welfare Board 
(Deb. 20, Vol. XII, 23-OS-200S) 
Col.2~-22 

Central saate Agricultural Fanns 

Central State Agricultural Farms 
(Deb. 11. ~1. XII, OS-OS-200S) 
Col. 449-50 

Central Transport Policy 

Central Transport Policy 
(Deb. S, ~1. XI, 03-OS-200S) 
Col. 424 

Ceatral VlallaDce CommiuloD 

Complaints Pending With CVC 
(~b. 3, ~1. XI, 27-07-2005) 
Col. 106-07 

CVC for Changes in Law 
(Deb. 13, ~I. XII, 10-08-2005) 
Col. 471-72 
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Guidelines of Central Vigilance 
Commission 
(Deb. 12. Vol. XII. 09-08-2(05) 
Col. 109-10 

Central Warehousinl Corporation 

Storage Capacity in Punjab 
(Deb. 19. Vol. XII. 22-08-200S) 
Co1.277-78 

Cntral W.terCoIR .. iIIioII 

Jiadhal River in Dhemaji District 
(Deb. 7, \k)1. XI, 02-08-200S) 
Col.2S7-S8 

Centrally Spo.1Ond ~he8lel 

Centrally Sponsored Scheme 
(Deb. 7. Vol. XI,02-08-2(05) 
Col. 184-85 

Centrally sponsored Schemes under HRD 
(Deb. 2; \k)1. XI, 26-07-2005) 
Col.~51 

Discontinuation of Centrally Sponsored 
Scheme for Sports 
(Deb. 13. \k)1. XII, 10-08-2(05) 
Col. 167 

Funds for Schemes 
(Deb. 9. Vol. XI. 04-08-2(05) 
Col.l68~9 

Need for effective implementation of 
various Centrally Sponsored Schemes 
for Rural Development (CA) 
(Deb. 4, Vol. XI, 28-07-2(05) 
Col. 372-431 

Need to ensure availability offoodgrains 
to poor people under various Centrally 
Sponsored Schemes in Uttar Pradesh 
and other parts <7f the country 
(MUR377) 
(Deb. 7. 'WI. XI. 02-O~lOM) 
CoI.409-IO 

Need to promote Orpnic Model Fanning 
in 9arjeeling and Include die region in 

the centrally sponsored scheme 
(MUR377) 
(Deb. 9, Vol. XI. 04-08-2(05) 
Col. 362 

Production of Apples 
(Deb. 6. Vol, XI. 0 1-08-2(05) 
Col,I77---79 

Proposals Under Centrally Sponsored 
. Schemes 
(Deb. 7. Vol. XI. 02-08-2005) 
Col,88 

Ratio of Expenditure on Development 
Schemes 
(Deb. 17. Vol. XII. 17-08-2005) 
Col,121 

Review of Centrally Sponsored Scheme 
(Deb. 2. Vol. XI. 26-07-2(05) 
Col,460--462 

Transfer ofSC Schemes to States/UTs 
(Deb, 9, Vol. XI. 04-08-2005) 
Col. 173 

Centrally Sponsored Sports Sdte_ 
Centrally Sponsored Sports Scheme in 

Jharkhand 
(Deb. 17. Vol. XII. 17-08-2(05) 
Col. 74--76 

Centre for Adv •• ce M ........ t •• d 
Power Studies 

Centre for Advance Management and 
Power Studies 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 221-22 

Centre for Media 5l1ld1es 
Report on Corruption 

(Deb. 21, 'WI. XIII, 24-01-2005) 
CoI.263~ 

Ceatre-Slate Relltio. 

Centre-State Relation 
(Deb. 7, VoL XI, 02-08-20(5) 
CoI.205~ 
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C ...... n 

Challan of Vehicles 
(Deb. 2. Vol. XI. 26-07-200S) 
Col. 523-24 

Issuance of Fake Challan 
(Deb. 2, \.b/. XI, 26-07-2(05) 
Col. 434-35 

Chandlprh 

Assistance under Urban Renewal 
Programme 
(Deb. 20. Vol. XII. 23-08-2(05) 
Col. 82 

Chandigarh Doordanhan Studio 
(Deb. 9. Vol. XI. 04-08-2005) 
Col. 200--02 

Development ofChandigarh Villlle 
(Deb. 2. 'ttl!. XI. 26-07-2005) 
Co/.3SI-352 .. 

Foot-Path Worker in Chandi,arh 
(Deb. 2. Vol. XI,26-07-2005) 
Col. 469-70 

Industry in Chandigarh 
(Deb. 7. \.bl. XI, 02~8-200S) 
Col. 167 

Land Mafia in UT. Chandigarh 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 566 

MemberofMCC 
(Deb. 20. Vol. XII, 23-01-2(05) 
Col. 223-24 

Need for iasuInce of certi~ to bonafide 
Schedule Cute members in Union 
Territory ofChandiprh (MUR 377) 
(Deb. 4, Vol. Xl, 28-07-20(5) 
Col. 43 1-32 

Need to incorpo ..... realistic amendments 
in buildifta bylaws permittina habitable 
Ipace In relidential buildin,1 in 
a-diprh Union Ttiritory (MUJl377) 
(Deb. 9, ~XI,~S) 
Col36U4 

Need to prepare and implement a time-
bound action plan for the dovelopment 
ofvillllCS in Chandigarh (MUR 377) 
(Deb. 19. Vol. XII. 22~.-200S) 
Col. 522 

Need to set up a Modern Science City 
and a Planetarium in Chandigarh 
(MUR377) 
(Deb. 23. Vol. XIII. 29-08-2(05) 
CoI.S2-S3 

OffICial NomiRee in Chandigarh Market 
Committee 
(Deb. 12. \obI. XII. 09-08-2(05) 
Col.lOS-06 

Shifting of SAl Office 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 260-61 

Chemical Parks 
Sening up of Chemical Parks 

(Deb. 6, Vol. Xl. 0 \-08-20(5) 
Col. 367-61 

Cbemical Researcb laltltute 
Sening up of Chemical Research Institute 

in Maharashtra 
(Deb. II, Vol. XII. 08-08-2005) 
Col. 323 

Chemicals 

San of Use of Benzene in Diamond 
Industry 
(Deb. 16, Vol. X1I,16-08-2005) 
Col. 78-79 

Chemical Industries 
(Deb. II, Vol. XII, 08-01-2005) 
Col.2SO-52 

Scale of Potassium Chlorate 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 224 

Cbealltl 
• 

Authorised Lcx:al Chemists 
(Deb. 17. \\lI. XlI, 17-01-200') 
CoLlI-12 
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e .............. 
Air Services from Bilupur and JI,dalpur 

(Deb. 22. \VI. XIII. 25-oa·2005) 
Col. 163 

Applicltions for coil Block Allotment 
(Deb. 21, \bl. XIII, 24-01-20(5) 
CoJ.I70 

Assistance for Health Projects 
(Deb. 3, \bl. XI. 27"()7·2005) 
CoI.318-19 

Creation of Employment Opportunities 
(Deb. 2, Vol. XI, 26-07·200S) 
Col. 538-519 

Dilapidated Condition of National 
Hiahway No. 200 
(Deb. 2 I, \VI. XIU, 24-01-20(5) 
Col. 173 

Diversion or River Water 
(Deb. 19, \bl. XII, 22..() •• 2005) 
Col. 214 

Encroachment by DALCO 
(Deb. 12. \bl. xu. 09-01.200') 
Col. 100 

Enrolment Percentage in NVs 
(Deb. 16, \bl. XII, I6..()I·2005) 
Co1.13S-37 

Fight &pinst Maoists 
(Deb. 12, \bl. XII, 09-01·2005) 

. Col. 11-12 

. Iron Ore Reserves for Minina 
(Deb. 19. \bl XII, 22-01-20(5) 
CoI.212·13 

" Maintenance of protected Monuments in 
Chhattisprh 
(Deb. 4, 'WI. XI,21..()7-2005) 
Col. 139 

Need to open the, office of Railway 
Recruitment Board in Bilaspur, 
Chhattisgarh (MUR 377) 
(Deb. 16. \bl. XII. 16-08-200S) 
CoJ.434 

Need to provide special package to 
Chhattis,arh for maintaining its forest 
based economy (MUR 377) 
(Deb. 23. Vol. XIII. 29-08-2005) 
Col. 56 

Pending Applications for Allotment of • 
STDIISDIPCO Booths 
(Deb. 21, Vol. XIII. 24-08·2005) 
Co1.21S--11 

Pend in, Health Care Services Proposal of 
M.P. 
(Deb. 17, Vol. XII, 17"()8·2005) 
Col. 199-200 

Propol8l for Mentally Retarded Children 
(Deb. 22, \bl. XIII, 25"()8-2005) 
Col 136 

Remains of Ancient Civilization and Urban 
Settlement 
(Deb. 14, \bl. XII. 11-08-2005) 
Col. 280-81 

Remnants ofa Big City in Chhanisgarh 
(Deb. 22. Vol. XIII,25-08-2005) 
Col. 132·33 

Requirement of Fertilizers and Pesticides 
in Chhattisgarh 
(Deb. 6. Vol. XI. OI..()8-2005) 
CoI.416-17 

Separltlon ofBhllai Steel Pin &om SAIL 
(Deb. I, VoL XI,2S"()7·2005) 
Col. 279 

Shortqe of SIM Cards in ChhIttis,arh 
(Deb. 3, \bl XI, 27-4»7-20(5) 
Col. 230-31 

SID8I 
(Deb. IS. Vol. XII. 12..()1-2OM) 
Col. lOS 

Theft ofDiamo~ 
([)eb. IS.~.~. 12"()1-200S) 
CoI.S7 
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Cbief Miailter ,.ad 
Discretionary Fund of Chief Minister 

Fund 
(Deb. 3. \t>1. XI. 27"()7·2005) 
Col. 92·93 

Chief of Defence St.ff 

Institution of CDS 
(Deb. 9, Vol. XI, 04"()8·2005) 
Col. 109 

ChId Lallour 

Child Labour 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 189-92 

Child Labour Law 
(Deb. I, Vol. XI, 25"()7·2005) 
Col. 109-11 

Children Employed in Brick Kiln 
(Deb. I, \01. XI. 25"()7·200S) 
Col. 248-50 

Children in Mines and Quarries 
(Deb. I, VcI.XI,25"()7·200S) 
Col.117-IS 

Children in Mines Sector 
(Deb. II. Vol. XII. 08..()S-2005) 
Col. 34--37 

Difference between Child LaboW' and Child 
Apprentice 
(Deb. 6. Vol. XI. OI"()S-Z005) 
Col. 184-86 

Guidelines for Child Labour 
(Deb. I, Vol. XI, 25"()7·2005) 
CoI.S~S8 

Rehabilitation of Child Labour 
(Deb. II, Vol. XII, OS"()8·2005) 
CoI.IO~7 

Review of Child Labour Project 
(Deb. 11, Vol. XII, OS..()8-200S) 
Col. 124-27 

Childrn 

Abduction of Children from Hospitals 
(Deb. 21. 'fbI. XIII. 24-01·200S) 
Col. 175-77 

Adolescent Motherhood 
(Deb. 17. Vol. XII. 17-03·2005) 
Col. 42-45 

Child Domestic Worker 
(Deb. 19, Vol. XlI,22..()1·200S) 
Col. 295-96 

Child Health Ore ProlJ'lR'mes 
(Deb. I, Vol. XI,03..o1-200S) 
Col. 318-22 

Childline Service 
(Deb. 22, Vol. XIII. 25'()1·200S) 
Col. 291-91 

Children Employed in Brick Kiln 
(Deb. 1, Vol. XI. 2S..()1-200S) 
Col. 248-SO 

Children in Mines and Quarries 
(Deb. 1, Vol. XI, 25"()1·2005) 
CoI.l17·JS 

Creches/Day Care Centre 
(Deb. 7. Vol. Xl, 02"()8-2005) 
Col. 91-100 

Deadly Disease in Children due to Toys 
(Deb. 21, Vol. XIII, 24-08·2005) 
Col. I 67-6S 

Difference between Child LaboW' and Child 
Apprentice 
(Deb. 6, Vol. XI, OI"()8·2005) 
Col. 184-86 

Education for Mentally Retarded Children 
(Deb. 20. Vol. XII, 23"()8·2005) 
Col. 177·78 

Exploitation of Child Labour 
(Deb. 19, Vol. XII, 22..()8-200S) 
Col. 350-52 
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Hi Tech Learning for Tribal Children 
(Deb. 20, ~I. XII, 23~8-200S) 
Col. 284 

Information Centres for Mentally 
Challenged Children 
(Deb. 18, \\>1. XII, 18~8-200S) 
Co1.l18-19 

Saving Children from Diarrhoea 
(Deb. 2 I, \\>1. XIII, 24-08-200S) 
Col. 265 

Schemes for Orphans/Handicapped 
Children and Women 
(Deb. 9, ~1. XI, 04-08-2005) 
Col. 92-98 

. Integrated Education for Disabled Children Scholarship for Children ofBeedi Workers 
(Deb. 12, ~l XII, 09-08-2005) (Deb. I, ~I. XI, 25~7-200S) 
Col. 31-36 Col. 146-48 

Juvenile Justice (Care and Protection of 
Children) Amendment Bill, 200S-I1'I. 
(Deb. 23, ~I. XIII, 29-08-2005) 
Col. 34 

Malnutrition ofChildrcn 
(Deb. 7, ~I. XI, 02~8-200S) 
Col. 296-97 

Molestation of Children 
(Deb. 7, \\>1. XI, 02-o8-200S) 
Col. 297-98 

National Guidelines on Infant 
{Deb. 20, ~I. XII,23-o8-2005) 
Col. 63 

National Nutrition Programme 
(Deb. 20, ~I. XII,23-o8-2005) 
Col. 130-31 

Nutritional Deficiency in Children 
(Deb. 3, ~I. XI,27-o7-2005) 
Col. 76-71 

Proposal for Mentally Retlrded Children 
(Deb. 22. \obi. xm, 25~8-20(5) 
Col. 136 

Reduction in Academic Burden 
(Deb. 16. ~I. XII, 16-08-2005) 
Col. 12-17 

Rehabilitation of Children 
(Deb. 12, ~I. XII,09-08-2005) 
Col. 121-29 

Scholarship to Children of Salt Workers 
(Deb. 6, ~1. XI, 0 1 ~1-2005) 
CoL 440 

Sexual Abuse of Children 
(Deb. 2, \t)1. XI,26-07-2005) 
COJ.S22-23 

Shelten and School, for SC Children 
(Deb. 4, \01. XI, 21-07-20(5) 
Col. 110-1 I 

Spurt in Diseases during Monsoon 
(Deb. 3, \01. XI, 27~7-200S) 
Col. 120-26 

Suicide by Children 
(Deb. 7, '«>1. XI, 02"()8-200S) 
CoJ.l1l-l9 

Welfare ofSlI'CCt Children 
(Deb:4, '«>1. Xl, 2 • ..()7-200S) 
CoI.2S7-S9 

Written and Oral Test of Children 
(0. 7, '«>1. XI, 02~"200S) 
CoI.I'l 

Wrong Biopsies Conducted on a Child 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 453-S4 

Child,.. FUm Coaplu 

children's Fibn Complex 
{Deb. 22, \VI. xm,25-08-2005) 
Col. 231 
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Assistance to Kailash Mansarovar 
Pilgrims 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 75-76 

Chinese Currency 
(Deb. 10, Vol. XI,05-08-2005) 
Col. 331 

Danger from Parechu Lake 
(Deb. 19, Vol. XlI,22-08-200S) 
Col. 199-200 

Defence ties with China 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 143-44 

Development of New Drugs by Indian and 
Chinese Companies 
(Deb. 19, Vol. XlI,22-08-2005) 
Col. 251 

Dumping of Chinese Goods in India 
(Deb. 7, Vol. XI, 02-01-20(5) 
0>1.50-51 

Impact of Chinese Currency 
(Deb. 16, ~I. XII. 16-08-20(5) 
Col. 171-72 

Import of Spurious SUitings 
(Deb. 2, Vol. Xl, 26-07-2005) 
Col. 519 

Indo-China Customs 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 97-98 

Indo-China Trade 
(Deb. 7, Vol. XI, 02-01-2005) 
0>1.236-37 
(Deb. 12, Vol. XII, 09-08-2005) 
CoI.l~9 

(Deb. 20, \01. XII, 23-01-2005) 
Col. 294 

Indo-Sino Collaboration for Devclopiq 
Druls 
~.'.\OI.~03-01-2005) 
Coi.44S 

Industrial Capital Investment 
(Deb. 7. Vol. XI, 02-08-2cX)S) 
Col. 136-37 

Pharmexcil Export Promotion Council 
(Deb. 7, Vol. XI. 02-08-2(05) 
Col. 225 

Re·-opening ofStilwel Road 
(Deb. 3, Vol. XI. 27-07-20(5) 
0>1.101-02 

Sale of Chinese Clothing Items 
(Deb. 5. Vol. XI. 29-07-2(05) 
0>1.151-;3 

Signing ofMoU with China 
(Deb. 3, Vol. XI, 27-07-2(05) 
Col. 547-48 

Status of Indo Trade with other Countries 
(Deb. 20. Vol. XII. 23-08-2(05) 
Col. 136-37 

Terrorist Links with China 
(Deb. 12, Vol. XII. 09-08-2005) 
Col. 319-20 

Trade with China 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 377 

Transit Corridor between India and China 
(Deb. 8, Vol. XI, 03-08-2005) 
0>1.413-14 

Circus 

Protection to Animals in Circus Shows 
(Deb. I, VOI.)O,25-07-200S) 
Col. 209-1 1 

Cltlzell', Charten 
CbIrter Mark Sc:heme 

(M. 3, .... XI, 27-07-2005) 
Col. 201 

Cl ..... hl' 

Citizonship Ordinance 
(Deb. 12, Vol. XII,09-08-2005) 
Col. 369-71 
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Citizenship to Refugees 
(Deb. 12, \bl. XII. ~8-200S) 
CoL415-16 

National Register of Citizen in Assam 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 145 

Civic Amenttln 

Development of Ci,:,ic Infrastructure 
(Deb. 16,Vol. XII, 16-08-2005) 
Col. 194-97 

- Grant-in-Aid for Providing Basic/Civic 
Amenities 
(Deb. 16, Vol. XII, 16-08-200S) 
Col. 133-34 

Need to allocate funds for providing civic 
amenities at Vitthal Rakumai Temple, 
Pandharpur, Maharashtra (MUR 377) 
(Deb. 9, Vol. XI, 04-08-2005) 
CoJ.370-71 

Need to provide basic amenities in 
Sultanganj Bihar and developing it as 
a place of religious and historical 
importance (MUR 377) 
(Deb. 23, Vol. XIll, 29-08-2(05) 
Col. 54-55 

Problem of Basic Necessities 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 3 19-20 

Renovation of Toilets at Railway Stations 
{Deb. 22, Vol. XIII,25-08-2005) 
Col. 250 

Villages selected under "Provision of 
Urban Amenities in Rural Areas 
(Deb. 10, Vol. Xl, 05-08-2005) 
Col.6U9 

Civil Aviation 

Aircraft Engineering Centres 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 200 

Amendtflent to Aireraft Rules, 1937 
(Deb. 14, \bl. Xll,11'()8-200S) 
Col. 266 

Aviation Traffic 
(Deb. 18. Vol. XII. 11.()8-200S) 
Col. 283-84 

Concessional Tickets on Compwionate 
Grounds 
(Deb. 4, VoL XI, 28-07-2005) 
Col. 32S-26 

Expenditure of Aviation Industry 
(Deb. 9, Vol. XI, 04-08-2005) 
CoI.1I1 

FDI in Civil Aviation Sector 
(Deb. 14, Vol. XII, 1I-08-200s) 
Col. 67-68 

Growth in Passenger Traffic of IA and AI 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 297-98 

Investment by PIOslNRIs in Aviation 
Seeter 
(Deb. 22. Vol. XIll, 25-08-2005) 
Col. 139 

Kaushik Committee on Helicopter 
Operations 
(Deb. 22, Vol. XIU,25-08-2005) 
Col. 203 

New Civil Aviation Policy 
(Deb. 22, Vol. XIU. 2S-08-200S) 
CoL 265 

Passenger and Cargo Traffic at Airports 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 12-21 

Safety Measuro on Air j I all"" 
Movements 
(Deb. 14, Vol. xu, 1I-08-2OOS) 
Col. 67 

Setting up of Aviation University 
(Det'I. 22, Vol. X1U, 25-08-2005) 
Col. 181-89 
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Shortage of Pilots 
(Deb. 9, \4>1. Xl, 04-01-2005) 
Col. 40-41 

CMISen ..... 

Postina of Senior AdministrativeIPolice 
Oftic:er 
(Deb. I, \4>1. XI! 03.()1.2005) 
Col. 330 

Criteria for Appearina in Civil Services 
Examination 
(Deb. 21, Vol. xm,24-08-2005) 
Col. 282-83 

Civil Suppliel Corpontlon ofKerall 

Rice Procurement from Civil Supplies 
Corporation ofKerala 
(Deb. 6, \4>1. Xl,01-08-2005) 
Col. 279-10 

c.operuIft Sector 

Loans for Apo Processina Projects of 
. Cooperative Sector 
(Deb. II, \4>1. XII, 01-08-20(5) 
CoL97~105 

NABARD Guidelines for Co-operative 
Societies 
(Deb. IS, VoL XII, 12-01-2005) 
CoL 127 

SOeietics ofEWS 
Q>eb. 12, Vol. XII, 09-01-2005) 
Col. 386 

Coac .... Cnt .. 
FlIDCtionini of COlChina Centres 

(Deb. 2, VoL XI, 26-07-20(5) 
Col. 4'1-" 

ColI 
Accident in Saunda Coal MiRe 

(Deb. 3, VoL XI. 27.qJ-2(05) 
CoI.44S-47 

Alleaed Irregularities in Marketing of Coal 
(Deb. 21, \4>1. XlII, 24-08-2005) 
Col. 193-94 

Allocation of Coal Blocks 
(Deb. 21, Vol. XlII, 24-08-2005) 
Co1.3~ 

Applications for Coal Block Allotment 
(Deb.2I, Vol. XIII,24-08-2005) 
Col. 170 

Ash Content in Coal 
(Deb. S, Vol. XI, 03-OS-200S) 
CoI.43l-:4O 

Closure of Coal Projects 
(Deb. 21, Vol. XIII, 24-0S-2005) 
Col. 221 

Coal Bed Methane 
(Deb. 14, Vol. XII, II-OS-2005) 
Col. 207-10 

Coal Depots 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 171-72 

Coal Linkage for Captive Use 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 282 

Coal Linkage for Sponge Iron Units 
(Deb. 3, Vol. XI, 27-07-2(05) 
Col. 491-92 

Coal Linkage to MIs. Sterlite Industries 
(Deb.2I, VQI. XIII, 24-08-2005) 
Col. 276-77 

Coal Production ofMCL 
(Deb. 17, Vol. Xli, 17-08-2005) 
CoI.281-82/ 

Coal Quota for Rajuthan Power Plants 
(Deb. 13, \4>1. XII, 1().()8-200S) 
·CoI.167-61 

Coal Rejected by Wuheriel 
(Deb. 21, Vol. XIU, 24-08-200S) 
Col. IS. 
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Coal Requirement of Orissa 
(Deb. 3, Vol. XI, 27"()7-200S) 
Col. 223-24 

Coal Reserves 
(Deb. 17, Vol. XII, 17..()S-200S) 
Col. 148 

Coal Reserves and its Demand 
(Deb. 8, Vol. XI,03-08-2(05) 
Col. 7f}-72 

Coal Shortage 
(Deb. 10, Vol. XI. 05-08-2(05) 
Col. 338-39 

Community Development Programme of 
Rajhara Coal Field 
(Deb. 21, Vol. XIII. 24-08-2(05) 
Col. 87-89 

Conversion of Coal into Oil 
(Deb. 17. Vol. XII, 17-O8-2~5) 
Col. 277 

Deaths in Coal Mines 
(Deb. 8, Vol. XI,03-08-2(05) 
CoI.3~ 

Decontrol of Prices of Coal 
(Deb. 13, Vol. XII, 10-08-200S) 
Col. 468 

Delay in Disposal of Pending Cases by 
WCL 
(Deb. 21, Vol. XlII,24-08-2(05) 
Col. 337-39 

Difference in Coal Price 
(Deb. 17, Vol. XII, 17..()8-200S) 
Co1.321~22 

Discovery of Coal Reserves 
(Deb.l3, VoL Xll,10-08-20(5) 
Col. 324--27 

Disinvestment of Public Sector Coal 
Companies 
(Deb. 3, Vol. XI, 27"()7.200S) 
Col. 237 

E-Auction ofCoaJ 
(Deb. 3, \bl. XI,27'()7.200S) 
CoI.213·IS 
(Deb. 13, Vol. XII, 10-08-20(5) 
Col.5~8 

(Deb. 8, Vol. XI, 01-08-2005) 
Col. 301-02 

Excise Duty on Coal 
(Deb. 17,VoI.XII, 17"()8-200S) 
Col. 159-60 

Export ofCoaJ 
(Deb. 3, Vol. X1,27"()7-200s) 
Col. 519-20 

FDI in Captive Coal Mining Sector 
(Deb. 8, Vol. XI,03-08-2005) 
Col. 468-69 

Fire at Jharia Coal Mine 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 41-42 

Gasification of Lignite Reserves 
(Deb. 4, Vol. XI, 28-07-200S) 
Col. 282-83 

Geological Survey by Coal Mines 
(Deb. 17, Vol. XII. 17-08-200S) 
CoI.B4 

Global Tenders for Coal Mining 
(Deb. 17, Vol. XII, 17-O~-200S) 
Col. 110 

Implementation of National Relocation 
and Rehabilitation Policy 
(Deb. 13. Vol. Xll,IO-OI·200S) 
Col. 456-64 

Import of Coal for Power Projeca 
(Deb. S. Vol. XI, 29-07.20(5) 
CoI.2()().()1 

Induction of Clean Coal Technology 
(Deb. 17. VoL xu, 17-08-2005) 
CoI.~1 
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Lipke Reserves 
(Deb. I, 'WL XI, 03-08-2005) 
Col. 323 

National Polio), on Smuggling and 
pilferage ofCoal 
(Deb. 3, \01. XI, 27-07-2005) 
Col. J IS:'" 

Need to send a Central1eam to check Illegal 
mining of coal in Chatra Parliamentary 
Constituency, Bihar and also reopen 
closed mines in the region (MUR 377) 
(Deb. 9, 'WI. XI,04-08-20(5) 
Co1.361 

Open Tender System for allocation of Coal 
Blocks 
(Deb. 13, \bL Xu, 10-08-200S) 
Col. 31344 

Opencast Expansion Projects ofSECL 
(Deb. 3, 'WI. XI, 27-07-200S) 
CoJ.99 

OverloadinglUnderloading of Goods by 
Coal Companies 
(Deb. 17, 'WI. XII, 17-08-2005) 
Col. 147 

Participation of Private Companies in Coal 
Mining 
(Deb. 17, 'WI. XlI, 17-08-200S) 
Col. 149-S0 

Payment of Dues to WCL 
. (Deb. 3, 'WI. XI, 27-07-200S) 
Col. 103-04 

Performance of Murpur Coal Mine of 
western Coal Fields Limited 
(Deb. 13, \VJ. XlI, 10-08-200S) 
CoLlI6-J1 

PUferIp of Coal 
(Deb. I, \VJ. XI, 03-08-2005) 
Col. 4-16 

)t..ma1 of.Jblnjra Coal Projeet 
@lb. 21, \bI. Xm.-t4-08-20(5) 
Col 111-82 

Power Supply to Coal Mines 
(Deb. 8, 'WI. XI, 03-08-2005) 
CoJ.441 

Prices of Different Grades of Coal 
(Deb. 3, ~l. XI, 27-07-2005) 
Col. 470-11 

Prices ofimported Coal . 
(Deb. 3, \OJ. XI, 21-07-200S) 
Col. 236 

Production of Coal 
(Deb. 17, Vol. XIL 17-08-200S) 
Col. 48-50 

Production of Thermal Coal 
(Deb. 3, Vol. XI, 27-07-200S) 
Co1.361~2 

Quantity/Cost of Coal Imported by SAfL 
(Deb. 6, \01. XI, 01-08-2005) 
CoI.3S.8-60 

Reforms in Coal Sector 
(Deb.)., Vol. XI,27-07-200S) 
Col. 521-22 

Regulatory Commission for Coal 
(Deb. 17, \01. XII, 17-08-200S) 
Col. 121-22 

Rehabilitation of Residents of Co a! Mining 
Areas 
(Deb. 8, \01. XI, 03-08-200S) 
Col. 326-27 

Retrenchment by Coal Companies 
(Deb. 21, \OJ. XlU,24-08-200S) 
Col. 44-46 

Setting up of Lignite based Power Plant 
byNLC 
(Deb. 21, \OJ. XlO, 24-08-200S) 
Col. 142 

Setting up of New Coal Companies 
(Deb. 11, \01. XII, 17-08-200S) 
CoI.22S 

Short Supply of Coal to Power Projects 
(Deb. 5, \01. Xl, 29-07-200S) 

.",\ Col. 69-71 
I 
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Situation arising out of recurring accidents 
in Coal Mines in the country, 
particularly the accidents at Saunda 
Colliery under the Central Coal Fields 
Limited (CCL) resulting in death of 
fourteen Coal Workers and steps taken 
by the Government in regard thereto 
(CA) 
(Deb. 23, Vol. XIII, 29-08-2005) 
Col. 22-32 

Storage of Coal for Power Plants 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 38-39 

Strike by Coal Workers 
(Deb. 17. Vol. XII. 17-08-2005) 
CoI.3II-12 

Supply of Coal to Badarpur Power Plant 
(Deb. t 7. Vol. XII, 17-08-2005) 
CoI.I64-6S 

Supply of Coal to Neyveli Lignite 
Corporation 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 198 

Supply of Coal to Thermal Power Plants 
(Deb. IS, Vol. XII,12-08-2005) 
Col. 29-35 

Technological Upgradation of Coal 
Mining 
(Deb. 8, Vol. XI, 03-08-2005) 
Co1.418-19 

Use of Old Machines for Coal Mining 
(Deb. 3, Vol. XI,27-07-200S) 
CoI.SI6-17 

Wage Agreement 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 217 

CaelBoards 
Allocation of Coal Mines to Slate Coal 

Boards 
(Deb. 21, Vol. XIU,24-08-200S) 
ColS3-S4 

Coal Compan_ 

OverJoadinglUnderloading of Goods by 
Coal Companies 
(Deb. 17, Vol. XII, 17..oB-200S) 
Col. 147 

Panel on Restructuring orCoal Companies 
(Deb. 3, Vol. XI, 27-07-200S) 
Col. 403 

Retrenchment by Coal Companies 
(Deb. 21, Vol. XIU, 24-08-2005) 
Col. 44-46 

Setting up of New Coal Companies 
(Deb. 17, Vol. XII, 17-08-2005) 
COI.22S 

Coal India Umited 

Agreement by Steel Exchange India Ltd. 
(Deb. 19. Vol. XII, 22-08-200S) 
Col. 436 

Coal Linkage for Captive Power Plants 
(Deb. 3, Vol. XI,27-07-200S) 
CoI.444-4S 

Coal Mining in Meghalaya 
(Deb. 21, Vol. Xm,24-08-2005) 
Col. 241-42 

CompletedlPending Projects ofCIL 
(Deb. 21, Vol. XIU, 24-08-2005) 
Col. 188 

Decontrol of Prices of Coal 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 468 

Discovery of Coal Reserves 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 324-27 

Employment to Land Oustees 
(Deb. 8, VoJ. XI, 03-08-2005) 
CoJ.467-68 

Geological Survey by Coal Mines 
(Deb. 17. Vol. XII, 17-08-2005) 
CoJ.84 

LOsses of Coal India Limited 
(Deb. 8, Vol. XI,03-08-200S) 
Col. 183-84 
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Need to cxntuct a CBI inquiry into alleged 
irregularities in Coal India Ltd. 
(MUR377) 
(Deb. 16, \bl. XU, 16-08-2(05) 
Col 425 

Need to continue the policy of providing 
employment to the PeoPle whose land 
has boen acquired by Coal India 
Limited in Jbar1dIand (MUR 377) 
(Deb. 7, \bl. XI, 02~8-2005) 
Col411-12 

Non-Deposition of GPF and Pension 
Contribution 
(Deb. 17,\t)I.XII, 17~8-2005) 
Col 286-87 

Outsourcing Policy ofCIL 
(Deb. 21, \\>1. XlIl, 24~1-2005) 
Col. 354--S6 

Revamping and Restructuring of 
Subsidiaries ofCIL 
(Deb. I, \t)L XI,03-01-2005) 
Col. 454 

Vacant Posts in CIL 
(Deb. 17, \\>1. XII, 17-08-2(05) 
Col. 221-24 

Wage Agreement 
(Deb. 17, \bUrn, 17-01-2(05) 
Col. 217 

Wage Revision of Coal Sector Employees 
(Deb. 8, \t)1. XI, 03-08-2005) 
Col. 184-85 

CoalWorken 

Situation arising out of recurring accidents 
in Coal Mines in the country, 
particularly the accidents at Saunda 
Colliery under the Central Coal Fields 
Limited (CCL) resulting in death of 
fourteen Coal Workers and steps taken 
by the Government in regard thereto 
(CA) 
(Deb. 23, \OJ. xm. 29-0S-200S) 
Col. 22-32 

Strike by Coal Workers 
(Deb. 17, \\>1. XII, ) 7-08-2(05) 
CoI.3II-12 

Coastal A."., 
AIDS Children in Coastal Areas 

(Deb. 17, \\>1. XII, 17-OS-200S) 
Col. 73-75 

Cruise Terminals in Coastal Areas 
(Deb. 3, Vol. XI,27-07-200S) 
Col. 202-03 

Development of Coastal Area 
(Deb. 15, Vol. XII, 12-08-2(05) 
CoI.IS},174-75 

Development of Forest and Coastal Areas 
(Deb. 6, Vol. XI, 0 }-O8-2005) 
Col. 7-S 

Need to clear pending proposals of the 
Government of Kamataka regarding 
management ofbio-diversity in coastal 
districts ofKarnataka (MUR 377) 
(Deb. 7, Vol. XI, 02~8-2005) 
CoJ.401 

Need to clear the proposal of the 
Government of Gujarat for providing 
adequate security to coastal areas of 
the State (MUR 377) 
(Deb. 7, Vol. XI, 02..()8-2005) 
Col. 404 

Problems of Coconut Farmers 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 35-37 

Sea Water in villages 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 360-6J 

WC:U1ling System on coastal areas 
(Deb. 10, Vol. XI, 05..()8-2005) 
Col.. I 49-S0 

Coins 
Minting of Coins 

(Deb. IS, Vol. XII, 12-OS-2005) 
CoI.lSl-S2 
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Colr 
Export ofCoir Products 

(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 151-59 

Mill Gate Price Scheme 
(Deb. 12, ~1. XII, 09-01-2(05) 
Col. 124-15 

Project Proposal for Eco-friendly Coir 
Retting 
(Deb. II, Vol. XII, 01-08-2005) 
Col. 448-49 . 

RevivalofTraditionallnduatries 
(Deb. 12, Vol. Xli, 09-01-2005) 
Co1.217-18 

ColrBoard 
Closure ofCoir Board 

(Deb. 20, Vol. XII, 23-08-2005) 
Col. 168-69 

Cold Storalel 
Cold Storage and FP Units 

(Deb. 6, Vol. Xl, 01-08-2005) 
Col. 206-08 

Cold Storage Centres 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 130-31 

Storage Capacity for Food Products 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 147 

Collele. 
Intake in Pharmacist Courses 

(Deb. 12, Vol. XII, 09-08-2005) 
CoI.411 

Internet Connection in SchoolS/Colleges 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 138-39 

Need to ban donations being charged by 
professional self managed colleges 
from poorer sections of the society in 
Tamil Nadu (MUR 377) 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 327-28 

Opening of New Degree Colleges 
(Deb. 12, Vol: XlI,09-08-2005) 
Col. 161 

Ragging in Colleges 
(Deb. 12, ~1. XlI, 09-01-2(05) 
Col. 60-61 

Raising Level of Sports 
(Deb. 21, ~I. XIII, 24-08-2(05) 
CoI.I~2 

Setting up of Medical Colleges 
(Deb. 21, Vol. XlU,24-01-2(05) 
CoI.311-12 

Shifting of National Fire Brigade College 
Nagpur 
(Deb. 2, Vol. XI,26-07-2005) 
Col. 139 

Vacant Posts of Teaching and Non-
Teaching Staff in Technical Colleges 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. ISS 

Command Area Developmeat Proanmme 
Evaluation ofCADP 

(Deb. 6, Vol. Xl, 01-08-2005) 
CoI.IS5-70 

Training to Farmers under CADP 
(Deb. 6; Vol. XI, 01-08-2005) 
Col. 451 

Commemorative Slamp 
Need to release commemorative stamp on 

the birth centenary of Dr. Soundram, a 
freedom fighter, falUng Qn 18th August, 
2005 (MUR377) 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 477-78 

Release of Commemorative Stamp 
(Deb. 17, Vol. XII,17-08-2005) 
Col. 184 

Withdrawal ofCommelROl'I\tive Stamp 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 133-35 

Committee 
Agricultural and processed Food 

Products Export Development 
Authority (APEDA) -Elections 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 298 
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Approval 'of Recommendations in the 
Second Report of Railways 
Convention Committee and Railways 
(Amendment) Bill, 2005 (Consid. &: 
Pau) 
(Deb. 24, \bl. xm, 3()'()8-200S) 
CoL66-86 

Committee of Privileaes-First Report-
Motion-.... dopt.d 
(Dd,. 23, \bl. xm, 29-01-200S) 
Col 33 

Committee on Absence of Members from 
the Sitting of the House-Fourth 
Report-Pruented 
(Deb. 20, \bl. xn. 23-08-2(05) 
CoUll 

Committee on Absence of Members from 
the Sittings of the House-Minutes-
Laid 
(Deb. 24, \\>1. XID;3()'()8-2005) 
Col 2 

Committee on Coal and Steel-
Statements-Laid 
(Deb. 22, \\>1. xm, 25-OS-2005) 
Col. 350-5 1 

Committee on Empowerment of Women-
Second Report-Presented 
(Deb. 3, \bl. XI,27-07-20(5) 
CoL"} 

Conuniaee on Empowea lIIent of Women-
Statement-Laid 
(Deb. S, \bl XI, 29-07-200S) 
CoL 427-21 

Committee on Empowenuentof Women-
Third Report-Praentet/ 
(Deb. 14, \bLXIl, l1-O8-~) 
CoI.296-97 

Committee on GovemmentAulll'lnC.--
Third Report-Presented 
(Deb. 9, \bL XI, 04-08-20(5) 
CoL 31'3 

Committee on Offices of Profit-Motion 
{E1oction) 
(Deb. 23, \bI. xm. 29-08-200S) 
CoL 2 

Committee on p-ersonnel, Public 
Grievances, Law and Justice-Eighth 
Report-laid 
(Deb. 2, \bl. XI, 2~7-200S) 
Col. S96-S98 

Committee on Petitions-Seventh and 
Eighth Report-Presented 
(Deb. 5, \bl. XI, 29-07-2005) 
Col. 427 

Committee on Private Member's Bills and 
Resolutions-Minutes-Lald 
(Deb. 22, \\>rxIn, 25-OS-2005) 
Col. 350 

Committee on Private Member's Bills and 
Resolutions-Thirtoenth Report-
Presented 
(Deb. 21, \\>1. XIU, 24-08-2005) 
Col. 398 

Committee on Private Members Bills and 
Resolutions-Eleventh Report-
Presented 
(Deb. 3, \bl. XI, 27-07-200S) 
Col. 568 

Committee on Private Members' Bills and 
Resolutions-13th Report-
Presented' 
(Deb. 22, \\:>1. xm. 2S-08-2005) 
Col. 502 

Committee on Privileges-First Report-
Laid 
(Deb. 22, \\>1. XIII,2S-O.-200S) 
Col. 3S0 

Committee on Public Accounts-
Fourteenth and Fifteenth Reports-
Presented . 
(Deb. 8, \bl. XI, 03-08-200S) 
CoI.S04 

Committee on Public Accounts-
Statements-Laid 
(Deb. 21, \bl. xm,24-08-200S) 
Col. 398-99 

Committee on Public Undertakings-
Eighth Report-Pru,nt.d 
(Deb.22,~.xm,2S-O"200S) 
COl.3SO 
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Committee on Public Undertakings-
Elections 
(Deb. 21, \\>1. XIll,24-08-2005) 
Col. 407 

Committee on Public Undertakings-Sixth 
and Sev~nth Report&-Presented 
(Deb. 19, \\>1. XII, 22-08-2005) 
Col. 449 

Committee on Welfare of Scheduled 
Castes and Scheduled Tribes-Fifth 
and Sixth Report&-Pt:esented 
(Deb. 21, \hI. XIn, 2~8-200~) 
Col. 399-400 

Committee on Welfare of Scheduled 
Castes and Scheduled Tribes-
Statements-Laid 
(Deb. 17, \bl. XII, 17-01-2(05) 
Col. 439-40 

Constitution (Amendment) Bill, 2005 
(Amendment of the Eighth Schedule) 
by Sh,(lC.K. Chandrappan-Int. 
(Deb. 22, \\>1. XIll,25-01-2(05) 
Col. 558 

Ele~endt Report of Committee on Private 
Members' Bills and Resolutions by 
Madhusudan Reddy-p,.esented 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 449-S0 

General Council of Indian School of 
Mines, Dhanbad-Elections 
(Deb. 14, \\>1. XII, 11-08-2005) 
Col. 299 

Joint Committee on Offices of Profit-
Motion 
(Deb. 8, \bI. XI, 03-O8-200~) 
COl.S05 

Public Accounts Committee-
Seventeenth Report~ruented 
(Deb. 15, \\>1. XII, 12-01-2005) 
CoI.l03 

Public Accounts Committee-Sixteenth 
Rcport-Pf'Uented 
(Deb: Il, VoL XII, 10-08-2005) 
Col. 863 

Railway Convention Committee-Third 
Report-Presented 
(Deb. 15, \\>UClI,12-08-2005) 
Col. 303 

Reservation of SCsiSTs in Scientific and 
Technical Posts 
(Deb. 17 • .Yo1. XII, 17-08-2005) 
Col. 167 

Standing Committee on Agriculture-
Statement regarding Sixth Action 
Taken Report-Pmented 
(Deb. 19, \hI. XII, 22-08-2(05) 
Col. 450 

Standing Committee ~n Commerce-
Seventy-second and Seventy-third 
Report&-Pruented 
(Deb. I, Vol. XI, 03-O8-200~) 
Col. 505 

Standing Committee on Defence-
Statements-Laid 
(Deb. 21, Vol. xm, 24-08:.2005) 
Col. 400 

Standing Committee on Energy-Eighth 
and Ninth Reports-Pruented 
(Deb. 22, \\>1. XIll, 25-01-2005) 
COl.3S1 

Standing Committee on Energy-Seventh 
Report-'Presented 
(Deb. II, Vol. XII. 18-08-2005) 
Col. 306 

Standing Committee on External Affairs-
Statement-Laid 
(Deb. 24, Vol. xm, 30-08-200~) 
Col. 2 

Standing Committee on Finance-
Twenty-third and Twenty-fourth 
Reports--p,.esented 
(Deb. 23, Vol. XID,29-08-2005) 
Col. 4 

Standing Committee on Finance-
Twenty-second Report-Presented 
(Deb. 9, \hL XI, 04-08-2005) 
CoL 323 
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Standing Conunittce on Finance--Twenty 
First Report,-Presented 
(Deb. 2, \t)L XI, 26.07-2005) 
Col. 595-96 

Standing Committee on Health and Family 
Welfar~ Tenth and Eleventh Reports 
&: Evidenc~Laid 
(Deb. S, \t)1. Xl, 29~7-200S) 
Col. 428 

Stand ina Committee on Home Affairs-
One Hundred Fifteenth and One 
Hundred Sixteenth Reports-Laid 
(Deb. 22, \bl. XIII, 2S~8-200S) 
Col.3S1-S2 

Standing Committee on Home Affairs-
One Hundred and Fourteenth 
Report-Presented 
(Deb. 3, \bl. XI. 27~7-2005) 
Col.S7l 

Standing Committee on Human Resource 
Development-One Hundred Sixty-
fifth Report-Presented 
(Deb. 18, \bl. XII, 18~8-200S) 
Col. 307 

Standing Committee on Human Resource 
Development-One Hundred Sixty-
Sixth Report-Laid 
(Deb. 21, \bl. Xln, 2~1-200S) 
CoI.40l 

Standing Committee on Human Resource 
Development-One Hundred Sixty-
fourth Report-Presented 
(Deb. 3, \bl. Xl,27~7-200S) 
Col. 571 

Standing Committee on Industry-One 
Hundred Seventy-sixth Report-Laid 
(Deb. 9, \bl. Xl. 04-08-2005) 
Col. 324 

Standing Committee on Labour--
Statements-Regarding Action Taken 
Report-Laid 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 306-07 

Standing Committee on Penonnel, PubUc 
Grievances, Law and J~ice (i) Niath 
to Eleventh R~ports-Laid 

(ii) Evidences 
(Deb. 9, \bl. XI, 04~'-200S) 
Col. 324-2S 

Standing Committee on Personne~ Public 
Grievances, Law and Justico-Twelfth 
Report &: Evidenco-Lald 
(Deb. 23, \bL XID. 29~1-200S) 
Col. 4-5 

Standing Committee on Petroleum Iftd 
Natural Gas-Sixth and Seventh 
Reports-Presented 
(Deb. 9, \bl. XI, 04~8-200S) 
Col. 323-24 

Standing Committee on Petroleum and 
Natural Gas-Statement-Laid 
(Deb. 24, Vol. XIII,30-08-2(05) 
Col. 2 

Standing Committee on Railways-
Eleventh and Twelfth ReportS:=-
/!resented 
(Deb. I. \bl. XI, 03~8-200S) 
COI.S04 

Standing Committee on Railways-
Fourteenth Report-Presented 
(Deb. 24, \bl. XIU, 30-01-200S) 
Col. 3 

Standing Committee on Railways-
Thirteenth Report-Presented 
(Deb. 21. Vol. XIII, 24~1-200S) 
Co1.4~l 

Standing Committee on Rural 
Development-Thirteenth Report-
Presented 
(Deb. 3, \bl. XI, 27-07-2005) 
Col.S69 
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Standing Committee on Social Justice and 
Empowerment-Presented 
(Deb.3. \bl. XI. 27.{)7-200S) 
Col. 569 

Standing Committee on Transport, 
Tourism and Culture-Ninetieth 
Report-Presented 
(Deb. 20. Vol. XII.23'{)8-2005) 
Col.3ll 

Standing Committee on Transport. 
Tourism and Culture-Eighty-Ninth 
Report-Presented 

(Deb.3. \bl. Xl. 27-07-2005) 
Col. 572 

Standing Committee on Urban 
Development-Eighth to Tenth 
Reports-Presented 
(Deb. 7. Vol. XI,02'{)8-2005) 
Col. 357 

Study Tour Reports of the Committee on 
the Welfare of Scheduled Castes and 
Scheduled Tribes-Laid 
(Deb. 16. Vol. XII, 16-oS-200S) 
Col. 376-77 

Commodity Board 
Commodity Boards 

(Deb.16. Vol. XIl,I6-0S-2005) 
C01.2S-29 

Commonwealth Gamel 

Amount Earmarked for Commonwealth 
Games. 2010 
(Deb. I 3. Vol. XII. 10-08-2005) 
Col. 323 

Amount for Commonwealth Games 
(Deb. 17. Vol. XIL 17 -oS-200S) 
Col. ISS-56 

Demolition of Colonies 
(Deb. 7. Vol. XI, 02..{)S-2005) 
Col. SO 

Promotion of Sports activities in West 
Bengal University 
{Deb. 13, Vol. XIl, IO-OS-2005) 
Col. 147 

Review of Arrangements Relating to 
Commonwealth Games 
(Deb. 13. Vol. XII. 10.{)8-2005) 
Col. 633-36 

Communal Harmony 
Communal Harmony 

(Deb. 7, VoL XI. 02-08-2005) 
Col. 212-13 

Communll Riots 

Communal Riots 
(Deb. 2, Vol. XI, 26.{)7-200S) 
Col. 142-46 

Commume,ee..... 

Construction of Community CentresIBarat 
Ghar, 
(Deb. 2, 'tbL XI,l6-07-200S) 
Col. 464-465 

Community DIveIopment Prop'IImme 

Community Development Pro&JlUlU1le of 
Rajhara Coal Field 
(Deb. 21 .. Vol. XIII. 24..()8-2005) 
Col. 17-89 

Compaaia 

Closure ofPSUs and Private Comp.des 
(Deb. 15, Vol. XII,12'{)8-200S) 
Col. 109-10 

Defaulting Companies 
(Deb. IS, VoUOI,12.{)S-2005) 
Col. 88-89 

Direct Selling 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. 234 

Discontinuation of Discount 
(Deb. 4, Vol. XI,2S-07-2005) 
Col. 247-48 

Foreign Companies 
(Deb. IS, Vol. XII, 12"{)8-2005) 
Col. 121-23 

Foreign Companies in India 
(Deb. 5, Vol. XI. 29-07-2005) 
Co1.2S6--.-SS 
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Fraudulent Companies 
(Deb. S, Vol. XI, 29.()7-200S) 
Col. 167 

Irregularities in Reliance Group 
(Deb. S, Vol. XI, 29'()7-200S) 
Col. 383-84 

IT Default ofTop Companies 
(Deb. S, Vol. XI, 29.()7-200S) 
Col. 299 

Liquidation Process 
(Deb. S, Vol. XI, 29'()7-2005) 
CoI.217-11 

Modernisation Programme 
(Deb. 10, Vol. XI, OS.()8-200S) 
Col. 162-63 

Non Listed Companies 
(Deb. 10, Vol. XI,OS-OS-2005) 
Col. 282-83 

Overseas investment by Indian 
Companies 
(Deb. 10, Vol. XI,05-OS-2005) 
Col. 274-77 

Pending Case. of Registration of New 
Companies inA&N 
(Deb. IS, Vol. XII, 12-oS-2005) 
CoJ.229 

Performance of Private Companies in 
Telecom Sector 
(Deb. 17, Vol. XII,17-OS-200S) 
Col.307'()8 

Permission to Monsanto for Seed 
Production 
(Deb. 6, Vol. XI, 01-01-2005) 
CoI.2SS-S6 

Priority to Domestic Companies for 
Defence Purchases 
(Deb. 9, Vol. XI,04-08-200S) 
Col. 42-43 

Privlfte Telecom Companies in Rajasthan 
(Deb. 8, Vol. XI. 03-o8-200S) 
Col. 236-37 

Public Holding in Listed Companies 
(Deb. I S, Vol. XII, 12.()8-200S) 
Col. 229-30 

Purchase of Shares of Malaysian 
Company 
(Deb. 9, Vol.' XI, 04.()S-2005) 
CoI.S9-60 

Re-investment of Profit Earned by Foreign 
Banks/Companies 
(Deb. IS, Vol. XII, 12-OS-2005) 
Col. 35-39 

Residuary Non-Banking Companies 
(Deb. 10, Vol. XI, 05-08-200S) 
Col. 191-92 

Review of Iistingldelisting norms 
(Deb. 10, Vol. XI, 05-08-200S) 
Col. 127-29 

Sale of Equity of Jessop and Company 
(Deb. 10, Vol. XI. 05-OS-200S) 
Col.3l7-l8 

Share of Private Telecom Firms in Rural 
Areas 
(Deb. 8, Vol. XI, 03-OS-200S) 
Col. 47-S0 

Tata Iron and Steel Company Ltd. 
(Deb. 6, Vol. XI, 0 ).()8-200S) 
Col. 154-55 

Termination of Contracts (Deb. 21. Vol. XIII. 
24.()S-200S) Col. 48-5 I 

VAT Rebate to SEZ engaged companies 
(Deb. 10, Vol. xr, 05-08-200S) 
Col. 140 

Verification of Company Products 
(Deb. I. Vol. XI, 2S-07-2005) 
Col. 174 

Compensation 
Compensation for Land Acquisition 

(Deb. 7. Vol. XI,02'()S-2005) 
Col. 329-30 

Compensation of Gulf War Victims 
(Deb. 21, Vol. xm, 24-08-2005) 
Col. 239--42 

Complain .. 
Complaints against Custom Officers in 

Airports 
(Deb. 10, Vol. XI,05'()S-2005) 
Col. 339--41 
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Women Cell Complaints in Delhi Police 
Station 
(Deb. 7, Vol. XI. 02~8-20(5) 
CoI.202~3 

CompreheDlive Runl Health Service 
Telemedicine connectivity between 

AIIMS and CRHS 
(Deb. 13, Vol. XlI, 1~B-2005) 
Col. 508.()9 

Compreaed Natural Gu 

CNG Facilities 
(Deb. 9, Vol. XI,04-08-2005) 
Col. 105-06 

Development ofCNG Locomotives 
(Deb. 22, Vol. XIII, 2S~B·2(05) 
Col. 99-100 

Efkct ofCNG on Environment 
(Deb. II, \\>1. XII, 0~B-2005) 
C.ol. 452-53 

UseofCNG 
(Deb. 4, Vol. XI, 2B~7-2005) 
Col. 109-10 

Computer EdueadoD 

Computer Course in Engineering Colleges 
(Deb. 7, Vol. Xl, 02~B-2005) 
COI.2~S 

Computer Education in K Vs 
(Deb. 7, Vol. XI,02-OB-2005) 
Col.2B3 

Diploma Courses by NCPUL 
(Deb. 16, Vol. XII, 16-0S-2(05) 
Col. 286-355 

World Bank Support for Computer 
Education 
(Deb. 21, Vol. xm, 24-08-2005) 
Col. 329 

ComputerilldoD 

Computerisation and Networking of Post 
Offices 
(Deb. 17, Vol. XII,17-OB-2005) 
Col. 247-4S 

Computerisation in Postal Department 
(Deb. 17, Vol. XII. 17-OB-2005) 
Col. 196-97 

Computerisation of Akashwani Stations 
(Deb. 4, \\>1. XI, 2B-07-2005) 
Col. ISS 

Computerisation of Panchayats 
(Deb. 9, Vol. XI, O4-OS-2(05) 
CoI.IB5-86 

Computerisation of Post Offices in 
Kamataka 
(Deb. 3, Vol. Xl, 27-07-2(05) 
Col. 474-75 

Computerised Railway Reservation 
Facility at Amainer Railway Station 
(Deb. 14, Vol. XII, 11-08-2(05) 
Col. 179 

Computerised Reservation Centres 
(Deb. 22. \\>1. XIII, 25-OB-2005) 
Col. JOI~' 

EFC Gtants for computer training to 
Karnataka 
(Deb. 10, Vol. Xl, 05-OS-2005) 
Co1.1S9-91 

Installation of Latest Technology 
ComplJter Systems 
(Deb. 9, Vol. XI, O4-OB-2(05) 
Col. 39 

Need to open a computerized railway 
reservation counter at Rath in Hamirpur 
Parliamentary constituency, Uttar 
Pradesh and provide civic amenities at 
the nearby rai Iway stations (MUR 377) 
(Deb. S. Vol. XI, 03-OB-2005) 
Col. 544-45 

Nan-Incorporation of Changes in 
Computer Reservation System 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 75-76 

Compaten 

Computer Education 
(Deb. 21, Vol. xm, 24-08-2005) 
Col. 1 37-3B 
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Computer facility in Post Offices in Rural 
Areas 
(Deb. 3, Vol. XI, 27-07-2(05) 
Col. 67-68 

Computer Training Centres 
(Deb. 12. Vol. XII. 09-OS-200S) 
Col. 57-59 

Computer Training Centres for SC and 
OBC 
(Deb. 22. Vol. XIII. 2S-08-200S) 
Col. 117-20 

Computers Installed in BSNL, Uttar 
Pradesh (W) 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 367-68 

Computers Virus 
(Deb. 13. Vol. XII, 10-08-200S) 
Col. 7S 

CPWD Sewa on computersfI'elephones 
(Deb. 12. Vol. XII. 09-08·200S) 
Col. 226-27 

Developing National Keyboard in Hindi 
(Deb. 8. Vol. XI, 03-08-2(05) 
Co1.93~ 

Expon of Computer Software 
(Deb. 13, Vol. XII, 1Q.08-200S) 
Col. 45-46 

Funds for Computer Literacy 
(Deb. 12. Vol. XII. 09-08-2(05) 
Col. 61-64 

Introduction of Character Key Boards of 
Indian Languages 
(Deb. 21, Vol. XUI, 24-08-200S) 
Co!'51-S2 

Low Cost Laptops 
(Deb. I OJ Vol. XI,OS-08-200S) 
Col. 236-37 

Non-Utilisation of Computers in POlt 
Offices 
(Deb. 21, \\)1. xm, 24-08-2(05) 
Col. 177-71 . 

Procurement of Computers 
(Deb. 4, Vol. XI. 28-07-200S) 
Co1.315-16 

Condltionl Access System 

Conditional Access System 
(Deb. 4. Vol. XI, 28-07-2(05) 
Col. 161-62 

Confederation oflndlan Industry 

Recommendations ofCII on village roads 
(Deb. 10, Vol. XI,OS-08-2005) 
Col. 285-86 

Conferences 

Conferen~e of Distt. Collectors 
(Deb. 3, Vol. XI, 27-07-2(05) 
Col. 291-92 

Indian Labour Conference 
(Deb. 6. Vol. XI. 01-08-2005) 
Col. 390 

Labour Representatives in International 
Labour Conference 
(Deb. 6. Vol. XI, 01-08-2005) 
Col. 226-27 

Congo 

Deploying Peacekeepers in Congo 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 131·32 

Constitution 

Health in the Concurrent List 
(Deb. 17. Vol. XII, 17-08-2005) 
Col. 73 

Need to bring a Constitutional Amendment 
Bill to increase the number of seats of 
Lok Sabbaand State Legislatures 
(MUR377) 
(Deb. 7, Vol. XI, 02-08-200S) 
Col.404-0S 

Consumer 

Health Professionals under Consumer Law 
(Deb. 6, Vol. XI,0I-08-200S) 
Col. 450-5 1 
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Consumer Goods 

Ban on Import of Consumer Items 
(Deb. 12, Vol. XII.09~8-2005) 
Col. I 77-7S 

Import of Consumer Goods by STC 
(Deb. 12, Vol. XII. 09-08-2005) 
Col. 153 

Consumer Service Portal 

Consumer Service Portal 
(Deb. 13, Vol. XII, 10-08-2005) 
CoI.45 

Contnceptives 

Clinical Trials of Injectable Contraceptive 
(Deb. 21, Vol. XIII, 24~8-2005) 
Col. 119-21 

Condoms for Women 
(Deb. 3, Vol. XI, 27~7-2005) 
Col. 112 

DevelopmenJ OfNeem Contraceptive 
(Deb.lr.'vol. XII. 11-01-2005) 
Col. 71 

Neem based Contraceptive 
(Deb. 3, Vol. XI, 27~7-2005) 
Col. 491 

Contracts 

Contract Fanning System 
{Deb. I, Vol. Xl, 25~7-2005) 
Co1.2~2 

Sports Contracts with Prasar Sharali 
(Deb. 9, Vol. XI, 04~1-2005) 
Col. 197-98 

Tcnnination of Contracts 
(Deb. 21, Vol. Xm.24~1-200S) 
Col. 48-SI 

Cooperative Credit IIIIdtutiou 

Revitalisation of Cooperatives 
(Deb. 6, Vol. XI, 01 ~8-200S) 
COI.2S4-SS 

Cooperatives 

Audit of Credit Cooperatives 
(Deb. II, Vol. XII, 08~8-2005) 
Col. 166 

Copyright 

Copyright 
(Deb. 12, Vol. XII. 09-08-2005) 
Col. 110-11 

Coral 

Ban on coral based Medicines 
(Deb. 19, Vol. XII, 22~8-2005) 
Col. 92 

Corruption 
Alleged Cases of Corruption in Sports 

Authority of India 
(Deb. 3, Vol. XI. 27-07-2005) 
Col. 44 1-42 

Alleged Corruption in MCI 
(Deb. 8, Vol. XI, 03-08-200S) 
Col. 324 

Alleged Embezzlement/Scam in Post 
Offices 
(Deb. 17, Vol. XII, 17~-2005) 
Col. 273 

Alleged Increase in Corruption 
(Deb. 13, Vol. XII, 1~8-200S) 
Col. 327-28 

Anti Corruption Cell in PMO 
(Deb. 3, Yol. XI, 27~7-200S) 
Col. 229-JO 

Cases Registered by CBI 
(Deb. 13, Vol. XII, 1~i-200S) 
Col. 44748 

CBlRaids 
{Deb. 3, Vol. XI, 27-07-~OOS) 
Col. 336--57 

Charge Sheet against Police Ofticen 
(Deb. 7, Vol. XI, 02-01-2005) 
CoI.I444S 
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Corruption Cases in CBI 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 80 

Corruption Cases Pending with the Courts 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 31J9.1 0 

Corruption in Cement Corporation oflndla 
Ltd. 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 139 

Corruption in F.C.I. Depots 
(Deb. 6, Vol. XI, 0I-08-200S) 
Col. 323-24 

Corruption in Hospitals 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 44243 

Corruption in Oil PSUs 
(Deb. 22, Vol. XIII, 25-08-2005) 
CoI.3IO-11 

Corruption in PMGSY 
(Deb. S, Vol. XI, 29-07-200S) 
Col. 237-41 

Corruption in Railways 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 179-80 

Corruption in Schools 
(Deb. 7, Vol. XI,02-08-200S) 
Co1.211-12 

Criminal Procedure Code 
(Deb. 20, Vol. XII, 23-08-200S) 
Col. 165 

CVC for Changes in Law 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 471-72 

Embezzlement of Funds 
(Deb. 8, Vol. Xl. 03-08-200S) 
Col. 212-17 

Employees Caught Red-Handed by C81 
(Deb. 2 1, Vol. xm. 24-08-200S) 
Col. 68 

Encroachment and Corruption in 
Cantonments 
(Deb. 14, Vol. XII, 1I-08-200S) 
Col. I 56-S7 

Enquiry into alleged Pay-Otrs 
(Deb. 4, Vol. XI,28-07-2005) 
Co1.341-42 

Indian Corruption Study, 200S 
(Deb. 2, Vol. XI, 26-07-2005) 
Col.44S-46 

Involvement in IPS Officers in Corruption 
Cases 
(Deb. 13, Vol. XII, IO-08-200S) 
Col. 142-43 

Involvement of Officials in Corruption 
Activities 
(Deb. 9, Vol. XI,04-08-2005) 
Col. S2-S3 

IRS Officers Involved in Corruption 
(Deb. I S, Vol. XII, 12-08-200S) 
Col. 27S-76 

Punishment to Corrupt Officials 
(Deb. 21, Vol. XIII,24-08-200S) 
Col. 147-48 

Recruitment corruption in HAL 
{Deb. 4, Vol. XI, 28-07-2005) 
Col. 139-40 

Report on Corruption 
(Deb. 21, Vol. XIII, 2+08-2005) 
Col. 263-64 

Special Cell to Handle Corrupt Officials 
(Deb. 8, Vol. XI, 03-08-200S) 
Col. 237-38 

Vigilance Enquiry of 0 0 A Officers 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 558-S9 

Cottage Industries 
Development of Cottage Industry in 

Kamataka 
(Deb. 12, Vol. XII, 09-08-200S) 
Col. 77-78 
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Promotion of Cottage Industries 
(Deb. 16, \t>1. Xli, 1~8-200S) 
Col. 219--26 

Scheme for Promotion of Cottage 
Industries 
(Deb. 2, \t>1. XI, 26-07.200S) 
Col.563~ 

Setting up ofConase Industries by KVIC 
(Deb. 7, \t>1. XI, 02-08-2(05) 

. Col. 238--40 

cotton 
BT Cotton in Maharashtra 

(Deb. 19, Vol. xn, 22-08-200s) 
Col. 436-37 

Bt. Cotton Seeds 
(Deb. 19, Vol. XII,22-OS-200S) 
CoI.271-72 

Chamalkar Cotton in Kamataka 
(Deb. II. Vol. XU, OS-OS-2005) 
Col. 158--60 

Cotton Growers 
(Deb. 11. Vol. XII, 08-OS-2oo5) 
Co\. 421 

Cotton Prices 
(Deb. II, Vol. XII, OS-OS-2005) 
Col. 171-72 

Cotton Production 
(Deb. II, Vol. XII, 08-oS-2oo5) 
Col. 41-44 

Cultivation ofBT Cotton 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 158-61 

Demand and Supply of Cotton 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 125-26 

Export of Cotton 
(Deb. 5, Vol. XI, 29-07-200S) 
Col. 370-73 

Export Subsidy on Cotton 
(Deb. 12, Vol. Xli, 09-OS-2005) 
Col. 122-24 

Fixation of Minimum Support Price of 
Cotton 
(Deb. I, \t>1. Xl, 2S-07-200S) 
Co1.216-17 

Organic Cotton 
(Deb. 1 I, Vol. XII, OI-08-200S) 
Col. 351-S2 

Permission to Monsanto for Seed 
Production 
(Deb. 6, Vol. XI, OI-08-200S) 
Col. 255-56 

Procurement of Cotton 
(Deb. II, Vol. xn, OS-08-200S) 
Col. 487 

Produt·tion of Cotton 
(Deb. 5, Vol. XI, 29-07-2(05) 
Col. 231 

Productivity and Quality of Cotton 
(Deb. 11, Vol. XII, 08-08-20(5) 
Col.I~-73 

Remunerative Prices to Cotton Growers 
(Deb. 19, Vol. XII, 22-08-2(05) 
Col. 13-19 

Reviewing Permission for BT Cotton 
(Deb. 19, Vol. XlI, 22-08-2(05) 
Col.4341S 

Cotton CorponUon orlndia 

Procurement of Cotton 
(Deb. II. Vol. XU, 08-OS-200S) 
Col. 487 

Council for Advancement Bodoland 

Ceasefire Agreement 
(Deb. 2, Vol. XI, 26-01-200S) 
Col. 428 

CoucU for Advancement Casb Crops 

Cashew Board 
(Deb. JAJ, Vol1aI,22-08-200S) 
Col. 205-06 

Control of Disease of Arecanut in Kerala 
(Deb. 19, Vol. XII, 22-OS-2005) 
Co1.432-33 
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Revival of Traditional Industries 
(Deb. '12, Vol. XII, 09:08-2005) 

Col. 217-18 

Council for Advancement of Peoples 
Action and Rural Technology 

Funds for Projects under CAPART 
(Deb. 5, Vol. XI, 29-07-2005) 
CoI.30S . 

RestRicturing of CAP ART 
(Deb. 10, Vo\. Xl,05-08-2005) 
Col. 341-342 

Council for Scientific and Industrial 
Research 

Centre ofCSIR 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 307 

Funds ofCSIR 
(Deb. IS, Vo\. XII, 12-08-2(05) 
Col. 257 

LoanbyCSIR 
(Deb. 5, Vol. XI, 29-07-2(05) 
Col. 190-93 

Council 01 Indian School Certificate 
EumiDation 

C.I.S.C.E. 
(Deb. 16, Vol. XII~ 16-08-2005) 
Col. 249-50 

Courts 

Corruption Cases Pending with the Courts 
(Deb. 21, yol. XIII, 24-08-2005) -
CoI.309-IO 

Direction by Punjab and Haryana High 
Court 
(Deb. 7, Vol. X1,02-68-200S) 
Col. 186-87 

Facilities for handicapped 
(Deb. 14, Vol. Xn.ll-08-2(05) 
Col. 186 

FWlds for Construction of Court Buildings 
(Deb. t S. \\ll. XII. 12'()I-200S) 
COl. 81-83 

Funds for Modernisation of Courts 
(Deb. 5, Vol. XI. 29'()7-2005) 
Col. 396--98 

Need to clear the proposal of the 
Government of Tamil, Nadu for 
construction of court buildings in Erode 
district (MUR 377) 

(Deb. 4, Vol. XI, 28-07-2(05) 
Col. 433-34 

Need to take suitable measures for speedy 
disposal of pending cases in courts 
(MUR3n) -
(Deb. 17, Vol. XII, I7-OS-200S) 
Col. 484 

Pending Cases in Labour Courts 
(Deb. 6, Vol. XI. 01-08-2005) 
Co1.2-{) 

Pending Cases of Litigations 
(Deb. IS, Vol. XII. 12-OS-2(05) 
Col. 253 

Reported observation made by Chief 
Justice of India advising the 
Government to exercise self-restraint 
in criticising Supreme Court's 
Judgement (Sub.) 
(Deb. 21, Vol. XIIl, 24-08-2005) 
Col. 408-34 

Special Courts on Dalit Atrocities 
(Deb. 18, Vol. XII, 18-08-2005) 
Co1.211-15 

Supreme Court Judgement on Anganwadi 
and ICDS 
(Deb. 7, Vol. XI. 02-OS-200S) 
Co1.26~7 

Craftmen 
Technical Training and Financial 

Assistance to Craftmen 
(Deb. II. Vol. XII. 08'()8-200S~ 
Col. 168-69 

Cra •• 
Procurement of Cranes 

(Deb. 14. Vol. XII. 11'()8~200S) 
Col. 134-3S 
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Creches/Day Care Centre 
(Deb. 7. Vol. XI,02~8-2oo5, 
Col. 98-100 
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Credit Cards 

Credit Cards 
(Deb. 5. Vol. XI, 29~7-2(05) 
Co1.8S-86 

Multiple Credit Cards 
(Deb. 5. Vol. XI, 29-07-2005) 
Col. 243-44 

Need to expedite availability of crt.dit 
cards to the farmers through 
nationalized banks In Madhya Pradesh 
and Rajasthan 
(MUR377) 
(Deb. 16. Vol. XII, 16-08-2(05) 
Col. 428-2Q 

Need to streamline credit card operations 
of nationalised ~anks in the country 
(MUR377) 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 619 

Credit Guarantee Fund Scheme 

Credit Guarantee Fund Scheme 
(Deb. 7. Vol. Xl, 02-08-2005) 
Col. 268-69 . 

Credit Policy 
Credit Policy 

(Deb. 5, Vol. XI, 29-07-2005) 
Col. 389-90 

CredltRadq 
Credit Rating Agency 

(Deb. 10, 'hI. XI, OS-08-200s) 
CoI.ltO·lt 

~,.. 

Arcbaeologic:al itemI stolen &om National 
MUleum 
(Deb. I", \t)J. XII, 11-0 ... 20(5) 
Col. 272-71 

(Deb. 20, Vol. XII, 23~8-200S) 
Col. 96 

Cyber Crimes 
(Deb. 3, Vol. XI. 27-07-20(5) 
Col. 331-35 

Exchange oflnforrnation of Crime 
(Deb. 20, Vol. XII, 23-08-2(05) . 
Col. 17-18 

Fake Demand Drafts 
(Deb. IS, Vol. XII, 12-08-2(05) 
Col. 14-17 

Law Commission's Recommendations on 
Eve Teasing 
(Deb. J 5, Vol. XII, 12-08-2(05) 
Col. 286-87 

Molestation of Children 
(Deb: 7, Vol. XI,02-08-2005) 
Col. 297-98 

Need to consider the order making the 
manufacturing and selling of common 
salt a punishable offence 
(MUR377) 
(Deb. 8, Vol. XI, 03~200S) 
Col. 54546 

Security to Witnesses 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 14849 

Theft Cases at Airpons 
(Deb. 14, Vol. XII, 11-08-20(5) 
Col. 295 

Theft Cases in Railways 
(Deb. 9, Vol. XI, 04-08-200S) 
Col. 170-73 

Theft of Antiques 
(Deb. 9, \\11. XI. 04-01-20(5) 
CoI.~ 

Theft ofVebicIes 
(Deb. 16, 'ttl. XII, 16*2005) 
CoL 10-&1 
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CriIdIuI ...... unCodt 
Amendment in Criminal Procedure Code 

(Deb. 12, \bl. xu. O9-OS-2005) 
CoL 102-43 

Oim ..... ProaIdweCode. 1973 
(Deb. 5, \bL XI. 2N1-lOOS) 
Col. 125 

CIiadaall 

Training to Criminals 
(Deb. 7. \bL XI, 02-08-20(5) 
CoI.24s-46 

Cro .. 

Ban on ImpOrt of Cash Crops 
(Deb. 16, \bl. XII, 16-08-2005) 
Col. 365-66 

Crops Damage due to Unseasonal Rains 
(Deb. 19, Vol. XII, 22-08-2(05) 
Col. 283--87 

Crops under MSP 
(Deb. 6, Vol. XI, 01-08-2005) 
Co1.361~2 

lII-etfects oruse ofinsecticidesIPesticides 
(Deb. 21, VOl. XIn,24-08-2(05) 
Col. 105-06 

tropact of Delayed Monsoon 
(Deb. I, Vol. XI, 25-07-2(05) 
Col. 436-38 

Procurement of Crops 
(Deb. 6, Vol. XI, 01-08-2005) 
Co1.38~8 

Production of Cash Crops 
(Deb. 12, Vol. XII, 09-08-2(05) 
Col. 43-47 

CrudeOU 

Import ofCtude Oil 
(Deb. 14, YOI. xn, 11-08-2005) 
Col. 56-58 
(Deb. 4, VOl. Xl, 2~7·2005) 
Col. 206.()7 . 

Indo-US Co-operation in Oil and Natural 
Gas Sector 
(Deb. 14, Vol. XU, 11-08-2(05) 
Col. 136-37 

Losses to Oil PSUs 
(Deb. 14, Vol. XII, 11-08-2005) 
COl. 1-12 

Oil and Natural Gas Exploration North-
Eastern Region 
(Deb. 9, Vol. Xl, 04-08.2(05) 
Col. 141-42 

Operating Cost of Crude Oil 
(Deb. 9, VOl. Xl, 04-08-2005) 
Col. 180-84 

Production of Crude Oil 
(Deb. 22, Vol. XIII, 25-08.2(05) 
Col. 271-72 

Royalty on Crude Oil 
(Deb. 18, Vol. XII, 18-08·2005) 
Col. 130-32 

Supply of Oil to Army 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 46-54 

Cruise Terminals 

Cruise Terminals in Coastal Areas 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 202-03 

Culture 

Cultural Agreements with Countries 
(Deb. 9, Vol. XI,04-08-2(05) 
Col. 155-56 

Cultural Events' 
(Deb. 9, Vol. XI, 04-08-2(05) 
Col. 316-17 

Cultural Ties with Russia 
(Deb. 18, Vol. XII, 18-01-2005) 
Col. 91-97 

Effect of Advertisement ofSocio-Cultural 
Atmosphere 
(Deb. 9, Vol. Xl, 04-08-2005) 
Col. 207-08 
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Preservation and Promotion of Tribal 
Culture 
(Deb. 9, Vol. XI. 04-08-2005) 
Col. 228-30 

Promotion of Indian classical Music and 
Dance 
(Deb. 9, Vol. Xl. 04-08-2005) 
Col.3lO-I1 

Promotion ofTraditional Culture 
(Deb. 22, Vol. XIfI, 25-08-2005) 
Col. 300-01 

School of Drama and Training Centres 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 205-06 

Currency 

Chinese Currency 
(Deb. 10, Vol. Xl. 05-08-2005) 
Col. 331 

Circulation of Mutilated Currency Notes 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 131-33 

Currency Handling Machine 
(Deb. 10, Vol. XI,05-08-2005) 
Col. 93 

Impact of Chinese Currency 
(Deb. 16. Vol. XII, 16-08-2005) 
CoI.171-n 

Shortage of Currency Notes 
(Deb. I S, Vol. XII, 12-08-2005) 

. Col. 125-26 

Customs 

Budget Estimate-Customs 
(Deb. 15, Vol. XII, J'7'()S.2005) 
Col. 129 

Customs Clearan<:es 
(Deb. IS, Vol. xu. 12-08-2005) 
Col. 84 

Hiab Speed Motor Boats 
(Deb, IS, Vol. XII, 12-08-2005) 
Col. 265 

Indo·China Customs 
(Deb. 15, Vol. XII, 12-08-20(5) 
Col. 97-98 

Requests on Duty Drawback Scheme 
(Deb. 5, Vol. XI,29-0.7-2005) 
Col. 208-09 

Speedy clearance at Customs 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 355-S7 

Dairy Development 

Assistance to Modernise Dairy System 
in Kamataka 
(Deb. 1, Vol. XI, 25-07-2005) 
Col. 432-33 

Dairy Development in Uttaranchal 
(Deb. 1, Vol. XI, 25-07-200S) 
Col. 396-97 

Dairy Development Projects under snsy 
(Deb. 5, Vol. XI. 29-07·2005) 
Col. 178-86 

Dairy Industry 
(Deb. II, Vol. XII, 08-08-200S) 
CoI.46I~3 

Performance of Dairy Projects 
(Deb. II, Vol. xn, 08-08-2(05) 
Col. 37--40 

Revival of Dairies by NDDB 
(Deb. 6, Vol. XI. 01-08-2005) 
Col. 287-88 

Dairy Product. 

Tinned Milk 
(Deb, 8, Vol. XI,03-08-200S) 
CoL 440-41 

DamodarValleyCorpontioa 

Damodll Valley Corporation 
(Deb, 10, VoL XI, 05-Ol-200S) 
Col. 273 

SeUina up of power project by DVe 
(Deb, 10, VoL XI, OS..()I.200S) 
CoI.ISI-a) 
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ADandpur Barrage Project 
(Deb. 19, Vol. XII, 22-08-20(5) 
Col. 162-n 

a.ruction of Dam on B.l@Iha-Chhitoni-
RaiJ..Cum-RoadBridD 
(Deb. 19, Vol. XII. 22..oS-2005) 
Col. 212 

Coutruction of Dams (Deb. 11 ,Yd. XII, 
os.oa..200S)CoL 385419 
(Deb. 6, \bL Xl,OI-OS-2005) 
CoI:240-44 

Construc:tion ofPachnada Dam 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 407 

. Construction of Structures 
(Deb. 19, Vol. xn,22..o8-2005) 
Col. 235-36 

Dam and Bridges in Forest Area of 
Mabaruhtra 
(Deb. 6~ Vol. XI, 0) -08-200s) 
Col. 201..02 

DIm on Renuka River 
(Deb. 19, Vol. XII,22-08-2005) 
Col. 279-80 . 

Effect on Dams and Irrigation Projects due 
to Floods 
(Deb. ) 1, Vol. XU, 08..08-2005) 

. Col. 337-38 

Indo-Pak Meet on Wullar Barrage 
(Deb. 1, Vol. XI, 25-07-2005) 
Col. 508-10 

Need to take up the Subai'narekha Barrage 
Project of West Bengal under the 
C~ntrally sponsored Scheme for its 
early completion (MUR 377) 
(Deb. 20, VoL XlI, 23-08-2005) 
Col. 326-27 

RihandDarn 
(Deb. I, Vol. XI.2S~7-200S) 

')l. 404 

Storage Capacity of Reservoirs 
(Deb. 19, Vol. XII, 22-08.2(05) 
Col. 277 

Survey ofBhadra Darn 
(Deb. I ,Vol. Xl, 2S"()7-200S) 
Col. 151-53 

Dance &Drama 

School of Drama and Training Centres 
(Deb. 14, \bI. XU, 11-03-2005) 
Col. 205-06 

.oe-addictioa Centres. 

Setting up of De-addiction Centres 
(Deh. 9. Vol. XI, 04-08-2005) 
Col. 190 

DebitC.rds 

Debit Cards of Post Offices 
(Deb. 3, Vol. Xl, 27-07-20(5) 
Col. 556 

Debt Burdell 

Per Capital Debt Burden of the country 
(Deb. 10, Vol. Xl, 05-08-200S) 
Col. 284-8S 

Debt Recovery Triban ... 

Shortage of recovery officers in DRTs 
(Deb. 10, \obI. XI,05..o8-2oo5) 
Col. 121-22 

Deendayal Hatbkargha ProCsahan Voj ... 

Weavers under Deendayal Hathkargha 
Protsahan Yojana 
(Deb. 15, VoL XII, 12-08-2005) 
Col. 104 

Defence 

Aero Space Command 
(Deb. 22, \obI. XIlI, 25-08-2005) 
Col. 226 

Agreement on Ballistic Missile Tests 
between India and Pakistan . 
(Deb. 21, Vol. XlU, 24-0.8-200S) 
Col. 333 .. -35 . 
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Appointment on Compll!sionate Grounds 
(Deb. 18. Vol. XII, 18-08.2(05) 
Co1.16~ 

Cadre Review of Engineering a"d 
Administrative Services in MES 
(Deb. 22, Vol. XIII, 25-08.2(05) 
Col. 304 

Construction of Housing Units 
(Deb. 9, Vol. XI,04-08-2005) 
Col. 51-52 

Conversion of Defence Land into Revenue 
Land 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 273 

Death oflTBP Jawans 
(Deb. 16. Vol. XII, 16-08-2(05) 
Col. 113-14 

Defence Agreement with USA 
(Deb. 4, Vol. Xl, 28-07-2(05) 
Col. 33-42 

Defence Airports .. 
(Deb. 18, Vol. XII, 18-08-2(05) 
Col. 46-48 

Defence Cooperation with Sri Lanka 
(Deb. 9, Vol. Xl, 04-08-2005) 
Col. 285-86 . 

Defence Deals 
(Deb. 9, Vol. XI. 04-08-2(05) 
Col. 198-99 

Defence modernisation fund 
(Deb. 14, Vol. XII. 11-08-2005) 
Col. 184-185 

Deficiencies in MIG Variants 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 350-51 

Development of Arjun Tank 
(Deb. 4, Vol. Xl. 28-07-2005) 
Col. 188 

Development of Kaveri Engines 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 323·24 

Development ofNeem Contraceptive 
(Deb. 18, Vol. XII, 18-08-2(05) 
Col. 71 

Encroacbment ofOefence Land in Nagpur 
(Deb. 22, Vol. XlII,25-08-2005) 
Col. 178 

Encroachment on Defence Land 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 100 
(Deb. 14, Vol. XII, II-OS-200s) 
Col. 152-54 

Enquiry into alleged Pay-Off! 
(Deb. 4, Vol. Xl, 28-07-2(05) 
Col. 341-42 

• 

Implementation of Recommendations of 
Ajai Vikram Singh Committee 
(Deb. 18, Vol. XIl,l8-08-200S) 
Col. 32-33 

Institution of CDS 
(Deb. 9, Vo\. XI, 04-08·2005) 
Col. 109 

Kargil Celebration 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 72 

Manual on Procurement 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 283-84 

Missing of Defence Personnel 
(Deb. 4, Vol. XI,28-07-2oo5) 
Col. 137-38 

Modernisation of Central Ordnance 
Depots 
(Deb. 18, Vol. XII, 18-08-2(05) 
Col. 119-20 

New framework for the U.S.-India Defence 
Relationship{St.) 
(Deb. 7, Vol. XI, '62-08-2005) 
Col. 347-48 

Pension :0 Jawans 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 89-90 

Priority to Domestic Companies for 
Defence Purchases 
(Deb. 9, Vol. XI, 04.Q8-2OOS) 
Col. 42-13 
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Privatisation of Defence Projects and 
Ordnance Factories 
(Deb. ) I, \bl. XD. ) 8-01-200S) 
Col. )32 

Privatisation of Ordnance Depots 
(Deb. 4, Vol. XI. 28.()7-2005) 
CoI.IS6 

Procurement of Computers 
(Deb. 4, Vol. XI, 28.()7-2005) 
('.01.315-16 

Public-Private Partnership in Defence 
Production 
(Deb. t 4, Vol. XII, 11-08·2005) 
Col. 238 

Refonns in Military Justice System 
(Deb. 18, \bl. XII. 18-08-2005) 
Col.2S1 

Reservation ofSCslSTslOBCs in Defence 
Services 
(Deb. 14, Vol. XII. 11-08-2005) 
Col. 116 . 

Selling of 1965 War Plans 
(Deb. 9, Vol. XI.04'()8·2005) 
Col. 82-83 

Setting up of Defence Production Units 
in Gujarat 
(Deb. 18, Vol. XlI. 18-08.2(05) 
Col. 163-65 

Setting up of Defence University 
(Deb. 22, Vol. XliI, 25..()8·2005) 
Col. 109-10 

Setting up of Military Station at Averi 
(Deb. la, \bl XII, 18-0a-200S) 
Col. 222·23 

Setting up of Ordnance Fac:tory at Rajgir 
(Deb. 9, Vol. XI,04-08-2005) 
Col. 266-67 

Shan Service Cominillion 
(Deb. 9, VoL XI,04.()8..2005) 
Col. 192-93 

ShorDp ofSpn P-(DIb".'. VoL xn. ..... 2005) 
Col.~ 

Stolen ID Cards 
(Deb. 18, Vol. XII,Ja-08·2005) 
Col. 206·07 

Supply of surveillance/counter 
surveillance equipments 
(Deb. 22, Vol. XIII. 25..()8·2005) 
Col. 333-34 

Testing of Akash Missiles 
·(Deb. 4. Vol. XI. 28-07-2005) 
Col. 213 

Violation oflndian Airspace 
(Deb. 18. VoLXII, IS-08-2(05) 
Col. 246-47 

Violation oflndian Sea Boundaries 
(Deb. 18. Vol. XII, \8-08-2005) 
Col. 99-\00 

Defence Research aDd DevelopmeDt 
OrganisatioD 

Capability of DR DO 
(Deb. 9, Vol. XI. 04-08-2005) 
Col. 90-91 

ISRO-DRDO Project for Air Space 
Surveillance 
(Deb. 9, \bl. XI,04-08-200S) 
Col. 288-89 

Neem based Contraceptive 
(Deb. 3, \\>1. XI, 27-07-2005) 
Col. 491 

Recruitment of Scientists in ORO<> 
(Deb. 22, Vol. XIII, 2S-08-200.5) 
Col. J.53-54 

Defeaee Trade.1Id Sin" Aanelfte8t 
Defence Trade and Strategic Agreement 

with USA 
(Deb. 4, \\>1. XI,28-01-2005) 
Col. 345-i6 

Dero ....... 
Destruction of Trees on Eastern Express 
Hiah~ 
(Deb. 11, \t)1. XII, ()1..()8..200$) 
CoI.21J..14 
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Delhi 

I-A Terminal for Private Airlines 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 157-58 

Additional Construction in Government 
Quarters 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 223-24 

Admission of Students 
(Deb. 2, Vol. XI,26-07-2005) 
Col. 581 

Adulterated Desi Ghee 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 147 

Air Connectivity from State Capitals to 
Delhi 
(Deb. 18. Vol. XII, IS-OS-2005) 
CoI.III-12 

Air Traffic at Palam Airpon 
(Deb. 4. Vol: XI. 2S-07-2005) 
Col.3l1~2 

Alleged Sale ofSpuriouslFake Drugs 
(Deb. 17, Vol. Xli, 17-08-2005) 
Col. 314-16 

Allotment of Land for Construetion of Five 
Star Hotels in Delhi 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 138 

Amount under PM's Rojpr Yojana for 
Delhi and West Ben,al 
(Deb. 2, Vol. XI. 26-07-2OM) 
CoI.SIl-14 

Assistance for Promotion of Sports 
(Deb.', Vol. XI, 03-08-200S) 
Col. 217-33 

Augmentation of Water Resources in 
Delhi 
(Deb. 71 Vol. XI,02-08-200S) 
Co1.143-+t 

Authorised Local Chem!sts 
(Deb. 17, Vol. XII, 17~-200S) 
Col. 81-82 

Ban on Industries 
(Deb. 7. Vol. XI. 02-08-2005) 
Col. 119-20 

Basic Facilities for Trade in Deihl 
(Deb. 20. Vol XII, 23-08-2005) 
Col. 195-·97 

Black-Marketing of Kerosene 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col.218 

CCTV Camera in Delhi Police's Licensing 
Depanment 
(Deb. 7, Vol. XI. 02-08-2005) 
Col. 282 

ccrv Cameras in Delhi 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. 207-08 

e'entral Government Offices 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 24Cr-49 

Charge Sheet against Police Officers 
(Deb. 7. Vol. XI,02-08-2005) 
Col. 144-45 

Cleaning of Yamuna River 
(Dcb.19, Vol. XII. 22-08-2005) 
Col. 200-01 

Closure ofPCO Booths 
(Deb. 4, Vol. XI. 28-07-2005) 
Col. 105-06 

Closure of Quaners 
(Deb. 16, Vol. XII. 16-08-2(05) 
Col. 271-72 

Collection of House Tax by NDMC 
(Deb. 20, Vol. XII, 23-01.20(5) 
Col. 223·24 

Complaints in CPWD Enquiry Offices 
(Deb. 20, Vol. XII, 23-08-2005) . 

. CoI.276-77 

Complaints Relating to Repair/Non. 
Working of Cordless Phones 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col.21S 
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Construction of Haj House in Dwarka 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. 123-24 

Construction of Nuning Home in 
Safdarjung Hospital 
(Deb. 17. Vol. XII. 17-08-2005) 
Col.2~8 

Construction of Six Lane Expressways 
(Deb. 8. Vol. XI. 03r08-2005) 
Col. 248-49 

Construction Work on Land 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 150-51 

Decreasing Number of Migratory Birds in 
Delhi Zoo 
(Deb. I Vol. XI, 25-07-2(05) 
Col. 153-54 

Delhi Metro Rail Project 
(Deb. 20. Vol. XII. 23-08-2005) 
Col.-167~8 

Demand and Supply of Milk in Delhi 
(Deb. I. Vol. XI. 2S-07-2005) 
Col. 420-2 I 

Demolition of Colonies 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 80 

Dental OPD Services in RML Hospital 
(Deb. 3, Vol. Xl, 27-07-2005) 
Col. 442-43 

Department for Road Safety and 
Maintenance 
(Deb. 12. Vol. XII, 09-08-200S) 
Col. 273 

Development and Expansion of Delhi 
Airport 
(Deb. 14, Vol. XII, 1I-08-200S) 
Col. 203 

Development of Garbage Collection 
Rickshaw 
(Deb. 12, Vol. XII, 09-08-2(05) . 
Col. 187-88 

Dirty Milk Supply Crates of OMS 
(Deb. 19, Vol. XII,22-08-2(05) 
Co1.377-78 

Dowry Harassment Cases 
(Deb. 20, Vol. XII, 23-08-2(05) 
CoI.S8-S9 

Drinking Water in Delhi 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 172-73 

Employees ofTihar Jail 
(Deb. 16, Vol. XII. 16-08-200S) 
Col. III 

Encroachment of Public Land 
(Deb. 20, \obI. XII, 23-08-2(05) 
Col. 123-24 

Encroachments on Ridge Area in Delhi 
(Deb. 7. Vol. XI, 02-08-2005) 
Col. 147 

Entering of Explosives in IGI 
(Deb. 12. Vol. XII. 09-08-2005) 

I Col. 76-77 

Entry of truck with explosives in IGI Airport 
(DebA. Vol. XI. 28-07-2005) 
Col. 160-61 

Escaping of prisoners from Tihar Jail 
(Deb. 2, Vol. XI. 26-07-2005) 
Col. 374-7S 

Expansion ofBhiwani MaintcnanceXJrd 
(Deb. 18, Vol. XII. 18-08-2(05) 
Col. 79-80 

Extension in Lal Dora Zone of 
Tughlakabad Village 
(Deb. 16, Vol. XII. 16-08-200S) 
Col. 204 

F&V Booths of Mother Dairy 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 286 

Flight From Rajkot to Delhi 
(Deb. 18, Vol. XII, 18-08-200S) 
Col. 133-34 

Flurosis in Nlltional Capital Region of 
Delhi 
(Deb. 10, Vol. XI, 05-08-200S) 
Col.110 

Flyover at Badarpur Border 
(Deb. 12, Vol. XII, 09-08-2(05) 
Col. 98 
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Foodgrains for Poor Families 
(Deb. I, ~1. XI, 25'{)7-200S) 
Col. 241-43 

Formation of Joint Venture Company 
(Deb. 7, \bI. XI.02'{)8-200S) 
Col. 194-95 

Funding of Metro Corridor from CP to 
Delhi Airport 
(Deb. 22, Vol. XIII. 25-08-2005) 
Col. 283 

Harassment of Motorist by Defhi Police 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 286-87 

HIV Cases in Delhi Police 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 175 

Housing Problem in Delhi 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 443-44 

III-effects of Use ofinsecticides/Pesticides 
(Deb. 21, Vol. XIII. 24-08-2005) 
Col. )05-06 

Illegal filling of LPG Cylinders 
(De~1. 4, Vol. XI, 28-07-2005) 
Col. 278·-80 

Illegal Tapping of Water . 
(Deb. 7, Vol. XI, 02-08-2(05) 
CoL3IO 

Increase in Rates of Tuition Fees 
(Deb. 20. Vol. XII, 23-08-2005) 
Col. 129-30 

Increase in Rates of Water in Delhi 
(Deb. 16. Vol. XII, \6-08-2005) 
Col. 256-57 

lrtiudicious Re-appropriations 
(Deb. 8, Vol. XI, 03-08-2(05) 
Col. 291-92 

Installation of Camera by Traffic Police 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. 279-80 

Intake in K VS 
(Deb. 7. Vol. XI. 02-08-200S) 
Col. 227 

Integration of Samadhis 
(Deb. 7, \bJ. XI, 02-08-2(05) 
Col. 157-58 

Irregularities in Allotment of flats to SCsi 
STs 
(Deb. 20, \\ll. XII. 23-08-2005) 
Col. 176 

Irregularities in Construction of Sonia Vihar 
Water Treatment Plant 
(Deb. 7, ~1. XI, 02-08-2(05) 
C01.21S-16 

Irregularities in the allotment of land to 
Co-operative Group Housing Societies 
in Delhi (Sub) 
(Deb. 8, ~1. XI, 03-08-2005) 
Col. 525-37 

Issuance of Fake Challan 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 434-35 

Issue ofSC/ST Certificates 
(Deb. 9, Vol. XI. 04-08-2(05) 
Col. 1-5 

Law and Order in Delhi 
(Deb. 7, Vol. XI. 02-08-2005) 
Col.l~30 

Licence Fees 
(Deb. 20. Vol. XII. 23-08-200S) 
CoL2IS-·17 

Modernisation of Hospitals 
(Deb. 3. Vol. XI. 27-07-2(05) 
CoI.S34-35 

Modernisation of Old Delhi Railway 
Station 
(Deb. 22, \bl. XIII, 2S-08-200S) 
Col. 213-14 

Nanawati Commission Report 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 275-76 
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NDMC and MCD Parking Sites 
(Deb. 20, Vol. XII, 23-08-2(05) 
Col. 176-77 

Need to introduce a D.M.U. service 
between Alwar and Delhi (MUR 377) 
(Deb. 16. Vol. XII. I6-0S-2(05) 
Col. 425 

Need 10 run Bhubaneshwar Rajdhani 
Express daily and also introduce a pair 
of Rajdhani Express tram between 
Hazrat Nizamuddin and Bhubaneshwar 
via. Cuttack (MUR 377) 
(Deb. 24. Vol. XIII. 30-08-2(05) 
Col. 59 

Non-availability of Diagnostic Test 
facilities in Safdarjung Hospital 
(Deb. 17. VOl. XII. 17-08-2005) 
Col. 204-05 

Non-Registration of Complaints by Delhi 
Police 
(Deb. 20, Vol. XII. 23-0S-2005) 
Col. 178-79 

Obtaining of Clearance by Auction 
Purchasers 
(Deb. 12, Vol. XII. 09-08-2005) 
Col. 175-76 

Occupation of Government 
Accommodation 
(Deb. 7, Vol. XI,02..o8-2005) 
Col. 145-48 

Opening ofCGHS Dispensary in Dwarka, 
Delhi 
(Deb. 17, Vol. XII, 17..oS-200S) 
Col. 257 

Opening of New Degree Colleges 
(Deb. 12. Vol. XII, 09-08-2005) 
Col. 161 

Outstanding Dues Ilainst aTPS 
(Deb. IS, \t)1. XII, 12-Oa·2005) 
Col. 77-78 

Pending Court Cases of DDA 
(Deb. 20, Vol. XII, 23-01-2005) 
Col. 123 

Pending Projects of Delhi 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 250-5 I 

People living in Jhuggi-Jhonpris in Delhi 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 464 

People Living in Unauthorised Colonies 
(Deb. 20, Vol. XII, l.3-O8-2005) 
Col. 254-55 

Plantation Exercise 
(Deb. 19, Vol. XII, 22-08-2005) 
('01.239 

Plying Car with Blue Beacon' 
lOeb. 16, Vol. XII. 16-08-2005) 
Col. ISS-56 

PNG Supply in Delhi 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 115-16 

Poor off-take from P.D.S. 
(Deb. 19, Vol. XII,22..oS-200S) 
Col. 65-80 

Power Supply to Metro System 
(Deb. 7, Vol. XI, 02-08·2005) 
Col. 189-90 

Protection and Maintenance ofIndia Gate 
(Deb. 12, Vol. XII, Q9-08-20(5) 
Col. 386-88 

PSO for V.IP Security 
(Deb. 20, Vol. XII, 23-0&-2005) 
Col. 83-84 

Rail Projects at Anand Vihar 
(Deb. 9, Vol. XI,04-08-200S) 
Col. lSI-52 

Rain Water Harve9ting in Delhi 
(Deb. 7, Vol. XI, 02~&-200') 
Col. 7&-79 

Pll)'rl'lents by DDA for Plantina of Saplings Recovery ofThuraya Satellite Phone 
(Deb. 20, Vol. XII, 23-01-2005) (Deb. '2, Vol. XlI,09-OI-20(5) 
Col. 118 Col. 80-81 
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Registration of Trade Unions 
(Deb. 6, \\)1. Xl, 01-08-2005) 
Col. 260 

Removal of Encroachments from Ridge 
Areas 
(Deb. II. \\>1. XII, 08-08-20(5) 
Col. 384-85 

Renovation in Government Colonies 
(Deb. 20. Vol. XII,23-08-2005) 
Col. 14748 

Repairing of Roads in Delhi 
(Deb. 16, Vol. XII. 16-08-2(05) 
Col. 109-10 

Reservation for Sc/ST for Allotment of 
Shops. Stall and Parking etc. 
(Deb. 20. Vol. XII. 23-08-200S) 
Col. 266-67 

Situation arising out of increasing 
incidents of atrocities on women in 
Delhi and other parts of the country 
and steps taken by the Government in 
regard thereto (CA) 
(Deb. 3, Vol. XI, 27-07-2005) 
Co1.S74-98 

Slum Clusters at the Bank of Yamuna 
(Deb. 16, Vol. XII. 16-08-2(05) 
Col. 14546 

Sonia Vihar Water Treatment Plant 
{Deb. 20, Vol. XII. 23-08-2005) 
Col. 103-{)S 

Spread of Meningitis 
(Deb. 17. VOl. XII. 17-08-200S) 
Col. 289-90 

Strengthening of Police Security 
Results of CaSE vis-a-vis Public Schools' (Deb. 7. Vol. XI;02-08-2005) 

(Deb. 20. Vol. XlI. 23-08-2005) Col. 33 1-32 
Col. 267---{;9 

Revamping of Delhi and Mumbai Airports 
(Deb. 4. Vol. XI, 28-07-200S) 
Col. 143 

Review of Earthquake Readiness Plan 
(Deb. 7. \obI. XI. 02-08-2005) 
Col. 73-7S 

Scam in Allotment of Flats 
(Deb. 20. \obI. XU, 23-08-2005) 
Col. 127 

Scarcity of Water in Urban Areas 
(Deb. 12, Vol. XII. 09-08-200S) 
Col. 358 

Selling of Land by DDA to Organisations 
(Deb. 20. Vol. XII, 23-08-2005) 

CoI.203-{)S . 

Setting up of Hostels in NER 
(Deb. 7, Vol. XI. 02-08-2005) 
Col. 333-34 

Site PlaMIng by Town Planner (MCD) 
(Deb. 2'0, yol. XII, 23-08-2005) 
Col. 61-62 . 

Subletting of Government Quarters 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 100---120 

Supply of Coal to Badarpur Power Plant 
(Deb. 17. Vol. XII, 17-08-2005) 
Col. 164-65 

Survey by Max Health School 
(Deb. 12, Vol. XII, 09-08-200S) 
Col. 109 

Survey of Stray Animals in Delhi 
(Deb. II, Vol. XII. 08-08-2005) 
Col. 467-68 

Testing of Samples of Water Suppl ied by 
DJB 
(Deb. 12. Vol. XII. 09-08-200S) 
Cot 125 

Theft Cases at Airports 
(Deb. 14. Vol. XII. 11-08-2005) 
Col.29S 

Upgradation and Improvement of Medical 
Emergency Services 
(Deb. 13, Vol. XII, 10-08-2005) 
Co1.317-18 
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Use of farm houses for holding social 
functions 
(Deb. 2. \obI. XI. 26-07-2005) 
Col.361~2 

Utilization of Funds by Inquiry OtTlCes of 
CPWD 
(Deb. 20. \obI. XII. 23-08-2~) 
CoU71·78 

Vacant Flats on DDA 
(Deb. 20. \bl. XII. 23-08·2OOS) 
Col.67~8 

Wildlife Report 
(Deb. 6. Vol. XI. 01-08-2005) 
Col. 176 

Women Cell Complaints in Delhi Police 
Station 
(Deb. 7. Vol. XI. 02-08·2005) 
Col.20t·m 

Delhi Cooperatin Houllng Fin.ace 
Corporation 

Development of Garbage Collection 
Rickshaw 
(Deb. 12. \bl. XII. 09-08-2(05) 
Col. 187-88 

Delhi Development Authority 

Allotment of Flats by DDA 
(Deb. 16. Vol. XII. 16-08-2(05) 
Ccl.277 

Allotment of houses to handicapped 
persons 
(Deb. 2. \bl. XI. 26-07-200S) 
Col. S)()"31 

Allotment of land by DDA 
(Deb. 2, \bl. XI, 26-07-200S) 
CoI.461~3,461-70 

Allotment of Land to NGOs by DDA 
(Deb. 12. Vol. XII, ()9.Oa.200S) 
Col.3SS 

Allotment of Land to Public Schools 
(Deb. 16, Vol. XII, 16-01.20(5) 
Co1.2~7 

Changes in Policy regarding Housing 
Sector 
(Deb. 16. Vol. XII. 16-08.2(05) 
Co1.267~8 

Construction of DDA 'Flats by Private 
Contractors 
(Deb. 12. \obI. XII.09-08·200S) 
Col. 383 

Construction of Officers Club by DDA 
(Deb. 12. Vol. XII, 09-08-2005) 
Col. 252·53 

Construction Work on Land 
(Deb. 16. Vol. XII. 16-08-2(05) 
Co1.150-SI 

Imposition of Penalty on DDA 
(Deb. 7.Vol. XI. 02-08·2005) 
Col. 332·33 

Land Allotment to Private Hospitals 
(Deb. 16. Vol. XII. 16-08-200S) 
Col.211--13 

Registry of Flats Allotted by DDA 
(Deb. 2. \obI. XI. 26-07-2005) 
Co1.415-16 

Residential Schemes by DDA 
(Deb. 7. Vol. XI. 02-08·2005) 
Cor.262~3 

Scam in Allotment of Flats 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 127 

Unus~ land ofDDA 
(Deb. 2, \obI. XI. 26-07-2(05) 
Col. 372-073 

Van Mahotsava 
(Deb. 16, Vol. XII. 16-08-2005) 
Col. 165-66 

Vigilance Enquiry'ofODA OffICers 
(Deb. 2, Vol. XI,26-07-2005) 
Col. 558-59 

Delhi Jal Suai'd 

Privalisation of Delhi JalBoard 
(Deb. 12, Vol. XII. 09-08-2(05) 
Col. 407 
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Privatisaf.ion of Okhla Sewerage 
Treatment Plant 
(Deb. 7. Vol. XI. 02-08·200S) 
Col. 225-26 

Testing of Samples of Water Supplied b)' 
DJB 
(Deb. 12. Vol. XII. 09-08-200S) 
Col. 125 

Wastage of water due to leakage 
(Deb. 2. Vol. XI. 26-07-2005) 
CoI.371-72 

Water Distribution projects of Delhi Jal 
Board 
(Deb. 2. Vol. XI. 26-07-2005) 
CoI.489--92 

Water Level in Deihl 
(Deb II. Vol. XII. 08-08-2005) 
Col. 108-09 

Delhi Metro Rail Corporation 

Constructiqri of Metro Rail T{ansit from 
Barakfiamba to Oilshad Garden 
(Deb. 16, Vol. XII. 16-08-2005) 
Col. 250-5 I 

Financial Assistance by Japan for Delhi 
Metro Rail Project 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 34445 

Funding of Metro Corridor from CP to 
Delhi Airport 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 283 

Laying of Metro Track in Broad Gauge 
(Deb. 16, Vol. XII. 16-08.2(05) 
Col. 187-88 

Delhi Milk Scheme 

Delhi Milk Scheme 
(Deb. II, Vol. XII, OS-OS:200S) 
Col. 273-74 
(Deb. 1, \bl. XI,2S-07-200S) 
Col. 392-93 

Dirty Milk Supply Crates of OMS 
(Deb: 19, \t)1. XII, 22-08-200S) 
CoL377-78 

Delimitation Commission 
Delimitation Commission 

(Deb. 10. Vol. X I. 05-08·200S) 
Col. 165 
(Deb. 5. Vol. XI. 29-07·2005) 
Col.218--20 

Need 10 issue order of Delimitation 
Commission regarding delirilitation of 
the Assembly and Parliamentar.> 
Constituency of the union territory of 
Pondicherry (MUR 377) 
(Deb. 8. Vol. X 1.03-08·2005) 
Col. 547 

Demand for Supplementar)' Grants 
(Railways) 2005-06 

Demand for Supplementar:v Grants 
(Railways). 2005-06 and Demands lor 
Excess Grants (Railways). 2005-06 
(Deb. 14. Vol. XII. 11-08·2005) 
Col. 331-·· 520 

Demands for Excess Grants (Railways) 
2002-03 

Demand for Supplemt:ntary Grants 
(Railways). 2005·06 and Demands for 
Excess Grants (Railways). 2002-03 
(D.eb. 14. Vol. XII. 11-08-2005) 
Col.331--520 

Demands for Excess G rantHGeneral). 
2002·03 

Demands for Excess Grants---(Genera/l. 
2002-03 
(Deb. 7. Vol. XI. 02-08·2005) 
Col. 399400 

Demands for Supplementary Grants-
(General) 2005-06 and Demands for 
Excess Grants-{General) 2002-03 
(Deb. II, Vol. XII, 08-08-2(05) 
Col. 535-606,635--42 

Demands for Grantl on Account 
( Blhar)-l005-06 

BMdget (Bihar) 2005-06 Demands for 
Grants on Account (Bihar)-2005-06 
(Deb. J 0, Vol. XI, 05-08-2005) 
Col. 386--416 
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Bema.d. For Supplemelltary Graa.. Developilll Coaatries 
(General) 1005-06 

Demands (or Supplementary Grants-
(General) 2005-06 and Demands for 
Excess Grants---{General) 2002-03 
(Deb. II. \bl. XII. 0~8-200') 
Col. S3~.635-12 

Demands for Supplementary Grants· 
(GeneraI),200S..()6 
(Deb. 7. Vol. XI.02.o8-200s) 
Col. 399 

Democracy 

Restoration of Democracy in Myanmar 
(Deb. 3, Vol. XI. 27-07-2005) 
Col. 282-83 

Dental Council of India 

Irregularities in Dental Council ofIndia 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col. 129-30 

Deportation 

Deportation of Indians 
(Deb. 8. Vol. XI, 03-08-2005) 
Col. 409 

Desalination Plant 
Desalination Plant 

(Deb. 10, Vol. XI, 05-08-2005) 
Col. 207-08 

Desert Development Programme 

Check on extension of desert land 
(Deb. 10. Vol. XI. 05-08-2005) 
Col. 153-54 

Desert Prone Areas 

Rural Water Supply in Desert Prone Areas 
(Deb. 10, Vol. XI, 05-08-2(05) 
Col. 277-iO 

Detective Agencies 

Private Detective Agencies 
(Deb. 2, Vol. XI. 26-07-2005) 
Col. 119-120 

Sub-Classification of Developing 
Countries 
(Deb. 7, Vol. XI. 02-08-2005) 
CoI.3II·12 

DeveIopIIIent 

Allocation for Development Projects in 
Madhya Pradesh 
(Deb. 8; Vol. XI. 03-08-2005) 
CoI.409-11 

Approval to Pending Proposals 
(Deb. 6, Vol. XI. 01-08-2005) 
Col.2BO-81 

Clearance to Projects Received from 
Karnataka 
(Deb. 21, Vol. XIII. 24-08-2005) 
Col. 86-87 

Constitution of Development Boards 
(Deb. 12, Vol. XII. 09-08-2005) 
Col. 173-74 

Development of Backward Areas 
(Deb. 13. Vol. XII. 10-01-2005) 
Col. 37-43 

Development of Backward Areas in 
Assam 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 361 

Expenditure on Scientific Research 
(Deb. 10, Vol. XI. 05-08-2005) 
Col. 130-32 

Request from Gujarat 
(Deb. S, Vol. Xl. 29-07-2005) 
Col. 204-05 

Schemes for Bolangir District 
(Deb. 21 , Vol. XIII, 24-08-2005) 
Col. 106--20 

Development Fund 

Backward States Development Fund 
(Deb. 10, Vo" XI. 05-08-2005) 
Col. 232 
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Diamond Industry 

Ban of Use of Benzene in Diamond 
Industry 
(Deb. 16, ~/. XII, 16-08-2005) 
Col. 78-79 

Dlnel Outlets 

Opening of Petrol/Diesel Outlets in 
Rajasthan 
(Deb. 18, Vol. XII, 18-Q8-2005) 
Col. 139-42 

-PetroVDiesel Retail Outlets on Contract 
Basis 
(Deb. 18, Vol. XII, 18-Q8-2005) 
Col. 245-46 

Vehicle Care Centres 
(Deb. 18, Vol. XII. 18-Q8-2005) 
Col. 244 

Digital Coach Indicator System 

Installation of Digital Coach Indicator 
System 
(Deb. 22, Vol. XlII,25-Q8-200S) 
Col. 176 

Direct Selling 

Direct Selling 
(Deb. 20, Vol. XII, 23008-l005) 
Col. 234 

Directonte Genenl or Foreign Trade 

DOFT 
(Deb. 7, Vol. Xl, 02-Q8-2005) 
Col. 12S-26 

Revamping ofDGFT 
(Deb. 12, Vol. XII,09-Q8-2(05) 
Col. 178-79 

Disabled 

AII'?tment of houses to handicapped 
p~rsons 

(Deb. 2, Vol. XI, 26-07-2005) 
Col. 530-31 

Budget-Allocation for Handicapped 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 125-26 

Cochlear Implant FaciJity 
(Deb. 3, 'hI. Xl, 27-07·200S) 
Col. 454-55 

Corpus of Funds for Visually 
Handicapped 
(Deb. 22, Vol. Xlll,.25-01-2005) 
Col. 125 

Disabled under Public Sector Undertaking 
(Deb. 20, Vol. XII, 23-Q8-200S) 
Col. 151-53 

Education for Mentally Retarded Children 
(Deb. 20, Vol. XII, 23-Q8-200S). 
Col.ln-7S . 

Eligibility Ceiling for Assistance to 
Disabled 
(Deb. 9, Vol. Xl, 04-Q8-200S) 
Col. 282-83 

Facilities for Disabled in Railways 
(Deb. 14, Vol. XII. 11-08-2005) 
Col. 249-50 

Facilities-for Handicapped 
(Deb. 14, Vol. XlI,11-08-2005) 
Col. 186 

Financial Assistance for Mentally 
Challenged Children 
(Deb. 17, Vol. XII, 17-Q8-2005) 
Col. 128-30 

Financial Assistance for Stadium and 
Coaching Centres 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 195-96 

Financial Assistance to VOsINGOs for 
Handicapped Persons 
(Deb. 9, ~r~04-Q8-200S) 
Col. 289-92 

Information Centres for Mentally 
Challenged Children 
(Deb. 18, Vol. XII, 18-08-2005) 
Co1.1l8-19 

Integrated Education for Disabled Children 
(Deb. 12, Vol. XlI, 09-08-2005) 
Col. 31-36 
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Legislation for welfare of disabled 
(Deb. 4, \\:II. Xl, 28-07-2005) 
Col. 145-48 

Life Saving Jacket for Blind 
(Deb. 4, Vol. XI. 28-07-200S) 
Col. 134-35 

Mobile peDs to Handicapped 
(Deb. 8, Vol. XI. 03-08-2005) 
Col. 293--94 

National Conference on Disability 
(Deb. 18. Vol. XII. IS-OS-2005) 
Col. 202-03 

National Policy for Persons with 
Disabilities 
(Deb. 9. Vol. Xl. 04-OS-200.5) 
Col. 142-43 

Need to cont!nue 'National Programme of 
Rehabilitation for Persons with 
Disabilities'~heme in Bellary district. 
Kamataka (MuR 377) 
(Deb. 3, ~. Xl,27-01-200S) 
Co1.61S-16 

New Education Policy for Visually 
Challenged 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 285 

New Schemes for physically and mentally 
challenged persons 
(Deb. 14, Vol. XlI, 11-08-2(05) 
Col. 84-85 

Physically Handicapped Status to Dwarfs 
(Deb. t 8. \\:II. XlI, IS-08-2(05) 
Col 262-63 -

PreventionlEradication of Diseases 
(Deb. 17. \bl. XII, 17-08-2005) 
Col. 129-30 

Rehabilitation of Disabled 
(Deb. 4, \bL Xl, 21-07-20(5) 
CoI.264--66 

Remstatcmenl of Disabled Employees 
O>eb. 22, -.I. XIii. 25..08-2005) 
Col: 32l-:z.4 

Reservation for Handicapped in Higher 
Education 
(Deb. 18, Vol. XII. 18-01-2005) 
Col. 200 

Reservation Quota for Handicapped 
(Deb. 4, \\:II. XI. 28-07-1005) 
Col. 138 

Schemes for Orphans/Handicapped 
Children and Women 
(Deb. 9, Vol. XI. 04-OS-200S) 
Col. 92-98 

Schools/Institutions for Blind 
(Deb. 14, Vol. XII, 11-08-2005) 
CoL 103-06 

Separate Ministry for Disabled 
(Deb. 4. Vol. XI. 2S-07-200S) 
Col. 26S-69 

STD/ISD/PCO Booths to Handicapped 
(Deb. 8, Vol. XI. 03-OS·200S) 
Col. 254--57 

Training to Unemployed Handicapped 
Youth 
(Deb. 22, Vol. XJII,.2S-08·2005) 
CoI.lIO-IS 

Visually Impaired ChUdren 
(Deb. S. Vol. XI. 03-OS-2005) 
Co1.411-12 

Vocational Rehabilitation Centres for 
Handicapped 
(Deb. 19, Vol. XIJ,22-OS-200S) 
Col. 93-94 

Dlustet Awareness 

Disaster Awareness 
(Deb. IS, Vol. XII,12-08.200S) 
Col. 113-14 

Disaster Manalement 

Disaster Management Support System 
(Deb. 21, Vol. XIII, 24-OS·200S) 
Col. 78-79 

Fire Brigade Service 
(Deb. 12, Vol. Xli, 09-08-2005) 
CoI."J77 
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Funds for Disaster Management 
(Deb. 7. VoL XJ.02~8-2005) 
Col. 323-26 

NOM Authority 
(Deb. 7. Vol. XI, 02-08-2005) 
Col. 326 

Review of Earthquake Readiness Plan 
(Deb. 7. Vol. XI,02~S-2005) 
(',o1.73-75 

Discussion Under Rule 193 

Natural Calamities in the country 
(DURI93) 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 417-27 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 731-32 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 622-88 

Rise in price of essential commodities 
including hike in petroleum prices 
(OUR 193) 
(Deb. 16. Vol. XII, 16~8-2005) 
Col. 477--506 

Statement made by the Prime Minister on 
29.07.05 regarding his recent official 
visit to the United States of America 
(OUR 193) 
(Deb. 8, Vol. Xl, 03-08-2005) 
Col. 548-040 

Terrorism in the country including attack 
on Ram Janam Bhumi Complex 
(OUR 193) 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 386-477 

Diseases 

AIDS Children in Coastal Are4lS 
(Deb. 17, Vol. XII, 17-08-2(05) 
Col. 73-75 

Allocation of funds for Combating 
Diseases 
(Deb. 3, Vol. XI, 27-07-20(5) 
Col. 548 

Brain Stroke 
(Deb. 21. \bl, xm. 24-03-2005) 
Col. 189-90 

Breaking out of diseases in the countty 
(Sub.) 
(Deb. 22, Vol. XI", 25-08-2(05) 
Col. 607-10 

Cancer Detection Centres 
(Deb. 13, Vol. XII, 10-08-2(05) 
Col. 396-97 

Cases of Meningitis 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 29S-300 

Combating ~Iindness 
(Deb. 17, Vol. XlI, 17-08-2005) 
Col. 233-40 

Combating Communicable Diseases 
(Deb. 13, Vol. XII, 10.08-2(05) 
Col. 47-72 

Combating Heart Diseases 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 259-60 

Deadly Disease in Children due to Toys 
(Deb. 21, Vol. XlII, 24-08-2005) 
Co1.167~8 

Death of Children due to Diarrhoea 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 24445 

Elimination ofKalaaz.ar 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 220-22 

Eradicating Hepatitis-B and C 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 449-50 

Eradication of Leprosy 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 90--92, 509-10 
(Deb. 17, Vol. XII, 17-08-2(05) 
Col. 94--106 

Eradication ofT.B. and Polio 
(Deb. 8, Vol. Xl, 03-08-2(05) 
Col. 201-07 

.. 
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ErIdicatioaofVector Born Diseases 
"', \bl. XI. 27-07-200S) 
OItt~S3 

.......... icine for Asthma 
~. 3, \bl XI, 27~7-2005) 
'Ot4Ol 

,PIIrosis in National Capital Region of 
Delhi 
(Deb. 10, VoL XI, 05~S-2(05) 
Col.1tO 

III-effects of Use of Insecticides/ 
Pesticides 
(Deb. 21, Vol. XIn, 24~8-2(05) 
CoL 10S-46 

Increase in Uterus and Breast Cancer 
Patients 

• (Deb. 21, Vol. XIll, 2W8-200S) 
CoI.29S-300 

Medical Facilities to Diabetic Patients 
(Deb. 3, Vol. XI. 27~7-200S) 
CoL 134-3S 

Meninaococemia Disease 
(Deb. l, VoL XI. 27~7-200S) 
Col. 53J.34 

Miners Sufferin& from Diseases 
(Deb. I , VoL XI, 2S-C7 -200S) 
CoL 277-79 

-New Anti-Tuberculosis Molecule 
(Deb. 13, Vol. XII, IO-CS-200S) 
COl. 392-93 

New Policy of Periodic Health Check-Ups 
(Deb. 21, Vol. XIIl, 24~8-2(05) 
Col~ 

New Vaccine for Polio 
(Deb.ll, VoI.XII.l~8-2(05) 
CoLS09 

OccupetionaJ Diseases 
(Deb. I), Vol. XII,IG-08-200S) 
CoL IS7 

~ormince of National Cancer Control 
..... 111.110 
(Deb. I, \bl XI, 03~1-2(05) 
011. .. 1 ...... 5 

Peritoneal Dialysis Inexpensive 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 82 

Polio Programmes 
(Deb. 3, Vol. XI, 27-07-2005) 
CoI.lI8-20 

Pre,ientionlEradication of Diseases 
(Deb. 17, Vol. XII, 17-08-2(05) 
Col. i29-30 

Protection of Birds from Flu 
(Deb. I, Vol. XI,25~7-2005) 
CoI.S06 

Research on rise in Heart Diseases 
(Deb. 21, Vol. XIII, 24-08-200S) 
Col. 1-7 

Saving Children trom Diarrhoea 
(Deb. 21, Vol. XIII, 24-0S-2(05) 
COl.26S 

Separate fund to combat various Diseases 
(Deb. 17, Vol. XII, 17-08-2(05) 
Col. 261-62 

Situation arising out of spread of 
encephalitis in the country and steps 
taken by the Government in regard 
thereto {CAl 
(Deb. 1 S, Vol XII, 12-08-2(05) 
Col. 317-26 

Spread of Hemophilia 
(Deb. 21, Vol. XIII, 24-08-200S) 
Col. 329-30 

Spread of Meningitis 
(Deb. 17, Vol.-XII, 17-08-2005) 
Col. 289-90 

Spurt in Diseases during Monsoon 
(Deb. 3, Vol. XI, 27-07-2005) 
Co1.12a-26 

Survey by WHO and UN Centre for 
Disease Control and Prevention 
(Deb. 17, VoL XII, I7~8-2(05) 
Col. 241-42 

Survey Regarding Sickle-Cell Patients 
(Deb. 17, Vol. XII, 17-C8-2005) 
Col. 10-11 



SUBJECf INDEX 1., 
Tripnosomisis Diseases 

(Deb. 3, VOl. XI, 27~7-2005) 
Col. 520-21 

Trivalent Vaccine for Polio 
(Deb. 21 , Vol. XIII, 24~8-2005) 
Coi.327-28 

Tuberculosis Control Programme 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 16-25 

Disinvestment 

Disinvestment in Shipping Corporation of 
India 
(Deb. 15, Vol. XlI, 12~8-2005) 
CoL 205-06 

Disinvestment ofBHEL 
(Deb. S. Vol. XI, 29-07-2005) 
Col.S7 

Disinvestment of IN AI 
(Deb. 4, Vol. XI. 28-07-2005) 
Col. 213-14 

Disinvestment ofNALCO 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 197-98 

Disinvestment ofNLC 
(Deb. J 7, Vol. XII, 17-08-2005) 
CoJ.207 

Disinvestment of Public Sector Coal 
Companies 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 237 

Disinvestment of Tyre Corporation of 
India Ltd. 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 101-02 

Need for a CBI inquiry into the allopd 
irregularities in disinvestment of 
Ashoka Hotel, ITDC in Bhodhpya in 
Bihar (MUR 377) 
(Deb. 23. Vol. xm. 29-08-20(5) 
Col. 58 

PSUs for Disinvestment 
(Deb. S, VoL XI, 29-07-2005) 
Col. 111-19 

Setting up of Chemical ParIes 
(Deb. 6, Vol. XI, OI-08-200S) 
CoL 367-68 

Situation arising out oCtile Go\'el'lla.t', 
move to disinvest_ the Govemmeat 
equity shares of profit IIUIkina public 
sector undertakings. particuIIrty BHEL 
(CA) 
(Deb. 7, Vol. XI, 02~I-200S) 
CoI.3'n-85 

Displaced Penoo. 
Relief Package to Displaced Families 

{Deb. 22, Vol. XIn, 2~-2005) 
CoI.~5 

Distric:t Primary Educatlo ............. 

D.P.E.P. 
(Deb. 2, Vol. XI, 26-07-200s) 
Col. 552-554 

District Primary Education Programme 
(Deb. 2, Vol. Xl, 26-07-2005) 
CoL 131-32 

Doctors 

Accountability of Doctors of 
Sportspersons 
(Deb. 13, Vol. XlI, 10-08-2(05) 
Col. 283-84 

Doctor-Population Ratio 
(Deb. 3, Vol. XI, 27~7-200S) 
Col. 465-67 

Improved Package for Doctors 
{Deb.ll, Vol, XlI, 10-01-2805) 
Col. 381-382 

Migration of Doc:ton 
(Deb. 13, \bI. XD, lo-GI-2005) 
CoL2S-21 

MiJration ofP~ 
(Deb." \bJ. XI, 0342005) 
Col. 213 

Non-availability of Neuro-S ..... III 
PubIiclPri .. HoIpiIaIa 
(Deb. 3, \bl XI. 27.07-2005) 
Col49S-'J6 
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Posting!fransfer Policy for Doctors 
(Deb. 18, \bl. xu. 18-08-2005) 
Col. 287 

Prescribing Medicines in Company's 
Name 
(Deb. 21, Vol. xm,24-08-2(05) 
Col. 82-83 

Promotion Avenue of Doctors ofCRPF 
(Deb. 16, \\>1. XII, 16-08-2005) 
CoL 101-02 

Registration of Medical Practitioners 
(Deb. 3, VoI.XI,27-07-2005) 
Co1.8S-88 

Restructuring of Medical Officers Cadre 
(Deb. 16, Vol. XII, ]6-08-2(05) 
Col. 191·92 

Shortage of Qualified Anaesthetists 
(Deb. 8, Vol. XI, 0)-08-2005) 
CoL 17' 

Special Quota for Government Doctors 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 121-22 

Unethical Practices by Doctors 
(Deb. 3, \\>J. XI,27-07-2005) 
Col. 447-49 

Doordarsban 

AIR StationslDD Kendras in West Bengal 
(Deb. 18, Vol. XII, 1 &.08-2005) 
Col. 268 

AIRIDD Coverage in Karnataka 
(Deb. 4, Vol. Xl, 28-07-2005) 
CoI.20S 

Airing of DD Programmes through 
Internet 
(Deb. 14, Vol. XII, 11-08-2(05) 
Col. 70 

Allounent of Time for Telecasting Serials 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 55-56 

Benefits of ESI to ,Employees of 
Doordarshan Kendra, H isar 
(Deb. I), \bJ. XII. 08-08-2(05) 
Col. 132 

Chandigarh Ooordarshan Studio 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 200-02 

Ci.ies without Air/Doordarshan 
Broadcasting facility 
(Deb. 14, Vol. XJI, ] 1-08-2005) 
Col. 198-99 

Districts without Doordarshan and 
Akashvani Kendras 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 160-61 

Doordarshan Kendras in Gujarat 
(Deb. 4, Vol. XI, 28-07-20(5) 
CoI.267~ 

Doordarshan Kendras in Rajasthan 
(Deb. 22, Vol. XIII, 2S-OS-2005) 
Col. 134 

Doordarshan Tower at Dibrugarh 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 283 

Ooordarshan Transmitters 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 242-43 

Increase in capacity of Doordarshan 
Transmission 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 80 

Increase in Transmission Capacity 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 127-28 

Involvement of Officials in Corruption 
Activities 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 52-53 

Irregularities in Allotment of 
Commissioned Programmes 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 271 

Losses of DD Channels 
(Deb. 4, \\>1. Xl, 28-07-2005) 
Col. 255-56 

Low Quality of Regional Transmission 
(Deb. 4, Vol. XI, 2S-07-2005) 
Col. 263 
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Need to review aJlocafion of slots for 
programmes being telecast by 
Doordarshan Kendra, Kolkata with 
view to maximizing revenue earnings 
bytbe Kendra (MUR 377) 
(Deb. 24, Vol. XIII, 30-08-2005) 
CoL 61 

Non-Functioning of Doordarshan Studio 
(Deb. 4, Vol. Xl, 28.{)7-200S) 
Col. 10S.{)9 

blon-functioning of Doordarshan Towers 
(Deb. 9, Vol. Xl, OW8-2OOS) 
Col. 103-04 

Perfonnance of AIR and Doordarshan 
(Deb. 18, Vol. XII, 18.{)8-2OOS) 
Col. 227-28 

Recovery of Outstanding dues by 
Doordarshan 
(Deb. 22,Vol. XIll, 2S-08-200S) 
Col. 262' 

Relay ofProgr.ammes 
(Deb. 9, Vol. XI. 04-OS-200S) 
Col. 91"92 

Revenue Earned by DO/AIR 
(Deb. 4. Vol. XI. 2S.{)7-2OO5) 
CoI.331--33 

Revenue Earned by Doordarshan 
(Deb. 9, Vol. XI. 04.{)S-200S) 
Col. 34-36 

Rural Language Programme from 
Ahmedabad Doordarshan Kendra 
(Deb. 22, Vol. XIlI, 2S-OS-200S) 
CoI.207-OS . 

Serial on Great Writers 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 122 

Setti'!i up of Akashwani and Doordarshan 
Kendras in Uttaranchal 
(Deb. 9, Vol. XI, OW8-2ooS) 

. Col. SO 

Telecasting of Bengali News 
(Deb. IS, Vol. XII, 18.{)8-200S) 
Col. 240-41 

Transmission Service in Gorakhpur 
(Deb. 22, Vol. XIlI, 25-08-2005) 
Col. 227-28 

Urdu News Bulletin 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 200 

Weather Forecast Information on 
Doordarshan ' 
(Deb. 22, Vol. XIlI, 25-08-2005) 
Col. 237 

Dowry 
Dowry Harassment Cases 

(Deb. 20, Vol. XII, 23'{)8-200S) 
CoI.SS-59 

Implementation of Dowry Prohibition Act 
(Deb. 7, Vol. XI, 02.{)S-2005) 
Col.3l&--18 

Drainage System 

Drainage System 
(Deb. 7, Vol. XI, 02.{)S-200S) 
CoI.17t-72 

Solid Waste Management and Drainage 
Scheme 
(Deb. 16. Vol. XII, 16-08-2005) 
Col. 18S--87 

Drinking Water 

Clearance to Warjekhadakwasla Water 
Pipeline Project 
(Deb. 14, Vol. XI, H-OS-200S) 
Col. 125-26 

Contaminated Drinking Water 
(Deb. 19, Vol. XII,22-08-200S) 
Col. 186-89 

Conversion olSea' Water into Drinking 
Water' 
(Deb. 12, Vol. XII,09~8-20(5) 
Col. 223-24 

Drinking Water Data 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 187-88 

Drinking Water Facilities in Primary and 
Higher Primary Schools 
(Deb. 12. Vol. Xli. 09-08·2005) 
Col. 34().-44 



112 WKSABHA 

DriDkinI Water in Delhi 
(Deb. 7, \bt. Xl, 02-08-2005) 
Col. 172-73 

Funds for Construction ofTank and Water 
Supply Line for Gas Victims Ward 
(Deb. 6. \\:>1. XI, 0I-08-200S) 
Col. 432 

Grants to Voluntary Organisations under 
Rajiv Gandhi National Drinking Water 
Mission 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 114-1 S 

Implementation of Drinking Water 
Schemes 
(Deb. 10, \\:>1. XI, 05-08-2005)' 
Col. 203-04 

Need to implement 'Swajaldhara' Project 
in- Chail Parliamentary Constituency, 
Uttar Pradesh "ith a view to solve 
drinking'tiater problem in the region 
(MUR377) 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 473 

Need to implement canal projects on river 
Ganga at Allahabad, Uttar Pradesh with 
a view to solve irrigation and drinking 
water problem in Chail Parliamentary 
Constituency (MUR 377) 
(Deb. 9, Vol. XI,04-08-200S) 
Col. 367 

Need to install good quality India Marka 
band Pum"s in Unnao Parliamentary 
Constituency, Uttar Pradesh to solve 
acute drinking water problem in the 
region (MUR 377) 
(Deb. 23, \\)l. xm, 29-01-20(5) 
CoI .. S9 

Need to provide financial uaistanee to 
the GoveflllMllt of Rajudwt with a 
view to solve drinking water problem 
in the State (MUR 377) 
(Deb. 11. \\)1. XII. 08-08-lOOS) 
CoI.527-21 . 

Need to provide funds and implement the 
Hogenakkal Integrated Drinking Water 
Project in Dhannapuri District ofTamil 
Nadu with a view to solve acute 
drinking water problem in the region 
(MUR377) 
(Deb. 21, \\:>1. XIII, 24-08-2005) 
Col. 475-76 

Need to sanction Kanigiri Water Supply 
Scheme in Ongole Parliamentary 
Constituency, Andhra Pradesh (MUR 
377) 
(Deb. 21, \\:>1. XIII, 24-08-2005) 
Col. 469-70 

Need to take suitable measure to solve 
scarcity of drinking water in 
Thenidistrict, Tamil Nadu (MUR 377) 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 320-21 

Pollution Due to Effluents 
(Deb. 6. Vol. XI. 0I-08-200S) 
Col 201 

Quality of drinking water sources 
(Deb. 10, Vol. XI, 05"{)8-2005) 
CoI.15S-~6 

Shortage of Drinking Water in Dhanbad 
(Deb. 19, Vol. XII,22-08-200S) . 
Col. 43 1-32 

Sonia Vihar Water Treatment Plant 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 103-05 

Survey on Supply of Drinking Water to 
Rural Habitations 
(Deb. 5, Vol. XI, 29-07-200S) 
Col. 24748 

World Bank Loan for Drinkina Water and 
Sanitation Programme 
(Deb. IS, \bl. XII, 12.o8-200S) 
CoL 220-21 

Driven 

Night Duty of Drivers 
(Deb. 22, \\)1. XIII.2S..()8-2005) 
Col. 312 
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Recruitment ofTruckffrailer Driven 
(Deb. 3, ~1. XI, 27~7-200S) 
Co!. 524 

Droutht ProRe Areal 

Raising of Ground Water Level in Drought 
Prone Districts 
(Deb. I, \t)1. XI, 2S-07-2005) 
Col. 348 

Drolllht Prone Ams Prognaame 

Pending projects under DPAPAND IWDP 
(Deb. 10, \t)1. XI, OS-08-200S) 
Col. 219-23 

Drug Addiction 

Drug Addiction 
(Deb. 22, Vol. XIII. 2S-08-200S) 
Col. 67-90 

Druls and Medicines 

Alleged Irregularities in Purchase of 
Medicines 
(Deb:B, Vol. XI, 03-08-200S) 
Col. 316-17 

Alleged Sale ofSpuriousIFake Drugs 
(Deb. 17, Vol. XII, 17-0B-200S) 

CoI.3]4-16 

Anti-AIDS Drugs at Concessional Rates 
(Deb. 8, Vol. Xl, 03-08-200S) 
CoI.SO-SI 

Artificial Protein Power 
(Deb. 17, Vol. XII, 17-08-2005) 
Co!. 228 

Availability of MedicinesIDrugs 
(Deb. 19. Vol. XII, 22-08-200S) 
Co!. 199 

Ban on coral based Medicines 
(Deb. 19, Vol. XD.22.()8..200S) 
Col. 92 

.Ban on Sale of ~Ic Drup in Foreisn 
Countries _ . 
(Deb. 17, \\)J. XII, 17..01-2005) 
Co1.5()"51 

Bio-Tech Drugs 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 340-43 

Brand Name of Drugs 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 349 

Bulk Drugs Manufacturing Units 
(Deb. ] I, ~I. XII, 08-08-200S) 
CoI.4SI-S2 

Chocolate Based Medicines 
(Deb. 1 S. Vol. XII. 12-08-200S) 
Col.94-9S 

Clinical Trial of Drugs 
(Deb. 17. Vol. XII. 17-08-200S) 
Col. 46-47 

Committee for Approval of New Drugs 
(Deb. 21. Vol. XIII. 24-08-200S) 
CoI.S2-S3 

Cost of Dextroproxyphone and its Salts 
(Deb. 6. Vol. XI. 0I-OB-200S) 
Col. 179 

Delay in Supply of Medicines 
(Deb. 3, \t)1. XI, 27-07-2005) 
Col. 237-38 

Development ofNeem Contraceptive 
(Deb. 18, Vol. XII, 18-08-200S) 
Col. 71 

Development of New Drugs by Indian 
and Chinese Companies 
(Deb. 19, Vol. XII,22-08-200S) 
Col.2S1 

Distribution of Free Medicines in General 
Ward 
(t>eb. 17, ~1. XII, 17-08-200S) 
CoI.3SO-SI 

Drug Related Cases 
(Deb. IS, VoI.XlI,12-Oa-2005) 
Co1.2S4 

Drug Testing Laboratories 
(Deb. ] 7, Vol. XII, 17-08-2005) 
Col. 212-83 
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For in Pharma and Drug Sector 
(Deb. 12, Vol. XII. 09-08-2005) 
Col. 377-78 

Fish Medicine for Asthma 
(Deb. 3. Vol. XI. 27-07-2005) 
Col. 402 

Funds for Anti-Retrovial Drugs 
(Deb. 3. Vol. XI. 27-07-2005) 
Col. 312-13 

Gap between Retail and Wholtsal~. Prices 
of Medicines 
(Deb. 19. Vol. XII, 22-08-200S) 
Col. 337-38 

Herbal Export 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 102 

Illegal Sale of Medicines 
(Deb. 8. Vol. XI, 03-08-2005) 
Col. 378-80 

Import Prices of Erythromycin. 
Thiocyanate and Pencilline 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 104-05 

Indo-Sino Collaboration for Developing 
Drugs 
(Deb. 8, Vol. XI, 03-08-2005) 
CoI.44S 

Indo-US Medicine Trade 
(Deb. 12. Vol. XII.09-OS-2005) 
Col. 146 

Insulin Inhaler 
(Deb. 17. Vol. XII. 17-OS-200S) 
Col. 221 

Irrational Combinations in Drugs 
(Deb. 3. Vol. XI, 27-07-2005) 
CoI.S3-59 

Manufacture of ARV -
(Deb. ) 3, Vol. XII, 10-08-200S) 
Col. 423 

Medicine Producing Factories 
(Deb. j 9. Vol. XII, 22-OS-2005) 
Col. 385-86 

New Anti-Tuberculosis Molecule 
(Deb. 13, Vol. XII, 10-08-200.5) 
Col. 392-93 

New Code of Ethics for Drugsl 
Advertisements 
(Deb. 13, Vol. XII, IO-OS-200S) 
Col. 140 

New Drug to enhance Sexual Stamina 
(Deb. 13, Vol. XII, 10-08-2005) 

Col .. 302-0) 

Non-AvailabHity of Symptomaticl 
opportunistic Drugs in Hospitals 
(Deb. 21. Vol. XIII, 24-0S-2005) 
Col. )51-52 

Non-Indenting of Medicines by CGHS 
Dispensaries 
(De". 21, Vol. XIII, 24-OS-2005) 
Col. 279-80 

Norms for Calculating Prices of Medicines 
(Deb. 6, Vol. XI, 0) -08-2005) 
Col. 283-84 

Norms for Clinical Trials 
(Deb. 3: Vol. XI. 27-07-2005) 
Co1.217-18 

Payment for Purchase of Raw Material 
(Deb. II, Vol. XII,08-08-2005) 
Col. 80-82 

Permission to BAMS Graduates to Prl'-1ice 
Modern Systems of Medicine 
(Deb. i I, Vol. XIII, 24-08-2005) 
Col. 192-93 

Policy on Manufacturer and Marketing of 
Drugs 
(Deb. 19, Vol. XII, 22-08-200S) 
Col. 349-50 

Popularization of Ayurvedic/Homo-
eopathic Medicines 
(Deb. 8, Vol. XI,03-08-2005) 
Col. 186-19 

Post Marketing Surveillance 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 403-04 
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Prescribing Medicines in Company's 
Name' 
(Deb. 21, \bl. XIII. 2~8-2(05) 
Col. 82-83 

Production of Bulk Drugs 
(Deb. 6. Vol. XI. 0 I.{)S-2005) 
Col. 180-81 

Products Manufactured by Drug 
Companies 
(Deb. 21. Vol. XIII. 24.{)S-200S) 
Col.264~5 

Promotion of Ayurveda in Foreign 
Countries 
(Deb. 17, Vol. XII. 17-OS-2005) 
Col. 176-79 

Quality check of traditional Medicines 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 293·94 

Reduction in Prices of Life Saving Drugs 
(Deb. I. Vol. XI, 25-07-2005) 
Co1.414-15 

Research.on Alternative Systems of 
Medicine 
(Deb. 21. Vol. XIII, 24-08-2005) 
CoI.3\O 

Restrictions on Drug Importers 
(Deb. 13, Vol. XII,IO-OS-2005) 
Col. 401-02 

Rise in Prices of Medicines 
(Deb. I. Vol. XI. 25-07-2005) 
Col. 99---1 02 

Sale of Banned Medicines 
(Deb. 3. Vol. XI. 27-07-2005) 
Col.210-11 

Sale of Illegal Stents 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 257-59 

Setting up Food and Drug Testing 
Laboratories 
(Deb. 17. Vol. XlI. 17-OS-2(05) 
Col. 16--26 

Setting up of Task Force to Control Price 
of Patented Drugs 
(Deb. 6, Vol. XI. 01-08-2005) 
Col. 345 

S;de Effect ofViagra 
(Deb. 17, Vol. XII, 17-08-2005) 
Col.165~ 

Situation arising out of on-going economic 
blockade in Manipur resulting in non-
availability of essential commodities. 
including medicines and steps taken 
by the Government in regard thereto 
(CA) 
(Deb. 9, Vol. XI. 04-08-2005) 
Col. 330-52 

Situation arising out of rise in prices of 
medicines, particularly life saving 
drugs in the Country and steps taken 
by the Government in regard tht'reto 
(CA) 
(Deb. 7, Vol. XI. 02-OS-2005) 
Col. 385-99 

Subsidy for Export of Drugs 
(Deb. I. Vol. XI.2S-07-2005) 
Col. 297-98 

Substitute for Nimuslide Syrup 
(Deb. 8, Vol. XI. 03-08-2005) 
Col. 189-91 

Task Force on Life Saving Drugs 
(Deb. 19, Vol. XII. 22-08-2(05) 
Col. 307-08 

Use of Drugs 
(Deb. 12. Vol. XII, 09-08-2005) 
Col. 274-75 

Dry Fruits 

Export of Dry Fruits 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 244-46 

JIIegallmport of Arecanut 
(Deb. 16. Vol. XII. 16-08-2(05) 
Col. ISS 

Impact of Export of Cashew under VKUY 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 157-58 

Price of Cashew Kernel 
(Deb. 16, Vol. XII, 16-08-2.005) 
Col. 99-100 
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DTH Services 

DTH Appl;cation of Mis Space TV Ud. 
(Deb. 18. \bl. XII, 18-08-2005) 
Col. 209 

DTH Subscribers 
(Deb. 9, \bl. XI, 04-01-2005) 
Col. 251-59 

Installation ofOTH Sets 
(Deb. 18, \bl. XII, 18-08-2005) 
Col. 200-01 

Dubai 

Recruilment ofTruckITrailer Drivers 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 524 

Duty Drawback Scheme 

Requests on Duty Drawback Scheme 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 208-09 

Duty Entitlement Pass Book Scheme 
Duty Entitlement Pass Book Scheme 

(Deb. 2, \bl. XI, 26-07-2005) 
Col. 491-493 

Duty Free Shops 
Duty Free Shops at Airports 

(Deb. 6, \bl. Xl, 0 1-01-2005) 
Col. 251-59 

Restoration of Duty Shop by US 
(Deb. 2, Vol. Xl, 26-07-2005) 
Col 524-525 

E-Govel11lDCe 

E-Governance of Rural Development 
Programmes 
(Deb. 10, Vol. Xl, 05-08-2005) 
Col. 272 

Modernisation Programme 
(Deb. to, Vol. XI, 05-01-2005) 
Col. 162-63 

!-MaDMen 
E-Mail Tellers fllCUity 

(Dab. 13, Vol. XII, 10-08-2005) 
CoI.3SI-51 

Eastern Coal Fields Umlted 

Employment to Land Oustees 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 78-79 

Investment Plan ofECL 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 301 

Need to streamline the procedure for 
auction of coal in Bharat Coking Coal 
and Eastern Coalfields Limited 
(MUR-377) 
(Deb. 2, Vol. Xl, 26-07-2005) 
Col. 623 

Non-Payment of Salary to School Teachers 
(Deb. 17, Vol. XIl, 17-08-2(05) 
Col. 312-13 

Eco-Informatin Centre 
Eco-Informatics Centre 

(Deb. 3, Vol. XI, 27-O7-2005) 
Col. 233-34 

Eco-tourism 
National Wetland Policy 

(Deb. 19, Vol. XII, 22-08-2005) 
Col. 331-32 

Ecolope.1 Battalion 
Ecological Battalion 

(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 110-11 . 

EeoIo&Y 
flood Control in Guwahati City 

(Deb. 6, Vol. XI, 0 1-01-2005) 
Col. 123-24 

Need to check the unprecedented level of 
environmental degradation and 
ecological imbalance due to large scale 
mining of river beds in Kerala 
(MUR377) 
(Deb. 7, Vol. Xl. 02-08-2(05) 
Col. 408 

EconomIc Growtb 
Accelerating Economic Growth Rate 

(Deb. 8, Vol. XI,03-08-200S) 
Col. 175-76 
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. (Deb. 17, ~I. XII, 17-08-20(5) 
CoL 64-65 

Contribution of A&riculturc Sector in 
OrowthRate 
(Deb. II, Vol. XII, 01-08-20(5) 
Col. 410-48 1 

Economic Development of North-East em 
Regj~n 
(Deb. 7, Vol. XI. 02-08·200S) 
Col. 80-81 

Economic Growth ... 
(Deb. IS, Vol. XII, 12-OS-lOOS) 
Col. 276-77 

Economic Growth Rate 
(Deb. 17, Vol. Xli, 17-08-2005) 
C01.2S3-55 
(Deb. 3, Vol. Xl, 27-07-2005) 
CoI.40S--17 

Lowering Down Target of Economic 
Growth 
(Deb. 8, Vol. XI. 03-08-200S) 
Col. 168 

Per Capita Income 
(Deb. 17, Vol. XII. 17-08·200S) 
Col. 197-98 

Economic Imbalance 
Regional Economic Imbalance 

(Deb. 16. Vol. XII, 16-08-200S) 
Col. 125-29 

Economic Importance Scheme 

Inter-State Connecting/Econom ic 
Importance Scheme 
(Deb. 13, Vol. XII. to-08-2005) 
Col. 445 

EcoDomk: Packa. 

Economic Package to Jammu and Kashmir 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 59 

Need to sanction special economic 
package to the State ofGujarat to check 
the recurring drought in North Gujarat 
(MUR377) 
(Deb. 2. Vol. XI. 26-07-2ooS) 
Col 623·24 

Economic Zone tor IT in Manplorc 
{Deb. 2. \VI. XI, 26-47-2005) 
Col. SOl 

leoDomlt.lly We.ker Semon 

Societies of EWS 
(Deb. 12, Vol. XII. 09-08-20(5) 
Col. 386 

Economy 
Disproportionate Growth Ratio between 

Economy and Population 
(Deb. 13. Vol. XU. iO-OS-200S) 
Col. 162-63 

Edible Items 

Pesticide Contents in Edible Products 
(Deb. II. Vol. XII, 08-08-200S) 
Col. 16-22 

Edible Oils 

Consumption of Edible Oil 
(Deb. 19. Vol. XII. 22-OS-2OO5) 
Col. 42-46 

Export of Soya Oil 
(Deb. 12,VoI. XII, 09-08-2005) 
Col. 153-54 

FTA Impact on Vanaspati Production 
(Deb. 12. Vol. XII, 09-08-2005) 
Col. 53-58 

Import of Coconut Oil 
(Deb. II, Vol. XII, OS-08-2005) 
Col. 272-73 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 126-28 

Import of Edible Oil 
(Deb. II, VoL XII,01-08-2005) 
Col. 245-t6 
(Deb. 12, Vol. XII, 09-01-2005) 
Col. 29--31 
(Deb. I, Vol. XI, 2S-07-2ooS) 
Co1.3S4-55 

Import of Vanaspati 
(Deb. 20, Vol. XII, 23..()8-2oo5) 
Col. 78-79 . 
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Mustard Oil Scam 
(Deb. 6, Vol. XI,0I-OS·2005) 
Co1.3~7 

Oil Packaging 
(Deb. II. Vol. XII. OS-08-2005) 
Col. 255·56 

Education 

Acadp.mic Exchanges between India and 
Pakistan 
(Deb. 8, Vol. XI. 03"()S·2005) 
Col. 176·77 

Adult Education 
(Deb. 2. Vol. XI. 26-07·2005) 
Col. 132·_·136 

Continuing Education Programme 
(Deb. 20. \\)1. XII, 23-08-2005) 
Col. 235-45 

Degree in Engineering 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 269-70 

Development of Technical Education by 
AICTE 
(Deb. 12. Vol. XII. 09-08·2005) 
Col. 179-81 

Education at EUropean Universities 
(Deb. 7. Vol. XI. 02-08·2005) 
Col. 234-35 

Education for Mentally Retarded Children 
(Deb. 20, Vol. XII, 23-OS.2(05) 

Adult Education Programme in lJ.P. Col. 177.78 
(Deb. 7. Vol. XI. 02-08.2(05) II 
Col. 270-72 Education in Ayurveda and Admission to 

Medical Colleges 
Allocation of Funds for Development of I (Deb. 8, Vol. XI, 03-08.2005) 

Secondary Education Col. 16--26 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 133·34 

Allocation of Funds for Higher Education 
(Deb. 7, Vol. XI. 02"()S·2005) 
Col. 93 

Allocation to Andhra Pradesh 
(Deb. 5, Vol. XI, 29"()7·2005) 
Col. 305-06 

Amendment in Existing Entrance Test 
(Deb. 2, Vol. XI, 26..()7-2oo5) 
Col. 121-122 

Assistance for Elementary Education 
(Deb. 20, Vol. XII, 23"()8-2OOS) 
CoI.~ 

Assistance to GATE Qualified Students 
(Deb. 16, Vol. XII.I6..()8-2005) 
CoI.213-IS 

Computer Education 
(Deb. 21. Vol. XIII. 24..()8-2005) 
Col. 137-38 

Concession for Higher Education 
(Deb. 12. Vol. Xli, ()9..08.2oo5) 
Col.361 

Education Loan 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 274·75 

EFC Grants for Elementary Education to 
Karnataka 
(Deb. 10, Vol. XI,05"()S·2005) 
Col. 91-92 

Enrolment Ratio in Higher Education 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 17-24 

Environmental Education Awareness 
Pro~ 
(Deb. II. Vol. XII, 08-08-2005) 
Col. 127-29 

FDI in Elementary Education 
(Deb. 2. Vol. XI, 26"()7-2oo5) 
CoUIO-l1 

Foreign Aid for Educational Purpose 
(Deb. 20, Vol. XlI. 23-08-2005) 
Col. 294·95 

Funded Scheme~ 
(Deb. 7, Vol. XI. 02-08·2005) 
Col. 204 



SUBJECf INDEX 119 

Higher Education 
(Deb. 20, Vol. XII. 23..()8-200S) 
Col. 287-8S . 
(Deb. 2. Vol. XI. 26~7-200S) 
Col. 424 

Inclusion of Communication Skill Subject 
in Curriculum 
(Deb. 7. Vol. XI, 02~8-2(05) 
Col. 187-88 

Inclusion of Education Under Consumer 
Protection Act, 1986 
(Deb. 19. Vol. XIJ.22~8-2005) 
Col. 280 

Increase in Rates of Tuition Fees 
(Deb. 20. Vol. XII. 23-08-2(05) 
Col. 129-30 

Integrated Education for Disabled Children 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 31--36 

Mahila Samakhya Programme 
(Deb. 20; Vol. XII. 23-08-2(05) 
Col. 16-17 

Modern Treatment Research Facilities 
and Medical Education in Karnataka 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 283-84 

National and State Council for Teachers 
Education 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 262-63 

Need for early issuance of certificates to 
students passing their vocational 
courses from various institutions 
patronized by National Council of 
Vocational Training (MUR 377) 
(Deb. 9. Vol. XI, O4-OS-2005) 
Col. 366 

Need to bring a Central Legislation to 
regulate admission and fee structure 
in Medical and Engineering Colleges 
in the Country (MUR 377) 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 405-06 

New Education Policy for Visually 
Challenged 
(Deb. 12, Vol. XII, 09-08-2(05) 
Col. 285 

Private Educational Institutions 
(Deb. 16, Vol. XII.16-0S-200S) 
Col. 17S-79 

Professional Courses 
(Deb. 7. Vol. XI, 02-08-2(05) 
Col. 341 . 

Professional Education 
(Deb. 12, Vol. XII. 09-08-2005) 
Col. 19-21 

Promotion of Education 
(Deb. 7. Vol. XI. 02-08-2005) 
Col. 97-98 

Promotion of Education for Girls 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 544-45 

Promotion of Elementary Education 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 15-16 ~ 

Reading Habits among Peoples 
(Deb. 7. Vol. XI, 02-08-2005) 
CoI.S9-90 

Recognition of Private Educational 
Institutions 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 273-75 

Recommendations made by NCERT on 
Education 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 114-15 

Reduction in Academic Burden 
(Deb. 16. Vol. XII, 16-08-2005) 
Col. 12-17 

Release of Central Share under Pre-Matrie 
Scholarship Scheme 
(Deb. 22, Vol. XIII, 25~8-2005) 
Col. 206 

Research Study by Society for Applied 
Research in Education and 
Development 
(Deb. 20. Vol. XII, 23-08-2(05) 
Col. 137 
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Reservation for Handicapped In Higher 
Education 
(Deb. 18, ~I. XII. 18-08-20(5) 
Col. 200 

Reservation (or OBC in EdUQlional and 
Professional Institutions 
(Deb. 22, \\>1. XIII, 2S--OI-2005) 
Col. ISS 

Review ofSSA 
(Deb. 7, Vol. Xl, 02~8-200S) 
Col. 152-53 

Scholarship for Children ofBeedi Workers 
(Deb. I, Vol. XI, 25~7-2005) 
CoI.J~8 

Science Education 
(Deb. 7, Vol. XI, 02~1-2005) 
Col.3l4-15 

Standard of Education in Private 
Un i versities 
(Deb. 20, Vol. XU, 23~8-200S) 
Col. 271-72 

Survey on Promotion of Education among 
SCGirls 
(Deb. 18. Vol. XII, 18-OS-2(05) 
Col. 166-69 

. Teacher-Student Ratio 
(Dt:b. 7, Vol. XI,02~8-200S) 
Col. 170-71 

Vocational Education 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 41-44 

World Bank Support for Computer 
Education 
(Deb. 21, Vol. XlU,24-OS-2(05) 
CoI.J29 

EcIaeational Consultant lad .. Ltd. 

Upgradation of Office Management 
Courses by EDCIL 
(Deb. 20, Vol. xn,23~8-200S) 
CoI.2~1 

IDUSAT 
Facility to Lectures through EDUSAT 

(Deb. 7. Vol. XI, 02~8-200S) 
Col. 159-60 

Need to accord approval to the proposal 
ofGovernmont of Orissa for linking the 
State with the network under EDUSAT 
propmme oflSRO (MUR 377) 
(Deb. 19, \\>1. XII, 22-08-2005) 
Col. 52S-29 

Setting up of ED US AT Centres 
(Deb. 20. Vol. XII, 23-08-2005) 
Col. 139-40 

Egypt 

Setting up of Fertilizer Plant in Egypt 
(Deb. 6, \\>1. XI. 01-08-2005) 
CoI.14S46 

Election Commilllon 

Power to Election Commission 
(De!>. 4. Vol. XI, 2S~7-200S) 
Col. 337-40 

VOler Identity Cards 
(Deb. 10, Vol. XI.05-08-200S) 
Col. 143-48 

Election Reforms 

Electoral Roll 
(Deb. 15, Vol. XII, ) 2~8-2005) 
Col. 283-86 

Electrification 

Electrification of Jhansi-Kanpur Railway 
Section 
(Deb. 14, Vol. XII. 11-08-2005) 
Col.26S 

Electrification of Rail Lines 
(Deb. 18. \bl. XII, 18-08-2(05) 
CoI.IOI~2 

Electrification of Rail Lines in Orissa 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 262 

Electrification of Railway Line between 
Pondichcrry and Villupuram 
(Deb. I., Vol. XII, 18-08-2005) 
Col 229 
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Electrification of Una-Churudu Rail 
Section 
(Deb. 18, Vol. XII, J 8-08-2(05) 
Col. 125 

Electrit!cation Work in East Coast Railway 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 282 

Outlay for Rural Electrification 
(Deb. 5, Vol. XI.29-07-2OO5) 
Co1.351-52 

Rural Electrification 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 223-52 

Employees 

Deployment ofT. r.E. in Trains 
(Deb. 22. Vol. XIII, 25-08-2005) 
Col. 225-26 

Earning ofa Government Employee/PSU 
Worker 
(Deb. 21, \ob/. XIII,24-08-2(05) 
Col. 139-40 

Employees Caught Red-Handed by CBI 
(Deb. 21, Vo/. XIII, 24-08-2(05) 
Col. 68 

Employees ofTihar Jail 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 11/ 

Issue of Railway Passes to Employees 
(Deb. 22. Vo/. XIII, 2~"()8-2005) 
Col. 320-21 

Payment of Statutory Dues to Employees 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 110-1 I 

Pension Cues ofFCI Employees 
(Deb. II, 'WI. XII,OI-01-2005) 
Col. 251-59 

Reinscatement of Disabled Employees 
(Deb. 22, \bl. xm, 25-08-200') 
CoL 322-24 

Strike by Employees of88nks 
(Deb. 10, Vol. XI, 05-01-20(5) 
Col. 287 

Employees Provident Fund 

Annual Valuation of EPF 
(Deb. II, Vol. XII. 08-08-2005) 
Col. 429 

Defaulting Units/Establishments 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 45 1-86 

Increase in Rate of Interest 
(Deb. 1, Vol. XI, 25-07-2005) 
Col. 537-38 

Investment of Fund of EPF 
(od>. 19, Vol. XII, 22-08-2005) 
Col. 183-84 

Outstanding Dues ofEPF andESI in Pvt. 
Sector 
(Deb. II, Vol. XII, Os..oI-2(05) . 
Col. 27+-77 

Reforms in P.F.Sector 
(Deb. I, \bl. XI,25-07-2005) 
Col. 393-94 

Request ofONGC for Exemption from EPF 
(Deb. 6, \bl. XI,0I-OI-2005) 
Col. 2.01-09 

Unremiaed and U~IaimedAmount of EPF 
(Deb. II, Vol. xn,ot-OI-2005) 
COI.2S~ 

Violation ofEPF and MP Act, 1952 
(Deb. 6, \bL.XI,OI-08-200s) 
Col. 220-21 

Employees Slate Insuraact 

Benefits of ESI to Employees of 
Doordanhan Kendra, Hisar 
(Deb. 11, Vol. XII, 08-08-200S) 
Col. 132 
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ESI HospltaJs 
~. i, \bLXI,2s;.()1·2005) 
Co1.2I3-M 

lSIC ID. CIRI 
(Deb II, \01. XII, 0 ..... 200S) 
Col. 273 

Establishment ofESI Hospitals 
(Deb. 19. \bL XII, 22~1-200s) 
CoL,7 

Fwactioning ofESIC 
(Deb; 19, Vol. XII, 22~8-200') 
CoL2SI-S3 

Need to set up a Burna Ward at ESI 
Hospital in Sivakui Parliamentary 
Constitueney, Tllllil Nldu (MUll 3 77) 
(Deb. 7, \bL XI, 02-08-2005) 
Col. 412 

Employment GcnerJtion by SSI 
(Deb. 12, \01. XII, 09-08-2005) 
Col. 229-30 

Employment Generation in ruralareu 
(Deb. 10, \01. XI,OSa-200S) 
COI.:»-3S 

Employment Generation throu.h SSI 
(Deb. 2. Vol. XI, 2~7-200S) 
Col. 115-20 

~mployment Generation W1der the KVIC 
(Deb. 7, \brxl,02-48-20(5) 
COI.S3-SS· 

Employment in SSI under Tenth Five V .... 
Piln 
(Deb. 12, Vol Xli, 09-0I-200S) 
Col. 147-41 

~riDl Dues ofEPF Ind ESI in Pvt. Employment in Textile Sector 
(Deb. II, \bl.XI(OUI-2005) (Deb. IS, Vol. XlI,12-08-200S) 
Col. 274=--" Col. 254-S6 

Scam in ESIC Hospitals 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 3()6.()7 

~ 

Apeemcnt bctweenAASI ad ONGC 
(Deb. 9, \01. Xl, 04-08-2005) 
CoI.20~8 

Appointment of Persona Deployed for 
Railway Construction work in 
Kmyakumari 
(Deb. 22, \bl. xm,~-200S) 
Col. 306 

Co-operalive Housing 
(Deb. 16, \OL XII, 1~8-200S) 
Col. 367061 

Creation of Employment Opportunities 
(Deb. 2, VoL XI, 26-47-2(05) 
CoI.S38-39 

Employment on Compusionate Ground 
(Deb. 5, Vol. XI, 29-41-2(05) 
CoI.3S1 

Employment Opportunities in Aaricukure 
Sector 
(Deb. 6, \01. XI, 01-48-2005) 
Col. 333 

Employment through Industrialisation 
(Deb. 7, \01. Xl,02-48-200S) 
CoI.·88-19 

Employment to Ex-Servicemen 
(Deb. 22, \01. XIII,2S-08-200$) 
CoI.302~ 

Employment to Land Oustees 
{Deb. 8, \bl. Xl.03-48-2OOS) 
CoI.467~ 

(Deb. 17, \bL XII, 17.08-2OOS) 
O>L 78-19 

Creation of Separate Productivity ad 
Employment ~ Division Employment to Migrated Poraons 
(Deb. 2'- '.tt ~. ~4-CI"'200'} ~. !9, \01. YJI, 22-OS-200S) 
Col. 3ft. 0>1.204-0S 
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Employmen~ to retired engine drivers 
(Deb. ]4, Vol. XII, ] 1-08-2005) 
Col. 234 

Employment to Women and Weaker 
Section 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 327-29 

Inclusion of Communication Skill Subject 
in Curriculum 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 187-88 

Increase in Work Force 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 112-116 

Job Opportunities 
(Deb. 22, Vol. XIII, 25-08-2(05) 
Col. 325 

Job to Women in Anganwadi Kendra 
(Deb. 7. Vol. XI,02-08-2005) 
Col. 65 

Jobs to Displaced persons 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 188-90 

Need to amend invnigration laws to prevent 
harassment being meted out to Indian 
Citizens who over stay abroad after 
getting employment(MUR 377) 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 363 

Need to ban fake advertisements in 
newspapers inviting applications for 
employment with a view to safeguard 
the interest of unemployed perlOns 
(MUR377) 
{Deb. 11, \\)1. XII, ()8.o()8..2005) 
Col. 528 

Need to continue the policy of providing 
employment to the people whose land 
has been acquired by Coal India 
Limited in JhIrkhand (MUR 377) 
(Deb. 7, VoL XI, 02~8-200S) 
ColA I 1-12 

Need to . develop the barren 
unproductive land in Dholpur 
district of Rajasthan for generating 
employment (MUR 377) 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 522-23 

Need to direct Hindustan Petroleum 
Corporation Limited to provide 
employment to the people whose land 
have been acquired for setting up p~ 
in Nasik Parliamentary Constituency,-
Maharashtra (MUR 377) 
(Deb. 9, Vo1. XI, 04-08-2005) 
Col. 364 

Need to promote Mahua based small scale 
industries in Gondia and other districts 
of Maharashtra with a view to provide 
employment in the region (MUR 377) 
(Deb. 7, Vol. XI, 02-08-2(05) 
Col. 406-07 

Re-employment in Delhi University 
(Deb. 7, Vol. XI,02-08-2005) 
Col. 93-9S 

Re-Employment of Retired Officers 
(Deb. 21, Vol. XIII,24-08-2005) 
Col. 169 

Re-employment of Retired Persons 
(Deb. 21, Vol. XIO,24-08-2(05) 
Co1.361-62 

Rural Job Scheme 
(Deb. 5, Vol. Xl, 29-07-2005) 
Col. 201-03 

Support for Training and Employment 
Programme 
(Deb. 7, Vol. XI, 02-08-2005) 
Co1.21~24 

Targets Under Employment Generation 
Programme 
(Deb. 16, \til. XII, 16-08-200S) 
CoI.l12-13 

Urban Employment 
(DdI. 12, \til. XII,09-08-2005) 
Col. 275-76 
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1.,.". .. COlD ........ 

Employment Conaniulon 
(Deb. I, \()L XI. 2S.()7-~S) 
CoI.~ 

Employmens.Exchlnpa 
(Deb. II, \bJ. XII, OI-Ol-200s) 
Cor1J....-.9S 

Notified Post Filled throuah Employment 
Exchlnaes 
(Deb. 6, \()L XI. 01-01-20(5) 
Col 212-14 

EIIeraee ...... 

AIIepd Land Encroadlment of Land by 
Nepal 
(Dib. 13, .... xu. 10.41-2005) 
Col. 322·23 

Coionizati911 On GoYeminent Land 
(Deb. 7, \bL Xl,02'()1-200s) 
CoL 316 

Demolition of Colonies 
(Deb. 7, \VI, XI, 02-OI-200S) 
Col.. 

Inclusion of certain colonies into 
unauthorised colonies 
(Deb. 2. \bl. XI. 26-07-2005) 
CoI.S3S-l6 

Ileaularisation of unauthorized colonies 
(Deb. 2. \VL XI. 26-07-2(05) 
CoI.SS6-S7 

Vacation ofEncroachod Land 
(Deb. 22.~. XIII. 25-01-20(5) 
Col. 324-25 

I ......... s..,.. 
PopulationlProtectiOil of Endaft,.red 

Spides 
{Deb. I, \()1. XI, 2S-07-200S) 
Col. 366-92 

Scheme: for Protection of Endan,ered 
Species 
(Deb. II, \01. Xn,OI-08-2005) 
Col.18l-l9 

EMrJY 

Coordination Committee on Energy 
(Deb. 10, \01. XI, Os..o&-200S) 
CoI.I07~ 

Encroachment and Corruption 
Cantonments 

India and European Union Dialolue on 
in EIIefJY 

(Deb. 14, \vL XII, 11-08-208S) 
CoL IS6-S7 

~byBALCO 
(DIb.12, ~.XlI,09-OI-lGOS) 
CoL 100 

Enc:ro8cbmenI ofPubUc LInd 
(DIb. 20, ~ XII, 2342(05) 
CoL 123-24 

EactoaclunelR on Defence Land 
(Deb. 14, \bLXII,Il.()l-2005) 
ColIS2-54 
(Deb. 4, \bL XI, 21-07-200:5) 
Cd. 100 

Er.~.""'AreainDelhi 
(Deb. 7, \OL.<I. w.ua-200S) 
Col. 147 

(Deb. 21, \VI. XIII, 24-01-2005) 
Col. 341 

lIIeI'IY Policy 
Intep'lted Energy Policy Repon 

(Deb.ll, Vol. XII,IO-OI-200S) 
Col.)') 

lB._riB, COnet" 
CornputerCoursc in DliirNCfulg Colic.,. 

(Deb. 7, \bl. XI,02-01-200SJ 
Col. 206--01 

Need to brin. I Central Loaialation to 
replate· admission and .... structure 
in Medical and Eft8ineerina Colleges 
in the CounIry (MUR 3n) 
(Deb. 7, Vol. XI. 02-48-2005) 
CoL40S-G6 
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Unemployment illite of Tech.icell 
EacinMri .. 0ndJ , II 
(Deb. 6. "-UCI. OI.()l.2005) 
CoLl24-26 

I ...... 
Apeement between India and UK 

(Deb. 4, \\)1. X(,2J.07-200S) 
CoI.213..a4 

o.ma,e to ReUlious Shrines in London 
(Deb. 3, \\)L XI, 27.()7-2005) 
Col. 229 

Status of Indo Trade with other 
Countries 
(Deb. 20, Vol. XII, n.ot-200s) 
Col 136-37 

Transfer of Nuclear Technology by 
Britain 
(Deb. 17, Vol. XII,17-08-200S) 
Col. 14546 

Entrepreneur Centres 

Entrepreneur Centres 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 59-60 

Entrepren.unhip DeveJopmeat 

Entrepreneurship Development among 
youth 
(Deb. 2, ~I. XI, 26-07-200S) 
Col. 515-16 

Environment 

,Assistance from CIDA for Environmental 
Development 
(Deb. II, Vol. XII, Os.oI-2(05) 
Col. 21 1-217 

Cleaning of Rivers and Lakes 
(Deb. I, Vol. XI, 25-07-2(05) 

'"Col. 79-92 

Clearance to Iron Plants 
(Deb. 6, Vol. XI, 01-08-2(05) 
Col. ISS 

Death of Birda due to Hot Winds 
(Deb. II. \bL XII. 0I-0I-200:S) 
Col. 21$ 

DeIahs due to Pollution 
(Deb. 11. \bl. xu. ..... 2005) 
Col. 447 

Destruction of Trees Oft EIItem Express 
Highway 
(Deb. II, \\)1. XII, ~200S) 
CoL 283..a4 

Development and Expansion or Delhi 
Airport 
(Deb. 14. \\)1. xu, 11.()I.200S) 
CoL 203 

Effect orCNG on Environment 
(Deb.Il. Vol. XD.0I-0I-2005) 
CoL4S1-53 

Environment Clannce for Dholera Port 
Project 
(Deb. I, Vol. XI,2S'()7-100S) 
Col. 486-87 

EnviroQrnent ofVrindavan 
(Deb. II, Vol. XU, 01-01-20(5) 
Col. 147-149 

Environmental Clearance for Induitrial 
Plants 
(Deb. I, VoI.XI,.2S..07-280S) 
Col. 130-134 

Environlhental Clearance for Power 
Plant 
(Deb. 19, Vol. xu. 22-08-2005) 
Col. 293-94 

Environmental ClearMce to Airport in 
Lakshadweep 
(Deb. I, Vol. XI, 25-07-200S) 
Col. 174-75 

Environmental Clearlnce to Industries in 
Orissa 
(Deb. 6, ~1. XI.0I-08-200S) 
Col. 296-312 

Environmental clearance to Power Plant 
(Od;. 19, Vol. XII, 22-08-2005) 
Col. Its 
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Bavi.onmental Education Awareness 
...... iIlJe 
(Deb. II, ~l. xu. 08-08-2005) 
-coL 127-29 

Environmemal Projects 
(Deb. 1. \4)L XI. 25.()7-200S) 
CoL 409 

Handio& Over of Sanctuary Land to Forest 
Dwellers 
(Deb. I. \4)1. XI; 2S-07.2(05) 
q,L 187 

Impact of Hydel Power Projects on 
Environment 
(Deb. 19, \VI, XII, 22-01-20(5) 
ColSS-S6 

Impact of Quarrying Activities on 
Environment 
(Deb. II, \VI. xu. 08-08-200S) 
Col. 31-34 

Improvement of Environment 
'(Deb. 19, \4)1. XII, 22.()8·2005) 
CoL 309-10 

Improvement of Environmental System 
(Deb. 11, \4)1. XlI, 08-01.20(5) 
Col. 476 

National Envirorunet!t Policy 
(Deb. I, \bl. XI. 25-07-2(05) 
CoL3SS--357 

Need to amend Environment and Forest 
Conservation Act with a view to 
disburse surplus land to landless 
Schedule Caste and poor people in the 
country (MUR 377) 
(Deb. 24, \VI. xm, 30.01-2(05) 
Col. 65 

Need to check the unprecedented level 
of environmental degradation and 
ecological imbalance due to large scale 
mining of river beds in Kerala 
(MUR377) 
(Deb. 7, \4)1. XI, 02-08-2005) 
r.oI.408 

Need to provide eilvironmental clelnnce 
to the pending projects of KamaIaka 
Government (MUR 377) 
(Deb. 3, \VI. XI. 27-01.2(05) 
Col. 620.21 

Plan for Environmental Vllbility 
(Deb. 6, \bl. XI. 01.()8.2005) 
Col. 221 

Poaching of Musk Deer 
(Deb. J I, \bI. XII. 08-08-20(5) 
CoL 422·23 

Pollutin& Units in West Bengal and 
Jharkhand 
(Deb. I, \4)1. XI.2S-07·200S) 
Col. 161-62 

Population of Vultures 
(Deb. 6, \V\. XI, 01-08-2(05) 
Col. 43S--37 

Progress regarding Humid Land 
(Deb. It, \V\. XII, OS-OS·200S) 
Col. 461 

Project Proposal for Eeo·friendly Coir 
Retting 
(Deb. t I, \V\. XlI, 08-08-'2005) 
Col. 448-49 

Promotion of Battery Operated Cars 
(Deb. II, Vol. XII, 08-08-200S) 
Col. 423·24 

Protection of Environment 
(Deb. 11, Vot. XII, OS-OS·2005) 
Col. 349-S0 

Protection of Wildlife and Environment 
(Deb. 1, \4)1. XI,25-07.2(05) 
Col. 416-1S 

Relative Pollution Level in India 
(Deb. II, Vol. XII. OI-08-200S) 
COl.37S 

Removal of Encroachments from Ridge 
Areas 
(Deb. 11, \bl. XII, 08-08-2005) 
Col. 384-85 
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Sitting up of Regional Office of 
Bnvirorunent and. Forest Department in 
KcraJa 
(Deb. I, \bl. XI. 2'~7.200S) 
CoI.36~ 

Settinl up of Wild Life Crime Control 
Bureau/Courts 
(Deb. II, \VI, xn. 01-08-20(5) 
Col. 377 

Study on Green House Gases 
(Deb. 6. \VI. XI. 01 ~8-200S) 
Col. 253 

Survey on Cleanliness 
(Deb. II, \\)1. XII, 08-08-2005) 
Co1.376-77 

Use of Forest Land by Coal Mines 
(Deb. 11, \VI, XII, OB'()8-200S) 
Col. 445-47 

Eilential Commodities 

Rise in Price 
(Deb. 6, \\)1. XI, OI'()8-2005) 
Col. 40 1'()2 

Rise in price of essential commodities 
including hike in petroleum prices 
(OUR 193) 
(Deb. 16, Vol. XII, 16-0I-lO(5) 
Col. 477-506 

Situation arisina out of on-goin& economic 
blockade in Manipur resulting in non-
availability of essential commodities, 
including medicines and steps taken 
by the Government in regard thereto 
(CA) 
(Deb. 9. Vol. XI, 04.()8-200S) 
Col. 330-352 

Textile Products under Essential 
Commodities Act, 1955 
(Deb. 6, Vol. XI. 01..()B-200S) 
Cot. 439-40 

Edlanol 

Duty on Ethanol 
(Deb. 15, \til. XII, 12'()8-2005) 
Col. 181-S2 

Europe 

Agreement between India and Atomy 
Institute of Europe 
(Deb. 3, \bl. XI, 27-G7-20(5) 
Col. 132·33 

Education at European Univenitiea 
(Deb. 7, \VUO,02.()1.2005) 
Col. 234-3S 

Ties wiCh European Countries 
(Deb. 21 , \VI, xm, 24-01-2005) 
Col. 326-27 

Europeaa Ualon 

Anti-Dumping Duty 
(Deb. 20, \VI. XIl, 23-oa-200S) 
Col. 142-43 

Concession in industrial tarif'. by 
European Union 
(Deb. 2, Vol. XI, 26-07-200s). 
COl.S80 

FDIbyEU 
(Deb. 16, \V1.xn.16-0B-200S) 
Col. 32-33 

Import of Aariculture Products 
(Deb. 16, \VI, XU, 16-08-2005) 
Col. 102-07 

Trade with European Union 
(Deb. 7, \\)1. XI, 02"()8-2005) 
Col. 299-300 

Eutbanuia 

Legalisina Euthanasia 
(Deb. 21. Vol. XW, 24-0S-2005) 
Col. 141 

Ex-Servieemen 

Assistance to Ex-Servicemen 
(Deb. 4 , Vol. Xl, 2S..()7-2005) 
Col. 324-25 

Employment to Ex-Servicemen 
(Deb. 22. WI. XIII,25"()S-2005) 
Co1.301-{)4 
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Rehabilitation ofBx.serviccmen 
(Deb. I", \bl. XII, 11-08-2005) 
CoI.39-C6 

lzavadoll Projects 

Excavation Projects in M.P. 
(Deb. 22, \\)1. xm, 25'()S ·2005) 
CoL23S 

Ex .... Programmes 

Exchange Programmes with other 
Countries 
{Deb. 21, \\)1. xm, 24-08-200~) 
CoI.161~3 

Student Exehange Programme 
{Deb. 12, \bl. XII,09-oI-200S) 
Col. 303 

Elpll'dlturc 

Expenditure of Aviation Industry 
(Deb. 9 , VoL XI. 04..()"~) 
Col. 111 

Expenditure on Publicity and Media 
(Deb. 9 • \t)L XI, 04.()1.200S) 
Col. 297 

Expenditure on Scientific: RoIearch 
(Deb. 10, \bl. Xl, OS.()8-200~) 
CoI.13G-32 

Wuicful Expenditure 
(Deb, 22, \t)l. xm. 2S..()a·200S) 
Col. 121-22 

.£xpeadltun .ronas Co .... "'" 
Recommendations of Expenditure Refonns 

Commission 
(Deb. 14, \\)1. XII. 11 ;'()S-200S) 
ColIS5-56 

Explosives 

En~ring of Explosives in IGI 
(Deb. 12, Vol. XII, 09.{)8-2005) 
Col. 76-n 

Entry of truck with explosives in IGI 
Airport 
(Deb. 4 , Vol. XI,28-07-2005) 
Col. 160-61 

Recoveries of live shells 
(Deb. 10, \bL XI, Os..o8-2005) 
Col. 134 

Violation of Explosive Act and Rules 
(Deb. 16, \bl. XII, 16-08·2005) 
Col.1S8 

Export laspection Cou .. dl 

Black Listed Export Finns 
(Deb. 12, Vol. XII, 09~8-2005) 
Ct>l. ISS-92 

Exporters 

Exporcers 
(Deb. 12, \bl. XII, O9-Oa·20(5) 
CoL 171·72 

Relaxation to Expoiters 
(Deb. 7 , \bf. XI, 02"()8·200S) 
CoL211-19 . 

Safeauard for Exporter 
(Deb. 12, \bl. XII, O9-OS-2005) 
Col. 379-10 

Scheme to Promote Exportina Firms 
(Deb. 2, \\)1. Xl, 26-07-200S) 
CoI.SI7-S19 

EIpoI1I 
Anti Dumping Rules 

(Deb. 7 , \bl. XI, 02-o1-200S) 
Col. 342-44 

Assistance under ASIDE Scheme 
(Deb. 12, \\)1. XII, 09-08-2005) 
Co1.30~10 

Ban on Export of Aviation Turbine Fuel 
(Deb. 9 , \bl. XI, 04-08-2005) 
Col. 90 

Benefits to Export Houses 
(Deb. 7. Vol. XI,02-o8-200S) 
Col 78 

Black Listed Export Firms 
(Deb. 12, Vol. XII, 09.{)S-200S) 
Col 188-92 

Coffee Growers 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 325-38 . 
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Commodity Boards 
. (Deb. 16, ~I. XII. 16-01·2005) 

Col. 2"'29 . 

Crop BiG-Tech Export 
(Deb. 12, \bl. XII, 0NI-200.5) 
Col. 75·76 

Export and Import of Aaricultural Products 
(Deb. 6, ~1. XI, OI"()I·200S) 
Col. 227-34 

Export Duty DnlwbKk Scheme 
{Deb. 10, ~I. XI,OS-OI-20(5) 
Col. I 5O-S I 

Export from States 
(Deb. 12, ~l. XII, 09-08-2OOS) 
Col. 227-29 

Export Hub for Petroleum Products 
(Deb. 9 , \VI. XI. 04-0I-200S) 
Col. 110 

Export of Animals 
(Deb. 20, ~1. XII, 23..()1-200S) 
Col. 128-29 

Export ofBaslilati Rice 
(Deb. 7 , ~1. XI,02"()I·2005) 
Col. 115-16 

Export of Chilli 
(Deb. 12, ~I. XII., 09"()8-2005) 
Col 41 1--20 

Export of Chrome Ore 
(Deb. 20, Vol. XII, 23..()1-2oo5) 
CoI.15S-57 
(Deb. 12, Vol. XII, ()9..()8.2oo5) 
Col. 384-85 

Export of Coal 
(Deb. 3 , Vol. XI,27"()7-2005) 
Col. 519-20 

Export ofCoir Products 
(Deb. 16. Vol. XlI.16-OI-200S) 
Col.lS8·59 

Export of Computer Software 
(Deb. 13, Vol. XII., 1().4I·2005) 
CoI.4S-46 

ExportofCouon . 
(Deb. 5 • Vol. XJ,2CJ.07·2005) 
CoI,170---:-73 '. 

Export of Crops tom Maharashtra 
,Deb. I, \bI. XI, 25-67.20(5) 
Col. 142 

Export ofDhruv 
(Deb. 14, \i)l Xlt 1I.oI-200S) 
Col. 177·71 

Export of Dry Fruits 
(Deb. 16, ~1. XII,I6-08·200S) 
Col. 244--46 

Export of Farm Goods 'to Pakistan 
(Deb. 16. ~1. XII, 16-08-2005) 
Col. I" 

Expon ofFmilizers 
(Deb. I. ~1. XI, 25"()7·200S) 
CoI.149-SO 

Export of Food grains 
(Deb. J , Vol. XI. 2S"()7-2005) 
Col. 1 11--24 

Export of Fruits.and Vegetables 
(Deb. 16, ~I. XII, 16-08-2005) 
Col. 193-94 

ExponofGarmcnt ' 
(Deb. 10. Vol. XI. 05-01·2005) 
Col. 329-31 

Export ofGerns 
(Deb. 7, ~I. XI, 02-68-2005) 
Col. 95-97 

Export of Hand loom 
(Deb. S. Vol. XI, 29"()7·2005) 
CoI.203.()4 

Export of Handloom/Handicraft 
Items 
(Deb. IS. Vol. XII, 12-68·2005) 
CoI.206..()7 

Export of Herbs 
(Deb. 20, Vol. XII. 23-01·2005) 
Col. 300-01 

Export ofJron Ore -
(Deb., 12. VoL XII. Q9:OI·200S) 
CoI.IS-16 ." . . . 

• Export of Jager)' 
(Deb. 16, ~1. XII, 16-01-2005) 
Col. 283-84 
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Export of Leather 
(Deb. 16. ~I. XII, 16-08-2005) 
Col. 34-3S 

Export of Locomotives 
(Deb. 18. 'WI. XII, 1 ~8-200S) 
Col. 191-92 

Export of Mangoes 
(Deb. 2 , \bl. XI. 26-07-2005) 
Col. 4SS-4S7 
(Deb. 12, 'WI. XII, 09-01-2(05) 
Col. 192-94 

Export of Marine Product 
(Deb. 2 , Vol. Xl, 26-()7-2005) 
Col. 581-83 

Export of Meat 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 278-79 

Export of Medicines 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 76-78 

Export of Milk and Milk Products 
(Deb. 20. \bl. XII. 23-08-2(05) 
Col. 291-92 

Export of MolassesIFruitsIVegetables 
(Deb. 7 , Vol. Xl. 02-08-2(05) 
Col. 213-14 

Export of Natural Silk 
(Deb. 15, Vol. XII, 12-01-2005) 
Col. 232-33 

Export of Nuclear Material 
(Deb. 17, Vol. XII. 17-08-2005) 
CoL 127-28 

Export of Onion and Garlic 
(Deb. 6, VoL XI, OJ -08-2(05) 
CoI.414-1S 

Export of Petroleum Products 
(Deb. 18, Vol. XII, 18-08-200S) 
Col. 136 . 

Export ofPhannaceutical 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 238-39 

Export of Potatoes and OniQR4 
(Deb. 7, Vol. Xl, 02-01-2(05) 
Col. 131--42 

Export of Poultry Goods -" - . 
(Deb. 2 , Vol. XI. 2~7-200iY-' . 
Col. 141-142 

Export ofPrOQeued Food 
(Deb. 20, Vol. XII, 23-01-2005) 
Co1.105~ 

Export of Processed Food Product. 
(Deb. I. Vol. XI, 25-07-2(05) 
Col. 325-28 

Export of Quality Rice 
(Deb. 6 , Vol. XI, 01-01-2(05) 
Col. 42S-17 

Export of Sea Shells 
(Deb. 16. 'WI. XII. 16-08-2(05) 
Col. 190 

Export of services by ONOC 
(Deb. 4, Vol. XI, 2~7-20(5) 
Col. 297-98 

Export of Silk 
(Deb. 10, Vol. XI, OS..()8-200S) 
Col. 116-20 

Export of Soya Oil 
{Deb. 12, Vol. XII, 09-o8-200S) 
Co1.153-S4 

Export of Spices 
(Deb. 7 , Vol. XI, 02-01-2005) 
Co1.5~ 

Export ofSusar 
(Deb. 19, Vol. XII, 22-O.-2"OOS) 
Col. 47-50 

Export of Sugar to Pakistan 
(Deb. 16, Vol. XU, 16-01-2005) 
Col. 132 

Export ofWheatIRice 
(Deb. 11, Vol. XII. 08-08-20(5) 
Col. 256-57 

Export Oriented Units 
(Deb. 16. Vol. xn. 16-08-2005) 
Col. 239-41 
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Export Parity Price 

(Deb. 4 , ~1. Xl. 28-07-2005) 
Co1.299 . 

Export Processing Zones 
(Deb. 16. ~1. XII, 1 ~8-2005) 
Col.107~ 

Export Subsidy for Potato 
(Deb. II. ~1. XII. 08-08-2005) 
Col. 175 

Export Subsidy on Cotton 
(Deb. 12, Vol. XII. 09-08-2005) 
Col. 122-24 

Export Subsidy to Farmers 
(Deb. 12. Vol. XII. 09-08-2005) 
Co1.l70-" I 

Exporters 
(Deb. 12. Vol. XII, 09-08-2005) 
CoI.l71-72 

Exports ofTyres 
(Deb. 20. Vol. XII, 23-08-2005) 
Col. 169-71 

Financial Assistance to States for Export 
Infrastructure 
(Deb. 2 , Vol. XI, 2~7-200S) 
CoI.I~12 

Foreign Trade Policy 
(Deb. 7. Vol. XI. 02.08-2(05) 
Col.30l-02 

G-20 Nations on Export Subsidy 
(Deb. 12, Vol. XII, 09-08-2005) 
CoI.28~.$4 

Herbal Export 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 102 

Horticulture Export 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 190-91 

JIlegal Export of Wheat 
(Deb. 19, Vol. XII, l2-08-200S) 
Col. 43940 

Impact of Export of Cashew under VKUY 
(Deb. 20, Vol. XlI,23-08-2(05) 
Col. 157-58 

ImportlExport by STC 
(Deb. 7 , Vol. XI,02-08-2005) 
Col. 153-55 

Import/Export of Aifo Products 
(Deb. 2 , Vol. XI. 2~7·200S) 
Col. 577-79 

Import/Export of Food grains 
(Deb. 16, Vol. XII, 1~8-2005) 
Col. 247-49 

Import/Export oflron Ore 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 143 

ImportlExport of Pcp per 
(Deb. 12, \bl. XU, 09-08-2005) 
Col. 174-75 

Indo-US Medicine Trade 
(Deb. 12, Vol. XII,09-08-2(05) 
Col. 146 

Misuse of Export Benefits 
(Deb. IS. Vol. XII. 12-08-2(05) 
Col. 26-29 

Participation of States in Export 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 140-41 

Pesticide Norms 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 294-95 

Price of Cashew Kernel 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 99-100 

Private Investment on EPZs/SEZs 
(Deb. 12, \bl. XII, 09:-01-2(05) 
Col. 182-83 

Procurement and Export of Iron Ore 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 521-22 

ProductionlExport of Tea 
(Deb. 12, Vol. xn. 09-01-2(05) 
Col. 38-40 

Providing Export Subsidy to Farmers 
(Deb. 8 • Vol. Xl, 03-08-2005) 
Col. 246 
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Rejection of Con.isnment from 
India 
(Deb. 7 • \t)1. XI,02.oa-2Ot5) 
Col. 131 .. 31 . 

Relaxation to Exporters 
(Deb. 1, \t)1. XI, 02.01-2005) 
('01.218-19 

Service Tax on Export of Fruits" 
Vegetables 
(Deb. 10. \91. XI, 05-01-2005) 
Col. 227-28 

Situation arising out of recent ..,.ment 
of Orissa Government with Korean 
Steel Major POSCO allowina them to 
export mineral wealth of the country 
and steps taken by the Government in 
regard thereto (CA) 
(Deb. 21, \t)1. XIII,24-08-2005) 
Col. 434-S1 

Steps to Increase Software Exports 
(Deb. 3 • Vol. XI, 27-07-2005) 
Col.l~ 

Study Group to Boost Export 
(Deb. 2, \t)1. XI, 26-07-2005) 
CoI.S33·)4 

Subsidy for Export of Drugs 
(Deb. I. \t)l. XI,2S-07-2005) 
Col. 297-98 

Textile Export to US 
(Deb. 7 , Vol. XI. 02-08-2005) 
Col. 235-36 

Textile Exports 
(Deb. 12. \t)1. XlI, ()9..()8..2005) 
Col. 388-89 

l'radc Deficit 
(Deb. 7 , Vol. Xl,02-08-20(5) 
Col.23~33 

Esternal AulslaDCC 

Proper utilizatiori ofEJctemal Assistance 
(Deb. 3 • Vol. XI;2747·2005) 
CoI.S4546 

1Itftddo.1'reafy 
Extr8dition Tl'OIt)"wilhNepal 

(DIb.13. \VI. XII, If.OI..2OO5) 
CeI.651-51 

'air Price SIlo,. 
Condition of Fair Price Shop_ 

(Deb. II, \bJ. XII, Ol-OI-~) 
CoI.2()6.()7 

More Fair Price Shops 
(Deb. II. \t)1. XII, 08-01-20(5) 
CoI.<46S-70 

Public Utility Services at Flir Price ShopI 
(Deb. 6, Vol. XI,OI.oa-20(5) 
Col. 350-SI ,.In A Eshlbi ..... 

Exhibitions Abroad 
(Deb. 16. \t)1. XII, 16-01-20(5) 
COI..7 .... 

Financial Auisfance for fairs and tiltivala 
(Deb. 14, Vol. XII, 11-01-20(5) 
Col. 175-76 

Partici.,.ion oflTPO in Ponip Fain 
(Deb. 12, \t)t XU, ()9.OI..2005> 
Col. 23 1-41 

Trade Fairs for Agro and Rurallndllstriea 
(Deb. 12, Vol. XII, 09.01-2005) 
Col. 191-92 

F.ke Currency 
Circulation ot'Fake Currency 

(Deb. 2 , Vol. Xl, 26-07-200s) 
Col. 95-100 

'MIlly W,lfan 
Adolescent Motherhood 

(Deb. 17, \t)1. XII, 17420(5) 
Col. 42--4S 

Adoption of Small Family Nonns 
. (Deb. 13, \t)l. XlI,lo.oI-2005) 

Co1.7~-IO 

Family Planning Programme 
(Deb. 8 , \t)1. XI, 03'()1-2005) 
Co1.4J2-ll 
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f'und.Allocated and Spent Under Family 
Welfare Programmes 
(Deb. 3 , Vol. XI, 27~7-2005) 
Col. 41 7-2 I 

Funds to the Voluntary Orpnizations 
(Deb. 3 , Vol; XI. 27~7-2005) 
Col. 372-95 

Need to take steps to strengthen ramily 
welfare programmes with a view to 
mitigate poverty (MUR 377) 
(Deb. 14. Vol. XII. I 1~1-200S) 
Col. 321-22 

Popularization of Family Planning 
Messale 
(Deb. 2 1. \VI. XIII. 2W8-2005) 
Col. 191-92 

'.I'IIlHo .... 
Use of farm houses for holdina social 

functions 
(Deb. 2 • Vol: XI. 26-07-20(5) 
Col.361~ 

'Irmen 
Advisory to Farmers 
(~. I , Vol. XI. 25-07-2005) 
Col. 330-31 

Arecanut Fanners 
(Deb. 6 , Vol. X I, 0 1 ~a-200S) 
Col. 220 

Assistance to Farmers 
(Deb. 6. Vol. XI. 01 ~8-200S) 
CoI.2~62 

Compensation to Tsunami Affected 
FImIeI'S 
(Deb. 19, Vol. XII. 22-01-20(5) 
CoI.276 " 

Condition of Farmers 
(Deb. I • Vol. XI. 2S~7-200S) 
Col. 351-S2 

Demand of Peasants for Pana in Forest 
Land 
(Deb. I , Vol. XI. 25-07-2005) 
Col. 155-5'1 

Distribution of Seeds at Low Prices 
(Deb. 6:\b1. XI.OJ~8-200S) 
Col. 173-74 

Expo" Subsidy to Farmers 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 170-71 

Farm Debt 
(Deb. 6 . Vol, XI. 01 ~1-200S) 
Col. 23-25 

Farmers genctiled under NAIS 
(Deb. I. Vol. XI. 25.()1·2005) 
Col. 70-76 

Farmers Benefited under NAIS in 
Rajasthan 
(Deb. II. Vol. XII. 08~8-200S) 
Col. ISS-56 

Farmers Benefited under NAIS in U.P. 
(Deb. I • Vol. XI. 25-07-2005) 
Co1.418-19 

Assistance to Farmers by NABARD Impon Duty Free System 
(Deb. IS, Vol. XII. 12-08-2005) (Deb. 12. Vol. XII.09-Oa-2005) 
Col. 132-33 I Col. 277-7. 

AVlilability of fertilizer. and Chemicals Indebted Farmers in the Country 
, to Farmers (Deb. 6 ,Vol. XI. 01-08-2005) 
(Deb. I, Vol. XI.2S~7·200.5) COU02-05 
CoL 185-16 

Averap Income of Indian Fanners 
(Deb. 19, Vol. XlI,22-08-2005) 
Col. 212-13 

Bank Loan to Farmers 
(Deb. I . Vol. XI. 25-07-2005) 
Col. 417-88 

Insurance Cover to Coffee Growers 
(Deb. 2 • V,!I. XI, 26-01~2~) 
CoI.SOS~ 

, Loan~ers 
, (Deb. 5 , Vol. Xl, 29-07-2005) 

Col. 86-88 
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1.oan to Farmen by RRBs 
([)lb. 15,~.)C],12~-200S) 
CoI.lIl-1S 

National FII'IMI'I Welfire Fund 
(Deb. 6 , 'kl. XI. 01 ~1-2005) 
Col. 5-7 

Need to ban production of81 Cotton and 
compensate fanners affected due to 
IOwina of this crop (MUR 377) 
(Deb. 2, \bl. Xl, 26~7-200S) 
Col. 629 

Need to chalk out remedial measures to 
lafeguard the interest of coconut 
growers whose crops have been 
affected due to disease and continued 
drought in Tumkur district, Kamataka 
(MUR377) 
(Deb .• , Vol. XI, 03~'-2005) 
CoI.S40-41 

Need to ensure availability of 8t. Cotton 
seeds to the farmers at affordable 
prices (MUR 377) 
(Deb. 7 , Vol. XI. 02~1-2005) 
Col. 403 

Need to Ensure Early Payment of Crop 
Insurance Dues to the Farmers in 
Amreli Parliamentary Constituency, 
GUjarat (MUR 377) 
(Deb. 23, Vol. xm, 29~-200S) 
Col. SO-51 

Needlo expedite availability of credit 
cards to the farmers through 
nationalized banks in Madhya Pradesh 
and Rajasthan (MUR 377) 
(Deb. 16, Vol. XII, 16-01-2005) 
Col. 421-29 

Need to permit cashew growers of Andhra 
Pradesh to continue with the existina 
technology of routinJ seed throuah 
drum routin. Iystern (MUR 377) 
(Deb. 4 .~. X1,2'~-200S 
0lI.431-39 

Need to provide dielel to fanners at 
.ubsidizecI rIteS (MUR. 377) 
(Deb. 14, \bLXII, 11-01-20(5) 
Col. 323 

Need to lanction adequate funds for 
providing relief to the coconut growers 
in Karnataka affected by coconut 
disease NWSIPEEDE (MUR. 377) 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 632 

Opening of Fanners School 
(Deb. 11, Vol. XII, 01-08-2005) 
ClL464-65 

. Payment of Insurance Claims of Farmers 
of Rajasthan 
(Deb. 19, \bl. XII, 22~1-200S) 
Col. 433-34 

Payment of Insurance of Claims of 
Fanners ofKamataka 
(Deb. 11, Vol. XlI, 01~8-2005) 
Col. 433-34 

Problems of Coconut Farmers 
(Deb. 6, Vol. Xl, 0 1 ~'-200S) 
Col. 35-37 

Providing Expon Subsidy to Fanners· 
(Deb. 8 , Vol. XI, 03~8-200S) 
Col. 246 

Quality of Seeds 
(Deb. 6, Vol. XI, 01*2005) 
CoL 269-70 

Reasonable Prices for .Farm Produce 
(Deb. 6 , Vol. XI, 01 ~'-200S) 
Col. 176-77 

Remunerative Prices to Farmers for their 
Produce . 
(Deb. 11, Vol. XII, 01-01-20(5) 
Col. 52-55 

Representation of Farmers and Tribal. 
(Deb. 19, \bl. XII, 22~1-200S) 
CoLIS7-,. 

Rural Knowleclae Centres 
(Deb. 6, \bl. XI, 01*2(05) 
Col. 147-41 

Special Funds for Loan. to Farmers 
(Deb. II, \bl. XII, 08-08-2(05) 
Col. 221-29 
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Subsidy tom Department ofSericulture 
(Deb. 15, \t)L XII, 12-OS·200S) 
CoL 1449 

Sub.idyto Cotton Growers 
{Deb. I, \\)Ua,25-07-200s) 
CoI.13S 

Suicide by Farmers 
(Deb. 19, \bl. XII, 22-08-200S) 
CoI.21S-17 
(Deb. 6, \bl. XI, 0 J -01-200S) 
CoL 257 

Training Pro,rammes for Farmers 
(Deb. 19, \bl. XII,22-o1-2005) 
C01.12S-29 

Trainin, to Farmm under CADP-
(Deb. 6, Vol. XI, OI-01-200S) 
CoI."51 

, ....... JI1on 

Convention of Joint Trade In Endangered 
Fauna..nd Flora 
~. 1 , \ttl. XI, 2S-07-200S) 
CoLS02-44 

' ...... tIoa .fAlIDctia Petruleum Dalen 
AIIoclation 

Commission of Dealers 
(Deb ... , VoL XI, 28-07-2005) 
CoL))4-)S 

'ederaUon of ladlan Cbambers or 
Commerce" Jadutry 

Viait of deleption to Pakistan 
(Deb. 2 , \ttl. XI, 26-07-200S) 
CoL .. S. 

, ..... ,teCIdde 
Increue in Female. Foeticide . 

(DIb.13, \tJl XII, 10.0a..200S) 
CoL342-t6 

'elT)' Seniee 
Ferry Service in AndImaa .. 'NJcobar 

Isblnd. . 
. ··(Deb.21. \bL XDJ.2 ..... lOO5) 

CoL 112-23 . . 

',rtlliIer Corporation on.d .. 

Need to let up a new fertilizer plant of 
Fertilizer Corpol'ltion ofIndia Limited 
It Gorakhpur, UdIr Pradesh (MUR 377) 
(Deb. 9 , Vol. XI,04-01·200S) 
CoI.3~ 

Revival of Sick Units ofFCI 
(Deb. II, \\)1. XII, 08-08.2005) 
Col. 331-39,477 

Fertiliser Industry 

Joint Venture Projects in Ferti Iizer Sector 
(Deb. 11, Vol. XII, 08-08·200S) 
Col. 274 

Subsidy Dues of Fertilizer Industry 
(Deb. I, Vol. XI, 25.07.2005) 
Col.SI0-17 

Takeover of FACT Ltd., Cochin 
(Deb. J I, Vol. XII,08-08-2005) 
Col. In 

'ert .. ller Pla.ts 
Need to set up a new fertilizer plant of 

Fertilizer Corporation oflndia Limited 
1t000000000, Uaar Pradesh (MUR 377) 
(Deb. 9 , \bl. XI, 04-08-200.5) 
Col.l6s.66 

Setting up of Fertilizer Plants 
(Deb. I, VoI.XI,2S-07·200S) 
Col. 293-94 

Fertilisers 
Assam Gas Cracker Project 

(Deb. 11, \bl. XII, OS-01-200S) 
Col. 374-7S 

Availability of Fertilizers and Chemicals 
to Fanners 
(Deb. 1 , \ttl. XI, 25-07·200S) 
CoI.IIS-I6 

Consumption of Fertilizers in Orissa 
(Deb. II, 'fbL xu, QI.OI.._) ... 
COl.23! ... .. 

Crberia tbr C500dQualIty Pertil .. 
(Deb. I • Vol. XI, 25-07-200S) 
CoL 429-30 
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Declin .. in Land Fertility Due 10 use of 
ChemK:al fertilizers 
(Deb. I • ~I. XI, 25-07-2(05) 
Col. 97-99 

Development of Botanical and Bio-
Fertilizer Units 
(Deb. II. \t)1. XII, 01-01-20(5) 
Co1.162~ • 

Evaluation ofCADP 
(Deb. 6 • Vol. XI, 01-01-2005) 
Col. 155-70 

Export of Fertilizers 
(Deb. I . Vol. XI. 2S-07-200S) 
Col. 149-50 

Fertilizer Storage 
(Deb. I . Vol. XI. 25-07-2005) 
Col.SSI-53 

Fixation of Price ofFmilizers 
(Deb. I. \t)1. XI, 25.07-20(5) 
Col. 279-80 

Fixation of Subsidy on DAP 
(Deb. 6 • Vol. XI. OI-01-200S) 
Co1.3~5 

Madras Fertilizers Limited 
(Deb. 6, Vol. XI, 0I-01-200S) 
Col. 113-84 

National Fertilizers Limited 
(Deb. II, Vol. XII, 01-01-20(5) 
Col. 470-71 

Price Policy for MFL 
(Deb. II, Vol. XII,Oa.o8-2005) 
Co1.16S-66 

Problem faced by Fenllizer Industry 
(Deb. II. Vol. XII,01-01-20(5) 
Col. 73-74 

Production Cost of Fertilizers 
(Deb. 6. Vol. XI, 01-08-2005) 
Col. 31-32 

Production of Phosphate 
(Deb. 11. Vol. XII, 01-01-20(5) 
Col 79-80 

Promotion ofNeem Coated Urea 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 199-201 

Reopenin. ofSone Ganae' Fertilizer lInit 
(Deb. I, Vol. XI. 2~-20(5) 
Col. 362-63 

Requirement of Fertilizers and Pesticides 
in Chhattisgarh 
(Deb. 6 , Vol. XI. 01-08-2005) 
Col.416-17 

Review of Secondary Freight Ra~ of U rea 
(Deb. 6. Vol. XI. 01-08-2005) 
Col. 347 

Revival of Fertilizer Units 
(Deb. 6, Vol. XI, 01-08-20(5) 
Col. 23S-38 

Revival of Sick Units ofFGI 
(Deb. II. Vol. XII,08-01-2005) 
Col. 338-39 

Revival of Sindri Fertilizer Factory 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 236 

Sening.up of Chemical Research Institute 
in Maharashtra 
(Deb. II, Vol. XII, 01-08·2005) 
Col. 323 

Sening up ofComminee to Deregulation 
of Fertilizer Distribution 
(Deb. 6. Vol. XI. 01-08-2005) 
Col. 274-75 

Setting up of Fertilizer Pllnt in E,ypt 
(Deb. 6 , Vol. Xl, 01-01-2(05) 
Col. 145-46 

Shortage of Fertilizers 
(Deb. 19. \t)1. XlI,22-01-2005) 
Col. 223-24 
(Deb. I, Vol. XI. 2S-07-200S) 
Col. 187-19 

Shortqe of Urea ~ DAP Fertiliars in 
W.8. 
(Deb. I • Vol. XI. 25-07-200.5) 
Co1.214-15 
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Slfbstandard Fertilizers and Seeds 

(Deb. I, VoUG,25-07-2ooS) 
Col. 492-98 

Transportation of Fertilizers 
(Deb. 14, Vol. XU, lJ-08-200S) 
Col. 258-S9 

Use of Sub-Standard Seed, Manure and 
Pesticides 
(Deb. 19, Vol. XII, 22-08-2005) 
Co1.57~2 

Use of Urea 
(Deb. 19, Vol. XII, 22-08-2(05) 
Col. 276-77 

Fertilisen and Chemicall Travancore 
lAd. 

Fertilizers and Chemicals Travancore Ltd .• 
Kerala 
(Deb. 6 , Vol. XI, 01 -OS-2005) 
Col. 347-48 

Festivals 

Financial Assistance for fairs and festivals 
(Deb. 14, Vol. XII, 11-08-2(05) 
Col. 17S-76 

Film Festivals 
International Film Festival of India 

(Deb. 9 , Vol. XI. 04-01-2(05) 
Col. 145-46 

Film Inltitute 

New Film Institute 
(Deb. 9, Vol. XI, 04-01-2005) 
Col. 146-47 

Filml 

Ban on Drinking Scenes 
(Deb. 13, Vol. XII, IO-OS-2005) 
Col. 643-44 

Ban_on Films 
(Deb. 9 , Vol. XI, 04-01-2(05) 
Col. 120-21 

Ban on smoking scenes 
(Deb. 4 , Vol. XI, 28-07-2(05) 
Col. 46-47 

Children's Film Complex 
(Deb. 22, Vol. xm, 25-01-20(5) 
Col.23J 

Guidelines for selection of confeItanD 
(Deb. 14, VoLXD.ll,-,20(5) 
CoI.2SO-S4 

Need to bring a suitable leaillation to 
check piracy of films jn the country 
(MUR377) 
(Deb. I J, Vol. xu, 08-01-20(5) 
Col. 534 

Promotion of Regional LanJUBlc Filma 
(Deb. 18, Vol. XII, 18-01-2005) 
CoI.194-9S 

Regional Language Films 
(Deb. 14, Vol. XII, 11-08-20(5) 
Col. 174 

Revamping orCBFC 
(Deb. 4 , Vol. XI, 28-07-2005) 
Col. 327 

Finance 

Interests of small investors 
(oCb. 10, Vol. X1,05-01-2005) 
COl.3S9 

Rate of interest on investment 
(Deb. 10, 'vbl. XI. 05-0S-200S) 
Col. 177 

Sanchayika Scheme 
(Deb. 10, Vol. XI, OS-OS-200S) 
Col. lIS 

Shortage of recovery officers in DRTs 
(Deb. 10, Vol. XI, 05-08-2(05) 
Col. 121-22 

Finance and Qevelopment Corpondons 

Non-utilisation of Funds by Finance and 
Development Corporations 
(Deb. 22, Vol. XlII,2S-OS-2005) 
Col. 292 

Finance Commission 

12th Finance Commission 
(Deb. 10. Vol. XI,05-01-2005) 
Col. 357-SS 
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EFC Grants for computer training to 
Karnataka 
(Deb. 10, Vol. XI, 05-08.2(05) 
Col. I 89-9J 

Eleventh Finance Commission 
(Deb. IS, Vol. XII, 12-08-2(05) 
Col. 188-90 

Fi •• nclal Assist.nc,. 

Assistance for Construction of Health 
Centre 
(Deb. 21, Vol. XIII,2W8-200S) 
Col. 66-67 

Assistance for Fighting Diseases 
(Deb. 21, Vol. XIII, 2WS·2(05) 
Co1.363~7 

Assistance for Herbal and Medicinal 
Plants 
(Deb. II, Vol. XII. 08-08~200S) 
Col. 205 

Assistance for Strengthening of Poultry 
Fanning 
(Deb. 19, Vol. XII,22-08·2(05) 
Col. 230-3 I 

Assistance Provided to Institutions for 
Promoting Sports 
(Deb. 13, Vol. X1I,I0-08·2005) 
Col. 424--42 

Assistance to Bhutan 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. 365-66 

Assistance to Farmers by NABARD 
(Deb. 15, Vol. XII, 12-OS-2005) 
Col. 132-33 

Assistance to Flood Affected States 
(Deb. 6, Vol. XI,OI-08·2(05) 
Col. 438-39 

Assistance to Food Parks 
(Deb. 19,Vol. XII, 22-08.2(05) 
CoI.13~J7 

Assistance to other countries 
(Deb. 10, \bL XI, 0542(05) 
Col. 264-65 

Assistance to People from Health 
Minister'S Discretionary Grant 
(Deb. 17, Vol. XII, 17-03-2(05) 
CoI.I 19-20 

Assistance to PNB and Dena Banks 
(Deb. 10, Vol. XI. 05-OS·2(05) 
Col. 14849 

Assistance under ASIDE Scheme 
(Deb. 12. Vol. XII, 09-08-2005) 
Col. 303-10 

Assistance under Urban Renewal 
Programme 
(Deb. 20. Vol. XII. 23-08-2(05) 
Col. 82 

Cargo hub at Nagpur 
(Deb. IS, Vol. XII, 18-08-2005) 
Col. 219·20 

Central Assistance for Sports 
Infrastructure 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 3474S 

Central Assistance for Urban 
Development Projects 
(Deb. 7 • Vol. XI, 02-08-2005) 
CoI.3~SO 

Central Assistance to Social 
Organisations 
(Deb. 16, Vol. XII. 16-08-2(05) 
Col. 37-38 

Central Assistance to State Plan 
(Deb. 17, Vol. XII, 17-08-2005) 
CoI.313·14 

Control on Pests and PlantfTree Diseases 
(Deb. 19. Vol. XII. 22..()8·2005) 
Col. 180-81 

Dr. Ambedkar Social Equality Scheme 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 148 ;1-

FlftalK:ia~ Assistance by Japan for Delhi 
Metro Rail Project 
(Deb. 12, Vol. XII, 09-08·2005) 
Col.l444S 
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Fil'lancial Assistance for fairs and festivals 

(Deb. 14. Vol. XII. 11-08-2(05) 
Col. 175-76 

Finlftcial Assistance for Health Institutes 
(Deb. 3 . Vol. Xl, 27-O7-2005} 
Col. 23 1-32 

Financial Assistance for Mentally 
Challenged Children 
(Deb. 17. Vol XII. 17-08-2005) 
Col. 128-30 

Financial Assistance for Stadium and 
Coaching Centres 
(Deb. 3 , Vol. XI, 27-07-2005) 
Col. 195-96 

Financial Assistance for Water Supply 
Project 
(Deb. 7 • Vol. XI, 02-O8-2005) 
Col. 86-87 

Financial Assistance to Artists 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 198 

Financial Assistance to NOOs 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 198-215 

Financial Assistance to NOOs for New 
Proposals 
(Deb. 12, Vol. XII,09-08-2(05) 
Col. 217 

FinlUlcial Assistance to NIPCCD 
(Deb. 20. Vol. XII, 23-08-2(05) 
Col. 258-60 

Financial Assistance to Panchayats 
(Deb. 14, Vol. XII, 11-08-2(05) 
Col. 206 

Financial Assistance to Spices Board 
(Deb. 20, Vol. XII,23-08-2005) 
Col. 106 

Finaneial Auistance to States for Export 
Infrastructure 
(Deb. 2 , Vol. XI, 26-07-2~5) 
Col. 106-112 

Financial Assistance to Swawlamban 
Programme 
(Deb. 20, Vol. XII, 23-08-2005) 
CoI.~53 

Financial Assistance to TN 
(Deb. IS, Vol. XU, 12-08-2(05) 
Col. 92 

Financial Assistance to VOsINGOs tbr 
Handicapped Persons 
(Deb. 9 , Vol. XI,04-08-2005) 
Col.28~. 

Financial Assistance under CRF 
(Deb. 8 • Vol. Xl, 03-08-2005) 
Col. 336--38 

Financial Package to Orissa 
(Deb. 13, Vol. XII, I0-0S-2(05) 
Col. 85 

Foreign Assistance for Pradhan Mantri 
Gram Sadak Yojana 
(Deb. IS, Vol. XII, 12-08-2(05) 
Col. 126-27 

Funding for Urban Services for Poor 
Programme 
(Deb. 20. Vol. XII, 23-08-2(05) 
Col. 292 

Funds to States under Scheduled 
Programmes 
(Deb. 13. Vol. XII, IO-OS-200S) 
Col. 140-,-42 

Gadgil-Mukherjoe Formula 
(Deb. 13, Vol. XII, )O-OS-2005) 
Col. 298-99 

Guidelines for financial assistance to 
States 
(Deb. 10, Vol. Xl, 05-08-2(05) 
Col. 253-S4 

Maritime Projects for A.P. 
(Deb. 3 , Vol. XI, 27-07-2005) 
Col. 490-91 

Naxal Affected States 
(Deb. 16, Vol. XII, 16-0S-2005) 
Col. 84--16 

Need to provide adequate financial 
assistance to the Government of 
Maharashtra for providing relief to the 
people afrected by floods in the State. 
(MUR377) • 
(Deb. 24, Vol. xm, 30-08-2005) 
Col. 64 
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Need to provide Central assistance to the 
Government of Orissa for providin, 
relief to die people affected by drought 
in Soudl Orissa (MUR 377) 
(Deb .• , \bl. XI, 03-08-200S) 
CoLS37 

Need to provide financial usistance to 
aM dilplaced funilies of Kashmiri 
Plftdita in JIIIIUIlU and Kashmir and 
Iteps takeD by the Government in 
reprd thereto (CA) 
(Deb; 23, \bL xm. 29-01-2005) 
Col. 6-22 

Need to provide financial ... iS1ance to 
Ibe Government of MIIdhya Pradesh 
for providing relief to the people 
affected by heavy rains in the State 
(MUR377) 
(Deb. 11, \bl xu. 01-08-2(05) 
ColSl6 

Need to provide financial assistance to 
the Government of Rajasthan with a 
view to solve drinking water problem 
in the S .. (MUR 377) 
(Deb. 11, \bl xu, 01-08-2005) 
Col 527-28 

Need to provide fmancial assistance to 
the Government of Uttar Pradesh for 
reconstruction of a bridge on Malan,a 
drain linking Jhansi-Kanpur-Mumbai 
National Highway in Jalaun 
Parliamentary constituency 
(MUR377) 
(Deb. 16, \\>1. XII, 16-08-2005) 
Col. 430 

Need to provide special package for 
Industrial O\:velopment in Bihar 
(MUR377) 
(Deb. 8 , VoL XI,03-08-2005) 
CoI.S4S 

Norms for Assistance under Welfare 
Schemes 
(Deb. 19, \bl. Xll,22-08-200S) 
CoI.3A3-44 

Norms for FinlUlciai Assistance to States 
(Om. 8 , \\>1. Xl,03'()8-2005) 
Col. 273 

Preservation and Promotion of Tribal 
Culture 
(Deb. 9 , \\>1. XI, 04-08-2005) 
Col. 221-30 

Ruhtriya Arogya Nidhi 
(Deb. 21, \bl. XIll,24-01-2005) 
Col.l~ 

Re-Cluaification ofStatcs 
(Deb. 7, \bl. XI, 0242005) 
CoI.3IO-11 

Release of Central Assistance under Post-
Mmic Scbolarship for OBC Students 
(Deb. 4 , \\>1. XI, 28.()7-200S) 
Col. 281-12 

Release of Financial Assistance under 
Post-rr.atric Scholarship Scheme 
(Deb. 22, \\>1. XIn, 25'()8-2005) 
COl.l3S 

Special Central Assistance for SCs 
(Deb. 4 , Vol. XI, 28'()7-2005) 
Col. 302---08 

Special Central Assistance to UP 
Government 
(Deb .• , Vol. XI,03-o8-2(05) 
Col. 173-74 

Technical Training and Financial 
Assistance to Craftmen 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 168-69 

Widening of National Highways in 
Rajasthan 
(Deb. 17, Vol: XII, 17'()8-2005) 
Co1.3S7-S8 

Financial Crisis 

Financial Crisis in States 
(Deb. 14, Vol. XI, 05-08-2005) 
Co1.368~9 

Financial Hubs 

Financial Hubs 
(Deb. IS, \bl. XII, 12-oS-200S) 
Col. 272-73 
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Financial Institutions 

Decline in Profit of Bahks/Financial 
Institutions 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 55-56 

Decline in Profit of Banks/Financial 
Institutions 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 55-56 

Financial Institutions 
(Deb. IS, Vol. XII,12-08-2005) 
Col. 127 

Irrecoverable Loans 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 224 

Non-Banking Financial Companies 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 206-07 

NPA of Financial Institutions 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 208-09 

Financial Services 

Extension of Financial Services 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 392 

Fire Brigade Service 

Fire Brigade Service 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 377 

Fire Incidents 

Situation arising out of the devastating 
fire that broke out in Bombay High Oil 
platform of ONGC on 27 July, 2005 
rcsuking in loss of lives and property 
worth crores of rupees and steps taken 
by the Government in regard thereto 
(CA) 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 381-417 

FIre Mate_ 
Fire Matches Industrita 

{Deb. 12, VoL XII, 09-01-2005) 
Col. 145-46 

Flronvorkl 
Dispatch of Fireworks in Sivakali 

(Deb. 16, VoL XII, 16-08-20(5) 
Col 83-84 

rim WarofladepeDdeace 

Celebration of 1 SOth Anniversary ofFint 
War of Independence 
(Deb. 14, Vol. XII, 11-08-20(5) 
CoJ.IOO-OI 

Fiscal Dendt 

Deficit ofSt&tes 
(Deb. 5 , Vol. XI, 29-07-2005) 
CoL 226-27 

Fiscal Deficit 
(Deb. 10, Vol. XI, OS-08-2005) 
Col. 39-40 

Fisbermen 

Assistance to Fishermen 
(Deb. 19, Vol. XII,22-08-l00S) 
Col. 107 

Compensation to Fishermen 
(Deb. 22, Vol. xm,25-08-2005) 
Col. 169-70 

Construction of Houses for Fishermen 
(Deb. I , Vol. XI, 2S-07-200S) 
CoI.S04-05 

Need to augment the quota of Kerosene 
being provided to fishermen tbrouP 
Public Distribution System in coutaI 
areas ofGujarat (MUR 371) 
(Deb. 7, Vol. XI, 02.()8-lOO$) 
Col. 4()0.0 1 

Regulation ofMaritimo Sector 
(Deb. 17. VoL XII, 17.()8..2005) 
Col 305 

Fishery 
Ban on Fishing Duriaa MOIIIOOIl 

. (Deb. 19, VoL XII, 2l-OI-lOO5) 
CoL 179 

BIn on MOIIIOOIl TrawIiD& 
(Deb. rt. VoL XD. 0MI-l00S) 
Col,211..a2 
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Central Fisheries Research Institute 
(Deb. I , Vol. XI, 25-07-2005) 
Col. 361-62 

Development of Fishery 
(Deb. 6 , Vol. XI, 01-08-2005) 
Col. 273-74 

Development of Marine Fisheries 
(Deb. 6 , Vol. XI. 01-08-2005) 
Co1.412-IJ 

Fish Fanning 
(Deb. 1 , Vol. XI, 2S-07-2005) 
Col. 258-59 

Improvement in Fishing Activities 'in 
OUjarat 
(Deb. 1 , Vol. XI, 25-07-2005) 
Col. 298-99 

Inland Fisheries 
(Deb. 6 , Vol. Xl, 01-08-2005) 
Col. 182-83 

Pending Proposals of Aquaculture and 
Fisheries 
(Deb.6, Vol. XI, 01-08-2005) 
Col. 126-27 

Promotion ofInland Fisheries in Orissa 
(Deb. 1 , Vol. Xl. 25-07-2005) 
CoI.219~20 

Setting up of Integrated Units for 
Ornamental Fish 
(Deb. 19. Vol. XII,22-08-2005) 
Col. 196-97 

Subsidy for Development of Fishery 
(Deb. 6 , Vol. Xl, 01-08-2005) 
Col. 270-71 

Work in Fishing Convention, 2005 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 182-83 

Working Conditions of Fishing Sector 
(Deb. II, Vol. XlI, OS-08-2005) 
Col. 484 

Fisbing Harboun 
Fishing Harbours in Maharashtra 

(Deb. 11, VoL XII, 08-08-20(5) 
Col. 472-73 

Mangalore Fishing Harbour 
(Deb. I. Vol. XI, 25-07-2005) 
Col. 237 

Need to expedite the setting up of 
Kayamkulam Fishery Harbour in Kerala 
(MUR377) 
(Deb. 24, Vol. XIII, 30-08-2005) 
Col. 61-62 

Five Year Plans 

Amount Sanctioned and spent by Gujarat 
(Deb. 3 , Vol. XI, 27-07-2005) 
Col. 91-92 

Approach Paper of Eleventh Five Year 
Plan 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. 123 

Assessment of Annual Growth Rate 
(Deb. S , Vol. XI, O~ .fI8-2ooS) 
,Col. 360 

Construction ofN .Hs. in Tenth Five Year 
Plan 
(Deb. 21, Vol. XlII, 24-08-2005) 
Col. 223-:28 

Economic Gro\\1:h Rate 
(Deb. 3 ~ Vol. Xl. 27-07-2005) 
Col. 405-1 7 

Employment in SS] under Tenth Five Year 
Plait 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 147-48. 

Growth Rate ofTenth Plan 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 143-44 

Growth Rate Target for Tenth Five Year 
Plan 
(Deb. 3 , Vol. Xl, 27-07-2005) 
Col. 145-46 

Leather Parks 
(Deb. 12, Vol. XII, 09-08-2005) 
Co1.381-82 
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Mid-Term Appraisal of Tenth Five year 
Plan 
(Deb. 3 , Vol. XI, 27-07-200S) 
Col. 3-4. 366 

Mid-Term Appraisal of Tenth Plan 
(Deb. 17. Vol. XII, 17-08-2(05) 
Col. 66-67 

Poverty Alleviation Programme 
(Deb. 7, \obI. XI. O2-08-200S) 
Col. 195-99 

Production of Petroleum Products 
(Deb. 9 • \\)1. XI,04-08-200S) 
Col. 38-39 

Public Investment in Tenth Five Year Plan 
(Deb. 3 , Vol. XI, 27-07-200S) 
Col. 367.08 

Re-Organisation of Urban Primary Hoalth 
Care Institutions 
(Deb. 21, Vol. XIII,24-08-200S) 
Col. 274-7S 

Review of Growth Rate Target in Various 
Sectors 
(Deb. 3 , Vol. XI,27-07-200S) 
Col. 437-39 

Review of Implementation of Tenth Five 
Year Plan 
(Deb. 3 • Vol. XI, 27-07-200S) 
Col. 219-20 

Structural/Functional Health Reforms in 
10th Plan 
(Deb. 17, Vol. XII. 17-08-200S) 
Col. 302-04 

Vocational Education 
(Deb. 2, Vol. XI, 26-07-200S) 
Col. 434 

Flood Control Prop1lmme 

Flood Control Programme 
(Deb. 6, Vol. XI, 0I-08-200S) 
Col. 270 

Floriculture 

National Floriculture Mission 
(Deb. 6, Vol. Xl, 0I-08-200S) 
Col. 187-88 

Fodder 

Establishment of Fodder Bank in U .P. 
(Deb. II. Vol. XII, 08-08-200S) 
CoI.lS6-57 

Production of Fodder 
(Deb. 1 , Vol. XI. 25-07-2(05) 
Col. 133-37 

Setting up of Fodder Bank 
(Deb. 19, Vol. XII, 22-08-2(05) 
Col. 294-95 

Food Corpontion ofIndia 

Allotment of Goods Bogies 
(Deb. 18. Vol. XII, 18-08-2005) 
Col. 225-26 

Auditing of Export Transactions 
(Deb. 19, Vol. XII. 22-08-200S) 
Col. 355-56 

Base Depots ofFCI 
(Deb. 11. Vol. XII, 08-08-200S) 
Col. 149-S4 

Condition of God owns 
(Deb. 19. Vol. XII, 22-08-2(05) 
Col. 322-25 

Corruption in F.C.!. Depots 
(Deb. 6. Vol. XI, 01-08-2005) 
Col. 323-24 

Decentralisation of Procurement 
(Deb. 11, Vol. XII. 08-08-2005) 
Col. 27-31 

Discontinuation ofFCI Godowns 
(Deb. I, Vol. XI,25-07-200S) 
Co1.l83-84 

Dues of FC1 
(Deb. II, Vol. XII. 08-08-2005) 
Col. 167.08 

Food Corporation of India 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 78-79 

Foodgraias for States 
(Deb. 19, Vol. XII, 22-08-2(05) 
Co1.3S2-55 
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Foodgnins Rotting in Godowns 
(Deb. 6, \bl. XI, 01'{)8-200S) 
Col. 139 

LOKSABHA 

Foodltenas 

Improvement in F.C.I. 
(Deb. II, \bl. XII,08-08-200S) 
Col. 334-3S 

Need to provide better facilities to FCI 
workerS. particularly in Kerala 
(MtJR377) 
(Deb. 20, \bl. XII, 23'{)8-200S) 
Col. 324 

New Depots ofFCI 
(Deb. I , Vol. XI, 2S-07-200S) 
Col. 364-6S 

Optimum Use of God owns 
(Deb. 19, Vol. XII,22'{)8-200S) 
Col. 303-04 

Pension Cases ofFCI Employees 
(Deb. 11, 'WI. XI[,08-08-200S) 
COI.2S .... '!9 

Procurement of Coarse Grains 
(Deb. 11, \bl. XII,08-08-200S) 
Col. 40-41 

Production of Paddy 
(Deb. 11, \bl. XII,08-08-200S) 
Col. 22S-26 

Restructuring ofFCI 
(Deb. 19, \bl. XII, 22-08.2(05) 
Co1.3S7-59 

Rice Procurement from Civil Supplies 
Corporation ofKerala 
(Deb. 6 , \bl. XI, 01~8-2(05) 
CoL 279-80 

Stoci of Rice in F.C.I. Godowns 
{Deb. 6 , \\ll. XI, 01~8-2005) 
Col 257-58 

Storage Capacity in Punjab 
(Deb. 19, \bl. XII, 22-08-200S) 
Col 2"·7. 

Supp~ ofFoodarains for all Catoaories 
~.1. \\ll XI. 2541-20(5) 
CoLIN 

Clinical Test on Sucralose 
(Deb. 21, Vol. XIII, 24-08-2(05) 
Col. 128-29 

Storage Capacity for Food Products 
(Deb. 6, \bl. XI, 0 1-08-2005) 
Col. 147 

Food Law 
Integrated Food Law 

(Deb. I , VoLXI, 2S-07-2005) 
Col. 173-74 

Food Paekaging 

Tinned Food Items 
(Deb. II, Vol. XII, 08-08-2005) 
COI.26S~ 

Food Parks 

Monitoring of Foo.i Parks 
(Deb. 11, Vol. XII, 08-08-2005) 
Col. 253-54 

Proposal for Food Parks 
(Deb. 11, Vol. XII, 08-08-200S) 
CoI.4n-78 

Food Proeeulnglndultries 

Assistance tOr. Setting up of FPI 
(Deb. II, Vol. XIl,08-08-200S) 
Col. 269-71 

Cold Storage and FP Units 
(Deb. 6, \bl. XI, 01-08-2005) 
Col. 206--08 

Decline in Percentage of Growth by FPI 
(Deb. 1 , Vol. XI, 2S-07-200S) 
CoI.3S3-~ 

Financial.Assistance for Establishment of 
FPI 
(Deb. 1 , \\ll. XI, 2S~7-200S) 
Col. S07-08 

Food ProccSlina Stocks 
(Deb. 10, \t)1. XI,05-Ol-2(05) 
Col. 197--99 
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knpact of Tsunami on FPI 
(Deb. 11,\\)1. XII. 08-08-2(05) 
Col. 257-5a 

Improvement in FP Sector 
(Deb. I, \\)1. XI. 25-07-2005) 
Col. 400-01 

Modernisation of FPI 
(Deb. 19. Vol. XH.22-08-200S) 
Col. 27-34 

Need to set up a Food Pr!)Cessing with 
cold storage facility in Chamrajanagar 
Parliamentary Constituency. Kamataka 
(MUR377) 
(Deb. 19. Vol. XII. 22-08-2(05) 
Col. 529-30 

Production and Consumption of Wine 
(Deb. 19. \\)1. XII. 22-08-2(05) 
Col. 435-36 

Proposal for'Setting up FPI by Foreign 
Industri'alists 
(Deb.' II. Vol. XII. 08-08-2005) 
COl. 344-45 

Research and Development in FPI 
(Deb. 19. Vol. XII. 22-08-2(05) 
Col. 105 

Upgradation ofFPI 
(Deb. 6 , Vol. XI. 01-08-2005) 
Col. 277 

Value Added Meat Products 
(Del? 6, \\)1. XI, 01-08-2005) 
Col. 354-55 

Food Products 

Cases of Adulteration of Food Products 
(Deb. 21, Vol. XIII. 24-08-2(05) 
Col. 260-61 

Violation of Food Products Norms 
(Deb. II, \bl. XII. 08-08-2(05) 
Col. 77-78 

FOOd Projectl 

World Qank Loan for Food Projects 
(Deb. 15, \\)1. XII,1242005) 
Col. 263 

Food Rae.reh Institute 

Food Research Institute 
(Deb. 19. Vol. XII. 22-08-2(05) 
Col. 229 

Food Stamp Scheme 

Food Stamp Scheme 
(Deb. 6 , Vol. XI. 01-08-2(05) 
Col. 449-50 

Fooderain Banks 

Foodgrain Banks 
(Deb. 6 , Vol. Xl. 01-08-2(05) 
Col. 340--43 

Foodgrains 

Additional Foodgrains under National 
Food for Work Programme 
(Deb. IS, Vol. XII, 12-08-2(05) 
Col. 102-03 

Condition of God owns 
(Deb. 19, Vol. XII, 22-08-2(05) 
Col. 322-25 

Decentralisation of Procurement 
(Deb. II. Vol. XII. 08-08-2(05) 
Col. 27-31 

Delay in Supply of Foodgrains 
(Deb. 19, Vol. XII, 22-08-2(05) 
Col. 281 

Destruction of Foodgrains 
(Deb. I • Vol. XI. 25-07-2005) 
Col. 427 

DuesofFCI 
(Deb. II, Vol. XII. 08-08-2005) 
Co1.167~8 

Export of Bas mati Rice 
(Deb. 7 , Vol. XI. 02-08-2005) 
Col. 185-86 

Export of Food grains 
(Deb. I , VoL XI, 25-07-2005) 
Col. 118--24 

Export ofQuaJity Rice 
(Deb. 6 , \\)I.)Cl,01-08-200s) 
CoI,14lS-27 
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Export ofWheatlRice 

(Deb. II. Vol. XII. 08~8-2005) 
Col. 256-57 

Food Corporation of India 
(Deb. II, Vol. XII,O~8-2(05) 
Col. 78-79 

Food Coupons 
(Deb. 19. Vol. XII. 22~8-2(05) 
Col. 128 

Foodgrains for Poor Families 
(Deb. I, Vol. XI. 25~7-2(05) 
Col. 501-02 

Foodgrains for States 
(Deb. 19. Vol. XII. 22-08-2(05) 
Col. 352-55 

Foodgrains Rotting in Godowns 
(Deb. 6 , Vol. XI, 0 I ~8-200S) 
Col. 139 

Illegal Export of Wheat 
(beb. 19, Vol. XII. 22-08-2005) 
Col. 439-40 

Import/Export of Food grains 
(Deb. 16. Vol. XII. 16-08-2(05) 
Col. 247--49 

Increasing Minimum Support Price for 
Wheat and Paddy 
(Deb. II. Vol. XII. 08-08-2005) 
Col. 230-3 I 

Irregularity of MonsoOn 
(Deb. 6 , Vol. XI, 01-08-2005) 
Col. 27-29 

Lok-l Wheat Variety 
(Deb. 19, 'A>1. XII, 22-08-2(05) 
Col. 130-31 

Need to check production of liquor from 
foodgrains, with a view to pre-empt 
shortage of foodgrains in the country 
(MUR371) 
(Deb. 21, Vol. xm.24-08-2(05) 
CoI.473 

Need to ensure availability offoodgrains 
to poor people under various Centrally 
Sponsored Schemes in Uttar Pradesh 
and other parts of the country (MUR 
371) 
(Deb. 7 , Vol. XI, 02~8-2(05) 
Col. 409-10 

New Varieties of Wheat, Paddy and 
Sugarcane 
(Deb. I , Vol. XI, 25-07-2(05) 
Col. 284--90 

Per Capita Foodg~ains 
(Deb. 6 , Vol. XI. 0 I -08-2005) 
Col. 34-35 

Per-Capita Consumption of Foodgrains 
(Deb. II. Vol. XII,08-08-2005) 
Col. 467 

Pilot Project for Free Foodgrains 
(Deb. 20, Vol. XII, 23~-2(05) 
Col. 227-33 

Procurement Centres 
(Deb. 6, Vol. Xl, 0I-08-200S) 
Col. 427-32 

Procurement of Coarse Grains 
(Deb. II, Vol. XII,08-08-200S) 
Col. 40-41 

Procurement of Crops 
(Deb.6, Vol. XI,0I-08-2005) 
Col. 385-88 

Procurement of Foodgrains in Assam 
(Deb. 6 , Vol. Xl, 01-08-2005) 
Co1.2S2-53 

Production of Foodgrains 
(Deb. I, Vol. XI, 25-07-2(05) 
Col. 335-37 

Quality Testing for FOodgrains 
(Deb. 19, Vol. XlI,22-08-200S) 
Col. 414-28 

Reduction in Quota of Foodgrains 
(Deb.6, Vol. Xl,Ot-08-2005) 
Col. 239-40 
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Rice Procurement from Civil Supplies 
Corporation ofKerala 
(Deb. 6 , Vol. XI, 01-08-2005) 
Col. 279-80 

Rise in Price 
(Deb. 6 , Vol. XI, 01-08-2005) 
Col. 401-02 

Rise in Price of Wheat 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 224-25 . 

Shortfall in Wheat Procurement 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 68-70 

Sowing of Coarse Cereals 
(Deb. II, Vol. XII. 08-08-2005) 
Col. 233-34 

Spoilage of Foodgrains due to Heavy Rain 
(Deb. 19, Vol. XII, 22-08-2(05) 
Col. 344-45 

Stock of Rice in F.C.!. Godowns 
(Deb. 6, Vol. XI, 0 1-08-2(05) 
Col. 257-58 

Supply of Foodgrains for all Categories 
(Deb. I • Vol. XI, 25-07-2005) . 
Col. 186 

Supply of Poor Quality Foodgrains in 
Lakshadweep 
(Deb. 6, Vol. Xl, 01-08-2005) 
Col. 188-89 

Supply of Rice to Arunachal Pradesh 
(Deb. I, Vol. XI,25-07-2005) 
Col.211-12 

Suppon Price on Unit Price Basis 
(Deb. 6, Vol. XI, 01-08-2(05) 
Col. 389 

Theft of Foodgrains from P.D.S. 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 430-3 I 

Use ofBufTer Stock 
(Deb. 6 , Vol. XI, 01-08-2005) 
Col. 202-03 

Viol&tion of Stocking Norms 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 62 

Wheat Trade with Pakistan 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 365 

Foot-Path Worker 

Foot-Path Worker in Chandigarh 
(Deb. 2 , Vol. XI,26-07-2005) 
Col. 469-70 

Foreign Agreements 

Agreements with Foreign Countries in 
Agriculture Sector 
(Deb. 6 , Vol. XI, 01-08-2(05) 
Col. 407-08 

Indus Water Treaty 
(Deb. 6 , Vol. XI, 01-08-2005) 
Col. 445-47 

Violation ofWTO Agreement 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col. 267-68 

Foreign Aid 

Checking of Foreign Aid 
(Deb. 7 . Vol. XI. 02-08-2005) 
Col. 245 

Foreign Aid for Educational Purpose 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 294-95 

Foreign Assistance 

Assistance from CIDA for Environmental 
Development 
(Deb. II, Vol. XII. 08-08-2005) 
Col. 21 1-17 

Assistance from USA for Bio-Technology 
(Deb. 10, Vol. XI. 05-08-2(05) 
Col. 133 

Conservation of Lakes and Ponds 
(Deb. 11, Vol. XII, 08-08-2005) 
CoI.26U9 
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Foreign Assistance for Power Sector 
(Deb. 10, Vol. Xl, 05-08-2(05) 
Col. 175-77 

Foreign Assistance for Wasteland 
Development 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 228-29 

Foreign As"istance in Power Sector 
(Deb. I 0, Vol. XI, 05-08-2(05) 
Co1.333-J8 

Funded Schemes 
(Deb. 7 ,Vol. XI. 02-08-2005) 
C.oI.204 

Project Funded by Foreign Countries 
(Deb. II, Vol. XII, 08-08-2(05) 
Col. 122 . 

Foreign Collaborations 

Foreign Technical Collaborations 
(Deb. 7, Vol. XI, 02-08-2(05) 
Col. 174-75 

Foreign Comptmies 

Permission to foreign companies for 
exploration 
(Deb. 4 , Vol. XI, 28-07-2005) 
CoI.Il3-IS 

ForeilD Countries 
Alleged ill-Treatment ofIndians Abroad 

(Deb. 21, Vol. XIII,24-08-200S) 
Col.2S--2Q 

Assistance to other countries 
(Deb. 10, Vol. XI,05-08-2005) 
Col. 264-65 

Cess on Tourists Visiting Abroad 
(Deb. 6, Vol. XI, 0 1-08-2(05) 
Col. 128-29 

Co-operation with Countries in Tourism 
Sector 
(Deb. 6 , Vol Xl, 0 I -08-2005) 
Col. 222-24 

Promotion of Indian Languages Abroad 
(Deb. 16. \01. XII, 16-08-2005) 
Col. 202-03 

Promotion ofTamil Abroad 
. (Deb. 9, Vol. XI, 04-08-200st 
Col.3 18-19 

Foreien Dignitaries 
Denial of Permission to Pak Information 

Minister 
(Deb. 17, Vol. XII, 17-08-2(05) 
Col.3l3 

Visit of Foreign Dignitaries 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 501--14 

Foreign Direct Investment 
Development of Integrated Townships 

(Deb. 7 :Vol. XI, 02-08-2(05) 
Col. 124 

FBI proposal for investment in Agro and 
Rural Industries 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col. 330-31 

FDI 
(Deb. IS, Vol. XII, 12-08-2(05) 
Col. 117-18 
(Deb. 12, Vol. XII, 09-08-2(05) 
Col.216 

FDI application by POSCO 
(Deb. 10, Vol. XI. 05-08-2005) 
Col. 156 

FDlbyEU 
(Deb. 16, Vol. XII, ~8-2(05) 
Col. 32-33 

FDI byNRls 
(Deb. 15, Vol. XII, 12-08-2(05) 
Col. 99-100 

FDI from Russia 
(Deb. 12, Vol. XII, 09-08-2(05) 
Co1.414-15 

FDI in Backward Districts 
·(Deb.12, \'bI. XII, 09-08-2005) 
Col. 93-96 

FDI in Banks 
(Deb. IS, \obI. XII, 12-08-200S) 
Col. 101-09 
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FDI in Captive Coal Mining Sector 

(Deb. 8 , VoJ. XI, 03~8-200S) 
Col. 468-69 

FDt in Civil Aviation Sector 
(Deb. 14, Vol. XU, ll-OI-200S) 
CoJ.67-61 

FDI in Elementary Education 
(Deb. 2, Vol. XI, 2~7-2005) 
Col.510-H 

FDI in Phanna and Drug Sector 
(Deb. 12, Vol. XlI,09-01-2005) 
Col. 377-78 

FDI in Print Media 
(Deb. 4, Vol. XI,28-07-2005) 
Col. 284-93 

FDI in Private FM Radio 
(Deb. 4 , Vol. Xl, 28-07-2005) 
Col.214-15 

FDI in Telecom Sector 
(Deb. 13. Vol. XII, 10-08-2005) 
Col. 132-34 

FDI Target 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 35-37 

FIPB approved FDI 
(Deb.lO. Vol. XI. 05-08-2(05) 
Col. 323-24 

Foreign Direct Investment 
(Deb. 20, Vol. XII. 23-08-2(05) 
Col. 144-45 
(Deb. 7, Vol. XI. 02-08-2005) 
Col. 176-83 

Foreign Investment in Power Sector 
(Deb. 10, Vol. XI, 05-08-2005) 
Co1.25~2 

GoM Report on FDI in Print Media 
(Deb. 4 , Vol. XI. 28-07-2(05) 
Col. 240-42 

Mid-Term Appraisal of Tenth Five year 
Plan 
(Deb. 3 , Vol. XI, 27-07-2005) 
Col. 366 

Project under FDI in Karnataka 
(Deb. 7, Vol. XI,02~-2005) 
Col. 246-48 

Foreign Educ.tionalludtutioDl 

Foreign Educational Institutions 
(Deb. 7 , Vol. XI. 02~8-2005) 
Col. 300-01 

Foreien ElChO. 
Foreign Exchange Reserves 

(Deb. 10, Vol. XI,05"()8-2005) 
Col. 139 . 

Forelan Newspapen 

Publication of Foreign Newspapers 
(Deb. 4 , Vol. XI, 28-07-2005) 
Col. 349-50 

FoRip Students 

Amending Visa Procedure for Foreign 
Students 
(Deb. 3 , Vol. XI, 27-07-2005) 
Col. 234-36 

ForeiaD Trade Aareements 

Free Trade Agreement with Thailand 
(Deb. 7. Vol. XI, 02-08-2005) 
Col. 81-82 

Foreign Trade Policy 

Foreign Trade Policy 
(Deb. 7 • Vol. XI. 02-08-2005) 
Col. 301-02 

Foreign Visits 

AirchiefMarshal's Visit to France 
(Deb. 18. Vol. XII. 18-08-2(05) 
CoI.1l6-17 

EAM 's Official Visit to Russia 
(Deb. 3, Vol. XI. 27-07-2005) 
Col. 299-301 

Easing Restrictions of Travel Abroad 
(Deb. 8 , Vol. XI. 03-08-2005) 
Col.3OS 

Foreign Tours by CMs 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 97 
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Visit of odegation to Pakistan 
(Deb. 2.~. XI, 26-07-2(05) 
Col.45S 

Vilit orEAM to Bangladesh 
(Deb. 17. lbl. XII. 17-OS-200S) 
Col. 123-24 

Visit of Petroleum Minister to Iran 
(Deb. 4. \<hI. XI. 2S-07-200S) 
(:01.47--49 

Foreignen 

Nepalese Living in India 
(Deb. 16. Vol. XII. 16-0S-2(05) 
Col. 227 

Forest based Industries 

Sening up forest based Industries 
(Deb. 6 . Vol. XI, OI-OS-2(05) 
Col.2S0 

Forest Commission 

Forest Commission 
(Deb. I I. Vol. XII. OS-OS-2005) 
Col. 223-24 

Forest Development Authority 

Setting up of Forest Development 
Authority 
(Deb. I • Vol. XI, 2S-07-200S) 
Col. 145-46 

Forest Management Committee 

Attachment of all Joint Forest 
Mtmagement Committee 
(Deb. I, Vol. XI, 25-07-200S) 
Co1.67~ 0 

Fomt Serviees 

Ratio of Women in Forest Services 
(Deb. 11, \<hI. XII. 08-08-~) 
CoI.22S 

Forests 

Approval to Pending Proposals 
(Deb. 6, \<hI. XI, Ot-08-200S) 
Col. 280-S1 

Assistance for Conservation of Forest 
(Deb.6, Vol. XI,OI-OS-200S) 
CoL 336-40 

Ban on Commercial Activities Near 
Mangrove Forest Areas 
(Deb. I), \bl. XII, OS-08-2005) 
Col. 220-2 1 

Construction Work in ForestrrribalsAreas 
(Deb. I , Vol. XI. 25-07-200S) 
Col. 492 

Conversion of Barren Land into Forest 
Area 
(Deb. 6. Vol. XI. 0\-08-2(05) 
Col. 278 

Conversions of Forest Villages into 
Revenue Vi lIages 
(Deb. \ , Vol. XI, 2S-07-200S) 
Col. 329-30 

Dam and Bridges in Forest Area of 
Maharashtra 
(Deb. 6 , Vol. XI. 0I-OS-200S) 
Col. 201-02 

Declaration as Parks 
(Deb. II, Vol. XII. OS-08-2005) 
Col. 254 

Demand of Peasants for Patta in Forest 
Land 
(Deb. I , Vol. XI,2S-07-2(05) 
CoI.ISS-S7 

Depleting Forest Cover 
(Deb. 19, Vol. XII, 2~-08-200S) 
Col. 1-13 

Deployment of Guards in Forest Reserves 
(Deb. 6 • Vol. XI, 0)-08-200S) 
CoI.3SS-S6 

Development of Forest and Coastal Areas 
(Deb. 6 , Vol. Xl, 01-08-2OCm 
Col. 7-8 

Development of Forest Villages 
(Deb. 6, Vol. XI,OI-08-200S) 
Co1.t71-73 
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Development of forests in Maharashtra 

andU.P. 
(Deb. I • Vol. XI. 25-07-2005) 
Col. 294-95 

Encroachment of Forest Land 
(Deb. II. ~1. XII, 08-08-2005) 
Col. 207-1 1 

Failure to usc Central Funds 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 531-33 

Forest Area under MiningiQuarrying 
(Deb. 19, Vol. XII. 22-OS-2005) 
Col. 386--413 

Forest Conservation 
(Deb. I , Vol. XI, 25-07-2005) 
Col. 531-35 

Forest Cover 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 361--:-71 

Funds to J&K for Forest Protection 
(Deb. 19, Vol. XII, 22-OS-200S) 
CoI.107-OS 

Greenery in NCR 
(Deb. 16. Vol. XII, 16-08-2005) 
Col. 31-32 

Handing Over of Forest Land to 
Tribals 
(Deb. I , Vol. XI,25-07-2005) 
Col. 240-4\ 

Methods for Estimation of Forest Cover 
(Deb. II, Vol. XII. OS-08-2005) 
Col. 261-63 

Mines Functioning in Forest Areas o( 
Rajasthan 
(Deb. I , Vol. XI, 2S'()7·200S) 
Col. 257-5S 

Need to amend Environment and Forest 
Conservation Act with a view to 
disburse surplus land to landless 
Scheduled Caste and poor peopl.e in 
the colOntry (MUR 377) 
{Deb. 24, Vol. XIO, 30-08-2005) 
Col. 65 

Need to enact law providing for forest an<! 
land rights to tribals in the country 
(MUR377) 
(Deb. 2 . Vol. XI. 26-07-2005) 
Col. 626 

Need to provide special package to 
Chhattisgarh for maintaining its forest 
based economy (MUR 377) 
(Deb. 23, Vol. XIII. 29-08-2005) 
CoI.S6 

New Railway Lines through Forest Areas 
(Deb. 6, Vol. XI. 01-08-2005) 
Co\.315-\6 

Ownership Right of Land to Adivasis 
(Deb. 7 . Vol. XI. 02-08-2005) 
Col. 298·99 

Pending Schemes under Forest 
Conservation Act 
(Deb. 1 , Vol. XI. 25-07-2005) 
Col. 52S-3 I 

Permission for Transfer of Forest Land 
(Deb. 19. Vol. XII. 22-OS-200S) 
Col. 92·93 

Plundering of Western Ghats 
(Deb. 6 • Vol. XI. 01-08-2005) 
Col. 326-27 

Proposals for Forest Development 
(Deb. 19, Vol. XII, 22-08-2005) 
CoI.lII-13 

Release of Forest Land for Pilgrim 
Centres 
(Deb. I , Vol. XI, 25-07-2005) 
Col. 26S-76 

Review of Forest Laws 
(Deb. I , Vol. XI, 25-07·200S) 
CoI.217-IS 

Sanction ins of Forests Development 
Projects 
(Deb. 1 , Vol. XI, 25-07-200S) 
Col. 162.(;3 

Scheme (or Development of Forests 
(Deb. 19, Vol. XlI,22-OS-2005) 
COI.304-0S 
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Setting up of Reliona! Office of Participation in Paris Air Show 
Environment and Forest Department in (Deb. 9, ~l. XI,04-01-2005) 
Kerala Col. 287 
(Deb. I, Vol. XI,2S-07-2005) Fnudl 
Co1.365~ 

Settlement of Adivasis and Scheduled 
Tribes on Forest Land 
(Deb. I , Vol. XI, 2S-07-20(5) 
Col. 435-36 

Silica Mines in Forest Areas 
(Deb. 19, ~l. XII, 22-01-2005) 
CoI.I4S-49 

Upgradation of Forest Roads 
(Deb. 6, ~1. XI, 0 1-08-2005) 
Col. 368--74 

Use of Forest Land by Coal Mines 
(Deb. 11, ~1. XII, 08-08-2005) 
CoI.44S-47 

Fort 
Barabati Fort in Cuttack 

(Deb. 18, Vol. XII, 18-08-200S) 
Col. 266-67 

Forward Market Commiuion 
Forward Market Commission 

(Deb. II, Vol. XII, 0~-O8-20(5) 
Col. 267-68 

FraMe 

AirchiefMarshal's Visit to France 
(Deb. 18, Vol. XII, 18-08-20(5) 
Co1.1I6-17 

San on wearing Turbans in schools by 
students belonging to the Sikh 
Community in France (Sub) 
(Deb. 8 • Vol. XI. 03-08-2005) 
Col. 529 

Derogatory Depiction of Indian God 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 173-74 

Indo-France Trade 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 320 

Contracts Awarded on Boaus Bank 
Guae.tees 
(Deb. 20, ~I. XII,23-08-200S) 
Col. 297-98 

Fraud at Muhmd Post Office, Mumbai 
(Deb. 17, ~l. XII, 17-08-200S) 
Col. 69-70 

Frauds in Nationalised .BanIt 
(Deb. 5 , Vol. Xl,29-07-2005) 
Col. 93-98 

Freedom Fipten 
Allotment of Petrol Pumps to Freedom 

Fighters 
(Deb. 18, ~1. XII, 18-08-2005) 
Col. 173-80 

Central and State Pension of Freedom 
Fighters 
(Deb. 2 , Vol. XI, 26-07-20(5) 
Col. 362 

Collection of works of Mahatma Gandhi 
(Deb. 14, Vol. XII, II-OS-2005) 
Col. 146-47 

Free Travel Facility to Freedom Fighters 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 189 

Freedom Fighter Pension 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 81-82 

Need to release commemorative stamp on 
the birth centenary of Dr. Soundram, a 
freedom fighter, falling on 18th August, 
2005 (MUR 377) 
(Deb. 17, Vol. XlI, 17-08-2005) 
Col. 477-78 

Need to sanction Central Freedom Fighter 
Pension to those who participated in 
Goa Freedom Struggle (MUR 377) 
(Deb. 23, Vol. XIll, 29-OS-200S) 
COI.S6-S7 
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Pension to Freedom Fi&hters 
(Deb. 7, Vol. XI,02-08-200S) 
CoI.16S~9 

Freedom Strullie 

Celebration of I SOthAnniversary of First 
War of Independence 
(Deb. 14, Vol. XII,II-OS-200S) 
Col. 100-01 

Need to sanction Central Freedom Fipter 
Pension to those who participated in 
Goa Freedom Struggle (MUR 377) 
(Deb. 23. Vol. XlII,29~S-2(05) 
Col. 56-57 

Freilht Trame 

Freight Tariff 
(Deb. 9 , Vol. XI, 04-OS-2005) 
Col. 129-30 

Fruits &: Veletabl.s 

Agri Export Zone for Potato 
(Deb. 6, Vol. XI, 0I-OS-200S) 
Col. 290-91 

Artificial Ripening of Fruits 
(Deb. 19, Vol. XII. 22-08-2005) 
Col. 289-90 

Ban on Use of Sprays on food Products 
and Green Vegetables 
(Deb. 19. Vol. XII, 22-OS-2(05) 
Col. 197·98 

Establishment of Mango Research 
Institute 
(Deb. 6 , Vol. XI, 01-08-2005) 
Col. 383--85 

Export from States 
(Deb. 12, Vol. XII,09-08-2005) 
Col. 227--29 

Export of fruits and Vegetables 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 193-94 

Export of Man&oes 
(Deb. 12, Vol. XII, 09-08-200S) 
Col. 192-94 
(Deb. 2, Vol. XI, 26-07-2005) 
CoI.4S~S7 

Export of MoiassesiFruitsNe8ctabies 
(Deb. 7, Vol. XI, 02-OS-200S) 
Co1.213-14 

Export of Onion and Garlic 
(Deb. 6, Vot XI, OI-08-200S) 
CoI.414-IS 

Export of Potatoes and Onions 
(Deb. 7, Vol. XI,02-OS-200S) 
Col. 138-42 

Export Subsidy for Potato 
(Deb. I I, Vol. XII, 08-08-200S) 
COl.17S 

F&V Booths of Mother Dairy 
(Deb. 6, Vol. XI,OI-OS-200S) 
Col. 286 

F&V Booths of Mother Dairy 
(Deb. 6, Vol. XI, 01-08-2(05) 
Col. 286 

Falling of Onion Prices 
(Deb. 19, Vol. XII, 22-OS-200S) 
Col. 206-08 

Production of Apples 
(Deb.6. Vol. XI.OI-OS-2005) 
Col. 177-79 

Production of Grapes 
(Deb. II, Vol. XII, 08-08-200S) 
Col. 463-64 

Production of Lichis 
(Deb. 6, Vol. Xl, OI-08-200S) 
Col. 356-57 

Research on Varieties of Mango 
(Deb. 19. Vol. XII. 22-OS-200S) 
Col. 441-42 

Selling of Seasonal Fruits at Stations 
(Deb. 9; Vol. XI, 04-08-200S) 
Col. 197 
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Service Tax on Export of Fruits &. 
Veget~bles 

(Deb. 1 0, ~I. XI, OS~-200S) 
Col. 227-28 

Virus Affected Potatoes 
(Deb. 19, \01. XlI,22~8-200S) 
Col. 299 

Fuel 

Alternative Fuel 
(Deb. 9 , Vol. Xl, O4-08-2OOS) 
Col. 99-100 

Alternative Fuel to LPG 
(Deb. 9 , VoL Xl, 04-08-200S) 
Col. 199-200 

Exemption of Excise Duty on Fuel 
(Deb. 10. Vol. XI, OS-08-2(05) 
Q>1.100 

Fads 

Alleged Misuse of Funds 
(Deb. 17! ~l. XII, 17-08-200S) 
Col. 175-76 

Allocation of Funds 
(Deb. I 0, ~1. XI, 05-08-2(05) 
Col. 112-14 

Allocation of Funds for Combating AIDS 
(Deb.l3, \bI.XII,I~-2(05) 
Cot 403-18 

A lIocation of funds for Combating 
Diseues 
(Deb. 3 , Vol. XI, 27-07-200S) 
Col. 548 

Allocation of Funds for Higher Education 
(Deb. 7 , \\>1. XI, 02-OS-2(05) 
Col. 93 

Allocation of Fundi for Urban 
Development Schemel 
(Deb. 12, \\>1. xn. 09-08(2005) 
Col. 111-14 

Allocation of Funds for Wasteland 
Development 
(Deb. 5. Vol. XI, 29-07-2005) 
Col. 249-S4 

Allocation of Funds to Kalyani Devi 
Temple 
(Deb. 6 ,Vol. XI, 01-08-2(05) 
Col. 191--92 

Allocation of Funds under SCP 
(Deb. 14, ~1. XII. 1I-08-200S) 
Col. 75-76 

Amount for Commonwealth Games 
(Deb. 17, ¥of. XII. 17-OS-200S) 
CoI.IS5-S6 

Amount under PM's Rojgar Yojana for 
Delhi and West Bengal 
(Deb. 2, 'tbl. XI, 26-07-2005) 
CoI.SII-14 

Declining Trend in Allocation of Funds 
byAICTE 
(Deb. 20, Vol. XII, 23-OS-2(05) 
Col. 282-83 

Defence modernisation fund 
(Deb. 14, Vol. Xl1.II-08-2(05) 
Col. 184-185 

Delay in Disbursement of Benefits 
(Deb. 17, Vol. XII. 17-OS-2(05) 
Col. I 13-14 

Development of Bac:kward Areas 
(Deb. 13, Vol. XII, IO-OS-2(05) 
Col. 37-41 

Development of Civic Infrastructure 
(Deb. 16, \\>1. XII. 16-08-2(05) 
Col. 194--97 

Direct release of funds to villages for rural 
development 
(Deb. 10, Vol. XI. 05:08-2(05) 
Col. 141-43 

Estimate of Expenditure for Bharat Nirman 
(Deb. 17, Vol. XII, 17-08-2(05) 
Col. 322-24 

Failure to use Central Funds 
(Deb. 3 • Vol. XI,27-07-2oo5) 
Col.S31-33 
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Financial Problem of Universities 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 13S-39 

Functioning of National Commission for 
Women 
(Deb. 12, Vol. XII. O9-OS-2005) 
Col. 47-S2 

Fund Allocation under Total Sanitation 
Programme 
(Deb. 10. Vol. XI. 05-OS·2005) 
Col. 239-44 

Fund for Welfare of Tribal 
(Deb. 12. Vol. XII. 09-OS-2005) 
Co1.3S7-58 

Funds Allocated and Spent Under Family 
Welfare Programmes 
(Deb. 3 . Vol. XI. 27-07-200S) 
Col. 417·-21 

Funds Allocated to Hindustan Shipyard 
Ltd. 
(Deb. S . Vol. XI. 03-08-2005) 
Col. 491-·-97 

Funds for Computer Literacy 
(Deb. 12. Vol. XII.09-08-200S) 
Col. 61·_·64 

Funds for Construction of Tank and Water 
Supply Line for Gas Victims Ward 
(Deb. 6 • Vol. XI. 0 I-OS-2005) 
Col. 432 

Funds for creation of Sports infrastructure 
(Deb. 13, Vol. XII. 10-01-2005) 
Co1.3S3-91 

Funds for Development of Calimere 
Wildlife Sanctuary 
(Deb. 6 . Vol. XI. 0I-OS-200S) 
Col. 364 

. Funds for Diagnostic Centre 
(Deb. 13, Vol. XII. 10-01-2005) 
COl.S3 

Funds for Disaster Management 
(Deb. 7 , VoL XI, 02"()8-200S) 
Col. 323-26 

Funds for Disposal of W.aste Lyinl in 
Union Carbide 
(Deb.6. Vol. XI. 01-08-2005) 
Col.316 

Funds for Health & Family Welfare 
Programmes 
(Deb. 21, Vol. XlII,24-01-2005) 
Col. 287-92 

Funds for Howrah to Balurghat Rail Line 
(Deb. 14, Vol. XII,II-08-200S) 
Col. 145 

Funds for IT/Medical Laboratories 
(Deb 13, Vol. XH, 10-08-2005) 
Col. 363 

funds for Maintenance of National 
Highways 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 300-01 

funds for National Highways 
(Deb. 17, Vol. xn, 17-OS-2005) 
Col. 208-16 

funds for National Rural Health Mission 
(Deb. 3 , Vol. XI. 27-07-2005) 
CoI.IS9-94 

funds for Rural Development under Total 
Sanitation Programme 
(Deb. 5 • Vol. XI. 29-07-2005) 
CoI.2I3~17 

Funds for Schemes 
(Deb. 9, \bl. Xl, 04-08-2005) 
Col. 168-69 

Funds for setting up of Sports 
Infr.astructure 
(Deb. 13, Vol. XlI,10-08-2005) 
Col. 321 

Funds for Urban Projects 
(Deb. 12, \bl. XII, 09-08(2005) 
Col. 83-94 

Funds for Water Supply Schemel 
(Deb. 7 , \bl. XI, 02..oa-lOOS) 
Col. 334-39 
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Funds Genented by NHAI for Projects 
(Deb. 17, ~L XII, 17.()8-200S) 
CoL3S8-S9 

FundstoNOO 
(Deb. 16, ~L XII, 16-08-200S) 
CoL 168-71 

Funds to NOO under Run! Housin, 
(Deb. 1 0, ~l. XI. 0s-08-2005) 
Col. 69-80 

Funds to NGOs 
(Deb.I3 .. ~Um.I().()8.2005) 
Col. 169-282 

Funds to OBes 
(Deb. 14, \bI. xn.11~8-2005) 
Col.I02-06 

Funds to Stites for lniption Projects 
(Deb. 6 , Vol. XI. Ol~8-200S) 
COI.3S3-S4 

Funds to States under Scheduled 
Programmes 
(Deb. 13, Vol. xn.1~-200S) 
Col. 140-42 

Funds to the Voluntary Organizations 
(Deb. 3 , Vol. XI, 27~7-200S) 
Col. 372-9S 

Funds under Tribal Sub Plan 
(Deb. 7, Vol. XI, 02~8-200S) 
Col. 331 

FuncfS under Urban Reforms Incentive 
Fund 
(Deb. 12, \bl. XII, ~8-200S) 
CoI.24~52 

Leather Paries 
(Deb. 12, \\>1. XU,09-08-2005) 
CoL3&J-82 

Mjauae ofFun~ for Jarawa Tribals 
(Deb. 20, ~I. XlI, 23.()8-2005) 
Col. 287 

Misutilisation of hnds of Donor 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 442-43 

Monitorins Utilization of Funds for 
Projects 
(Deb. 8 , Vol. XI, 03~8-200S) 
Col. 308-09 

Need to allocate additional funds for early 
completion of onloin, power projects 
in Karnataka to overcome power 
shortaie in the State (MUR 317) 
(Deb. 9 , Vol. XI, 04-08-2005) 
Col. 370 

Need to allocate funds for providing civic 
amenities at Vitthal Rakumai Temple. 
Pandharpur, Maharuhtra (MUR 377) 
(Deb. 9 , Vol. XI, 04-08-2005) 
CoL 370-71 

Need to declare "Teesta Barrage Project" 
in West Bengal as a national project 
and allocate adequate funds for its 
completion (MUR 377) 
(Deb. 7 , Vol. XI, 02~8-200S) 
Col. 407 

Need to release adequate funds for speedy 
completion of Keonjhargarh-Daitari-
B~pani Railway Section in Orissa 
(MUR377) 
(Deb. 17, VoL XII, 17~8-200S) 
Col. 480-S1 

Number of Projects under REGP 
(Deb. 7 , Vol. XI, 02~8-200S) 
Col. 199--202 

Review of Utilization ofMPLADS Funds 
(Deb. 17, Vol. XII, 17-08-200S) 
Col. 273-7S 

Rural Sports Programme 
(Deb. 21, \bl. xm. 24-08-2005) 
Col. 23S-37 

Separate fund to combat various Diseases 
(Deb. 17, Vol. XII, 17~S-200S) 
CoI.261~2 
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Shortale of Funds for Rural Development 

Schemes 
(Deb. 10. Vol. XI. 05-OS-200S) 
Col. 204-05 

Textile Workers Rehabilitation Fund 
Scheme 
(Deb. 10, Vol. XI, 05-OS-200S) 
Col. 213-16 

Unspent fund under MPLADS 
(Deb. 3. Vol. XI, 27-07-200S) 
Co1.12S-30' 

Utilisation of Funds Available in EIPF 
(Deb. 10, Vol. XI, OS-08-2005) 
Col. 170-71 

Utltisation of Funds Collected for Tsunami 
(Deb. 7 • Vol. XI. 02-08-200S) 
COl.S8 

Utilization of Funds 
(Deb. 2 • Vol. XI, 26-07-2005) 
CoI.S67-74 

Utilization of Funds by Maharashtra 
, (Deb. 12, YQ1 XlI, 09-OS-2005) 
Col. 371-76 

Utlliution of Funds under Indira Aawas 
Yojana 
(Deb. 5 , Vol. XI. 29-07-2005) 
Col. 126--32 

" 

Furniture 

Import of Furniture 
(Deb. 2 , Vol. XI,26-07-2(05) 
Col. 528-29 

C-20 Countries 
G·20 Nations on Export Subsidy 

(Deb. 12, Vol. Xli, O9-OS·2(05) 
COI.2S~ 

Rules for Trade with G-20 Countries 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 287-8S 

G-J3~eet 

G-3) Meet 
(Deb. 2 , Vol. XI, 26-07-2(05) 
Col. 421-22 

G-8Meet 

G·SMeet 
(Deb. 2 , Vol. XI,26-07-200S) 
Col. 472 

Gadgil-MukberJee Form .... 

Oadgil-Mukhcrjee Formula 
(Deb. 13, Vol. XII, 10-08-2(05) 
Col. 298-99 

GAIL(IndiII) Umited 

GAIL's Investment Plan 
(Deb. 4 , Vol. XI,28-07-2005) 
CoI.2S3-S4 

GAIL's training centres 
(Deb. 14, Vol. XII,II-OS·200S) 
CoI.IS7-S8 

Investment in Dabhol Power Project by 
GAD... 
(Deb. 14, Vol. XU, 11-08-2005) 
Col. 123-24 

IOC Stake in ONGC and GAIL 
(Deb. 22, Vol. xm, 25-08-2(05) 
Col. 169 

Need to ensure supply of Gas by GAIL 
from Jagdishpur to Haldia in West 
Bengal (MUR 377) 
(Deb. 21, Vol. XlII, 24-0S-2005) 
Col. 472 

Need to ensure uninterrupted gas supply 
from GAIL to various industrial units 
in Nagapattlnam parliamentary 
constituency, Tamil Nadu (MUR 377) 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 527-2S 

Ganp AdIo. Plan 

Ganga Action Plan 
(Deb. 6 , Vol. Xl, 01-08-2005) 
Col. 149-50 

Ga ..... 
Management of Garbage 

(Deb. 6 , Vol. XI, 01-08-2005) 
CoL 289-90 
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Raising Quantity of Garbage 
(Deb. 6 • \bl. XL 01.08-2005) 
CoL 352-S3· . 

Garde. alicia Sbipbullders and 
........ Ltd. 

Utilisltion of ManPower in GRSE 
(Deb. 18, Vol. XII.18-08-200S) 
CoL 114-1S 

c.. 
Allocation of gas from Tapti Gas Field 

(Deb. 4 , Vol. XI, 28-07-2005) 
Col. 201 

Exploration of Oil and Gas Reserves by 
<HJC 
(Deb. 22, \01. XIII,2S-08-200S) 
CoI.~7 

Gas Krishna-Godavari Basin 
(Deb. 4 , Vol. XI, 28-07-20(5) 
Co1.2S2-S3 

Gas Reserves 
(Deb. 9 , Vol. XI, 04-08-2005) 
CoL 47-49 

Indo-Iran Gas Pipeline 
(Deb. 4 , Vol. XL 28-07-2005) 
Col. 12-33 

Need to ensure supply of Gas by GAIL 
from Jagdisbpur to Haldia in West 
Bengal (MUR 377) 
(Deb. 2t, Vol. XIII, 24-08-2(05) 
Col. 472 

Regulator for Oil and Gas Sector 
(Deb. 22, Vol. xm, 25-08-2005) 
Col. 269-70 

Supply of Gas &om HBJ Pipeline 
(Deb. 18. Vol. XII. 18-08-200S) 
Col. 195-96 

Ga. Cracker Project. 

Gas Cracker Projects 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 273 

Gas Grid 
Southern Gas Grid 

(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 260-61 

GuPipeline 
Expenditure on Indo-Iran Gas Pipeline 

(Deb. 18. VoL XII, 18-08-2005) 
Col. 274-75 

Gas Pipeline between Chennai and 
Kakinada 
(Deb. 9 , Vol. XI, 04-08-2005) 
CoI.S8 

India's participation in Qatar-Pakistan Gas 
Pipeline 
(Deb. 4 , Vol. XI, 28-07-2005) 
Col.t75 

Indo-Myanmar-Bangladesh Gas Pipeline 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 224-25 

Indo-Oman Gas Pipeline Project 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 39 

Gause Conversion 
Gauge Conversion and Doubling between 

Bongaigaon and Guwahati 
(Deb. 9 ,Vol. XI, 04-08-2005) 
Col. 154-55 

Gauge Conversion between Patan and 
Mahesana Rail Line 
(Deb. 22, Vol. XlII, 25-08-2005) 
Col. 225 

Gauge Conversion from Secunderabad to 
Nizamabad 
(Deb. 22, Vol. XlII. 25-08-2005) 
Col. 159-61 

Gauge Conversion of Coimbatore-
Dindigul Rail Line 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 287 

Gauge Conversion of Hissar-Jaipur Rail 
Line 
(Deb. 18. Vol. XII, 18-08-2005) 
Col. 190-91 



SUBJECT INDEX 159 

Gauge Conversion of Jaingar-Darbhanga-
Sitamarhi Rail Line 
(Deb. 14, VoI.XII,II-08-2005) 
Co1.2~7 

Gauge ConversionofPathankot-Joainder 
Nagar Rail Line 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 191-92 

Need for conversion of Jaipur-Loharu-
Reengas-sikar and Phulera-Reengas-
Rewari metre gauge railway lines into 
broad gauge (MUR 377) 
(Deb. 23. Vol. XIII, 29-08-2005) 
Col.S5 

Need to convert the existing Bareilly-
Lakhimpur.Sitapur-Lucknow Railway 
Section from Metre Gauge to Broad 
Gause (MUR 377) 
(Deb. 19. Vol. XII, 22-08.2(05) 
Col. 525·26 

Need to restart gauge conversion work 
on Chhapra-Kaptanganj-Thave-Siwan 
railline(MUR377) 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. 327-28 

Payment of Share Money by GPPL to 
Railways 
(Deb. 9 , Vol. XI. 04-08-2005) 
Col. 162 

Gems aad Jewellery 

Export of Gems 
(Deb. 7 • Vol. XI. 02-08-2005) 
Col. 95-97 

Seizure of Gold, Diamond and Cash 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 237·38 

Smugjling of Gemstone 
(Deb. 10. Vol. XI.OS-OS·200S) 
Col. 89 

Stone/Gem Testing Centres 
(Deb. 16, Vol. XII, 16-08.2(05) 
Co1.284-86 

Theft of Diamond 
(Deb. 15. Vol. XII, 12-08.20(5) 
Col. 87 

General Acree_nt on Tlrtfl'uad Trade 

GATT Effects on SSI 
(Deb. 16, Vol. XII, 16-08-2005) 
Col.lS6-S7 

General Alreement on Trade In Senicel 
Revision of Agreement on GATS 

(Deb. 7 • Vol. XI, 02-08-2005) 
Col. 73 

GenetkaUy ModUIed Food Prod .. 

Genetically Modified Food Products 
(Deb. 1, Vol. XI, 25-07·200S) 
Col. 397-98 

Genomics 

Workshop on Genomics and 
Biotechnology 
(Deb. 3 ; Vol. XI. 27-07-2005) 
Col. 203-04 

Geololkal Survey 

Need to undertake Geological Survey of 
Mahabaleshwar-Panchgani Plateau to 
ascertain the causes of land mass 
settlements there (MUR 377) 
(Deb. 20, Vol. XII, 23-08-2(05) 
Col. 327 

Germany 

Indian Embassy in Berlin 
(Deb. 13. Vol. XII, 10-08-2005) 
Col. 332-33 

Girls 

Promotion of Education for Girls 
(Deb. 2 , Vol. XI. 26-07-200S) 
Col. 54445 

Rehabilitation ofMillQr Girls 
(Deb. 7 .. .vol. Xl. 02-08-2(05) 
Col. 312-14 

Self Defence Training to Girls 
(Deb. 12, Vol. XII,09-OS-2(05) 
Col. 318-19 



160 LOKSABHA 

Survey bn PromOtion of Education among 
SCGirls ' 
(Deb. 18. Vol. XII. 18~1"2(05) 
Col. 166---69 ' 

GI.clalContinent 

Visit to Glacial Continent 
(Deb. LOt Vol. XI. 05-08-2005) 
CoJ.281 

Glacier 

Need to probe into the continuous 
depletion of Gangotri glacier in 
Himalayas (MUR 377) 
(Deb. 24. Vol. XIII. 3()"()8-2005) 
Col. 62 

Globel Development Network 

Global Development Network 
-(Deb. 5, Vol. XI. 29-07-2(05) 
Col. 326-27 

Global WarmAnl 
Global Warming 

(Deb. 19, Vol. XII. 22-08-2(05) 
CoJ.21G-ll 

Hazards of Global Warming 
(Deb. 19. Vol. XII. 22-08-2(05) 
CoJ.428 

Goa 

Development of Sky Bus Project in Goa 
(Deb. 7, Vol. XI. 02-08.2(05) 
Col. 281 

Development of Tourism in Goa 
(Deb. 19, Vol. XII, 22-08-2005) 
CoI.213-14 

Establishment of Sanctuaries in Goa 
(Deb. 6, Vol. XI,0I-08-2005) 
CoL28s-86 

Need to sanction Central Freedom f.ighter 
Pension to those who participated in 
Goa Freedom Struggle (MUR 377) 
(Deb!..23, Vol. XIU,29-08-2(05) 
CoI.56-~7 

Works undertaken by CPWD in Goa 
(Deb. 20. Vol. XII. 23-08-2(05) 
Col. 269-70 

Godowns 

Condition of God owns 
(Deb. 19. Vol. XII. 22-08-2(05) 
Col. 322-25 

Discontinuation of fCI ,Godowns 
(Deb. I , Vol. Xl, 25-07.2(05) 
Col. 183-84 

food Corporation of India 
(Deb, II. Vol. XII. 08-08-2005) 
Col. 78-79 

Optimum Use of God owns 
(Deb. 19. Vol. XII. 22-08.2(05) 
Col. 303-04 

Rail-side Warehouse complexes 
(Deb. 14, Vol. XII, 11-08-2(05) 
Col. 64-65 

Storage Capacity in Punjab 
(Deb. 19. Vol. XII. 22-08-2(05) 
Col. 277-78 

Transport and Storage Facility 
(Deb. I. Vol. XI. 25-07-2(05) 
Col. 409-10 

Violation of Stocking Norms 
(Deb. 19. Vol. XII, 22-08-2(05) 
Col. 62 

GeM 

Consumption of Gold 
(Deb. 5 , Vol. XI, 29-07-2OOS) 
Col. 133-34 

Extraction of Gold 
(Deb. I S, Vol. XII, 12-08-2005) 
Col. 123-24 

Gold Policy 
(Deb. 12, Vol. XII, 09-08-2005) 
Co1.3S-37 

Retail Investors 
(Deb. 15, Vol. XII,12-08-2005) 
Col. 2M 
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Golden QUldrilatenl Project 

Ban on Stone Mining along National 
Highways 
(Deb. 21. Vol. XIII. 24-08-2(05) 
Col. 79 

Constitution of Rail Freight Authority 
(Deb. 14, Vol. XII, 11-08-2(05) 
Col. 176-77 

Delay in Completion of Golden 
Quadrilateral Project . 
(Deb. 21, Vol. XIII. 24-08-2(05) 
Col. 271-74 

Golden Quadrilateral Project 
(Deb. 8 . Vol. XI, 03-08-2(05) 
CoI.67--~9 

(Deb. 13. Vol. XII. 10-08-2005) 
Col. 486-96 

Progress of Golden Quadrilateral Project 
(Deb. 3 , Vol. XI, 27-07-200S) 
Col. 70:-73 

Road Work Relating to Four Laning under 
GO Project 
(Deb. 21, Vol. XIII, 24-08-200S) 
Col. 75-77 

Goods Sheds 

Availability of Space for Goods Sheds 
(Deb. n, Vol. XIII, 25-08-200S) 
Col. 239 

Need to opel) the closed railway gate of 
outward goods shed at Shimla 
Extension Railway Station, Himachal 
Pradesh (MUR 377) 
(Deb. 9, Vol. XI,04-08-2005) 
Col. 362-63 

Govemment·Accommodadon 
Additional Construction in Government 

Quarters 
(Deb. 7 • Vol. XI, 02-08-2005) 
Col. 223-24 

Allotment of General Pool 
Accommodation to Kendriya Bhilndar 
(Deb. 7 , Vol. XI, 02-08-200S) 
Col. 29S-96 

Allotment of Higher Type ofGovernrnenl 
Accommodation 
(I;)eb. 20. Vol. XII. 23-08-2(05) 
Col. 165-66 

Central Government Quarters 
(Deb. 16, Vol. XII. 16-08-200S) 
Col.35~5 

Closure of Quarters 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 271-72. 

Distribution of Quarters ofDurgapur Unit 
(Deb. 6. Vol. XI,OI-01-200S) 
Col. 291 

Licence Fees 
(Deb. 20, Vol. XII, 23-08-2005) 
Col.2IS-1? 

Occupation of Government 
Accommodation 
(Deb. 7. Vol. XI. 02-O8-2005} 
Col. 145-48 

Regularisation of Government 
Accommodation 
(Deb. 20, Vol. XII. 23-08-2(05) 
Col. 79-80 

Shortage of Government Residential 
Accommodation 
(Deb. 20. Vol. XII, 23-08-200S) 
Col. 197 

Subletting of Government Quarters 
(Deb. 7 . Vol. XI, 02-08-2005) 
Col. 100-120 

Government Departments 
Advisory Committee in Ministries/ 

Departments 
(Deb. 12, Vol. XII,09-08-200S) 
Col. 224-26 

Assessment of Ministries' Performance 
(Deb. 13. Vol. XII. 10-08-200S) 
CoI.S03~5 

Creation of Department of Energy 
(Deb. 4. Vol. XI, 28-07-2(05) 
Col. 236-37 
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Declaration ofDFID Assistance Grant 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 289-90 

DilUter Management Suppon System 
(Deb. 21. Vol. XIII. 24-01-2(05) 
Col. 78-79 

Drua Related CIIIS 
(Deb. 15, Vol. XJl.12*2~) 
Col. 254 

FilllnCiallrreaulirities 
(Deb. 16. Vol. XII. 16-01-2005) 
Col. 111-12 

New Schemes for Postal Depanment 
(Deb. 3 • Vol. XI. 27-07-200s) 
Co1.518-19 

Pilot Market Survey Project 
(Deb. 17. VoJ.XII. 17-01-2005) 
Col. 305-06 

Social Audit of Departments 
(Deb. 8 • Vol. XI. 03-08-2005) 
Col. 196 

Use of Mobile Phones in Government 
Offices 
(Deb. 13. Vol. XII. 10-08-200S) 
Col. 64546 

Government Employees 
Allotment of Higher Type ofGovemment 

AcCommodation . 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. 165-66 

Appointment of Privale Secrewies 
. (Deb. 3 , \bI. XI. 27-07.20(5) 
Col. 96-97 

Assessment of Performance of IAS/IPS/ 
IFSIIRS Officers . 
(Deb. 17, Vol. XlI,17-08·2005) 
Col. 182-13 

Centralizing CSS cadre 
(Deb. 21. Vol. XIn,24-08-2005) 
Col. 227-29 

Contempt Power of CAT 
(Deb. 17. Vol. XII, 17-01-2005) 
Col.317-18 

Cuning Down Expenses 
(Deb. 1 • Vol. XI, 03-08-2005) 
Co1.3~5 

Elmina ofa Government EmployeelPSU 
Worker 
(Deb. 21, Vol. XIII, 24-01-2005) 
Col. 139-40 

Grant of Allowances to Unit-run Canteen 
Employees 
(Deb. 9 • Vol. XI. 04-01-2005) 
Col. 49 

Intake/Outao ofiAS/lPS Officers 
(Deb. 17, Vol. XII, 17-08-20(m 
Col. 201 

Makina Public Assets of Government 
Employees 
(Deb. 13, VoI.XII,IO-OI·2005) 
Col. 86-87 

Promotion ofGrou~ • A' Officen 
(Deb. 17. Vol. XII, 17-08-2(05) 
Col. 173·74 

Second FinancialUpgradation 
(Deb. 3 • Vol. XI. 27-07-2005) 
Col. 43940 

GownHneat ElpeacUture 

Economy in Government Expenditure 
(Deb. 5 , Vol. XI, 29-07.2(05) 
Col. 336-43 

Govem.atLaIid 

Colonization on Government Land 
(Deb. 7 • Vol. XI, 02.01·2005) 
Col. 316 

GoVUDlIIHt orlINDa Press 

Government oflndia Text Book Presses 
(Deb. 7, Vol. XI, 02-08-2005) 
Co1.214-15 
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Government Sen-ic:es 

Cleaning Bureau~ratic Stable 
(Deb. 8 • Vol. XI. 03-08-2005) 
Col. 408-09 

Definite Cadre Strength in Higher Grades 
(Deb. 21. Vol. XIII, 24-08-2005) 
Col. 335 

Departmental Promotion Committees 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 70-71 

Higher Pay Scale for CS Stenographers 
(Deb. 3 , Vol. XI. 27-07-2005) 
Col. 241 

IRS Officers Involved in Corruption 
(Deb. IS. Vol. XII. 12-08-2005) 
Col. 275-76 

LTC for Visiting Srinagar 
(Deb. 17, Vol. XII. 17-08-2005) 
Col. 180-81 

Procedure for Allotment of Cadre 
(Deb. 2 I. Vol. XIII. 24-08-2005) 
Col. 257-60 

Resentment Over Service Matter 
Decisions 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col. 322 

GPAHoiden 

Transfer of Property in Favour ofGPA 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 358-59 

Graduate Aptitude Test in Engineering 

Assistance to GATE Qualified Students 
(Deb. 16. Vol. XII, 16-08-2005) 
Col.2 13-1 5 

Gram Panchayats 
Autonomy to Gram Panchayats 

(Deb. 4 , Vol. XI. 28-07-2005) 
Co1.221~ 

Telecom Facility to Gram Panchayats in 
NER 
(Deb. 8 . Vol. XI. 03-08-200S) 
Col. 306-07 

Telephone Facilities to Gram Panchayats 
(Deb. 8. Vol. XI, 03-08-2(05) 
Col. 123 

Telephone to Each Gram Panchayat 
(Deb. 3 , Vol. XI, 27-07-2005) 
Col. 458-S9 

Gram Vrja Pariyojana 

Gram Urja Pariyojana 
(Deb. 10. Vol. XI. 05-08-2005) 
Col. 33 1-33 

GrotS Domestic Product 

Gross Domestic Product on R&D in 
Agriculture 
(Deb. 6 . Vol. XI. 01-08-2005) 
Col. 406 

Increasing Per Capita Income 
(Deb. 21. Vol. XIII. 24..Q8-2005) 
Col. 262-63 

Ground Water 

Conference on Ground Water Pollution 
(Deb. 11. Vol. XII. 08-08-2005) 
Col. 459-60 

Construction of Recharge Structures 
(Deb. I . Vol. XI. 25-07-2005) 
Co1.163-{)6 

Conventional Method to Raise Ground 
Water Level 
(Deb. I I. Vol. XII. 08-08-200S) 
Col. 144-47 

Decline in Ground Water Level 
(Deb. 1 • Vol. XI. 2S..Q7-2005) 
Col. 58-68. ~8 

Depletion of Ground Water 
(Deb. 1 I. Vol. XII. 08-08-2005) 
Col. 346-49 

Depletion of Ground Water Level 
(Deb. I I, Vol. XII. 08-08-2005) 
Col. 193-95 

Depletion of Water Level 
(Deb. 19. Vol. XII. 22-08.2005) 
Col. 108-1 I 
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Drawl of Ground Water by Soft Drink 
Company 
(Deh. 19. Vol. XII. 22-O.·200S) 
Col. 301-02 

Exploitation of Ground Water 
(Deb. I • Vol. XI, 25-07·200S) 
Col. 341-42, 498-S00 

Ground Water kecharge by Soft Drink 
Companies 
(Deb. 19, Vol. XII, 22-08.2(05) 
Col. 89-91 

Improvement in Ground Water Position 
(Deb. 6 . Vol. XI, 0I-08-200S) 
Col. 432·33 

Raising of Ground Water Level in Drought 
Prone Districts 
(Deb. I, Vol. XI. 2S-07·200S) 
Col. 348 

Study on Ground Water Resources 
(Deb. I !, Vol. XII, 08..08·2005) 
Col. 246 
(Deb. 6 , Vol. XI,0I-08-2005) 
Co1.267~ 

Tap Water Schemes 
(Deb. 19, Vol. XII,22-Oa.2(05) 
Col. 198·99 

Growth Centra 

-Growth Centres Scheme 
(Deb. 12, Vol. XII, 09-01·2005) 
Col. 165-70 

Growth Centresllndusb'iat Development 
Centres 
(Deb.2 , Vol. XI,26-07-2005) 
Col. 428-3 I 

Guest HouHl 

Establishment of More Holiday Homes! 
Guest Houses 
(Deb. 16, 'WI. XII, 16-08-2(05) 
CoI.I2"l-l4 

{luest Houses 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 63-72 

Guidelines 
Guidelines for Child Labour 

(Deb. I , Vol. XI, 2S-07·200S) 
Col. 56-58 

Guidelines for financial assistance to 
States 
(Deb. 10, Vol. XI, 05-08-2(05) 
Col. 253-54 

Guidelines laid down by CERC 
(Deb. 10, Vol. XI. 05-08-2(05) 
Col. 270-71 

Guidelines on Oilfield Reserves 
(Deb. 5. Vol. XI. 29-07·2005) 
Col. 261 

Gujarat 

Alang Ship Recycling Yard 
(Deb. 18. Vol. XII, 18-08-2(05) 
Col. 239-40 

Amount Sanctioned and spent by Gujarat 
(Deb. 3 • Vol. XI, 27-07-2005) 
Col. 91-92 

Approval of Projects of State 
Governments 
(Deb. 8 , Vol. XI,03-08-2005) 
Col. 395 . 

Ban of Use of Benzene in Diamond 
Industry 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 78·79 

Bt. Cotton Seeds 
(Deb. 19. Vol. XU. 22-08-2005) 
Col. 271-n 

CBI Enquiry on Gujarat riots 
(Deb. 2 , Vol. XI. 26-07·2005) 
Col. 422 

Condition of Bridges on N.Hs. 
(Deb. 17, Vol. XII. 17-08-2(05) 
Col. 319·20 

Condition of Godowns 
(Deb. 19, Vol. XII, 22-01-2005) 
Col. 322-25 
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Connecting Hazira Port by Rail 
(Deb. 4 , Vol. XI. 28-07-200S) 
CoI.2S4-SS 

Damage to Ahmedabad-Vadodara Express 
Highway 
(Deb. 13, \bl. XII, 10-08-200S) 
Col. 324 

Damlie/Loss ofTeiephone Exchanps 
(Deb. 17. \bl. XII, 17-08-200S) 
COI.244-4S 

Death of Lions in Oujarat 
(Deb. I • \bl. Xl, 2S-07-200S) 
Col. 175-76 

Delinking of Vadinar Ar.ea from Port 
Limits ofKandla Port Trust 
(Deb. 21. \bl. XIlJ, 24-08-2005) 
Col.IS9 

Development of Coastal Areas 
(Deb. IS. \t>1. XII, 12-01-2005) 
CoOl. 151 

Development of Forest and Coastal Areas 
(Deb. 6 • Vol. XI, OI-OI-200S) 
Col. 7-8 

Development ofSabannati Railway Station 
(Deb. 4 . Vol. XI. 28-O1-200~) 
Col. 235 

District Primary ~ducation Programme 
(Deb. 2 , Vol. XI. 26-07-2005) 
Col. 131-32 

Doordarshan Kendras in Guj~rat 
(Deb. 4 • Vol. Xl, 2S-07-200S) 
Col. 267-68 

Doubling of Rail Line from Vi ram gam to 
Rajkot 
(Deb. 18, Vol. XII, IS-08-200S) 
Col. 239 

Earthquake Relief Operation by IRCS 
(Deb. 21. \bl. XIII,24-01.2005) 
Col. 77-71 

Environment Clearance for Dholera Port 
P · '~ roJecl !....-
(Deb. I , Vol. XI, 2S-07-2005) 
Col. 486-87 

Financial Assistance to NOOs 
"'(Deb. 12. Vol. XII, 09-08.2(05) 

Co1.l98-2 I 5 
Flight From Rajkot to Delhi 

(Deb. 18, Vol. XII. IB-OI·2005) 
Col. 133-34 

Flyovers on National Highways 
(Deb. 8 , Vol. XI, 03-08-200S) 
Col. 292-93 

Funds Provided by Foreign Financial 
Institutions 
(Deb. 8 , Vol. XI. 03-OB-2005) 
Col. 197 

hnprovement in Fishing Activities in 
Gujarat. 
(Deb. I • Vol. XI. 2S-07-2005) 
Col. 298-99 

Inland Waterways 
(Deb. 13. Vol. XI!. 10-08-200S) 
Col.IS4--56 

Introduction of Mono Rail 
(Deb. 16. Vol. XII.16-0B-2005) 
Col. 79 

Investments in Gujarat in Tenth Plan 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 348-49 

". Loss to NationaJ"Highways and Ports 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 169-72 

Margin Money Scheme ofKVIC 
.. (Deb. 12. Vol. XII. 09-08-2(05) 

Col. 322-24 . 

Modernisation/Upgradatio:1 of Post 
Offices in Gujarat 
(Deb. 13, Vol. XII. 10-08-2(05) 
Col. 307-08 

Need for extension of Navjivan Express 
&om Chennai to Pondicheny (MUR 377) 
(Deb. 20. Vol. XII. 23-01-2(05) 

.Cot."331 
Need to appoint programme~ techOical 

staff at AIR station. Himmalnagar. 
Gujaratto make it functional (MUR 377) 
(Deb. 7. Vol XI.02-08-2(05) 
Col. 402-03 
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Need to appoint technical and programme 
staff at Himmatnagar. Gujarat AIR 
station to make it functional (MUR 377) 
(Deb. 20. Vol. XII. 23-OS-2(05) 
Col. 321 

Need to augment the quota of Kerosene 
being provided to fishermen through 
Public Distribution System in coastal 
areas ofGujarat (MUR 377) 
(Deb. 7 . Vol. XI. 02-08-2(05) 
Col. 400.01 

Need to clear the proposal of the 
Government of Gujarat for providing 
adequate security to coastal areas of 
the State(MUR 377) 
(Deb. 7. Vel. XI. 02-08-2005) 
Col. 404 

Need to construct a bridge on National 
Highway No. Slinking Valsad city and 
Khergaon in Gujarat (MUR 377) 
(Deb. 20. Vol. XII, 23-OS-200S) 
Col. 329-30 

Need to construct a flyover at the crossing 
in Bulsar. Gujarat linking National 
Highways with Bhailad-Narol-Selvas-
Daman road (MUR 377) 
(Deb. 24. Vol. XIII, 30-0S-2(05) 
Col. 56 

Need for construct of Modasa-Shamlaji 
Rail Line in Gujarat-(MUR 377) 
(Deb. 2 . Vol. XI. 26-07-2(05) 
Col. 625 

Need to Ensure Early Payment of Crop 
Insurance Dues to the Farmers in 
Amreli Parliamentary Constituency. 
Guj_<MUR377) 
(Deb. 23, Vol. XIII. 29-OS-2005) 
Col.~31 

Need to open a Kendriya Vidyalaya in 

Need to reduce the premium cllarged on 
Crop Insurance Scheme in Amreli 
Parliamentary Constituency (M U R 377) 
(Deb. 16. Vol. XII. I6-0S-2005) 
Col. 427-28 

Need to release more funds for providing 
relief to the people affected by severe 
floods in Southern Gujarat (MlJR 377) 
(Deb. 3 • Vol. XI. 27-07-2005) 
Col.614 

Need to retain the office of National 
Savings Organisation at Ahmedabad. 
Gujarat(MUR 377) 
(Deb.2. Vol. XI. 26-07-2005) 
Col. 625 

Need to sanction special economic 
package to the State ofGujarat to check 
the recurring drought in North Gujarat 
(MUR377) 
(Deb.2. Vol. XI. 26-07-2005) 
Col. 623-24 

Need to start work on rope-way at Gimath 
Parvat in Junagarh district of Gujarat 
(MUR377) 
(Deb. 24. Vol. XIII. 30-08-2005) 
Col. 55 

Need to take speedy act ion for 
upgradation of road infrastructure in 
Gujarat(MUR377) 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 323 

Need to take suitable measures to check 
menace of wild animals in Amreli 
Parliamentary Constituency. Gujarat 
(MUR377) 
(Deb. 2 • Vol. XI. 26-07-2005) . 
Col. 622-23 

Pending Projects ofGujarat with HUDCO 
(Deb. 20. Vo:' XII. 23-08-2003) 
Col. 220 

Patan District, Gujarat (MUR 377) I Procurement Centres 
(Deb. II. Vol. XII. 08-08-200S) . (Deb. 6, Vol. XI,Ol-o8-200S) 
Col. 328-29 Col. 427-32 
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Production of Milk and Milk P:-oducts in 
Gujarat 
(Deb. I . Vol. XI,2S-07-2(05) 
Col. 13940 

Promotion of Handicraft Industry 
(Deb. 10. Vol. XI.OS"()8-200S) 
Col. 279-80 

Proposal regarding Allocation of Funds 
(Deb. II. Vol. XII. 08-08-2(05) 
Col. 473-74 

Provision for Purchase of Land tor Tribals I 
in Gujarat i 
(Deb. 20. Vol. XII. 23..()8-2005) 
Col. 298-99 

Railway Projects 
(Deb. 18. Vol. XII. 18-08-2005) 
Col. 77-18 

Remunerative-Prices to Conon Growers 
(Deb. 19. Vol. XII. 22..()8-200S) 
Col. 13-19 

Requt6t from Gujarat 
(Deb. S. Vol. XI. 29-01-200S) 
Col. 204-05 

Road Linkages to Minor Ports 
(Deb. 3 • Vol. XI, 21-07-200S) 
Col. 200-01 

Rural Language Programme from 
Ahmedabad Doordarshan Kendra 
(Deb. 22. Vol. XIII. 2S-08-200S) 
Col. 207-08 

Setting up of Defence Production Units 
in Guj .... 
(Deb. 18. Vol. XII, 18-08-2(05) 
Co1.163~5 

Sening up of Jute Service Centre 
(Deb. 5 , Vol. XI. 29'()7-100S) 
CoI.IS6 

Sheep and Wool Devdopment Programmt! 
(Deb. 6. Vol. XI. OI..()8-2005) 
Co1.317-18 

Sponsored Sports Scheme 
(Deb. 13. Vol. XII. 10-08-20(5) 
Col. 330--32 

Spurt in Skin Infections 
(Deb. 3 • Vol. XI. 27·07·2005) 
Col. 321 

Surwy of Watrak Reservoir 
(Deb. I . Vol. XI. 2S·07-2(05) 
Co 1.3 17 

Targets for Opening of Post Otlke~ 
(Deb.8. Vol. XI. 03·08·2005) 
Col. 82-85 

Terminal Facilities at Railway Stations 
(Deb.9. Vol. XI. 04-08·2005) 
Col. 149 

Tourism Projects 
(Deb. 6 . Vol. X 1.01-08·2005) 
Col. 288 

Trend of Agricultural Production 
(Deb. 6 . Vol. X I. 0 1-08-2005) 
Col. 136---31 

Guj.,..t Pi.,."." Port Umited 

Payment of Share Money by GPPL to 
Railways 
(Deb. 9. Vol. XI. 04-08·2005) 
Col. 162 

Gulf Countries 

Need to introduce more Air India flights 
on gulf route with a view to solve the 
problems being faced by passengers 
going to Gulfcountrles (MUR 371) 
(Deb. 9 • Vol. XI. 04-08·2OOS) 
Col. 366-67 

Gulf War 

Compensation to Gulf War Victims 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col. 239-42 
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GyanKendns 
Gy&n Kendras 

(Deb. 10. Vol. XI. OS-08-200S) 
CoI.3S~ 

HI; 
Amount Spent On Haj Pilgrims 

(Deb. 3 • Vol. Xl. 27-07-2005) 
Col. 401-02 

Construction of Haj House in Dwarka 
(Deb. 20. Vol. XII. 23-08-2(05) 
Col. 123-24 

Haj Yatra 
(Deb. 13. Vol. XII, 10-08-2005) 
Col. 477-78 

Increasing Number ofHaj Pilgrims 
(Deb. 3 . Vol. XI, 27-07-2OOS) 
Coi.lll-12 

Reconstitution of State Haj Committees 
(Deb. 3 . Vol. XI. 27-07-200S) 
Co1.370-72 

Half-an-Hour Discussion 
Eradication of Vector Borne Diseases 

(HAH Discussion) 
(Deb. II. Vol. XII. 08-08-200S) 
Col. 606-25 

Use of Railway Land (H.A.H. Dis) 
(Deb. 15. Vol. XII. 12-08-2OOS) 
Col. 393·-400 

Hand Pumps 

Need to install good quality India Marka 
hand Pumps in Unnao Parliamentary 
Constituency, Uttar Pradesh to solve 
acute drinking water problem in the 
region (MUR 377) 
(Deb. 23. Vol. XIII. 29-08-200S) 
Col.S9 

Handicrafts 
Baba Sa,heb Bheem Rao Ambedkar 

Hastshilp Yojana 
(Deb. IS. Vol. XIl.12-Q8-2(05) 
Col. 134 

Expon of Han dlooml Handicraft Items 
(Deb. IS, Vol. XII, 12-08-200S) 
Col. 206-07 

Misuse of Expon Benefits 
(Deb. I S, Vol. XII, 12-08-200S) 
Col. 26-29 

Handloom Corporation 
Closure of Hand loom Corporation 

(Deb. S , Vol. XI, 29-01-2005) 
Col. 248 

Handlooms 
Expon of Handloom 

(Deb. S , Vol. XI, 29-07-2005) 
Col. 203-04 

Expon ofHandloomlHandicraft Items 
(Deb. IS. Vol. XII. 12-08-2(05) 
CoI.206·.()7 

Handloom based development and 
marketing scheme ofKeraia 
(Deb. to, Vol. XI. 05-08-2005) 
Col. 286 

Handloom Development Centre 
(Deb. to, Vol. XI.OS-QS-2005) 
Col. 205-06 

Mill Gate Price Scheme 
(Deb. 12, Vol. XII. 09-0S-200S) 
Col. 124-25 

Revival of Traditional Industries 
(Deb. 12. Vol. XII. 09-08-2005) 
Co1.217-18 

Technology for Handloom 
(Deb. 10. Vol. XI, OS-08-200S) 
Col. 169 

Hariyali Scheme 
Changes in Guidelines on HariyaJi Scheme 

(Deb. 10, Vol. Xl. OS-08-2(05) 
Col. 273-74 

HaryJl" 
Benefits of ~Sl to Employees of 

Doordarshan Kendra. Hisar 
(Deb. II, Vol. XII, 08-08-200S) 
Col. 132 
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Collection of Toll Tax 

(Deb. 21, Vol. XIlI.24-08-200S) 
Col. 318--.21 

Completion of Railway ProjectB ofHal)aaa 
(Deb. 9. ~ XI. ()4..08-200S) 
Col. 130-40 

Depletion of Water Level 
(Deb. 19, \bl. Xfi,;t2-08-200S) 
Col.1~11 

Direction by Punjab and Haryana HiP 
Court 
(Deb. 7 • Vol. XI, 02-08-20(5) 
Col. 186-87 

Elevated Flyover on NH-I 
(Deb. 17, Vol. XII, 17-01-200') 
Col. 369-71 

Incident of Lathicharge on workers of 
Honda Motors at Ourgaon 
(Deb. 2 , Vol. XI,26.J7-2005) 
Col. 3-32. ~32-39 

Need to look into the incident of non-
implementation of labour laws by 
Honda Motorqcles and Scooters l"dia 
Ltd. (MUR377) 
(Deb. 8 , Vol. Xl, 03-08-2005) 
Col. 543 

Project for W~ter Supply in Haryana 
. (Deb. 10, Vol. XI, 05-08-2(05) 

Col. 253 
Registration of Trade Unions 

(Deb. 6 , Vol. XI. 01-08-2005) 
Col. 260 

ROBs on Level Crossings on National 
Highways 
(neb. 9, Vol. XI, 04-08-2005) 
Col. 143-44 

Setting up of Kalpana Chawala 
Planetarium 
(Deb. 10. Vol. XI, 05-08-2005) 
Col. 191 

Shifting of Sports Hostel 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 337--·39 

Unmanned Level CrosiiDa in ~ 
(Deb. 14, \blXII. U42OO.5) 
Col. IS3-S4 . 

Waiting Lilt for Telephone ComIeodoIII 
inHaryana 
(Deb. 13, Vol. xu. 1().()8-200S) 
Col4SO-S6 

Haw'" Tn ...... 
Hawala Transaction 

(Deb. 5 , VOl. XI, 29-07-200S) 
Col. 209-10 

Hazardous I., 

Impon ofHazardoulltellll 
(Dcb. 20, \bL KIt :z3.OI.20(5) 
CoLIOJ~ 

HBJ Pipelia,' 

Supply ofOas from HBJ Pipeline: 
(Deb. IS, \t)1. XII, 18-08-2005) 
Col. 195-96 

Health 

Allocation to Andhra Pradesh 
(Deb. S , Vol. XI,29-07-2005) 
Col. 305-06 

A Ilopathic/Homoeopath ie/ Ayurvedic/ 
UnanifNaturopathy Dispensaries in 
NER 

• (Deb. 8 , Vol. XI. 03-08-20(5) 
Col. 420 

Anti-Retroviral Therapy 
(Deb. 3 , Vol. Xl, 27-07-2005) 
Col. 159-6J 

Artificial ProteIn Power 
(Deb. 17, 'kll. XII. 17-08-2005) 
Col. 228 

Assistance for Construction of Health 
Centre 
(Deb. 21, Vol. XUI.24-0S-200S) 
Col. 66-67 

Assistance for Health Projects 
(Deb. 3 , Vol. XI,27-07-2oo5) 
Co1.318-19 
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BenefICiaries of Health Care Schemes 
(Deb. ) 1, ~L XII. I ()'o'-2~) 
Col. 446-47 

Brain Stroke 
(Deb. 21, ~1. XIII, 24-08-200.5) 
Col. 189-90 

Cases of Adulteration of Food Products 
(Deb. 21, \bl. XIII, 24-08-2005) 
CoI.2~1 

Cooperation with USA in Health Sector 
(Deb. 8 , Vol. XI, 03-08-200.5) 
Col. 351 

Curbing Activities of Quacks 
(Deb. 17, Vol. XII. 17-08-2005) 
Col. 72-73 

Deadly Disease in Children due to Toys 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col. 167-68 

Centralised Accident and Trauma Services 
(Deb. 3, \bL XI,27-o7-200.5) Death of Children due to Diarrhoea 
Col. 531-33 (Deb. 21, Vol. XIII, 24-08-200.5) 

Col. 2444.5 
Child Health Care Programmes 

(Deb. I , Vol. XI, 03-o8-200s) 
Col 111-22 

Cochlear Implant Facility 
(Deb. 3 , Vol. XI,27-07-200.5) 
Col.4S4-.55 

Combating AIDS 
(Deb. 21, \\)1. XID, 24-08-200.5) 
Coll9S--97 

Combating Blindness 
(Deb. 17, \bl. XII, 17-08-200.5) 
Col. 233-40 

Combating Heart Diseases 
(Deb. 17, Vol. XII, 17-08-200.5) 
Col2.5~ 

Committee to solve Medical related 
Problems 
(Deb.B, \01. XII, 10-01-200.5) 
Col. 382-83 

Comprehensive Medical Treatment 
(Deb. 1 ,Vol. XI, 27-07-200.5) 
Col. 470-71 

Con·~truction of Buildings for Various 
[)ispensaries 
(Deb. 3 , Vol. XI, 27-07.2005) 
Col. 199-200 

Contradictory Figures Relating to AIDS 
Cas'!s 
(Deb. II, \01. XII, 17-01-200.5) 
Col. lSO--.52 

Development of Indigenous 
Immunodaignostic Kits 
(Deb. 2), Vol. XIII, 24-08-200S) 
Col. 373 

Development ofNeem Contraceptive 
(Deb. II, Vol. XII, 18-08-2005) 
Col. 71 

Differences in Health Indices 
(Deb. 17, Vol. XII, 17-08-200S) 
Col. 287-90 

Donation of Eyes 
(Deb. 17, Vol. XII. 17-08-200.5) 
Co1.161~3 

Effect of Mosquito Mats and Coils on 
Human Health 
(Deb. 17, \\)1. XII, 17-08-200.5) 
Col. 166-67 

Elections for Central Council of 
Homoeopath)' 
(Deb. 3 • Vol. XI. 27-07-200S) 
Col. 493-94 

E,xpansion and Development of Health 
Care System 
(Deb. 3 , Vol. XI, 27-07-200.5) 
Col. 496-97 

Financial Assistance for Health Institutes 
(Deb. 3 , Vol. XI,27-07-200.5) 
Col. 231-32 
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financial Assistance to Dependents of 
8eedi Workers for Major Surgeries 
(Deb. II. Vol. XII. OS-OS-2005) 
Col. 282-83 

Financial Sanction for Diagnostic 
Facilities 
(Deb. 17, Vol. XII. 17-OS-2005) 
Col. 248 

Funds for Diagnostic Centre 
(Deb. 13, Vol. XII, I0-0S-2005) 
Col. 83 

funds for Health & Family Welfare 
Programmes 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 287-92 

Funds for Health Programme 
(Deb. 3 • Vol. XI, 27-07-2005) 
Col. 526-31 

Health Care Facilities 
(Deb. 3 , Vol. XI, 27-07-2005) 
Col. 225--29 

Health Care System 
(Deb. 13. Vol. XII, 10-08-2005) 
Col. 283 

Health in the Concurrent List 
(Deb. 17. Vol. XII, 17-08-2005) 
Col. 73 

Health Insurance Scheme 
(Deb. 17. Vol. XII, 17-08-2005) 
Col. 149 

Health Mela 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 328-30 

Health Package 
(Deb. 3 • Vol. XI, 27-07-2005) 
Col. 521-22 

High Cost of Heart Surgery 
(Deb. 3 • Vol. Xl. 27-07-2005) 
Co1.314-15 

High Cost of Medical Treatment 
(Deb. 3 • Vol. XI, 27-07-2005) 
Col. 129-32 

III-effects of Consumption ofGutka 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 4748 

Immunization Plan 
(Deb. 3 , Vol. XI. 27-07-2005) 
Col. 514-16 

Implementation of Health Care Scheme 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col. 301-02 

Import of Plasma Components 
(Deb. 13, Vol. XII, IO-OS-2005) 
Col. 297-98 

Incidents of Kidney/Organ 
Transplantation 
(Deb. S • Vol. XI. 03-08-2005) 
Col. 52-55 

Increase in Uterus and Breast Cancer 
Patients 
(Deb. 21, Vol. XIII, 24-OS-2005) 
Col. 295--300 

Indian Nationals Going abroad for 
Treatment 
(Deb. 3 :Vol. XI,.27-07-2005) 
Col. 205 

Installation of Linear Accelerator Machine 
(Deb. 13, Vol. XII. 10-08-2005) 
Col. 421-22 

Insulin Inhaler 
(Deb. 17, Vol. XII. 17-08-2005) 
Col. 221 

Introduction of Electronic Stethoscope in 
Trains 
(Deb. 22. Vol. XIII,25-08-2005) 
Col. 138 

Involving Health Professional in 
Combating Harmful Effects of use of 
Tobacco 
(Deb. \7, Vol. XII, 17-08-2005) 
Col. 280-81 

Janani Suraksha Yojana 
(Deb. 8 • Vol. Xl. 03-08-2005) 
Co1.6~7 
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KaIa·Anr Control Prosramme 
(Deb. 17, Vol. XII, t 7-08-2(05) 
Co1.23C-32 

Kcrala Proj~ct on Health System 
(Deb. 21. ~I. xm.24-<l8-200S) 
Col. 292-93 

ManufactureofARV 
(Deb. ) 3, Vol. XII, t ()"()S-2OOS) 
Col. 423 

Medical Facilities to Every Citizen 
(Deb. 8 , Vol. XI, 03-08-20(5) 
Col. 330-32 

Medical Interests of Labourers 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 195 

Medicine Stores in HospitallDispensarics 
(Deb. 18, Vol. xn, 18-08-2005) 
Col. 294-95 

Modern Treatment Research facilities 
and MediCal Education in Karnataka 
(Deb. 17. Vo\. XII, 17-08-2005) 
Col. 283-84 

Monitoring of Health Services 
(Deb. 21, Vol. xm,24-08-2(05) 
Col. 164-65 

National Action Plan for Safeguard of 
Health of Industrial Workers 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 378-79 

National Expanded Immunization 
Programme 
(Deb. 8 • Vol. XI. 03-08-2005) 
Col. 454-63 

National Illness Fund 
(Deb. 8 • Vol. XI,03-08-2oo5) 
Col. 168-73 

National Rural Health Mission 
(Deb. 21, Vol. XIII, 2"-08-2005) 
Co\. 353-54 

Need to clear the proposal of the 
Government of Uttar Pradesh relating 
to Primary Health Centres in the State 
(MUR377) 
(Deb. 14, Vol. XII. 11-08-2005) 
o 326 

! Need to continue 'National Programme of 
I Rehabilitation for Persons with 

Disabilities' Scheme in 8ellary district, 
Karnataka (MUR 377) 
(Deb. 3 • Vol. XI. 27-07-2005) 
Co1.615-16 

Need to continue the permission granted 
to Ayurvedic doctors for using 
Allopathic system of medication in 
Maharashtra and other parts of the 
country (MUR 377) 
(Deb. 17, Vol. XII. 17-08-200S) 
('..01. 481 

New National Health Programme 
(Deb. 13, Vol. XII. IO-OS-2005) 
Col. 104--28 

New Policy of Periodic Health Check-Ups 
(Deb. 21. Vol. XIII, 24-08-2005) 
Col.6~ 

Non-Indenting of Medicines by CGHS 
Dispensaries 
(Deb. 21, Vol. XIII,24-08-2oo5) 
Col. 279-80 

Non-Utilisation of Medical Equipment 
(Deb. 21 , Vol. xm. 24-08-2005) 
Col. 332-33 

'Nonns for Opening of Health Sub-Centres 
(Deb. 13. Vol. Xli. 10-08-2005) 
Col. 28--3 I 

Nutritional Deficiency in Children 
(Deb. 3. Vol. XI. 27-07-2005) 
Col. 76---78 

Opening of New Hospitals/Dispensaries 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col. 178-79 

Partidpation ofNGOs in Health Schemes 
(Deb. 13. Vol. XII. 10-08-2005) 
Co1.3II-12 

Pending Health Care Services Proposal of 
M.P. 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 199-200 
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Periodic Medical Check-up of Pensioners 
(Deb. 21, Vol XIII. 24-08-2005) 
Col. 69 

Peritoneal Dialysis Inexpensive 
(Deb. I 1, Vol. XII, OB-OB-200S) 
Col. 82 

Pennission to BAMS Graduates to Practice 
Modern Systems of Medicine 
(Deb. 21. Vol. XlII, 24-OS-200S) 
Col. 192-93 

Popularization of Family Planning 
Message 
(Deb. 21, Vol. xm, 24-OS-2005) 
Col. 191-92 

Primary/Secondary Health Care Systems 
(Deb. 13. Vol. XII, IO-OB-2005) 
Col. 161-62 

Private-Public Sector Participation in 
Health Sector 
(Deb. 13, Vol. XII. IO-OS-2005) 
Col. 147-49 

Production and Requirement of Vaccines 
(Deb. 21, Vol. XIII, 24-OS-200S) 
Col. 374-78 

Products Manufactured by Drug 
Companies 
(Deb.21, Vol. XIII,24-0S-2005) 
CoI.26US 

PubJiclConununity Health Centres in Rural 
Areas 
(Deb. 3 , VoL XI. 27-07-2005) 
CoI.SS7-61 

Quality of Medical Diagnostic Kits 
(Deb. 13, Vol. XII, 10-0S-200S) 
Col. 469-71 

Rc-Organisation of Urban Primary Health 
Care Institutions 
(Deb. 21, Vol. XIll,24-08-2005) 
Col. 274-7S 

Regionallnstitutc for Multiple Disabilities 
(Deb. I), Vol. XI,04..oI-200S) 
Col. 54 

Regulation of Medical Devices 
(Deb. 21, Vol. xm,u..200S) 
Col. 222-23 

Research on Alternative Systems of 
Medicine 
(Deb. 21, Vol. xm, 24-0S-20(5) 
Col. 310 

Research on rise in Heart Diseases 
(Deb. 21, Vol. xm,24-0S-200S) 
Col. 1-7 

Restructuring of Medical Officers Cadre 
(Dcb.16, Vol. XII, 16-08-2005) 
Col. 191-92 

Revamped Malaria-Control Scheme 
(Deb. 17, VoUm,17-08-200S) 
Col. 256 

Rise in Caesarean Cases 
(Deb. 17, Vol. XII, 17-08-2005) 
Col.14S49 

Sale of Come a 
(Deb. 3 , Vol. XI,27-07-2005) 
Col. 443-44 

Setting Up ofEmergcncy Medical Service 
(Deb. 3", Vol. XI,27-07-2005) 
CoI.4S7-SB 

Shortage of Qualified Anaesthetitts 
(Deb. S , Vol. XI. 03-01-2(05) 
Col. 178 

Special Treatment to Senior Citizens 
(Deb. 21, Vol. Xm,24-08·2005) 
Col. 230 

Spread of Hemophilia 
(Deb. 21, Vol. XIII, 24-08-200S) 
Col. 329-30 

Spread of Meningitis 
(Deb. 17, Vol. xn. 17-01-200S) 
Col. 289-90 

spun in Skin Infections 
(Deb. 3 , Vol. XI, 27-07-200S) 
Col. 321 

Standardisation of Medicallastrumenla 
(Deb. 13, 'hI. XII, l().()1..200S) 
Col. ISS-59 
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Stem Cc:1 Research 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col. 371 

Structural/Functional Health Reforms in 
10th Plan 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 302-04 

Trauma Centre in Patna District 
(OeD. 17. Vol. XII. 17-08-2Q(5) 
Col. 109 

Upgradation and Improvement of Medical 
Emergency Services 
(Deb. 13. Vol. XII. 10-08-2005) 
Co1.317-18 

Upgradation of Dispensaries as PHCs 
(Deb. 21, Vol. Xm.24-08-2005) 
Cot. 340-41 

Use of DDT 
(Deb. 17. Vol. XII. 17-08-2(05) 
Co1.187~ 

Various Health Indices 
(Deb. 17. Vol. XIl, 17-08-2(05) 
Col. 94 

World Bank Assistance for Health Projects 
(Deb. 21, Vol. XIII, 24"()8-2005) 
Col. 372-73 

Health Economics 

Health Economics as a Medical Subject 
(De~. 8 . VoI.XI. 03-08-2005) 
Col. 149 

H.~ EnataeeriDa Corpontion 

Revival oflffiC 
(Deb. 9 , Vol. Xl, 04-08-2005) 
C.o1.52 

Helicopten 

Building Multi-role Helicopters 
(Deb. 22, Vol. XIII, 25-08-200S) 
Col. 237 

Expon of Dhruv 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 177-78 

Ferrying VIPs in Helicopters 
(Deb. 22. Vol. XIII, 25-01-2005) 
Col. 288-89 

Helicopter Services 
(Deb.9. Vol. XI. 04-08-2(05) 
Col. 99 

Kaushik Committee on Helicopter 
Operations 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 203 

Purchase of Helicopters from USA 
. (Deb. 9. Vol. XI, 04-08-2005) 
Col. 296-97 

Submerging of Helicopters in Juhu Hangar 
(Deb. 22. Vol. XIII. 25-08-2005) 
Cel. 135-36 

Herbal Products 

Herbal Export 
(Deb. 12, Vol. XIJ,09-08-2005) 
Col. 102 

Heritage 

Bringing Back Sword of Chhatrapati 
Shivaji 
(Deb. 3 . Vol. XI, 27-07-2005) 
Col. 225 

Comprehensive Plan for Preservation of 
Archaeological Heritage 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 175-76 

Conservation of Heritage Sites 
(Deb. 9. Vol. XI, 04-08-2005) 
CoI.315-16 

Declaration of Ancient Monuments/Sites 
(Deb. 14. Vol. XII. 11-08-2(05) 
Col. 260-61 

Development and Expansion of Delhi 
Airport 
(Deb. 14. Vol. XII, 11-08-2(05) 
Col. 203 
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Development of Cellular Jail 
(Deb. 19, \bl. XII. 22-08-2(05) 
Col. 347-48 

Development of Heritage Sites 
(Deb. 9, Vol. XI, 04-08-2(05) 
Col. 144-45 

Excavation and Exploration of Sites 
(Deb. 22, Vol. XIII, 25-08-2(05) 
Col. 208-10 

Heritage Conservation Committee 
(Deb. 9. Vol. XI. 04-08-2005) 
Co1.317-18 

Heritage Zones 
(Deb. 22, Vol. XIII, 25-08-2(05) 
Col.30l-02 

National Heritage Status to Cultural Siles 
(Deb. 4 , Vol. XI, 28-07-2005) 
Col. 270 

Need to declare Murshidabad district in 
West Bengal as a heritage destination 
and provide infrastructure for 
promoting tourism in the region (MUR 
377) 
(Deb. 16. Vol. XII, 16-08-2(05) 
Col. 426 

Preservation and Maintenance of Heritage 
Sites 
(Deb. 9 , Vol. XI, 04-08-2(05) 
Col. 39-40 

Remains of Ancient Civilization and Urban 
Settlement 
(Deb. 14, Vol. Xli, 11-08-2(05) 
Col. 280-81 

Steam Heritage Tourism 
(Deb. 18, Vol. Xli, 18-08-2005) 
Col. 241-42 . 

World Heritage Shes 
(Deb. 14, Vol. XII, 1I-08-200S) 
Col. 117-20 

World Heritage Sites in Agra 
(Deb. 14, Vol. XII,II-08-2(05) 
Col. 205 

HUlArea. 

Development of Chamund~ Hills in 
Mysore ' 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 224-25 

Setting up of Airports in Hill Areas 
(Deb. 18, Vol. XII, 18-08-200S) 
Col. 271-72 

Himachal Pndesb 

Allocation for Roads in Himachal Pradesh 
(Deb. 17, Vol. XII, 17-08-2(05) 
Col. 308 

Assistance to Himachal Pradesh for 
Revenue Earning Scheme 
(Deb. 6, Vol. Xl, 01-08-2005) 
Col.3ll-\3 

Construction of Over bridge Near Nalbari 
Railway Station 
(Deb. 9 , Vol. XI, 04-08-2005) 
Col. ISO 

Darn on Renuka River 
(Deb. 19, Vol. XII,22-08-200S) 
Col. 279-80 

Delhi-Una Rail Line 
(Deb. 22, Vol. XlII, 2S-08-200S) 
Col. 122 

Electrification of Una-Churudu Rail 
Section 
(Deb. 18, Vol. XlI, 18-08-2(05) 
Col. 125 

Extension of Runway of Kullu Airport 
(Deb. 4 , Vol. XI, 28-07-2005) 
CoL203~ 

Financial Assistance under CRF 
(Deb. 8 , Vol. Xl. 03-08-200S) 
Col. 336-38 



176 LOKSABHA 

Funds f~r setting up of Sports 
Inftastructure 
(Deb. 13, '\4:)L XII, J 0-08-2005) 
Col. 32) 

BAS, Shiritla 
(Deb. 20, Vol. XlI, 23-08-2005) 
Co1.281~ 

KqraAirport , 
(Deb. 9 , Vol. XI, 04-08-2005) 
CoL 146 

Need to clear the proposal for setting up 
of the Chansbal-Shimla-Solan for 
multi-purpose water supply project in 
Himachal Pradesh (MUR 3 77) 
(Deb- 17, Vol. XII, 17-08-2005) 
Col. 478-79 

Need to Declare Oiripar area of Sirmaur 
District and certain areas ofKullu and 
Shimla districts of Himachal Pradesh 
as Scheduled Tribes Areas (MUR 377) 
(Deb. 21, Vol. xm, 24-08-2005) 
Col. 476-77 

Need to develop an artificial lake at 
Bilaspul'. Himachal Pradesh for 
promoting tourism in the region (MUR 
371) 
(Deb. 3 • Vol. Xl. 27:.07-2005) 
COl.61S 

Need to develop Industries in Hamirpur, 
Bilaspur and Kangra districts of 
Himachal Pradesh for effective 
utilization and better marketing of 
bamboo sticks (MUR 377) 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 323 ' 

Need to devise a mechanism to check 
adulteration of petrol and diesel sold 
through retail outlets in Himachal 
Pradesh and other parts of the country 
(MUR377) 
(Deb. II, Vol. XlI, 08-08-2005) 
Col. 524-2S 

Need to open the closod railway gate of 
outward goods shed at Shimla 
Extension Railway Station, Himachal 
Pradesh (MlIR 377) 
(Deb. 9 • Vol. XI, 04-08:2005) 
Col. 362-63 

Need to provide special economic package 
to Himachal Pradesh for its all-round 
development (MUR 377) 
(Deb. 17, Vol. XII, 11-08·2005) 
CoI.477 

Need to release additional funds to the 
Government of Himachal Pradesh for 
providing relief to the people affected 
by floods (MUR 377) 
(Deb. II, Vol. XII. 08-08-2005) 
Col. 513--34 

Need to set up POI Hospital at Hamirpur, 
Himachal Prad~ '. (MUR 377) 
(Deb. 9 , Vol. XI, U4-08-2005) 
Col. 365 

Pending NCES Proposals ofHP 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 106-07 

Pending Works in H.P. 
(Deb. 8, Vol. Xl. 03-08-2005) 
Col. 233-34 

Setting up of Military Station at Averi 
(Deb. 18. Vol. XII, 18-08-2005) 
Col. 222·23 

Sports,Activities in Himachal Pradellh 
(Deb. 3 , Vol. XI, 27-07-2005) 
CoJ.95-96 

Telecom Services in Hilly/Far-flungAreas 
(Deb, 17. Vol. XII, 17-08-2005) 
Col. 193--96 

Himalayas 

Need to probe into the continuous 
depletion of Gangotri glacier in 
Himalayas (MUR 377) 
(Deb. 24, Vol. XlII, »08-20(5) 
Col. 62 
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kaising Quantity of Garbage 

(Deb. 6, Vol. Xl.OI~8-200') 
Col. 352-53 

Hindi 

All India Conference on Hindi Shorthand 
(~b. 20. Vol. XII. 23~8-2005) 
Col. 278-79 

Devaluating Status of Hindi by NCERT 
(Deb. 12, Vol. XII,09-08-200S) 
Col. 197-98 

Developing National KeybQard in Hindi 
(Deb. 8 • Vol. Xl. 03~8-2005) 
Col. 93-94 

Development of Hindi Vishwavidyalaya 
(Deb. 20, Vol. XU, 23-08-2005) 
Col. 66-67 

Inclusion of Hindi Stenography in MGliA 
Vishwavidyalaya 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 286 

OffiCial StatUs to Hindi in UNO 
(Deb. 8 , Vol. XI. 03-08-2005) 
Col. 373-75 

Rewarding Books in Hindi by AICTE 
(Deb. 7. Vol. XI, 02-08-2005) 
Col. 226-27 

Hindustan Aeronautics Limited 

Expansion of HAL Airport 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 115-16 

Export ofDhruv 
(Deb. 14. Vol. XII, 11-08-2005) 
Col. 177-78 

Joint Venture between HAL and Snecma 
Moteurs 
(Deb. 9 , Vol. XI, 04~8-2005) 
Col.S3 

Participation in Paris Air Show 
(Deb. 9 , Vol. Xl. O4-08-200S) 
Col. 287 

Recruitment corruption in HAL 
(Deb. 4 , Vol. XI. 28-07-2005) 
Col. 139-40 

Hindust.n Cable Ltd. 

RevivalofHCL 
(Deb. 18. ~I. XII. J 8-08-2005) 
(.."01.277-78 

HindustJm Copper Ud. 

Closure of Hindus tan Copper Lt.d. 
(Deb. 15, Vol. XII. 12-08-2(05) 
Col. 176 

HlndU5tan Fertilizer Corporation Ltd. 

Distribution of Quarters of Durgapur Unit 
(Deb. 6 , Vol. XI. 01-08-2005) 
Col. 291 

Hindustan Machines Tools 

Payment of VRS dues to employees of 
HMTLtd. 
(Deb.4. Vol. XI, 28-07-2005) 
Col. 130-31 

Revival ofHMT Factory, Tumkur 
(Deb. 18" Vol. XII, 18-08-2(05) 
Col. 285-86 

Special Package to HMT, Srinagar 
(Deb. 18, Vol. XII, 18-08-200S) 
Col. 97-98 

Hlndustan Organic Chemicals Ltd. 

Hindustan Organic Chemicals Limited 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 177-79 
(Deb. 6 , Vol. XI. 0I-08-2ooS) 
Co1.314-IS 

Hindustan Petroleum Corporation Ltd. 

Decline in Profit ofHPCL 
(Deb. 18, Vol. XII, 18-08-2(05) 
Col. 81-82 

Need to direct Hindustan Petroleum 
Corporation Limited to provide 
employment to the people whose land 
have been acquired for seaing up plant 
in Nasik Parliamentary Conslituency. 
Maharashtra (MUR 377) 
(Deb. 9 , Vol. XI, 04-08-2005) 
Col. 364 



178 LOKSABHA 

Hillel ..... Shipyard Ltd. 

Construction of Ship by Hindustan 
Shipyards Ltd. 
(Deb. 17, Vol. XII. 17-08-2(05) 
Col. "'-'2 

Contribution of Hindustan Shipyard Ltd. 
(Deb. 21, Vol. XIII. 24-08-2005) 
CoI.IB2-B8 

Funds Allocated to Hindustan Shipyard 
Ltd. 
(Deb. 8 , Vol. XI. 03-08-2005) 
Col. 491-97 

Historical Places 

Amount spent on Historical Places 
(Deb. 4 . Vol. XI, 28-07-2(05) 
Col. 300-01 

Extraction of Stones from Lalitgiri 
(Deb. 4" Vol. XI, 2B-07-2(05) 
Col. 335-36 

Maintenance of Historical Places 
(Deb. 4 , Vol. XI, 28-07-2005) 
Col. 246-47 

Need to provide basic amenities in 
Sultanganj Bihar and developing it as 
a place of religious and historical 
importance (MUR 377) 
(Deb. 23. Vol. XIII. 29-0B-2(05) 
Col. 54-55 

AIDS Patients 
(Deb. 13. Vol. XII. 10-08-2(05) 
Col. 303-04 

Allocation of Funds for Combating AIDS 
(Deb. 13. Vol. XII. 10-08-2005) 
Col.40J-IS 

Anti-AIDS Drugs at Concessional Rates 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 50-51 

Assistance by International Agencies for 
AIDS Control Programmes 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 447-48 

Assistance for Fighting Diseases 
(Deb. 21, Vol. XIII. 24-08-2(05) 
Col. 363--{)7 

Assistance from WB and WHO 
(Deb. 13, Vol. XII. 10-08-2(05) 
Col. 100-01 

Collection of HIV/AIDS Data by 
Independent Agencies 
(Deb. 3 . Vol. XI. 27-07-2(05) 
Col. 363-64 

Combating AIDS 
(Deb. 21, Vol. XIlI, 24-08-2(05) 
Col. 195-97 

Contradictory Figures Relating to AIDS 
Cases 
(Deb. 17. Vol. XII. 17-08-2(05) 
Col. 150-52 

Scientific Conservation 
Padmanabhapuram Palace 
(Deb. 22, Vol. XIII, 25-08-200S) 
Co1.l57-58 

of Difference between HIV Positive and AIDS 
(Deb. 13, Vol. XII, I ().()8-2005) 
CoI.83-3S 

IOV/AIDS 

AIDS Children in Coastal Areas 
(Deb. 17, Vol. Xli, 17-08-2005) 
Col. 73-75 

AIDS Control Task Force 
(Deb. 12. Vol. XII, O9-08-200S) 
Col. 147 

AIDS Menace 
(Deb. 13. Vol. XII. 10-08-200S) 
Col. 375-81 

Fight against HIV-AIDS 
(Deb. 13, Vol. XII, 10-08-200S) 
Col. 473-76 

Financial Support for Development of 
AIDS Vaccine 
(Deb. 3 , Vol. XI. 27-07-2005) 
CoI.467~9 

I Funds to NOOs for AIDS C.onJrol 
Programmes .• 

I (Deb. 21, Vol. XIII,24-08-2005) 
Col. 7-12 
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HIV Cases in Delhi Police 
(Deb. 16. Vol. XII. 16-08-2(05) 
Col. 175 

HIVVaccine 
(Deb. 10. Vol. XI. 05-08-2(05) 
Col. 152-53 

HIV/AIDS Project 
(Deb. 13. Vol. XII. 10-08-2(05) 
Col. 143-45 . 

Meeting ofCPF regarding HIV / AIDS 
(Deb. 16. \bl. XII. 16-08-2(05) 
Col. 247 

National AIDS Control Policy 
(Deb. 13. Vol. XII. 10-08-2(05) 
Col. 395-% 

Prevention of AIDS' 
(Deb.3. Vol. XI. 27-07-2005) 
Col. 321·-29 

Railway Employees Affected by HIVI 
AIDS 
(Deb. 18; Vol. XII. 18-08-2(05) 
Col.162~3 

Reducing Cost of Tests 
(Deb. 17. Vol. XII. 17-08-2(05) 
Col. 160-61 

School AIDS Education Programme 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 97-98 

Setting Up of AIDS Research Centres 
(Deb. 13. Vol. XII. 10-08-2(05) 
Col. 286-87 

Visit of UNAJDS Team 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 103-04 

HMT Ancillary Industrial Sheds 

Transfer of HMT Ancillary Industrial 
Sheds 
(Deb. 14. \bl. XII. I) -08-2005) 
Col. 107 

HoUday Homes 
Establishment of More Holiday Homes! 

Guest Houses 
(Deb. 16. Vol. Xli. 16-08-2(05) 
Col. 123-24 

HomeG ... n1s 
Deployment of Guards in Forest Reserves 

(Deb. 6. Vol. XI. 01-08-2(05) 
Col. 355-56 

HOIIIKOIII 
Need to introduce international flights of 

Air India and Indian Airlines between 
Hyderabad and Hong Kong (MUR 
377) 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 322 

WTO Conference 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 448-49 

Horticulture 

Budget Allocation on Horticulture by 
CPWD 
(Deb. 16. Vol. XII. 16-011-2005) 
Col.3~7 

Development of Horticulture and 
Agriculture Projects 
(Deb. II. Vol. XII. 08-08-2005) 
Col. 352--69 

Horticulture Export 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 190-91 

Horticulture in Arid and Semi-Arid Zones 
(Deb. 6 . Vol. XI. 01-08-2005) 
Col.351 

Import of Material for Horticulture 
Implantation 
(Deb. 6 • Vol. XI. 01-08-2005) 
Col. 447-48 

National Horticulture Board 
(Deb. II. \bl. XII. 08-08-2005) 
Col. 226-28 

National Horticulture Mission 
(Deb. II. \bl. XII. 08-08-2005) 
Col. 423 

Need to declare Mahabaleshwar and PatBn 
Tehsils in Sltara district ofMaharashtra 
as special Horticulture Zone with a 
view to promote horticulture in the area 
(MUR377) 
(Deb. 2 • Vol. XI. 26-07-2(05) 
Col. 631 
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Need to eSbablish a Horticulture University 
in North Kerala (MUR 377) 
(Deb. 3 . Vol. XI. 27-07-2005) 
Co1.616-17 

Need to expedite setting up of Centre for 
sale of Agricultural Products under 
National Horticulture Mission at Patna 
(MUR377) 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 526 

Promotion of Fruits Production Units 
(Deb. 19, Vol. XII. 22-08-2005) 
Col. 290-92 

Relea.'ie of Grant for Training Programmes 
under Horticulture 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 359----61 

Utilisation of Funds for Promotion of 
Horticulture 
(Deb. I I. Vol. XII, 08-08-20(5) 
Col. 132-35 

Hospitals 

Abduction of Children from Hospitals 
(Deb. 21. Vol. XIII, 24-08-2005) 
Col. 175-77 

Accreditation Policy for Hospitals 
(Deb. 13. Vol. XII, 10-08-2005) 
Col. 304-05 

Allopath ic/Homoeopathicl Ayurvedicl 
UnanifNaturopathy Dispensaries in 
NER 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. 420 

Amount for proposed AIlMS at Rishikesh 
(Deb. 17, Vol. XII, 17-OS-2OO5) 
Cot. 219-20 

Better Infrastructure in Government 
Hospitals 
(Deb.3. Vol. XI, 27-07-2005) 
Co1.31S-16 

Cancer Deter.tion Centres 
(Deb. 13, Vol. XJI.I0-08-2005) 
Col. 396-97 

I 

Cancer Testing Facility 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 483-84 

Construction of Nursing Home in 
Safdarjung Hospital 
(Deb. 17, Vol. XII. 17-OS-2005) 
Col. 258 

Corruption in Hospitals 
(Deb. 13, Vol. Xli, IO-OS-2005) 
Col. 4424J 

Dental OPD Services in RML Hospital 
(Deb. 3 • Vol. XI,27-07-20(5) 
Col. 44243 

Disposal of Immunization Waste by 
Hospitals 
(Deb. 1 • Vol. XI. 25-07-2005) 
Col.402"()3 

Distribution of Free Medicines in General 
Ward 
(Deb. \7, Vol. XII. 17-08-2005) 
Col. 350-51 

Emergency/Casualty Wings in Hospitals 
(Deb.8, Vol. XI, 03-08·2005) 
Col.376 

Eradication of Lcprosy 
(Deb. J 7. Vol. XII, J 7..()S-2005) 
Col. 94--106 

ESI Hospitals 
(Deb. I , Vol. XI, 25~7-2005) 
Col. 283-84 

Establishment of ESI Hospitals 
(Deb. 19, Vol. XJl,22~S-2005) 
Col. 57 

Establishment of Mental Hospitals in 
Rural Areas 
(Deb. 8 , Vol. XI,03-08-2005) 
CoI.S5-87 
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Exemption fi'om condition of Lease 
(Dell. 13.,~1. XII, I ().()8-2005) 
CoI.IS3-S4 

Facilities to Urological Patients in 
Hospitals 
(Deb. 8 • Vol. Xl, 03-08-2005) 
Col. 419420 

Injudicious Re-appropriations 
(Deb. S , Vol. XI. 03-08-2005) 
Col. 291-92 

Installation of Linear Accelerator Machine 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 421-22 

Installation of new Equipment 
(Deb. 8 , Vol. Xl, 03-08-2005) 
Col. 317 

Lack of Modem Medical Equipment in 
Hospitals 
(Deb. 13, ~l. XII, I0-0S-2005) 
Col. 81-82 

Land Allotment to Private Hospitals 
(Deb. 16, ~1. XII, 16-08-2005) 
CoI.21t-13 

Land at Nominal Rates to Private Hospitals 
(Deb. 17, Vol. XII, 17-OS-200S) 
Col. 27·-34 

Medicine Stores in Hospitals/ 
Dispensaries 
(Deb. IS, Vol. XII.IS-OS-2(05) 
Col. 294-95 

Minimal Access Surgery Units in 
Hospitals 
(Deb. 17, Vol. XII. 17-08-2005) 
Col. 131 

Modernisation of Hospitals 
(Deb.3. Vol. XI, 27-07-2005) 
Col. 534-35 

Need to set up a Burns Ward at ESI 
Hospital in Sivakasi Parliamentary 
Constituency, Tamil Nadu (MUR 377) 
(Deb: 7 • Vol. XI, 02-08-2005) 
Col.412 

Need to set up POI Hospital at Harnirpur, 
Himachal Pradesh (MUR 377) 
(Deb. 9 , Vol. XI,04-08-2(05) 
Col.36S 

Non-Availability of Blood in Hospitals 
(Deb. 8 , Vol. XI,03-08-2005) 
Col. 422-24 

Non-availability of Diagnostic Test 
facilities in Safdarjung Hospital 
(Deb. 17, Vol. XII, 17-08-2005) 
COI.204-0S 

Non-Availability of Symptomaticl 
. opportunistic Drugs in Hospitals 
(Deb. 21, Vol. XJJl, 24-08-2(05) 
Col. 1St-52 

Non-Indenting of Medicines by CGHS 
Dispensaries 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 279-80 

OPD/General Ward for Geriatric Patients 
(Deb. 13, Vol. XII. IO-OS-2(05) 
Col. 484-85 

Opening of New Hospitals/Dispensaries 
(Deb. 21. Vol. XIII,24"()8-2005) 
Col. 178-79 

Phasing out Mercury from Hospitals 
(Deb. 21. Vol. XIII, 24-OS-2005) 
Col. 339 

Polyclinics under ECHS , 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 89-96 

Provision of Hepatitis-B Vaccine in 
Railway Hospitals 

. (Ocb. 4 • Vol. XI, 28-07-2005) 
Co1.215-16 

Quality of Medical Services in Clinics! 
Nursing Homes 
(Deb. 2 I, Vol. XIII, 24-08-2(05) 
Co1.6Q-70 . 

Revitalisation of Cancer Institute 
(Deb. ) 7, Vol. XII, 17-OS-2005) 
Col. 206-07 
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Sen in ESIC Hospitals 
(Deb. 19, \bl. XII. 22.oS-200S) 
Col. 306-07 

Setting up ofFirst Transplant Hospital 
(Deb. 17, \bl. XII, 17.oS-200S) 
Col.l84-8S 

Setting up of Hospitals 
(Deb. 8, \bl. XI, 03-OS-200S) 
Col. 309-10 

Setting up of Medical Institutes 
(Deb. 17, Vol. XII, 17.o8-200S) 
Col. 218-19 

Shortage of Nunes 
(Deb. 13, \bl. XII, IO-OS-200S) 
Col. 472-73 

Unani Hospitals and Dispensaries 
(Deb. 3 , Vol. XI, 27.07-2OOS) 
Co1.30S-11 

Use of Sub-Standard Cardiac Valves in 
Hospitals 
(Deb. 8 , Vol. XI, 03.o8-2005) 
Col. 39-40 , 

Vacant Posts in Government Hospitals 
(Deb. 13,\bI.XII, IO-OS-200S) 
CoI.44S-46 

HOiteis 

Closure of Sports Hostel in Orissa 
(Deb. 13, Vol. XII, IO-OS-200S) 
Col. 97 

Hostels for STs 
(Deb. 12, Vol. XII, 09.o8-200S) 
Col. 116-22 

Setting up of Hostels in NER 
(Deb. 7 , Vol. XI,02.oS-2ooS) 
Col. 333-34 

Unscrupulous use of Pesticides 
Hospitals 

Shifting of Sports Hostel 
in (Deb. 13, Vol. XII, 10-08-2005) 

Col. 337-39 
(Deb. 8 , Vol. XI, 03-OS-2OO5) 
Co1.37S-76 

Upgradation of Dispensaries as PHCs 
(Deb. 21, Vol. XIII, 24.oS-200S) 
Col. 340-41 

Upgradation of Hospitals in Rural Areas 
(Deb. 3 , Vol. XI,27.o7-2oo5) 
CoI.212-l3 

Upgradation of Mental Hospitals 
(Dab. 3 • Vol. XI, 27-07-2005) 
Col. ISO 

Upgradation of Services in Hospitals 
(Deb. 3, Vol. XI, 27.o7-2oo5) 
Col. lSI 

Upgradation/Modemisation of Hospitals 
in Andaman and Nicobar Islands 
(Deb.l3, Vol. XII, IO-OS-2oo5) 
Col. 443-44 

Upgrading Facilities at Major Hospitals 
(Deb. 3 , Vol. XI. 27.o7-2oo5) 
Col. 320-21 

Shortage of Girls Hostels 
(Deb. 2 , Vol. Xl, 26-07-2005) 
Col. 472-473 

Youth Hostels 
(Deb. S , Vol. XI, 03-68-2005) 
Col. 29S-301 

Hotel Management Institutes 

Upgradation of Hotel Management 
Institutes 
(Deb. 19, \bl. XII, 22-08-2005) 
Col. 371-7S 

Hotels 

Allotment of Land for Construction of Five 
Star Hotels in Delhi 
(Deb. 20, Vol. XlI, 23.oS-200S) 
CoI.l38 

Construction of Luxury Hotels on Railway 
Land 
(Deb. IS, Vol. XII, 18.()S-200S) 
Col. 203-04 
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ConstructiQn of New Hotels 
(Deb. I . Vol. XI. 2S-07-200S) 
Co1.S18-19 

Development of Heritage Hotels 
(Deb. Ii. Vol. XII. 08-08-200S) 
Col. 384 

Licences to Hotels 
(Deb.2. Vol. XI, 26-07-200S) 
Col. 54041 

Losses to Hotels 
(Deb. 19, Vol. XII, 22-08-200S) 
Col. 297-98 

Operation of Five Star Hotels 
(Deb. II, Vol. XII,08-08-200S) 
Col. 109-10 

Sale of Centaur Hotel 
(Deb. 10, Vol. XI, OS-08-200S) 
Col.64-66 

Setting up of Budget Hotels 
(Deb.6, Vol. XI, 0I-08-200S) 
Col. 233 

HousiDl 
Allotment of Flats by DDA 

(Deb. 16, Vol. XII, 16-08-200S) 
Col. 277 

Allotment of houses to handicapped 
persons 
(Deb. 2 • Vol. XI, 26-07-200S) 
Col. S30-3 I 

BPL People Benefited under Indira Aawas 
Yojana 
(Deb. S , Vol. Xl, 29-07-200S) 
Co\.3~5 

Changes in Policy regarding Housing 
Sector 
(Deb. 16, Vol. XII, 16-08-200S) 
Col 267-68 

Co-operative Housing 
(Deb. 16, Vol. xn, 16-08-2(05) 
Col. 367-68 

Construction of Dwelling Units 
(Deb. 16, Vol. XII, 16-08-200S) 
Col. 197-201 

Construction of Dwelling units for poor 
(Deb.2. Vol. XI. 26-07-2005) 
Col. 482-86 

Construction of Earthquake Resistant 
Houses 
(Deb. 12. Vol. XII. 09-08-200S) 
Col. 409-10 

Construction of Houses 
(Deb. 7 , Vol. XI, 02-08-200S) 
Col. 135-36 

Construction of Housing Units 
(Deb. 9. Vol. Xl, 04-08-2005) 
Col. 51-52 

Financial Assistance by HUDCO for Rural 
Housing Schemes 
(Deb. 10, Vol. XI, OS-08-200S) 
Col. 83-89 

Funds to NGO under Rural Housing 
(Deb. 10, Vol. XI, OS-08-200S) 
Col. 69--80 

Housing Problem in Delhi 
(Deb. 2 , Vol. XI, 26-07-200S) 
Col. 443-44 

Housing Projects 
(Deb. 20. Vol. XII, 23-08-2005) 
CoI.12S-27 

Housing Scheme for Beedi Workers 
(Deb. II, Vol. XII, 08-08-2(05) 
Col. 234-3S 

Housing-cum-Working Scheme 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 292-93 

Incomplete Constructions under Indira 
Awas Yojana 
(Deb. S , Vol. XI, 29-07-2005) 
Col.2S8-60 
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ln1tasaruoIure Status to Housing Sector 
(Deb. 16, 'ttI1. xn. 16-08-20(5) 
Col 233 

ImguIIrities inAUobneat orF .... to SCaI 
STs 
(Deb. lOt \bI. xn.~. 
CoI.J76 

Irregularities in the aUotmerrt of land to 
Co-operative Group Houslng Societies 
in Delhi (Sub) 
(Deb. 8 , Vol. XI. 03"()8-200S) 
CoI.5~37 

Price ofHouscs under IndiraAwas Yojana 

Withholding of funds under Indira AwlS 
Yojana 
(Deb. 10, VoI.XI.OS~-200S) 
Col. 216 

HoulinC aad Urbaa Development 
Corporatioll LImited 

Development of BOOh Gays 
(Deb. 19, Vol. xn, 22-08-2005) 
Col. 14041 

Financial Assistance by HUDCO for Rural 
Housing Schemes 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 83-89 

Financing ofNGO's by HUDCO 
(Deb. 10, Vol. XI, OS.()8..200s) (Deb. 16, Vol. XII, 16-08-2005) 
Col.14748 Col.189 

Private Sector Participation in Housing 
Sector 
(Deb. 7 , Vol. XI. 02-08-2005) 
CoL 125 

Registry of Flats Alloitod by DDA 
(Deb. 2, \\>1. XI, 26-07-20(5) 
Co1.415-J6 

Residential Schemes by DDA 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col. 262-63 

Scam in Allotment of Flats 
(Deb. 20, Vol. xn, 23-08-2005) 
Col. 127 

Targets under Indira Awns Yojana 
(Deb. 5, Vol. Xl, 29-07-2005) 
Col. 159--63 

Utilization of Funds under-Indira Awas 
Yojana 
(Deb. 5 , Vol. XI, 29-07-2005) 
Col. 126-32 

Valmiki Ambedkar Awas Yojana 
(Deb. lO, Vol. Xli, 23-08-20(5) 
Col. 22-23 

Loans Sanctioned by HUDCO 
(Deb. 12, Vol. XII, 09-08-2005) 
CoI.2~S-72 

Pending Projects ofGujarat with HUDCO 
(Deb. 20, Vol. XII, 23-08-2005) 
CoL 220 

Rural Construction Centres through 
HUDCO 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 90 

HousiDe-cum-Working Scheme 
Housing-cum-Working Scheme 

(Deb. 20, Vol. XII, 23-08-2005) 
Col. 292-93 

Human Blood 
Pesticides in I·Juman Blood 

(Deb. 3 , Vol. XI, 27-07-2005) 
Col. 113 

Study on Random Human Blood Samples 
(Deb. I, Vol. Xl, 25-07-2005) 
Col. 427-29 

Human Resource Development 
Centrally sponsored Schemes under HRD 

(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 551 
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HumanRJahtl 
CEDAW-Weak Implementation 

(Deb. 7, Vol. XI, 02~8-200S) 
Col. ISS-56 

US India '5 Human Rights Enforcement 
(Deb. 20, Vol. XII. 23-08-2005) 
CoI.9S-96 

Haapry 
Indo-Hunaary Trade 

(Deb. 16, Vol. XII, 16-08-2005) 
Col. 33-34 

Huniyat 
Hurriyat Leaden to Pakistan 

(Deb. 3 , Vol. Xl, 27~7-200S) 
Co1.307~8 

Status of Hurriyat Conference 
(Deb. 7. Vol. XI, 02-08-2005) 
Col. 131-32 

IdOII 
IdolofNatraj 

(Deb. 9 , Vol. Xl, 04~8-2005) 
CoI .. I92 

Immilndon 
Illegal Entry to Foreign Countries 

(Deb. 3, Vol. Xl,27-07-2OO5) 
Co1.21S-17 

Immigration Officials at Kerala Airport 
(Deb. 20, Vol. Xli, 23-08-2005) 
Col. 245 

Massive illegal immigration from 
Bangladesh-(A.M. ) 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 590-592, 639-730 

Need to amend immigration laws to prevent 
harassment being meted out to Indian 
Citizens who over stay abroad after 
getting employment (MUR 377) 
~b. 9, Vol. Xl, 04-08-2005) 
Col. 363 

Need to check increase in population and 
intrusion from neighbouring countries 
(MUR377) 
(Deb. 2 , Vol. Xl, 26-07-2005) 
Col. 627 

Ban on Import of Cash Crops 
(Deb. 16, Vol. XlI, 16-08-2005) 
Cot. 365-66 

Ban on Import of Consumer Items 
(Deb. 12, Vol. XII, 09~8-200S) 
Col. 177-78 

Ban on Import of Used Tyres 
(Deb. 12, Vol. XII,09-08-2005) 
Co1.3Il-12 

Cardamom Imports 
(Deb. 12, Vot. XII, 09-08-2005) 
Co1.17-J9 

Clearance for Imported Sports Equipment 
(Deb. 17, Vol. XII, J 7-08-2005) 
Col. 246-47 

Export and Import of Agricultural Products 
(Deb. 6 , Vol. XI,0I-08-2005) 
Col. 227-34 

Gold Policy 
(Deb. 12, Vol. XII, 09~8-2005) 
Col. 35-37 

Illegal Import of Arecanut 
(Deb. 16, Vol. XII, 16-08-2005) 
CoL 155 

Import Duty Free System 
(Deb. 12, Vol. XlI,09~8-2()()5) 
CoL 277-78 

Import of Agriculture Products 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 102---'-67 

Import of Blood 
(Deb. 21, Vol. XlII, 24-08-2005) 
Col. 369-70 

Import of Cheap Steel 
(Deb. 19, V.oL XII, 22-08-2005) 
Col.196-97 

Import of Coal for Power Projects 
(Deb. 5, Vol. XI, 29-07-2005) 
Co1.2~1 
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Import of.Coconut Oil 
(Deb. II. \\>1. XII, OS~8-200S) 
Col. 272-73 
(Deb. 12, \\>1. XII, 09~8-200S) 
Col. 126--28 

Import of Consumer Goods by STC 
(Deb. 12, \bl. XII, 09-08-2(05) 
Col. 1.53 

Import of Crude Oil 
(Deb. 4 , Vol. XI, 28~7-200S) 
Col. 206-07 
(Deb. 14, Vol. XII, 11~8-200.5) 
Co\. 056-058 

Import of Edible Oil 
(Deb. 11, Vol. XII, 08-08-2005) 
Col. 2405-46 
(Deb. 12, \bl. XII, 09~8-200S) 
Col. 29-31 

Import of Furniture 
(Deb. 2 , Vol. XI, 26~7-2005) 
Co\.52~29 

Import of Hazardous Items 
(Deb. 20, \b\. XII, 23~'-200S) 
Col. 101-03 

Import of LNG From Iran 
(Deb. 18, Vol. XII, 18-08-2(005) 
Col.3S-37 

Import of Marble 
(Deb.lmI2, Vol. XII, 09~8-200.5) 
Co\.3 12-13 

Import of Material for Horticulture 
Implantation 
(Deb. 6 , Vo\. XI, 01~S-2005) 
Col. 447-48 

Import of Plasma Components 
(Deb. 13, Vol. XII, }O-OS-2005) 
Col. 297-98 

Import ofProccssed Food Items 
(Deb. 1 , Vol XI,25-07-2005) 
CoL 313-14 

Import of Pulses 
(Deb. I. \vLXD.09-08-20(5) 

"Col. 364170 

I Import of sensitive products 
(Deb. 2 , \\>1. XI. 26~7-200S) 
Col. 365-66 

Import of Spurious Suitings 
(Deb. 2 , Vol. XI, 26~7-20(5) 
Col.519 

Import of Sub-Standard Items in Railways 
(Deb. 14, Vol. XII, 11~8-2005) 
Col. 234-35 

Import of Teakwood 
(Deb. IS, \bl. XII,12-OS-2005) 
Co\. 1305-36-· 

Import ofVanaspati 
(Deb. 20, Vol. XII, 23-08.2(05) 
Col..78-79 

Import of White Kerosene 
(Deb. 9 , Vol. XI, 04~8-20(5) 
Col. 156-57 

Import of Wool 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 68 

Import Prices of Erythromycin, 
Thiocyanate and Pcncillinc 
(Deb. 19, Vol. XII. 22-OS-2005) 
Col.l04~5 

Import/Export by STC 
(Deb. 7 , Vol. Xl, 02-08.2005) 
Col. 153-55 

ImportlExport of Agro Products 
(Deb. 2 , Vo\. XI, 2~7-2005) 
CoI .. 577-579 

rmportlExport of Foodgrains 
(Deb. 16, Vol. XII, I~S-2005) 
Col. 247-49 

Jmport/Export oflron Ore 
(Deb. 16, Vol. XII, I ~S-200S) 
Col. 143 

Import/Export ofPcppcr 
(Deb. 12, Vol. XII, 09-08-2(05) 
Co1.174-75 

Price oflmported Tea 
(Deb. 12, VoL XII, 09-08.2(05) 
Col. 253·54 
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Prices of Imported Coal 
(Deb. 3 , Vol. XI, 27.Q7-200S) 
Col. 236 

Q.uantity/Cost of Co a! Imported by SAIL 
(Deb. 6 , Vol. Xl, 01-08-2005) 
Col. 358--60 

Recoveries of live shells 
(Ocb. 10, Vol. XI, 005-08-2005) 
Col. 134 

Restrictions on Drug Importers 
(Deb. 13. Vol. XII. 10-08-2005) 
CoL 401-02 

Trade Deficit 
(Deb. 7 • Vol. XI. 02-08-2005) 
Co1.23~33 

Imprisonment 

14 Years Life Term 
(Deb. 2 , Vol. XI. 26-07-2005) 
Col. 537 

India 

Air Services between India and Bhutan 
(Deb. 9 • Vol. XI, 04-08-2005) 
Col. 102-03 

Need to ensure compliance oflabour laws 
by MNCs functioning in India (MUR 
377) 
(Deb. II. Vol. XII,08-08-2005) 
Col. 532 

India Shining Media Campaign 

India Shining Media Campaign 
(Deb. 5 , Vol. XI, 29-07-2005) 
Col. 370 

IDdia Thurilm Development Corpondon 

Need for a CBI inquiry into the alleged 
irregularities in disinvestment of 
Ashoka Hotel, ITDC in Bhodhgaya in 
Bihar(MUR 377) 
(Deb. 23, \\>\. xm, 29~-200S) 
Col. sa 

india 'lrade Promotion Orpailldoll 

LossofITPO 
(Deb. 12, VOl. XlI,09-oS-200') 
Col. 162-63 

Participation ofITPO in Foreign Fairs 
(Deb. 12, Vol. XlI,09-OS-2005) 
Col. 23 1-48 

Indian Airlines 

Agreement with lAC 
(Deb. 18, Vol. XII. IS-oS-2005) 
Col. 258-59 

Apex Fares Schemes by Indian Airlines 
(Deb. 4 , Vol. XI, 2S.Q7-2005) 
Col. 228-29 

Appointments under Sports Quota in 
Indian Airlines 
(Deb. IS, Vol. XII, 18..()S-200S) 
Col. 113 

Cancellation ofFlighu 
(Deb. IS, Vol. XII, IS-08-2005) 
Col. 220 

Disinvestment of IAI AI 
(Deb. 4 , Vol. XI,2S-07-200S) 
Col. 213-14 

Domestic Passenger Share of Indian 
Airlines 
(Deb. 9 • Vol. XI, O4-o8-200S) 
Col. 100-01 

Emergency Support Functions Plan-2004 
(Deb. 22, Vol. xm,2S-oS-200S) 
Col. 100-01 

Excess baggage on Indian Airlines 
(Deb. IS, Vol. Xli. IS-OS-2(05) 
Col. 237-3S 

Fleet Strength 
(Deb. IS, \\>\. XII, 18-oS-200') 
Col. 275-76 

Growth in CarlO Traffic ofI.A. 
(Deb. 14, \\>1. XII, 11-08-20(5) 
Col. 71-72 
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Growth in PusensCf Traffic of IA and AI 
(Deb. 9 , \\>1. XI, 04-08-2(05) 
Col. 297-91 

HirinI of Pilots from Abroad 
(Deb. 22, \\)1. xm. 25-08.2(05) 
CoL 167 

IA to Join Global Airline 
(Deb. 9 , \\>1. XI, 04-08-200S) 
CoL2S4 

Joint Venture with Singapore 
(Deb. 14, \til. XII, 1I-08-200S) 
Col. 237·38 

Monsoon Super Saver Offer 
(Deb. 14, \\>1. XII,l1-08-2(05) 
Col. 239-40 

Need to introduce international flights of 
Air India and Indian Airlines between 
Hyderabad and Hong Kong (MUR 
371) 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 322 

Purchase of A·320 by I.A. 
(Deb. 14, \til. XII, II-OS·200S) 
Col. 262 

Reduction of Fares by Indian Airlines 
(Deb. 9 , Vol. XI,04-OS·2005) 
CoJ.l89·90 

Resignation by Pilots in IA! AI 
(Deb. 14, Vol. XII, 11-08-200S) 
Col. 9()..91 

Indian Coundl for Cultural Relations 

Verification ofiCCR Publications 
(Deb. 8 , Vol. Xl, 03-08.2(05) 
Col. 360-61 

IDdian CouncU of Aarieultural Research 

Additional Fund by ICAR 
(Deb. 19, \\>1. xn.22-08-200S) 
CoI.PS 

Incentives to Scientists in ICAR 
(Deb. 11, \\>1. XII. 08-08-20(5) 
Co1.47S· 

Joint Venture Proposal for ICAR 
(Deb. 19, Vol. XII, 22-OS-2(05) 
Col. 150 

Non Scientific Work by Scientists 
(Deb. 19, Vol. XII, 22-08-200S) 
Col. 144-45 

Project for Improved Seeds by I.C.A.R. 
(Deb. II, Vol. XU, 08-08-2005) 
Col. 248 

Remodelling ofI.C.A.R. 
(Deb. 19, Vol. XlI,22-08-2005) 
Col. 19-27 

Research Projects in ICAR 
(Deb. 1 , Vol. XI, 25.()7-2005) 
Col. 299-313 

Indian Council of Historical Research 

ICHRReport 
(Deb. 7 , Vol. XI, 02-08·2005) 
Col. 160-61 

ICSR and ICHR 
(Deb.2. Vol. XI, 26-07-2005) 
CoI.S39·S40 

Indian Council for Historical Research 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 560-561 

Indian Council of Medical Research 
III-effects of Consumption ofGutka 

(Deb. 17, Vol. XII, 17-08-2005) 
Col. 47-48 

Survey Regarding Sicklc.cell Patients 
(Deb. 17, Vol. XII, 17.()S-2005) 
Col. SO-SI 

Indian Council of Social Science 
Research 

ICSR and ICHR 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 539-40 

Indian Council of World AfTain 
Surplus Portion of Building Rented Out 

by ICWA 
(Deb. 7 , Vol. XI, 02-OS-200S) 
Col. 128-29 
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India .. Fumen Fertilizer CoopeDtive 
LId. 

Indian Fanners Fertilizer Cooperative Ltd. 
{Deb. 6 , Vol. XI, 01-08-2005) 
Col. 362-63 

lDeI"n Household and Healthare Ltd. 

Assistance to IHHL by STC 
(Deb. 16, Vol. Xli, 16-08-2005) 
Col. 80 

Indian Institute ofAdnnced Study 

lIAS. Shimla 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 281-82 

Indian Institute of Information 
'JechnoloKY 

Setting up of lilTs 
(Deb. 7 , Vol. XI,02-08-2005) 
Col. 90-91 

Indian Institute of Manalement 

Fee Structure oflIMs and IITs 
(De'" 2 • Vol. XI, 26-07-2005) 
Col. 131 

Financial Autonomy to IITs and IIMs 
(Deb. 7 • Vol. XI,02-OS-2005) 
CoI.SI-S3 

Reservation of Students in IITs and IIMs 
(Deb. 16, Vol. XII. 16-08-2005) 
Col. 215 

Setting up of IITs and IIMs 
(Deb. 16, Vol. XII, 16-08-2005) 
Col.l71 

lad ... institute of Public AdmiaistDtion 

Alleged Irregularities in IIPA 
(Deb. 17, Vol. XII, 17-08-2005) 
Col.2~3oq 

ladiaa institute of1ecbaoiotY 
Fee Structure oflIMs and IITs 

(Deb. 2 , Vol. XI, 26-07.200S) 
Col.l31 

Financial Autonomy to liT. and lIMa 
(Deb. 7 , Vol. XI,02-08-2005) 
Col. 51-53 

liT Directorate 
(Deb. 16, Vol. XlI, 16-08-2005) 
Col. 192-93 

Irregularities in IITs 
(Deb. 12, Vol. XII,09-OS-200S) 
Col. 164-65 

Reservation of Students in lIT. and 11M'. 
(Deb. 16, Vol. XII, 16-01-2(05) 
Col. 215 

Setting up of IITs and IIMs 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 171 

Indt.n Iron and Steel Co ....... , 

Merger ofllSCO with SAIL 
(Deb. 1 , Vol. XI, 2S-07-2005) 
Col. 332 

Modernisation of lISCO 
(Deb. II, Vol. xu, OS-OS-2(05) 
Col. 244-45 

Indian Labour Coalerenee 

Indian Labour Conference 
(Deb. 6 , Vol. XI, 01-08-2(05) 
Col. 390 

Indian National BlbliotDphy 

Indian National Bibliography 
(Deb. 22, Vol. xm,25-OS-200S) 
CoI.214-1S 

IDcUan OU Corporation Ltd. 

Business ofiOC 
(Deb. 4 , Vol. XI, 2~7-2(05) 
Col 136-37 

Improvement in Refinins process by IOC 
(Deb. 18, Vol. xu. 1 ~8-200S) 
CoI.279-aO 

Kissan Seva Kendn 
(Deb. 18, \\)1. xu. 18-OJ-200S) 
Col, 128-29 
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Merpr ofBRPL with fOC 
(Deb. 14, \bI. XII, 1I-08-200S) 
Col. 139 

Morpr oflOC Subsidiaries 
(Deb. 18, Vol. XII, lB-08-200S) 
CoL 65-69 

Shortfall in IOC Profit 
(Deb. 4 , Vol. XI,28-07.2(05) 
CoL 233-34 

Supply of Oil to Army 
{Deb. 14, \\)L XII, 11-08-2005) 
CoI.46-S4 

........... Code 

Amendment in Indian Penal Code 
(Deb. 12, \bl. xn,09-08·200S) 
CoL 106..()7 

....... RaIlway Caterl0l and Tourism 
Corpordoa • 

HandcMIr ofCalering Contracts toIRCTC 
(Deb. 14, Vol. xn.U-08-2(05) 
Col. 147-48 

ladlaa Red Croat Society 

Delay in Launching ofCartosat 
(Deb. 21. Vol. XIU, 24-08·200S) 
Co1.214-15 

ISRO·DRDO Project for Air Space 
Surveillance 
(Deb. 9. Vol. XI, 04-08·200S) 
Col. 288·89 

Need to accord approval 10 the proposal 
oCGovemment of Orissa for linking the 
State with the network under Edusat 
programme ofiSRO (MUR 377) 
(Deb. 19, Vol. XII, 22-08·2005) 
Col. 528·29 

New R and D Centres oflSRO 
(Deb. 3 ; Vol. XI, 27-07.200S) 
Col. 104 

Share oflSRO in Global Market 
(Deh. 13, Vol. Xli, 10-08-2005) 
Col. 636·37 

Indian Space Research Organization 
Foreign Partnership in 'Chandrayan·I' 

Mission 
(Deb. 3 , Vol. Xl. 27-07·2005) 
Col. 4404 I 

Indian System of Medicine 
Earthquake RelicfOpcration by IReS Building for Ayurvedic College, JabaJpur 

(Deb. 21, Vol. xm,24-0S-200S) (Deb. 3 , Vol. XI, 27-07-200S) 
Col. 77·78 I Co1.316-J7 

Improving Services of Indian Red Cross Central Council for Research inAyurveda 
Society and Siddha 
(Deb. 13, Vol. XII, I0-0S-2(05) (Deb. 8, Vol. XI, 03-08-2005) 
Col. 402-03 Col. 14748 

IndIaIt Renewable Enll'lY Development 
Autbortty 

IREDA 
(Deb. IS, Vol. XII, 12-08·200S) 
Col. 264 

Repayment of Loan to IREDA 
(Deb. 5 , Vol. XI, 29-07·2005) 
Col 283 

indian S.,aee Researeh Or&anisation 
Commercial Launch of Space crafts 

(Deb. 21, ~1. XlII,24-08·2005) . 
CQll~5S 

Construction of Buiklings for Various 
Dispensaries 
(Deb. 3 , Vo/. Xl, 27-07-2005) 
Col. 199-200 

Export of Medicines 
(Deb. 17, Vol. XII, 17-08-200S) 
Col. 76---78 

Need to continue the permission granted 
to Ayurvedic doctors for using 
Allopathic system of medication in 
Maharashtra and other parts of the 
country (MUR 377) 
(Deb. 17. Vol. XII, 17-08·2005) 
Col. 481 
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Pachmarhl ~edic Clinics 

(Deb.3, Vol. XI, 27.()7·2005) 
Col. 113·14 

Patent Riahts for Ayurvedic Medicines 
(Deb. 3 • Vol. XI, 27-07-2005) 
Col. 335 

Popularisation of Indian System of 
Medicine 
(Deb. 17, Voum, 17-08-2005) 
Col. 63-64 

Promotion of Ayurveda In Foreign 
- It°untries 

(Deb. 17. \bl. XII, 17-08-2005) 
CoI.17~79 

Unani Hospitals and Dispensaries 
(Deb. 3 , Vol. XI. 27-07-200S) 
Col. 308-1 I 

Indian Telephone Industry Ltd. 

Placing of Orders by ITI Limited 
(Deb. 17, \b\. XII. 17-08-200S) 
Col. 243 

IndIanIAbl'Old 

Ban on wearing Turbans in schools by 
students belonging to the Sikh 
Community in France (Sub) 
(Deb. 8 , Vol. Xl, 03-08-200S) 
Col.S29 

Indians in Foreign Jails 
(Deb. 3 , VGI. XI. 27-07-2OOS) 
Col. 42V37 

Indians in Pel< lails 
(Deb. 3 ;Yol. XI. 27-07-2005) 
Col. 115-17 

Indira Gandhi Rashtrlya Uran Akademl 

Strengtbtning oflGRUA 
(Deb. 22, Vol. XIII,2S-08-2oo5) 
Col. 185-86 

Indonaia 

0-33Meel 
(Deb. 2 , Vol. XI, 26-07.2005) 
Col. 421-22 

Trade with Indonesia 
{Deb. 20, Vol. XII, 23-08-2005) 
CoI.217-18 

Industrial Development 

Fall in Industrial Growth 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col. ISS-59 

Industrial Development in North Eastern 
States 
(Deb. 12, \bl. Xu, 09-08-200S) 
Col. 194·98 

Industrial Development in Rajasthan 
(Deb. 10, Vol. XI, 05-08·2005) 
Col. 109 

Need to formulate policies for the 
development of the country based on 
indigenous resources (MUR 377) 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 631-32 

Need to provide special package for 
Industrial Development in Bihar 
(MUR377) 
(Deb. 8 , Vol. XI, 03-08-2OOS) 
Col. 545 

Survey on Industrial Growth 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col. 302-03 

Industrial Development Bank orIndia 

IDBI Equity Investment Scheme 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 258 

Industrial Development Centres 

Growth CentreSilnaustrial Development 
Centres ~ 
(Deb. 2 • Vol. Xl, 26-07-2005) 
Col. 428-31 

Industrial Finance Corporation oflndia 

IFCI 
(Deb. 10, Vol. XI,OS-08-200S) 
CoJ.141 
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ladultriallnfrastrucfure UPindatlon 
Scheme. 

Industrial Infrastructure Upgradation 
Scheme 
(Deb. 12, Vol. XII, O9-OS-2005) 
Col. 286-302 

Industrial Infrastructure Upgradation 
Scheme, KeraIa 
(Deb. 16, Vel. XII, 16-{)S-2005) 
CoI.36S 

Iadustrial SltlmHS 

Revival of Sick Units ofFCI 
(Deb. II, \t>1. XII,08-08-2005) 
Col. 338-39,4n 

SICAAct, 1985 
(Deb. 15. Vol. XlI, 12-08-200~J 
Col. 266-67 

Sick Industries 
(De6. 7 , Vol. XI, 02'()8-2005) 
CoI.12ol24 

SMI Study for SSI 
(Deb. 20, \bl. XII, 23'()8-200~) 
Col. 198'202 

Industrialisation 

Employment through Industrialisation 
(Deb. 7 , Vol. XI, 02'{)8-2005) 
Col. 88-89 

ladutries 

Action Plan for Small and Medium 
Industries 
~, 12, \\lL xu. 09-08-2005) 
CoL 121 . 

Allotment of Kerosene to Printina 
IndUitry 
(Deb. 22, \01. xm, 25-08-2005) 
CoL 211 

Ban on Industries 
(Deb. 7 , ~L XL 02-08-2005) 
Col. 119-20 

Caphallnvcatment in Jndustrial Units 
iDeb. 16. \bI. XII, 16-01-2(05) 

oLI6 

Chemical Industries 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 250-52 

Crisis in Cotton Textile Industry 
(Deb. J 5, Vol. XII, 12-08-20(5) 
Col. 57-59 

Decline in Capital Investment in Industrial 
Sector 
(Deb. 17, Vol. XU, 17-08-2005) 
Col. 202-03 

Development of Industries in Backward 
Areas 
(Deb. 20, Vol. XII, 23-OS-2005) 
Col. 33-47 

Development ofIndustriesln Rural Areas 
(Deb. 2 , Vol. XI, 26-07-2005) 
CoI.I~ 

Development ofTextile Industry 
(Deb. 5 , Vol. XI, 29-07-2005) 
Col. 309-23 

Environmental Clearance for Industrial 
Plants 
(Deb. 1, Vol. Xl, 25-07-2005) 
Co1.13~34 

Environmental Clearance to Industries in 
Orissa 
(Deb. 6, Vol. XI, 01-08-2005) 
CoI.2~312 

Establishment of Industrial Clusters 
(Deb. 12, Vol. XII, 09-08-2005) 
COI.3;'}O 

Excise Exemption to Industries 
(Deb. 10, \bL XI, 05-OS-2005) 
Col. 79-80 

POI tom Russia 
(Deb. 12, \bl. XII, ~2005) 
Col. 414-15 

Fire Matches Industries 
(Deb. 12, \bl. XII; 09-08-2005) 
Col. 145-46 

Growth Centres Scheme 
(Deb. 12. \t»1. X1I,09.()8.200S) 
CoI.16S-70 
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Growth in Durable Industry 
(Deb. 12. \\>1. XII. 09-08-2005) 
Col. 410-11 

Incident of Lathicharge on workers of 
Honda Motors at Gurgaon 
(Deb. 2 • Vol. XI. 26-07-2005) 
Col. 3-32, 632-39 

Industrial Capital Investment 
(Deb. 7 , Vol. XI. 02-08·2005) 
Col. 136-37 

Industrial Incentive to UttaraJ:lchal 
(Deb. 16. Vol. XII. 16-08·2005) 
Col. 273·74 

Industrial Licence Policy 
(Deb. 20. Vol. XII. 23-08-200S) 
Col. 14849 

Industrially Backward States 
(Deb. 16, \\>1. XII. 16-01-2005) 
Co1.38-41 

Industries 
(Deb. 2~ Vol. XII, 23-01-2005) 
Col. 87-90 

Industry in Chandigarh 
(Deb. 7 , Vol. XI. 02-08-2005) 
Col. 167 

Investment Under New Industrial Policy 
(Deb. 7 • Vol. XI. 02-08-2005) 
Col. 12---86 

Joint Venture 
(Deb. 20, ~I. XII. 23"()8-200S) 
Col. 106-08 

Joint Venture in Settin, up of Industries 
in Backward Districts 
(Deb. 16, \bl. XII,l6-08-200S) 
CoI.260-64 

Jute Industry 
{Deb. 10, Vol. XI. OS"()8-200S) 
CoI.2()()..()1 

Labour Laws in SEZ Industries 
(Deb. 19, Vol. XlI,22-Oi-2005) 
Col.339-tO 

Labourers in Tea Industry 
(Deb. 7 • Vol. XI. 02-01-2005) 
Col. 141--43 

Loans to Small and Medium Industries 
(Deb.5. Vol. XI. 29-07·2005) 
Col. 174·75 

MetaJlurgicallndustries 
(Deb. 12. Vol. XII, 09-01·2005) 
Col. 363 

Modernisation of Industries 
(Deb. 20. Vol. XlI. 23-01-200S) 
Col. 29-33 

Monitoring of Food Parks 
(Deb. 11. Vol. XII. 0I-OI-~005) 
Col. 253·54 

Need for inclusion of more areas under 
the North-East Industrial Policy. 1997 
with a view to create employment in 
the region (MUR 377) 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 484-85 

Need to develop Industries in Hamirpur. 
Bilaspur and Kangra districts of 
Himachal Pradesh for effective 
utilization and better marketing of 
bamboo sticks (MUR 377) 
(Deb. 20, Vol. XII. 23-01-200S) 
Col. 323 

New Legislation on Small and Medium 
Industries Development Bill 
(Deb. 16. Vol. XlI. 16-08-2005) 
Col. 241-43 

No Industry Districts 
(Deb. 16. Vol. Xli. 16-08-200S) 
Col. 86-87 

Polluting Industrial Units 
(Deb. 11, Vol. XII, 08-08-2005) 
Col. 111 

Problem faced by Fertilizer Industry 
(Deb. II. Vol. XlI,08-01-2005) 
Col. 73-74 
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·Problem of Industry 
(Deb. 12, 'WI. XII, 09~8-2005) 

I CoI.322 
Production of Industrial Unit 

(Deb. 16. 'WI. XII. 16-08-2005) 
Col. 2S I-55 

Promotion of Handicraft Industry 
(Deb. 10. \bI.XI.05~8-200S) 
Col. 279-80 

Promotion to SSI and N.E. States 
(Deb. 20, 'WI. Xli, 23~8-2005) 
Col. 47-48 

Review of the Definition of Indus tty 
(Deb. 6. 'WI. XI, 01 ~g..2005) 
Col. 267 

Revival of closed Industries 
(Deb. 2 , Vol. XI, 26-07-2OOS) 
Col. 352-SS 

Revival ofTraditionallndustries 
(Deb. 12, 'WI. XlI, 09-08-2005) 
CoI.217-18 

Sectoral Policy for Auto Component 
Industry 
(Deb. 12, \\>1. XlI,09-08-2005) 
Col. 222-23 

Setting up of Cottage Industries by KVIC 
(Deb. 7 , 'WI. Xl,02"()8-200S) 
Col. 238-10 

Setting up of Industries by NRls 
(Deb. 16. Vol. XII. 16-08-200S) 
Col. 1444S 

Setting up of Industry in Kamataka 
(Deb. 12, Vol. XII, 09~8-2005) 
Col. 97 

Sick Industries 
(Deb. 7 , Vol. Xl, 02~8-200S) 
Col. 120-24 
(Deb. 16, Vol. XlI, 16-08-2005) 
Col. 132-33 

Sic1clCloscd Industries 
(Deb. 2 , Vol. XI, 26-07-200S) 
Col. 368-70 

Silk I~dustries in Kamataka 
(Deb. 10, 'WI. Xl. OS;.08-2005) 
Col. 107 

TechnololY Mission for Coconut Industry 
(Deb. II, \01. XII,08-Og..2oo5) 
Col. 131-32 

Tinned Food Items 
(Deb. II. \oI.XII,0~8-200S) 
CoI.265~ 

I Trade fairs for Agro and Rural Industries 
(Deb. 12. \01. XII. 09~8-2005) 
Col. 191-92 

Transfer of HMT Ancillary' Industrial 
Sheds . 
(Deb. 14. \01. XII, 1I-og..2005> 
CoI.107 ' 

Inlant Mortality Rate 

Infant MOrbllity Rate 
(Deb. ~ , Vol. XI. 27~7-2005) 
Col. 107-11 

Infiltration 

Activities of Militants 
(Deb. 2 , 'WI. XI. 26-07-200S) 
Col. 473-78 

Infiltration in Kashmir 
(Deb. 9 , Vol. XI, 04~8-2005) 
Col. 298-99 

Infiltration of Bangladeshi 
(Deb. 12, Vol. XlI. 09-08-2005) 
Col. 181-82 

Infiltration through Rivers and Canals 
(Deb. 16. \\>1. XII. 16-08-2005) 
Col. 55-56 

Infiltration throuah Sea Routes 
(Deb. 14, \\>1. XII, 11~~~OO5) 
Col. 106 

MilitancylInfiltration on Indo-Myanmar 
Border 
(Deb. 16, Vol. XII. 16-08-2005) 
Col. 8-12 

Inflation 

Inflation 
(Deb. 5 , Vol. Xl, 29~7-200') 
Col. 300--04 
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Infomaation Centres 

Community Information Centres 
(Deb. 17, voum, J7..()8-200S) 
Col. 203-04 

Information techno10K)' 
Co-operation with other countries in the 

field oflT 
(Deb. 21, Vol. XIII, 24--08-2(05) 
Col. 294-95 

Community InformatioJlo.Centres 
(Deb. ]7, Vol. XII, ]7"()8-200S) 
Col. 203-04 

Funds for Development of IT 
(Deb. 8 , Vol. XI,03-OS-2(05) 
Col. 450-51 

Increasing Tele-Density in India 
(Deb. 21, Vol. XIII, 24-08-2(05) 
Col. 306-08 

Information Technology Hub 
(Deb. 13, Vol. XlI,10-08-2005) 
Col. 393-94 

Information Technology Policy 
(Deb. 3 , Vol. XI, 27-07-200S) 
Col. ]03 

Outsourcing Market 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col.~0-25 

Study oflT Services in World Market 
(Deb. 8 , Vol. XI. 03-08-2005) 
Col. 207-12 

Infrastructure 

Achievement of 110 for SSIs 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 347-352 

Committee on Infrastructure 
(Deb. 3 , Vol. XI, 27-07-2005) 
Col. J02-03 

Development of Basic Infrastructure 
(Deb. J 7, Vol. Xll,17-08-200S) 
Col. 255-56 

Development of Civic Infrastructure 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 194--97 

Funds for development of Industries in 
Uttaranchal 
(Deb. 2 , Vol. XI, 26-07-2005) 
CoJ.359-60 

Infrastructural Facilitlos in KVS 
(Deb. 12, Vol. XII,09-08-2(05) 
Col. 34344 

Infrastructure Development in Kamataka 
(Deb. 21, Vol. XIII, 24--08-2(05) 
Col. 336 

Infrastructure Status to Housing Sector 
(Deb. 16, Vol. XII, 16-0S-200S) 
Col. 233 

Investment in Infrastructure 
(Deb. IS, Vol. XII, 12-08-2(05) 
Col.207"()8 

Investment in Infrastructure Sector 
(Deb. I 0, Vol. XI, 05-08-2005) 
Col. 363-64 

Need to declare Murshidabad district in 
West Bengal as a heritage destination 
and provide infrastructure for 
promoting tourism in the region (MUR 
3T1) 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 426 

Need to take speedy action for 
upgradation of road infrastructure in 
Gujarat(MUR 377) 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 323 

Progress under Infrastructural 
Development of Mega Cities Scheme 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 299 

Rail Corridor between Delhi-Mumbai and 
Delhi Howrah 
(Deb. 4 , Vol. XI, 28-07-2005) 
Col. 154 
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Recommendlltion of Shukla Commission 
(Deb. 20, \obI. XII, 23-08.2005) 
Col. 166-67 

Road Map for Infrastructure Development 
(Deb. 17. \obI. XII. 17..()8-200S) 
Col. 114 

Special Infrastructural Development 
Scheme for Coimbatore 
(Deb. 20, \obI. XII, 23-08-2005) 
Col. 100 

SSI Products 
(Deb. 16, \obI. XII,I6-08-200S) 
Col. 129 

Insecticides 

III-effects of Use of Insecticides/ 
Pesticides 
(Deb. 21, Vol. XIII, 24-08-2005) 
CoI.IOS.()6 

Use of DDT 
(Deb. 17, \bl. XII. 17-08-2005) 
Col. 187-92 

lutitutioDI 
Allotment of Land to Institutions 

(Deb. 2, Vol. XI. 26-07-2005) 
Col. 379 

Setting up of Democratic: Institutions 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 575-76 

lastrument undiD, SYltem 
Purchase of ILS 

(Deb. 22, Vol. XIO,2S"()8-200S) 
Col. 298-99 

Iasuraace 
Expansion of Crop Coverage under NAIS 

(Deb. II, Vol. XII, 08-08-2005) 
Col. 377-78 

Fanners Benefited underNAIS 
(Deb. I, Vol. XI,2S"()7-2005) 
CoI.7G-76 

Farmers Benefited unde~ NAIS in 
Rajasthan 
(Deb. t I, \obI. XII. 08-08-20(5) 
Col. 155·56 

Farmers Benefited under NAIS In U.P. 
(Deb. I • Vol. XI, 25"()7.2005) 
Co1.418-19 

Health Insurance 
(Deb. 10. Vol. XI. 05-08-2005) 
Col. 129 
(Deb. S. \\>1. XI. 29"()7-2005) 
Col. 208 

Health Insurance Scheme 
(Deb. 21. \\>1. XIII. 24..()8-200S) 
Col. 216-17 
(Deb. 17. \bl. XII. 17-08-2005) 
Col. 149 

Insurance Cover of Police Personnel 
(Deb. 7 ,\bl. XI. 02,,08-20(5) 
Col. 344 

Insurance Cover to Coffee Growers 
(Deb. 2 , \\>1. XI, 26-07-2005) 
Col. 505-06 

Insurance Cover to Rural Poor 
(Deb. S, Vol. XI, 29-07-2005) 
Col. 153-54 

Insurance Facility to Anganwadi Workers 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 183 

Insurance for Mobile Handset 
(Deb. IS, \\>1. XII, 12-08-2005) 
Col. 222 

Insurance Scheme for Agricultural 
Labourers 
(Deb. 19, Vol. XII. 22-08-2005) 
Col. 56 

Insurance to Pilgrims Visiting Amamath 
(Deb. 19. Vol. XII, 22"()8.200S) 
Col. 122 

Joint Venture 'for Insurance Business by 
Allahabad Bank 
(Deb. 5 , \\>1. XI. 29-07-2005) 
Col. 289 

Life Insurance Venture 
(Deb. 10, Vol. XI, 05"()8-2005) 
Col. 321 

Livestock Insurance Scheme 
(Deb. 1 , Vol. XI,25"o7-2005) 
Col. 333-3" 
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Medical Insurance 
(Deb. 5 , Vol. XI, 29-07-2005) 
Col. 189-90 

Milk Producers under Insurance Cover 
(Deb. I , Vol. XI, 2S-07-2005) 
COl.SS3 

Need to Ensure Early Payment of Crop 
Insurance Dues to the Farmers in 
Amreli Parliamentary Constituency, 
Gujarat(MUR377) 
(Deb. 23, Vol. XIII,29-08-200S) 
Col.50-SI 

Need to reduce the prcmill1l charged on Crop 
Insurance Scheme in Amreli 
Parliamentary Constituency (MUR 377) 
(Deb. 16, Vol. XII, 16-08-200S) 
Col. 427-28 

Payment of Insurance Claims of Farmers 
of Rajasthan 
(Deb. 19, Vol. XII,22-08-2(05) 
('.01.433-34 

Payment ofInsurance of Claims of Fanners 
of Karnataka 
(Deb. II, Vol. XII,08-08-200S) 
Col. 433-34 

PNB and Vijaya Bank in Insurance Sector 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 186-87 

Pravasi Bharatiya Bima Yojana 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 246 

Voluntary OrganisationlLlC Agencies run 
by Officers' Wives 
(Deb. 21, Vol. XII,24-08-200S) 
Co1.30S-1O) 

Insurgency 
Air Cover for Forces 

(Deb. 16, Vol. XII, 16-08-2005) 
Col. 189-90 

Counter Insurgency 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 87-88 

lateerated ChUd Development Ser:vka 

Malnutrition of Children 
(Deb. 7 • Vol. XI, 02-08-2005) 
Col. 296-97 

Nutrition under ICD Scheme 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 249-S0 

Supreme Court Judgement on Anganwadi 
and ICDS 
(Deb. 7 , Vol. XI, 02-08-2005) 
C01.26S~7 

World Food Programme 
(Deb. 20, Vol. XII, 23-08-200S) 
Col. 63-64 

Integrated Dllealt SurvelUanee Project 

Setting up of Authority for Integrated 
Disease Surveillance Project 
(Deb. 8 • Vol. XI. 03-08-200S) 
Col. 442 

Inteerated Infrastructure Development 
Centre 

1.1.0. Centre in M.P. 
(Deb. 16, Vol. XII, 16-08-200S) 
Col. 101-02 

Integrated Pest Management 

Programme of Integrated Pest 
Management 
(Deb. II, Vol. XII. 08-08-2005) 
Col. 482-84 

Integrated Rural ERefIY ProgralRme 

IREP 
(Deb. IS, Vol. XII, 12-08-2(05) 
Col. 128 

Integrated Tribal Development Aleney 

Integrated Tribal Development Agency 
(Deb. 12, Vol. XII,09-08-2(05) 
Col. 11-14 
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Intter.ted W •• tellnd Development 

Pl"OIramme 
Integrated Wasteland Development 

Programme 
(Deb. 10, \\)1. XI, OS-08-200S) 
Col. 24S-48 

Pending projects under DPAPAND IWDP 
(Deb. 10, Vol. XI, OS-08-200S) 
Col. 219--23 

InteHedual Property Rights 

Intellectual Property Rights 
(Deb. 2 , \\)1. XI, 26-07-200S) 
Col.S29 

Inter-State Con netting Stheme 

Inter-State Connecting/Economic 
Importance Scheme 
(Deb. 13. \\)1. XII, 10-08-200S) 
Col. 445 

Inter-State Council 

Inter-State Council Meeting 
(Deb. 7 , Vol. XI,02-08-2005) 
Col. 227-29 

Inter-State Trade Council 

Inter-State Trade Council 
(Deb. 20, Vol. XII, 23-08-2(05) 
Col. 24-2S 

Interest Rate 

Interest on Loans 
(Deb. 10, Vol. XI, 05-08-2(05) 
Col. 269 

Interest Rate on Plan Loans to Tamil Nadu 
(Deb. S , Vol. XI,29-07-200S) 
Co1.168~9 

Rate of interest on investment 
(Deb. 10, \\)1. Xl,OS-08-200s) 
Col. 177 

IlIteI'nItIouJAviition Corporation 
Agreement with lAC 

(Deb. 18, \\)1. Xli, 18-08-2005) 
Col. 258-59 . 

Intem.tlonal Border 
Agreement on LOC between India and 

Pakistan 
(Deb. 21, Vol. XIII, 24-Q8-2005) 
Col. 278 

Commandos on Bangladesh Border 
(Deb. 7 . Vol. XI, 02-08-2005) 
CoI.I~7 

Construction of Border Roads 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. \07 

Excesses Committed by BSF 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 424-25 

Exchange of Fire on Bangladesh Border 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col. 244-45 

Firing on Pak Border 
(Deb. 12, Vol. XII. 09-08-2005) 
Col. 338-39 

High Tech Surveillance System for 
Borders 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 100 

Infiltration Through Rivers and Canals 
(Deb. 16. Vol. XII. 16·.()8-2005) 
Col. 55-56 

Militancy/Infiltration on Indo-Myanmar 
Border 
(Deb. 16, Vol. XII. 16-08-2005) 
Col.8-12 

Need for construction of roads by Border 
Road Organisation at the borders of 
Uttaranchal with a view to prevent 
intrusion of extremists from adjoining 
countries (MUR 377) 
(Deb. 4 , Vol. Xl, 28-07-2005) 
Col. 432-33 , 

Need to construct roads on borders with 
a view to check intrusion of Extremists 
from Neighbouring Countries (MUR 
377) 
(Deb. 3 , Vol. XI, 27-07-2005) 
Col. 622 
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Need to solve the problems being faced 

by farmers in the border areas of 
Ferozpur Parliamentary Constituency, 
Punjab (MUR 377) 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 328-29 

New Rules to Strengthen Border Police 
(Deb. 7 , Vol. XI, 02-OS-2005) 
Col. 175 

Opening of Border for Trade 
(Deb. 7, Vol. XI, 02-OS-2005) 
Col. 70-71 . 

Re-openin~ Majdia-Daultanganj Route 
(Deb. 17, Vol. XII, 17-08-2(05) 
Col. 229-30 

Sir Creek Issue 
(Deb. 17, Vol. XII, 17-OS-200S) 
Col. 202 

Violations on Indo-Bangladesh Border 
(Deb. 12, Vol. XII, 09-OS-200S) 
Col.~2f 

Violence on Indo-Nepal Border 
(Deb. 2 , Vol. XI, 26-07-200.5) 
Col. 376-77 

Visit of Tripartite Team of Indo-
Bangladesh Border 
(Deb. 2 , Vol. XI, 26-07-200.5) 
CoI.)38 

Internadonal Federation or Red Cross 

Raising of Donations by IFRC 
(Deb. 21 , Vol. XIII. 24-08·200S) 
Col. 280-8) 

Internadonal Labour Conrerence 

Labour Representatives in International 
Labour Conference 
(Deb. 6 , Vol. XI, 0I-08-200S) 
Col. 226-27 

IDternationll Labour Orpnilldon 

Bhartiya Mazdoor· Sangh in I LO 
Conference 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 196 

Ratification oflLO Conventions 
(Deb. I , Vol. XI, 2S-07-200S) 
Col. 42 1-22 

Trade Unions Representation in ILO 
(Deb. 6. Vol. XI, 01-08-200.5) 
Col. 243--47 

Work in Fishing Convention. 2005 
(Deb. 19, Vol. XII. 22-OS-2(05) 
Col. 182-83 

Interpational Law 
Adoption of International L.aw by US 

(Deb. 20. Vol. XII. 23-08-2(05) 
Col. 203 

Anti Dumping Rules 
(Deb. 7 ,Vol. XI. 02-08-2005) 
Col. 342-44 

International Red Cross Society 

Raising of Donations by I FRC' 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col. 280-SI 

International Trade Centre 

InternationalTrade Centre 
(Deb. 7 . Vol. XI, 02-08-2005) 
Col. 26)-62 

Internet 
Airing of DO Programmes through 

Internet 
(Deb. 14, Vol. XII.II-08-2005) 
Col. 70 

Broad Band Services at Tehsil 
Headquaners 
(Deb. 21, Vol. X 11.1. 24-08-2(05) 
Col. 300-01 

Computer and Internet Facility in Villages 
(Deb. S, Vol. XI, 03-08-2(05) 
Col. 280-81 

Internet COMection 
(Deb. 17, Vol. XII. 17-08-2005) 
Col. 301-02 

Internet Connection in SchoolS/Colleges 
(Deb. 21, ~. XIII, 24-01-2005) 
Col. 138-39 
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Meeting ofWGIG 
(Deb. 17, \bl. XII, 17-08-2(05) 
Col. 114-16 

Non-Utilization ofCRF 
(Deb. 3 , ~L XI, 27-07-200S) 
CoL 369-70 

Rail Ticket Booking throupa Internet 
(Deb. 22, \til. xm,2S-08-2(05) 
Co1.2~91 

Satellite Earth StationsIMobile Towers in 
·Lakshadweep Islands 
(Deb. 3 , Vol. Xl, 27-07-2(05) 
Col. 311-12 

STDIISDlInternetlFAX Facilities in Gram 
Panchayats 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 89-90 

Upgradation of'S' Node Internet Gateway 
to 'A' Node in Guwahati 
(Deb.l3. \bl. XII, 10-08-2(05) 
Col. 146-47 

Internet Protocol Televillon 
Launching ofIntemet Protocol Television 

(Deb. 17, Vol. XII, 17-08-2005) 
Col. 205-06 

Intrusion 

Need for construction of roads by Border 
Road Organisation at the borders of 
Uttaranchal with a view to prevent 
intrusion of extremists from adjoining 
countries (MUR 377) 
(Deb. 4 • Vol. XI, 28-07-2(05) 
Col. 432-33 

Need to check increase in popUlation and 
intrusion from neighbouring countries 
(MUR377) 
(Deb. 2 ,Vol. XI,26-07-2005) 
('...01.627 

lavestment 
Amendment to Aircraft Rules, 1937 

(Deb. 14. Vol. XU, 11-08-200S) 
Col. 266 

Capital Investment by ONGC 
(Deb. 14, ~I. XII, 11-08-2(05) 
Col. 269-70 

Capital Investment in Industrial Units 
(Deb. 16, ~L XlI.16-01-200S) 
Col. 86 

Decline in Capital Investment in Industrial 
Sector 
(Deb. 17, ~I. XII, 17-08-200S) 
Col. 202-03 

FBI proposal for investment in Agro and 
Rural Industries 
(Deb. 7, Vol. XI, 02-08-200S) 
Col. 330-31 

FDI in Backward Districts 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 93-96 

Foreign Capital Investment 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 218-22 

Foreign Investment in Agriculture Sector 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 35-41 

Foreign Investment in Power Sector 
(Deb. 5 , Vol. Xl, 29-07-200S) 
Col. 383 

Foreign Investment to Promote Research 
and Development 
(Deb. 19, \bl. XII, 22-08-200S) 
Col. 311-12 

GAIL's Investment Plan 
(Deb. 4 , ~1. XI, 28-07-200S) 
C01.2S3-S4 

Growth in Investment 
(Deb. 15, Vol. XII. 12-08-200S) 
Col. 190 

IDBI Equity Investment Scheme 
(Deb. I S, Vol. XII, 12-OS-200S) 
Col.2S8 

Increase in Limit of Capital Investment in 
SSIs 



SUBJECI'INDEX 201 

. (Deb. 7 , VoL XI, 02-08-200S) 
Col. 260 

Induatrial Capital Investment 
~. 7, Vol. XI, 02-08-2005) 
Col. 136-17 

Investment by NRII 
~. 20, \01. xu. 23-08-2005) 
Col. 18-19 

Investment by Private Companies in 
Telecommunication Sector 
(Deb. I , Vol. XI, 03-08-2005) 
Col. 382-84 

Investment by VSNL in Tala Tele 
(Deb. 17, Vol. XU,.17-08-2005) 
Col. 112 

Investment in Agriculture Sector 
(Deb. II, Vol. XU, OS-08-200S) 
CoJ.I9S-97 
(Deb. I , Vol. XI, 25-07-200S) 
CoI.IS7-S9 

Investment in Air Transport Service Sector 
(Deb. 14, Vol. XU, 11-08-2005) 
Col. 259 

InwBImcnt in Dabhol Power Project by GAIL 
(Deb. 14, Vol. XD, 11-08-200S) 
Col. 123-24 

Investment in India by A~ian Bank 
(Deb. S , Vol. XI, 29-07-2005) 
Col. 198 

Investment in Infrastructure 
(Deb. IS, Vol. XD,12-08-200S) 
Col. 207-08 

Investment in Infrastructure Sector 
(Deb. 10, Vol. XI, OS-08-200S) 
Col. 161-64 

Investment in Non-Govemment Sector 
(Deb. 7 , Vol. XI, 02-08-200S) 
Col. 229-10 

Investment in ONGC 
(Deb. 18, Vol. xu. 18-08-2005) 
Col. 33-3S 

Investment in Refinery by ONGC 
(Deb. 18, Vol. XU, lS-08-2005) 
Col. 115·36 

Investment Plan ofECL 
(Deb. 17, Vol. XII, 17-08-2005) 
Col.301 

Investment Under New Industrial Policy 
(Deb. 7 , Vol. XI, 02-OS-2(05) 
Col. 82-86 

Investments in Oujarat in Tenth Plan 
(Deb. 11, Vol. XII, 10-08-200S) 
Col. 148-49 

New Deal for Farm Investments 
(Deb. 19, Vol. XD,22-OS-200S) 
Col. 121·22 

Private Investment in Retail Sector 
(Deb. 20, Vol. XII, 21-08-200S) 
Co1.l19-20 

Private Investment on EPZslSEZs 
(Deb. 12, Vol. XII, 09-08·200S) 
Col. 182·83 

Public Investment in Rural Infrastructure 
(Deb. S , VoJ:XI, 29-07·200S) 
Col. 374 

Public Investment in Tenth Five Year Plan 
(Deb. 3 , Vol. XI, 27-07·2005) 
CoI.367~ 

Rate of interest on investment 
(Deb. 10, \\>1. XI, OS-08-2005) 
Col. In 

Reducing Capital Investment 
(Deb. 1 , Vol. XI, 27-07-2005) 
Cot 4-13 

Retail Investors 
(Deb. 1 S, Vol. XII, 12OOS·200S) 
Col. 266 

Setting Up New Regulatory Regime 
(Deb. 13, \\>1. XII, 10-08-200S) 
Col. 149-50 

laveaon 
Deposits of Small InvOllOrs 

(Deb. IS, Vol. XII, 12OO8·200S). 
Col. 7S-76 

Ira. 
Assistance frQa Iran for KIOCL Project 

(Deb. 6 , Vol. Xl, 0 to08-2005) 
Col. 441 .... 2 
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Expenaiture on Indo-Iran Gas Pipeline 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 274-75 

Import of LNG From Iran 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 35-37 

Indo-lnut Gas Pipeline 
(Deb. 4 , \t)L XI. 28-07-2005) 
Col. 12-33 

Visit ot:Petroleum Minister to Iran 
(Deb. 4 , Vol. XI. 28-07-2005) 
Col. 47--49 

Inq 
Economic Co-operation with Iriq 

(Deb. 3 , Vol. XI, 27.q7-200S) 
Col. 451-53 

Iron Plano 
Clearance to Iron Plants 

(Deb. 6 , Vol. XI, 01-08-200s) 
Col. iss 

Pollution by Sponge Iron Plaftts in 
Keonjhar 
(Deb. 1 , \t)L XI, 25-07-2005) 
CoL 289-91 

IfreeUlaritia 
Financial Irreeularities 

(Deb. 16; Vol. XII, 16-08-2005) 
Col. 111-1:l 

Need to conduct a CBllnquiry into allesed 
irregularities in Coal India Ltd. 
(MUR377) 
(Deb. 16, Vol. XII, I ~~2005) 
COl.42S 

Irrllatlon 

Approval to Badhra Lift Irri,ation 
Project 
(Deb. 1.9, Vol. XII, 22-08-200S) 

CoI.ISl-S2 

Assistance to States for Irrigation 
Projects 
(Deb. II, Vol. XII, OS-08-200S) 
Col. 331-33 

Assured Irrigation Wlder Bharat Nirman 
(Deb. 17, Vol. XII, 17-08-200S) 
Col. 356-57 

Bargi Diversion Project 
(Deb. 6 , Vol. XI, 01-08-2005) 
Col. 259-60 

Bavandhari IrriaatioD Project of 
Maharashtra 
(Deb. 19, Vol. XII, 22-OS-2005) 
Col. 331 

Bogibeel Project 
(Deb. 22, Vol. XIII, 2S-08-200S) 

. Col. 228-29 

Irregulari~ies in Allotment 
Commissioned Programmes 
(Deb. 9 • VoL XI, 04-08-2005) 

of Chennagiri and Tharikere TaJuk VI'bane 
Lift Irrigation Project 

Col. 271 
Irregularities in Construction of Rural 

Roads 
(Deb. 5 • VoL XI. 29-07-2005) 
CoL367~ 

breguIaritits in CanIIrucCioa of Sonia Yo. 
Water Treatment Plant 
(Deb. 7, \t>L XI. 02'()8-200s) 
Col. 21S·16 

Irregularities in Reliance Croup 
(Deb. S. \\)I.' XI, 29-07-200') 
Col. 383-14 

(Deb..6, VoL XI, 01-08-2005) 
Col. 127 

Cultivable Land 
(Deb. 6 , Vol. XI. 01-08-2005) 
CoL 192-94 

Drip IrriptiOn Scbeme 
(Deb. 6 , \t>L XI. OI'()8-2005) 
Col. 205-06 

Dul'lawatl Water Reservoir Project of 
Bo. 
(Deb. 19, \t)LXII,22"()8~S) 
CoL32S-26 
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Effect on DIms and Iniption Projects due 
to Floods 
(Deb. II, \01. XII, 01-01-2005) 
Col. 337-38 

Evaluation ofCADP 
(Deb. 6 , \01. XI, 01.01-2005) 
CoL 155-70 

Expenditure on Agriculturcllniption 
(Deb. 19, \01. XII, 22.01-2005) 
Col. 429 

Funds to States for Irrigation Projects 
(Deb. 6 , \O\. Xl, 01.01-2005) 
Col. 353-54 

Implementation of Canal System 
(Deb. 19, 'WI. XII, 22~8-200S) 
Col. 209-10 

Inadequate Funds for Works under SGRY 
(Deb. IS, 'W\. XII, 12~8-2005) 
Col. 173 

Incomplete Irrigation Projects 
. (Deb. II, 'WI. XII, 08-01-2005) 
Col. 291-322 
(Deb. 1 , Vol. XI, 2S~7-200S) 
Col. 444-49 

Irrigated Land 
(Deb. II, 'WI. XII,08~8-200S) 
Col. 123-24 
(Deb. 6 ,Vol. Xl, 01~8-200S) 

Col. 9-14 

Irrigation Capacity 
(Deb. ~ , 'WI. XI, 0 I ~8-200S) 
Col. 448-S0 

Irription Facilities in Stares 
(Deb. 13, 'WL XII, 10-01-2005) 
CoL 129-31 

Iniption Potential 
(Deb. 19, \oL xu, 22~I-200S) 
CoL 433 

Irription Projects 
(Deb. 19, \\)1. XII, 22-01-20(5) 
Col. 440-41 

Irrigation Projects under A.I.B.P. 
(Deb. II, \t)J. XII, Ol-Ol-~ 
CoL44-S2 
(Deb. 19, \oL XII, 22-01-20(5) 
CoL 222-23 

Irrigation Projects under AIBP in 
Maharashtra 
(Deb.19,\bI.XIl,22-01-200S) 
Col. 305-06 

Irrigation System 
(Deb. 19, 'WI. XII, 22'()8-200S) 
Col. 273-74 

Kallada Irrigation Project 
. (Deb. 19, 'WLXIl,22-o1-200S) 

Col. 306 

Land under Irrigation 
(Deb. 19, \oL XII, 22-08-200S) 
Col. 239-40 
(Deb. 6 , Vol. XI, 0 1 ~8-2005) 
Col. 181-82 

MicroIrrigation 
(Deb. II, Vol. XII, 08-08-2005) 
CoI.16S 

Minor Irrigation Projects 
(Deb. 19, 'WI. XII, 22-08-2005) 
Col. 287-89 

Multi-Purpose Projects 
(Deb. II, 'WI. XII, 08-01-20(5) 
Col. 137-41 

Need to grant approval to Kebmil 
multipurpose project in lctK 
(MUR377) 
(Deb. 8 , \bL XI, 03-01-2005) 
CoLS48 

Need to grant environmental c~ to 
the pend in, Irri,ltion projects of 
Andbra PrIdeIh (MUll 377) 
(Deb. 17, \bI.XII, 17-01-2005) 
Col 479 

Need to implement canal projects on riY« 
Glop ItAllthebad, UUar PnIdesh with 
I view to 101" irription:_ drinkina 
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warer problem in Chail Parliamentary 
Constituency (MUR 377) 
(Deb. 9 , \\>1. XI. 04-08-2(05) 
CoL 367 

Need to take ov~ construction of MandaI 
Dam in Chatra Parliamentary 
Constituency of Iharkhand by the 
Central Government with a view to 
provide irrigation facilities to tribal 
people in the region (MUR 377) 
(Deb. 14, ~L XII. II ~200S) 
Col. 326-27 

Need to take steps for implementing drip 
irrigation system in Karnataka with 
hundred per cent subsidy (MUR 377) 
(Deb. II, \\)1. XII, 0~8-2()()S) 
CoI.S26-27 

New Irrigation Schemes 
(Deb. II. \\)1. XII. 08~8-200S) 
Col. 199-204 

Pending Irrigation Projects 
(Deb. 6 , Vol. XI. OJ -08-2005) 
Col. 198-200 
(Deb. 1 • Vol. XI. 2S~7-200S) 
COI.S23-24 

Pending Irrigation Projects of Uttar 
Pradesh 
(Deb. 6 , \\>1. XI, OJ.()8-2005) 
CoI.IS3-S4 

Problem of Water Logging in Irrigation 
Con:unand Areas 
(Deb. 19, \\>1. XII, 22-08-2005) 
CoI.22~22 

River Valley Projects 
(Deb. 19, VOl. XII, 22~8-200S) 
Col. 308-09 

Shallow Tubewell Project 
(Deb. 6. vonG, 0I-OS-2005) 
Col. 328 

Umarahat Lift Canal Scheme 
(Deb. 19, \\>1. XlJ.12-OS-2005) 
Col. 161-62 

Utilisation of Flood Water for Irrigation 
(Deb. I , Vol. XI, 25~7-2005) 
Col. 349-50 

Water for Irrigation 
(Deb. 6 , Vol. XI, 01-01-2005) 
Col. 333-35 

Wllter Lifting and Supply Project of 
Rajasthan 
(Deb. I , Vol. XI, 25-07-2005) 
Col. 525 

Israel 

Use oflsraeli Pipe Line 
(Deb. 14, Vol. XII, II~S-2005) 
Col. 233-l4 

Jauery 

Export of Jaggery 
(Deb. 16, Vol. XII, 16~8-2005) 
Col. 283-84 

Jails 

Employees ofTihar Jail 
(Deb. 16, Vol. xn, 16~8-2005) 
Col.lll 

Escaping of prisoners from Tillar Jail 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 374-75 

Indian Prison Bill 
(Deb. 20, Vol. XII,23-0S-2(05) 
Col. 253 

Jail Reforms 
(Deb. 2 , Vol. XI. 2~7-2005) 
Col. 14041 

Mentally Challenged Undertrials 
(Deb. 16, Vol. XII, 1~8-2005) 
Col. 114-15 

Jammu and Kashmir 

Baglihar Project 
(Deb. 6, Vol. XI. 01~S-200S) 
CoI.IS9-90 
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Disconnection of Telephones in J&K 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. 87 

Economic Package to Jammu and Kashmir 
(Deb. 12. Vol. XII. 09-08-2(05) 
Col. 59 

Employment to Migrated Persons 
(Deb. 19, Vol. XII, 22-OS-2005) 
Col. 204-05 

Funds to J&K for Forest Protection 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 107"()S 

Implementation of Provision of Urban 
Amenities in Rural Areas 
(Deb. IS, Vol. XII. 12-08-2005) 
Col. 256-57 

Increasing Tele-Density in Jammu and 
Kashmir 
(Deb. 17, Vol. XII, 17-08-2(05) 
Col. 51-53 

Indo-Pak Meet on Wullar Barrage 
(Deb. I , Vol. XI, 25-07-2005) 
CoI.5OS-IO 

Infiltration in Kashmir 
(Deb. 9 , Vol. XI. 04-08-2005) 
Col. 298-99 

Killing.ofColieagues 
(Deb. 14, Vol. XII, 11..()8-2005) 
Col. 261-68 

Killing of Persons by Security Forces 
(Deb. 16, Vol. Xll, 16-0S-2(05) 
CoI.S9-90 

LTC for Visiting S'rinagar 
(Deb. 17,\t)1. Xll, 17-08-2005) 
CoI.1S0-81 

Need to Expedite Completion ofBasohli-
Bani-Badharwah Road in Jammu and 
Kashmir (MUR 377) 
(Deb. 23, Vol. XIll. 29-08-200S) 
CoI.SI 

Need to expedite construction of a second 
bridge on River Chenab at Akhnoor, 

Jammu and Kashmir (MUR 377) 
(Deb. 3 , Vol. XL 27-07-2005) 
Col. 613-14 

Need to grant approval to Kehmil 
multiplUp05e project in J&K (MUR 377) 
(Deb. 8 , Vol. XI,03-08-2005) 
Col. 548 

Need to pro\'ide financial assistance to 
the displaced families of Kashmiri 
Pandits in Jammu and Kashmir-lUld 
steps taken by the Government in 
regard thereto (CA) 
(Deb. 23, Vol. XIII,29-08-2005) 
Col. 6-22 

Need to take suitable measures to check 
incidents of terrorism in J&K 
(MUR377) 
(Deb. 8 , Vol. XI,03-08-2()()5) 
Col. 543-44 

N HRC Inquiry on Police AtroCities 
(Deb. 12, Vol. XII,09-08-2005) 
Col. 385-86 

Operation Sadbhavana 
(Deb. 18, Vol. XII, 18-08-2(05) 
Col. 69-71 

Petroleum Pipeline from Jammu to 
Srinagar 
(Deb. 22, Vol. XIII,2S-08-2(05) 
Col. 256-57 

Procurement of Mine Protected Vehicles 
(Deb. 2 , Vol. XI, 26-07-2005) 
CoI.S65-66 

Promotion ofScriculture 
(Deb. IS, Vol. XII,12-08-200S) 
Col. 258-59 

Promotion to SSI and N .E. States 
(Deb. 20, Vol. xn. 23-08-200S) 
CoI.47~ 

Raising of Kashmir Iuue 
(Deb. 3 , Vol. XI, 27-07-200S) 
Col. soo.ol 
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Recovery of Land Mines 
(Deb. 4 , \bl. XI, 28-07-2005) 
0>1. 14k5 

...... efAneientCivilization and Urban 
iiutanellt 
(Deb. 14, \bL XII, J l..()1..lOGS) 
Cct2JO..ll 

keJ*r ofbridp in Plbaljam in Kashmir 
(Deb. 2 , \bl XI, 26-07-2005) 
CoLl61 
~ion from Kashmiri Pundits 

,(Deb. 2 • \VI. XI, 26-07-2005) 
t'W:'75 1','1,' . 

I.i:'tty b Amanudb Pilgrims 
(Deb. 12, 'All. XII.094-200S) 

... ~C4315-16 
"lIC) 

~ Padcage to HMT. Srinag8J 
\iDeb.ll, 'hLXD.11-OI-2005) 
~970098 

IiifpIy ofOfl to Ann)' .. 
. (Deb. 14, \4>1. xu, 11 4lOOS) 
'CoL~54 

...... Camps in Poonch and Rajouri 
(iJIb. 7, \VI. XI, 0'1..01-2005) 

, 0IIl187 
1ra1idna Centres in JAK 

(DdJ. 3 • \t)L XI. 27-07-20(5) 
Col~ 

Tulhul Naviption Project 
(Deb. 1 , \bL XI, 2S-001-2005) 
CoLlIS-16 

Vnit of Tourists to Kashmir 
(Deb. t , Vol. Xl, 25-07-20(5) 
C4196-97 

WNawII ofPMFiomJ .... .t.KMImir 
(Deb. 16, \bl. Xll,16-()8.,2OOS) 
ColJ15·76 

Ja. ___ baD Saastha. SdI.-

Evalultibn of Jill Shikahan SansthID 
(Deb. 16, \VI. XII, 16-08-20(5) 
:;g1.2-J 

Jan .. Surabha YoJan 

Janani Suraksha Yojana 
(Deb. 8 , \bl. XI,03-08-2005) 
Col. 65,(;7 

........ 
Anti-Dumping Duty 

(Deb. 20, \bl. XII,23-08-2005) 
Co1.142~3 

Assistance from Japan for Railway Project 
(Deb. 22, \bl. xm, 25-08-2005) 
Col. 127-28 

Construction of Airpon with Japanese 
Assistance 
(DeL. 22, \bl. xm, 25-08-2005) 
CoI.23~37 

Financial Assistance by Japan for Delhi 
Metro. Rail Project 
(Deb. 12, \bl. Xli, 09-08-2005) 
Co1.3~5 

Flight between Kolkata and Japan 
(Deb. 18, \bl. XlI, 18-01-2005) 
Col. 195 

lndo-.Japan Ties 
(Deb. 21, Vol. xm, 24-08-2005) 
Col. 45--47 

Indo-Japan Trade 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col. 71-72 

Irription System 
(Deb. 19, \bl. XII, 22-08-2005) 
Col. 273-74 

Rail Corridor between Delhi-Mumbai and 
Delhi Howrah 
(Deb.". \bl. XI, 28-07 .. 20(5) 
CoI.lS4 

.law .... rGram Samrklhl YoJana 

'Jawabar Gram Sanuidhi Yojana 
(Deb. 10, Vol XI, OS-oS-200S) 
Col. 269-70 
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Jawaiaarlal 'Nebru Inltltute of Post 
Graduate Medical Education and 
Researcb 

Autonomy Qf JlPMER 
(Deb. 3 , Vol. Xl,27-07-200S) 
Col. 289-90 

Upgrading Facilities Ilt Major Hospitals 
(Deb. 3 , ~1. XI, 27-07-2005) 
Col. 320-21 

Jayankondam Mintna and Electricity 
Project 

Jayankondam Mining and Electricity 
Project 
{Deb. 3 , Vol. Xl, 27-07-2(05) 
C01.4S9-60 

J~an Ganga Yojan, 

Jeevan Ganga Yojana 
(Deb. IS, Vol. XII, 12-08-2(05) 
CoI.SI 

Jessop IDd Company 

Sale of Equity of Jessop and Company 
(Deb. 10, Vol. XI, 05-OS-2(05) 
COI.3I7-1S 

Jb,rkh,nd 

Alleged Embezzlement/Scam in Post 
Offices 
(Deb. 17, Vol. XII, 17-01-2(05) 
Col. 273 

Approval of Projects of State 
Governments 
{Deb. I , Vol. Xl, 03-08-2(05) 
COl.39S 

Centrally Sponsored Sports Scheme in 
Iharkhand 
(Deb. 17, Vol. XIl,17-01-2(05) 
Col. 74-76 

Closure of Hindustan Copper Ltd. 
(Deb. IS, Vol XII,12-01-200S) 
Col. 176 

Construction of Overbridges 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 257-58 

Conversion of State Highways Into 
National Highways 
(Deb. I , Vol. XI, 03-01-2005) 
Col. 421-22 

Development Schemes in Jharkband 
(Deb. 21, Vol. XIII,24-08-200S) 
Col. 242t44 

Exploration of Iron Ore Reserves 
(Deb. 19, Vol. XII,22-OS-2005) 
Co1.317":"'-19 

Fire at Jharia Coal Mine. 
(Deb. 17, Vol. XII, 17-08-2(05) 
Col. 41-42 

Funds for Diagnostic Centre 
(Deb. 13, Vol. XII, 10-08-2(05) 
COI.S3_ 

Higher Steel Price in Jharkband and Bihar 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 409 

Multi-Purpose Projects 
(Deb. 11, Vol. XII, 08-08-2005) 
Col. 137-41 

National Teacher Awards 
(Deb. 12, Vol. XII, 09-0S-2005) 
Col.417 

Need to construct an over bridge al 
Jugsalai railway crossing in 
Jamshedpur PerlicJlentary Constituency, 
Jharkhand (MUR 377) 
(Deb. 23, Vol. XIJI, 29"M-lO(5) 
Col. 61 

Need to continue the policy of providing 
employment to the people whose land 
has bcp. acquired by Coal India 
Limited in Jharkhand (MUR 371) 
(Deb. 7. VOl. XI. 02-OS-2005) 
Col. 41 1-12 
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Need to give status oftelecom district to 
Bokaro in Jharkhand (MUR 377) 
(Deb. 19. Vol. XII, 22.-08-2(05) 
Col. 520-21 

Need to take over construction of Mandai 
Dam in Chatra Parliamentary 
Constituency of lharkhand by the 
Central Government with a view to 
provide irrigation facilities to tribal 
people in the region (MUR 377) 
(Deb. 14, Vol. XII,ll-08-200S) 
Col. 326-27 

Need to take steps for providing 
accommodation to the Employees of 

Revival ofSindri Fertilizer Factory 
(Deb. 19. Vol. XII,22-08-200S) 
Col. 236 

Setting up of AIR Station at Oh~nbad 
(Deb. 9 • Vol. XI, 04-08-2005) 
Col. 85 

Shortage of Drinking Water in Dhanbad 
(Deb. 19, Vol. XII. 22-08-2005) 
Col.431-32 

Joint Intellilenee Sharine Mechanl.m 

Joint Intelligence Sharing Mechanism 
(Deb. 12. Vol. XII, 09-08-2005) 
Col. 4041 

Bowo Steel Plant, Jharkhand (MUR Joint Ventures 
371) 
(Deb. 24, Vol. XIII, 30-08-2005) Formation of Joint Venture Company 
Col. 57-58 (Deb. 7 , Vol. XI, 02-08-2005) 

N d tak . bl· . Col. 194-95 ee to e SUlta e measures to revive I 
silk industries in Jharkhand (MUR 377) Joint Venture between HAL and Snecma 
(Deb. 16, \;:>1. XII, 16-08-2(05) Moteurs 
Col. 432 (Deb.9. Vol. XI. 04-08-2005) 

New Rail Lines in Jharkhand 
(Deb. 14, \;:>1. XII. 11-08-2005) 
CoI.l37-38 

New Sugar Mills in Jharkhand 
(Deb. 1 , Vol. XI. 25-07-2005) 
Col. 316-17 

Opening of Post Offices 
(Deb. 1" \;:>1. XII. 17-08-2005) 
Col. 156-58 

Opening of Post Offices and Branch Post 
Offices in Jharkhand 
(Deb. 3 , Vol. XI, 27-07-2005) 
CoL 94-95 

Polluting Units in West Ben,al and 
Jbarkhand 
(Deb. I • Vol. XI. 25-07-2(05) 
CoL 161..s2 

Rail Projec:ts ftem JIwkhand 
(Deb. 4 • Vol. XI, 28-07-2005) 
Col. 109 

Col. 53 

Joint Venture in Setting up of Industries 
in Backward Districts 
(Deb. 16. Vol. XII, 16-08-2005) 
Col. 26()..-64 

Joint Venture ofKIOCL with SAIL 
(Deb. 6. Vol. XI, 01-08-2005) 
Col. 291-92 

Jour •• litts 

Free-Visa Facility for Journalists 
(Deb. 13, Vol. XIl,10-0I-20(5) 
Col. 636 

Judie .. ry 

Need to flit up the vacancies in Supreme 
Court and all the Hiah Courts for 
speedy 

disposal of~ina c:aeI (MUR 377) 
(Deb. 14, \bl. XI1.11-Ol-20(5) 
CoL 321 
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Reservation 'in Armed Forces, Judiciary 
and Autonomous Bodies 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 89 

Junk Food 

III-Effects of Junk Food 
(Deb. 13, Vol. XII. IO-08-200~) 
Col.31-33 

Jute 

Closure of Jute Mills 
(Deb. I S, Vol. XII. 12-O8-200~) 
Col. 183 

Exemption of Jute Units from Cess 
(Deb. 5 , Vol. XI, 29-07-2005) 
Col. 217 

Jute Industry 
(Deb. 10, Vol. XI,05-08-2005) 
Co1.20~-01 

Jute Mills 
(Deb. 10. Vol. XI,05-08-2005) 
Col. 320-21 

Jute Production 
(Deb. 10. Vol. XI, 05-08-2005) 
Col. 67-68 

Modernisation of Jute Mills 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 203-04 

Setting up of Jute Service Centre 
(Deb. 5, Vol. XI. 29-07-2005) 
Col. 156 

Situation arisin, out of recent instructions 
issued by Government to Jute 
Corporation of "adi. to stop 
procurement of raw jute in West Benpl 
reaultin, in cloaure at milia and IICpS 
taken by the Government in· r.,ard 
thereto (CA) 
(Deb, 14, Vol. XII, 11-01-2(85) 
Col. 301-19 

UN of Jute for Construction of RotIda 
(Deb, 17, Vol. XII, \7-01-2005) 
Col. 214-15 

Use of Jute Geo-textile in Construction of 
Roads under PMGSY 
(Deb. 15. Vol. XII,12-08-200~) 
Col. 175-76 

Jutr Corporation of India 

Restructuring of Jute Corporation of India 
(Deb. 5 . \-()1. XI. 29-07-::!oO~) 
<. '01.227-18 

Juvenile Observation Homes 

Setting up of De-uddiction Centres 
(Deb. 9 . 'vol. X I. 04-0S-:!OO5) 
Col. 190 

Kala-Aur Control Programmr 

Kala-Azar Control Programme 
(Deb.17, Vol. XII, 17-08-2005) 
Col. 230--32 

Karail 

I\.argi I (' e1ebration 
(Deb. IS. Vol. XII, IS-08-2005) 
Col. 72 

Karn.taka 

Agri Export Zone for Potato 
(Deb. 6 , Vol. XI,01-08-2005) 
Co1.29O-91 

AIR/DD Coverage in Karnataka 
(Deb. 4, Vol. XI.28-07-2005) 
Col. 205 

Allotment of Petrol Pumps by IBP 
(Deb. 18, Vol. XII,18-08-2005) 
Col. 77 

Approval to Badhra Lift Irrigation Project 
(Deb. 19, Vol. XII. 22-08-200S) 
Col.151-S2 

Assistance to Modernise Dairy System 
in Karnataka 
(Deb. I , \01. XI, 2S-07-200S) 
Col. 432-33 

CarlO Service It Tiptur 
(Deb, 14, \01. XII, 11420(5) 
Col. 146 
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Chamatkar Cotton in Kantataka 
(Deb. II, ~1. XII, 08~8-2005) 
Co1.15~ 

Chennagiri and Tharikere T"luk Urbane 
Lift Irrigation Project 
(Deb. 6, \t)1. XI, OI~8-200S) 
Col. 127 

Clearance to Projects Received from 
Karnataka 
(Deb. 21, ~1. XIII,24-08-2(05) 
Col. 86-87 

Coffeeffea 
(Deb. 16, \bl. XII, 16-08-2(05) 
Col. 130-32 

Computerisation of Post Offices in 
Kamataka 
(Deb. 3 , Vol. XI, 27~7-2005) 
Col. 474-7S 

Construction of Foot Overbridges in 
Kamataka 
(Deb. 22, Vol. XID, 2S~8-200S) 
COI.2S9-60 

Construction ofUMs. Office Buildings 
(Deb. 22, ~I. XIII, 2S~-200S) 
Col. 30S-09 

Cruise Terminals in Coastal Areas 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 202-03 

Declaration ofBackwardIMost Backward 
Areas 
(Deb. 12, Vol. XII., O9-OS-2(05) 
CoJ.130-34 

Destination Development Scheme 
(Deb. II, Vol. XII, OS-08-2OO5) 
Col. 169 

Development ofBandipur Tiger Reserve 
(Deb. 6, Vol. XI, 01 ~8-2005) 
Col. 204 

Development of Brindavan Garden in 
Mysore . 
(Deb. 6 , Vol. XI, ~ 1-08-2(05) 
CoI.2S~~7 

Development of Chamundi Hills in 
Mysore 
(Deb. 11, Vol. XU, 08~8-200S) 
Col. 224-25 

Development of Cottage Industry in 
, Kamataka 

(Deb. 12, Vol. XII, O9-OS-2(05) 
Col.n-78 

Development of Mangalore Port 
(Deb. 13, Vol. XII, I ~S-2005) 
Col. 291-92 

Development of Ports 
(Deb. S , Vol. XI, 03~S-200S) 
Col. 192-93 

Doubling ofYeshwanthapura Tumkur Rail 
Lines 
(Deb. IS, Vol. XII, IS~S-200':;~ 
Col. 267-68 

Economic Zone for IT in Mangalore 
(Deb. 2 , Vol. XI, 26~7-2005) 
Col. 501 

EFC Grants for computer trainiQ&, to 
Kamataka 
(Deb. 10, Vol. XI, 05-OS-2(05) 
CoJ.IS9-91 

EFC Grants for Elementary Education to 
Kamataka 
(Deb. 10, Vol. XI, OS~8-2005) 
Col. 91-92 

Establishment of AEZ for Kantataka 
(Deb. 11, Vol. XII, 08~8-2005) 
Col. 441-42 

Financial Sanction for Diagnostic 
Facilities 
(Deb. 17, Vol. XII, 17~S·200S) 
COl.24S 

Floods in various districts of Kamataka 
(Sub.) 
(Deb. 22, Vol. XIII. 25~8-200S) 
Col. 483-93 
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Health Mela 
(Deb. 13, ~1. XII, 10-08-200S) 
0,1.321-30 

Illegal Import of Arecanut 
(Deb. 16, ~I. XII, 16-08-200S) 
0,1. ISS 

Illegal Iron Ore Mining 
(Deb. 19, ~1. XII, 22-08-200S) 
Col. 202 

Impact of Non-Release of Water in 
Cauvery 
(Deb. II, ~I. XII, 08-08-200S) 
COl.4S3 

Increase in Transmission Capacity 
(Deb. 9 , Vol. XI. 04-08-2005) 
Col. 127-28 

Infrastructure Development itl Karnataka 
(Deb. 21, ~1. xm, 24-08~200S) 
Col. 336 

InfrastructUre Facilities at Airports 
(Deb. 22, ~I. XIll, 2S-08-200S) 
Col. 183 

Integrated Management Plan for 
Monuments at Hampl 
(Deb. 14, \bl. XII, 11-08-2005) 
CoI.I54-SS 

International Air Services from Bangalore 
Airport 
(Deb. 14, ~1. XU, 1I-08-200S) 
Col. 1 49-S0 

Kantataka Land Acquisition (Karnataka 
Amendmcnt)cndinance, 2003 
(Deb. I 0, ~1. XI, 05-08-2(05) 
CoI.IIS-16 

Leprosy Eradication Programme 
(Deb. 13, ~I. XII, 10-08-200S) 
CoI.8S-86 

Manufacture of Mobile Phonesl 
Communication Network Equipment 
(Deb. 13, ~I. XU, 10-08-2005) 
Col. 98-99 

Modern Treatment Research Facilities 
and Medical Education in Kamataka 
(Deb. 17, Vol. XU, 17-08-200S) 
Col. 283-84 

Modernisation of Railway Stations in 
Davangere 
(Deb. 22, Vol. XllI, 2S-08-200S) 
Col. 137 

Modernisation of Telegraph Services in 
Karnataka 
(Deb. 13. Vol.xn, IO-08-200S) 
Col. 92-96 

Mysore-Bangalore Corridor Project 
(Deb. 13, Vol. XU, 1O-08-200S) 
Co1.312-13 

Mysore-Bangalore Express Corridor 
Project 
(Deb. 8 , VoL XI, 03-08-200S) 
CoI.19S-96 

Mysore-Bantwal Highway 
(Deb.n, VoI.XIl, 10-08-2005) 
Col. 423-24 

NCTE 
(Deb. 7 , Vol. Xl, 02-08-2005) 
Col. 322-23 

Need to allocate additional funds for early 
completion of ongoing power projects 
in Karnataka to overcome po~r 
shortage In the State (MUR 377) 
(Deb. 9, Vol. XI, 04-08-2005) 
Col.370 

Need to chalk out remedial measures to 
safeguard the interest of coconut 
grOWers whose crops have been 
affected due to disease and continued 
drought in Tumkur district. Kamataka 
(MUR377) 
(Deb. 8 , Vol. Xl, 03-08-2005) 
CoI.S40-41 

Need to clear pending proposals of the 
Government of Karnataka regarding 
management ofbio-diversity in coastal 
districts of Kama taka (MUR 377) 
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(Deb. 7, Vol. XI, 02-08-20(5) 
Col.401 

Need to clear the proposal of the 
Government of Karnataka for 
fortification of sea embankments in 
Dakshina Kannada (MUR 377) 
(Deb. 8. Vol. XI. 03-08-20(5) 
Col. 541-42 

Need to continue' National Programme of 
Rehabilitation for Persons with 
Disabilities' Scheme in Belial)' district. 
Karnataka (MUR 377) 
(Deb. 3 . Vol. XI. 27-07-20(5) 
Col.615-16 

Need to expedite approval of Kalasa and 
Banduri Nala project (CA) 
(Deb. 17.VoI.XII. 17-08-2(05) 
Col. 460--70 

Need to provide environmental clearance 
to the: pending projects of Kamataka 
Govemment(MUR 377) 
(Deb. 3, Vol. XI, 27-07-20(5) 
Col. 620-21 

Need to sanction adequate funds for 
providing relief to the coconut growers 
in Karnataka affected by coconut 
disease NWSIPEEDE (MUR 377) 
(Deb. 2. Vol. XI. 26-07-2(05) 
Col. 632 

Need to set up a Food Processing with 
cold storage facility in Chamrajanagar 
Parliamentary Constituency, Kamataka 
(MUR377) 
(Deb. 19. \bI. XII, 22-08-2(05) 
Col. 529-30 

Need to take steps for implementing drip 
irrigation system in Kamataka with 
hundred per cent subsidy (MUR 377) 
(Deb. II, Vol. XII, 08-08-2(05) 
Col. 526-27 

Need to upgrade Hebsur-Dharwad-
Ramnagar road in Karnataka as a 

National Highway (MUR 377) 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 428 

Need to withdraw the move to merge Army 
Service (North) at Gaya with Southern 
Army Service at Bangalore (MUR 377) 
(Deb. 7 , Vol. XI. 02-08-2(05) 
Col. 409 

ONGC Project in Mangalore 
(Deb. 9. Vol. XI. 04-08-2(05) 
Col. 143 

Opening of Post Offices 
(Deb. 17, Vol. XII, 17-08-2(05) 
CoI.1S6--S8 

Payment oflnsurance of Claims of Fanners 
of Karnataka 
(Deb. II. Vol. XII. 08-08-2005) 
Col. 433-34 

PMRY in Karnataka 
(Deb. 7 . Vol. XI. 02-08.2(05) 
Col. 305--07 

Professional Courses 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col. 341 

Project under FDI in Kamataka 
(Deb. 7 , Vol. XI, 02-08-2(05) 
Col. 246--48 

Railway Projects 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 83-84 

Release of Central Share under Pre-Matrie 
Scholarship Scheme 
(Deb. 22. ~1. XIII. 25-08-2(05) 
Col. 206 

Return Journey Bookina Facilities 
(Deb. II, ~1. XII, J 8-08-2(05) 
Co1.~ 

Revival ofHMT Factory, Tumkur 
(Deb. 1', 'WI. XII, 18-08-20(5) 
Col. 285-86 
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ROad Work Relating to Four Laning under 
GO Project 
(Deb. 21. ~I. XIII. 24-08-2005) 
Col. 15-77 

Rocket Court ofTipu Sultan 
(Deb: 9 • Vol. XI. 04~8-2005) 
Col. 87 

Schemes for Promoting Sports in 
Karnataka 
(Deb. 8 • Vol. Xl, 03~8-2005) 
Col. 424-37 

Setting up of First Transplant Hospital 
(Deb. 17, Vol. XII, l7~8-2005) 
Col. 184-85 

Setting up of lilT's 
(Deb. 7 , Vol. XI, 02~8-2005) 
Col. 90-91 

Setting up of Industry in Karnataka 
(Deb. 12, Vol. XII. 09~8-2(05) 
Col. 97 

Silk Industries in Karnataka 
(Deb. 10. Vol. XI. 05-08-2005) 
Col. 107 

Situation arising out of Flood in Kamataka. 
particularly in Belgaum, Bagalkot. 
Gulbarga, Bijapur, Raichur and 
Mangalore resultin, In loss of lives!U1d 
damage to crops and property and 
steps taken by the Government in 
regard thereto (CA) 
(Deb. 19, Vol. XII. 22-08-2005) 
Col'. 487-501 

Steps to Increase Software Exports 
(Deb. 3 . Vol. XI. 27-07-2005) 
Col. 104----06 

Suicide by Farmers 
(Deb. 19, Vol. XII.22~8-2005) 
Col. 215-17 

Survey ofBhadra Darn 
(Deb. 1 , Vol. XI, 25~7-2005) 
Col. 151-·· S3 

Telecom Facilities in Karnataka 
(Deb. 8 • Vol. XI. 03-08-2005) 
Col.46S 

Telecom Facilities in Tribal Villages of 
Karnataka 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 44849 

Telephone Connection to Village 
Panchayat in Kamataka 
(Deb.3. Vol. XI. 27-07-2005) 
Co1.565~ 

Telephone Exchanges in Kamataka 
(Deb.3. Vol. XI. 27~7-2005) 
Col. 549-55 

Youth Camps in Karnataka 
(Deb. 21. Vol. XJIJ,24-08-2(05) 
Col. 237-38 

kJlmataka PowerCorpontion Ud. 

Mining Permission to Karnataka Power 
Corporation Limited 
(Deb.3. Vol. XI. 27-07-2005) 
Col. 464-65 

Kazakhastan 

Indo-Kazakhastan Co-operation in Oil 
Sector 
(Deb. 14. Vol. XII. 11-08-2(05) 
Col. 262-63 

Keltron 
Taking over of Kelt ron 

(Deb. 4 . Vol. XI. 28-07-2005) 
Col. 14(}-42 

Kendriya Bhandar 

Allotment of General Pool 
Accommodation to Keridriya Bhandar 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col. 295-96 

CBI Registering Preliminary Enquiry 
against Kendriya Bhandar 
(Deb. 13. Vol. XII,10-08-2005) 
Col. 637-38 
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Outstanding Amount against Government 
Offices 
(Deb. 3 , Vol. XI, 27-07-2005) 
Col. 290 

Purchase from Kendriya BhandarlNCCF 
(Deb. 21, Vol. XIU,24-OS-2(05) 
Col. 340 

Sales and Profits of Kendriya Bhandar 
(Deb. 17. Vol. XII, 17-OS-2005) 
Col. 284-S5 

Kendriya Vielya"ya Saophan 

Purchase of Land by K.V.S. 
(Deb. 12, Vol. XII, 09-OS~2005) 
Col. 152 

TransferofK.V.Teachers 
(Deb. 12, Vol. XII. 09-OS-200S) 
Col. 143-4S 

Kendriya Vidyllayu 

Admission in KVs 
(Deb. 7 • Vol. XI, 02-OS-2005) 
Col. 132-34,273-75 

Computer Education in KVs 
(Deb. 7 , Vol. Xl, 02-OS-200S) 
Col. 283 

Infrastructural Facilities in KVS 
(Deb. 12, Vol. XlI, O9-OS-2(05) 
Col. 34344 

Intake in KVS 
(Deb.? , Vol. Xl, 02-08-200S) 
Col. 227 

Need to open a Kendriya Vidyalaya at 
MaharajganJ in Siwan district, Bihar 
(MUR377) 
(Deb. 9 , Vol. XI. 04-08-2005) 
Col. 369-70 

'Need to open a Kendriya Vidyalaya in 
Patan District, Gujarat (MUR 377) 
(Deb. 1 J ,Vol. XII. 08-08-2(05) 
Col. 528-29 

Opening ofKVs and NVs 
(Deb. 2 , Vol. XI,26-07-2(05) 
Col. 379-416 

Second Shifin KVs 
(Deb. 16, Vol. XII, 16-0S-200S) 
Col. 180-82 

Sexual H~ment in NVSlKVS 
(Deb. 20, Vol. XII,23-08-2(05) 
Col. 212-15 

Kerala 

Afforestation of Sea Coast 
(Deb. 19, Vol. Xll,22-08-200S) 
Col. 330 

AIR Stations in Kerala 
(Deb. 22, Vol. XIII, 2S-OS-200S) 
CoI.IS9-90 

Amendments to Emigration Act, 1983 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 146 

Angamali-Erumely Railway Line 
(Deb. 18, Vol. XlI, 18-08-2(05) 
Col. III 

Angamali-Sabarimala Rail Line 
(Deb. 9 , Vol. XI,04-01-2005) 
CoJ.125 

Cashew Board 
(Deb. 19. Vol. XII, 22-08-200S) 
Co1.20S-06 

Central Fisheries Research Institute 
(Deb. I , Vol. Xl, 25-07-200S) 
Col. 361-62 

Closing of Post Offices in Kerala 
(Deb. I , Vol. Xl, 03-08-200S) 
Col. 466-67 

Community Information Centres 
(Deb. 17, Vol. XII, 17-08-2(05) 
Col. 203-04 

Construction of New Building for 
Sri ChithiraArt Gallery 
(Deb. 14, \bl. XII., 11-08-20(5) 
Col. 122-23 

Construction of Sea Walls in Kerala 
(Deb. 6 , Vol. Xl, 01-08-2005) 
Col. 349-SO 
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Control of Disease of Arecanut in Kerala 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 432-33 

Development of Sports Infrastructure 
(Deb. 17, Vol. XII,17-08-200S) 
Col. 161 

Diseases among Tribals in Kerala 
(Deb. 2 , Vol. XI,26-07-2005) 
Co!.S32 

Establishment of National Coir Research 
and Management Institute at 
Trivandrum 
(Deb. 7 , Vol. XI, 02-08-2OOS) 
Col. 173-74 

Fertilizers and Chemicals Travancore Ltd., 
Kerala 
(Deb. 6 • Vol. XI, 01-08-2005) 
Col. 347-48 

Food Research Institute 
(Deb. 19, ~. XII,22-08-2005) 
Col. 229 

Handloom based development and 
marketing scheme ofKerala 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 286 

Immigration Officials at Kersla Airport 
(Deb. 20. \bL XII, 23-08-2005) 
Col. 245 

Industrial Infrastructure Upgradation 
Scheme, Kerala 
(Deb. 16, \bJ. XII, 16-08-2005) 
Col. 368 

Inter-State Connecting/Economic 
Importance Scheme 
(Deb. 13. \bl. XII. 10-08-2005) 
Col. 445 

Irregularities in Dental Council oflndia 
(Deb. 21, Vol. XIll, 24-08-20(5) 
Col. 129-30 

Kallada Irrigation Project 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 306 

Kasaragod-Kovalam Waterways 
(Deb. 3 , Vol. XI,27-07-20(5) 
CoI.S35-36 

Kerala Project on Health System 
(Deb. 21, Vol. XlII,24-08-2005) 
Col. 292-93 

Loan by KVIC in Kerala 
(Deb. 20, \bl. XII, 23-08-200S) 
Col. 295-96 

M ill Gate Price Scheme 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. I 24-2S 

Modernisation of Sree Padmanabha 
SwamyTemple 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 211 

Need to check the unprecedented level of 
environmental degradation and 
ecological imbalance due to large sCale 
mining of river beds in Kerala 
(MUR377) 
(Deb. 7 , Vol. Xl, 02-08-2OOS) 
Col. 408 

Need to ensure social security mell6ures 
for workers engaged in cashew, coir, 
plantation, fisheries and other 
unorganized sectors in Kerala and 
other parts of the country 
(MUR377) 
(Deb. II, \bl. XII,08-08-2005) 
Col. 529-30 

Need to establish a Horticulture University 
in North Kerala (MUR 377) 
(Deb. 3 , Vol. XI, 27-07-200S) 
CoJ.616-17 

Need to expedite the ,etting up of 
~yamkulam Fishery Harbour in Kerala 
(\.tUR377) 
(Deb. 24, Vol. XIII, 30-08-200S) 
Col. 61-62 

Need to provide be~r facilities to FCI 
workers. particularly in Kerala 
(MUR377) 

• (Deb. 20, Vol. XII, 23-08-2005) 
Col. 324 
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Need to take suitable measures for further 
development of tourism industry in 
Kerala 

(MUR377) 
(Deb.2. Vol. XI, 26-07-2005) 
Col. 627-28 

Pending proposals for Construction of By-
Passes in Kerala 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col. 267-72 

Permission to Kerala Airlines for Gulf 
Sector 
(Deb. 4 • Vol. XI. 28-07-2005) 
Col. 220-2 I 

Progress of Vallarpadam International 
Transhipment Container at Cochin 
(Deb. 3, Vol. XI. 27-07-2005) 
Col. 187-89 

Project on Organic Farming 
(Deb. 6 • Vol. XI, 01-08-2005) 
Col. 199-200 

Proposals for Urban Development 
(Deb. 16, Vol. XII. 16-08-2005) 
Co1.15~3 

~ 

Revival of Traditional Industries 
(Deb. 12. Vol. XII,09-08-2005) 
Co1.217-18 

Rice Procurement from Civil Supplies 
Corporation of KeraJa 
(Deb. 6 , Vol. XI, 01-08-2005) 
Col. 279-80 

Road Projects Proposals from State 
Governments 
(Deb. 21. Vol. XIII, 24-08-200S) 
Col. 284-86 

Sanction to Kerala for Sand Mining 
(Deb. 6. Vol. XI. 0I-08-200S) 
Col. 221-22 

Setting up of ED US AT Centres 
(Deb. 20. Vol. XII, 23-08-200S) 
Col. 13940 

Setting up of Regional Office of 
Environment and Forest Department in 

Kerala "' (Deb. 1 . Vol. XI, 25-07-2005) 
Col. 365-66 

Shiva Temple at Ayranikunnu 
(Deb. 14, Vol. XII, 11-08·2005) 
Col. 92 

Situation arising out of problems being 
faced by ~he Beedi workers in the 
country, particularly in Kerala and 
steps taken by the Government in 
regard thereto (CA) 
(Deb. II. Vol. XII, 08-08-200S) 
Col. 496-S10 

Suicide by Farmers 
(Deb. 19, Vol. XII. 22-08-2005) 
Co1.21S-17 

Takeover of FACT Ltd., Cochin 
(Deb. II, Vol. XII,08'{)S-2005) 
Col. :71 

Welfare of Tailoring Workers 
(Deb. II, \til. XII, 08-08.2(05) 
Col. 205-06 

Kerosene 

Allotment of Kerosene to Printing 
Industry 
(Deb. 22, Vol. XIII, 2S'{)8·2005) 
Col.211 

Black-Marketing of Kerosene 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col.218 

Distribution Point for Kerosene 
. (Deb. 22, Vol. XIII, 25-OS-2005) 
Col. 263 

Hike in Prices of LPG and Kerosene 
(Deb. 9 , Vol. XI, 04-08-2005) 
Col. 279-81 

Import of White Kerosene· 
(Deb. 9. Vol. XI. 04-08-2005) 
Col. I 56-S7 

Marketing of Kerosene by ONGC 
(Deb. 22. Vol. XIII. 2S-08-2005) 
Col. 239-40 

Need to augment the quota of Kerosene 
being provided to fishermen through 
Public Distribution System in coastal 
areas ofGujarat (MUR 377) 
(Deb. 7 , Vol. XI, 02-08-2005) 
Cot. 400-01 
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Opening of Kerosene Depots 
(Deb. 9 • Vol. XI, 04"()8-200S) 
Col. 223-27 

Production cost of petrol, diesel, LPG and 
Kerosene 
(Deb. 14, Vol. XII, 11"()8-200S) 
Col. 293-94 

Shonqe of Kerosene 
(Deb. 14, \bl. XII, 11..(}a-200~) 
Col. 238-39 

Subsidy on LPG and Kerosene 
(Deb. 22, Vol. xm, 2~"()8-200S) 
Col. 283---3' 

KhIdi 

Introduction of Khadi and Hand-made 
Products by KVIC 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col.30-31 

Textile Product 
(Deb. 12, Vol. Xli, 09-08-2(05) 
Col. 380-81 

Use ofKulhar, Khadi in Railways 
(Deb. 4 , Vol. XI, 28..()7-200S) 
Col. 322 

Kbadi.ndG.......,...Boa .. 

Khadi and Gramodyog Boards 
(Deb. 16, Vol. XII, 16-08-200S) 
Col. 2Os-'()7 

Introduction of Khadi and Hand-made 
Products by KVIC 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 30-31 

Khadi and Orarnodyog CommiIIion in U.P. 
(Deb. 20, Vol. XII, 23-08-200S) 
Co1.2S7-58 

Loan by KVIC in KeraIa 
(Deb. 20, Vol. XII, 23..(}8-200~) 
Col. 29S-96 

Margin Money Scheme ofKVIC 
(Deb. 12, Vol. XII, ~8-200S) 
Col. 322-24 

Maximization of production by KVIC 
(Deb. 2 , Vol. Xl, 26-07-200S) 
Col. 120-121 

Regional Offices ofKVlC 
(Deb. 20, Vol. XII, 23..()8-200S) 
CoI.IO~ 

Seuing up of Cottage Industries by KVIC 
(Deb. 7 , Vol. Xl, 02"()8-200S) 
Col. 238-40 

Klsan Call Ceatra 

Kisan Can Centres 
(Deb. 11, VoL XII, 08-08-200S) 
Col.3SO-SI 

Kilaa Credit Card 

Kisan Credit Card Klaadl .ad Villagt ladustrles 
C....... (Deb. S, Vol. Xl,29-47-2005) 

Appointment of Committee for 
Rostructurin, KVIC 
(Deb. 7 , Vol. X1,02"()8-1Oo5) 
CoJ.J.20-21 

BOOItinaofProduction in KVIC 
(Deb. 20, Vol. XII, 23-01-2005) 
CoL 62 

Balployment Oenndon under1he KVIC 
(Deb. 1, Vol. Xl, 02.08-2005) 
Col. 53-55 

Col. I 11-12 

Klssan Sev. Kendra 

Kissan Seva Kendra 
(Deb. 18, Vol. XII, l8-08-lO(5) 
CoL128-29 

Efforts to brilll back KoIUaDar 
(Deb. 13, Vol. XII, 1Na-20GS) 
Col. 169 
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Krishi Shramik Samajjk Surakshl 
Yojana 

Krishi Shramik Samajik Suraksha Yojana, 
200) 
(Deb. 19, Vol. XlI, 22-08-2005) 
Col. 113--16 

Krishi Vil)'ao Kendns 

Krishi Vigyan Kendra 
(Deb. 19. Vol. Xli. 22-08-2005) 
Col. 119.148 . 
(Deb. II. Vol. XII,08-08-2oo5) 
Col 486 

Krishi Vikash Shilpa Kendra 

Krishi Vikash Shilpa Kendra 
(Deb. ) 9. Vol. XII, 22-08-2005) 
CoL2J2 

Kudremukh Iron Ore Company Ud. 

Assistance from Iran for KIOCL Project 
(Deb. 6 , Vol. Xl. 01-08-2005) 
Col. 441-42 

Joint Venture ofKIOCL with SAIL 
(DP.b.6, Vol. Xl. 01-08-2005) 
Col. 291-92 

Kulhar 

Use ofKulhar, Khadi in Railways 
(Deb. 4 • Vol. XI, 28-07-2005) 
Col. 322 

Kutch Development Board 
Pending of constitution of Kutch 

Development Board , 
(Deb. 2, Vol. XI. 26-07-2005) 
Col. 426 

Kuwait 

Compensation of Gulf War Victims 
(Deb. 21. Vol. Xl 11.24-08-2005) 
Co1.23~2 

Labor'lltories 

Commercial Plant Tissue Culture 
Laboratories Training Facility 

: I (Deb. II, Vol. XU, 08-08-2005) 
. CoL 286-91 

Drug Testing Laboratories 
(Deb. 17, ~I. XII, 17-08.2005) 
Col. 282-83 

Funds for ITlMedicaJ Laboratories 
(Deb. 13, ~1. XU, ) 0..08-2005) 
Col. 363 

National Accrcdition Board for 
Laboratories 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 277--80 

Setting up Food and Drug Testing 
Laboratories 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 16-26 . 

Labour 
Alleged termination of service of wotkers 

(Deb. 17, Vol. XII, 17-08-2005) 
Col. 310-11 

Amendment in Labour Laws 
(Deb. 6, Vol. XI. 01-08-2005) 
Col. 286-87 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 145-46 

Annual Valuation of EPF 
(Deb. 11, Vol. XII, 08-08-2005) 
Col. 429 

Casual Labourers of Lohiabad Power Plant 
(Deb. 21, Vol. XfH. 24-08-2005) 
Col. 121-22 

Contract Labour in Industrial Units 
(Deb. 19. Vol. XI1.22-08-200S) 
Col. 356·57 

Contract Labour System 
(Deb. II. Vol. XII. 08-08-2005) 
Col. 135-37 ." 

Demands of Central Trade Unions and 
Federations 
(Deb. 6, Vol. XI, 01·08-2005) 
Col. 282 

ESIC I.D. Card 
(Deb. 11,\'01. XII! 08-08.2OQS) 
Col. 273 
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Exploitation of Child Labour 
(Deb. 19, Vol. XII, 22-08-2005) 
Co1.35~52 

Financial Assistance to Dependents of 
Bcedi Workers for Major Surgeries 
(Deb. II, Vol. XII. 08-08-2005) 
Col. 282-83 .. 

Incident of Lathicharge on workers of 
_ Honda Motors at Gurgaon 
(Deb. 2 , Vol. XI,26-07-2005) 
Col. 3-32, 632-39 

Labour Expenditure 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 329-30 

Labour Laws 
(Deb. 6 , Vol. XI, 01-08-2005) 
Col. 248 

Labour Laws in SEZ Industries 
(Deb. 19, Vol. XII,22-08-2005) 
Col. 339-40 

Labour Representatives in International 
Labour Conference 
(Deb. 6 , Vol. XI, 01-08-2005) 
Col. 226-27 

Labourers in Tea Industry 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 141-43 

Living Conditions of Mine Workers 
(Deb. II, Vol. XII, OUI-2005) 
Col. 466 

Medical Interests of Labourers 
(Deb. 19, Vol. XII,22-08-2005) 
Col. 195 

Migration of Indian Labourers 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. I 74-7S 

National Action Plan for Safeguard of 
Health ofIndustri,1 Workers 
(Deb. 19, Vol. XII, 22-08-20(5) 
Col. 378-79 

Need to ensure compliance oflabour laws 
by MNCs functioning in India 

(MUR 377) 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 532 

Need to look into the incident of non-
implementation of labour laws by 
Honda Motorcycles and Scooters India 
Ltd. (MUR 377) 
(Deb. 8 , Vol. XI,03-08-2005) 
Col.S43 

Need to provide 20 per cent bonus to tea 
garden workers in Assam with a view 
to check labour unrest in the State 
(MUR377) 
(Deb. 4 , Vol. Xl, 21-07-2005) 
Col. 439-40 

Outstanding Dues ofEPF and ESI in Pvt. 
Sector _ 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 274-77 

Pending Cases in Labour Courts 
(Deb. 6 , Vol. XI, 01-08-2005) 
Col. 2-6 

Regularisation of Contract Labourers 
(Deb. 18, Vol. XII, 18-08-2005) 
Co1.37-38 

Scholarship to Children of Salt Workers 
(Deb. 6 , Vol. XI, 01-08-2005) 
Col. 440 

Situation arising out of violation oflabour 
laws in the country part~ularly in 
private and unorganised sectors and 
steps taken by the Government in 
regard thereon (CA) 
(Deb. 20,lfel: xn; 23-08-2005) 
Col. 368-94_ 

Strike by Coal Workers 
(Deb. ) 7, Vol. XII, 17-08-2005) 
Co1.311-12 
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Tala Iron IDd Steel Compeny Lad. 
(Deb. 6 , \t)L XI. 01-08-20(5) 
CoL 1S4-55 

n .... c.c..niaee 
(Deb. 19, ti XII. 22'-'2005) 
ColI90-93 

Uw.iliIIId"'~ofBPF 
(Deb. II, w,XD,OI-OI-lOO5) 
Col2SNO 

Violation ofl..abow Law by Mu...,ionaI 
Companiel 
{Deb. 19,\\llXll,2242OO') 
Col 383-85 

Waae Labourers Retired Prematurely 
(Deb. 19. \t)L XII, 22.()8..2005) 
CoL 300 

Welfare for Unorpnised Sector 
(Deb. 6 , \t)L XI, 01.()8.200') 
Co1.21S-16 

Worbn in 0rpniIed and Unorpnised 
Sector 
(Deb. 19. \t)L XII, 22.()8.2005) 
Col31~17 

Workina CondItioos ofFiIbiq Sector 
.(DIb.ll. \bI. XB.~ 
CoL 414 ...... 

Cleaning of Riven and LIkea 
(Deb. I, \t)1. XI, 25-07-2005) 
Col79-92 

Conservation of Lakes and Ponds 
(Deb. II, \t)L XB.IOS-08-200S) 
Col26U9 

Need to developAlwwa like in Kulhabi 
4i1arict. VUlt Pnd .... u • touri.t 
.-ort (MuR 377) 
(!)lb. 23. \b1. XlD,29-08-20(5) 
Col. 51 

.... n......, .... 
Conltruetlon of Sial, by Hlndulta .. 

SIlipyIrdIlJd. 
(Deb. 17, \t)J. XII, 17-41-2005) 
Col. 111-12 

Enviroam .... a.n.n eo Allport Ina 'air"".., 
{Deb. 1 • \bL XI. 25-07-2005) 
Cal 114-75 

Repr .... aatlon received by VT 
AdmIn .... idua 
(Deb. 2 , \t)J. XI, 26-07-20(5) 
CoL 536 

Satellite Earth StationsIMobile Towers in 
Lakshadweep Islands 
(Deb. 3 , Vol. Xl, 27-07-2005) 
CoL 311-12 

ScholarshIp to Lakshadweep Students 
(DIb. 7 , \VI. XI, 02.()1..200S) 
CollSO-S2 

Supply of Poor Quality Poodpa_ ia ._""":IMep 
(Deb.6. \bI. XI, 014200S) 
CoL 118-19 

laII 
Acquinition oflAnd 

(Deb. 17, \t)1. XII,17..()1.2005) 
Col. 127 

Allotmont ofLand-by DDA 
(Deb. 2 , \t)1. XI, 26-07-200S) 
Col. 461-70 

Allotment of Land for Petrol PumpIILPG 
Agency 
(Deb. 16, VoU()),l6-08-200S) 
CoI.2S7-S9 

Allo1mellt of Land to IlIItit"t_ 
. {Deb. 2 • \bI. XI, :z6.q7-200S) 
Col 379 . 

Allotment ofLlad to NOOI by DDA 
(Deb. 12, \t)L XII, ()9.()I.200') 
Col. 355 
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Allotment orland to Public Schools 
(Deb. 16, \t)L XII, 16-08-2005) 
Col. 266-61 

Allotment of ~ to School 
(Dell 9 , ~I. XI, ~8-200S) 
Col. 56-S7 

Check on extension or desert land 
(Deb. 10, \\)1. XI, OS..()I-2005) 
Col. 153-54 

Compensation for Land Acquisition 
(Deb. 7 , \\)1. XI, 02~8-200S) 
Col. 329-30 

C(lllItruction Work on Land 
(Deb. 16, 'WI. XII, 16-08-2(05) 
Col. 159-51 

EftCroachm.nt 011 LaM of Telecom 
DIpII-.a 
(DIb,ll, ti XIII.~ 
Cal .. 

Land Allobnellt to PriVlle Hospitals 
(Deb. 16. \ttl. XII, 16-Gl-200~) 
CoI.211-13 

Land at Nominal Rates to Private Hospitals 
(Deb. 17, \\)1. XII, 17~8-2005) 
Col. 27-34 

Land Transfer to Non-Tribal in Vth 
Schedule Areas 
(Deb. 20, \\)1. XII. 23.()1..2005) 
Col. 153~SS 

Land under Irription 
(Deb. 19, \\)1. Xll.22~200S) 
CoI.239-iO 

Need to coiltinue the policy of pro vi dina 
emplo)'lDlllt to the people whose land 
has been' acquired by Coal India 
Limited in Jharkhand (MUR 377) 
(Deb. 7 , Vol. XI, 02'()8-200S) 
Col. 411-12 

Pending proposals for Construction of By • 
Passes in Kerala 
(Deb. 21, Vol. XID, 24-08-2005) 
Col. 267-72 

Purchase of Land by K.V.S. 
(Deb. 12, \\)1. XII, ~8-2005) 
Col.IS2 

Sale ofNTC Mills Land 
(Deb. 5 , Vol. XI, 29-01.20(5) 
Col. 55 

Selling of Land by DDA to OrganisadoQl 
(Deb. 20, \\)1. XII,23-08-2005) 
Co1.20~S 

Slow Progress of Land Ac~ .. 
State. 
(Deb. 21,~. XID.l4-08-200S) 
Q,l41 ... 

UIC of Railway LIDd 
(Deb. 9, \\)L XI. (442005) 
CollS-lO 

v.cation of Land 
(Deb. 22, \\)1. XIU, 2S-08-2oo5) 
Col. 144 

Land Erosion 

Land Erosion in Assam 
(Deb. II, \\)1. XII, 08-08-2005) • 
Col. 339-41 

LaadMail 
Land Mafia in UT, Chandiprb 

(Deb. 2 , Vol. XI, 26-07-2005) 
CoI.S66 

LandM-. 

Recovery of Land Mines 
(Deb." • \\)1. XI, 28-07-20(5) 
Col. 144-145 

....... 10 .... 

Land Reforms 
(Deb. IS, \\)1. xu, 12~8-200S) 
COI.2S9-60 
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Land Reforms and Development of 
Wasteland 
(Deb .. 5 , Vol. XI, 29-07-2005) 
Col. 172 

Progress of Land Reforms in States 
(Deb. 17, Vol. XII, ] 7-08-200S) 
Col. 198-99 

Langu.ges 

Classical Language 
(Deb. 20, Vol. XII. 23-08-2005) 
COL 131-32 

Development of Tribal and Minor 
Languages 
(Deb. 20, Vol. XU, 23-08-2005) 
Col. 272-73 

Grant-in-aid for Development of Regional 
Languages 
(Deb. 7 , Vol. XI, 02-08-2005) 
wI. 203 

Hindi and Punjabi as Official Language 
(Deb. 2~ol. XII, 23-08-2(05) 
Col. 164 

Hindi Language 
(Deb. ] 2. Vol. XII, 09-08-2005) 
Col. 354-55 

Introduction of Character Key Boards of 
Indian Languages 
(Deb. 21, Vol. XIII, 24-08-200S) 
('.01. 51-52 

N.C.P.U.L. 
(Deb. 12, VoI.Xn,09-08-200S) 
Col. 80 

Need to declare Tamil as an official 
language of the Union Government 
(MUR377) 
(Deb. 7 , Vol. XI, 02-08-200S) 
CoI.410 

Promotion of Indian Languages Abroad 
(Deb. 16, Vol. XII, 16-08-2005) 
CoI.20i-03 

Promotion of Sanskrit Language 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 279-81 

Promotion ofSanthali Language 
(Deb. 20, Vol. XII, 23-08-2005) 
Co1.2SS-56 

Promotion of Tamil Abroad 
(Deb. 9 , Vol. XI, 04-08-2005) 
CoI.318-19 

Urdu News Bulletin 
(Deb. 9 , Vol. XI, 04-08-2005) 
CoL 200 

.... w.ndOrder 

CEDAW-Weak Implementation 
(Deb. 7 • Vol. XI, 02-08-2005) 
Col. 155-56 

Expressing deep concern over 
Deteriorating Law and Order Situation 
in the State of Bihar and approval of 
continuance in Force of the 
Proclamation in Respect of the State of 
Bihar (Res.) 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col. 413-558 

Law and Order 
(Deb. 2. Vol. XI, 26-07-2005) 
Col. 137-138 

Law and Order in Delhi 
(Deb. 7 , Vol. XI. 02-08-2ooS) 
Col. 10-30 

Law aAd Order in Manipur 
(Deb. 12, Vol. XII, 09-08-2005) 
Col.3l1 

Progress of Development Work 
(Deb. 20, Vol. Xli, 23-08-2005) 
Col. 145-46 

Law Commission 

Illegal Migrants 
(Deb. 12, Vol. Xli, 09-08-2(05) 
Col. I 72-?S 
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Law Institut~ 
Setting up of Law IRstitutes 

(Deb. 20, Vol. XII,23-08-2005) 
Col. 260 

Law(s) 
Amendment In Criminal Procedure Code 

(Deb. 12, Vol. XII, 09-08-2005) 
Col. 102-03 

Amendment in Labour Laws 
(Deb. l~, Vol. XU, 22-08-2005) 
Col. 145-46 

Criminal Procedure Code, 1973 
(Deb. 5 ,Vol. XI, 29-07-200S) 
Col. 125 

Health Professionals under Consumer Law 
(Deb. 6 , Vol. XI, 01-08-2005) 
Col. 450-51 

Labour Laws in SEZ Industries 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 339-40 

Need for an effective law to take action 
against fake Universities in the country 
and steps taken by the Government in 
regard thereto (CA) 
(Deb. 20, Vol. XII, 23-08·2005) 
Col. 395·-402 

Need to amend immigration laws to prevent 
harassment being meted out to- Indian 
Citizens who over stay abroad after 
getting employment (MUR 377) 
(Deb. 9 , Vol. Xl, 04-08-2005) 
Col. 363 

Need to ensure compliance of labour laws 
by MNCs functioning in India 

(MUR377) 
(Deb. II. Vol. XII. 08-08-2005) 
Col. 532 

Need to look into the incident of non· 
implementation of labour laws by 
Honda Motorcycles and Scooters India 
Ltd. (MUR377) 
(Deb. 8. Vol. XI, 03-08-2005) 
Col. 543 

·1 Review of Forest Laws 
(Deb. I , Vol. Xl, 25-07·2005) 
Co1.217-18 

Situation arising out ofviolatiQn oflabour 
laws in the country particularly in 
private and unorganised sectors and 
steps taken by the Government in 
regard thereon (CA) 
(Deb. 20, Vol. XlI,23-08-2005) 
Col. 368-94 

Violation of Lab our law by Multinational 
Companies 
(Deb. 19, Vol. XII,22-08-2005) 
Col. 383-85 

Lease Rent 
Undercharging of Lease Rent 

(Deb. 22, Vol. XlII, 2S"()8-2005) 
Col. 65-66 

Leather 
Export of Leather 

(Deb. 16, Vol. XII, 16-08-2005) 
Col. 34-35 

Leather Parks 
(Deb. 12, Vol. XII,09-08-2005) 
Col. 381-82 

LeKislations 
Amendment in Labour Laws 
, (Deb. 6, Vol. XI, 01-08-2005) 

Col. 286-87 

CEDA W-Weak Implementation 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col. 155-56 

Central Legislation on Admission to 
Medical Colleges 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 278 

Cleaning Bureaucratic Stable 
(Deb. 8 , Vol. Xl, 03-08-2005) 
Col. 408-09 

Comprehensive Social Security 
Legislation 
(Deb. I • Vol. XI,25-07-2005) 
Col. 195-96 
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HeIlIb Prore.ioaall WMIer Consumer Law LIC Policy Holders 
(Deb. 6 • ~1. Xl,0I-01-200S) (Deb. 15, ~l. XII, 12-01-2005) 
CoL 4»-SI CoL 98-99 

LIboW'Laws 
(Deb. 6 • ~l Xl,01'()1-2005) 
Col. 248 

Legislation for welfare of disabled 
{Deb. 4 • \bL XI, 21-07-200S) 
CoLl4S-48 

NBBC Under Company Law 
(Deb. 10. \bL XI, OS'()1-200S) 
Col 341 

Need to bring • Central Legislation to 
regulate admission and fee structure 
in Medical and En.ineerin. Colleges 
intheCoWltry(MUR377) . 
(Deb. 7 , VoL XI, 02-08-2005) 
CoL40S..()6 

Need to bring • suitable le.islation to 
check piracy of films in the COWltry 
(MURm) 
(Deb. II, Vol. xn. OI-OI-200S) 
CoI.S34 

New Legislation on Small and Medium 
Industries Development Bill 
CPeb.16, VoI.xn.I6-08-200S) 
0,1.241-43 

IAproIyEndicadoa ............. 

~ Eradication Proaramme &'J1 ~l XII, 10-48-2005) 

Uberlaaa CODlmillloD 

Liberhan Commission 
(Deb. 16, \i)1. xn. 16.08-2005) 
Col13S-36 

Ubnrtel 

Libraries in lluraI Areas 
(Deb. 14. ~ xn.II-08-100S) 
Col. 77-71 

UIe IIIIunace CorporaCioa orladla 

lJC 
(Deb. U, \OJ. XU, 12-08-2005) 
ColM 

ure SaVlD. Jaeket 

Life Saving Jacket for Blind 
(Deb. 4 , Vol. XI, 28-07-200S) 
Col. 134-35 

UquUled Natural Gu 

Dabhol LNG Terminal 
(Deb. II, Vol. XII, 11-08-2(05) 
Col. 15-86 

Impon ofLNO From Iran 
(Deb. II, Vol. xn. 11-01-2005) 
CoI.3S-37 

LNG Terminals 
(Deb. 22, Vol. XIII. 25:-01-2005) 
Col. 296-97 

Uqul,*, Petroleu. Gu 

Alternative Fuel to LPG 
(Deb. 9 , Vol. XI, 04..()8-200S) 
Col. 199-200 

Hike in Prices of LPG and Kerosene 
(Deb. 9 , Vol. XI, 04-01-2005) 
Col. 279-81 

Illegal tilling of LPG Cylinders 
(Deb. 4 , Vol. XI, 21-07-2(05) 
Col. 271-10 

Illegal Manufacturing of Mini LPG 
Cylinders 
(Deb. II, Vol. XII, 11~1-2()()5) 
Co1.217-11 

LPG Facility 
(Deb.4. Vol. XI, 21-07-2005) 
CoI.I82-8S 

LPG Quota for Distributors 
(Deb. 9 , VoL XI, 04-01-2005) 
Col. 106-07 

Marketing ofLPO by Private Companies 
(Deb. 22, Vol. XIIl,2S-01-200S} 
Col. 32~27 
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Need to conduct investigation into the 

source of LPG found at Rahatgarh in 
Sagar Parliamentary Constituency. 
Madhya Pradesh (MUR 377) 
(Deb. 23, ~1. XIII. 29-08·2005) 
Col. 53·54 

Opening of PetrollDiesel OutletsiLPG 
Agencies 
(Deb. 22, Vol. XIII. 2S"()8.2005) 
CoI.IS6-57 

Production and Sale of LPG 
(Deb. 22. Vol. XIII. 2S..()8·2005) 
Col. 272-78 

Shortage of LPG 
(Deb. 9 , Vol. XI. 04~2005) 
Col. 31-32 

Situation nine out of Shonaae of LPG 
in die CouMry IIId Sfeps tlten by the 
Government in.....,.ct ......., (CA) 
(DIIt.II. 'W1.X11.1 .... 2OM) 
Col. 32J-30 

Subsidy 0)1 LPG and Kerosene 
(Deb. ~. Vol. XIII. 25-01(2005) 
Col. 213--15 

Use of LPG in Vehicles 
(Deb. 9, Vol. XI, 04"()8-200S) 
CoI.I~ 

Uquifled Petroleum G •• A._cia 

Allotment of Land for Petrol PumpsiLPG 
Agency " 
(Deb. 16. Vol. XII.I6..()8·200~) 
C01.2S7-59 

AIIObnent of outleta to militancy affected 
families 
(Deb. 4 • Vol. XI. 21~7.200S) 
Col. 98 

Allotment of ROILPO Aaencies to SCsi 
STs and Minorities (Deb. 9 , Vol. Xl, 
044200S) 
CoI.I86--U 

LPG Asencies 
(Deb. 22, Vol. xm, 2$.01-2005) 
Col. 130-32 

Opening of Petrol Pumps and LPG 
Agencies in Maharashtra 
(Dc:b. 18. Vol. XII, 18-08·2005) 
Col. 193-94 

Uquor 

Production and Consumption of Wine 
(Deb. 19, Vol. XII, 22..o8-200S) 
Col. 435-36 

Selling of Liquor at Petrol Pumps 
(Deb. 9 • Vol. XI. 04..()8-2005) 
Col. 68-69 

Smuggling of Liquor 
(Deb. 15, Vol. XII, 12-ot-200S) 
Col. I SO-S I 

LAtency 

EvaJUition of Jan Shikshan san.dIIR 
(Deb. 16. \01. XII. 16-01(2005) 
Col.2-t 

lhatock 

Conservation of Threatened livestock 
Breeds 
(Deb. 19. Vol. XII, 22..()1-2005) 
Co1.321-22 

Reduction in Morality and Morbidity of 
Livestock 
(Deb. 6. Vol. XI, 0142005) 
Col. 417·26 

Revamping of Area of Animal Genetics 
and Breeding 
(Deb. II. Vol. XII, O'''()''200~) 
Col. 378-12 

UY",odl DtwIep_llf C.,.,. .... 
Auistance for SettillJ up of Livestock 

Development Corporation in 
M aharashtr. 
(Deb. 11. Vol. XII, OI-oa-200S) 
Col. 336-37 

Uvestoc:k I .. an .. ~ 
Livestock Insurance Scheme 

(Deb. I • Vol. XI,25"()7·200s) 
Col. 333-34 
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Loans and Advances 
Agriculture Credit 

(Deb. 10, Vol. XI, 05-OS-2005) 
Col. I ()().() 1 

Bank Loan to Farmers 
(Deb. I , Vol. XI, 25-07-2005) 
Co1.4S7-S8 

Clearance for Loan to Maharashtra 
(Deb.6, Vol. XI,OI-08-200S) 
Col.)28 

Credit to Farm Sector by NABARD 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 291-98 

Credit to Informal Sector 
(Deb. IS, Vol. XII. 12-08-2005) 
Co1.l15-16 

Credit to SSI 
(Deb. 12. Vol. XII,09-08-200S) 
Col. 100 

Debt Burden of Government 
(Deb. IS, Vol. XII,12-OS-2005) 
Col. 22-26 

Debt Profile 
(Deb. IS, Vol. XII, 12-OS-2OO5) 
Col. 19().-92 

Education Loan 
(Deb. 15. Vol. XII, 12-OS-2005) 
Col. 274-75 

External Commercial Borrowing 
(Deb. 10, Vol. XI. 05-08-2005) 
Col. 322-23 

Farm Debt 
. (Deb. 6 , Vol. XI, 0 I-OS-2005) 
Col. 23--25 

Foreign Assistance for Pradhan Mantri 
Gram Sadak Y0jana 
. (Deb. 15, Vol. XII, 12-OS:2(05) 
Col. 126-27 

Foreign Currency Loan for Export 
(Deb. IS, Vol. XII, 12-0'-2(05) 
0)1.174 

Indebted Farmers in the Country 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 402--05 

Interest on Agriculture Loan 
(Deb. 5 • Vol. XI, 29-07-2005) 
Co1.219-24 

Interest on Loans 
(Deb. 10, Vol. XI, 05"()8-2005) 
Col. 269 

Interest Rate 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 80-81 

Interest Rate on Plan Loans to Tamil Nadu 
(Deb. 5 , Vol. XI, 29-07-2005) 

. Co1.168-69 

I nterest Rates 
(Deb. 15. Vol. XII. 12-08-2005) 
Col. 80-81 

Irrecoverable Loans 
(Deb. IS, Vol. XII. 12..()3-2005) 
C.ol. 224 

Loan Beneficiaries of SC/OBC and 
Minorities 
(Deb. 9. Vol. XI, 04-08-2005) 
Col. 174--78 

Loan byCSIR 
(Deb. 5 . Vol. XI, 29-07-2005) 
Col. 190-93 

Loan for Rtnewable Energy 
(Deb. 15, Vol. XII, 12.()S-2OO5) 
Col. 208-09 

Loan from Foreign Institutions by ONGC 
(Deb. 4 • Vol. XI, 28-07-2(05) 
Col. 237 

Loan from Sugar Development Fund 
(Deb. 6, Vol. XI,OI-08-2005) 
Col. 35942 

Loan to Farmers 
(Deb. 5 • Vol. XI, 29..()1-200S) 
CoI.86-8S 
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Loan to Farmers by RRBs 
(Deb. 15. Vol. XII. 12-OS-200S) 
Col. IS3--.85 

Loan to Small Scale Industry. Rural and 
Urban Sectors 
(Deb. 5 • Vol. XI. 29-07-2005) 
Col. 84-86 

Loan to Traditional Backward Artisans by 
NBCFOC 
(Deb. 18. Vol. XII. IS-08-2005) 
CoI.15S·~1 

Loan under Welfare Scheme 
(Deb. 10, Vol. XI. 05-08-2005) 
Col. 125-28 

Loans for Agro Processing Projects of 
Cooperative Sector 
(Deb. II. Vol. XII, 08-08-200S) 
Col. 97-IOS 

Loans Sanctioned by HUDCO 
(Deb. 12, Vol. XII. 09-OS-2005) 
Col. 25S-72 

Loans to JJhopal Gas Victims 
(Deb.'5 , Vol. XI, 29-07-2005) 
Col. 149 

Loans to Self Help Groups under SGSY 
(Deb. S , Vol. XI, 29-07-2005) 
Col. 273-82 

Loans to Small and Medium Industries 
(Deb. 5 , Vol. XI. 29-07-2005) 
Col. 174-75 

Loans to States 
(Deb. 10, Vol. XI, 05-OS-2005) 
Col. 324-28 

New Scheme for Credit Flow to SSI 
(Deb. 20, Vol. XII, 23-OS-2005) 
Col, 150-51 

Priority Sector Lending 
(Deb.5, Vol. XI. 29-07-2005) 
Col. 233-3S 

Repayment of Loan 
(Deb. 5 • Vol. XI. 29-07-2005) 
Col. 242-43 

Road Map for States Borrowing 
(Deb. S, Vol. XI, 29-07-2005) 
Col.307-OS 

Scheme for Redemption of State Liabilities 
(Deb. 8 , Vol. XI. 03-08-200S) 
Col. 339-42 

Special Funds for Loans to Farmers 
(Deb. II, Vol. XII,08-OS-200S) 
Col. 228-29 

Waiving of Loans 
(Deb. I, Vol. XI,2S-07-200S) 
Col.J23-26 

World Bank Credit/Loan for Slum 
Sanitation Programme 
(Deb. 12. Vol. XII. 09-08-200S) 
Col. 82-S3 

World Bank Loan for Drinking Water and 
Sanitation Programme 
(Deb. 15. Vol. XII, 12-0S-2(05) 
Col. 220-2 I 

World Bank Loan for Food Project:; 
(Deb. 15. Vol. XII. 12-08-2005) 
Col. 263 

World Bank Loan for PGCIL 
(Deb. IS. Vol. XII. 12-08-200S) 
Col.SS-S6 

Writing off of Debt 
(Deb. IS. Vol. XII. 12-OS-2005) 
Col. I 93L95 

Locomotives 
Development ofCNG Locomotives 

(Deb. 22, Vol. XIII. 25-OS-200S) 
Col. 99-100 

E.<port of Locomotives 
(Deb. 18. Vol. XII.IS-OS-2005) 
Col. 191-92 

LokPal 
LokPal Bill 

(Deb. S • Vol. XI, 03-08-2005) 
Col. 259 
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LokSabha 
Misrepresentation by a Newspaper ofLok 

Sabha Proc:eedings about Judiciary-
Observation by the Speaker 
(Deb. 22, \t)1. XIII, 2S~1-200S) 
Col. I 

Need to bring a Constitutional Amendment 
Bill to increase the number of seats of 
Lok Sabha and State Legislatures 
(MUR3n) 
(Deb. 1 , Vol. XI. 02-08-2005) 
Col. 404-05 

Lottery 
Need to ensure strict compliance of rules 

enacted for regUlating lottery business 
in MaharashIn and odler pII1I of the 
country (MUR 377) 
(Deb. 21, \bI. XlD. 24-01-2005) 
CoI ... 7 .. 

"s, 
Activities of M ....... 

(DIb.lO, \01. XII, 23-01-20(5) 
Cal. 113 

Mad ...... on Border Areas 
(Deb. 7 , \01. XI, 02~1-200S) 
Col. 169-70 

Madhya Pradab 

Adim Jati and ST Welfare 
(Deb. 16, Vol. XII, 1~-2005) 
Col. )42~3 

Air Service for Khajuraho and Jabalpur 
(Deb. 14. Vol. XII. I )-08-2005) 
Col. 145-46 

Alloc:ation for Development Projects in 
Madhya Pradesh 
(Deb. 8 , \01. XI. 03-08-2005) 
Col. 409-1 I 

Allocation of Power to MP 
(Deb. 15, \obI. XII. 12-01-2005) 
Col. 116-17 

Approval of hoj"ts of State 
Governments 
(Deb. I , \obi. XI, 03.01-20(5) 
C<JI.395 

Sargi Diversion Project 
(Deb. 6 , \t,1. XI, 0 I ~8-200S) 
CoI.2SCNiO 

Bhedaghat and Khanna National Park in 
International Tourist Map 
(Deb. II, Vol. XII. 08-08-2005) 
Col. 249 

Bhopal Gas Tragedy 
(Deb. II. Vol. XII, 01-08-2005) 
Col. 266-61 

Bt. Cotton Seeds 
(Deb. 19, \t)1. XII, 22~8-200S) 
CoL 271-72 

Building for Ayurvedic: Col., Jlbalpw 
(Deb. 3 , \Ql XI. 27.07 • .,) 
CoI.31~17 

Construetioft of Bhopal au T .... t4y 
MemoriII 
(Deb.6. \01. XI, 01-01-2005) 
Col. 190 

Construction of Houses 
(Deb. 7 , Vol. XI. 02-08-2005) 
Col. 135-36 

Construction of Rail Lines in Madhya 
Pradesh 
(Deb. 22. Vol. xm, 25-01-200') 
Col. 200-0 I 

Construction of Structures 
(Deb. 19. 'WI. XII,22-01-20(5) 
Col. 235-36 

Conversion of State Highway, Into 
National Highways 
(Deb. a . Vol. XI. 03420(5) 
Col. 421·22 

Development ofChlmbai ANI in Madhya 
Pr.dnh 
(Deb. 19, \obI. xn. 22-08-2005) 
Col.l31 
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!mployme'lt to Women and Weaker 
SectioR 
(Deb. 7 ; \\JI. XI, 02-01-2005) 
CoI.l27-29 

ExcaYllioa ProjecIa in M.P. 
(Deb. 22. ~ XIII, 2s.41-2OOS) 
CoI.2lI 

ElpulioR oflndore Airport 
~. 22, 'tbI. XID, 25.()1..2005) 
Q,I.2IS 

FlCility to Lectures throup Edusat 
, (Deb. 7 , Vol. XI, O2-01-200S) 

COl. lS9-60 ' 

Financial Assistance for Health 
Institutes 
(Deb. 3 , Vol. XI. 27-07-2005) 

. Co1.231-32 

Fund for Agriculture Training and 
Publicity Programme 
(Deb. 19, Vol. XII,22"()8-2005) 
Col. 328-30 

Funds for Disposal of Waste Lying in 
Union Carbide 
(Deb.6, Vol. XI, 01-08-2005) 
Col. 316 

Funds for Rehabilitation Programme of Gas 
Victims 
(Deb. II, Vol. XII. 08-08-2005) 
Col. 264-65 

Funds from CRF to Madhya Pradesh 
(Deb. 21. Vol. XUI, 24-08-2005) 
Col. 342-44 

1.1.0. Centre in M.P. 
(Deb. 16, Vol. XII,I6-08-20(5) 
Col. 101-02 

Inclusion of Gwalior in NCR Project 
(Deb. 20, \01. xu.~5) 
CoI.I20-n 

In<:roue in <:apacity of Doordarlhan 
Tranamiuion 
(DM. ] 4,\t)l. XlI, 11 ......... ) 
Col. au 

Irr ..... Projec8 
(Deti.19, \\)I. Xll,22.()8..~) 
Col. 440-41 

Jeevan ClIIIp Yo;" 
(Deb. 15, \bL XI1.11-Ol-2005) 
Col." 

Land ACfIIdIiUon ... MJne Project 
(Deb. 21, 'tbI. XlII,~) 
CoLI4I-SO 

Low Surface of National Highway in 
Madhya Pradesh 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 294-95 

Mahila Samakhya Programme 
(Deb. 7 • Vol. XI, 02-08-2005) 
Col. 157 

Manufacture of Mobile Sets 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. 307-08 

Need for proper maintenance of National 
Hishway No. 27 between Suhagi and 

Charghat (MUR 377) 
(Deb. 16,~.XlI, 1~8-200S) 
Col. 430 

Need to conduct Inycstisation into the 
source of LPG found at Rahatgarh in 
Sagar Parliamentary Constituency. 
Madhya Pradesh (MUR 377) 
(Deb. 23, Vol. XIII, 29-08-2005) 
Col. 53-54 

Need to expedite availability of credit 
cards to the farmers through 
nationalized banb in Madhya Pradesh 
and Ilajuthan (MUR 377) 
(Deb. 16, \obI. XII, 16-08-2005) 
Col. 428-29 

Need to lay a new railway line on Ujjain-
Aagar-Soyat-Jhalawar-Ramganj 
Madisector(MUR 377) 
(Deb. 20, \t)l. XII, 23-01-2005) 
Col. 322 

Need to provide financial usistance to 
the Government of Madhya Pradesh 
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for providing relief to the people 
affected by heavy rains in the State 
(MUR377) 
(Deb. II. Vol. XII. 08-08-2005) 
Col. 526 

Need to start work for construction of a 
bypass on National Highway No.3 at 
Shajapur. Madhya Pradesh (MUR 377) 
(Deb. 7 , Vol. XI, 02-08-200S) 
Col. 403-04 

North-South and East-West Corridor 
Scheme 
(Deb. S , Vol. XI, 03-OS-2005) 
Col. 178-79 

Pachmarhi Ayurvedic Clinics 
(Deb. 3 • Vol. XI. 27-07-2005) 
Col. 113-14 

Pending Health Care Services Proposal of 
M.P. 
(Deb. 17. Vol. XII. 17-08-2OC>S) 
Col. 199-200 

Pending Schemes under Forest 
Conservation Act 
(Deb. 1 , Vol. XI. 2S-07-2OO5) 
CoI.S28-31 

Proposal from Madhya Pradesh 
(Deb. 20. Vol. XU, 23-08-2005) 
Col. 171-72 

Proposals under Centrally Sponsored 
Schemes 
(Deb. 7 . Vol. Xl, 02-08-2005) 
Col.8S 

Radio Station in U iiain 
(Deb. IS. Vol. XII, 18-08-2(05) 
Col. 84-S5 

Rail Overbridge On Rau-PeetaJ(lpur Road 
in Madhya Pradesh 
(Deb. 18, Vol. XII, IS-08-200S) 
Col. 100-01 

Railway Stations in Madhya Pradesh 
(Deb. 22, Vol. Xlll,2S-08-2(05) 
Col. 307-08 

Regulatory Commission for Coal 
(Deb. 17, Vol. XII, 17-08-200S) 
Col. 121-22 

Reimbursement of Expenses Incurred on 
Airports Security 
(Deb. 22, \\'>1. XIII,25-08-200S) 
Col. 150 

Release of Central Share for Gas Victims 
Schemes 
(Deb. II, \\'>1. XII. 08-08-2(05) 
Col. 455-56 

Remains of Ancient Civilization and Urban 
Settlement 
(Deb. 14, Vol. XII. 11-08-2005) 
CoI.2S0-SI 

Renovation of Khajuraho Temple 
(Deb. 4 , Vol. XI, 2S-07-2OO5) 
Co1.8S-89 

Reservation Centres at Neemach Railway 
Station 
(Deb. IS, Vol. XII, 18-08-200S) 
CoI.SS 

Scholarship to OBC 
(Deb. IS. Vol. XII, IS-08-2005) 
Col. 7S-79 

Setting up of Auto Testing Track 
(Deb. 14. \\'>1. XII.II-08-200S) 
Col. 99 

Shifting of National Fire Brigade College 
Nagpur 
(Deb. 2 , Vol. XI, 26-07-200S) 
Col. 139 

Spurt in Skin Infections 
(Deb. 3 • Vol. XI,27-07-200S) 
Col. 321 

Stoppage of Rajdhani Express Trains at 
Gwalior Station 
(Deb. 9 , Vol. XI, 04-08-2(05) 
Col. 100 

Stoppage ofSachkhand Expr':Ss at Dabra 
Station 
(Deb. 9 , Vol. XI, 04-08-2OOS) 
Col. 179 



SUBJECT INDEX 231 

Strengthening Transmission Line in M.P. 
(Deb. 15, Vol. XII, 12..oS-200S) 
Col. 20043 

Study on Soyabean ProdUction in Jabalpur 
(Deb. II, Vol. XII. OS..o8-2005) 
Col. 169-71 

Supply of Gas from HBJ Pipeline 
(Deb. IS. Vol. XII. 18-08-2005) 
Col. 195-96 

Upgradation of Mental Hospitals 
(Deb. 3 , Vol. XI, 27-07-2005) 
Col. ISO 

Madras Fertilizen Ltd. 
Madras Fertilizers Limited 

(Deb. 6 , Vol. XI, OI-OS-2005) 
CoI.IS3-84 

Magazines 

Registration of Newspapers and 
Magazines 
(Deb. 4 , Vol. XI,2S..o7-2005) 
Col. 52-53 

Mahanadi Coalfields Ltd. 

Coal Production ofMCL 
(Deb. 17, Vol. XII, 17..oS-200S) 
Co1.2SI-82 

Employment to Land Gustees ofMCL 
(Deb. 8 , Vol. XI, 03..o8-2005) 
Col. 373 

Production ofThermal Coal 
(Deb. 3 , Vol. XI, 27-07-2005) 
Col. 361-62 

Mahanagar Telephone Nigam Ltd. 

Access Deficit Charge 
(Deb. 17, Vol. XII, 17..o8-2005) 
Col. 257-58 

Cell-Phone Services of BSNL and 
MTNL 
(Deb. S , Vol. XI,03..o8-2005) 
Col. 197·98 

Complaints Relating to RepairlNon-
Working of Cordeless Phones 
(Deb. 21, ~I. XIll, 24-08-2005) 
Col.2J8 

Instructions by TRAI on Refund of Fee. 
(Deb. 2 J, Vol. XIn,24-08-200S) 
Col. 27S-76 

Printing of Telephone Directories 
(Deb. 13, Vol. XII, I0-0S-2005) 
CoI.301..o2 

Recruitment Of Management Trainees 
(Deb. 17, Vol. XII, 17..oS-200S) 
Col. 167-6S 

Refund of Security by MTNL 
(Deb. 8 • Vol. XI, 03..oS-2005) 
CoI.4IS"91 . 

Telephone Exchanges in Remote Areas 
{Deb. 21, Vol. XIII, 24..oS-2005) 
Col. 166-67 

Waiving of Bills by MTNL 
(Deb. 17, Vol. XII, 17-OS-2005) 
Col.2J9 

Mabansbtn 

Agricultural Land in Maharashtra 
(Deb. II, Vol. XII, 08..oS-2005) 
Col. 178-82 

Air Services from Aurangabad-Jaipur-
Udaipur Route 
(Deb. IS, Vol. XII, IS..oS-200S) 
Col. 84 

Allotment of Higher Type ofGovemment 
Accommodation 
(Deb. 20, Vol. XII, 23"()S-200S) 
Col. 165-66 

Asiatic Society ofMumbai 
(Deb. 4 , Vol. XI,2S"()7-2005) 
Col. 176-77 
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Assistance for Settina up of Livestock I (Deb. II, ~1. XII, 11-01.20(5) 
Dev.'opment Corporation in Col. 219-20 

M.......... Central Legislation on Admission to 
(Deb. II. \bl. XII, 01.01-2005) Medical Colleaes 
Col. 336-37 (Deb. 17. \bl. XII, 17-08-2(05) 

Assistance to Farmers Col. 278 
(Deb. 6 , \bI. XI, 01 4200s) 
CoI.2~ 

Award to ST Students under Talent 
Promotion Scheme 
(Deb. 16, \bl. XII, 16-01-2005) 
Col. 233-34 

Ban on Stone Mining along National 
Highways 
(Deb. 21. \bl. XIII. 24-08.2(05) 
Col. 79 

Bandra-Worli Link Road Projects 
(Deb. 19, \bl. XII, 22-08-2005) 
Col. 146-47 

Bavandhari Irrigation Project of 
Maharashtra 
(Deb. 19. Vol. XII. 22-08·2005) 
Col. 331 

Beautification ofChaitya Bhoomi Stupa 
(Deb. 19. \\>1. XII. 22-08-2005) 
Col. 127-28 

BT Cotton in Maharashtra 
(Deb. 19. Vol. XII, 22-4)8-2005) 
Col. 436-37 

Bt. Conon Seeds 
(Deb. 19. Vol. XlI,22-08-200S) 
Col. 271-72 

Calamities occurred due to incessant rains 
~n Mumbai and fire in Mumbai high 
pJadbnn 
(Deb. 4 • Vol. XI, 28-07-2(05) 
ColI 

Cargo Hub It NaaPW' 
(Deb. 4 , \bI.XI, 28-07-20(5) 
Col. 111-12 

Clearance for LoIn to Mahll'llhtra 
(Deb. 6 , Vol. XI. 01-01-2(05) 
Col. 128 

Clearance to WarjekhldakwasJa Water 
Pipeline Project 
(Deb. 14. \bl. XII, 11-08-2005) 
Col. 125-26 

Computerised Railway Reservation 
Facility at Amainer Railway Station 
(Deb. 14. \bl. XII. 1I-08-200~) 
Col. 179 

Constitution of Development Boards 
(Deb. 12, Vol. XII. 09-08.2(05) 
Col. 173-74 

Construction of New N.H. 
(Deb. 17, Vol. XII, 17-08-2(05) 
Col. 355 

Construction of Railway Halt Station at 
Ganpur 
(Deb. 22, Vol. XIII,2S-08-2005) 
Col. 162 

Construction of Railway Junctions 
(Deb. 18, Vol. XII, 18-08-2(05) 
Col. 238-39 

Construction of Rapid Exit Taxi-way at 
Mumbai Airport 
(Deb. 9 , Vol. XI, 04-08-20(5) 
CoI.1I7-!8 

Construction of ROB on Level Crossing 
(Deb. 18, Vol. XII, 11-O8-200~) 
Col. 264 

Conversion of Bulk Terminal at 
Jawall.lal Nehru Port 
(Deb. 13, \bl. XII, 100000lG05) 
Col. 476-n 
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Conversion of Telephone Exchanges in 
Maharashtra (Deb. 8, Vol. XI, 
03-08-2(05) 
Col. 253·54 

Dam and Bridges in Forest Area of 
Maharashtra 
(Deb. 6 , Vol. Xl, 01-08-2005) 
Col. 201-02 

Damage/Loss of Telephone Exchanges 
(Deb. 17, Vol. Xli, 17-08-2005) 
Col. 244-45 

Declaration of DFID Assistance Grant 
(Deb. 20, Vol. Xli, 23-08-2005) 
Col. 289-90 

Declaration of National Highways 
(Deb. 8 , Vol. XI, 03-08-2005) 
Co1.381-82 

Delimitation Commission 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 165 

Development of Forests in Maharashtra 
and V.P. 
(Deb. I , Vol. Xl, 25-07-2005) 
Col. 294·95 

Development of Hindi Vishwavidyalaya 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 66-67 

Discontinuation ofItwari ROB 
(Deb. 9 , Vol. Xl, 04-08-2005) 
Col. 157 

Distribution ofSIM Cards in Maharashtra 
(Deb. 8 , Vol. Xl, 03-08-2005) 
Col. 328-29 

Establishment of Indoor Stadiums 
(Deb. 17, Vol. XlI, 17-08-2005) 
Col. 163 

Expansion and Renovation of Railway 
Stations 
(Deb. 14, Vol. XII, i 1-08-2005) 
Col. 114-15 

Expansion ofWardha Railway Station 
(Deb. 9 , Vol. XI, 04-08-2005) 
Col. 152 

Export of Crops from Maharashtra 
(Deb. I , Vol. XI, 25-07-2005) 
Col. 142 

Financial Hubs 
(Deb. 15, Vol. XlI, 12-08-2005) 
Col. 272-73 

Fishing Harbours in Maharashtra 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 472-73 

Four-Laning of National Highways' in 
Maharashtra 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 327 

Fraud at Mulund Post Office, Mumbai 
(Deb. 17, \bl. XII, 17-08-2005) 
Col. 69-70 

Free Sale of Levy Sugar 
(Deb. 19, Vol, XII, 22-08-2(05) 
Col. 149 

Gargoti Museum as Protected 
Monument 
(Deb. 9 , Vol. XI, 04-08-2005) 
Col. 148 

Gauge conversion on Pandarpur-Miraj 
Line 
(Deb. 4 , VoL XI, 28-07·2005) 
Col. 298-99 

. Improvement ofBSNL Services 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. 286-87 

Income of Sugarcane Growers 
(Deb. 19, VoI.·XJt,'22-08-2ooS) 
Col. 130 

Increasing Thickness ofN.Hs. 
(Deb. 17, Vol. XII, 17-08-20(5) 
Col. 146-47 
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IaIInd w.terwayI 
(Deb. Il. """ XII, 10-08-2005) 
CoI.IS4~ 

''-I.onel Airport 
(Deb. 14, \01. xn. 11~2005) 
CoL I" 

M1IOded Railway Divilioa 
(Deb. 14. \'bl. XII. 1142005) 
Col. 74-75 

National Coastal Protection Proje<:t 
(Deb. 17, Vol. XII, 17~-2005) 
Col. 164 

Irrigation Projects under AIBP 
Maharuhtra 

ia National Gallery of Modem Art. Wumbei 
(Deb. 9 • Vol. XI, 04-08-2005) 

(Deb. 19. Vol. XII, 22..()8-2005) 
Col. 305-06 

IT Related Search on Buikkn 
(Deb. IS, Vol. XII, 12-01-2005) 
CoL 101 

Jobs to Dilpleced persons 
(Deb. 14, \bl. XU, 11-08-20(5) 
CoI.la.i90 

Liftma oft_ oa Kheai P .. 1Je 
(DIb. 17, 'tbl. XII, 17.()8.200S) 
CoI.I7NO 

u. to Naliooal Hipways and Ports 
(DIb. 17. 'tbl. xu. 17-08-2005) 
Col. 16~72 

Mobile Service in Nalaarashtra 
(Deb. 17, \til. XII. 17-08-2(05) 
Col. 419-20 

Model Act for Agri-Export Zone 
(Deb. 12. Vol. xn.09..()8-1005) 
Col. 75-76 

Modernililtioa of C ..... ~ti Shivaji 
Tenninua 
(Deb. 9 • Vol. Xl, 04-08-20(5) 
Col. 141-48 

Modernisation of Suburban Transport 
System.in Mumbai 
(Deb. 9. Vol. XI, 04-08-2(05) 
Col. 314-16 

Modemi.i." Coal Mines in Maharashtra 
(Deb. 21, Vol. XIn, 24-08-2(05) 
Col. 131-32 

Mumbai Urban Inhatructure Project 
(Deb. 21, Vol. XID.24-08-2(05) 
Col 102-03 

(".01. 284-85 

Need for early construction of 
Alunednagar-Beod-P .. H railway line in 
Maharuhtra (MUR 377) 
(Deb. 8, ~1. XI. 03-08-20(5) 
Col. 546-41 

Need to Accord Approval to the Proponl 
of Malwashtra Govt. for Lifting Ban 
011 N ik-Lakhori Pulse and its by 
Products (NUR 371) 
(Deb. 19, \bl. XlI,22-08-20(5) 
Col. 524-25 

Need to accord priority for secting up of 
. Maud)'a Power Project in Nagpur 

district ofMaharashtra (MU R 377) 
(Deb. 9 • Vol. XI, 04-08-2005) 
Col. 369 

Need to allocate funds for providing civic 
amenities at Vitthal Rakumai Temple, 
Pandharpur, Maharashtra (MUR 377) 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 370-71 

Need to continue the permission granted 
to AYlirvedic -doctors for using 
Allopathic system of medication in 
Maharashtra and other parts of the 
country (MUR 377) 
(Deb. 17, \bl. XII, 17-08-2(05) 
Col. 481 

Need to declare MahabaJeshwar and Patan 
Tehsils in Sataradistrict ofMaharasbtra 
as special Horticulture Zone with a 
view to promote horticulture in the .-ea 
(MUR 377) 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 63 1 
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Need to declare Nagpur in Maharashtra 
as the sub~capital of lndia (MU R 377) 
(Deb. 19, Vol. XII, 22-08-2005) 
Col.S28 

Need to direct Hindustan Petroleum 
Corporation Limited to provide 
employment to the people whose land 
have been acquired for setting up plant 
in Nasik Parliamentary Constituency, 

"Mabarashtra (MUR 377) 
(Deb. 9 , Vol. XI, 04-08-2005) 
Col. 364 

Need to expedite construction of new 
Railway Line between Puntamba and 
Shirdi besides doubling of Daund-
Bhigwan and Manmad-Daund Railway 
Line in Maharashtra (MUR 377) 
(Deb. 23. Vot. XIII, 29-08-2005) 
Col. 51-52 

Need to grant Rs. 800 crores for urban 
renewal programmes in Mumbai. 
Maharashtra (MUR 377) 
(Deb. 24, Vol. XIII, 30-08-2005) 
Col. 65-66 

Need to include all the villages in Parbani 
district, Maharashtra under the 
Jurisdiction ofParbhani Postal district 
for the convenience of the people 
(MUR 377) 
(Deb. 24, Vol. XIII, 30-08-2005) 
Col. 63-64 

Need to increase the percentage of 
reservation provided to Banjara and 
other Nomadic tribes for their socio-
economic and educational upliftment 
(MUR377) 
(Deb.17, Vol. XII, 17-08-2005) 
Col. 480 

Need to introduce a superfast train 
between Jaunpur and Mumbai 
(MUR377) 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col. 408-09 . 

Need io promote Mahua based small scale 
industries in Gondia and other districts 
of Maharashtra with a view to provid'e 
employment in the region (MUR 377) 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col. 406-07 

Need to provide adequate financial 
assistance to the Government of 
Maharashtra for providing relief to 
the people affected by floods in the 
State (MUR 377) 
(Deb. 24, Vol. XIll, 30-08-2005) 
Col. 64 

Need to stop evacuation of hutments by 
Railways during rainy season in Gondia 
District, Maharashtra (MUR 377) 
(Deb. 3 , Vol. XI,27-07-2005) 
Col. 62 1-22 

Need to take steps for early completion of 
power ,rojects in Maharashtra 
(MUR377) 
(Deb. 4 , Vol. Xl, 28-07-2005) 
Col. 438 

Need to take steps to strengthen banks of 
river Krishna at Karad and SangU in 
Satara and Sangl i districts of 
Maharashtra (MUR 377 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 432-33 

Need to undertake Geological Survey of 
Mahabaleshwar-Panchgani Plateau to 
ascertain the causes of land mass 
settlements there (MUR 377) 
(Deb. 20, Vol. Xli, 23-08:2005) 
Col. 327 

New Airport at Navi Mumbai 
(Deb. 14. Vol. XII, 11-08-2005) 
Col. 131-32 

New Rail Line in Maharashtra 
(Deb. 9 , Vol. XI, 04-08-2005) 
Col. 55 

New Telephone Exchange in Punc 
(Deb. 21, Vol. XlIl, 24-08-2005) 
Col. 238-39 
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Openina of New Telephone Exchanges 
(Deb. 21, \bJ. xm, 24~8-200S) 
Col. 352-53 

Opening of Petrol Pumps and LPG 
Agencies in Maharashtra 
(Deb. 18, \hI. XII, 18~8-200S) 
Col. 193-94 

Payment of Dues to WCL 
(Deb. 3 , Vol. XI, 27~7-200S) 
Col. 103-04 

Permission for Iron ere Projects in 
Maharashtra 
(Deb. 19, Vol. XII, 22-08-2005) 
Co1.31~21 

Pollution Control In Maharashtra 
(Deb. I ,Vol. XI, 25-07-2005) 
CoI.2SS-S7 

Poorna-Hingoli Railway Line 
(Deb. 4 , Vol. XI, 28-07-2005) 
Col. 132-33 

Rail Projects in Maharashtra 
(Deb. 9, Vol. XI. O4-08-200S) 
Co1.305-10 

Rashtriya Samvikas Yojana 
(Deb. 8 , Vol. XI, 03"{)8-200S) 
Col. 286 

Reclamation of Agricultural Land 
(Deb. 19, Vol. XII, 22-08-200S) 
COI.37S~77 

Redevelopment of Slums 
(Deb. 20. Vol. XII, 23-08-200S) 
Co1.8~87 

Release of Funds for N .Hs. 
(Deb. 8 , Vol. XI, 03-08-200S) 
Col. 342-45 

Remains of Ancient Gond Raja Period 
(Deb. 22, Vol. XIII, 2S~8-200S) 
Col. 120-21 

Remunerlltive Price for Sugarcane 
(Deb. 19, Vol. XII, 22-08-200S) 
C~1.217 

Renovation of Akol. Railway Station 
(Deb. 9 , Vol. XI, 04~8-260S) 
Col. 119 

Renovation of Aurangabad Airport 
(Deb. 4 , Vol. XI, 28-07 -200S) 
Col. 173 

Renovation of FOB 
(Deb. 14, Vol. XII, 1I-08-200S) 
Col. 280 

Residential Schools in Maharashtra 
(Deb. 4 , Vol. XI, 28~7-2005) 
Col. 203 

Revamping of Delhi and Mumbai Airports 
(Deb.4. Vol. XI. 28-07-200S) 
Col. 143 

Scam in ESIC Hospitals 
(Deb. 19, Vol. XII,22-08-200S) 
CoI.306~7 

Scheme for Development of Aurangabad 
(Deb. II, Vol. XII, 08-08-200S) 
Col. 479-80 

Sea Link between Mumbai and Main Land 
(Deb. I , Vol. Xl. 25-07-200S) 
Col. 349 

Service Tax in Maharashtra 
(Deb. 5 • Vol. XI. 29-07-2005) 
Col. 36--67 

Setting up of Chemical Research Institute 
in Maharashtra 
(Deb. II, Vol. XH, 08-08-200S) 
Col. 323 

Silica Mines in Forest Areas 
(Deb. ) 9, Vol. XII, 22~8~200S) 
Col. 14849 

Situation arising out of spread of 
infectious diseases in Mumbai after 
heavy rains and floods, resulting in 
loss of human lives and steps taken by 
the Government in regard thereto (CA) 
(Deb. 19, Vol. XII. 22-08-200S) 
C.ol.501-08 
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Sponsored Sport Scheme in West Bengal 

and Mahirashtra 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col. 89-100 

ST Certificate 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 143-44 

Structural Engineering Research Centre 
(Deb. 15, Vol. XII, 12-08-2005) 
CoJ.210 

Submerging of Helicopters in Juhu Hangar 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 135-36 

Target for Opening of New Post Offices 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col. 103-{)5 

Transport Facilities at Mumbai Airport 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 73 

Use of Old Machines for Coal Mining 
(Deb. 3 . Vol. XI. 27-07-2005) 
Col. 5 16-17 

Utilization of Funds by Maharashtra 
(Deb. 12. Vol. XII. 09-08-2005) 
CoJ.371-76 

Waiting List ofCelJone Mobile Service 
(Deb. 3 , Vol. XI,27-07-2005) 
Co1.301-{)5 

World Bank Credit/Loan for Slum 
Sanitation Programme 
(Deb. 12. Vol. XII,09-08-2005) 
Col. 82-83 

Maharuhtra Antibiotics 
Pharmaceutical Umited 

RevivalofMAPL 
(Deb. 1 , Vol. XI. 25-07-2005) 
Col. 398-99 

and 

Maharashtra Maritime Board 

Assistance to Maharashtra Maritime 
Board 
(Deb. I , VOl. XI, 25-07-2005) 
Col. 485-86 

MahatmaGandbi 

Collection of works ofMabatma Gandhi 
(Deb. 14, Vol. XII, 11-08-200') 
Col. 14647 

Derogatory Depiction ofMahabna Gandhi 
(Deb. 3 , Vol. XI~27~7-200s) 
Col. 115 

Quit India Movement-Reference by the 
Speaker 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 1-2 

Mahila Samakbya Propwmme 

Mahila Samakhya Programme 
(Deb. 20. Vol. XII, 23-08-2(05) 
Co1.l6-17 

Mahila Samakhya Programme 
(Deb. 7 , Vol. XI. 02-08-2005) 
Col. 157 

MabUa Samrlddhi YojaDa 

Mahila Samriddhi Yojana 
(Deb. 9 , Vol. XI. 04-08-2(05) 
Col. 69-82 

Mabila Sbikshan Kendru 

Mahila Shikshan Kendras for Illiterate 
Women 
(Deb. 20, Vol. XII, 23-08-2(05) 
Col. 28 . 

Malaysia 

Agreement with Malaysian Government 
(Deb. 19, Vol. XII,22-08-2(05) 
CoI.317 

Cruise Services 
(Deb. 21, Vol. XIII,24-08-2(05) 
Col. 129 

Protecting Indians in Malaysia 
(Deb. 17, Vol. XII, 1.7-08-2005) 
Col. 258-59 

Purchase of Shares of Malaysian 
Company 
(Deb. 9 , Vol. Xl, 04-08-2005) 
Col. 59-60 
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Trade with Malaysia 
(Deb. J 2, \obI. Xli. 09-08-2005) 
Col. 41 1-12 

Welcome to Parliamentary Delegation from 
Malaysia 
(Deb. 2 • \obI. XI. 26-r07-2005) 
Col. 1 

M .... o Research Institute 

Establishment of Mango Research 
Institute 
(Deb. 6 , Vol. Xl, 01-08-2005) 
Col. 383-85 

Mangroves 

Ban on Commercial Activities Near 
Mangrove Forest Areas . 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 220-21 

Tsunami Waves 
-(Deb. 6 , Vol. XI, 0 1-08-2005) 
Col. 321 

Manipur 

Army Operations against Militants in 
Manipur 
(Deb. 14, Vol. Xli, 11-08-2(05) 
Col. 285-86 

Employment to Migrated Persons 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 204-05 

Law and Order in Manipur 
(Deb. 12, Vol. Xli, 09-08-2005) 
CoUI I 

Militancy in Manipur 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 527-28 

Need for Central intervention to prevent 
the economic blockade on National 
Highways No.39 and 53 in Manipur by 
All Naga Students Association 
(MUR377) 
(Deb. 4 , Vol. XI, 28-07-2005) 
Col. 434-35 

Need to observe cease-fire ground rules 
by security forces in Manipur (MUR 
3m 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 435 

Situation arising out of on-going economic 
blockade in Manipur resulting in non-
availability of essential commodities, 
including medicines and steps taken 
by the Government in regard thereto 
(CA) 
(Deb. 9 , Vol. XI, 04-08-2005) 
Col. 33(}"'-';52 

MaauSC:ripts 

Indian Manuscripts 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. ISO-51 

Museum of Palmk JManuscripts 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 293 

Maps 

New Policy on Maps 
(Deb. 5 , Vol. XI. 29-07-2905) 
Col. 169-70 

Road Map for States Borrowing 
(Deb. 5 , Vol. XI. 29-07-2005) 
Col. 307-08 

Marble 

Import of Marble 
(Deb. 12, Vol. XII, 09-08-2005) 
CoI.312-13 

Marine Industry 

Marine Industry 
(Deb. 7, Vol. XI, 0~-O8-2()(}5) 
Col. 259 

MarineLile 

Killing of Marine Animals 
(Deb. 1 , Vol. XI, 25-07-2005) 
Col. 334-35 



Marble Prod .. 

Anti-Dumping Duty 
(Deb. 20, \t)1. XII,23-08-20(5) 
Col. 14243 

Export ofW.ine Prod&lct 
(Deb. 2 , ~I. XI,26-07-20(5) 
Cot.S81-83 .......... 

Poaching of Dolphin 
(Deb. 6 , \\>1. XI, OI-08-200S) 
Col. 135-36 

Maritiae Poliey 

Long-Term Maritime Policy 
(Deb. 17, \t)1. XII, 17-08-2005) 
Col. 363-64 

Marit_e Projects 

Maritime Projects for A.P. 
(Deb. 3 , Vol. XI,27-07-2005) 
Col. 490-91 

Maritime Sector 

Regulation of Maritime Sector 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 305 

Market Stabilization , •• 

Market Stabilization Fund 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 146 

Marriages 

Contractual Marriages 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 173-74 

Mashelkar Committee Report 

Mashelkar Committee Report 
(Deb. I , Vol. XI, 2S-07-2005) 
Col. 160 

MI .. Rapid TraDlit Syltem 

Creation of influence zone along MRTS 
{Deb. 2 , Vol. Xl, 26-07-2005) 
Col. 363-64 

2'9 

Wllch Fix .. Imd BeItWIc in ~ 
(Deb. 8 , 'hI. XI, 03-08-2005) 
CoI.407~ 

M.twU .... a.357 
Penonal Exphntion"{U ... Rule 357> 

(Deb. 24, \01. XIII, 3~2005) 
Coi.20-22 

Matten VnderIt.te377 
Need to construct a new airport at 

Sriperumbudur instead of evic"ng 
villages adjoining Meenabakain 
Airport, Chennai for the purpose of its 
extension (MUR 377) 
(Deb. 23, Vol. XIII,29-08-2005) 
CoI.59~ 

Need for a CBI inquiry into the alleged 
irregularities in disinvestment of 
Ashoka Hotel, ITOC in Bhodhgaya in 
Bihar (MUR 377) 
(Deb. 23, \t)1. XIn, 29-08-2005) 
Col. 58 

Need for an enquiry into the 
malfunctioning of Sambhar Salts 
Limited engaged in production of salt 
in Jaipur district, Rajasthan (MUR 377) 
(Deb. 2 , Vol. Xl, 26-07-2005) 
Col. 626 

Need for Central intervention to prevent the 
economic blockade on National Highways 
No . .39 and 53 in Manipur by All NIp 
Students Association (MUR 377) 
(Deb. 4 , Vol. XI, 28-07-2005) 
Col. 434-35 

Need for construction of a fly-over on 
National Highway running through 
Meerut city in Uttar Pradesh (MUR 377) 
(Deb. 14, Vol. XII. II-OS·200S) 
Col. 327 

Need for construction of a Road over-
bridge on National Highway No.63 
between Ankola-Gooty Section ia 
Bellary city and a Road underbridge at 
Satyanar.ayanpet Railway Gate 
(MUR377) 
(Deb. 14. Vol. XU, 11-08-2005) 
Col. 322 
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Need for construction of an airport at 
Kayad, Ajmer, Ri\iasthan (MUR 377) 
(Deb. 14, ~1. XII, 11~8-200S) 
CoJ.323-24 

Need for construction of coastal Highway 
between Haldia aDd Digha in West 
Bengal and also establish Tourism and 
Small SCllle Industrial Complex in the 
region (MUR 377) 
(Deb . .J. 7, Vol. XII, 17-08-2005) 
Col. 481-82 

NCid for Construction of Four-Lane Road-
cum-Rail Bridge at Saraighat over River 
Brahmaputra in Assam (MUR 377) 
(Deb. 21, Vol. XIII. 24-08-2005) 
Col. 476 

Need for construction of roads by Border 
Road Organisation at the borders of 
Uttaranchal with a view to prevent 
intrusion of extremists from adjoining 
countries (MUR 377) 
(Deb. 4 , Vol. XI, 28-07-2005) 
Col. 43t-33 

Need for conversion of Jaipur-Loharu-
Reengas-Sikar and Phulera- Reengas-
Rewari meter gauge railway lines into 
broad gauge (MUR 377) 
(Deb. 23, Vol. XIII, 29-08-2005) 
Col. 55 

Need for doubling of railway line between 
Kharagpur and Midnapore in West 
Bengal (MUR 377) 
(Deb. 8 , Vol. XI, 03~S-200s) 
Col. S46 

Need for early completion of certain 
pending National Highway Projects of 
Uttar Pradesh (MUR 377) 
(Deb. 4 , Vol. XI, 28~7-2005) 
Col. 436 

Need for early construction of 
Ahmednagar-Beed-Parli railway line in 
Maharashtra (MUR 377) 
(Deb. 8 , Vol. Xl, 03-08-2005) 
Col. 546-47 

Need for early issuance of certiticates to 
students passing their vocational 
courses from various institutions 
patronized by National Council of 
Vocational Training (MUR 377) 
(Deb. 9 , Vol. XI, 04-08-2005) 
Col. 366 

Need for expansion ofHaldia Refinery in 
West Bengal (MUR 377) 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 325-26 

Need for extension of Navjivan Express 
from Chennai to Pondicherry 
(MUR377) 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 331 

Need for four-Ianing of National Highway 
No.2 between O:>yaand Patna in Bihar 
(MUR377) 
(Deb. II. Vol. XII, 08~8-2005) 
Col. 531 

Need for inclusion of more areas under 
the North-East Industrial Policy. 1997 
with a view to create employment in 
the region (MUR 377) 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 484-85 

Need for issuance of certificate to bonafide 
Schedule Caste members in Union 
Territory ofChandigarh (MUR 377) 
(Deb. 4 , Vol. XI. 2S~7-2005) 
Col. 43 1-32 

Need for proper maintenance of National 
Highway No. 27 between Suhagi and 
Charghat (MUR 377) 
(Deb. 16. Vol. XII, 16-0S-2005) 
Col. 430 

Need for proper repair and maintenance 
of National Highways No. 83 between 
Podhahi and Nadaul in Bihar 
(MUR377) 
(Deb. 24. ~1. XIII, 30-08-2(05) 
Col. 63 
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Need for r!'construction of National 
Highway No.2 on Kanpur-Lucknow 
and Kanpur-Etawah routes (MUR 377) 
(Deb. J I. Vol. XII. 08-08-2005) 
Col. 531 

Need for stringent action to check sexual 
harassment at workplace and other 
atrocities against women (MUR 377) 
(Deb. 19. Vol. XII, 22-08-2005) 
Col. 525 

Need for taking over of Bongaigaon 
Thermal Power Station by NTPC 
(MUR377) 
(Deb. 23. Vol. XIII. 29-O8-2005} 
Col. 62-63 

Need to accord approval to the proposal 
of Government of Orissa for linking 
the State with the network under 
Edusat programme ofiSRO (MUR 377) 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 528-29 . 

Need to Accord Approval to the Proposal 
of Maharashtra Government for Lifting 
Ban on Nik-Lakhori Pulse and its by 
Products (MUR 377) 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 524-25 

Need to accord approval to the proposal 
of the Government of Uttar Pradesh 
for implementation of Ravine 
Development Scheme in the State 
(MUR377) 
(Deb. 2 , Vol. XI. 26-07-2005) 
Col. 628 

Need to accord priority for setting up of 
Maudya Power Project in Nagpur 
district of Maharashtra (MUR 377) 
(Deb. 9 , Vol. XI,04-08-2005) 
Col. 369 

Need to accord Scheduled Tribe status to 
Koch-~bangshi community of Assam 
(MUR377) 
(Deb. 19, Vol. XII, 22-08-2(05) 
Col.S21 

Need to accord the status of a Central 
University to Jai Narain Vyas University 
in Jodhpur. Rajasthan (MUR 377) 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 522 

Need to accord the status of an 
International Airport to Jaipur Airport 
and also name it after Maharaja 
Mansingh (MUR 377) . 
(Deb. 8. Vol. Xl. 03-08-2005) 
Col. 540 

Need to address issues concerning NRlsl 
PIOs through a single window system 
(MUR377) 
(Deb. 9 • Vol. XI. 04-08-2005) 
Col. 361-62 

Need to allocate additional funds for early 
completion of ongoing power projects 
in Karnataka to overcome power 
shortage in the State (MUR 377) 
(Deb. 9, Vol. XI. 04-08-2005) 
Col. 370 

Need to allocate adequate funds for the 
proper upkeep and maintenance of 
National Highways on Khurda-
Bolangir and Gopalpur-Raipur sections 
in Orissa (MUR 377) 
(Deb. II. Vol. XII, 08-08-2005) 
Col. 532-33 

Need to allocate funds for providing civic 
amenities at Vitthal Rakumai Temple. 
Pandharpur, Maharashtra(MUR 377) 
(Deb. 9 , Vol. Xl. 04-08-2005) 
Col. 370-71 

Need to amend Environme.(1t and Forest 
Conservation Act with a view to 
disburse surplus land to landless 
Schedule Caste and poor people in the 
country (MUR 377)' 
(Deb. 24, Vol. XIII. 30-08-200S) 
Col. 65 

Need to amend immigration laws to prevent 
harassment being meted out to Indian 
Citizens who over stay abroad after 
getting employment (MUR 377) 
(Deb. 9 , Vol. XI. 04-08-200S) 
Col. 363 
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N.-i to appoint programme and technical 

staff at AIR station, HilltJMtnagar. 
~to mike it AIRctioMJ (MUR? 77) 
(Deb: 7, \bl XI, 02-08-20(5) 
Col. 402-03 

Need to appoint technical and programme 
.aff at Himmatnagar, Gujarat AIR 
ation to make it AlActiOllal (M UR 377) 
(Deb. 20, '«>1. XII, 23-08-2005) 
Col.321 

Need to approve final alignment of the 
East-West Corridor of National 
Highways Development Project on 
National Highways No. 31 and 31-C 
passing through Siliguri (MUR 377) 
(Deb. 20. \bl. XII. 23-08-2(05) 
Col. 328 

Need to attach additional bogies in Vaishali 
Express ITom Gorakhpur (MU R 377) 
(Deb. 3 • Vol. XI. 27-07·2005) 
Col.617-18 

Need to augment the quota of K.rOlefle 
being provided to fishermen through 
Public Distribution System in coastal 
areas ofGujarat (MU R 377) 
(Deb. 7 , Vol. XI, 02-08-2(05) 
Col. 400.() I 

Need to ban donations being charged by 
professional self managed colleges 
ITom poorer sections of the society in 
Tamil Nadu (MUR 377) 
(Deb. 14, \bl. XII, 11-08-2005) 
Col. 327·28 

Need to ban fake advertisements in 
newspapers inviting applications for 
employment with a view to safeguard 
the interest of unemployed persons 
(MUR377) 
(Deb. II, Vol. XII,08-08-200S) 
Col. 528 

Need to ban productioa ofBT Cotton and 
oompensate farmers affected due to 
sowing ofthil crop (MUR 371) 
(Deb. 2 . Vol. XI, 26-07-2005) 
Col. 629 

Need to bring a Central Legi.latica to 
regulate admission and fee structure 
in Medical and Engineer.g Colleges 
in the Country (MUR 377) 
(Deb. 7 , Vol. XI,02-08-2(05) 
Col. 405-06 

Need to bring a Constitutional Amendment 
Bill to increue the number of seats of 
Lok Sabha and State Legislatures 
(MUR377) 
(Deb. 7 , '«>1. Xl,02-08-2005) 
Col. 404-05 

Need to bring a suitable legislation to 
check piracy of films in tbe. country 
(MUR377) 
(Deb. II. Vol. XII. 08-OS·200S) 
Col. 534 

Need to bring necessary legislation to 
preclude Wakf Board 's claims in regard 
to Taj Mahal and other National 
Monuments in the country (MUR 377) 
(Deb. 3 , Vol. XI, 27-07-2(05) 
Col. 613 

Need to bring various railway stations 
between Bachhwada and PUla in 
Samastipur Parliamentary 
Constituency. Bihar under Samastipur 
Railway Zone (MUR 377) 
(Deb. 2 , Vol. XI, 26-07-2(05) 
Col. 628-629 

Need to chalk out remedial measures to 
safeguard the interest of coconut 
growers whose crops have been 
affected due to disease and continued 
drought in Tumkur district, Kamataka 
(MUR377) 
(Deb. 8 , Vol. XI, 03-08.2(05) 
Col. S40-4) 

Need to change the timing of recently 
introduced Madurai- Villupuram 
passenger train making it a daytime 
train for the convenience of the 
passengers (MUR 377) 
(Deb. 20, \bl. XII. 23.()8·200S) 
Co\. 324-25 
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Need to ch~k increase in population and 

intrusion from neighbouring countries 
(MUR377) 
(Deb. 2, Vol. XI. 26-07-200S) 
Col. 627 

Need to check production of liquor from 
foodgrains. with a view to pre-cmpt 
shortage of foodgrains in the country 
(MUR377) 
(Deb. 21, Vol. XIII, 24-08-200S) 
Col. 473 

Need to check the unprecedented level of 
environmental degradation and 
ecological imbalance due to large scale 
mining of river beds in Kerala(MUR 377) 
(Deb. 7. Vol. XI. 02-08-200S) 
Col. 408 

Need to clear pending proposals of rural 
development projects of Andhra 
Pradesh (MUR 317) 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 537-38 

Need to clear pending proposals of the 
Government of Karnataka regarding 
management ofbio-diversity in coastal 
districts of Kama taka (MUR 377) 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col.401 

Need to clear the pending proposal for 
doubling and electrification ofrailway 
line from Bibinagar to Nadikudi and 
construct a railway line between 
Obulavariplli and Krishnapatnam Port 
in Andhra Pradesh (MUR 377) 
(Deb. 24, Vol. XIII, 30-08-200S) 
Cot. 57 

Need to clear the proposal for setting up 
of the Chanshal-Shimla-Solan for multi-
purpose water supply project in 
Himachal Pradesh (MUR 377) 
(Deb. 17. Vol. XII. 17-O8-200~) 
Col. 478-79 

Need to clear the proposal of tlte 
GoverlH1MRt of GlijenIt for proridilla 
adequate security to cOlStaI ... of 
the State (MUR 377) 
(Deb. 7 . Vol. XI, 024200S) 
Col. 404 

Need to clear the proposal of the 
GovernMent of Karnataka for 
fortification of sea embankments in 
Dakshina Kannada (MUR 377) 
(Deb. 8 , Vol. XI. 03-08-2005) 
Col.S4142 

Need to clear the proposal of the 
Government of Tamil Nadu for 
construction of court buildings in 
Erode district (MUR 377) 
(Deb. 4 , Vol. XI. 28-07-200S) 
Col. 433-34 

Need to clear the proposal of the 
Government of Tamil Nadu for 
development of Arupadai Vedugal 
tourist Circuit (MUR 377) 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. 538·39 

Need to clear the proposal of the 
Government of Uttar Pradesh relating 
to Primary Health Centres in the State 
(MUR377) 
(Deb. 14. Vol. XII, 11-08.2(05) 
Col. 326 

Need to clear the proposal of the 
Government of West Bengal for setting 
up of Durgaduani Mini Tidal Power 
Plant in Sunderbans area (MUR 377). 
(Deb. 7 , Vol. XI, 02-08-2005) 
CoI.412-J3 
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Need to close down South India Bottling 
Company in Tenkasi Parliamentary 
Constituency. Tamil Nadu which is 
depriving availability of potable water 
to the people of the Constituency 
(MUR377) 
(Deb.2. Vol. XI. 26-07-2005) 
Col. 630-3 1 

Need to conduct a CBI inquiry into alleged 
irregularities in Coal India Ltd. (MUR 
3Tl) 
(Dcb. 16, Vol. XII. 16-08-2005) 
Col. 425 

Need to conduct a study by National 
Institute of Environmental Engineering 
on the phenomenon of rising 
temperature in coal mining belt of 
Talcher and Brajrajnagar in Orissa 
(MUR377) 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 471-72 

Need to conduct investigation into the 
source of LPG found at Rahatgarh in 
Sagar Parliamentary Constituency. 
Madhya Pradesh (MUR 371) 
(Deb. 23. Vol. XIIJ,29-08-2005) 
Col. 53-54 

Need to consider the order making the 
manufacturing and selling of common 
salt a punishable offence (MUR 377) 
(Deb. 8 , Vol. XI. 03-08-2005) 
Col. 54546 

Need to construct a bridge on National 
Highway No. 81inkingValsadcityand 
Khergaon in Gujarat(MUR 371) 
(Deb. 7.0. Vol. XII, 23-08-2005) 
Col. 329-30 

Need to construct a flyover at the crossing 
in Bulsar, Gujarat linking National 
Highways with Bhailad-Narol-Selvas-
Daman road (MUR 377) 
(Deb. 24, Vol. XIII. 30-08-2005)· 
Col. 56 

Need to construct an air strip at Chitrakut 
Dham for the convenience of the 
tourists visiting the place (MUR 377} 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 326 

Need to construct an over bridge at 
Jugsalai railway crossing in 
Jamshedpur Parliamentary 
Constituency. Jharkhand (MUR 377) 
(Deb. 23. Vol. XIII. 29-08-2005) 
Col. 61 

Need to construct road under PMGSY 
Ferozpur Parliamentary Constituency. 
Punjab (MUR 377) 
(Deb. 23, Vol. XIII, 29-08-2005) 
Col.60~1 

Need to construct roads on border!> with 
a view to check intrusion of Extremists 
from Neighbouring Countries 
(MUR377) 
(Deb. 3 , Vol. XI, 27-07-2005) 
Col. 622 

Need to construction of Modasa-Shamlaji 
Rail Line in Gujarat (MUR 377) 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 625 

Need to continue 'National Programme of 
Rehabilitation for Persons with 
Disabilities' Scheme in Bellary district. 
Karnataka (MUR 377) 

. (Deb. 3 , Vol. XI. 27-07-2005) 
Col. 615-16 
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Need to continue the permission granted 
to Ayurvedic doctors for using 
Allopathic system of medication in 
Maharashtra and other parts of the 
country (MUR 377) 
(Deb. 17, Vol. XII, 17-08-200S) 
Col. 481 

Need to continue the policy of providing 
employment to the people whose land 
has beea acquired by Coal India 
Limited in Jharkhand (MUR 377) 
(Deb. 7 , Vol. XI, 02-08-200S) 
Col. 41 1-12 

Need to convert the existing 8areiJIy-
Lakhimpur-Sitapur-Lucknow Railway 
Section from Metre Gauge to Broad 
Gauge (MUR 377) 
(Deb. 19, Vol. XII,22-08-200S) 
CoI.S2S-26 

Need to declare "Teesta Barrage Project" 
in West Bengal as a national project 
and ~lIocate adequate funds for its 
completion (MUR 377) 
(Deb. 7 , Vol. XI, 02-08-200S) 
Col. 407 

Need to Declare Giripar area of Sirmaur 
District and certain areas ofKullu and 
Shimla districts of Himachal Pradesh 
as Scheduled Tribes Areas (MLJR 377) 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 476-77 

Need to declare Gorakhpur-Maharajganj-
N ichlaul-Thunthibari road in Uttar 
Pradesh as a National Highway (MUR 3m 
(Deb. 20, Vol. XII, 23-08-200S) 
Col. 330 

Need to declare Jaipur Airport as an 
international airport and provide funds 
for its modernisation (MUR 377) 
(Deb. 14, Vol. XII, 1I-08-200S) 
Col. 324 

Need to declare Kol Caste as scheduled 
tribe and reserve seat for them in State 
Legislature of Uttar Pradesh (MUR 377) 
(Deb. 20. Vol. XII. 23-08-200S) 
Col. 325-26 

Need to declare Mahabaleshwar and Patan 
Tehsils in Satara district ofMaharashtra 
as special Horticulture Zone with a 
view to promote horticulture in the area 
(MUR377) 
(Deb.2. Vol. XI, 26-07-200S) 
Col. 631 

Need to declare Murshidabad district in 
West Bengal as a heritage destination 
and provide infrastructure for 
promoting tourism in the region (MUR 
377) 
(Deb. 16, Vol. XII, 16-08-200S) 
Col. 426 

Need to declare Nagpur in Maharashtra 
as the sub-capital of India (MUR 377) 
(Deb. 19, Vol. XII, 22-08-200S) 
Col.S28 

Need to declare State Highway between 
Deoghar and Patna as a National 
Highway (MUR 377) 
(Deb. 4 • Vol. XI, 28-07-200S) 
Col. 436-37 

Need to declare Sunderbans Waterwavs 
as National Waterways ( M U R 377) • 
(Deb. 24. Vol. XIII, 30-08·200S) 
Col.64-6S 

Need to declare Tamil as an official 
language of the Union Government 
(MUR377) 
(Deb. 7, Vol. XI, 02-08-200S) 
Col.4JO 

Need to develop Alwara lake in Kushambi 
district, Uttar Pradesh as a tourist 
resort (MUR 377) 
(Deb. 23, Vol. XIII, 29-08-200S) 
Col.S7 
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NHd to develop an artificial lake at 
Bilaspur, Himachal Prad.sh for 
promoting tour.ism in the region 
(MUR377) 
(Deb. 3 • Vol. XI. 27-07-2005) 
Col. 615 

Need to develop Gaya in Bihar as a piece 
of tourist importance (MUR 377) 
(Deb. 23. Vol. XIII. 29-08-2005) 
Col. 58-59 

Need to develop Industries in Hamirpur, 
Bilaspur and Kangrll districts of 
Himachal Pradesh for effective 
utilization and better marketing of 
bamboo sticks (MUR 377) 
(Deb. 20. Vol. XII. 23-08-2(05) 
Col. 323 

Need to develop the barren unproductive 
land in Oholpur district of Rajasthan 
for generating employment (MlJR 377) 
(Deb. 19, Vol. XII,22-08-2005) 
Col. 522-23 

Need to devise a mechanism to check 
adulteration of petrol and diesel sold 
through retail outlets in Himachal 
Pradesh and other parts of the country 
(MUR377) 
(Deb. II, Vol. XIJ,08-08-2005) 
Col. 524-25 

Need to direct Hindust.an Petroleum 
Corporation Limited to provide 
employment to the people whose land 
have been acquired for setting up plant 
in Nasik Parliamentary Constituency, 
Maharashtra (MUR 377) 
(Deb. 9 , Vol. XI, 04-08-2005) 
Col. 364 

Need to Discontinue Practice of Issuing 
Diplomate of National Board 
Certificate to National Board of 
Examinations in Order of Maintain 
Standard in Medical Education in the 
Country (MUR 377) 
(Deb. 23, Vol. XIII, 29-08-2005) 
Col. 52 

Need to drop the proposal for setting up a 
sanctuary in Kandhamal district of 
Orissa with a view to safeguard the 
interests of local tribal population 
(MUR377) 
(Deb. 2 , Vol. XI,26-07-2005) 
Col. 629-30 

Need to enact law providing for forest and 
lead rights to tribals in the country 
(MUR377) 
(Deb. 2 , Vol. XI, 26-07-2(05) 
Col. 626 

Need to enact Scheduled Tribes 
Traditional Land Rights Bill. 2005 with 
a view to protect the interests oftribal 
forest dwellers ill Andhra Pradesh 
(MUR377) 
(Deb. II, Vol. XII. 08-08-2005) 
Col. 529 

Need to encourage recruitment of Indian 
coaches for coaching sportspersons 
in the country (MUR 377) 
(Deb. 20. Vol. XII. 23-08-2(05) 
Co1.321-22 

Need to ensure availability of 8t. Cotton 
seeds to the farmers at affordable 
prices (MUR 377) 
(Deb. 7 , Vol. XI. 02-08-2005) 
Col. 403 

Need to ensure availability offoodgrains 
to poor people under various Centrallv 
Sponsored Schemes in Uttar Pradesh 
and other parts of the country 
(MUR377) 
(Deb. 7 • Vol. XI, 02..Q8-2005) 
Col. 409-1 0 

Need to ensure compliance of labour 
laws by MNCs functioning in India 
(MUR377) 
(Deb. 11, Vol. XII. 08..Q8-2005) 
Col. 532 

Need to Ensure Early Payment of Crop 
Insurance Dues to the Farmers in 
Amreli Pariiamentary Constituency, 
Gujarat(MUR 377) 
(Deb. 23, Vol. XIII, 29-08-2(05) 
Co1.50-SI 
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Need to ensure safety of Stamp papers 

lying at Nasik road railway station ft>r 
onward transport to various 
deltiaations in the country (Wil 377) 
(Deb. 20, \\>1. XII. 23.()8..2005) 
Col. 323-24 

Need to ensure socialleCurity meuures 
for workOl'l enpged ill caIMw, eoir, 
plantation, fish.ri.. .ad otllor 
unorganized Neton il K .... ad 
other pII1I of the COWIb'y (WR 377) 
(Deb. II, ~. xu, 08-08-2(05) 
CoI.S29-30 

Need to ...... Itrict cotnpHMoe of rules 
eaected for repleting Imtory iNIt_ 
in Maharashtra and om. parts of the 
country (MUR 377) 
(Deb. 21, \\>1. XIO,24-08-200S) 
Col. 474 

Need to ensW"C supply of Gal by GAIL 
from Jagdishpur to Haldia in West 
Bengal (MUR 377) 
(Deb. 21, \\>1. XIII, 24-08-2005) 
Col. 472 

Need to ensure uninterrupted gas supply 
from GAIL to various industrial unill 
in Nagapattinam parliamentary 
constituency, Tamil Nadu (MUR 377) 
(Deb. 19, \\>1. XII, 22-08-200S) 
CoI.S27-28 

Need to establish a Horticulture University 
ia North Kerala (MUR 377) 
(Deb. 3 • \\>1. XI, 27-07-2(05) 
Co1.616-17 

Need to expedite availability of credit 
cards to the farmers through 
nationalized bub in Madhya Pradesh 
and Rajasthan (MUR 377) 
(Deb. 16, \bl. XII, 16-08-2(05) 
Col. 428-29 

Need to Expedite Completion ofBasohli-
Bani-Badharwah Road ill Jammu and 
Kashmir (\fUR 377) 
(Deb. 23. 'wbl. XID, 29-08-2(05) 
CoI.~1 

Need to expedite construction of llIIIOO.t 
bridp on River Chenab at Akhnoor. 
JllWllu and Kashmir (MUR 377) 
(Deb. 3 , Vol. XI. 27-07-2005) 
Col.613-14 

'Meed to expedite construction of new 
Railway Line between Puntamba and 
Shirdi besides doubling of Daund-
BItipwI and Manmad-Daund Railway 
liM in Maharashtra (MUll 377) 
(Deb. 23, \\>1. XIII, 29-08-2(05) 
Col. 51-52 

Noed to expedite collltrUction of Power 
lub-Itat;on at Forbe'ganj, Bihar 
(MUR371) 
(Deb. 9 • \\>1. XI,04-08-20(5) 
Col. 366 

Need to Expedite long pending proposals 
for conversion of Stale Highways into 
National Highways in Mahabub Nagar 
Parliamentary Constituency, Andhra 
Pradesh-(MUR 377) 
(Deb. 2 , \\>1. XI,26-07-2(05) 
Col. 624 

Need to expedite setting up of an A II India 
Institute of Medical Sciences at Patna, 
BIw (MUR 377) 
(Deb. 3 , \\>1. XI, 27-07-200S) 
CoI.6l8-l9 

Need to expedite setting up of Centre for 
sale of Agricultural Products under 
National Horticulture Mission at Patna 
(MUR371) 
(Deb. 19, \\>1. XII, 22-08-2(05) 
Col. 526 

Need to ~xpedite the relief and 
rehabilitation measures in landslides-
affected Uttar Kashi district of 
UttaranchaJ (MUR 377) 
(Deb. 19, \\>1. XII, 22-08-2(05) 
Col. 524 

Need to exp.dite the setting up of 
Kayamkulam Fishery Harbour in Keraia 
(MUR377) 
(Deb. 24, Vol. XIII, 30-08-2(05) 
Col. 61-62 
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Nl!ed 10 extend 315A rail services upto 
MtJri I'ia Jhalda in West Bengal and re-
route Shaktipuja Express via Muri. 
Jhaldaand Bokaro Steel city (MUR 377) 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 478 

Need to extend the Eighth Bipartite Pay 
Revision settlement to Regional Rural 
Banks (RRB) at par with Commercial 
Banks (MUR377) 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 523 

Need to fiJI up the vacancies in Supreme 
Court and al/ the High Courts for 
speedy disposal of pending cases 
(MUR377) 
(Deb. 14, Vol. XII. 11-08-2005) 
Co/' 321 

N(.ed to formulate policies for the 
development of the c'ountry based on 
indigenous resources (MUR 377) 
(Deb. 2 • Vol. XI. 26-07-2005) 
Co1.631~32 

Need to give status oftelecom district to 
Bokaro in Jharkhand (MUR 377) 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 520-21 

Need to grant approval to Kehmil 
mUltipurpose project in J&K 
(MUR377) 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 548 

Need to grant environmental clearance to 
the pending Irrigation projects of 
Andhra Pradesh (MUR 377) 
(Deb. 17. Vol. XII.17-OB-2005) 
Col. 479 

Need to grant mini-AIIMS status to 
Sarojini Naidu Medical CoJlege, Agra. 
U~r Pradesh (MUR 377) 
(Deb. 11, Vol. XII, 08-08-2005) 
Col. 530-l1 

Need to grant Rs. 800 crores for urban 
renewal.programmes in Murnbai, 
Maharashtra (MUR 377) 
(Deb. 24. Vol. Xlii, 30-08-2005) 
Col. 65-66 

Need to implement 'Swajaldhara' Project 
in Chail Parliamentary Constituency, 
Uttar Pradesh with a view to solve 
drinking water problem in the region 
(MUR377) 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col.473 

Need to implement canal projects on river 
Ganga at Allahabad, Uttar Pradesh with 
a view to solve irrigation and drinking 
water problem in Chail Parliamentary 
Constituency (MUR 377) 
(Deb. 9 • Vol. XI, 04-0B-2005) 
Col. 367 

Need to include aJl the villages in Parbani 
district, Maharashtra under the 
Jurisdiction ofParbhani Postal district 
for the convenience of the people 
(MUR377) 
(Deb. 24, Vol. XIII. 30-08-2005) 
Col. 63-64 

Need to include all the villages with a 
popUlation of more than One 
Thousand people in Hardoi and Khiri 
districts of Uttar Pradesh undN-
Pradhan Mantri Gram Sadak Yojana 
during the year 2005-2006 (MUR 377) 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 526-27 

Need to include Kheri district of 
Uttar Pradesh under Sam Vikas Yojana 
for its alround development (MUR 377) 
(Deb. 9 , Vol. XI. 04-O8-2005~ 
Col. 368 

Need to incorporate realistic amendments 
in building bylaws permitting habitable 
space in residential buildings in 
Chandigarh Union Territory (MUR 377) 
(Deb. 9 • Vol. XI, 04-08-2005) 
Col. 363-64 

Need to increase the amount of medical 
allowance being given to retired Central 
Go~ernment Employees in Uttranchal 
(MUR377) 
(Deb. 8 , Vol. XI, 03.Q8-2005) 
Col. 541 
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Need to increase the percentage of 

reservation provided to Banjara and 
other Nomadic tribes for their socio-
economic and educational upliftment 
(MUR377) 
(Deb. 17, Vol. XJI, 17-08-2(05) 
Col. 480 

Need to install good quality India Marka 
hand Pumps in Unnao Parliamentary 
Constituency, Uttar Pradesh to solve 
acute drinking water problem in the 
region (MUR 377) 
(Deb. 23, Vol. XIII, 29-08-2(05) 
Col. 59 

Need to introduce a D.M.U. service 
betweenAlwar and Delhi (MUR 377) 
([)eb. 16,~.XlI. 16-08-2005) 
Col. 425 

Need to introduce a Metro Rail service in 
Jaipur. Rajasthan (MUR 377) 
(Deb. 21. Vol. xm, 24-08-2(05) 
Col. 471 

Need to introduce a scheme for 
procurement of copra by NAFED at 
remunerative price in Tamil Nadu and 
other Southern States of the Country 
(MUR371) 
(Deb. 7 • Vol. XI,02-08-2005) 
Col. 402 

Need to introduce a superfast train 
between Jaunpur and Mumbai 
(MUR377) 
(Deb. 7 , Vol. XI. 02-O8~2005) 
Col. 408-09 

Need to introduce a train from Bijnore to 
Lucknow and provide hydraulic gates 
at railway crossing in B ijnore 
Parliamentary Constituency, Uttar 
Pr.h (MUR377) 
(Deb. 23, Vol. XIII, 29-08-2(05) 
Col. 61-62 

Need to introduce an express train between 
Manmad and Tirupati via Parbhani and 
Sikanderabad (MUR 377) 
(Deb. 16, Vol. XJI, '16-08-2(05) 
Col. 43 1-32 

Need to introduce international flights of 
Air India and Indian Airlines between 
Hyderabad and Hong Kons 
(MUR377) 
(Deb. 14. Vol. XII. 11-08-2005) 
Cot 322 

Need to introduce more Air India flights 
on gulf route with a view to solve the 
problems being faced by passengers 
going to Gulf countries (MUR 377) 
(Deb. 9 , Vol. XI, 04-08-2005) 
Col. 366-67 

Need to issue order of Delimitation 
Commission regarding delimitation of 
the Assembly and Parliamentary 
Constituency of the union territory of 
Pondicherry (MUR 377) 
(Deb. 8 , Vol. XI, 03-08-2(05) 
Col. 547 

Need to lay a new railway line on U.ijain 
Aagar-Soyat-Jhalawar-Ramganj 
Madisector (MUR 377) 
(Deb. 20. Vol. XII, 23-08-2005) 
Col. 322 

Need to look into the incident of non-
implementation of labour laws by 
Honda Motorcycles and Scooters India 
Ltd. (MUR 377) 
(Deb. 8 • Vol. XI. 03-08-2005) 
Col. 543 

Need to maintain full-fledged cattle farms 
in Ongole, Andhra Pradesh for breeding 
Ongole Bull (MUR 377) 
(Deb. 14, Vol. XII. 11-08-2005) 
Col. 320 

Need to observe cea~-fire ground rules 
by security forces in Manipur 
(MUR377) 
(Deb. 16, Vol. XII. 16-08-2005) 
Col. 435 . 

Need to open a computerized railway 
reservation counter at Rath in Hamirpur 
Parliamentary constituency, Uttar 
Pradesh and provide civic amenities at 
the nearby railway stations (MU R 377) 
(Deb. 8 • Vol. XI, 03-08-2005) 
Col. 544-45 
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.Need to open a Kendriya Vidyalaya at 
Maharajganj in Siwan district, Bihar 
(MUR371) 
(Deb. 9 , Vol. XI, 04..()S-2005) 
Col. 369-70 

Need to open a Kendr1ya Vidyalaya in 
Patan District, Gujarat (MUR 377) 
(Deb. 11, Vol. XlI. 08-0S-200s) 
COI.S28-29 

Need to. open a Navodaya Vidyalaya in 
Hamirpur, Uttar Pradesh (MUR 377) 
(Deb. 24, Vol. XID, 30-08-2005) 
Col. 624;3 

Need to open a Railway residential school 
at Manjhi in Saran district, Bihar (MUR 
377) 
(Deb. 16, Vol. Xli, 16-08-2005) 
Col. 433 

Neeu to open Technical Education 
Institutes in Phulbani Parliamentary 
Constituency, Orissa for the benefit of 
tribal population (MUR 377) 
(Deb. 17, Vol. XII, 17..()8-2005) 
Col. 483 

Need to open the closed railway gate of 
outward goods shed at Shimla 
Extension Railway Station, Himachal 
Pradesh (MUR 377) 
(Deb. 9 , Vol. Xl, 04-08-2(05) 
CoI.362~3 

Need to open the office of Railway 
Recruitment Board in Bilaspur, 
Chhattisgarh (MUR 377) 
(Deb. 16, VoUQl, 16-08-2(05) 
Col. 434 

Need to permit cashew growers of Andhra 
Pradesh to continue with the existing 
technology of roasting seed through 
drum roasting system (MUR 377) 
(Deb. 4 • Vol. XI. 28-07-2005) 
Col. 438-39 

Need to prepare and implement a time-
bound action plan for the development 
of villages in Chandigarh (MUR 377) 
(Deb. 19, Vol. XII. 22-OS-2005) 
Col. 522 

Need to probe into the continuous 
depletion of Gangotri glacier in 
Himalayas (MUR 377) 
(Deb. 24, Vol. XIII, 30-08-200S) 
Col. 62 

Need to promote Mahua based small scale 
industries in Gondia and other districts 
of Maharashtra with a view to provide 
employment in the region (MUR 377) 
(Deb. 7 , Vol. XI. 02-08-2005) 
Col. 406-07 

Need to promote Organic Model Farming 
in Darjeeling and Include the region in 

the centrally sponsored scheme 
(MUR377) 
(Deb. 9. Vol. Xl, 04-08-2005) 
Col. 362 

Need to protect the Silk Industry of Eastern 
Uttar Pradesh by imposing higher duty 
on imported silk (MUR 377) 
(Deb. 16, Vol. XII, 16-08·2005) 
Col. 426-27 

Need to provide 20 per cent bonus to tea 
garden workers in Assam with a view 
to check labour unrest in the State 
(MUR377) 
(Deb. 4 , Vol. XI, 28-07-2005) 
Col. 439-40 

Need to provide adequate financial 
assistance to the Government of 
Maharashtra for providing relief to the 
people affected by floods in the Slate 
(MUR377) . 
(Deb. 24, Vol. XIII, 30-08-2005) 
Col. 64 
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Need to provide adequate funds for 

improvement ofNational Highway No. 
34 in Murshidabad district, West 
Bengal (MUR 377) 
(Deb. 20, Vol. Xli, 23.08-2005) 
Col. 329 

Need to provide basic amenities at 
Naimisaranya in Misrikh Parliamentary 
Constituency, Uttar Pradesh with a 
view to promote tourism !Uld pilgrimage 
in the year (MUR 377) 
(Deb. 24, \obI. Xlii, 30.08-2005) 

. Col. 63 

Need to provide basic amenities in 
Sultanganj Bihar and developing itas 
a place of religious and historical 
importance(MUR 377) 
(Deb. 23, Vol. XIII. 29.08-2005) 
Col. 54-55 

Need to provide better facilities to FCI 
workers, particularly in Kerala (MUR 
3TT) 
(Deb. 20, Vo\. XII. 23-0S-2005) 
Co\. 324 

Need to provide better infrastructural 
facilities at proposed Indira Gandhi 
National Park and WilQ Life Sanctuary 
in Pollachi, Coimbatore district, Tamil 
Nadu(MUR377) 
(Deb. 14, Vol. XII, II-OS-2005) 
Co\. 330 

Need to provide Canteen Stores 
Departments facilities to retired para-
military forces in Garhwal Parliamentary 
Constituency. Uttaranchal (MUR 377) 
(Deb. 2 , Vo\. XI, 26.07-2005) 

• C()\..626 

JoI'eed to provide Central assistance to the 
Government of Orissa for providing 
relief to the people affected by drought 
in South orissa (MUR 377) 
(Deb. 8 • Vo\. Xl, 03-OS-2005) 
Col. 537 

Need to provide diesel to fanp~~s at 
subsidized rates (MUR 377) . 
(Deb. 14, Vol. XII,II.o8-2005) 
Col. 323 

Need to provide environmental clearance 
to the pending projects of Karnataka 
Government (MUR 377) 
(Deb. 3 , Vol. XI, 27.07-2005) 
Col. 620·21 

Need to provide financial assistance to 
the Government of Madhya Pradesh 
for providing relief to the people 
affected by heavy rains in the State 
(MUR377) 
(Deb. J t, Vol. XII, 08-08-2005) 
Col. 526 

Need to provide financial assistance to 
the Government of Rajasthan with 8 
view to solve drinking water problem 
in the St~tc (MUR 377) 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 527-28 

Need to provide financial assistance to 
the Government of Uttar Pradesh for 
reconstruction of a bridge on Malanga 
drain linking Jhansi-Kanpur-Mumbai 
National Highway in Jalaun 
Parliamentary constituency (MUR 377) 
(Deb. 16, Vol. XII. 16-08-2(05) 
Col. 430 

Need to provide funds and implement the 
Hogenakkallntegrated Drinking Water 
Project in Dharmapuri District ofTamil 
Nadu with a view to solve acute 
drinking wata pwblcUl in the region 
(MUR377) 
(Deb. 21, Vol. XlII, 24-OS-2OO5) 
Col.47S-76 

Need to provide .~lCrmanent Shelters for 
tsunamillffected people in Tamil Nadu 
and Andamsn and Nicobar Islands 
(MUR377) 
(Deb. 8 , Vol. XI. 03.08·2005) 
Col. 539-40 
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Need to provide relief to the farmers 
whose crops have been affected due 
to erosion caused by river Gomti in 
Haliapur and Jagdishpuri in Sultanpur 
dtstrict (MUR 377) 
(Deb. 17, ~1. XII, 17~8-200S) 
ColAS3 

Need to provide special economic package 
to Himachal Pradesh for its all-round 
development (MUR 377) 
(Deb. 17, Vol. XII. 17-08-200S) 
CoI.477 

Need to provide special package for 
I~ustrial Development in Bihar (MlJR 
371) 
(Deb. 8 , Vol. XI, 03-08-200S) 
CoI.54S 

Need to provide special package to 
Chhattisgarh for maintaining its forest 
based economy (MUR 377) 
(Deb. 23, Vol. xm,29-08-200S) 
Col. 56 

Need to provide special package to the 
Government of Uttar Pradesh to meet 
the imminent threat posed to the 
villages on the banks of river Ghagra, 
in Salem pur Parliamentary 
Constituency due to rise in its water 
level (MUR 377) 
(Deb. 17, Vol. XII, 17-08-200S) 
Col. 482 

Need to provide stoppaae of Howrah-
Bhubaneshwar Dbauli Express at 
Contai Road Station under Kharagpur 
Division of South Eastern Railways 
(MUR377) 
(Deb. 21, Vol. xm, 24..()8-200S) 
Col. 472-73 

Need to provide stoppage to important 
trains and computerized reservation 
facility at Nagina, Bijnore district, 
Uttar Pradesh (MUR 377) 
(Deb. II, Vol. XII, OS-OS-200S) 
Col.S33 

Need to provide telephone connections 
to waitlisted subscribers in Balasore 
and other areas of Orissa (MUR 377) 
(Deb. 7 , Vol. XI,02-OS-200S) 
Col. 41 1 

Need to provide voting rights to Non-
Resident Indians (MUR 377) 
(Deb. 3 , Vol. XI, 27-07-2005) 
Col.617 

Need to raise an Ahirwal Regiment in 
Indian Army (MUR 377) 
(Deb. 21, Vol. XlII, 24-08-2005) 
Col. 470 

Need to reduce the premium charged on 
Crop Insurance Scheme in Amreli 
Parliamentary Constituency (MUR 
371) 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 427-28 

Need to release ad.ditional funds to the 
Government of Himachal Pradesh for 
providing relief to the people affected 
by floods (MUR 377) 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 523--34 

Need to release adequate funds for 
speedy completion of Keonjhar,garh-
Daitari-Banspani Railway Section in 
Orissa (MUR 377) 
(Deb. 17, Vol. XII, 17 -08-200S) 
COI.48()..S~ 
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Need to release commemorative stamp on 
the birth centenary of Dr. Soundram. 
a freedom fighter. falling on 
18th August. 2005 (MUR 377) 
(Deb. 17. Vol. XII, 17-08-2(05) 
Col. 477-78 

Need to release more funds for early 
completion ofKottur-Narihara railway 
line Projects (MUR 377) 
(Deb. 23, Vol. XIU, 29-OS-200S) 
Col. 53 

Need to release more funds for providing 
relief to the people affected by severe 
floods in Southern Gujarat (MUR 377) 
(Deb. 3 • Vol. XI. 27-07-2005) 
Col. 614 

Need to reopen the park at Eden Garden, 
Kolkata for general public (MUR 377) 
(Deb,3 • Vol. XI, 27-07-2(05) 
Col. 620 

Need to repeal 'Dramatic Performance Act, 
IS76' with a view to protect the interest 
of dramatists in the country (MUR 377) 
(Deb. 16, Vol. XII, 16-08-2005) 
Col.431 

Need to rescind the order withdrawing 
relaxation of height being givep to the 
candidates from Uttaranchal for 
recruitment in Army (MUR 377) 
(Deb. 16, Vol, XIl.I6-0S-2(05) 
Col. 429 

Need to restart gauge conversion work 
on Chhapra-Kaptanganj-Thave-Siwan 
rail line (MUR 377) 
(Deb. 20. Vol. XII.23-OS-2(05) 
Col. 327-28 

Need to restart Tata-katihar link railway 
service and introduce a new super fast 
train between Tata Nagar and Patna 
(MUR377) 
(Deb. 16. Vol. XII. 16-08-2(05) 
Col. 433-34 

Need to restore the arrangement ofleld 
reservation in Puja Express for 
passengers commuting on Rewari-
Jaipur route (MUR 377) 
(Deb. 8 • Vol. XI. 03-08-200') 
Col.S39 

Need to restore the recognition ofMeclicai 
CoJ leges de-recognised due to 
shortage of teachers (MUR 377) 
(Deb. 4 • Vol. XI. 2S-07-200S) 
Col. 435 

Need to resume plying of Mahanadi 
Express on Betul-Nagpur-Bilaspur 
route (MUR 377) 
(Deb. 8 , Vol. XI, 03-08-200S) 
Col. 542 

Need to retain the office of National 
Savings Organisation at Ahmedabad, 
Gujarat (MUR 377) 
(Deb. 2 • Vol. XI, 26-07-2(05) 
Col. 625 

Need to review allocation of slots for 
programmes being telecast by 
Doordarshan Kendra, Kolkata with 
view to maximizing revenue earnings 
by the Kendra (MUR 377) 
(Deb. 24, Vol. XIU. 30-0S·2(05) 
Col. 61 

Need to Review the decision for 
delimitation of seats in the legislature 
of Uttaranchal based on Census of 
200I(MUR377) 
(Deb. 24, Vol. XIII, 30-08-2(05) 
CoI,S8 

Need to review the decision making use 
of seat belt compulsory to front sitters 
in vehicles in Delhi (MUR 377) 
(Deb. 21, Vol. XIII, 24-08-2(05) 
Col. 477·78 

Need to review the procedure being 
followed for awarding con'ract of 
pantry car in trains by IRCTC limited 
(MUR377) 
(Deb. 24, Vol. XIII. 30-08-2(05) 
Col. 60-61 
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Need !o run Bhubaneshwar Rajdhani 
. Express daily and also introduce a pair 

of Rajdhani Express train between 
Hazrat Nizamuddin and Bhubaneshwar 
vIa CuuacJc (MU R 377) 
(Deb. 24, \bl. XIII, 3.Q-08-2005) 
Col. 59 

Need to Safeguard the Interest of the 
Country from Patenting of Rice by 
Certain Foreign Companies (MUR 371) 
(Deb. 21, Vol. XlII, 24-08-200Sl 
Col. 471 

Need to sanction adequate funds for 
providing relief to the coconut growers 
in Karnataka affected by coconut 
disease NWSIPEEDE (MUR 377) 
(Deb. 2 • Vol. XI, 26-07-2005) 
Col. 632 

Need to sanction Central Freedom Fighter 
Pension to those who participated in 
Goa Frfedom Struggle (MUR 377) 
(Deb. 23, \bl. XIII, 29-08-2005) 
Co1.S~57 

Need to sanction Kanigiri Water Supply 
Scheme in Ongole Parliamentary 
Constituency, Andhra Pradesh (M U R 
3"n) 
(Deb. 21, \bl. XlII, 24-08-2005) 
Col. 469-70 

Need to sanction special economic 
package to the State of Gujarat to check 
the recurring drought in North Gujarat 
(MUR377) 
(Deb,2 • Vol. XI. 2~7·200S) 
Cot 623·24 

Need to lind a Central'tam to check Illegal 
mining of coal in Chatra Parliamentary 
Constituency. Bihar and also reopen 
closed mines in the region (MUR 377) 

. (Deb. 9 , \\lI. XI, 04-08-2(05) 
Col. 368 

Need to set up 6th Pay Commission for 
revision of pay scales and emoluments 
of Central GOvernment employees 
(MUR377) 
(Deb. II, Vol. XII, 08-08-2005) 
Co1.S25·26 

Need to set up a Burns Ward at ESI 
Hospital in Sivakasi Parliamentary 
Constituency, Tamil Nadu (MUR 377) 
(Deb. 7 , Vol. XI. 02-08-2005) 
Col. 412 

Need to sel up a Food Processing with 
cold storage facility in Chamrajanagar 
Parliamentary Constituency. Kamataka 
(MUR377) 
(Deb. 19, Vol. XII, 22-08·2005) 
Col. 529-30 

Need to set up a M6dern Science City 
and a Planetarium in Chandigarh 
(MUR377) 
(Deb. 23, Vol. XIII. 29-08-2005) 
Col. 52-53 

Need to set up a National Commission for 
the Welfare of Banjara Community in 
the country (MUR 377) 
(Deb. 9 • Vol. XI, 04-08-2005) 
Col. 364'{)5 

Need to set up a new fertilizer plant of 
Fertilizer Corporation oflndia Limited 
at Gorakhpur. Uttar Pradesh (MUR 
317) 
(Deb. 9 • Vol. XI, 04-08-2005) 
Co1.3fi5-66 

Need to set up ari All India Institute of 
Medical Sciences at Madurai, 
Tamil Nadu(MUR-377) 
(Deb. 8 , Vol. XI, 03-OS·200S) 
Col. 542-43 

Need to set up POI Hospital at Hamirpur,. 
. Himachal Pradesh (MUR377) 

(Deb. 9 , Vol. XI, 04-08-200S) 
Col. 365 
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Need to simplify tax regime in the interest 

of trading, community (MUR 377) 
(Deb. 16, \bl. XII, 16-08-2(05) 
Col. 421 

Need to solve the problems being faced 
by farmers in the border areas of 
Ferozpur Parliamentary Constituency, 
Punjab (MUR 377) 
(Deb. 14, Vol. XII. 11-08-2005) 
Col, 328-29 

Need to stan work for construction ofa 
bypass on National Highway No.3 
at Shajapur, Madhya Pradesh (MUR 
317) 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col.4034t 

Need to start work on lodhpur-Barmer 
and Jodhpur-laisalmer National 
Highway and also clear the proposals 
for construction of roads under 
Central Road Fund for Jodhpur (MUR 
317) 
(Deb. 24, Vol. XIII,3()'()S-200S) 
Col. 60 

Need to start work on rope-way at Gimath 
Parvat in I unagarh district of GtUarat 
(MUR377) 
(Deb. 24, Vol. XIII, 30-08-2005) 
Col.S5 

Need to stop evacuation of hutments by 
Railways during rainy season in Oondia 
District. Maharashtra(MUR 377) 
(Deb. 3 , Vol. XI. 27-07-200S) 
Col. 62 1-22 

Need to streamline credit card operations 
of nationalised banks in the country 
(MUR377) 
(Deb. 3 ,Vol. Xl, 27-07-2005) 
Col.619 

Need to Streamline telephone services of 
BSNL in Shahabad Parliamentary 
Constituency, Uttar Pradesh (MUR 
371) 
{Deb. 4 , \til. XI, 28-01-2005) 
Col. 431 

Need to streamline the functioning of 
CGHS Dispensaries in the country 
(MUR377) 
(Deb. 14, \til. XII, 1I-08-200S) 
Col. 328 

Need to streamline the procedure for 
auction of coal in Bharat Coking Coal 
and Eastern Coalfields Limited 
(MUR317) 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 623 

Need to take appropriate steps for revival 
of 53 sick textile units as recommended 
by SlFR (MUR 377) 
(Deb. 16, Vol. XII, 16-0S-2005) 
Col. 430-3 I 

Need to take necessary steps to prevent 
pollution in river Gomti at Sultanpur. 
Uttar Pradesh (MUR 377) 
(Deb. 2 • Vol. XI, 26-07-2005) 
Col. 629 

Need to take over construction of MandaI 
Dam in Chatra Parliamentary 
Constituency of Iharkhand by the 
Central Government with a view to 
provide irrigation facilities to tribal 
people in the region (MUR 377) 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 326-21 

Need to take preventive measures against 
various industrial units spreading toxic 
effluents and waste in Amroha 
Parliamentary Constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. S30-31 

Need to take speedy action for 
upgradation of road infrastructure in 
Gujarat (MUR 3 71) 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 323 

Need to take steps for early completion of 
power projects in Maharashtra (MUR 
371) 
(Deb. 4 , \til. XI. 28-07-2005) 
Col. 438 



256 LOKSABHA 

Need to take steps for implementing drip 
irrigation system in Karnataka with 
hundred per cent subsidy (MUR 377) 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 526-27 

Need to take steps. for proper upkeep and 
maintenance ofBabu Rajendra P~'s 
'Samadhi' atPatna (MUR 377) 
(Deb. II, VoL XII, 08-08-2005) 
CoI.SJO 

Need to take steps f'lr providing 
accommodation to the Employees of 
Bokaro Steel Plant, Iharkhand (MUR 
377) 
(Deb. 24. Vol. XIII, 30-08-2oo~) 
Col. 57-58 

Need to take steps to check erosion 
caused by ri~er Sharda at Kishanpur 
Wildlife Sanctuary in Lakhimpur Kheri. 
Uttar Pradesh (MUR 377) 
(Deb. 9 , Vol. Xl, 04-08-2005) 
Col. 36J068 

Need to take steps to check use of drugs 
by the youth in Punjab (MUR 377) 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 480 

Need to take steps to strengthen banks of 
river Krishna at Karad and Sang)i in 
Satara an.:! Sangli districts of 
Maharashtra(MUR 377 
(Deb. 16, Vol. XII,16-08-2oo5) 
Col. 432·33 

Need to ~e steps to strengthen family 
welfare programmes with a view to 
mitigate poverty (MUR 377) 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 321-22 

Need to take suiJable measure to solve 
scarcity of drinking water in Theni 
district, Tamil Nedu (MUR 377) 
(Deb. 14. Vol. Xn.II-08-2005) 
Col. 320-21 

Need to take suitable measures for further 
development of tourism industry in 
Kcrala(MUR ">77) 
(Deb. 2 • Vol. XI, 26-07-2005) 
Col. 627-28 

Need to take suitable measures for speedy 
disposal of pending cases in courts 
(MUR377) 
(Deb. 17. Vol. XII, 17-08·2005) 
Col. 484 

Need to take suitable measures to boost 
border trade with Myanmar and 
Bangladesh (MUR 377) 
(Deb. II, Vol. XII. 08-08-2005) 
Col. 533-34 

Need to take suitable measures to check 
incidents of terrorism in J&K (MUR 
377) 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 54344 

Need to take suitable measures to check 
menac.e of wild animals in Amreli 
Parliamentary Constituency, Gujarat 
(MUR377) 
(Deb. 2 • Vol. XI, 26-07-2005) 
Col. 622-23 

Need to take suitable measures to revive 
silk industries in Jharkhand (MUR 377) 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 432 

Need to take suitable steps to check 
rc-curring floods in Eastern 
Uttar Pradesh (MUR 377) 
(Deb. 21, Vol. XIII. 24-08-2(05) 
Col. 470-71 

Need to take suitable steps to check 
spreading ofCriophyidmite, a coconut 
disease in coastal areas of Orissa (MUR 
377) 
(Deb. 21. Vol. XlII, 2~8-200S) 
Col. 474-75 
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Need to take up the Subamarekha Barrage 

Project of West Bengal under the 
Centrally sponsored Scheme for its 
early completion (MUR 377) 
(Deb. 20, Vol. XII, 23-08·2005) 
Col. 326--27 

Need to undertake Geological Survey of 
Mahabaleshwar·Panchgani Plateau to 
ascertain the causes of land mass 
settlements there (MUR 377) 
(Deb. 20, Vol. XII, 23-08·2005) 
Col. 327 

Need to upgrade Hebsur·Dharwad-
Ramnagar road in Karnataka as a 
National Highway (MUR 377) 
(Deb. 16, Vol. XII,I6-08·2005) 
Col. 428 

Need to upgrade schools run by Railways 
with CBSE affiliation (MUR 377) 
(Deb. 14, Vol. XII, II-OS·2005) 
Col. 329·30 

Need to.upkeep and maintain Singalila 
National Park in Darjeeling (MUR 377) 
(Deb. II, Vol. XII, 08-08·2005) 
Col. 524 

Need to widen run-way at G.N.B. Airports 
Guwahti for resuming operations of 
International flights (MUR 377) 
(Deb. 24, Vol. XIII, 30-08-2005) 
Col. 56 

Need to widen the National Highway No. 
202 on Hyderabad·Warrangal section, 
with a view to streamline the flow of 
traffic (MUR 377) 
(Deb. 19, Vol. XII, 22-08·2005) 
Col. 529 

Need to withdraw move to impose anti~ 
dumping duty on viscose and filament 
yam besides abolishing duty on man· 
made yam (MUR 377) 
(Deb. 24. Vol. XIIl, 30-08-200S) 
Col. 59-60 

Need to withdraw the move to merge Ann)' 
Service (North) at Gaya with Southern 
Army Service at Bangalore (MUR 377) 
(Deb. 7. Vol. XI. 02-08-2005) 
Col. 409 

Mauritius 
II" 

Agreement by Steel Exchange India Ltd. 
(Deb. 19. Vol. XII. 22-OS-2005) 
Col. 436 

Meat 

Export of Meat 
(Deb. 12. Vol. XII. 09-OS·2005) 
Col. 27S-79 

Production of Meat 
(Deb. II, Vol. XII. 08-08-2005) 
Col. 4 19-20 

Value Added Meat Products 
(Deb. 6. Vol. XI, OI-OS-2005) 
Col. 354-55 

Media 

Code of Conduct for Media 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 319 

Expenditure on Publicity and Media 
(Deb. 9 , Vol. XI, 04-OS-2005) 
Col. 297 

FDI in Print Media 
(Deb. 4 , Vol. XI, 28-07-2005) 
Col. 284-93 

GoM Report on FDI in Print Media 
(Deb. 4 , Vol. XI. 28-07-2005) 
Col. 240---42 

Organisation Engaged in collection and 
distribution of news 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 161-74 

Removal of Media Restrictions 
(Deb. 14, Vol. XII. 11-08-2005) 
Col. 202 
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Medk.1 Colleges 

Autonomy of JIPMER 
(Deb. 3 . Vol. XI, 27-O7-200~) 
Col. 289-90 

AyurvediclUnani/Homoeopathic Colleges 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 373·74 

Central Legislation on Admission to 
Medical Colleges 
(Deb. 17. Vol. XII. 17-O8-200~) 
Cot. 278 

Complaints Against Dental Colleges 
(Deb. 21, Vol. XIII. 24-08-2005) 
Cot.I~3-24 

Education in Ayurveda and Admission to 
Medical Colleges 
(Deb. 8 , \bl. XI. 03-08-2005) 
Col. 16-26 

Establishment of New Medical Colleges 
(Deb. 3. Vol. XI. 27-07-2005) 
Col. 161·-65 

Increase in Quota of Seats of Medical 
Colleges 
(Deb. 21. Vol. XIII, 24-08-2005) 
Col. 12-20 

Need to bring a Central Legislation to 
regulate admission and fee structure 
in Medical and Engineering Colleges 
in the Country (MUR 377) 
(Deb. 7 • Vol. XI. 02-08-20(5) 

. Co1.405-06 

Need to grant mini-AIIMS status to 
Sarojini Naidu Medical College, Agra, 
Uttar Pradesh (MVR 377) 
(Deb. II, Vol. XII, 08.;()8-200S) 
Col. 53()."3) 

Need to restore the recognition of Medical 
Colleges de-recognised due to 
shortage ofteadters (MUR 377) 
(Deb. 4 • Vol. XI, 21.()7-200s) 
Col. 435 

Non-Affiliated Private Medical CoUeges 
(Deb. 8, Vol. XI, 03-08-2005) 
CoI.3S0-SI 

Proposals for New Dental Colleges 
(Deb. 13, Vol. XII, 10-08-200~) 
Col. 48 1-82 

Recognition of Medical Colleges 
(Deb. 8 , Vol. XI. 03-08-2005) 
Col. 81-82 

Reservation for Denotified Categories in 
Medical Entrance Tests 
(Deb. 21, Vol. XIII. 24-08-2005) . 
Col. 124-25 

Seats for SCs/STs in Medical Colleges 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col. 65 

Setting up of Medical Colleges 
(Deb. 21. Vol. XIII, 24-08-2005) 
Co 1.3 I 1-12 

Setting up of Medkal Institutes 
(Deb. 17, Vol. XII. ! 7-08-2005) 
Col. 218-19 

Upgradation of Medical Colleges and 
North-Eastern States 
(Deb. 8. Vol. XI, 03-08-2005) 
Col. 346 

Med .. 1 Co.HlI oflndla 

Alleged Corruption in Mel 
(Deb.8. Vol. XI. 03-08-2005) 
Col. 324 

WCIAct 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 285 

Registration of Medical Practitioners 
(Deb. 3 • \til. XI. 27-07-2(05) 
Col. 85-88 

Medical EdllCltton 

BPTCourses inA.A.1. 
(Deb. 20. \til. XII,23'()8-200S) 
Col. 158-59 
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Creation of a Post-Graduate Medical 
Education Soard 
(Deb. 17, Vol. XII, 17-08-2005) 
Co1.217-18 

Intake in Pharmacist Courses 
(Deb. 12. Vol. XII. 09-08-2005) 
Col.411 

Modern Treatment Research Facilities 
and Medical Education in Karnataka 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 283-84 

Need to Discontinue Practice of Issuing 
Diploma of National Board Certificate 
to National Board of Examinations in 
Order to Maintain Standard in Medical 
Education in the Country (MlJR 377) 
(Deb. 23. Vol. XIII. 29-08-2005) 
Col. 52 

Post Graduate Programme. in Psychiatry 
(Deb. 8. Vol. XI. 03-08-2005' 
Col. 485--87 

Setting up of Medical Curriculum 
Committee 
(Deb. 8 • Vol. XI. 03-08-2005) 
Col. 381 

Setting up of Task Force on Medical 
Education 
(Deb. 8. Vol. XI, 03-08-2005) 
Col. 380 

Stem Cell Research 
(Deb. 17. Vol. XII. 17-08.2(05) 
Col. 185-86 

Task Force for Medical Education and 
Registration of Clinics 
(Deb. 8 . Vol. XI. 03-08-2(05) 
Col. 368 

Medical Education Board 

Creation of a Post-Graduate Medical 
Education Board 
(Deb. I?, \t)1. XII,17-08·200S) 
Col.217-18 

Medical Entrance Tests' 

Reservation for Denotitied Categories in 
Medical Entrance Tests 
(Deb. 21. Vol. XIII. 24-08-2005) 
~01.124-25 

Medical Equipments 
Introduction of Electronic Stethoscope in 

Trains 
(Deb. 22. Vol. XIII. 25-08-2(05) 
Col. 138 

Medical Malpra~tices 
Incidents of Kidney/Organ 

Transplantation 
(Deb. 8 . Vol. XI. 03-08-2005) 
Col. 52-·-55 

Use of Sub·Standard Cardiac Valves in 
Hospitals 
(Deb. 8. Vol. XI. 03·08·2005) 
Col. 39-40 

Medical Tourism 

Medical Tourism 
(Deb. I . Vol. XI. 25·07·2005) 
Col. 92·93 

Medicina' Plants 

Assistance for Herbal and Medicinal 
Plants 
(Deb. II. Vol. XII. 08-08·2005) 
Col. 205 

Assistance for Herbal and Medicinal 
Plants 
(Deb. II. Vol. XII, 08·08·2005) 
Col. 205 

Cultivation of Herbal Plants 
(Deb. I . Vol. XI.2S-07·200S) 
Col.S18 

Cultivation of Medicinal Plants 
(Deb. 13. Vol. XII. 10-08·2005) 
Col. 394-95 

Expon of Herbs 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 300-01 
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PIUlldering ')f Western Ghats 
(Deb. 6 • Vol. XI. 01-08·2005) 
Col. 326-27 

Production of Medicinal Plant 
(Deb. 6. Vol. XI. 01-08-20(5). 
Col. 278-79 

Shrubs on Central Verges on National 
Highways 
(Deb. 17 • Vol. XII. 17-08-2(05) 
Col. 68-69 

Meghalaya 

Coal Mining in Meghalaya 
(Deb. 21. Vol. XIII, 24-08-2(05) 
Col. 241-42 

Member of Parliament Local Area 
Development Scheme 

Funds Disbursed under MPLADS 
(Deb. 8 . Vol. XI, 03-08-2005) 
Col. 273-77 

New Guidelines for MPLADS 
(Deb. 8 , Vol. XI, 03-08-200S) 
Col. 329 

Quality of Works under MPLADS 
(Deb. 17, Vol. XII, 17-08-2005) 
Co1.318-19 

Review of Utilization of MPLADS 
Funds 
(Deb 17, Vol. XII. 17-08·200S) 

Col. 273-75 

Unspent fund under MPLADS 
(Deb. 3 ,Vol. XI, 27-07-2005) 
Col. 125-30 

Member SWOrD 

Shri S. Bangarappa-Swom 
(Deb. 3 , Vol. XI, 27-07-2005) 
CoI.1-J 

Members orPariialDent 
Action on Letters 

(Deb. 8 , Vol. XI,03-08-2(05) 
Co), 75-76 

Deployment of SCC\1rit)' Men lit Official 
Residence ofMP 
(Deb. 20, Vol. XII, 2J-08-200S) 
Col. 264 

Reply to Letters 
(Deb. 21, Vol. XIII, 24-08-2(05) 
Col. 151 

Response to Letters 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. 463-64 

Memorials 

Maintenance of Memorials 
(Deb. 4 , Vol. XI,28-07-2005) 
Col. 271-74 

Mentally Chanenled Undertrials 

Mentally Challenged Undertrials 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 114-15 

Message from Rajya Sabha 

I . Sree Chitra Tirunallnstitute for Medical, 
Sciences and Technology, Trivandurm 
(Amendment) Bill, 2005-As passed 
by Rajya Sabha 

2. Displaced Persons Claims and Other 
Laws Repeal Bill. 2005-As passed by 
Rajya Sabha. 

3. Immigration (Carriers' Liabi lity) 
Amendment Bill, 2005-As passed by 
Rajya Sabha 
(Deb. 16, Vol. XII, 16-08-2(05) 
Co1.375-76 

Appropriation (No.4) Bill. 200S-As 
passed by the Lok Sabha-Returned 
without Amendment 
(Deb. 18. \obI. XIl. 18~8-2(05) 
Col. 306 

Appropriation (No.3) Bill, 200.5-As 
passed by the Lok Sabha!Returned 
without Amendment 
(Deb. 18, Vol. XII, 18-08-200.5) 
Col. 305-06 
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Appropriation (Railways) No.4 Bill, I Metals 
200S-As passed by the Lok Sabha-· E fl 0 
Pd' h xpon 0 ron re 
use .w~t out .any Amendm~nt (Deb. 12, Vol. XII,09-08-2(05) 

Appropriation (Railways) No.3 Bill, Col 15-16 
200S-As passed by the Lok Sabha . 
Agreed without Amendment Extraction of Gold 
(Deb. J 9, \bl. XII, 22-08-2005) (Deb. 15, Vol. XII, J 2-08-2(05) 
Col. 449 Co1.l23-24 

Bihar Appropriation (Vote on Account) 
No.2 Bill, 2005-&5 passed by the 
Lok Sabha-Returned without 
Amendment 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 305 

Citizenship (Amendment) Bill, 2005 as 
passed by the Rajya Sabha 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col. 357 

Procurement and Expon of Iron Ore 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 521-22 

Production of I ron Ore 
(Deb.6, Vol. XI, 01-08-2005) 
Col. 321-23 

Metro Rail 

Delhi Metro Rail Project 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 167-68 
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Committee on Offices of Pro tit-Motion 
(Election) 
(Deb. 23, Vol. XlII,29-08-200S) 
Col. 2 

Introduction of Metro Rail in big cities 
(Deb.2, Vol. XI, 26-07-2005) 

Hindu Succession (Amendmerl.1)...BiII, 
2005-as passed by Rajya Sabha 
(Deb. 18, Vol. XII, 18-08-2(05) 
Col. 305 

Payment of Wages (Amendment) Bill, 
2004-Agreed with Amendments 
(Deb. 22, Vol. XIII, 25-08-2(05) 
Col. 349 

Protection of Women from Domestic 
Violence Bill, 2005-as Passed by 
Rajya Sabha 
(Deb. 24, Vol. XIII, 30-08-2005) 
Col. I 

Railways (Amendment) Bill, 2005-as 
passed by the Rajya Sabha 
(Deb. 20, Vol. XlI, 23-08-2005) 
Col.311 

The Warehousing Corporations 
(Amendment) Bill, 2005,-es passed by 
the Rajya Sabha 
(Deb. 21, Vol. XIU, 24-08-2(05) 
Col. 397 

Col. 577 

Need to introduce a Metro Rail service in 
Jaipur, Rajasthan (MUR 377) 
(Deb. 21, Vol. XJII,24-08-2005) 
Col. 471 

Parking Place for Commuters of Metro Rail 
(Deb.2. Vol. XI. 26-07-2005) 
CoI.433-34 

Power Supply to Metro System 
(Deb. 7 , Vol. XI. 02-08-2005) 
Col. 189-90 

Security of Metro Rails 
(Deb. 2 , Vol. Xl, 26-07-2005) 
Col. 420-2 I 

Milration 

Employment to Migrated Persons 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 204-05 

Illegal Migrants 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 172-73 
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Migration of Indian Labourers 
(Deb. 8 , Vol. XI. 03-08-2005) 
Col. 174-75 

National Migration Policy 
(Deb. 7. Vol. XI, 02-08-2005) 
Col. 87-88 

Rehabilitation of Sri lanka Migrants 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 383-84 

Militancy 

Allotment of outlets to militancy affected' 
families 
(Deb.4. Vol. XI. 28-07-2005) 
Col. 98 

Militancy in Manipur 
(Deb.::::. Vol. XI. 26-07-2005) 
Col. 527-28 

Militancy/Infiltration on Indo-Myanmar 
Border 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 8---12 

Militant Training Camps 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 30 

Milk 

Demand ar.d Supply of Milk in Delhi 
(Deb. I . Vol. XI. 25-07-2005) 
Col. 420-21 . 

Dirty Milk Supply Crates ofDMS 
(De~. 19. Vol. XII. 22-08-2005) 
Col.3n-78 

Export of Milk and Milk Products 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 291-92 

Milk Production 
(Deb. I. Vol Xf,25-07-2ooS) 
Ct'1.264-67 

Production of Milk and Milk Products 
(Deb. I , Vol. XI. 25-07-2005) 
CoI.291--93 

Production of Milk and Milk Products in 
Gujarat 
(Deb. I , Vol. Xl, 25-07-2005) 
Col. 139-40 

Revival of Maharaj Ganj Milk Union 
(Deb. 19, Vol. Xll, 22-08-2005) 
Col. 280-81 

Skimmed Milk Powder and Butter Oil 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 240-41 

Synthetic Milk 
(Deb. II. Vol. XII, 08-08-2005) 
Col. 336-37 

Milk Producen 
Milk Producers under Insu~ance Cover 

(Deb. I ,Vol. XI. 25-07-2005) 
Col. 553 

Milk Products 
. Export of Milk and Milk Products 

(Deb. 20. Vol. XII. 23-08-2005) 
Col. 291-92 

Imposition of Tax 
(Deb. II, Vol. XII. 08-08-2005) 
CoI.341---43 

Production of Milk and Milk Products 
(Deb. 1 • Vol. XI. 25-07-2005) 
Col. 291--93 

Production of Milk and Milk Prodllct~ in 
Gujarat 
(Deb. 1 • Vol. XI, 25-07-2005) 
Col. 139-40 

Mill Gate Price Scheme 

Mill Gate Price Scheme 
(Deb. 12,Vol. XII. 09-08-2005) 
CoOl. 124-25 

Mine Proteeted Vehicles 

Procurement of Mine Protected Vehicles 
(Deb. 2, Vol. XI. 26-07-2005) 
Col. 565-66 

Minerals 
Demand of Minerals by Steel Plant 

(Deb. 19, Vol. XII, 22-08-2(05) 
Col. 103-04 
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Exploration OntOn Ore Reserves 
,Deb. I~, \\>1. XII. 22-O8~200~) 
Col.lt7-J9 

Export of Chrome Ore 
(Deb. 20, Vol. XII, 23-08-200S) 
Col.I~S-S7 

(Deb. 12. Vol. XII, 09-08-200S) 
Col. 384-85 

Illegal Iron Ore Mining 
(Deb. 19, Vol. XII. 22-08-2005) 
Col. 202 

Import/Export oflron Ore 
(Deb. 16. Vol. XII, 16-08-2005) 
Col. 143 

Iron Ore Mining 
(Deb. 19. Vol. XII, 22-08-200S) 
Col. 204 

Iron Ore Mining Policy 
(Deb. 19. \\>1. XII. 22-08-200S) 
COl. 345-46 

Iron Ore Re.serves for Mining 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 212-13 

Iron Ore Reserves in Orissa 
(0eb.6, Vol. XI,OI-08-200S) 
Col. 330--32 

Permission for Iron Ore Projects in 
Maharashtra 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 319-·21 

Prices of Minerals 
(Deb. 15. Vol. XI1.I~-08-2005) 
Col. 100-01 

Pricing oflron Ore 
(Deb. 19. Vol. XII,22-08-200S) 
Col.321 

Production of Iron Ore 
(Deb. t 1 , Vol. XII. 08-08-2005) 
Co1.218-19 

Production of Mica 
(Deb. 10, Vol. XI. 05-08-2005) 
Col. 103-06 

Production of Minerals 
(Deb. 10. Vol. XI. M:.o8-200S) 
Col.9S-96 

Production of Zinc 
(Deb. IS. Vol. XII. 12-08-2005) 
Col. 117 

Requirement oflron Ore 
(Deb. 19. \\>1. XII, 22-08-2005) 
Col. 131-32 

Royalty on Minerals 
(Deb. 10, Vol. XI,05-08-200S) 
Col. 3 19-20 

Mines 
Accident in Saunda Coal Mine 

(Deb. J. Vol. XI. 27-07-2005) 
Col. 445--47 

Accidents in Mines 
(Deb. 19. Vol. XII. 22-08-2(05) 
Col.202---{)4 
(Deb. 15. Vol. XII. 12-08-2(05) 
Col. 199 

Afforestation of Mine Areas 
(Deb. 21. Vol. XIII. 24-08-2005) 
CoJ.312-·14 

Allocation of Coal Mines to State Coal 
Boards 
lOeb. 21, Vol. XIII. 24-08-2005) 
Co1.53-54 

Captive Coal Blocks 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col. 43-44 

Children in Mines and Quarries 
(Deb. I • Vol. XI. 25-07-2005) 
Col. 117-18 

Children in Mines Sector, 
(Deb. II. Vol. XII. 08-08-2005) 
Col. 34-37 

Coal Minin~ ~n Meghalaya 

I (Deb. 21. Vol. XIII. 24-08-2005) 
Col. 241-42 
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Deaths in Coal Mines 
(Deb. 8 , Vol. XI, 03-08-2(05) 
Col. 396.-406 

FDl in Captive Coal Mining Sector 
(Deb. 8 • Vol. XI, 03-08-2(05) 
Co1.468.@ 

Fire at Jharia Coal Mine 
(Deb. J. 7. Vol. XII, 17-08-2(05) 
Col. 4142 

Geological Survey by Coal Mines 
(Deb. 17. Vol. XU. 17-08-2(05) 
Col. 84 

Global Tenders for Coal Mining 
(Deb. 17. Vol. XII, 17-08-2005) 
Col. 110 

Illegal Quarry Operations 
(Deb. 15. Vol. XII. 12-08-2005) 
Col. 198 

Implementation ofNational Relocation and 
Rehabilitation Policy 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 456--64 

land Acquisition for Mine Project 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col. 148--50 

Living Conditions of Mine Workers 
(Deb. II. Vol. XII.08-O~2005) 
Col. 466 

Losses Incurred by Mines ofWCl 
(Deb. 17. Vol. XII. 17-08-2(05) 
Col. 181 

Miners Suffering from Diseases 
(Deb. I • Vol. XI, 25-07-2005) 
Col. 277-79 

Mines Near Sariska Tiger Reserve 
(Deb. t • Vol. XI. 25-07-2(05) 
Col. 159 

Modernising Coal Mines in Maharashtra 
(Deb. 21. Vol. XlII. 24-08-2005) 
Col. 131-32 

Need to conduct a study by National 
Institute of Environmental Engineering 
on the phenomenon of rising 
temperature in coal mining belt of 
Talcher and Brajrajnagar in Orissa 
(MUR377) 
(Deb. 21, Vol. XIII,24-08-2005) 
Col. 471-72 

New Mining Policy 
(Deb. 15. Vol. XII, 12-08-2(05) 
Col. 86 

Non-Filling of Sand in Mine Pit 
(Deb. 3 , Vol. XI. 27-07-2005) 
Col. 100-01 

Performance of Murpur Coal Mine of 
Western Coal Fields Limited 
(Deb. 13, Vol. XII, 10-08-2005) 
Co1.316-17 

Power Supply to Coal Mines 
(Deb. 8 • Vol. XI. 03-08-2005) 
Col. 441 

Protective Works in Coal Mines 
(Deb. 21, Vol. XIII. 24-08-2005) 
Col. 348--50 

Rehabilitation of Residents of Coal 
Mining Areas 
(Deb. 8. Vol. XI, 03-08-2005) 
Col. 326-27 

Road Linkage between Paradip Port, Iron 
Ore Mines and Steel Plant 
(Deb. 17. Vol. XII, 17-08-2005) 
Col. 105-06 

Silica Mines in Forest Areas 
(Deb. 19. Vol. XII, 22-08-2005) 
Col. 14849 

Situation arising out of recurring accidents 
in Coal Mines in the country, 
particularly the accidents at Saunda 
Colliery under the Central Coal Fields 
'Limited (CCl) resulting in death of 
fourteen Coal Workers and .steps taken 
by the Government in regard thereto 
(CA) 
(Deb. 23, Vol. XIII, 29-08-2005) 
Col. 22-32 
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Use of Forest Land by Coal Mines 
(Deb. II. Vol. XII. OS-08-2005) 
Col. 445--47 . 

Minimum Support Prices 

Crops under MSP 
(Deb. 6 • Vol. XI, 01-08-2005) 
Col. 361-62 

Fixation of Minimum Support Price of 
-Cptton 
(Deb. I , Vol. XI, 25-07-2005) 
Co1.216-17 

Fixation ofMSP of Honey 
(Deb. 6 , Vol. XI. 01-08-2005) 
Col. 187 

Increasing Minimum Support Price for 
Wheat and Paddy 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 230-31 

Minimum Support Price of Paddy 
(Deb. 6 , Vol. XI,0I"()8-2005) 
Col. 238-39 

Procurement of Mustard 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 56-57 

Reasonable Prices for Farm Produce 
(Deb. 6 , Vol.XI,OI-08-2005) 
Col. 176-77 

Support Price for Agricultural Products 
(Deb. I . Vol. XI. 25-07-2005) 
Col. 399-400 

Support Price on Unit Price Basis 
(Deb. 6" Vol. XI, 01-08-2005) 
Col. 389 

Minlng-

Allocation of Coal Blocks 
(Deb. 21, Vol. XIII. 24-08-2005) 
Col.~ 

Development work by mining companies 
(Deb. 10. Vol. XI. 05-08-200S) 
Col. 194-95 

Forest Area under Mining/Quarrying 
(Deb. 19, Vol. XII, 22-08-200S) 
Col. 386-413 

Illegal Iron Ore Mining 
(Deb. 19, Vol. Xli. 22-08-2005) 
Col. 202 

Impact of Regular Mining 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. 199-200 

Iron Ore Mining 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 204 " 

Iron Ore Mining Policy 
(Deb. 19. Vol. XII,22-08-2005) 
Col. 345-46 

Iron Ore Reserves for Mining 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 212-\3 

Leasing out of Land 
(Deb. II, Vol. XII. 08-08-2005) 
Col. 263-64 

Mining in the Country 
(Deb. 6, Vol. XI. 01-01-2005) 
Col. 170-71 

Mining Permission to Karnataka Power 
Corporation Limited 
(Deb. 3 . Vol. XI, 27-07-2005) 
Col. 464-65 

Need to check the unprecedented level of 
environmehtal degradati"on and 
ecologicallmbalartce due to large scale 
mining of river beds in Kerala (MUR 
377) 
(Deb. 7 , Vol. XI. 02-08-2005) 
Col. 408 

Need to send a Central team to check Illegal 
mining ofcoal itiChatra Parliamentary 
Constituency. Bihar and also reopen 
closed mines in the region (MlIR 377) 
(Deb. 9 , VoJ. XI. 04-08-2005) 
Col.36S 

-, 
~. 
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~ioniDa ofMiningAaivitics 
(Deb. 3 • ~. XI, 27-07-200S) 
Col. 97-91 

Pllticiplltion ofPriVl&e Companies in Coal 
Minm, 
(Deb. 17, \t>LXII,17-01-2005) 
CoI.149-SO 

Private Participation in Sand/Mineral 
Mining 
(Deb. 21, \\)1. xm, 24-08-2005) 
Col. 136-37 

Profit of NALCO 
(Deb. 10, Vol. XI, 05-OS-2005) 
Col. 177-71 

Requirement of Jron Ore 
(Deb. 19. Vol. XII. 22-08-2(05) 
CoI.131-n 

. Sanction to Kerala for Sand Mining 
(Deb. 6 • Vol. XI.OI-OS-200S) 
Col. 22 1-22 

Technological Upgradation of Coal 
Mining 
(Deb. 8 • Vol. XI. 03-08-2(05) 
Col. 41S-19 

Theft of Diamond 
(Deb. 15, VoUOI, 12-08-2005) 
Col. 87 

Use of Old Machines for Coal Mining 
(Deb. 3 , Vol. XI. 27-07-2(05) 
CoI.SI6-17 

MlDOrities 

Allotment of RO/LPG Agencies to SCsi 
STs and Minorities 
(Deb. 9 • Vol. XI,04-0I-20(5) 
CoI.l~ 

Atrocities on Christians 
(Deb. 2 • Vol. XI, 26-07-20(5) 
CoI.~S-466 

B1Idgetary allocation for minorities 
(Deb. 4 , Vol. XI,28-07-200S) 
Col. 24546 

Grievances Redressal Camps at State 
Capitals 
(Deb. 18, Vol. XII, 11-08-2005) 
Col. 98 

LOin Beneficiaries of SCIOBe and 
Minorities 
(Deb. 9 • Vol. XI. 04-01-2005) 
Col. I 74-7S 

Protecting Indians in Malaysia 
(Deb. 17, Vol. XII.17-OS-2(05) 
CoI.2S8-S9 

Missiln 

Test~ng of Akash Missiles 
(Deb. 4 , Vol. XL 28-07-2005) 
Col. 213 

Missing Penons 

Forced Disappearances in Punjab 
(Deb. 20. Vol. XII, 23-08-2(05) 
Col. 97 

Millions Abroad 

Indian Embassy in Berlin 
(Deb. 13, Vol. XII.IO-OS-2005) 
Col. 332-33 

Mizoram 

Helicopter Services 
(Deb. 9 • Vol. XI, O4-OS-2005) 
Col. 99 

Mobile Telephones 

Amendments in the-Telegraph Act 
(Deb. 21. Vol. XIII. 24-08-2(05) 
Col. 29-36 

Availability ofBSNLCash Cards 
(Deb. 3 , Vol. XI, 27-07-2(05) 
CoI.S48-49 

Breakdown in Mobile Service 
(Deb. 17, VoU(l1, 17-08-2(05) 
Col. 67-68 

Cell-Phone Services ofBSNL and MTNL 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. 197-98 
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CeUular Servic:c iR RuraiAras 
(Deb. 3 , Vol. XI, 27-07.200S) 
Col. 313·14 

Commilsionina of Mobile Towers in UP 
(DIb.13, \bl. XII, 10-08-2005) 
CoI.309-IO 

Distribution ofSiM Cards-in Maharashtra 
(Deb. S , \bl. XI, 03~8-200S) 
Col. 328-29 

Expansion ofBSNL Mobile Network 
(Deb. 17. \\>1. XIlI7~S·2005) 
Col. 141-44 

Giving a Boost to Landlinc Telephone 
(Deb. 21, ~1. XIO, 24-08.20(5) 
Col. 36-40 

III-effects of Radiations from Mobile 
Phones 
(Deb. 17, Vol. XII, 17-08-2(05) 
Col. 252 

Improvement ofBSNL Services 
(Deb. 8 , Vol. XI, 03~8·2005) 
Col. 286-87 

Improving Mobile Phones Lines 
Connectivity 
(Deb. 3 , Vol. XI, 27~7-2005) 
Col. 68-69 

Installation of Mobile Tower in Distt. Khiri 
(Deb. 21. Vol. X111, 24~8-2005) 
CoI.371-72 

Insurance for Mobile Handset 
(Deb. 15. Vol. XII. 12-08-2005) 
Col. 222 

Manufacture of Mobile Phones! 
Communication Network Equipment 
(Deb. 13, Vol. XII, 1 ()'()S·2005) 
Col. 91-99 

Manufacture of Mobile Sets 
(Deb. 8 , Vol. XI,03-08-2005) 
Col. 307-08 

Manufacture of Mobile Telephones 
(Deb. 17, 'WI. xn. 17-OS-2005) 
Col. 242 

Metering ofPuIle Rate ofC.lluler Phones 
(Deb .• , Vol XI, 03-08-200S) 
Col. 487-88 

MMS Facility 
(Deb. 21, Vol. XIII,24-01-2005) 
Col. 55-56 

Mobile Service in Maharashtra 
(Deb. 17, \\>1. XII, 17~8-2(05) 
Col. 419-20 

Mobile Service in Rajasthan 
(Deb. 21, Vol. X1ll, 2~S-2005) 
Col. 350-51 

Mobile Telephones in Railways 
(Dcb.14, ~I.XII. 1l~2005) 
CoI.IS5-S6 

Obscenity on Mobile Phones 
(Deb. 13, Vol. XII, 10-08-2(05) 
Col. 643 

Performance ofWLL Phones 
(Deb. 3 • VOl. XI. 27-07-2005) 
Co1.241~2 

Quality of Mobile Phone Service in NE 
Region 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 27-28 

Quality of Service Provided by Mobile 
Companies 
(Deb. 13, Vol. XII. 10-08-2005) 
Col. 534-35 

Satellite Earth Stations/Mobile Towers in 
Lakshadweep Islands 
(Deb. 3 • Vol. XI. 27-07-2005) 
Co 1.3 1 1-12 

Shortage ofBSNL SIM Cards 
(Deb. 3 . Vol. XI. 27-07-2005) 
Col. 546-47 

Shortage of Mobile Connection 
(Deb. 3 , Vol. XI, 27-07-2005) 
Col. 133 

Shortage of Mobile Connection ill 
Andarnan and N icobar Islands 
(Deb. 17. Vol. XII. 17-08-2(05) 
Col. 168-69 
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Sbortip ofPnlpaid Cards 
(Deb. 3 , \\)1. XI, 27..()7-2005) 
Col. 81-83 

Shortage ofSIM Card in Orissa 
(Deb. 17, \t)I.XII, 1742005) 
Col 186-87 

Shortqe of SIM Carda in Chbattisgarh 
(Deb. 3 , \oL XI, 27-07-2005) 
CoI.23~31 

Shortage ofSim Cards in West Bengal 
(Deb.l3. \bL XII. 10-08-2005) 
Col. 365 

Spectrum Allocation to Cellular Operators 
(Deb. 8 , \01. XI, 03"()B-200s) 
Col. 234-35 

Use of Mobile Phones in Government 
Offices 
(Deb. 13, \b1.XII,10-0I(2005) 
CoL64s-.t6 

Violation of TRAl Directions by Cellular 
Operators 
(Deb. 17, \01. xn.17-08-200S) 
Col. 353-S4 

Waiting List of Cell ph one Mobile Service 
(Deb. 3 , Vol. Xl, 27~7-2005) 
Col. 301-05 

Waiting List of Pre-Paid Mobile Phones 
Connecdons in UP and Bihar 
(Deb. 13, \01. XII, 10-08-2005) 
COI.284-1S 

Molasse. 
Export of MoiassesIFruitslVegetables 

(Deb. 7 , \01. XI, 02"()8-2005) 
CoL213-14 

MoaoRai 
Introduction of Mono Rail 

(Deb. 16, \bL XII,16-08-200S) 
Col. 79 

MOIIIOOII 
Ban on Monsoon Trawling 

(Deb. I I , \bl. XII, 08-08-200S) 
Col. 281-82 

Forecastina of Monsoon 
(Deb. 10, \bl. XI, 05-08-2005) 
Col. 223-24 

Impact of Delayed MollJOOll 
(Deb. 1 , Vol. XI, 25-07-2005) 
CoI.43~38 

Irregularity of Monsoon 
(Deb. 6 , Vol. XI, 01-08-2005) 
Col. 27-29 

MODUlDeata 

Centrally Protected Monuments 
(Deb. 14, \obI. XII, 11-08-2(05) 
Col. 141-44 

Centrally Protected Monuments in Orissa 
(Deb. 9 , Vol. XI,04-08-2005) 
Col. 67 

Centrally Protected Monuments in 
Rajasthan 
(Deb. 18, \obI. Xli, 18-08-2005) 
Col. 180-90 

Conservation of Monuments by ASI 
(Deb. 22, Vol. XlII, 25-08-2005) 
Col. 195-200 

Declaration of Ancient MonumentslSites 
(Deb. 14, Vol. XII,II-08-2005) 
Co1.2~1 

Declaration of Protected Monuments 
(Deb. 14, \\>1. XII, 11.()8-200S) 
Col. 94-97 

Deployment of Attendants at Historical 
Monuments 
(Deb. 9 , \bI. XI, 04-0I-1OOS) 
Col. 299-300 

Funds for Mainteaaoce ofTaj Mahal 
(Deb. 4 , \4;)1. Xl,lI..Q7-20M) 
CoI.2S~ 

Gargoti Museum as Protected Monument 
(Deb. 9 , \bl. XI. ()4..()I.200S) 
Col. 148 
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Inctuaion of ln4ia's Historically and 

Culturally imponInt lites in List of 
£ndaniond Sila 
(Deb. 4 , \tiL Xl, 2U7-2005) 
CoI.I()..II 

Inclusion of Worship Places in the List of 
Protected Monuments 
(Deb. 9 , \obI. XI, ()4.08-200s) 
Col. 128-29 

Integfated Management Plan for 
Monuments at Hampi 
(Deb. 14, \\)1. XII, Il'()8-2005) 
CoLIS4-5S 

Maintenance and upkeep of historical 
bulld"'8S 
(Deb. 4 , ~I. XI. 2S.()7-2005) 
CoL 126-27 

Maintenance of Mcmuments by NGOs 
(Deb. 4 • Vol. XI,28'()7-200S) 
CoI.I04-06 

Maintenance of Protected . Monuments . 
(Deb. IS, .... XII, 18-08-200S) 
CoI.48-~7 

Maimenance of protected Monuments in 
ChhIUi ..... 
(Deb. 4 , Vol. XI, 2S.()7-2005) 
Col. 139 

Monuments under ASI 
(Deb. 14, VoL XII, 11-OS-2005) 
Col. 24243 

National Monumcntl 
(Deb. 4 , Vol. XI. 28.()7-200S) 
Col. 301 

Need to bring necessary. legislation to 
preclude WakfBoard'sclaims in regard 
to Taj Mahal and other National 
Monuments in the country (MUR 377) 
(Deb. 3 , Vol. XI. 27-07-2(05) 
Col. 613 

Protection and Maintenance oflndia Gate 
(Deb. 12, ~I. XII. 09-08-2005) 
Col. 316---11 

Ram Niwas Mirdha Committee 
(Deb. 22, \til. xm,2,S4200,S) 
Col. 14748 

Remains of Ancieat Gond Rap Period 
(Deb.n, \VI. xm.2's.08-lOOS) . 
CoL 110-21 

Renovation of Jan&lr MlIllar 
(Deb. 22, Vol. XID, 2~.()8-200S) 
Col.19S 

Renovation of Khajuraho Temple 
(Deb. 4 , Vol. XI, 28'()7-2005) 
Col. 88-89 

Rocket Court ofTipu Sultan 
(Deb. 9 , Vol. XI, ()4.()I.200s) 
Col. 87 

Scientific Conservation of 
Padmanabhapuram Palace 
(Deb. 22, ~I. XIII, 2s.08-200S) 
Col. I 57-5B 

Sun Temple 
(Deb. 4 , Vol. XI,28-01-2(05) 
CoI.173-7S 

TajMahal 
~Deb. 9 , Vol. XI, 04-08-2005) 
Col. 89 

Upkeep of Monuments 
(Deb. 4 , Vol. XI. 2S-07-2005) 
Col. I 54-5S 

Morarji Desai Yoga Kendra 

Privatisation ofMorarji Desai Yap Kendra 
(Deb. 3 , Vol. XI. 27-07-20(5) 
Col. 305-06 

Mosquito Nets 

Procurement of Mosquito Nets 
(Deb. 22, ~1. XIU,2S-OS-200S) 
Col. 149-50 

Mother n.iry 

F&;V Booths ofM'" Dairy 
(Deb. 6 , Vol. XI, 01-08-2005) 
Col. 216 
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Mukherjee Commisstoa 

Investigation of Subhash Chandra Bose 
Case 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 261 

Mukherjee Committee 

Constitution of Mukherjce Committee 
(Deb. 6, Vol. XI, 0I-OS-2005) 
Co1.2H-12 

MlIItlnatiooal Companies 

FDI 
(Deb. 12, \\)1. XII, 09-08-2(05) 
Col. 216 

Multi National Companies 
(Deb. 16, Vol. xn. 16-0S-2(05) 
Col. 90-98 

Multinational Companies in Development 
.Works ofN.Hs. 
(Deb. 17. Vol. XII, 17-OS-2(05) 
Co1.32~ 

Need to ensure compliance oflabour laws 
by MNCs functioning in India (MUR 
377) 
(Deb. II, \\)1. XII, 08-08-2005) 
Col. 532 

Tax Evasion by MNCs 
(Deb. 10, Vol. XI, OS-OS-2005) 
Col. 169-70 

Violation of Labour Law by Multinational 
Companies 
(Deb. ) 9, Vol. XII,22-OS-2(05) 
Col. 383---35 

Multipurpose Projects 
Multi-Purpose Projects 

(Deb. II, Vol. XII,08-08-200S) 
Col. 137-41 

Need to declare "Teesta Barrage Project" 
in West Bengal as a national project 
and aliocate adequate funds for its 
completion (MUR 377) 
(Deb. 7 , Vol. XI,02-01-2005) 
Col. 407 

Need to grant approval to Kehmil 
mUltipurpose project in J4K (MUR 
377) , 
(Deb. 8 , \bJ. XI, 03-01-1005> 
Col. 548 • 

M unic:ipalitics 
Drainage System 

(Deb. 7 , Vol. XI, 02-OS-2(05) 
Col. 171-72 

Munici". Corporation of Delhi 
Speed Breaker 

(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 542-43 

Munshl Premchand 
125th Birth Anniversary of Munshi 

Premchand 
(Deb. 7 , Vol. XI, 02-OS-2005) 
Col. 345 

Museum 

Archaeological items stolen from National 
Museum 
(Deb. 14, Vol. XlI,l I-OS-2005) 
Col. 272-78 

Natural Science Museum 
(Deb. 6 , Vol. XI, 01-08-2005) 
Col. 389-90 

Painting of National Museum of Modem 
Art 
(Deb. 14, Vol. XII,II-OS-2005) 
Col. 140 

Upgradation of Museums 
(Deb. 14, \\)1. XII, 11-08-2005) 
Col. 192-96 

M)'IIIIIIIU' 

Bid for oil bloc"s in M)'IIUI1II" 
(Deb. 14. Vol. XIl,ll-Ol-200S) 
Col. 198 

Economic Cooperation between lndia IIMI 
Myanmar 
(Deb. 20, \\)1. XII,23-08-2005) 
Col. }iS9-60 
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Indo-Myanmar-Bangtadesh Gas Pipeline Nanawati Commission Report 
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{Deb. 4 , Vol. Xl,28-07-200S) (Deb. 20, Vol. XII, 23"()1-200S) 
Col. 224-25 Col. 27S-76 

Militancy/Infiltration on Indo-Myanmar 
Border 
(Deb. 16, Vol. XII, 16-08-200S) 
Col. 8-12 

Need to take suitable measures to boost 
border trade with Myanmar and 
Bangladesh (MUR 377) 
(Deb. II, Vol. XII, OS-08-200S) 
CoI.S33-34 

Re-opening ofStilwel Road 
(Deb. 3 , Vol. XI, 27-07-200S) 
Col. 101-02 

Restoration of Democracy in Myanmar 
(Deb. 3 , Vol. XI, 27-07-200S) 
Col. 212-83 

Naplalld 

Helicopter Services 
(Deb. 9 • Vol. XI, 04-08-200S) 
Col." 

Reviv~ of Nagaland Pulp and Paper 
Company . 
(Deb. 22, Vol. XUI, 2S-oS-200S) 
Col. 263 • 

Talks with Naga Leaders 
(Deb. 2 , Vol. XI, 26-07-200S) 
CoI.42S 

N ..... ad Pulp and hperCoaI",,, 

Revival of Nagaland Pulp and Paper 
Company 
(Deb. 22, Vol. Xm,2S-08-200S) 
Col. 263 

Nlaawati Commillioa 

Failure of the Government to take ICtion 
against persons indicted by Naaavati 
Commission of Inquiry (A.M.) 
(Deb. 13, Vol. XII, 10.01-20(5) 
Col. 1-2, 653 

N~ . 

Mix' of Naphtha ind Pe ..... ;;,~;:j;. "" "~,, . (Deb. 1 , Vol. XI,2S-07-2OO5) 
Col. 237-38 

Supply ofNaptha to Power Stations 
(Deb. 22, Vol. XIII, 2S-OS-200S) 
Col. 171-72 

Narcotic Dn .. 

Need to take steps to check use of drugs 
by the youth in Punjab (MUR 377) 
(Deb. 17, Vol. XII, 17-o8-200S) 
CoI.4S0 

Smuggling Heroin to India 
(Deb. 7 , Vol. XI, 02-OS-200S) 
Col. 209-10 

Narmada Valley Developmtllt PIV,Itet 

Development of Fishery 
(~. 6. Vol. XI, 0I-08-200S) 
0;.273-74 

Natle" Co'operative Develop •• at 
c.,ondoa 

LoaM for Agro Processing Projects of 
Cooperative Sector 
(Deb. II, \t)1. XII,08-08-200So) 
Col. 97-IOS 

Natloaal Adv'ltory CoaDCIi oa Runl 
Dev ..... _ 

Recommendations of National Advisory 
Council on Rural Development 
{Deb. 10, Vol. XI, Os-ol-200S) 
Col. 262-64 

Natlo.al Alrieultural Cooperative' 
Ma...,... ... ed .... doD 01 ...... Ltd. 

Mustard Oil Scam 
(Deb. 6, Vol xi. OI.()l..200$) 
COl. 366-67 . 
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Need to introduce a scheme for 
procurement of copra by NAFED at 
remunerative price in Tamil Nadu and 
other Southern States of the Country 
(MUR377) 
(Deb. 7 , Vol. XI, 02-08.2005) 
Col. 402 

National Agriculture Insurance Scheme 

Farmers B.enefited underNAIS 
(Deb. I , Vol. XI, 25-07-2005) 
Col. 70-76 

Farmers Benefited underNAIS in U.P. 
(Deb. I , Vol. XI, 2S-07-200S) 
Col. 418-19 

National ~lIiance Mission-2007 

National Alliance Mission-2007 
(Deb. 12, Vol. XII, 09-08-2005) 
Gol. 114-15 

National Aluminium Company Ltd. 

Disinvestntent ofN ALCO 
(Deb. 5 , Vol. XI, 29-07-2005) 
Col. 197-98 

Profit of NALCO 
(Deb. 10, Vol. XI,OS-08-2(05) 
Col. 177-78 

National ART programme 

Manufacture of ARV 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 423 

National Assessment and Accreditation 
Council 

National Assessment and Accreditation 
Council 
(Deb. 12, Vol. XII, 09-08.200S) 
Col. ISS-57 

NaUonalAyurvedk Institute 

Annual Budgel of National Ayurvedic 
Institute 
(Deb. 21, Vol. XIII, 24-08-2(05) 
Col 155-56 

Natioul Backward e .... Finance and 
Development Corporation 

Loan to Traditional Backward Artisans by 
NBCFDC 
(Deb. 18, Vol. XII. 18-08-2(05) 
Col. 155-61 

National Bank for Agriculture and Rural 
Development 

Assistance to Farmers by NABARD 
(Deb. 15, Vol. XII, 12-08-2(05) 
Col. 132-33 

Credit to Farm Sector byNABARD 
(Deb. 5 , Vol. XI. 29-07-20(5) 
Col. 291-98 

NABARD Activities 
(Deb. 5 . Vol. XI. 29-07-2005) 
Col. 269---71 

NABARD Guidelines fl)r Co-operative 
Societies 
(Deb. 15. Vol. XII. 12-08-2005) 
Col. 127 

Restoration ofKoshi Canal 
(Ocb: 6. Vol. XI. O!-O8-2(05) 
Col. 204 

National Board orExaminations 

Need to Discontinue Practice of Issuing 
Diploma of National Board Certificate 
to National Boardof Examinations in 
Order of Maintain Standard in Medical 
Education in the Country (MUR 377) 
(Deb. 23. Vol. XlIJ. 29"-08-20(5) 
Col. 52 

Natiohal80tanlcat Research Institute 

Chocolate BaSed Medicines 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 94-95 . 

National Building Construction 
Corporation 

Contracts Awarded on Bogus Bank 
Guarantees 
(Deb. 20, \bl. XII, 23-OBoo200S) 
Col. 297-98 
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Na ...... C ..... by RetiefFund 

National Calamity R.elief Fund 
(Deb. I S. Vol. XII. 12-01-2005) 
Col. 61-63 

National CancerContrel Pl"OInmnae 

Perfonnance of National Cancer Control 
Programme 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. 41--45 

National Capital Region 

Creation orNCR Development Authority 
(Deb.2. Vol. XI, 2(K)7-200s) 
Co\.371-n 

Development of NCR 
(Deb. 2 . Vol. XI. 26-07-2005) 
Col.416-17 . 

Equipments/WeaponS to Police in NCR 
(Deb. 20. Vol. XII. 23-08-2(05) 
Col. 23-24 

Expansion of NCR 
(Deb. 7 . Vol. XI. 02-08-2005) 
Col.3-1O 

Greenery in NCR 
(Deb. 16, Vol. XII. 16-08-2(05) 
Co1.31-32 

Inclusion ofGwalior in NCR Project 
(Deb. 20. \obI. XII. 23-08-2005) 
CoI.12~23 

NCR Related Projects 
(Deb. 12, Vol. XII. 09-08-2(05) 
Col. 159-60 

National Children Science Coneress 

National Children Science Congress 
(Deb. 10, Vol. XI. 05-08-200S) 
Col. 171-72 

National Cotr Raeanb.nd Maaacement 
Instittltt 

Establishment of National Coir Research 
and Management InstHute at 
Trivandrum 
(Deb. 7 . Vol. XI, 02-08-200S) 
Col. 173-74 

Nationa' C .......... lorO ... rea 

National Commission for Children 
(Deb.? Vol. XI.02-OJ..200S) 
Cot ISO 

Nation.1 C ...... n for Mtaertttes 
National Commission for Minorities 

(Deb,4. Vol. XI.'28-07-2(05) 
Col. 130 

National Commission for the Welf.re of 
Banjan Community 

Need to set up a National Commission for 
the Welfare of Banjara Community in 
the country (MUR 177) 
(Deb. 9 . Vol. XI. 04-08-2(05) 
Col.364~S 

National Conunission for Women 

Functioning of National Commission lor 
Women 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 47-52 

Report of National Commission for 
Women 
(Deb. 20. Vol. XII. 23-08-2005) 
C01.134-3S 

National Commission for Youth 

National Commission for Youth 
(Deb. 1.1. \01. XII, 17-08-2(05) 
Col.6S~ 

National C ....... y .... w Tribunals 

National Companies Law Tribunals 
(Deb. IS. Vol. XII. 12-08-2005) 
Col. 107-08 

National Company Law Tribunals 
(Deb. S. \\:>1. XI, 29-07-200S) 
Col. 232-33 

Nation.1 Coop.ratlve Consumers' 
Federation .flndia Umite4 

Purchase from Kendriya BhandarINCCF 
(Deb. 21. 'WI. XIU, 24-01-2005) 
CoI.~O 
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National Cooperldve DeveiopmeDt National CouDdl ofVoeatiHal Traill" 

New Project by NCDC 
(Deb. II. Vol. XII. OS..()S-2005) 
Col.JJ3-34 

National Cound for ProlllOtioa ofVrdu 
un .. a. 

Diploma Courses by NCPUL 
(Deb. 16, Vol. XII. 16-08-2(05) 
Col. 286-355 

N.C.P.U.L. 
(Deb. 12, Vol. XII,09"()8-2005) 
Col. 80 

National Council of Edueati •• al 
Researeb and TrainiRI 

Amendment in Existing Entrance Test 
(Deb. 2 , Vol. XI. 26-07-2005) 
Col. 121-122 

National Council of Eduutional 
Researcb and Trainl .. 

Devaluating Status of Hindi by NCERT 
(Deb. 12, Vol. XII.09~-2(05) 
Col. 197-98 

N.C.E.R.T. 
(Deb. 2 • Vol. XI. 26-07-2005) 
CoI.J7S-76 

NCERT Survey 
(Deb. 2 • Vol. XI, 26-07-2005) 
Col. 123-29 

Recommendations made by NCERT on 
Education 
(Deb. 2 , Vol. Xl, ~7-2~) 
Col. 114-15 

Withdrawal of Books 
(Deb. 2 , Vol. XI, 26-07-20(5) 
CoI.S62~3 

Ndoul Coulldl.I'IeadIen Education 

NC1E 
(Deb. 7 • Vol. XI, 02.()1-2005) 
Col. 322-23 

Need for early issuance of certificates to 
students passing their vocational 
courses from various institutions 
patronized by National Col.lncil of 
Vocational Training (MUR 377) 
(Deb. 9, Vol. XI, 04"()1-2005) 
Col. 366 

National Dairy Dndoplllellt Board 

Revival of Dairies by NOOD 
(Deb. 6 , Vol. XI, OI..()8-200S) 
Col. 287-88 

Setting up of Subsidiaries under NOOD 
(Deb. II. Vol. XII. 08..()S-200S) 
Col. 485 

National Defence Academy 

Clearance to Warjekhadakwasla Water 
Pipeline Project 
(Deb. 14, Vol. XII, 11..()8-200S) 
CoI.12~-26 

National Development eouadl 

Economic Growth Rate 
(Deb. 3 , Vol. XI, 27~7-2005) 
CoI.405-17 

Mid-Term Appraisal of Tenth Plan 
(Deb. 17. Vol. XII, 17~1-200S) 
CoI.~7 

National Development Council Meetin& 
(Deb. 3 • Vol. XI. 27"()7-200S) 
Co1.8B-19 
(Deb. 17. Vol. XII, 17-01-2005) 
Col. 122-23 

Objectives ofNDC 
(Deb.ll, Vol. XII, 10-01-20(5) 
Col.~1 

Target Fixed for Tenth Plan Pt'!riod 
(Deb. 17. Vol. XII, 17"()1-200S) 
Col. 247 
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Na ........... rMl' ... ~ N.tIo •• IFertWzeru.ieed 

NOM Authority 
(Deb. 7 • Vol. XI, 02..01-200'> 
Col. 326 

N.ttoul Dileipllae Se .... lnstruc:t.n 

Expenditure Incurred on NOSI 
(Deb. 13. Vol. XII. 1~8-2(05) 
Col. 639-40 

National Drul Repiatory Authority 

Setting up of National Drug Regulatory 
Authority 
(Deb. 3 • Vol. XI. 27~7-2005) 
Col. 524-25 

N.tional ED.AbiIity Teet 

National EliSibility Test 
(Deb. 2 , Vol. XI. 26-07-2005) 
Col. 487.a. 

N.tioDaIE ........ 
Misu~.lfNational Emblem 

(Dtb. 12. Vol. XII. 09-0'-2(05) 
Col. 73---aO 

N.tional Elpanded Immunization 
Prop-amae 

National Expanded Immunization 
Programme 
(Deb. 8 • Vol. XI. 03~8-2005) 
Co1.4S4-63 

National Family Benefits Scheme 

Delay in Disbursement of Benefits 
(Deb. 17, Vol XIl, 17-01-2005) . 
Col. 113-14 

Natiea. FamUy Welfare Preenmme 

National Family Welfare Propanunc 
(Da. a • Vol. XI, 03-01:2(05) 
Col. 71--80 

Na ...... '.rmenWtlfln ...... 
NadOII8I PIIIMI'I Welfare Fund 

(Deb.6. Vol XI, 0142005) 
Col5-7 

National Fertilizer UmMel 
(Deb. 1 • Vol. XI. 25-07-2005) 
Col. 332-33 
(Deb. II, Vol. XII. 08-08-2(05) 
Col. 470-71 

National Film Awards 
Guidelines for selection of contestants 

(Deb. 14. Vol. XII. 11-08-2005) 
Col. 250--54 

National Fishermen Welfare Scheme 
National Fishermen Welfare Scheme 

(Deb. II. Vol. XII. OS-08-2005) 
Col. 42&-29 

National flag 
Using of National Flag 

(Deb. 2 • Vol. XI. 26-07-2005) 
Col. 534-35 

National Florlcultun Mission 
National Floriculture Mission 

(Deb.6. Vol. XI. 01-08-2005) 
Col. 1.7 ... 

National Food for Work .,.".......me 
Additional Foodgrains under National 

Food for Work Programme 
(Deb. 15. Vol. XII. 12-08-2005) 
Col. 102-03 

Implementation of National Food for 
Wort ProJflll1Ulle 
(Deb. 5 , Vol. XI, 29-07·2005) 
Col. 45-55,91-92 

National Food for Work ProJrIIM'C 
(Deb. 5 , Vol. XI, 29-07-2005) 
Col. 327-34 

Raising of Cash Component in National 
. Food for Work I'roJI'IIIIIM 

(Deb. 5 • \tJ1. XI,29-01-1OO5) 
Col26~ 

NadoaalG"ryorModeraArt 
National Gallery of Modem Art, Mumbai 

{Deb. 9 • 'WI. XI, 04-01-2005) 
Col. 214-15 
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N ...... IGa_ 

Nalionai Games II Guwahatl 
(Deb. 13. \bI. XII. 10.01-.,,) 
CoI.3S2-S3 

Na ...... Healda Pnc'''. 
New National Health Programme 

(Deb. 13. Vol. XII. 10-08-2(05) 
Col. 104-·-28 

Nattonal He:althcareComRlittee 

National Healthcare Committee 
llccornmeiMlatioa$ 
(Deb. 3 . Vol. XI. 27.CJ7-200s) 
CoI.4SS 

Natle"" Heritage Sites COMMiHio. 

National Hentage Sites Commission 
(Deb. 4 . Vol. XI. 21-07-2005) 
Col. J2()'-22 

National Highways 

4-Laning of N.H. S8 between Meerut and 
Dehradun 
(Deb. 8. Vol. XI. 03-01-2(05) 
Col. 279 . 

Accidents on N.Hs. 
(Deb. 17. Vol. XII. 17.()1-200S) 
Col. 144-45 

Accidents on N.Hs. 
(Deb. 17. Vol. XII. 17-OS-200S) 
Col.ln--93 

Alignment of East-West Corrider 
(Deb. 17, Vol. XII, 17-08-200S) 
Col.316-17 

Amount Spent on Construction of 
National Highways 
(Deb. 8 • Vol. XI. 03-08-2005) 
Col. 332--35 

Ban on Stone Mining al6ng National 
Highways 
(Deb. 21. Vol. Xlii, 24-81-200s) 
CoL 79 

Bridpl Owr VIricM NHs 
(Deb.l , \f8I. XI, n.o7.200S) 
Col206-JO 

By.,..." Over Bridle on N.H. No. 24 
(Deb. 13, \t)1. XII. 10-01-200S) 
Col. 397-98 

Cattle Pass/Under Pass on NH .... 
(Deb. 13. \t)1. XII. 10-08-200S) 
Col. 127-29 

Charging Toll Tax on Four Lane Roads . 
(Deb. 21. Vol. XIII. 24"()8-200S) 
Col 219-20 

ChowkiJhat Bridge on N.H.-S2 
(Deb. 21. Vol. XIII,24-08-2005) 
Col.S3 

Collection of Toll Tax 
(Deb. 21. Vol. XIII. 24-08-2(05) 
CoI.31l--21 

Collection of Toll Tax on National 
Highways 
(Deb. 8. Vol. XI. 03-01-2005) 
Col. 366-67 

Commencement of Works of Stretch of 
Sanctioned NHs 
(Deb. 21. Vol. XIII. 24~-200s) 
Col. 213-14 

Condition of Bridges on N.Hs. 
(Deb. 17, \obI. XII, 17"()S-2005) 
Col. 3 19-20 

Condition of N .H.-31 
(Deb. 17. Vol. XII, 17-0'-2005) 
Col. 354-55 

Condition of N.Hs. in Arunachal Pradesh 
(Deb. 13, Vol. Xli. 10-08-2005) 
Col. 485-86 

Condition ofNJ-ts. in Uttranchal 
(Deb . .8 • Vol. X!. 03..()S-2005) 
Col. 198-99 

Condition ofPilibhit-Basti N.H. 
(Deb. 3 • Vol. XI. 27-07-2(05) 
Col. I 11-12 
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Consestion on NHs 
(Deb. 3 , Vol. XI,27"()7-2005) 
Col. 395-97 

Construction of Bridges on N.H. No.3 
(Deb. 13, Vol. XII, 1~-200S) 
Col. 299 

Construction of By·P~s and Bridle on 
NH-52 
(Deb. 8 , Vol. XI, 03"()8-200s) 
CoL 121 

Construction of By-Pass Road on NH-80 
(~. 8 , Vol. XI, 03"()8-200S) 
Col. 167 

Construction of By·Passes on National 
Highways 
(Deb. 13. Vol. XII, 1~200S) 
Col. 64B-SO 

Construction ofN .H. (Nilional Highway) 
between Vijayawada and Ranchi 
(Deb. 3 , Vol. XI. 27"()7-200S) 
Col. 98-99 

Construction of N. Hs 
(Deb. 3 • Vol. XI. 27-07-200S) 
CoI.IS2-SI 

Construction ofN .Hs. in Tenth Five Year 
Plin 
(Deb. 21, \bI. XlII,24-Q1.200S) 
Col. 223-28 

Construction of National Highways 
(Deb. 8, Vol. XI. 03-08-2005) 
Col. 385-11 

Construction of NationaJ Highways on 
Public·Private PartnerShip 
(Deb .• , Vol. XI. 03-4 ... 2(05) 
Col. 464-65 

Construaion of Now N.H. 
(DeIt. 17. \bI. XII. 17-G1-lO(5) 
Col. 355 

Constr\J(;tion of New Roads for East-west 
CorridIr 
(Deb. ~ 1, Vol. XIII. 24..()'-200S) 
Col. 10-81 

C~tion of Six Lane Expressways 
CDlt». I, \bl XI.03-4l1-200S) 
CoI.2~9 

Consaruction Work OR Nabonal Hi,hways 
(Deb. 13. \bJ. XII. 1()..()I.200S) 
CoI.IS2-S3 

Construction/Repair of National 
Hi&bways by Private Companies 
(Deb. 13. Vol. XII. 1().()8..200S) 
Col. 71-76 

ConstructionlUPlradation of N.H. No. 
215 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. 122-23 

Conversion ofN.H.-77 into Fourlane Road 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 129 

Conversion of State Highways Into 
National Highways 
(Deb. 8 . Vol. XI. 03-08-2(05) 
Col 42 1-22 
(Deb. 17, Vol. XJI, 17-08-2005) 
Col. 320-2 I 

Damage to Ahmedabad-Vadodara Express 
Highway 
(Deb. 13. Vol. XII. 10-08-2(05) 
Col. 324 

Damages to National Highways and 
Bridges 
(Deb. 8. Vol. XI. 03-O8-20~5) 
Col. 126-30 

Declaration of National Highways 
(Deb. 8, Vol. XI. 03-08-2005) 
Col. 193-94.381-82 

Declaration of Road as Pitt of National 
HiJllway 
(Deb. 21. \bl. Xlii, 24-OJ..200S) 
Co1.J47-48 

Delhi-Gurgaoll Expressway 
(Deb. 8 • Vol. XI. 03-08-2005) 
Col. 361-62 
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Destnlctioft of TNeS on EMtem Express 
Hiahway 
(Deb. 11. \Qt. XII, 08-08-2,OOS) 
Col 213"'" 

Development of National Hiabways 
(Deb. 17, Vol. XII, 17-oa-200S) 
CoI.343-U 

Develo,ment Schemes in Jharkhand 
(Deb. 21, Vol. XlII,24-08-200S) 
0,1.242-44 

Developmental Works relating to National 
Highways 
(Deb. 13. Vol. Xli. 10-08-200S) 
Col. S27--31 

Dilapidated Condition of National 
Highway No. 200 
(Deb. 21, Vol. XIII. 24..()8-2005) 
Col. 173 

Dilapidated Condition of National 
Highways 
(Deb. 17. Vol. XII, 17..()8-2005) 
Col. 365-70 

Elevated Flyover on NH-I 
(Deb. 17. Vol. XII. l7..()8-2005) 
Co1.369-71 

Flyovers on National Highways 
(Deb. 8 , Vol. XI, 03-08-2(05) 
Col. 292-93 

Four Laning and Six Laning of National 
Highways 
(Deb. 13, Vol. Xli. 1O-01-200S) 
Col. S35--38 

Four Laning ofN.H.-76 
(Deb. 17, VoUOL 17-01-2(05) 
CoI.360-64 

Four Laning ofN.H.-80 
(Deb. 3 , Vol. XI. 27'()7-2005) 
Col. 222 

Four Laning of National Highway 
(Deb. 17, Vol. XlI, 17..()8-200S) 
Col. 349 

Four LaninaonN.H. No.4 
([)eb. 13,~.XJ~I~~S) 
Col. 63. 

Four Lui .. on N.H.-S 
(Deb. 21, \Qt. XIII, 24-01-2G(5) 
Col. 179 

Four-LaniltJ ofByavar-Pali-Sirohi Road 
(Deb. 17, ~ XII. 17-01-200S) 
Col. 1 24-2S 

Four-Laning ofN.H. No.2 
(Deb. 3 , Vol. XI, 27..()7-200S) 
Col. 205-06 

Four-Laning of National Highways in 
Maharashtra 
(Deb. 17. Vol. Xli. l7"()8-2005) 
Col. 327 

Funds for Maintenance of National 
Highways 
(Deb. 13. Vol. XII. 1 0-O8~2(05) 
Col.300-0l 

Funds for National Highways 
(Deb. 17, Vol. XII,17"()8-2005) 
Col. 208-16 

Fund~for National Highways' Works in 
Orissa 
(Deb. 17, Vol. XII, 17-08-2(05) 
Col. 309-10 

Funds Provided by Foreign Financial 
Institutions 
(Deb. 8 , Vol. XI, 03"()8-2005)-
Col. 197 

High Priority Highways 
(Deb. 21, Vol Xln, 24-08-2(05) 
Col. 141-42 

Hoardings and Display Boards along 
National Highways 
(Deb. 13, Vol. Xli. 1O..()8-200S) 
Col. 292-93 

Increase in Length of National Highways 
(Deb. 13, Vol. XII, IO..()8-200S) 
Col. 64&--48 
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Increasing Thickness ofN.Hs: 

(Deb. 17, Vol. XII, 17'()8-2005) 
Col. 146-47 

Involvement of Private Corp orates in 
NHDP 
(Deb. 13, Vol. XII, 10-08-2(05) 
CoI.SI$-28 

Length of National Highways in 
Andhra Pradesb 
(Deb. 8 , Vol. X~ 03-08-2(05) 
Col. 218--91 

Loss to National Highways and Ports 
(Deb. 17. Vol. XlI, 17-08-2(05) 
Col. 169-72 

Low Surface of National Highway in 
Madhya Pradesh 
(Deb.8. Vol. Xl. 03-08-2005) 
Col. 294-95 

Maintenance and upgradation of National 
Highways 
(Deb. 3 • Vol. XI. 27-07-2005)' 
Col. 538-45 

MakingN.H.-24 Traffic Wortht' 
(Deb. 17. Vol. XII, 17-08-2(05) 
Col. 355-56 

Misuse of Land beneath Over Bridge on 
N.H.-50 
(Deb. 17. Vol. XII, 17-08-2005) 
Col. 325-27 

Multinational Companies in Development 
Works ofN.Hs. 
(Deb. 17. Vol. XII, 17-08-2(05) 
Co1.32a-.4 

Mysore-Bangalore Corridor Project 
(Deb. 13, Vol. XII, 10-01-2(05) 
Col. 312-13 

Mysore-Bangalore Express Corridor 
Project 
(Deb. 8 • Vol. Xl. 03-08-2005) 
Col. 195-96 

Mysore-Bantwal Highway 
(Deb. 13, Vol. ?CII, 10-0'-2(05) 
Col. 423-24 

National Highway Development 
Proaramme 
(Deb. 13. ~1. XII. 10-08-2(05) 
Col. 640-44 

National Highway Development Projects 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 510-14 
(Deb. 8, Vol. XI. 03-08-2005) 
Col. 261-72 

National Highways Development Project 
inNER 
(Deb. 8, Vol. XI. 03-08-2005) 
Co1.362~3 

Need for Central intervention to prevent 
the economic blockade on National 
Highways No. 39 and 53 in Manipur 
by All Naga Students Association 
(MUR377) 
(Deb. 4 • Vol. XI. 28-07-2005) 
Col. 434-35 

Need for construction of a fly-over on 
National Highway running through 
Meerut city in Uttar Pradesh (MUR 377) 
(Deb. 14, Vol. XII, 11-08-2005) 
Co\. 327 

Need for construction of coastal Highway 
between Haldia and Digha in 
West Bengal and also establish Tourism 
and Small Scale Industrial Complex in 
the region (MUR 377) 
(Deb. 17. Vol. XII. 17-01-2005) 
Col. 481-12 

Need for early completion of certain 
pending National Highway Projects of 
Uttar Pradesh (MUR 377) 
(Deb. 4 , Vo\. XI, 28-07-2005) 
Col. 436 
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NeeJ for four-Ianing of National Highway 

No.2 between Gaya andPatna in Bihar 
(MUR3n) 
(Deb. II. Vol. XII. 08-01-2(05) 
Col. 531 

Need ror proper maintenance of National 
Higtiway No. 27 betw:en Suhagi and 
Ch8rghat (MUR 377) 
(Deb. 16, \\)1. XII, 16-OI-200S) 
Col. 430 

Need for proper repair and maintenance 
of National Highway No. 83 between 
Podhahi and Nadaul in Bihar (MUR 
3n) 
(Deb. 24. Vol. XIII. 30-08-20(5) 
Col. 63 

Need for reconstruction of National 
Highway No.2 00 Kanpur-Lucknow 
and Kanpur-Etawah routes (MUR 377) 
(Deb. II, VoL XII. 08-08-2(05) 
Col. 531 

Need to allocate adequate funds for the 
proper upkeep and maintenance of 
National Highways on Khurda-
Bolangir and Gopalpur-Raipur sections 
in Orissa (MUR 377) 
(Deb. II. Vol. XII. 08-08-20(5) 
Col. 532-33 

Need to approve final alignment of the. 
East- West Corridor of Natioll8' 
Highways Development Project on 
National Highways No. 31 and 31-C 
passing through Siliguri (MUR 377) 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 328 

Need to construct a bridge on National 
Highway No. alinkin& valsad city and 
Khergaon in Gujarat (MUR 377) 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 329-30 

Need to construct a flyover at the crossing 
, in Bulslf, Gujarat linking National 

Highways with Bhailad-Narol-Selvas-
Daman road (MUR 3n) 
(Deb. 24. Vol. XIII. 30-08-2(05) 
Col. 56 

Need to declare Gorakhpur-Maharajganj-
N ichlaul-Thunthibari road in 
Uttar Pradesh as a National Highway 
(MUR3n) 
(Deb. 20. Vol. XII. 23-08-2(05) 
Col. 330 

Need to declare State Highway between 
Deoghar and Patna as a National 
Highway(MUR 377) 
(Deb.4. Vol. XI. 28-07-2005) 
Col. 436-37 

Need to expedite long pending proposals 
for conversion of State Highways into 
National Highways in Mahabub Nagar 
Parliamentary Constituency. Andhra 
Pradesh (M U R 377) 
(Deb.2. Vol. XI. 26-07-2005) 
Col. 624 

Need to provide adequate funds for 
improvement of National Highway 
No. 34 in Murshidabad district. 
West Bengal (MUR 377) 
(Deb. 20. Vol. XII. 23-08-2(05) 
Col. 329 

Need to provide financial assistance to 
the Government of Uttar 'Pradesh for 
reconstruction ofa bridge on Malanga 
drain linking Jhansi-Kanpur-Mumbai 
National Highway in Jalaun 
Parliamentary constituency (M U R 377) 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 430 

Need to start work for construction of a 
bypass on National Highway No.3 at 
Shajapur. Madhya Pradesh (MUR 377) 
(Deb. 7 • Vol. XI. 02-81-208') 
CoJ.403-04 
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Need to IIart work on Jodhpur-Banner and 
Jodhpur-laisatmer National Highway 
and alao clear the proposals for 
construction of roads under Central . 
Road Fund for Jodhpur (MUR 377) 
(Deb. 24. \bl. XIII. 1n.o&-200S) 
Col. 60 

Need to up,rade Heblur-Dharwad-
Ramna,ar road in Karnataka u. a 
NIIionII JUahwaY(MUR 377) 
(Deb. 16. \bI. XII, 16-01-20(5) 
Col. 421 

Need to widen the National Highway 
No. 202 on Hydefabad-Warrangal 
MCtion, willi a view to streamline the 
flow oftnffic (MUR. 377) 
(DIb.19, Vol. XII, 22~8-200S) 
Col. 529 

NHDP Phase 3A and 3B 
(Deb. 21, \bl. xm, 24-08-2005) 
CoI.84-8S 

NHDP Phase III A and III B 
(Deb. 8 , Vol. XI. 03-08-2005) 
Col. 427-37 

NHDP Phase V to VII 
(Deb. 8 , Vol. XI, 03-08-200S) 
Col. 388-89 

NHDP Phase-Ill 
(Deb. a, Vol. XI, 03-08-200S) 
Col. 194-9S 

North-South and East-West Corridor 
Scheme 
(Deb, 8, Vol. Xl, 03.()8-200S) 
Col. 178-79 

Openinl.ofBridge on N.H.-58 
~. 8 , Vol. X1,03-08-2005) 
Co1.36U9 

Pending Proposal of Works on N.H.-II 
(Deb. 8 , Vol. XI. 03-08-2005) 
Col. 363-64 

Propess of Proposed N.H. 28-B 
(Deb, 17, Vol. XII, 17.()8-200S) 
Col. 351-52 

Release of Funds for N.Hs 
(Deb. 8 • Vol. Xl. 03-08-200S) 
Col. 342-4S 

Repair of Bridge on N .H.-12S 
(Deb. 8 , Vol. XI, 03-08-200S) 
Col. 465-66 

Repairing of Roads/Highways around 
Sanctuaries 
(Deb. 11, Vol. XII, 08-08-2005) 
Col. 176 

Road Projects Proposals from State 
Governments. 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 284-86 

ROBs on Level Crossings on National 
Highwa~ 

(Deb. 9 , Vol. XI, 04-08-200S) 
Col. 14344 

Shrubs on Central Verges on National 
Highways 
(Deb. 17, Vol. Xli, 17-08-200S) 
Col. 68-69 

Situation arising out of dilapidated 
condition of National Highways in 
Bihar and steps taken by the 
Government in this regard (CA) 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 399-418 

Slow Progress of Construction Works of 
NHs 
(Deb. 21, Vol. XIII; 24-08-2005) 
('..01. 265-67 

Special Economic Package for the speedy 
completion ofc2nstruction of National 
Highways and Railway Lines in 
Keonjhar and Sundargarh districts of 
Orissa (Res.' 
(Deb. 7.~, Vol XlII,25-08-200S) 
Col. 549--52 



282 LOKSABHA 

Streamlining of Road Transport and 
Highway System 
(Deb.l3, \obI. XII, 10-08-2005) 
Col. 644-45 

Traffic on Ambala-ChlU1digarh Road 
(Deb. 8, \obI. XI, 03-08-2005) 
Col. 361 

Traffic on National Highways 
(Deb. 8 , Vol. XI. 03.()8-2005) 
Co\. 407 

Traffic Signages Along National 
Highways 
(Deb. t 7. Vol. XII, 17'()8-200S) 
Col. 183-84 

Transter of Amount to CRF 
(Dcb.3 • Vol. XI. 27'()7-2005) 
Col. 456-57 

Unfinished Length of National Highways 
(Deb. 8 , Vol. Xl,03-08-200S) 
C.ol. 446-47 

Upgradation of National Highways 
(Deb. 13, \obI. XII, I0-08-200S) 
Co\. 651 

Widening of Bridge on N.H.-47 
(Deb. n, Vol. XII"10-08-2005) 
Col. 321-22 

Widening of Byepass 
(Deb.8. Vol. XI. 03-08-2005) 
Col.3C5 

Widening ofN.H.-S2 
(Deb. 13, Vol. XII. 10-08-2005) 
Col. 463--64 

Widening of Narrow Stretch on NH-206 
(Deb. 21, Vol. XIII, 24-08-200S) 
Col. 367 

Widening of National Highway No. 10 
(Deb. 17. Vol. XII, 17.()8-200S) 
Col. 124 

Widening of National Highways in 
Raja.c;than 
(Deb. 17, Vul. Xn,17-08-200S) 
Col. 357-58 

National HJgbwaysAutbority ofladia 

Funds Generated by NHAI for Projects 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 358-59 

National Highways Authority of India 
(Deb. 8 , Vol. XI,03-08-2005) 
Col. 307 

NHAI Contracts to Multinational 
Compansies 
(Deb. 8 • Vol. Xl; 03-08-2005) 
Col.2S3 

Progress of works ofNHAI in Uttranchal 
(Deb. 13. Vol. XII, 10-08-2005) 
Col. 99-100 

Roads taken over by NHAI in Bihar 
(Deb. 3 , Vol. XI. 27-07-2005) 
Col. 135-43 

National Highways Development 
Programme 

Construction of Bye-Pass Roads 
(Deb. 17, Vol. XII. 17-08-2005) 
Col. 349-S0 

Conversion of Bridge under NHDP to 
Four-Lane 
(Deb. 17, Vol. XII, 17-08-2005) 
Co1.I2S-26 

National Horticulture Board 

National Horticulture Board 
(Deb. 11, Vol. XII. 08-08-2005) 
Col. 226-28 

National Horticulture Mission 

National Horticulture Mission 
(Deb. II, Vol. XII, 08-08-200') 
Col. 423 
(Deb. 1 • Vol. XI, 25-o7-200S) 
Col. 434·35 

Pending Projects under NHM 
(Deb. 1 , Vol. XI, 25-07-2005) 
Col. 363-64 
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Nadonal'Human Development Report 

Report Card of AP in National Human 
Development Report 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 137-38 

National Human Rithts Commission 

Complaints pending with NHRC 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 452-S6 

Mentally Challenged Undertrials 
(Deb. 16, Vol. Xll,I6-08-2005) 
Col. 114-15 

National Human Rights Commission 
(Deb. 12, Vol. XII, 09-08-2005) 
Col.4I3-14 

NHRC Inquiry on Police Atrocities 
(Dcib. 12, Vol. XII, 09-08-2005) 
Col. 385-86 

NadonallOness Fund 

National Illness Fund 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. 168-73 

National Informatics Centre 

Alleged Irregularities in NIC 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col. 135-36 

Nationallnsdtute of Aviation Management 
and Reseal'th 

Programmes/Seminars by NIAMAR 
(Deb. 18, Vol. XII, 18-08-2(05) 
Col. 281-82 

National Institute of Biologicals 
Irregularities in National Institute of 

Biologicals 
(Deb. 21, Vol. XIII, 24-08.2(05) 
Col. 321·22 

National Institute of Communic:able 
Distalet 

Review of Functioning ofN ICD 
(Deb. 21, Vol. XIII, 24-08-2(05) 
Col. 179-80 

National Institute of Environmental 
Engineering 

Need to conduct a study by National 
Institute of Environmental Engineering 
on the phenomenon of rising 
temperature in coal mining belt of 
Talcher and Brajrajnagar in Orissa 
(MUR377) 
(Deb. 21. Vol. XIIl,24-08-2oo5) 
Col. 471-72 

National Institute orOcean Development 

Desalination Plant 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 207-08 

National Institute of Open School 

Single Book for Shorthand and 
Typewriting 
(Deb. H, Vol. XII. 09-08-2005) 
Co1.361~2 

National Institute of Public: Corporation 
and ChUd Development 

Financial Assistance to NIPCCD 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 258---{)O 

National Integration Council 

Communal Harmony 
(Deb. 7, Vol. XI, 02-08-2005) 
Co1.212-13 

National Judicial Service Authorit)' 

Funds to National Judicial Serv iu: 
Authority 
(Deb. 5 , Vol. XI, 29-07-2005) 
Col. 225·26 

National Legal Service Authority 

National Legal Service Authority 
(Deb. 15. Vol. XII, 12-08-2005) 
Col. 70-74 
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~:ational Uteraty Mission 

Allocation of Funds under NLM 
(Deb. 2 • Vol. XI. 26-07-2005) 
Col. 449-51 

National Maritime Development 
Programme 

Ports under Nation&/ Maritime 
Development Programme 
(Deb. 13. Vol. XII, 10-08-2005) 
Col. 391 

National Maritime Industry 

Contribution of Hindustan Shipyard Ltd. 
(Deb. 21. Vol. XIII, 24-OS-2(05) 
Col. 182--88 

National Minority Commissipn 

National Minority Commission 
(Deb. 16. Vol. XII, 16-08-2(05) 
Col. 179-80 . 

National Nutrition Mission 
Survey Conducted by NNM 

(Deb. 16, Vol. XII, 16-08-2005) 
Col. 35-36 

National Offset Polity 

National Offset Policy 
(Deb. 9 . Vol. XI, 04.Q8-2005) 
Col. 84-85 

National Old Age Pension Scheme 

National Old Age Pension Scheme 
(Deb. 5 , Vol. XI, 29-07-2005) 
Col. 233 

National Parks 

Bhedaghat and Kanha National Park in 
International Tourist Map 
(Deb. II. Vol. XII. 08-08-2005) 
Col. 249 

Declaration as Parks 
(Deb. II. Vol. XII. 08-08-20(5) 
Col. 254 

Decline in Population ofTigers in National 
Park 
(Deb. I . Vol. XI,2S.Q7-2005) 
Col. 321-29 

Establishment of Sanctuaries in Goa 
(Deb. 6 , Vol. XI, 01-08-2005) 
Col. 285·86 

Expansion of Rajaj i National Park 
(Deb. I • Vol. XI, 25-07·2005) 
Col. 1,67-68 

Funds for Development of Calimere 
Wildlife Sanctuary 
(Deb. 6 ; Vol. XI. 01-08-2005) 
Col. 364 

Handing Over of Sanctuary Land to Forest 
Dwellers 
(Deb. 1 , Vol. XI, 2S-07-20(5) 
Col. 187 

Leasing out of Land 
(Deb. II, Vol. XII. 08-08-200S) 
CoI.263~ 

Need to drop the proposal for setting up a 
sanctuary in Kandhamal district of 
Orissa with a view to safeguard the 
interests of local tribal population 
(MUR377) 
(Deb. 2 , Vol. XI, 26-07·2005) 
Col. 629-30 

Need to provide better infrastructural 
facilities at proposed Indira Gandhi 
National Park-and Wild Lite Sanctuary 
in Pollachi, Coimbatore district. 
Tamil Nadu (MUR 377) 
(Deb. 14. Vol. XII, 11-08-20(5) 
Col. 330 

Need to take steps to check erosion 
caused by river Sharda at Kishanpur 
Wildlife Sanctuary in Lakhimpur Kheri, 
Uttar Pradesh (MUR 377) 
(Deb. 9 , Vol. XI, 04-08-2(05) 
Col. 367-68 

Need to upkeep and maintain Singalila 
National Park in Darjeeling (MUR 377) 
(Deb. 11, Vol. XII. 08-08-2(05) 
Col. 524 

Problem of Tiger Reserves 
(Deb. 19, Vol. XII, 22-08-2(05) 
Col. 184·85 
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Proposal regarding Allocation of Funds 

(Deb. II, Vol. XlI,OS.o8-200S) 
Col. 473-74 

Proposal to Sustain Ghana National Park 
(Deb. II, Vol. XII, OS.o8-200S) 
Cc1.118-19 

Repairing of RoadslHighways around 
Sanctuaries 
(Deb. II, \\)1. XII,08.o8-2(05) 
Ccl.176 

Safety of Wild Animals 
(Deb. 6 , Vol. XI, OI.oa..200S) 
CcI.8-9 

Seizure of Tiger Skins and Bones 
(Deb. 19, Vol. XII, 22.oS-2(05) 
CcI.ISO 

Setting up Parks/Sanctuaries 
(Deb. 19, Vol. XII, 22-08-2(05) 
CoL 123-24 

Upkeep of National Parks 
(Deb. I , Vol. XI,2S.o7-2ooS) 
Ccl. S()()'() I 

National Pharmaceutica" Price Control 
Orpn_don 

Functions ofNPPCO 
(Deb. 21, Vol. XIII,24-08-200S) 
Ccl. 180-81 

NadoDal Postal p~ 

Formulation ofNational Postal Policy 
(Deb. S , Vol. XI, O).o8-200S) 
Col. 497-99 

Nadoul Power Pale) 

National Power Pofl'Y 
(Deb. 5 , Vol. XI, 29-07-2(05) 
Col. 395-96 . 

National RecoDltruetioD Co.". Scheme 
National Reconstruction Corps Scheme 

(Deb. 17, Vol. XII, 17-08-200S) 
Col. 266-12 

NatioDal River AetioD PlaD 

National River Action Plan 
(Deb. I , Vol. XI,2S.o7-2ooS) 
CcI.SI7-11 

NatioDaI River CouerwtioD PlaD 

Details ofComplction ofNRCP 
(Deb. I , Vol. XI, 2S.o7-2ooS) 
Col 142-45 

NlttoDII Rural EmployaaeDt Guarantee 
Propamme 

National Rural Employment Guarantee 
Programme 
(Deb. 5 , Vol. XI, 29.o7-2(05) 
Col. 388-89 

. Natioaal Rural Health MltsioD 

Funds for National Rural Health Mission 
(Deb. 3 , Vol. Xl, 27.o7-200S) 
Ccl.189--94 

National Rural Health Mission 
(Deb. 21, Vol. XlII,24.o8-200S) 
CoI.3S3-S4 

National Sample SUn-If Orpnisatioa 

Farm Debt 
(Deb. 6 , Vol. XI, OI.oS-2ooS) 
Col.23-2S 

Lower Income People 
(Deb. 17. Vol. XII, 17.o8-200S) 
Col. 276 

Nationa. Saviap OrplllsatiOD 
Need to retain the office of National 

Savings 'organisation at Ahmedabad, 
Gujarat(MUR3n) 
(Deb. 2 , Vol. XI, 26.o7-200S) 
CoI.62S 

NatloDal Seheduled Calte FIDaDee IUld 
DeveIopIIleDt Corporadoa 

Disbursement of Funds by NSFDC 
(Deb. 4 , Vol. XI, 28.o7-20(5) 
Col. 191-202 
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Nation£! Srheduled Tribes Finante and 
Development Corporation 

Appointment in NSTFDC 
(Deb. 20, \bl. XII, 23-08-2(05) 
Col. 269 

Incidents of Discrimination in NSTFDC 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 125 

National Small Industries Corporation 

Launch of Schemes by NSIC 
(Deb. 7 , Vo\. XI, 02-08-2005) 
Col. 190-91 

National Song 

National Song-Played 
(Deb. 24, Vol. XIII, 30-08-2005) 
Col. 92 

National Statistics Organisation 

i-ormation of National Statistics 
Organisation 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 337 

'~lItional St~1 Corporation 

Losses Incurred by National Steel 
Corporation 
(Deb. 11, Vol. XII, 08-08-2005) 
Col. 346 

National18x Tribunal 

National Tax Tribunal 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 213 

National Teacher Awards 

National Teacher Awards 
(Deb. 12, Vol. XJl,09-08-2(05) 
Col. 411 

National Textbook CouncH 

'-;etting up of National Textbook Council 
; Deb. 12, Vol. XII, 09-08-2005) 

'1-15 

National Textile Corporation 

Merger ofNTC Sub~idiarjes 
(Deb. 10, Vo/. XI. 05-08-2005) 
Col. 32 1-22 

Modernisation ofNTC Mills 
(Deb. 10, Vol. XI,OS-08-2005) 
Col. 226-27 
(Deb. IS, Vo\. XII. 12-08-2005) 
Col. 18-22 

Pay Revision ofNTC Staff 
(Deb. 5 , Yo\. XI, 29-07-2005) 
Col. 149-50 

Sale orNTC Mills 
(Deb. 10, Vol. Xl, 05-08-2005) 
Col. 96-98 

Sale ofNTC Mills Land 
(Deb. 5 , Yol. XI, 29-07-2005) 
Col. 55 

National Thermal Power Corporation 

Coal Shortage 
(Deb. 10, \bl. XI,OS-08-200S) 
Col. 338-39 

Need for taking over of Bongaigaon 
Thennal Power Station by NTPC (MUR 
377) 
(Deb. 23, Vol. XIII, 29-08-2005) 
Col. 62-63 

Supply ofeoal to Thermal Power Plants 
(Deb. IS, Vol. XII, 12-08-200S) 

Col. 29-3S 
. NadoDlI Trade Certlftcate 

National Trade CertiflC8le 
(Deb. I , Vol. XI,25-07-2005) 
Col. 27S-76 

National Trust for the Welrare orPenons 
with Audsm,Cereb.-1 Palsy, Meatal 
Retardation and Multiple DiJablUtJes 

Election Process of Board of National 
Trust 
(Deb. 22, Vol. XIII, 2S-08-200S) 
Col. 133 
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N.tional Umpire Aeademy 

National Umpire Academy 
(Deb. 3 , Vol. XI,27-07-2005) 
Col. 99-100 

N.tion.1 Urban Renew.1 MJuion 
National Urban Renewal Mission 

(Deb. 12. ~I. XII, 09-OS-2(05) 
Co1.317-IS 

N.tional Urban Tn ... rt Polley 
N.tional Urban Transport Policy 

(Deb. 7 , Vol. XI, 02-08-2(05) 
C01.20S-09 

N.tIon.1 War M_orial 
Construction of National War Memorial 

(Deb. 9 , Vol. XI, 04-08-2005) 
Col.6S~7 

N.tional Water Policy 
Water Security 

(Deb. 6. Vol. XI, OI-OS-2(05) 
Col. 281 

National Wedand Polley 
National Wetland Policy 

(Deb. 19, Vol. XII,22-OS-200S) 
Col. 331-32 

Nadonal Wildlife Crlnae Control Bureau 
Setting up of National Wildlife Crime 

Control Bureau 
(Deb. I , Vol. XI, 25-07-2005) 
CoI.394-96 

Natunl Calamity 
Agricultur.1 Land Damaged Due to 

Tsunami . 
(Deb. 1 , ~1. XI, 2S~7-2(05) 
CoI.I~1 

Assistance for Drought Affected States 
(Deb. I, Vol. Xl, 25-07.2005) 

Co1.176-80 
Assistance to Flood Affected States 

(Deb.6. Vol. Xl, 0I-08-200S) 
Col. 438-39 

Awareness of Tsunami 
(Deb. S , Vol. XI,29-01-2(05) 
Col. 33S-36 

Calamities occurred due to incessant rains 
in Mumbai and fire in Mumbai high 
Platform 
(Deb.4. Vol. XI. 28-07-2005) 
Col. 1 

Compensation to Tsunami Affected 
Fanners 
(Deb. 19. Vol. XII, 22-08-2005) 
Col. 276 

Construction of Dam on Bagaha-Chhitorti. 
Rail-Cum-Road Bridge 
(Deb. 19. Vol. xn, 22-08-2005) 
CoI.212 

Construction of Earthquake Resistar.t 
Houses 
(Deb. 12, Vol. XII, 09-OS-2005) 
Col. 409·10 

Construction of School Buildings 
(Deb. 7. Vol. Xl, 02-08-2005) 
Col. 272-73 

Crops Damage due to UnJC8Sonal Rains 
(Deb. 19. Vol. Xli, 22-08-2005) 
Col. 283-17 

Cyclones in India 
(Deb. 10, Vol. XI.OS-08-2005) 
Col. 249-50 

Damage caused by Erosion 
(Deb. 19. Vol. XlI, 22-OS·200S) 
Col. 94-103 

Damage to Rail Route by Flood 
(Deb. 9 • Vol Xl, 04-08-2005) 
Col. 121-24 

Danger from Parechu Lake 
(Deb. 19, Vol. Xli, 22-o8·200S) 
Col. 199-200 

Death due to heat wave 
(Deb. 2 , Vol. XI. 26-07·2005) 
Col. 471 
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Deaths due to Sun-Stroke 
(Deb. 20, \ill. XII, 23-08-2005) 
Col. 141-42 

Droullttt Affected States 
(IXb. I , \bl. Xl, 25-07-200') 
Col. 203-04 

Drought in States 
(Deb. 6, ~l. XI, 01-08-2005) 
Col. 349 

Earthquake 
(Deb. 10, \bl. XI,OS-08-200S) 
Col. 265-68 

Elrthq\Jake Disaster 
(Deb. 10, \bl. XI, 05-OS-2005) 
Col. 1 56-S7 

Earthquake Relief Operation by IRCS 
(Deb. 21, \bl. XIll,24-08-2005) it Col. 77-78 

E8(thquake Risk Mitigation 
(Deb. 16, Voi.XII, 16-08-2005) 
Col. 36-37 

Effect on Dams and Irrigation Projects due 
to Floods 
(Deb. 11, y,,1. XII, 08-OS-2005) 
Co1.337-38 

Employment to Tsunami affected rural 
persons 
(Deb. 10, \bl. XI. 05-08-200S) 
Col. 287-88 

Flood 
(Deb. 2 , Vol. XI. 26-07-2005) 
Col. 496-500 

Flood Affected States 
(Deb. I ,Vol. XI, 2S-07·200S) 
Col. 93-97 
(Deb. 6 , Yol. XI, OI-08-200S) 
Col. 132--36 

Flood Control in Chennai 
(Deb. 19, \bl. XII, 22-08-200S) 
Col. 208-09 

FJood Control in Guwahati City 
(Deb. 6 , \bl. Xl. 0I-OS-200S) 
Col. 123-24 

Flood Control Proaramme 
(0eb.19, \t)1. XJI.22-08-200S) 
Col. 338-39 
(Deb. 6, \t)I.XJ,OI-o8-200S) 
Col. 270 

Flood Manaaement 
(Deb. 19, \oL XII, 22..()8.200S) 
Col. 271 

Floods due toGi.acim 
(Deb. 19, \bl. Xli,22-08-200') 
Co1.21S-19 

Floods in vatious districts of Karnataka 
(Sub.) 
(Deb. 22, \t)1. XIIl.2S-08.2005) 
Col. 483-93 

Forecasting of Draoght and Floods 
(Deb. S , \bl. XI, 29-07-2005) 
Col. 22S-29 

Impact of Flood on Airlines 
(Deb. IS. Vol. XII, IS-68-200S) 
Col. 198-99 

Impact ofTsunami on FPI 
(Deb. II, \bl. XII,08-08-200S) 
Co1.2S7-S8 

Loss due to Tsunami in A&N Islands 
(Deb. 6 , \bl. XI, 01-08-2005) 
Col. 127-2S 

Microzonation Work at Jabalpur 
(Deb. 10, \t)1. XI,05-08-2005) 
Col. 116 

National Centr~ to Study National 
Calamities and Disasters 
(Deb. 20, ~1. XlI, 23-08-2005) 
Col. 57-5S 

National Disaster 
(Deb. IS, ~1. XII, 12~8·2005) 
Col. 149-50 

Natural Calamities 
(Deb. 2 , Vol. XI, 26-07-20011 
Col. 583-90 
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Natural Calamities in the countl')' (OUR 

193) 
(Deb. 10. \bl. XI.OS-Oa.20(5) 
Col. 417-27 
(Deb. 2 . ~1. XI. 2~7-2005) 
Col. 731-32 
(Deb. 4 , ~I. XI, 21-07-2005) 
Col. -440-524 
(Deb. 3 , ~1. XI. 27-07-2005) 
Col. 622-11 

Need to expedite the relief and 
rehabilitation measures in landslides-
affected Uttar Kashi district of 
Uttaranchal (MUR 377) 
(Deb. 19. \\>1. XII. 22..Q8-200S) 
Col. 524 

Need to provide adequate financial 
assistance to the Government of 
Maharashtra for providing relief to the 
people alfected by flo()(ls in the State 
(M~77) 

(Deb. 24, ~t. XIII, 30-01-2005) 
Col. 64 

Need to provide Central ani stance to the 
Government of Orissa for providing 
relief to the people affected by drought 
in South Orissa (MUR 377) 
(Deb .•• ~I. XI,03..Q8-2005) 
Col. .537 

Need to provide financial assistance to 
the Government of Madhya Pradesh 
for providing relief to the people 
affect.esd by heavy rains in the State 
(MUR377) 
(Deb. 11. \\>1. XII, 08..Q8-200S) 
Col. 526 

Need to releue additiollil funds to the 
Government of Himachal Pradesh for 
providlna relief to the people affected 
by ftoods (MUR 377) 
(Deb. II, ~I. XII, 08-08-200.S) 
CoI..523-34 

Need to release more funds for providing 
relief to the people affected by severe 
ftoods in Southern Guj ... (MUR 377) 
(Deb. 3 , Vot XI, 27-07-200S) 
Col. 614 

Need to sanction special economic 
packaae to the State of Gujarat to check 
the recWTing droulht in North Gujarat 
(MUR377) . 
(Deb. 2 , Vol. XI, 26-07-200.5) 
Col. 623-24 

Need to take suitable steps to check 
recurring floods in Eastern 
Uttar Pradesh (MUR 377) 
(Deb. 21. \\>1. XIII, 24-08-200.5) 
Col. 470-71 

. Ocean Earthquake 
(Deb. 15. \\>1. XII. 12..Q8-200.5) 
Col. III Plan by Brahmaputra Board 

on Flood Control 
(Deb. 1 • Vol. XI. 25-07-200.5) 
Col. 3 14-15 

Raising of Ground Water Level in Drought 
Prone Districts 
(Deb. 1 • Vol. XI. 25..Q7-200S) 
0>1.348 

Reclamation of Agricultural Land 
(Deb. 19. Vol. XII,22-08-2005) 
CoJ.37.5-77 

Rehabilitation of Tsunami Affected 
Countries 
(Deb. 16, ~1. XII, 16..Q8-200S) 
0>1.163-64 

Rehabilitation ofTsunami hit areas 
(Deb. 2 , Vol. XI, 26-07-2005) 
CoI.S02~ 

Review of Earthquake Readiness Plan 
(Deb. 7, Vol. XI. 02..Q8-2005) 
Col. 73-7.5 

Review ofFaminc Code 
(Deb. 1 , Vol. XI, 25-07-2005) 
CoI.2IS 
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Review of Flood Manual 
(Deb. 2 . Vol. XI. 26-07·2005) 
Col. 366-67 

Setting up of Cyclone shelter in Orissa 
(Deb.2. Vol. XI. 26-07-2005) 
Col. 54344 

Situation arising out of Flood in Kamataka. 
particularly in Belgaum. Bagalkot,· 
Gulbarga. Bijapur. Raichur and 
Mangalore resulting in loss oflives and 
damage to crops and property and 
steps taken by the Government in 
regard thereto (CA) 
(Deb. 19. Vol. XII. 22-08.2(05) 
Col. 487-501 

Situation arising out of spread of 
infectious <liseases in Mumbai after 
heavy rains and floods. resulting in 
loss of human Jives and steps taken by 
the Government in regard thereto (CA) 
(Deb. 19. Vol. XII. 22-OS-2(05) 
Col.50l--OS 

Soil Erosion 
(Deb. 19. Vol. XII. 22-OS·2005) 
Col. 272·73 

Special Rural Development Schemes for 
Tsunami atTected people 
(Deb. 10, Vol. XI. 05·0S-2005) 
Col. 250-52 

Spoilage of Foodgrains due to Heavy Rain 
(Deb. 19. Vol. XII, 22-OS-2(05) 
Col. 344-45 

Task Force on Flood Management 
(Deb. II. Vo!. XII. 08-08-2005) 
Col. 119-21 

Tsunami Relief 
(Deb. 5 , Vol. XI, 29-07-2005) 
Col. 197 

Tsunarvi Warning System 
(Deb. 5 • Vol. XI, 29-07·2005) 
Col. 309 

Tsunami Waves 
(Deb.6. Vol. XI,0I-08-2005) 
Col. 321 

Utilisation of Flood Water for Irrigation 
(Deb. I , Vol. XI, 25-07·2005) 
Col. 349·50 

Utilisation of Funds Collected for Tsunam\ 
(Deb. 7 . Vol. XI. 02-08·2005) 
Col. 58 

Warning of Tsunami 
(Deb. S , Vol. XI, 29-07-2005) 
Col. 284 

Winding up ofFload Control programme 
(Deb. II, Vol. XII. OS-OS·2005) 
Col. 252·53 

NlturalGas 

Oil and Natural Gas Exploration North· 
Eastern Region 
(Deb. 9. Vol. XI. 04-OS·200S) 
Col. 141-42 

PNG Supply in Delhi 
(Deb. 9. Vol. XI, 04-08·2005) 
Col.IIS·)6 

Supply of Gas to Power Plants 
(Deb. 14. 'Vol. XII, 1I-08-200S) 
Col. 288-92 

Supply of Natural Gas in Andhra Pradesh 
(Deb. 14. Vol. XII. II-OS·2005) 
Col. 150-51 

Natural GIS Relulatory Board 

Natural Gas Regulatory Board 
(Deb. 22. 'Vol. XIII,2S-08·2005) 
Col. 179-80 
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Dilution in Approach to Sustainable 
Development 
(Deb. 19. Vol. XII. 22-OS-2(05) 
Col. 156-57 

N.vlptlon ProJeets 

Tulbul Navigation Project 
(Deb. I • Vol. XI,2S-07-2(05) 
Col.3l5-16 

Navipton 

Shortage of Navigators 
(Deb. 3 , Vol. Xl, 27-07-200S) 
Col. 492-93 

Navodaya Vldyalaya Samlti 

Sexual Harassment in NVS/KVS 
(Deb. 20. Vol. XII. 23-OS-200S) 
Co1.212-15 

N.vodaya Vldyalllyu 

Enrolment Percentage in NVs 
(Deb. 16. Vol. XII. l6-0S-2(05) 
Col. t3S-37 

Navodaya Vidya'ayas 
(Deb. ~O. Vol. XII. 23-08-2(05) 
Col. 264-65 

N.ed to open a Navodaya Vidya1aya in 
Hamirpur. Uttar Pradelh (MUR 377) 
(Deb. 24, VoLXIII, 30-0S-2(05) 
Col. 62-63 

Opening o(KVs and NV, 
(Deb. 2 • Vol. Xl. 26-07-2005) 
Col. 379-416 

Opening ofNVs 
(Deb. 16. VoI.XlL .. 16.oJ-2.005) 
Col. 57-76 

Acquisition of Dornier Aircraft 
(Deb. 18. Vol. XII. 18-08-2005) 
Col. 122-23 

Induction of INS Beas 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 183-84 

Production of Ships and Submarines 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 126-27 

Shortage of Torpedo 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 127 

Navyug Schools 

Navyug School 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 166-67 

NUIlism 

Compact Revolutionary Zone 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 49-50 

Construction orN.H. (National Highway) 
between Vijayawada and Ranchi 
(Deb. 3 • Vol. XI. 27-07-2005) 
Col. 98-99 

Fight against Maoists 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. SI-82 

Implementation of Panchayat Act 
(Deb. 9. Vol. XI. 04-08-2005) 
Col. 259-64 

Militant Training Camps 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 30 
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Naxal Affected States 
(Deb. 16, \bl. Xli, 16-08-2005) 
CoI.M-16 

Naxalism 
(Deb. 16, \\)1. XII,I6-01-lO(5) 
Col. 134 

Naxalite Leader 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. 281 

Nehru Yuva Keadns 

Allocation of Funds to Nehru Yuva 
Kendra 
(Deb. B. \bl. XI, 03-01-2005) 
Col. 369-72 

District AdvisoryComminees 
(Deb. 8 , \t)1. X,, 03-01-2005) 
Col.259~ 

Nehru Yuva Kendras~n Unaranchal 
(Deb. 21. Vol. XIII. 2.-08-2005) 
Col. 330-32 \ 

Performance of Nehru Yuva Kendras 
(Deb. 21. \t)1. XIII, 24-08.2005) 
Col. 249-·56 

Youth Development Centres in 
Unar Pradesh 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 145-46 

Nepal 

Alleged Land Encroachment of Land by 
Nepal 
(Deb. 13, Vol. XII. 10-08-2005) 
Col. 322-23 

Cardamom Imports 
(Deb. 12, \01. XlI, 09-01-2005) 
Col. 17-19 

Compact Revolutionary Zone 
(Deb. 20, Vol. X11,23-08-2005) 
CoI.49-SO 

Extradition Treaty with Nepal 
(Deb. 13, \bl. XII, 10-08-200S) 
CoI.6SI-S3 

Indo Nepal Trade 
(Deb. 7 , \bl. XI, 02-01-20(5) 
Col. 321-22 

Indo-Nepal Ties 
(Deb. 3 , \t)1. XI, 27-O7~l005) 
Col. 330-3 I 
(Deb .• , \bl. XI, 03-01-2005) 
CoI.3J7-J. 

Nepalese Living in India 
(Deb. 16, \bL XlI, 16-01-20(5) 
Col. 227 

Openina of Biraunj Inland Container 
Depot, Nepal 
(OW. 11, \t)1. XlI, 09-01-2005) 
Col 371-79 

Restoration of Military Aid to Nepal 
(Deb. I?, \bl. Xli, 17-OWOOS) 
Col.IS9 

Silt trom Riven of Nepal to Border Areas 
(Deb. I , \t)1. XI, 2S'()7·200S) 
Col. 311-19 

Transit Corridor between India and China 
(Deb .• , \bl. XI, 03-01-200S) 
Col. 413-14 

Violence on Indo-Nepal Border 
(Deb. 2 , \bl. XI, 26-07-20(5) 
Col. 376-77 

Netajl Subhull Chandn 80M 
Investiaalion of Subhash Chandra Bose 

Cue 
(Deb. 7 • \t)1. XI. 02-08-2005) 
Col. 261 

New DeIhl Munldpal Counell 
Outstandlna'Amount of NOMC 

(Deb. 12. \bl. XII, 09-08.2005) 
Col. 129-30 

Speed Braker 
(Deb. 2 • \bl. XI, 26-07-2005) 
CoI.S42-43 

News 
Urdu News Bulletin 

(Deb. 9 , \bl. XI, ~-200S) 
Col. 100 
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N .......... n A Perladlca" 
Newspapers and Weeklies 

(Deb. 14, \bl. XII, 11..08-20(5) 
Col. 146---42 

Re,istration ofNewapaper 
(Deb. 9 • \t)1. XI, 04.08-200S) 
CoL ... , 

Rlli.tr.tion of Newspapers and 
Mapzinea 
(Deb. 4 I \t)1. XI, 21-07-20(5) 
Col. 52-53 

Removal of Media Restrictions 
(Deb. 14, \bl. XII, 11-01-2005) 
Col. 202 

Selection of Newspapers for 
Advertisements 
(Deb. 22, \t)1. XID. 25.08-2005) 
CoI.I6I~9 

Neyvell U ...... Corpontion 

Disinvestment ofNLC 
(Deb. 17, Vol. XII, 17-01-2005) 
Col. 207 

Setting up of Lignite based Power Plant 
byNLC 
(Deb. 21. Vol. XIII,24-01-2005) 
Col. 142 

Supply of Coal to Neyveli Lilnite 
Corporation 
(Deb. 17, Vol. XII, 17-08-2005) 
CoL 191 

Nlpri. 

Import of Teakwood 
(Deb. IS, VoL XII, 12-01-20(5) 
Col. 135-36 

Nipt Bazar Selle_ 

Night Bazar Scheme 
(Deb. 1 , Vol. XI, 2S-07-2005) 
Col. 426-27 

Nilht Shelten 

Construction of Night Shelters 
(Deb. 7 • Vol. XI. 02-01-200S) 
Col. 213-94 

Non BaRkinl 'inanclal Compill" 

NBFC Under Company Law 
(Deb. 10, Vol. XI, OS..oI-200S) 
Col. 341 

Non Conventlon.1 EMI'J)' SoUreeI 

Gram Urja Pariyojana 
(Deb. 10, Vol. XI, OS..oI-2~5) 
Col. 331-33 

Private Participation in NCES 
(Deb. 10, Vol. XI. OS-OI-200S) 
CoI.II~ 

Solar Energy 
(Deb. 10. Vol. XI. 05-08-200S) 
Col. 210-1 1,211-82 

Wind Enel1Y 
(Deb. S , \t)1. XI, 29..07-2005) 
Col. 19-90 
(Deb. 10. Vol. XI, OS-08-200S) 
Col. 364-61 

Non Government Sector 
Investment in Non-Government Sector 

(Deb. 7 , Vol. XI, O2-08-200S) 
Col. 229-30 

Noa GovenmeatalOrpn_tioBl 
Allotment of Land to NGOs by DDA 

(Deb. 12, \t)1. XlI,09-0I-200S) 
CoL3SS 

Amendment in FCRA 
(Deb. 12, Vol. XII, Q9.08-2005) 
Co1.7t-7S 
As~ of Ministries' performance 

{Deb. 13, Vol. XII, 10-01-2005) 
Col. 503---05 
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Assistance to NGO 
(Deb. II, \obI. XII, 08-08-2005) 
Col. 249-50 

Augmentation of Wilter Resources in 
Delhi 
(Deb. 7 , Vol. XI. 02-08-2005) 
Col. 143-44 

Black listed NGOs 
(Deb. 2, Vol. XI, 26-07-2(05) 
Col.417-19 

Black-listed Non-Governmental 
Organisation 
(Deb. 5 , Vol. XI, 29-07-2005) 
Col. 134-49 

Blacklisted NGOs in Orissa 
(Deb. 7 , Vol. XI, 02-08-2(05) 
Col.212 

Blacklisting ofNGOs 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 271-73 

Centrally Protected Monuments 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 141--44 

Distribution of Money to N .GOs. 
(Deb. 6 . Vol. XI, 01-08-2005) 
Col.284· 85 

FakefNon-Existent NGOsiVOs 
(Deb. 22. Vol. XIII,25~08-2(05) 
Col. 98-99 

Financial Assistance to NGOs 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 193-215 

Financial Assistance to NGOs for New 
Proposals. 
(Deb. 12, \bI.XII, 09-08-2(05) 
Col. 217 

Financial Assistance to VOsINGOs for 
Handicapped Persons 
(Deb. 9 , Vol. XI,04-08-2005) 
Col. 289-92 

Financing ofNGO's by HUDeO 
(Deb. 16, \obI. XII,I6-08-200S) 
Col. 189 

Funds to NOO 
(Deb. 16, Vol. XII. 16-08-2005) 
Col. 168-71 
• Funds to NGO under Rural Housing 
(Deb. 10. Vol. Xl, 05-08-2(05) 
Col.~ 

Funds to NGOs 
(Deb. 13, Vol. XII, 10-08-2(05) 
Col. 169-282 

Funds to NGOs for AIDS Control 
Programmes 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 7-12 

Grants to NGOs 
(Deb. 14, Vol. XII, 11-08-2(05) 
Col. 23 1-33 
(Deb. 16, Vol. XII. 16-08-2(05) 
Col. 152-54 

Grants to NGOs for Eco-Development 
(Deb. 19, Vol. XII, 22-08-2(05) 
Col. 152-56 

HIV/AIDS Project 
(Deb. 13. Vol. XII, 10-08-2(05) 
Col. 143--45 

Maintenance of Monuments by NGOs 
(Deb. 4 , Vol. XI. 28-07-2005) 
Col. 104-06 

Mechanism to check NGOs receiving 
grants 
(Deb. 2 , Vol. XI, 26-07-200S) 
Col. 425-26 

NGO's participating in S.S.A. 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 147-348 
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Participation ofNGOs in Health Schemes 
(Deb. 13, \til. XII, 1().{)S-2005) 
Col.3t1-12 

Schemes for NGOs 
(Deb. 4 . Vol. XI, 28-07-2005) 
Col. 103-04 

Suicide by Children 
(Deb. 7 ,Vol. XI. 02-08-2OOS) 
Col. 188-89 

Non ~esident Indians 

Alleged ill-Treatment of Indians Abroad 
(Deb. 2), Vol. XIII, 24-08-2(05) 
Col. 2S-29 

Establishing Universities and a Centre for 
NRlslPIOs 
(Deb. 8 , Vol. XI. 03-08-2005) 
Col. 191-92 

FDI byNRls 
(Deb. I S. Vol. XII. 12-08-2005) 
Col. 99-100 

Fraud by NRls 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 197 

Indian Brides Deserted by NRls 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. 74-75 

Investment by NRls 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 18-19 

Investment by PIOs/NRls in Aviation 
Sector 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 139 

Need to address issues concerning NRlsl 
PIOs through a single window system 
(MUR377) 
(Deb. 9 . Vol. XI. 04-08-200S) 
CoI.3(JI~2 

Need to provide voting rights to Non-
Resident Indians (MUR 377) 
(Deb. 3 ,Vol. XI. 27-07-2ooS) 
Col. 617 

Protecting Indians in Malaysia 
(Deb.17,VoI.XII.17-OS-2005) 
Col. 258-59 

Setting up of Industries by NRls 
(Deb. 16. Vol. XII. 16-08-2005) 
Col.I44-4S 

Setting up of University for NRI's 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. 222 

Non-Coking Coal 

Capacity of Para dip Port for Non-Coking 
Coal 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 148-49 

Non-Conventional Energy Sources 

Blo-mass 
(Deb. 15, Vol. XII. 12-08-2005) 
CoI.204-OS 

Loan for Renewable Energy 
(Deb. IS, Vol. XII.12-08-200S) 
Col. 208-09 

NCES inA&N Island 
(Deb. 15. Vol. XII.' I 2-08-200S) 
Col. 93-94 

NCES Villages 
(Deb. 10. Vol. XI. 05-08-2005) 
Col. 92-93 

Pending NCES Proposals ofHP 
(Deb. I S, Vol. XII. 12-08-2005) 
Col. 106-07 

Private participation in NCES programme 
in Andaman and Nicobar Island 
(Deb. 10, Vol. XI. 05-08-2005) 
Col. 172-·-76 



296 LOKSABHA 

Rlftl Electriftcation 
(Deb. IS, \bl. XIJ,12.oa-200S) 
CoI.22l 

Wind Energy Parks 
(Deb. 15, \bUCII.124200S) 
Col. 270-71 

Reducinl Expenditure on Non-
Dewlopmental Projects 
(Deb. 13, \bl. XII, I ().4.2005) 
CoI.IOI.()2 

No .. ,.,., ...... Auets 

Non-Perfonning Assets 
(Deb. 5 , ~1. XI, 29-07-2005) 
CoI.S6-57 

NPA of Financial Institutions 
(Deb. 10. \bl. XI, 05-08-2005) 
Col. 201-09 

NoI1II Eat NadouIAdv_ .... AcadelDy 

North Eat National Adven_ Academy 
(Deb. I , \bl. XI, 03-oa-~) 
Col. 76-77 

N~EuterII COIIIIdi 

Meetina ofNEC in Shillona 
(Deb. 2, \bl. XI,26-07-2005) . 
CoL 463-64 

North-lutern ReaIon 

Airline forN.E. ~ion 
(Deb. II, ~I. XII, 18-08-2005) 
CoI.1l2-13 

AllopathicJHomoeopathicl Ayurvedic/ 
UnanilNaturopathy Dispensaries in 
1& 
(Deb. 8 , \bl. XI, 03-08-2005) 
Col. 420 

Allotment of commiuioned proarammes 
(Deb. 14, \bl. XII, 11-08-2005) 
ColliS 

Biotech Pil'lC)' 
(Deb. 19, \til. XII, 2242005) 
Col. 437-38 

Chemical Weapons 
(Deb. 20, \bl. XII, 23~-20(5) 
Col. 19 

Closure ofMG Line in N.E. Railway 
(Deb. 4 • \til. XI, 28-07-2005) 
Co1.2~1 

Condition ofN.H.-31 
(Deb. 17, \bl. XII. 17.()1.200S) 
CoI.3S4-5S 

Development of Sports in North Eastern 
Region 
(Deb. 21. ~1. XIII, 24-08-2005) 
Col. 125-27 

Development Work in NE 
(Deb. 20, \til. XII. 23-01-2005) 
Col. 91-95 

Dumping of Chinese Goods in India' 
(Deb. 7 , \bl. XI, Ol4200S) 
CoI.SO-51 

Economic Development ofNordt-EutcI 
Reaion 
(Deb. 7 , \bl. XI,02-08-2005) 
Col. 80-11 

Foodpains for Poor Families 
(Deb. I , ~I. XI, 25-07-200S) 
Col. 241-43 

Funding of Separatist Movements 
{Deb. 2 , ~I. XI, 26-07-2005) 
Col. 112-13 

Funds for ITlMedical Laboratories 
(Deb. 13, \bl. XII, 10-08-2005) 
Col. 363 

Industrial Development in North Eastern 
States 
(Deb. 12, \bl. XII, 09-08-2(05) 
Col. 194-98 

Installation of anti-collision device 
(Deb. 14, \bl. XII. 1I-08-200S) 
CoI.I82.aJ 



SUBJECT INDEX 297 

Installation of Telephone Exchanges 
(Deb. 17, \\)J. XII. 17..()8·2005) 
CoI.86-92 

Jiadhal River in Dhemaji District 
(Deb. 7 , Vol. XI, 02.()8-2005) 
Col. 257-58 

Joint Intelligence Sharing Mechanism 
(Deb. 12. Vol. XII, 09'()8·200S) 
Co1.4().41 

Low Cost Air Services for N. E. Region 
(Deb. 22, Vol. XIII, 2S.()8-2005) . 
Col. 201 

Misutilisation of Funds of Donor 
(Deb. 2, Vol. XI. 26-07-2005) 
Col. 44243 

ModernisationlExpansion ofTelecom/lT 
Network 
(Deb. 13. Vol. XII. 10-08-2005) 
Col.3S3~2 

National Assessment and Accreditation 
Council 
(Deb. 12. Vol. XII,09'()8-2005) 
Col. 155-57 

National Highways Development Project 
inNER 
(Deb. 8, Vol. Xl, 03'()8-2005) 
Col. 362-63 

Need for Central intervention to prevent 
the economic blockade on National 
Highways No.39 and 53 in Manipur by 
All Naga Students Association (MUR 
377)-
(Deb.4. Vol. XI. 28-07-2005) 
Col. 434-35 

Need for inclusion of more areas under-
the North-East Industrial Policy. 1997 
with a view to create employment in 
the region (MUR 377) 
(Deb. 17, \\:>1. XII. 17'()S-200S) 
Col. 414-85 

North East Economic Ties 
(Deb. 20, Vol. XII, 23..()8-200S) 
Co1.265~ 

North East National Adventure Academy 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. 76-77 

Oil and Natural Gas Exploration North-
Eastern Region 
(Deb. 9 , Vol. XI, 04.()8-2005) 
Col. 14142 

Opening of Border for Trade 
(Deb. 7 • Vol. XI, 02-08-2005) 
Col. 70-71 

Promotion to SSI and N.E. States 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 4748 

Quality of Mobile Phone Service in NE 
Region 
(Deb. 13. Vol. XII, 10-08-2005) 
Col. 27-28 

Recommendation of Shukla Commission 
(Deb. 20. Vol. XII, 23-08-2005) '-S 
Col. 166-67 

Recommendations ofCII on village roads 
(Deb. 10, Vol. XI, 05'()8-2005) 
Col. 285-86 

Regional Economic Imbalance 
(Deb. 16, Vol. XII. 16-08-2005) 
Col. 125--29 

Songs and Drama Dwision 
(Deb. 14, Vol. XII. 11-08-2005) 
Co1.215-16 

Suspension/Delay of Rail Service 
(Deb. 18. Vol. XII. 18-08-2005) 
Col. 170 

Telecom Facility to Gram Panchayats in 
NER 
(Deb. 8 • Vol. XI, 03'()8-2005) 
Co1.3()6.()7 



LOKSABHA 

u ..... ation of Medical Colle •• end 
Nri-&IfIm SIIfeI (!)lb.'. \bI. XI, 0UI-200S) 
Col. 346 ,...., ...... 

.". of'NotIIries 
(Deb. 10. \bl XI. OS....,) 
CciL261 . 

N ..... Aptc ............... 

Nllelolr Aark:ullln ProJrwnme ofBARC 
(Deb. 17, \bl. XII, 1 74200S) 
CoL 53-58 

Nuclear Material 

Export ofNuclear Material 
(Deb. 17, \bl. XlI, 17'()8-2005) 
Col. 127-28 

N .... rRllearn 
Agreement between India and Atomic 

Institute of Europe 
(Deb. 3, \bI. XI, 27-07-2005) 
Col. 132-33 

Nuclear TecbnolOlY 

Transfer ofNuclcar Tec~lo&V by Britain 
~. 17,\bI.JC1I, 17'()8-200S) 
Col. 14546 

NlldMrTesu 

Nuclear Tests 
(Deb. 8 , \bl. XI,03..Q8-2005) 
CoI.302'()3 

Nurses 

Shonage of Nurses 
(Deb. 13, \bl. XII, 10-01-2005) 
CoI.472-73 

N.niDI Scbooll 

Setting up of Nursing Schools 
(Deb. 17, \obI. XII, t7-08-200S) 
CoI.1S2-S4 

0IJbuy IWeNIICtI 

His Majesty Kina FIdJt Bin Abdul Aziz AJ 
Saud of Saudi Arabia 
(Deb. 7. tiXl,0242(05) 
Col. I 

SId dernilC ofShri Bikuh Chowdhury 
(Deb. 6, ~. XI, OJ 4200S) 
Col. J-2 

Sad demise ofShri Bipin Pal Das 
(Deb. 2 , Vol. XI, 26-07-200S) 
Col. 2 

Sad demise ofShri Nathu Ram Shakyawar 
(Deb. IS. \\:)1. XII, 12'()8-200S) 
Col. I 

Sad demise of Shri Sunil Dutt. 
Shri P.K.Vasudevan Nair. Shri Hukam 
Ram, Shri Murlidhar Mane. 
Shri Chhangur Ram, Shri Laxminarain 
Tripathi. Shri Balram Singh Yedav and 
OJ. Bipl&h Dasgupta 
(Oot>. I • Vol. XI, 2S-07-200S) 
Col. 34-43 

Sad demise ofShrimati Girija Kumari 
(Deb. S , Vol. XI. 29'()7·2005) 
Col. 1-2 

ObleaJty 

Diluti"l Nonns Governing Obscenity 
(Deb. 8, \\:)1. XI,03-08-200S) 
Col. n·78 

Obscenity on Mobile Phones 
(Deb. 13, \obI. XII, 1().()8·200S) 
Col. 643 

. ObIenltioB by tile Spaur 
Business of the House-Observation by 

the Speaker 
(Deb. 5 • \bl. XI. 29'()7-200S) 
Col. 409-10 

Maintenance of dignity and de,orUfft of 
the House 
(Deb. 10, Vol. XI, OS-08-200S) 
Col. 1-2 
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Misrepresentation by a Newspaper, of 
Lok Sabha Proceed inas about 
Judicill)'- Observation b)' the Speaker 
(Deb. 22, ~. XIII, 2S.()I-200S) 
Col. I 

Observation by Speaker 
(Deb. I •• \itl. XII.II-O"'200S) 
Col. 299-301 
(Deb. 20. 'WI. XII, 23-01-2(05) 
Q,1.311-19 

Ocean Development 
Demonstration of Sagar N idhi 

(Deb. 10. Vol. XI. 05-08-2(05) 
Col. 323 

Ocean Development Programme 
(Deb. IS, Vol. XII. 12-08-2(05) 
Q,1.111-13 

Polymetallic Nodules Programmes 
(Deb. 10. 'WI. XI. 05-OS-2(05) 
Col. 362-63 

Visit to Glacial Continent 
(Deb. 10. Vol. XI. 05-08-2(05) 
CoI.2SI 

omee Buildinp 
Construction ofUMs. Office Buildings 

(Deb. 22. Vol. XIII, 25-08-2005) 
Col. 308..()9 

Oftke Management COUnt 

Upgradation of Office Management 
Courses by EDCIL 
(Deb. 20. Vol. XII. 23-08-2005) 
Q,1.260-61 

Oflkial Language 
Advisory Committee in Ministries/ 

Departments 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 224-26 

Need to declare Tamil as an official 
language of the Union Government 
(MUR377) 
(Deb. 7. Vol. XI. 02-08-2005) 
Col.41O 

01 a" N.tunIC.Corpon .... Umited 

Agreement between AASf and ONGC 
(Deb. 9. Vol. XI. 04-01-2005) 
Col. 203-01 

Agreement between ONGC and Miual 
Group of Companies 
(Deb. II. Vol. XII. 11-01-2005) 
Q,1.21O-81 

Backlog ofOBC Vacancies in ONGC 
(Deb. 22. Vol. XUI,2S-OS-2005) 
Col.3l3-14 

Capital Investment by ONGC 
(Deb. 14, Vol. XII.II-OS-2005) 
Col. 269-70 

Contract for Operation and Maintenance 
ofONGC Vessels . 
(Deb. IS;Vol. XII, IS-OI-2005) 
Col. 44--46 

Development of Oil fields by ONGC 
(Deb. 9 • Vol. XI. 04-08-2005) 
Col. 13-24 

Exploration of Oil and Gas Reserves by 
ONGC 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 266-67 

Export of services by ONGC 
(Deb. 4 • Vol. XI, 28-07-2005) 
Col. 297-98 

Fire accident in MUlJlbai High North 
Platform ofONGe (St.) 
(Deb.4. Vol. XI. 28-07-2005) 
Col. 356--359 

Global Positioning System 
(Deb. 18. Vol. XII. 18-08-2005) 
Col.215-16. 

Handing Over of Oil Wells to Private 
Companies 
(Deb. 18. Vol. XII. 18-08-2005) 
Col. 57-63 
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..... 1 • •• ONGC 
(DIIa .• 8, ti xu. tJ.Ol.lOOS) 
OJI,ll-3' 

lIP 81 F • • ......."byONGC 
(DIb. 18. ~1. XlI, J .... 200S) 
Col13S-36 

JOC S1IU in ONOC IIId GAIL 
(Deb.12. \bI. xm. Zs-08-200S) 
Col. 169 

LoIn tom Fcnip Insti1Ulions by ONGC 
(Deb." , ~J. XI, 28-07-200') 
Col. 237 

Marketina ofKerolefte by ONGC 
(Deb. 22. \bI. Xm.2S..()1..200S) 
CoI.2J9.40 

ONGC Power Pilat in Tripura 
(Deb. 22. \bl. XlU,2S-OI-200S) 
C'.ol. 295-96 

ONGC Project in Mangalore 
(Deb. 9 , Vol. XI.04-08-200S) 
Col. 143 

OVL's participation in Caspian Sea Area 
(Deb. 1",~.XlI, 11-08-2005) 
Col. 270-71 

Profit ofONGe 
(Deb. 9, Vol XI,04-08-200s) 
Col. 163 

bfmery in Rajasthan 
(Deb. 9 • Vol. XI,04-OI-2005) 
Col. 12S·26 

Request orONGe for Exemption &om EPF 
(Deb. , , ~1. XL OJ-OI-lOGS) 
Col. 2()1.()9 

Sapr Samrichlbi Project 
(Deb, II, Vot Xll.ll-08-lOOS) 
~1.192 

SeItina up ot'RefinIIIiM ~ONGC 
(I:)m .• I. \bl. Xll,la.oMoo,) 
(W293-94 

Situation arising out of the 4evUlating 
tire that broke out in Bombay Hip Oil 
platform of ONGC on 27 July. 200S 
resulting in loss of lives and property 
worth crores of rupees and steps taken 
by the Government in regard thereto 
(CA) 
(Deb. 16, ~1. XII, 16-C1l-200S) 
Col. 38),-417 

OD Companies 

Advertisements by OMCs 
(Deb. 22. ~1. XIII. 25-08-2005) 
Col. 1-29 

Amount Spent on Advertisements 
, (Deb. 9, Vol. XI, 04-08-200S) 
CoI.202~ 

Computation of Dealers Commission 
(Deb. 18, Vol. XII. 18-08-200S) 
Col. III 

Discontinuation of Discount 
(Deb.4. Vol. XI, 28-07-2(05) 
Col. 24748 

Extravagant Expenditure by Oil PSUs 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 60-61 

Investigation of complaints 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 279-80 

Losses due to mismanagement in Oil 
Companies 
(Deb.4. Vol. XI, 21-07-20(5) 
Col. 172·73 

Marketing Share of Oil PSU 
(Deb. 14. ~f. XII, 1I.o8-200S) 
Col. 65-66 

Mer.., ofiOC Subsidiaries 
(Deb. II, \bl. XII, Il-01-lOOS) 
CoI.6S--69 

Pennt .. ion to PSUsto Off·1oad Cross 
Holdinp 
(1)Ib. 1',~.)uI. 1~5) 
Col. 103 
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Productive Incentive 
(~. 1I,~.XlI,I~-~S) 

Col. 171-72 

Profits of Oil PSU. 
(DcIb." , \01. XI,2I-07-20(5) 
Col. 251-S2 

Research and Development by Oil 
Companies 
(Deb. I". \01. XII, ll.oa-~5) 
Col. 240-42 

Setting up of Bottling Plants 
(Deb. 22, ~I. XIII. 2S-Oa-2OOS) 
Col. 246-47 

Setting up of Refineries Abroad 
(Deb. 4 , Vol. Xl. 21-07-2005) 
CoL 170-71 

Sharin. of Losses 
(Deb. 4 , Vol. XI, 21-07-2005) 
CoI.~5 

Subsidy Sharing Formula 
(Deb. 9 , Vol. XI, O4-01-200S) 
Col. 116-17 

Trust for Oil Companies 
(Deb. 18. Vol. XII, 18-08-2005) 
Col. 192-93 

Vehicle Care Centres 
(Deb. 18, Vol. XII, 18-01-2005) 
Col. 244 

VRS in Oil PSUs 
(Deb. 4 , Vol. Xl, 28-07-2005) 
Col. 232-33 

Wastaae of money by Oil PSUs 
(Deb." , Vol. XI, 21-07-2005) 
Col. 189-90 

0I1qJ1en .... 

AJreement between Oil India Limited and 
Venezuelan Company 
(DIb. 22, \t)I. XlD.2' .... 200s) 
Col. 64-65 

Bid for oil blocks in M)WDM' 
(Deb. 14, \01. XII, 11 .... 2005) 
Col. 191 . 

Companies daIin& willi 0iIJ¥w 1'. 
(Deb. " , Vol. Xl, 28-07-lCI05) 
CoI.86--aI 

Development ofOilfielda byONOC 
(Deb. 9, \01. Xl,04-OI-lOO5) 
Col. 13-24 

Exploration LicensinS Polic:y 
(Deb. 9, Vol. XI,04-0I-2(05) 
Col. 126-27 

Exploration of Hydrocarbons 
(Deb. 4 , Vol. XI, 21-07-2005) 
Col. 50-52 

Exploration of Oil and GIl in Yemen 
(Deb. 1 I, Vol. XII, 114-2005) 
Col. 80-81 

Exploration of Oil and Gu Reserves 
(Deb. 14, Vol. XII,II.oa-200S) 
Col. 144-45 

Exploration of Oil Resources 
(Deb. 14, Vol. XII, 1I.oa-2(05) 
Col. 21-33 

Gas Krishna-Godavari Basin 
(Deb. 4 , Vol. XI,2I.o7-200S) 
Co1.2S2-S3 

Handing Over of Oil Wells to Privaae 
Companies 
(Deb. II, VoL XII. 1 ~2005) 
Col. 57-63 

Indo-Kazakhutan Co-operation in Oil 
Sector 
(Deb. 14, Vol. XII,II.oa-200S) 
CoI.262~l 

Indo-US Co-operation in Oil and Natural 
Gas Sector· 
(Deb. I", Vol. XII, 1I.oa-2(05) 
Col. 136-37 
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Meeting of Central Asian Oil Producers 
(Deb. 4 , Vol. XI, 28-07-200S) 
Col. IS7-58 

Oil and Gas Discoveries 
(Deb. 18, Vol. XII, IS-08-2005) 
Co1.23~35 

Oil and Natural Gas Exploration North-
Eastern Region 
(Deb. 9 , Vol. Xl, 04-08-2005) 

. Col. 14142 

OVL's participation in Caspian Sea Area 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. ~0-71 

Permission to foreign companies for 
exploration . 
(Deb. 4 • Vol. XI, 28-07-2005) 
CoI.l13-15 

Petroleum Pipeline from Jammu to 
Srinagar 
(Deb. 22, Vol. XIII, 2S-08-200S) 
CoL256-57 

Survey for Oil Discoveries 
(Deb. 4 , Vol. XI. 28-07-2005) 
Col. 2S0-S I 

Oil India Umited 

Oil India Limited's Subsidiary 
(Deb. 14. Vol. XII. 1I-08-2ooS) 
Col. 216 

Oil Palm Cultivation 

ImprovemGnt of Oil Palm Cultivation 
(Deb. I , Vol. XI. 25-07-2005) 
C01.21S-16 

Oil Pipellnt~ 

P;,eline between Paradip and Ranchi 
(Deb. II, Vol. XII.1B-OI-2005) 
Col. 197-91 

011 Pficin& 

Strategy in Oil Pricing 
(Deb. 9 , Vol. XI, 04-01-2005) 
Col. 157-58 

Oil Reservts 

Guidelines on Oi lfield Reserves 
(Deb. S • Vol. XI. 29-07-2005) 
Col. 261 

Oil Sector 

Indo-Azerbaizan Co-operation in Oil 
Sector 
(Deb. 9 , Vol. XI. 04-OS-2005) 
Col. 190-91 

Oil Sector's Performance 
(Deb. 9 • Vol. XI. 04-08-2005) 
Col. 118-19 

Recasting of Oil Sector 
(Deb.4. Vol. XI. 28-07-2005) 
Col. 231-32 

Oil Wtlls 

Oil Wells 
(Deb. 9, Vol. XI. 04-08-2005) 
Col. 256-57 

Ollseeds 

Cultivation of Coconut and Groundnut 
(Deb. 19, Vol. XII. 22-08.2(05) 
Col. 326-28 

Cultivation of Pulses and Oilsecds 
(Deb. II. Vol. XII. Os..o8-2(05) 
Col. 327-30 

Mismanagement in Procurement of 
Mustard 
(Deb. I . Vol. XI. 25-07-2005) 
CoL 296-97 

Procurement of Mustard 
(Deb. 11. Vol. XII. 08-08-2005) 
Col. 56-57 

Procurement ofOilseeds 
(Deb. \ ,Vol. XI, 2S-07-200S) 
Co1.419-20 

Promotion ofSuntlower Cultivatiol1 
(Deb. 6 , Vol. XI,OI-OI-200S) 
CoI.214·\S 
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I 

~If-Sufficiency in Field of Oil seeds 
(Deb. 19, \t»1. XII, 22.().-200s) 
Col. 312-13 

Soyabean Yield 
(Deb. II, Vol. XII. 08'()I-2005) 
Col. 243-44 

OpenUon s.dbhavua 

Operation Sadbhavana 
(Deb. I I, \01. XII, 11-08-20(5) 
Col. 69-71 

0phI_ CllldYaeon 

Study on Soyabean Production in JabaJpur Opium Cultivators 
(Deb. II. Vol. XII. 01-08-20(5) (Deb. 10, \t»1. XI, OS'()1-2005) 
CoI.16~71 Col. 236 

Oilseeds Technology Mission 

Oilseeds Technology Mission 
(Deb. II. Vol. XII. 01.()8-2005) 
Col. 442-45 

Old Age Pension 

Old Age Pension to BPL Persons 
(Deb. 10, \01. XI, 05'()8-2005) 
Col. 106 

Olympia 

Indian Sports/Games in International 
Events 
(Deb. 17. Vol. XII. 17.()8-2005) 
Col. n-7S 

Oman 

Indo-Oman Gas Pipeline Project 
(Deb. II. Vol. XII. 18'()8-2005) 
Col. 39 

One Rank One Pension 

One Rank One Pension 
(Deb. 9 , Vol. XI, 04'()8-200s) 
Col. 5-13 

Open School 
Nalional Institute of Open Schooling 

(Deb. 20. \til. XII. 23.()8-2005) 
Col. 293-94 

Opention Black Board Scheme 

Operation B lack Board 
(Deb. 12, \01. XII. 09-08-2(05) 
Col. 362-M 

Optical Fibre Cable 

Laying ofOpticaJ Fibre Cable 
(Deb. 9 • Vol. XI, 04.()8-200S) 
Co1.41-42 

Ordinln«(l) 

Citizenship Ordinance 
(Deb. 12, Vol. XII, 09.()8-2005) 
Co1.36~71 

Disapproval of the Citizenship 
(Amendment) Ordinance, 2005 and 
Citizenship (Amendment) Bill, 2005-
(Statutory Res.)-Consid. " Pass 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 436-n 

Kamataka Land Acquisition (Kamataka 
Amendment) Ordinance, 2003 
(Deb. 10, Vol. XI,OS'()8-200s) 
Col. 115-16 

OrdaallCt Depots 

Privatisation of Ordnance Depots 
(Deb. 4, Vo!. XI,21'()7-200s) 
CoI.IS6 

Ordaaace Faetoriel 

Fire in Ordnance Factory, Chanda 
(Deb. 4, 'WI. XI, 2.-01.200S) 
Col. 1»-60 

Gun Factory 
(Deb. 16, Vol. XII. 16-08-200') 
CoI.IS7-51 

.. 
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Reportee:! discontinuation of constrlK:tion 
work ofNalanda Ordnance Factory of 
Rajgu, Bihar (Sub.) 
(Deb. 24, \bl. XIII, 30-08-2005) 
Col. 3-9 

Sale of Products 
(Deb. 14, Vol. XII, II-OS-2005) 
Col. 124-25 

Setting up of Ordnance Factory at Rajgir 
(Deb. 9 , Vol. XI, OW8-2005) 
Co1.2~7 

Setting up ofOi'dnance Factory in Assam 
(Deb. 22, Vol. XIII, 25-08-2(05) 
Col. 127 

Organic Farming 

Need to promote Organic Model Farming 
in Darjeeling and Include the region in 
the centrally sponsored scheme (MU R 
"377) 
(Deb. 9 , Vol. XI,04-08-2005) 
Co1.36i 

Project on Organic Farming 
(Deb. 6, Vol. XI,0I-08-2(05) 
Col. 199-200 

Orissa 

Agreement with POSCO 
(Deb. 6 , Vol. XI. 01-08-2005) 
Co1.316-17 

Agreement with Rail Vikas Nigam Ltd. 
(Deb. 9 , Vol. Xl. 04-08-2005) 
CoI.311-12 

Anandput Barrage Project 
(Deb. 19, Vol. XII, 22-08-2(05) 
Col. 162-77 

Barabati Fort in CuttaCk 
(Deb. IS, Vol. XII, 18-01-2(05) 
Co1.2~7 

Black listed NGOs 
(Deb. 2 , Vol. Xl, 26-07-2(05) 
Col. 417-19 

Blacklisted NGOs in Orissa 
(Deb. 7. Vol. XI. 02-08-2(05) 
Col. 212 

Capacity of Para dip Port for Non-Coking 
Coal 
(Deb. 8 • Vol. XI, 03-08-2005) 
Col. 148-49 

Categorisation of Orissa as B-1 State 
(Deb. 16. Vol. XII. 16-08-2(05) 
Col. 76 

Centrally Protected Monuments in Orissa 
(Deb. 9. Vol. XI. 04-08-2005) 
Col. 67 

Centrally Sponsored Schemes for KBK 
Districts 
(Deb. 3 , Vol. XI. 27-07-2005) 
Col. 476--90 

Clearance to Iron Pldnts 
(Deb. 6. Vol. XI, 01-08-2005) 
Col. 155 

Closure of Sports Hostel in Orissa 
(Deb. 13, Vol. XII, I()"()S-2005) 
Col. 97 

Coal Requirement of Orissa 
(Deb. 3 • Vol. XI, 27-07-2005) 
Col. 223-24 

Construction of Badampahar-
Keonjhargarh Rail Line 
(Deb. 9 , Vol. Xl. 04-08-2005) 
Col 81-82 

Construction of Headquarters Building in 
Bhubaneswar 
(Deb. IS, Vol. XII, 18-08-2(05) 
Col. 127 

Consumption of Fertilizers in Orissa 
(Deb. 11, Vol. XIl. OS..()8-200S) 
Col. 231 . 

Deaths due to Sun-Stroke 
(Deb. 20, \\)1. XII, 23-08,.2(05) 
Col. 141-42 



SUBJECr INDEX 305 

Declining Number of Migratory Birds in 
Orissa 
(Deb. II. Vol. XII. 08-01-2005) 
Col. 161-62 

Desilting of River Basins in Orissa 
(Deb. 19. \bJ. Xll22-08-200S) 
Col. 105-06 

Diversion afRiver Water 
(Deb. 19. "WI. XII. 22-08-2(05) 
Col. 146.214 

Eco-Tourism 
(Deb.6. Vol. XI.OI-OS-:2005) 
Col.l40---44 

Electrification of Rail Lines in Orissa 
(Deb.4. Vol. XI. 21-07-2005) 
Col. 262 

Environmental Clearance to Industries in 
Orissa 
(Deb.6. Vol. XI. 01-08-2(05) 
Col. 296--3 12 

ExpansiGn of Bhubaneswar Airport 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 137 

Expansion ofCuttack-Dubri and Naupada-
Gunpur Rail Line 
(Deb. II. Vol. XII. 18-01-2005) 
Col. 24243 

Extraction of Stones from Lalitgiri 
(Deb. 4. Vol. XI, 28-07-2(05) 
Col. 335-36 

FDI application by POSCO 
(Deb. 10, Vol. XI. 05-08-2005) 
Col. 156 

Fight against Maoists 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 11-82 

Financial Package to Orissa 
(Deb. 13. Vol. XII. 10-08-2(05) 
Col. 85 

Four Laning on N.H.-S 
(Deb. 21. Vol. XIII. 24-01-2(05) 
Col. 179 

Funds for National Highways' Works in 
Orissa 

(Deb. 17, Vol. XII. 17-08-2(05) 
Col. 309-10 

Internet Connection 
(Deb. 17. Vol. XII, 17-08-2005) 
Col.30l-02 

Iron Ore Reserves in Orissa 
(Deb.6. Vol. XI, 0I-OS-2005) 
Col. 330--32 

IT in Orissa 
(Deb. 10. Vol. XI, 05-91-2005) 
Col. 234-35 

Land Acquired by POSCO in Orissa 
(Deb. I • Vol. XI. 25-07-2005) 
Col. 450-5 I 

Loss to National Highways and Ports 
(Deb. 17. Vol. XII, 17-08-2005) 
Col. 169-72 

Need for construction of coastal Highway 
between Haldia and Digha in West 
Bengal and also establish Tourism and 
Small Scale Industrial Complex in the 
region (MUR 377) 
(Deb. 17. Vol. XII. 17-08-2(05) 
Col. 411-82 

Need to accord approval to the propqsal 
of Government of Orissa for linking 
the State with the network under 
Edusat programme oflSRO (MUR 377) 
(Deb. 19, Vol. XII, 22-01-2005) 
Col. 52&-29 

Need to allocate adequate funds for the 
proper upkeep and maintenance or 
Natwnal Highways on Khurda-
Bolangir and Gopalpur-Raipur sectionf 
in Orissa (MUR 377) 
(Deb. II. Vol. XII, OS-OS·2005) 
Col. 532-33 
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Need to conduct a study by National 
Institute of Environmental Engineering 
0" the phenomenon of rising 
temperature in cOil mining belt of 
Talcher and Br.jr.jnaaar in Orissa 
(MUR377) 
(Deb. 21. \\)I. XIII. 24-08-200S) 
Col. 471-12 

Need to drop the proposal for setting up a 
sanctuary in Kandhamal district of 
Orissa with a view to safeguard the 
interests of local tribal population 
(MUR377) 
(Deb. 2 , Vol. XI, 26-07-2(05) 
Col. 629·30 

Need to open Technical Education 
Institutes in Phulbani Parliamentary 
Constituency. Orissa for the benefit of 
tribal population (MUR 377) 
(Deb. 17. Vol. XII. 17-OS-2005) 
Col. 483 

Need to provide Central assistance to the 
Government of Orissa for providing 
relief to the people affected by drought 
in South Orissa (MUR 377) 
(Deb. S . Vol. XI. 03-08-2(05) 
Col. 537 

Need to provide telephone connections 
to waitlisted subscribers in Balasore 
and other areas of Orissa (MUR 377) 
(Deb. 7 . Vol. XI. 02-OS-2005) 
Col. 41 I 

Need to release adequate funds for speedy 
completion of Keonjhargarh-Daitari-
Banspani Railway Section in Orissa 
(MUR377) 
(Deb. 17, Vol. XII. 17-OS-2005) 
Co1.4S0-81 

Need to run Bhubaneshwar Rajdhani 
Express daily and also introduce a pair 
of Rajdhani Express train between 
Hazrat Nizamuddin and Bhubaneshwar 
viaCunack (MUR 377) 
(Deb. 24. Vol. XIII. 30-08-200S) 
CoI.S9 

New fM Transmitters in Orissa 
(Deb. 14, Vol. XII.II-08-200S) 
Col. 97-98 

Opening of Post Offices/Branch Post 
Offices in Orissa 
(Deb. 13, Vol. XII. 10-08-2005) 
Col.9S-97 

Paharia and Bhunjia Tribes 
(Deb. 12. Vol. XII. 09-08-200S) 
Col. 100-01 

Pollution by Sponge Iron Plants in 
Keonjhar 
(Deb. I • Vol. XI. 2S-07-200S) 
Co1.289-9I 

Ports al Gopalpur and Dharma 
(Deb. 13. Vol. XII. IO-OS-2(05) 
Col. 63S-39 

Prices of Minerals 
(Deb. 15. Vol. XII. 12-08-200S) 
Col. 100-01 

Procurement and Expon of Iron Ore 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 521-22 

Production of Rubber in Orissa 
(Deb. 7 , Vol. XI. 02-08-2005) 
Col.2S8-59 

Promotion of Inland Fisheries in Orissa 
(Deb. I • Vol. XI, 25-07-2005) 
Col. 219-20 

Promotion ofSanthali Language 
(Deb. 20, Vol. XII, 23-08-2(05) 
Col.2SS-S6 

Providing ISDN Services in District 
Headquarters 
(Deb. 3 , Vol. XI. 27-07-2005) 
Col. 494 

Rail Projects in Orissa 
(Deb. 14, Vol. XII, 11-08-2005) 
CoI.2S~5S 
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Re..ciassitication of States 
(Deb. 7 • Vol. XI. 02..()1.200S) 
Col.3lO-l1 

Research Work by CRRla. Bidyadharpur 
(Deb. 1 • Vol; XI. 25~7·2005) 
Col.3SO-$I 

Revenue Earned by Paradip Pon 
(Deb. 8. Vol. XI. 03~8-2005) 
Col. 437·3S 

Road Linkage between Paradip Pon. Iron 
Ore Mines and Steel Plant 
(Deb. 17. Vol. XII. 17~8-200S) 
Col. 105-06 

Schemes for Bolangir District 
(Deb. 21. Vol. XII1.24~S·2005) 
Col.l~-20 

Setting up of Cyclone sh~lt~r in Orissa 
(Deb. 2 . Vol. XI. 26-07-2005) 
Col. 54344 

Setting up of Power Plant at IB Valley. 
Orissa 
(Deb. S. Vol. XI. 03-OS-2005) 
Col. 304 

Setting up of Steel Plant in Paradeep 
(Deb. I • Vol. XI. 25-07·2005) 
.Col. 103--{1S 

Setting up Parks/Sanctuaries 
(Deb. 19. Vol. XII. 22-08·2005) 
Col. 123·24 

Shortage ofSIM Card in Orissa 
(Deb. 17. Vol. XII. 17-08·2005) 
Col. 186-87 

Situation arising out of recent agreement 
of Orissa Government with Korean 
Steel Major POSCO allowing them to 
export mineral wealth of the country 
and steps taken by the Government in 
regard thereto (C A) 
(Deb. 21, Vol. XIII. 24-OS·2005) 
Col. 434--5 I 

Smuggling of Gemstone 
(Deb. 10. Vol. XI. 05-08-2(05) 
Col. 89 

Special Economic Package (or Ihe speedy 
completion of construction of National 
Hi,hways and Railway Lines in 
Kconjhar and Sundargam districts of 
Orissa (Res.) 
(Deb. 22. Vol. XIII. 2S~I·200S) 
Col. 549·S2 

Sponsoring of Sports Activiti!=s in Orissa 
(Deb. 8 • Vol. XI. 03-OS-2(05) 
Col. 124·25 

Stone Processing Units 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 273-74 

Talcher Power Project 
(Deb. 10. Vol. XI. 05-08·2005) 
Col. 284 

Testing of Akash Missiles 
(Deb.4. Vol. XI. 28-07·2005) 
Col.213 

Trend of Agricultural Production 
(Deb.6. Vol. XI. 01-08·2005) 
Col. 136--38 

Upgradation of Bhubaneswar Airport 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 91·92 

Orphans 

Rehabilitation of Tsunami affected 
Orphans and old age persons 
(Deb. 4 . Vol. XI. 28-07·2005) 
Col. 127·28 

Schemes for Orphans/Handicapped 
Children and Women 
(Deb. 9 . Vol. XI. 04-08·2005) 
Col. 92·-98 

Outcome Budget 

Outcome Budget Report 
(Deb. 21. Vol. XIIU4-08·2005) 
Col. I 87·8S 
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OYenas Investment 

Overseas investment by Indian 
Companies 
(Deb. 10, \k>1. XI, OS-OI-200S) 
Col. 274-77 

Ow~ersbip RJghts 

Ownership Right of Land to Adivasis 
(Deb. 7 , Vol. XI, O2-08-200S) 
Col. 298-99 

Ownership Rights to allottees of 
ResidentiafPlots 
(Deb. 2 , Vol. XI, 26-07-200S) 
Col. 360-361 

Packed Food Items 

Norms/Rules for Testing Packed Food 
Items and Soft Drinks 
(Deb. 8 , Vol. Xl. 03-08-200S) 
Co1.4S-47 

r.ddy 

Minimum Support Price of Paddy 
(Deb. 6, \k>1. Xl,OI-08-200S) 
Col. 238-39 

New Varieties of Wheat, Paddy and 
Sugarcane 
(Deb. I ,Vol. XI,2S-07-200S) 
Col. 284-90 

Paddy Cultivation 
(Deb. 6 , Vol. XI. OI-08-200S) 
Col. 262-66 

Procurement of Paddy in Uttar Pradesh 
(Deb. II. Vol. XII, 08-08-2005) 
Col. 372-73 

Production of Paddy 
(Deb. 19, Vol. Xli, 22-08-2005) 
Col. 116-18 
(Deb. II. Vol. Xll,08-08-200S) 
Col. 22S-26 

Pakistan 
Academic Exchanges between India and 

Pakistan 
(Deb. a . Vol. XI, 03-08-200S) 
Col. 176-77 

Agreement on Ballistic Missile Tn" 
between India and Pakistan 
(Deb. 21, Vol. XIII,24-08-200S) 
Col. 333-3S 

Agreement on Bus-Service with Pakistan 
(Deb. 3 , Vol. XI, 27-07-200S) 
CoI.ISI-S2 

Agreement on LOC betWeen India and 
Pakistan 
(Deb. 2) , Vol. XIII, 24-08-200S) 
Col. 278 

Arrest of lSI Agents 
(Deb. 16, Vol. XII, 16-08-200S) 
CoI.264-6S 

Baglihar Project 
(Deb. 6, Vol. XI,OI-08-200S) 
Col. 189-90 

Denial of Passage of Goods through 
Pakistan 
(Deb. 21, Vol. XIII. 24-08-2(05) 
CoI.218-19 

Denial of Permission to Pak Information 
Minister 
(Deb. 17, Vol. XII, 17-08-2(05) 
Col.3l3 

Export of Farm Goods to Pakistan 
(Deb. 16. \k>1. XII, 16-08-2005) 
Col. 189 

Export of Sugar to Pakistan 
(Deb. 16, Vol. XII. 16-08-2(05) 
Col. 132 

Firing on Pak Border 
(Deb. 12. Vol. XII, 09-08-2005) 
Col. 338-39 

Hot-Line between Inclia and Jfakistin 
(Deb. 17, Vol. XII, .,-oa-2~S) 
Col. t t8-t9 

Hurriyat Leaders to Pakis,tan 
(Deb. 3 , Vol. XI, 27-07~200S) 
Col. 307-08 
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India'. J*1icipIUon in QaIIr-Pakistan Gas 
Pipetine 
(Deb." , ~1. XI, 28-07-2005) 
Col.17S 

Indians in Pak Jails 

Offer of Electricity to Pakistan 
(Deb. 19, Vol. XII, 22-01-2(05) 
Col. 347 

Raising of Kashmir Issue 
(Deb. 3 • ~1. XI, 27-07-2005) 
Col.SOO-OI 
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(Deb. 3 • Vol. XI, 27-07-200S) 
CoI.IIS-17 

Indo-Iran Gas Pipeline 
Reactivation of Terrorist Camps in 

Pakistan 

(Deb. 4 , Vol. XI. 28-07-200S) 
Col. 12 ...... 33 

Indo-Pak Meet on WuIlar Barrage 
(Deb. I, Vol. XI. 25-07-2005) 
Col. 508-10 

Indo-Pak Trade 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 68-70 

Indo-Pakistan Tea Trade 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 357 

Involvement of Pak Minister in Terrorist 
Activities 
(Deb. 2 , Vol. XI. 26-07-2005) 
Col. 478-79 

lSI Activities 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 348-50 

Kargil Celebration 
(Deb. 18. Vol. XU. 18-08-2005) 
Col. 72 

Liberalising Visa Rules between India and 
Pakistan 
(Deb. 17. ~I. XII, 17-08-2(05) 
CoJ.I26-27 

(Deb. 3 , Vol. XI. 27-07-2005) 
Col. 78-79 

Recovery ofThuraya Satellite Phone 
(Deb. 12, Vol. XII, 09-08-2005) 
CoJ.80-81 

Removal of Media Restrictions 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 202 

Sale of Diesel to Pakistan 
(Deb. 9. Vol. XI.04-08-200S) 
Col. 255-56 

Sir Creek Issue 
(Deb. 17. Vol. XII. 17-08-2(05) 
Col. 202 

Smuggling Heroin to India 
(Deb. 7 • Vol. XI, 02-08-2005) 
Col. 209-1 0 

Talks on Tulbul Navigation Project 
(Deb. 17. Vol. XII. 17-08-2(05) 
Col. 275-76 

Trade between India and Pakistan 
(Deb. 20. Vol. XII. 23-08-2(05) 
Col. 179-----95 

Trade relation with Pakistan 
(Deb. 2 . Vol. XI. 26-07-2005) 
Co1.373-74 

Manapment ofOurudwaras in Pakistan Visit of delegation to Pakistan 
(Deb. 8, Vol. XI, 03-08-2005) (Deb. 2 • Vol. XI. 26-07-2005) 
Col. 355 - I Col_ 458 

Most Favoured Nation (MFN) Status to Vi!lit of Hurriyat Leaders to Pakistan 
India I (Deb. 3 • Vol. XI. 27-07-200S) 
(Deb. 13, Vol. XII, 10-08-2(05) . Col.307-08 
Col. 9·10 : 
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Visit ofPlkiscan Pi"lgrims 
(Deb. 17, 'WI. XI~ 17.08-2005) 
CoI.94-9S 

Wheat Trade with Pakistan 
(Deb. 2 • Vol. XI. 26-07-2005) 
Col. 365 

Pudlay.ti Raj 

Computerisation of Panchayats 
(Deb. 9 • Vol. XI, 04-G8-200S) 
Col. 115-16 

Constitution of Task Force 
(Deb. 22. Vol. XIII. 25-G8-2(05) 
Col.204-G5 

Financial Assistance to Panchayats 
(Deb. 14. Vol. XII. 11-G1-200S) 
Col. 206 

Implementation of Panchayat Act 
(Deb.9. Vol. XI. 04-G8-200s) 
Col. 259-64 

National All •• M ission-2007 
(Deb. 12. Vol. XII. 09-08.2(05) 
Col. 114-15 

Panchayat Ponal Scheme 
(Deb. 14. Vol. XII. 11-G1-2005) 
Col.III-S2 

Panchayat Sanchar Kendras 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 339 

Panchayat Sanchar Sewa Kendras 
(Deb. I 3. Vol. XII. 10-08-2005) 
Col. 295-96 

Panchayati Raj Training Centres 
(Deb. 18. Vol. XII. IS-08-2(05) 
Col. 244-45 

Setting up of Panchayat Training Centres 
(Deb. 14. Vol. XII. 1I-0S-2005) 
Col. 101-102 

Setting up of Panchayat Training Centres 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 101-02 

STDIISDllnternetlFAX Facilities in Gram 
Pancha)'.ts 
(Deb. 13, 'WI. XII,IO-O.-200S) 
Col. 19.90 

Strengthening of Panchayati Raj 
Institutions 
(Deb. 22, Vol. XIII. 25-01·2005) 
Col. 29-51 

Telephone Connection to Village 
Panchayat in Kamataka 
(Deb. 3 , 'WI. XI. 27-07-2005) 
Col.56s~ 

Village Knowledge Centres 
(Deb. 14, Vol. XII. II-OS-2005) 
Col. 2 16-.--24 

Paper 

Paper Industry 
(Deb. 12. Vol. XII. O9-OS-2(05) 
Col.s9~ 

P.pen lAid on the Table 

A copy of the Statement under sub-
seetion (I) of section 7 of the Fiscal 
Responsibility and Budgel 
Management Act. 2003 
(Deb. 7 . Vol. XI. 02-08-2005) 
Col. 353 

Annual Accounts and Audit Repon of the 
Indira Gandhi National Open 
University. New Delhi. for the year 
2002-03 
(Deb. 16. Vol. XII. 16-01-2005) 
Col. 373 

Annual Accounts and Audit Report of the 
University of Delhi. Delhi. forthe year 
2000-2001 
(Deb. 16. Vol. XII. 16-08-2005) 
Col.372 

Annual Accounts, Audit Repon and 
Review of the working of the Central 
Institute of Hindi (Kendriya Hindi 
Shikshan MandaI), Agra. for the year 
2002-2003 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col. 352-53 
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Annual Report and Audited Accounts of 
the Employees' State Insurance 
Corporation. New Delhi. for the year 
2003.()4 

(Deb. 19. Vol. XII. 22-08-2005) 
Col. 446 

Annual Report and Audited Account 
of the Rashtriya Arogya Nidhi. 
(earlier known as national Illness 
Assistance Fund). New Delhi. for the 
year 2003-04 
(Deb. 21. \UI. XIII. 24-08-2(05) 
Col. 381 

Annual Report and Audited Accounts 
and Review of the working of the 
Medical Council oflndia. New Delhi. 
for the year 2003·04 
(Deb. 21. Vol. XIII. 24-08-2(05) 
Col. 381 

Fund. for the years 200 1..02 and 2002· 
2003 
(Deb. 17. \UI. XII.I7-G1-200S) 
Col. 43' 

Annual Report and review by the 
Government of the working of the 
Securities and Exchange Board oflndia 
for the year 2004-05 
(Deb. IS, \UI. XII. 12-08-2(05) 
Col. 297 

Annual Report and Review of the Central 
Institute of Hindi (Kendriya Hindi 
Shikshan MandaI). Agra. for the year 
2002-03 
(Deb. 7. Vol. XI. 02-08-2(05) 
Col. 352 

Annual Report and Review of the working 
of the Assam University. Silchar. for 
the year 2003-04 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 308 Annual Report and Audited Accounts of 

the Deposit Insurance and Credit I 
Guarantee Corporation for the year I Annual Report and Review ofthe working 
ended the 31 st March. 2005 of the Nagaland University. Kohima. 
(Deb.S. Vol. XI. 29-07-2(05) for the year 2003-04 
CoI.421 (Deb. 22. Vol. XIII. 25-08-2(05) 

Col. 342 
Annual Report aTld Audited Accounts of 

the Indian Council of Agriculture 
Research. New Delhi. for the year 2003-
04 
(Deb. 19. Vol. XII. 22-08-2(05) 
CoI.44~ 

Annual Report and Audited Accounts of 
the Indian Council of Medical 1 

Research and National Institute of I 

Homoeopathy for the year 2003-04 and 
Indian Medicines Pharmaceutical 
Corporation Limited for the years 
2003-04 and 2004-05 
(Deb. 21. Vol. XIII. 24-08-2(05) 
Col.381 

I 

Annual Report and Audited AccQunts I 
of the National Illness Assistance : 

Annual Report of the Central Vigilance 
Commission. New Delhi. for the year 
2004, under sub-section (3101' section 
14 oftheCentral VigilanceCollllllission 
Act. 2003 
(Deb. 21. Vol. XII1.24-08-QS) 
Col. 381-82 

Annual Report of the National 
Commission tor Backward Classes. 
New Delhi. for the year 2003·04 
(Deb.9. Vol. XI. 04-08-2005) 
Col. 322 

Annual Report. Al,;counts and Review of 
the working of the Brahmaputra Board. 
Guwahati. fi:l[ the year 2003·2004 
(Deb. II. Vol. XII. 08-08-2005) 
Col.488 
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Annual Report, Annual Accounts, Audit 
Report and Review of the working of 
the AuroviUe Foundation, Aurovil/e. 
for the year 2003-04 
(Deb. 16, \\>1. XU, 16-08-200~) 
Col. 372 

Annual Report, Annual Accounts, Audit 
Report and Review of the working of 
the Indian Institute of Technology, 
Delhi,. for the year 2003-04 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 373 

Annual Report, Audited Account and 
Review of the working of the Allahabad 
Museum Society, Allahabad for the 
year 2003-04 
(Deb. 14, \til. XII, II~a-200S) 

, Col. 19S-96 

Annual Report, Audited Accounts and 
Review by the government of the 
working of the Bharat Leather 
Corporation Limited. Agra for the year 
2003.()4 
(Deb. 4 • Vol. XI, 28~7·200S) 
Col. 353 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Coal Mines Provident 
Fund (Coal Mines Provident Fund 
Scheme, Coal Mines Family Pension 
Scheme (Ceased), Coal Mines Deposit 
Linked Insurance Scheme and Coal 
Mines Pension Scheme), Dhanbad, for 
the year 2002-03 
(Deb. 13, Vol. XII, 10-08·2005) 
CoI.8S9 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Indian Law Institute, 
New Delhi, for the year 2003-04 
(Deb. IS,~.>aI. 12~8-200S) 
Col. 288 

Annual Report, Audited Accounts and 
Review by the Government of the 

workin. of the Indian Modicines 
Pharmaceutical Corporation Limited, 
2002.03 
(Deb. 13, Vol. XII, 10-08-200S) 
Col. lSI 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Kandla Dock lJabour 
Board, Kandla. for the year 2003-04 
(Deb. 13, Vol. XII, 10-08·2005) 
Col. 857 

Annual Report. Audited Accounts and 
Review by the Government of the 
working of the Maulana Azad 
Education Foundation, New Delhi for 
me year 2003-04 
(Deb. 4 , Vol. Xl, 28~7·200S) 
Co1.3S4 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the National Board of 
Examinations. New Delhi. for the year 
2003.Q4 
(Deb. 13, Vol. XII, 10-08·2005) 
Col. 858 

Annual Report. Audited Accounts and 
Review of the working ofLakshadweep 
Building Development Board. Kavaratti 
for the year 2003·04 
(Deb.2. Vol. XI. 26-07·2005) 
C-OI. 593 

Annual Report, Audited Accounts and 
Review of the working of the Aligarh 
Muslim University,Aligarh. for the year 
2003.Q4 
(Deb. 20. Vol. XJ I. 23-OS·2005) 
CoI.30S-09 

Annual Report, Audited Accounts and 
Review ofthe working of the All India 
Institute of Medical Sciences, New 
Delhi, for the year 2003-04 
(Deb. 21, Vol. XIII. 24-08-2(05) 
Col. 383 
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Annual Report, Audited Accounts and 

Review of the working of the Andaman 
and Nicobar Islands Forest and 
Plantation Development Corporation 
Limited, Port Blair, for the year 2003-04 
(Deb. 7, Vol. XI, 02~8-200S) 
Col. 356 

Annual Report, Audited Accounts and 
Review of the working of the Andaman 
and Nicobar Islands Integrated 
Development Corporation Limited, Port 
Blair, for the year 2003-04 
(Deb. 20, Vol. XII, 23~8-200S) 
Col. 304 

Annual Report, Audited Accounts and 
Review of the working of the Andhra 
Pradesh State Agro Industries 
Development Corporation Limited, 
Hyderabad, for the year 2003~4 
(Deb. 22, Vol. XIII. 2S~8·200S) 
Col. 340 

Annual Report. Audited Accounts and 
Review of the working of the Bihar 
Education Project CounciJ., Patna, for 
the year 2002~3 
(Deb. 20, \\>1. XII, 23~8-200S) 
Col. 305 

Annual Report, Audited Accounts and 
Review of the working of the Bihar 
Education Project Council, Patna, for 
the year 2003-04 
(Deb. 20, \\>1. XII, 23~8·200S) 
Col. 305 

Annual Report, Audited Accounts and 
Review of the working of the Central 
Adoptiol:1 Resource Agency, New 
Delhi, for the year 2002~3 
(Deb. 22, Vol. xm, 2S~8-200S) 
Col. 347 

Annual Report, Audited Accounts and 
Review of the working of the Central 
Board for Workers Education, Nagpur, 

for the year 2003-04 
(Deb. 19. Vol. XII,22~-200S) 
Col. 445 

Annual Report, Audited Accounts and 
Review of the working of the Central 
Institute of Higher Tibetan Studies, 
Sarnath, for the year 2003~4 
(Deb. 22. Vol. XIII, 25-08.2(05) 
Col. 336-37 

Annual Report, Audited Accounts and 
Review ofthe working of the Central 
Wakf Council, New Delhi, for the 
year 2003-04 
(Deb. 9 , Vol. XI, ~8-.200S) 
Col. 322 

Annual Report, Audited Accounts and 
Review of the working of the 
Cooperative Store Limited (Super 
Bazar)," New Delhi, for the 
years 2002·2003 and 2003-04 
(Deb. 19, Vol. XII,22~8-200S) 
Col. 447 

Annual Report, Audited Accounts and 
Review of the working of the 
Cooperative Store Limited (Super 
Bazar), New Delhi, for the year 2004~S 
(Deb. 19, \\>1. xiI, 22~8-200S) 
Col. 44% 

Annual Report, Audited Accounts and 
Review of the working of the District 
Primary Education Programme-III (U .P. 
Education for All Project Board), 
Lucknow, for the year lOO3-04 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 37) 

Annual Report, Audited Accounts and 
Review of the working ofthe Dr. B.R. 
Ambedkar National Institute of 
Technology, Jalandhar, for the year 
2003~ 
(Deb. 20. Vol. XII, 23~8-2005) 
Col. 306 
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ADnuaJ Report, Audited Accounts and 
R...--view of tho workina of the Export-
~BankofIridia, fOr1heyear2004-OS 
(Deb. S, Vol. XI, 29-07-2005) 
Col. 424 

Annual Report. Audited Accounts and 
Review oldie working of the Goa Meat 
Complex Limited, Panjim, for the year 
2OOJ.04 
(Deb. 21., \t)1. xm. 2~200S) 
Col. 341 

Annual Report, Audited Accounts and 
Review of the working of the Gujarat 
Council of Primary Education, 
Gandhinagar, for the year 2002-03 
(Deb. 16. Vol. XlI, 16-08-2(05) 
Col. 372 

Annual Report. Audited Accounts 
and Review of the working of the 
India Tourism Development 
Corporation Limited. New Delhi. for 
the year 2003-04 
(Deb. 1 I, Vol. XII, OS-OS-2005) 
Col. 489 

Annual Report, Audited Accouhts and 
Review of the working of the Indian 
Institute of Advanced Study, Shimla. 
for the year 2003-04 
(beb. 20, Vol. XIl. 23-08-2005) 
Col. 309 

Annual Report. Audited Accounts and 
Review of the working of the Indian 
Institute of Management, Indore, for 
the year 2003-04 
(Deb. 20, Vol. XlI,23-OS-2005) 
Col. 310 

Annual Report, Audited Accounts and 
Review of the workina of the Indira 
Gandhi Ralhtriya Manav 
SanJllhalaya, Bhopal, for the year 
2002'()3 
(Deb. 9 • \\)1. XI, 04-OS-200S) 
Col. 321 

Annual Report, Audited Accounts and 
Review qf the working of the Jamla 
Milia Islamia, New Delhi, for the year 
2003.()4 
{Deb. 22. Vol. XIn, 25-08-2005) 
Col. 341 

Annual Report, Audited Accounts and 
Review of the working of the Jammu 
and Kashmir Horticultural Produce 
Marketing and Processing Corporation 
Limited, Srinagar. for the year 1992-93 
(Deb. 19, Vol. XII,22-OS-200S) 
Col. 447 

Annual Report, Audited Accounts and 
Review of the working of the Jammu 
and Kashmir State Agro Industries 
Develbpment Corporation Limited, 
Srinagar, for the year 1998-99 
(Deb. 22, Vol. XIJI, 25-08-2005) 
Col. 339 

Annual Report, Audited Accounts and 
Review of the working of the Jammu 
and "Kashmir State Sheep and Sheep 
Products Development Board, Srinagar, 
for the year 1999-2000,2000-01,200 I-
02 and 2002-03 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 340 

-ILnnual Report, Audited Accounts and 
Review of the working ofthc Jharkhand 
Education Project Council, Ranchi, for 
the year 2003-04 
(Deb. 16, Vol. XII. 16-08-2005) 
Col. 375 

Annual Report, Audited Accounts and 
Review of the working of the Kendriya 
Vidyalaya Sangathan, New Delhi, for 
the year 2003-2004 
(Deb. 20, Vol. XlI, 23-08-2005) 
Col. 304 

Annual Report, Audited Accounts and 
Review of the working of the Kerala 
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Agto-Industries Corporation Limited, 
Thiruvananthapuram, for the year 
1999-2000 
(Deb. 11, \ob1.xn.08-o8-200S) 
Col. 490 

Annual Report, Aud'ited Accounts and 
Review of'the w'orking of the 
Maharashtra Agro Industries 
Development Corporation Limited, 
Mumbai, for the yell' 2002-03 
{Deb. 22, \obI. xm,2S"()8-200S) 
Col 339 

,Annual Report, Audited Accounts and 
Review of the working of the 
Maharashtra Agro-Industries 
Development Corporation Limited, 
Mumbai, for the year 200 1"()2 
(Deb. II, \\)1. xn, 08-08-2005) 
Col. 489 

Annual Report, Audited Accounts and 
Review of the working of the 
Maharashtra Prathamik Shikshan 
Parishad, Mumbai, for the year 
2003-04 
(Deb. 16, \obI. XII, 16-01-2005) 
Col. 374 

Annual Report, Audited Accounts and 
Review of the work ina of the Maulana 
Azad National Urdu University. 
Hyderabad, for the year 2003..()4 
(Deb. 20, \obl xn. 23..()8-200S) 
Col. 307 

Annual Report, Audited Accounts and 
Review of the workina of the National 
Board .fExaminationl, New Delhi, for 
1M>-" 2002-03 
(Deb, 21, \obI. xm. 24-08-200') 
Col. 384 

Annual Report, Audited Accounts and 
Re\<iew of tho workina of tho National 

Book Trust, India. New Delhi, for the 
y.-2002-03 
(Deb. 16, \\)I.XD. 16-01-20(5) 
Col. 373 

Annual Report, Audited Acc:ountl aad 
Review of the workina of tile National 
Commission for Womm, New Delhi, fbi' 
the year 200 1-02 
(Deb. 22, Vol. X1D. 25"()I-lOO5) 
Col. 341 

Annual Report, Audited Accounts and 
Review of the working of tho National 
Council for Promotion of Urdu 
Language, New Delhi, for the year 
2003..()4 
(Deb. 20, \bl. XII. 23~8-200S) 
Col. 310 

Annual Rep~rt, Audited Accounts and 
Review of the workina of the National, 
Council for Teacher Education, 
New Delhi, for the yell' 2003.()4 
(Deb. 22, \\)1. xm, 2S-oB-2005) 
Col 342 

Annual Report, Audited Accounts and 
Review of the working of the National 
Council o~Rurallhstitutes, Hyderabad. 
for the year 2003-04 
(Deb. 20, \bl. xu. 23"()B-200S) 
Col. 306 

Annual Report, Audited Accounts and 
Revicwafthe workini of the National 
Council ofSciencc MusewDIa KolkaIa, 
for the year 2003-04 
(Deb. 23, Vol. xm, 29-08-2005) 
Col 2 

Annual Report, Au4ited Acc:ounts and 
Review onne workina ofth. National 
Pibn Developlllln Corpondion LimiIIId, 
Mumbai, for dieyell' 2002-2003 
(Deb. II, VoL XII, ll-QI-2OO5) 
CoL 301 



316 LOKSABHA 

Annual Report, Audited Accounts and 
Review of the working of the National 
Film Development Corporation Limited, 
Mumbai, for the year 2003-04 
(Deb. 18, \bl. xn.18~8-2005) 
Col. 302 

Annual Report. Audited Accounts and 
Review of the working of the National 
Institute for Entrepreneurship and 
Small Business Development. Noida. 
for the year 2003-04 
(Deb; 20. Vol. XII, 23.(18-2005) 
Col. 303 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institute of Educational Planning and 
Administration, New Delhi, for the 
year2002~3 

(Deb. 16, Vol. XII. 16-08-2005) 
Col. 374 

Annual Report. Audited Accounts and 
Review of the working of the National 
Institute of Health and Family Welfare, 
New Delhi. for the year 2003~4 
(Deb. 22, Vol. XIII. 2S~8-2()()5) 
Coi.338 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institute ofHomoeopathy, Kolkata. for 
the year 2002-03 
(Deb. 21. Vol. XIII, 24~8-2()()5) 
Col. 383 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institute of Naturopathy. Pune, for 
the year 2003-04 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. 500 

Annual Report, Audited Accounts and 
Review of the working ofile National 
Institute of Technology, Calicul, for the 
~2()()3-04 

~: 20, Vol. XII, 23-08-20(5) 
Col. 306 

Annual Report. Audited Accounts and 
Review of the working of the National 
Institute of Technology, Jamshedpur, 
for the year 2003-04 
(Deb. 20, Vol. XII, 23~8-2()()5) 
Col. 307 

Annual Report, Audited Accounts and 
Review of the working of the National 
Institute of Technology, Kurukshetra. 
for the year 2003~4 
(Deb. 20. Vol. XII. 23~8-2005) 
Col. 307 

Annual Report, Audited Accounts and 
Review of the working of the National 
School of Drama, New Delhi, for the 
year 2003-04 
(Deb. 9 , Vol. XI, 04~8-2005) 
Col. 321 

Annual Report. Audited Accounts and 
Review of the working of the Nava 
Nalanda Mahavihara. for the 
year 2003-04 
(Deb. 23. Vol. XIII. 29~8-2()()5) 
Col. ) 

Annual Report, Audited Accounts and 
Review of the working of the Navodaya 
Vidyalya Samiti. New Delhi, for the year 
2002-03 
(Deb. 20, Vol. XII, 23~8-2005) 
Col. 305 

Annual Report. Audited Accounts and 
Review of the working of the Nehru 
Yuva Kendra Sangathan. New Delhi. 
for the year 2000-0 I 
(Deb. 21, Vol. XIII. 24-08-2005) 
Col. 395 

Annual Report, Audited Accounts and 
Review of the working of the Nehru 
Yuva Kendra Sangathan, New Delhi, 
for the year 200) ~2 and 2002~3 
(Deb. 21, Vol. X1I1,2W8-2005) 
Col. 395-96 
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Annual Report, Audited Accounts and 
Review of the working of the Padmaja 
Naidu Himalayan Zoological Park. 
Darjeeling .. for the year 2003-2004 
(Deb. 22. Vol. XIII,2S-08-200S) 
Col. 348 

Annual Report. Audited Accounts and 
Review of the working of the Prasar 
Bharati (8roadcutlng Corporation of 
India). New Delhi. for the year 2004 
(Deb. 22. \\)\. XIII, 2S-08-200S) 
Col. 336 

Annual Report, Audited Accounts and 
Review of the working of the Rashtriya 
Mahila Kosh. New Delhi. for the year 
2003-2004 
(Deb. 13. Vol. XII,10-08-200S) 
Col. 863 

Annual Report, Audited Accounts and 
Review of the working of the Sarva 
Shiksha Abhiyan (U.P. Education for 
All Pr6ject Board), Lucknow, for the 
yar2003-04 
(Deb. 16. \\)1. XII. 16-08-200S) 
Col. 371 

Annual Report. Audited Accounts and 
Review of the working of the Sarva 
Shiksha Abhiyan State Mission 
Authority. Nagaland. for the 
year 2002-03 
(Deb. 20, Vol. XII, 23-08-200S) 
Col.30S 

Annual Report. Audited Accounts and 
Review of the working of the Small 
Industries Development Bank oflndia, 
Lucknow. for the year 2004-05 
(Deb. 22. Vol. XIII, 2S-08-200S) 
Col.34S 

Annual Report. Audited Accounts and 
Review of the working of the Sree 
Chitra Tirunal Institute for Medical 

Sciences and TechnololY, 
ThinMnthapuram, for the year 2003-04 
(Deb. IS. \\)1. XII, 12-08-2005) 
Col. 289 

AMual Report, Audited Accounts· and 
Review of the working of the Tobacco 
Board, Guntur, for the year 2003-04 
(Deb. 22. Vol. XIU,2S-08-2005) 
Col. 347-48 

Annual Report, Audited Accounts and 
Review of the working of the V. V. Girf 
National Labour Institute, Noida, for 
the year 2003-04 
(Deb. 19, \\)\. XII, 22-08-200S) 
Col. 445 

Annual Report, Audited Accounts and 
Review of the working of the K ama~ 
Nehru Memorial Hospital, Allahabad, 
for the year 2003-04 
(Deb. 17, \\)\. XII, 17-08-2005) 
Col. 435 

Annual Report, Audited Accounts and 
Review of the working of the 
Telecommunications Consultants India 
Limited, New Delhi, for the year 
2003~ 

(Deb. 8 , \\)1. XI, 03-08-200S) 
Col. 501 

Annual Report, Audited Accounts under 
sub-section (3) of section 43 of the 
State Bank ofIndia (Subsidiary Banks) 
Act, )'9S9 
(Deb. 22, \\)1. XIII. 25-08-200S) 
Col. 346 

Annual Report, Audited Accounts and 
Review of the working of the Council 
orScientific and Industrial Research, 
New Oelhi, for the year 2003-04 
(Deb. 10., Vol XI, OS-08-200S) 
Col. 372 
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Annuo: Reports of the Syndicatc Bank, 
Union Bank of India, Indian Overseas 
Bank, Bank of India, Indian Bank, 
Allahabad Bank, Bank of Baroda, Bank 
ofMaharashtra, Canva Bank, Central 
Bank of India, Corporation Bank, 
0rienIaI Bank ofContrherce, UCO Bank. 
Union Bank of India for the year 2004-
05,under sub section (8) of section 10 
ofttle Banking Companies (Acquisition 
and Transfer of Undertakings) Act, 
'"'70 lind 1980 
(Deb. 22, ~1. XIII. 25-08-2005) 
Col. 343 

Annual Reports under sub-section (8) of 
section 10 of the Banking Companies 
(Acquisition and Transfer of 
Undertakings) Acts, 1970 and 1980 
(Deb. IS, ~l. XII,12-08-2005) 
9>1.296-97 

Annual Repons, Audited Accounts of the 
Region" Rural Banks for the year 

'ended the 31st March. 2005 
(Deb. IS, Vol. XII. 12-08-2005) 
Col. 290 

Annual Statement regarding allotments 
made under S% discretionary quota in 

. accordance with the guidelines issued 
by the Directorate of Estates, for the 
year ending the 31 st December, 2004 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 370 

Audited Accounts of the Prasar Bharati 
(Broadcuting Corporation of India), 
New Delhi, for the year 2000-0 I and 
2001-02 
(Deb. 22, Vol. X1n, 25-08-2005) 
Col. 336 

Audited Accounts of the Central Pollution 
Control Board, Delhi, for the year 
2003-04 
(Deb. II, ~I. XII, 08-08-2005) 
CoJ.490 

Audited Accounts ofthc Indian InstitUte 
of Technology, Guwahati, for the year 
2~1 

(Deb. 20. Vol. XII, 23-08-2005> 
Col. 309 

Audited Accounts of the Indian Institute 
of Technology, Guwahati, for thc year, 
2001-02 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 342 

Audited Accounts of the Jawaharlal 
Nehru Un~ersity, New Delhi, for the 
year 2003-04 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 309 

Audited Accounts of the National 
Institute of Pharmaceutical Education 
and Research, S.A.S. Nagar, for the 
year 2003-04 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 350 

Audited Accounts of the North-Eastern 
Hill University, Shillong. for the year 
2003-04 
(Deb. 20. Vol. XII. 23-08·2005) 
Col. 309 

Audited Accounts of the University 
Grants Commission, New Delhi, for the 
year,2oo3-04 • . 
(Deb. 22, Vol. XIII. 25-08-2005) 
Cor. 342 

Citizenship (Amendmerit) Ordinance, 2005 
(No.2 of2oo5) under article 123(2) <a> 
of the Constitution. 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col.S94 . 

Drugs and Cosmetics (5th Amendment) 
Rules,2005 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. 501 
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Forty-Second Report of the Commissioner 

fOI Linauistic Minorities for the period 
from July 2003 to June 2004 
(Deb. 18, ~l. XII, 18-08-2005) 
Col. 304 

Indian Wireless Telegraphs (Amateur 
Service) Amendment Rules, 2005 
(Deb. 8 , Vol. Xl, 03-08-2005) 
Col. SOl 

Memorandum between Rural 
ElectrificaOon Corporation Limited and 
the Ministry of Power for the year 
~ 
(Deb) 0, \obI. XI, 05-08-2005) 
Col. 372 

Memorandum of Action Taken on the 
advices tendered by the National 
Commission for Backward Classes, 
New Delhi, for the yoar2003-04 
(Deb. 9 , Vol. Xl, 04-08-2005) 
Col. 322 

Memorandum-of Understanding between 
Bharat Heavy Electricals Limited and 
the Department of Heavy Industry, 
Ministry of Heavy Industries and 
Public Enterprises, for the year 
2005~ 

(Deb. 9 , Vol. XI, 04-08-2005) 
Col. 321 

Memorandum of Understanding between 
Educational Consultants India Limited 
and the Department of Secondary and 
Higher Education, Ministry of Human 
Resource Development for the year 
2005.()6 
(Deb. -\3, \bl. XII, 10-08-2005) 
Col. 861 

Memorandum of Understanding between 
Hindustan Aeronautics Limited and 
the Department of Defence Production, 
Minister of Defence, for the year 
2005-06 
(Deb. 9 , Vol. Xl. 04-08-2005) 
Col. 320 

Memorandum of Understand ina betwOIII 
India Tourism -Development 
Corporation Limited and die Minisary 
of towism for the year 2005..06 
(Deb. II, \obI. xu, 08-08-20(5) 
Col. 489 

Memorandum of Understand ina between 
Ireon International Limited IDd the 
Ministry of Railways for the yoar 
2O()S.06 

(Deb. 4 , \obI. XI, 21-07-200S) 
Co1..3S4 

Memorandum ofUnderstandin& between 
Mazagon Dock Limited and the 
Department of Defence Production, 
Minister' of Defence, for the year 
2005-06 
(Deb. 9 , VoL Xl, ~8-2(95) 
Col. 320 

Memorandum of Understanding betWeen 
National Thermal Power Corporation 
Limited and Ministry of Power for the 
year 200S-06 
(Deb. IS. \bUrn, 12-08-2005) 
Col. 289 

Memorandum of Understanding between 
Power Finance Corporation Limited and 
Ministry of Power for the year 200S-06 
(Deb. IS, \bl. XII, 12-01-200S) 
Col. 289 

Memorandum of Understanding between 
the Electronics Corporation of India 
Limited and the Department of Atomic 
Energy for the year 2005-06 
(Deb. 21, Vol. XlII,24-08-2005) 
Col. 396 

Memorandum of Understanding between 
the Engineering Projects (India) Limi~ 
and the Ministry of Heavy Industries 
and Public Enterprises for the year 
200S-06 
(Deb. 4 , Vol. Xl, 28-07-2005) 
Col. 353 
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Memorandum ofUnderstandtng between 
the Housing and Urban Development 
Corponltion Limited and the Ministry 
of Urban Development and Poverty 
Alleviation for the yei:U' 2004-2005 and 
2005-2006 
(Deb. 2 , Vol. XI, 2~7..2005) 
Col. 593 

Memorandum of Understanding between 
the Indian Rare Earth Limited and the 
Department of Atomic Energy for the 
year 2005-06 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 396 

Memorandum of Understanding between 
the Indian Renewable Energy 
Development Agency Limited and the 
,...., CIfNon.Conventional Energy 
SourctI for the year 2005-06 
(Deb. 22, Vol. XIII. 25-08-2005) 
CoJ.338-39 

Memorandum of Understanding between 
the Mahanagar Telephone Nigam 
Limited and the Department of 
Telecommunications, Ministry of 
Communication and Information 
Technology. for the year 2005-2006 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 384 

Memorandum of understanding between 
the National Minorities Development 
and Finance Corporation and the 
Ministry of Social Justice and 
Empowerment, for the year 2005-2006 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 304 

Memorandum of Understanding between 
the National Small Industries 
Corporation Limited and the Ministry 
of Small Scale Industries for the year 
2005-2006 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 593 

Memorandum of Understanding between 
the Nuclear Power Corporation oflndia 

Limited and the Department of Atomic 
Energy for the year 2005-06 
(Deb. 21. Vol. XIII,24-08-2(05) 
Col. 396 

Memorandum of Understanding between 
the Power Grid Corporation of India 
Limited and the Ministry of Power for 
the year 2005-06 
(Deb. 5. Vol. XI. 29-07-2(05) 
Col. 41 I 

Memorandum of Understanding between 
the RITES Limited and the Ministry of 
Railways for the year 2005-2006 
(Deb. 4 , Vol. XI. 28-07-2005) 
Col.3S4 

Memorandum of Understanding between the 
Satluj jal Vidyut Nigam Limited and the 
Ministry of Power for the year 2005-06 
(Deb. S. Vol. XI. 29-07-2(05) 
Col.4l1 

Memorandum of Understanding between 
the Telecommunications Consultants 
India Limited and the Department of 
Telecommunications for the year 
2005-2006 
(Deb. 8 . Vol. XI. 03-08-2005) 
Col. 501 

Memorandum of Understanding between 
the Uranium Corporation of India 
Limited and the Department of Atomic 
Energy for the year 2005-06 
(Deb. 21. Vol. XIII. 24-08-200S) 
Col. 396 

Memorandum of Undertaking between 
Konkan Railway Corporation Limited 
and the Ministry of Railways for the 
year 2005-2006 
(Deb. 9 , Vol. XI. 04-08-2005) 
Col. 322 

Notification under sub-section (11) of 
section 4S of the Banking Regulation 
Act. 1949 
(Deb. 22. Vol. XIII. 25-08-2(05) 
Col. 347 
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Notification issued under section 30B of 
the Chartered Accountants Act. 1949 
(Deb. 22, \bl. XIII. 2S.o8·2005) 
Col. 339 

Notification issued under sub-section (5) 
of section 2 of the Prevention of 
Terrorism (Repeal) Act. 2004 
(Deb. 7 • \bl. XI. 02.o8-2005) 
Col. 351 

Notification issued under the Electricity 
Act. 2003 
(Deb. 10. Vol. XI. 05.o8·20(5) 
Col. 372 

Notification relaxing the provision of 
section 10 of the Tobacco Board Act. 
1975 
(Deb. 7 • Vol. XI. 02.o8·2oo5) 
Col. 354 

Notification under article 356(3) of the 
Constitution 
(Deb.2. VOl. XI. 26.o7·2005) 
Col.5~593 

Notification under clauses (a) and (b) of 
section 88 of the Finance Act. 2005 
(Deb. 5 • Vol. XI. 29-07·2005) 
Col. 427 

Notification under Major Port Trusts Act. 
1963 
(Deb. 8. \bl. XI. 03-08·2005) 
Col. 500 

Notification under of section 296 of the 
Income Tax Act. 1961 
(Deb. 10. Vol. XI. 05-08·2005) 
Col.375 

Notification under Prevention of Food 
Adulteration Act. 1954 
(Deb. 17. Vol. XII. 17.o8·2005) 
Col. 435 

Notification under Rule 5 ofthe Export of 
Services Rules 2005 
(Deb. 5 . Vol. XI. 29.o7·2oo5) 
Col. 427 

Notification under section 10 of the 
Customs Tariff Act. 1975 
(Deb. 15. \bl. XII. 12-08·2005) 
Col. 296 

Notification under section 12 of the Public 
Provident Fund Act. 1968 
(Deb. 5 • Vol. XI. 29-07·2005) 
Col. 424 

Notification under section 199 of the 
Railways Act. 1989 
(Deb. 4 • Vol. XI. 28-07·200S-) 
Col.3S4 

Notification under section 199 of the 
Railways Act. 1989 
(Deb. 14. Vol. XII. 11-08·2005) 
Col. 296 

Notification under section 36 of the 
National Trust for the Welfare of 
Persons with Autism. Cerebrala. Pals). 
Mental Retardation and Multiple 
Disabilities Act. 1999 
(Deb. 22. Vol. XIII. 25-08-2(05) 
Col. 347 

Notilication under section 38 of the Drugs 
and Cosmetics Act. 1940 
(Deb. 17. Vol. XII. 17-08-20(5) 
Col. 435 

Notification under section 39 of the 
Bureau of Indian Standards Act. 1986 
(Deb. II. Vol. XII. 08-()8-2110:" 
Col.~91 

Notificalit'n under section 4 of Ihe 
Handlool1l (Reser.alilll1 l,fArticles '(,1" 
J'roductilln) Act. 19S5 

(Deb. 22. VoI.XIII. 2>-08·2("'5) 
CI)1.337 

Notification under section ~8 ofthc Coffee 
Act. 1942 
(Deb. 20. Vol. XII. 23'()B·200~ 
Col. 310 
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Notification under section 97 of the 
Protection of Plant Varieties and 
Farmers Rights Act, 200 I 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 447 

Notification under sub section (2) of 
section 23 of the Prevention of Food 
Adulteration Act, 1954 
(Deb. a, ~l. XI, 03..()1:.2005) 
Col.~1 

Notification under sub section (3) of 
section III of the Finance Act, 2005 
(Deb. S , Vol. XI, 29-07-2005) 
Col. 420 

Notification under sub section (3) of 
section 620A of the Companies Act, 
1956 
(Deb. 15, ~l. XII, 12-08-2005) 
Col. 289-90 

Notification under sub section (4) of 
section 124 of the Major Port Trusts 
Act. 1963 
(Deb. 8 , Vol. XI,03-08-2005) 
Col. 499-500 

Notification under sub section (4) of 
section 94 of the Finance Act, 1994 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 346 

Notification under sub-section (1) of 
,section 27 of the institutes of 
Technology Act, 1961 (St.) 
(Dell. 13, Vol. XII. 10-08-2005) 
Col. 861 

Notification under sub-section (I) of 
Section 28 of the Mineral (Development 
and Regulation) Act, 1957 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 370 

Notification under sub-section (1) of 
~ction 31 of the Consumer Projection 
Act, 1986 
(Deb. 13, Vol. Xli, 10-08-200S) 
Col. 860 

Notification under sub-Rction (2) of 
section 23 of the Prevention of Food 
Adulteration Act, 1954 
(Deb. 21, Vol. XlO,24-08-2005) 
Col. 382 

Notification under sub-section (2) of 
section 348 of the Central Excise Act, 
1944 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. S09 

NotificatiOJ:a under sub-section (3) of 
section 12 of the Govemment Savings 
Certificate Act, 1959 
(Deb. 5 , Vol. XI,29-07-2005) 
Col. 424 

Notification under sub-section (3") of 
section 123 of the coast Guard Act, 1978 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 301 

Notification under sub-section (3) of 
section 123 of the Coast Guard' Act, 
1978 
(Deb. 9 , Vol. XI, 04-08-2005) 
Col. 320 

Notification under sub-section (3) of 
section 14 I of the Border Security 
Force Act, 1968 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col. 351 

Notification under sub-section (3) of 
section) 5 of the Government Savings 
Banks Act, 1873 
(Deb. 5 , Vol. XI, 29-07-2005) 

. Col. 423-24 
Notification under sub-section (3) of 

section 15 of the Government Savinas 
Banks Act, 1873 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 297 

Notification under sub-section (3) of 
section 18 of the Citizenship Act, 1955 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 860 
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Notification under sub-section (3) of 
section 21 of the Coinage Act, 1906 
(Deb. S , Vol. XI,29"()7-2005) 
Col. 423 

Notification under sub-section (3) of 
section 24 of the High Court Judges 
(Salaries and Conditions of Service) 
Act, 19S~ 
(Deb. IS. Vol. XlI, 12"()8-200S) 
Col. 289 

Notification under sub-section (3) of 
section 26 of the Coir I~ustry Act. ) 9S3 
(Deb. 16, Vol. Xli, I6-0S-200S) 
CoD71 

Notification under sub-section (3) of 
section 4SS of the Merchant Shipping 
Act, 19S8 
(Deb. 21, Vol. XlII, 24-OS-200S) 
COl.3S0 

Notification under sub-section (3) or 
section "8 of the Life Insurance 
COrpof&tion Act, 19S6 
(Deb. 10, Vol. XI, OS..()S-200S) 
Col. 37S-76 

Notification under sub-section (3) of 
section 49 of the Tea Act, 19S3 
(Deb. 13. Vol. XII, 10-08-200S) 
Col. 862 

Notification under sub-section (3) of 
section S6 of the Chemical Weapons 
Conventional Act. 2000 
(Deb. 19. Vol. XII. 22..()S-2005) 
Col. 443 

Notification under sub-section (3) of 
section 66 of the Indian Veterinary 
Council Act, 1984 
(Deb. 2 , Vol. XI. 26..()7-200S) 
Col. 594 

Notification under sub··s~ction (3) of 
section 9 of the Sugar Development 
Fund Act. ) 9S2 
(Deb. 7 , Vol. XI, 02"()8·200S) 
Col.3S6 

Notification under sub-section (4) of 
section 12 of the Iron Ore Mines, 
Manganese Ore Mines and Chrome 
Ore Mines Labour \Velfare Fund Act, • 
1976 
(Deb. 19, Vol. XII, 22..()S-200S) 
Col. 446 

Notification under sub-section (4) of 
section 16 of the LimeMone and 
Dolomite Mines Labour Welfare Fund 
Act, 1972 
(Deb. 19, Vol. XII, 22-08-200S) 
Col. 446 

Notification under sub-section (4) of 
section SO of the Deposit Insurance and 
Credit Guarantee Corporation Act, 1961 
(Deb. S , Vol. XI, 29-07-200S) 
Col. 423 

Notification under sub-section (4) of 
section 74 of the Indian Post Office Act, 
1898 
(Deb. 3 , Vol. XI, 27-07-2OOS) 
COl.S68 

Notification under sub-section (4) of 
section 83 of the Standards of Weights 
and Measures Act. 1976 
(Deb. 19, Vol. XII, 22"()8-200S) 
Col. 448 
(Deb. 13, Vol. XII, 10-08-200S) 
Col. 860 

Notification under sub-section (4) of 
section 94 ofthe Finance Act, 1994 
(Deb. ) 0, Vol. XI, OS-08-200S) 
Col.37S 
(Deb. S • Vol. XI. 29-07-2005) 
Col. 424-25 

Notification under sub-section (4) of 
5ection 9S of the Employees State 
Insurance Act, 1948 • 
(Deb. 19, Vol. XII, 22-08-200S) 
Col.44S 

Notification under sub-section (4) of 
section Central Motor Vehicles Act. 
1988 
(Deb. 21. Vol. XIII, 24-0~-200S) 
Col.39S 
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Notification under sub-section (4) of the 
section 19 of the Banking Companies 
(Acquisition and Transfer of 
Undertakings)Act. 1970 
(Deb. 5 • Vol. XI. 29~7-200S) 
Col. 421 

Notification under sub-sec:tion (5) of 
section 2 of the Prevention of Terrorism 
(Repeal) Act. 2004 
(Deb. 20. Vol. XII. 23~8-2(05) 
Col. 319 

Notification under sub-section (5) of 
section 45 of the Food Corporation Act, 
1964 
(Deb. 7 . Vol. XI, 02~8-2(05) 
Col. 356 
(Deb.2. Vol. XI. 26-07-2(05) 
Col. 595 

Notification under sub-section (6) of 
section 3 of the Essential commodities 
Act. 1956 
(Deb. 19. Vol. XII. 22-08-2(05) 
Col. 448 

Notification under sub-section (8) of 
section 18 of the Explosives Act. 1884 
(Deb. 13. Vol. XII. 10-08-2(05) 
Col. 862 

Notifications under section (2) of section 
38 of the Central Excise Act. 1944 
(Deb.5. Vol. XI. 29~7-2(05) 
Co1.419-20 

Notifications under Section (74) of the 
Prevention of Money Laundering Act. 
2002 
lOeb. 15. Vol. XII. 12-OS-2(05) 
('01.301-02 

Notitil:ations under section 10 of the 
National Highways Act. 1956 
(Deb. 17. Vol. XII. 17-OS-200S) 
Col. 436-38 
(Deb. 21. Vol. XIII. 24-08-2(05) 
Col. 384-95 

Notitications under section II of the 
National Highways Authority of India 
Act. 1911 
(Deb. 17, Vol. XII, 17~-200S) 
Col. 431-39 

Notitications under section 14A of the 
Aircraft Act. 1934 
(Deb. 18. Vol. XII. 18.()8-2005) 
Col. 302 

Notitications under section 159 of the 
Customs Act, 1962 
(Deb. 10, Vol. XI. 05-08-2(05) 
Col. 373-74 
(Deb. IS, Vol. XII,12~8-200S) 
Col. 295-96 
(Deb. 5 • Vol. XI, 29~7-200S) 
Co1AII-13 

Notitications under section 119 of the 
Electricity Act. 2003 
(Deb. 10. Vol. XI,05-08-200S) 
Col. 371-n 

Notifications under section 18G of the 
Industries (Development and 
Regulation) Act. 195 I 
(Deb. 7 . Vol. XI. 02~8-2005) 
Col. 353-54 

Notifications under section 26 of the 
Environment(Protection)Act 1986 
(Deb. II. Vol. XII, 08~8-200S) 
Col. 490-91 

Notifications under section 296 of the 
Income Tax Act. 1961 
(Deb.5. Vol. XI. 29~7·200S) 
Co1.413-IS 

Notifications under section 3 of the 
Environment (Protection) Act, 1986 
(Deb. 19. Vol. XII, 22-08-2(05) 
Col. 448 

Notifications under section 31 of the 
Cigarettes and Other Tobacco Products 
(Prohibition of Advertisement and 
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Regulation of Trade and Commerce, 
Production, Supply and Distribution) 
Act, 2003 
(Deb. 21, \bl. XIII, 24-01-2005) 
CoI.382-U 

Notifications under section 33 of the 
National Council for Teacher Education 
Act, 1993 
(Deb. 16, \bl. XII, 16-08-2(05) 
Col. 374 

Notifications under section 37 of the 
Telecom Regulatory Authority of India 
Act, 1997 
(Deb. 13. Vol. XII, I ().()1-2005) 
CoI.859~ 

NotificatioftS under section 38 of the Drugs 
and Cosmetics Act, 1940 
(Deb. 3 , Vol. XI, 27.()7-2005) 
Col.S67 

Notifications under section 48 of the 
Foreign Management Act, 1999 
(Deb. 15, Vol. XII, 12'()8-2005) 
Col. 299-300 

Notifications under sections ofttle Central 
Excise Rules, 2002 
(Deb. 22, Vol. XIII,2S'()8-2005) 
Col. 345-46 

Notifications under sub-section (1) of 
section 3 of the Destructive Insects 
and Pests Act, 1914 
(Deb. 7 • Vol. XI, 02-08-2(05) 
Col. 350-S1 

Notifications under sub-section (2) of 
section 183 of the Electricity Act. 2003 
(Deb. 10, Vol. XI, OS-08-2(05) 
Col.370-71 

Notifications under sub-section (2) of 
leCtion 37 of the Apprentices Act, 1961 
(Deb. 19, \bl. XII, 22'()8-2005) 
Col. 44445 

Notifications under sub-section (2) of 
section 38 of the Central Excise Act, 
1944 
(Deb. 10, Vol. XI, OS.()8-2005) 
Col. 374 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 345 

NotifICations under sub-section (2) of 
section 40 of the Indira Gandhi National 
Open University Act, 1915 
(Deb. 13. Vol. XII, 10-01-2005) 
Col. 161-62 

Notifications under sub-section (2) of the 
section 13 of the Central Sales Tax Act, 
1956 
(Deb. IS, Vol. XII, 12'()1-200S) 
Col. 297 

Notifications under sub-section (3) of 
section 156 of the Indo-Tibetan Border 
Police Force Act, 1992 
(Deb. 7 , Vol. XI. 02-08-200S) 
Col. 349-50 

Notifications under sub-section (3) of 
section 17 of the Export (Quality Control 
and Inspection) Act, 1963 
(Deb. 7 , Vol. XI,02-08-200S) 
Co1.3S4-SS 

Notifications under sub-section (3) of 
section 21 of the Railway Pro~tion 
ForceAct, 1957 
(Deb. 14, Vol. XII, 11-08-2(05) 
Col. 296 

Notifications under sub-section (3) of 
section 37 of the Apprentices Act. 1961 
(Deb. 19, Vol. XII, 22-08-200S) 
Col. 444 

Notifications under sub-section (3) of 
section SO of the Control of National 
Highways (LInd and Traffic) Act, 2002 
(Deb. 8 , VoL XI, 03.()a.200S) 
Col. 503 
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Notifications under sub-section (4) of 
section 124 of the Major Port Trusts 
Act. 1963 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 8S7 

Notifications under sub-section (4) of 
section 97 of the Employees' State 
Insurance Act, 1948 
(Deb. 19, Vol. XII, 22~-2005) 
Col. 445-46 

Notifications under sub-section (5) of 
section 17 A of the General Insurance 
Business (Nationalisation) Act, 1972 
(Deb. 10, Vol. XI,05-08-2005) 
0>1.373 

Notifications under sub-section (7) of 
section 9 A of the Customs Tariff Act, 
1975 
(Deb. 10, Vol. XI, 05-08-2005) 
Co1.374-75 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 421-22 
(Deb. 15, Vol. XU, 12-08-2005) 
Col. 298-99 

Notifications under the sub-section (4) of 
sections 83 of Weight and Measure 
Standard Act, 1976 
(Deb. 7. Vol. XI, 02-08-2005) 
Col. 352 

Notifications under various sections of 
the Chemical Weapons Convention 
Act, 2000 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 443-44 . 

• Notifications under various sections of 
the Prevention of Money Laundering 
A~2002 
(Deb. IS, Vol. XII, 1242005) 
Col. 300 

Papers under sub--section (I) of section . 
619 A Clf the Companies Act, 1956 
(Deb. 7, Vol. XI, 02-08-2005) 

'. Co1.35S 

Papers under sub-section (2) of section 
64 of the Persons with Disabilities 
(Equal Opponunities, Protection of 
Rights and Full Participation) Act. 1995 
(Deb. 9, Vol. Xl, 04-01-2005) 
Col. 322-23 

Part-Report of the Phukan Commission 
and "Accompanyina Note on the 
Justice S.N. Phukan Commiision's Part-
Report 
(Deb. 4, Vol. XI,2I-07-2005) 
Col. 352-53 

Report of Justice .Nanavati Commission 
of Inquiry under sub section (4) of 
section 3 of the Commission oflnquiry 
Act, 1952 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 488 

The Electricity (Removal of Ditliculties) 
(Eight) Order, 2005 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 371 

The Indian Post Office (Amendme~ 
Rules, 2004 
(Deb. 8, Vol. XI, 03-08-2005) 

o Col. 502 

The National Highways Tribunal (Salaries, 
Allowances and other terms and 
conditions of service of Presiding 
Officer) Rules, 2005 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 503 

The Prevention of Food Adulteration 
(Fourth Amendment) Rules, 2005 
(Deb. 8, Vol. Xl,03-08-2005) 
Col. 500 

The Telecom Regulatory Authority of 
India (Officers and Staff Appointment) 
(4th Amendment) Regulation, 2005 
(Deb. 8, Vol. Xl, 03-08-2005) 
Cpl.502 
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Thirty Third Annual Report pertaining to 

the execution of the provisions of the 
Monopolies and Restrictive Trade 
Practices Act, 1969 
(Deb. S, Vol. XI, 29-07-2005) 
Col. 411 

Pin MUitary Forca 
Appointments in BSF on Forged 

Documents 
(Deb. 20, Vol. XII,23-08-200S) 
Col. 222-23 

Commandos on Bangladesh Border 
(Deb. 7, Vol. XI,02-08-200S) 
Col. 166-67 

Dea~ ofITBP Jawans 
(Deb. 16, Vol. XII, 16..()8~200S) 
Col. \13-14 

KiUing of Personnel ofPMF by Terrorists 
(Deb. 16, Vol. XII, \6-08-2(05) 
Col. 81-82 

Meeting ofCPF regarding HIV I AIDS 
(Deb. 16, Vol. Xli, 16-08-200S) 
Col. 247 

Need to provide Canteen Stores 
Departments facilities to retired para-
military forces in Garhwal Parliamentary 
Constituency, Uttaranchal (MUR 377) 
(Deb. 2,Vol. XI, 26-07-2005) 
Col. 626 

Non-Deployment of PMF 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 579-80 

Pension to BSF Jawans 
(Deb. 7, Vol. Xl,02-08-2005) 
Col. 156-57 

Procurement of Mine Protected Vehicles 
(Deb. 2, Vol. Xl, 26-07-200S) 
Co1.565~ 

Promotion Avenue in CRPf 
(Deb. 20, Vol. XII, 23-08-200S) 
Col. 85 

Promotion Avenue of Doctors ofCRPF 
(Deb. 16, Vol. XU, 16-08-2005) 
Col. 101-02 

Vacancies in Para-Military Forces 
(Deb. 16, Vol. XII. 16-01-2005) 
Col. 41-SS 

W'JthdrawaI ofPMF tom Jammu" Kashmir 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 175-76 

ParafllD Wal 

Shortage of Paraffin Wax 
(Deb. 4, Vol. XI, 28-07-200S) 
Col. 223 

Paramilitary Forces 

New Rules to Strengthen Border Police 
(Deb. 7, Vol. XI,02"()8-2005) 
Col. 175 

Parliament 

Organisation ofParlilment Competition! 
Programmes 
(Deb. 20, Vol. XlI, 23-08-200S) 
Col. 251-52 

Parliamentary Deleeations 

Welcome to Parliamentary Delegation from 
Malaysia 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. I 

Passport 

Cadre review in Passport Offices 
(Deb. 13, Vol. XII, 10-08-2(05) 
Col.30S 

Facilities to Senior Citizens relating to 
Passport Issuance 
(Deb. 17, Vol. XII, 17-0'-2(05) 
Col. as 

Fake PassportlVisa 
(Deb. 16, Vol. XU, 16-08-2005) 
Col. 270 



328 LOKSABHA 

Ins~tion of Passport Offices 
(Deb. 21, \i>1. XIII, 24.()1-200S) 
Col. 345--48 

Opening ofRPOs 
(Deb. 3, \i>1. XI, 27-07-200S) 
Co1.3S7~1 

Reduction in fee for issuance of duplicate 
pusports (St.) 
(Deb. 17, Vol. XII, 17~8-200S) 
Col. 490-91 

Simplifyina Pauport Issuance procedure 
(Deb. a, Vol. XI, 03-08-200S) 
Col. 32-31 

Verification of Passport 
(Deb. 20, Vol. XII, 23-08-2OM) 
Col. 137-38 

Pateats 

Impact of Product Patent on Small Scale 
Industries 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 94-95 

Need to Safeguard the Interest of the 
Country from Patenting of Rice by 
Certain Foreign Companies (MUR 377) 
(Deb. 21, Vol. XIn,24-08-2(05) 
Col.477 

Patent Rights for Ayurvedic Medicines 
(Deb. 3, Vol. XI. 27-07-200S) 
Col. 335 

Pharmaceutical Patents 
(Deb. 16. Vol. XII, 16-08-2(05) 
Col. 217-19 

Pay CommiuioD 

Cadre Review 
(Deb. 21, Vol. xm, 24-08-200S) 
Col. 212-13 

Grant of Running Allowances 
(Deb. 9, Vol. XI,04-08-2005) 
Col. 269-70 

Need to set up 6th Pay Commission for 
revision ofpay scales and emoluments 

of Central Government employees 
(MUR377) 
(Deb. II, Vol. XII, Q8..08-200S) 
Col. 52S-26 

PeDsion 

Central and State Pension of Freedom 
Fighten 
(Deb. 2, Vol. XI. 26-07-2(05) 
Col. 362 

Contributory Pension Scheme 
(Deb. 5, Vol. Xl. 29-07.20(5) 
Col. 303-04 

Enhancement of Pension for World 
War-II Soldiers 
(Deb. 18, Vol. XII, 18-08-200S) 
Col. 38-39 

Freedom Fighter Pension 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 81-82 

Need to increase the amount of medical 
allowance being given to retired Cen1raI 
Government Employees in Uttaranchal 
(MUR377) 
{Deb. 8, Vol. XI, 03-08-200S) 
Col. 541 

New Pension Scheme 
(Deb. 5, Vol. XI. 29-07-200S) 
Col. 187 

Non-Deposition of GPF and Pension 
Contribution 
(Deb. 17, Vol. XII, 17-08-200S) 
Co1.2~87 

Pendency of Pension 
(Deb. 19, Vol. XII, 22-08-2(05) 
Col. 438-39 

Pension Cases of FCI Employees 
(Deb. II, Vol. XII, 08-08-2(05) 
Col. 258-59 

Pension Liabilities of the Government 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 151-52 
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Ptation R.eforms 
(Deb. IS, \bl. XII, 12-01-2005) 
(41.145-46 

Pension Scheme for Unorpniscd Sector 
(Deb. 6, Vol. XI, 01-08-2(05) 
Col. 195-96 

Pension to BSf Jawans 
(Deb. 7, Vol. XI, 02-08-2005) 
CoI.IS6-S7 

Pension to Freedom Fighters 
(Deb. 7, Vol. XI, 02-08-200S) 
Col. 168-69 

Pension to Jawans 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 89-90 

Restoration of Commuted Pension 
(Deb. 8, Vol. XI, 03-08-200S) 
Col. 279-80 

Revision of Disability Pension 
(Deb. 22, Vol. XlII,2S-08-2005) 
Col.1S4 

Rules Governing Family Pension 
(Deb. 8, Vol. XI, 03-08-2OOS) 
Col. 339 

Sharing of Pension 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 248-49 

Pensioners 
Increase in Health Allowance to 

Pensioners 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 79-80 

Periodic Medical Check-up of Pensioners 
(Deb. 21, Vol. X1I1,24-08-2005) 
Col. 69 

Per Capita Income 
Increase in Per Capita Income 

(Deb. 3, Vol. XI, 27-07-2005) 
Col. 293-9S 

Increaina Per Capita Income 
(Deb. 21, \\)1. xm. 24-08-20(5) 
CoI.262~3 

reno ... Explanation under Ru'e 357 
Personal Explanation (Under Rule 357) 

(Deb. 24, Vol. XIII, 30-08-2005) 
Col. 20-22 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 313-14 

Pesticides 
Awareness Camps Against Dangers of 

Pesticide 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 508 

Harmful Effects of Pesticides 
(Deb. 6, Vol. XI, 0I-08-200S) 
Col. 442-45 

III-etTects ofUse ofinsecticideslPesticides 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. \05-06 

Pesticide Contents in Edible Products 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 16-22 

Pesticide Norms 
(Deb. 6, Vol. Xl, 01-08-2005) 
Col. 294-95 

Pesticides in Human Blood 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 113 

Requirement of Fertilizers and Pesticides 
in Chhattisgarh 
(Deb. 6, Vol: X 1..0 1-08-2005) 
Col.416-17 

Unscrupulous use of Pesticides in 
HOIpitais 
(Deb. 8, 'kl. XI. 03-08-2005) 
Col. 375-76 

Use of Sub-Standard Seed, Manure and 
Pesticides 
(Deb. 19, Vol. XII, 22-08-2(05) 
Col. 57-62 
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Control on Pests and PlanVTree Diseases 
(Deb. 19, \tJ1. XII,22~-2(05) 
Col. 180-81 

Petitions 

Petitions-Presented 
(Deb. 24, \bl. xm, 30-08-1.(05) 
Col. 3 

Petrol Pumps 

Allotment of Land for Petrol Pumps/LPG 
Agency 
(Deb. 16, \obI. XlI, 16-0S-2005) 
Col. 257-59 

Allotment of Petrol Pumps by IBP 
(Deb. 18, Vol. XII. 18-08-2005) 
Col. 77 

Allotment of Petrol Pumps. to Freedom 
Fighters 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 17S-S0 

Cancellation of Petro I Pumps 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 98 

Deposits for Petrol Pump Dealership 
(Deb. 22, Vol. XIO,25-08-2005) 
Col. 141-42 

NOC for opening of Petrol Pumps 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 229-30 

Opening of Petrol Pumps and LPG 
Agencies in Maharashtra 
(Deb. 18, Vol. XII, 18-0S-2005) 
Col. 193-94 

Opening of Petrol/Diesel Outlets in 
Rajasthan 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 139-42 

PetrollDiesel Retail Outlets 
(Deb. 22, Vol. XIII, 2S-OS-2(05) 
Col. 128-29 

PetrollDiesel Retail Outlets on Contract 
Basis 
(Deb. IS, Vol. XII, 18-08-200S) 
Col. 24S-46 

Reconstitution ofLPG/SKO/Retaii Outlets 
(Deb. 22. Vol. XIII, 25-08-2005) 
Col 177-78 

Selling of Liquor at Petrol Pumps 
(Deb. 9, Vol. XI, 04-08-2005) 
Co1.6~9 

Vehicle Care Centres 
(Deb. IS, Vol. XII, 18-08-2005) 
Col. 244 

Irregularities in Allotment of Petro I Pumps 
00 -Petroleum (Deb. 22. Vol. XIII, 25-08-2 S) 

Col. 248-49 

Launderettes at Petrol Pumps 
(Deb. IS, Vol. XII,18-OS-200S) 
Col. 98-99 

Marketing Plan for Petrol Pumps 
(Deb. 4, Vol. XI,2S-07-2005) 
Col. 153-54 

Need to devise a mechanism to check 
adulteration of petrol and diesel sold 
through retail outlets in Himachal 
Pradesh arid other parts of the country 
(MUR377) 
(Deb. II, Vol. XII, 08-08-200S) 
Col. 524-25 

Pending Projects 
(Deb. 14, Vol. XU, 1I-08-200S) 
Col. 17S-79 

Petroleum and Natural Ga. Regulatory 
Board 

Petroleum and Natural Gas Regulatory 
Board 
(Deb. 4, \bl. XI, 2S-07~200S) 
Col. ISS-56 

Petroleum Depots 

Petroleum Depots 
(Deb. 18, Vol. XII. \8-OS-200S) 
Col. 174--17 
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Petroleum Prodaea 
Adulteration of Petrol and Diesel 

(Deb. 9,~. XI,04-08-200S) 
Col.I94-96 

Burden of Sales Tax on Petroleum 
Products 
(Deb. 22, Vol. XIII,25-08-200S) 
Col. 139-41 

Cess on Petrol 
(Deb. 10, \\:>1. XI, 05-08-2005) 
Col. 201-04 

Cess on Petroleum Products 
(Deb. 22, \\:>1. XIn,25-08-2005) 
Col. 14849 

Consumption of Diesel 
(Deb. 9, ~1. XI, 04-08-2005) 
Col. 302-03 

Consumption ofHSD 
(Deb. 14, Vol. XII, 11-08,2005) 
Col. 176 

Conversion of Coal into Oil 
. (Deb. 17, Vol. XII, 17-08-2005) 
Col. 277 

Corruption in Oil PSUs 
(Deb. 22, Vol. XlII, 25-08-2005) 
Col.3lO-lI 

Customs Duty on Petroleum Products 
(Deb. 15. Vol. XII, 12-08-2005)· 
Col. 263-64 

Dealership of Petro Products 
(Deb. 22, ~1. XIII, 25-08-200S) 
Col. 145-46 

Demand of Petrol and Diesel 
(Deb. 14, \\:>1. XII, 11-08-2005) 
Col. 284-86 

Ethanol-B lendedPetroJ 
(Deb. 9, ~1. XI,04-08-2005) 
Col. 32-34 

Exploration of Oil and Gas Reserves by 
ONGC 
\Deb. 22, Vol. XIII, 25-08-2(05) 
Col. 266-67 

Export Hub for Petroleum Products 
(Deb. 9, \\)1. XI, 04-0I-200S) 
Col. ISO 

Export of Petroleum Products 
(Deb. 18, ~1. XII, 18-08-2(05) 
Col. 136 

Export Parity Price 
(Deb. 4, ~1. XI, 28-07-2005) 
Col. 299 

Hike in Diesel and Petrol Prices 
(Deb. 4, \\)1. XI, 28-07-20(5) 
Col. 42-46 

Hike in Prices of LPG and Kerosene 
(Deb. 9, \\:>1. XI,04-08-2005) 
Col. 279-111 

Impact of Diesel Price Hike 
(Deb. 6, \\:>1. Xl, 01-08-2005) 
Col. 13940 

Import of White Kerosene 
(Deb. 9, Vol. Xl, 04-08-2005) 
Col. 156-57 

Investment Patterns of Oil PSUs 
(Deb. 22, Vol. XlII,25-08-200S) 
Col. 223-25 

Mixing ofNaphtba and Petrol 
(Deb. I, VoI.Xl,2S-07-2005) 
Col. 237-38 

Need to devise a mechanism to check 
adulteration of petrol and diesel sold 
through retail outlets in Himachal 
Pradesh and other parts ofthe country 
(MUR377) 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 524·2S 

Opening of Petrol/Diesel OutietslLPG 
Agencies 
(Deb. 22, Vol. XlII, 2S-08-2005) 
Col. I 56·Sr 

Petrol/Diesel Retail Outlets 
(Deb. 22, Vol. XIII, 25-08·2005) 
Col. 128·29 
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Production COlt of petrol end diesel 
(Deb. 4, \bI. XI, 2'..07-20(5) 
Col. 217-J9 

Prod'uctioo cost of petrol, diesel, LPG and 
Kerosene 
(Deb. 14, \\)1. XII, 11-08-2005) 
Col. 293-94 

Production of Petroleum Products 
(Deb. 9, \\)1. X1,04-08-200S) 
Col. 38-39 

Rates ofEuro-lllIll PetroVDiesel 
(Deb. 22, \\)1. XID,25-08-2005) 
Col. 212-13 

Regulator for Oil and Gas Sector 
(Deb. 22, \\)t xm, 25-08-2(05) 
Col. 269-70 

Rise in price of essential commodities 
including hike in petroleum prices 
(DURI93) . 
(Deb. 16, Vol. XII, 16-0&-2005) 
Col. 4n-S06 

Sale of Diesel to Pakistan 
(Deb. 9, \\)1. XI, C)4..()8-2005) 
Col. 255-S6 

Shortage of Kerosene 
(Deb. 4, 'WI. XI, 21-07-2005) 
CoI.7S-n 

Shortage of Petroleum Products in Car 
Nicobar 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 286 

Smuggling of High Speed Diesel 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 57-58 

Sulphur blended petrol 
(Deb. 4, 'WI. XI, 28..()7-200S) 
Co1.18s-16 

Supply of Adulterated Diesel 
(Deb. ~, \\11. xm. 25-08-2005) 
COl.33S 

Supply ofOll to Army 
(Deb. 14, Vol. xn.ll~200S) 
0JI.46-S4 

Tax on Petrol 
(Deb. 05, \bI. XI, 29-07-200's) 
Col. 266-69 

White Paper on Duty Structure 
(Deb. S, \\)1. Xl,29-07-200S) 
Col. 169 

Plaa ..... a Task Foftt 

Recommendation of Ph arm a Task Force 
(Deb. I, Vol. XI, 2's-07-2005) 
Col. 137-38 

Pharmaceuticals 

Export ofPhannaceutical 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 238-39 

IEM from Indian Pharmaceutical Sector 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 425-26 

Payment for Purchase of Raw Material 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 80-82 

Pharma Industry 
(Deb. 11, 'WI. xn, 08-08-2005) 
Col. 232-33 

Pharmaceutical Patents 
(Deb. 16, Vol. XII, 16-08-200S) 
Col. 217-1 9 

Pharmaceutical Technology Upgradation 
Scheme 
(Deb. I, Vol. XI,2S-07-2005) 
Col. 163 

Promotion of Export in Pharmaceutical 
Sector . 
(Deb. I, Vol. XI, 2S-07-200S) 
Col.259~ 

R &. D Facilities for Pharmaceutical 
Industry 
(Deb. 10, Vol. XI, OS-08-200S) 
Col. 102-03 

Recommendation of Ph arm a Task Force 
(Deb. 1, \\)1. XI, 25-07-200S) 
Col. 137-38 



SUBJECT INDEX 333 

P ........ ceutiall CHlpa .... 
Post Marketing Surveillance 

(Deb. 3, \bl XI. 27-47-2C)05) 
Col. 403-04 

PharmexcU Expol1 ProIllOtloa CCNlaeil 

Pharmexcil Export Promotion Council 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 159 
(Deb. 7. Vol. XI. 02-08-2005) 
Col. 225 

Pbilatellc Stamps 

Release of Philatelic Stamps of Bharat 
Ratna Awardees 
(Deb. 21. Vol. XIII, 24-08-2005) 
Col. 195 

Pilgrim Centres 

Release of Forest Land for Pilgrim Centres 
(Deb. I. Vol. XI, 2S-07-200S) 
Col. 268-76 

Pilgrims 

Amount Spent On Haj Pilgrims 
(Deb. 3. Vol. XI, 27-07-2005) 
Col. 401-02 

Assistance to Kai lash Mansarovar 
Pilgrims 
(Deb. 3, Vol. XI,27-07-200s) 
Col. 75-76 

Security for Amamath Pilgrims 
(Deb. 12. Vol. XII,09-08-200S) 
Col. 315-16 

Security to Mansarovar Pilgrims 
(Deb. 12. Vol. XII, 09-08-2005) 
Col.16~1 

Visit of Pakistan Pilgrims 
(Deb. 17. Vol. XII, 17-08-2(05) 
Col. 94-95 

Pilots 

Efficiency ofCommerciaJ Pilots 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 34041 

Exodus of Pi loll ft'om IAF 
(Deb. 4, \bl XI,2I-07-2005) 
Col.IS6-S7 

Hiring of Pilots from Abroad 
(Deb. 22, \bl. XIll, 25.()1.~) 
Col. 167 

Poaching of Pi lots and TcchniceJ Staff 
(Deb. 18, Vol. XII, 18-08-200s) 
Col. 205-06 

Premature Retirement by IAF Pilots 
{Deb. 22, 'Wl. XIII, 2S-oI-200S) 
eor.·1S2 

Resignation by Pilots in WAI 
{Deb. 14, Vol. XII, 11-48-2(05) 
Col. 90-91 

Shortage of Pilots 
(Deb. 9, Vol. XI,04-08-20(5) 
Col. 40-41 

Training Institutes for Pilots 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 135-36 

Training to Pilots 
(Deb. 4, Vol. XI, 28-07-200S) 
Col. 261-62 

PlpeU ... 

Blockap of Pipelines by ULFA Ex1I ...... 
{Deb. 22, Vol. XlII,25-01-2005) 
Col. 299-300 

Use oflsraeli Pipe Line 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 233-34 

PirHY 

Losses due to Piracy 
(Deb. 4, 'Vol. XI,28-07-2005) 
Col. 311-14 

Need to bring a .uitable leli.lllion to 
check piracy of films in the country 
(MUR377) 
(Deb. II ,Vol. XII. 08-08-2005) 
Col. 534 
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Plastle 

Utilisation of Plan Expenditure 
(Deb. 3, \hI. XI,27-07.2005) 
Col. 362-63 

Planetarium 

Need to set up a Modem Science City 
and a Planetarium in Chandigarh (MUR 
371) 
(Deb. 23, 'WI. X1Il,29-08·2(05) 
CoLS2-53 

Setting up of Kalpana Chawala 
Planetarium 
(Deb. I 0, ~l. XI, 05-08-2005) 
Col. 191 

Setting up ofPianetorium 
(Deb. 4, ~1. Xl, 28-07.20(5) 
Col2~7 

PlanniDI Commission 

Accelerating Economic Growth Rate 
(Deb. 8, Vol XI,03-08-200S) 
Col. 175·76 

Road Map for Infrastructure Development 
(Deb. 17, Vol XII, 17-08-200S) 
Col. 114 

PInt UlleaHl 

Need to take suitable steps to check 
spreading ofCriophyidmite, a coconut 
disease iii coutal areas of Orissa (MUR 
3T1) 
(Deb.2t, \bI. xm,24-0S-2005) 
CoL 474-7S 

......... Propa ..... e 

Plantation Programme 
(Deb. 6. \bL XI. 01-0.·2005) 
C4L343-4S ...... 

Bio Diesel from Plants 
~S, \t)l Xl, 29-07.200S) 
C9( 155-56 

Production of Plastic 
(Deb. I, \bJ. XI, 25=07-2(05) 
CoJ.250 

Plude TecbDOJoey 

CIPET Centres 
(Deb. I, ~I. XI,2S-07-2005) 
Col. 422-23 

PORchiDK 
Declining Number of Tigers and Deers 

due to Hu"ting 
(Deb. I, Vo •. Jef, 25-07·2005) 
Col 226-36 

Killing of Peacocks 
(Deb. II, ~I. XII, OS-OS-2005) 
Col. 129·30 

Poaching of Dolphin 
(Deb. 6, Vol. XI, OI-OS-200S) 
Col. 135-36 

Poaching of Wild Animals 
(Deb. I, Vol. XI, 25-07-2005) 
CoI.44-S6 

PoachinglElectrocution of Elephants 
(Deb. I, ~1. XI, 2S-07-200S) 
Co1.2S0-81 

Police 

Anti Terrorist Special Cell 
(Deb. 2, Vol. XI, 26-07 ·2005) 
Col. 123 

Catergonsation of Orissa as 8-1 State 
(Deb. 16, Vol. X1I,I6-08-2005) 
Col. 76 

CCTV Camera in Delhi Police'~ Licensing 
Department 
(Deb. 7, Vol. XI, 02~S-2005) 
Col. 282 

Charge Sheet against Police Officers 
(Deb. 7. \t)1. XI,02..08-20(5) 
Col. 14445 



SUBmcr INDEX 335 

Equipments/Weapons to Police in NCR 
(Deb. 20, \t)1. XII, 23-08-2005) 
Col. 23-24 

Harassment of Motorist by Delhi Police 
(Deb. 20, Vol. XII. 23-08-2005) 
Co1.2S6-87 

HIV Cases in Delhi Police 
(Deb. 16, Vol. XII, I6-0S-2005) 
Col. 175 

Installation of Camera by Traffic Police 
(Deb. 20, \bl. XII, 23-OS-2005) 
Col. 279-S0 

Insurance Cover of Police Personnel 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 344 

Issuance of Fake Challan 
(Deb. 2. Vol. XI,26-07-2005) 
Col. 434-435 

Model Police Act 
(Deb. 20, Vol. XII, 23-OS-2005) 
Co1.21S-19 

Non-Registration of Complaints by Delhi 
Police 
(Deb. 20, 'kll. XII, 23-OS-2(05) 
C01.17S-79 

Plying Car with Blue Beacon 
(Deb. 16. Vol. XIl,I6-0S-2(05) 
CoI.IS5-56 

Police Refonn 
(Deb. 20, \bl. XII, 23-OS-2(05) 
Col. 174-76 

PSO for VIP Security 
(Deb. 20, \bl. XII, 23-08-2005) 
Col. 83-84 

Public Participation in Police Functioning 
(Deb. 20, Vol. XlI, 23-OS-2(05) 
Col. 134 

Recommendations of Past Committee 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 84 

Strengthening of Police Force 
(Deb. 7, Vol. XI, 02-08-2(05) 
Col. 149-50 

Strengthening of Police Security 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 331-32 

Women Cell Complaints in Delhi Police 
Station 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 202-03 

Pollution 

Cleaning ofYamuna River 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 200-01 

Conference on Ground Water Pollution 
(Deb. II, Vol. xn, OS-OS-2005) 
Co1.459~ 

Deaths due to Pollution 
(Deb. I I, Vol. XII, OS-08-2OO5) 
Col. 447 

Ganga Action Plan 
(Deb. 6, Vol. XI, 01-08-2(05) 
Col. 149-50 

Need to take necessary steps to prevent 
po.llution in river Gomti at Sultanpur, 
Uttar Pradesh (MUR 377) 
(Deb. 2, Vol. Xl,26-07-200S) 
Col. 629 

Need to take preventive measures against 
various industrial units spreading toxic 
effluents and waste in Amroha 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 19, Vol. XII, 22-08-2(05) 
Col.S30-31 

Noise Pollution in Zoo 
(Deb. 6. Vol. XI, 01-08-2005) 
Co1.265~ 

Phasing-out of Commercial Vehicles 
(Deb. S, Vol. XI, 03-08-2005) 
Col. 238 
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Pollutins Industrial Units 
(Deb. 11, Vol. XII, 08-08-20(5) 
Col. liS. 

Polluting Units in West Bengal and 
Jharkhand 
(Deb. I, ~I. XI, 25-07-2005) 
Col. 161-62 

Pollution by Sponge Iron Plants in 
Keonjhar 
(Deb. I, \bi. XI, 2S..()7-200S) 
CoI.·2S9-91 

Pollution Control in Maharashtra 
(Deb. I, ~I. XI, 25-07-2005) 
Col. 25>-57 

Pollution Created by Grinding Stones 
(Deb. I, \\>1. XI,25-07-2005) 
Col.l84-S5 

Pollution Due to Effluents 
(Deb. 6, Vol. XI, 01-0 ... 2005) 
Col. 201 

Pollution Level in Crues 
(Deb. 19, \\>1. XIL 22-01-2(05) 
Col. 52-55 

Pollution on Sea Beaches 
(Deb. 6, \\lI. XI, 0I-oS-2005) 
Col. 410 

R.elative Pollution Level in India 
(Deb. 11, ~1. XII, OS-08-20(5) 
COl.37S 

Wildlife Jleport 
(Deb. 6, Vol. XI, 01..()8-2005) 
Col. 176 

PoIymetalUe Nodules Proan-mes 

Polymetallic Nodules Programmes 
(Deb. 10, ~I. XI, 05-08-2005) 
Col. 362-63 

PoIyteebDla 

Appo'ntment of Stenography Experts 
(Deb. 7, ~L Xl, 02-0 ... 2005) 
CoL 124-25 

Uplf'ldatKln of Polytechnic: Institutes 
{Deb. 12, \01. XII, 09-0 ... 20(5) 
Col. 149-52 

Po.dicherry 

Autonomy of JlPMER 
(Deb. 3, ~I. XI. 27..()7-200S) 
Col. 289-90 

Congestion on NHs 
(Deb. 3, Vol. XI, 27..()7-2005) 
Col. 39>-97 

Need for extension of Navjh/an Express 
from Chennai to Pondich.:rry (MUR 
377) 
(Deb. 20, \\>1. XJI,23-o8-200.s) 
Col. 331 

Need to issue order of D&tiimitation 
Commission regarding deli~itation of 
the Assembly and Parli;mentary 
Constituency ofth. 'mion territory of 
Pondic:herry (MU R 377) 
(Deb. S, Vol. XI, 03-08-2005) 
Col. 547 

Upgrading Facilities at Major Ho.spitals 
(Deb. 3, \\>1. XI, 27-07-2005) 
Col. 320-21 

Population 

Below Poverty Line Population 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 280-81 

Disproportionate Growth Ratio t Jetween 
Economy and Population 
(Deb. 13, \\>1. XII, 10-08-2005) 
Col. 162-63 

Growth of Muslim PopUlation 
(Deb. 12, Vol. XII.09"()8-2005) 
Col. 277 

National Commission onPopult.tion 
(Deb. 13, Vol. XII, 10-01-2(05) 
Col. 160-61 

Population/Protection of Endangt~red 
Species 
(Deb. I, Vol. XI, 2S.Q7-200S) 
Co1.3~ 
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PopuIatioD CHI .... 

Population Commission 
(Deb. 7, \bl. Xl, 02..oS-200S) 
Col. 339-40 

Ports 

Amount Collected by Major Ports 
(Deb. 3. Vol. Xl. 27-07-200S) 
Col.S22-23 

Back Log Reservation 
(Deb. 21. Vol. XIII. 24-08-200S) 
Col. 14647 

Capacity of Paradip Port for Non-Coking 
Coal 
(Deb. 8. Vol. Xl. 03-08-200S) 
Col. 14849 

Cargo1{andling Capacity of Polts 
.- (Deb. 13. Vol. XII, 10-08-2005) 

Col. 1-8 

COMecting Hazira Port by Rail 
(Deb. 4, Vol. XI. 2B-07-2005) 
Col. 254-55 

Connecting Ports with Railway Network 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 236-37 

Construction of New Harbours 
(Deb. 17. Vol. XII,17-08-2(05) 
,Col. 130-31 ' 

Conversion of Bulk Terminal at Jawaharlal 
Nehru Port 
(Deb. 13, Vol. XII. 10-08-2(05) 
Col. 476-77 

Damages to Ports and Allied Structures 
(Deb. 13, Vol. XII. 10-08-2(05) 
Col. 149-52 

Deepening of Port Channels 
(Deb. 3, Vol. XI, 27-07-2005) 
COI.S23-24 

Delinkina ofVadinar Area &om Port Limits 
of Kand'a Port Trust 
(Deb. 21. Vol. XIII. 24-08-2(05) 
Col.IS9 

Development ofKrishnapatnam Port 
(Deb. 17, \bl. XII, 17~-2005) 
Col.lJ-14 

Development of Mangalore Port 
(Deb. 13, \bl. Xn.10-08-2005) 
Col. 291-92 

Development of Ports 
(Deb. 8. Vol XI. 03-08-2005) 
Col. BIl-89.1.Q2-Ql 

Development of Tuticorin Port as 
International Hub 
(Deb.'. Vol. XI. 03-08-2005) 
Col. 287·88 

Environment Clearance for Dholera Port 
Project 

-- (Deb. l. Vol. XI. 25-07-2005) 
Col. 486-87 

Filling up of Vacancies in Mormugao Port 
Trust 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col. 145 

Improving Working of Major Ports 
(Deb. 3. Vol. XI. 27-07-2005) 
Col. 283-87 

Increasing Efficiency/Capacity of Ports 
(Deb. 21. Vol. XIII. 24-08-2(05) 
Col. 58-60 

Linking of ports with r~il 
(Deb. 14. Vol. XII. I 1 -08-2(05) 
Col. 261 

Loss to National Highways and Ports 
(Deb. 17. Vol. XII. 17-08-200S) 
Co1.169-n 

Modernisation of Ports 
(Deb: 17. Vol. XII. 17-08-2(05) 
Col. 24546 

Opening of New Ports 
(Deb. 3, Vol. XI. 27-07-2005) 
Col. 159 

Ports at Gopalpur and Dharma 
(Deb. 13. Vol. XII. 10-08-2(05) 
Col. 638-39 
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Ports under National Maritime 
Development Programme 
(Deb. 13, Vol. Xn,l0-01-200S) 
Col.391 

Progress of Vallarpadam International 
Transhipment Container at Cochin 
(Deb. 3, Vol. XI. 27-07-2005) 
Col. 187-89 

Rail Connectivity to Pons 
(Deb. 22, Vol. XIII, 25-08-2(05) 
Col.60---.{,4 

Reconstitution of Major Port Trusts 
(Deb. 21, Vol. XIII. 24-08-2005) 
Col. 150-51 

Representations against Privatisation of 
Major Ports 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 221-22 

Revenue and Royalty Rece.ived by Major 
Ports 
(Deb. 8. Vol. XI, 03-08-2005) 
Col. 238-43 

Revenue Earned by Paradip Port 
(Deb. 8, Vol XI,03-08-2005) 
Col. 437-38 

Road Linkage between ParadipPort, Iron 
Ore Mines and Steel Plant 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 105-06 

Road Linkages to Minor Ports 
(Deb. 3. Vol. XI, 27-07-2005) 
Col. 200-01 

Shortage of Navigators 
(Deb. 3, \bl. XI, 27-07·200S) 
Col. 492-93 

POSCO 

Agreement with POSCO 
(Deb. 6, \t)1. XI, 0 1-08·2005) 
CoI.3I6-17 

Land Acquired by POSCO in Orissa 
(Deb. J. Vol. XI, 2S"()7·200S) 
CoI.4SO-S I . 

postomces 
Alleged Embezzlement/Scam in Post 

Offices 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 273 

Banking Functions in Post Offices 
(Deb. 21. Vol. XIII, 24-08·2005) 
CoI.S4-5S 

Closing Down/Downgrading of Post 
Offices 
(Deb. 13, Vol. XII. 10-08-2005) 
Col. 7-9 

Closing of Post Offices in Kerala 
(Deb. I, Vol. XI. 03-08-2005) 
Col. 466-67 

Closure of Post-Offices in Uttaranchal 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 130-31 

Computer facility in Post Offices in Rural 
Areas 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 67-68 

Computerisation and Networking of Post 
Offices 
(Deb. 17, Vol. XU, 17-08-2005) 
Col. 24748 

Computerisation of Post Offices in 
Karnataka 
(Deb. 3, Vol. XI. 27-07-2005) 
CoI.474·7S 

Debit Cards of Post Offices 
(Deb. 3, Vol. XI. 27.07-2005) 
CoI.S56 

Difference between Post Card and 
Meghdoot Card 
(Deb. 17, VoI.XlI,17-OS.200S) 
Col. 27S---aO 

E-Mail Tellers Facility 
(Deb. 13, Vol. XII, 10-08-2005) 
CoI.3SI·52 
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Establishment oflnternational Post Office 
(Deb. 21, ~I. XIII, 24-08-2005) 
Col. 67 

Fraud at Mulund Post Office, Mumbai 
(Deb. 17, Vol. XIL 17-08·2005) 
Col. 69-70 

Modernisation/Upgradation of Post 
Offices in Gujarat 
(Deb. 13, ~1. XII, 10-08-2005) 
Col. 307-08 

Need to include all the villages in Parbani 
district, Maharash~ra under the 
Jurisdiction ofParbhani Postal district 
for the convenience of the people 
(MUR3TI) 
(Deb. 24. Vol. XIII, 30-08-2005) 
Col. 63-64 

Non-Delivery of Money Ord~rs 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 33--36 

Non-Utilisation of Computers in Post 
Offic.s 
(Deb. 21, Vol. Xm.24-08-2005) 
CoUTI-78 

Opening of New Post OfficesIBranch Post 
Offices 
(Deb. 17, Vol. XII, 17-08-2005) 
Co1.359-60 

Opening of Post Offices 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 397-400 
(Deb. 13, Vol. XII. 10-08-2005) 
Co1.367-71 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 156-58 

Opening of Post Offices and Branch Post 
Offices in Iharkhand 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 94-95 

Opening of Post OfficesIBranch Post 
Offices in Orissa 
(Deb. 13,~.XII,1~8-200s) 
Co1.9S-JJ7 

Popularising Post Office Saving Bank 
Accounts Scheme 
(Deb. 8. Vol. XI, 03-08-2005) 
Co1.41~17 

Post and Telegraph Offices in 
Government/Rented Buildings 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 371-420 

Post Offices in Rented Buildings 
(Deb. 13, Vol. XII, 10-08-2005) 
CoI.315-16 

Post Offices in Rural Areas 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 355-60 

Setting up of Business' Post Centres 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 263-82 

Setting up of Post Offices 
(Deb. 3, Vol. XI, 27-07.2005) 
Col. 146-50 

Small Saving Schemes 
(Deb. 15, Vol. XII. 12-08-2005) 
Col. I 79-SO 

Target for Opening of New Post Offices 
(Deb. 21. Vol. XIII, 24-08-2005) 
Col. 103-05 

Targets for Opening of Post Offices 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 82-85 

Vacant Posts in Udaipur Division 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 35S-57 

Withdrawal orECS Charges 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 122 

Post and Telegraph Services 

Common Service Centres 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 318--20 
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Deficient Services ofPosaal Department 
(Deb. G. \01. XI. OJ.()8-200S) 
CoI.310-12 

Extension of Financial Services 
(Deb. 13. \OJ. XII, 10-08-200S) 
Col. 392 

Improving Postal Services 
(Deb. 13. Vol. XII. 10-08-2(05) 
Col. 80-81 

Postal Network 

Restructure of Postal Network 
(Deb. 3, Vo\. XI, 27-07-2(05) 
Col. 145 

Postal Services 

Cor.iputerisation in Postal Department 
(Deb. 17. Vol. XII, 17-08-2005) 
Col. 196-97 

Delayed/WrongINon-Delivery of Leners 
(Deb. 17. Vol. XII. 17-08-2005) 
Col.6----16 

Postal Stamps 

Reducing Rate of Postal Stamps 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 112-13 

Release of Commemorative Slimp 
(Deb. 17, Vol. XII, 17-01-2005) 
Col. 184 

Shortage of Posta lIN on-Postal Stamps 
(Deb. 17, Vol. XII, 17-08-2(05) 
. Col. 243-44 

Postal Stationery 

Difference between Post Card and 
Meghdoot Card 
(Deb. 17, Vol. XII. 17-08-2(05) 
Col. 278-80 

RedUCing Rate of Postal Stamps 
(Deb. 17. Vol. XII, 17-08-2005) 
Col. 112-13 

Release ofCotnmemorative Stamp 
(Deb. 17. Vol. XII. 17-08-200S) 
Col. 184 

Shortage of PostallNo~Postal Stamps 
(Deb. 17, \01. XII. 17-08-2005\ 
Col. 243-44 

Poultry 

Assistance for Strengthening of Poultry 
Farming 
(Deb. 19. Vol. XIJ.22-08-2(05) 
Col. 230-31 

Poultry Development Programme 
(Deb. II. Vol. XII. 08-08-2(05) 
Col. 285-86 

Poultry Goods 

Export of Poultry Goods 
(Deb. 2, Vol. XI. 26-07-2005) 
Col. 141-42 

Poverty 

Assessment of BPL Persons 
(Deb. 8, Vol. XI, 03-08-2(05) 
Co1.14~7 

Awareness about Poverty Alleviation 
Programmes 
(Deb. IS, Vol. XII.12-08-200S) 
Col. 177-79 

Below Poverty Line Population 
(Deb. 20, Vol. XII,23-08-2(05) 
Col. 280-81 

BPL People Benefited under Indira Aawas 
Yojana 
(Deb. 5, Vol. XI, 29-07-2(05) 
Col. 359--65 

Categorisation of Poor 
(Deb. 21. Vol. XIII. 24-08-2(05) 
Col. 39-44 • ;. 

Co-operative Hoasing 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 367-68 
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Comprehensive Poverty Alleviation 
Programme 
(Deb. 8. \\>1. XI, 03-08-20(5) 
Col. 443-45 

Construction of Dwelling units for poor 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 482-86 

Definition of poverty Line 
(Deb. 3. Vol. XI. 27-07-2005) 
Col.4~3 

(Deb. 13. Vol. XII, 10-08-2005) 
Col. 371-72 

Discrepancies in BPL List 
(Deb. 6. Vol. X I, 01-08-2005) 
Col. 233-35 

Electricity to BPL 
(Deb. 10. Vol. XI. 05-08-2005) 
Col. 178-90 

Estimates of Poverty 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 287 -·-92 

Exemption from condition of Lease 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 153-54 

Foodgrains for Poor Families 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 241~3, 501-02 

Need to ensure availability offoodgrains 
to poor people under various Centrally 
Sponsored Schemes in Uttar Pradesh 
and other parts of the country 
(MUR377) 
(Deb. 7, \\>1. XI, 02-08-2005) 
Col.409-10 

People Living Below Poverty Line 
(Deb. 20. Vol. XII, 23-08-2005) 
Col. 261-62 

Poor Families Excluded from P.D.S. 
(Deb. 6, Vol. XI.0I-OS-2005) 
Col. 33 

Poverty Alleviation Programmes for 
Backward Classes 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 23 1-33 

Poverty Alleviation Programme 
(Deb. 7, Vol. XI. 02-08-2005) 
Col. 195-·99 
(Deb. 5. Vol. XI. 29-07-2005) 
Col. 384-S5 

Poverty Alleviation Schemes in A&N 
Islands 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 14647 

Progress of Land Reforms in States 
(Deb. 17. Vol. XII, 17-08-2005) 
Col.19S-99 

Rural Business Hubs 
Funding for Urban Services for Poor (Deb. 9. Vol. XI. 04-08-2005) 

Programme I Col. 46-47 
(Deb. 20. \til. XII. 23-08-2005) 
Col. 292 Special Loan Schemes for Poor People 

Insurance Cover to Rural Poor 
(Deb. 5. \til. XI. 29-07-2005) 
Col. 153-54 

Lower Income People 
(Deb. 17, \\>1. XII,17-08-2005) 
Col. 276 

National Family Welfare Programme 
(Deb. 8. Vol. XI. 03-08-2005) 
Co1.7~ 

(Deb. 7. Vol. XI. 02-08-2005) 
Col. 293-95 

World Bank Guidelines on Poverty 
Alleviation Programme 
(Deb. 10. Vol. XI. 05-OS-2005) 
Col. 140 

Power 

Agreement on Power Sector 
(Deb. 5, Vol. XI. 29-07-2005) 
Col. 345 
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Agreement on Power Sharing 
(Deb. 5, \bl. XI, 29-07-200s) 
Col. )8748 

Allocation of Power 
(Deb. IS, \bUm, 12'()8-200S) 
Col. 197-98 

Allocation of Power to MP 
(Deb. IS, \bl. XII, 12'()8-200S) 
Col. 116-17 

Allocation of Power to Tamil Nadu 
(Deb. IS, Vol. XII, 12..()8-2005) 
CoL 86-17 

APDRP 
(Deb. IS, Vol. XII, 12-OS-200S) 
Col. 39-40, IS5-86 

Centre for Advance Management and 
Power Studies 
(Deb. IS, \bl. XlI, 12-OS-2(05) 
Col. 221·22 

Coal Linkage for Captive Power Plants 
(Deb. 3, \bl. XI,27-07·200S) 
Col. 444-45 

Completion of Power Projects 
(Deb. 10, \bl. XI,OS'()8-200S) 
Col. 134-35 

Damage due to Dhauli Ganga Power 
Project 
(Deb. 15, Vol. XII, 12-08-200S) 
Col. 76-77 

Damodar Valley Corporation 
(Deb. 10, \bl. Xl, 05-OS-200S) 
Col. 273 

Electricity Connection to Tribal People 
(Deb. I S, Vol. XlI, 12-OS-2(05) 
Col. 103-04 

Electricity to BPL 
(Deb. 10, 'obI. XI, 05-08-2(05) 
Col. 178-90 

Environmental Clearance for Power Plant 
(Deb. 19. Vol. XII. 22-OS-200S) 
Col. liS, 293-94 

Finance for Power Sector 
(Deb. 10, Vol. XI, OS.()8-200s) 
Col. 9S 

Finance to Power Sector 
(Deb. 10, Vol. Xl, OS-08-2005) 
Col. 80 

Foreign Assistance for Power Sector 
(Deb. 10, Vol. Xl, OS-OS-2005) 
Col. 175-77 

Foreign Assistance in Power Sector 
(Deb. 10, Vol. Xl. OS-08-200S) 
Ce1.333-3S 

Foreign Investment in Power Sector 
(Deb. 5, Vol. Xl, 29-07-2005) 
Col. 383 
(Deb. 10, Vol. XI. OS-08-2005) 
Col. 255-62 

Gas Based Power Projects 
(Deb. 15, Vol. XII, ]2-08-2005) 
Col. 78,] 19 . 

Guidelines laid down by CERC 
(Deb. 10, Vol. XI, 05-08-2(05) 
Col. 270-71 

High Voltage Electric Wire 
(Deb. 10, Vol. XI, OS'()8-2005) 
Col. 167-69 

Impact of Hydel Power Projects on 
Environment 
(Deb. 19, Vol. XII, 22-08-2005) 
CoI.SS·56 

Impact of Power Shortage on the Economy 
(Deb. IS, Vol. XII, 12-08·2005) 
Col. 2-14 

Implementation of power projects 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 43-48 

Increase in Transmission Capacity 
(Deb. 9, Vol. XI. 04-08-2005) 
Col. 127-28 

Integrated Energy Polic)' 
(Deb. IS, Vol. X!I, 12-08·2005) 
Col20S 
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Investment in Power Sector 
(Deb. 10, \\:II. XI, OS-08-200S) 
Cot163-64 . 

National Power Policy 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 57-58 

National Power TaritfPolicy 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 357 

Nuclear Power Generation in the Country 
(Deb. 3, Vol. XI,27-07-2oo5) 
Col. 8).84 

Outstanding Dues against BTPS 
(Deb. 15, Vol. Xli, 12-08-2005) 
Col. 77-78 

Per Capita Power Generation 
(Deb. 10, Vol. XI,05-08-2005) 
Col. 122-24 

Performance of Thermal Power Plants 
(Deb. 15. Vol. XII, 12-08-2005) 
Col. 59-61 

PLF of Thermal Power Plants 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 212-14 

Power Crisis 
(Deb. 5. Vol. XI, 29-07-2005) 
Col. 3-20 

Power Crisis in Bihar 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 236-37 

Power cuts in Andaman & Nicobar Islands 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 358-59 

Power Exchanges 
(Deb. 10, Vol. XI, 05-08-2(05) 
Col. 233 

Power Generation 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 288-319 

Power Shortage 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 154-55 

Power Supply to Coal Mines 
(Deb. 8, Vol. Xl, 03-08-2005) 
Col. 441 

Power Supply to Metro System 
(Deb. 7, Vol. XI;.()2!08-2005) 
Col. 189-90 

Power Transmission Line 
(Deb. 10, Vol. XI,05-08-2005) 
Col. 121 

Privatization in power sector 
(Deb. 10, Vol. XI,05-08-2005) 
Co1.3-14 

Rajasthan Atomic Power Project 
(Deb. 3, Vol. XI, 27-07-2005) 
Co1.218-19 

Reforms in Power Sector 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 263-{;5, 290 

Renovation of Power Projects 
(Deb. 10, Vol. XI,05-08-2oo5) 
Col. 342-56 

Review of Electricity Act 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 146-47 

Setting up of power project by Dve 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. I 58-ii0 

Setting up of Power Projects in A&N 
Island 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 180-81 

Siltation in Hydro Power Projects 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 261-63 

Strengthening Transmission Line in M.P. 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 200--03 

Supply of Coal to 8adarpur Power Plant 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 164-65 
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Supply orCoai to Thermal Power PIaIII. 
(Deb. : 5, \bl. XU, 12.oa·2oo,) 
Col. 29-35 

Supply of Gas to Dholpur Power PIli'll 
(Deb. 18, 'kl. XII, 11-01-20(5) 
Col. 166 

Survey for Production of Electricity from 
Atomic Energy 
(Deb. I, 'kl. XI, 03-01-2005) 
Col. 179 

T &. 0 Losses 
(Deb. IS, Vol. XII, 12-01-2005) 
Col. 143-45 

UpgradationIModemisation of Rajasthan 
Nuclear Power Plant 
(Deb. 17, Vol. XII, 17-01-2(05) 
Col. 420-21 

Power Grid Corporation orlnd" Ltd. 

World Bank Loan for PGCIL 
(Deb. 15. Vol. XII,12-08-2005) 
Col. 15-16 

PowerPlaats 

Allocation of Funds 
(Deb. 10, 'kl. XI, OS-01-2005) 
Col. 112-14 

Applications for coal Block Allotment 
(Deb. 21, \\)1. XIII,24-08-2005) 
Col. 170 

Casual Labourers ofLohiabad Power Plant 
(Deb. 21, Vol. XIII. 24-0S-200S) 
Col. 121-22 

Chandrapur Power Plant, Assam 
(Deb. 10, Vol. XI, OS-OS-2005) 
Col. 93-94 

Closure ofNathpa Jhakri Power Plant 
(Deb.-S, Vol. Xl,29-07-200S) 
Col. 229-30 

Coal Quota for Rajasthan Power Plants 
(Deb. 13, Vol. XII, 10-01-2005) 
Col. 167-68 

~IPowerPToj~ 
(Deb. 10, \tll. XI, 05-01-200') 
Col. 206 . 
(Deb. S, \bJ. XI, 29-07-20(5) 
Col. 172-73 

Import of Coal for Power Projects 
(Deb. 5, Vol. XI, 29-07-20(5) 
Col. 200-01 

Investment in Dabhol Power Project by 
GAIL 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 123-24 

Micro Power Project 
(Deb. 5, Vol. XI, 29-07-2005) 
CoI.3S8-S9 

Need for taking over of Bongaigaon 
Thermal Power Station by NTPC 
(MUR377) 
(Deb. 23, Vol. XIII, 29-01-2005) . 
Col. 62-63 

Need to accord priority for setting up of 
Maudya Power Project in Nagpur 
district of Maharashtra (MUR 377) __ 
(Deb. 9, Vol. XI, 04'()8-200S) 
Col. 369 

Need to allocate additional funds for early 
completion of ongoing power projects 
in Karnataka to overcome power 
shortage in the State (MUR 377) 
(Deb. 9, Vol. XI, 04-08-2005) 
Col.J70 

Need to clear the proposal of the 
Government of West Bengal for setting 
up of Durgaduani Mini Tidal Power 
Plant in Sunderbans area (MUR 377) 
(Deb. 7, Vol. XI, 02.()8-200S) 
Col. 412-13 

Need to expedite construction of Power 
sub-station at Forbesganj, Bihar 
(MURJ77) 
(Deb. 9, 'Vol. XI, 04-08-200S) 
Col. 366 
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Need to take.,. for early completion c.t' 

power projects in Maharashtra 
(MUR377) 
(Deb. 4, \bl. XI,28~7-200S) 
Col. 438 

Offer ofEIec:tricity to Pakistan 
(DIlt. 19,.\tIl XII, 22 ... lO(5) 
Col. 347 

ONOC Power Plant in Tripura 
(Deb. 22, \bl. xm,25-01-2005) 
CoI.29s.96 

Settina up of Lignite based Power Plant 
byNLC 
(Deb. 21, \bI. XIII, 24-08-20(5) 
CoL 142 

SettinC up of Power Plant at IP "Jalley, 
Orissa ' 
(Deb. I, \bl. Xl. 03-08-2005) 
Col. 304 

Setting up of Power Projects 
(Deb. 5. \bl. XI. 29-07-2005) 
Col. 386 

ShoM Supply of Coal to Power Projects 
(Deb.~. Vol. XI, 29~7-200S) 
Q)I.69-71 

Storage of Coal for Power Plants 
(Deb. 8, Vol. Xl. 03-08-2005) 
Co~38-39 

Supply of Gas to Power Plants 
(Deb. 22. Vol. XIl1,25-OS-2005) 
CoI.llS-19 
(Deb. 14. Vol. XII, 11-08-2005) 
COI.2S8-92 

Supply of Naptha to Power Stations 
(Deb. 22. Vol. XUI, 25-08-2005) 
Col. 171-72 

Talcher Power Project 
(Deb. 10, Vol. Xl, 05-0S-2OO5) 
Col. 284 

Upgradation/Modernisation of Rajasthan 
Nuclear Power Plant 
(Deb. 17, \bl. XII, 17-Os..2005) 
Col. 420-21 

PowerSldoal 
Incidents of Leakage otRadioactivity 

(Deb. 13. \\)1. XII,lo.oJ.20(5) 
Col. 480-81 

Pradhan M8atri Gram Sad8k v.j_ 

Construc:tion of Roads under Pradhan 
Mantri Gram Sadak Yojana 
(Deb. IS, ~I. xn,12~8-200S) 
Col. 136-42 

Construction of Roads under Pradhan 
Mantri Grarr. Sadak Yojana in Bihar 
(Deb. IS. \bl. XII. 12-08-2(05) 
Col. 130-31 

Construction of Roads uncler Prime 
Minister Gram Sadek Yojana 
(Deb. S. Vol. XI,29~7-200S) 
Col.S7-98 

Corruption in PMGSY 
(Deb.S. \bI.XI.29~7-2OOS) 
Col. 237-41 

Cost of road construction under PMGSV 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 99 

Foreign Assistance for Pradhan Mantri 
Gram Sadak ypjana 
(Deb. 15. Vol. XII, 12..()8..200S) 
Col. 126-27 

Need to construct road under PMGSV 
Ferozpur Parliamentary Constituency, 
Punjab (MUR 377) 
(Deb. 23. \bl. XIII. 29-08-2005) 
Col. 60-61 

Need to include ell the villages with a 
population of more than One 
Thousand people in Hardoi and Khiri 
districts of Uttar Pradesh under 
Pradhaa Mantri Gram Sadak Vojna 
duriq" year 2005-2006 (MUR 377) 
(Dcb.1JrVoJ. Xli. 22-OS-2005) 
Col. S2tfii!7 .. 

Pending Proposal under PMOS\' 
(Deb. 5, Vol. XI. 29-07-2005) 
Col. 345-47 
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Situation arising out of unsatisfactory 
utilization of funds under the Pradhan 
Mantri Gram Sadak Yojana in 
Uttaranchal and steps taken by the 
Government in regard thereto (CA) 
(Deb. 22, \01. xm, 2S~-2005) 
Col. 460-7] 

Slow Progress ofPMGSY 
(Deb. J 5, \ill. XII, ] 2..()8-200S) 
Col. 176-77 

Ule of Jute Geo .. textile in Construction of 
Roads under PMGSY 
(Deb. IS, \bl. XII, 12-08-200S) 
CoL 115-76 

Pndban Mantri Gramodaya Yojana 

Funds released under PMGY 
(Deb. 10, Vol. XI, 05-08-2005) 
Col.l~8 

Pradban Mantri Rozpr Yojan. 

Amount under PM's Rojgar Yojana for 
Delhi and West Bengal 
(Deb. 2, Vol. XI. 26-07-2005) 
Col. 51 1-14 

Increase of Funds under PMRY 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. 77-78 

PMRY in KarnataJca 
(Deb. 7, Vol. XI, 02-08-2005) 
Co1.30~7 

Prarambhlk Sbiksba KOlb 

Education Cess and Prararnbhik Shiksha 
Kosh 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 56-58 

Pruar Bbarati 

Air services in trains 
(Deb. 4, Vol. XI, 28-07-20(5) 
Col. 169-70 

Airing of DO Programmes through 
Internet 
(Deb. 14, \bl. XII, J )"()8-2005) 
Col. 70 

Allotment of commissioned programmes 
(Deb. 14, Vol. XII, 11-08-20(5) 
Col. 185 

OTH Subscribers 
(Deb. 9, \bl. XI. 04-08-2005) 
Col. 258-59 

Engagement of Private Producers 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 160-61 

New FM Transmitters in Orissa 
(Deb. 14, \bl. XII. 1 ]-08-2005) 
Col. 97-98 

Prasar Bharti 
(Deb. 22, Vol. XlD, 2S~-2005) 
Col. 306-07 

Sports Contracts with Prasar Bharati 
(Deb. 9. \bl. XI, 04-08-20(5) 
Col. 197-98 

Pravasl Bharatly. Bima Yojana 

Pravasi Bharatiya Bima Yojana 
(Deb. 21, Vol. XIII,24-08-29(5) 
Col. 246 

Press Informtion Bureau 

Organisation Engaged in collection and 
distribution of news . 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 161-74 

Price Index 

Per Capita Income 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 197-98 

Prices 

Hike in Prices ofLPO and Kerosene 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 279--81 

Situation arising out of rise in prices of 
medicines, particularly life saving 
drugs in the Country and steps taken 

- by the- Government in regard thereto 
(CA) 
(Deb. 7, Vol. Xl,02-08-200S) 
Col. 385-99 
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Priaae Mlnuten Oflke 

Anti Corruption Cell in PMO 
(Deb. 3, \bl. XI, 27"()7·200S) 
0>1.229-30 

Priority Sector 

Priority Sector Lending 
(Deb. S; Vol. XI, 29-07·200S) 
Col. 233-3S 

PrilOoen 

Escaping of prisoners from Tihar Jail 
(Deb. 2, Vol. Xl, 26"()7-200S) .. 
Col. 374-7S 

Private CODtradon 

Construction of DDA Flats by Private 
Contractors 
(Deb. 12, \bl. XII, 09"()8-200S) 
Col. 383 

Private Memben Resolutions 

Expressing deep concern over 
.. Deteriorating Law and Order Situation 
in the State of Bihar and approval of 
continuance in Force of the 
Proclamation in Respect of the State of 
Bihar (Res.) 
(Deb. 7, Vol. XI,02-08-200S) 
Col. 413-558 

Resenation of at least one third of seats 
for Women in all the State Legislatures 
and both Houses of Parliament (Res.) 
(Deb. 22, Vol. X1II,2S"()8-200S) 
CoI.S02-49 

Reservation of one third of seats for 
women in all the State Legislature and 
Parliament(Res) 
(Deb. 10, Vol. XI, OS-08-2005) 
Col. 427-80 

Special Economic Package for the speedy 
completion of construction of National 
Highways and Railway Lines in 
Keonjhar and Sundargarh districts of 
Orissa (Res.) 
(Deb. 22, Vol. XlII, 2S-08-200S) 
CoI.S49-S2 

Private Sector 

Participation of Private Sector in Sanitation 
(Deb. 16, Vol. XIl,I6-Q8-2005) 
0>1.270-71 

.Private Sector Participation in Housing 
Sector 
(Deb. 7, Vol. XI, 02"()8-200S) 
0>1.125 

Private Sector participation in Railways 
(Deb. 14. Vol. XlI,ll-OS-200S) 
Col. 282-283 

Reservation for SCslSTs in Private Sector 
(Deb. 4, \bl. XI, 28-07-2005) 
Col.lS2-S3 

Prlvatisation 

Privatisation of Delhi Jar Board 
(Deb. 12, Vol. XII.09-o8-200S) 
CoL407 

Privatisation of Ordnance Depots 
(Deb. 4, Vol. Xl. 28-07-2005) 
Col. 156 

Privatisation of Water 
(Deb. 6, Vol. XI, 0 )-08-200S) 
Col. 358 

Privatisation of Water Resources 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 247 

Privilege 

Notice of Question of Privilege· 
Observation By the Speaker 
(Deb. 15. Vol. XII, 1~-08-2005) 
Col.·308--15 

Processed Food Products 

Export of Processed Food 
(Deb. 20, Vol. X1I,23-08-2005) 
Col.lOS..()6 

Export of Processed Food ProdlACtS. 
(Deb. 1. Vol. XI. 25-07·2005) 
Col. 325--28 
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Import ofProccssed Food Items 
(Dob.l, \OJ. XI,2S-07·200S) 
CoJ.3 J3-1 4 

PNdamadon 

Expreuina deep concern over 
Deteriorating Law and Order Situation 
in the State of Bihar and approval of 
continuance in Force of the 
Proclamation in Respect of the State of 
Bihar (Res.) 
(Deb. 7, \bl. X1,02-08-2005) 
Col 413-558 

Procurement 

Need to introduce a scheme for 
procurement of copra by NAFED at 
remunerative price in Tamil Nadu and 
other Southern Stales of the Country 
(MURJ77) 
(Deb. 7. \01. Xl, 02-08-20(5) 
Col. 402 

Procurement of Paddy iil Uttar Pradesh 
(Deb. II. '-t>l XII. 08-08-2005) 
Col. 372-73 

Procurement orRails 
(Deb. 14, '-t>1. XIf, 1l"()8-2005) 
Col. 88-89 

Procurement Centres 

Procurement Centres in Place of 
Agricultural Mandis 
(Deb. II, Vol. XII,08-08-20(5) 
Col. 371-72 

Producdoa 

Production of Cash Crops 
(Deb. 12, \01. XII. 09..01-20(5) 
Col. 43-47 

Produc:tion of Rubber in Orissa 
(Deb. 7; \01. X1,02-08-200S) 
CoI.2S8-S9 

PmductionlExport ofTca 
(Deb. 12. \bl. XII, 09-08-2005) 
~1.38-40 

Programme for JuvenUe Justice 

Programme for Juvenile Justice 
(Deb. 4, Vol. XI, 28-07·20()j) 
CoJ.90--96 

Projet'u 

Clearance to Projects rceived from 
Karnataka 
(Deb. 21. '-t>1. XIII, 24-01-2005) 
Col. 86-87 

Completed/Pending Projects of CIl 
(Deb. 21, Vol. XIII, 24-08·2005) 
Col. 188 

Cost Escalation of Projects 
(Deb. 3, \01. XI,27-07.200S) 
Col. 536-38 

Funds Generated by NHAI for Projects 
(Deb. 17, '-t>1. XII, 17-08-2005) 
Col. 358-59 

Incomplete Irrigation Projects 
(Deb. 11. Vol. XII, 08-08-2005) 
Col. 291-322 

Monitoring Utilization of Funds for 
Projects 
(Deb. 8, Vol. XI. 03-08-2005) 
Col. 308-09 

National Coastal Protection Project 
(Deb. 17, Vol. XII. 17-08-2005) 
Col. 164 

Prdject Funded by Foreign Countries 
(Deb. 11. Vol. XII. 08-08-2005) 
Col. In 

Talks on Tulbul Navigation Project 
(Deb. 17, Vol. XII. 17-08-2(05) 
Col. 27S-76 

PropertJa 

Transfer of Property in Favour ofGPA 
(Deb. 12. '"'1. XII. 09-08-2(05) 
CoUSa-59 
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Provfdent Fund Ration for Tea Estate Workers 
(Deb. 19, 'WI. XII, 22-01-200S) 
Col. 91-92 Bar on Early Withdrawal ofPF 

(Deb. 6, \\>1. XI, Ol-08-200S) 
Col. 415 Revamping of Public Dillribution S~ 

Non-Deposition of GPF and Pension 
Contribution 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 286-87 

Seamen's Provident Pund 
(Deb. 17, Vol. XII, 17-08-2(05) 
Col. 242-43 

Public Distribution System 

Bogus Carriage Billing 
(Deb. II, \\>1. XII, 08-08-2005) 
Col.33~-36 

Coverage ofPDS 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 237--40 

Food Coupons 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 128 

Food Stamp Scheme 
(Deb. 6, Vol. XI, 01-08-2(05) 
Col. 449-50 

Need to augment the quota of Kerosene 
being provided to fishermen through 
Public Distribution System in coastal 
areas ofGujarat (MUR 377) 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 400-01 

Per-Capita Consumption of Foodgrains 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 467 

Poor Families Excluded from P.D.S. 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 33 

Poor off-take tom P.D.S. 
(Deb. 19. Vol XII,22-08-2(05) 
Col. 65-80 

(Deb. I, \OL Xl,2S-07-lOOS) 
Col. 182-83 

Review ofTPDS 
(Deb. 6, 'WI. XI,OI.08-2005) 
Col. 224-2S 

Shortage of Kerosene . 
(Deb. 14, \\>1. XII. 11-O ... 200S) 
Col. 238-39 

Theft of Foodgrains fi'c.n P.D.S. 
(Deb. 19, Vol. XII, 22-01-200S) 
CoJ.l130-31 

Public Prosec:uton 

Vacancies of Public Prosecutors 
(Deb. S, Vol. XI, 29-07-200S) 
Col. 38S-86 

Public Sector 

Advertisements by OMCs 
(Deb. 22, Vol. XID,2S-08-200S) 
Col. 1-29 

Amount Sp:nt on Advertisements 
(Deb. 9. Vol. XI, O4-O ... 200S) 
Col. 202-06 

Autonomy of PSEs 
{Deb. 9, Vol. XI, 04-08-2005) 
Col. 174 

Changes in VRS for PSU Employees 
(Deb. 18, Vol. Xli, 18-08-2005) 
Col. 123 

Closure of Hindustan Copper Ltd. 
(Deb. 15. Vol. XII, 12-08-200S) 
Col. 176 

Closure ofPSUs 
(Deb. 18. Vol. XII, 18-08-200S) 
Col. 161 

Public Utility Services at Fair Price Shops' Closure ofPSUs and Private Companies 
(Deb. 6. Vol. XI,OI-08-200S) (Deb. IS, Vol. XII, 1·2-08-2005) 
Col. 350-51 Col. 109-10 
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Commission ofSKO Dealers 
(Deb. 9, \obI. XI, O4-OS-200S) 
CoL 69 

Contribution ofPSUs in GOP 
(Deb. IS, \obI. XII, lS~-200S) 
Col. 163-64 

Corruption in Oil PSUs 
(Deb. 22, \obI. XIII,25-OS-2(05) 

. Col. 310-11 

Deposits by PSUs in Banks 
(Deb. +S, Vol. XII, 12-08-2(05) 
Col. 196-97 

Development work by mining companies 
(Deb. 10, Vol. XI,05-08-200S) 
Col: 194-95 

Integration of Steel Units 
(Deb. 6, \obI. XI, 01-OS-200S) 
CoJ.JS-19 

Investment Patterns ofOit PSUs 
(Deb. 22, \obI. XIII, 2S~-200S) 
Col. 223-2S 

Irrecoverable Loans 
(Deb. IS, \obI. XlI, 12-08-2(05) 
Col. 224 

Loss making epsus 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 24S-49 

Losses to Oil PSUs 
(Deb. 14, Vol. XII, 11-08-20(5) 
Col. 1-]2 

Disabled under Public Sector Undertaking Marketing Share of Oil PSU 
(Deb. 20, \obI. XII, 23-08-200S) ~. 14, Vol. XII, 1I-08-200S) 
CoI.lSl-S3 Col. 6S-66 

Discontiouation of Discount 
(Deb. 4, Vol. XI, 2S-07·200S) 
Col. 24748 

Disinvestment of Public Sector Coal 
Companies 
(Deb. 3, Vol. XI,27.oo-200S) 
Col. 237 

Earning of a Government Employee/PSU 
Worker 
(Deb. 21, Vol. XUI, 24-08·200~) 
Col. 139-40 

Extravagant Expenditure by Oil PSUs 
(Deb. 14, \obI. XlJ.t lI'()8-200s) 
Col. 60-61 

Extravagant ExpeAditure by PSUs 
(Deb. 9. VoL XI, 04-08-200S) 
Col. 229-31 

Financial PackaJe for Senior Executives 
ofPSB. 
(Deb. IS, VoL XII, 12-OS·200S) 
Col 193 

Group ofBxper1l on PSUs 
(Deb. 4, \tit XI. ~7·200S) 
CoL 212·13 

Outstanding dues of PSUs 
(Deb. 4, Vol. XI, 28-07·200S) 
Col. 352 

Payment of Statutory Dues to Employees 
(Deb. 4, Vol. Xl, 28-07.2005) 
Col. 329-33 
(Deb. 9, Vol. XI, 04-08-2005) 
CoI.1IO-11 

Permission to PSUs to Off-load Cross 
Holdings 
(Deb. IS, Vol. XII, 18-08-2005) 
Col. 103 

Pilferage of Coal 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 4-16 

Procurement of Equipment 
(Deb. 13, Vol. XII, ]0-08·2005) 
Col. 483 

Productive Incentive 
(Deb. lS, Vol. XlI, lS'()8-200S) 
Col. 171·72 

PTofl~ofS~IPSU 
(Deb. II, Vol. XII, 08-08-200S) 
Col. 2'19--41 
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Profits of Oil PSUs 
(Deb. 4, \bl. XI, 28-07-200S) 
CoI.2SI-S2 

Programme for SelfEmplo)'lllent 
(Deb. 22, \bl. xm, 2S-08-2005) 
Col. 288 

PSUs for Disinvestment 
(Deb. S, \bl. XI,29-07-2005) 
Col. 188-89 

Purchase Preference Policy 
.. (Deb. 9, \bl. Xl, 04-08-200S) 
Col. 83-84 

Recommendations for Revival of Sick 
PSUs 
(Deb. 8, Vol. XI,03-08-200S) 
CoI.S5--64 

Reduction in Retirement Age in Public 
Sector Enterprises 
(Deb. 3, Vol. XI,27-07-2005) 
Col. 402-03 

Revival ofloss making PSUs 
(Deb. 4, Vol. XI, 28-07-20(5) 
Col. 167 

RevivalofMAPL 
(Deb. I, Vol. XI, 2S-07-200S) 
Col. 398-99 

. Setting up of Bottling Plants 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 246-47 

SituatiOlurising oat of the Government's 
mo ... to disinvest the Government 
equity shares of profit making public 
sector undertakftlp, particularly DHEL 
(CA) 
(De ). \-bL XI, ~200') 
Col 372-85 

Surplus Employee in PSUs 
(Deb. 4, VoL XI,28-07-2005) 
Col. 129-30 

Utilisation of Reserves and Surplus 
amount 
(Deb. 14, Vol. XII, ) 1-08-200S) 
Col. 177 

Utilisation of services of retired officers' 
inPSUs 
(Deb. 14, Vol. XII, 11-08-2(05) 
Col. 199-200 

Vacant Posts at Board Level in PSU. 
(Deb. 14, Vol. XII, 1I-08-200S) 
Col. 78-79 

VRS in Oil PSUs 
(Deb. 4, Vol. XI, 28-07-200S) 
Col. 232-33 

Wastage of money by Oil PSUs 
(Deb. 4, Vol. XI,28-07-200S) 
Col. 189-90 

Pulses 

Dan on Khesari Pulse 
(Deb. 19, Vol. XII,22-08-2(05) 
Col. 120-21 

Cultivation of Pulses ~d Oilseeds 
(Deb. II, Vol. XII,08-08-2005) 
Col. 327-30 

Import of Pulses 
(Deb. 12, Vol. XlI,09-08-2005) 
Col. 364170 

Lifting of ban on Khesari Pulse 
(Deb. 17, Vol. XII, ) 7.,()8-2005) 
Col. 179-80 

Need to Accord Approval to the Proposal 
of Maharl$htra Govt. for Lifting Dan 
on Nik-Lakhori Pulse and its by 
Products (MUR 377) 
(Deb. 19, Vol. XII, 22-08-200S) 
CoI.S24-25 

Soyabean Yield . 
(Deb. 11, Vol. XII, 08-08-200S) 
Col. 243-44 

Study on Soyabean Production in Jabalpur 
(Deb. II, Vol. XII, 08-08-2005) 
Col.l69-7 I 
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Akashvani Station atArr·ltsar 
(Deb. 14r Vol. X1l, 11.:08-20(5) 
Col. lSI 

Building Bye-Laws for CbIndipb 
(Deb. 7. ~l. Xl. 02'()8-200S) 
Col. 307'()8 

Compensation for Land Acquisition 
(Deb. 7, Vol. Xl, 02.()8-200S) 
Col. 329-30-

Comp~nts per .:ing with l"HRC 
(Deb. 2. Vol. XI, 26"()7·200S) 
CoI.45~--S6 

Construction of Airport at Phillaur 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 133 

Depletion of Water Level 
(Deb. 19, Vol. XII,22-OS-200S) 
CoI.108-11 

Direction by Punjab ar~ Haryana High 
Court 
(Deb. 7, Vol. XI,02-OS·2QOS) 
Col. 186-87 

Forced Disappearances in Punjab 
(Deb. 20, Vol. XII, 23-08·200S) 
Col. 97 

Guru Gobind Singh Refinery 
(Deb. 14, Vol XII,II-08-200S) 
Col. ISO 

Infomiation Technology Hub 
(Deb. 13, Vol. XII,I0-08·200S) 

. Col. 393-94 

Investigation of complaints 
(Deb. 14, Vol. XII. 11'()8-200S) 
Col. 279-80 

Jobs on Compassionate Grounds 
(Deb. 12, Vol. XII. 09-0S-2005) 
COI.40S-09 

Need to construct road under PMGSY 
Fero1.pur Parliamentary Constituency, 
Punjab(MUR377) 
(Dob. 23, Vol. xm, 29-0 .. 20(5) 
Col. 60-61 

Need to solve the problems bein, fIIceI 
by farmers in the border are.. of 
Fero~ur Parliamefttary Consthuency, 
Punjab (MUR 3 n) 
(Deb .• 4, \<\>1. XII, 11_2(05) 
Col. 328-29 

Need to take steps to check use of drup 
by the youth in Punjab (MUR 3n) 
(Deb. 1" Vol. XII,11-08-200S) 
Col. 480 

Non-A\8i1abllity of Railway Wagons 
(JA,b. 4. Vol. XI. 28-07-2005) 
Col. 164-65 

Pesticides in Human Blood 
(Deb. 3, Vol. XI. 27-01·2005) 
Col.l13 

Recruitment ofTruckffrailer Drivers 
(Deb. 3, Vol. XI, 27-07 ::JOS) 
COl.S24 

ROBs in Punjab 
(Deb. 18. Vol. XII, IS-08-2005) 
Col. 134-35 

Situat: ... ,. arising out of non-setting up of 
Special Economic Zone to Amritsar 
(Punjab) and steps taken by the 
Government in regard thereto (CA) 
(Deb. 8, Vol. Xl. 03-08-2005) 
Col. 507,508-15 

Special Development Package for Amritsar 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 196-200 

Storage Capacity in Punjab 
(Deb. 19, Vol. XII, 22-08-2005) 
Col 277·7S 

Suicide by farmers 
(Deb. 19. Vol. XII,22'()8-2005) 
Co1.21S-17 

Transfer of Property in Favour ofGPA 
(Deb. 12, 'vbl. XII, 09-08-2005) 
Col. 358-59 
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Qatar 

IMia'Spanidpl&ion in Qatar·Pakistan Gas 
p.,line 
(Deb. 4, VoL XI, 2 .... 7.200S) 
OtJ. 175 

QUIcks 

Curbins Activities of Quacks 
(Deb. J 7, ~l. XII, J 7-ea-~) 
Col. 72·73 

QUlrryiag 

Impact of Quarrying ~ctivities on 
Environment . 
(Deb. 11. \ill. XII, 08-01-2005) 
Cot 31-34 

Quit India Movement 

Quit India Movement-Reference by the 
Speaker 
(Deb. 12, \01. XII, 09-08-2(05) 
Col. 1-2 

Irregularities in Allotment of 
Commissioned Programmes 
(Deb. 9, Vol. XI,04-0S.200S) 
Col. 271 

Radio 

Broadcasting Services to foreign radio 
channels 
(Deb. 4, Vol. XI, 2S-07-2()OS) 
Col. 182 

FDI in Private FM Radio 
(Deb. 4, Vol. XI. 28-07-2005) 
CoI.214-IS 

FMRadio 
(Deb. 9. Vol. XI, 04-08-200S) 
Col. 196-97 

FM Radio Stations 
(Deb. 4, Vol. XI. 28-07-200s) 
CoI.S3--74 

New FM Transmitters in Orissa 
(Deb. 14. Vol. XII.II-08-200S) 
Col. 97-98 

Procurement of Radio Sell 
(Deb. 22, Vol. XIII, 2S42815) 
CoI.IM-06 

Wio Station in Ujjlin 
(08,1', Vel.XlI.IU1-~) 
Col. a.4-S5 

Satellite Radio 
(Deb. 9, Vol. XI, 04-01-2toSY 
CoI.1S9-60 

Satellite Radio Services 
(Deb. 9, \\>1. XI. 84-08-200S) 
Col. lOS 

TV IRadio Transmission in Universities 
(Deb. 4. Vol. XI. 28-07-200S) 
Col. 204-05 

Radio Frequency Identification 
Technolol)' 

Radio Frequency Identification 
Technology 
(Deb. 9. Vol. XI. 04-O8-200~) 
Col. 164 

Radioactivity 

Incidents of Leakage of Radioactivity 
(Deb. 13, Vol. XII. IO-OS-200S) 
Col. 480-81 

Rail Accidents 

Installation of anti-collision device 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 182-83 

Procurement of Cranes 
(Deb. 14, Vol. XII, 11-08-2005) 
CoJ.134-35 

Signalling System 
(Deb. 14, Vol. XII. 11-08-2005) 
CoI.S~ 

Train Accidents 
(Deb. 4. Vol. XI. 28-07-2005) 
Co1.2-12 
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lUll Bus Tr •• slt System 

Fonnation of Joint Venture Company 
(Deb. 7. Vol. XI. 02~8-2(05) 
Col. 194-95 

Rail FreiPt Authortty 

Constitution of Rail Freight Alithority 
(Deb. 14, Vol. XII, 11~8-2005) 
Col. 176-77 

Rail Herttaae Sites 

Rail Heritage Sites 
(Deb. 22, Vol. XIII, 25~8-2005) 
Col.218-19 

Rail Land Development Authority 
Setting up of RLDA 

(Deb. 9, Vol. XI, 04~8-2005) 
Col. 56 

Rail Lines 

Ajmcr-Kota Rail Line 
(Deb. 9, VoL XI, 04~8-2005) 
Col. 54-55 

Angamali-Enunely Railway Line 
(Deb. 18, Vol. XII, 18~8-2005) 
Col. 118 

Angamali-Sabarimala Rail Line 
(Deb. 9, Vol. XI, 04~8-2005) 
Col. 125 

Chitradurga-Jagalur-Kottur New Rail Line 
(Deb. 22, Vol. XIII, 2S-08-200S) 
Col. 206-07 

Completion of New Moynasuri-Jogigopa 
Rail Line 
(Deb. 9, \t)L XI, 04'()8-2005) 
CoI.I()8.()9 

Connection ofEastem Region ofU .P. with 
RaiILino 
(DdJ. 4, \t)L XI. 28.()7-2005) 
Col. 220 . 

Construction of Badampahar-
Kconjharprh Rail Lige 
(Deb. 9, \t)1. XI,04-48-200S) 
COl. 11-82 

Construction of New Rail Lines and 
Stations 
(Deb. 22, Vol. XIII, 25~8-200S) 
Col. 158-60 

Construction of Rail Lines in 
Madhya Pradesh 
(Deb. 22, Vol. XIn,2S-08-200S) 
Co1.2~1 

Damage to Rail Route by Flood 
(Deb. 9, Vol. XI, 04.()8-2005) 
Col. 121-24 

Delhi-Una Rail Line 
(Deb. 22, Vol. XIII, 25~8-200S) 
Col. 122 

Doubling oflrugur Rail line 
(Deb. 14, Vol. XII, 1 1~8-2005) 
Col. 264 

Doubling of Jhansi-Kanpur Line 
.(Deb. 9, Vol. Xl, 04~8-2005) 
Col. 200 

Doubling of line from Meerut to 
Saharan pur . 
(Deb. 14, Vol. XII, II ~8-2005 ) 
Co1.15~ 

Doubling ofPanskura-Haldia Rail Line 
(Deb. 9, Vol. XI, 04~8-2005) 
Col. 169 

Doubling of Rail Line from Viramgam to 
Ra'kot ~ . 
(Deb. II, Vol. XII, 18-08-2005) 
Col. 239 

Doubling ofYeshwanthapura Tumkur Rail 
Lines 
(Deb. 18, Vol. XJI,I8-08-2005) 
Col. 267-68 

Electrification of Rail Lines 
(Deb. II, Vol. XII, 18.()1-200S) 
CoI.IOl'()2 

Electrification of Rail Lines in Orissa 
(Deb. 4, \t)1. XI,28-07-2005) 
Col. 262 . 
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Electrification of Railway Line between 
Pondicherry and Villupuram 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 229 

Expansion ofCuttack-Dubri and Naupada-
·Gunpur Rail Line 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 24243 

Fcrozepur Amritsar Rail Line 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 264 

Funds for Ahmednagar-Beed-Parli New 
Rail Lines 
(Deb. 18, Vol. XII. 18-08-2005) 
Col. 249 

Funds for Bilarabar Rail Route 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 236-37 

Funds for Howrah to Balurghat Rail Line 
(Deb. 14, yol. XII. 11-08-2005) 
Col. 145 

Gauge Conversion 
(Deb. 14, Vol. XII. 11-08-2005) 
Col. 265 
(Deb. 4, Vol. XI. 28-07-2005) 
Col.lOl-{)3 

Gauge Conversion between Patan and 
Mahesana Rail Line 
(Deb. 22, Vol. XIII. 25-08-2005) 
Col. 225 

Gauge Conversion of Coimbatore-
Dindigul Rail Line 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 287 

Gauge Conversion of Hissar-Jaipur Rail 
Line 
(Deb. 18, Vol. XII, 18-08-20(5) 
Col. 190-91 

Gauge Conversion of Jaynagar-
Darbhanga-Sitamarhi Rail Line 
(Deb. 14, Vol. XII, 11-08-2005) 
CoI.~7 

Gauge Conversion of MG Lines into BG 
lines 
(Deb. 4, Vol. XI, 28-07-2005) 
Co1.317-18 

Gauge Conversion ofPathankot-Joginder 
Nagar Rail Line 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 191-92 

Gauge conversion on Pandarpur-Miraj 
Line 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 298-99 

Guna-Etawah Rail Line Project 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 133-34 

Hazipur-Vaishali-Sugauli Rail Line 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 14647 

Muzaffarpur-Sitamarhi Rail Line 
. (Deb. 14. Vol. XII, 11-08-2005) 

Col. 91 
Need for conversion of Jaipur-Loharu-

Reengas-sikar and Phulera-Reengas-
Rewari meter gauge railway lines into 
broad gauge (MUR 377) 
(Deb. 23, Vol. XIII. 29-08-2005) 
Col. 55 

Need for doubling of railway line between 
Kharagpur and Midnapore in West 
Bengal (MUR 377) , 
(Deb. 8, Vol. XI. 03-08-2005) 
Col. 546 

Need for early construction of 
Ahmednagar-Beed-Parli railway line in 
Maharashtra (MUR 377) 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 54647 

Need to clear the pending proposal for 
doubling and electrification ofrailway 
line from Bibinagar to Nadikudi and 
construct a railway line between 
Obulavariplli and Krishnapatnam Pon 
in Andhra Pradesh (MUR 377) 
(Deb. 24. Vol. XIII, 30-08-2005) 
Col. 57 
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Need to construdion of~Shaml~i 
Rail Line inCiujlrat-(MtJA 377) 
(Deb. 2, \ttl. X1.26-07.2005) 
Col. 625 

Need to develop a rail liRk Mtweell SUfi 
and Boleput' via Panrui in West 

Bcnpl-MUR377 
(Deb. 14,~. Xil. 11-01-2005) 
Cot. 324--25 

Need to expedite construction of new 
Railway Line between Puntamba and 
Shirdi besides doubling of Daund-
Bhigwan and Manmad-Daund Railway 
Line in Maharashtra(MUR 377) 
(Deb. 23. Vol. XIII. 29-08-2005) 
Col. 51-52 

Need to lay a new railway line on Ujjain-
Aagar-Soyat-J halawar~Ramganj 
Madisector(MUR 377) 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 322 

Need to release more funds for early 
completion ofKonur-Narihara railway 
line Projects (MUR 377) 
(Deb. 23, Vol. XIII. 29-08-2005) 
Col. 53 

Need to restan gauge conversion work 
on Chhapra-Kaptanganj-Thave-Siwan 
railline(MUR 377) 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 327-28 

New Rail Line between Ramtek and 
Goregaon 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 271-72 

New Rail Line in Maharashtra 
(Deb. 9. Vol. Xl. 04-08-2005) 
Col. 55 

New Rail Lines between Palani-Chamraj 
Nagar 
(Deb. 18. Vol. XII. t 8-08-2005) 
Cot 247 

New Rail Lines in Jharkhand 
(Deb. 14, Vol XII, 1I-OJ..2OGS) 
Col. 137·38 

New Railway Lines dtroup Forese Areas 
(Deb. 6. \t)1. XI, OI-01-200s) 
CoJ.315-l6 

Over-Utilisation of Ahmedabad Mwnbai 
Railway Lines 
(Dctt.4, Vol. XI. 28-07-2005) 
Col.3to 

Pooma-Hingoli Railway Line 
(Deb. 4, Vol. Xl. 28-07-2005) 
COl. 132-33 

Rail Line from Bhind to Urai 
(Deb. 9. Vol. XI,04-08-2oo5) 
Col. 153 

Rail Line to Four Indian Metro Cities 
(Deb. 14, Vol. XII,II-OS.200S) 
Co1.24~ 

Rail Lines Between Bangalore and 
Satyamangala . 
(Deb. 22, Vol. XIII, 2S..o8-200s) 
Cot 189 

Rail Link Between India and Bangladesh 
(Deb. t 8. Vol. XII, 18-OS-2005) 
Col.21S 

Rail link between Jaleswar and Digha 
(Deb. 4, Vol. XI. 28-07-2005) 
Col. 189 . 

Railway Line from Sultanganj to Deoghar 
(Deb. J 8, Vol. XII, IS-08-2ooS) 
Col.ll3-14 

Renewal ofRaiJway Tracks 
(Deb. 9, Vol. XI, 04..08-2005) 
Co1.16J-62 

Special Economic Package for the speedy 
completion of construction of National 
Highways and Railway Lines in 
Keonjhar and Sundargarh districts of 
Orissa (Res.) 
(Deb. 22. Vol. XIII, 25-08-200S) 
Col. 549··_·52 
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Sutvey for Bilaspur-Nalnpur New Rail Line. Rail Projects in Orissa 
(0eb.22, W. X1f1~2S-08-200S) (Deb. 14. Vol. XII. 11-08-20(5) 
Col 238-39 Col. 254-58 

StU"Ye)t of Jhargram-Purulia New Rafl Line Rail Projects of Andhra Pradesh 
(Deb." \t)1. XI,04-oa.200S) (Deb. 14. Vol. XII. Il-08-200S) 
COl. 18 Col. 12-83 

Survey of new rail Unes 
(Deb. 4. \\>1. XI, 28'()7-2005) 
Col. 178-79 

Raft Projects 

Abandoning ofRait Projects 
(Deb. 22. Vol. xm. 25-81.2005) 
Col. 3 13 

As$istance fromJ.,.., fer Railway Project 
(Deb. 22. \\>1. XlII.2s.o1-200') 
Col. 127-28 

Completion of Railway Projects 
(Deb. 9, Vol. XI,04-01-200s) 
Col. 309-10 

Completion of Railway Projects ofl-laryana 
(Deb. 9. Vol. Xl, 04-08-2005) 
Col. 130-40 

Oamodar Rail Project 
(Deb. 22. Vol. XIII, 25-08-2005) 
Col. 151-52 

Funds for Railway Projects 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 163-66 

Pending Railway Projects in Andhra 
Pradesh 
(Deb. 9, Vol. XI, 04-08-2005) 
COl.26S 

Rail Projects of Rajasthan 
(Deb. 9, Vol. XI, 04..()8-2005) 
Col. 166--68 

Rail ProjectsofU.P. 
(Deb. 9, \\>1. XI, 04..()S-2005) 
Co1.303~ 

Rail Projects of Uttar Pradesh 
(Deb. 14, Vol. XII. 1l"()8-200S) 
Cot.211 

Railway Projects 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 83-84 
(Deb. 9, Vol. XI, 04-OS-2005) 
Col. 287-88 
(Deb. 22. Vol. XIII, 25-08-2005) 
Col. 192-94 

Railway Projects of Kota Division 
(Deb. 22. Vol. XIII, 25-08-2005) 
Col. 128 

Rail Vikas Nigam Ltd. 

Agreement with Rail Vikas Nigam Ltd. 
(Deb. 9, Vol. XI, 04"()8-200S) 
Co1.311-12 

Proje(;ts Undertaken by RVNL 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 119-20 

Railway Crossings 

3'7 

Rail Projects at Anand Vihar 
(Deb. 9. \obI. XI. 04..()a..200S) 
Cot. lSI-52 

Rail Projects from Jharkhand 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 109 

Construction of Overbridges on Busy 
Railway Crossings 

Rail Projects in Maharashtra 
(Deb. 9, Vol. XI, 04-08-2005) 
Co1.305-J 0 

(Deb. 22, Vol. XIII, 2S..()8-2005) 
Col. 187-88 

Employment to retired engine drivers 
(Deb. 14. Vol. XII, 11-08-2005) 
Col. 234 
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Unmanned Level Crossin, in Haryana 
(Deb. 14. Vol. XII, 11 ~"'200~) 
Col. I 53-S4 

RaJlway Emplo,. 
Cadre Restructuring of Steno,raphers 

(Deb. 22, Vol. XIII, 25-OB-2005) 
CoL 190-91 

Charging of Diet Charges from Railway 
Employees 
(Deb. 9, Vol. Xl, 04~8-2005) 
Cot. 293 

Grant of Running Allowances 
(Deb. 9. Vol. XI. 04-08-2005) 
Col. 269-70 

Joining of Duties 
(Deb. 22. Vol. XIII, 25-08-2005) 
Col.312 

Payment of Minimum Wages to Parcel 
Porters 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 59 

Railway Hawken 

Licence to Railway Hawkers 
(Deb. 14, Vol. XII, 11..()3-200S) 
Col. 85-86 

Railway Hospitals 

Charging of Diet Charges from Railway 
Employees 
(Deb. 9,'\\)1. XI, OW8~200S) 
Coi.293 

Railway Platfonn 
Development of Railway Platform 

(Deb. 22, Vol. XIII,25-08-2005) 
Col. 286 

Raising of Height of Platform 
(Deb. 22, Vol. XIn, 25-08-200S) 
Col. 296 

Railway Proteetion Foree 

Licence to Railway Hawkers 
(Deb. 14, Vol. XII. 1I-08-200S) 
Co1.8S-86 

Recruitment of Tribals in Railway 
Protection Force 
(Deb. 14, Vol. XII. 11-08-2005) 
Col. 278-79 

Ticket Checking by RPF Personnel 
(Deb. 22, Vol. XIII,2S-08-200S) 
Col. 142 

Railway Recruitment Board 

Need to open the office of Railway 
Recruitment Board in Bilaspur, 
Chhattisgarh (MUR 377) 
(Deb. 16, Vol. XII,l6-08-2005) 
Col. 434 

Railway Safety Review Committee 

Freight and Passenger Earnings 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 235-36 

Railway Stations 

Allotment of STD/lSD/PCO Booths At 
Stations 
(Deb. 18, Vol. XII. 18-08-200S) 
Col. 221-22 

Availability of Space for Goods Sh~ 
(Deb. 22, Vol. XIII, 2S-08-200S) 
Col. 239 

Award of Contracts of Bookstalls 
(Deb. 14, Vol. XII, 11-08-200S) 
Col. 12S-30 

Beautification ofltwari Railway Station 
(Deb. 22, Vol. XIII, 25-0S-2005) 

Col. 205-06 
Closure of pca Booths 

(Deb. 4, Vol. XI. 28-07-2005) 
('..01. 10S-06 

Computerised Railway Reservation 
Facility at Amainer Railway Station 
(Deb. 14, Vol. XII, 1I-08-200S) 
Col. 179 . 

Construction of New Rail Lines and 
Stations 
(Deb. 22, Vel. XI 11,25-08-2005) 
COI.1S8-60 



Construction ofOverbridae Near Nal"ari 
Railway Station 
(Deb. 9, ~1. XI,04-08-2005) 
Col. 150 

Construction of Platform at Barbil 
(Deb. 14, ~1. XII, 11-08-2005) 
CoL 173 

Construction of Railway Halt Station at 
Ganpur 
(Deb. 22, Vol. X1n, 25-08-2005) 
Col. 162 

Construction of Railway Junctions 
(Deb. 18. Vol. XII, 18-08-2005) 
Col. 238-39 

Construction of Waiting Room at Tumkur 
Railway Station 
(Deb. 22. Vol. XIII, 25-08-2005) 
Col. 166-67 

Contracts for Stalls and Trolleys at 
Stations 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 213-14 

Development of Railway Stations in Bihar 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 3 18-20 

Development of Railway Stations of Metro 
Cities 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 234-35 

Development ofSabarmati Railway Station 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 235 

Development of Stations as Model 
Stations 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 207-08 

Dwarka Station 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 174 

Expansion and Renovation of Railway 
Stations 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 114-15 

Expansion of Platform 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 21 1-12 

Expansion ofWardha Railway Station 
(Deb. 9, Vol. XI,04-08-200S) 
Col. 152 

Explosion in 2391 Rajgir-New Delhi 
Shramjeevi Express between 
Harpalganj-Koiripur railway stations 
(St.) 
(Deb. 5, ~1. XI, 29-07-2005) 
Col. 473-74 

Facilities at Nasik Road Railway Station 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 240-41 

Halt Station at Mohammadpur Sal 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 261-62 

Incident at Dadri Station 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 342-45 

Installation of Digital Coach Indicator 
System 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 176 

Introduction of Unreserved Ticket System 
at Stations 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 233-54 

Licence Fee for small tea stalls vendors 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 268-69 

Medical Facilities in Long Distance Trains 
and Stations 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 49-50 

Model Stations in U.P. 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 67-68 

Modernisation and Renovation of Palani 
Railway Station 
(Deb. 22, Vol. XIII. 25-08-2(05) 
Col. 288 
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Mo1ernisation of Chhatrapati Shivaji 

Tenninus 
(Deb. 9, ~1. Xl, 04.{)8-2005) 
Col. 147-48 

Modernisation of Old Delhi Railway 
Station 
(Deb. 22. \bI. XIII, 25-08-2(05) 
Co\'213-14 

Modernisation of Railway Station of 
Motipur 
(Deb. 22, Vol. XIII, 25-OS.2005) 
Col. 213 

Modernisation of Railway Stations 
(Deb. 9, Vol. XI, 04-08-200') 
Col. 294-96 

Modernisation of Railway Stations in 
Davangere 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 137 

Need to bring various railway stations 
between Bachhwada and Pusa in 
Samastipur Parliamentary 
Constituency, Bihar under Samastipur 
Railway Zone (MUR 377) 
(Deb. 2. Vol. XI. 26.()7-200S) 
Col. 628-29 

Need to open a computerized railway 
reservation counter at Rath in Hamirpur 
Parliamentary constituency, Uttar 
Pradesh and provide ~ivic amenities at 
the nearby railway stations (MUR 377) 
(Deb. 8, Vol. XI, 03.()S-2005) 
Col. 544-45 

Need to open the closed railway gate of 
outward goods shed at Shimla 
Extension Railway Station, Himachal 
.Pradesh (MUR 377) 
(Deb. 9, Vol. Xl, 04-08-2005) 
Col. 362-63 

Need to release adequate funds for speedy 
completion of I(eonjhargarh-Daitari-
Banspani Railway Section in Orissa 
(MUR377) 
(Deb. 17, \\)1. XII, 17-08-2005) 
CoI.480-8J 

Parkina Charaes 
(Deb .. 14, Vol. XII, ) 1-08-2005) 
Col. 130 

Passen,er Amenities 
(Deb. 9, Vol. XI, 04-08-200') 
Col. 280-81 

Platform .. at 8MdrIk RIflway StIlion 
(Deb. 22. \bl. XIII,2'-01-20(5) 
Col. 144-45 

Railway Stations in Madhya Pradesh 
(Deb. 22, \bl. XIII, 2S-01-200~) 
CoI.307'()8 

RftlOvatioR of Akola Railway Station 
(Deb. 9, \\)1. XI, 04008-2OGS) 
Col. 119 

Renovation of FOB 
(Deb. 14, Vol. XII, 11-01-2(05) 
Col 210 

Renovation of Railway Stations 
(Deb. 18, \\>1. XlI; 18-08·20()S) 
Col. 73-76 

Renovation ofToilets at RailwIY Stations 
(Deb. 22, Vol. XlII, 2S-oa.2OM) 
CoI.2SO 

Repairing of Roads in Barasat-Hasnab,acI 
Section 
(Deb. 14, Vol. XII, 11.{)8-200S) 
Co1.116-17 

Reservation Centres at Neemach Railway 
Station . , 
(Deb. 18. Vol. XU, 18-08-2005) 
Col.8S 

Security arrangements at stations and in 
trains 
(Deb. 4, Vol. Xl,28-07-2005) 
Col. 81-85 

Selling of Seasonal Fruits at Stations 
(Deb. 9, Vol. Xl, 04-08-2005) 
Col. 197 

Stoppage at Motipur 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 291-92 
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Stoppage of Express Trains at 
Ghoksadanga Station 
(Deb. 9. Vol XI, 04~8-200S) 
Col. 186 

Stoppage of Express Trains at Unnao 
Station 
(Deb. 4, Vol.XI,28-07-200S) 
Col. 299-300 

Stoppage of Trains at Nathnagar Stations 
(Deb. 4, Vol. XI, 28-07-200S) 
Col. 21 1-12 

Sultanganj Station as Model Station 
(Deb. 14, Vol. XII, 11-08-2005) 
CoI.13S 

Terminal Facilities at Railway Stations 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 149 

Touch Screen Terminals at Stations 
. (Deb. 14, Vol. XII, 1I-08-200S) 

Col. 246-47 

Upgradation of Railway Stations of East 
Central Railways 
(Deb. 9, Vol. XI, 04-08-200S) 
Col. 193-94 

RaHwly'frIim 

Air services in trains 
(Deb. 4, Vol. XI, 28-07-200S) 
Col. 169-70 

Declaration of Trains as Superfast 
(Deb. 9, Vol. Xl, 04~8-2005) 
Col. 37-38 

Deployment ofT.T.E. in Trains 
(Deb. 22, Vol. XIII, 2S-08-2(05) 
Col. 225-26 

Derailment of Trains 
(Deb. 4, Vol. Xl, 28-07-2005) 
Col. 293-94 

Expansion of Platform 
(Deb. 14, Vol. XII, 11~8-2005) 
Col. 21 1-12 . 

Extension of Shuttle Trains 
(Deb. 9, Vol. XI, 04-08-2(05) 
Col. 104-05 

Halt of trains in rural areas 
(Deb. 14, Vol. XII, 1 J ~8-200S) 
Col. 236-37 

Incident of Looting in Train 
(Deb. 22, Vol. XlII, 25-08-200S) 
Col. 257-59 

Introduction of Electronic Stethoscope in 
Trains 
(Deb. 22, Vol. XIII, 2S~8-2005) 
Col. 138 

Introduction of Fastest train between 
Delhi and Agra 
(Deb. 14, Vol. XII, 11-08-2005' 
Col. 245-46 

Leasing of loss making trains 
(Deb. 14, Vol. XII, 1I-08-200S) 
Co1.214-15 

Luxury Tourist Trains 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 44-45 

Medical Facilities in Long Distance Trains 
and Stations 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 49-50 

Menace of Milkmen in daily passenger 
trains 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 99-100 

Need for extension of Navjivan Express 
from Chennai to Pondicherry (MUR 
377) 
(Deb. 20, Vol. X/I,23-08-2005) 
Col. 331 

Need to attach additional bogies in Vaishali 
Express from Gorakhpur (MUR 377) 
(Deb. 3, Vol. XI, 27-07-2(05) 
Col. 617-18 
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Need to change the timing of recently 
introduced Madurai- Villupuram 
pass.nger train making it a tJaytime 
train for the convenience of the 
passengers (MUR 377) 
(Deb. 20, \\)1. XII, 23-OS-20(5) 
Col. 324-25 

Need to introduce a D.M.U. service 
between Alwar and Delhi (MUR 377) 
(Deb. 16, \\)1. XII, 16-0S-2005) 
CoI.42S 

Need to introduce a superfast train 
between Jaunpur and Mumbai (MUR 
3iT) 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 408-09 

Need to introduce a train from Bijnore to 
Lucknow and provide hydraulic gates 
at railway crossing in Bijnore 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 23, Vol. xm. 2~8-2005) 
Col. 61-62 

Need to introduce an express train between 
Manmad and Tirupati via Parbhani 

and Sikanderabad (MUR 377) 
(Deb. 16, Vol. XIl 16-0S-2(05) 
Col. 4l 1-32 

Need to provide stoppage of Howrah-
'Bhubaneshwar Dhauli Express at 
Contai Road Station under Kharagpur 
Division of South Eastern Railways 
(MUR377) 
(Deb. 2 1, Vol. XIll, 24-08-2005) 
Col. 472-73 

Need to provide stoppage· to important 
trains and computerized reservation 
facility at Nagina. Bijnore district, Uttar 
Pradeth (MUR 377) 
(Deb. II, Vol. Xil 08-08-2005) 
Col. 533 

Need to restart Tata-Katihar link railway 
service and introduce a new super fast 
train between Tata Nagar and Patna 
(MUR377) 
(Deb. 16, Vol. xn, 16-08-2(05) 
Col 433-34 

Need to review the procedure beina 
followed for awarding contract of 
pantry car in trains by IRCTC limited 
(MUR371) 
(Deb. 24, Vol. XIII, 30-08-2005) 
Col. 60-61 

Need to run BhutMneshwar Rajdhani 
Express daily and also introduce a pair 
of Rajdhani Express train between 
Hazrat Nizamuddin and Bhubaneshwar 
via Cuttack (MUR 377) 
(Deb. 24, Vol. XlII, 30.{)8-200S) 
Col.S9 

Occupancy Pattern in Trains 
(Deb. 14, Vol. XII, 1I-08-200S) 
Col. 69-70 

Pantry Car Facility in Trains 
(Deb. 22. Vol. xm, 2S-oS-200S) 
Col. 170-71 

Public-Private Partnership in Trains 
(Deb. 22. \bl. XIII.2S-08-2005) 
Col. 293-94 

Quota in Express Trains 
(Deb. 4, Vol. XI. 28-07-200S) 
Col.\SO-S\ 

Redesigning of EMU 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 225 

Replacement of Coaches of Shatabdi 
Express Trains 
(Deb. 14, Vol. XII, 1I-08-200S) 
Col. 85 

Scheme to Increase Freight Carriage by 
Goods Trains 
(Deb. 9, Vol. XI, 04'{)8-200S) 
Col. 86-87 

Security arrangements at stations and in 
trains 
(Deb. 4, Vol. XI, 28-07-2005) 
C01.81-8S 

Smuggling through Goods Trains 
(Deb. 22. Vol. XIII, 2S-OS-2005) 
Col. 327-28 
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Special Trains 

(Deb. I &. Vol. XII. IS-08-200S) 
Col. 265-66 

Withdrawal ofFarakka Express 
(Deb. 22, Vol. XIII, 2S..()8-200S) 
Col. 129-30 

Stoppage of Express Trains at 
Ghoksadanga Station RaHway Wagons 
(Deb. 9, Vol. XI. 04..()S-200S) 
CoI.I86 . 

Stoppage of Express Trains at Unnao 
Station 
(Deb. 4, Vol. XI, 2S..()7-200S) 
Col. 299-300 

Stoppage of New Delhi. Dehradun Jan-
Shatabdi Train at Sahranpur 
(Deb. 14, Vol. XII, 11..()S-200S) 
Col. 79-80 

Stoppage of Rajdhani Express Trains at 
Gwalior Station . 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 100 

Stoppage of Sachkhand Express at Dabra 
Station 
(Deb. 9, Vol. XI. 04..()S-200S) 
Col. 179 

Stoppage of Sampark Kranti Express at 
Bhagalpur 
(Deb. 4, Vol. Xl, 2S..()7-200S) 

• Col. 132 
Stoppage of Train 

(Deb. 18, Vol. XII, 18..()S-200S) 
Co1.263-64 
(Deb. 22, Vol. xm. 25"()8-200S) 
Col. 142-43 

Stoppage of trains at Dhampur and 
Gajraula 
(Deb. 14, Vol. XII, II..()S-200S) 
Col. 140 

Stoppage of Trains at Nathnagar Stations 
(Deb. 4, Vol. XI, 28..()7-200S) 
Col.2ll-12 

Supply of Sub-Standard Food Stuff in 
Shatabdi Trains 
(Deb. 22, Vol. XIII, 2S..{)8-2005) 
Col. 176-77 

Training for operation of High Speed 
Bullet Trains 
(Deb. 14, Vol. XII, 11"{)8-2005) 
Col. 192 

Procurement of Wagons 
(Deb. 9, Vol. XI. 04"{)S-200S) 
CoLI 03 

RaHways 

Abolition ofStafion Ticket Quota System 
(Deb. 14, Vol. XII, 11..()S-200S) 
Col. 119-21 

Allotment of Goods Bogies 
(Deb. IS. Vol. XII, IS..{)S-2005) 
Col. 225-26 

Anti Collision Devices 
(Deb. 18, Vol. Xli, 18"{)8-200S) 
Col. 18-24 

Appointment of Persons Deployed for 
Railway Construction work 10 

Kanyakumari 
(Deb. 22, Vol. XIII, 2S"{)8-200S) 
Col. 306 

Approval of Recommendations in the 
Second Report of Railways 
Convention Committee and Railways 
(Amendment) Bill. 2005 (Consid. & 
Pass) 
(Deb. 24, Vol. XIII, 30-0S-2005) 
Col. 66--86 

Award of Contracts of Bookstalls 
(Deb. 14, Vol. XII. II"{)S-2005) 
Col. 128-30 

Bogus Rail Ticket Refund Scam 
(Deb. IS. Vol. XII, IS-08-2005) 
Col. 173-74 

Booking of Goods in Fake Names 
(Deb. 22, Vol. xm, 25-08-2005) 
Col. 324 

Changes in MST Scheme 
(Deb. 22, Vol. XlII,25"{)8-2005) 
Col. 155 
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Ciolure ofMG Line in N.E. Railway 
(Deb. 4, \bl. XI,28-07-20(5) 
CoI.26().61 

CIQ1td ofPCO Booths 
(Deb. 4, \bl. XI, 28'()7.2005) 
Col. 1 ()S.()6 

Commen:iaJ Utilisation ofRaHwly Land 
(Deb. J 8, \bl. xu. J 8-08-200') 
Col. 117 

Comm.iaee for RTSA 
(Deb. 22. \01. xm. 25-08-2005) 
Col. 247-48 

Computerised Reservation Cent;res 
(Deb. 22. \bl. xm, 2S.()8-200S) 
CoL 101--04 

ConceuionaJ Tickets to Delegates 
(Dab. II, \bUrn, 18.()8-200S) Col.'" 

Connec:dfta Huira Port by Rail 
(Deb. 4, \01. XI, 28.()7-200S) 
CoI.2S4-SS 

Connecting Ports with Railway Network 
(Deb. 8, \OJ. XI, 03'()8-200S) 
CoJ.236-37 

Constitution of Rail Freight Authority 
(Deb. 14, Vol. XII, 11'()8-200S) 
Col. 176-77 

Construction ofUMs. Office Buildings 
(Deb. 22, \OJ. XlII, 2S.()8-2005) 
Col. 308-09 

Construction ofHeadquartcrs Building in 
Bhubaneswar 
(Deb. 18, \01. xn. 18.()8-2005) 
Col. 127 

Construction ofLuxwy Hotels on RailWay 
Land 
(Deb. 18, \01. XII, 18-08-2(05) 
CoI.203~ 

Construction of ROBs 
(Deb. 9, \bL XI, 04-08-~) 
Col. 23 1132 

Construction of ROBs in South Eastern 
Railway 
(Deb. 22, \t>1. XlIl,25'()8-2005) 
Col. 281-82 

ControlJed Discharge Toilet Facility 
(Deb. 9, \t)1. Xl,04'()8-2005) 
CoL 184 

Corruption in Railways 
(Deb. 4, \t>1. XI,28.()7-2005) 
Col. 179-80 

Corruption in Tabl Reservation Scheme 
(Deb. 22, \t>1. XIII, 25'()8-2005) 
CoI.IS2-S3 

Creation ofa New Division 
(Deb. 18, \t>1. XII, 18-08-2005) 
COI.Z69-70 

Declaration of Trains as Superfast 
(Deb. 9, Vol. XI, 04'()8-2005) 
C'.ol. 37-38 

Delivery of Goods 
(Deb. 14, Vol. XII, 11'()8-2005) 
CoI.54-5f. 

Demand and Supply of Coaches/Wagons 
(Deb. 18, Vol. XII, 18.()8-2005\ 
Col. 123-25 

Demurrage Rules 
(Deb. 14, Vol. XII,l1-08-2005) 
Col. 127-28 

Deployment of Additional Coaches 
(Deb. 14, Vol. XlI, 11.()8-2005) 
Col. 84 

Deployment of Coaches 
(Deb. 21, \01. XIII,24-08-2005) 
Col. 163-64 
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Deployment ofT. T.E. in Trains 

(Deb. 22, Vol. XIII, 2S-08-200S) 
Col. 22S-26 

Development ofCNG Locomotives 
(Deb. 22, Vol. XIII, 2S-08-200S) 
Col. 99-100 

Development of Railway Network 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 97-98 

Disinvestment in Railways 
(Deb. 22, Vol. Xln, 25-08-200S) 
CoI.309-IO 

Electrification of Jhansi-Kanpur Railway 
Section 
(Deb. 14, Vol. XII, 1I-08-200S) 
COl.26S 

Electrification of Una-Churudu Rail 
Section 
(Deb. 18, Vol. XII, 18-08-200S) 
Col.12S 

Electrification Work in East Coast Railway 
(Deb. 14, Vol. XII, 11-08-2(05) 
Col. 282 

Entry of Male Passengers in Ladies 
Coaches 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 249-S1 

Expansion ofBhiwani Maintenance Yard 
(Deb. 18, Vol. XII, 18-08-200S) 
Col. 79-80 

Expansion of Railway Network 
(Deb. 22, Vol. XIII, 2S-08-2005) 
Col. 97-98 

Expansion ofWardha Railway Station 
(Deb. 9, Vol. XI, 04-08-200S) 
Col. 152 

Facilities for Disabled in Railways 
(Deb. 14, Vol. XII, lI-08-200S) 
Col. 249-S0 

Filling up of Vacancies 
(Deb. 4, Vol. XI,28-07;.200S) 
Col. 276 

Free T"vel Facility to Freedom Fighten 
(Deb. 14, Vol. XU, 11-08-2005) 
Col. 189 

Freight and Passenger Eaminp 
(Deb. 14, Vol. XII, 11-08-20(5) 
Col. 235-36 

Freight Ch_gcs 
(Deb. 4, VoL XI, 28-07-2(05) 
Col. 166--68 

Freight Traffic Movement 
(Deb. 22, Vol. xm, 25-08-2005) 
Col. 1»-84 

Funds for Bilarabar Rail Route 
(Deb. 4, Vol. Xl, 28-07-2005) 
Col. 236-37 

Funds for ConsttuctionlMaintonance of 
Railway quarters 
(Deb. 18, Vol. XII, 18-08-2(05) 
Col. 103--09 

Funds for ongoing Railway Projects 
(Deb. 4, Vol. XI,28-07-200S) 

COl.29S 
Gauge Conversion ofMG Lines into BG 

lines 
(Deb. 4, Vol. XI, 28-07-200S) 
Col. 317-18 

Gauge conversion on Pandarpur-Miraj 
Line 
(Deb. 4, Vol. XI,28-07-200S) 
Col. 298-99 

Goods Loading 
(Deb. 14, Vol. xn.ll-08-200S) 
CoI.1S8-S9 

Goods Train Corridor Project 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 131-32 

Group 'B' Officers in Railways 
(Deb. 22, Vol. XIII, 25-08-200S) 
Col. 319-20 

Growth in Railways 
(Deb. 4, Vol. XI, 28-07-200S) 
Col. 177-78 
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Home Delivery of Rail Tickets 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 107-14 

Import of Sub-Standard Items in Railways 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 234·35 

Improvement in Sanitation 
(pcb. 22, Vol. XIII, 25-08-2005) 
Col. 283 

Irlcrease in Earnings in Railways 
(Deb. 9, Vol. XI, 04-08-2(05) 
Col. 120 

Installation of anti-collision device 
(Deb. 14, Vol. XII, 11-08-2(05) 
Col. 182-83 

fnslallation of automatic coach washing 
plant 
(Deb. 14, Vol. XII, 11-08-2005) 
Co1.209-11 

Installation of Digital Coach Indicator 
System 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 176 

Installation of Latest Technology 
Computer Systems 
(Deb. 9, Vol. XI, O4-08-200S) 
Col. 39 

Installation of Warning System 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. I 49·S0 

Int¥ated Railway Modernisation Plan 
(Deb. 14, Vol. XII, 11-08-20(5) 
CoL 261-62 

Internal Resources for Development and 
Expansion o{Projects 
(Deb. 18, Vol. XlI. 18-08-2005) 
Col. 121-22 

Introduction of Open Ticket System 
(Deb. 9, Vol. Xl. 04-08.2(05) 
Col. ISS 

Introduction of Spurt Care 
(Deb. 14, Vol. XII. 11-08·2005) 
cm.244 

Introduction ofUnreserved Ticket System 
at Stations 
(Deb. 9, Vol. XI. 04-08·2005) 
Col. 233-S4 

Irregularities in North East Frontier 
Railway 
(Deb. 14, Vol. XU. .. U-08-20(5) 
Col. 160 

Issuance of Complimentary Passes 
(Deb. 4, Vol. XI, 28-07-2(05) 
Col. 310-11 

Issue of Railway Passes to Employees 
(Deb. 22. Vol. XIII. 25-08-2(05) 
Col. 320-21 

Job Opportunities 
(Deb. 22. Vol. XIII, 25-08-200S) 
Col. 325 

Jobs to Displaced persons 
(Deb. 14. Vol. XII. r 1-08.2(05) 
Col. 188-90 

Laying of Optical Fibre Cable 
(Deb. 9, Vol. XI. 04-08-2005) 
Col. 41-42 

Linking of ports with rail 
(Deb. 14, Vol. XII. 11-08-2(05) 
Col. 261 

Manufacturing of Wheels 
(Deb. 18, Vol. XII, 18-08·200S) 
Col. 24-30 

Medicine Stores in HospitallDispensaries 
(Deb. 18. Vol. XII, 18-08-2(05) 
Col. 294-95 

Meeting with OBC Railways Employees 
Organ isacions 
(Deb. 18. Vol. XII, 18-08-2(05) 
Col. 284 

Mobile Telephones in Railways 
(Deb. 14, Vol. XII, 11-08·2005) 
Col. 185-86 

Modernisation of Kharagpur Railway 
Workthop 
(Deb. 18. Vol. XII, 18-01-2(05) 
Col. 139 
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Modernisation of Tindharia Workshop 
(Deb. 14, ~I. XII, II-OS-2(05) 
Col. 20344 

Nanded Railway Division 
(Deb. 14, Vol. XII,II-08-2(05) 
CoI.7A-75 

Need to bring various railway stations 
between Bachhwada and Pusa in 
Samastipur Parliamentary 
Constituency, Bihar under Samastipur 
Railway Zone (MUR 377) 
(Deb. 2, ~1. XI, 26-07-2(05) 
Col. 62S-29 

Need to extend 31 5A rail services upto 
Muri via lhalda in West Bengal and re-
route Shaktipuja Express via Muri, 
Jhalda and Bokaro Steel city (M UR 377) 
(Deb. 17. Vol. XII, 17-08-2005) 
Col. 478 

Need to provide stoppage to important 
trains and computerized reservation 
facility at Nagina, Bijnore district, Uttar 
Pradesh (MUR 377) 
(Deb. 11. Vol. XII,08-OS-2005) 
Col. 533 

Need to restore the arrangement of seat 
reservation in Puja Express for 
passengers commuting on Rewari-
Jaipur route (MUR 377) 
(Deb. 8, Vol. XI, 03'()8-200S} 
Col. 539 

Need to resume plying of Mahanadi 
Express on Betul-Nagpur-Bilaspur 
route (MUR 377) 
(Deb. 8, ~1. XI, 03-OS-2005) 
Col.S42 

Need to review the procedure being 
followed for awarding contract of 
pantry car in trains by IRCTC limited 
(MUR377) 
(Deb. 24, Vol. XIII. 30-0S-2(05) 
Col. 60-61 

Need to stop evacuation of hutme~ by 
Rail~ during rain)'.-on in Gondia 

District, Maharashtra (MUR 377) 
(Deb. 3, Vol. XI, 27-07-20(5) 
Co1.621-22 

Need to upgrade schools run by Railways 
with CBSE affiliation (MUR 317) 
(Deb. 14, Vol. XII, II-OS-2005) 
Col. 329-30 

New Catering Policy 
(Deb. 14, Vol. XII,II-OS-2005) 
Col. 61-64 

New Delhi-Chennai Freight Corridor 
(Deb. 4, \til. XI. 28-07-2005) • 
CoL 138-39 

Non-Availability of Railway Wagons 
(Deb. 4, ~1. XI, 2S-07-2005) 
Col. 164-65 

Non-Incorporation of Changes in 
Computer Reservation System 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 75-76 

Operation of illegal vendors in catering 
system 
(Deb. 14, Vol. XII, II-OS-2005) 
Col. 178 

Operation of unauthorised railway agents 
(Deb. 4, \til. XI, 28-07-2005) 
Col. 280 

Outstanding dues against power houses! 
SEBs 
(Deb. 14, \til. XII,II-08-2005) 
Col. 195-97 

Pantry Car Facility in Trains 
(Deb. 22, Vol. xiu, 25-08-2(05) 
Col. 170-71 

Parcel and catering business 
(Deb. 4, Vol. XI, 28-07-2(05) 
Col. 186-87 
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Parking Charges 
(Deb. 14, Vol. Xli, 11.()8-2005) 
Col. 130 

Passenger Coach Production Company 
(Deb. 14, \bl. XII, II.()S-2005) 
Col. 1 57-SS 

Payment of Share Money by GPPL to 
Railways 
(Deb. 9, Vol. XI, 04'()8-200S) 
Col. 162 

Policy on containerized operations 
(Deb. ) 4, Vol. XII, 1l'()8-200S) 
Col. 286-87 

Postingffransfer Policy for Doctors 
(Deb. IS, Vol. XII, 18.0S-200S) 
CoJ.287 

Private Sector Participation in Railways 
(Deb. 14, Vol. XII, 11'()8-200S) 
Cot. 282-83 

Procurement of Cranes 
(Deb. 14, Vol. XII. 11'()8-2005) 
Col. 134-35 

Procurement of Kulhars and Khadi in 
Railways 
(Deb. 22, Vol. XIII.2s.oB-2005) 
Col. 25 I-54 

Production/Manufacturing Units 
(Deb. 18, Vol. XII, 18-OS-2005) 
Col. 287-S8 

Promotion ofSp<.rts. . 
(Deb. 4, Vol. XI, 28'()7-2005) 
Col. 309 

Provision of Hepatitis-B V2Iccine in 
Railway Hospitals 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 215-16 

Rad io Frequency Iden tification 
Technology 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 164 

Rail Connectivity to Remote Areas 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 93 

Rlil Connectivity with Tomt District of 
Rajasthan 
(Deb. 9, Vol. XI,04-08-2005) 
CoJ.58-S9 

Rail Corridor between Delhi-Mumbai and 
Delhi Howrah 
(Deb. 4, Vol. XI. 28-07-2005) 
Col. 154 

Rail Corridors 
(Deb. IS, Vol. XII,18-08-2005) 
Col. 169-70 

Rail Prrojects 
(Dt.ob. IS, Vol. XII, 18-08-2005) 
Col. 277 

Rail Ticket Booking through Internet 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 290-91 

Rail-side Warehouse complexes 
(Deb. 14. Vol. Xll. 11-08-2005) 
Col. 64-65 

Railway Claims Tribunal 
(Deb. 18, Vol. XII. 18-08-2005) 
Col. 126-27 

Rai Iway Employees 
(Deb. 14, Vol. XII. 11-08-2005) 
Col. 213 

Railway Employees Affected by 
HIV/AIDS 
(Deb. 18. Vol. XII, 18-08-2005) 
Col. 162-63 

Railway Freight Rates 
(Deb. 14, Vol. XII. 11-08-2005) 
Col. 139 

Railway Projects 
(Deb. 18, Vol. XII. 18-08-2005) 
Col. 77-78 

Railways earning through freight and 
parcel, 
(Deb. 4, Vol. XI, 2S-07-2005) 
CoI.~l09 

Railwa'Ys' Competitton with Low Budget 
Airl.ines 
(Dd). 4, Vol. XI, 28-07-2005) 
Co'l. 79-80 

Reba/;e for Cargo 
(Dieb. 4, \bl. XI,28-07-200S) 
Oll.29S-96 
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Redesigning of EMU 
(Deb. IS. Vol. XII. IS-OS-200S) 
Col.22S 

Reduction in market share in freight traffic 
(Deb. 4. Vol. XI. 2S-07-2ooS) 
Col. III 

Regularisation of Contract Labourers 
(Deb. IS. Vol. XII. IS-OS-200S) 
Col. 37-3S 

Regularisation of Temporary Employees 
in Railways 
(Deb. IS. Vol. XII, IS-08-200S) 
Col. 130 

Report of Commissioner of Railway Safety 
(Deb. 22. Vol. XIII, 2S-OS-200S) 
Col. 270-71 

Reserved Vacancies in Nanded Division 
(Deb. 14, Vol. XII, 11-08-2(05) 
Col. 132 

Resource Crunch in Railways 
(Deb. IS, Vol. XII, IS-OS-200S) 
Col. 27S-79 

Return Journey Booking Facilities 
(Deb. 18. Vol. XII, 18-0S-200S) 
Col.S6-90 

Revenue earned and expenditure incurred 
(Deb. 4. Vol. XI. 2S-07-2005) 
Col. 148-52 

Revenue earned from Freight 
(Deb. 9. Vol. XI. O4-OS-2005) 
Col. 36-37 

Revenues Earnings from Freight Traffic 
(Deb. 4, Vol. XI, 2S-07-2OOS) 
Col. 147-48 

Review of New Catering Policy 
(Deb. 4. Vol. XI, 2S-07-2OOS) 
Col. 16S 

Revision of Pay Scales 
(Deb. 14, Vol. XII, II-OS-200S) 
Col. 99-100 

Revival of Concept of Assisted Sidings 
(Deb. 22, Vol. XIII, 2S-OI-200S) 
Col. 321-22 

ROB in Railways 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 140-41 

Running of Stearn Engines 
(Deb. 18, Vol. XII, IS-OS-200S) 
Col. 262 

Scam in 'Rake-for-Rent' 
(Deb. IS, Vol. XII, IS-OS-200S) 
Col. 26S-69 

Scheme to Increase Freight Carriage by 
Goods Trains 
(Deb. 9, Vol. XI, 04-08-2005) 
Col.M-87 

Schools Run by Railways 
(Deb. IS, Vol. XII, 18-08-2005) 
Col. 136-38 

Selling of tickets through mobile vans 
(Deb. 4. Vol. XI, 28-07-200S) 
Col. 95-97 

Setting up of Passenger Coach/Wheel 
Factory 
(Deb. 22, Vol. XIII. 25-08-2005) 
Col. 126-27 

Shifting of Commercial Department 
(Deb. 4. Vol. XI. 28-07-2(05) 
Col. J06-07 

Shortage of Railway Coaches 
(Deb. 22, Vol. XIII. 25-08-2(05) 
Col. 173-74 

Shortage on Engine Drivers 
(Deb. 4, Vol. XI. 28-07-2005) 
Col. 326-27 

Signalling System 
(Deb. 14. Vol. XII. 11-08-2(05) 
Col. 58-60 

Special Railway Safety Fund 
(Deb. 18. Vol. XII, IS-OS-200S) 
Col. 253-57 

Special ticket checking drives 
(Deb. 4. Vol. XI, 28-07-2005) 
Col. 23S-39 
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Special Trains 
(Deb. 18. Vol. XII, IS-OS-2(05) 
Col. 265-66 

Steam Heritage Tourism 
(Deb. IS, \bl. XII, I8-0S-2005) 
Col. 24 142 

Stop,age at Orai Station 
(Deb. 14, Vol. XII, lI-OS-200s) 
Col.K7 

Stoppage of Train 
(Deb. IS. \bl. XII, IS-08-2005)· 
Co1.263~ 

Stoppage of trains at Dhampur and 
Gajraula 
(Deb. 14. Vol. XII. II-OS-2005) 
Col. 140 

Stoppage of Utkal and Geetanjali 
Expresses at Kalunga 
(Deb. IS, Vol. XII, IS-08-2005) 
Col. 102 

Stores Management and Inventory 
Control in Railways 
(Deb. 22. Vol. XIII, 25-OS-2005) 
Col. 250 

Strategy to increase market share in fTeighl 
traffic 
(Deb. 4. Vol. XI, 2S-07-200S) 
Col.163~ 

Suspension/Delay of Rail Service 
(Deb. 18, Vol. XII. IS-OS-2005) 
Col. 170 

Theft Cases in Railways 
(Deb. 9. \\>1. XI. 04-oS-2005) 
Col.17~73 

Ticket Counter 
(Deb. 18. Vol. XII. IS-oS-2(05) 
Col. 243 

Track Cleanliness 
(Deb. 14. Vol. XII. II-OS-200S) 
Col. 201-202 

Tl'aCk Renewal 
(Deb. 14. Vol. XII. II-OS-2005) 
Col. 33-39 

Transportation of Fertilizers 
(Deb. 14. Vol. XII. II-OS-2005) 
CoI.2SS-59 

Travelling in AC Coaches at sleeper class 
cost 
(Deb. 4. \\>1. XI. 2S-07-2005) 
Col. 99 

Travelling of train passengers on roof-top 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 179-80 

Ultra Sonic Flaw Detectors 
(Deb. IS, Vol. XII. IS.()8-2005) 
Col. 161-62 

Upgradation of Capacity Augmentation 
(Deb. 9. Vol. XI. 04-OS-2005) 
Col. 265-66 

Use ofKulhar. Khadi in Railways 
(Deb. 4. \b\. XI. 2S-07-2005) 
Col. 322 

Use of Railway Land 
(Deb. 9, Vol. XI. 04-08-2005) 
Col. 25·-30 

Use of Railway Land (H,A.H. Dis) 
(Deb. 15. Vol. XII. 12-08-2005) 
Co\. 393-400 

Vacancies of Presiding Officer in RCT 
(Deb. IS. Vol. XII. IS-08-2005) 
Col. 223-24 

Vacancies of SCs/STs and OBCs in 
Railways 
(Deb. 9. Vol. XI, 04-08-2005) 
Col. 112-14 

ViolationofRPSAR, 19S5andRTAR, 19S0 
(Deb. 18, Vol. XII. 18-08-2005) 

Col. 235-37 
Wagon Manufacturing Units 

(Deb. 4. Vol. XI, 2S-07-2005) 
Col. 146-47 

Working Conditions ofGangmen 
(Deb. 14, Vol. XII. II-oS-2005) 
Col. I 97-9S 

Railways School 
Need to open a Railway residential school 

at Manjhi in Saran district, Bihar (MUR 
377) 
(Deb. 16. Vol. XII, 16-08-2005) 
Col. 433 . 
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Rat.'aI 

Dependence of Agricultural Land on Rain 
(Deb. 6. Vol. XI. 0 1-08-2005) 
Col. 209--1 I 

Rainfall 
(Deb. II, Vol. XII. 08-08-200S) 
Col. 24748 

Rajasthan 

Airstrip at Kishangarh 
(Deb. IS. Vol. XII, IS-08-2(05) 
Col. 79 

Ajmer-Kota Rail Line 
(Deb. 9 , Vol. XI. 04-08-2005) 
Col. 54-55 

Annual Budget of National Ayurvedic 
Institute 
(Deb. 21. Vol. XIII, 24-OS-2005) 
Col. 155-56 

Assistance for Promotion of Sports 
(Deb. 8 , Vol. XI, 03-OS-200S) 
Col. 21 7-33 

Availability ofBSNL Cash Cards 
(Deb. 3 • Vol. XI, 27-07-2005) 
Col. 548-49 

CBI Report on Sariska 
(Deb. I , Vol. XI. 25-07-2005) 
Col. 22{}-24 

Central University Status to State 
Universities 
(Deb. 7 , Vol. XI,02-08-200S) 
Col. 281-82 

Centrally Protected Monuments in 
Rajasthan 
(Deb. 18. Vol. XII. 18-08-2005) 
CoJ.I80-90 

Coal Quota for Rajasthan Power Plants 
(Deb. 13, Vol. XI}. 10-08-2005) . 
Col. 167-68 

Collection of Toll Tax 
(Deb. 21, Vol. XIII. 24-08-200S) 
Col. 318-21 

Complaint against Bank of Rajasthan 
(Deb. I S, Vol. XII, 12-08-2005) 
Col. 102 

Complaints Against Dental Colleges 
(Deb. 21. Vol. XIII, 24-08-2005) 
Col. 123-24 

Concession to Rajasthan Small Scale 
Industries Corporation 
(Deb. 12, Vol. XII. 09-OS-2005) 
Col. 122 

Construction of New Roads for East-West 
Corridor 
(Deb. 21, Vol. XIII, 24-OS-2005) 
Col. SO-SI 

Conversion of State Highways Into 
National Highways 
(Deb. 8 , Vol. XI. 03-08-2005) 
Col. 421-22 

CRF Proposals Receiveil from Rajasthan 
(Deb. 3 , Vol. XI. 27-07-2005) 
Col. 223 

Crops under MSP 
(Deb.6, Vol. XI.0I-OS-2005) 
Col. 361-62 

Declaration of National Highways 
(Deb. 8, Vol. XI. 03-08-2005) 
Col. 381-82 

Development of Jodhpur Airport 
(Deb. 9, Vol. XI. 04-08-2005) 
Col. 88-89 

Doordarshan Kendras in Rajasthan 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 134 

Drug Related Cases 
(Deb. IS, Vol. XII, 12-OS-2005) 
Col. 254 
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Encouraging Activities of Youth Affairs I Industrial Development in Rajasthan 
and Sports (Deb. 10, VoJ. Xl, 05-08-2005) 
(Deb. 2 I. Vol. XIIJ, 2~-200S) Col. 109 
CoI.23~36 

Jaipur Airport 
Expenditure Incurred on NOS) (Deb. 9 , Vol. X), 04-08-2005) 

(Deb. 13, Vol. XII, 10-08-2005) Col. 311 
Col. 63940 

Farmers Benefited under NAIS in 
Rajasthan 
(Deb. II, Vol. XII,0~8-2005) 
Col. 155-56 

Four-Laning ofByavar-Pali-Sirohi Road 
(Deb. 17, Vol. XII, 17-0.8-2005) 
Col. 124-25 

Gadgil-Mukherjee Fonnula 
(Deb. 13. Vol. XII, 10-08-2005) 
Col. 298-99 

Gasification of Lignite Reserves 
(Deb.4. Vol. XI, 28-07-2005) 
Col. 282-83 

Housing Projects 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 125-27 

IdolofNatraj 
(Deb.9. Vol. XI. 04-08-2005) 
Col. 192 

Implementation of Canal System 
(Deb. 19. Vol. XII. 22-08-2005) 
Col.209-1O 

Inclusion ofBishnoi Caste in OBC List 
(Deb. 4, Vol. XI. 28-07-2005) 
CoJ.296-97 

Inclusion ofTehsii under Tribal Sub-Plan 
Area 
(Deb. 20. Vol. XII. 23-08-2(05) 
CoI.2II 

Increasing Thickness ofN.Hs. 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 14647 

Krishi Vigyan Kendras 
(Deb. II, Vol. XII, 08-08-2005) 
CoJ.486 

Land Reforms 
(Deb. 15, Vol. XlI, 12-08-2(05) 
Col. 259-60 

LPTIHPT Telecasting Centres in Rajasthan 
(Deb. 18, Vol. XII, I ~8-2(05) 
Col. 289-92 

Luxury Tourist Trains 
(Deb. 9 , Vol. XI, 04-08-2005) 
Col. 4445 

Medical Interests of Labourers 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 195 

Mines Functioning in Forest Areas of 
Rajasthan 
(Deb. I • Vol. XI. 25-07-2005) 
Col. 257-58 

Mines Near Sariska Tiger Reserve 
(Deb. I, Vol. XI,25-07-2005) 
Col. 159 

Mobile Service in Rajasthan 
(Deb. 21, Vol. XIII,24-08-2(05) 
Col. 350-51 

Mustard Oil Scam 
(Deb. 6 • Vol. XI, 01-08-2005) 
Col. 366-67 

Nannada Canal Project of Rajasthan 
(Deb. I. Vol. XI, 25-07-2005) 
Col. 430-32 
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Need for an enquiry into the 

malfunctioning of Sambhar Salts 
Limited engaged in production of salt 
in Jaipur district, ~asthan (MUR 377) 
(Deb. 2 , Vol. XI, 26~7-2005) 
Col. 626 

Need for construction of an airport at 
Kayad,Ajmer, Rajasthan (MUR 377) 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 323-24 

Need to accord the status of a Central 
University to Jai Narain Vyas University 
in Jodhpur, Rajasthan (MUR 377) 
(Deb. 19, Vol. XII. 22-08-2(05) 
Col. 522 

Need to accord the status of an 
International Airport to Jaipur Airport 
and also name it after Maharaja 
Mansingh (MUR 377) 
(Deb. 8 • Vol. XI, 03-08-2005) 
,Col. 540 

Need to declare Jaipur Airport as an 
international airport and provide funds 
for its modernisation (MUR 377) 
(Deb. 14. Vol. XII, 1I-08-200S) 
Col. 324 

Need to develop the barren unproductive 
land in Dholpur district of Rajasthan 
for generating employment (MUR 377) 
(Deb. 19, Vol. XII, 22~8-200S) 
CoI.S22-23 

Need to expedite availability of credit 
cards to the farmers through 
nationalized banks in Madhya Pradesh 
and Rajasthan (MUR 377) 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 428-29 

Need to introduce a D.M.U. service 
between Alwar and Delhi (MUR 377) 
(Deb. ) 6, Vol. XII, I ~S-20(5) 
Col.42S 

Need to introduce a Metro Rail service in 
Jaipur. Rajasthan (MUR 377) 
(Deb. 21 , Vol. XlII, 24~8-200S) 
Col. 471 

Need to provide financial assistance to 
the Government of Rajasthan with a 
view to solve drinking water problem 
in the State (MUR 377) 
(Deb. II, Vol. XII, 08-OS-200S) 
COI.S27-28 

Need to start work on Jodhpur-Barmer and 
Jodhpur-Jaisalmer National Highway 
and also clear the proposals for 
construction of roads under Central 
Road Fund for Jodhpur (MUR 377) 
(Deb. 24. Vol. XIII. 30-08-2005) 
Col. 60 

Non-Incorporation of Changes in 
Computer Reservation System 
(Deb. 14. Vol. XII, II ~8-2005) 
Col. 75-76 

Opening of Petrol/Diesel Outlets in 
Rajasthan 
(Deb. IS, Vol. XII. 18-08-2005) 
Col. 139-42 

Payment of Insurance Claims of Farmers 
of Rajasthan 
(Deb. 19, Vol. XII. 22-08-200S) 
Col. 433-J4 

Pending Applications for STD/ISD/PCO 
Booths in Rajasthan 
(Deb. 8 , Vol. XI. 03-08-2005) 
Col. 352-S5 

Primitive Tribes 
(Deb. 12, Vol. XII,09-08-200S) 
Col. 134--44 

Private Telecom Companies in Rajasthan 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. 236-37 

Production of Salt 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 77 
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Progress in Rajasthll'l 
(Deb. 2 . Vol. XI, 26-07.20(5) 
Col. S32-33 

Progress ofSSI in Rajasthan 
(Deb. 7. Vol. XI, 02-08-2005) 
Col.2SO-S7 

Protection ofSati 
(Deb. 12, Vol. xii. 09-08-20(5) 
Col. 107-08 

Rail Connectivity wi1h Tonk Diltrict of 
Rajasthan 
(Deb. 9 • Vol. XI. 04-08-2005) 
Col.5S-59 

Rail Projects of Rajasthan 
(Deb. 9 • Vol. XI. 04-08-2005) 
Col.I~8' 

Rajasthan Atomic Power Project 
(Deb. 3 , Vol. XI. 27-07-2OOS) 
Co1.218-19 

Recovery of Dues 
('pcb. 8 , Vol. XI. 03-OS-200S) 
Col. 247-48 

Refinery in Rajasthan 
(Deb 9. Vol. XI, 04-08-2(05) 
Col. 12:5-26 

Renaming of Jodhpur Airport 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 121-22 

Reservoir Project 
(Deb. 19. Vol. XII. 22-08-2(05) 
Col. 122·23 

ROBs and RUBs in Rajasthan 
(Deb. 22, Vol. XIII, 25-08-200S) 
Col. 202-03 

Rural spons Programme 
(Deb. 21, Vol. XIII, 24-08-200S) 
Col. 235-37 

Scheme for Upliftment ofSaharia Tribes 
(Deb. 16, Vol. XU, 16-08-200S) 
CoI.172-74 

SeUin8 up of L .... t.ed Power .,... 
byNLC 
(Deb. 21, ~. XIII, 2~-200S) 
Col. 142 

Supply of Gas to Dholpur Power Plant 
(Deb. IS, Vol. XII,IS-08-200S) 
Col. 166 

Telephone Exchanges in Rajasthan 
(Deb. 17. Vol. XII. 17-08-200S) 
Col. 131-42 

Telephone on Demand 
(Deb. 3 . Vol. XI. 27-07-200s) 
Co1.561~ 

Upgradation/Modemisatlon ofRajuthan 
Nuclear Power Plant 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 420-2 I 

Use of ButTer Stock 
(Deb. 6 • Vol. XI. 0I-08·200S) 
Col. 202-03 

Vacant Posts in Udaipur Division 
(Deb. 21. Vol. XIII. 24-08-2(05) 
CoJ.355--57 

Waiving of Loans 
(Deb. I . Vol. XI. 25-07·2005) 
Col. 223-26 

Water Lifting and Supply Project of 
Rajasthan 
(Deb. I • Vol. XI. 2S-07-200S) 
Col. 525 

Widening of National Highways in 
Rajasthan 
(Deb. 17. Vol. XII. 17-08-2(05) 
Col. 357-58 

Rajiv Gandhi Grameen Vldyutikaran 
Yojana 

. Rajiv Gandhi Grameen Vidyutikaran Yojana 
(Deb. 5, Vol. XI. 29-07-2(05) 
Col. 284-87 
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Rajlv Caadhi Nation. D.riDkiDg Water 
Milito. 

Rajiv Gandhi National Drinking Water 
Mission 
(Deb. 5 , Vol. XI, 29-07-2(05) 
Col. 37s-83 

Ram Ja .... BhooIIli 

Ram Janam Bhoomi 
(Deb. 20. \All. XII, 23-08-2(05) 
Col. 64 

Terrorism in the country including attack 
on Ram Janam Bhoomi Complex at 
Ayodhya(DUR 193) 
(Deb. 15. Vol. XII,12-OS-2(05) 
Col. 333-50 

Terrorism in the country including anack 
on Ram Janam Bhumi Complex (OUR 
193) 
(Deb. 9. Vol. XI, 04-08-2005) 
Col. 386-477 

Rangarajan Commission 

Strengthening of Statistical System/Data 
Collection 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col.3lO-II 

Rapid Exit laD-way 

Construction of Rapid Exit Taxi-way at 
Mumbai Airport 
(Deb. 9 . Vol. XI. 04-08-2005) 
Col. 117-18 

Rashtriya Amaya Nidhi 

Rashtriya Arogya Nidhi 
(Deb. 21, Vol. XIII, 24-08-2(05) 
Col. 190-92 

Rashtriya Sam Vlkas Yojana 

Imbalance in Development of States 
(Deb. 17. Vol. XII, 17-08-2(05) 
CoL 262-66 

Rashtriya Sam Vikas Yojana in Uttar 
Pradesh 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 245 

Rashtriya Samvikas Yojana 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. 286 

Ravine Development Scheme 

Need to accord approval to the proposal 
of the Government of Uttar Pradesh for 
implementation of Ravine Development 
Scheme in the State (MUR 377) 
(Deb.2. Vol. XI. 26-07-2(05) 
Col. 628 

Raw Materials 

Payment for Purchase of Raw Material 
(Deb. II, Vol. XII, 08-08-2005) 
Col.80-S2 

Real Estate 

Transparency in Indian Real Estate Sector 
(Deb. 7, Vol. XI. 02-08-2005) 
Col. 204-05 

Recruitment 

Filling up of Vacancies in Mormugao Port 
Trust 
(Deb. 21, Vol, XIII, 24-08-2(05) 
Col. 145 

Need to rescind the order withdrawing 
relaxation of height being given to the 
cand idates from U !taranchal for 
recruitment in Army (MUR 377) 
(Deb. 16, \All. XII,I6-0S·2005) 
Col. 429 

Online Recruitment System 
(Deb. 21, \All. XIII, 24-OS.200S) 
Col. 24748 . 

Recruitment of Management Trainees 
(Deb. 17, \\>1. XII, 17-08·2005) 
Col. 167-68 
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Recruitment of Teachers 
(Deb. 20. Vol. XII, 23-08-2005) 
Col. 279 

Relaxation in recruitment in Anny 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 228 

Special Recruitment Drive 
(Deb. 13, Vol. XII, 10-08-200S) 
Col. 320-21 

Red Cross Society 

Guidelines for Proper use of Red Cross 
Emblems 
(Deb. 21. \obI. XIII. 24-08-2005) 
Col. 168 

Raising of Donations by IFRC 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 280-81 

Reference by tbe Speaker 

12Sth Birth Anniversary of Munshi 
Premchand 
(Deb. 7 . Vol. XI. 02-08-2005) 
CoL 345 

Calamities occurred due to incessant rains 
in Mumbai and fire in Mumbai high 
Platfonn 
(Deb. 4 , Vol. XI. 28-07-200S) 
CoLI 

Quit India Movement-Reference by the 
Speaker 
(Deb. 12. Vol. XlI, 09-08-200S) 
Col. 1-2 

Refineries 

GUttI Gobind Singh Refinery 
(Deb. 14, Vol. XII,II-08-200S) 
Col. ISO 

Investment if' Refinery by ONGC 
(Deb. 18, Vol. XlI, 18-08-200S) 
CQL 135-36 

Losses to Refineries 
(Deb. 9 , Vol. XI, 04-08-2005) 
Co1.2S7-S8 
(Deb. 22, Vol. XIII. 2S-08-200S) 
CoL 325-26 

Merger ofBRPL with IOC 
{Deb. 14, Vol. XII, 1I-08-200S) 
Col. 139 

Need for expansion ofHaldia Refinery in 
West Bengal (MUR 377) 
(Deb. 14. Vol. XII,II-08-200S) 
Col. 32S-26 

Panipat Refinery 
(Deb. 22, Vol. XIII, 2S-08-200S) 
Col. 297 

Profit of Refineries 
(Deb. 9, Vol. XI. O4-08-200S) 
Col. 215-24 

Refineries in Tamil Nadu 
(Deb. 22, Vol:XIII, 25-08-200S) 
Col. 24S-46 

Refinery in Lohgada 
(Deb. 18, Vol. XII. \8-08-2005) 
Co1.2S2-S3 

Refining Capacity 
(Deb. 22, Vol. XIII, 25-08-200S) 
Col. 219-20 

Refining Capacity 9fRefineries 
(Deb. 22, Vol. XIII, 25-08-200S) 
Col. 106-07 

Setting up of Refineries Abroad 
(Deb. 4 , Vol. XI, 28-07-200S) 
Co1.l70-71 

Setting up of Refineries by ONGC 
(Deb. 18, Vol. XII, 18-08-200S) 
Col. 293·94 

Refugees 
Citizenship to R~fugees 

(Deb. 12, Vol. XlI, 09-08·200S) 
CoI.4IS-J6 



R.eNaee in Camps 
(Deb. 20, \\)1. XII, 23-Q1..200S) 
CoI.2S4..aS 

R._New. 

New Channels for Regional News 
(Deb. 22, Vol. XIII.2S.oI-200S) 
Col. 289-90 . 

Realonal Rural Banks 

Irregularities in Regional Rural Banks 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 65-66 

Losses incurred by RRBs 
(Deb. 10. Vol. XI,05-08-2005) 
CoI.48-58 

Need to extend the Eighth Bipartite Pay 
Revision settlement to Regional Rural 
Banks (RRS) at par with Commercial 
Banks (MUR 377) 
(Deb. 19, Vol. XII, 22-08-200S) 
Col. 523 

Pay Scale ofRRBs 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 1 24-2S 

Performance ofRRBs' 
(Deb. 15. Vol. XII, 12-08-2005) 
Col. 91 

Regional Rural Banks 
(Deb. 15. '«ll. XII, 12-01-2(05) 
Col. 63-64 

RRB Stair Promotion Rule 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 246 

ReaistratioD of Marriage 

Law on Compulsory Registration of 
Marriage 
(Deb. 2 , ~I. XI,.26-07-2(05) 
Col. 501-02 

377 .... ~ ..... 
Delay Ie Oisposal of Pend I .. Cases by 

WCL 
(DIb. 21, ~1. XIII, 24-08-20(5) 
Col. 337-39 

Empl9yment to Land Oustees 
(Deb. 17, ~1. XI.03-08-200s) 
eoi.467-6S 
(Deb. 8, Vol. XII, 17-oS-2005) 
Col. 78-79 

Employment to Land Oustees ofMCL 
(Deb. S • Vol. XI. 03-08-2005) 
Col. 373 

Funds for Rehabilitation Programme of Gas 
Victims 
(Deb. II. Vol. XII. 08-oS-2005) 
Col. 264-65 

Implementation ofNati,onal RelOCStion and 
Rehabilitation Policy 
(Deb. 13, Vol. XII, 03-oS-2(05) 
Col. 456-64 

Jobs to Displaced persons 
(Deb. 14, Vol. XII, 1I-08-200S) 
Col. 118-90 

Need to continue 'National Programme of 
Rehabilitation for Persons with 
Disabilities' Scheme in Bellary district, 
Kamataka (MUR 377) 
(Deb. 3 • Vol. XI. 27-07-2005) 
Col.6IS-16 

Need to expedite the relief and 
rehabilitation measures in landslides-
affected Uttar Kashi district of 
Uttaranchal (MUR 377) 
(Deb. 19, Vol. XII, 22-08-2(05) 
Col. 524 
New Scheme for Manual Scavengers 

(Deb. IS. Vol. XII. IS-OS-2(05) 
Col. 63--{)S 

Provision for Purchase of Land for Tribals 
in Gujarat 
(Deb. 20. Vol. XU. 23-08-2005) 
Col. 298-99 ' 



37. LOKSABHA 

Rehlbilitation of Child Labow' 
(Deb. II. \bt XII. 01420(5) 
CoI.IO~ 

Rehlbilitation of Children 
(Deb. 12. ~. xn.~2005) 
Col. 121-29 

RehabilDtion of Disabled 
(Deb. 4 • \\>1. XI, 28-07-2GOS) 
Col.~ 

Rehabilitation of Ex-Servicemen 
(Deb. 14. ~I. XII, 11-08-2005) 
Col. 39-46 

Rehabilitation of Minor Girls 
(Deb. 7, \t)1. XI. 02-08-2(05) 
Co1.312-14 

Rehabilitation of Srilanka Migrants 
(Deb. 12. \t)1. XII. 09-08-2(05) 
Col. 383-84 

Rehabilitation of Textile Workers 
(Deb. 10, Vol. XI, 05-08-2(05) 
Col. 58-59 

Rehabilitation of Tribes in Andaman and 
Nicobar 
(Deb. 2 , Vol. XI. 26-07-2(05) 
Col. 420 

Rehabilitation of Tsunami Affected 
Countries 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 163-64 

Rehabilitation of Tsunami affected 
Orphans and old age persons 
(Deb. 4 , Vol. XI, 21-07-2005) 
Col. 127-21 

RehabiJitiltion ofTlunami affected widows 
(Deb. 2 • \t)1. Xl. 26-07-2005) 
CoI.367~8 

Rehlbilitation ofTsunami hit areas 
(Deb. 2 , Vol. XI, 26-07-2005) 
Co1.502-06 

Rehabilitation of workers 
(Deb. 4 , Vol. XI, 28-07-2005) 
CoI.I~7 

Rehabilitation Package for Tribals 
(Deb. II, ~I. XII, 01-08-2005) 
Co1.9S-97 
Relief PICkage to Displaced Families 

(Deb. 22, \t)1. XIII,25-08-2005) 
Col. 264-65 

Vocational Rehabilitation Centres for 
Handicapped 
(Deb. 19, Vol. XII, 22-08-2(05) 
Col. 93-94 

Welfare of Street Children 
(Deb. 4, Vol. XI. 28-07-2005) 
Col. 257-59 

Rehabilitation Fund Seheme 

Textile Workers Rehabilitation Fund 
Scheme 
(Deb. 10, Vol. XI,05-08-2005) 
Col. 213--16 

Relitions 

Derogatory Depiction oflndian God 
(Deb. 3 , Vol. XI, 27-07-2(05) 
Col. 232-33 
(Deb. 2). Vol. XIII. 24-08-2005) 
Col. 173-74 

Reliaious Artefacts 

IdolofNatraj 
(Deb. 9 • Vol. Xi,04-08-2(05) 
Col. 192 

Relilioul P"ees 
Allocation of Funds to Kalyani Devi 

Temple 
(Deb. 6 , Vol. XI. 01-08-2005) 
Col. 191-92 

Beautification ofChaity8 Bhoomi Stupa 
(Deb. 19, ~I. XU, 22-08-2005) 
Col. 127-21 
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Demase to Reli'ious Shrines in London 
(Deb. 3 , Vat Xl, 27~7·2005) 
CoJ.229 

Environment ofVrindavan 
(Deb. II. Vol. XII, 08~8-2005) 
Col. 147-49 

Insurance to Pilgrims Visiting Amamath 
(Deb. 19, Vol. XII, 22~8-2005) 
Col. 122 

Management of Gurudwaras in Pakistan 
(Deb. 8 , Vol. XI, 03~8-2005) 
Col. 355 

Modernisation of Sree Padmanabha 
Swamy Temple 
(Deb. 19, Vol. XII,22~8-2005) 
Col. 21 I 

Need to provide basic amenities at 
Naimisaranya in Misrikh Parliamentary 
Constituency, Uttar Pradesh with a 
view to promote tourism and pilgrimage 
in the year (MUR 377) 
(Deb. 24, Vol. XIII, 30~8-2005) 
Col. 63 

Need to provide basic amenities in 
Sultanganj Bihar and developing it as 
a place of religious and historical 
importance (MU R 377) 
(Deb. 23, Vol. XIII, 2~8-2005) 
CoI.S4-55 

Need to start work on rope-way at Girnath 
Parvat in Junagarh district of Gujarat 
(MUR371) 
(Deb. 24, Vol. XIII, 3~-2005) 
Col. 55 

Security at Religious Places 
(Q.eb. 20, Vol. XII, 23~8-2005) 
COI.2SS 

Shiva Ttrnple at Ayranikimnu 
(Deb. 14, Vol. XII,II~8-2005) 
eel. 92 

Subrahmanya Temple 
(Deb. 9 , Vol. XI, 04~8-2(05) 
Col. 51 

Subsidy/Facilities to Indians Visiting 
Religious Shrines Abroad 
(Deb. 13, Vol. XII, 10~8-2005) 
CoI.47S-80 

Sun Temple 
(Deb. 4 , Vol. XI. 28~7-2005) 
Col. 173-75 

Terrorist attack at Ayodhya 
(Deb. 2 , Vol. XI, 26~7-2005) 
Col. 91-93 

Terrorist Attack on Amarnath Pilgrims 
(Deb. 16, Vol. XII, I ~8-2005) 
Col. 24-28 

Remote Area Rail Sampark Yojana 

Rail Connectivity to Remote Areas 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 93 

Renewable Energy 

Renewable Energy Sources 
(Deb. 10, Vol. XI, 05-08-2005) 
Co1.218-19 

Research & Development 

Alternative Fuel 
(Deb. 9 , Vol. XI, 04-08-2005) 
Col. 99-100 

Boost to Research Activities 
(Deb. 5 , Vol:XI,..29-07-2005) 
Col. 289-90 

Encouraging Scientific Research 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 89-90 

Expendityre of8cientific Research 
(Deb. 5 , Vol. XI, 29-07-2005) 
Col. 390-94 
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Gross Domestic Product on UD in 
AgricultUre 
(Deb. 6 , Vol. XI, 01~J.200S) 
Col. 406 

R &: D Facilities for Pharmaceutical 
Industry 
(Deb. 10, Vol. XI, 05-01-2005) 
Col. 102-03-

Research Opponun'ity for Indian Origin 
(Deb. S , Vol. XI, 29'()7·200s) 
Co1.20s-06 

Setting up ofTask Force on basic Scientific 
Research 
(Deb. 2 , Vol. XI, 26-07·2005) 
Col. 423-24 

Stem Cell Research 
(Deb. 17, Vol. XII, 17-08-20(5) 
Col. 18S-86 
(Deb. 21, Vol. XIII, 2~$-200S) 
Col. 311 

Reservation 

Amendments in Provisions of Reservation 
(Deb. 13, \bl. XII, 10-0'-2005) 
CoI.3So.SI 

Back Log Reservation 
(Deb. 21, Vol. XIII, 2~8-200S) 
Col ]4647 

Implementation of Reservation Polic), 
(Deb. 7 , Vol. Xl, 02-O ... 200S) 
CoL 172 

Need for Lecislation for Reservation to 
Scheduled Castes, Scheduled Tribes 
and other Baward Classes in Higher 
Educational ~tutions (CA) 
(Deb. 17, VoI:XI1, 17.()a.200S) 
Col. 440--60 

Need to increase the percentage of 
reservation provided to Banjara and 
other Nomadic tribes for their socio-

economic .. MucalienaJ upliftment 
(MUR371) 
(Deb. 17. Vol. XII, 17-08-200S) 
Cob4IO 

Quoca oflteteMllion for Promotion of SCI 
ST Officials 
(Deb. 21 t \01. XIII, 24-01-2005) 
CoI.261~ 

Reservation for Denotified Categories in 
Medical Entrance Tests 
(Deb. 21, Vol. XIII, 24-08-200S) 
Col. 1 24·2S 

Reservation for Muslim Students in 
A.M.U. 
(Deb. 2 , Vol. XI, 26-07-200S) 
Col. 130-31 

Reservation for SCtST for Allotment of 
Shops, Stall and Parking etc. 
(Deb. 20, Vol. XII, 23.()8·200S) 
Col. 266-67 

Reservation for SCslSTs in Private Sector 
(Deb. 4 , Vol. XI, 28-07-200S) 
Col.lS2-53 

Reservation for Sports Persons 
(Deb. 3 , Vol. XI, 27-07·200S) 
Col. 183-84 

Reservation in Armed Forces, Judiciary 
and Autonomous Bodies 
(Deb. 14, Vol. XJI,II-OI·200S) 
Col. 89 

Reservation of one third of seats for 
women in .11 the State LeaisJarure and 
Parliament (Res.) 
(Deb. 10, Vol. XI, OS-01-2OO5) 
Col. 427-80 

Reservation of SCslSTs in ScI~tlrlC .nd 
Technical Posts 
(Deb. 17, Vol. XII, 17-08·200S) 
Col. 167 
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Reservation ofSCalSTslOBCs in Defence 
Services 
(Deb. 14. Vol. XII. 11-01-2005) 
Col. 116 

Reservation of Students in liT's and 11M's 
(Deb. 16, Vol. Xli. 16-08-2005) 
CoI.2IS 

Reservation Quota in Admission 
(Deb. 7 , Vol. XI, 02-01-2005) 
Col. 239-43 

Reservation to Girls 
(Deb. 12, Vol. XII, 09-08-2005) 
CoI.2IS-86 

Reserved Vacancies in Nanded Division 
(Deb. 14, Vol. XIJ,II-08-200S) 

. CoI.132 

Special Quota for Government Doctors 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. 121-22 

Reserve Bank 01 India 

Minting of Coins 
(Deb. IS, Vol. XII, 12-08:2005) 
Col. 151-52 

Outsourcing of Banking Service 
(Deb. 15. Vol. XII. 12-08-2(05) 

. Col. 186 

Technology Vision Document 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 68-70 

Reservoir 

Reservoir Project 
(Deb. 19. Vol. XII, 22-08-2(05) 
Col. 122-23 

Residential Properties 

Commercial Use of Residential Properties 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 356-57 

Illegal commercial use of residential 
propenies 
(Deb. 2 , Vol. XI, 26-07-2005) 

. Col. 470-71 

Need to incorporate realistic amendments 
in building bylaws permitting habitable 
space in residential buildings in 
Chandigarh Union Territory (MUR 377) 
(Deb. 9 , Vol. XI, 04-01-2005) 
CoI.363-64 

Ownership Rights to allottees of 
Residential Plots 
(Deb. 2 , Vol. XI, 26-07-2005) 
CoI.3~J 

Resignation by Member 

Shri Bhupinder Singh Hboda-Resigned 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 598 

Retail Sector 

Private Investment In Retail Sector 
(Deb. 20, Vol. Xli, 23-08-2005) 
Col. 119-20 

Retirement Benefit Scheme 

Retirement Related Benefit Scheme 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 440-4 I 

Revenue 

Assistance to Himachal Pradesh for 
Revenue Earning Scheme 
(Deb. 6 , Vol. XI, 01-08-2005) 
Col. 31 1-13 

Revenue Earned by Doordarshan 
(Deb. 9, Vol. XI, 04..08-2005) 
Col. 34-36 

Revenue earned from Freight 
(Deb. 9 , Vol. Xl. 04-08·2005) 
Col.~37-

Revenue from Advertisement 
(Deb. 9. Vol. XI.04.Q8-200S) 
Col. 167-68 
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Revenue to Union and State Governments 
(Deb. 22, Vol. XIII, 2S-08-200S) 
Col. 227 

Right to Information 

Implementation of Right to Information 
Act 
(Deb.3, Vol. XI, 27-07-2005) 
Col114-IS 

Right to Information Act 
(Deb. 16, \bl. XII, 16-08-2005) 
Col. 35S-57 

Right to Information Bill 
(Deb. 21, \bJ. XIII, 24-08-2005) 
Col. 303-04 

Riots 

CBI Enquiry on Gujarat riots 
(Deb.2. Vol. XI. 26-07-2005) 
Col. 422 

River Water Disputes 

Cauvery Water Disputes Tribunal 
Meeting of Inter-State Council 
(Deb. 6, Vol. XI,OI-OS-200S) 
Col. IS6 

Indo-Pak Meet on Wullar Barrage 
(Deb. I, Vol. XI. 25-07-2005) 
Col. 50Pr-1 0 

Riven 

Appropriation of Surplus Water of Krishna 
River by Andhra Pradesh 
(Deb. I , VoI.'XI, 25-07-2005) 
Col. 281-82 

BagJihar Project 
(Deb. 6. Vol. XI,OI-OS-2005) 
CoI.IS9-90 

Cleaning of Rivers and Lakes 
(Deb. I, Vol. XI. 2S.()7·2005) 
Col. 79-92 

Cleaning of Yamuna River 
(Deb. 19. Vol. XII. 22-0S-200S) 
Col. 200-01 

Construction of Bridge on Saunk River 
(Deb. 21, Vol. XIII, 24-OS-2005) 
CoI.S5-S6 

Construction of Bridges on River Ganga 
(Deb. 21. Vol. XIII, 24-08-2005) 
Col. 65 

Dam on RenukiRiver 
(Deb. 19. \\)1. XII, 22-0S-2005) 
Col. 279-S0 

Desilting of River 
(Deb. II. Vol. XII. OS-OS-2oo5) 
Col. 55-56 

Desilting of River Basins in Orissa 
(Deb. 19, Vol. XII. 22-08-2005) 
Col. 105-06 

Diversion of River Water 
(Deb. 19, Vol. XII, 22-08-2005) 
CoI.214 

Funds for River Conservation Plan 
(Deb. 19. \\)1. XII. 22-OS-2005) 
Col.2SI-82 

Ganga Action Plan 
(Deb.6, Vol. XI, 01-08-2005) 
Col. 149-50 

Ghats on Yamuna River 
(Deb. II, \\)1. XII, 08-08-2005) 
CoI.IS7-S8 

Impact of Non-Release of Water in 
Cauvery 
(Deb. II, Vol. XII, 08-08-2005) 
Col.4S3 

Indo-Bangia Joint Rivers Commission 
(Deb. 6 , \\)1. XI. 0I-08-200S) 
CoI.431 
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Infiltration Through Rivers and Canals 
(Deb. 16, Vol. XII, 16-08-200S) 
COI.S5-56 

Jiadhal River in Dhemaji District 
(Deb. 7 , Vol. XI. 02-08-200S) 
Col. 257-S8 

Linking of Rivers 
(Deb. I , Vol. XI, 25-07-2(05) 
Col.108~ 

Need to implement canal projects on river 
Ganga at Allahabad, Uttar Pradesh with 
a view to solve irrigation and drinking 
Water problem in Chail Parliamentary 
Constituency (MUR 377) 
lOeb. 9. Vol. XI. 04-08-2005) 
Col. 367 

Need to take necessary steps to prevent 
pollution in river Gomti at Sultanpur, 
Uttar Pradesh (MUR 377) 
(Deb. 2 , Vol. XI, 26-07-200S) 
Col. 629 

Need to take steps to check erosion 
caused by river Sharda at Kishanpur 
Wildlife Sanctuary in Lakhimpur Kheri, 
Uttar Pradesh (MUR 377) 
(Deb.9. Vol. XI, O4-08-200S) 
Col. 367-68 

Need to take steps to strengthen banks of 
river Krishna at Karad and Sangli in 
Satara and Sangli districts of 
Maharashtra (MUR 377) 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 432-33 

Rivers Linking Scheme 
(Deb. 1 • Vol. XI,25-07-2005) 
Col. 168-70 

Sand Mining in River Beds 
(Deb. I , Vol. XI. 25-07-200S) 
Col.40S-06 

Sharing of Rivers Water 
(Deb. 19. 'WI. XII. 22-01-2005) 
Col. 275-76 

Signing of Memorandum of 
Understanding on Ken-Betwa Link 
(St.) 
(Deb. 22. Vol. XIII. 25-08-200S) 
Col. 407-10 

Silt from Rivers of Nepal to Border Areas 
(Deb. I . Vol. XI, 2S-07-2005) 
Col. 318-19 

Slum Clusters at the Bank of Yamuna 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 14546 

Storage Position of Rivers 
(Deb. I, Vol. XI, 2S-07-200S) 
Col. 24748 

Wastage of River Water 
(Deb. II, Vol. XII, 08-08-2(05) 
Col. 246-47 

Rivers Board 

Plan by Brahmaputra Board on Flood 
Control 
(Deb. I, Vol. XI,2S-07-2(05) 
Col.314-1S 

Road Map 

Road Map for Infrastructure Development 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 114 

Road Safety Council 

Road Safety Council 
(Deb. 8 , Vol. XI, 03-08-2(05) 
Col. 89-90 

Roads 

Allocation for Roads in Himachal Pradesh 
(Deb. 17, Vol. XII, 17-08-200S) 
Cot. 308 

Bandra-Worli Link Road Projects 
(Deb. 19. Vol. XII, 22-08-2(05) 
Col. 146-47 
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Charging Toll Tax on FoUr Lane Road. 
(Deb. 21, \ill. XIU; 2~8·20(5) 
CoI.2J9-20 

Construction of Border Roads 
(Deb. 14, \bl. XII, 11~1-2005) 
Col. 107 

Construction of Bye-Pass Roads 
(Deb. 17, \bl. Xli, 17-08-2(05) 
Col. 349-S0 

Construction ofNew Roads for East-West 
Corridor 
(Deb. 21, \\>1. xm,24-08-2005) 
Col. 80-81 

Construction of Road 
(Deb. II, \\>1. xn,08-OI-2(05) 
CoL 166-67 

Construction of Roads under Pradhan 
Mantri Gram Sadak YoJana-
(Deb. 15, \bl. XU, 12~8-200S) 
Col. 136-42 

Construction of Roads under Pradhan 
Mantri Gram Sadak Yojana in Bihar 
(Deb. IS, \\>1. XII, 12-08-2005) 
Col. \3~31 

~nstruction of Roads under Prime 
Minister Gram Sadak Yojana 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 57-68 

Declaration of Road as Part of National 
Highway 
(Deb. 21, Vol. xm, 24-08-200S) 
Col. 347-48 

Department for Road Safety and 
Maintenance 
(Deb. 12, \bL xu. 09-08-2(05) 
Col. 273 

Development of Roads 
(Deb. 17, \\>1. XII,17-08-2005) 
Col. 323-25 

Development of Roads and Relate4 
Infrastructure of International 
Standards 
(Dcb. 21, \\>1. XJU,24-4>I-20(5) 
Cot 336 

Failure to use Cen1raI Fundi 
(Deb. 3, \\>1. XI,27-07-20(5) 
CoI.S3J-33 

Irregularities in Construction of Rural 
Roads 
(Deb. S, \\>1. XI, 29-07-20(5) 
Col. 367-69 

Meeting on Construction of Roads in 
Bihar 
(Deb. IS, \bLXII, 12-01-2005) 
Col. 209-10 

Need to construct road under PMGSY 
Ferozpur Parliamental) Constituency, 
Punjab (MUR 377) 
(Deb. 23, \bL XlD,29-OS-2(05) 
Co1.60~1 

Need to construct roads on borders with 
a view to check intrusion of Extremists 
from Neighbouring Countries (MUR 
377) 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 622 

Need to Expedite Completion ofBlIOhli-
Bani-Badharwah Road in Jammu and 
Kashmir(MUR377) . 
(Deb,23, Vol. XIn, 2~200S) 
CoI.SI 

Need to take speedy action for 
upgradation of road infrastructure in 
Gujarat (MUR 377) 
(Deb. 14,\b1. Xn,lI-08-20(5) 
Col. 323 

Need to upgrade Hebsur-Dharwad-
Ramnagar road in Karnataka as a 
National Highway (MUR 377) 
{Deb. 16, \bl. XlI,I~8-2005) 
Col. 428 
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New Nationailloid Transport Policy 

0DIb·1,~.~,03~200S) 

CoL 423-24 

Props of Golden Quadrilateral Project 
(Deb. 3, \obI. XI, 27~7-200S) 
Col. 70-73 

Proper utilization ofExtemal Assistance 
(Deb. 3, \bl. ~,27~7-200S) 
Col. 545-46 

Recommendations ofCII on villaae roads 
(Deb. 10. \bl. XI, 05~8-2005) 
Col. 285-86 

Repairing of Roads in Barasat-HasnalMd 
Section 
(Deb. 14, Vol. XII, 11~8-2005) 
Col. 116-17 

Repairing of Roads in Delhi 
(Deb. 16, \bl. XII,I6-08-2(05) 
Col. 109-10 

Repairing of Roads/Highways around 
Sanctuaries 
(Deb. II, Vol. XII. 08-08-2005) 
Col. 176 

Road Linkage between Paradip Port,lron 
Ore Mines and Steel Plant 
(Deb. 17, Vol. XII. 17-08-2005) 
CoI.I05~ 

Road Linkages to Minor Ports 
(Deb. 3, \bl. Xl, 27-07-2005) 
Col. 200-01 

Road Projects Proposals from State 
Governments 
(Deb. 21. Vol. XlII, 24-08-2(05) 
Col. 284-86 

Road Widening Projects 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 355-356 

Iload Work IlelatinJ to Four Lanina under 
GO Project 
(Deb. 21. ~. XIII, 244-2(05) 
Col. 75--77 

Strelmlinin& of Road Transport and 
Hichway System 
(Deb. 13, \bl. XII,10-08-200S) 
Col. 644-45 

Upgradation of Forest Roads 
(Deb. 6 , \obI. Xl, 0 1 ~8-2005) 
Col. 368-74 

Use of Jute for Construction of Roads 
(Deb. 17, \obI. XII, 17-08-2005) 
Col. 284-S5 

Romania 

Agreement between India and Romania 
in Tourism Sector 
(Deb. I, Vol. XI,2S-07-200S) 
Col. 505 

Agreement with Turkey and Romania 
(Deb. ]4, \obI. XII,II~8-200S) 
Col.IS9-91 

Royalty 

Royalty on Crude Oil 
(Deb. 18. Vol. XII, 18-OS-2(05) 
Col. 130--32 

Royalty on Minerals 
(Deb. 10, Vol. Xl, OS-OS-2(05) 
Col. 319-20 

Rubber 

Production of Cash Crops 
(Deb. 12, \obI. XII, 09-08-2005) 
Col. 43-47 

Production of Rubber in Orissa 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 258-59 

Rubber as Agricultural product 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 559 
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Rubber Park 

Rubber Park 
(Deb. 16. Vol. XII. 16.08.2(05) 
Col.167~8 

Rules & Regul.tions 

Amendment in Banking Regulation 
(Deb. 5. Vol. XI. 29-07-2005) 
Col.212 

Need to observe cease· fire ~round rules 
by security forces in Manipur 
(MUR377) 
(Deb. 16. Vol. XII. 16-08.2(05) 
Col. 435 

Violation of Explosive Act and Rules 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 188 

Violation of Rules by Societies 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 427-28 

Ruling by fhf Speakfr 

Ruling by the Speaker 
(Deb 18. Vol. XII. 18-08-2005) 
Co129~ 301 

Runways 

Repairing ofKunways at IGI Airports 
(Deb.2.!. Vol. XII 1.25-08-2005) 
Col. 173 

RunlAreas 

One India' Telephone Call Rale 
(Deb. 3 . Vol. XI. 27-07-2005) 
Col. 306-07 

Akashvani Kendras in Rural Areas 
(Deb. II. Vol. XII. 1I-OI-2OM) 
Col.46-44 

Awareness about Centrally Sponsored 
Schemes 
(Deb. 15. Vol. XII. 12-08-2005) 
Col. 95-96 

I Cellular Service in Rural Areas 
I (Deb. 3 . Vol. XI. 27-07.2(05) 

I Col. 313-14 

Computer facility in Post Oflices in kural 
Areas 
(Deb. 3 . Vol. XI. 27-07-2005) 
Col. 67-68 

Development of Industries in Rural Areas 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 100--04 

Development of Rural Areas 
(Deb. 15. Vol. XII. 12-08-2005) 
Col. 262-63 

Employmenlgcneration in rural areas 
(Deb. 10. Vol. XI. 05-08.2(05) 
Col. 30-35 

Empowerment of Rural Women 
(Deb. 5 • Vol. XI, 29-07-2005) 
Col. 386-87 

Eradication of Rural Employment 
(Deb. 5 . Vol. XI. 29-07-2005) 
Col. 113-25 

Establishment of Agro and Rural 
Industries 
(Deb. 7 . Vol. XI. 02-08-2005) 
Col. 275---80 

Establishment of Mental lIospitals in 
Rural Areas 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 85-87 

Expansion/Upgradation of 
Telecommunication Works in A.P. 
(Deb. 8, Vol. XI. 03-08-200S) 
Col.~3 

Extension In Lal Dora Zone of 
Tughlakabad Village 
(Deb. 16. Vol. XII. 16-08-200S) 
Col. 204 

Financial Assistance by HUDCO for Rural 
Housing Schemes 
(Deb. 10. Vol. XI.05-08-200S) 



SUBJECT INDEX 3a7 

CoI..3-19 

Funds to NGO under Rural Housing 
(Deb. 10, ~I. XI,05-Oa-200S) 
Col. 69- -10 

Glohal Development Network 
(Deb. 5. Vol. XI,29-07-2005) 
Col. 326-27 

Halt of trains in rural areas 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 236-37 

Implementation of Provision of Urban 
Amenities in Rural Areas 
(Deb. 15. Vol. XII. 12-08-2005) 
Co1.2S6-57 

Increasing Tele-Density Rural Areas 
(Deb. 3 • Vol. XI, 27-07-2005) 
Col.3J7-la 

Insurance Cover to Rural Poor 
(Deb. 5 , Vol. XI. 29-07-200S) 

. Col. 153-54 

Investment on Rurallnfrastructre 
(Deb. 10, Vol. XI. 05-08-2005) 
Col.S~3 

Irregularities in Construction of Rural 
Roads 
(Deb. 5 . Vol. XI. 29-07-200S) 
Co1.367-@ 

Joint Venture in Setting up of Industries 
in Backward Districts 
(Deb. 16. Vol. XII,I6-08-2(05) 
Q)1.260--64 

Kissan Seva Kendra 
(Deb. la, ~I. XII, 1'-08-2(05) 
Col. 128-29 

Lack of Basic Amenities in Villages 
(Deb. 1 S, Vol. XII, 12-08-2005) 
Col.40--5S 

Libraries in Rural Areas 
(Deb. 14. ~I. XII. 11-08-2005) 
Col. 77-78 

Modern Technology for "Provision of 
Urban Amenities in Rural Areas" 
(Deb. 10. Vol XI. 05-08-2005) 
Col. 254-55 

Need to clear pending proposals of rural 
development projects of Andhra 
Pradesh(MtlR ~77) 
(Deb.8. Vol. XI. 03-08-2(05) 
Col. 537-38 

Need to include all the villages in Parbani 
district. Maharashtra under the 
Jurisdiction ofParbhani Postal district 
for the convenience of the people 
(MUR377) 
(Deb. 24. Vol. XIII. 30-08-2005) 
Col. 63-64 

Non-Utilization ofCRF 
(Deb. ) . Vol. XI. 27-07-2(05) 
CoI.3~9-70 

Nutritional DefiCiency in Children 
(Deb. 3. Vol. XI. 27-07-2005) 
Col. 76-78 

Opening of Post Otlices 
(Deb. 13. Vol. XII. I 0-08-200~) 
Col. 367--71 
(Deb_ ~. Vol. XI. 27-07-200~) 
Col.397 - 400 

Outlay for Rural Electrification 
(Deb. 5, Vol. XI. 29-07-2005) 
Col. 351-52 

Pesticides in Human Blood 
(Deb. 3. Vol. XI, 27-07·2005) 
CoJ.ll3 

Policy on Rural Habitat 
(Deb. 4 • Vol. XI. 28-07-2OOS) 
Col. 322-23 

Post Offices in Rural Areas 
(Deb.8. Vol. XI. 03-08-20051 
CoI.35S-~ 
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Programmes for Rural Youths 
(Deb.'. Vol. XI, 03-01-20(5) 
Col.214-16 

Pro .... of Land Reforms in States 
(Deb. 17, \t)1. XH. 17-08·2005) 
Col. 191-99 

Promoting Sports in Rural Areas 
(Deb. 3 , Vol. XI. 27-07-2005) 
Col. 449--5 I 

Promotion of Rural Business Hubs 
(Deb. S , Vol. XI, 29-07-20(5) 
Col. 365 

Promotion of Sports in Rural Areas 
(Deb. 13, Vol. XII. 10-08·2005) 
Col. 286 

Promotion of Sports in Rural Areas of 
West Bengal 
(Deb. 13. Vol. XII. 10-08·2005) 
Col. 333-35 

Public Investment in Rural Infrutructure 
(Deb. 5'. Vol. XI. 29-07·2005) 
Col. 374 

Public/Community Health Centres in Rural 
Areas 
(Deb. 3'. Vol. XI. 27"()7·2005) 
Co1.557~1 

Ratio of Expenditure on Development 
Scheme!! 
(Deb. 17. Vol. XII, 17-08-20(5) 
Col. 121 

Recommendations orcn on village roads 
(Deb. 10, Vol. XI. 05-OS-2005) 
Col. 215-86 

Rural Business Hubs 
(Deb. 9 • Vol. Xl 04-08·2005) 
Col. 46-47 

Rural Electrifica&ioll 
(Deb. IS. Vol. XII, 12-08.2005) 
Col. 90, 223-52 

Rural Water S",,1y in Desert ProneAreil 
(Deb. 10, .... XI, OUI-~ 
Col. 277-10 

Schools in Rural Areas 
(Deb. 1. Vol. XI. 02-01-2005) 
Col. 92-93 

Setting up of Cottage Industries by K VIC 
(Deb. 7'. Vol. XI. 02-01-2005) 
Col. 238-40 

Setting up of Post Offices 
(Deb. ) • Vol. xr. 27-07-2005) 
Col. 14~50 

Share of Private Telecom Firms in Rural 
Areas 
(Deb.', Vol. XI, 03-01-2005) 
Col. 47-50 

Shortage of Toilets in Rural Areas 
(~. 10, Vol. XI, 05-01.2(05) 
Col. 13S-38 

Survey on Supply of Drinking Water to 
Rural Habitations . 
(Deb. Y'. Vol. XI. 29-07-2005) 
Col. 24748 

Teacher·Student Ratio 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 183-88 

Tele·Density in Rural Areas 
(Deb. 13, Vol. XII. I 0-08-2005) 
Col. 10-15 

Telecom Facility to Gram Panchayats ill 
NER 
(Deb. 8'. Vol. XI. 03-08-2005) 
Col. 306-07 

Telephone Connection to Village 
Panchayat in Karnataka 
(Deb. 3 , Vol. XI. 27"()7·2005) 
Col. 565-66 
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Te1t,hMe Ceulcti ... t. levenue 
a.e .... W .... 
(DItt.ll, .... XJI.lf).OI.ltO') 
Col. 102-03 

Telephone Connections to Viltaaes 
(Deb. t. Vol. XI. 27~7-200S) 
CeI.4fl 

Unemployed Persons in Rural Areas 
(Deb. 6-. Vol. Xl. 0I-OI-200s) 
Co1.2fl-73 

Upgradation of Hospitals in Rural Areas 
(Deb.}. Vol. XI. 27-07-2005) 
CoI.212-11 

Upliftmenl of Rural Women 
(Deb. 7. Vol. XI. 02-01-200s) 
CoI.161-~ 

Utilisation of Information available in 
villages 
(Deb. 14, Vol. XU, 11-08-2005) 
Col. 14344 

Villa,es selected under "Provision of 
Urban Amenities in Rural Areas 
(Deb. 10, Vol. XI,05-OS-200S) 
CoI.6U9 

Rural.ullnns Hubs 
Promotion of Rural Business Hubs 

(Deb. 5', Vol. XI. 29-07-2005) 
Col.1~ 

Rural CoMlllunle.don Service Selle.e 
Rural Communication Service Scheme 

(Deb. I, Vol. XI. 03-01-2005) 
Col. 347-49 

bra) Develepmeat 

Chanaes in Guidelines CD Hariyali Scheme 
(Deb. J O. Vol. XI, 05-01-2..005) 
Col. 271-74 

Direct release 0ffunds to villages for rural 
development 
(Deb. 10. Vol. XI, 05-08-2005) 
Col. 141-43 

E-Govemance of Ill,.1 Dcvetopment 
Pt .... vnes 
(Deb. 10. Vol. XI.05-01-~) 
Col. 212 

Fake Voluntary Social Organisations in 
Jlural Development Sector 
(Ddt. 5':;-VoI. XI. 29-07-2005) 
Col. 71-12 

Funds for Rural Development under Total 
Sanitation Programme 
(Deb.~; Vol. XI, 29-07-2005) 
CoI.213--17 

Gyan Kendras 
(Deb. 10. Vol. XI. 05-01-2005) 
Col. 359-60 

Implementation of Drinking Waler 
Schemes 
(Deb. 10. Vol. XI. 05-08-2(05) 
Col. 203-04 

Jawahar Gram Samridhi Yojanu 
(Deb. 10, Vol. XI. 05-08-2005) 
Col. 269-70 

Need for effective implementation of 
various Centrally Sponsored Schemes 
for Rural Development (CA) 
(Deb. f. Vol. XI. 28-07-2005) 
Col. 372--431 

Pending projects under DPAP AND I WOP 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 219-23 

Recommendations of National AdviSOry 
Council on Rural Development 
(Deb. 10, Vol. XI. 0.5-01-200.5) 
Co1.262~ 

Reduction in Rural Development Bud,et 
by States 
(Deb. 1.5, Vol. XII. 12-01-20(5) 
Col. 182-83 



390 LOKSABHA 

Restructuring of CAP ART 
(Deb. 10. \obI. XI. 65-01.20(5) 
Col. 341-42 

Revamping of Rural Developmenl S~heme 
(Deb. 5. \ill. XI. 29-07-2005) 
Col. 157·58 

Review 0 r Development Activities 
(Deb. I. \ill. XI.2S-07-200S) 
Col.SS3-S4 

Rural Business Hubs 
(Deb. 9 . Vol. XI, 04-08-200S) 
Col. 46-47 

Rural Construction Centres through 
HUOCO 
(Deb. 10. Vol. XI. OS-08-200S) 
Col. 90 

Setting up of Village Resource Centres 
(Deb. IS. \\>1. XII. IS-08-2005) 
Col. 90-91 

Shortage of Funds for Rural Development 
Schemes 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 204-05 

Special Rural Development Schemes for 
Tsunami affected people 
(Deb. 10, Vol. XI, OS-08-2005) 
Col. 250-52 

Rural Eleetriftcation 

Akshay Uri. for Rural Electrification 
(Deb. S', Vol. XI, 29-07-20(5) .... 
Col. 387-88 . 

Rura1 Electrification 
(Deb. 10, Vol. XI, 05-OS-2005~ 
CoI.3S-39 
(Deb. ~ , Vol. Xl, 29-07-2005) 
Col. 20--45, 163-66 

Rural E.ploy.eat Geaerat'o. 
PfOln ..... 

Number of Projects under REGP 
(Deb. 1) Vol. XI. 02-OS-2005) 
Col.I~202 

R .. nl KMwIedp Centres 

Rural Knowledge Centres 
(Deb. ~ , Vol. XI. 01-08-2005) 
Co1.14'l48 

Rural Langua. Procnmme 

Rural Language Programme from 
Ahllll.:dabad Doordarshan Kendra 
(Deb. 22. Vol. XJII,25-OS-200S) 
Col. 207-08 

Rural Population 

Calorie Intake by Rural Population 
(Deb. ". Vol. XI. 29-07-2005) 
Col. 287-88 

Exodus of Rural Population 
(Deb. ~, Vol. XI, 29-07·2005) 
Col. 241 42 

Rural Sanitation Programme 

Rural Sanitation Programme 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 14-30 

Rural Sports Programme 

Rural Spons Programme 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 23S-37 

Russia 

Agreement with Russia in Space 
Programme 
(Deb. 21. Vol. XIII. 24-08-200S) 
Col. I 53-S4 
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Apeemems with Russia in Atomic Energy 
Sector 
(Deb. Y,VoI. XI, 27-07-2005) ... 
CoI.4SS-S6 

etdtural Ties with Russia 
(Deb. IS, Vol. XII, 18-08-200S) 
Col. 91-97 

Development of Arjun Tank 
(Deb. 4 • Vol. XI, 28-07-200S) 
CoI.18S 

EAM's Official Visit to Russia 
(Deb. 3 , Vol. XI, 27-07-2005) 
Col. 299-301 

For from Russia 
(Deb. 12. Vol. XU, 09..()8-200S) 
Co1.414-IS 

Joint Production ofMig-29 
(Deb. 22, Vol. XIII, 25-01-2005) 
Col. 167 

LossofiTPO 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 162-63 

Status oflndo Trade with other Countries 
(Deb. 20, Vol. XII. 23-0S-2005) 
Col. 136-37 

SaguNidbi 

Demonstration of Sagar Nidhi 
(Deb. 10. Vol. XI,05-OS-2005) 
Col. 323 

Sapr Slmrktdbi Project 

Sapr Samriddhi Project 
(Deb. IS, Vol. XII, IS-08-2005) 
Col. 192 

Sllary and Allolt anees 

Air Travel for LTClHome Town 
(Deb. 3 • Vol. XI, 27-07-2005) 
Col. 93-94 

Death-Cwn-Retiremcnt Gratuity 
(Deb. " Vol. XI, 03-01-20(5) 
Col. 367-68 

Entitlement for Night Duty/Over Time 
Duty Allowance 
(Deb. 17, Vol. XII,17-OS-2005) 
Co1.30S.()9 

Financtal Package for Senior Executives 
ofPSBs 
(Deb. IS, Vol. XII, 12-OS-2005) 
Col. 193 

Grant of Allowances to Unit-run Canteen 
Employees 
(Deb. CJ;Vol. XI, O4-OS-2005) 
Col. 44" 

Grant of Running Allowances 
(Deb. 9. Vol. XI. 04-08-2005) 
Col. 269-70 

Improved Package for Doctors 
(Deb. 13, Vol. XII. 10-08-2005) 
CoI.3SI-82 

Increase in Health Allowance to 
Pensioners 
(Deb. 17, Vol. XII, 17-OS-2005) 
Col. 79-S0 

Need to increase the amount of medical 
allowance being given to retired Cenbal 
Government Employees in Uttranchal 
(MUR377) 
(Deb. 8, Vol. XI. 03-08-2005) 
Col. 541 

Non-Payment of Salary to School Teachers 
(Deb. 17. Vol. XII. 17-OS-2005) 
Co1.312-13 

Pay Revision ofNTC StatT 
(Deb. 5 • Vol. XI. 29-07-2005) 
Col. 149-50 

Pay Scale ofRRBs 
(Deb. 15. Vol. XII. 12-OS-2(05) 
Col. 124-2~ 
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Payment of Arrears 
(Deb. 22. \01. XIII. 2~2(05) 
Col. 21 1·12 

Payment of MinimuRI Wqes 
(Deb. 1 •• ~1. XII. 22 ... -2005) 
CoI.ln·a2 

Payment ofS1llutory Dues to Employees 
(Deb. 17\\)1. XI, 2I-07.200S) 
Col. 329-33 
(Deb: 9 • \\)1. XI. 04-01-2005) 
Col. 110-11 

Revision of Pay Scales 
(Deb. 14. \t)1. XII,II"()"~) 
Col. C)C)..IOO 

Superannuation Benefit Scheme 
(Deb. 22, Vol. XIII.2S.()I·200S) 
Co1.21S·16 

Wage Rnision orCoal Sec:tor Employees 
(Deb. I. \t)1. XI, 03-01-2005) . 
Col.IM-IS 

Salt 

Ban on production and distribution of 
Non-Iodised Salt 
(Deb. )~ VoA. XJ. 27~7.2005) 
Co1.62~ 

Ban on Sale ofNon-lodised Salt 
(Deb. 12. Vol. XII. 09.()8-200S) 
Col. 345-47 

Production of Salt 
(Deb. 14, Vol. Xli, 11-01-2005) 
Col. 77 

Salt 
(Deb. 20. Vol. XII, 23-01-2005) 
Col. 61-76 

Samadhis 

Intearation of Sam ad his 
(Deb . .,.., ~J. XI. 02~8-2005) 
CoI.IS7-!' 

S. • .,III,SaIts L ....... 

Need for an cn~ujry into the 
malfunction ina of Sambbar Salts 
Limited cnpaecl in production of bit 
in Jaipur district. Rajasthan (MUR 377) 
(Deb. 2 • Vol. XI, 26-07-2005) 
Col. 626 

Sampoor.a Gra_a Rozp, Vejana 

Financial Assistance to Panchayats 
(Deb. 14. Vol. XII, 1I-OI·200S) 
Col. 206 

Inadequate Funds for Works under SGRY 
(Deb. IS, Vol. XII.12-01·2~) 
Col. 173 

Pending Proposals under Sampoorna 
Grameen Rozaar Yojana 
(Deb. 10, Vol. XI,05-01-2005) 
Col. 216-17 

Sampooma Gramin Vikas Yojana 
(Deb. 10, Vol. XI,05-01-2005) 
Col. 228 

Social Audits under Sampooma Grarneen 
RoqarYojana 
(Deb. 10, Vol. XI. 05-01.20(5) 
Col. 161 

Use of Machinery in Sampooma Garmeen 
Rozgar Yojana 
(Deb. I 5. Vol. XII. 12.()1-200S) 
Col. 192 

Saachayika Scheae 

Sanchayika Scheme 
(Deb. 10. \t)1. XI, OS-OI-2005) 
CoI.IIS 

SIInd 

Private Participation in SandlMineral 
Mining 
(Deb. 21, \t)I. XIII. 24-01-2005) 
Col. 136-37 
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Sanction to Kerala for Sand Mining 
(Deb.~. Vol. XI,0I-08-200S) 
Col. 22 1-22 

Sand Mining in River Beds 
(Deb. I'. Vol. XI. 2S-07-2OOS) 
Co1.40S-06 

Sanitation 

Development of Garbage Collection 
Rickshaw 
(Deb. 12. Vol. XIl.09-08-200S) 
Col. 187-88 

Fund Allocation under Total Sanitation 
Programme 
(Deb. 10, Vol. XI,OS-08-200S) 
Col. 239--44 

Funds for Rural Development under Total 
Sanitation Programme 
(Deb. 5 ~ Vol. XI, 29-07-2(05) 
Co1.213-17 

Grants for Construction of Latrines 
(Deb. 16, Vol. XII. 16-08-200S) 
Col. 266 

Improvement in Sanitation 
(Deb. 22, Vol. XIII, 2S-08-200S) 
Col. 283 

Participation of Private Sector in Sanitation 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 270-71 

Sewage Control and Sanitation 
(Deb. 20, Vol. XII,23-08-2(05) 
Col. 275 

World Bank Loan for Drinking Water and 
Sanitation Programme 
(Deb. 15. Vol. XII, 12-01-2005) 
Col. 220-21 

Sarva Shiksha Abhiyan 

Appoinbnent of Teachers under SSA 
(Deb. 16, Vol. XIl. \6-08-20(5) 
Col. 365 

(Deb. 7', Vol. Xl, 02-08-20(5) 
Col. 126-28 

I 

Centrally ... Sponsored Scheme 
(Deb. 7 ,Vol. XI, 02-08-2005) 
Col. 184-85 

Extension of Sarva Shiksha Abhiyan 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 54-56 

'Funded Schemes 
(Deb. 7. Vol. Xl, 02-08-2005) 
Col. 204 

NGO's participating in S.S.A. 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 141-348 

Review of SSA 
(Deb. 7 . Vol. XI, 02-08-2005) 
Col. 152-53 

Sarva Shiksha Abhiyan 
(Deb. 20. Vol. XII. 23-08-20(5) 
Col. 293 

Sarvodaya Vidyalayas 

Setting up of Sarvodaya Vidyalaya 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 108 

Sarwa Swasthya Abhiyan 

Sarwa Swasthya Abhiyan 
(Deb. 3, Vol XI. 27-07-2(05) 
Col. 471-72 

St.telUte Radio 

Satellite Radio 
(Deb. 9', Vol. XI. 04-08-2005) 
Col.159~ 

Satellite Radio Services 
(Deb. 9 • Vol XI, 04-08-20(5) 
Col. 105 
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SatelUte filepbolle System 

Satellite Telephone System in inaccessible 
Areas 
(Deb. 17, \t)1. XII,17~8-2005) 
Col. 226-27 

SatelUtes 

Delay in Launching of Cartosat 
(Deb. 21, \t)l. XIII, 24-68-2005) 
Col. 214-15 

Launch of Health based Satellite 
(Deb. 21, \t)l. xm, 24-0S-2005) 
Col. 229-30 

Launching ofPSLV-C6 
(Deb. 13, \t)1. XI1, IO-OS-2005) 
Col. 533-34 

Meteorological Satellites 
(Deb. 21, \t)l. XIII, 24-08-200.~) 
Col. 246-47 

Recovery QfThuraya Satellite Phone 
(Deb. 12, \t)l XII, ~-2005) 
Col. 80-81 

SatiPratba 

Protection ofSati 
(Deb. 12. \t)1. XII,09-68-2005) 
Co1.107~8 

Saucti Anbia 

Deportation of Indians 
(Deb. s,. Vol. XI,03-08-2005) 
Col. 409 

Seams 

Alleged Embezzlement/Scam in Post 
Offices 
(Deb. 17, Vol. XIl.17~8-200S) 
Col. 273 

Deposits of Small Investors 
(Deb. 15, Voi. XII, 12~8-2005) 
Col. 75-76 

Fraud by NRls 
(Deb. IS, Vol. XII, 12~8-2005) 
Col. 197 

Mustard Oil Scam 
(Deb. 6~Vol. XI, 01~8·2005) 
Co1.3~7 

Referring Land Scam Case to COl 
(Deb. 13, Vol. XII, I0-0S-2(05) 
Col. 138 

Scam in 'Rake-for-Rent' 
(Deb. 18, Vol. XII, 18-68-2005) 
Col. 26S-69 

SFIO Probe 
(Deb. 10, Vol. XI. 05-68-2005) 
Co1.211-13 . 

Scavengers 

New Scheme for Manual Scavengers 
(Deb. IS. Vol. XII. 18-08-2005) 
Col. 63-65 

Scheduled Tribes Areas 

Constitution of Tribes Advisory Council 
in Fifth Schedule Area 
(Deb. 20, Vol. XII. 23-OS-2005) 
Col. 77 

Need to Declare Giripar area of Sirmaur 
District and certain areas of Kullu and 
Shimla districts of Himachal Pradesh 
as Scheduled Tribes Areas (MUR 377) 
(Deb.2t, Vol. XIII,24~S-2005) 
Col. 476-77 

Need to enact Scheduled Tribes 
Traditional Land Rights Bill, 2005 with 
a view to protect the interests of tribal 
forest dwellers in Andhra Pradesh 
,(MUR377) 
(Deb. 11, Vol. XII, 08-08-2005) 
Col. 529 

Schemes 
Development Schemes in Jharkhand 

(Deb. 21. Vol. XIll. 24-08-2005) 
Col. 242-44 
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Scbolanhlp 

Release of Central Assistance under Post-
Matric Scholarship for OBC Students 
(Deb. 4. Vol. XI. 28-01-2005) 
Col. 28 1-82 

Scholanhlp. 

Fellowship to SC/ST Students for Higher 
Studies 
(Deb. 18, \\'>1. XII, 18-08-2005) 
Col. 226-27 

Grants & Scholarship by AICTE 
(Deb. 20, Vol. XII, 23-08-2005) 
Col.301 

Pre and Post-Matric Scholarship Schemes 
for Students 
(Deb. 12, Vol. XII,09-OS-2005) 
Col. 115-16 

Pre and Post-Matric-Scholarship Schemes 
for SCs and OBCs Students 
(Deb. 9 , Vol. XI, 04-08-2005) 
Co1.3~2 

Release of financial Assistance under 
Post-Matric Scholarship Scheme 
(Deb. 22, Vol. XIII, 25-08-2005) 
CoI.l35 

Revision in Eligibility for Rajiv Gandhi 
National Fellowship for SC/ST 
(Deb. 4, Vol. XI,28-07-2005) 
Col. 336-37 

Scholarship for Children ofBeedi Workers 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 146--48 

Scholarship to Children of Salt Workers 
(Deb. 6, Vol. Xl. 01-08-2005) 
Col. 440 

Scholarship to Lakshadweep Students 
(Deb. 7, Vol. XI, 02-OS-2005) 
Col. ISO-52 

Scholarship to OBC 
(Deb. IS, Vol. XII, 18-08-2005) 
Col. 78-79 

Scholarship to School Drop-outs 
(Deb. 12, Vol. XII, 09-01-2005) 
Col. 407-08 

School(.) 

Admission in KVs 
(Deb. 7 ,Vol. XI, 02-08-200S) 
Col. 132-34 

Admission in Nursery Class 
(Deb. 20, Vol. XlI, 23-08-20(5) 
Col. 210 

Allocation of fund to Sports Schools 
(Deb. 3, Vol. XI, 27-07-2005) 
CoI.Il7-1S 

Allotment of Land to Public Schools 
(Deb. 16, Vol. XII. 16-0S-2005) 
Col. 266-67 

Allotment of Land to School 
(Deb. 9, Vol. XI, 04-08-2005) 
CoI.S6-S7 

CBSE Results and Urdu Schools 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 91-92 

Construction of School Buildings 
(Deb. 7, Vol. XI. 02-08-2005) 
Col. 272-13 . 

Corruption in Schools 
(Deb. 7, Vol. XI,02-08-200S) 
CoI.211-12 

Drinking Water Facilities in Primary and 
Higher Primary Schools 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 340-44 

Eleventh Finance Commission 
(Deb. IS, Vol. XII. 12-08-200S) 
Co1.188-9j) 

Expenditure on Students by NVS 
(Deb. 20, Vol. XII, 23-08-200S) 
Col. 56-57 
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SatelBte Telepboae System 

Satellite Telephone System in inaccessible 
Areas 
(Deb. 17, \\)1. XII, 17-08-2005) 
Col. 226-27 

SatellItet 

Delay in Launchins of Cartosat 
(Deb. 21, \t)1. xm. 24-08-2005) 
CoI.214-IS 

Launch of Health based Satellite 
(Deb. 21, \\)1. XID, 24-08-2005) 
Col 229-30 

Launching ofPSLV-C6 
(Deb. 13, Vol. XII, 10-01-2005) 
Col 533-34 

Meteorological Satellites 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 246-47 

Recovery QfThuraya Satellite Phone 
(Deb. 12, \\)1. XII, 09-08-2005) 
Col. 80-81 

SlltiPntha 

Protection ofSati 
(Deb. 12. Vol. XII, O9-OS-2005) 
Col.107-oS 

SIIudiAnbia 

Deportation of Indians 
(Deb. 8j-Vol. XI, Q3-o8-200S) 
Col. 409 

Scams 
Alleged Embezzlement/Scam in Post 

Offices 
(Deb. 17, Vol. XII, 17-oS-2005) 
Col. 273 

Deposits of Small Investors 
(Deb. IS, Vol. XII,12-08-2005) 
Col. 75·76 

Fraud by NRIs 
(Deb. IS, Vol. XJl, 12-oS·2005) 
Col. 197 

Mustard Oil Scam 
(Deb. 6~Vol. XI, 01-08·2005) 
Col. 366-67 

Referring Land Scam Case to CBI 
(Deb. 13. Vol. Xli, IO-OS-200S) 
CoI.13S 

Scam in 'Rake-for-Rent' 
(Deb. IS. Vol. XII, 11-08-2005) 
Col. 26S-69 

SFIO Probe 
(Deb. 10, Vol. XI,OS-oS-200S) 
CoI.211·J3 . 

Scavenaen 
New Scheme for Manual Scavengers 

(Deb. IS. Vol. XII. IS-oS-2(05) 
Col. 63-65 

Scheduled Tribes Areas 
Constitution of Tribes Advisory Council 

in Fifth Schedule Area 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 77 

Need to Declare Giripar area of Sirmaur 
District and certain artas ofKullu and 
Shimla districts of Himachal Pradesh 
as Scheduled Tribes Areas (MUR 377) 
(Deb. 21, Vol. XIII. 24-08-2005) 
CoJ.476-77 

Need to enact Scheduled Tribes 
Traditional Land Rights Bill, 2005 with 
8 view to protect the interests of tribal 
forest dwellers in Andhra Pradesh 
-(MUR377) 
(Deb. II, Vol. XII, 08-08-2005) 
COl.S29 

Srhemes 
Development Schemes in Iharkhand 

(Deb. 21. Vol. XIll,24-08-2005) 
Col. 242--44 
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Sebolanilip 

Release of Central Assistance under Post-
Matrlc Scholarship for OBC Students 
(Deb. 4. Vol. XI. 2S~7-2005) 
COI.2S1-82 

Seholanhlp. 
Fellowship to SC/ST Students for Higher 

Studies 
(Deb. I S, Vol. XII, I ~S-2005) 
Col. 226-27 

Grants & Scholarship by AICTE 
(Deb. 20. Vol. XII. 23~S-2005) 
Col. 301 ' 

Pre and Post-Matric Scholarship Schemes 
for Students 
(Deb. 12. Vol. XII,09-OS-2005) 
Col. 115-16 

Pre and Post.Matrie-Scholarship Schemes 
for SCs and OBCs Students ' 
(Deb. 9 • Vol. XI. 04~S-2005) 
Col. 300-02 

Release of financial Assistance under 
Post-Matric Scholarship Scheme' 
(Deb. 22. Vol. XID. 2S~S-2005) 
CoI.13S 

Revision in Eligibility for Rajiv Gandhi 
National Fellowship for SC/ST 
(Deb. 4. Vol. XI. 28~7-200S) 
Col. 336-37 

Scholarship for Children ofBeedi Workers 
(Deb. I, \obI. XI, 2S~7-200S) 
CoI.146-4S 

Scholarship to Children of Salt Workers 
(Deb. 6. \obI. X(,01~S-200S) 
Col. 440 

Scholarship to Lakshadweep Students 
(Deb. 7. Vol. XI, 02~8-2005) 
CoI.ISO--S2 

Scholarship to OBC 
(Deb. IS, Vol. XII, IS~8-200S) 
Col. 7S-79 

Scholarship to School Orop-outs 
(Deb. 12, Vol. XII,09-08·2005) 
CoI.407~8 

School(.) 

Admission in KVs 
(Deb. 7,Vol. XI, 02~8-2005) 
Col. 132-34 

Admission in Nursery C1us 
(Deb. 20, Vol. XII, 23~8·2005) 
Col. 280 

Allocation of fund to Sports Schools 
(Deb. 3, Vol. XI, 27~7-200S) 
CoI.117·1S 

Allotment of Land to Public Schools 
(Deb. 16, Vol. XII, 16-0S·2005) 
CoI.2~7 

Allotment of Land to School 
(Deb. 9. \obI. XI, 04~S-200S) 
Col. 56-57 

CBSE Results and Urdu Schools 
(Deb. 7, \obI. XI. 02~8-200S) 
Col. 91-92 

Construction of School Buildings 
(Deb. 7. Vol. XI, 02~S-200S) 
Col. 272-73 

Corruption in Schools 
(Deb. 7. Vol. XI.02-08-200S) 
CoI.211-12 

Drinking Water Facilities in Primary and 
Higher Priinary Schools 
(Deb. 12, Vol. XII. 09~8-2005) 
Col. 340--44 

Eleventh Finance Commission 
(Deb. IS. Vol. XII, 12-08-20(5) 
Col. IS8-9.0 

Expenditure on Students by NVS 
(Deb. 20. Vol. XII. 23~8·200S) 
CoI.S6-S7 
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":reue in Rates of Tuition Fees 
tOeb. 20,Vol. XII, 23-08-2005) 
,-'01. 129-30 

'\tcmet Connection in SchoolS/Colleges 
(Deb. 21, \bl. XlII,24-01-2005) 
Col. 131-39 

Need to uppllde Khools run by Railways 
with caSe-affiliation (MUR 377) 
(Deb, 14, 'WI. XII, 11-08-2005) 
CoL 329-30 

Non-Payment of Salary to School Teachers 
(Deb. 17, \\)1. XII, 17-08-2005) 
Co1.312-13 

Opening 6f Army Schools 
(Deb. 14, \\)1. XII, 11-08-2005) 
CoI.I~7 

Raising Level of Spons 
(Deb. 21, \bJ. XIII, 24-01-2005) 
CoL 160-62 

Recopition of Private Schools 
(Deb. 2, \bl. XI, 26-07-2005) 
Col. 362.03 
(Deb. 20, \bl. XII, 23.()8-200S) 
Col.S7 

Reservation to Girls 
(Deb. 12, \\)1. XII, 09-08-2005) 
CoI.2IS-86 

Residential Schools in Maharashtra 
(Deb. 4, \\)1. XI,28-07-200S) 
CoJ.203 

Rauits ofCBSE vis-a-vis Public Schools 
(Deb. 20. \\)1. XII. 23-01-2005) 
Co1.267~9 

Scholarship to School Drop-outs 
(Deb. 12, \\)\. XII, 09.()8-2005) 
Col. 407-01 

S(:hooIAJDS Education Pro,ramme 
(Deb. 13, VnI.XII.104-l005) 
Col. 97-91 

School Buses 
(Deb. 16. Vol. XII. I6-0S-2005) 
Col. 272-73 

Schools in Rural Areas 
(Deb. ~;Vol. XI. 02-OS-2005) 
Col. 91=93 

Schools Run by Railways 
(Deb. IS, \\)1. XII, 18-OS-2005) 
Col. 136-38 

Schools/Institutions for Blind 
(Deb. 14, Vol. XII. 11-08-2005) 
('.01.103-% 

Self Defence Training to Girls 
(Deb. 12. Vol. XII. 09-08-2005) 
Co\.318-19 

Setting up of Sarvodaya Vidyalaya 
(Deb. 12, Vol. XII. 09-08-2005) 
Col. 108 

Shelters and Schools for SC Children 
(Deb. 4 • Vol. XI, 2S-07-2005) 
Col. 110-1 1 

Survey by Max Health School 
(Deb. 12. Vol. XII,09-0S-200S) 
Col. 109 

Transfer of K. V. Teachers 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 143-45 

U-Probe Scheme 
(Deb. 10, \\)1. XI, 05-08-2005) 
Col. 157-58 

Written and Oral Test of Children 
(Deb. 7 , Vol. XI. 02-08-2005) 
Col. 161 

Science and Technology 

Agreement for Science and Technology 
(Deb. IS, \bl. XlI,12-OS-200S) 
Col. 127-28 

Conunercialisation of Research in Science 
and Technology 
(Deb. )0, Vol. Xt,O~-OS-200S) 
Col. 40-42 
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Environment Friendly Technology in 
Textile Sector 
(Deb. 5, v61. XI, 29'()7~2005) 
Co1.211-12 

Induction of Clean Coal Technology 
(Deb. 17, Vol. XII, 17.()8-2005) 
CoI.260~1 

Microzonation Work at Jabalpur 
(Deb. 10, Vol. XI, 05-08-2(05) 
Col. 116 

Restructuring of Science and Technology 
(Deb. S , Vol. XI, 29-07.2(05) 
Col. 154-55 

Technology Vision Document 
(Deb. 15, Vol. XII, 12.()S-2005) 
Col. 68-70 

Science City 

Need to set up a Modern Science City 
and a Planetarium in Chandigarh 
(MUR377) 
(Deb. 23, Vol. XIII, 29.Q8-2(05) 
Col. 52-53 

Scientific Research Institute 

Performance of Scientific Research 
Institute 
(Deb. 5 . Vol. XI. 29'()7-200S) 
Col. 230-3 I 

Scraps 

Recoveries oflive shells 
(Deb. 10. Vol. XI. OS.()8-2005) 
Col. 134 

Selling of Scraps 
(Deb. 22, Vol. XIII, 25'()8·2005) 
Col. 328-34 

SC,/STs/OBC. 

Action Plan for Welfare ofTribals 
(Deb. 20, Vol. XII. 23.()8-200S) 
Col. 290-91 

Adim Jati and ST Welfare 
(Deb. 16, Vol. XII, I~S-2005) 
Col. 142-43 

Alleged Appointments on Fake Casll 
Certificates 
(Deb. 17, Vol. XII, 17'()8-200S) 
Col. 352-53 

Allocation of Funds under SCP 
(Deb. 14, Vol. XII,II-08-200S) 
Col7S-76 

Allotment of ROILPO Agencies to SC j: 
STs and Minorities 
(Deb. 9, Vol. XI, 04-08-2(05) 
Col. 186-18 

Amendments in Provisions ofRe' ~rvation 
(Deb. 13. Vol. XII, I0-0S-2005j 
Col. 350-51 

Atrocities against SCsiSTs 
(Deb. 16, Vol. XII, I6-0S·2(05) 
Col. 23S-3S 

Atrocities on Tribal. 
(Deb. 20, Vol. XII, 23.QS-2OOS) 
Col. 288·89 

Award to ST Students under Talent 
Promotion Scheme 
(Deb. 16, Vol. XII, )6-08·2005) 
Col. 233-34 

Backlog ofOBC Vacancies in ONGC 
(Deb. 22, Vol. XIII, 2S'()8-200S) 
CoI.3I3-14 

Backlog Vacancy 
(Deb. IS, Vbl. KII, 12'()8·2OOS) 
Col. 271·72 

Bhuria Commission 
(Deb. 20, Vol. XII, 23.()S-2OO5) 
Co\. 276 

Centra!4' AidS! Development Schemes for 
SCsiSTs 
(Deb. 20, Vo\. XII, 23-OS·2ooS) 
CoI.9S-99 



398 LOKSABHA 

Computer Training Centres for SC and 
OBC 
(Deb. 22, Vol. XJII, 2S-08-200S) 
Col. 1 17--20 

Concessional Finance to OBCs 
(Deb. 22. ~I. XIII, 25-98-2005) 
Col. 277-82 

Contemplation to Force out Tribals 
(Det1. I. ~I. XI, 25-07-2(05) 
Col. 238-39 

Development ofSCs and OBCs 
(Deb. 9, Vol. XI. 04-08-2005) 
Co1.2W-14 

Diseases among Tribals in Kerala 
(Deb. 2. Vol. XI, 26-07-2005) 
Col. 532 

Electricity Connection to Tribal People 
(Deb. 15, ~1. XII, 12-08-2(05) 
Col. 103-04 

::nrolment Percentage in NVs 
(Deb. 16, Vol. XII, 16-08-2005) 
Co1.J3S-37 

Fake SCIST Certificates' 
(Dcb.14. ~1. XII, 11-08-2005) 
Col. 72-74 

Fellowship to SC/ST Students for Higher 
Studies 
(Deb. 18, Vol. XI I, 18-08-2005) 
Col. 226-27 

Fight apinst Maoists 
(Deb. 12, Vol. Xli, 09-08-2(05) 
Col. 81-82 

Fund for Welfare ofTribal 
(Deb. 12, \bI. Xli. 09-08-2(05) 
Col. 357-58 

Funds to OBCs 
(Deb. 14, Vot. XII, 11-08-2(05) 
("-:-1. 102-06 . 

Funds under Tribal Sub Plan 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col.33i 

Handing Over of Forest Land to Tribals 
(Deb. to, Vol. XI. 2S-07-2005) 
Col. 240--41 

Hostels for STs 
(Deb. 12, Vol. XII, 09-08-2005) 
CoJ.\ 16-22 

Implementation of Reservation Policy 
(Deb. 7 , Vol. X'I, 02-08-200S) 
Col. 112 

Incidents of Discrimination in NSTFDC 
(Deb. 20, Vol. XII. 23-OS-200S) 
Col. 12S 

Inclusion ofBauris Caste in ST List 
(Deb. 20, Vol. XII. 23-08-200S) 
Col. 101 

Inclusion ofBishnoi Caste in oac List 
(Deb.4. Vol. XI, 28-07-2005) 
Col. 296-97 

Inclusion of Caste in ST List 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 283-84 

Inclusion of Castes in aBC List 
(Deb. 22, Vol. XIII, 2S-OS-200S) 
Col. 172-73 

Inclusion of Castes in SC and OBC 
List 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 224-32 

Inclusion of Sind uri a Bania Caste in OBC 
List 
(Deb. 9 , Vol. XI, 04-08-2005) 
Col. 183 

Inclusion ofTehsil under Tribal Sub-Plan 
Area 
(Deb. 20, Vol. XII, 23-08-2005) 
CoI.211 
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Irregularities in Allotment of Flats to SCsI 
STs 
(Deb. 20, Vol. XII, 23-08-2(05) 
Col. 176 

Issue ofSCIST Certificates 
(Deb. 9. \\)1. XI, 04-08-2005) 

. Col. 1-5 

Jobs to Unemployed SC/ST Youth in 
Private Sector 
(Deb. 22, Vol. XIII, 25-08-2(05) 
Col. 122-23 

Land Transfer to Non-Tribal in Vth 
Schedule Areas 
(Deb. 20, Vol. XII, 23-08-2(05) 
Col. 153-55 

Loan Beneficiaries of SC/OBC and 
Minoritie;; 
(Deb. 9. Vol. XI, 04-08-2005) 
Col. 174--78 

Meeting with OBC Railways Employees 
Organisations 
(Deb. 18. Vol. XII. 18-08-2(05) 
Col. 284 

Misuse of Fund for Jarawa Tribals 
(Deb. 20. Vol. XII, 23-08-2005) 
Col. 287 

National Commission for Backward 
Classes 
(Deb. IS,Vol. XII, IS-08-2005) 
Col. 142-55 

Need for issuance of certifICate to bona/-
Schedule Caste members in Union 
Territory ofChandigarh (MUR 377) 
(Deb. 4 , Vol. XI,28-07-2oo5) 
CoI.43 1-32 

Need for Legislation for Reservation to 
Scheduled Castes, Scheduled Tribes 
and Other Backward Classes in Higher 
Educational Institutions (CA) 
(Deb. 17, Vol. XII. 17-08-2005) 
Col.44~ 

Need to amend Environment and Forest 
Conservation Act with a view to 
disburse surplus land to landless 
Schedule Caste and poor people in the 
country (MUR 377) 
(Deb. 24, Vol. XIII, 30-08-2005) 
Col. 65 

Need to declare Kol Caste as Sche4uled 
Tribe' and reserve seat for them in 
State Leaislature of Uttar Prad~sh 
(MUR377) 
(Deb. 20. Vol. XII, 23-08-2005) 
Col. 32S-26 

Need to enact law providing for forest and 
land rights to tribals in the country 
(MUR377) 
(Deb. 2, Vol. Xl, 2~7-2005) 
Col. 626 

Need to open TechJ:lical Edu(;dion 
Institutes in Phulbani Parliamert'ary 
Constituency, Orissa for the benefit of 
tribal population (MU1t 377) 
(Deb. 17. Vol. XII, 17-08-2005) 
Col. 483 

Need to.set up a National Commission for 
the Welfare of Banjara Community in 
the country (MUR 377) 
(Deb. 9, Vol. XI. 04-08-200S) 
Col. 364-65 

Nutritional Deficiency in Children 
(Deb. 3, Vol. Xl, 27-07-2005) 
Co1.7~78 

Ownership Right of Land to Adivasis 
(Deb. T,VoI. XI. 02-08-2005) 
CoI.2§i.99 

Pabaria and Bhunjia Tribes 
(Deb. ) 2, Vol. Xli, 09-08-20(5) 
Col. 100-01 

Periodic meeting with OBC Welfare 
Employees' Organization 
(Deb. )4, Vol. XII, I 1-08-2005) 
Col. 101 
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Poverty Alleviation Programmes for 
Backward Classes 
(Deb. 22. \bl. XIll, 2S-08-200S) 
Col. 23J-33 

Pre and Post-Matric Scholarship Schemes 
for SCs and OBCs Students 
(Deb. 9, \bl. XI, 04-08-200S) 
Col. 300-02 

Preservation and Promotion of Tribal 
Culture 
(Deb. 9. \bl. XI. 04-08-200S) 
Col. 228-30 

Preservation of Jarawa Tribal Arts 
(Deb. 20, \\11. X1I,23-08-200S) 
Col. 297 

Primitive Tribes 
(Deb. 12,\\11. XII. O9-08-200S) 
Col. 134--44 

Primitive Tribes in Andaman and N icobar 
Islands 
(Deb. 2 , Vol. XI. 26-07-200S) 
CoI.4S9-60 

Provision for Purchase of Land for Tribals 
in Gujarat 
(Deb. 20. \\11. xu. 23-08-200S) 
Col. 298-99 

Quota of Reservation for Promotion of SCI 
ST Officials 
(Deb. 21. \\11. XIII. 24-08-200S) 
Col.261~2 

Re-Survey of Tribal Villages Project 
(Deb. 16. Vol. XII.16-0s;'200S) 
Col. 212-13 

Recruitment of Tribals in Railway 
Protection Force 
(Deb. 14, \\1I.XII,lI-08-200S) 
Col. 271-79 

Regulatory Authority 
(Deb. 20, \bl. XII. 23-08-200') 
Col. 172 

Rehabilitation of Tribes in Andaman and 
Nicobar 
(Deb.2. Vol. Xl, 26-07-2005) 
Col. 420 

Rehabilitation Package for Tribals 
(Deb. II. Vol. XII, 08-08-2005) 
C01.9S-97 

Release of Central Assistance under Post-
Matric Scholarship for OBC Students 
(Deb. 4 , Vol. XI, 28-o7-200S) 
Col. 281-82 

Release of Funds under Schemes for OBCs 
(Deb. 22, Vol. XIII, 2S-08-200S) 
Col. 233-36 

Representation of Farmers and Tribals 
(Deb. 19. Vol. XII. 22-08-200S) 
CoI.IS7-S8 

Reservation for OBC in Educational and 
Professional Institutions 
(Deb. 22, Vol. XIII, 2S-08-200S) 
Col. ISS 

Reservation for SC/ST for Allotment of 
Shops. Stall and Parking etc. 
(Deb. 20, Vol. XII, 23-08-200S) 
Col. 266-67 

Reservation for SCs/STs in Private Sector 
(Deb.4. Vol. XI, 28-07-200S) 
CoI.IS2-53 

Reservation in Armed Forces. Judiciary 
and Autonomous Bodies 
(Deb. 14, Vol. XII, 1I-08-200S) 
Col. 89 

Reservation of SCsiSTs in Scientific and 
Technical Posts 
(Deb. 17, Vol. XII, 17-08-200S) 
Col. 167 

Reservation ofSCsiSTs/OBCs in Defence 
Sorvices 
(Deb. 14. Vol. XI~ 11-08-200S)" 
Col.1l6 
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Reservation Quota in Admiss~on 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col. 239-43 

Revision in Eligibility for Rajiv Gandhi 
National Fellowship for SC/ST 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 336-37 

Scheme for Upliftment 
(Deb. 5 , Vol. XI. 29-07-2005) 
Col. 158-59 

Scheme for Upliftment ofSaharia Tribes 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 172-74 

Scholarship to OBC 
(Deb. 18. Vol. XII. 18-08-2005) 
Col. 78-79 

Seats for SCs/STs in Medical Colleges 
(Deb. 21. Vol. XIII. 24-O8-2()05) 
Col. 65 

Settlement of Adivasis and Scheduled 
Tribes on Forest Land 
(Deb. I , Vol. XI. 25-07-2005) 
Col. 435-36 

Shelters and Schools for SC: Children 
(Deb. 4 , Vol. XI. 28-07-2005) 
Col. 110-11 

Special Central Assistance for SCs 
(Deb. 4 . Vol. XI, 28-O7-2005} 
Col. 300--08 

Special Courts on Dalit Atrocities 
(Deb. 18, Vol. XII, 18-08-2(05) 
Col. 21 1-15 

ST Certificate 
(Deb. 20, Vol. XII. 23-08-2(05) 
CoI.143-44 

Study on Primitive Tribals in Andaman & 
Nicobar 
(Deb. 15. Vol. XII. 12-08-2005) 
Col. 210-1 I 

Survey on Promotion of Education among 
SCGiris 
(Deb. 18. Vol. XII, 18-08-2(05) 
CoI.I66-69 

Training Programme for SC/ST Otlicers 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 24 1-44 

Transfer ofSC Schemes to States/UTs 
(Deb. 9 , Vol. XI. 04-08-2005) 
Col. 173 

Tribal Quota 
(Deb. 12, Vol. XII. 09-08-2005) 
Col. 103-04 

Utilisation of Funds for SCs. aBCs 
and Minoritit!s 

(Deb. 22. Vol. XIII. 25-08-2005) 
CoI.267·-70 

Vacancies of SCs/STs and OBCs in 
Railways 

- (Deb. 9, Vol. XI, 04-08-2005) 
Col. 112-14 

Vacant Post for SC/ST 
(Deb. 12. Vol. XII, 09-08-2(05) 
Col. 349-53.416-17 
(Deb. 16, Vol. XII. 16-08-2(05) 
Col. 139-41.228--33.268-69. 
282-83,357-58 
(Deb. 15. Vol. XII, 12-08-2005) 
Col. 265-66 

Vacant SCs/STs/OBC's Posts 
(Deb. 12. Vol. XII, 09-08-2(05) 
Col. 162 . 

Vocational Training to SC Youths 
(Deb. 4, Vol. XI. 28-07-2005) 
Col. 348-49 

Welfare Schemes for STs 
(Deb. 16. Vol. XII.16-08~2oo5) 
Col. 119-23 
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Sea Bnches 

Pollution on Sea Beaches 
(Deb. 6, Vol. XI. 01-08-2005) 
Col.41O 

Sea Embankments 

Construction of Sea Walls in Kerala 
(Deb. 6 • Vol. XI. 01-08-2005) 
Co1.J49-50 

Need to clear the proposal of the 
Government of Karnataka for 
fortification of sea embankments in 
Dakshina Kannada(MUR 377) 
(Deb. 8. Vol. XI. 03-08-2005) 
Col'. 541-42 

Sea Shells 

Export of Sea Shells 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 190 

Sea Water 

Conversion of Sea Water into Drinking 
Water 
(Deb. 12, Vol. XII. 09-08-2005) 
Col. 223-24 

Sea Water in villa~es 
(Deb. 10. Vol. XI.OS-OS-2005) 
Col. 360-61 

Securities and ElIChanle Board oflndia 

Penalty imposed by SEBI 
(Deb. 10. Vol. XI. 05-08-2005) 
Col. 209 

Public Holding in Listed Companies 
(Deb. 15. Vol. XII.12-OS-2005) 
Col. 229-30 

SEal Inquiry into Stock Market Crash 
(Deb. 15. Vol. XII.12-OS-2005) 
Col. 130 . 

Share D,epository System 
(Deb. 15. Vol. ~1I.12-08-2005) 
Col. 287-88 

Security 

Damage of Excavation pits at Ayodhya 
(Deb. 4 , Vol. XI. 28-07-2005) 
Col. 190-91 

Deployment of Security Men at Official 
Residence ofMP 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 264 

Internal Security Academy in Gurgaon 
(Deb 20. Vol. XII. 23-08-2005) 
Col. 99 

Need to clear the proposal of the 
Government of Gujarat for providing 
adequate security to coastal areas of 
the State (MUR 377) 
(Deb. 7. Vol. XI,02-OS-2005) 
Col. 404 

PSO for VIP Security 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 83-84 

Security arrangements at stations and in 
trains 
(Deb. 4 , Vol. XI. 2S-07-2005) 
Col. 81·--85 

Security Measures at Bombay High 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 314-16 

Security to VIP 
(Deb. 2 • Vol. XI. 26-07-2005) 
Col. 466-67 

Security to Witnesses 
(Deb. 7, Vol. XI.02-OS-200S) 
Col. 148-49 

Security aad Elella. BolI'd onndia 
Review of listingldelistingnorms 

(Deb. I n, Vol. XI, 05-OS-2005) 
Col. 127-29 

Security Foren 

Air Cover for forces 
(Deb. 16, Vol. XII. 16-08-2005) 
Col. 189-90 
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Killing ofCo)\eagues 

(Deb. 14. Vol. XII, 1I-08-200S) 
Col. 267-68 

Killing of Persons by Security Forces 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 89-90 

Need to o'bserve cease-fire ground rules 
by security forces in Manipur (MUR 
377) 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 435 

Seeds 

Agreement with SBI for Financial Seed 
Production 
(Deb. II. Vol. XII, 08-08-2005) 
Col. 434-40 

Bt. Conon Seeds 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 271-72 

Distribution of Seeds at Low Prices 
(Deb. 6 . Vol. XI, 01-08-2005) 
Col. 173-74 

Evaluation ofCADP 
(Deb. 6. Vol. XI, 01-08-2005) 
Col. 155--70 

Permission to Monsanto for Seed 
Production 
(Deb. 6 , Vol. XI. 0 I-OS-2005) 
Col. 255-56 

Purchase ofBt. Conon Seeds by Farmers 
(Deb. II, Vol. XII. 08-08-2005) 
Col. 369-71 

Quality of Seeds 
(Deb.6. Vol. XI. 0I-08-2ooS) 

. Col. 269-70 

Substandard Fertilizers and Se'eds 
(Deb. I. Vol. XI. 25-07-2005) 
Col. 492-98 

Use of Sub-Standard Seed. Manure and 
Pesticides 
(Deb. 19. Vol. XII. 22-OS-2005) 
Col.S7-62 

Seizure 

Seizure of Satellite Phon~ and Wireless 
Set from IGI Airpon 
(Deb. 5 • Vol. XI. 29-07-2005) 
Col. 112 

Self Employment 

Programme tor Self Employment 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 288 

Restructuring Self Employment 
Programmes 
(Deb. 10. Vol. XI. 05-08-2005) 
Col. 63-64 

Self Employment to Poor Youth 
(Deb.5. Vol. XI. 29-07-2005) 
Col. 244-46 

Self Employment under Swaranjayanti 
Gram SwarozgarYojana 
(Deb. 5, Vol. XI, 29-07-2005) 
Co1.17S--78 

Self Help Groups 

Loans to Self Help Groups under SGSY 
(Deb. 5 , Vol. XI. 29-07-2005) 
Col. 273-82 

Training to Self Help Groups under SGSY 
(Deb.5. Vol. XI. 29-07-2005) 
Col. 2 10-11 

Semi Conductors Limited 

Airing of PD Programmes through 
Internet 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 70 

Senior Citizens 

Care of Old Parents 
(Deb. 9. Vol. XI. 04-08-2005) 
Col. 102 
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Facilities to Senior Citizens relating to 
Passport Issuance 
(Deb. 17, \tll. XII, 17.OS-ZOOS) 
COl.8S 

National Council for Older Persons 
(Deb. 4 , Vol. XI, 28.o7-200S) 
Col. 128-29 

Rehabilitation of Tsunami affected 
Orphans and old age persons 
(Deb. 4 • Vol. XI, 28.o7-200S) 
Col. 127-28 

Special Treatment to Senior Citizens 
(Deb. 21. Vol. XIII, 24-08-200S) 
Col. 230 

Telephone Connections to Senior Citizens 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 156-57 

Travel Concession to Senior Citizens and 
Students 
(Deb.2. Vol. XI. 26-07-2005) 
Col. 457 

Welfare of Senior Citizen'! 
(Deb.4, Vol. XI, 2S-07-200S) 
Col. 116--24 

Seniority List 

Reprocessing of Seniority List by SSC 
(Deb. 21, Vol. XlII. 24.o8-2005) 
Col.379 

Separatist Groups 

Activities ofULFA 
(Deb. 20, Vol. XII, 23.()8-200S) 
CoI.SS-86 

Dialogue with ULFA 
{Deb. 2 , Vol. XI, 26-07-2005) 
Col. 509-10 

Review of Implementation of Assam 
Accord 
(Deb. 7 • Vol. XI, 02-OS-2005) 
Col. 133-35 

Separatist Movemeau 

Funding of Separatist Movements 
(Deb. 2 , Vol. XI, 26-07-2(05) 
Col.I 12-13 . 

Sericulture 

Promotion ofSericulture 
(Deb. IS. Vol. XII. 12-08-200S) 
Co1.2SS-59 

Subsidy from Department ofSericulture 
(Deb. IS, Vol. XU. 12-08-2(05) 
CoI.14S-49 

Serious Fraud Investigation Of1ke 

SFIO Probe 
(Deb. 10. Vol. XI. 05-OS-2005) 
Col.2ll-13 

Set Top Box 

Installation of Set Top Box 
(Deb. 4 • Vol. XI. 2S.o7-2005) 
Col. 229 

Sethusamudram Project 

Connecting Eastern and Western Coast 
(Deb. 17, Vol. XII, 17.oS-200S) 
Col.l~ 

Sethusamudram Project 
(Deb. 3 • Vol. XI, 27-07-2005) 
Col. 59-62 
(Deb. 8 • Vol. XI, 03.o8-200s) 
Col.6S 

Sewerale 

Privatisation of Okhla Sewerage 
Treatment Plant 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col. 225-26 

Sewage Control and Sanitation 
(Deb. 20, Vol. XII. 23.o8-200S) 
Col. 275 
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Selual Abuse 

Sexual Abuse of Children 
(Deb. 2 , Vol. XI, 26-07-200S) 
CoI.S22-23 

Selual Haraament 

Law Commission's Recommendations on 
Eve Teasing 
(Deb. 15, Vol. XU, 12-08-200S) 
Col. 286-87 

Sexual Harassment in NV$/KVS 
(Deb. 20, Vol. XIt, 23-08-200S) 
Co1.212-15 

Shallow Tubewell Project 

Shallow Tubewell Project 
(Deb. 6 , Vol. XI, 0I-OS-2005) 
Col. 328 

Shanlhai Cooperation Organisation 

Shanghai Cooperation Organisation 
Summit held in Astana (St.) 
(Deb. 19, Vol. XII,22-OS·2005) 
Col. 485-17 

Shanghai Cooperation Organization 
(Deb. 13, Vol. XII, I0-08-200S) 
Col. 398-99 

Sheep and Wool Development 
Prolramme 

Sheep and Wool Development Programme 
(Deb. 6 , Vol. XI, OI-08-200S) 
CoI.317-18 

SbJIpalnm 

Shilpagram Project 
(Deb. 18, \til. XII, 18-08-2005) 
Col. 229 

Sblpptna 

Gas based Engines for Small Setats 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. 179-80 

Over Aged Indian Fleets 
(Deb. S , Vol. XI, 03-OS-200S) 
Col. 189-91 

Shipping Service 
(Deb. 2 r. Vol. XIII, 24-08-2005) 
Col. 248-49 

Shlppina Corporation of India 

Acquisition of Ships by SCI 
(Deb. 21, Vol. XIIl, 24-08·2005) 
Col. 168-69 

Disinvestment in Shipping Corporation of 
India 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 205-06 

Profit earned by Shipping Corporaliollllf 
India 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 306-07 

Ships 

Acquisition of Ships by SCI 
(Deb. 21. Vol XIII.24-08-2(05) 
Col. 168-69 I 

Alang Ship Recycling Yard 
(Deb. 18. Vol. XII. 18-08-2005) 
Col. 239-40 

Amendment to Petroleum Rules. 2002 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 264-65 

Construction of Ship b) Hindustan 
Shipyards Ltd. 
(Deb. 17, Vol. XII, 17-08-2005) 
Col.Ill-12 

Contribution of Hindustan Shipyard Ltd. 
(Deb. 2 I, Vol. XIII. 24-OS-2005) 
Col. 182-88 

Foreign Collaboration in Ship Building 
Sector 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. I 82-S3 .' 
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High Speed Motor Boats 
(Deb. IS, Vol. XII. 12-08-2(05) 
CoI.26~ 

Production of Ships and Submarines 
(Deb. 14, Vol. XII,II-08·2005) 
Cn1.126-27 

Shop 

Conversion of Shop-Cum Flat into Shop-
Cum-Offices 
(Deb. 7 . Vol. XI, 02-08-2005) 
Col. 249-50 

Short Stay Homes 

Construction of Short Stay Homes 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. 198 

Shorthand and Typewriting 

Single Book for Shorthand and 
Typewriting 
(Deb. 12. Vol. XII. 09-08-2(05) 
Co1.361-62 

Siac:hen 

Demilitarisation ofSiachen Glacier 
(Deb. 4 , Vol. XI, 28-07-2005) 
Col. 236-37 

Sikkim 

Biotech Piracy 
(Deb. 19. Vol. XII. 22-68-2005) 
Col. 437-38 

Installation of Telephone Exchanges 
(Deb. 17. Vol. XII, 17-08-2(05) 
COl. 8&-92 

Need to approve final alignment of the 
East-West Corridor of National 
Highways Development Project on 
National Highways No. 31 and 31-C 
passing through Siliguri (MUR 377) 
(Deb. 20. Vol. XII. 23-08-2(05) 
Col. 328 

Silk 

Bhagalpuri Silk 
(Deb. 5 , Vol. Xl, 29-07-2005) 
Col. 199 

Export of Natural Silk 
(Deb. IS, Vol. XII. 12-08-2005) 
Col. 232-33 

Export of Silk 
(Deb. 10, Vol. XI. 05-08-2(05) 
Col. 116-20 

Need to protect the Silk Industry ofEastem 
Uttar Pradesh by imposing higher duty 
ori imported silk (MUR 377) 
(Deb. 16, Vol. XII. 16-08-2005) 
Col. 426-27 

Need to take suitable measures to revive 
silk industries in Jharkhand (MUR 377) 
(Deb. 16. Vol. XII, 16-08-2005) 
Col. 432 

Siltation 

Siltation in Hydro Power Projects 
(Deb. 5 , Vol. XI, 29-07-2005) 
Col. 261-63 

Singapore 

Indo-Singapore Trade Agreement 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 555-56 

Joint Venture with Singapore 
(Deb. 14. Vol. XII, 11-08-2005) 
Col. 237-38 

Sky Bus Project 

Development of Sky Bus Project in Goa 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col. 281 

Slaughter House 

Slaughter House 
(Deb. II, Vol. XII,08-08-2005) 
Col. 473 



Sla~ghter Houses 
(Deb. 6 , Vol. Xl, 01-08-2005) 
Co1.41S-16 . 

Slums 

People living in Jhuggi-Jhonpris in Delhi 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 464 

Redevelopment of Slums 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 86-87 

Slum Clusters at the Bank of Yamuna 
(Deb. 16, Vol. XII. 16-08-200S) 
Col. 145-46 

Societies ofEWS 
(Deb. 12, Vol. XII. 09-08-2005) 
Col. 386 

Survey Regarding Slum Dwellers 
(Deb. 12, Vol. XII. 09-08-2005) 
Col. 104-05 

Worl"ll Bank Credit/Loan for Slum 
Sanitation Programme 
(Deb. 12, Vol. XII,09"()8-2005) 
Col. 82-83 

SmaUlndustries Development Bank of 
India 

SlOB) 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 105 

Small Investors. 

Interests of small investors 
(Deb. 10. Vol. XI. 05-08-2(05) 
Col. 359 

Small Saving Scheme 

Small Saving Schemes 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 179-80 

Small Scale Industries 

Achievement ofllD for SS]s 
(Deb. 2 , Vol. XI. 26-07-2005) 
Col. 347-352 

Challenges ofSSI 
(Deb. \6. Vol. XII. \6-08-2005) 
Col. 243-44 

Comprehensive Package for SSI 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 316-17 

Concession to Rajasthan Small Scale 
Industries Corporation 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 122 

Credit to SSI 
(Deb. 12, Vol. XII, 09..()S-2OO5) 
Col. 100 

Dereservation of manufacturing items 
(De~.2. Vol. XI, 26-07-2005) 
Col. 32-92 

Development and Upgradation ofSSls 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 255 

Employment Generation by SSI 
(Deb. 12. Vol. XII, 09-08-2005) 
Col 229-30 

Employment Generatiot" through SSI 
(Deb. 2 , Vol. XI, 26-07-2005) 
Co1.11S-20 

Employment in SSI under Tenth Five Year 
Plan 
(Deb. 12. Vol. XII, 09-0S-2005) 
Col. 147-48 

Fire Matches Industries 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 145-46 

GATT Effects on SSI 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 156-57 

Growth rate ofSSls 
(Deb.2. Vol. XI, 26-07-2005) 
Col. 485-87 

Harassment of SSI Industrialists 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 201-02 
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Silk 
(Deb. IS. Vol. XII. 12-08-2(05) 
Col. 265 

Production of Ships and Submarines 
(Deb. 14, Vol. XII, 11-08-2(05) 
Col. 126-21 

Shop 

Conversion of Shop-Cum Flat into Shop-
Cum-Offices 
(Deb. 7 • Vol. XI. 02-08-2(05) 
Col.249~50 

Short Stay Homes 

Construction of Short Stay Homes 
(Deb. 20, Vol. XII, 23-OS-2(05) 
Col.19S 

Shorthand and Typewriting 

Single Book for Shorthand and 
Typewriting 
(Deb. 12. Vol. XII, 09-OS-2(05) 
Co1.361-62 

Siachen 

Demilitarisation ofSiachen Glacier 
(Deb. 4 , Vol. XI. 28-07-2005) 
Col. 236-37 

Sikkim 

Biotech Piracy 
(Deb. 19. Vol. XII. 22-tlS-2OO5) 
Col. 437-38 

Installation of Telephone Exchanges 
(Deb. 17, Vol. XII.17-OS~2(05) 
Co1.S6--92 

Need to approve final alignment of the 
East-West Corridor of National 
Highways Development Project on 
National Highways No. 31 and 31~C 
passing through Siliguri (MlJR 377) 
(Deb. 20. Vol. XII. 23-OS-2(05) 
Col. 328 

Bhagalpuri Silk 
(Deb. 5 , Vol. XI, 29-O7-200~) 
Col. 199 

Export of Natural Silk 
(Deb. IS, Vol. XII, 12-OS-2OO5) 
Col. 232-33 

Export of Silk 
(Deb. 10. Vol. XI.OS-OS-200S) 
Col. 116--20 

Need to protect the Silk Industry of East em 
Uttar Pradesh by imposing higher duty 
ori imported silk (MUR 377) 
(Deb. 16. 'kl. XII, 16-08-2005) 
Col. 426-27 

Need to take suitable measures to revive 
silk industries in Jharkhand (MUR 377) 
(Deb. 16. Vol. XII. 16-08-2(05) 
Col. 432 

Siltation 
Siltation in Hydro Power Projects 

(Deb. 5 , Vol. XI. 29-07-2005) 
CoJ.261-63 

Singapore 

Indo-Singapore Trade Agreement 
(Deb. 2. Vol. XI, 26-07-2005) . 
Col. 555-56 

Joint Venture with Singapore 
(Deb. 14. Vol. XII, II-OS-2oo5) 
Col. 237-38 

Sky Bus Project 

Development of Sky Bus Project in Goa 
(Deb. 7 , Vol. Xl, 02-OS-2OO5) 
Col.l81 

Slaughter House 

Slaughter House 
(Deb. II. Vol. XII,08-08-200S) 
Col. 473 
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(Deb. 6 • Vol. XI, 01-08-2005) 
Co1.415-16 . 

SlUMS 

People living in Jhuggi-Jhonpris in Delhi 
(Deb. 2 • Vol. XI, 26-07-200') 
Col. 464 

Redevelopment of Slums 
(Deb. 20, Vol. XII, 23-08-20(5) 
Col. 86-87 

Slum Clusters at the Bank of Yamuna 
(Deb. 16, Vol. XII,I6-08-200S) 
Col. 145-46 

Societies ofEWS 
(Deb. 12, Vol. XU. 09-08-2(05) 
Col. 386 

Survey Regarding Slum Dwellers 
(Deb. 12. Vol. XII. 09-08-2(05) 
Col. 104-05 

WorlltBank Credit/Loan for Slum 
Sanitation Programme 
(Deb. 12. Vol. XII. 09-08-2(05) 
Col. 82-83 

Smalllndu.tries Devdopnient Bank of 
India 

SIDBI 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 105 

Small Investors 

Interests of small investors 
(Deb. 10. Vol. XI. 05-08-2005) 
Col. 359 

Small Saving Scheme 

Small Saving Schemes 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 179-80 

Small Scale Industries 

Achievement of 110 for SSts 
(Deb. 2 • Vol. XI. 26-07-2005) 
CoI.J47-352 

(Deb. 16. Vol. XII, 16-08-2(05) 
Col. 243-44 

Comprehensive Package for SSI 
(Deb. 12, Vol. XII,09-08-200S) 
Col. 316-17 

Concession to Rajasthan Small Scale 
Industries Corporation 
(Deb. 12. Vol. XII, 09-08-2(05) 
Col. 122 

Creditto SSI 
(Deb. 12. Vol. XII,09-08·2(05) 
Col. 100 

Dereservation of manufacturing items 
(De~. 2. Vol. XI. 26-07·2005) 
Col. 32-92 

Development and Upgradation ofSSls 
(Deb. 16. Vol. XII, 16-08-2(05) 
Col. 255 

Employment Generation by 551 
(Deb. 12, Vol. XII. 09-08-2005) 
CoL 229-30 

Employment Generatiop through 5S1 
(Deb.2. Vol. Xl, 26-07-2005) 
Col. 115-20 

Employment in SSI under Tenth Five Year 
Plan 
(Deb. 12. Vol. XIl,09-08-200S) 
Col. 147-48 

Fire Matches Industries 
(Deb. 12, Vol. XII. 09-08-2005) 
Col. 145-46 

GATT Effects on 5S1 
(Deb. 16. Vol. XII, 16-08-2005) 
Col. 156-57 

Growth rate ofSSls 
(Deb. 2 • Vol. XI. 26-01·2005) 
Col. 485-87 

Harassment of SS} Industrialists 
(Deb. 16. Vol. XII,16.0B-200S) 
Col. 201-02 
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Impact of Product Patent on Small Scale 
Industries 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 94-95 

Imparting of Training for SSls 
(Deb.2, Vol. XI, 26-07-2005) 
Col.S06-IO 

Increase in Limit of Capital Investment in 
SSls 
(Deb. 7 , Vol. XI. 02-08-2005) 
Col. 260 

Loan to Small Scale Industry. Rural and 
Urban Sectors 
(Deb. 5 . Vol. XI. 29-07-2005) 
Col. 84-B6 

Need to promote Mahua based small scale 
industries in Gondia and other districts I 

of Maharashtra with a view to provide I 
employment in the region (MUR 377) 
(Deb. 7. Vol. XI, 02-08-2005) 
Col. 406-07 

New Scheme for Credit Flow to SSI 
(Deb. 20. Vol. XII. 23-0B-2005) 
Col. ISO-51 

Non-functioning of SSI in Andaman & 
Nlcobar Islands 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 100-01 

Policy Package for Stepping up Credit to 
Small and Medium Enterprises (SI.) 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 864 

Progress ofSSI in Rajasthan 
(Deb. 7. Vol. XI. 02-08-2005) 
Col. 250-57 

Registration ofSSI 
(Deb. 16. Vol. XII. \6-08-2005) 
Col.S6 

Reserved items under Agro Industry 
(Deb. 7 , \\ll. XI. 02-08-2005) 
CoI.303-OS 

Revival of Closed Sick ssr Units 
(Deb. \6, Vol. XII, 16-08-2005) 
Col. 78 

Scheme for Promotion of Cottage 
Industries 
(Deb. 2 . Vol. XI. 26-07-2005) 

. Col. 563-64 

Scheme on performance and credit rating 
of Small Scale Industries 
(Deb.2. Vol. XI. 26-07-2005) 
Col. 435-36 

Setting up of Industry in Karnataka 
(Deb. 12. Vol. XII. 09-08-2005) 
Co\. 97 

SmaJl and Medium Enterprises 
Development Bill 
(Deb. 2 . Vol. XI. 26-07-2005) 
Col. 557-58 

Small and Medium Enterprises 
Development Bill, 2005 
(Deb. 12. Vo\. XJI,09-OB-2005) 
Col. 221-22 

SMI Study for SSI 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 198--202 

SSI Products 
(Deb. 16. Vol. XII, 16-08-2005) 
Col. 129 

Weaving in Small Scale Industries 
(Deb. 10. Vol. XI. 05-08-2(05) 
Col. 239 

Smart Card Project 

Smart Card Project 
(Deb. 22. Vol. XIII, 2S-08-200S) 
Col. 307 

SmUllltrl 

Seizure of Property ofSmuulers 
(Deb. 1 S. Vol. XU, 12-08·200S) 
Col. lSI 



SUBJEC'fINDEX 409 ......... 
Pelli ......... ""efBhoj Trees 

(Deb. 1 ,Vol. X~ 2s.07 .. 2005) 
ColS22·23 

Hatleftll Policy on Smul&lin& and 
pilfera&e of Coal 
(Deb. 3 , Vol. XI, 27.()7·2005) 
Col. 185-87 

Need to take seeps to check use of drugs 
by the youth in Punjab (MUR 377) 
(Deb. 17, \01. XII, 11..(2005) 
CoJ.41O 

Piracy and Arms Smuggling on Indian 
Manitime Boundaries 
(Deb. 4 , Vol. XI. 28-07.20(5) 
CoJ.225·26 

Smuggling cases 
(Deb. 10. Vol. XI. OS'()8·200S) 
Cot 199·200 

Smuggling Heroin to India 
(Deb. 7 • Vol. XI, 02'()8-200S) 
Col. 209·10 

Smuggling of Animals Skin 
(Deb. I • Vol. XI. 25'()7·2005) 
Col. 189-96 

Smuggling of Cardamom and Pepper 
(Deb. 10, Vol. XI, 05'()8·l005) 
Col. 196-97 

Smuglin.ofGemstone 
(Deb. 10, Vol. XI, OS.()l·2005) 
Col. 19 

Smuglina ofH.,. Speed Diesel 
(Debi9 , VoL XI. 04-01.2(05) 
CoI.$7.5i 

Smualina of Liquor 
(Deb. IS, \ttl. XJI,12-01-lOOS) 
CoI.,150-51 

SlnuUUnl of Weapons 
(Deb. 2 , ~1. XI,26-07.20(5) 
Col. 129-30 

Smuggling through Goods Trains 
(Deb. 22, Vol. XIII, 25-08-2005) . 
Col. 327·28 

Socia. Alslltance Prolramaae 

Delay in Disbursement of Benefits 
(Deb. 17. Vol. XII. 17'()S.lOOS) 
Col. 113-14 

SoeI.1 Forestry Programme 

Review of Implementation of Social 
Forestr')' Programme 
(Deb. 1 , Vol. Xl, l5-O7·2(05) 
Col. 403 

Sod •• Justiee 

Central Monitoring Cell 
(Deb. 14, Vol. XII, 1I-08·l00S) 
Col. 201 

Establishment of Social Justice Centre 
(Deb. 22, Vol. XIII. 25-08.2(05) 
Col. 123-26 

Social Justice and Empowerment 

State Channelising Agency 
(Deb. 9 , Vol. XI. 04-08·200S) 
Col. 152·53 

SocialOraanisations 
Central Assistance to Social 

Organisations 
(Deb. 16, Vol. XU, 16.0S-200S) 
Col. 37-38 

Fake Voluntary Social Organisations in 
Rural Development Sector 
(Deb. S • Vol. Xl, 29-07·2005) 
Col. 71-82 

Social Security 
Comprehensive Social Security 

Legislation 
(Deb. 1 , Vol. XI,25-07·2(05) 
Col. 195-96 
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Need to ensure social security measures 
for workt:rs engaged in cashew. coir, 
plantation, fisheries and other 
unorganized sectors in Kerala and 
other parts of the country (MUR 377) 
(Deb. 11, ~l. XII, 08-08-2005) 
Col. 529-30 

Social Security for Unemployed 
(Deb. 19. ~\.}m. 22-08-2005) 
Col. 20]-02 

Societies 

Violation of Rules by Societies 
(Deb. 2 ,Vol. XI. 26-07-2005) 
Col. 427-28 

Socio-economk Development 

Agreement between AASI and ONGC 
(Deb. 9 • Vol. XI,04-08-2005) 
Col. 203-08 

Soft Drinks 

Caffeine in Soft Drinks 
(Deb. 6 . Vol. XI, 01-08-2005) 
Col. 295 

Drawl of Ground Water by Soft Drink 
Company 
(Deb. 19, Vol. XII. 22-08-2005) 
Col. 301-02 

Ground Water Recharge by Soft Drink 
Companies 
(Deb. 19. Vol. XII, 22-08-2005) 
Col. 89--91 

Magic Liquid for Crops by Pepsi 
(Deb. I , Vol. Xl, 25-07-2005) 
Col. 34J42 

Norms ofBIS for Soft Drinks 
(Deb. 21. Vol. XIII. 24-O8-2~) 
Col. 34142 

Norms/Rules for Testing Packed Food 
Items and Soft Drinks 
(Deb. 8 , Vol. XI. 03-08-2005) 
Cot. 45-47 

Quality of Cold Drinks 
(Deb. I • Vol. XI. 25-07-2005) 
Col. 111-12 

Software 

Steps to Increase Software Exports 
(Deb. 3 • Vol. XI,27-07-200') 
CoJ.l~ 

Soli Erollon 

Need to provide relief to the farmers whose 
crops have been affected due to erosion 
caused by river Gomti in Haliapur and 
Jagdishpuri in Suhanpur district 
(MUR377) 
(Deb. 17, Vol. XII, 17-08·2005) 
Col. 483 

Need to take steps to check erosion 
caused by river Sharda at Kishanpur 
Wildlife Sanctuary in Lakhimpur Kheri. 
Uttar Pradesh (MUR 377) 
(Deb. 9. Vol. XI. 04-08-2005) 
Col. 367-68 

Soil Erosion 
(Deb. 19, Vol. XII. 22-08-2005) 
Col. 272-73 

Songs and Drama Division 

Songs and Drama Division 
(Deb. 14. Vol. XII. 11-08-2005) 
Cot.2IS·16 

Sorting Stair 

Shortage or Sorting Staff 
(Deb. 21, Vol. XIII. 24-08-2005) 
Col. 66 

South Africa 

Conversion orCoal into Oil 
(Deb. 17, Vol. XfI,17-08-200S) 
Col. 277 

Enquiry into alleged Pay-Offs 
(Deb. 4 • Vol. XI, 28-07-2005) 
Col. 341-42 
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Sou.1I Allan Association for Reaional 
Coopel'ldon 

Illegal Import of Arecanut 
(Deb. 16, \\)1. XII, 16-08-2(05) 
Col. 155 

Relevance ofSAARC 
(Deb. 8 , Vol. XI,03-o8-2(05) 
Col. 72-74 

SAARC Documentation Centre 
(Deb. 13, Vol. XII, 10-08-2(05) 
Col. 309--12 

SAARC Technical Committee 
(Deb. 12, \01. XII, 09-08-2(05) 
CoI.2ao 

South Asian Parliament 
Formation of South Asian Parliament 

(Deb. 17, \01. XI~, 17-08-2005) 
Co1.61~3 

South Easten Coalfielcb Umlteel 
Opencast Expansion Projects ofSECL 

(Deb. 3 , \\)1. XI, 27-07-2005) 
Col 99 

South India Bottini Company 
Need to close down South India Bottling 

Company in Tenkasi Parliamentary 
Constituency, Tamil Nadu which is 
depriving availability of potable water 
to the people of the Constituency 
(MUR377) 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 630-3 I 

Southera Real0nal Council 

Meeting of Southem Regional Council 
(Deb. 7 , \\)1. XI, 02-08-2005) 
Col 155 

Space Proal'lmme 
Agreement with RUllia in Space 

Programme 
(Deb. 21, \til. XIII, 24-08-2(05) 
Col. 153-54 

Foreign Partnership in 'Chandrayan-I' 
Mission 
(Deb. 3 , Vol. XI,27-o7-2005) 
Col. 440441 

Indo-US Space Agreement 
(Deb. 21, \til. XIII, 24-08-2005) 
Co1.373-74 

Space Researcb 

Development oflmpactor 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. 278-79 

Spacecrllfts 
Commercial Launch of Space crafts 

(Deb. 21, 'WI. XIII, 24-08-2005) 
Col. 154-55 

Special Component Plan 

Allocation of Funds under SCP 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 75-76 

Spedal Economic Package 

Need to provide special economic package 
to Himachal Pradesh for its all-round 
development (MUR 377) 
(Deb. 17, Vol.XII,17-08-2(05)· 
CoI.477 

Need to provide special package to the 
Government of Uttar Pradesh to meet 
the imminent threat posed to the 
villages on the banks of river 
Ghagra. in Salempur Parliamentary 
Constituency due to rise in its water 
level (MUR 377) 
. (Deb. 17, Vol. XII, 17-08-2005) 
Col. 482 

Special Economic Package for the speedy 
completion of construction of National 
Highways and Railway Lines in 
Keonjhar and Sundargarh districts of 
Orissa (Res.) 
(Deb. 22. \til. XIIl. 25-08-2(05) 
Col. 549--52 
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Special Econolllk Zones 
OimeinSEZ 

(Deb. 20; \t)l. XII,23-08-2005) 
Col. 96 

Labour Laws in SEZ IndlJltries 
(Deb. 19, \t)LXII,22~S) 
CoL 339-40 

Private Investment on EPZslSEZs 
(Deb. 12, ~1. XlI,09-0I-2005) 
CoI.J82-83 

Setting up of Special Economic Zones 
(Deb. 2 , \t)1. XI, 26-07-20(5) 
CoJ.SI9-521 

Situation arising out of non-setting up of 
Special Economic Zone in Amritsar 
(Punjab) and steps taken by the 
Government in regard thereto (CA) 
(Deb. 8 , Vol. XI, 03-08-20(5) 
Col. 507, 508-1 S 

Special Economic Zones 
(Deb. 20, Vol. XII, 23-OS-200S) 
Col. 205-07 
(Deb. 16, Vol. XII, 16-08;.20(5) 
CoI.)8~S 

VAT Rebate to SEZ engaaed companies 
(Deb. 10, \t)1. XI, 05-08-200S) 
Col. 140 

SpecIal Educadoa Zoaa 

Setting Up of Special Education Zones 
(Deb. 3 , Vol. XI,27-07-200S) 
CoI.)7~ 

Speelal Loan Schemes 

Special Loan Schemes for Poor People 
(Deb. 7 , Vol. XI. 02-08-200S) 
Col. 293-95 

Spices 

Cardamom Irnpons 
(Deb. )2, \t)1. XlI, 09-08-200S) 
Col. 17-19 

Export of Chilli 
(Deb. 12, \t)1. XII,09-08-2005) 
Col. 418-20 

Export of Spices 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col. 59-60 

Import/Export ofPtpper 
(Deb. 12, Vol. XII, 09-01-2005) 
Col. 1 74-7S 

Production and Consumption of Pepper 
(Deb. II, \bl. XII. 08-08-2005) 
Col 240-43 

Production of Cash Crops 
(Deb. 12, Vol. Xll,09-OS·200S) 
Col. 43-47 

Production of Chilli 
(Deb. 6 , Vol. XI. 01-08-2(05) 
Col. 249-50 

Smuggling of Cardamom and Pepper 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 196-97 

Spices Trade 
(Deb. 2 , Vol. XI, 26-07-20(5) 
Col. 439-42 

Spices Board 

Financial Assistance to Spices Board 
(Deb. 20, Vol. XII, 23-08-20(5) 
Col. 106 

Spice Board 
(Deb, 16. Vol. XII. 16-08-2005) 
CoI.216-)7 

Spinnln.and Weavllll 
Weaving in Small Scale Industries 

(Deb. 10. Vol XI, 05-01-20(5) 
Col. 239 

Sport Complexes 

Amount for Promotion of Sports Activities 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 99-102 
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5pertI 
AHocation of ftIncI to Sports School. 

(Deb.l, ~I. Xl, 27~7-200~) 
CoI.Il7-" 

Amount for Promotion of Sports 
Activities 
(Deb. 21, \VI, xm,24-08-Z00$) 
Col. 99-102 

Assistance for Promotion of. Spons 
(Deb.', VoL XI, 03..oa-lOOS) 
CoL217-~~ 

Assistance Provided to Institutions for 
Promoting Sports 
(Deb. 13, Vol XlI, 10-08-200~) 
Col. 424-12 

Basic facilities fur Development of Sports 
(rid, .• , Vol. XI,03-08-2(05) 
Co1.l31-47 

Central Assistance for Sports 
Infrastructure 
(Deb. 13, \VI. Xli. 10-08-2005) 
Col.34748 

Centrally Sponsored Scheme for Sports 
Activities in U.P. 
(Deb. 3 • Vot. Xl. 27-07-2005) 

. Col. 239-40 

Centrally Sponsored Sports Scheme in 
Jbarkhand 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 74-76 

Closure of Spons Hostel in Orissa 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 97 

COnJU'Uctlon of Central Zone Centre of 
SAl 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 151-59 

Construction of Mini Stadium 
Uttranchal 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 87-90 

in 

Development of Spons in North Eastern 
Region 
(Deb. 21 , Vol. xm. 24-08-2(05) 
Col. 12S-27 

Developmont of Spons Inftastructure 
(Deb. 17, \VI. XlI,17'()8-2005) 
Col. 161 

Discontinuation of Centrally Sponsored 
SchemeforSpons 
(Deb. 13. Vol. XII, 10-08-200~) 
Col. 167 

Encouraging Activities of Youth Affairs 
and Sporta 
(Deb. 21, \VI, xm, 24-08-2(05) 
Col. 230-36 

Establishment of Indoor Stadium. 
(Deb. 17. Vol. XII.17-08·200S) 
Col. 163 

Exchange Programmes with other 
Countries 
(Deb. 21. Vol. xm. 24-08-2005) 
Col. 161-63 

Financial Assistance for Stadium and . 
Coaching Centres 
(Deb. 3 • Vol. XI. 27-07-2005) 
Col. 195-96 

Funds for creation ofSpons infrastructure 
(Deb. 13, Vol. XlI. 10-01-20(5) 
Col. 383-91 

Funds for setting up of Sports 
Infrastructure 
(Deb. 13. Vol. XII. 1.0-08-2005) 
Col.321 

Grants for Sports 
(Deb. 21, Vol. XIU, 24-08-200~) 
Col. 283-84 

Indian Sports/Games in International 
Events 
(Deb. ] 7, Vol. XII. 17-08-2005) 
Col. 77-78 
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International Status to Kabaddi 
(Deb. S , Vol. XI, 03.QS-2005) 
C.oI.I77 

Match Fixing and Betting in Sports/Games 
(Deb. 8 , Vol. XI, 03.Q8-2005) 
Col. 407.Q8 

Monitoring Utilization of Funds for 
Projects 
(Deb. 8 , Vol. XI, 03.Q8-2005) 
Col. 30S.Q9 

Motor Race 
(Deb. 17, Vol. XII, 17-OS-200:'i) 
Col. 93 

National Games at Guwahati 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 352-53 

National Level Sports 
(Deb. 21, Vol. XIII. 24.Q8-2005) 
Col. 357-60 

National Umpire Academy 
(Deb. 3 . Vol. XI, 27-07-2005) 
Col. 99-100 

Need to encourage recruitment of Indian 
coaches for coaching sportspersons 
in the country (MUR 377) 
(Deb. 20, Vol. XII, 23.Q8-2005) 
Col. 321-22 

Network of Basic Sports Infrastructure 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 156-57 

New Scheme for Searching Sports Talent 
(Deb. 13, Voum, 10-08-2(05) 
Col. 399-400 

Opening of Sports Academies 
(Deb. 17, \\)1. XII, 17-08-2005) 
CoI.4~ 

Participation in International Sports 
Events . 
"Deb. 17, Vol. Xli. 17-08-2005) 

)1. 158-59 

Patronage of Traditional Games and Sports 
(Deb. 8 , Vol. XI, 03.Q8-2005) 
Col. 249-52 

Promoting Sports in Rural Areas 
(Deb. 3 • Vol. XI. 27-07-2(05) 
Col. 449-5 I 

Promotion of Sports 
(Deb. 8 , Vol. XI. 03-08-2005) 
Col. 94--120 
(Deb. 4 , Vol. XI, 28.Q7-2005) 
Col. 309 

Promotion of Sports activities in West 
Bengal University 
(Deb. 13. Vol. XII,I(}.()8-200S) 
Col. 147 

Promotion of Sports in Rural Areas 
(Deb. 13. Vol. XII, 10-08-2005) 
Col. 286 

Promotion elf Sports in Rural Areas of 
West Bengal 
(Deb. 13, Vol. XII. 10-08-2(05) 
Col. 333-35 

Proposals for development of Sports 
(Deb. 13, Vol. XII, 10-08-2(05) 
Col. 41 7-22 

Raising Level of Sports 
(Deb. 21, Vol. XIII. 24-08-2005) 
Col. 160-62 

Raising S&andard of Sports 
(Deb. 21, Vol. XIII. 24-08-2005) 
Col. 323-25 

Review of Schemes of Sports Authority 
oflndia 
(Deb. 17, Vol. XII, 17-08-2(05) 
CoI.265~ 

Rural Sports Programme 
(Deb. 21, Vol. X1I1,24-08-200S) 
Col. 235-37 
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Schemes for Promoting Sports in 
Karnataka 

. (Deb. 8 , Vol. XI. 03-08-2005) 
Col.42~37 

Schemes relating to Promotion of Spons 
and Welfare of Youth 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 497-99 

Shifting of Spons Hostel 
(Deb. 13. Vol. XII. 10-08·2005) 
Col. 337-39 

Sponsored Spon Scheme in West Bengal 
and Maharashtra 
(Deb. 21. Vol. XIII. 24-01-2005) 
Col. 89-100 

Sponsored Sports Scheme 
(Deb. 13. Vol. XII, 10-01·2005) 
Col. 330-32 

Sponsoring of Spons Activities in Orissa 
(Deb. 1 , Vol. XI, 03-08·2005) 
Col. 124-25 

Sports Activities in Himachal Pradesh 
(Deb. 3 • Vol. XI, 27-07·2005) 
Col. 95-96 

Sports Contracts with Prasar Bharati 
(Deb. 9 • Vol. XI. 04-01-2005) 
Col. 197·98 

Spons Infrastructure of SAl 
(Deb. 17. Vol. XII. 17-OS·200S) 
Col. 22S-29 

Sports Infrastructure Projects in Tamil 
Nadu 
(Deb. 13, Vol. XII.I0-08·200S) 
Col. 163-68 

Sports Sub-Centres 
(Deb. 8. Vol. Xl. 03-08-200S) 
Col. 80-81 

Sports Technology Development Mission 
Programme 
(Deb. 21, Vol. XIII. 24-01-2005) 
Col.370-71 

Spons Training Centre 
(Deb. 21. Vol. XIII, 24-01.2005) 
Co1.331·32 

Sports University 
(Deb. 21. Vol. XIII,24-08-2005) 
Co1.217-11 

Training Centres in J&K 
(Deb. 3 • Vol. XI, 27-07·2005) 
Col. 240 

Sports Academies 

Opening of Spons Academies 
(Deb. 17. Vol. XII. 17-08·2005) 
Col. 45-46 

Sports Authority of India 

Alleged Cases of Corruption in Sports 
Authority of India 
(Deb. 3 , Vol. XI, 27-07-2005) 
Col. 441-42 

Construction of Central Zone Centre of 
SAl 
(Deb. 17, Vol. XII, 17-08·2005) 
Col. 158··59 

Deployment of Coaches 
(Deb. 2 J • Vol. XIII, 24-01.2(05) 
Col. 163-64 

Review of Schemes of Sports Authority 
oflndia 
(Deb. 17, Vol. XII. 17-08-2005) 
Col. 26S-66 

Shifting of SAl Office 
(Deb. 8 • Vol. XI,03-08-2005) 
Col. 260-61 

Sports Infrastructure of SAl 
(Deb. 17. Vol. XII, 17-08-2005) 
Col. 228·29 
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Tnnafer Policy of SA! 

LOKSABHA 

SriLaaka 
(Deb. 21. \bl. xm.24-08-2o(5) 
0,1.70-76 

SpoI1l J'.quipllaeat 

Defence Coopendon widl Sri I.IIIIIa 
(Deb. 9 • \bL XI, 04-eI-20(5) 
Col. 2., .. 

Expansion ofMaclurai AHpcwt Clearance for Imported Sports Equipment __ ._.) 
([)eb. 1 •• ~.XJI. I~~uv~ 

(Deb. 17, Vol. XII, 17'()8-200S) Cot. 199-200 
Col. 246-47 

Sports Penons 

Accountability of Doctors of 
Sportspersons 
(Deb. 13, Vol. XII, 10-08-200S) 
Col. 283.s4 

Facilities to Sports Persons 
(Deb. 3 • Vol. XI, 27-07-200S) 
Col. 16S-7S 

Opportunities to Unemployed Sports 
Persons 
(Deb. 8 , Vol. XI, 03-08-200S) 
CoI.3J3-14 

Performance oflndian Sportsmen 
(Deb. 3 , Vol. XI, 27-07-200S) 
CoI.17S-·-78 

Rec~itment of Sportspersons 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 136-37 

Reservation fo!' Sports Persons 
(Deb. 3 , Vol. Xl, 27.Q7-200S) 
CoJ.183-B4 

Training of Sportspersons Abroad 
(Deb. 8 • Vol. XI, 03-08-200S) 
Col. 376-78 

Sports .lIno1osY Dey • .,.. ... MIllion 
ProPutme 

Sports Techitology Devcllpment Million 
Programme 
(I)cb. 21, Vol. XIII, ~200S) 
',1.370-71 

Import ofVlnlsplti 
(Deb. 20, \bL XlI,~.,) 
Col. .,...79 

In~Sri Lanka Trade 
{Deb. 12, 'hI. XlIL()NI.200$) 
Col. 276-77 
(Deb. 7 • \bl. Xl.024200S) 
ColUI 

Rehabilitation o'Srl Lank. Milf1ll1~ 
(Deb. 12, \\>1. XII, 09.()8-2005) 
Col. 383.s4 

Sri Lankan Buslne .. Venture in India 
(Deb. 17, Vol. XII. 1742005) 
Col. 200-01 

StadiltDll 

Amount for Promotion of Sports Activities 
(Deb. 21. Vol. XlU, 24.()1-200S) 
Col. 99-102 

Construction of Mini Stadium in 
Uttaran"hal 
(Deb. 13. Vol. XII, 1O-01-200S) 
Col. 87-90 

Establishment of Indoor SIMiumI 
(Deb. 17. Vol. XIJ,17-61-20(5) 
Col. 163 

Financial AI.istuce for Stadium and 
CoachintCentres 
(Deb. 3 , \\>1. XI, 27-07.20(5) 
Col. 195-96 

·Slafl'SllectIH C .. -WI. 
R.eproceuinJ of Seniority Lilt ~ sse 

(Deb. 21, \t)I. XIIi. ~2t05) 
Col. 379 
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Need -. ...... IdMy .f sam, I'IPerI 

lyina. Nil ...... railway _ion for 
onward tr.nlport \0 ".rious 
destinations in the councry (MUR 177) 
(Deb. 20, 'WL XII, 23-01-2(85) 
Col 323-24 . 

Salt of Stamp Paper 
(Deb. 15, 'WI. XIl,I2-01-200S) 
Col. 14-75 ." .......... 

Starv.tion De.th in Vish.khapatnam 
District 
(Deb. 16, \\)1. XII, 16-Q"'~S) 
Col. 99 

Starvation Deaths 
(Deb. 6 , Vol. XI, 01-01-2005) 
p>1. ,97-91 

Stak4 ....... I" 
Bill from State Assemblies 

(Deb. 2 , 'WI. XI, 26-07-2005) 
Co1.3~ 

Need to Review the decision for 
delimitation oheats in the legislature 
of Uttaranchal ~ued on Census of 
2001 <MUJ077) 
(Deb. 24, \bl. XlU, 30-01-2(05) 

Col. " 
.teC ........... C ••• ltt ... 

Formation of Coordination Committees 
(DIb.' , \bl. XI. 0) -01-2005) 
Co1.41()-12 

Stlte Electricity"''' 
Outstandin& clues apinst power ~sl 

SEBs 
~b. 14. \VI. XII, 11-01-2005) 
Col. 195-91 

State ,1a .. etC ....... 
Constitution efStllle FiMnce c.milSion 

(Deb. 5 , 'WI. XI, 29-07-2005) 
CaI.25S-~ 

State Leplatura 

Need to Mina' ConIdIudenal~ 
. Bill to increase the number.f ... ., 
Lok Slbha uel State Lt.illat..,.. 
CMUR317) 
(Deb. 7 , 'WI. XI,02-01-2005) 
Col. 404-05 

State Reo ............ COlD ........ 

State Reorpnisation Commluion 
(Deb. 7. 'WI. Xl, 02-O1-2~) 
Col. lOS 

StateTnd .... C.rpon .... 

AssistMc:e to IHHL by STC 
(Deb. 16. Vol. XTI.16-OI-2005) 
Col. 10 

Import of Consumer Goods by STC 
(Deb. 12. 'WI. XII, 09-08-2005) 
Col.l53 

Import/Export by STC 
{Deb. 7 • Vol. XI. 02-01-2005) 
Col.153-SS 

Losses to STC 
(Deb. 12. Vol. XII, 09-01-2005) 
Col. 247-49 

St.teIReDt 

~ondLlct pf Member in the House (St.) 
(Deb. 9 , Vol. Xl, 04-01-2005) 
Col. 171-71 

Explosion in 2391 Raj,ir-New Delhi 
Shramjeevl Express between 
HarpalJanj-Koiripur railway stations 
(St) 
(Deb. 5 , Vol. XI, 29-07-200S) 
Col. 473-74 

Fire aceidnt in Mumb.i High North 
platform ofONOC (Sl) 
(Deb. 4 • Vol. XI, 21~-2005) 
CoI.35~59 . 
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Incident of Lathi.charge on workers on 
. HonJa Motors at Gurgaon (St.) 

(Deb. 2 , Vol. XI, 26-07-2005) 
Col.~ 

New framework for the U.S.-India Detence 
Relationship(St.) 
(Deb. 7 , Vol. XI. 02-08-2(05) 
Col. 34748 

Personal explanation by the Minister 
regarding his resignation (St.) 
(Deb. 18. \til. XII, 18-08-2(05) 
Col. 3()9(}-13 

Policy Package for Stepping up Credit to 
Small and Medium Enterprises (St.) 
(Deb. 13, Vol. XII, 10-08-2(05) 
Col. 864 

Recent Official visit of Prime Minister to 
the Uniied States of America (St.) 
(Deb. 5, Vol. XI, 29-07-200S) 
Co1.402~ 

Reduction in fee for issuance of duplicate 
passports (St.) 
(Deb. 17, Vol. XII. 17-08-200S) 
Col. 490-91 

Shanghai Cooperation Organ isation 
Summit held in Astana (St.) 
(Deb. 19, Vol. XII,22-08-200S) 
Col. 48S-87 

Signing of Memorandum of Understanding 
on Ken-Betwa Link (St.) 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 407-10 

Statement correcting reply to Unstarred 
Question No. 2679 dated 10th August 
200S regarding quality of medical 
diagnostic (St.) 
(Deb. 21, Vol. XIII. 24-08-200S) 
Col. 407 

Statement correcting reply to Unstarred 
Question No. 3968 dated 20th April, 
2005 regarding local call dialling 

facility St.) 
(Deb. 21. Vol. XIII. 24-08-2OOS) 
Col. 406 

States 

Assistarlce for Drought Affected States 
(Deb. I , Vol. XI, 2S-07-2005) 
Col. 176-80 

Assistance to States for Irrigation Projects 
(Deb. II, Vol. XII.08-08-200S) 
Col. 331-33 

Drought Affected States 
(Deb. I • Vol. XI, 25-07·2005) 
Col. 203-04 

Drought in States 
(Deb. 6 , Vol. XI, 01-08-2005) 
Col. 349 

Financial Crisis in States 
(Deb. 14, Vol. XI, 05-08-2ooS) 
Col. 368-69 

Funds to States for Irrigation Projects 
(Deb. 6 , Vol. XI, 01-08·2005) 
Col. 353·54 

Funds to States under CRF 
(Deb. 13, Vol. XII. 10-08·200S) 
Col.36~7 

Guidelines for financial assistance to 
States 
(Deb. 10, Vol. XI, 05-08-2005) 
CoI.2S3-S4 

Imbalance in Development of States 
. (Deb. 17, Vol. XII, 17-08-2005) 

Co1.262~ 

Loans to States 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 324-28 

Nual Aft'octcd States 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 84-86 
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Progress of Development Work 
(Deb. 20, Vol. XII, 23~8-2005) 
Col. 14546 

Re-Classification of States 
(Deb. 7 , Vol. XI, 02~8-2005) 
Col.3lO-I1 . 

Special Status to States under AIBP 
(Deb.6, Vol. XI.01~8-2(05) 
Col. 287 

States BorrowiDI 

Road Map for States Borrowing 
(Deb.5. Vol. XI. 29-07-200S) 
Co1.307~8 

Stationery 

Purchase of Stationery 
(Deb. 4 ,Vol. XI,28~7-2005) 
Col. 125 
(Deb. 22. Vol. XIII. 2S~8-200S) 
Col. 146-47 

Steel 

Artificial Trade of Steel 
(Deb. 19. Vol. XII, 22~8-200S) 
Col. 279 

Constant Increase in Steel Stock 
(Deb. I , Vol. XI, 25~7-200S) 
Col.404.oS 

FaJl in Prices of Steel 
(Deb. 6, Vol. XI,OI.o8-2005) 
CoI.22S 

Higher Steel Price in Jharkhand and Bihar 
(Deb. 6 . Vol. XI. 01.08-2005) 
Col. 409 

Imp.!:t of Change in Steel Policy 
(Deb. II, Vol. XII, 08~8-2005) 
Co1.219-20 

Impact oflncrease in Prices of Steel 
(Deb. 19, Vol. XII. 22~-2005) . 
Col. 247-50 

Import of Cheap Steel 
(Deb. 19, Vol. XII. 22-08-2(05) 
Col. 296-97 

Integration of Steel Units 
(Deb. 6 • Vol. XI. 0 1 ~8-200S) 
Col. 18-19 

Losses Incurred by National Sleel 
Corporation 
(Deb. II. Vol. XII. 08-08-200S) 
Col. 346 

New Steel Policy 
(Deb. 1 ,Vol. XI.2S-07-2005) 
Col. 171-73 

Promotion of Steel Industry 
(Deb. II. Vol. XII, 08~8-2005) 
Col. 271-72 

Raw Material for Steel 
(Deb. I ,Vol. X1.2S~7-200S) 
Co1.S2S-28 

Rising Steel Prices 
(Deb. II. Vol. XII. 08-08-2005) 
Col. 474-75 

Setting up of Plants by SAIL 
(Deb. II, Vol. XII, 08-08-200S) 
Col. 42 1-22 

Steel Consumer Council Meeting 
(Deb. 6 , Vol. XI. 01-08-2005) 
Col. 413 

Steel Production 
(Deb. I , Vol. XI, 2S-07-200S) 
Col. 14041 

Tatalron and Steel Company Ltd. 
(De6. 6. Vol. XI. 0 I ~8-200S) 
Co/. 154-55 

Steel Authority of ladill Umlted 

Acquisition of Equity Stakes by SAIL 
(Deb. 6 , Vol. XI,OI-08.2(05) 
Col. 437-38 
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DiversifiCll&ion of SAIL 
(DeAt.6. \91. XI, .1 .... ~5) 
c.I.336 

Intelf'l&ion ofS_1 Units 
(~. 6. \bL XI, 01 ..... 2t05) 
Col 11-19 

Joint Venture afKIOCL wictl SAI~ 
(Deb. 6. Vol. XI. OI .... 2OaS) . 
Col. 291-92 

Mercer ofnSCO with SAIL 
. (Deb. I • Vol. XI. 25-07-2005) 

Col. 332 

Modernisation ofDurppur Sloel Plant 
(Deb. It. Vol. XIt, o ..... ~) 
Col. 460 

Proposal of Names of Directors 
(Deb. 19, Vol. XII, 22-G8-2(05) 
C01.193-9S 

Quantity/Cost ofCoaJ I~ by SAIL 
(Deb. 6 , Vol. Xl, 0 t-01-200S) 

. COI.3S~ 

Separation ofBhitai Steel Plant from SAIL 
(Deb. I , Vol. XI, 2S-07-200S) 
Col. 279 

Settin, up of Plants ~)' ~~IL 
(Deb. 11. Vol. XII, O.-08-200S) 
Col. 421-22 

SUet EllC .... 1JHIia Ltct. 
Agreement by Steel Exchan,e Indi. Lt4. 

(Deb. 19, \bl. XII, 22-01-2GOS) 
Col. 436 

Steel PI .... 

AJreement with POSCO 
(Deb. 6, \VI. XI. 01001-_.5) 
Col. 316-17 

Pe~~ pfMi~~~I~ kY ~",I PI"" 
(OIIJ. It. *- .iJ.OI.2eIJ) 
Coli.,... 

Development or_I Plant Area 
(~6. \4)l J!:I. fn.~ . 
CoI.~-94 

~ ~uifed by POSCO in Oriua 
(Deb .• , VoL XI.2S47-2(05) 
Col 450-51 

M ....... orSponae Iron Limited 
(Deb. I', '.QI. XII. 22..oa·2005) 
Col. In 

Modemilllion of Durppur Steel Plant 
(Deb. It, Vol. XII ..... 200') 
Col. 460 

Need to take steps for providin, 
Iccommod.'jotl ~o tbe ~mployees 
of Bok.ro Steel Plant, Jharkhlnd 
(~UIl377) 

. (DIb.~, \obi. XIII. 30.01-2(01) 
CoI.S1-:-J • 

Procurement of Rails 
(Deb. 14. Vol. XII, 1I-08-200S) 
Col. 81-19 

Profi~sof~IP$U 
~, J t! ~1. XII. 01-01-200S) 
CoI.279-CI 

lolld Linklll8 between 'arad1p Port, Iron 
Ore Mines and Steel Plant 
(Deb· 1" ~I. :XU, 11..0'·2005) 
Cj)I. 10J.06 

Separation ofBhilai Steel Plant from SAIL 
(Deb. I • Vol. XI, 2S-07~2005) 
Col. 279 

Settin. up oUttel Plant in Paradeep 
(Deb. I • Vol. XI, 2~-O7-200~) 
Col.IO~ 
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Steel Plants 
~: .i!. Voi. XII. 22 •• 5) 
Col. 301 

Steel Plants in the Country 
(De. II, \\)1. XII. 0I-0I.200S) 
Col. 222 

'Till Iran IndSleeI COIIIfWI)' Ltd 
(De. 6, \VI. XI, 01-01-_') 
CoL 154·55 

... Ctiliteltll'th 

India as Nutleus of Stem Cell Research 
(Deb.'. Vol. XI, OJ.o1-2oo5) 
Col. 303..()4 

8teitOiraph)' 

Classification of Stenography 
(Deb. iO, \\>1. XII. 23-08-2005) 
Col. 296 

SHlw.IRoad 

Re-opening ofStilwel Road 
(Deb. 3 , \\>1. XI. 27-07-2(05) 
Col. 101-01 

SIoekExe ...... 

Review of listin&ldelistina norms 
(Deb. 10. \01. XI. O~·2005) 
Col. 121-29 

Share Depository System 
(Deb. IS, \01. XII.12-O&.200S) 
CoJ.217.a. 

SMILE Committee Report 
(Deb. IS. \01. XII. 12-01-2005) 
Col. 273-74 

Stock Mlrket 

Inter .... of II1II11 investors 
(Deb. 10. \W. XI. 05-01.20(5) 
CoI.3S9 

SElllnqWry into 5aeck M ..... Crash 
(Deb. 15. 'tW. XII. 12 .. -2185) 
Col. 130 

SM. CIIttI .. 

Ban en sr.nc Cuttma 
(O'.',YM.XI.OI ..... ') 
Col 431·14 

SMt MiIIIIII 
•• on S.one Minin. Iltnl Nalional 

HiP-. 
(Ddt. 21. Vol. XIII. 2""-2(05) 
Col. 19 

saeDt Proc ••• htl Ulil. 

Stone Processinl Unilll 
(Deb. 12. \01. XII.09-01·200S) 
Col. 213-?4 

StOHl GriHi"l 

Poltution Created by Grinding Stoots 
(Deb. I . \VI. XI. 25-07-200S) 
Col. ...... 5 

Strike 

Strike by Coal Workers 
(Deb. 17, \VI. XII. 17-08·200S) 
CoI.lll·ll 

SlI'IIdtInI E ...... ri .. Relarth C •• tre 

Structural Enainffrina Research Centre 
(Deb. 15, "-l XII, 12..01-20(5) 
CoI.210 

~ .. 
Admitaion in KV, 

(M. 7 • \fDI. XI, f2 ..... 2tI5) 
Coll13-75 

AuiltlnollO GATE Qualifie4 Stu*nt1 
(DeIt.16, \t)I. XII, 16-OI-*') 
Col.213-1S 
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Award to ST Students under Talent 
Promotion Scheme 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 233-34 

Concession for Higher Education 
(Deb. 12, Vol. XII, 09-08-2(05) 
Col. 361 

Expenditure on Students by NVS 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 56-57 

Fellowship to SCtST Students for Higher 
Studies 
(Deb. 18. Vol. XII.18-08-200S) 
Col. 226-27 

Free Text Books to Students 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 477-78 

Intake of Students in Technical 
Institutions 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 537-38 

Need for early issuance of certificates to 
students passing their vocational 
courses from various institutions 
patronized by National Council of 
Vocational Training (MUR 377) 
(Deb. 9, Vol. XI, 04-08-200S) 
Col. 366 

Pre and Post Matric Scholarship Schemes 
. for Students 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 115-16 

Pre and Post-Matric Scholarship Schemes 
for SCs and OBCs Students 
(Deb. 9. Vol. XI, 04-08-2005) 
Col. 30--32 

Reservation for Muslim Students in 
A.M.U 
(Deb. 2 • Vol. XI, 26-07-2005) 
Col. 130-31 

Reservation of Students in lIT's and 11M '5 

(Deb. 16. \\>1. XII. 16-08-2005) 
Col.215 

Reservation Quota in Admission 
(Deb. 7. Vol. XI. 02-08-2005) 
Col. 239-43 

Sanchayika Scheme 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 115 

Scholarship to Lakshadweep 'Students 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col. ISO-52 

Setting up of Hostels in NER 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col. 333-34 

Student Exchange Programme 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 303 

Teacher-Student Ratio 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col. 170-71 
(Deb. 12, Vol. XII, 09-08-2005) 
Co1.183~8 

Travel Concession to Senior Citizen~ and 
Students 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 457 

Submarines 

Delay in Purchase of Submarines 
(Deb.9, Vol. XI. 04-08-2005) 
Col. 191 

Procurement of Submarines 
(Deb. 22, Vol. XIII, 25-98-2005) 
Co1.216-17 

Production of Ships and Submarines 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 126-27 
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Submisalon by Memben 

Alleged appointment of the wife of the 
Union Finance Minister as counsel by 
the Cenb'al Board of Direct Taxes (Sub.) 
(Deb. 24, Vol. XIII, 30-01-2005) 
Col. 9--19 

Ban on wear ina Turbans in schools by 
students belonging to the Sikh 
Community in France (Sub) 
(Deb. I, Vol. XI, 03~200S) 
Col.S29 

Breaking out of diseases in the country 
(Sub.) 
(Deb. 22, Vol. XIII,2S-08-200S) 
Col. 607-10 

Floods in various districts of Karnataka 
(Sub.) 
(Deb. 22, Vol. XIll, 25-01-2005) 
Col. 483-93 

High Volatility in Mumbai Stock Market-
Submission by Member (Sub) 
(Deb. II, Vol. XII,08-08-200S) 
Col. 518-22 

Irregularities in the allotment of land to 
Co-operative Group HOUling Societies 
in Delhi (Sub) 
(Deb. 8 , Vol. XI, 03-08-200S) 
Col.S2S-37 

Reported declaration of Anti Hijacking 
Policy by the Government outside the 
Parliament while the House is in 
session (Sub.) 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 330-32 

Reported discontinuation of construction 
work ofNalanda Ordnance Factory of 
Rajgir, Bihar (Sub.) 
(Deb. 24. Vol. XIn, 30-08-2005) 
Col. 3-9 

Reported increase in terrorist infiltration 
in NCT of Delhi (Sub.) 
(Deb. 22, Vol. XIII,25-08-200S) 
Col. 480-83 

Reported observation made by Chief 
Justice of India advising the 
Government to exeroise self-restraint 
in criticising Supreme Court's 
Judcement (Sub.) 
(Deb. 21, Vol. XIII, 24-08-200S) 
Col. 408-34 

Subsidy 

Export Subsidy for Potato 
(Deb. II, Vol. XII, 08-08-200S) 
Col. 175 . 

Export Subsidy on Cotton 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 122-24 

Export Subsidy to Farmers 
(Deb. 12, Vol. XII, 09-08-2005) 
Col.l70-71 

Fixation of Subsidy on DAP 
(Deb. 6 , Vol. XI, 01-08-2005) 
Col. 364-65 

G-20 Nations on Export Subsidy 
(Deb. 12, Vol. XII,09-08-2005) 
CoI.2S()......84 

Need to take steps for implementing drip 
irrigation system in Kamataka with 
hundred per cent subsidy (MUR 377) 

. (Deb. II, Vol. XII, 08-OS-2005) 
Col. 526-27 

Policy on Subsidies 
(Deb. 5 , Vol. XI,29-07-2005) 
Col.I 10-1 I 

Scheme on Credit Linked Capital Subsidy 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 20B-I 0 

Subsidy Dues of Fertilizer Industry 
(Deb. 1 , Vol. XI, 25-07-2005) 
Col.SI0-17 
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SuMidy for Dew .... of FilMy 

(Deb. 6, \bJ. XI, Of .... 2805) 
Col. 210-11 

SultsWy for Export of Drugs 
(Deb. I , \01. XI,25..o7.20(5) 
Col. 297-91 

~ rro. DepIa1melltofStriculture 
(Deb. 15. ~I. XII. 12-0.·2005) 
Col. 141-49 

Subsidy in A¥ricultural Sector 
(Deb. 1 • Vol. XI, 2S.()7-200S) 
Col.154-S6 

Subsidy Policy 
(Deb. 10, Vol. XI, 05.()8-200S) 
Co1.261~2 

Subsidy Sharing Formula 
(Deb. 9 • Vol. XI. 04-08-2005) 
Col. 116-17 

Subsidy to Cotton Growers 
(Deb. I. Vol. XI.2S-07-200S) 
Col. 13. 

Subsidy/Facilities to Indians Visiting 
Reliaious Shriacs Abroad 
(Deb. 13. Vol. XII, I ()'()8·200S) 
Col. 411-10 

SUlar 
Expon of Sugar 

(Deb. 19. Vol. XII. 22-08-200s) 
Col. 47-S0 

Expon of Sugar to Pakistan 
(Deb. 16. Vol. XII. 16-0'-2(05) 
Col. 132 

Free Sale of Levy SUI_ 
(Deb. 19, ,... XII. 22..0 .. 2005) 
Col. 149 

Loan from Supr Development Fund 
(Deb. 6, .... Xl. 01 *2()Oj) 
CoI.l~2 

Production of Supr 
(Deb.6. ~1. XI, " ...... ,) 
CoI.201..()4 

Short faU in Production ofSupI' 
(Deb.'. \bJ. Xl. 0'''''280.5) 
Col. 26-27 

Suaa, MUll 

Assistance for Supr Mitts of Biha 
(Deb. 19, Vol. XII.n.ot-200S, 
Col. 439 

Closed Sugar Mills 
(Deb.6. Vol. XI.0I.o"'200S) 
Col. 29-31 

New Sugar Mills 
(Deb.6. Vol. XI. 0I-oI·200S) 
Col. 174-75 

New Sugar Mills in Jharkhand 
(Deb. 1 • Vol. XI, 2S-07-200S) 
Col. 316-17 

Sugar Mills in Uttar Pradesh and 
UUaranch.1 
(Deb. I , Vol. XI. 2S-07-200S) 
Col. 519-20 

SUClrtane 

Decreasina Trend of Sus.rclne 
Production 
(Deb.6. Vol. XI. 01-01-2005) 
Col.216-18 

Income of Sugarcane Growers 
(Deb. 19. Vol. XII. 22-0.·2005) 
Col. 130 

New Varieties of Wheat. Paddy and 
Suaarcanc 
(Deb. I • ~. XL 2S-07.~) 
Col. 214-40 

Production of Suprcane 
(Deb. I , Vol. XI, 2S"()7·2005) 
Col. 250-56 
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Quality Manasement for Sugarcane 
(Deb. 6, Vol. XI, 0I-OS-200S) 
Col. 248-49 

Remunerative Price for Sugarcane 
(Deb. 19, Vol. XII, 22-OS-200S) 
Col. 217 

Suicid .. 

Suicidl·1JIy Qildn:n 
(Dib. 7 ..... XI, 02-OS-200S) 
CoI.IIW9 

Supreme Court 

Facilities for handicapped 
(Deb. 14, Vol. XII. 11-08-20(5) 
Col. 186 

Reported observation made Ity Chief 
Justice of India advising the 
Government to exercise self-restraint 
in criticising Supreme Court's 
Judgement (Sub.) 
(J)eb. 21. Vol. XIII. 24-08-200') 
Col. 408-34 

Supreme Court Judsemcnt on Ang~adi 
andlCDS 
(Deb. 7 • Vol. XI, 02-08-2005) 
Col. 265-67 

Survey 

No Industry DistricaJ 
(Deb. 16, \01. X1I, 16-08-2~ 
Col. 16-17 

Re-Survey of Tribal Villaa- Project 
(Dell. 16, Vol. XII, 16-01-280S) 
CoI.212-13 

Survey Conducted tty NNM 
([)lb .• " *XfI. l~ 
CoI.3S-3' 

Survey ofWatrik Reservoir 
(Deb. 1 • Vol. Xl,~S-47-20t5) 
Col.317 . 

Survey on Industrial Growth 
(Deb. 7 • Vol. XI, 02-OS-200S) 
Col. 302-03 

Swajaldhara ProJeet 

Need to implement 'Swajaldhara' Project 
. in Chail Parliamentary Constituency, 
Uttar Pradesh with a view to solve 
drinkins water problem in the region 
(MUR377) 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 473 

SW ... inat .... COIDmJttee 

Swaminatban Committee Report 
(Deb. 6 , Vol. XI, OI-OS-2005) 
Col. 250--52 

Swaran jayaDti Gram SwaroJpr Yojua 

Achievements under SGSY 
(Deb. S • Vol. X" 29-07-2005) 
Col. 99-109 

Dairy Development Projects under SGSY 
(Deb. 5 . Vol. XI, 29-07-2005) 
Col. 173-86 

Loans to Self..., OIoups under SGSY 
(Deb. 5 , \bI. Xl. 29-07-2(05) 
Col.27J..-12 

Pendin& Proposals under SGSY 
(Deb. IS, 'All. XlI, 12-08-2005) 
Cd.1S2-72 

Progress in Rajasthan 
(Deb. 2. Vol. XI,26-O"1-2oo5) 
CoL 532-33 

Solf Employment under Swaranjayanti 
OIll1l Swarozgar Yojana 
(Deb. ~ ~L XI, 29~7-2005) 
Col. 175-78 

Trainina to Se1fHelp Groups under SGSY 
(Deb.' • VoL XI. 2M7-200S) 
Col. 21O-ll 
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Unsper.: amount under SJSRY 
(Deb. 2 , Vol. XI,26-07-2005) 
CoI.436-440 

SW.wlam .... Proanmme 

Financial Assistance to Swawlamban 
Programme 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. SO-53 

Swimminl Pools 

Swimming Pools 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 263 

Switzerland 

Indo-Switzerland Trade 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col. 79 

Tlilorinl Worken 

Welfare ofTailoring Workers 
(Deb. 11, Vol. XII, 08-08-2005) 
Col. 205-06 

lajMahal 

Funds for Maintenance ofTaj Mahal 
(Deb. 4 , Vol. XI, 28-07~2005) 
Col. 259-60 

lamiiNadu 

Adivasi Mahila Swashaktikaran Yojana 
(AMSY) 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 99-100 

Air Cargo Facility at Madurai Airport 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 82-83 

Allocation of Power to Tamil Nadu 
(Deb. IS, \\>1. XII, 12-08-2005) 
Col. 86--87 

Appointment of Persons Deployed for 
Railway Construction work In 
Kanyakumari 
(Deb. 22, Vol. XIII. 25-08-2005) 
Col. 306 

Augmentation of Water Resources 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 141-44 

BSNLCell Towers in Tamil Nadu 
(Deb. 8 , Vol. XI. 03-08-2005) 
Col. 327-28 

Centre ofCSIR 
(Deb. 5 . Vol. XI, 29-07-2005) 
Col. 307 

Compensation to Tsunami Affected 
Farmers 
(Deb. 19, Vol. XII, 22-08-2(05) 
Col. 276 

Congestion on NHs 
(Deb. 3 • Vol. XI, 27-07-2005) 
Col. 395-97 

Construction of Night Shelters 
(Deb. 7 . Vol. Xl, 02-08-2005) 
Col. 283-94 

Construction of Over bridge in Tamil Nadu 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 187 

Construction of ROBs in Tamil Nadu 
(Deb. 4 , Vol. XI, 28-07-2005) 
Col. 210-12 

Conversion of Sea Water into Drinking 
Water 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 223-24 

Cultivation of Coconut and Groundnut 
(Deb. 19, Vol. XII, 22-08-2(05) 
Col. 326-28 
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Development of Coastal Area 
(Deb. 15, Vol. XII. 12-08-2(05) 
Col. 174-75 

Development of Integrated Townships 
(Deb. 7 , Vol. XI, 02-OS-2005) 
Col. 124 

Development of Tuticorin Port as 
International Hub 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. 287-88 

Dispatch of Fireworks in Sivakasi 
(Deb. 16. Vol. XII, 16-08-2(05) 
Col. 83-84 

Expansion ofTelemedicine System 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 235-36 

Financial Assistance for fairs and festivals 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 175-76 

Financial Assistance to TN 
(Deb. IS, Vol. XII, 12-08-2(05) 
Col. 92 

Flood Control in Chennai 
(Deb. 19, Vol. XII, 22-OS-i005) 
Col. 208-09 

Free Internet Facility to Colleges and 
Universities 
(Deb. 2 , Vol. XI, i6-07-200S) 
CoI.S76-77 

Funds for Development of Calimere 
Wildlife Sanctuary 
(Deb. 6, Vol. XI. 01-08-2005) 
Col. 364 

Funds for River Conservation Plan 
(Deb. 19, Vol. XII,22-08-200S) 
Col. 281-82 

Gas Pipeline between Chennai and 
Kakinada 
(Deb. 9 , Vol. XI, 04-08-2005) 
CoJ.S8 

Government oflndia Text Book Presses 
(Deb. 7 . Vol. XI, 02-08-2005) 
Co1.214-15 

Herbal Expon 
(Deb. 12, Vol. XII,09-08-200S) 
Col. 102 

Interest Rate on Plan Loans to Tamil Nadu 
(Deb. 5 , Vol. XI, 29-07-2005) 
Col. 168-69 

Jayankondam Mining and Electricity 
Project 
(Deb. 3 , Vol. XI, 27-07-2005) 
Col.4S9-60 

NCTE 
(Deb. 7 ,Vol. XI, 02-08-2005) 
CQJ.322-23 

Need to construct a new airport at 
Sriperumbudur instead of evicting 
villages adjoining Meenabakam 
Airpon, Chennai for the purpose of its 
extension (MUR 377) 
(Deb. 23, Vol. XIII, 29-08-2(05) 
Col. 59-60 

Need to ban donations being charged by 
professional self managed colleges 
from poorer sections of the society in 
Tamil Nadu (MUR 377) 
(Deb. 14, \bl. XII, t 1-08-2005) 
Col. 327-28 

Need to change the timing of recently 
introduced Madurai- Villupuram 
passenger train making it a daytime 
train for the convenience of the 
passengers (MUR 377) 
(Deb. 20, Vol XII,2.1-08-2005) 
Col. 324-25 

Need to clear the proposal of the 
Government of Tamil Nadu for 
construction of court buildings in 
Erode district (MUR 377) 
(Deb. 4 , Vol. XI, 28-07-2005) 
Col. 433-34 
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Need to clear the proposal of the 
Government of Tamil Nadu for 
development of Arupadai Vedugal 
tourist Circuit (MUR 377) 
(Deb. 8 • Vol. XI, 03'()8-2005) 
Col. 538-39 

Need to close down South India Bottling 
Company in Tenkasi Parliamentary 
Constituency. Tamil Nadu which is 
depriving availability of potable water 
to the people of the Constituency 
(MUR3n) 
(Deb. 2 , Vol. Xl, 2~7-200S) 
Col. 630-31 

Need to declare Tamil as an official 
language of the Union Government 
(MUR377) 
(Deb. 7, Vol. XI,02'()8-200S) 
CoI.4JO 

Need to ensure uninterrupted gas supply 
from GAIL to various industrial units 
in Nagapattinam parliamentary 
constituency, Tamil Nadu (MUR 377) 
(Deb. 19, Vol. XII, 22-08-200S) 
Col. 527-28 

Need to introduce a scheme for 
procurement of copra by NAFED at 
remunerative price in Tamil Nadu and 
other Southern States of the CoWltry 
(MUR377) 
(Deb. 7 , Vol. XI, 02-08-200S) 
Col. 402 

Need to provide funds and implement the 
Hogenakkallntegrated Drinking Water 
Project in Dhannapuri Distri~ of Tamil 
Nadu with a view to solve acute 
drinkina water problem in the resion 
(MUR377) 
(Deb. 21. \t)1. xm. 24-01-2005) 
Col. 47S-76 

Need to provide permanent Shelters for 
tsunami affected people in Tamil Nadu 
and Andaman and Nicobar Islands 
(MUR377) 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. S39-40 

Need to set up a Burns Ward at ESI 
Hospital in SivaUsi Parliamentary 
Constituency, Tamil Nadu (MUR 377) 
(Deb. 7 , Vol. XI, 02.()8-200S) 
Col.412 

Need to set up an All India Institute of 
Medical Sciences at Madurai, Tamil 
Nadu (MUR 377) 
(Deb. 8 , Vol. XI, 03-OS-2005) 
CoLS42-43 

Need to take suitable measure to solve 
scarcity of drinking water in Theni 
district, Tamil Nadu (MUR 377) 
(Deb. 14, Vol. XII, II-OS-200S) 
Col. 320-21 

Opening CGHS Dispensaries in Tamil 
Nadu 
(Deb. 17, Vol. XII, 17-OS-2005) 
Col. 304 

Opening ofCGHS Dispensaries 
(Deb. 3 , Vol. XI, 27-07-200S) 
Col. 204..()S 

Opening of Petrol/Diesel Outlets/LPG 
Agencies 
(Deb. 22, Vol. XIII, 2S-OS-2005) 
Col. 156-57 

Promotion ofTraditional Culture 
(Deb. 22, Vol. XIII, 2S-08-2005) 
CoI.~1 

Refineries in Tamil Nadu 
(Deb. 22. Vol. XIII, 25-08-2005) 

. CoL245-46 
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Research and Development in FPI 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. lOS 

Salom and Thoothukudi Airports 
(Deb. 14, Vol. XII. II-OS-2005) 
Col. 237-3S 

Separate Terminal at Madurai 
(Deb. 22. Vol. XIII. 25-OS-2005) 
Col. 186-87 

Setting up of Airforce Station at Thanjavur 
(Deb.9. Vol. XI. 04-0S-2OO5) 
Col.2S1 

Sening up ParkS/Sanctuaries 
(Deb. 19. Vol. XII. 22-OS-2005) 
Col. 123-24 

Situation arising out of closure of more 
than 600 dyeing and bleaching 
factories located in and around Tirupur 
in Coimbatore district. Tamil Nadu and 
steps taken by the Government in 
regard thereto (CA) 
(Deb. 4 • Vol. XI. 2S-07-2005) 
Col. 426-3 I 

Situation arising out of un precede nted fall 
in price of green tea leaves particularly 
in Nilgiri Hitl District of Tamil Nadu 
causing hardships to the small tea 
growers and steps taken by the 
Government in regard thereto(CA) 
(Deb. 22, ~1. XIII, 25-OS-200S) 
Col. 471-78 

Special Infrastructural Development 
Scheme for Coimbatore 
(Deb. 20. ~1. XII, 23-OS-2005) 
Col. 100 

Sports Infrastructure Projects in Tamil 
Nadu 
(Deb. 13, Vol. XII, I0-0S-2005) 
Col. 163-68 

Subrahmanya Temple 
(Deb. 9 , Vol. XI, O4-OS-2005) 
CoI.Sl 

Tax on Hand-made Brick Producers 
(Deb. 20, Vol. XII,23-OS-2005) 
Col. 132-33 

Telephone to Each Gram Panchayat 
(Deb. 3 , Vol. XI,27-07-2005) 
Col. 458-S9 

Torture of Elephants in Tamil Nadu 
(Deb. I , Vol. XI.2S-07-200S) 
Col. 141 

Urban Development Fund 
(Deb. 7 • Vol. XI, 02-08-2005) 
COl.21S 

Welfare of Tailoring Workers 
(Deb. II. ~1. XlI, OS-08-200S) 
CoI.20S-06 

'!a riffs 

Concession in industrial tariffs by 
European Union 
(Deb. 2 , Vol. XI, 26-07-200S' 
CoI.S80 

Tariff Formula 
(Deb. 2 , Vol. XI,26-07-2005) 
Col. 113-14 

'!ask Foree 

AIDS Control Task Force 
(Deb. 12, Vol. XII, 09-08-200S) 
Col. 147 

Constitution of Task Force 
(Deb. 22, Vol. XIU, 2S-OS-2005) 
COI.204-0S 

Setting up orrask Force on basic Scientifi<: 
Research 
(Deb. 2 , \obI. XI, 26-07-200S) 
Col. 423-24 
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TAX-GDPRado 

Tax-GDP Ratio 

LOKSABHA 

(Deb. 10, Vol. XI, 05-08-2005) 
Col. 94-95 

'lUatioD 

Anti-Dumping Duty 
(Deb. 20, \t>1. XII, 23-08-2005) 
Col. 14243 

Burden of Sales Tax on Petroleum 
Products 
(Deb. 22, \t>1. XIII, 25-08-2005) 
Col. 13941 

Cess on Petrol 
(Deb. 10, \t>1. XI, 05-08-2005) 
Col. 201-04 

Cess on Tourists Visiting Abroad 
(Deb.6. Vol. XI,0I-08-2(05) 
Col. 128-29 

Charging Toll Tax on Four Lane Roads 
(Deb. 21, Vol. XIII, 24-08.2005) 
Col. 219-20 

Collection of House Tax by NOMC 
(Deb. 20, \t)1. XII, 23.(J8-2005) 
Col. 223-24 

Collection ofT 011 Tax 
(Deb. 21, \t)1. XIII, 24-08-2005) 
Col31S--21 

Collection of Toll Tax on National 
Highways 
(Deb. 8 , Vol. XI, 03-08-2(05) 
Col. 366-67 

Corporate Tax of Top 100 Cos. 
(Deb. 10, \t>1. XI, 05-08-2005) 
Col. 225 

Customs Duty on Petroleum Products 
(Deb. 15, \t)1. XII, 12-08-2005) 
Col. 263-64 

Education Cess 
(Deb. 10, Vol. XI, 05-01-2(05) 
Col. 124-25 
(Deb. IS, \t>1. XII, 12-08-2005) 
Col. 128-29 

Education Cess and Prarambhik Shiksh. 
Kosh 
(Deb. 7 • Vol. XI, 02-08-2005) 
Col. 56-58 

Evasion of Excise Duty 
(Deb. 10, Vol. XI,05-08-2005) 
Col. 24345 
(Deb. 15, \t>1. XII, 12-08-2(05) 
CoI.211-12 

Excise Duty Exemption 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 133·34 

Excise Duly on Coal 
(Deb. 17, Vol. XII, 17-08-2(05) 
Col. 159-60 

Excise Duty on School Bags 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 283 

Excise Exemption to Industries 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 79-80 

Exemption of Excise Duty on Fuel 
(Deb. 10, \t>1. XI, 05-08-2005) 
Col.1QO 

Exemption of Jute Units from Cess 
(Deb. 5 , Vol. XI, 29-07-2(05) 
Col.217 

Export Duty Drawback Facilities 
(Deb. 5 • Vol. XI, 29-07-2(05) 
Col. 170 

Export Duty Drawback Scheme 
(Deb. 10, \t)l. XI, 05-08-2005) 
Col. 150-51 
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Help Centres for Tax Payers 
(Deb. IS, Vol. XII, 12-OS-2(05) 
Col. 195-96 

Impact of VAT on cost of Tea 
(Deb. 2 , Vol. XI, 26-07·2005) 
Col. 541 

Import Duty 
(Deb. 20, Vol. XII, 23-OS-2(05) 
Col. 98 

Imposition of Tax 
(Deb. II. Vol. XII. OS-OS-2005) 
Col. 341--43 

Issue of Fake IT Returns 
(Deb. 10, Vol. XI,OS-08-2005) 
CoJ.361-62 

IT Default ofTop Companies 
(Deb. 5 , Vol. XI. 29-07-2005) 
Col. 299 

IT in Orissa 
(Deb. 10, Vol. XI,OS-08·200S) 
Col. 234-35 

IT Related Search on Builders 
(Deb. IS, Vol. XII,12-OS-2005) . 
Col.t01 

Joining of Duties 
(Deb. 22, Vol. XllI, 25-OS-2(05) 
Col. 312 

Need to protect the Silk Industry of 
Eastern Uttar Pradesh by imposing 
higher duty on imported silk 
(MUR377) 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 426-27 

Need to simplify tax regime in the interest 
of trading community (MUR 377) 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 427 

Need to withdraw move to impose 
anti-dumping duty on viscose and 
filament yarn besides abolishing 
duty on man-made yam (MUR 377) 
(Deb. 24, Vol. XIII, 30-08-2(05) 
CoI.S9-60 

Pending Excise Cases 
(Deb. 10, Vol. XI,OS-OS-2(05) 
Col. 109 

Requests on Duty Drawback Scheme 
(Deb. 5 , Vol. Xl, 29-07-2005) 
C01.20S-09 

Service Tax 
(Deb. 10, Vol. Xl, 05-OS-200S) 
Col. 337-38 

Service Tax in Maharashtra 
(Deb. 5 , Vol. XI, 29-07-2(05) 
Col. 365-67 

Service Tax on Export of Fruits J; 
Vegetables 
(Deb. 10, Vol. XI.05-OS-200S) 
Col. 227·28 

Switching from EEE to EET System 
(Deb. 15, Vol. XII, 12-08-200S) 
Col.2SO-S1 

Tax Dues Recovered 
(Deb. IS, Vol. XII, 12-OS-2005) 
Col. 79-80 

Tax Evasion by Foreign Banks 
(Deb. 5, Vol. Xl, 29-07-200S) 
Col. 193-94 

Tax Evasion by MNCs 
(Deb. 10, Vol. XI, OS-OS-200S) 
Col. 169·70 

Tax Exemption 
(Deb. IS, Vol. XII, 12-08-2(05) 
CoI.84-8S 

Tax Exemption for ICC Ouunpions Trophy 
(Deb. 10, Vol. XI, 05-Q8-2005) 
Col13 1-32 
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Tax on AI/Incomes 
(Deb. 15, Vol. XU, 12-08-2005) • 
Col. 1100:11 

Tax on Petrol 
(Deb. 5 , Vol. XI, 29-07-2005) 
Col. 266-69 

Two percent cess on Direct Taxes 
(Deb. 10, Vol. Xl, 05-o8-200S) 
Col. 247-49 

UniforQ) Entertainment Tax System 
(Deb. 14, Vol. XII, 11-08-2005) 
"'''1. 132-33 

VAT 
(Deb. S , Vol. XI, 29-o7·200S) 
Col. 90-91,323-26 

VAT Implementation 
(Deb. 10, "WI. XI, 05-08-2005) 
Col. 37·38, 165~, 22S-26 

VAT on Polio Vaccine 
(Deb. 13, "WI. XII, 10-08-2(05) 
Col. 306 

VAT Rebate to SEZ engaged companies 
(Deb. 10. "WI. XI, OS-08-2005) 
Col. 140 

White Paper on Duty Structure 
(Deb. S , Vol. Xl, 29-o7-200S) 
Col. 169 

'Ita 

Closllre of Tea Plantation 
(Deb. 7 , "WI. XI, 02-08-2005) 
Col. 193-94 

Coft'eeltea 
. (Deb. 16, "WI. XII, 16-08-2005) 
CoL 130-32 

Impact of VAT on cost of Tea 
(Deb. 2, \\)l. XI. 26007.20(5) 
Col. 54) 

Indo-Pakistan Tea Trade 
(Deb. 16. Vol. XII. 16-08·2005) 
Col. 357 

Labourers in Tea Industry 
(Deb 7. Vol. XI. 02-08-2005) 
Col. 141-43 

Manual System of Tea Auction 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 37S-77 

Price oflmported Tea 
(Deb. 12. Vol. XII.09-08·200S) 
Col. 253-54 

PriceofTea 
(Deb. 2 • Vol. XI. 26-07·2005) 
Col. 431-433 

Production/Export of Tea 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 38-40 

Ration for Tea Estate Workers 
(Deb. 19. Vol. XII, 22-08-2005) 
Col. 91-92 

Situation arising out of unprecedented fall 
in price of green tea leaves particularly 
in Nilgiri Hill District of Tamil Nadu 
causing hardships to the small tea 
growers and steps taken by the 
Government in regard thereto(CA) 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 47 1-78 

Tea Growers 
(Deb. 20, "WI. XII, 23-08-2005) 
Col. 25-27 

Tea Price in Guwahati Tea Auction Centre 
Q>eb. 7 , Vol. XI, 02-oa:2005) 
Col. 308-10 

Welfare of Tea Worker 
(Deb. 12, "WI. xn.~OOS) 
Col 113·)4 
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TeaGarden 

Need to provide 20 per cent bonus to tea 
garden workers in Assam with a view 
to check labour unrest in the State 
(MUR377) 
(Deb. 4 • Vol. XI. 28-07-200S) 
Col. 439-i0 

Tea Indultry 

Tea Industry 
(Deb. 2 . Vol. XI. 26-07-200S) 
Col. 377-79 

Teachen 

Appointment of Teachers 
(Deb. 12. Vol. XII. 09-08-2005) 
Col.417-18 

Appointment of Teachers under SSA 
(Deb. 7 • Vol. XI. 02-08-2005) 
Col. 126-28 
(Deb. 16. Vol. XII. 16-08-2005) 
Co1.36S 

National and State Council for Teachers 
Education 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 262-63 

Non-Payment of Salary to School Teachers 
(Deb. 17. Vol. Xli. 17-08-2005) 
CoI.312-13 

Recruitment of Teachers 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. 279 

Teacher-Student Ratio 
(Deb. 7 • Vol. XI. 02-08-2005) 
Col. 170-71 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 183-88 

Trainiqg to Teachers 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 109-16 

Uniform Transfer Policy for Teachers 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 204 

Tlllkwood 

lmpon ofTeakwood 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 135-36 

Technical Education 

Need to open Technical Education 
Institutes in Phulbani Parliamentary 
Constituency. Orissa for the benefit of 
tribal population (MUR 377) 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 483 

Technical Institutions 

Intake of Students in Technical 
Institutions 
(Deb.2. Vol. XI. 26-07·2005) 
Col. 537-38 

Professional Courses 
(Deb. 7 • Vol. XI. 02-08-2005) 
Col. 341 

Setting up of Technical Institutes 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 446 

Teacher-Student Ratio 
(Deb. 7 • Vol. Xl. 02-08-2005) 
Col. 170-71 

Technoiocy 

National Agricultural Technology Project 
by World Bank 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 253-71 

Technology Mission 

Production of Apples 
(Deb. 6 • Vol. Xl. 01-08-2005) 
Col. 177-79 
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Teell.ololY Pirkl 
Technology Parks 

(Deb. 15, 'WI. X1I,12-08-2005) 
Col. 261-62 

Tea .. 8Ir .... Project 

Need to declare "Teesta Barnse Project" 
in West Ben .. 1 a a natio",1 project 
and allocate adequate funds for its 
completion (MUR 377) 
(Deb. 7 , Vol. XI, 02-01-2005) 
Col. 407 

lila .... Stlte 

Constitution ofTelangana State 
(Deb. 2 , Vol. XI. 26-07-2005) 
Col.S40 

Telerom ~ul.tory Authority of India 

Complaints against Functioning ofTRAI 
(Deb. I . Vol. XI. 03·01-2005) 
Col. 51 

Instructions by TRAI 
(Deb .•• Vol. XI. 03-O.-100S) 
Col. 324-25 

Satellite Radio Services 
(Deb. 9 • Vol. XI. 04-08-2005) 
Col. 105 

Spectrum Allocation to Cellular Operators 
(Deb. 8 , Vol. XI. 03-08-2005) 
Col. 234-35 

Surrender of Landline Connections 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 191 

Violation ofTRAI Directions by Cellular 
Operators 
(Deb. 17. \t>1. XII. 17-08-2005) 
CoI.3S3-S4 

Telecommuaiations 

"One India" Telephone Call Rate 
(Deb. 8 , Vol. XI, 03-08-2005) 
CoI.414 

En~roachment on Land of Telecom 
Department 
(Deb. 21. Vol. XIII, 24-08-2005) 
Col. 361-69 

ExpansionlUpgradation of Telecommuni-
cation Works in A.P. 
(Deb. 8 • Vol. XI, 03-O.-200S) 
Col. '»-93 

FDI in Telecom Sector 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 132-34 

Improvement of Wireless Technology 
(Deb. I, Vol. XI. 03-08-20051 
Col. 345-46 

Inter-Service Area Connectivity 
(Deb. 13. Vol. XII. 10-01-2005) 
Col. 467-68 

Introduction of New National Telecom 
Policy 
(Deb.3. Vol. XI. 27-07-2005) 
Col. 134 

Investment by Private Companies in 
Telecommunication Sector 
(Deb. 8 . Vol. XI. 03-08-200S) 
('01.382-84 

Investment by VSNL in Tata Tele 
(Deb. 17, Vol. XII. 17-08-2005) 
Col. 182 

Laying of Optical Fibre Cable 
(Deb. 9. Vol. XI, 04-08-2005) 
Col. 41-42 

Miserable Condition of Deptt. in 
Lakhimpur-Khiri 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 321 

Modernisation/Expansion of Telecom/IT 
Network 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 353-62 

Payment of Access Deficit Charae 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 140-41 

.. 
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PerfOl1DlftCe of Private Companies in 
Telecom Sector 
(Deb. 17, Vol. XII, 17-0&-20(5) 
CoL 307-0& 

Procurement of Equipment 
(Deb. 13, VoL XII, 104I-200S) 
Col. 413 

Roping in Olobal Hardwwe Vendors 
(Deb •• , \VI. XI, 03-01-20(5) 
CoI.~71 

Telecom Facilities in Kamataka 
(Deb. 1 , Vol. XI, 03-08-2(05) 
Col. 465 

Telecom Facilities in Tribal Villages of 
Kamataka 
(Deb. 13, Vol. XII, 10-08-200S) 
Col. 44849 

Telecom Facility to Gram Panchayats 
inNER 
(Deb. 8, Vol. XI, 03~8-200S) 
Col. 306-07 

Telecom Services in Hilly/Far-flung 
Areas 
(Deb. 17, VoI.XII,17*200S) 
Col. 193-96 

Toning Up Functionin& of Telecom 
Sector 
(Deb. 13, Vol. XII, 10-08-200S) 
Col. 363-64 

Vacant Posts in Udaipur Division 
(Deb. 21, Vol. XIII, 24-08-200S) 
Col. 35S-S7 

Waiting List for Landline Connections 
(Deb. 8, Vol. XI, 03~8-2005) 
CoI.314-IS 

Telqnph Services 

Modernisation of Telegraph Services in 
Kamataka 
(Deb. 13, Vol. XII, 10-08(2005) 
Col. 92--96 

Telemedlelae 

Expansion ofTelemedicine System 
(Deb. 8 , Vol. XI, 03-01-200S) 
Col.23S-36 

Telephone Ad ..... 

Telephone Adalats in Uttaranchal 
(Deb. 13, Vol. XII, 1O~8-20(5) 
Col. 336-31 

Telephoae Advisory CommlUee 

Norms for Appointment as Member of 
TAC 
(Deb. 17. Vol. XII. 17-08-2005) 
CoJ.249-S2 

Telephone Dlredories 

Printing ofTelephone Directories 
(Deb. 13. Vol. XII. 10-08-2005) 
Col.30l"()2 

Telephone Exchan&es 
Construction of Telephone Exchange 

Buildings 
(Deb. 21. Vol. XIII. 24"()8-2005) 
CoJ.323 

Conversion of Telephone Exchanges in 
Maharashtra 
(Deb. 8. Vol. XI. 03"()8-2005) 
CoI.2S3-S4 

DamagelLoss of Telephone Exchanges 
(Deb. 17. Vol. XIl,17"()8-2005) 
Col.244-4S 

Installation of Telephone Exchanges 
(Deb. 17, Vol. XII, 17"()8-2005) 
Col. 86--92 

Modern Telephone Exchanges in 
Arunachal Pradesh 
(Deb. 8, Vol. XI. 03~8-2005) 
Col. 243--45 

New Telephone Exchange in Pune 
(Deb. 21, Vol. XIII, 24-01-2005) 
Col. 238-39 
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Opening of New Telephone Exchanges 
(Deb. 21. \tl. XIII. 24-08-2005) 
Co1.3S2-S3 

Telephone Exchanges in Karnataka 
(Deb. 3 • Vol. XI. 27-07-2005) 
Col.S49-SS 

Telephone Exchanges in Rajasthan 
(Deb. 17. Vol. XII. 17-08-2005) 
Co1.131~2 

Telephone Exchanges in Remote Areas 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col.l~7 

Telephones 
"One India" Telephone Call Rate 

(Deb. 8, Vol. XI,03-08-2005) 
Col.414 
(Deb. 3 , Vol. XI, 27-07-2(05) 
Col. 306-07 

Alleged Embezzlement/Scam in Post 
Offices 
(Deb. 17. Vol. XII, 17-08-2(05) 
Col. 273 

Alleged Wrong Billing of Calls 
(Deb. 17. \obI. XII. 17-08-2005) 
Col. 106-10 

Allotting Pay Phones/PCOs to 
Unemployed Youths 
(Deb. 21, Vol. XIII, 24-08-2(05) 
Col. 81-82 

Allotment of STD/ISD/PCO Booths At 
Stations 
(Deb. 18, Vol. X1I,18-08-200S) 
Col. 221-22 

Breakdown in Mobile Service 
(Deb. 17, \obI. XII. J 7-08-2(05) 
Col. 67-68 

Broad Band Services at Tehsil 
Headquarters 
(Deb. 21. Vol. XIII, 

24-01-20(5) 
Col. 300-01 

Cheaper Landline Call and Roaming 
Charges 
(Deb. 3 . Vol. XI. 27-07-2005) 
Col. 144 

Closure of Public Telephone Booths 
(Deb. 13. Vol. XII, 10-08-2(05) 
Col. 499-504 

Complaints Relating to Repair/Non-
Working of Codeless Phones 
(Deb. 21. Vol. XIII. 24-08-2(05) 
Col.218 

CPWD Sewa on Computersrrelephones 
(Deb. 12. Vol. XII. 09-08-2(05) 
Col. 226-27 

Criteria for Local Call Facility 
(Deb. 13. Vol. XII. 10-08-2(05) 
Col. 102 

DamagelLoss of Telephone Exchanges 
(Deb. 17, \obI. XII. 17-08-2(05) 
Col. 244-45 

Disconnection of Telephones in J&K 
(Deb. 8 • Vol. XI, 03-08-2005) 
Col. 87 

Diversion oflnternational Calls 
(Deb. 13. Vol. XII, 10-08-2(05) 
Col. 44445 

Giving a Boost to Landline Telephone. 
(Deb. 21, Vol. XIII, 24-08-200S) 
Col. 36--40 

Increasing Tele-Density in India 
(Deb. 21, \tl. XIII, 24-08-200S) 
Col. 306-08 

Increasing Tele-Density in Jammu and 
Kashmir 
(Deb. 17, Vol. XII, 17-01-2(05) 
Col.Sl-~3 

Increasing Tele-Density in Rural Areas 
(Deb. 3 , Vol. XI. 27-07-2(05) 
Col. 317-18 
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Installation of Telephone Exchanges 
(Deb. 17, Vol. XII,17-08·2005) 
Col. 86-92 

Instructions by TRAI on Refund of Fees 
(Deb.2I, Vol. XIII, 24-01·200S) 
Col. 275·76 

Intemltionalleng distance Business 
(DItt. 13, \bL XII, IO-OI-lOO5) 
Col. »9-42 

Local Call Fadlity 

Norms for Appointment as Member of 
TAC 
(Deb. 17. Vol. XII, 17-08·2005) 
Col. 249-52 

Opening of New Telephone Exchanges 
(Deb. 21. Vol. XIII. 24-08·2005) 
Co1.3S2·S3 

Panchayat Sanchar Sewa Kendras 
(Deb. 13, Vol. XII, 1().()8.200S) 
CoI.29S-96 

(Deb. 8 
03-08-200s) 

Col. 180-81 

Vol. Xl. Pending Appl~ations for Allotment of 
STDIISD/PCO Booths 

Mobile PCOs to Handicapped 
(Deb. 8. Vol. XI, 03-08·200S) 
Col. 293·94 

Mobile Service in Rajasthan 
(Deb. 21. Vol. XIII, 24-08-200S) 
CoI.3S0-51 

Mobile Van Scheme for Payment of 
Telephone Bills 
(Deb. 13, Vol. XII, 1~8·2005) 
CoI.S13-IS 

Need to live status oftelecom district to 
Bokaro in Jharkhand (MUR 377) 
(Deb. 19, Vol. XII, 22"()1·200S) 
Col 520-21 

Need to provide telephone connections 
to waitlisted subscriben in Balasore 
and other areas of Orissa (MUR 377) 
(Deb. 7 , \4)1. XI, 02-01-2005) 
Col. 411 

Need to Streamline telephone services of 
BSNL in Shahabad Parliamentary 
Constituency, Uttar Pradesh (MUR 
377) 
(Deb. 4 , Vol. Xl, 28-07·2005) 
Col. 437 

New Telephone ExchlUtlc in Pune 
(Deb. 21, \01. XIII,24-08·2005) 
Col. 238-39 

(Deb. 21, Vol. XIII. 24-08-2005) 
Col. 285-88 

Pending Applications for PCO Booths 
(Deb. 13, Vol. XII, 10'()8-200S) 
Col. 449-50 

Pending Applications for STDIISDIPCO 
Booths in ltajasthan 
(Deb. 8 • Vol. XI, 83-01-2005) 
CoI.3S2-SS 

Pending Applications for Telephone 
Connections 
(Deb. 3 , Vol. XI, 27-07-200S) 
Col. 89·91 

Performance ofBSN L Landline and Mobile 
Services 
(Deb. 21, Vol. XIII. 24..01·2005) 
Co1.21S-16 

Private Telecom Companies in Rajasthan 
(Deb. 8 , Vol. XI, 03..o1·200S) 
Col. 236-37 

Providing ISDN Services in District 
Headquarters 
(Deb. 3 , Vol. XI, 27'()7·2005) 
Col. 494 

Registration Fcc and Rates of Commission 
(Deb. 8 • ~1. XI, 03'()8-2005) 
Col. 4SI-53 
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Satellite Telephone System in inac:cessible 
Areas 
(Deb. 17. Vol. XII. 17'()8·2005) 
Col. 226-27 

Share of Private Telecom Firms in Rural 
Areas 
(Deb. 8. Vol. XI. 03-08.2(05) 
Col. 47--50 

STD/lSD/lntemetlFAX Facilities in Gram 
Panchayats 
(Deb. 13. Vol. XII. 10-08·200S) 
Col.S9-90 

STD/ISD/PCO Booths to Handicapped 
(Deb. 8. Vol. XI. 03-08·200S) 
Col. 254-S7 

Surrender of Landline Connections 
(Deb. 3. Vol. XI. 03-08-2005) 
Col. 191 

Tele-Density in Rural Areas 
(Deb. 13. Vol. XII.IO-08-200S) 
Col.IO-IS 

Telephone Connection to Village 
Panchayat in Karnataka 
(Deb.3. Vol. XI. 27-07-2005) 
Col. 565-66 

Telephone Connections at Homes of Army 
Personnel 
(Deb. 21, Vol. XIII, 24-OS-200S) 
Col. 21 1-12 

Telephone Connections to Revenue 
Generating Villages 
(Deb. 13, Vol. XII, 10-08-2(05) 
Col. 102-03 

Telephone Connections to Senior Citizens 
(Deb. 13, Vol. XII. 10-OS-200S) 
Col.IS6-57 

Telephone Connections to Villages 
(Deb. 3 • Vol. XI, 27-07·2005) 
Col.49S 

Telephone Exchanges in Rajasthan 
(Deb. 17, \bl. XII. 17-08-2(05) 
Col. 13142 

Telephone F"ilities to Gram Panchayats 
(Deb. 8. Vol. XI. Ol'()I·2005) 
Col.12l 

Telephone on Demand 
(Deb.3. Vol. XI. 27-07·2005) 
Col.S61-64 

T'!lephone to Each Gram Panchayat 
(Deb.3, Vol. XI. 27-07-200S) 
Col. 458·S9 

Toning Up Functioning ofTelecom Sector 
(Deb. 13, Vol. XII. 10-08-2005) 

Col. 363-64 

Transfer of Telephones 
(Deb. 17. Vol. XII. 17-01·2005) 
Col. 232-33 

Unified Telephone System 
(Deb.3. Vol. XI, 27-07-200S) 
Col. 69 

Uniform STDCaU Rate 
(Deb. 3 • Vol. XI. 27'()7-2005) 
Col. 91 

Violation ofTRAI Directions by Cellular 
Operators 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 353·54 

Waiting List fo'r Telephone Connections 
in Haryana 
(Deb. 13. Vol. XII. 10-0'-2005) 
Col. 450-56 

Waiving of Bills by MTNL 
(Deb. 17. Vol. XII.I7-08-200S) 
Col.219 

Television 
Ban on Drinking Scenes 

(Deb. 13, Vol. XII,IO-08-2(05) 
Col. 643-44 

Cable Tariff 
(Deb. 9 • Vol. XI. 04-OS·200S) 
Col. 158-59 
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Complaints Regarding Obscene 

Advertisements 
(Deb. 9 . Vol. XI. O4-08-200S) 
Col.4S-46 

Conditional Access System 
(Deb. 4 . Vol. XI. 28-07-2005) 
Col. 161-62 

Constitution of Advisory Panel 
(Deb. 4 • Vol. XI. 2I-07-200S) 
Col. 239-40 

Foreign Partnership in Channels 
(Deb. 4 • Vol. XI. 28..o7·200S) 
Col. 116 

Functioning oft. V. Transmitters 
(Deb.4. Vol. XI. 28-01·2oo~J 
Col. 41-42 

Installation of Set Top Box 
(Deb. 4 • Vol. XI. 28-07-2005) 
Col. 229 

Launching oflnternet Protocol Television 
(Deb. 17. ~1. XfJ. 17-41-200S) 
Col. 20S.()6 

LPT /HPT Telecastina Centres in Rajasthan 
(Deb. 18. Vol. XII. II..oS-200S) 
Col. 289-92 

Marathi Channel 
(Deb. 22. Vol. XIII, 25-08-2005) 
Col. 202 

Monitoring of Cable Network Companies 
(Deb. 18. Vol. XII. 18-08-2005) 
Col. 129-30 

New Channels for Regional News 
(Deb. 22. Vol. XIII. 25-08-200S) 
Col. 289-90 

Non-Recovery in Television Marketing 
(Deb. 22. Vol. XIII, 2S-08-200S) 
Col. 174-7'5 

Policy for TV Broadcasters 
(Deb. 22, Vol. XIII,25-08-2oo5) 
Col. 104-05 

Prior Permisaion for Forcisn TV Channels 
(Deb. II. Vol. XII. 11-01-2(05) 
Col. 274 

Private T.V Transmission Network 
(Deb. 9 • Vol. XI. 04-08-2005) 
Col. 180 

Production of Commission Based TV 
Programme 
(Deb. 22. Vol. XIII, 2S-08-2005) 
Col. 255-56 

Regulatory Body for TV 
(Deb. 4 • Vol. XI. 28-07-2005) 
Col. 75 

Removal of Media Restrictions 
(Deb. 14. Vol. XlI.II-08-200S) 
Col. 202 

Revision of policy on uplinking of 
channels 
(Deb. 4 • Vol. XI. 21-07-20.05) 
Col. 181 

Show cause notice to TV Channels 
(Deb. 14. Vol. XII. 11-0'-2005) 
Col. 141-49 

TV/Radio Transmission in Universities 
([)eb.4. Vol. XI. 21-07-2005) 
Col. 204-05 

Uplinking of TV Channels 
(Deb. 22. Vol. XIII. 25-01-2005) 
Co1.51~ 

Urdu Channel 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 78 

Tenth Five Year Plan 

Development of Roads 
(Deb. 17. Vol. XII, 17-08-2005) 
Col. 323-25 

Empowerment of Rural Women 
(Deb. 5 , Vol. XI, 29-07-2005) 
Col. 386-87 
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New Schemes during Tenth Plan 
(Deb. 21. \obI. XIIJ.24-08-2(05) 
Col/~72 

Target Fixed for Tenth Plan Period 
(Deb. 17, Vol. XII, J 7-0'-2005) 
Col. 247 

Youth Centres 
(Deb. 17. Vol. XII.17-08-200S) 
Col. 220-2 I 

Terrorilm 
Activitie!ll .,. Mflitants 

(Deb. 2 • Vol. XI. 26-07.200~) 
Col. 473-71,519 

Activities ofULFA 
(Deb. 20 .... 1. XII, 23-01-2005) 
Col. IS .. 

Anti Terrorist Special Cell 
(Ddt. 2 , Vol. XI, 26-07-2005) 
Col. 123 

Arrest of lSI Alents 
(Deb. 16, \\)1. XII, 16-01-2005) 
Col. 26415 

Blockage ofPipelineslty U LFA Extremists 
(Deb. 22. ~. XIII,25-08-2005) 
Col. 299-300 

BombSlasts 
(Deb. 2 , Vol. XI, 26-67-2005) 
Col. 105-106 

BSF Traininl Camp for Surrendered 
Militants 
(Deb. 12, VoL XII,09-0I-20(5) 
Col. 37·3. 

Damlle of Excavation pi1s at Ayodhya 
(~. 4 , Vol. XI,21-07.2005) 
Col. 190-91 

Dialogue with ULFA 
(Deb,2 , Vol. XI, 26-07.20(5) 
Col. 509-10 . 

EntryoftrudtwidlexploliYesinlGlAirport 
(Deb,4, Vol. XI, 21-07-2005) 
Col. 160-6) 

Fight .,.inst M.oiJtl 
(Deb. 12, \VI. XII, 09-08-200$) 
Col. 81-12 

Funding to Te"orists 
(Deb. 20, Vol. XII,23-08·2005) 
Col. 128 

Involvement ofPak Minister in Terrorist 
Activities 
(Deb. 2 , Vol. XI, ~7·2005) 
Col. 478-79 

lSI Activities 
(Deb. 12, Vol. XII,09-OI-28tS) 
Col. 348-SO 

Joint Forum to Fisht Terrorism 
(Deb. 3 , Vol. XI, 27-07-2005) 
Col.463~ 

Killing of Personnel ofPMF by Terrorists 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 11-82 

Need for construction of roads ~y Border 
Road Organisation at the lM>rders of 
Uttaranchal with a view to prevent 
intrusion of extremists from adjoining 
countries (MU R 377) 
(Deb. 4 • Vol. XI, 28-07·2005) 
Col. 432·33 

Need to take suitable measures to check 
incidents of terrorism in J&K 
(MUR377) 
(Deb. 8 • Vol. XI,·03-08-200') 
CoI.S43-44 

Nepalese Livin. in India 
(Deb. 16, Vol. XII, 16-01-2005) 
Col. 227 

Reactivation of Terrorist Camps in 
Pakistan 
(Deb. 3 , Vol. XI,27-o7-2805) 
CoI.71-79 . 

Reported increase in terrorist intiltraUon 
in NCT of Delhi (Sub.) . 
(Deb. 22, \t)l. XIII, 25-01-2005) 
Co1.48~3 



SUBJECT INDEX 441 

Security to Mansarovar Pilgrims 
(Deb. 12. ~1. XII. 09-08-2005) 
Col. 160-61 

Stolen ID Cards 
(Deb. 18, Vol. XII, 18-08-2(05) 
Co1.2~7 

Terrorism in the country including attack 
on Ram Janam Bhoomi Complex at 
Ayodhya(DUR 193) 
(Deb. 1 5, ~1. XII, 12-08-2(05) 
Col. 333-50 

Terrorism in the country including attack 
on Ram Janam Bhumi Complex (OUR 
193) 
(Deb. 9 . Vol. XI. 04-08-2005) 
Col. 386--477 

Terrorist attack at Ayodhya 
(Deb. 2 , Vol. XI. 26-07-2005) 
Col. 91-93 

Terrorist Attack on Amamath Pilgrims 
(Deb. 16. ~I. XII, 16-08-2005) 
Col. 24-28 

Terrorist Camps in Poonch and Rajouri 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col. 187 

Terrorists 

Army Operations against Militants in 
Manipur 
(Deb. 14, ~l XII, 11-08-2005) 
Col. 285-86 

Militant Training Camps 
(Deb. 16. Vol. XII, 16-08-2005) 
Col. 30 

Reco¥ery of Thuraya Satellite Phone 
(Deb. 12. Vol. XII, 09-08-2005) 
Col. 80-81 

Terrorist Links with China 
(Deb. 12. Vol. XII. 09-08-2(05) 
Col. 319-20 

TextBooks 

Free Text Books to Students 
(Deb. 2 • Vol. XI, 26-07-2005) 
Col. 477-78 

Government oflndia Text Book Presses 
(Deb. 7 , Vol. Xl, 02-08-2005) 
Co1.214-15 

TntUe 

Bhagalpuri Silk 
(Deb. 5 , Vol. XI,29-07-2005) 
Col. 199 

Crisis in Cotton Textile Industry 
(Deb. IS, ~1. XII, 12-08-2(05) 
Col. 57-59 

Development ofTextile Industry 
(Deb. 5 • Vol. XI. 29-07-2005) 
Col. 309-23 

Employment in Textile Sector 
(Deb. 15, Vol. XII. 12-08-2005) 
Col. 254---56 

Environment Friendly Technology in 
Textile Sector 
(Deb. 5 , Vol. XI. 29-07-2005) 
Col.211-12 

Export of Garment 
(Deb. 10, Vol. XI. 05-08-2005) 
Col. 329-JI 

Export of Silk 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 116-20 

Handloom Development Centre 
(Deb. 10, Vol. XI,05-08-2005) 
Col. 205-06 

Import of Spurious SUitings 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 519 

Jute Mills 
(Deb. 10, Vol. XI. 05-08-2005) 
Col. 320-21 
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Merger ofNTC Subsidiaries 
(Deb. 10, \bl. XI, 05-08-2(05) 
Col. 321-22 

Meraer of Textile Schemes 
([)Db. 15,~.XlI, 12~8-2(05) 
CoI.67~ 

Modernisation of waving and Processing 
Se«:tor 
(Deti: 1 S, \\>1. Xli, 12~S·200S) 
Col. 267-70 

Sale of Chinese Clothing Items 
(Deb. 5 , \\>1. XI, 29-07-2(05) 
CoL 1St-53 

Sale ofNTC Milia 
(Deb. 10, \bJ. XI, OS-OS-2005) 
Col.~98 

Technology for Handloom 
(Deb. to, Vol. XI. OS~8-200S) 
Col. 169 

Textile Export to US 
(Deb. 7 f Vol. XI, 02-08-2(05) 
Col. 235-36 

Textile ElfPOI1S 
(Deb. 12, Vol. XII,09-OS-200S) 
Col. 388-89 

Textile Product 
(Deb. 12, Vol. XII, 09-08-2(05) 
Col. 380-81 

Textile Products under Essential 
CommoditiesAc;t.195S 
(Deb,6. Vol. Xl, 0) .o8-200S) 
Col. 439-40 

Use of Jute Geo-textile in Construction of 
Roads under PMGSY 
(Deb. IS, \bLXlI,12-oa-2005) 
Col. 175-76 

Textile MiU. 

Modernisation ofNTC Mills 
(Deb. IS. \bl. XII. 12~8-200S) 
Col. 18-22 

Modernisation of Textile Mills 
(Deb. 5 • Vol. XI, 29-07-2(05) 
Col. 347--5 I 

Need to take appropriate steps for revival 
of 5 3 sick textile units u recommended 
by BIFR (MUR 3n) 
(Deb. 16. Vol. XII. 1~8-200S) 
Col. 430-3 I 

New Textile Mills 
(Deb. IS. Vol. XII. 12-08-2(05) 
Col. 223--29 

Sale ofNTC Mills Land 
(Deb. 5 • Vol. XI. 29-07-2(05) 
Col. 55 

Situation arising out of closure of more 
than 600 dyeing and bleaching 
factories located in and around Tirupur 
in Coimbatore djstrict, Tamil Nadu and 
steps taken by the Government in 
regard thereto (CA) 
(Deb. 4 , Vol. XI. 28-07-2005) 
Col. 426-3 I 

Tntile Worken 

Rehabilitation ofTextile Workers 
(Deb:JO, Vol. XI. 05-08-2005) 
Col. 58-59 

Textile Workers Rehabilitation Fund 
Scheme 
(Deb. 10, 'tbl. XI,OS-Oa-2005) 
Col. 213-16 

ThaIland 

Free Trade Aaroement with Thailand 
(Deb. 7 , Vol XI, 02-08-200S) 
Col. 81-82 
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Sectoral 'Policy for Auto Component 
Industry 
(Deb. 12, Vol. XII, 09~-2005) 
Co!. 222-23 

Visit of Tourists to Thailand 
(Deb. 19, Vol. XII,22-OS-2005) 
Co1.310-11 

Tiger Project 
Project Tiger 

(Deb. II, Vol. XII, 08-08-200S) 
Col. l1S-IS 

TipuSultan 
Rocket Court ofTipu Sultan 

(Deb. 9 • Vol. XI. 04-08-200S) 
Col. 87 

Tissue Culture 

Commercial Plant Tissue Culture 
Laboratories Training Facility 
(Deb. II, Vol. XII, 08-08-200S) 
Co1.2~91 

Tobafto 

III-effects of Consumption ofGutka 
(Deb. 17. Vol. XII. 17-OS-2005) 
Col. 4748 

Involving Health Professional in 
Combating Hannful Effects of use of 
Tobacco 
(Deb. 17, Vol. XII, 17-08-2005) 
COl.2SO-S1 

Tobacco 
(Deb. 20, Vol. XII, 23-08-2(05) 
Col. 53-54 

Tourism 
Adventure Tourism 

(Deb. II. Vol. XII, 08-08-2005) 
Col. 122-23 

Agreement between India and Romania 
in Tourism Sector 
(Deb. I • Vol. XI. 25-07-2005) 
Col. 505 

Allocation in Tourism Sector 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 177-7. 

Arrival of Foreign Tourists 
(Deb. 1 • Vol. XI, 25-07-2005) 
Co1.4S8-91 

Arrival of Tourists from West Asia 
(Deb. 1 , Vol. Xl, 25-07-2(05) 
Col. 393 

Bhedaghat and Kanha National Park in 
International Tourist Map 
(Deb. 11, Vol. XII, OS-OS-200S) 
Col. 249 

Bottlenecks in Attracting Foreign Tourists 
(Deb. 19, Vol. XII. 22-OS-200S) 
Col. 132-33 

Cess on Tourists Visiting Abroad 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 128-29 

Co-operation with Countries in Tourism 
Sector 
(Deb.6. Vol. XI, 0I-OS-2005) 
Col. 222-24 

Connectivity to Tourist Centres 
(Deb. I. Vol. XI, 25-07-2(05) 
Col. 401-02 

Construction of Yatri Niwas by Private 
Sector 
(Deb. 19, Vol. XII, 22-oS-2(05) 
Col. 294 

• 
Destination Development Scheme 

(Deb. II. Vol. XII. 08-08-2005) 
Col. 169 

Development ofBandipur Tiger Reserve 
(Deb. 6 • Vol. Xl, 0I-OB-2005) 
Col. 204 

DevelopmentofBodh Gaya 
(Deb. 19. Vol. XII. 22-OS-2005) 
Col. 140-41 
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DeYeJopment of Brindavan Garden in 
Myaorc 
(Deb. 6 , Vol. XI, 0 I -08-200S) 
Col. 256-57 

DnC)(X"i"'" , :(-l!',dar Jail 
(fit'2 i'i. \1'" XII. 22-08-200S) 
C.'I ';"-P'''18 

Developmen1 ofChambalArea in Madhya 
Pradesh 
(Deb. 1'1. Vol. XII, 22-08-200S) 
Col. 131 

Development of Forest and Coastal Areas 
(Deb. 6, Vol. Xl,0I-08-200S) 
Col. 7-8 

Development of Heritage Hotels 
(Deb. II, \bl. XII, OW8-200S) 
CoJ.384 

Development ofSitamarhi in Bihar 
(Deb. 1, \bl. XI, lS-07-200S) 
Col.18S 

DeveJopment of Sunderbans 
(Deb. 11, \bl. XU,08-o8-200S) 
Col. 265 

Development of Tourism 
(Deb. 6 , Vol. XI, 0I-08-200S) 
Col. .50-S3 

Development ofTourism in Goa 
(Deb. 19, \bJ. xn,,22-oa-200S) 
Col. 213-14 

Development of Tourism Jnduatry 
(Deb. 1 , Vol. XI,2S-07-200S) 
CoL 347 

Development of Tourist Spots in A&N 
(Deb. 11, \bl. XI1, 01-08-200$) 
CoI.4S2 

Earninp ftom Tourism 
(Deb. 1 , \\)l XI. 25-07-20(5) 
CoI.442~ 

£co.. Tourilm 
(Deb. 6, \bl. XI,OI-O"'20(5) 
DI.I40-44 

Eco-Tourism Policy 
(Deb. II, Vol. XII, 08.08-2005) 
Col. 144 

Expansion of Tourism Industry 
(Deb. 6 , Vol. XI, 0 1-01-200S) 
Col. 39 

Funds for Rural Tourism Centre 
(Deb. 19, \bl. XII. 22..Q8-2005) 
Col. 379-83 

Helicopter Services 
(Deb. 9 , Vol. XI, 04'()8-2005) 
Col. 99 

Improvement in Tourism Infrastructure 
(Deb. 19, \bl. XII, 224200S) 
Col. 332-3S 

Integrated Development of Tourism 
(Deb. 19, Vol. XII, 22..Q8-200S) 
Col. 62-66 

Irregularity in Printing ofPublicity Material 
(Deb. 19,Vol. XII, 22-01-200S) 
Col. 179-80 

LTC for Visiting Srinagar 
(Deb. 17, Vol. Xli, 17-08-2005) 
Col. 180-81 

Luxury Tourist Trains 
(Deb. 9 , Vol. Xl, 04'()8-200S) 
CoI.44-4S 

Medical Tourism 
(Deb. 1 , Vol. Xl, 2S-07-200S) 
Col. 92-93 
(Deb. 3 , Vol. Xl, 27-07-2005) 
Col. 453-54 

Monsoon Tourism 
(Deb. I , '«»1. XI, 25-07-20(5) 
Col. 441-42 

Need for construction of coastal Hiahway 
between Haldia and Digha in West 
Bengal and also establish Tourism and,. 
Small Scale Industrial Complex in the 
region (MUR 377) 
(Deb. 17, Vol. XII, 17-01-2005) 
Col. 481-82 ' 
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Need to clear the proposal of the 
Government of Tamil Nadu for 
development of Arupadai Vedugal 
tourist Circuit (MUR 377) 
(Deb. 8 , \bl. XI. 03-01-20(5) 
CoI.S38-39 

'Need to construct an air strip at Chitrakut 
Dham for the convenience of the 
tourist$ visiting the place (MUR 317) 
(Deb. 20, Vol. XII,23-08-2(05) 
Col. 326 

Need to declare Murshidabad district in 
West Bengal IS a heritage destination 
and provide infrastructure for 
promoting tourism in the region (MUR 
371) 
(Deb. 16. Vol. XII. 16-08-2(05) 
Col. 426 

Need to develop Alwara lake in Kushambi 
district. Uttar Pradesh IS a tourist 
resort (MUR 377) 
(Deb. 23. Vol. XIII, 29-08-2(05) 
CoI.S7 

Need te;> develop an artificial lake at 
Bilaspur, Himachal Pradesh for 
promoting tourism in the region (MUR 
3TT) 
(Deb. 3 , Vol. Xl. 27-07-2(05) 
CoI.6IS 

Need to develop Gaya in Bihar as a place 
of tourist importance (MUR 377) 
(Deb. 23, Vol. XlU, 29-01-2(05) 
CoI.S8-59 

Need to provide basic amenities at 
Naimisaranya in Misrikh Parliamentary 
Constituency, Uttar Pradesh 'with a 
view to promote tourism Mel pilgrimage 
in the year (MUR 317) 
(Deb. 24, Vol. XIII, )().()8-2005) 
Col. 63 

Need to take suitaltle measures for further 
development of tourism industry in 

KeraJa (MUR377) 
(Deb. 2 , Vol. XI, 26-0'7-2OOS) 
Col. 621-28 

Nonna for Dec .... Tourist Centres 
, . (Deb. 11, \Qt. XII, 0l-0I-2005) 

· ... 217·18 

NOI1h India Tourism Council 
(Deb. 19, Vol. XII,22-01-200S) 
Col. 300-01 

Palace on Wheels 
(Deb. II. Vol. XII, 08-08-2005) 
Col. 433 

Project Report by State Governments 
(Deb. 19; Vol. XII, 22-01-2(05) 
Col. 225-28 

Promotion ofTouri~m 
(Deb. I , Vol. XI, 25-07-20(5) 
Col. 181-82 

Rural Tourism 
(Deb. I , Vol. XI, 2S-07-2005) 
Col.S40-52 

Scheme for Development of Aurangab8d 
(Deb. II, Vol. XII, 08-01-20(5) 
Col. 479-80 

Scheme to Prom8te Tourism 
(Deb. I • Vol. XI. 25-07-200S) 
Col. 311-24 

Steam Heritage Tourism 
(Deb. 18, Vol. XII, 18-01-200S) 
Col. 241-42 

Subsidy/Facilities to Indians Visiting 
Religious Shrines Abroad 
(Deb. 13, Vol. XII, 1().()8-2005) 
Col. 471-80 

Tourism Projects 
(Deb. 6 • Vol. XI. 01-08-2005) 
COl.28S 

Tourism Projects of Bihar 
(Deb. 11, ~I. XlI, 08-08-200~) 
Col. 429-32 
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Tourism Schemes of Assam 
(Deb. II, Vol. XII, 08-08-2(05) 
Col. 197-98 

Tourist Visa 
(Deb. 2 , Vol. XI,26-01-200S) 
Col. 347 

Visit of Domestic Tourists Abroad 
(Deb. I, Vol. Xl, 25-07-2(05) 
Col. 239-10 

Visit of Tourists to Kashmir 
(Deb. I , Vol. Xl, 2S-07-2005) 
Col. 196-97 

Visit ofTourists to Thailand 
(Deb. 19, Vol. XIl,22-08-2(05) 
Col.3IO-I1 

Toys 

Deadly Disease in Children due to Toys 
(Deb. 21, Vol. XlII, 24-08-2(05) 
Col. 167-68 

Tractors 

Prices of Tractors 
(Deb. II, Vol. XII, 08-08-2005) 
Col.I~1 

Trade 

Adverse Balance of payment 
(Deb. 10, Vol. Xl, OS-08-2005) 
Col. 161-62 

Artificial Trade of Steel 
(Deb. 19, Vol. XII, 22-08-200S) 
Col. 279 

Basic Facilities for Trade in Delhi 
(Deb. 20, Vol. XlI. 23.()8-200S) 
Col. 195-97 

Benefits to Export Houses 
(Oeb. 7 . Vol. XI,02-08-2oo5) 
CoL 78 

Committee on Trade Agreement 
(Deb. 12, Vol. XII, 09-08-2(05) 
Col. 176-n 

Convention of Joint Trade in Endangered 
Fauna and flora 
(Deb. I , Vol. XI, 25-07-2005, 
Col. 502-04 

Denial of Passage of Goods Through 
Pakistan 
(Deb. 21, Vol. Xlii, 24-08-200S) 
Col. 218-19 

Free Trade Agreement 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 14142 

Indo Nepal Trade 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 321-22 

Indo-Austria Bilateral Trade 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 253-54 

Indo-Bangladesh Trade: 
(Deb. 16, Vol, XII, 16-08-2005) 
Col. 281-82 

Indo-China Trade 
(Deb. 20. Vol. XII, 23-08-2005) 
Col. 294 
(Deb. 7 . Vol. XI. 02-08-2005) 
Col. 236-37 
(Deb. 12. Vol. XII, 09-08-2005) 
Col. 14849 

Indo-France Trade 
(Deb. 12, Vol. XII, 09-08-2005) 
C.oI.320 

Indo-Hungary Trade 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 33-34 

Indo-J~pan Trade 
(Deb. 7, Vol. Xl, 02-08-2005) 
Col. 71-72 ' 

Indo-Pak Trade 
(Deb. 7 , Vol. XI. 02-08-2005) 
Col. 68-70 

Indo-Pakistan Tea Trade 
(Deb. 16, Vol. Xli, 16-08-2005) 
Col. 357 
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Indo-S!ngapore Trade Agreement 
(Deb. 2, 'WI. Xl, 26-07·200S) 
CoI.SSS·~ 

Indo-Sri Lanka Trade 
(Deb. 12, Vol. XII, 09-08-200S) 
Col. 276-77 
(Deb. 7 , Vol. XI, 02-08-200S) 
Col. 158 

Indo·Switzerland Trade 
(Deb. 7 , Vol. XI, 02.()8-200S) 
Col. 79 

Indo-US Bilateral Trade 
(Deb. 16, \\)1. XII, 16-08·200S) 
CoI.2S9-60 

Indo-US Medicine Trade 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 146 

Misuse of Trade Policy 
(Deb. 2 , Vol. XI,26-07-2005) 
Col. 493-95 

Most favoured Nation (MFN) Status to 
India 
(Deb. 13, Vol. XlI, 10-08-2005) 
Col. 9-10 

Safeguard for Exporter 
(Deb. 12, Vol. XII,09-08-200S) 
Col. 379·80 

Spices Trade 
(Deb. 2 , Vol. XI,26-07·20(5) 
Col. 439-12 

Status of Indo Trade with other Countries 
(Deb. 20, Vol. XII, 23-O'-200S) 
Col. 136-37 

Trade between India and ASEAN 
Countries 
(Deb. 12, Vol. XII, 09-0I-200S) 
Col. 353-S4 

Trade between Iadia and Pakistan 
(Deb. 20, Vol. XII, 23~8-2005) 
CoL 179-9S 

Trade Deficit 
(Deb. 7 , Vol. XI, 02-08-200S) 
Col. 230-33 

Trade Dispute 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col.lI5--19 

Trade relation with Pakistan 
(Deb. 2 , Vol. XI,26-07·2005) 
Col. 373·74 

Need to take suitable measures to boost Trade Relations 
border trade with Myanmar and (Deb. 7, Vol. XI, 02~8-2005) 
Bangladesh (MUR 377) Col. 183-14 

(Deb. II, Vol. XII,08-08-2005) 
CoI.S33-34 

Opening of Birgunj Inland Container 
Depot, Nepal 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 378·79 

Opening of Border for Trade 
(Deb. 7, Vol. XI, 02-08-200S) 
Col. 70-71 

Rules for Trade with 0-20 Countries 
(Deb. 3 , Vol. XI, 27-07-2005) 
Col. 287-88 

Trade with Australia 
(Deb. 2 , Vol. Xl, 26-07·2005) 
Col. 565 

Trade with Canada 
(Deb. 20, Vol. XU, 23-08-2005) 
Col. 160 

Trade with China 
(Deb. 2 • Vol. XI, 26-07.2(05) 
cot: 377 

Trade with European Union 
(Deb. 7, Vol. XI. 02..()8-200S) 
Col. 299-300 
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Trade with Indonesia 
(Deb. 20, Vol. XII, 23.()8·2005) . 
Co1.217~18 

Trade with Malaysia 
(Deb. 12, Vol. XII, 09-08-2005) 
Col.41 1-12 

Wheat Trade with Pakistan 
(Deb. 2 , Vol. XI, ~7-2005) 
Col. 365 

Trade and Economic Relations Committee 
Committee on Trade Agreement 

(Deb. 12, Vol. XII, 09-08-2(05) 
Col. 176-77 

Trade Unions 
Demands of Central Trade Unions and 

Federations 
(Deb. 6 , Vol. XI, 01-08-2005) 
Col. 282 

Recognition to Trade Unions 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 317 

Registration of Trade Unions 
(Deb. 6, Vol. XI, 01-08-2(05) 
Col. 260 

Trade Unions Representation in JLO 
(Deb. 6 , Vol. XI, 01-08·2005) 
Col. 243-47 

Traden 
Need to simplify tax regime in the interest 

of trading community (MUR 377) 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 427 

Trame Replatloo 
Installation of Camera by Traffic Police 

(Deb. 20, Vol. XII, 23-08-2(05) 
CoL 279-10 

TralniDI 
BSF Trainins Camp for Surrendered 

Militants 
(Deb. 12, Vol. XII, 09.()8-200S) 
'O:tl. 37-38 

Computer Training Centres 
(Deb. 12, Vol. XII, 09-08-2(05) 
Col. 57-59 

Imparting of Training for SSls 
{Deb. 2 , Vol. XI, 26-07-2005) 
Col. 506--10 

Self Defence Training to Girls 
(Deb. 12, Vol. XIl'09-08-2005) 
Co1.318-19 

Setting up of Pane hay at Training Centres 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 101-102 

Support for Training and Employment 
Programme 
(Deb. 7 ,Vol. XI, 02-08-2005) 
Col. 216-24 

Training Centre). for Bio-Gas 
Development 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 192-94 

Training Programme 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col. 237-38 

Training Programme for SC/ST Officers 
(Deb. 22, Vol. XIII. 25-08-2(05) 
Col. 241-44 

Training Programmes for Urban 
Development 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 146-50 

Training to Anganwadi Workers 
(Deb. 7 , Vol. XI,02-08-2005) 
Col. 82 

Training to Criminals 
(Deb. 7. Vol. Xl, 02-08-2005) 
Col. 245-46 

Trainins to Farmen under CADP 
(Deb. 6, Vol. XI,OI-08-200s) 
CoI.451 
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Tnasfer.i: POltiDI 

Transfer of Distt. Magistrates in Bihar 
(Deb. 20. Vol. XII. 23~1-200S) 
Col. 215-16 

Tnillpor1 

Denial of Passage of Goods Through 
Pakistan 
(Deb. 21. Vol. XIII. 24~8-2005) 
Col. 218-19 

Modernisation of Suburban Transport 
System in Mumbai 
(Deb. 9. Vol. XI. 04-08-2005) 
Col.3 14---16 

Multi Model Transport Goods Act. 1993 
(Deb. 13. Vol. XII.10~8·2005) 
Co1.168~9 

National Urban Transport Policy 
(Deb. 7 . Vol. XI. 02-08-2005) 
Col. 208-09 

Non-Motorised Urban Publk Transport 
System 
(Deb. 7 . Vol. XI. 02-08-2005) 
Col. 131 

Situation arising out of proposed closure 
of Central Inland Water Transport 
Corporation resulting in retrenchment 
of employees and steps taken by the 
Government in regard thereto (CA) 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col.451~7 

Transport and Storage Facility 
(Deb. I . Vol. XI. 25-07-2005) 
Col. 409-10 

Transportation of Goods between 
Alhihabad and Hoogly 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 365 

Unified Metropolitan Transport Authority 
(Deb. 7 , Vol. XI, 02~8-200S) 
Col. 248-49 

Travel Coaeasion 

Travel Concession to Senior Citi., and 
Students .' 
(Deb. 2 , Vol. XI. 26-07-2005) 
Col. 457 

Treaty 

Indl,ls Water Treaty 
(Deb.6. Vol. Xl. 01-08-2005) 
Col. 445-47 

Trees 

Action Plan for Bamboo Trcc 
(Deb. I . Vol. XI. 25-07-2(05) 
Col. 433-34 

Felling/Smuggling ofBhoj lrel!s 
(Deb. I. Vol. XI. 25-07-2(05) 
Col. 522-23 

Van Mahotsava 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 165-66 

Tribal Areas 

Construction Work in ForestffribalsAreas 
(Deb. I . Vol. XI. 25-07-2005) 
Col. 492 

Establishment of Agro and Rural 
Industries 
(Deb. 7. Vol. XI, 02-08-2005) 

. Col. 275---80 

Facility to Lectures through Edusat 
(Deb. 7. Vol. XI. 02-08-2005) 
Co1.159~ 

Implementation of Panchayat Act 
(Deb. 9 . Vol. XI. 04-08-2005) 
Col.25~ 

OpIum Cultivators 
(Deb. 10. Vol. XI. 05-08-2005) 
Col. 236 

Promotion of Handicraft Industry 
(Deb. 10. \bl. XI. 05-08-2(05) 
Col. 279-80 
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Railway Claims Tribunal 
(Deb. II. ~I. XII, 11.()8-2005) 
Col. 126-27 

Vacancies of Presiding Officer in RCT 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 223-24 

1i1pun 

ONGC Power Plant in Tripura 
(Deb. 22. Vol. XIII. 2S.()8-200S) 
Col. 295-96 

lSunami 

Additional Flights for Tsunami Rescue 
works 
(Deb. 14, Vol. Xll, 11-08-2005) 
CoI.212-13 

Appointment on Compassionate Grounds 
(Deb. 20, Vol. XII, 23-0&-2005) 
Col. 302-03 

Awareness of Tsunami 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 335-36 

Compensation to Tsunami Affected 
Farmers 
(Deb. 19. Vol. XII, 22-OS-2005) 
Col. 276 

Construction of School Buildings 
(Deb. 7. Vol. XI, 02.()S-2005) 
CoI.l72-73 

Conversion of Oefence Land into Revenue 
Land 
(Deb. 18, Vol. XII, IS.()8-2005) 
Col. 273 

Damages to Ports and Allied Structures 
(Deb. 13, \\)1. XII, 1().()8..2005) 
Col. 149-52 I 

Employment to Tsunami affected rural 
persons 
(Deb. 10, Vol. XI, 05-08-2005) 
CoL 287-88 

Excise Duty Exemption 
(Deb. 15. Vol. XII, 12'()8-2005) 
Col. 133-34 

ferry Service in Andaman and Nieobar 
Islands 
(Deb. 21 , Vol. XIII, 24'()S-200S) 
Col. 122-23 

Impact of Tsunami on fPI 
(Deb. II, Vol. XII, 08'()8-2005) 
Col. 257-58 

Living of Non-Tribal People in Nicobar 
(Deb. 20, Vol. Xll, 23'()S-200S) 
Col. 164-65 

Need to provide permanent Shelters for 
tsunami affected people in Tamil Nadu 
and Andaman and Nicobar Islands 
(MUR377) 
(Deb. 8 , Vol. XI, 03'()8-200S) 
Col. 539-40 

Poverty Alleviation Schemes in A&N 
Islands 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 146-47 

Rehabilitation of Children 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 128-29 

Rehabilitation of Tsunami affected 
Orphans and old age persons 
(Deb. 4 , Vol. XI, 28-07-2(05) 
('01.127-28 

Rehabilitation offsunami affected widows 
(Deb.2, Vol. XI, 26-07-2005) 
Col. 367-6S 

Rehabilitation ofTsunami hit areas. 
(Deb. 2 , Vol. Xl, 26-07-2005) 
Col. 502-06 

Special Rural Development Schemes for 
Tsunami affected people 
(Deb. 10, Vol. Xl, 05.()8-200S) 
Col. 250-52 
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Tsunami Relief 
(Deb. 5 , Vol. XI, 29-07-2(05) 
Col. 197 

Tsunami Warning System 
(Deb. 5, Vol. XI. 29-07-2(05) 
Col. 309 

Upgradation/Modemisation of Hospitals 
in Andaman and Nicobar Islands 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 443-44 

Utilisation of Funds Collected for Tsunami 
(Deb. 7 , Vol. XI. 02-08-2005) 
Col. 58 

Warning of Tsunami 
(Deb. 5. Vol. XI. 29-07-2005) 
Col. 284 

Tsunami Affected Countries 

Rehabilitation of Tsunami Affected 
Countries 
(Deb. 16, Vol. XII. 16-08-2005) 
Col. 163-64 

Tuberculosis COtItrol Programme 

Tuberculosis Control Programme 
(Deb. 13, Vol. XII. 10-08-2005) 
Col. 16--25 

Tulbul Navigation Project 

Talks on Tulbul Navigation Project 
(Deb. 17, Vol. XII. 17-08-2005) 
Col. 275-76 

Turbo Geaerator 

Installation of Turbo Generator 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 248 

Turkey 

Agreement with Turkey and Romania 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 189-91 

lYre Corpontioa or India UcL 

Disinvestment of lyre Corporation of 
India Ltd. 
(Deb. 9, Vol. XI. 04-08-2005) 
Col. 101-02 

Tyres 

San on Import of Used Tyres 
(Deb. 12. Vol. XII. 09-08-2(05) 
Col.3ll-12 

Exports ofTyres 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. J 69-7 I 

V-Probe Scheme 

U-Probe Scheme 
(Deb. 10. Vol, XI. 05-08-2005) 
Col. 157-58 

Unemployment 

Eradication of Rural Employment 
(Deb. 5 , Vol. XI, 29-07-2005) 
Col. 113-25 

Jobs to Unemployed SCIST Youth in 
Private Sector 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 122-23 

Opportunities to Unemployed Sports 
Persons 
(Deb. 8, Vol. XI. 03-08-2005) 
Col.313-14 

Social Security for Unemployed 
(Deb. 19, Vol. XII, 22-08-2005) 
Col.20l-02 

Training to Unempl9yed Handicapped 
Youth 
(Deb. 22, Vol. XIII, 25-08-2(05) 
Col. 110-18 

Unemployed Persons 
(Deb. I • Vol. XI, 25-07-2005) 
Col. 115-17 
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Unemployed Persons in Rural Areas 
(Deb. 6, Vol. XI, OI-08·2QOS) 
Col. 271-73 

Unemployment Rate of Technical/ 
Engineering Graduates 
(Deb.6, Vol. XI,OI-08·200S) 
Col. 324-26 

U Ilifted Metropolitan Trusport Authority 

Unified Metropolitan Transport Authority 
(Deb. 7 , Vol. XI, 02-08·2005) 
Cot 248-49 

Union Carbide 

Funds for Disposal of Waste Lying in 
Union Carbide 
(Deb. 6. Vol. XI. 01-08-2005) 
Col.316 

Union of Soviet Socialist Republics 

Shortage of Spare Parts 
(Deb.IB, VoI.XII,18-08·200S) 
Col. 288-89 

Union Public Service Commission 

Online Recruitment System 
(Deb. 21. Vol. XIII,24-08·200S) 
Col. 247-48 

URion Territory 

Representation received by UT 
Administration 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. ~36 

U.it Trult oflndia 

Meraer of UTI 
(Deb. 10. Vol. XI. 05·08-2005) 
Col. 209-10 

U.ited Natioas 

Compensation of Gulf War Victims 
(Deb. 21, Vol. XIII. 24-08·2005) 
Col. 239-42 

Deployment of soldiers in peacekeeping 
mission 
(Deb.4. Vol. XI. 28-07·200S) 
Col. 351-52 

Otlicial Status to Hindi in UNO 
(Deb. 8 , Vol. XI. 03-08·200S) 
Col. 373-75 

Proposed Reforms of the UN 
(Deb. 3 • Vol. XI, 27-07.200S) 
Col. 472-73 

UN Peacekeeping Mission 
(Deb. 18. \\>1. XII. IS-08·200S) 
Col. 222 

Visit ofUNAIDS Team 
(Deb. D. \\>1. XII. 10-08-2005) 
Col. 103-04 

United Nations Children Fund 
UNICEF 

(Deb. 20. Vol. XII. 23-08-2005) 
Co\.256-57 

United Nations Educational, Scientific 
and CuhuI'I1 Organisation 

Conservation of Heritage Sites 
(Deb.9. \\>1. XI. 04-08-2(05) 
Co1.315-16 

World Heritage Sites 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 117-20 
(Deb. 6 , Vol. XI, 01-08-2005) 
Col. 226 

World Heritage Sites in Agra 
(Deb. 14, Vol. XII. 1I-08·2()()5) 
Col. 205 

Uni~ed Nation.SeturityCouacU 
Permanent Seat in UNSC 

(Deb. 3 , Vol. XI. 27-07·2005) 
Col. 566-67 

United States of America 
Adoption oflnternational Law by US 

(Deb. 20, Vol. XII,23-OS-2005) 
Col. 203 
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AJreement with USA 
(Deb. tl. \\lI. XII,II-OI-200S) 
Col. 260 

Anti-Dumping Duty 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. 14243 

Assistance from USA for Bio-Technology 
(Deb. 10, Vol. XI,05-08-2(05) 
Col. 133 

Clinical Test on Sucralose 
(Deb. 21. Vol. XIII, 24-08-2(05) 
Col. 128-29 

Cooperation with USA in Health Sector 
(Deb. 8. Vol. XI. 03-08-2005) 
Col.351 

Defence Agreement with USA 
(Deb. 4 • Vol. XI, 28-07-2005) 
Col. 33-42 

Defence Trade and Strategic Agreement 
with USA 
(Deb. 4. Vol. XI. 28"()7-2005) 
Col. 345-46 

Derogatory Depiction oflndian God 
(Deb.3. Vol. XI. 27-07-2005) 
Col. 232-33 

Import of Agriculture Products 
(Deb. 16. Vol. Xli, 16-08-2005) 
Co1.102~7 

Indo US Trade Facilitation to WTO 
(Deb. 20. Vol. XII. 23"()8-2005) 
Col. 219-20 

Indo-US Bilateral Talks 
(Deb. I O. Vol. XI, 05"()8-2005) 
Col. III 

Indo-US Bilateral Trade 
• .. (Deb. 16. Vol. XII. 16-08-2005) 
. Col. 259-60 

tndo-US Co-operation in Oil and Natural 

GasScctor 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 136-37 

Indo-US Medicine Trade 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 146 

New framework for the U.s.-India Defence 
Relationship(St.) . 
(Deb. 7, Vol. XI. 02-08-2005) 
Col. 347-48 

Purchase of Helicopters from USA 
(Deb. 9 . Vol. X I. 04-08-2005) 
Col. 296-97 

Rj!cent Official visit of Prime Minister to 
the United States of America (St.) 
(Deb. 5 . Vol. XI. 29-07-2005) 
Col. 402--09 

Rejection of Consignment from India 
(Deb. 7 . Vol. XI. 02-08-2005) 
Col. 137-38 

Science Education 
(Deb. 7, Vol. XI. 02..()8-2005) 
Col.314-15 

Smuggling Heroin to India 
(Deb. 7 , Vol. XI. 02-08-2005) 
Col. 209-10 

Statement made by the Prime Mini5ter on 
29.07.05 regarding his recent official 
visit to the United States of America 
(DUR 193) 
(Deb. 8 . Vol. XI, 03-08-2005) 
Col.54S--640 

Status oflndo Trade with other Countries 
(Deb. 20, Vol. XII. 23-08·2005) 
Col. 136-37 

Textile Export to US 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 235-36 
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US India's Human Rights Enforcement 
(Deb. 20. Vol. XII. 23"()B-2005) 
Col. 95·96 

Violation ofWTO Agreement 
(Deb. 7 ,Vol. XI. 02"()5·2005) 
Col.267~B 

Uninnallmmunization Procramme 

Universal Immunization Programme 
(Deb. 8 • Vol. XI, 03-01-2005) 
Col.471-8S 

Uninrsities 

Admission of Students 
(Deb. 2 , Vol. XI. 26-07-200S} 
Col.S11 

BPT Courses in A.A.I. 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. 158·59 

Central Law University 
(Deb. 5 , Vol. XI. 29-07-2005) 
Col. 173-74 

Central Marine Engineering and Shipping 
University 
(Deb. 3 • Vol. XI. 27-07-200S) 
Col. 525-26 

Central University Status to State 
Universities 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col. 281-8:! 

Compu:er Course in Engineering Colleges 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col. 206--08 

Deemed Universities 
(Deb. 7 • Vol. Xl. 02-OS·2005) 
CoI.SS-S6 

Development and Expansion of Delhi 
Airport 
(Deb. 14. Vol. XII, ) 1-01-20(5) 
Col. 203 

Development of Hindi Vishwavidyalaya 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. 66-67 

Disparities in Academic Standards of 
Universities 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 488-89 

Education at European Universities 
(Deb. 7 , Vol. XI. 02-OS-2005) 
Col. 234-3S 

Establishing Universities and a Centre for 
NRlsiPIOs 
(Deb. 8 • Vol. XI. 03-08-2005) 
Col. 191-92 

Fake Universities 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 271--79 

Financial Problem of Universities 
(Deb. 16, Vol. XII. 16-08-2005) 
Col. 138-39 

Foreign Educational Institutions 
(Deb. 7. Vol. XI,02-08-2005) 
Col.300-Or 

Free Internet Facility to Colleges and 
Universities 
(Deb.2. Vol. XI, 26-07-2005) 
Col.S76-71 

Grants to Agriculture University 
(Deb. II. Vol. XII. OS-OS-2005) 
Col. 323·-27 

LG.N.O.U. 
(Deb. 16. Vol. XII. I6-0S-2(05) 
Col.l64~5 

Inclusion of Hindi Stenography in MGHA 
Vishwavidyalaya 
(Deb. 20, Vol. XII. 23..()8-2005) 
Col. 286 

Need for an effective law to take action 
against fake Universities in the country 
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and stePs taken by the Government in 
ro.ard thereto (CA) 
(Deb. 20, \t)1. XII, 23~8·200S) 
Col. 395---402 

Need to accord the status of a Central 
University to Jai Narain Vyas University 
in Jodhpur, Rajasthan (MUR 377) 
(Deb. 19, Vot XII. 22.()8·2005) 
Col. 522 

Need to establish a Horticulture University 
in North Kerala(MUR 377) 
(Deb. 3 , Vol. XI. 27-07·2005) 
CoI.616-17 

New AJriculturc University 
(Deb. 1. \be. XI,2S~7.200S) 
Co1.415-16 

Opcnina of JNU Centres 
(Deb. 7 • Vol. XI, 02~8-2(05) 
CoI.31-3S 

Opening of New Degree Colleges 
(Deb. 12. Vol. XII. 09-08-200S) 
Col. 161 

Promotion of Sports activities in West 
Bengal University 
(Deb. 13, Vol. XII,10-08-2005) 
Col. 147 

Ragging in Colleges 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 60-61 

Re-employment in Delhi UniverSity 
(Deb. 7 , Vol. XI. 02-08-2(05) 
Col. 93-95 

Reservation for Muslim Students in 
A.M.U 
(Deb. 2 , Vol. XI, 26-07.2(05) 
Col. 130-31 

Reservation Quota in Admission 
(Deb. 7. Vol. XI. 02-08.2(05) 
Co1.23~3 

Revampine working of Universities" 
(Deb. 2 I Vol. XI,26-07-2005) 
Col . .444-tS 

Scats for SCS/STs in Medical Colleges 
(Deb. 21, Vol. XIII.24~8-200S) 
Col.6S 

Setting up of Defence University 
(Deb. 22, Vol. XIII. 25-08-2005) 
Col. 109-10 

Setting up of Technical Universiti.es 
(Deb. 16. Vol. XII, 16-08-2005) 
Col. 83 

Sening up of University for N Rl's 
(~. 20, Vol. XII, 23-01-2005) 
Col. 222 

Spons University 
(Deb. 21. Vol. XIII. 24-08--2(05) 
Col.}17-18 

SlandarCI of Education in Private 
Universities 
(Deb. 20, Vol. XII. 23-08-2(05) 
Col. 271-72 

TV IRadio Transmission in Universities 
(Deb. 4 , Vol. XI, 28-07-2005) 
Col. 204-05 

u.ac. Gnmts in Universities 
(Deb. 16. \obI. XII, 16-08·2005) 
Col. 176-77 

Uniform Session in Universities 
(Deb. 16, Vol. XII, 16-08-2005) 
Col.ln·78 

Universi'ies with Potentials for Excellence 
(Deb. 7 • Vol. XI, 02-08.2(05) 
Col. 75-77 

Utilization ofGraots by Stile Universities 
(Deb. 12, Vol. XU, 09-08.20(5) 
Col. 389-406 

Vacant Posts in Central Universities 
(Deb. 7 , Vol. XI, 02-01-200S) 
Col. 243-44 

Vacant Posts of Vice Chancellor and 
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Lecturers in Universitiel 
(Deb. 16, \t)1. XII, 16-08-2005) 
Col. 207-1 I 

Withdrawal of Books 
(Deb. 2 , Vol. XI, 26-07-200S) 
Col.S62-63 

University Grant CommilSion 

Classification of Stenography 
(Deb. 20, Vol. XII, 23-08-2(05) 
Col. 296 

CNR RaoCommittee Report 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 447-448 

National Eligibility Test 
(Deb. 2 , Vol. XI. 26-07-2005) 
Col. 487-88 

Thesis on-line 
(Deb. 2 . Vol. XI. 26-07-200S) 
CoI.451-S2 

u.nc. Grants in Universities 
(Deb. 16, Vol. XII, 16-08-200S) 
Col. 176-77 

Uniform Session in Universities 
(Deb. 16, \t)I. XII, 16-08-2005) 
Co1.l77-78 

Utilization of Grants by Stale Universities 
(Deb. t 2, \t)L XII. 09-08-2005) 

. Col. 389-406 

Unorpnised Sector 

Need to ensure social security measures 
for workers engaged in cashew, 
coir,plantation, fisheries and other 
unorganized sectors in Kerala and 
other parts of the country (MUR 377) 
(Deb. II, \bl. XII. 08-08-200S) 
Col. 529-30 

Pension Scheme for Unorganised Sector 
(Deb. 6 • Vol. XI, 01-08-2005) 
Col. 195-96 

Situation arising out ofviolldion of labour 
laws in the country particularly in 
private and unorganised sectors and 
steps taken by the Government in 
regard thereon (CA) 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. 368-94 

Welfare for Unorganised Sector 
(Deb. 6 , Vol. XI. 01-08-2005) 
Col.215-16 

Untouchability 

Removal of References from Scriptures 
promoting Untouchability 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 247 

Uranium Corporation oflndi8 Umikd 

Expansion Programme ofUCIL 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 314-18 

U rba n AmenIties 

Modern Technology for "Provision of 
Urban Amenities in Rural Areas" 
(Deb. 10, Vol. XI. 05-08-2005) 
Col. 254-5S 

Urban Areas 

Development of Civic Infrastructure 
(Deb. 16, Vol. XII, 16-08-200S) 
Col. 194-97 

Ratio of Expenditure on Development 
Schemes 
(Deb. 17, Vol. XII, 17-08-200S) 
Col. 121 

Re-Organisation of Urban Primary Health 
Care Institutions 
(Deb. 21. Vol. XIII,24-08-2005) 
Col. 274-7S . 

Reduction in Income of Urban Areas 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. 18 
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Scarcity of Water in Urban Areas 
(Deb. 12, Vol. XII,09-08-2005) 
Col. 358 

Special Loan Schemes for Poor People 
(Deb. 7 , Vol. XI. 02-08-2005) 
Col. 293-95 

Teacher-Student Ratio 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 183-88 

Urban Development 

Allocation of Funds for Urban 
Development Schemes 
(Deb. 12. Vol. XII,09-08-2005) 
Col. 111-14 

Central Assistance for Urban 
Development Projects 
(Deb. 7 , Vol. XI. 02-08-2005) 
Col.30--SO 

Incentives for Urban Development 
Projects 
(Deb. 2 • Vol. XI, 26-07-2005) 
Co\. 356 

Mumbai Urban Infrastructure Project 
(Deb. 21. Vol. XIII,24-08-2005) 
Col. 102-03 

Need to grant Rs. 800 crores for urban 
renewal programmes in Mumbai, 
Maharashtra (MUR 371) 
(Deb. 24, Vol. XIII, 30-08-2005) 
Co1.65~6 

Ownership Rights of Markets 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 135-36 

Project RepO"1 on Integrated 
Development ofToWft!lhips· 
(Deb. 20, ~I. Xn,23-08-2005) 
Co\'~24-27 

Proposals for Urban Development 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 159--63 

Training Programmes for Urban 
Development 
(Deb. 16, Vol. XlI,I6-08-2005) 
CoI.I46-SO 

Urban Development Fund 
(Deb. 7 • Vol. XI,02-08-2005) 
Col.21S 

Urban Development Schemes 
(Deb. 16. Vol. Xli, 16-08-2005) 
Col. 124-25 

Urban Projects 

Funds for Urban Projects 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 83-94 

Urban ReformIlnceadve Fund 

Funds under Urban Reforms Incentiv(' 
Fund 
(Deb. 12, Vol. XII. 09-08-2005) 
Col. 249-52 

Urban Renewal Programme 

Assistance under Urban Renewal 
Programme 
(Deb. 20, Vol. XII, 23-08-2005) 
CoJ.82 

lJrban Services for Poor Programme 

Funding for Urban Services for Poor 
Programme 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 292 

Urban Waterlnrntructure Projee'J 

Urban Water Infrastructure Project!i 
(Deb. 12, Vol. Xli, tW-08.:2005) 
Col. 98 

Urbanisation 

Advantages ·under Mega City Scheme 
(Deb. 16, ~J. XII, 16-08-2005) 
Cot. 246-47 

Development in Big Cities ofUttar Pradesh 
(Deb. 20, "K>I. XII, 23-08-2005) 
Col.~1 
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Development of Integrated Townships 
(Deb. 7. Vol. XI. 02-08-2005) 
Col. 124 

Development of New Cities 
(Deb.2. Vol. XI. 26-07-2005) 
Co~139 

Mega City Project in West Bengal 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 76--78 

Pragrtss under Infrastructural 
Development of Mega Cities Scheme 
(Deb. 20. Vol. Xli. 23-08-2005) 
Col. 299 

Urdu Language Schools 

CBSE Results and Urdu Schools 
(Deb. 7 , Vol. XI. 02-08-2005) 
Col. 91-92 

Uttar Pradesh 

Adult Education Programme in U. P. 
(Deb. 7. V~I. XI. 02-08-2005) 
Col. 270-72 

Allocation of Funds for Urban 
Development Schemes 
(Deb. 12, 'WI. XII, 09-08-2005) 
Col. 111-14 

Allocation of Funds to Kalyani Devi 
lemple 
(Deb.6, Vol. XI,OI-08-2005) 
Col. 191-92 

Arrest of lSI Agents 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 264-65 

Assistance for Health Projects 
(Deb. 3 , Vol. XI, 27-07-2005) 
Co1.318-19 

Assistance for Promotion of Sports 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. 217-33 

Assistance to Flood Affected States 
(Deb. 6 , Vol. Xl, 01-08-2005) 
('.01. 438-39 

8PT Courses in A.A.I. 
(Deb. 20. Vol. Xli. 23-08-2005) 
Col. 158-59 

Centrally Sponsored Scheme for Sports 
Activities in U.P. 
(Deb.3. Vol. XI. 27-07-2005) 
Col. 239-40 

Closure of Public Telephone Booths 
(Deb. 13. Vol. XII. 10-08-2005) 
Col.499 ··504 

Commissioning of Mobile Towers in UP 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 309-10 

Completion of Railway Projects of 
Haryana 
(Deb. 9 . Vol. XI. 04-08-2005) 
Col. 130-140 

Computers installed in BSNL. 
Uttar Pradesh (W I 
(Deb. 21. Vol. XIII. 24-08-2005) 
Co1.367-68 

Connection of Eastern Region ofU.P with 
Rail Line 
(Deb.4. Vol. XI. 28-07-20(5) 
Col. 220 

Construction of By-Passes on National 
Highways 
(Deb. 13, Vol. XII. 10-08-2005) 
CoL 64S-50 

Construction of Dwelling Units 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. .97-201 

Construction of Pachnada Dam ", 
(Deb. 6. Vol. XI. 01-08-2005) 
Col. 407 

Construction of ROB on Railway 
Crossings 
(Deb. 4 • Vol. XI, 28-07-2005) 
Col. 209-10 

Construction of Telephone Exchange 
Buildings 
(Deb.2t. Vol. XIII. 24-08·2005) 
Col. 323 
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Customs Clearances 
(Deb. 15, Vol. XII,12-08-2(05) 
Col. 84 

Damage of Excavation pits at Ayodhya 
(Deb. 4 , Vol. XI, 28-07-2005) 
Col. 190-91 

Development in Big Cities ofUttar Pradesh 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 60-61 

Development of Forests in Maharashtra 
and U.P. 
(Deb. I ,Vol. XI, 25-07-2005) 
Col. 294-95 

Developmental Works relating to National 
Highways 
(Deb. 13, Vol. XII. 10-08-2005) 
Col. 527-31 

Doubling of Jhansi-Kanpur Line 
(Deb. 9. Vol. XI, 04-08-2005) 
Col. 200 

Electrification of Rail Lines 
(Deb. 18. Vol. XII. \8-08-2005) 
Col. 101-02 

Environment ofVrindavan 
(Deb. II. Vol. XII, 08-08-2005) 
Col. 147-49 . 

Establishment of Fodder Bank in U.P. 
(Deb. II. Vol. XII, 08-08-2005) 
Col. 156-57 

Establishment of International Post Office 
(Deb. 21. Vol. XJ1I, 24-08-2005) 
Col. 67 

Establishment of Mango Research 
Institute 
(Deb. 6. Vol. XI, 01-08-2005) 
Col. 383-85 

Extension of Branch ofPNB 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 89-91 

I Farmers Benefited under NAIS in U.P. 
(Deb. 1 • Vol. XI, 25-07-2005) 
Co1.4l8-19 

Four-Laning ofN .H. No.2 
(Deb. 3 , Vol. XI, 27-07-2005) 
Col. 205-06 

Grants for Construction of Latrines 
(Deb. 16, Vol. XlI, 16-08-2005) 
Col. 266 

Incident at Dadri Station 
(Deb.4. Vol. XI, 28-07-2005) 
Col. 342-45 

Inclusion ofSinduria Bania Caste in OBC 
List 
(Deb. 9 , Vol. XI. 04-08-2005) 
Col. 183 

Income of Sugarcane Growers 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 130 

Increasing the Number of lAS Cadre Posts 
inU.P. 
(Deb. 3 , Vol. XI, 27-07-2005) 
Col. 473-74 

Installation of Warning System 
(Deb.9, Vol. XI, 04-08-2005) 
Col. 149-50 

Khadi and Gramodyog Commission in U.P. 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 257-58 

Lack of Publicity from ALIMCO 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 198 

Loans Sanctioned by HU DCO 
(Deb. 12, Vol. XII, 09-08-2005) 
CoI.2S5-72 

Local Call Facility 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. J80-8J 

Miserable Condition of Oeptl., in 
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Lakhimpur-Khiri 
(Deb. 21. Vol. XIII. 24.Q8-2005) 
Col 328 

Model Stations in U .P. 
(Deb. 9 • Vol. XI. 04-08-2005) 
Col.67~ 

Modernisation of Railway Stations 
~. 9 • Vol. Xl. 04-08-2005) 
Col294-96 

Monuments under ASI 
(Deb. 14. Vol. XII, 11'()8-200S) 
Col. 242-43 

Need for early completion of certain 
pending National Highway Projects of 
Uttar Pradesh (MUR 377) 
(Deb. 4 , Vol. XI,28-07-2005) 
Col. 436 

Need for reconstruction of National 
Highway No.2 on Kanpur-Lucknow 
and Kanpur-Etawah routes (MUR 377) 
(Deb. II, Vol. XII,08-08-2(05) 
Col. 531 

Need to accord approval to the proposal 
of the Government of Uttar Pradesh for 
implementation of Ravine Development 
Scheme in the State (MUR 377) 
(Deb. 2, Vol. Xl. 26-07-2005) 
Col. 628 

Need to attach additional bogies in Vaishali 
Express from Gorakhpur (MUR 377) 
(Deb. 3 , Vol. XI, 27..()7-2005) 
Co1.617-18 

Need to bring necessary legislation to 
preclude WakfBoard'sclaims in regard 
to Taj Mahal and other National 
Monuments in the country (MUR 377) 
(Deb. 3 , Vol. Xl,27'()7-200S) 
Col. 613 

Need to construct an air strip at Chitrakut 
Ohern for tbe convenience of the 

tourists visiting the place (MUR 377) 
(Deb. 20. Vol. XII, 23.Q8-200S) 
Col. 326 

Need to convert the existing a.reilly-
Lakhimpur-Sitapur-Lucknow Railway 
Section from Metre Gauge to Broad 
Gauge (MUR 377) 
(Deb. 19, Vol. XII, 22'()8-2005) 
Col. 525-26 

Need to declare Gorakhpur-Maharajganj-
Nichlnl-Thunthibari road in 
Uttar Pradesh as a National Highway 
(MUR377) 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 330 

N~ to declare Kol Caste as Scheduled 
Tribe and reserve seat for them in State 
Legislature of Uttar Pradesh (MUR 377) 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. 325-26 

Need to develop Alwara lake in Kushambi 
district, Uttar Pradesh as a tourist 
resort (MUR 377) 
(Deb. 23, Vol. XIII, 29-08-2005) 
Col. 57 

Need to ensure availability offoodgrains 
to poor people under various Centrally 
Sponsored Schemes in Unar Pradesh 
and other parts of the country (MUR 
377) 
{Deb. 7 , Vol. XI. 02-08-2005) 
Col. 409-10 

Need to grant mini-AIIMS status to 
Sarojini Naidu Medical College. Agra, 
Uttar Pradesh (MUR 377) 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 530-3) . 

Nted to implement canal projects on river 
Ganga at Allahabad, Uttar Pradesh with 
a view to solve irrigation and drinking 
water problem in Chail Parliamentary 
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Constituency (MU ~ 3 77) 
(Deb.9. Vol. XI. 04-08-2005) 
Col. 367 

Need to include all the villages with a 
population of more than One 
Thousand people in Hardoi and Khiri 
districts of Uttar Pradesh under 
Pradhan Mantri Gram Sadak Vojna 
during the year 2005-2006 (MUR 377) 
(Deb. 19, Vol. XII,22-08-2005) 
Col. 526-27 

Need to install good quality India Marka 
hand Pumps in Unnao Parliamentary 
Constituency, Uttar Pradesh to solve 
acute drinking water problem in the 
region (MUR 377) 
(Deb. 23, Vol. XIII. 29-08-2005) 
Col. 59 

Need to introduce a superfast train 
between Jaunpur and Mumbai (MUR 
377) 
(Deb. 7 , Vol. XI, 02-08-2005) 
Col. 408-09 

Need to Introduce a train from Bijnore to 
Lucknow and provide hydraulic gates 
at railway crossing in Bijnore 
Parliamentary Constituency, 
Uttar Pradesh (MUR 377) 
(Deb. 23. Vol. XIII, 29-08-2005) 
Col. 61-62 

Need to open a computerized railway 
reservation counter at Rath in Hamirpur 
Pari iamentary constituency, 
Uttar Pradesh and provide civic 
amenities at the nearby railway 
!'tations (MUR 377) 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 54445 

Need to open a Navodaya Vidyalaya in 
Hamirpur, Uttar Pradesh (MUR 377) 
(Deb. 24, Vol. XIII, 30-08-2005) 
Col. 62-63 

Need to protect the Silk Industry ofEaRem 
Uttar Pradesh by imposing higher duty 
on imported silk (MUR 377) 
(Deb. 16, Vol. Xli, 16-08-2005) 
Col. 426-27 

Need to provide basic amenities at 
Naimisaranya in Misrikh P .. u.ne."'y 
Constituency, Uttar Prade.h with· a 
view to promote tourism and pilgrimage 
in the area (MUR 377) 
(Deb. 24, Vol. XIII, 30-08-2(05) 
Col. 63 

Need to provide financial assistance to 
the Government of Uttar Pradesh for 
reconstruction of a bridge on Malanga 
drain linking Jhansi-Kanpur-Mumbai 
National Highway in Jalaun 
Parliamentary constituency (MUR 3 TI) 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 430 

Need to provide relief to the farmers whole 
crops have been affected due to erosion 
caused by river Gomti in HaJiapur.and 
Jagdishpuri in Sultanpur district (MUR 
377) 
(Deb. 17, Vol. XII, 17-08-2(05) 
Col. 483 

Need to provide special package to the 
Government of Uttar Pradesh to meet 
the imminent threat posed to the 
villages on the banks of river Ghagra, 
in Salempur Parliamentary 
Constituency due to rile in its water 
level (MUR 377) 
(Deb. 17. Vol. XII. 17-08-2(05) 
Col. 482 

Need to provi<le stoppage to important 
trains and computerized reservation 
facility at Nagina, Bijnore district, Uttar 
Pradesh (MUR 377) 
(Deb. II, Vol. XII, 08-08-2(05) 
COl.S33 
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Need to set up a new fertilizer plant of 
Fertilizer Corporation oflndia Limited 
at Gorakhpur, Uttar Pradesh (MUR 377) 
(Deb. 9. Vol. XI, 04-08-2005) 
Col. 365..6f 

Need to Streamline telephone services of 
BSNl in Shahabad Parliamentary 
Constituency, Uttar Pradesh (MUR 
3n) 
(Deb. 4 • Vol. XI,2S-07-2005) 
Col. 437 

Need to take necessary steps to prevent 
pollution in river Gomti at Sultanpur, 
Uttar Pradesh (MUR 377) 
(Deb. 2 , Vol. XI, 26-07-2005) 
Col. 629 

Need to take preventive measures against 
various industrial units spreading toxic 
effluents and waste in Amroha 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 530-31 

Need to take steps to check erosion 
caused by river Sharda at Kishanpur 
Wildlife Sanctuary in Lakhimpur Kheri. 
Uttar Pradesh (MUR 377) 
(Deb. 9 . Vol. XI, 04-OS-2005) 
C01.367~S 

Need to take suitable steps to check 
recurring floods in Eastern Uttar 
Pradesh (MUR 377) 
(Deb. 21, Vol. XIII, 24..()8-2005) 
Col. 470-71 

Opening of New Post OfficeslBranch Post 
Offices 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 359-60 

Payment of Minimum Wages 
(Deb. 19, Vol. XII, 22-OS-2(05) 
Co1.1S1-82 

Pending Irrigation Projects of Uttar 
Pradesh 
(Deb. 6 , Vol. XI. 0 I-OS-2005) 
Col. 153-54 

Pilot Market Survey Project 
(Deb. 17, Vol. XU, 17-OS-2OO5) 
Col. 305-06 

Pollution Due to Effluents 
(Deb. 6 , Vol. Xl, 01-08-2005) 
Col. 201 

Post and Telegraph Offices in 
Government/Rented Buildings 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 371-420 

Procurement of Paddy in Uttar Pradesh 
(Deb. 11, Vol. XII, OS-08-2005) 
Col.372-73 

Progress of Proposed N.H. 28-B 
(Deb. 17, Vol. XII, 17-08-2005) 
Co1.351-52 

Protection orSati 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 107-08 

Rail Line from Bhind to Urai 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 153 

Rail Over Bridge (ROB) in Saharanpur 
(Deb. 18, Vol. XII. IS-08-2oo5) 
Col.S3 

Rail ProjectsofU.P. 
(Deb. 9 , Vol. XI, 04-08-2005) 
Col. 303--06 

Rail Projects of Uttar Pradesh 
(Deb. 14, Vol. XII, 11-08-2005) 
Col.21l 

Rashtriya Sam Vikas Yojana in Uttar 
Pradesh 
(Deb. 8 , Vol. XI, 03-08-2(05) 
Col. 245 
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Referring Land Scam Case to CBI 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 138 

Refinery in Lohgada 
(Deb. 18. Vol. XII. 18-08-2005) 
Col. 252-53 

Remains of Ancient Civilization and Urban 
Settlement . 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 280-81 

Remunerative Price for Sugarcane 
(Deb. 19. Vol. XII. 22-08-2005) 
Col.217 

Reservation for Muslim Students in 
A.M.U 
(Deb.2. Vol. XI, 26-07-2005) 
Col. 130-31 

Revival of Maharaj Ganj Milk Union 
/Deb 19. Vol. XII. 22-08-2005) 
Col. 280-81 

Road Projects Proposals from State 
Govcrnmcnts 
(Deb. 21, Vol. XIII. 24-08-20(5) 
Co1.284-86 

Rural Communication Service Scheme 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 347--49 

Scale of Potassium Chlorate 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 224 

Shifting of Wood Carving Centres 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 117-18 

Shortage of FertiIizers 
(Deb. 19, Vol. XII, 22-0 :·2005) 
Col. 223-24 

Special Central Assistance to U .P. 
Government 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. 173-74 

Stoppage at Oral Station 
(Deb. 14. Vol. XII, 11-08-2005) 
Col. 87 

Stoppage of Express Trains at Unnao 
Station 
(Deb. 4 • Vol. XI, 28-07-2005> 
Col. 299-300 

Strengthening ofiGRUA 
(Deb. 22, Vol. XIII. 25-08-2005) 
Col. 185-86 

Sugar Mills in Uttar Pradesh and 
Uttaranchal 
(Deb. I . Vol. XI. 25-07-2005) 
Col. 519-20 

Supply of Adulterated Diesel 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 335 

Taj Mahal 
(Deb. 9, Vol. XI. 04-08-2005) 
Col. 89 

Taking over ofPalia Kalan Airport 
(Deb. 4. Vol. XI. 28-07-2005) 
Col. 269 

Terrorism in the country including attack 
on Ram Janam Bhoomi Complex at 
Ayodhya(DUR 193) 
(Deb. 15. Vol. XII,12-08-2005) 
Col. 333--50 

TerrorisrJl in the country including attack 
on Ram Janam Bhumi Complex (DUR 
193) 
(Deb. 9 • Vol. XI. 04-08-2005) 
Col. 386-477 

Terrorist attack at Ayodhya 
(Deb.2. Vol. XI. 26-07-2005) 
Col.9J-93 

Transmission Service in Gorakhpur 
(Deb. 22, Vol: XIII, 25-08-2(05) 
Col. 227-28 

Umarahat Lift Canal Scheme 
(Deb. 19. Vol. XII, 22-08-2(05) 
Col. 161-62 
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Upgradation and Improvement of Medical 
Emergency Services 
(Deb. 13; VOl. XII, 10-:08-2005) 
Col.317-18 

vidhvaAshram in V.P. 
(Deb. 12, VOl. XII, 09-08-2(05) 
Col. 347 

Waiting List of Pre-Paid Mobile Phones 
Connections in V.P. and Bihar 
(Deb. 13, VOl. XII, 10-08-2(05) 
CoI:l84-85 

World Heritage Sites in Agra 
(Deb. 14, Vol. XII, 11-08-2005) 
CoI.2OS -

Youth Development Centres in Uttar 
Pradesh 
(Deb. 13, VOl. XII, 10-08-2(05) 
Col.14S-46 

Uttarapcbal 
Airpon at Dehradun 

(Deb. 4 , Vol: XI, 28-07-200S) 
Col. 123-25 

Assistance for Construction of Health 
Centre 
(Deb. 21, VOl. XIII. 24-08-2(05) 
Col. 66-67 

CGHS Dispensary in Dehradun 
(Deb. 3 • VOl. XI. 27-07-200S) 
Col. 288-89 

Closure of Post-Offices in Vttaranchal 
(Deb. 21, VOl. XIII, 24-08-2(05) 
Col. 130-31 

Condition ofN.Hs. in Vttaranchal 
(Deb. 8, VOl. XI, 03-08-2005) 
Col. 198-99 

Construction of Border Roads 
(Deb. 14, VOl. XII. 11-08-2(05) 
Col. 107 

Construction of Bridges on River Ganp 
(Deb. 21, \bl. XID.24-08-2(05) 
Col. 65 

Construction of Mini Stadium in 
Vttranchal 
(Deb. 13. Vol. XII, 10-08-2005) 
Col. 17--90 

Dairy Development in Vttaranchal 
(Deb, I , Vol. XI. 25-07-2005) 
Col.~96-97 

Damage due to Dhauli Ganga Power 
Project 
(Deb. 15, Vol. XII. 12-08-2(05) 
Col. 76-77 

District Advisory Committees 
(Deb. 8, Vol. Xl. 03-08-2005) 
Col. 259-60 

Funds for development of Industries in 
Uttaranchal 
(Deb.2. Vol. XI. 26-07·2005) 
Co1.3S9-60 

Funds for Urban Projects 
(Deb. 12. Vol. XII.09-08·200S) 
Col. 83-94 

Helicopter Services 
(Deb_ 9. Vol. XI. 04-08·2005) 
Col. 99 

Inclusion of Castes in SC and OBC List 
(Deb. 14. Vol. XII, 11-01·2005) 
Col. 224-32 

Inclusion of Flower Valley ofUttaranchal 
in World Heritage List 
(Deb. II, VOl. XII, 08-08-2005) 
CoI.l~55 

Industrial Incentive to Vttaranchal 
(Deb. 16, VOl. XII, 16-08-2005) 
Col. 273-74 

Local Call Facility 
(Deb. 8 , VOl. XI. 03-08·2005) 
Col. 180-81 

Maintenance and upgradation of National 
Highways 
(Deb. 3 , VOl. XI, 27-07-2005) 
Col. 538--45 
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Need for construction of roads by Border 
Road Organisation at the borders of 
Uttaranchal with a view to prevent 
intrusion of extremists from adjoining 
countries (MUR 377) 
(Deb. 4 , Vol. XI. 28-07-2005) 
Col. 432-33 

Need to expedite the relief and 
rehabilitation measures in landslides-
affected Uttar Kashi district of 
Unaranchal (MUR 377) 
(Deb. 19. Vol. XII. 22-08-2(05) 
Col. 524 

Need to increase the amount of medical 
allowance being given to retired Central 
Government Employl.'Cs in Uttaranchal 
(MUR377) 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 541 

Need to provide Canteen Stores 
Departments facilities to retired para-
military forces in Garhwal Parliamentary 
Constituency. Unaranchal (MUR 377) 
(Deb. 2 . Vol. XI. 26-07-2005) 
Col. 626 

Need to rescind the order withdrawmg 
relaxation of height being given to the 
candidates from Uttaranchal for 
recruitment in Army (MUR 377) 
(Deb. 16. Vol. XII. 16-08-2(05) 
Col. 429 

Need to Review the decision for 
delimitation of seats in the legislature 
of Uttaranchal based on Census of 
200I(MUR377) 
(Deb. 24. Vol. XIII. 30-08-2(05) 
Col. 58 

Nehru Yuva Kendras in Unaranchal 
(Deb. 21. Vol. XIII. 24-08-2(05) 
Col. 33(}-32 

Opening of Bridge on N.H.·58 
(Deb. 8, Vol. XI, 03-O8·200~) 
Col.368~9 

Pending Applications for Pl'O Booths 
(Deb. 13. Vol. XII. 10-08-2(05) 
Col. 449·50 

Pension to Jawans 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 89·90 

ProgressofworksofNHAI in Uttaranchal 
(Deb. 13. Vol. XII. 10-08.2(05) 
Col. 99·100 

Remunerative Price for Sugarcane 
(Deb. 19. Vol. XII. 22-08-2005) 
Col.217 

Repair of Bridge on N.H.-I 25 
(Deb.8. Vol. XI. 03-08-2005) 
Col. 465-66 

Schemes relating to Promotion of Sports 
and Welfare of Youth 
(Deb. 13. Vol. XII. 10-08-2(05) 
Col. 497-99 

Setting up of Akashwani and Doordarshan 
Kendras in Ultaranchal 
(Deb.9. Vol. XI. 04-08-2005) 
Col. 50 

Situation arising out of unsatisfactory 
utilization of funds under the Pradhan 
Mantri Gram Sadak Yojana in 
Uttaranchal and steps taken by the 
Government in regard thereto (C A) 
(Deb. 22. Vol. XIII. 25-08·2005) 
Col. 460-71 

Slow Progress ofPMGSY 
(Deb. IS. Vol. XII. 12-08-2005) 
Col. 176-77 

Sugar Mills in Uttar Pradesh and 
Unaranchal 
(Deb. I. Vol. XI. 25-07-2005) 
Col. 519-20 

Telephone Adalats in Uttaranchal 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 336--38 
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Time for Broadcasting at Pauri and 
Gopeshwar 
(Deb. 22. Vol. X III. 25-08-2005) 
Col. 14344 

U-Probe Scheme 
(Deb. 10. Vol. XI. 05-08-2(05) 
Col. 157-58 

Upgradation and Improvement of Medical 
Emergency Services 
(Deb. 13. Vol. XII. 10-08.2(05) 
Col.317-18 

Vacant Posts 

Backlog Vacancy 
(Deb. 15. Vol. XII. 12-08-2(05) 
Col. 271-72 

Filling up of Vacancies 
(Deb.4. Vol. XI. 28-07-2(05) 
Col. 276 

Filling up of Vacancies in Mormugao Pon 
Trust 
(Deb. 21. Vol. XIII, 24-08-2(05) 
Col. 145 

Notified Post Filled through Employment 
Exchanges 
(Deb.6. Vol. XI, 01-08-2005) 
Co1.212-14 

Vacancies in Para-Military Forces 
(Deb. 16. Vol. XII, 16-08-2005) 
Co1.41-55 

Vacancies of Public Prosecutors 
(Deb. 5 . Vol. XI, 29-07-2005) 
Col. 385-86 

Vacancies of SCs/STs and OBCs in 
Railways 
(Deb. 9. Vol. XI, 04-08-2005) 
Col. 112-14 

Vacant Post for SC/ST 
(Deb. 12. Vol. XII, 09-08-2005) 
Co1.416-17 
(Deb. 16. Vol. XII. 16-08-2(05) 
Col. 228-33 

Vac. "t Posts 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 151-52 

Vacant Posts at Board Level in PSU:. 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 78-79 

Vacant Posts in CSI 
(Deb.3. Vol. XI. 27-07-2(05) 
Col. 290-91 

Vacant Posts in Central Universiti~s 
(Deb. 7 • Vol. XI. 02-08-2005) 
Col. 243-44 

Vacant Posts in CGHS 
(Deb. 13, Vol. XII. 10-08-2(05) 
Col. 323-24 

Vacant Posts in CIL 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 221---24 

Vacant Posts in Government Hospitals 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 44546 

Vacant Posts ofChairmcll III Public Scctor 
Banks 
(Deb. 5 _ Vol. XL 29-07-2005) 
Col. 256 

Vacant Posts of SCSI' 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 139--·-41.268-69.282-83.357-58 

Vacant Posts of SCs/STs 
(Deb. 12. Vol. XII, 09-08-2005) 
Col. 349-53 
(Deb. IS, Vol. XII. 12-08-2005) 
Col. 265-66 

Vacant Posts of Teaching and Non-
Teaching StatT in Technical Colleges 
(Deb. 12. Vol. XII, 09-08-2(05) 
Col. 155 

Vacant Posts of Vice Chancellor and 
Lecturers in Universities 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 207-1 1 
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Vacant SCs/STs/OBC's Posts 
(Deb. 12, Vol. XII. 09-08-2005) 
Col. 162 

Vaccines 

Financial Support for Development of 
AIDS Vaccine 
(Deb. 3 • Vol. XI. 27-07-2005) 
Col. 467-69 

HIVVaccine 
(Deb. 10. Vol. XI, 05-08-2005) 
Col. 152-53 

New Vaccine for Polio 
(Deb. 13, Vol. XII. 10-08-2005) 
Col. 509 

Non-Availability of Hepatitis-B and C 
Vaccines in CGliS Dispensaries 
(Deb. 8. Vol. XI, 03-08-2005) 
Col. 325-26 

Polio Programmes 
(Deb. 3 . Vol. XI. 27-07-2005) 
Col. I IS-20 

Production and Requirement of Vaccines 
(Deb. 21, Vol. XIII. 24-08-2005) 
Col. 374-78 

in World Heritage List 
(Deb. II. Vol. XII. 08-08-2005) 
Col. 154-55 

Valmiki Ambedkar AWls Yojlnl 

Construction of Houses 
(Deb. 7. Vol. XI, 02-08-2005) 
Col. 135-36 

Valmiki Ambedkar Awas Yojana 
(Deb. 20. Vol. XII. 23-08-2(05) 
Col. 22-23 

Van Mahotsava 

Van Mahotsava 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 165-66 

Vamlla Price 

Vanilla Price 
(Deb. 7 . Vol. XI. 02-08-2005) 
Col. 129-30 

Vegetations 

Tsunami Waves 
(Deb. 6 • Vol. XI. 0 1-08-2005) 
Col.321 

Vehicles 
Provision of Hepatitis-B Vaccine in I, .. 

Railway Hospitals . Challan of Vehicles 
(Deb. 4 . Vol. XI. 28-07-2005) (Deb. 2 . Vol. XI. 26-07-2005) 
Col.215-16 Col. 523-524 

Trivalent Vaccine for Polio 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col. 327-28 

VAT on Polio Vaccine 
(Deb. 13, Vol. XII, 10-08-2005) 
CoJ. 306 

Valedictory References 

Valedictory References 
(Deb. 24, Vol. XIII, 30-08-2005) 
Col. 86-92 

Valley of Flowers 

Inclusion of Flower Valley ofUttaranchal 

High Security Number Plates 
(Deb. 8 . Vol. XI. 03-08-2005) 
Col.377-78 

Induction of Mine Protected Vehicle 
(Deb. 22. Vol. XJII. 25-08-2005) 
Co 1.3 10 

Plying Car with Blue Beacon 
(Deb. 16, Vol. XII. 16-08-2(05) 
Col. 155-56 

Production of Commercial Vehicles 
(Deb. 2 . Vol. XI. 26-07-2005) 
Col. 479-82 

467 
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Theft of Vehicles 
(Deb. 16. Vol. XII. 16-08-2(05) 
Col. 80-11 

Use of LPG in Vehicles 
(Deb. 9. Vol. XI. 04-08-2005) 
Col.l64---<16 

Vehicles-Seat Belt 

Need to review the decision making use 
of seat belt compulsory to front sitters 
in vehicles in Delhi (MUR 377) 
(Deb. 21. Vol. XIII. 24-OS-2005) 
Col. 477-78 

Venezuela 

A!~reement between Oil India limited and 
Venezuelan Company 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 64-65 

Vessel 

Building of Buoy Research Vessel 
(Deb. I S. Vol. XII, 12-08·2005) 
Col. 109 

Demonstration of Sagar Nidhi 
(Deb. 10. Vol. XI. 05-08·2005) 
Col. 323 

Vldesh Sanchar Nigam limited 

Investment by VSNL in Tata Tele 
(Dcb 17. Vol. XII.11-()8·2005) 
Col. 182 

Vldhva Alhnm 

Vidhva Ashram in U .P. 
(Deb. 12. Vol. XII.09-OS.2005) 
Col. 347 

Vijay Kelkar Committee 

Public Private Partnership in Defence 
Production 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 238 

Viknm Sanbhai SpHe Centn 

Development of Impactor 
(Deb. 8 , Vol. XI, 03-08-2(05) 
Col. 278-79 

Villaae Knowledlc Centres 

Village Knowledge Centres 
(Deb. 14. Vol. XII. 11-08-2(05) 
Col.21~24 

Village on Wheels Train. 

Village on Wheels' Trains 
(Deb. 4 • Vol. XI, 28-07-200S) 
Col. 262-63 

Villages 

Con .crsions of Forest Villages into 
Revenue Villages 
(Deb. 1 . Vol. XI. 2S-07·2005) 
Col. 329·30 

Lack of Basic Amenities in Villages 
(Deb. 1~. Vol. XII, 12-08·2005) 
Col.4O-S5 

I Vi!t3 

Amending Visa Procedure for Foreign 
Students 
(Deb. 3 . Vol. XI. 27.()7·2005) 
('01134 ·-36 

! ~jk .. Pls!>VlJrlIVisa 
(Dcb. 16. Vol. XII. 16-08-2005) 
Col. 270 

Liberalising Visa Rules between India and 
Pakistan 
(Deb. 17. Vol. XII. 17-OS·200S) 
Col. 126-27 

Medical Visa 
(Deb. 2 • Vol. XI, 26-07-200S) 

Col. 122-123 
Vishesh Krishi Upaj \'oj~na 
Impact ofEltport of Cashew under VKUY 

(Deb. 20. Vol. XII. 23-08-2(05) 
Co1.1S7-58 
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Vocadoaal Educab I 
Need for early issuance of certificates to I 

students passing their vocational i 

courses from various institutions 
patronized by National Council of 
Vocational Training (MUR 377) 
(Deb. 9, Vol. XI, 04"()8-200S) 
Col. 366 

Vocational Education 
(Deb. 2 , Vol. XI, 26..()7-200.'i) 
Col. 434 
(Deb. 7 , Vol. XI, 02..()8-2005) 
CoI.263~ 

Vocational Training Project 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 198 

Vocational Training to SC Youths 
(Deb. 4 , Vol. XI. 2S..()7-200S) 
Col. 348-49 

Voke-Based Info .... don Servitt"~ 

Launching of Voice-Based Information 
Services 
(Deb. 3 , Vol. XI, 27..()7-2005) 
Col. 404-05 

Mission 
(Deb. 15. Vol. XII. 12-08-2005) 
Col. 114-15 

Voluntary Organisation/L1C Agencies run 
by Officers' Wives 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col.30S-10 

Voluntary Retirement Sche .. e 

Changes in VRS for PSU Employees 
(Deb. 18. Vol. XII. 18~8-2(05) 
Col. 123 

Payment of VRS dues to employees of 
HMTLtd. 
(Deb. 4 . Vol. XI. 2S-07-2oo5) 
Col. 130·~ I 

VRS inOil PSUs 
(Deb.4. Vol. XI. 28-07-2005) 
Col. 232-33 

Voter Id4:ntity Cards 

Voter Id~nlity Cards 
(Deb. 10. Vol. XI. 05"()8-2005) 
Col. 143-48 

Vo.en 

Bogus Votcr~ 
(Deb.5. Vul. XI. 29-07-2(05) 
Col. 195--97 

Voluntary O ... aniations 

FakelNon-Existent NGOsiVOs 
(Deb. 22, Vol. Xm.2S-08-200S.l 
CoI.9S-99 

i Wages 

Funds to the Voluntary Organizations 
(Deb. 3 , Vol. XI, 27-07-2005) 
Col. 372-95 

Gran'ls Received from V" luntllry 
Organisations 
(Deb. 1 , Vol. XI, 2S-07-10i.5) 
Col. 449-50 

Grants to Voluntary Organisations under 
Rajiv Gandhi National Drinking Water 

Labour Expenditure 
(Deb. /) • Vol. XI, 0 I-O~-2(05) 
Col. 329-30 

Minimum Wages 
(Deb. I , Vel. XI, 25-07- 2(05) 
0.,1.53)- :n 

Minimum Wages for Agricultural and 
Marginal Sectors 
(Deb. 6. Vol. XI. 01-08-2(05) 
CoI.3\3-14 
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Waae Agreement 
(Deb. 17. \\)1. XII. 17-08-2005) 
Col. 217 

W ..... 

Demand and Supply of Coaches/Wagons 
(Deb. 18. \\>1. XII. 18-08-200S) 
Col. I 23-2S 

Loading and Unloading of Wagons 
(Deb. IS. \bl. XII, IS-OS-200S) 
Col. 251-52 

WakrBoard 

Need to bring necessary legislation to 
preclude Wakf Board's claims in regard 
to Taj Mahal and ot'her National 
Monuments in the country (MUR 377) 
(Deb. 3 , Vol. XI. 27-07-2005) 
Col.613 

Washeries 

Coal Rejected by Washeries 
(Deb. 21, Vol. XIII. 24-08-2(05) 
Col. 158 

Waste Management 

Disposal of Immunization Waste by 
Hospitals 
(Deb. I . Vol. XI. 25-07-2005) 
Col. 402-03 

Solid Waste Management and Drainage 
Scheme 
(Deb. 16. Vol. XII. 16-08-2(05) 

. Col. 185·87 

Wasteland 

Allocation of Funds for Wasteland 
Development 
(Deb. 5 . Vol. XI. 29-07-2005) 
Col. 249-54 

Constitution of Mukherjee Committee 
(Deb.6. Vol. XI. 01-08-2005) 
Co1.211-12 

Enhancement of Funds under IWDP 
(Deb. I S. Vol. XII. 12-08-2(05) 
Col. 14748 

Foreign Assistance for Wasteland 
Development 
(Deb. 10. Vol. XI. 05-08-2(05) 
Col. 228-29 

Integrated Wasteland Development 
Programme 
(Deb. 5, Vol. XI. 29-07-2005) 
Col. 398-400 

Land Reforms and Development of 
Wasteland 
(Deb. 5. Vol. XI. 29-07-2005) 
Col. 172 

Water 

Ability of Water 
(Deb. I . Vol. XI. 25-07-2005) 
Col.219 

Appointment on Compassionate Grounds 
(Deb. II, Vol. XII. 08-08-2005) 
Col. 47 1-72 

Augmentation of Water Resources 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 141--44 

Augmentation of Water Resources in 
Delhi 
(Deb. 7 ,Vol. XI. 02-08-2005) 
Col. 143-44 

Centrally Sponsored Schemes to Augment 
Water Resources 
(Deb. II. Vol. XII. 08-0S-2005) 
Col. 323 

Conservation of Water 
(Deb. II. Vol. XII. 08-08-2005) 
Col. 173-74 

Conservation of Water Resources 
(Deb. 19, Vol. XII, 22-OS-2(05) 
Col. 237-38 
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Construction of Recharse Structures 
(Deb. I . Vol. XI. 2S-07-200S) 
Col.163~ 

Decline in Water Table 
(Deb. II. Vol. XII. 08-08-2005) 
Col.4S6-~8 

Decrease in Water Resources 
(Deb.6. Vol. XI. 01-08-2005) 
Col.2IS-20 

Diversion of Rivers Water 
(Deb. 19. Vol. XII. 22-08-2(05) 
Col. 146 

Financial Assistance for Water Supply 
Project 
(Deb.7. Vol. XI.02-0S-200S) 
Col. 86-87 

Funds for Water Supply Schemes 
(Deb. 7. Vol. XI. 02-08-2005) 
Col.334 39 

Grant for Ram Water Harvesting Schemes 
(Deb. II. Vol. XII,08-08-200S) 
Col.451 

Harvesting of Rain Water 
(Deb. 6. Vol. XI. 0I-OS-2005) 
Col. 129-31 
(Deb. II. Vol. XII. 08-08-2005) 
Col. 74-76. 199 

Illegal Tapping of Water 
(Deb. 7 . Vol. XI. 02-08-2005) 
Col.310 

Impact of Non-Release of Water in 
Cauvery 
(Deb. 11. Vol. XII. 08-08-2005) 
Col. 453 

Incomplete Irrigation Projects 
(Deb. II. Vol. XII. 08-08"2005) 
Col. 291-322 

Increase in Rates of Water in Delhi 
(Deb. 16. Vol. XII. 16-08-2(05) 
Col. 256-57 

Irregularities in Construction of Sonia ViIlI/ 
Water Treatment Plant 
(Deb. 7 • VOl. XI. 02-08-2005) 
Co1.21S-16 

Management of Water Resources 
(Deb. I. Vol. XI. 25-07-2(05) 
Col. 263-64 

Need to dear the proposal for setting up 
of the Chanshal·Shimla·Solan tllr multi· 
purpose "ater suppl} proJcct in 
Himachal Pradesh (M U R 377) 
(Deb. 17. Vol. XII. 17-08.2(05) 
Col. 478·79 

Need to expedite approval of Kalasa and 
Banduri Nala Project (CA) 
(Deb. 17. Vol. XII.17·0S·2(05) 
Col.460 70 

Pending rxternally Funded Schemes of 
States 
(Deb 19. Vol. XII. 22-08.2(05) 
Col. 302-03 

Privatisation of Watcr 
(Deb.6. Vol. XI. 01·OS·2005) 
Col. 358 

Privatisation of Water Resources 
(Deb.6. Vol. XI. 01-08-2005) 
Col. 247 

Problem of Water Logging in Irrigation 
Command Areas 
(Deb. 19. Vol. XII. 22·0S·2(05) 
Col. 220 22 

Project for Water Supply in Haryana 
(Deb. 10. Vol. XI. 05-OS·2(05) 
Col. 253 

Rain Water Harvesting in Delhi 
(Deb. 7 , Vol. XI,02-08·2005) 
Col. 78-79 

Raising of Ground Water Level in Drought 
Prone Districts 
(Deb. I . Vol. XI. 25-07·2005) 
Col.34S 
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Scarcity of Water 
(Deb. II. Vol. XII, OS-OS-2005) 
Col. I IG-IS 

Scarcity of Water in Urban Areas 
(Deb. 12. Vol. XII. 09-OS-2005) 
Col.3SB 

Sonia Vihar Water Treatment Plant 
(Deb. 2 • Vol. XI. 26-07-200S) 
Col. 364-6S 

Study by World Bank in Water Sector 
(Deb. 6. Vol. XI.0I-Ol-200S) 
Col. 452 

Survey ofWatrak Reservoir 
(Deb. I . Vol. XI,25-07-200S) 
Col.3l7 

Testing of Samples of Water S'JPplied by 
rnB 
(Deb. 12, Vol. XII. 09-01-200S) 
Col.12S 

Urban Water Infrastructure Projects 
(Deb. 12, Vol. XII. 09-01-2005) 
Col.9S 

Wastage of water due to leakage 
(Deb.2. Vol. XI,26-07-200S) 
CoI.371-72 

Water Crisis in Andhra Pradesh 
(Deb. 19. Vol. XII. 22-()8-2005) 
Col. 292-93 

Water for Irrigation 
(Deb.6. Vol. XI. 01-08-2005) 
Col. 333-3S 

Water Harvesting 
(Deb. 2 , Vol. XI. 26-07-200S) 
CoI.SS9-60 

Water Level in Delhi 
(Deb. II, Vol. XII, 0I-OS-2005) 
Col. 108-09 

Water Resources Projects 
(Deb. I . Vol. XI. 25-07-200S) 

Col. ISO-52 

Warer Security 
(Deb. 6. Vol. XI.OI"()S-200S) 
Col.21t 

Water Supply 

Rural Water Supply in Desert Prone Areas 
(Deb. 10. Vol. XI.OS"()8-200S) 
Col. 277-80 

Watenlled Development 

Agro-Forestry Projects in the country 
(Deb. II, Vol. XII. 0I-OI-200S) 
Col. 141-44 

Construction of Watersheds 
(Deb. II. Vol. XII.08-08-200S) 
Col.S7-72 

Waterways 

Clearance to National Waterways 
(Deb. II. Vol. XII. 08-08-2(05) 
Co1.4S1-82 

Cruise Services 
(Deb. 21, Vol. XIII. 24-08-2(05) 
Col. 129 

Declaration of New Waterways 
(Deb. 13. Vol. XII. 10-08-200S) 
Col. 44-45 

Inland Waterways 
(Deb. 13, Vol. XII.IQ-OI-2&(5) 
CoI.IS4-S6 

Kasaragod-Kovalam Waterways 
(Deb. 3 • Vol. XI, 27-07-2005) 
CoI.S3S-36 

Minimum Oepth in Pandu-Sadia Sector of 
NW-II 
(Deb. 17, Vol. XII,17-OS-200S) 
Col. 321 

National Sea-Waterways 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 364-65 
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National Waterway No.4 
(Deb. 17. Vol. XII. 17-01-2005) 
Col.317 

Need to declant linderbanl Waterways 
as NatioRat Waterways (MUR 377) 
(Deb. 24, Vol. XIII. 30-08-2005) 
Col. 6-4-65 

New Waterways 
(Deb. 13. Vol. XII, 10-08-2005) 
Col. 374-75 

Proposals relating to Inland Waler 
Transport Waterways 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 531-33 

Transportation of Goods between 
Allahabad and Hoogly 
(Deb. 17. Vol. XII.I7-08-200s) 
Col. 365 

WaterwaysAlltho~ oUadiI 

Minimum Depth in Pandu-Sadia Sector of 
NW-II 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 321 

Weaker Sections 

Construction of Dwelling Units 
(Deb. 16, Vol. XII,I6-08-200S) 
Col. 197---201 

Employment to Women and Weaker 
Section 
(Deb. 7 ; Vol. XI, 02-08-2005) 
Col. 327-29 

Weavers 

Primary Weavers Cooperative Societifi 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. 299·300 

Weavers under DHfldayal ..... argha 
Protsahan Yojana 
(Deb. 15, \obI. XU, 12-08-2005) 
Col. 104 

Weighinl MMId.es 

Use of We.ina Machines 
(Deb. 22. Vol. XHI, 25-08-20(5) 
Cel.IIS 

W ....... 1td Measures 

Purchase of Standards of Weights and 
Measures 
(Deb. II, Vol. XII. 

08-08-2(05) 
Col. 424-25 

Welfare 

Action Plan for Welfare ofTribals 
(Deb. 20. Vol. XII, 23-08-2(05) 
Col. 290-91 

Foods for Welfare Programmes 
(Deb. I , Vol. XI, 25-07-2005) 
Co1.412-14 

Loan under welfare scheme 
(Deb. 10. Vol. XI, 05-08-2005) 
Col. 125-28 

Welfare Scheme fur Agricwleural Labourers 
(Deb. II, Vol. XII, 01-01-2005) 
Col. 229 
(Deb. 6 , Vol. XI, 01-08-2005) 
Col. 257 

Welfare Schemes for STs 
(Deb. 16. Vol. XII, 16-08-2005) 
Col. 119-23 

West BeRp_ 

AIR Stations/DO Kendras in West Bengal 
(o.b 18, Vol. XII. 18-08-2005) 
Col. 268 

Alignment of East-West Corridor 
(Deb. 17, \obI. XII. 17-08-2005) 
CoI.116-17·· 

AIft()Ulllt Sanctioned to West BeRgal from 
C»' 
(Deb. 21, Vol. XIII, 24-08·2005) 
Col. 132-34 
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Am.>unt under PM's Rojgar Yojana for 
Delhi ud West Bengal 
(Deb. 2 • Vol. XI. 26-07-2005) 
Col. 511-14 

AHistan~e to flood Affected States 
(Deb. 6. Vol. XI.OI~8-2005) 
Col. 438-39 

Ban on Stone Cutting 
(Deb. 6. Vol. XI. 01-08-2005) 
Col. 433-34 

Bio-DitMl From Jatropha 
(o.b. 15. Vol. XII,12.()8·2005) 
CoI.7t-79 

Completion of New MOYlNllun-Joailopa 
Rail Line 
(Deb. 9 . Vol. XI. 04~8-200S) 
CoIIOS~ 

Copyright 
(Deb. 12. Vol. XII. 09-08-20(5) 
Col. 110-11 

Declaration as Parks 
(Deb. II. Vol. XII, 01-01-2005) 
Col. 254 

Development of Sunderbans 
(Deb. II. Vol. XII. 8a~8-2005) 
Col. 265 

Distribution of Quarters of Durgal'ur Unit 
(Deb.6. Vol. XI.OI~8-2005) 
Col. 291 

Environmental clearance to Power Plant 
(Deb. 19. VoI.XII. 22-OS-2005) 
Col. lIS 

Flight between Kolkata and Japan 
(Deb. 11. Vol. XII. IS-08-200S) 
Col. 195 

Foodg,.ainl for Poor Families 
(Deb. I • Vol. XI. 25-07-2005) 
Col. 24t-43 

FW'lds tOr ongoina Railway Projects 
(Deb .... Vol. XI. 2S-67-2005) 
'::01. 295 

Implementation oflRdint-Mujib~ t!. 
(Deb. 20. Vol. XII. 23-08·2005) 
Col. 82·83 

Installation ofT.lephone Exc.,... 
(Deb. 17. Vol. XII.17~S-200S) 
Col. 86-92 

International Trade Centre 
(Deb. 7 , Vol. XI. 02-OS-28(5) 
Co1.261~2 

Investment Unier New IndustrMtt Jae1icy 
(Deb. 7 • Vol. XI; Ol-OI-2t(5) 
CoI.S2-S6 

Krishi Vikuh Shllpa Kendra 
(Deb. 19. Vol. XII.22::08-200~) 
Col. 232 

Licence to Railway Hawkers 
(Deb 14. Vol. XU. 11-8S-2.) 
CoI.8S-S6 

Medicall-'acilities to Oiah.:til.: Pllti.:nts 
(Deb. 3 . Vol. XI. 27-17-20(5) 
Col. 134-35 

Mega City Pr~,ect in West Bengal 
(Deb. 16. Vol. XII. 16-'8-2165) 
Col. 7~ 78 

Modernisation of Durgapur Steel Plant 
(Deb. II. Vol. Xll.OS-08-20(5) 
Col. 460 

Moderni!lalion of Khar..,.,- iUHway 
Workshop 
(Deb. 18. Vol. XII. 11-08-2005) 
Col. 139 

Nt:ed for construction of coastal Hiahwa)' 
between Haldia and-Digha iA w..t 
Bengal and also eslabl_ T", __ 
Small Scale " ..... riel Co.x in the 
region (MUR 377) 
(Deb. 17. Vol. XH.I7-08-200S) 
Col. 481-12 

Need for doubli"K ofretlwl), liRe between 
Khara&pur aAd MKinapore i:t West 
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Bengal (MUR 377) 
(Deb.8. Vol. XI. 03-08-2005) 
Col. 546 

Need for expansion ofHaldia Refinery in 
West Bengal (MUR 377) 
(Deb. 14. Vol. XII, 11..{)8-200S) 
Col. 325-26 

Need to clear the proposal of the 
Government ofW.t Bengal for s .... g 
up of Durgaduani Mini Tidal Power 
Plant in Sunderbans area (MUR 377) 
(Deb. 7 , Vol. XI. 02-08-2005) 
Col.412-13 

Need to declare "Teesta Barrage Project" 
in West Bengal as a national project 
and allocate adequate funds for its 
completion (MU R 377) 
(Deb. 7 , Vol. XI. 02..{)8-200S) 
Col. 407 

Need to declare MlH'shidabad district in 
West Bengal as a heritage destination 
and provide infrastructure for 
promoting tourism in the region (MUR 
377) 

(Deb. 16, Vol. XII, 16-08-2005) Col. 426 

Need to declare Sunderbans Waterways 
as National Waterways (MUR 377) 
(Deb. 24. Vol. XIII. 30-08-2(05) 
Col. 64-65 

Need to develop a rail link between Suri 
and Bolopwr via Panrui in West Bengal-
(MUR377) 
(Deb. 14. Vol. XII, 11"{)8-2005) 
Col. 324-25 

Need to ensure supply of Gas by GAIL 
from Jagdishpur to Haldia ill West 
Bengal (MUR 377) 
(Deb. 21. Vol. XIII. 24"{)8-lOO5) 
Col. 472 

Need to promote Organi( Model Farming 
in Darjeeling and Include the region in 

the centrally sponsored scheme 
(MUR377) 
(Deb. 9 , Vol. XI, 04-08-2005) 
Col. 362 

Need to previde adequate funds for 
improvement of National Highway No. 
34 in Murshidabad district, West 
Bengal (MUR 377) 
(Deb. 20, Vol. XII, 23-08-200S) 
Col. 329 

Need to reMopen the park at Eden Garden~ 
Kolkata for general public (MUR 377) 
(Deb.3, Vol. XI, 27-07-2(05) 
Col. 620 

NHd to review allocation of slots for 
programmes being telecast by 
Doordarthan Kendra. Kolkata with 
view to maximizing revenue earnings 
by 1M KeRdra (MUR 377) 
(Deb. 24, Vol. XIII, 30-01-2005) 
Col. 61 

NHd to take up the Subarnarekha Barrage 
Project of West Bengal under the 
Centrally sponsored Scheme for its 
early completion (MUR 377) 
(Deb. 20, Vol. XII,23-08-2(05) 
Col. 326-27 

Need to upkeep and maintain Singalila 
National Park in Darjeeling(MUR 377) 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 524 

Opening of New Hospitals/Dispensaries 
(Deb. 21, Vol. X III, 24-08-2005) 

Col. 178-79 . 

Opening of Petrol/Diesel Outlets/LPG 
Agencies 
(Deb. 22, Vol. XIII. 25-08-2005) 
Col. 156-57 

Opening of Post OffiCfi 
(Deb. 17. Vol. XII, 17-08-2005) 
Col. 156-58 . 
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Polluting Units in West Bengal ."d 
Ihatkhand 
(Deb. 1 ,~J. XI,25-07·2005) 
Col. /61.62 . 

Promotion of Sports activities in West 
BengaJ University 
(Deb. 13. Vol: XII, 10.08-2005) 
CoI.I~7 

Promotion of Spons in Rural Areas of 
West Bengal 
(Deb. 13. Vol. XII, 10-08-2005) 
Col. 333--35 

ROBs at Mahavirsthan 
(Deb. 14, Vol. XII, 11-08-2005)' 
Col. 281 

Setting up pf Integrated Un'its for 
Ornamental Fish 
(Deb, 19, Vol. XIl, 22-O8-)()()5) 
Col. 196-97 

Shortage of Mobile Connection 
(Deb. 3 , Vol. XI, 27-07-2005) 
Col. 133 

Shortage ofSim Cards in West Bengal 
(Deb, 13, Vol. XII, 10.08-2(05) , 
Col.365 . 

Shortage of Urea and DAP Fertit;zeR in 
W.B. 
(Deb. 1 , Vol. XI, 25-07-2005) . 
CoL2I4-15 ' 

Situation ari'sing out of recent,instructions 
issued by Government to Jute 
Corporation of India to stop 
procurement of raw jute jn West Bengal 
resulting in closure of mills and steps 
taken by, the Government in regard 
thereto (CA) 
(Deb. 14, Vol. XlI,II.oa.2005) 
CoI.30J-19 

,Soil Erosion 
(Deb. 19, \bl. xn,a.tI-200S) 
Col. 272·73 

SpORlIOred Sport Scheme in West Bengal 
and Maharashtra 
(Deb, 21, Vol. XIII, 24-08-2(05) 
Co1.8~100 

Survey of Jhargrarn-Purulia New Rail Line 
(Deb, 9 • Vol. XI, 04-08-2005) 
Col. 88 

Taraets for Opening of Post Offices 
(Deb, 8 • Vol. XI, 03-08-2(05) 
Col. 12-85 

Tea Growers 
(Deb. 20, Vol. XII,23-08-20(5) 
Col. 25-·27 

Weltern Coalfields U .. iled 

Delay in Disposal of Pending Cases by 
WCL 
(Deb, 21, Vol. XIII, 24-01-2005) 
Col. 337-39 

Losses Incurred by Mines of WCL 
(Deb, 17. Vol. XIl,17-08-2005) 
Col. 181 

Payment .rDues to WCL 
(Deb,3 . Vol. XI. 27-07-2005) 
Col. 103-04 

Performance of Murpur Coal Mine of 
Western Coal Fields Limited 
(Deb. 13. Vol. XII, \ 0-08-2005) 
Co1.3J6-17 

WetternGh.ts 
Plundering of Western Ghats 

(Deb, 6 • Vol. XI. 0 \-08-2005) 
Col. 326-27 

Wetland 
National Wetland Policy 

(Deb. 19, Vol. XII, 22"()8-200S) 
CeI.33 1·32 . 

Wbi6ePaper 
White ,.,. on Dut)' Structure 

(Deb. S, \bI. Xl,l9-07-200S) 
Col. 169 
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White Paper on Negotiation with WTO 
(Deb. 7 • Vol. Xl. 02-03-2005) 

Col. 269-70 

Wholesale Outlets 

Selling of Products through Own 
Wholesale Outlets by State 
Government 
(Deb. 2 • Vol. XI. 26-07-2005) 
Col. 145--47 

Wildlife 

Assistance for Tiger Reserves 
(Deb. I • Vol. XI. 25-07-2005) 
CoI.201-~ 

CBI Report on Sariska 
(Deb. 1 • Vol. XI, 25-07-2005) 
Col. 220--24 

Contemplation to Force out Tribals 
(Deb. I , Vol. XI. 25-07-2005) 
Col. 238-39 

Death pfLions in Gujarat 
(Deb. I . Vol. XI. 25-07-2005) 
Col. 175-76 

Decline in Population ot Royal Bengal 
Tigers 
(Deb. I • Vol. XI, 25~7-2005) 
Col. 357-61 

Decline in Population ofTigers in National 
Park 
(Deb. I . Vol. XI. 25-07-2005) 
Col. 327-29 

Decline in Population of Wild Animals 
(Deb, II. Vol. XII. 08-08-2005) 
Cui. 1-16 

Declining Number of Tigers and Deers 
due to Hunting 
(Deb. I • Vol. XI. 25-07-2005) 
Col. 226-.J6 

Deployment of Guards in Forest Reserves 
(Deb. 6 • Vol. XI, 01-08-200S) 
Col. 355-56 

Development ofBandipur Tiger Reserve 
(Deb. 6 , Vol. XI; 01-08-2005) 
Col. 204 

Export of Animals 
(Deb. 20, VOl. XII. 23-08-2005) 
Col. 128·29 . 

Failure to use Central Funds 
(Deb. 3 • Vol. Xl, 27-07-2005) 
Col. 531-33 

Funds for Development of Calimere 
Wildlife Sanctuary 
(Deb.6, Vol. XI. 01-08-2005) 
Col. 364 

Genetic Diversity of tiger Population 
(Deb. 10, Vol. Xl, 05-08.2(05) 
Col. 271·72 

Mines Near Sariska Tiger Reserye 
(Deb. I, Vol. XI, 25-07-2(05) 
Col. 159 

Need to provide better infrastructural 
facilities at proposed Indira Gandhi 
National Park and Wild Life Sanctuary 
in Pollachi, Coimbatore district, Tamil 
Nadu (MUR 377) 
(Deb. 14, Vol. Xli, 1I-08-200S) 
Col. 330 

Need to take steps to check erosion 
caused by river Sharda at Kishanpur 
Wildlife Sanctuary in Lakhimpur Khtri, 
Uttar Pradesh (MUR 377) 
(Deb. 9, Vol. XI. 04-08-2(05) 
Col. 367.08 

Need to take suitable measures to check 
menace of wild animals in Amreli 
Parliamentary Constituency, Gujarat 
(MUR377) 
(Deb. 2 , Vol. XI,26-07·2(05) 
Col. 622-23 

Poaching of Musk Deer 
(Deb. II, Vol. XII, ..... 20(5) 
Col. 422·23 
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Poaching o~ Wild Animals 

(Deb. 1 , Vol. Xl, 25-07-2005) 
Col. 44-56 

PoachinglElectroclttion of Elephants 
(Deb. 1 , Vol. XI, 25-07-2005) 
Col. 2S0.8I 

Problem oft is« Reserves 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 184-85 

Project Tiger 
(Deb. II, Vol. XII, OS-08-2()()j) 
Col. 115-18 

Protection of Wild Life 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 127 

Protection of Wildlife and Environment 
(Deb. 1 , Vol. XI, 25-07-2005) 
Co1.41~18 

Protection to Animals in Circus Shows 
(Deb. 1 ,Vol. XI, 25-07-2005) 
Col. 209--11 

Safety of Wild ARimals 
(Deb. 6 , Vol. XI, 01-08-2005) 
Col. 8-9 

Seizure ofTiaer Skins and Bones 
(Deb. 19, ~l. XII, 22-08-2005) 
Col. 150 

Setting up of National Wildlife Crime 
Control Bureau 
(Deb. 1 , Vol. XI, 25-07-2005) 
Col. 394-% 

Setting up of Task Force 
(Deb. 1 ,Vol. XI, 25-07-2005) 
Col. 538--40 

Setting up of Wild Life Crime Conkol 
B ureaulCourts 
(Deb. II, Vol. XlI, 08-08-2(05) 
Col. 377 

Survey of Stray Animals in Delhi 
(Deb. 11, Vol. XII, 08-OJ.200S) 
Col. 467-68 

Task Force on Tiger Reserves 
(Deb. II, Vol. XII, 08-08-2005) 
CoI.19S-99 

T'scr ReIII'ves 
(Deb. I , Vol. XI, 25-07-2005) 
Col. 123-30 

Torture of Elephants in Tamil Nadu 
(Deb. I , Vol. XI, 25-07-2005) 
Col. 141 

Wildlife Report 
(Deb. 6 , Vol. XI. 01-08-2(05) 
Col. 176 

Willd En81'1)' 

Willd Energy 
(Deb. 5 , Vol. XI, 29-07-2005) 
Col. 89-90 
(Deb.lO, Vol. XI, 05-08-2005) 
Col. 364·--68 

Wind Energy Parks 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 270-71 

Wille Board 

Setting up of Wine Board 
(Deb. 6 , Vol. XI. 0 1-08-2005) 
Col. 282-83 

Women 

Adolescent Motherhood 
(Deb. 17. Vol. XII. 17-08-2(05) 
Col. 42-45 

Condoms for Women 
(Deb. 3 , Vol. XI, 27-07-2005) 
Col. 112 

Construction of Short Stay Homes 
(Deb. 20. Vol. XII, 23-08-2(05) 
Col. 198 

Dress Code for Women Staff 
(Deb. 9 , Vol. XI, 04-08-2005) 
Col. 159 

Employment to Women and Weaker 
Section 
(Deb. 7 , Vol. Xl. 02-08-2OGS) 
Col. 327-29 

Empowennent of Rural Women 
(Deb. 5 , Vol. XI, 29-07-2005) 
Col. 386-S7 
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.... tity for Women 
(Deb.lO, 'iOI. XU, 23-08-200S) 
Col. 120 

Job to WOtnetl in Anpnwadi Kendra 
(Otb. 7 , Vol. XI. 02-08-200S) 
Col. 65 

Mahila Shikshan Kendras for Illiterate 
WOMen 
(Deb. 20, \t)1. Xn,23-08-2005) 
Cot 21 

Need for Slrin,eRt actiOll to check sexyal 
ur81Sment at workplace and other 
atrocities aaainst women (MUR 377) 
(Deb. 19, Vol. XII, 22-08-2005) 
Col.S2S 

Pik>t Project for Free Food!raiM 
(Deb.lO. \t)1. XII. 23-08-2005) 
Col. 227-33 

Ratio of Women in Forest ServioH 
(Deb. II. Vol. XII. 08-01-2(05) 
Cot 225 

Report of National Commission for 
Women 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 134-35 

Reservation ot ancast one third of seats 
for Women in all the: State Legislatures 
and both Hous., ofParlia",ent (Res.) 
(De". 22, Vol. XIII,25-08-2005) 
Col. 502-----49 

Reservation of one third of seats for 
wom.n in all the State Legislature and 
Pari iament ( Res.) 
(Deb. 10. Vol. XI. 05-08-2005) 
Col. 427-SO 

Rise in Caelal'ean Cases 
(Deb. 17. Vol. XII, 17-08-2005) 
Col. 148-49 

ScheMe for Upliftment 
(Deb. 5 , Vol. Xl, 29-07-20(5) 
Col. lSI-59 

Schemes for Orpha"I/Maadicapped 
Children and Wo ..... H-08-lOOS 
(Deb. 9 , Vol. XI, ()4..()I..2005) 
Col. 92-98 

S.xual Harassment in NVllKVS 
(Deb. 20, Vol. XU, 23-01-10(5) 
Col. 212-15 

Situation arising OMt e»f increasing 
incidents of atrocihes on wom.n in 
Delhi and other parts of ... , COUIltry 
and steps taken by die Gov ..... _ in 
rqard thereto (CA) 
(Deb. 3 , Vol. XI, 27-01-2OOJ) 
Col. 574-98 

~.ci81 Programme for il_ -wo.. 
(Deb. 20, Vol. XII,lJ..Ol-lO(5) 
Col. 257 

State COMmiHion for Wo_ 
(Deb. 20, Vol. XII, 23-08-lOO.S) 
Col. 151 

Support fOr Traininl UId lIIIpIo~t 
Pro....". 
(Deb. 7 • Vol. XI, 02-Ol-lOOI} 
Col. 216-24 

Trafficking of Women 
(Deb.:lO, Vol. XII, 23 .... -1001) 
Col. "1-63 

U"li_.ofRural Women 
(Deb. 7 , Vol. XI, 02-08-200i) 
Col.161~ 

Vidhva Ashram in U .P. 
(Deb. 12. Vol. XII. 09-08-20(5) 
Co1.347 

Women Cell Complaintl in Delhi Police 
Station 
(Deb. 7 , \lbl. XI. 02-08-2(05) 
Col. 202-03 
~ EnIpcJwIM_t 
Financial Asaiatance to Sw.w .... bar 

Pro(lJllllllM 
(Deb.lO, Vol. XII, 23-08-20(5) 
Col. 50-53 
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Mllhiia Samakhya Pro8r~ 
(Deb. 20. Vol. XII. 23~-200S) 
Co1.l6.17 

WomeR Welfare Proera ... 
Central Assistance to Social 

Organ isations 
(Deb. 16. Vol. XII. 16-08-lOO5) 
Col. 37-38 

Wool 
Development of Wool Board 

(Deb:-5. Vol. XI, 29-07:2(05) 
Col. 235,36 

Import of Wool 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 68 

Work Foree 

Increase in Work Force 
(Deb. J , Vol. XI, 25.07-2(05) 
Col. 112-16 

Work PerMit 

Indians Going Abroad on Work P~aMt 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 76-77 

World .. Groupoa Illtenet Govemance 

Meeting ofWGIG 
(Deb. 17. Vol. XII,17-OS .. 100S) 
Col. 114-16 

World Bank 
Assistance from WB and WHO 

(Deb. 13, Vol. XII,IO-OS-200S) 
CoI.I~1 

Conservation of Lakes and PORds 
(Deb. II, Vol. XII,08..o8-200S) 
Col. 268-69 

Economic Growth 
(Deb. 15, Vol. XlI, 12..()8-2005) 
Col. 276-77 

Foreign Assistance for Pradhan Manlri 
Gram Sadak Yo';" 

. (Deb. 15, VoL XII, 12-88-20(5) 
CQ~.126-27 

Funded Schemes 
(Deb. 7. Vot. XI, 02-Ot-lOt~) 
Col. 204 

Funds Provided by ForeigR Financial 
InstitutioR' 
(Deb.8. Vol. XI. 03-08-200S) 
Col. 197 

National Agricultural Technology Project 
by World Bank 
(Deb. 19. Vol. XII. 22-08-2005) 
Col.2S3-71 

Setting Up of AIDS Research Centres 
(Deb. 13. Vol. XII, 10-08-2005) 
Col. 286-87 

Study b~1 World Bank in Water Sector 
(Deb. 6. Vol. XI. 01-08-2005) 
Col. 452 

Upgradation of Polytech'lic Institutes 
(Deb. 12. Vol. XII, 09-08·2005) 
Col. 149-52 

World Bank Assistance for Health Projects 
(Deb. 21, Vol. XIII, 24-08·200S) 
Col. 372-73 

World Bank Credit/Loan for Slum 
Sanitation Programme 
(Deb. 12. Vol. XII,09-08·2005) 
Col. 82-S3 

World Bank Guideline~ on Poverty 
Alleviation Programme 
(Deb. 10, Vol. XI. OS-08-2(05) 
Col. 140 

World Bank Loan for Drinking Water and 
Sanitation Programme 
(Deb. 15. Vol. XII. 12-08-2(05) 
Col. 220-21 

World Bank lOUI for Food Projects 
(Deb. 15, Vol. XII. 12..()8-2OM) 
Col. 263 

World Bank Loan for PGCIL 
(Deb. 15, Vol. XII,12 ... S-2(05) 
Col. 85-86 
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World Buk Support for Computer 
Edueation 
(Deb. 21, Vol. XIII, 24-08·2005) 
Col. 329 

World Food p."... ... t 

World Food Programme 
(Ii>eb. 20, Vol. XII, 23-08·2005) 
Col. 63-64 

World Health OI"lBnisBtion 

Assistance from WB and WHO 
(Deb. 13, Vol. XII. 10-08-2005) 
Col. 100-01 • 

Donation of Eyes 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 161·-63 

Eradication of Leprosy 
(Deb. 13. Vol. XII, 10-08·2005) 
Col.~92 

Involving ~ealth Professional in 
Combating Harmful Effects of use of 
Tobacco 
(Deb. 17. Vol. XII, 17-08.2(05) 
Col. 280-81 

Issuance of Warning by WHO 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col. 56---58 

Rise in Caesarean Cases 
(Deb. 17. Vol. XII. 17-OS·2005) 
Col. 148-49 

Survey by WHO and UN Centre for 
Disease Control and Prevention 
(Deb. 17, Vol. XII. 17-08-2(05) 
Col. 24 1-42 

Welfare ofTea Worker 
(Deb. 12. Vol. XII. 09-08.2(05) 
Col. 113-14 

World Heritele Ust 

Inclusion of Flower Valley of Uatranchal 
in World Heritage Lilt 
(Deb. II. Vol. XIL 08-08·2005) 
Col. 154·55 

Worlll HeritBIt' Sites 
Worllllllcritagc Sites 

(Deb.6. Vol. XI. 01-88-20051 
Col. 226 

Worlll Trade O ..... isatio. 

Develepment oflndian Agriculture On the 
linesofWTO 
(DeIf.6. Vol. XI. 01-08-2005), 
Co1.40S.{)9 

DGFf 
(De~. 7. Vol. XI,02-08-2005) 
Col. 125-26 

Indo US Trade Facilitation to WTO 
(Deb. 20. Vol. XII. 23-08-2(05) 
Col. 2 19-20 

Restoration of Duty Shop by US 
(Deb. 2 . Vol. XI. 26-07-2005) 
Col. 524--25 

Safeguarll for Exponer 
(Deb. 12, Vol. XII,09-08-200S1 
Col. 37'·80 

Skimmed Milk Powder and ButterOil· 
(Deb. 19. Vol. XII. 22-08-2(05) 
Col. 240-4 I . 

Trade Dispute 
(Deb. 16. Vol. XII. 16-08-200S) 
Col. 115-(9 

Violation ofWTO Agreement 
(Deb. 7 . Vol. XI. 02-08-2005) 
Col. 267-68 

W.T.O. Conference 
. (Deb. 20. Vol. XII. ~3-O8-20051 
Col. 270-71 

Whit~ Paper on Negotiation with WTO 
'Deb. 7. Vol. XI. 02-08·2005) 
Col. 269-70 

World Trade Organisation 
(Deb. 12, Vol. XII. 09-08-2005) 
Col. 230-3 I 

WTO Conference 
(Deb. 2 , Vol. XI. 26-07-2005) 
Col. 4-48-49 
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World Trade Policy 
World Trade Policy 

(Deb.2. Vol. XI. 26-07-2005) 
Col. 561-62 

WorldW ..... 1I 

Enhancement of Pension for World 'Nar-
II Soldiers 
(Deb. 18. Vol. XU. 18-08-2005) 
Col. 38-39 

V.m 

Need to withdraw move to impoS4: ami-
dumpin& dwty on viscose and tilament 
vam besides abolishing duty on man-
~8de yarn (MUR 377) 
(Deb. 24. Vol. XIII. 30-08-2005) 
Col.59~ 

Vernell 
Exploration orOil and Gas in Yemen 

(Deb. 18. Vol. XII. 18-01-2005) 
Col. 80-81 

Youth 
Encouraging Activities of Youth Affairs 

and Sports 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col. 23(}-36 

Entrepreneurship Development among 
youth 
(Deb. 2 . Vol. XI. 26-07-2005) 
Co1.515-16 

Funds to NGOs 
(Deb 13, Vol. XII. 10-08-2005) 
Col. 169-282 

Migratio of Youths 
(Deb. 7. Vol, XI. 02-08-2005) 
Col.~8 

Monitoring Utilization of Funds for 
Projects 
(Deb.8. Vol. XI, 03-08-2005) 
Co1.30g-09 

National Commission for Youth 
(Deb. 17, Vol. XII, 17-08-20(5) 
Co1.65~ 

Need to take Sl~1 to ciIIcl .. of .... 
by the youdl in p. (M\Il3") 
(Deb. 17, \bl. Xif. 17-01-lOOS) 
Col. 480 

Proaramnws for Rural Youths 
(D.o. 8. 'All. XI, 03-O&-lOOf) 
Col. 284-86 

Schemes for YOIdIl 
(Deb. 21 , \bl. Xlfl. 24-08-2(015) 
Col. 325-26 

Schemes relati~ 10 Promotion OfSportli 
and Weltare of Youth 
(Deb. 13. \bl. XII. 10-08-2005) 
Col. 497--99 

Self Employment to Poor Youth 
(Deb. 5 , Vol. XI. 29-07-2005) 
Col. 244-'-46 

Training to Unemployed Handicapped 
Youth 
(Deb. 22, Vol. XIII. 25-08-2005) 
Col. I 10--18 

Vocational Training to SC Youths 
(Deb. 4 , Vol. XI, 28-07-2005) 
Col. 348-49 

Youth Camps in Karnataka 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 237-38 

Youth Centres 
(Deb. 17. Vol. XII, 17-08-2005) 
Col. 220-21 

Youth Development Centres 
(Deb. 17, Vol. XII. 17-08-2005) 
Co1.421-34 

Youth Development Centres in Uttar 
Pradesh 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 145-46 

Youth Hostels 
(Deb. 8 , Vol. XI, 03-08-2005) 
Col. 295· -30 I 

Zoo 
DecreBiing Number ofMitrllOry Birda if! 

D.u.i Zioo 
(Deb. I • Vol. XI, 25-07-2(05) 
Col. 153-54 

Noise Pollution in Zoo 
(Deb. 6. Vol. XI. 01-08-200') 
CoI.165~ 
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AaroD ........ rlJ.M. 

Access Deficit Charge 
(Deb. 17. Vol. XII. 17-08-200S) 
Co1.2S7-S8 

Admission in Nursery Class 
(Deb. 20. Vol. XII. 23-01-2OOS) 
Col. 210 

Agricultural Land Damaged Due to 
Tsunami 
(Deb. I. V.I. XI,2S-07-200S) 
Col. 160-61 

Cell-Phone Services ofBSNL and MTNL 
(Deb. I. Vol. XI. 03-08-2005) 
Col. 197-98 

Central Assistance for Urban 
Development Projects 
(Deb. 7. Vol. XI.02-OS-200S) 
Col. 47 

Children Employed in Brick Kiln 
(Deb. I. Vol. XI.2S-07-2005) 
Col. 24S-50 

Conditional Access System 
(Deb. 4. Vol. XI. 28-07-2005) 
Col. 161-62 

Demand for Supplementary Grants 
(Railways). 2005-06 and Demands for 
Excess Grants (RaiJways), 2002-03 
(Deb. 14. Vol. XII. 11-01-2005) 
Col. 396-.-98 

DevelopMent of Roads 
(Deb. I?, \91. XIl,17-08-200S) 
Cel.323-2S 

Export .fPtwmauutica1 
(Deb. I', Vol. XII. 22-08-2005) 
Cot. 231-39 

Intemati.~al long di5tance Business 
(Deb. 13. 'Wl. XII. 10-08-20(5) 
Col. 339 42 

Investment in Air T ranspon Scrvice Sector 
(Deb. 14. \obI. XII.II-08-l(05) 
Col. 259 

Living Conditions orMin&: Workers 
(Deb. II. Vol. XII. 08-08-2005) 
Col.466 

Need to provide penllanc'nt Shelters lor 
tsunami alli:cted ~oplc illlamil Nadu 
and Andaman and Nicobar Islands 
(MUR377) 
(Deb. 8. Vol. XI. 03-08·2005) 
Col. 539·-40 

Need 10 lake suitable measure to solve 
scarcity of drinking watcr iR Theni 
district. Tamil Nadu (MUR 377) 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 320·21 

Procuremc!nl of Subl1larin~ .• 
(Deb. :!2. Vol. XIII. 25-0l!-2005) 
Co1.216·17 

ReduClion of Fares by Indian Airlines 
(Deb. 9, Vol. XI. 04-08-2005) 
Col. 189-90 

Rehabilitation of Tribes in Andaman and 
Nicobar 
(Deb. 2. Vol. X I. 26-07·2005) 
Col. 420 

Servi'ce Tax on Export of Fruits & 
Vegetables 
(Deb. 10. Vol. XI, 05-08-2(05) 
CoI.227-28 

SMILE Committee Report 
(Deb. 15. Vol. XII. 12-08-2005) 
Col. 273-74 

Trafficking of Women 
(Deb. 20. Vol. XII, 23-08-2005) 
Col. 161-63 

Abdullakutty. Shri 

Situation arising out of probtetR4 lNing 
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faced by the Btedi workers in the 
country, particularly in Keral. 
and steps taken by the Government 
in regard thereto (CA) 
(Deb. II. Vol. XII. 01-08-2005) 
Co1.513-14 

Athuia, Sliri 0.511 Deb 

Agreement with POICO 
(Deb. 6, Vol. XI,OI-OI-2~ 
Col.316-17 

Allocation of Coal Blo. 
(Deb. 21. Vol. XIIi,~)OOIJ) 
Col. 304- {)6 

Amount 5, •• t oa Co .. stru.tio .. of 
Natio'" HighwaY' 
(De. I. Vol. XI. 03-OI-lOO~ 
Col. 332-3S 

Baglihar Project 
(Deb. 6. Vol. XI. 01 ~.lOOS) 
Col. 119-90 

Bhopal Gas Tragedy 
(Deb. II, Vol. XII. OI-OI-lOOS) 
Col. 266-67 

Cadre Review 
(Deb. 21, Vol. XIII, 24-01-200S) 
CoI.212-\3 

Capability of DRDO 
(Deb. 9. Vol. XI. 04-0'-2005) 
Col. 90-91 

Coal Linkage for Sponge Iron Units 
(Deb. 3. Vol. XI. 27-07-2005) 
Col. 491-92 

Constitution of Rail freisht Authoritly 
(Deb. 14, Vol. XII, 11-01-2005) 
Col. 176-77 

Dabhol Power Project 
(Deb.5, Vol. XI. 29-07-2005) 
Col. 172-73 

Da..,odar Valley Corporation 
(Deb. 10. Vol. XI. 05-08-2(05) 
Col. 273 

DHpeniag oIPOilt ChaR",I, 
(Deb. 3. ~. XI, 27-07-2005) 
CoI.SZS-24 

I-AMtion of Coal 
(Deb. 3, Vol. XI. 27-07-200S) 
CoI.2\3-IS 

Expressing deep concern over 
Deteriorating Law and Order Sitatution 
in the Stete of Bihar a"d approval of 
continuallce in Porce of the 
ProtlaMMion in RllplCt of*' State of 
Bitar fRet.) 
(Deb. 7, Vol. XI, 02-OI-lOOS) 
CoI.413-81 

Failure ofu.e Government to take action 
agaiftst p.rsons indicted by the 
Nanavati Commi.ion ofl .. qui." - (AM) 
. motion negatived 
(Deb. 13, Vol. XII. 10-01-2005) 
Col.711-M 

Fleet Acquisition for Indian Airlines 
(Deb. 22, Vol. XIII, 2S-01-200S) 
Col. 65 

Freisht and PasS8ll8« Earninss 
(Deb. 14. Vol. XII. 1I-08-200S) 

. Col. 23S-36 

Freight Tariff 
(Deb. 9. Vol. XI. 04-08-*5) 
Col. 129-30 

Gu Krishna-Godavari Bui" 
(Deb. 4. Vol. XI, 2I-07-2()()j) 
CoI.2S2-S3 

Global Warmiftg 
(Deb. 19. Vol. XII. 22-01-200S.) 
Col. 210-1 1 
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IClutRepon 
(Dfb. 7. Vol. XI. 02-01-2005) 
Col. 160-61 

Implementation of power projects 
(Dc. .... 10. Vol. XI. 05-08-28(5) 
Col.43 · ... 8 

Indo·Singapore Trade Agreement 
(Deb. 2. Vol. XI. 26-07.2(05) 
Col. 555·56 

Lignite Reserves 
(l)eh. 8. Vol. X I. 03-OB-20IlS) 
Col. 323 

Manufacturing of Wheels 
(Deb. 18. Vol. XII.18-08·200~) 
Col. 28·29 

Massive illegal immi,ration frum 
Bangladesh (A .... ) 
(Deh.~. ~.lU.16-G7·2005) 

Col.'" A5 
Merger ofilSCO with SAIL 

(Deb. I. Vol. XI. 25-O7·2()(}5) 
Col. 332 

Modernisation of Durgapur Steel Plant 
I Deb. II. Vol. XII. 08-08·2005) 
Col. 460 

National Development Council Meeting 
(Deb. 17. Vol. XII. 17·08·2005) 
Col. 122·23 

National PowerTarift'Policy 
(l)cb. 10. Vol. XI.05-03-2lt5) 
Col. 357 

National Rural Employment GUllMlce Bill. 
2004 • Consid. 
(Deb. 19. Vol. XII. 22-08·2005) 
Col. 658- --60 

Natural Calamities in the Country (OUR 
193) 
(Deb. 3. Vol. XI. 27"()7·200S) 
Col. 623-3" 
(Ddt. 2. Vol. XI. 26-07·2005) 
Col. 731·32 

(Deb. 10. Vol. XI.0~-08-200~) 
Col. 423 

Occupancy Pattern in Trains 
(Deb. 14. Vol. XII. 11-08.2(05) 
('01. 69·70 

Oren Tender Systcmlilr ullocation llfCoal 
Blocks 
(Deb. 13. Vtll. XII. 1II·()1·2005) 
('01.313·14 

Panel on Restructuring ofeoal Companies 
(Deb. 3. Vi.>1. XI. 27..()7·2005) 
Ctll.403 

Pay Scale ofRRBs 
(Deb. IS. Vol. XII. 12-08·2005) 
Col. 124-25 

I'aymcnt orwages (Amcndment) Bill. 2004 
• ('onsid & Pass 
(Ikb. 17. Vol. XII. 17.08.2(05) 
Col. 523 26 

Policy on containerized operations 
(Deb. 14. \W. XU.II-08·200S) 
Col.lIe-87 

Privatization in pewer sector 
(I)eb. 10. Vol. XI. 05-08.21(5) 
Col. 14 

Rail Connectivity to Pons 
(Dcb.22. Vol. XIII. 25-OB·2005) 
Col. 64 

Re: Incident ofLathicharge on workers of 
Honda Molors at GurSlon 
(Deb. 2. Vol. XI. 26-07·2005) 
Col.I6-IB 

Regularisation ofConlract laltourers 
(Deb. 18. Vol. XII. 18-01·2005) 
Col. 37·38 

Renewable Energy Sources 
(Deb. 10. Vol. XI. 05'()1-2005) 
Col.218·1f) 
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Restructuring ofFCI 

(lA'h. 19. Vol. XH.22-08-2005) 
Col. 357·_·-59 

RevivalofMAPL 
(Deb. I. Vol. XI. 2S.Q7-2005) 
Col. 39S-99 

Short Supply of Coal to Power Projecls 
(Deb. S. Vol. XI. 29-07-2005) 
C(}I.69-71 

Simplifying Passport Issuance procedure 
(Ocb. 8. Vol. X 1.03-08.2(05) 
Clll.37 

Sillialillll arising out of problems being 
f;u:cd by the Bcedi workers in the 
country. particularly in Kerala and 
steps taken b}' the Government in 
regard thereto (CA) 
(Deb. II. Vol. XII. OS.()8·2005) 
Col. 503-04 

Suualion arising out of recent aireement 
of Orissa Government with Korean 
Steel Major POSCO allowing them to 
expon mineral wealth of the country 
and steps taken by the Government in 
regard thereto (CA) 
(Deb. 21. Vol. XIII. 24.QS·200S) 
Col 435--42 

Situation arising out of recurring accidents 
in Coal Mines in the country. 
particularly the accidents at Saunda 
Colliery under the Central Coal Fields 
Limited (CCL) resulting in death of 
fourteen Coal Workers aftd steps taken 
by the Government in regard thereto 
(CA) 
(Deb. 23. 'All. XIII. 29'()8-2005) 
Cot. 30 

Situation arising out of Shortage of LPG 
in the Country and Steps taken by the 
Gover:M,aenl i" reprd keto (CA) 
(Deb. 11, ~I. XII. Is-ot·200S) 
Col. 324-25 

Situation arising out of the Government's 
move to disinvest the Government 
equity shares of profit making public 
sector undenakings. particularly BHEL 
(CA) 
(Deb. 7, Vol. XI. 02-011-20(5) 
Co1.378-79 

Situation arising oul of violation oflabour 
laws in the country particularly in 
private and unorganised sectors and 
steps taken by the Government in 
regard thereon (C A) 
(Deb. 20. Vol. XII. 23-OS-2005) 
Col. 374-.. 78 

Small and Medium Enterprises 
Development BiH. 2005 
(Deb. 12. Vol. XII. 09-08-20(5) 
Col. 221-22 

Spurious 8t. Conon 
(Deb. I. Vol. XI. 2S.Q7-2005) 
Col.213-14 

Standing Committee on Railways.-
Eleventh and Twelfth Reports -
Presented 
(Deb. 8. Vol. XI. 03.QS-lO(5) 
Col. 504 

Standing Committee on Ra·ilways -
Thirteenth Re"ort - Presented 
(Deb. 21. Vol. XI II. 24-O8-l005) 
Col.400.()1 

Train A,cidents 
. (Deb. 4. Vol. XI. 28-07-2005) 

Col. 8·9 

Under-Utilization ofCRF 
(Deb. 1'7. Vol. XII, 17.Q8·200S) 
Col. 40 

Waae Revision of Coal Sector EMploy .. 
(Deb. 8, Vol. XI. 03.Q8~200S) 
Col. 184-85 
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Ada." •• Sllri P ........ 

Approval of Recommendations in the 
Second Report of Railways 
Convention Committee and Railways 
(Amendment) Bill, 2005 (Consid. & 
Pass) 
(Deb. 24. '«>1. XIII, 3()'()8·2005) 
Col. 76-77 

Expressing deep concern over 
Deteriorating Law and Order Sitatution 
in the State of Bihar and approval of 
continuance ill Force of the 
Proclamation in Respect of the State of 
Bihar (Res.) 
(Deb. 7, '«>1. XI, 02-08-2005) 
CoOl. 535-38 

Resolution Approval of Recommendations 
in the Second Report of Rai Iway 
Convention Committee and Railways 
(Amendment) Bill. 2005 • Consid. 
(Deb. 23, '«>1. XIII. 29-08-2(05) 
Col. 176-77 

AdHyII ... ada, YOIi 
Demand for Supplementary Grants 

(Railways). 2005-06 and Demands for 
Excess Grants (Railways), 2002-03 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 486-91 

Need to set up a new fertilizer plant of 
Fertilizer Corporation ofIndia Limited 
at Gorakhpur, Uttar Pradesh (MUR 377) 
(Deb. 9, Vol. XI. 04-08-2005) 
Col. 365-66 

Need to take suitable steps to chec:k 
recurrina floods in Eastern Uttar 
Pradesh (MUR 377) 
(Deb. 21, \VI. XlII,24-08-2005) 
Col. 470-71 

Situation arising out of spread of 
encephalitil in the country and steps 
taken by the GovemlMftt ill regard 

thereto (CA) 
(Deb. IS, ~I. XII, 12-08-2005) 
Col. 3 17-25 

Terrorism in the country'including attack 
: on Ram Janam Bhumi Complex (OUR 

193) 
. t, (Deb. 9, Vol. XI, O4-08.200s) 

Col. 428-37 

Ada ••• Shri Anandrao Vitltobl 

Ad-hoc Appointment in Department of 
Statistics 
(Deb. 21, \VI. XID,24-08-2005) 
Col.377-ao 

Agricultural Growth Rate 
(Deb. I, \01. XI, 25-07-20(5) 
Col. 76-79 

Alleviation of Beggary 
(Deb. 9, 'WI. XI, 04-08-2(05) 
Col. 286 

Amendment in Immoral Traffic 
(Prevention)Act, 1986 
(Deb. 2, 'WI. XI,26-07-20(5) 
Col. 52S-27 

Anti-Dumping Duty 
(Deb. 20, \i)!. XII,23-08-2(05) 
Col. 142-43 

Assessment of Ministrics' Perfonnance 
(Deb. 13, \VI. XII, 10-08-2(05) 
CoI.S03-05 

Assistance to Maharashtra Maritimt 
Board 
(Deb. I, \VI. XI,25-07-2(05) 
CoI.48S-36 

Auditing of Export TranuctionI 
(Deb. 19, \01. XlI, 22-08-2(05) 
Col. 35$-56 

Ban on production and distributioa of 
Non-Iodised Salt 
(Deb. 3, \\>1. XI, 27-07-2(05) 
Cot.~ 
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Bt. Cotton Seeds 
(Deb. 19. 'hI. XII,22'()8-2005) 
Col. 271-12 

Changes in Guidelines on HariyaJi Scheme 
(Deb. 10, 'hI. XI,Os-QI-200S) 
Col. 273-74 

Child Domestic Worker 
(Deb. 19, \bl. XII, 22-08-200S) 
Col. 295-96 

Common Servic.e Centres 
(Deb. 13, \bl. XII, 10-08-200S) 
Col. 318-20 

Concession in indusnial tariffs by 
European Union 

\ (Deb. 2. Vol. XI, 26-07-2005) 
Col. 580 

Conference on Ground Water Pollution 
(Deb. II, Vol. XII,08-08-2005) 
Col. 459-60 

Construction of Luxury Hotels on Railway 
Land 
(Deb. 18. Vol. XII. 18-08-2005) 
Col. 203-04 

Contracts Awarded on Bogus Bank 
Guarantees 
(Deb. 20, Vol. XII,23-08-200S) 
Col. 297-98 

Corruption in Hospitals 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 442-43 

Dabhol Power Project 
(Deb. 5, Vol. XI, 29-07-200S) 
Col. 172-73 

Defence Airports 
(Deb. 18, Vol. XJL 18-08-2005) 
Col. 46--48 

Demurrage Rules 
(Deb. 14, Vol. XII, 11-08-20(5) 
Col. 127-28 

Development of Rural Areas 
(Deb. 15, \bl. XII, 12-08-2005) 
Col. 262-63 

Drug Testing Laboratories 
(Deb. 17, Vol. XIL 17-08-200S) 
Col. 282-83 

Enhancement of Funds under IWDP 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 147-48 

Evaluation of Jan Shikshan Sansthan 
(Deb. 16, Vol. XII. 16-08-2(05) 
CoI.S 

Expansion of Railway Network 
(Deb. 22. Vol. XIII, 25-08-2(05) 
Col. 97-98 

Export of Cotton 
(Deb. 5,Vol. XI, 29-07-2005) 
Col. 370-73 

Export of Garment 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 329-31 

Export of Milk and Milk Products 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 291-92 

FDI 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 216 

FDI in Private FM Radio 
(Deb. 4, Vol. Xl, 28-07-2005) 
Col. 214-15 

Filling up of Vacancies 
(Deb. 4, Vol. XI, 28-07-200S) 
Col. 276 

Functioning of ESIC 
(Deb. 19, Vol. XII, 22-08-200S) 
Col. 251-53 



NAME INDEX 491 

Funds for Anti-Retrovial Drugs 
(Deb. 3, \bl. XI, 27~7-200S) 
Co1.312-13 

Group • B' Officers in Railways 
(Deb. 22, Vol. XIII, 25'()8-2005) 
Col. 319-20 

Guidelines for selection of contestants 
(Deb. 14, Vol. XII, 11 ~8-200S) 
CoI.25~54 

lnununization Plan . 
(Deb. 3, Vol. XI, 27.()7-200S) 
CoI.51~16 

Increasing Tele-Density in India 
(Deb. 21, Vol. XIII, 24-08-2(05) 
Col. 306---08 

Indo-Myanmar-Bangladesh Gas Pipeline 
(Deb. 4, Vol. XI, 28.()7-200S) 
Col. 224-25 

Indo-Singapore Trade Agreement 
(Deb. 2, Vol. XI, 26-07-2(05) 
CoI.SS5-56 

Indo-Sino Collaboration for Developing 
Drugs 
(Deb. 8, Vol. XI, 03.()8-2005) 
Col. 445 

Investment Patterns of Oil PSUs 
(Deb. 22, Vol. XlII, 25'()8-2005) 
Col. 223-25 

Irregularities in IITs 
(Deb. 12, Vol. XII, 09-08-2(05) 
Col. 164-65 

Joint Venture between HAL and Snecma 
Moteurs 
(Deb. 9, Vol. Xl, 04-08-2005) 
Col. 53 

Jute Production 
(Deb. 10, Vol. XI, 05.()8-200S) 
Col. 67-68 

Loading and Unloading of Wagons 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 251-52 

Loan from Sugar Development Fund 
(Deb. 6, \bl. XI, 01-08-2005) 
CoI.3S9-62 

Model Police Act 
(~. 20, Vol. XII, 23.()8-200S) 
Co1.21S-19 

Modernisation of Chhatrapati Shivaji 
Terminus 
(Deb. 9, Vol. XI, 04'()S-2005) 
Col. 147-48 

Modernisation of Waving and Processing 
Sector 
(Deb. IS, \bl. XII, 12.()8-200S) 
Col. 267-70 

Monsoon Tourism 
(Deb. 1, Vol. XI,2S-07-200S) 
Col. 44 1-42 

National Commission for Youth 
(Deb;' 17 , Vol. XII, 17.()8-2005) 
CoI.6S-66 

National Healthcare Committee 
Recommendations 
(Deb. 3, Vol. XI, 27'()7-200S) 
Col.45S 

National Horticulture Board 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 226-28 

National Horticulture Mission 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 423 

NDM Authority 
(Deb. 7, Vol. XI. 02O()S-2.005) 
Col. 326 

New Schemes during Tenth Plan 
(Deb. 21, Vol. XIll,24-08-2005) 
Col. 1]0-12 

Norms ofBIS for Soft Drinks 
(Deb. 21, Vol. XIII, 24.()S-200S) 
Col. 341-42 



492 LOKSABHA 

Opportunities to Unemployed Sports 
Persons 
(Deb. 8, \\JI. XI, 03.o8-200S) 
Col.3IJ-14 

Pending pro.iects ul'der DPAP AND 
IWDP 
(Deb. 10. Vol. XI. OS.o8·200S) 
Col. 219--23 

Procurement of Equipment 
(Deb. 13. Vol. XII. 10-08.200S) 
Col. 483 

Production Cost of Fertilizers 
(Deb. 6. Vol. XI. 0I-OS·200S) 
Col.3l-32 

Production of Ships and Submarines 
(Deb. 14, Vol. XII, 1I.o1-200S) 
Col. 126-27 

Public-Private Partnership in Trains 
(Deb. 22, Vol. XIII, 25-08·2005) 
Col. 293-94 

Re-Organisation of Urban Primary Health 
Care Institutions 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 274-75 

Recommendations of Past Committee 
(Deb. 20, Vol. XII, 23-08-200S) 
Col. 84 

Reduction in Landing Charges on Non-
Metro Airport 
(Deb. IS, VoJ. XU, 18-OS-200S) 
CoI.216-17 

Registration ofSSI 
(Deb. 16, Vol. XII, 16-08-2005) 
CoI.S6 

Regulator for OJI and Gas Sector 
(Deb. 22, Vol. XIII, 2S-08-200S) 
Col. 269-70 

Release of Central Assistance under Post-
Matric Scholarship for OBC Students 
(Deb. 4. Vol. XI. 28.o7.200S) 
Col. 281-82 

Resource Crunch in Railways 
(Deb. IS, Vol. XII, 18.oS-200S) 

• Col. 278·79 

Restructuring of CAP ART 
(Deb. 10, Vol. XI.OS..Q8-200S) 
Col. 341-342 

Restructuring ofCPWD 
(Deb. 12. Vol. XII.09-08-200S) 
Col. ISS-59 

Revision of Agreemept on GATS 
(Deb. 7. Vol. XI.02-08-200S) 
Col. 73 

Road Map for States Borrowing 
(Deb. S. Vol. XI, 29-07-2005) 
Col. 307-08 

Rural Business Hubs 
(Deb. 9. Vol. XI. 04-08-2(05) 
Col. 46-47 

Rural Electrification 
(Deb. IS. Vol. XII. 12-08-2005) 
Col. 230-;--32 

Rural Job Scheme 
(Deb. S, Vol. XI. 29-07-2(05) 
Col. 201-03 

Scarcity of Water in Urban Areas 
(Deb. 12. Vol. XII,09-08.200S) 
Col.3SS 

Science Education 
(Deb. 7, Vol. XI. 02-01-2005) 
Co1.314-IS 

Sea Link between Mumbai and Main Land 
(Deb. I, Vol. XI, 2S-07-200S) 
Col. 349 
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Seamen's Provident Fund 
(Deb. 17. Vol. XII, 17-08.2(05) 
Col. 242-43 

Setting up of Authority for Integrated 
Disease Surveillance Project 
(Deb. 8, VoL XI. 03-08.2(05) 
Col. 442 

Setting up of Medical Institutes 
(Deb. 17. Vol. XII. 17-08-2005) 
Co1.218-19 

Setting up of National Drug Regulatory 
Authority 
(Deb. 3, Vol. XI. 27-07-2005) 
Col. 524-25 

Setting up of Task Force 
(Deb. I, Vol. XI. 25-07-2005) 
Col. 538-40 

Setting up of Task Force on Medical 
Education 
(Deb. 8. Vol. XI, 03-08-2005) 
Col. 380 

Setting up of Task force to Control Price 
of Patented Drugs 
(Deb. 6, Vol. XI, 01-08·2005) 
Col. 345 

Share of Private Telecom Firms in Rural 
Areas 
(Deb. 8. Vol. XI, 03-08-2005) 
Col. 47-50 

Shortage of Kerosene 

(Deb. 4, Vol. XI,28-07·2oo5) 
Col. 75-77 

Standardisation of Medical Instruments 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 158-59 

StructuraVFunctional Health Reforms in 
10th Plan 
(Deb. 17, Vol. Xli, 17-08-2(03) 
Col. 302-04 

Task Force on Tiger Reserves 
(Deb. II, Vol. XU, 08-08-2005) 
Col. 198-99 

Technical Training and financial 
Assistance to Craftmen 
(Deb. II. Vol. XII, 08-08-2005) 
Col. 168-69 

Tribal Quota 
(Deb. 12, Vol. XII. 09008-2(05) 
Col. 103-04 

Upgradation of Capacity Augmentation 
(Deb. 9. Vol. XI, 04-08-2005) 
Co1.26S~ 

Using of National Flag 
(Deb. 2. Vol. XI, 26-07-2005) 
Col.53~35 

Utilisation of services of retired officers' 
in PSUs 
(Deb. 14, Vol. XIl, 11-08-2005) 
Col. 199-200 

White Paper on Duty Structure 
(Deb. 5. Vol. XI. 29-07-2005) 
Col. 169 

White Paper on Negoti,atiol1 with WTO 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 269-70 

World Heritage Sites in Agra 
(Deb. 14. Vol. XII. 1 H)8·2oo5) 
Col. 205· 

Advani. Shri L. K. 

Birthday Greetings to Speaker 
(Deb. I, Vol. XI. 25-07-2005) 
Col. 33·34 

Expressing deep concern over 
Deteriorating Law and Order Sitatutiol1 
in the State of Bihar and approval of 
continuance in Force of the 
Proclamation in Respect of the State of 
Bihar (Res.) 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 576 
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Failure of the Government to take action 
against. persons indicted by the 
Nanavati Commission of Inquiry-
(AM)-motion negatived 
(Deb. 13, Vol. XII, I ()'()S-200S) 
Col. 681-90 

Incident of Lathi-charge on workers on 
Honda Motors at Gurgaon (St.) 
(Deb. 2, Vol. XI, 26-07-2(05) 
Col. 604-05 

Massive illegal immigration from 
Bangladesh (A.M.) 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 639-52, 722-30 

Re: Incident ofLathicharge on workers of 
Honda Motors at Gurgaon 
(Deb. 2, Vol. XI, 26-07-2005) 
Col.l()'1l 

Valedictory References 
(Deb. 24, Vol. XIII, 30-08-2(05) 
Col. 92 

Agarwal. Dr. Dblrendra 

Adult Education 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 132-136 

Categorisation of Poor 
(Deb. 21, Vol. XIII, 24-08-2(05) 
Col. 39--44 

Centrally Sponsored Sports Scheme in 
Jharkhand 
(Deb. 17, Vol. XII, 17-08-2(05) 
Gal. 74-7f1 

Charge Sheet against Police Officers 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 144-45 

Computer Training Centres 
(Deb. 12. Vol. XII, 09-08·2005) 
Col. 57-59' 

Construction of Airports 
(Deb. 14, VoUCII.11-08-200S) 
Col. 110-81 

Construction Work in ForestfTribaisAreas 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 492 

Conversion of State Highways Into 
National Highways 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 42 1-22 

Corruption Cases Pending with the 
Courts 
(Deb. 21, Vol. XIII, 24-01-2005) 
Co\. 309-10 

Decline in Percentage ofOrowth by 
FPI 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 353-S4 

Decline in Population of Wild Animals 
(Deb. II, Vol. XII, 08-08-2(05) 
Col. 15-16 

Decrease in Water Resources 
(Deb. 6, Vol. XI, 01-08-2(05) 
Co\.218-20 

Development Schemes in Jharkhand 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 242-44 

Employment Exchanges 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 83-95 

Eradication of Rural Employment 
(Deb. 5, Vol. Xl, 29-07-2005) 
Col. 113-25 

Exporters 
(Deb. 12, Vol. XII, 09-08-2(05) 
Col. 171-72 

Foreign Partnonhip in ChaMoIs 
(Deb. 4, Vol. XI,28-07·2005) 
Col. 176 
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Guidelines for Child Labour 
(Deb. I, Vol. XI, 2S~7-200S) 
CoI.S6-S8 

Import of Blood 
(Deb. 21, \bl. XIII,24-01-200S) 
Col. 369-70 

Investment by NRIs 
(Deb. 20, Vol. XII, 23~8-200S) 
Col. 18-)9 

Investment of Fund ofEPF 
(Deb. 19, \bl. XII, 22-08-200S) 
Col. 183-84 

IRS Officers Involved in Corruption 
(Deb. IS, \bl. XII, 12-08-200S) 
Col. 275-76 

Losses of Coal India Limited 
(Deb. 8, \bl. XI, 03~8-2005) 
Col. 183-84 

Need to check production of liquor from 
foodgrains, with a view to pre-empt 
shortage of foodgrains in the country 
(MUR377) 
(Deb. 21. \bl. XIII,24-08-200S) 
Col. 473 

Need to send a Central team to check 
Illegal mining of coal in Chatra 
Parliamentary Constituency, Bihar and 
also reopen closed mines in the region 
(MUR377) 
(Deb. 9, \bl. XI,04-08-200S) 
Col. 368 

Need to take ovel' construction of 
Mandai Dam in Chatra Parliamentary 
Constituency of lharkhand by the 
Central Government with a view to 
provide irrigatioft facilities to tribal 
people in the region (MUR 377) 
(Deb. 14, \bl. XII, 11-08-2005) 
Col. 326-27 

New Sugar Mills in lharkhand 
(Deb. 1, Vol. XI, 2S~7-200S) 
Col. 316-17 

Performance of Private Companies in 
Telecom Sector 
(Deb. 17, Vol. XII, 17~8-200S) 
Col. 307-08 

Pilferage of Coal 
(Deb. 8, Vol. XI,03-08-200S) 
Col. 14-16 

Proposals for Forest Development 
(Deb. 19. \bl. XII, 22-08-200S) 
Col. 111-13 

Quality Testing tor Foodgrains 
(Deb. 19, Vol. XU,22-08-2005) 
Col. 414-28 

Rehabilitation of Child Labour 
(Deb. 11, Vol. XII, 08-08-200S) 
CoI.I0~7 

Scarcity of Water 
(Deb. II, \bl. XII, 08-08-200S) 
Col.llO-lS 

Selection of Newspapers 
Advertisements 
(Deb. 22, Vor. XIU, 2S-08-2005) 
Col. 168-69 

Self Employment to Poor Youth 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 244-46 

Setting up of Medical Colleges 
(Deb. 2 t • Vol. XIII,24-08-2(05) 
CoI.311-12 

Upkeep of Monuments 
(Deb. 4, Vol. XI, 28-07-200S) 
CoI.lS4-S5 

Wagon Manufacturing Units 
(Deb. 4, Vol. XI, 21-07-200S) 
Col. 146-47 

for 
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Allamed, Shri Eo 

Reduction in fee for Issuance of duplicate 
passports (St.) 
(Deb. 17, \t)1. XU, 17-08-2005) 
Col. 490-91 

Ablr, S1trl HaunJ G 
Allocation of Co. I Blocks 

(Deb. 21, \t)1. xm,24-08·2005) 
CoI.~ 

Amendment to A.P.M.C. Act 
(Deb. 6, \bl. XI, 01..()8.200~) 

. Col. 16-17 

B8n on Khesari Pulse 
(Deb. 19, \bl. XII, 22-08-2005) 
CoI.llO-21 

Coal Min!nj in Meghalaya 
(Deb. 21, \tI. xm, 24-08-2005) 
Col. 24142 

Committee on Trade Agreement 
(Deb. 12, \bl. XII, 09-08-2005) 
Col. 176-n 

Comprehensive Package for SSI 
(Deb. 12, \b1. XII, 09-08-2005) 
Col. 316-17 

Constitution of Task Force . 
(Deb. 22, \\>1. XIII, 25-08·2005) 
Col. 204-05 

Customs Duty on Petroleum Products 
(Deb. 15, \bl. XII, 12-08-2(05) 
Col. 263-64 

Cyber Crimes 
(Deb. 3, \bl. XI, 27-07-2005) 
CoL331-35 

Dabhol Power PrOject 
(Deb. S, \bl. XI, 29-07.20(5) 
CoL 172·73 

Defence lftOdemiJation fund 
(Deb. 14, \bl. XJI, 11-08-20(5) 
Col. 184-185 

Delay in Disposal of Pending Cases by 
WCL 
(Deb. 21, \bl. XIII,24..()8.2005) 
Col. 337-39 

Demand for Supplementary Grants 
(Railways), 200S-06 and Demands 
for Excess Grants (Railways), 
2002-03 
(Deb. 14, \bl. XII,11-08-2005) 
Col. 407-409 

Disinvestment ofNALCO 
(Deb. 5, \bl. XI, 29-07-2005) 
Col. 197-98 

E-Auction of Coal 
(Deb. 13, \bl. XII,10-08-200S) 
Col. S06--08 

Education in Ayurveda and Admission to 
Medical Colleges 
(Deb. 8, \t)1. Xl, 03-08-2005) 
Col. 16-26 

Emp loyment Generation under the 
KVlC 
(Deb. 7. Vol. XI. 02-08-2005) 
Col.S3-5S 

Employment to Land Oustees 
(Deb. 8. Vol. XI. 03-08-200S) 
Col. 467-68 

Encroachment of Forest Land 
(Deb. t I. Vol. XII, 08-OS-200S) 
Col. 207-1 1 

FDI in Print Media 
(Deb. 4,Vol. XI, 28-07-2005) 
Col. 284-93 

Fellowship to SC/ST Students for Higher 
Studies . 
(Deb. 18. \bl. XII, 18-08-2(05) 
Col. 226-27 

Fire in Ordnance Factory, Chanda 
(Deb. 4, \bl. XI, 28-07-2005) 
GoI.IS0-60 
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Free Text Books to Students 
(Deb. 2, ~1. ~I, 26.07-2OOS) 
Col. 477-7S 

Idol ofNatraj 
(Deb. 9, ~1. XI, 04.OS-2OO5) 
Col. 192 

Ill-effects of Radiations from Mobile 
Phones 
(Deb. 17, ~1. XII, 17.oS-2ooS) 
Col. 252 

Impact of Outdated Aeroplanes 
(Deb. 14, Vol. XII. 1I.o8-2ooS) 
Col.117-IS 

Impact of Product Patent on Small Scale 
Industries 
(Deb. 2. Vol. XI, 26.07-2OOS) 
Col. 94-95 

Implementation of Dowry Prohibition Act 
(Deb. 7, Vol. XI,02.o8-200S) 
Co1.316-1S 

Implementation ofNational Relocation and 
Rehabilitation Policy 
(Deb. 13, Vol. XII, 10-08-2~S) 
COI.4S~ 

Inadequate Funds for Works under SGRY 
(Deb. IS, Vol. XII. 12-OS-200S) 
Col. 173 

Increase in Female Foeticide 
(Deb. 13, Vol. XII, IO.oS-2ooS) 
Col. 342-46 

Infiltration of Bangladeshi 
(Deb. 12, VOl. XII, 09.oS-200S) 
Col. 181-82 

Leasing of loss making trains 
(Deb. 14. ~I. XII, Il.o8-2ooS) 
CoI.214-IS 

Lifting of ban on Khesari Pulse 
(Deb. 17, Vol. XII. 17-08-2005) 
Col. 179-80 

Mining Permission to Karnataka Power 
Corporation Limited 
(Deb. 3. Vol. XI. 27-07-2(05) 
Col. 46«15 

Mobile Service in Maharashtra 
(Deb. 17. Vol. XII, 17-08-2005) 
Col. 4 19-20 

Most Favoured Nation (MfN) Status to 
India 
(Deb. 13, ~I. XII.IO-OS-200S) 
Col. 9-10 

National Calamity Relief Fund 
(Deb. 15. Vol. XII. 12-OS-200S) 
Col. 61-63 

National Development' Council 
Meeting 
(Deb. 3. Vol. XI. 27-07-2005) 
Col. 88-S9 

National Rural Employment Guarantec Bill. 
2004--Consid. 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 665-68 

Need to continue the permission granted 
to Ayurvedic doctors for using 
Allopathic system of medication in 
Maharashtra and other parts of the 
country (MUR 377) 
(Deb. 17. Vol. XII. 17-08-2005) 
CoUll 

New Agriculture University 
(Deb. I, Vol. 25-07-20(5) 
Col. 55 

New Rail Line in Maharashtra 
(Deb. 9. Vol. XI. 04-08-2005) 
Col. 55 

Non-Deposition of GPF and Pension 
Contribution 
(Deb. 17, Vol. XII. 17-oS·2(05) 
Col. 286-87 
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Non-Filling of Sand in Mine Pit 
(Deb. 3, \t)1. XI, 27-07-2005) 
Col. 100-01 

OffICial Status to Hindi in UNO 
(Deb. 8, \t>1. XI,03-08-2(05) 
Col. 373-75 

Pennission to BAMS Graduates to Practice 
Modem Systems of Medicine 
(Deb. 21, \t>1. XIII,24-08-2005) 
Col. 192-93 

Power Generation 
(Deb. 10, Vol. XJ,05~-2(05) 
Col. 288-311 

Price of Houses under IndiraAwas Yojana 
(Deb. 10, Vol. XI, 05-01-2(05) 
Col. I 47-4A 

Private Sector participation in Railways 
(Deb. 14. \t>l. XII, 11-01-2(05) 
Col. 212-83 

Privatisation of Defence Projects and 
Ordnance Factories 
(Deb. II, \t>l. XII. 18-01-2(05) 
Col. 132 

Quality of Cold Drinks 
(Deb. I. \bl. XI. 25-07-2(05) 
Col. 111-12 

Rashtriya Samvikas Yojana 
(Deb. I, Vol. XI, 03-O1-200!\) 
Col. 286 

Remains of Ancient Gond Raja Feriod 
(Deb. 22. \t>1. XIII. 25-01· 2005) 
Col. 120-21 

Retrenchment by Coal Companies 
(Deb. 21, Vol. XIII. 24e08-2005) 
CoI.44-46 

Rural EledriflCltion 
(Deb. 15, \t>1. XlI,12-08-2005) 
Col. 233-S2 

Self-Sufficiency in Field ofOilseeds 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 312-13 

Setting up of Modern Terminal 
Mandies 
(Deb. 6. Vol. XI,OI"()8-2005) 
Col. 328-29 

Situation arising out of spread of 
infectious diseases in Mumbai after 
heavy rains and floods. resulting in 
loss of human lives and steps taken 
by the Government in regard thereto 
(CA) 
(Deb. 19, \t>l. XII, 22-08-2005) 
Col. SOl, 504-07 

Smuggling Heroin to India 
(Deb. 7, Vol. XI. 02-08-2005) 
Col. 209-10 

Solar Energy 
(Deb. ro, Vol. XI, 05-01-2005) 
Col. 211-82 

Special Loan Schemes for Poor People 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 293-95 

ST Certificate 
(Deb. 20, Vol. XII, 23-01-2(05) 
Col. 143-44 

Survey Regarding Sickle-Cell 
Patients 
(Deb. 17, Vol. XII, 17-OS-2005) 
Col. SO-II 

Taj Mahal 
(Deb. 9, \t>1. XI, 04-08-20(5) 
Col. 89 

Tax Exemption for ICC Champions 
Trophy 
(Deb. 10, Vol. XI, 05-01-2(05) 
Col. 231-32 

Tinned Milk 
(Deb. I, Vol. Xi, 03"()8-2005) 
Col. 440-41 

Tripnosomilis Diseases 
(Deb. 3, Vol. XI,27-07-2005) 
Col.S20-21 
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AIa.ad. Dr. Sbakeel 

Statement correcting reply to Unstarred 
Question no. 3968 dated 20th April. 
2005 reprdins local call dialling facilitY 
St.) 
(Deb. 21, \bI. XIU, 24-08-200S) 
Col. 406 

Alyar. Shri Manl Shankar 

Fire accident in Mumbai High North 
platform ofONGC (St.) 
(Deb. 4. \t)1. XI. 2.-07-200S) 
C01.3S6-3S9 

National Rural Employment Guarantee Bill. 
20~onsid. 

(Deb. 19. \t)1. XII. 22-O.-200S) 
CoI.S79--86 

Rise in price of essential commodities 
including hike in petroleum prices 
(OUR 193) 
(Deb. 16. \t)1. XII. 16-08-2(05) 
Col. 49S-506 

Situation arising out of Shonage of LPG 
in the Country and Steps taken by the 
Government in regard thereto (CA) 
(Deb. 18. \t)1. XlI.I8-08-200S) 
Col. 322, 326-30 

Situation arising out of the devastating 
fire that broke out in Bombay High Oil 
platform of ONGC on 27 July. 2005 
resulting in loss of lives and propeny 
worth crores of rupees and steps taken 
by the Government in regard thereto 
(CA) 
(Deb. 16, \t)1. XII, 16-08-200S) 
Col. 381-8S 

AJaya Kumar. Shri S. 

Ban on Import of Cash Crops 
(Deb. 16, \t)!. XII, 16-08-2005) 
Co1.365~ 

Bankinl Functions in Post Offices 
(Deb. 21, \t)l. XIII. 24-0'-2(05) 
CoI..S4-S5 

Construction of Terminals 
(Deb. 22. Vol. XIII, 2S-08-200S) 
Col. 161 

Control of Disease of Arecanut in Kerala 
(Deb. 19, \t)1. XII. 22-0'-2(05) 
Col. 432-33 

Conversion of Coal into Oil 
(Deb. 17,Vol. XII, 17-08-200S) 
Col. 277 

Corporate Tax of Top 100 Cos. 
(Deb. 10. \t)1. XI. 05-08-200S) 
Col. 225 

FDI 
(Deb. IS, \t)1. XII, 12-08-200S~ 
Col.ll7-18 

Health Insurance Scheme 
(Deb. 17. \t)1. XII. 17-08-200S) 
Col. 149 

Immigration Officials at Kerala Airport 
(Deb. 20. \t)1. XII. 23-08-200S) 
COl.24S 

Indo-US Co-operatlon in Oil and Natural 
Gas Sector 
(Deb. 14. \t)1. XIf. 1I-08-200S) 
Col. 136-37 

Investment Plan ofECL 
(Deb. 17. \t)1. XIf. 17-08-200S) 
Col. 301 

Irregularities inAIiObnentofFlats to SCsi 
STs 
(Deb. 20. \t)1. XII. 23-08-200S) 
Col. 176 

Loan by KVIC in Kerata 
(Deb. 20. \t)1. XIf. 23-O.·200S) 
Col. 29S-96 

Pension Reforms 
(Deb. 15, \\lI. XII, 12-01-2005) 
CoI.14S-46 

Planration Exercise 
(Deb. 19, \VI. XII, 22-08-200S) 
Col. 239 
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Re-opening Majdia-Daultanganj Roule 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 229-30 

Tax-GDP Ralio 
(Deb. 10. Vol. XI. 05-08-200S) 
Col. 94-95 

Tea Growers 
(Deb. 20, Vol. XII. 23-08-2005) 
Col.2S-27 

Van Mahotsava 
(Deb. 16. Vol. XII.I6-0S-200S) 
Col. 165-66 

Various Heallh Indices 
(Deb. 17. Vol. XII. 17-08-2(05) 
Col. 94 

Ajna'a, Dr. Rattan SinKh 

Agreement on Bus-Service with Pakistan 
(Deb. 3. Vol. XI, 27-07-2005) 
Col.IS\-52 

Complaints pending with NHRC 
(Deb 2. Vol. XI, 26"{)7-2005) 
Col. 452-56 

Demand for Supplementary Grants 
(Railways). 2005-06 and Demands lor 
Excess Gran's (Railways). 2002·03 I 
(Deb. 14. Vol. XII. II"{)S-200S) 
Col. 454-456 

Promotion of Neem Coated Urea 
(Deb. I. Vol. XI. 25"{)7·2005) 
Col. 199-201 

Ananth Kumar, Shri 

Committee on Coal and Steel-Statements 
-Laid 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 350-51 

Expansion of NCR 
(Deb. 7. Vol. XI. 02..{)8-2005) 
Col. 8-9 

Infrastructure Facilities at Airports 
(Deb. 22. Vol. X 111.25·08-2005) 
Col. 183 

Integrated Development of Tourism 
(Deb. 19. Vol. XII. 22-08-2005) 
Col.62 -66 

International Air Services from Banga)ore 
Airport 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 149-50 

Nl:ed to expedite approval of Kalasa and 
Handuri Nala project (CA) 
(Dcb.17.VoI.XII.17-08-2005) 
Col. 460, 462· ~S 

Participation in International Sports 
Events 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 158-59 

Situation arising out of Flood in Karnalaka: 
particularly in Belgaum. Bagalkot. 
Gulbarga, Bijapur. Raichur and 
Mangalore resulting in loss of lives and 
damage to crops anq property and 
steps taken by the Government in 
regard thereto (CA) 
(Deb. 19, Vol. XII. 22-08-200S) 
Col. 487.489-93 

Terrorist Attack on Amarnath Pilgrims 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 27 

An,ldi, Shri Suresh 

Child Labour Law 
(Deb. I. Vol. XI. 25-07-2005) 
Col. 109-11 

~and and Supply ofCoacbeslWagons. Control on PeSls and PlantITree Diseases 
(Deb. 18. Vol. XII, t ~-200S) (Deb.l9. \iJl; XII, 22-08-2005) 
Col. I 23-2S Col. 180-81 
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Development and Upgradation of SSls 
(Deb. 16. Vol. XII. 16-08-200S) 
Col.2SS 

Development of Tourism Industry 
(Deb. I. Vol. XI. 25-01-20(5) 
Col. 347 

Economic Development ofNOC1h-Eastern 
Region 
(Deb. 1. Vol. XI. 02-OS-200S) 
Col. 80-81 

Flood 
(Deb. 2. Vol. XI. 26-01-200S) 
Col.496- ·500 

Increasing Number ofHaj Pilgrims 
(Deb 3. Vol. XI. 21-O1-200~) 
Col.211-12 

Merger of Associate Banks ofSBI 
(Deb. 5. Vol. XI. 29-01-200S) 
Col. 4()()-""{)2 

National Urban Renewal Mission 
(Deb. 12. Vol. XII.09-OS-200S) 
Col.3 11-IS 

Natural Calamities in the Country (OUR 
193) 
(Deb. 4. Vol. XI. 2S-07-2(05) 
Col. 502 

Natural Gas Regulatory Board 
(Deb. 22. Vol. XIII. 2S-08-2ooS) 
Col. 119-80 

Opening ofKVs and NV. 
(Deb. 2. \bl. XI. 26-07-2005) 
Col. 379--416 

Parking Place for Commuters of Metro 
Rail 
(Deb. 2. Vol. XI. 26-07-lOOS) 
Col. 433-34 

Plundering of Western Ollal. 
(Deb. 6. Vol. XI,OI-OI-2005) 
Col. 326-l7 

l'opulutiOIl or Vulturc~ 
(Deb. 6. Vol. X I. () 1·()K·~{){15) 
Col. 435 37 

Profits of Oil PSUs 
(Deb. 4. Vol. XI.2S-01·200S) 
CoI.2SI·S2 

Release of Grant for Training Programmes 
under Horticulture 
(Deb. 19. Vol. XII.22~-200S) 
CoI.3S9-61 

Revision in Eligibility for Rajiv Gandhi 
National Fellowship for SCtST 
(Deb. 4. Vol. XI. 28-01·200S) 
Col. 336-37 

Safety of Wild Animals 
(Deb. 6. Vol. XI.0I-OS-2(05) 
Col. 8-9 

Security arrangements at stations and in 
trains 
(Deb. 4. \bl. XI. 28-01.2(05) 
Col. 81-85 

Security of Metro Rails 
(Deb. 2. Vol. XI. 26-07·2005) 
Col. 420-2 1 

Special Central Assistance for SCs 
(Deb. 4. Vol. XI. 28-01-2(05) 
Col. 302-08 

Stor~s Management and Inventory 
Control in Railways 
(Deb. 22. Vol. XIII. 25-08-2(05) 
Col.2S0 

Training to Self Help Groups under SGSY 
(Deb. S. Vol. XI. 29-01-2(05) 
Col. 210-1 I 

lInethical Practices by Doctors 
(Deb. J. Vol. XI. 21-07-200S) 
Col.447~9 

VAT 
(Deb. S. Vol. XI. 29-01-20(5) 
Col. 323-14 
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Wet Lease agreement between Air India 
and Jet Airways 
(Deb. 4, \bl. XI, 2S-07-2OO5) 
Col. 135-36 

A.t .... y, Shri A.R. 

NlltUral Calamities in the Country (OUR 
193) 
(Deb. 3, Vol. XI, 27-07-2(05) 
CoI.640-44 

Appadurai. Shri M. 

Adivasi Mahila Swashaktikaran Yojana 
(AMSY) 
(Deb. 12. Vol. XII, 09-08-2005) 
Col. 99-100 

Assistance to IHHL by STC 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. SO 

Central and State Pension of Freedom 
Fighters 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 362 

Central Council for Research in Ayurveda 
and Siddha 
(Deb. S. Vol. XI. 03-OS-2005) 
COl.1474S 

Classical Language 
(Deb. 20. Vol. XII, 23-OS-2005) 
Col. 131-32 

Grievances Redressal Camps at State 
Capitals 
(Deb. IS, Vol. XII,ls,oS-2005) 
Col. 98 

Infant Mortality Rate 
(Deb. 3, Vol. XI, 27-07-2(05) 
CoI.I07~11 

Mahila Samriddhi Yojana 
(Deb. 9. Vol. XI, 04-08-2(05) 
Col. 69--12 

National Rural Employment Guarantee Bill. 
2004---Consid. 
(Deb. 19, Vol. XII. 22-08-2(05) 
Col. 647-49 

Need to close down South India Bottling 
Company in Tenkasi Parliamentary 
Constituency, Tamil Nadu which is 
depriving availability of potable water 
to the people of the Constituency 
(MUR377) 
(Deb. 2, Vol. XI. 26-07-2(05) 
Col. 630-3 I 

Need to streamline the functioning of 
CGHS Dispensaries in the country 
(MUR377) 
(Deb. 14, Vol. XII. II-OS-2005) 
Col. 328 

New Textile Mills 
(Deb. IS, Vol. XII. 12-08-2(05) 
Col. 223-29 

Non-Settlement of Bills by CGHS 
Dispensaries 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col. 152-53 

Post Offices in Rented Buildings 
(Deb. 13. Vol. XII. 10-OS-2(05) 
Co1.31S-16 

Reforms in Agriculture Sector 
(Deb. 19, Vol. XII, 22-OS-2(05) 
Col. 133-34 

Repairing of Roads/Highways around 
Sanctuaries 
(Deb. II, Vol. XII, 08-0S-2(05) 
Col. 176 

State Channelising Agency 
(Deb. 9, Vol. XI,04-08-2005) 
Col. 152-53 



NAME INDEX S03 

A'1a •• Sbri Athok 

Action on Letters 
(Deb. 8, Vol. XI, 03-08-2005) 
Col.7S-76 

Construction of Bridge on Saunk River 
(Deb. 21, Vol. XIII, 24-08-200S) 
Col. 85-86 

Athawale, Shri Ramdu 

Additional Foodgrains under National 
, Food for Work Programme 

(Deb. IS, Vol. XII, 12-08-2005) 
Col. 102-03 

AIDS Menace 
(Deb. 13, Vol. XllI0-08-200S) 
Col. 375-81 

Amending Citizenship Act, 19S 5 
(Deb. 3, Vol. XI, 27-07-200S) 
Col. 181-83 

Amendments in the Telegraph Act 
(Deb. 21, Vol. XIIl, 24-08-2(05) 
Col. 34 

Amount Spent On Haj Pilgrims 
(Deb. 3, Vol. XI, 27-07-200S) 
Col. 40 1-02 

Backlog Vacancy 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 271-72 

Black Listed Export Firms 
(Deb. 12, Vol. XII,09-08-2005) 
Col. 188---92 

Bridges Over Various NHs 
(Deb. 3, Vol. XI, 27-07-200S) 
Col. 206-10 

Check on extension of desert land 
(Deb. 10, Vol. Xl, 05-08-2005) 
CoI.IS3-54 

Cities without Air/Doordarshan 
Broadcasting facility 
(Deb. 14, VOl; XII, 11-08-200S) 
Col. 198-99 

Complaints against Custom Officers in 
Airports 
(Deb. 10, Vol. XI,OS-08-200S) 
Col. 339--41 

Computerisation of Akashwani StatiOns 
(Deb. 4, Vol. XI, 28-07-200S) 
Col. lSI 

Decontrol of Prices of Coal 
(Deb.B, Vol. XlI,I~8-200S) 
Col. 468 

Delayed/WrongIN on-Delivery of Letters 
(Deb. 17, Vol. XII,17-01-200S) 
CoI.IS-16 

Demand for Supplementary Grants 
(Railways), 200S-06 and Demands for 
Excess Grants (Railways), 2002-03 
(Deb. 14, Vol. XII. 1I-08-200S) 
CoI.4S6--S8 

Deportation of Indians 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 409 

Disinvestment in Railways 
(Deb. 22. Vol. XIII. 2S-08-200S) 
Col. 309-10 

Doordarshan Transmitters 
(Deb. 4. Vol. XI. 28-07-200S) 
Col. 242-43 

Dumping of Chinese Goods in India 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. SO-51 

Evasion of Exdse Duty 
(Deb. IS, Vol. XII, 12-08-200S) 
Co1.211-12 

Export of Hand loom 
(Deb. S. Vol. XI. 29-07~2OOS). 
Col. 203-04 
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Expressing deep concern over 
Deteriorating Law and Order Sitatution 

,'in the State of Bihar and approval of 
continuance in Force of the 
Proclamation in Respect of the State of 
Bihar (Res.) 
(Deb. 7. Vol. XI.02~8-200S) 
Col.S48-SO 

Failure of the Government to take action 
against persons in4icted by the 
Nanavati Commission of Inquiry-
(AM}--- motion negatived 
(Deb. 13. 'WI. XII.10-08-200S) 
Col. 820-22 

Fake SC/ST Certificates 
(Deb. 14. Vol. XII. 11-08-2(05) 
Col. 72-74 

Flood 
(Deb. 2. Vol. XI.26-07-2(05) 
CoI.496-SOO 

Gas Reserves 
(Deb. 9. Vol. XI. 04~8-200S) 
Col. 47--49 

lOBI Equity Investment Scheme 
(Deb. 15. Vol. XII. 12-0&-20(5) 
Col. 258 

Investment in Non-Government Sector 
(Deb. 7. Vol: XI. 02~8-200S) 
Col. 229-30 

Involvement of Officials in Corruption 
Activities 
(Deb. 9. 'WI. XI. 04-08-2005) 
Col. 52·53 

Irrigation Capacity 
(Deb. 6. 'WI. XI. 01-08-20(5) 
Col. 448-50 

Loans to States 
(Deb. 10. Vol. XI.05~8-2005) 
Col. 324--28 

Losses Incurred by National Steel 
Corporation 
(Deb. I I. Vol. XII. 08-08-2005) 
Col. 346 

Molestation of Children 
(Deb. 7. Vol. XI. 02-oa-200S) 
Col. 297-98 

Nanawati Commission Report 
(Deb. 20. 'WI. XII. 23-08-2005) 
Col. 275-76 

National Rural Employment Guarantee Bill, 
2004-Consid. 
(Deb. 19. Vol. XII, 22-08-2(05) 
Col. 702-03 

Natural Calamities in the Country (OUR 
193) 
(Deb. 4, Vol. Xl.28~7-2(05) 
Col. 490-93 

Need to allocate funds for providing 
civic amenities at Vitthal Rakumai 
Temple, Pandharpur. Maharashtra 
(MUR377) 
(Deb. 9. Vol. Xl, 04-08-2(05) 
Co1.370-71 

Need to amend Environment and Forest 
Conservation Act with a view to 
disburse surplus land to landless 
Schedule Caste and poor people in the 
country (MUR 377) 
(Deb. 24. Vol. XIII. 30-08-2005) 
Col. 65 

New DepotsofFCl 
(Deb. I. 'WI. XI, 25-07-2(05) 
Col.3~S 

NHRC Inquiry on Police Atrocities 
(Deb. 12, 'WI. XII, 09-08-2005) 
Col. 385-86 

Non-functioning of Doordarshan Towen 
(Deb. 9, 'WI. XI, 04-08-2005) 
Col.103~ 

Nuclear Tests 
(Deb. 8, 'WI. XI, 03-08-200S) 
Co1.302~3 
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Opium Cultivaton 
(Deb, 10, \bl. XI, 05-08·2005) 
Col. 236 

Pending Externally Funded Schemes of 
States 
(Deb. 19, Vol. XII, 22-08·200S) 
Col. 302-03 

Per Capita Debt Burden of the country 
(Deb. 10, \\)1. XI, OS-08·2005) 
Col. 284--85 

Population Commission 
(Deb. 7, \\)1. XI, O2-08·200S) 
Col. 339-40 

Problem of Basic Necessities 
(Deb. 7, Vol. XI, 02-08·2005) 
Co1.319~20 

Production of Foodgrains 
(Deb~ I, ~I. XI,2S-07·2005) 
CoI.33~37 

Quality of Works under MPLAOS 
(Deb. 17, Vol. XII, 17-08.2005) 
Co1.318-19 

Re: Incident ofLathicharge On workers of 
Honda Motors at Gurgaon 
(Deb. 2, Vol. XI,26-07.2005) 
Col. 31 

Refund ofSecurtly by MTNL 
(Deb. 8, Vol. XI, 03-08·2005) 
Col. 488-91 

Registration Fee and Rates of Commission 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 451-S3 

Regularisation of unauthorized colonies 
(Deb. 2, Vol. XI, 26-07·200S) 
Co1.5~57 

Remunerative Prices to Farmers for their 
Produce 
(Deb. II, Vol. XII, 08-08·200S) 
Col. 52-55 

Reservation ofSCslSTs in Scientific and 
TechnicaJ Posts 
(Deb. 17. Vol. XII, 17-Oa.200S) 
Col. 167 

Review of Secondary Freight Rate of 
Urea 
(Deb. 6, ~I. XI, 01-Oa.200S) 
Col. 347 

Selling of 1965 War Plans 
(Deb. 9, Vol. XI, 04-Oa.200S) 
Col. 82-83 

Slum Clusters at the Bank of Yamuna 
(Deb. 16, Vol. XII. 16-08·2005) 
Col. 145-46 

Statement made by the Prime Minister on 
29.07.05 regarding his recent official 
visit to the United States of America 
(OUR 193) 
(Deb. 8, Vol. Xl. 03-08·200S) 
Col. 624-2S 

Supply of Foodgrains for all 
Categories 
(Deb. I, Vol. XI. 25-07·2005) 
Col. 186 

Telephone Connections to Senior 
Citizens 
(Deb. 13, Vol. XII. 10-08-2005) 
Col. 156-57 

Transfer of Oistt. Magistrates in Bihar 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. 285·86 

Vacant Post for SC/ST 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 349·53.416-17 
(Deb. J.6; Vol1o:1, 16-08-2005) 
Col. 228-33, 268~9. 282-83. 357-58 
(Deb.IS,Vol.XII. L'-08·~()()5) 

Col. 265-66 
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Welfare f.>r Unorganised Sector 
(Deb. 6, \\>1. XI, 0 1'()8-2005) 
Col. 215-16 

AlbAtbaa, Sbri Dbaa_Ddi R. 

Standing Committee on Petroleum and 
Natural Gas-Sixth and Seventh 
Reports-Presented 
(Deb. 9, \\>1. XI, 04-08-20(5) 
Col. 323-24 

Anval, Sbri CbaraJlt ~ 
Need for Legislation for Reservation to 

Scheduled Castes, Scheduled Tribes 
'and other Backward Classes in Higher 
Educational Institutions (CA) 
(Deb. 17, ~1. XII, 17-08-20(5) 
Col. 450-5 I 

Azad, Sbri Gbu.am Nabi 

Conduct of Member in the House (St.) 
(Deb. 9, ~1. XI. 04-08-2005) 
Col. 371-78 

Azmi, Shri Oyas 
Commissioning of Mobile Towers in UP 

(Deb. 13, \\>1. XII, 10-08-20(5) 
Col. 309-10 

Demands for Supplementary Grants-· 
(General) 2005-06 and Demands for 
Excess Grants-(General) 2002-03 
(Deb. 11, Vol. XII, 08-08-2005) 
Col. 563-68 

Disapproval of the Citizenship 
(Amendment) Ordinance, 2005 and 
Citizenship (Amendment) Bill, 2005-
(Statutory Res.)--CoAtid. & Pass 
(Deb. 16. Vol. XII, 16-08-2005) 
Col. 452-53 

Evaluation of Jan Shikshan Sansthan 
(Deb. 16. Vol. XII. 16-08-2(05) 
Col. 6-" 

in the State of Bihar and approval of 
continuance in Force of the 
Proclamation in Respect of the State of 
Bihar (Res.) 
(Deb. 7, Vol. XI, 02-OS-2005) 
Col. 497-98 

Failure of the Government to take action 
against persons indicted by the 
Nanavati Commission of Inquiry-
(AM)--Motion negatived 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 794-96 

Impact of Increase in Prices of Steel 
(Deb. 19, Vol. XII. 22-08-2005) 
Col. 247-50 

Installation of Mobile Tower in Distt. Khiri 
(Deb. 21, Vol. XIII. 24-08-2005) 
Col. 371-72 

Krishi Vigyan Kendra 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 119 

Massive illegal immigration from 
Bangladesh (AM) 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 676-79 

Miserable Condition of Deptt., in 
Lakhimpur-Khiri 
(Deb. 21, Vol. XIII. 24-08-2005) 
Col. 328 

National Rural Employment Guarantee Bill. 
2004-~Consid. 

(Deb. IS, Vol. XII. 18-08-2(05) 
Col. 395-98 

Need for effective implementation of 
various Centrally Sponsored Schemes 
for Rural Development (CA) 
(Deb. 4, Vol. Xl, 28-07-2005) , 
Col. 419-24 

Need for Legislation for Reservation to 
Exrressi~g deep concern over I Scheduled Castes, Scheduled Tribes 

Deteriorating Law and Order Sitatution and other Backward Classes in Higher 
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Educational Institutions (CA) 
(Deb. 17, \\>1. XIl.17~S-2(05) 
CoI.4S4 

Need to include all the villages with a 
population of more than one thousand 
people in Hardoi and Khiri districts of 
Uttar Pradesh under Pradhan Mantri 
Gram Sadak Yojna dlling the year 2005-
2006 (MUR 377) 
(Deb. 19, \\>1. XII, 22~8-2(05) 
Col. 526-27 

Need to include Kheri district of Uttar 
Pradesh under Sam Vikas Yojana for its 
alround development (MUR 377) 
(Deb. 9, \\>1. XI, 04~8-2(05) 
Col. 368 

Need to Streamline telephone services of 
BSNL in Shahabad Parliamentary 
Constituency, Uttar Pradesh (MUR 
377) 
(Deb. 4, Vol. XI, 2S~7-2005) 
Col. 437 

Performance ofBSNL Landline and Mobile 
Services 
(Deb. 21. Vol. XID,24-0a.200S) 
CoI.215-16 

Reservation of at least one-third of seats 
for Women in all the State Legislatures 
and both Houses of Parliament (Res.) 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 536-37 

Shortage of Fertilizers 
(Deb. 19, Vol. XII, 22~S-2005) 
Col. 223-24 

Saalu, Sbrt T.R. 

Situation arising out of dilapidated 
condition of National Highways in 
Bihar and steps taken by the 

. Government in this regard (CA) 
(Deb. 16, Vol. XII. 16-08-2(05) 
Col. 400-05, 41 I-IS 

Situation arising out of proposed closure 
of Central. Inland Water Transport 
Corporation resulting in retrenchment 
of emoloyees and steps taken .by the 
Government in regard thereto(CA) 
(Deb. 21, \\>1. XIII, 24~S-200S) 
COI.452-S3.461~3 

'Baba',Shri K.C. Sinlh 

Brand Name of Drugs 
(Deb. 19, \\>1. XII, 22-OS-200S) 
Col. 349 

Clinical Trial of 0 rugs 
(Deb. 17. Vol. XII. 17~8-2(05) 
Col. 46-47 

Construction of Border Roads 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 107 

Construction ofN.Hs. in Tenth Five Year 
Plan 
(Deb. '21, Vol. XIII, 24-08-2(05) 
Col. 223-28 

Grants to NGDs for Eco-Development 
(Deb. 19, Vol. XII, 22-08-2(05) 
Col. 152-56 

Guidelines on Oilfield Reserves 
·(Deb. 5, Vol. XI, 2~-O7-2(05) 
Col. 261 

Methods for Estimation of Forest Cover 
(Deb. II, Vol. XII. OS-08-2005) 
Col. 261-63 

Need for construction of roads by Border 
Road OrganiS'lltion at the borders of 
Uttaranchal with a view to prevent 
intrusion of extremists ft'om adjoining 
countries (MUR 377) 
(Deb. 4, Vol. XI. 28-07-2(05) 
Col. 432-33 

Need to-encolJrage recruitment of Indian 
cQaches for coaching spoftspersons 
in the country (MUR 377) 
(Deb. 20, Vol. XII,23-08-2(05) 
Col. 321-22 
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PlaChing of Dolphin 
(Deb. 6, \bl. XI. 0142005') 
('.oJ. 135-36 

Red~tion of Fvcs by indian Airlines 
(Deb. 9, \\31. XI. 04-01-200'> 
Col. 189-90 

RW"81 Elearification 
(Deb. 5, ~1. Xl, 29-07-2005) 
Col. 20-45 

Sale of Illegal Stents 
(Deb. 8. Vol. XI, 03-08.2005) 
Col. 257-S9 

Security of Metro Rails 
(Deb. 2. ~1. XI, 26-07-2(05) 
Col. 420-2 1 

Study on Green House Gases 
(Deb. 6, ~1. XI, 01-08-2005)' 
COl.2S3 

Verification of Company Products 
(Deb. l. ~l. XI, 25-07-2005) 
Col. 174 

• Bachdl ' , Sbri Bachl Singb Rawat 

Amending Visa Procedure for Foreign 
Students 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 234-36 

Centre for Advance Management and 
Power Studies 
(Deb. IS. Vol. XU, I2-08-200S) 
Col. 221-22 

Closure of Post-Offices in Uttaranchal 
(Deb. 21. ~I. XIII, 24-08-2005) 
Col. 130-31 

Constitution (Amendment) Bill, 2004 
(Insertion of new article 47 A) by Shri 
Suravaram Sudhakar Reddy-Consid. 
(Deb. 22, Vol. XlJI,25-08-2005) 

. Col. 568-72 

Damale due to Dhauli Ganga Power 
Project 
(Deb. IS, \t)1. XII, 12-08-2005) 
Col. 76-77 

Demand for Supplementary Grants 
(Railways), 2005"()6 and Demands for 
Excess Grants (Railways), 2002-03 
(Deb. 14, Vol. Xli, 11"()8-200S) 
Col. 434-435 

Enhancement of Pension for World War-
n Soldiers 
(Deb. IS, Vol. XII,18"()S-2005) 
Col. 38-39 

Facilities and Amenities at Airports 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 123 

Forest (Conservation) Amendment Bill, 
2005 (Amendment of Section 2) by, 
Shri Bachi Singh Rawet • Bachda' -Int. 
(Deb. 22. Vol. XIII, 25..()S-2005) 
Cal. 538 

Forest Conservation Amendment Bill, 
2005 (Insertion of new article 3C) by 
Shri Bachi Singh Rawat 'Bachda' -Int. 
(Deb. 5. Vol. XI, 29..()7-200S) 
C.o1.456-57 

Hindu Succession (Amendment) Bill. 2005 
-Consid. & Pass 
(Deb. 23, Vol. XIII, 29-08-2(05) 
Col. 65-69 

Installation of Camera by Traffic Police 
(Deb. 20, Vol. XU, 23-{)8-2005) 
Co1.2~0 

National Rural Employment Guarantee Bill, 
2004 - Consid. 
(Deb. 18, Vol. XII, 18"()8-2005) 
CoJ.337-430 

Need to rescind the order withdrawing 
relaxation of height being given to the 
candidates from Uttaranchal for 
recruitment inAnny(MUR 377) 



NAME INDEX ~()9 

(Deb. 16, 'vbl. xn, 16-08~2005) 
Col. 429 

Need to Review the decision for 
delimitation of seats in the Legislature 
of Uttaranchal based on Census of 
2001(MUR377) 
(Deb. 24. ~1. XIII, 30-08-200S) 
Col. 58 

PSO for VIP Security 
(Deb. 20, Vol. Xli. 23-08-2005) 
Col. 83-84 

Situation arising out of unsatisfactory 
utilization of fluids under the Pradhan 
Mantri Gram Sadak Yojana in 
Uttaranchal and steps taken by the 
Government in regard thereto (CA) 
(Deb. 22, Vol. XIII, 2S-08-2005) 
Col. 467-68 

U-Probe Scheme 
(Deb. 10, Vol. XI,OS-08-200S) 
Col. 157-58 

Upgradation of Services in Hospitals 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 181 

Badal. Shri SlIkhbir Sinlh 

Failure ofthe Government to take action 
against persons indicted by the 
Nanavati Commission of Inquiry-
(AM)-motion negatived 
(Deb. 13, Vol. XII. 10-08-200S) 
Col. 768-73 

Balhel, Pror.S.P. Stalh 

Demand for Supplementary Grants 
(Railways), 2005-06 and Demands for 
Excess Grants (Railways), 2002-03 
(0eb.14, Vol. XII, 11-08-2005) 
Col.450-52 

Need to grant mini-AIIMS status to 
Sarojini Naidu Medical College, Agr&, 
Uttar Pradesh (MUR 377) 

(Deb. II, Vb\. xn,08-08-2005) 
Col. 530-31 

Battha, Sbrt KaU. ... 

Alleged Land Encroachment of Land by 
Nepal 
(Deb. 13, Voum, 10-08-2005) 
Col. 322-23 

Assistance for Sugar Mills of Bihar 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 439 

Coal Depots 
(Deb. 17, Vol. XII, 17-08-2(05) 
Col. 171-12 

Construction of Dam on Bagaha-
Chhitoni-RaiI..cum-Road Bridge 
(Deb. 19, Vol. XII, 22-08-200S) 
Col. 212 ' 

Insurance Facility to Anganwadi ,,",'orkers 
(Deb. 16, ~I. XII, 16-08-200S) 
Col. 183 

Leasing out of Land 
(Deb. 11, Vol. XU,08-08-2ooS) 
Col. 263-64 

Non-Utilisation of Computers in Post 
Offices 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 177-7S 

Progress of Proposed N.H. 28-8 
(Deb. 17, VoJ.. XII. 17-08-200S) 
Col.3SI-52 

Ticket Checking by RPF Personnel 
(Deb. 22, Vol. XIII, 2S-08-200S) 
Col. 142 

Banprappa, Shri S. 

Debt Burden of Government 
(Deb. IS, \\>1. XII. 12-08-2005) 
Col. 24 

BIInnl, Shrt rawan Kumar 

Appointment of Teachers under SSA 
(Deb. 7, Vol. XI, 02-08-200S) 
Co1.12~28 
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Assistance under Urban Renewal 
Programme 
(Deb. 20: Vol. XII, 23-08-2(05) 
Col.S2 

Building Bye-Laws for Chandigarh 
(Deb. 7, Vol. XI, 02-OS-200S) 
Col. 307-08 

Cable Tariff 
(Deb. 9, Vol Xl, 04-08-200S) 
Col . .lSS-59 . 

Chandigarh Doordarshan Studio 
(Deb. 9, Vol. XI, 04-OS-200S)" 
Col. 200--02 

Committee of Privileges-First Report--
Motion-Adopted 
(Deb. 23. Vol. XIII. 29-0S-200S) 
Col. 33 

Committee on Privileges-First Report-
Laid 
(Deb. 22, Vol. XIII, 25-08-200S) 
Col. 350 

Compensation for Land Acquisition 
(Deb. 7. Vol. XI.02-08-200S) 
Col. 329-30 

Conversion of Shop -cum-Flat into Shop-
cum-Offices 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 249-SO 

Development ofChandigarh Village 
(Deb. 2, Vol XI. 26-07-200S) 
CoL 3S I-S2 

Enrolment Ratio in Higher Education 
(Deb. 16, Vol xu, 16-01-200S) 
Col. 23 

Failure of tile Government to like action 
against persons indicted by the 
Nanavlti Commission of Inquiry-
(AM) -motion negatived 
(Deb. 13, Vol XlI,lo..oS-200S) 
':'.ol~1 

Foot-Path Worker in Chandigarh 
(Deb. 2, Vol. Xl, 26-07-2005) 
Col. 469-70 

Industry in Chandigarh 
(Deb. 7. Vol. XI, 02-OS-200S) 
Col. 167 

Issue ofSC/ST Certificates 
(Deb. 9, Vol. XI. 04-OS-200S) 
Col. 1-5 

Jobs on Compassionate Grounds 
(Deb. 12, Vol. XII, 09-08-200S) 
Col. 408-09 

Land Mafia in UT, Chandigarb 
(Deb. 2, Vol. XI, 26-07-200S) 
CoI.S66 

Medical Insurance 
(Deb. 5, Vol. XI. 29-07-2005) 
CoI.IS9-90 

National Environment Policy 
(Deb. I, Vo\. XI, 25-O7-2~) 
Col.3SS-S7 

Need for issuance of certificate to bonafide 
Schedule Caste members in Union 
Territory ofChandigarh (MUR 377) 
(Deb. 4, Vol. XI, 2S-07-200S) 
Col. 43 1-32 

Need to incorporate realistic amendments 
in building bylaws permitting habitable 
spice in residential buildings in 
Chandiprh Union Ttrritory (MUR 377) 
{Deb. 9, VoL XI, 04-08-200S) 
Col. 363-64 

Need to prepare and implement a time-
bound action plan for the 
development of· villages in 
Chandigarh (MUR 377) 
{Deb. 19. \VI. XII, 22420(5) 
Q)1.S22 
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Need to set up a Modem Science City 
and a Planetarium in Chandigarh (MUR 
3n) 
(Deb. 23, Vol. XIII, 29-08-2(05) 
Col. 52-53 

Official Nominee in Chandigarh Market 
Committee 
(Deb. 12. Vol. XII. 09-08-2005) 
Col.l05~ 

Revamping of Public Distribution System 
(Deb. 1, Vol. XI. 25-07-2005) 
Col. 182-83 

Rural Sanitation Programme 
(Deb. 10. Vol. XI. 05-08-2005) 
Col.21-22 

Setting up of Post Offices 
(Deb. 3. Vol. XI, 27-07-2005) 
Col. 146---50 

Shifting of SAl Office 
(Deb. 8. Vol. XI, 03-08-2005) 
Col. 260-61 

Societies ofEWS 
(Deb. 12, Vol. XII. 09-08-2(05) 
Col. 386 

Statement made by the Prime Minister on 
29.07.05 regarding his recent official 
visit to the United States of America 
(OUR 193) 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 556----02 

Supply of Coal to Thermal Power Plants 
(Deb. 15, Vol. XII, 12-08-2(05) 
Col. 33-34 

Trade between India and Pakistan 
(Deb. 20, Vol. XII, 23-08-2(05) 
Col. 179--95 

Traffic on Ambala-Chandigarh Road 
(Deb. 8, Vol. XI, 03-08-2(05) 
Col. 361 

Transfer of Property in Favour ofGPA 
(Deb. 12, Vol. XII, 09-08-2(05) 
Col. 358-59 

Uplinking of TV Channels 
(Deb. 22, \bl. XIll. 2~8-2005) 
Col. 55-56 

Barad. Shri J •• hubbai Dbaa.bb.i 

Agricultural Land under Cultivation 
(Deb. I. Vol. XI, 25-07-2005) 
Col. 438·39 

Allocation of Funds to Nehru Yuva 
Kendras 
(Deb. B, Vol. X1,03-OB-2005) 
Col. 369-72 

Allocation of gas from Tapti Gas Field 
(Deb. 4, Vol. XI, 28-07.2005) 
Col. 208 

Alloting Pay Phones/PCt,., to 
Unemployed Youths 
(Deb. 21, Vol. XIII, 24-08.2(05) 
Co1.81·B2 

Allotment of Petrol Pumps to Freedom 
Fightf;lrs 
(Deb. IB, Vol. XII, 18-08·2005) 
Col. 178-80 

Amount Sanctioned and spent by 
Gujarat 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 91-92 

Child line Service 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 297-98 

Condition ofBridgcs on N.Hs. 
(Deb. 17, \bl. XlI, J 7-08-2005) 
Col. 3 19-20 

Condition of God owns 
(Deb. J 9, Vol. XlI, 22-08-2005) 
Col. 322-25 
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Construction of Earthquake Resistant 
Houses 
(Deb. 12, Vol. XII, 0~8-2005) 
Col. 409-10 

Definition of Poverty Line 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 460--63 

Development of Forest and Coastal Areas 
(Deb. 6, Vol; XI, 01-08-2005) 
Col. 7-8 

Direct release offunds to villages for rural 
development 
(Deb. 10, Vol. Xl, 05-08-2005) 
Col. 141-43 

District Primary Education Programme 
(Deb. 2, Vol. XI,26'{)7·2005) 
Col. 131-32 

Doordarshan Kendras in Gujarat 
(Deb. 4, Vol. XI,28-07-2005) 
Col. 261-68 

Employment Generation under the KVIC 
(Deb. 7, voua, 02-08-2005) 
CoUIl-SS 

Eradication of Leprosy 
(Deb. 13, Vol. XII, 10-08-2005) 
CoL 509-10 

Expenditure on Publicity and Media 
(Deb. 9, \lit. XI, 04-08-20(5) 
Col. 297 

Extelilion of Sarva Shibha Abhiyan 
(Deb. 20, VoDCII, 23-01-200') 
CoL 54-56 

Financial Assistance by HUDCO for Rural 
Housing Schemes 
(Deb, 10, Vol. XI,OS-08.2005) 
Col 83-89 

flynvera on National Hiahways 
(Deb." Vol. XI, 03-08-20(5) 
Col.'2920093 

Foodgrains for Poor Families 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 501-02 

Foreign Investment in Agriculture Sector 
(Deb. 19, Vol. XII, 22-01·2005) 
Col. 35-41 

Foreign Trad~ Policy 
(Deb. 7, Vol. XI, 02-08-200S) 
Col. 301-02 

Forest Cover 
(Deb. 19, Vol. XII,22-08-200S) 
Co1.361-71 

Functioning of National Commission for 
Women 
(Deb. 12, Vol. XII,09-01-200S) 
Col. 47-52 

Funds for Development ofiT 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 4'0-' J 

Funds for Health Programme 
(Deb. 3, Vol. XI,27-07-2005) 
COI.S2~31 

Grants to AgricultQre University 
(Deb. II, Vol. XII, 08-08-200$) 
Cot. 323-27 

Grants to NGOs 
(Deb. 16, Vol. XII,I6-08-200S) 
Col. 152-54 

Health in the Concurrent List 
(Deb. J 7, Vol. XII, 17-01-2005) 
Cot. 73 

Impartina of Training for SSII 
(Deb. 2, Vol. XI, 26-07.20(5) 
Cot.S06--10 

Import of Sub-Standard Items in RailWays 
(~.14, Vol. XII, 11-08-20(5) 
Col. 234-3S 

Import/Export of Asro Products 
(Deb. 2, Vol.. XI, 26-07·2005) 
CoI.5n-579-
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Improvement in Fishing Activities in 
Gujarat 
(Deb. 1, \obI. XI, 2S-07-200S) 
Col. 298-99 

Indians Going Abroad on Work Permit 
(Deb. II, Vol. XII,08-08-2005) 
Col. 76-7.7 

Installation of Latest Technology 
Computer Systems 
(Deb. 9, \obI. XI, 04-08-200S) 
Col. 39 

Introduction of Fastest train between 
Delhi and Agra 
(Deb. 14, \obI. XII, 1I-08-200S) 
Col. 24S-46 

Introduction of Khadi and Hand-made 
Products by KVle 
(Deb. 16, \obI. XII, 16-08-200S) 
Col. 30-31 

Investments in Gujarat in Tenth Plan 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 348-49 

Irrecoverable Loans 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 224 

libraries in Rural Areas 
(Deb. 14, Vol. XII, 1I-08-200S) 
Col. 77-78 

Margio Money Scheme of~ VIC 
(Deb. 12, \obI. XII, 09-08-2005) 
Col. 322--24 

Metering of Pulse Rate of Cellular 
Phones 
(Deb. 8, \obI. XI, 03-01-2005) 
Col. 487-88 

Natural Calamities 
(Deb. 2, \obI. XI, 26-07-2005) 
Col. 583-90 

Need to augment the quota of Kerosene 
being provided to fishermen through 
Public Distribution System in coastal 
areas ofGujarat (MUR 377) 
(Deb. 7. Vol. Xl, 02-08-2005) 
Col. 400-01 

Need to start work on rope-way at Gimath 
Parvat in Junagarh district of Gujarat 
(MUR377) 
(Deb. 24, Vol. XIII, 30-08-2005) 
Col. 55 

New Schemes for Postal Department 
(Deb. 3. Vol. XI. 27-07-2005) 
CoI.518-19 

Organiastion Engaged· in collection and 
distribution of news 
(Deb. 14. Vol. XII, 11-08-2005) 
Col. 161-74 

Outlay for Rural Electrification 
(Deb. S. Vol. Xl, 29-07-2005) 
Col. 351-52 

Participation oflTPO in Foreign Fairs 
(Deb. 12, \obI. XII, 09-08-2005) 
Col. 231-48 

Passenger Amenities 
(Deb. 9, \obI. XI, 04-08-200S) 
Col. 280-81 

Pending Projects ofGujarat with HUDCO 
(Deb. 20. \obI. Xli. 23-08-2005) 
Col. 220 

Pending Proposals under SGSY 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 152-72 

Pl:rformance of Thermal Power Plants 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 59-61 

Plan outlay for Department of Culture 
(Deb. 4, \obI. XI,28-07-2005) 
Col. 347-48 
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Preservation and Promotion of Tribal 
Culture 
(Deb. 9, Vol. XI, 04.()8-200S) 
Col. 228--30 

Procurement Centres 
(Deb. 6, ~1. XI. 01'()8-200S) 
Col. 427-32 

Production cost of petrol. diesel. LPG and 
Kerosene 
(Deb. 14. Vol. XII.II-08-200S) 
Col. 293-94 

Production of Crude Oil 
(Deb. 22. Vol. XI11. 25-08-2(05) 
CoI.271-72 

Proposal regarding Allocation of Funds 
(Deb. II. Vol. XII. 08-08-2005) 
Col. 473-74 

Proposals for New Dental Colleges 
(Deb. I J. Vol. XII, 10-08-2005) 
Col. 481-82 

Provision for Purchase of Land for Tribals 
in Gujarat 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. 298-99 

Rail Projects 
(Deb. 18. Vol. XII. 18-08-2(05) 
Col. 277 

Railway Projects 
. (Deb. 18, Vol. XII, 18-08-2(05) 
Col. 77-78 

Rajiv Gandhi Grarneen VKlyutikaran Yojana 
(Deb. 5. Vol. XI, 29-07-2(05) 
Col.2~7 

Reducing Expenditure on Non-
Developmental Projects 
(Deb. 13, Vol. XII, 10-08-2(05) 
Col. 1OJ..o2 

Revenue Earned by DDI AIR 
(Deb. 4. Vol. XI. 28-07-2005) 
Col. 331-33 . 

Rules for Trade with G-20 Countries 
(Deb. 3, Vol. XI. 27'()7-200S) 
Col. 287-88 

Rural Language Programme frem 
Ahmedabad Doordarshan Kendra 
(Deb. 22, Vol. XIII. 25-08-200S) 
Col. 207-08 

Setting up of Forest Development 
Authority 
(Deb. I, Vol. XI, 25-07-2(05) 
Col. 145-46 

Setting up of Jute Service Centre 
(Deb. 5, Vol. XI, 29-07-20(5) 
Col. 156 

Shelters and Schools for SC Children 
(Deb 4, Vol. XI. 28-07-2005) 
Col. 110-11 

Special Programme for Rural Women 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 257 

State Commission for Women 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 151 

Stoppage of Train 
(Deb. 18, Vol. XII. 18-08-2005) 
Col. 263-64 

Streamlining of Road Transport and 
Highway System 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 644-45 

Strengthening of Panchayati Raj 
Institutions 
(Deb. 22, Vol. XIII, 2S-08-2(05) 
Col. 29-51 

Telephone Facilities to Gram Panchayats 
(Deb. 8, Vol. XI. 03-08-2005) 
C.ol.123 

Terminal facilities at Railway Stations 
(Deb. 9, Vol. XI, 04-o8-200S) 
Col. 149 
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Tourism Projects 
(Deb. 6, 'WI. XI, 014-20(5) 
Col. 288 

Upgradation of Forest Roads 
(Deb. 6, 'WI. XI, 0 )-08-200S) 
Col. 368-74 

Use of Forest Land by Coal Mines 
(Deb. II, Vol. XII, 08-08-2(05) 
Col. 445-47 

Utilization of Funds under Indira Aawas 
Yojana 
(Deb. 5, Vol. XI, 29-07-2(05) 
Col. 126-32 

Vocational Education 
(Deb. 7, VoI.XI,02-08-200S) 
CoI.26~ 

Weaving in Small Scale Industries 
(Deb. 10, Vol. XI, 05-08-2(05) 
Col. 239 

Wind Energy 
(Deb. 10, 'WI. XI,OS-08-2005) 
Co1.3~ 

Wind Energy Parks 
(Deb. 1 S, 'WI. XII, 12-08-2005) 
Col. 270-71 

World Bank Assistance for Health 
Projects 
(Deb. 21 , Vol. XIII, 24-08-2005) 
Col. 372-73 

World Bank Loan for Food Projects 
(Deb.·IS, 'WI. XII, 124-200S)' 
Col. 263 

World Bank Support for Computer 
Eduatlion 
(Deb. 21, \VI, xm, 24-0&-2005> 
Col. 329 

World Trade Policy 
(Deb. 2, 'WI. XI, 26-07-20(5) 
Col. 561-62 

a.nuln, Prot Buudeb 

Standing Committee on Human Resource 
Development-One Hundred Sixty-
fifth Report Presented 
(Deb. 18, Vol. XII. IS-08-200S) 
Col. 307 

Barman, Shrt Hiten 

Alignment of East-West Corridor 
(Deb. 17, Vol. XII, 17-OS-200S) 
Col.3l6-17 

Appointment of Teachers under SSA 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 365 

Assistance for Conservation of Forest 
(Deb. 6. Vol. XI. 0 1-08-200S) 
Col. 336-40 

Atrocities on Christians 
(Deb. 2. Vol. XI, 26-07-2005) 
Col. 465-66 

Completion of New Moynaguri-Jogigopa 
Rail Line 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 108-09 

Construction of Airports 
(Deb. 14, Vol. XII, 1I-08-200S) 
Col. 1 SO-B I 

Construction of Bridge on River Torsa 
(Deb. 21, Vol. XIII, 24-OS-2005) 
Col. 293-94 

Construction of Roads under Prime 
Minister Gram Sadak Yojana 
(Deb. S, Vol. XI, 29-07-2005) 
COI.S7~8 

Demand for Supplementary Grants 
(Railways), 200S-06 and Demands for 
Excess Grants (Railways), 2002-03 
(Deb. 14, Vol. XfI,II-08-2005) 
Col. 427-28 

Development oflndustries in Rural Areas 
(Deb. 2. Vol. XI,26-07-2005) 
Col. 100-04 
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Discrepancies in BPL List 
(Deb. 6, \\>\. XI, OI-OS-200S) 
Col. 233-35 

Export and Import of Agricultural 
Products 
(Deb. 6, Vol. XI, 0I-OS-2005) 
Col. 227-34 

Export ofWheatiRice 
(Deb. II. \\>1. XII, OS-08-200S) 
Col. 256-57 

Flood Management 
(Deb. 19. \\>1. XII, 22-08-2005) 
Col. 278 

Funds for Computer Literacy 
(Deb. 12, \\>1. XII, 09-08-2005) 
Col. 61--04 

Funds for Schemes 
(Deb. 9. Vol. XI, 04-01-2005) 
Col. 168-69 

Implementation of Indira-Mujib 
Agreement 
(Deb. 20, Vol. XII. 23-08·2005) 
Col. 82-83 

Investment by Private Companies in 
Telecommunication Sector 
(Deb. 8, Vol. XI. 03-01-2005) 
Col. 382-84 

Jawahar Gram Samridhi Yojana 
(Deb. 10, Vol. XI. 05-08-2005) 
Col. 269-70 

Legislation for welfare of disabled 
(Deb. 4. Vol. XI. 28-07-2005) 
Col. 145-411 

Loan under welfare scheme 
(Deb. 10, Vol. XI,OS-08-2005) 
CoI.12S-28 

Medical Facilities in Long Distance Trains 
and Stations 
(Deb. 4. \\>1. XI, 28.07-2005) 
Col. 49-SO 

Medical Facilities to Diabetic Patients 
(Deb. 3. Vot XI. 27-07-2OM) 
Col. 134·35 

Outstanding dues against power houses! 
SEBs 
(Deb. 14. Vol. XII, 11-08-2005) 
Col. 195--91 

Popularization of Ayurvedic 
Homoeopathic Medicines 
(Deb. I, Vol. XI. 03-08-2005) 
Col. 186-89 

Production ofLichis 
(Deb. 6, Vol. XI, 0I-08-200S) 
Col. 356-57 

Promotion of Education for Girls 
(Deb. 2, Vol. XI. 26-07-2005) 
Col. 544-45 

Punishment to Corrupt Officials 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col. 147-48 

Setting up of Industries by NRls 
(Deb. 16. Vol. XII, 16-08-2005) 
Col. 144-45 

Simplifying Passport Issuance 
procedure 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 32-38 

Situation arising out of recent instructions 
issued by Government to Jute 
Corporation of India to stop 
procurement of raw jute in West Bengal 
resulting in closure of mills and steps 
taken by the Government in regard 
thereto (CA) 
(Deb. 14. Vol. XII, 11-08-2005) 
Co1.3~ 

Stoppage of Express Trains at 
, Ghoksadanga Station 

(Deb. 9, Vol. XI, 04-08-200S) 
Col. 186 



NAME INDEX SI7 

Strengthening of 
Institutions 

Panchayati It.aj Employment Generation through SS) 

(Deb. 22, 'kJ. XIII. 2S-oa·200S) 
Col. 29-S1 

Survey on Supply of Drinking Water to 
Rural Habitatio,ns 
(Deb. S, 'kl. XI, 29007·2005) 
Col. 247-48 

Tax on All Incomes 
. (Deb. 15, 'kl. XII, 12-08-200S) 

Col. 110·11 

Theft of Food grains from P.D.S. 
(Deb. 19. 'kl. XII,22-08·200S) 
CoI.430-31 

Unused Airports 
(Deb. 18, \VI. XII, 18-08.200S) 
Col. 26P-61 

. Welfare Scheme for Agricultural Labourers 
(Deb. II, 'kl. XII,08-08-2005) 
Col. 229 

Bannan, Shri RaDeD 
Achievements under SGSY 

(Deb. 5, Vol. XI, 29-07-2005) 
Col. 99--·-1 09 

Approach Paper of Eleventh Five Year 
Plan 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 123 

Assistance from WB and WHO 
(Deb. 13, Vol. XII. 10-08-2005) 
CoI.IOO-Ol 

Definition of poverty Line 
(Deb. 3. Vol. XI. 27-07-2005) 
Col. 46(}-63 

Demand and Supply of Cotton 
(Deb. 6. Vol. XI, 01-08-2005) 
Col. 125-26 

Drinking Water in Delhi 
(Deb. 7, Vol. XI. 02-08-2005) 
Col. 172-73 

(Deb. 2, 'kl. XI, 26-07.2005) 
CoI.IJ~20 

Environmental Projects 
(Deb. 1, \VI. Xl, 25-07-2005) 
Col. 409 

Eradicating Hepatitis-B and C 
(Deb. 8, 'kl. XI, 03-08-2(05) 
Col. 449-50 

Export of Silk 
(Deb. 10, Vol. XI, 05-08~OOS) 
Col. 116-20 

Foodgrains for Poor Families . 
(Deb. I, Vol. XI. 25-07-2005) 
Col. 241-43 

Funds for Howrah to Balurghat Rail 
Line 
(Deb: 14. Vol. XII, 11-08-2005) 
Col. 145 

Harassment ofSSllndustrialists 
(Deb. 16. Vol. XII. 16-08-2(05) 
Col. 201-02 

Incomplete Irrigation Projects 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 291-322 

Investment Under New Industrial 
Policy . 
(Deb. 7. Vol. XI, 02-08-2005) 
Col. 82-86 

LPG Agencies 
(Deb. 22. Vol. XIII, 25-08-2(05) 
CoI.13~32 

National Policy on Smuggling and 
pilferage of Coal 
(Deb. 3, Vol. XI. 27-07-2005) 
Co1.18S--17 

New Policy of Periodic Health Check-Ups 
(Deb. 21, Vol. XIII. 24-08-2005) 
Col.~-64 
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Rehabilitation of Tsunami affected 
Orphans and old age persons 
(Deb. 4, Vol. XI, 2S-07-200S) 
Col. I 27-2S 

Setting up of Integrated Units for 
Ornamental Fish 
(Deb. 19, Vol. XII, 22-08-200S) 
Col. 196-97 

Setting up of Plants by SAIL 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 42 1-22 

Study by World Bank in Water Sector 
(Deb. 6, Vol. XI, 0I-O,S-200S) 
Col. 452 

Utilisation of Funds for Promotion of 
Horticulture 
(Deb. II, Vol. XII, 08-08-200S) 
Col. 132-35 

Welfare of Street Children 
(Deb. 4. Vol. XI. 28-07-2OOS) 
Col. 257-59 

Welfare Schemes for STs 
(Deb. 16, Vol. XII, 16-08-200S) 
Col. I 19--23 

Basu. Shri Anil 

Construction of Greenfield Airports with 
Private Participation 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 138-39 

Demands for Supplementary Grants-
(General) 2005-06 a.nd Demands for 
Excess Grants-{General) 2002-03 
(Deb. II. Vol. XII, 08-08-2005) 
Col. 551-,56 

St~nding Committee on Transport, 
Tourism and Culture-Ninetieth 
Report-Presented 
(Deb. 20. Vol. XII. 23-08-200S) 
Col.3l1 

Standing Committee on Transport. 
Tourism and Culture-Eighty-Ninth 
Report-Presented 
(Deb, 3. Vol. XI. 27-07-2005) 
Col. 572 

Baurl, Sbrl .. atl SUlmlta 

Hindu Succession (Amendment) Bill. 
200S-Consid. & Pass 
(Deb. 23, ~l. XIII, 2~8-2005) 
Col. 74-75,113 

Rural Electrification 
(Deb. S, ~I. XI, 29-07-2(05) 
Col. 41 

Rural Sanitation Programme 
(Deb. 10, Vol. XI,OS-OS-2905) 
Col.2S 

Bada, Shrl Joachim 

Adverse Balance of payment 
(Deb. I 0, ~1. XI, 05-08-2(05) 
Col. 161-62 

Amount for Commonwealth Games 
(Deb. 17, Vol. XII, 17-08-200S) 
Col. ISS-56 

Amount under PM's Rojgar Yojana for 
Delhi and West Bengal 
(Deb. 2, Vol. XI, 26-07-200S) 
Col.Slt-t4 

Ban on Films 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 120-21 

Crash of Aircraft 
(Deb. 9, Vol. XI, 04-08-2(005) 
Col. 267--70 

Demand for Supplementary Grants 
(Railways), 20005-06 and Demands 
for Excess Grants (Railways), 
2002-03 
(Deb. 14, Vol. XII.II-08-200S) 
Col. 420-22 

Discrepancies in BPL List 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 233-35 
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E-Mail Tellers Facility 
(Deb. 13, ~I. XII, IO-08~2005) 
Col. 351-52 

Environmental Projects 
(Deb. 1, Vol. XI, 2S-07-2005) 
Col. 409 

Export of Silk . 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 116-20 

Expressing deep concern over 
Deteriorating Law and Order Sitatution 
in the State of Bihar and approval of 
continuance in Force of the 
Proclamation in Respect of the State of 
Bihar (Res.) 
(Deb. 7. Vol. XI, 02-08-2005) 
Col. 547-48 

Failure of the Government to take action 
against persons ind icted by the 
Nanavati Commission of Inquiry-
(AM)--- motion negatived 
(Deb. 13. Vol. XII, 10-08-2005) 
Col. 806--{)8 

Foodgrains for Poor Families 
(Deb. I. Vol. XI. 25-07-2005) 
Col. 241-43 

Foreign Exchange Reserves 
(Deb. 10, Vol. XI,OS-08-200S) 
Col. 139 

Gauge Conversion 
(Deb. 4, Vol. XI, 2S-07-200S) 
CoI.IOI~3 

Growth Centres/Industrial Development 
Centres 
(Deb. 2. Vol. XI, 26-07-2005) 
Col. 428--3 I 

Information Technology Policy 
(Deb. 3, Vol. Xl, 27-07·2005) 
Col. 103 

Kissan Seva Kendra 
(Deb. 18, Vol. XII, lS-08·2005) 
Col. 128-29 

Labourers in Tea Industry 
(Deb. 7, Vol. XI, 02-08.20(5) 
Col. 141-43 

Law and Order 
(Deb. 2, ~I. XI, 26-07·2005) 
Col. 137·138 

Loan to Small Scale Industry, Rural and 
Urban Sectors 
(Deb. 5, ~1. XI. 29-07·2005) 
Col. 84-86 

National Policy on Smuggling and 
pilferage of Coal , 
(Deb. 3, Vol. XI,27-07-2005) 
Col. 185-87 

National Rural Employment Guarantee Bill. 
2004--Consid. 
(Deb. 19. Vol. XII, 22-08·2005) 
Col. 63 1-32 

Need to approve final alignment of the 
East·West Corridor of National 
Highways Development Project on 
National Highways No. 31 and 31-C 
passing through Siliguri (MUR 377) 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. 328 

Opening of New Hospitals/Dispensaries 
(Deb. 21. Vol. XIII. 24-08·20()5) 
Col. 178·79 

Opening of Petrol/Diesel Outlets/LPG 
Agencies 
(Deb. 22, Vol. XIII. 25-0S-2oo5) 
Co1.l56·57 

Payment of Wages (Amendment) Bill. 2004 
-Consid. & Pass 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 534 

Popularization of Ayurvedic/ 
Homoeopathic Medicines 
(Deb. 8, Vol. XI. 03-08-2005) 
Col. 186-89 



520 LOKSABHA 

STD/lSDllntcmetlFAX Facilities in Gram 
Panchayats 
(Deb. 13, Vol. XII, 10-08.200S) 
Col. 89-90 

Subsidy in Agricultural Sector 
(Deb. I, Vol. XI, 25~7-2(05) 
Col.lS4-56 

Bell.rmln, Shrl A. V. 

Appointment of Persons Deployed for 
Railway Construction work in 
Kanyakumari 
(Deb. 22, Vol. XIII, 25-08.2(05) 
Col. 306 

Demand for Supplementary Grants 
(Railways), 2005~6 and Demands for 
Excess Grants (Railways), 2002-03 
(Deb. 14. Vol. XII, II-OS-2005) 
Col. 439-4 I 

Drawl of Ground Water by Soft Drink 
Company 
(Deb. 19, Vol. XII,22-OS-2005) 
Col. 301-02 

Fixation ofMSP of Honey 
(Deb. 6, Vol. XI, 01 ~S-2005) 
Col.IS7 

Need for early issuance of certificates to 
students passing their vocational 
courses from various institutions 
patronized by National Council of 
Vocational Training (MUR 377) 
(Deb. 9, Vol. XI, 04-O8~2005) 
Col. 366 

Price ofTea 
(Deb. 2, Vol. XI, 26"()7-2005) 
Col. 43 1-33 

Private Participation in Sand/Mineral 
Mining 
(Deb. 21, Vol. XIII, 2~-200S) 
Col. 136-37 

Scholarship for Children ofBeedi Workers 
(Deb. I, Vol. XI, 2S~7-200S) 
Col. 146-48 

Separate Terminal at Madurai " 
(Deb. 22, Vol. XIII,25"()8-200S) 
Col. !86-87 " 

Situation arising out of closure of more 
than 600 dyeing and bleaching 
factories located in and around Tirupur 
in Coimbatore district, Tamil Nadu and 
steps taken by the Government in 
regard thereto.(CA) 
(Deb. 4, Vol. XI, 2S~7-200S) 
Col. 429-30 

Tax on Hand-made Brick Producers 
(Deb. 20. Vol. XII, 23-OS-2005) 
Col. 132-33 

Tea Growers 
(Deb. 20, Vol. XII, 23-OS-2005) 
Co1.2S-27 

Tsunami Waves 
(Deb. 6, Vol. XI,0I-OS-2005) 
Col. 32] 

Bhadaoa, Sbri Avtar Singb 

Access Deficit Charge 
(Deb. 17, Vol. XII, 17-08-200s) 
Col. 257-5S 

Accident in Saunda Coal Mine 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 445-47 

Admission in Nursery Class 
(Deb. 20, Vol. XII, 23~S-200S) 
Col. 280 

Behaviour of Staff at Airports 
(Deb. 18, Vol. XII, 18~8-2005) 
Col. 204-0.5 
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Completion of Railway Projects ofHaryana 
(Deb. 9. Vol. XI, 04..08-2005) 
Col. 130-40 

Crah .f Aircraft 
(Deb. 9, Vol. XI, 04..08-2005) 
Col. 267-70 

CuningiPlantation of Trees 
(Deb. 6. Vol. XI. 0I..o8-200S) 
Col. 374-14 

Decline in Ground Water Level 
(Deb. I, Vol. XI. 2S..o7-2005) 
Col. 406-08 

Development of Roads 
(Deb. 17, ~. XII, 17..()8..200S) 
Col. 323-2S 

Invetti,ation on Jet Airways 
(Deb. 4, \bI. XI,28-01-20(5) 
Col. 162-63 

Investment in Air Transport Service Sector 
(Deb. 14. Vol. XII. II...oS-200S) 
Col. 259 

Irrigation System 
(Deb. 19. Vol. XII. 22..08-2005) 
Col. 273-74 

Joint Venture 
(Deb. 20, Vol. XII, 23-08-200S) 
Col. 106---08 

Loss to National Highways and Ports 
(Deb. 17. Vol. XII,17-08-200S) 
Col. 169-72 

Mining in the Country 
(Deb. 6. Vol. XI,Ol4200S) 
Col.17()"71 

M ixinl of Naphtha and Petrol 
(pd>. I, Vol. XI, 25-07-2005) 
Col. 237-38 

Permission to Private Airlines to Fly 
Abroad l 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 1-7 

Procurement of Submarines 
(Deb. 22, Vol. XIII,2S..o8-200$) 
Col.216-17 

Rehabilitation ofTsunami bit areas 
(Deb. 2, Vol. XI, 26-07-20(5) 
CoI.502~ 

Trafficking of Women 
(Deb. 20, Vol. xn, 23-08-2005) 
Col. 161--63 

Waiving of Loans 
(Deb. I. Vol. XI,2S-07-200S) 
Col. 223-26 

Wet Lease agreement between Air India 
and Jet Airways 
(Deb. 4, Vol. XI, 28-07-2005) 
Co1.13S-36 

Bhaaora, Sbri Mahavir 

Electricity Connection to Tribal People 
(Deb."S, Vot XII, 12-08-2005) 
Co1.103..()4 

Harvesting C)fRain Water 
(Deb. It,\t)1. XII.08-08-200S) 
Col. 199 

lII-effe;Fts of Use of Insecticidesl 
Pesti,c_ 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 105-06 

Natio.nal Accredition Board for 
UIboratories 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 217-80 

Primitive Tribes 
(Deb. 12, Vol. XII,09-08-2(05) 
Col. 134-44 

QuotaofR.eservation for Promotion of SCI 
ST Officials 
(Deb. 21, Vol. XIII, 24-08-200S) 
Co1.261~2 
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Vacant Posts in Udaipur Division 
(Deb. 2 t, \tlI. XIn, 2~8-200S) 
Col. 355-57 

Bbakta, Shrl Manoranjan 

Appointment on Compassionate Grounds 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 302·03 

Assistance· to Fishermen 
(Deb. 19, Vol. XII,22'()8--200S) 
Col. 101 

cadre Restructuring of Stenographers 
(Deb. 22. Vol. XIU, 25.08-2(05) 
Col. 190-91 

Conversion of Defence Land into Revenue 
Land 
(Deb. II, Vol. Xli, 18.()8-200S) 
Col. 213 

Development of Cellular Jail 
(Deb. 19, ~l. XII. 22.()8-2005) 
Col. 34148 

Development of Tourist Spots in A&.N 
(Deb. II, Vol. XII, 08-08--2005) 
Col. 452 

Employment to Tsunami affected rural 
persons 
(Deb. 10, Vol. XI,05'()1-200S) 
Col. 287-88 

. Encroachment on Defence Land 
(Deb. 14. Vol. XlI, 11.08--2(05) 
Col. 152-54 

Expon of Sea S~lIs 
(Deb. 16, Vol. XlI; 16.()8-2005) 
Col. 190 

Ferry Service in Andaman and Nicobar 
.slands 
(Deb. 21, Vol. Xln, 2~-200S) 
Col. 122-23 

Foreign Airways P.u:ticipation 
(Deb. 14, Vol. XII, 1I.oS-200S) 
Col. 204 

Fund for Welfare of Tribal 
(Deb. 12, Vol. xu, 09.0a-2005) 
CoI.3S?-S8 

Impact of Tsunami on FPI 
(Deb. II, Vol. XII, 08-08-2(05) 
Col. 25?-S8 

Issue of Railway Passes to Employees 
(Deb. 22, Vol. xm. 25.()8.2005) . 
Col. 32()"21 

Lack of Publicity fromALIMCO 
(Deb. I t, VoL XII, 18.()8-200S) 
Col. 198 

Misuse of Fund for Jarawa Tribals 
(Deb. 20, Vol. XII, 23'()8-2005) 
Col. 287 

NatturaJ Calamities in the Country (OUR 
193) 
(Deb. 4, Vol. XI, 28.()7-200S) 
Col. 513-15 

NCES in A&.N Island 
(Deb. I S, Vol. XII, 12.()8-200S) 
Col. 93-94 

Non-functioning ·of SSI in Andaman &. 
Nicobar Islands 
(Deb. ]6, Vol. xu, ]6-08-2005) 
CoI.lOO-Ol 

Online Recruitment System 
(Deb. 21, Vol. Xlll,24-08-200S) 
Col. 247-48 

Panchayati Raj Training Centres 
(Deb. 18, Vol. XII, 18.()8-200S) 
Col. 244-45 

Pending Case!> of Registration of New 
Companies in UN 
(Deb. 'I S, Vol. XII,·12.()8-200S) 
Col. 229 
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Poverty Alleviation Schemes in A&N 
Islands 
(Deb. 20, \\11. XII, 23-08-2005) 
Col. 146-47 

Power cuts inAndaman &. Nicobar Islands 
(Deb. 10, \\11. Xl, 05-08-2005) 
Col. 358-59 

Preservation of Jarawa Tribal Arts 
(Deb. 20, \\11. XII, 23-08-2005) 
Col. 297 

Private participation in NCES programme 
in Andaman and Nicobar Island 
(Deb. 10, \\11. Xl,05-08-2005) 
Col. 172-76 

Recruitment of Teachers 
(Deb. 20, \\11. XII,23-08-2005) 
Col. 279 

Recruitment of Tribals in Railway 
Protection Force 
(Deb. 14, \\11. XII, 11-08-2005) 
Col. 278-79 

Registration of Newspaper 
(Deb. 9, Vol. Xl, 04-08-2~S) 
Col. 147 

Rehabilitation of Children 
(Deb. 12, \\11. XII,09-08-2005) 
Col. 128-29 

Rehabilitation ofSrilanka Migrants 
(Deb. 12, \\1L XlL 09-08-2005) 
Col. 383-84 

Setting up of Power Projects in A&N 
Island 

,", (Deb. IS, Vol. Xll,j2d>8-2005) 
~\;,'p.~ Col 180-81 oc:i,:;": 
~"."".:.' ....... ~ . ..-:.-: ",' '\ 

.:." ", 

Shortage of Mobile Connection in 
Andaman and Nicobar Islands 
(Deb. 17, Vol. XlI, 17-08-2005) 
Col. 168-69 

Shortage of Petroleum Products in Car 
Nicobat 
(Pcb. 18, \\1L XII, 18-08-2005) 
Col. 286 

Shortage of PostallNon-Postal Stamps 
(Deb. 17, Vol. XlI, 17-08-2005) 
Col. 243-44 

Special Recruitment Drive 
(Deb.l3, Vol. XII, 10-08-2005) 
Col. 320-21 

Special Rural Development Schemes for 
Tsunami affected people 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 250.:52 

Technology Parks 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 261-62 

U pgradation/Modemisation of Hospitals 
in Andaman and N icobar Islands 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 443-44 

Violation oflndian Sea Boundaries 
(Deb. 18, \\11. XII, 18-08-2005) 
Col. 99-1 00 

Bhardwaj, Shri H.R.· 

High Court and Supreme Court Judges 
(Salaries and Conditions of Service) 
Amendment Bill, 2005 
(Deb. 21, Vol. XIII,24-08-2005) 
Co\. 567-73 

Hindu Succession (Amendment) Bill, 2005 
-Consid. & Pass 
(Deb. 23, Vol. Xlll,29-08-2005) 
Col. 63-64,91, 106-13 

Bhargava, Sbrt Girdba.ri.iAI . , 
," I 

Demands for Supplementary Grants-
(General) 2005-06 and Demands.for 
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Exc:eu Gt'IID-{General) 2002-03 
(Deb. 11, \\)1. XII, 0I-01-lOOS) 
CoI.602-04 

Export ofSpicea 
(Deb. 7, \\)UO, 0'l-0I-2005) 
Col.S9-60 

Helicopter Services 
(Deb. 9, \bl. Xl, 04-08.20(5) 
CoL 99 

Improved Package for Doctors 
(Deb. 13, \bl. XII, 10.08·2005) 
Col. 381·82 

Need to accord the status of an 
International Airport to Jaipur Aif'POrt 
and also name it after Maharaja 
Mansingh (MUR 377) 
(Deb. 8, Vol. XI. Ol~200~) 
CoI.S40 

'" 
Need to introduCe a Metro Rail service in 

Jaipur, Rajasthan (MUR 377) 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 471 

Ownership Rights of Markets 
(Deb. 20, Vol. XII. 23-OS-2005) 
Col. 135-36 

Payment of Wages (Amendment) Bill, 2004 
-Consid & Pass 
(Deb. 17. Vol. XII, 17-08-20(5) 
Col. 527 

Pending Applications for STDIISDIPCO 
Booths in Rajasthan 
(Deb. 8, Vol. XI, 03-08-200!I) 
Col. 352-55 

Reconstitution ofLPGlSKOIRelailOutiets 
(Deb.)2, Vol. xm, 2S-08-200S) 
Col. I Tl-7S 

Recovery of Dues 
(Deb. 8, \bl. XI, 03-08-2005) 
eoL247-48 

Second Shift in KV, 
(Deb. 16, \bI. XII, 1.6-01-20(5) 
'Col.l~ 

ScUing Up of AIDS ReIe8rch C_ 
(Deb. 13, \bl. XII,IO-oI-200S) 
Col. 216-17 

Use ofBuft"er Stock 
(Deb. 0. \bl. XI, 01-08-2005) 
CoI.202-03 . 

Bi.a, Sltrl C ............. c.. .. ,.. ... 
N-... Rural EmpIoymcntG...ue Bill. 

2004-C0nsid. 
(Deb. 19. Vol. XII. 22.oa·200S) 
CoL 662 

BillaIlOi, Sllri J8IWI.t SIRgb 

·Activities of Madarsas 
(Deb. 20, Vol. XII, 23-08-2(05) 
Col. 173 

Agricultural Products 
(Deb. 7. Vol. XI, 02-01-200s) 
Col. 62-66 

AIDS Menace 
(Deb.l3. Vol. XII. 10-01-2005) 
Col. 375-81 

Allocation of Funds 
(Deb, I O,\bl. XI. OS-OS-2005) 
Col. 112-14 

Assistance for Drought Affected States 
(Deb. I. Vol. XI. 25-07-2005) 
Col. 176-80 

Assistance for Promotion of Sports 
(Deb. 8. Vol. XI. 03-08-2(05) 
Col. 21 7-33 

Availability ofBSNL Cash Cards 
(Deb. 3, Vol. XI, 27-07-2(05) 
CoI.S48-49 

Coal Quota for Rajasthan Power Plants 
(Deb. 13, Vol. XII, 1C).()8..200$) 
Co1.167~ 
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Commencement of Worb of SWetch of 
Sanctioned NHa 
{Deb. 21, \bl XlII. 24-01-20(5) 
Col. 213-14 

Communal Riots 
(Deb. 2, \01. XI,26-47-2OO5) 
CoL 142-46 

Construction of Suuaures 
(Deb. 19, \o1.XlI,22~5) 
CoI.2J5-36 

CRF Proposall Received from 
Raja.than 
(Deb. 3, \bI. X1,27.o7-20(5) 
CoI.22J 

Decreasin, Prices of Alricultural 
Products 
(Deb. 6, \oL XI, OI.oI-200S) 
CoL 275-76 

Depletinl Forest Cover 
{Deb. 19, \01. XII, 22-01-2005) 
Col. 13 

Development of Heritage Hotels 
(Deb. 11, \01. XII, Os.oa-200s) 
Col. 384 

Development of Jodhpur Airport 
(Deb. 9, \\)1. XI,04-08-200S) 
Col. 88-89 

Development of Wool Board 
(Deb. S, \\)1. XI, 29-07-200S) 
CoI.2JS-36 

Drug Related Cases 
(Deb. I S, Vol. XII. 12-08-2005) 
CoI.2S4 

Employment Generation through SSI 
(Deb. 2, \01. XI, 26-07.20(5) 
Col. 115-20 

Export ofHanclloomlHlndicraft Iteats 
{Deb. 15, \bI. XII, 12..oa-2O(5) 
CoI.206-07 

Export ofNuclear Material 
(Deb. 17, \01. XII,17-08-2005) 
Col. 127·28 

Export of Onion and Garlic 
(Deb. 6, \oL XI, 01420(5) 
Col. 414-15 

Forest Area under MininglQuarryiaa 
(Deb. 19, \01. XII, 22-08-2Q(5) 
Col. 386-413 

POrest Cover 
(Deb. 19, \01. XII, 22-08-200S) 
Col 361-71 

Fundi for Bilarabar Rail ROYle 
(Deb. 4, \01. X1,28-07-20(5) 
Col. 236-37 

Gun Factory 
(Deb. 16, \\)1. XII, 16-08-2OM) 
CoI.ls7·S8 

Illegal Sale of Bottled Water 
(Deb. 11, \\)1. XII,08.o8-200s) 
CoI.2S 

Impact of ChID" ia Steel Policy 
(Deb. II, \oL XII, 0l-0I-2005) 
Col. 219-20 

Import of Wool 
(Deb. 1 S, \01. XII, 12-08-2(05) 
Col. 68 

ImportlExport ofFoocIpUII 
(Deb. 16, \01. XII, 16-4WOO5) 
Col. 247-49 

Inclusion ofBiahnoi c.. ia OBC Lilt 
(Deb. 4, \01. XI, 28-07-2005) 
Col. 296-97 

Indians in Foreign Jail. 
(Deb. 3, \01. XI,27.07-2OO5) 
Col. 42 1-37 

InduIIriaI Dew ....... ill ......... 
(Deb. 10, \t)l XI, Os.ol-2OO5) 
Col. 109 
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'MlI'ketingPlan for Petrol Pumps 
(Deb. 4, 'WI. XI,28-07-200S) 
CoL 153-S4 

Medicallnterests of Labourers 
(Deb. 19, 'WI. XII, 22.()8-200S~ 
CoI.I9S 

Mines func.,!ioning in Forest Areas of 
Rajutbln 
(Deb. I, ~ XI,2S-07-200s) 
Col2S7-S8 

Need to accord the status of a Central 
University to Jai Nmin Vyas University 
in Jodhpur, Rajasthan (MU R 377) 
(Deb. 19, Vol. XII, 22-08-2005) 
CoI.S22 

Need to start work on Jodhpur-Banner and 
Jodhpur-Jaisalmer National Highway 
and also clear the proposals for 
construction of roads under Central 
Road fund for Jodhpur (MUR 377) 
(Deb. 24, Vol. XIII, 30-08-2005) 
CoL 60 

Opening of Army Schools 
(Deb. 14, Vol. XII, 11-08-2005) 
C"I. 186-17 

Opening of Petr<;>I/Oiesel Out Ids in 
Rajasthan 
{Deb. II, \bI..XII,11-08-2005) 
Col. 139-42 

Payment oflnsurance Claims of Farmers 
of Rajasthan . 
(Deb. 19, Vol. XII, 22..()8.200S) 
Col. 433-34 

Private Telecom Companies in Rajasthan 
(Deb. 8, \t)l. XI, 03.Q8-200S) 
Col. 236-37 

Proare.s in RajaSthan 
(Deb. 2, 'WI. XI, 26-07-2005) 
CoI.S32-33 

Progress ofSSI in Rajasthan 

(~. 7, \t)1. XI, 02-08-2005) 
Col. 250-S7 

Promotion Avenue of Doctors ofCRPF 
(Deb. 16, Vol. X1I, 16-08-2(05) 
Col. 101-02 

Rail Projects of Rajasthan 
(Deb. 9, \t)1. XI, 04.Q8-20(5) 
Col. 166--68 

Renaming of Jodhpur Airport 
(Deb. 14, Vol. XII, 11-08-20(5) 
Col. 121-22 

Utilization of Funds 
(Deb. 2, Vol. XI, 26-07-20(5) 
Col. 567-74 

Waiving of Loans 
(Deb. I, Vol. XI, 2S-07-2(05) 
Col. 223-26 

Work in Agro and Rural Industry 
(Deb. 12, \t)1. XII, 09-08-200S) 
Col. 21-30 

Bisbnoi, Sbri Kuldecp 

Allowances to Recipients of Gallantry 
Awards 
(Deb. 22, \t)1. XIII, ZS-08-200S) 
Col. 229-32 

Benefits of ESI to Employees of 
Doordarshan Kendra, Hisar 
(Deb. II, \bl. XII, 08-08-20(5) 
Col. 132 

Clinical Trials of Injectable ContrlCCptive 
(Deb. 21. \bl. XIII, 24-08-2005) 
Col.) 19-21 

Computerisation and Networkinl orPost 
Offices 
(Deb. 17, 'WI. XJl.17..()1.200~) 
Col. 247-4B 

Conservation of Threatened J.ivestoc:k 
Brceds 
(Deb. J 9, \bl XII. 22-08-2(05) 
Co1.321-22 
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Criteria for Local Call Facility 
(Deb. 13, \bl. XlI,IO-O&-200S) 
Col. 102 

Currency Handl"" Machine 
(Deb. 10, \bl. XI, 0s-08-2005) 
Col. 93 

Elevatccs"Flyover on NH-I 
(Deb. 17, \bl. XII, 17-08-200S) 
CoL 369-71 

Exchange ofInfonnation of Crime 
(Deb. 20, \\)1. XII, 23-08-2005) 
Col17-t8 

Expansion ofBhiwani Maintenance Yard 
(Deb. 18, \\)1. XII, 18-08-20(5) 
Col. 79-10 

Extradition Treaty with Nepal 
(Deb. 13, \bl. XII, 1~-200S) 
Co1.651-53 

Oauge Conversion 
(Deb. 14, \\)1. XII, 11.08-20(5) 
Col. 265 

Oauge Conversion of Hissar-Jaipur Rail 
Line 
~. 18, \bl. XII, 11-01-2005) 
Col. 190-91 

LaIc-I What Variety 
(Deb. 19, \bl. XII, 22-08-200S) 
Col. 13()'31 

Motorllace 
(Deb. 17, \01. XII, 17.()1..200') 
~L93 

Phuina out Mercury ft'orri Hospitals 
> ~'2I.\bI,xm.24.()8-2oo,) 

q. 'oJ" . ," .. ," Col339 .. 
fo- ~ ~ ~ 

Poachina of Pilots and Technical Staff 
(Mrtt, \\)1. xn, 18-08-200') 
Col. 2OS.()6 

Poultry Development PropMUDe 
(Deb. II, \\>1. XlI,08.o8-200S) 

CoL 285-86 

Pravasi Bharatiya Bima Yojana 
(Deb. 21, Vol. XlII,24-08-2005) 
Col. 246 

Project for Water Supply in Haryana 
(Deb. 10, \bl. XI, OS.o8-2005) -
Col. 253 

Protection and Maintenance of India Gate 
(Deb. 12, Vol. XII, 09-08-200S) 
Col. 386-88 

Setting up of Kalpana Chawale 
Planetarium 
(Deb. 10, VoL XI, 05-08-2005) 
Col. 191 

Shifting of Sports Hostel 
(Deb. 13, \\)1. XII, 10-08-2005) 
Col. 337-39 

Stearn Heritage Tourism 
(Deb. 18, \bl. XII, 18-08-2005) 
Col. 241-42 

Traffic Signages Along National 
Highways 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 183-84 

Uniform Entertainment Tax System 
(Deb. 14, \bl. XII, 11-08-200') 
CoI.Il2-33 

Waiting List for Telephone Connections 
inHaryana 
(Deb. 13, \\)1. XII, 10-01-2005) 
CoI.45~56 

.~. 

WithdrawaJ ofFarakka Express 
{Deb. 22, Vol. XIII, 25-08-2005) 
Col. 1 29-l0 

Borkataky, Shri Naraya. Cbandra 

Allotment of Land to School 
(Deb. 9; \\)1. XI, 04-08-2(05) 
Col. 56-S7 
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Construction of By·PISS and BrKlae on 
NH-52 
(Deb.'. \bI. XI. 0342005, 
CoL 121 

ConstnICtion ofOverbridp Near Nalbari 
Railway Station 
~. 9. 'WI. XI. 04-01(2005) 
Col. 150 

Excise Exemption to Industries 
(De6. 10. \VI. XI, Os.oa·2005) 
CoJ.79-80 

Freight L1waes 
(Deb. 4, 'WI. XI. 28-07·2005) 
CoL 166--61 

Massive illegal immigration from 
Bangladesh (A.M.) 
(Deb. 2, \bl. Xl, 2~7-2(05) 
CoL 706--08 

National Migration Policy 
(Deb. 7, \tJt. XI,02..()1.2OOS) 
Col. 17-88 

National Register ofCitizen in Assam 
(Deb. 20, \t)I. XII, 23-01-2005) 
Col 145 

a-, Sltri SIIbra .. 
Apeement 0It S .... Service wid! Pakistan 

(Deb. 3, ~ XJ,27-47·20(5) 
Col. 151-S2 

Allocation ofFoodpaiaa for MY 
(Deb. I, 'WI. XI, 25-07-2005) 
Col. 179--IJ 

Contract Fannina System 
(Deb. I, 'WI. XI, 25-07-2GO$) 
Col~ 

Deployment of eo.ches 
(Deb. 21, \Qt. xm,2442OOS) 
Col16J.64 

Development of Indulries in Rural Areal 
(Deb. 2, \VI. XI, 26-07 •. 2005) 
CoI.IOO-04 

Export Iftdlmpon of AirM:ultural ProducIs 
(Deb. 6. \t)I. XI, 0 1-01-20(5) 
Col. 227-34 

Expressing deep concern onr 
Deterioratina Law and Order Situation 
in the Stale of Bihar and approval of 
continuance in Force of the 
Proclamation in Respect of the Stale of 
Bihar(Re$.) 
(Deb. 7. \bl. XI,024200S) 
Col.531-CO 

FDI in BackwanfDistricts 
(Deb. 12. 'WI. XII,()9.()I·200S) 
Col. 93-96 

Funds for Schemes 
(Deb. 9. \bl. XI, 04-08·2005) 
CoI.I6U9 

Installation of Telephone Exchanges 
(Deb. 17. Vol. XII. 17-01-2005) 
Col. 86-92 

Investment by Private Companies in 
Telecommunication Seclor 
(Deb. 8, Vol. XI.03-08-2005) 
Col. 382-14 

JawaharGrarn Sanvidhi Yojana 
(Deb. 10, 'WI. XI,05-41-20(5) 
Col. 269-70 

Medical Facilities to Diabetic Patients 
(Deb. 3. \VI, XI. 27-07.20(5) 
CoI.1J4.3S 

Need to reopen the pwk • Eden o.dcn. 
Kolkaaa for pneral public (MUR 3") 
(Deb. 3, \VI. XI. 27.o7·200S) 
Col. 620 

New Schemes durina Tench PIIn 
(Deb. 21. Vol. XIII. 24-01-2005) 
Col. 1'ro-72 

Opening of PctrollDiesel OutlettlLPO 
Apneies 
(Deb. 22, \QI. XIII. 2s-01-2005) 
CoI.IS6-57 
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PerfOl'lllala of Indian SportImen 
(Deb. ), Vol. XI. 27.()7·200S) 
Col. 175-71 

PIMIa'ion Propmame 
(Deb. 6. Vol. XI. 01-08-2005) 
Col. 343-45 

Popularization of Ayurvcdic Homocopathic 
Medicines 
(Deb. 8, Vol. XI,03.()1.200S) 
Col. 116-19 

Power Generation 
(Deb. 10, Vol. XI, 05-01-200') 
Col. 211-311 

Production of Petroleum Products 
(Deb. 9, Vol. XI, 04-01·200') 
Col. 38·39 

RCJularisation of Temporary Employees in 
Railways 
(Deb. II. Vol. XII. la...ol.200s) 
Col. 130 

Relaxation to Exponers 
(Deb. 7. Vol. XI. 02-08.2005) 
Col. 211·19 

Rural Knowledae Centres 
(Deb. 6. Vol. XI. 01-01·2005) 
Col. 147·48 

Security to VIP 
(Deb. 2. Vol. XI. 26-0'7·2005) 
Col. 466-67 

Sports Infl'llSllUCtUrC of SAl 
(Deb. 17, Vol. XII. I7.()1.ZOO5) 
Col. 221-29 

T .... under ladiraAwas Vojana 
(Deb. 5, Vol. XI, 29-07·200s) 
Col. 159-63 

Tax on AlIlncornes 
(Deb. IS, Vol. XII, 12.()1·2005) 
Col. IIO-Il 

Unutecl Airports 
(Deb ... I. Vol. XII, 11..0&-2005) 
Col. 260-61 

Wclfift Scheme for Aaricuttural LIbowen 
(Deb. II. \t)I. Xli, OJ.OI-lOOS) 
CoI.219 

Welfare Schemes for STs 
(Deb. 16, \01. XII.I~200S) 
CoI.lI9-23 

Budbolia. SI.,t RajJIarayaa 

Action Plan for Small and Medium 
Industries 
(Deb. 12. \01. XII,09-OI-2OOS) 
Col. 121 

Air Services ...... India and Bhutan 
(Deb. 9, \Ol XI, 04-41-2(05) 
Col. 102-03 

Assistance from USA for BiG-Technolol)' 
(Deb. 10. \01. XI,Os-GI-200S) 
Col. 133 

Atomic Power Plants 
(Deb. I, \01. XI. 03-01-2005) 
Col. 211-12 

Business of IOC 
(Deb. 4, \bl. XI, 28-07·200S) 
CoJ.136-37 

Closure of Units of Directorate of field 
Publicity 
(Deb. II, \bl. XII, 1I-OI-200S) 
CoI.~11 

Defence Cooperation with Sri Lanka 
(Deb. 9, \t)J. XI, 04-01-2005) 
Col2JS.16 

Economic Coopa.ion between India and 
Myanmar 
(Deb. 20, \01. XII, 23.()1·200S) 
Col. 159-60 

Equipments/Weapons to Police in 
NCR 
(Deb. 20, \01. XII, 23..()8·200S) 
Col. 23·24 

Export Subsidy to Farmen 
(Deb. 12, \01. XlI,09-0I-200S) 
Col. 170-71 
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Goods Loadina 
(Deb. 14, \\)l XII, 11'()8-2005) 
CoI.J58-59 

Gyan Kendru 
(Deb. 1 0, ~L Xl, OS.()8.200S) 
Co1.359-a) 

Inc»-US Medicine Trade 
(Deb. 12, ~L XII. 09-48-200S) 
Col. 146 

Introduction of Unreserved Ticket System 
at Stations 
(Deb. 9, 'WI. XI, 04.()8-2005) 
Col.233-S4 

Joint Forum to Fight Terrorism 
(Deb. 3, 'WI. XI, 27-07-2005) 
CoI.463~ 

Loans to Small and Medium Industries 
(Deb. 5, \bl. XI, 29-07-200S) 
Col. 174-7S 

Natural Calamities in the Country (OUR 
193) 
(Deb. 4, \bl. XI,2U7-200S) 
CoI.4SO-SI 

Need to accord approval to the proposal 
of the Government of Uttar Pradesh for 
implemel1tation of Ravine Development 
Scheme in the Stale (MUR 377) 
(Deb. 2, \b!. XI, 2~7-20(5) 
Col. 628 

Need to clear the proposal of the 
Government of Uttar Pradesh relating 
to Primary Health Centres in the State 
(MUR377) 
(Deb. 14, 'WI. XJI,II-08-2005) 
CoJ,326 

Need to construct an air strip at Chitrakut 
Dham for the convenience of the 
tourists vilitina the plaCe (MUR 377) 
(Deb. 20, \bL Xll,13'()1-200S) 
Col. 326 

Need to open a computerized railway 
reservation counter at Rath in Hamirpur 
Parliamentary constituency, Uttar 
Pradesh and provide civic amenities at 
the nearby railway stations (MUR 377) 
(Deb. a, \bl. Xl, 03-08-2005) 
COI.S44-4S 

Need to open a Navodaya Vidyalaya in 
Harnirpur, Uttar Pradesh (MUR 377) 
(Deb. 24, \bl. XlII, 3().()a-200S) 
Col. 62-63 

New Scheme for Credit Flow to SSt 
(Deb. 20, \bl. Xli, 23-08-2005) 
Col. ISO-51 

Nuclear Power Reactors 
(Deb. 17, \bl. XII. 17-08-2005) 
Col.S9-62 

Poaching of Wild Animals 
(Deb. I, Vol. Xl, 25-07-2005) 
Col. 44-56 

Rail-side Warehouse complexes 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 64-65 

Scheme for Protection of Endangered 
Species 
(Deb: II, Vol. XII. 08-08-2005) 
Col.la3-89 

Scheme to Promote Tourism 
(Deb. I, Vol. XI, 2S.()7-2005) 
Col. 3 1l-24 

Security Lapses at 101 Airports 
(Deb. 9, Vol. XI,04.()1-2005) 
Col. 107-08 

Sellina of tickets throuah mobile vanl 
(Deb. 4, 'Wl Xl,28.()7-~) 
Col. 95-97 

Settina up of University for NRl'. 
(Deb. 20, ~L XII, 2J..OI-200S) 
CoI.222 .. 
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Shortage of Torpedo 
(Deb~ 14, ~1. Xli. II-08-200S) 
Col. 127 

Survey for Agricultural Lad 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 124-27 

Terrorist Links with China 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 319-20 

Water for Irrigation 
(Deb. 6, \\>1. XI, 01~8-2(05) 
Col. 333--35 

Bwilwmuthiary, Shri SaDlUma 
Kh .... ur 

National Rural Employment Guarantee Bill, 
2~onsid. 

(Deb. 19, ~1. XII, 22-08-2(05) 
Col. 669-71 

Need for taking over of Bongaigaon 
Thennal Power Station by NTPC (MUR 
3m 
(Deb. 23, Vol. XIII. 29-01-2(05) 
Col. 62-63 

Passenger and Cargo Traffic at Airports 
(Deb. 14, ~I. XII, 11-08-2(05) 
Col. 20-21 

Protection of Women from Domestic 
VIOlence Bil~ 2005 
(Deb. 21, Vol. XIII, 24-08·2005) 
Col. 533-36 

Chakraborty, Dr. SuJan 

Approval of Recommendations in the 
Second Report 'Of Railways 
Convention Committee and Railways 
(Amendment) Bill, 2005 (Consid. & 
Pass) 
(Deb. 24, Vol. xm, J().()8-2005) 
CoI.6&~70 

Connecting Eastern and Western Coast 
(Deb. 17, Vol. XlI,17~8-200S) 
Col. 6 

Exploration of Oil Resources 
(Deb. 14, \01. XII,ll-08-2005) 
Col. 31 

Illegal Sale of Bottled Water 
(Deb. 11, ~1. XII, 08-08-2(05) 
Col. 27 

Irrational Combinations in Drugs 
(Deb. 3, Vol. XI, 27~7.200S) 
Col. 59 

Situation arising out of increasina 
incidents of atrocities on women in 
Delhi and other parts of the country 
and steps taken by the Government in 
regard ther:eto (CA) 
(Deb. 3, ~1. XI, 27~7·200S) 
COI.S86--19 

Wage Labourers Retired Prematurely 
(Deb. 19, Vol. XII,22-08-200S) 
Col. 300 

Chakraborty, Shri Ajoy 

Accidents in Mines 
(Deb. 19, VoI.XlI,22-08-20<)S) 
Col. 202-04 

Appointments under Sports Quota in 
Indian Airlines 
(Deb. IS. Vol. XII, IS-08-200S) 
Col. III 

Ban on Stone Cuning 
(Deb. 6, Vol. XI, 0 I ~8-200S) 
Col. 433-34 

Corruption in F.C.I. Depots 
(Deb. 6, Vol. XI,OI~8-200S) 
Col. 323-24 

Development of Arjun Tank 
(Deb. 4, ~I. XI. 28~7·2005) 
Col. 188 

.. 



532 LOKSABHA 

Development of Sunderbans 
(Deb. 'I. Vol. XII. 014-20(5) 
COl.26S 

Exc:essesCommitted by BSF 
(Deb. 2. Vol. XI. 26-07-20(5) 
Col. 424-25 

Flood 
(Deb. 2. Vol. XI. 26-07-200S) 
CoI.4~SOO 

Funds for National Highways 
(Deb. 17. \01. XII. 17~-200S) 
Col __ 16 

Handloom Develo..pnent Centre 
(Deb. 10. \\>1. XI.Os-oB-200S) 
Col. 205-06 

Hiah Court and Supreme Court Judps 
(Salaries Ind Conditions of Servic:e) 
AmendmcnI Bill. 2005 
(Deb. 21. Vol. XIII. 24-08-2005) 
Co1.55~1 

Import of Edible Oil 
(Deb. I. Vol. XI.2S-07-200S) 
Col.3S4-5S 

Loss making CPSUs 
(Deb. 4. Vol. XI. 21-07-20(5) 
Col. 248-49 

Merger ofliSCO with SAIL 
(Deb. I. Vol. XI, 25-07-20(5) 
Col. 332 

NABARD Ac:tivities 
(Deb. 5, Vol. XI, 29-07-20(5) 
Col. 269-71 

Pending Irrigation Projects 
(Deb. 6. Vol. XI.OI-OI-200S) 
Col. 191-200 

Promotion of Sports ac:tivities in West 
Bcnpl University 
(Deb. 13, Vol. XII,I0-08-200s) 
Col 1 .. 7 

Rail Link Bctw~en India and Bangll'desh 
(Deb. 18. Vol. XII. 18-08-20(5) 
Col.218 

Re-Investment of Profit Earned by FORiII' 
Banks/Companies 
(Deb. 15. Vol. XII. 12-08-2005) 
Col.35-39 

Repairing of Roads in Barasat-Hasnabad 
Sec:tion 
(Deb. 14, \bl. XII. 11-08-2005) 
Col. 116-17 

Revival ofloss making PSUs 
(Deb. 4. Vol. XI. 28-07-2005) 
Col. 167 

Rural Electrific:ation 
(Deb. 10, Vol. XI,OS..()I-2005) 
Col. 38-39 

Sale of Equity of Jessop and Company 
(Deb. 10. Vol. XI, 05-01-200S) 
Col.317-18 

Shortage of Mobile Connection 
(Deb. 3. Vol. XI. 27-07-20(5) 
Col. 133 

Shortage of Notaries 
(Deb. 10. Vol. XI.OS-08.200S) 
Col. 261 

Shortqe ofSim Cards in West Bengal 
(Deb. 13. Vol. XII. 10-0I-200S) 
Col. 3M 

Situation arising out of incr~asing 
incidents of atroc:ities on wO)hlcn in 
Delhi and other parts of the ,!country 
and steps taken by the Govermncnt in 
regard thereto (CA) 
(Deb. 3, Vol. XI,27-07-20(5), 
CotSl.l-l6 



NAME INDEX .5:13 

~ituation ariaina 011 of on-aoinc economic 
blockade in Manipur reslllt1na in non-
availability of essential commodities. 
including medicines and steps taken 
by the Government in regard thereto 
(CA) 
(Deb. 9, ~l. XI,04~8-2(05) 
Col. 336-31 

Situation arising out of risc in prices of , 
medicines, particularly life saving 
drugs in the Country and steps taken 
by the Government in regard thereto 
(CA) 
(Deb. 7, \obI. XI, 02-08-2005) 
Col. 315. 388--90 

Speedy clearance at Customs 
(Deb. 10, \obI. XI.05~8-2005) 
Col. 355-S7 

Storage POiRion of Rivets 
(Deb. I, \obI. XI, 2S-07-200S) 
Col. 247-48 

Tax Ev.ion by Foreian Banks 
(Deb. S. \bl Xl, 29-07-20(5) 
Col. 193-94 

Tenninals for Courier/Express Movement 
(Deb. 4, Vol. XI. 28-07-2005) 
Col. 264 

Upgradation of Metro Airports 
(Deb. 4, \obI. XI, 28-07-2005) 
Col. 223-24 

Chakrabortty, Sbri Swadesh 
Allocation of funds for Combating 

Diseases 
(Deb. 3, Vol. XI. 27-07-200S) 
Col. 548 

Ash Content in Coal 
(Deb. 8, Vol. Xl, 03-08-2(05) 
Col. 438-40 

Assured Irrigation under Bbarat Ninnan 
(Deb. 17, \obI. XII, 17-08-2005) 
Cot. 356-57 

Caiorit 11'aIce by Rl1i'il Population 
(Deb. S. \VI. XI.~7-200S) 
Col. 287-81 

Cleanin. ofYamuM River 
(Deb. 19. \obI. XII. 22-08-2005) 
Col. 200-01 

Crash of Aircraft 
(Deb. 9. Vol. XI, 04-08-2005) 
Col. 267-70 

Definition of poverty Line 
(Deb. 3. Vol. XI. 27-07-2(05) 
Col. 460---tl3 

Enrolmenl Ralio in Higher Education 
(Deb. 16. Vol. XII. 16-08-200S) 
Col,17 24 

Estimale uf Expenditure for Bharar Ninnan 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 322-24 

Exploitation of Ground Water 
(Deb. I. \obI. XI,2S-07-2(05) 
Col. 49Pr-SOO 

FannDebt. 
. '. (Deb. 6. \obI. XI. 0 1-08-200S) 

Col. 23-25 

Foreign Trade Policy 
(Deb. 7. Vol. XI,02-08-2005) 
Col. 301-02 

Forest Conservation 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 531-35 

Implementation of National Food for Work 
Programme 
(Deb. 5, Vol. XI, 29-07-2(05) 
Col. 91-92 

Iron Ore Reserves in Orissa 
(Deb. 6, \obI. XI, 0 \-08-2(05) 
Col. 330-32 

Losses to Oil PSU. 
(Deb. 14, \obI. XII, 11-08-2(05) 
Col. 1-12 
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North East Economic Ties 
(Deb. 20, Vol. XII, 23-08-200S) 
Col. 26S-66 

Prasar Bharti 
.<Deb. 22, Vol. XIII,2S-08-200S) 
CoI.3~7 

Protection ofSati 
(Deb. 12, Vol. XII, 09-08-200S) 
Col. 107-08 

Purchase ofLand by K.V.S. 
(Deb. 12, Vol. XII, ~8-200S) 
CoI.IS2 

Selling of 1965 War Plans 
(Deb. 9, Vol. XI, ~8-200S) 
Col. 82-83 

Separate fund to combat various Diseases 
(Deb. 17, Vol. XII, 17-08-200S) 
Col. 261-62 

Spread of Meningitis 
(Deb. 17, Vol. XII, 17-08-200S) 
Col. 289--90 

Sun Temple 
(Deb. 4, Vol. XI, 28-07-200S) 
Col. 173-75 

Supply of Rice to Arunachal Pradesh 
(Deb. I, Vol. XI, 2S-07-200S) 
Col. 211-12 

Suspension of Fencing Work 
(Deb. 7, Vol. XI, 02-08-200S) 
Col. 23.3-34 

Trade ndi~it 
(Deb. 7, Vol. XI, 02-08-200S) 
Co1.2~33 

CbaUba, Sliri Klrip 

Massive illegal immigration from 
Bangladesh (A.M.) 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 710-7.11 

Statement made by the Prime Minister on 
29.07.05 regarding his recent official 
visit to the United States of America 
(OUR 193) 
(Deb. 8, Vol. XI, 03-08-200s) 
Col. 589-92 

Cbaodel. Shri Suresb 

All India Conference on Hindi Shorthand 
(Deb. 20, Vol. XII,23-08-200S) 
Col. 278-79 

Amendment in Indian Penal Code 
(Deb. 12, Vol. XII, ~8-200S) 
Col.l~7 

Appointmt'nt of Stenography ExpertS 
(Deb. 7, Vol. XI, 02-08-200S) 
Col. 124-25 

Biotech Piracy 
(Deb. 19, Vol. XII, 22-08-200S) 
Col. 437-38 

Classification of Stenography 
(Deb. 20, Vol. XU, 23-08-200S) 
Col. 296 

Construction of National War Memorial 
(Deb. 9, Vol. XI, 04-08-200S) 
CoI.6S--67 

Danger from Parechu Lake 
(Deb. 19, Vol. XII,22-08-200S) 
Col. 199-200 

Electrification of Una-Churudu Rail 
Section 
(Deb. 18, Vol. XII, 18-08-200S) 
Col. 125 

Export of Herbs 
(Deb. 20, Vol. XII,23-08-2005) 
Col. 300-0 I 

Extension of Runway ofKullu Airport 
(Deb. 4, Vol. XI,28-07-200S) 
Col. 203-04 
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Funds under Urban Reforms Incentive 
Fund 
(Deb. 12. ~I. XII, 09-08-2(05) 
Col. 249-S2 

GAlT Effects on SSI 
{Deb. 16, \OUm,I6-08-200S) 
Col. 156-57 

Global Tenders for Coal Mining 
(Deb. 17, \oU,1I, 17-08-2Q(5) 
Col. 110 

Gross Domestic Product on R&D in 
Agriculture 
(Deb. 6, \\)1. XI. 01-08-20(5) 
Col. 406 

III-Effects ofJunk Food 
(Deb. 13, \\)1. XII, 10-08-2005) 
Co1.31-33 

Inclusion of Hindi Stenography in MGHA 
Vishwavidyalaya 
{Deb. 20, \bl. XII, 23-08-2005) 
Col. 286 

Law on Compulsory. Registration of 
Marriage 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 501-02 

Losses due to Piracy 
(Deb. 4. Vol. XI. 28-07-2005) 
Col. 312-14 

I,PG Facility . 
(Deb. 4, \01. XI, 28"()7-200S) 
Col. 182-85 

Natural Calamities in the Country 
(OUR 193) 
(Deb. 4. Vol. XI. 28-07·2005) 
Col.517-19 

Need te develop an artificial lake at 
B i lasp)t.(, Himachal Pradesh for 
promoting tOurism in the region (MUR 
371) 
(Deb. 3, Vol. XI, 27"()7-200S) 
Col.6IS 

Need to develop Industries in Hamirpur. 
Bilaspur and Kangra districts of 
Himachal Pradesh for effective 
utilization and better marketing of 
bamboo sticks (MUR 377) 
(Deb. 20, Vol. XII, 23-OS·2005) 
Col. 323 

Need to set up PGI Hospital at Hamirpur, 
Himachal Pradesh (MUR 377) 
(Deb. 9. \01. XI, 04..()8-2005) 
Col. 365 

Opening ofRPOs 
(Deb. 3, Vol. XI,27"()7·200S) 
Co1.357-61 

Performance oflndian Sportsmen 
(Deb. 3, Vol. XI, 27"()7-2005) 
Col. 175-78 

Prices of Agro Products 
(Deb. I, \\)1. XI,2S"()7-200S) 
Col. 198-200 

Production of Bulk Drugs 
(Deb. 6, Vol. XI,OI"()8-2005) 
Col. 180-81 . 

Programme for Juvenile Justice 
(Deb. 4, Vol. XI, 2S..()7-2005) 
Col. 90-96 

Recovery of Thuraya Satellite Phone 
(Deb. 12, Vol. XII,09"()S-2005) 
Col. 80-81 

Reforms in P.F.Sector 
(Deb. I, Vol. XI. 25-07-2005) 
Col. 393-94 

Reltabilitation of Ex· Servicemen 
(Deb. 14, Vol. XII, II..()S-2005) 
Col. 39-46 

Resolution: Approval of 
Recommendations in the Second 
Report of Railway Convention 
Committee and Railways 
(Amendment) Bill. 2005· Consid. 
(Deb. 23. Vol. XIII. 29"()8-2005) 
Col. 173·74 

1/ 
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RewardinB Boots in Hindi by AlcrE 
(Deb. 7. \VI. XI. 02..08-20(5) 
Col. 226-27 

Setting up of Military Station at Averi 
(Deb. 18, \t)1. XII. 11-01-20(5) 
Col. 222-23 

Single Book for Shorthand and 
Typewriting 
(Deb. 12, \t)1. XII, 09-08-2(05) 
Co1.361~2 

Situation arising out of problems being 
faced by the Beedi workers in the 
country, particularly in Kerala and steps 
taken by the Government in regard 
thereto (CA) 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 512 

Sports Activities in Himachal Pradesh 
(Deb. 3, Vol. XI, 27-07-2(05) 
Col. 95-96 

Task Force on Tiger Reserves 
(Deb. II. Vol. XII. 08-08-2005) 
Col. 198-99 

Telecom Services in HiIly/Far-flungAreas 
(Deb. 17. \t)1. XII.17-OS-2005) 
Col. 193-96 

Tourist Vila 
(Deb. 2. \b\. XI. 26-07-2005) 
COl. 347 

Upgradation of Office Management 
Courses by EDelL 
(Deb. 20, \01. XII. 23-OS-2(05) 
Col. 260-61 

Upgradation of Polytechnic Instirutes 
(Deb. 12, \QI. XU. 09-0'-20(5) 
Col. 149-52 

Water Harvesting 
(Deb. 2. \t)1. XI. 26-07-20(5) 
Co1.55~ 

C"'nder K .... r, Prof. 

Advertisements by OMCs 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 27-2S 

Demand for Supplementary Grants 
(Railways). 2005-06 and Demands for 
Excess Grants (Railways), 2002-03 
(Deb. 14. 'WI. XII, 11-08-2005) 
Col. 493-94 

Forecasting of Monsoon 
(Deb. 10. Vol. XI. 05-08-2005) 
Col. 223-24 

Gauge Conversion ofPathankot-Joginder 
Nagar Rail Line 
(Deb. 22. Vol. XIII, 25-O8-200~) 
Col. 191-92 

Kangra Airport 
(Deb. 9. Vol. XI. 04-08-2005) 
Col. 146 

Natural Calamities in the Country 
(OURI93) 
(Deb. 4, Vol. XI, 28-07-2(05) 
Co1.503~7 

Need to devise a mechanism to check 
adulteration of pecrot and diesel sold 
through retail outlets in Himachal 
Pradesh and other pans of the country 
(MUR377) 
(Deb. II. Vol. XII, 08-08-2005) 
Col. 524-25 

North India Tourism Council 
(Deb. 19, Vol. XII,22-08-2(05) 
Col. 300-01 
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Pre and Polt-Matric Scholarship Schemes 
for SCI and OBCs Students 
(Deb. 9, \bl. XI,04'()8-2005) 
CoI.l00--02 

Chlndraptlln, Shri C. K. 

Abolition of Child Labour Bill, 2005 -
Consid. 
(Deb. 5, \t)1. XI, 29..()7-200S) 
Col.~ 

Approval of Recommendations in the 
Second Report of Railways 
Convention Committee and Railways 
(Amendment) Bill. 2005 (Consid. & 
Pass) 
(Deb. 24, Vol. XIII, 30-08-2(05) 
Col. 79-80 

Armed Forces (Special Powers) Act 
(Deb. 2, Vol. XI. 26-07-2005) 
Col. 499-SOI 

Central Assistance for Urban 
Development Projects 
(Deb. 7. Vol. XI, 02.()S-200S) 
Col. 30-50 

Constitution (Amendment) Bill, 2005 
(Amendment of the Eighth Schedule) 
by Shri C.K. Chandrappan -Int. 
(Deb. 22. Vol. XIII. 25-08-2(05) 
CoI.5SS 

Constitution (Scheduled Castes) Order 
(Amendment) Bill, 2005 (Amendment 
of paralr.ph 3,etc.) by Ilirl C.K. 
Chandrappan-Int. 
(Deb. 22, \i)1. XIII, 2S-oa-200S) 
CoI.5S4 

COnltnlction of$lx Lane Expr.slweya 
(Deb. I, 'fbI. Xl, 03.()S-200S) 
Col.l4I.049 

Contract Farmina 511-
(Deb. I, \bl. XI, 25'()7.lOO5) 
CoI.26().....Q 

Deficiencies in MIG Variants 
(Deb. 4, Vol. XI, 2S..()7-200S) 
Col. 350-5 I 

Demands for Supplementary Grants-
(General) 2005-06 and Demands for 
Excess Grants-{General) 2002"()3 
(Deb. II, Vol. XII. OS-08-2005) 
Col. 578-80 

Disapproval of the Citizenship 
(Amendment) Ordinance, 2005 and 
Citizenship (Amendment) Bill, 2005 -
(Statutory Res.) - Consid. & Pass 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 453-56 

Domestic Passenger Share of Indian 
Airlines 
(Deb. 9. Vol. XI, 04..()S-200S) 
CoI.I~1 

DuesofFCI 
(Deb. II, Vol. XII, 08"()8-2005) 
Col. 167-68 

Expenditure on Students by NVS 
(Deb. 20. Vol. XII. 23"()8-2005) 
Col. 56-S7 

Family Courts (Amendment) Bill. 2005 
(Amondn:aem of Section 7. etc.) by Shri 
C.K. Chandrappen·'nt. 
(Deb. 1 S. \t)1. XII, 12-08-2(05) 
CoI.36l 

Fixation ofSubsidy on DAP 
(Deb. 6, \bl XI, OI.()8..200S) 
CoI.3~ 

PIood 
(~.2,~.XI,~7-2(M)S) 
Col496-~ 

FONStCoYer 
(Deb .. 19. ~ XlI,22-08-200S) 
011.361-71 

,... for 'National Rural Heahh Mission 
(DIb.l. W,XI,11.()7.2GOS) 
())L li9---P4 
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GoM Report on FOI in Print Media 
(Deb. 4, \\>1. XI, 28-01-200S) 
Col. 240-42 

Impact of Delayed Monsoon 
(Deb. I, \01. XI,25-07-2005) 
Col. 436--38 

Indian Penal Code (Amendment) 8m, 2005 
(Amendment ofSoction 375) by Shri C. 

K.Chandrappan- Int. 
(Deb. 22. Vol. XIn, 25-08-2(05) 
Col. 557 

Interest on Loans 
(Deb. to. Vol. XI, 05-08-2005) 
Col. 269 

Introduction of New National Telecom 
Policy 
(Deb. J, Vol. XI,27-07-2005) 
Col. 134 

Licence Fee for small tea stalls vendors 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 268-69 

Natural Calamities in the Country (OUR 
193) 
(Deb. 3, Vol. XI,27-07-2005) 
Col. 679-82 

New Catering Policy 
(Deb. 14, Vo.l. XII, 11-08-2005) 
Co1.61~ 

POTA Review Committee 
(Deb. 2, Vol. XI, 26-07-2005) 
.... 01.426-27 

Proposed Reforms of the lIN 
(Deb. J,Vol. XI, 27-07-2005) 
Co1.4n-73 

Protection of Women from Domestic 
Violence Bill, 2005 
(Deb. 21, Vol. XIII,24-08-2005) 
Col. 495-96 

Raising of Cash Component in National 
Food for Work Programme 
(Deb. 5, \hI. XI,29-07-20(5) 
Col. 265-66 

Reservation of at/east one third of seat. 
for Women in all the State Leai.latute. 
and both Houses of Parliament (Re •. ) 
(Deb. 22, Vol. XIII, 2S-08-200S) 
Col. 546-49 

Restrucruring ofCPWO 
(Deb. 12, Vol. XII, 09-08·2005) 
Col. 158-59 

Security Measures at Bombay Hlah 
(Deb. 22, Vol. XIII, 25.08-2005) 
Col. 314-16 

Setting up of Wild Life Crime Control 
Bureau/Courts 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 377 

Sexual Harassment in NVSIK VS 
(Deb. 20, Vol. XII, 23-08-2005) 
Col.212--15 

Shortage of Fertilizers 
(Deb. I, Vol. Xl. 25-07-2005) 
Col. 187-89 

Sree Chitra Tirunallnstitute for Medical 
Sciences and Technology. Trivandrum 
(Amendment) Bill, 2005 -Consid & Pass 
(Deb. 23, Vol. XIII, 29-011-2005) 
Col. 131-32 

Takeover of FACT Ltd., eochin 
(.Deb. II, Vol. XII, 08-08-200S) 
Col. 177 
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Tuk Force on Tigar Reserve. 
(Deb. II, \bl. XII, Oa.oS-2005) 
CoL 198-99 

Terrorism in the country including attack 
on Ram Janam Bhumi Complex (DUR 
193) 
(Deb. 9, \\)1. XI. 04~S-2005) 
CoJ.450-52 

VAT Implementation 
(Deb. 10, \bl. XI, 05-08-2(05) 
Col. 225-26 

Warehousing Corporations (~ment) 
Bill, 2005 - Consid. &: Pais 
(Deb. 23, VOl. xm, 2~8-200S) 
Col. 143-50 

Charealmel, Sbrl MiDi 

Noed to oblerve ceue-fn around rules 
by security forcea in Manipur (MUR 
3iT) 
(Deb. 16, VOl. XII, 16-01-2005) 
Col. 435 

Chatterjee, Shri Santasri 

Construction of ROBs 
(Deb. 9, VOl. XI, 04-08-2005) 
Col. 23 1-32 

Modernisation ofNTC Mills 
(Deb. 15, VOL XII, 12-08-2(05) 
Col. 22 

Modernisation/Expansion of Health 
Services under CGHS 
(Deb. I, \\)1. XI, 03.()8.2005) 
CoL31-32 

Noed to take approprille steps for revival 
of 53 sa textile unita as recommended 
by BIPR(MUR 377) 
(Deb. 16, \\:)I. XIl, 16-01-20(5) 
Col. 430-31 

Payment of Wages (Amendment) Bill, 
2004 ~naid.&: Pass 
(Deb. 17, \bl. XII, 17-08-2005) 
Col. 493-502 

Situation arising out ofreccnt instructions 
issued by Government to Jute 
Corporation of India to stop 
procurement ofraw jlde in Welt BtnpI 
resulting in closure of mills and ItepI 
taken by the Government in regard 
thereto (CA) 
(Deb. 14, \bl. XII, 11 ~8-2005) 
Col. 306-01 

Situation arising out of violation of labour 
laws in the country particularly in 
private and unorganised sectors and 
steps taken by the Government in 
regard thereon (CA) 
(Deb. 20, VOl. XII, 23-08-2005) 
CoL 315-86 

Chaure, Shri Bapu Hari 

Action Plan for Welfare of Trib a Is 
(Deb. 20, Vol. XII,23-08-2(05) 
Col. 290-91 

Advertisements on Aeroplanes 
(Deb. 4, VOl. XI, 28-07-2005) 
Col 273-7S 

Agreement by Steel Exchange India Ltd. 
(Deb. 19, VOl. XII, 22-08-2(05) 
Col. 436 

Agro-Forestry Projects in the Country 
(Deb. II, VOl. XII, 08-08-2005) 
Col. 141-44 

AIDS Children in Coastal Areas 
(Deb. 17, VOl. XII, 17-08-2005) 
Col. 13-75 
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Air Services between India and Bhutan 
(Deb. 9, ~I. XI, 04-08-2005) 
Col. 102..03 

Allotment of Higher Type ofGovemment 
Accommodation 
(Deb. 20, \t)1. XII, 23-01-200S) 
Col. 165-66 

Award to ST Students under Talent 
Promotion"Scheme 
(Deb. 16, \til. XII, 16-08-2(05) 
CoI..l33-34 

Budget-Allocation for Handicapped 
(Deb. II, Vol. XlI,18-US-2(05) 
Col. 125-26 

Citizenship Ordinance 
(Deb. 12, \til. XII, 09-01-2(05) 
Col. 369-71 

Co-operation with other countries in the 
fieldoflT 
(Deb. 21, \til. XIII, 24-08-20(5) 
Col. 294-95 

Computerised Railway Reservation 
Facility 81 Amainer Railway Station 
(Deb. 14, \til. XII, 11-08-200.5) 
Col. 179 

Construction orROBs 
(Deb. 9, \til. XI, 04-08-2005) 
Col. 23 1-32 

Dabhol Power Project 
(Deb. 5, \til. XI, 29-07-2(05) 
Col. 172-73 

Development ofllilway Stations of Metro 
Cities 
(Deb. 4, Vol. Xl, 28-07-2005) 
Col. 234-35 

Eltablishina Universities and a Centre "for 
NJUalPIOs 
(Deb .•• Vot. XI, 03-08-200') 
CoL 191-92 

Expansion and Renovation of Railway 
Stations 
(Deb. 14, ~1. XII, 11'()8-2005) 
Col. 114-15 

Export from States 
(Deb. 12, ~1. XII, 09-08-200S) 
Col. 227-29 

Expon Hub for Petroleum Products 
(Deb. 9, ~1. XI, 04-08-2005) 
Col. 180 

Fishing Harbours in Maharashtra 
(Deb. II, ~I. XII, 08-08-2005) 
Col. 472-73 

Foreign c!ompanies in India 
(Deb. S, \til. XI,29-07-200S) 
Col. 256-58 

Forest Cover 
(Deb. 19, Vol. XII, 22-08-2005) 
Co1.361-71 

Funds ofCSIR 
(Deb. IS, Vol. XII, 12-01-2005) 
Col. 257 

Global Tenders for Coal Mining 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 110 

Gyan Kendras 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 359-60 

HIVVaccine 
(Deb. 10, \til. XI, 05-08-2005) 
Col. 152-53 

Import of Material for Horticulture 
Implantation 
(Deb. 6, ~1. XI, 01-0 .. 2005) 
Col. 447-41 . 

Inland Waterways 
(Deb. 13, Vol. XII, 1~-200S) 
CoI.IS4-56 

Installation of automatic coach wuhing 
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plant 
(Deb. 14, ~I. XII, 11'()8·200S) 
Col. 209-1 I 

Integrated Tribal Development Agcncy 
~. 12, ~1. X1I,09.()8·200S) 
Col. 11-]4 

Introduction of Unreserved Ticket System 
at Stations 
(Deb. 9, ~1. XI, ()4.()a.200S) 
CoI,233-S4 

Job to Women In Anganwadi Kendra 
(Deb. 7, Vol. XI,02'()S-200S) 
Col.6S 

Killing of Personnel ofPMF by Terrorists 
(Deb. ]6, Vol. XII, ]6.()S·200S) 
Col. 81--82 

National Centre to Study National 
Calamities and Disasters 
(Deb. 20, \\)1. XII, 23.()8·200S) 
Col. 57·'S 

National Institute of Open Schooling 
(Deb. 20, Vol. XU, 23-OS-2005) 
Col. 293-94 

National Reconstruction Corps Scheme 
(Deb. 17, Vol. XII, 17.()8-2005) 
Co1.26&-72 

National Urban Transport Policy 
(Deb. 7, \\)1. XI, 02'()S·200S) 
Co1.20S-09 

Outstanding Dues against BTPS 
(Deb. IS, Vol. XII, 12.()S-200S) 
Col.n-7S 

Periodic Medical Check-up of Pensioners 
(Deb. 21, ~1. XIII, 24-0S·200S) 
Col. 69 

Poor Families ExcllJded from P.D.S. 
(Deb. 6, Vol. XI,01'()8-200S) 
Col. 33 

Prevention of AIDS 

(Deb. 3, ~1. Xf,27'()7·2005) 
Co1.321-29 

Promotion of Ayurveda in Foreign 
Countries 
(Deb. 17, ~1. XII, 17'()S·2005) 
Co1.17~79 

Providing Export Subsidy to Farmers 
(Deb. 8, \\)1. XI, 03'()8-200S) 
Col. 246 

Railway Freight Rates 
(Deb. 14, Vol. xu. 11'()8-200S) 
Col. 139 

Restructuring of BCAS 
(Deb. IS, \\)1. XII, 18.()S-200S) 
Co1.2S7-S8 

Security arrangements at stations and in 
trains 
(Deb. 4, \\)1. XI, 28'()7·200S) 
Col. 81-85 

Service Tax in Maharashtra 
(Deb. 5, \\)1. XI, 29'()7~2005) 
Co1.36~7 

Setting up of Chemical Research Institute 
in Maharashtra 
(Deb. II, \\)1. XII, 08-08·2005) 
Col. 323 

Shortage of Fertilizers 
(Deb. 19, Vol. XII, 22'()S-200S) 
Col. 223-24 

Structural Engineering Research Centre 
(Deb. IS, Vol. XlI,12-OS-200S) 
Col. 210 

Testing of Akash Missiles 
(Deb. 4, \\)1. XI, 28-07·200S) 
Col. 213 

Testing orNag Missile 
(Deb. 14, Vol. XII, 1I-08-200S) 
Col. 21 I 

Training Programmes for Farmers 
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(Deb. 19, \\>1. XIl.22.08-200S) 
Col. 128-'29 

Utilities of Marketin! Committees/ 
Mandl. 
(Deb, 6, \\>L XI, 01-08-2005) 
Coll46-47 

CUvaa, Ari Harilhcbandn 

Agreement between India and Atomic 
Institute of Europe 
(Deb. 3, Vol. XI,27-07-2005) 
Col. 132-33 

Boost to Research Activities 
(Deb. 5. Vol. XI. 29-07-2005) 
COI.2S9-90 

Business of IOC 
(Deb. 4. Vol. XI, 2g-07-2005) 
Col. 136-37 

Closure ofNathpa Jhakri Power Plant 
(Deb. 5, Vol. XI, 29-01.2005) 
Col. 229-30 

Curbing Activities of Quacks 
(Deb. 17. Vol. XII, 17-08-2005) 
Col. 72-73 

Decline in Population of Wild Animals 
(Deb. II. Vol. XII. 08-08-2005) 
Col. 1-16 

Developmeot of Chambal Area in 
Madhya Pradesh 
(Deb. 19, Vol. XII, 22-08-200S) 
Col.l31 

Dialogue with ULFA 
(Deb. 2, Vol. XI, 26-07-2005) 
CoI.S09-10 

Entreproneur Centre. 
(Deb. 20, \\>1. XII, 23-08-2005) 
CoI.S9-60 

Export of Animals 
(Deb, 20, \\>1. XII,23-o8-2005) 
Col. 128-19 

Export of Soya Oil 
(Deb. 12, Vol. )(II,09-08-200S) 
CoI.IS3-S4 

Foreign Exchange Reserves 
(Deb. 10, Vol. XI, 05-08-200S) 
Col. 139 

Goods Loading 
(Deb. 14, Vol. XII. 1I-08-200S) 
CoI.15S-S9 

Greenery in NCR 
(Deb. 16, Vol. XII, I6-0S-200S) 
Col. 31-32 

Growth in Cargo Traffic ofl.A. 
(Deb. 14, Vol. XII. 11-08-2005) 
Col. 71-72 

Horticulture Export 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 190-91 

Indo-Switzerland Trade 
(Deb. 7, Vol. XI, 02-08-200S) 
Col. 79 

Joint Forum to Fight Terrorism 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 463-64 

Kissan Seva Kendra 
(Deb. IS. Vol. XII, IS-OS-200S) 
Col. 128-29 

Loans to Small and Medium Industries 
(Deb'. S, Vol. XI, 29-07-200S) 
Col. I 74-7S 

National Wetland Policy 
(Deb. 19, Vol. XII, 22-08-200S) 
Col. 331-32 

Need to direct Hindustan Petroleum 
Corporation Limited to provide 
employment to the people whose land 
have been acquired for seaina up plant 
in Nasik Parliamentary Constituency, 
Maharuhtra (MUR 377) 
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(Deb. 9. Vol. Xl. 04~8-200S) 
Col. 364 

Need to ensure safety of Stamp papers 
lying at Nasik road railway station for 
onward transport to various 
destinations in the country (MUR 377) 
(Deb. 20, ~I. XII. 23~8-200S) 
Col. 323-24 

New Scheme for Manual Scavengen 
(Deb. 18, Vol. XII, 1 ~8-200S) 
C01.63~S 

~ight Bazar Scheme 
(Deb. I. Vol. XI. 25~7-200S) 
Col. 426-27 

Permission to foreign companies for 
exploration 
(Deb. 4. Vol. XI, 28-07-2005) 
Col. I 13-15 

Profit/Loss of Steel PSU 
(Deb. II. Vol. XII. 08~8-2005) 
Col. 279-81 

Security for Amarnath Pilgrims 
(Deb. 12, Vol. XII, 09-08-2005) 
Col.315-16 

Selling of tickets through mobile vans 
(Deb. 4, Vol. Xl, 2S-07-200S) 
Co1.9S--97 

Setting up of Fertilizer Plants 
(Deb. 1, Vol. XI,25~7·200S) 
Col. 293-94 

Shortage of Fertilizers 
(Deb. I, \bl. XI, 2S~7-200S) 
Col. 187-89 
(0eb.19, Vol. XII, 22-OS-200S) 
Col. 223-24 

Shortage of Torpedo 
(Deb. 14, Vol. XII. II-OS-200S) 
Col. 127 

Steel Production 

(Deb. 1. Vol. Xl,2S~7-2005) 
Col. 140-41 

'fax Dues Recovered 
(Deb. IS; Vol. XII, 12~8-200S) 
Col. 79-80 

Trade between llidia and Pakistan 
(Deb. 20, Vol. XII, 23~8-200S) 
Col. 179-95 

Use of DDT 
(Deb. 17, Vol. XII, t7~8-200S) 
Col. 187-92 

Chavdat Sbrl Harillnb 
Additional Flights for Tsunami Rescue 

works 
(Deb. 14, Vol. Xli, 11~8-200S) 
Col. 212-13 

Agreement on LOC between Jndi( ,nd 
Pakistan 
(Deb. 21, Vol. XDJ, 24-08-2005) 
Col. 278 

Amendment/Repeal of Forest 
(Conversibn)Act, 1980 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 439-40 

Artisan Welfare Trust 
(Deb. 20, Vol. XII, 23-08-2(05) 
Col. 220-22 

Assistance for Drought Affected States 
(Deb. 1, Vol. XI, 2S-07-200S) 
Col. 176--80 

Autonomy to Gram Panchayats 
(Deb. 4, Vol. XI,28-07-200S) 
Col. 221-22 

Categorisation of Poor 
(Deb. 21. Vol. XIII, 24-08-200S) 
Col. 39-44 

Construction of Airports 
(Deb. )4, \OJ. XII, ) 1-08-2005) 
Col. ISO·all 
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Construction of ROBs , and RUBs' 
(Deb. 4, \bl. XI, 28-07-2(05) 
Col. 77-79 

Decline in Percentage of Growth by FPf 
(Deb. I, \\>1. XI, 25-07-2005) 
Col. 353-54 

Decrease in Water Resources 
(Deb. 6, \bl. Xl, 0I-OS-2005) 
Col. 218-20 

Deficient Services of Postal Department 
(Deb. 8, Vol. Xl,03.o8-2005) 
Col. 310-12 

Demand for Supplementary Grants 
(Railways), 2005-06 and Demands for 
Excess Grants (Railways), 2002.o3 
(Deb. 14. Vol. XII, II.oS-200S) 
Co1.47~1 

Direct release offunds to villages for rural 
development 
(Deb. 10, \obI. XI, 05-OS-2005) 
Col. 141-43 

Expansion and Development of Health 
Care System 
(Deb. 3, Vol. XI,27-07-2005) 
Col. 496-97 

FakelNon-Existent NGOsIVOs 
(Deb. 22, \\>1. XlII. 25-08-2(05) 
Col. 98-99 

Fixation of Minimum Support Price of 
Cotton 
(Deb. 1, Vol. XI, 25-07-2005) 
Col. 216-17 

Gauge Conversion between Patan and 
Mahesana Rail Line 
(Deb. 22, Vol. XlD, 205.oS-2005) 
CoI.22S 

Handing Over of Sanctuary Land to Forest 
Dwellers 
(Deb. 1. Vol. XI,205-07-200S) 
CoI.IS7 

Illegal Sale of Medicines 
(Deb. I, \bl. Xl, 03~B-2005) 
Col. 37'-'0 

Import Duty Free System 
(Deb. 12, \obI. XII, 09-01-2005) 
Col. 277-78 

Import of Crude Oil 
(Deb. 14, \\>1. XII, 11-08-2005) 
CoL5&-'-S8 

Inspection of Passport Offices 
(Deb. 21, \bl. XlIl,24-08-2005) 
Col. 34S-48 

Insurance Scheme for Aaricultural 
Labourers 
(Deb. 19, \obl.XfI, 22-08-2005) 
Col. 56 

Investment of Fund ofEPF 
(Deb. 19, \bl. Xli, 22-OB-2005) 
Col. 183-84 

Lower Income People 
(Deb. 17. Vol XII, 17-08-2005) 
Col. 276 

Misuse of Trade Policy 
(Deb. 2, Vol. XI, 2~7-20005) 
Col. 493-95 

National Sea-Waterways 
(Deb. 13, \obI. XII, 10-08-2005) 
CoI.36U5 

Natural Calamities 
(Deb. 2, \\>1. XI, 26-07-2005) 
Col. 583-90 

Need to sanction special economic 
package to the State of GujlJ'lt to check 
the recurring drought in North Gujarat 
(MUR377) 
(Deb. 2, Vol. XI, 26-07-20005) 
Col. 623-24 

Norms/Rules for Testing Packed Food 
Items and Soft Drinks 
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(Deb. 8, \bl. XI, 03~8-200S) 
CoJ.4S--47 

Ombudsman in Banks 
(Deb. 10, Vol. XI, 05-01-2005) 
Col. 142 

Payment of Share Money by GPPL to 
Railways 
(Deb. 9, Vol. Xl, 04-01-2005) 
CoJ.162 

Payments by DDA for Planti. ofSap1inis 
(Deb.lO, \bl. XII, 23~-20(5) 
Col. III 

Procurement of Crops 
(Deb. 6, VoI.XI, 01-01-2(05) 
Col. 385---48 

Promotion Avenue of Doctors ofCRPF 
(Oeb.16, Vol. XII, 16-08-2005) 
Col. 101-02 

Quality Testin, for Foodgrains 
{Deb. 19, Vol. XII, 22-O'-~005) 
Col. 414--28 

Revenue earned and expenditure incurred 
(Deb. 4, Vol. XI, 21-07-2005) 
Col. 148-'2 

Special ticket checking drivOI 
(Deb. 4, Vo: XI,2I-07-2(05) 
Col. 238-39 

Theft Cases in Railways 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 170-73 

Votational Education 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 41-44 

Cbidlmbanm, Shri P. 

Bihar Appropriation (Vote on Account) 
No.2 Bill, 2005-06 - Consid. &. Pass 
(Deb. 10, Vol. XI. 05-08-2005) 
CnI.416-17 

Bihar Budget, 2005-06 
(Deb. 7, Vol. XI, 02~8-2(05) 
Col. 399 

Demands for Excess Grants-(General). 
2002-03 
(Deb. 7, Vol. XI, 02~8-2005) 
Col. 399400 

Demands for Grants on Account (Bihar) -
~ 
(OIb. 10, Vol. XI, 0542005) 
CoI.3a.87 

Demands for Supplementary Grants -
(GeneraI),2005-06 
(Deb. 7, Vol. XI, 02~8-2005) 
Col. 399 

Demands for Supplementary Grants-
(General) 2005-06 and Demands for 
Excess Grants-(General) 2002-03 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 535-36,632-39 

Personal Explanation (Under Rule 357) 
(Deb. 24. Vol. XIII, 30-08-2005) 
Col. 20-22 

Situation arising out of the Government's 
move to disinvest the Government 
equity shares of profit making pUDlic 
sector undertakin&s. particularly BHEL 
(CA) 
(Deb. 7. Vol. XI. 02~8-2005) 
Col. 372-73, 381-83 

Chinbl Mohan, Dr. 

Admission of Students 
(Deb. 2, Vol. XI, 26~7-2005) 
Col. 581 

Agriculturist Families 
(Deb. I. Vol. XI, 25-07-2005) 
Col. 554-56 

Alleged Irregularities in Purchase of 
Medicines 

- (Deb. 8, Vol. XI. 03-08-2005) 
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Col. 316-17 

Allocation of Funds for Development of 
Secondary Education 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 133-34 

Ban on Indian TV Channels in Bhutan 
(Deb. 4. \obI. XI. 28-07·2005) 
Col. 277-78 

Ban on smoking scenes 
(Deb. 4. Vol. XI, 28-07-2(05) 
Col. 46-47 

Bank Loan to Fanners 
(Deb. 1. Vol. XI. 2S-07·2005) 
Col. 487·88 

Capital Investment by ONGC 
(Deb. 14. Vol. XII. 11-08-200S) 
Col. 269·70 

Captive Coal Blocks 
(Deb. 21. \obI. XIII, 24-08-2005) 
Col. 43-44 

Committee to solve Medical related 
Problems 
(Deb. 13, Vol. XII. 10-08-2005) 
Col. 382-83 ".,. 

Construction of By-Pass Road on NH-BO 
(Deb. 8. Vol. XI, 03-08·2005) 
Col. 167 

Decline in Capital Investment in Industrial 
Sector 
(Deb. 17. Vol. XII, 17:.()8-200S) 
Col. 202-03 

Demand for Supplementary Grants 
(Railways). 2005-06 and Demands for 
Excess Grants (Railways), 2002.(,3 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 374 

Employment in 551 under Tenth Five Year 
Plan 
(Deb. 12. Vol. XII,09-08·2005) 

• 

Col. 147-48 

Eradication of Vector Borne Diseases 
(HAH Discussion) 
(Deb. II, Vol. XII. 08-08-2(05) 
Col. 606-12 

Establishment of Industrial Clusters 
(Deb. 12. \obI. XII. 09-08.2(05) 
Col. 3--10 

Ethanol·Blended Petrol 
(Deb. 9, Vol. XI, 04-08·2005) 
Col. 32-34 

III-effects of Consumption ofGutka 
(Deb. 17, Vol. XII, 17-08·2005) 
Col. 47-48 

Import Duty 
(Deb. 20. Vol. XII. 23-011·2005) 
Col. 98 

Import of Crude Oil 
(Deb. 14, Vol. XII. 11-08·2005) 
Col. 56-58 

Increase in Quota of Seats of Medical 
Colleges 
(Deb. 21, Vol. XIII.2W8·200S) 
Col. 17 

Increase in Work Force 
(Deb. I. Vol. XI. 2S-07.2005) 
Col. 112-16 

Investment In Refinery by ONGC 
(Deb. 18, Vol. XII. 11-08-2005) 
Col. 135-36 

National Commission on Population 
(Deb. 13. Vol. XII, 10-01-2005) 
CoI.160·(H 

National Rural Employment OUll'lll1tee Bill, 
2004 • Consid. 
(Deb. 19. Vol. XII. 22-01-2005) 
CoI.614·18 

Need for an effective law to take action 
against fake Universities in the country 
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.and st~ps taken by the Government in 
regard thereto (CA) 
(Deb. 20. Vol. XII. 23-08-200S) 
Col. 399 

Per Capita Foodgrains 
(Deb. 6. Vol. XI,OI-08-2005) 
Col. 34-3S 

Private Investment in Retail Sector 
(Deb. 20, Vol. XII. 23-08-200S) 
Co1.l19-20 

Production cost ofpetrohnd diesel 
(Deb. 4, Vol. XI. 28-07-200S) 
Col. 21 7-19 

Profit of Refineries 
(Deb. 9. Vol. XI. 04-08-200S) 
Co1.215-24 

Project for Improved Seeds by I.CAR. 
(Deb. II. Vol. XII, 08-08-260S) 
Col. 248 

Recommendations for Revival of Sick 
PSUs 
(Deb. 8. Vol. XI. 03-08-200S) 
CoI.5S-64 

Reducina Capital Investment 
(Deb. 3. Vol. XI, 27-07-200S) 
Col.4-13 

Remodellina ofl.C.A.R. 
(Deb. 19. Vol. XII. 22-08-200S) 
Col. 19--27 

Revenue to Union and Stale Governments 
(Deb. 22, VoJ: XIII, 2S-08-2(05) 
Col. 227 

Tax on Petrol 
(Deb. 5, Vol. XI, 29-07·200S) 
Co1.2~ 

Use of LPG in Vehicles 
(Deb. 9, Vol. XI, 04-08-200S) . 
CoI.I64--66 

Utilisation of Flood Water for Irrigation 

... ....,.~ .......... :. -~t"· .... y:~~ .. 

(Deb. I, Vol. XI, 2S-07-200S) 
Col. 349-S0 

VAT Implementation 
(Deb. 10. Vol. XI. 05-08-2005) 
Col. 165-66 

Violence on Indo-Nepal Border 
(Deb. 2. Vol. XI. 26-O7-2005~ 
Co1.376-77 

Cblttban, Shri N.S. V. 

Construction ofOverbridge in Tamil Nadu 
(Deb. 22. Vol. XIII, 2S-OS-2(05) 
Col. 187 

Demand for Supplementary Gr.nts 
(Railways), 2005-06 and Demands for 
Excess Grants (Railways), 2002 -0 3 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 409--1 I 

Funds for River Conservation Plan 
(Deb. 19, Vol. XII, 22-OS-2005) 
Col. 281-82 

Need to introduce a scheme for 
p,rocurement of copra by NAFED at 
remunerative price in Tamil Nadu and 
other Southern States of the Country 
(MUR377) 
(Deb. 7. Vol. XI. 02-08-2005) 
Col,402 

Need to release commemorative stamp on 
the birth centenary of Dr. Soundram. a 
freedom fighter. falling on 18th August, 
2005 (MUR 377) 
(Deb. 17. Vol. XII, 17-08-200S) 
Col. 477-78 

Participation of States in Export 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 140-41 

Regulation of Medical Devices 
(Deb. 21. Vol. XIII, 24-08-2(05) 
Col. 222-23 

Welfare Fund for Anganwadi Workers 
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(Deb. 20, ~1. XII, 23-08-2005) 
Col. 207 

Choudhary, Shri Nikhll Kumar 

Completion of Railway Projects 
(Deb. 9, ~1. XI, 04-08-2005) 
Col. 309-10 

Demand for Supplementary Grants 
(Railways). 2005-06 and Demands for 
Excess Grants (Railways), 2002-03 
(Deb. 14, Vol. XII. 11-08-2(05) 
Col. 444-49 

Demands for Grants on Account (Bihar) -
2005-06 
(Deb. 10, ~1. XI, OS-08-200S) 
Col. 391-9S 

Expenditure on Agriculture/Irrigation 
(Deb. 19, \t)1. XII. 22-08-200S) 
Col. 429 

Financial Assistance to Panchayats 
(Deb. 14, \t)1. XII, 1I-08-200S) 
Col. 206 

Financial Crisis in States 
(Deb. 14, ~I. XI, 05-08-200S) 
Co1.36U9 

Handover of Catering Contracts to lRCfC 
(Deb. 14, Vol. XII. 1I-08-200S) 
Col. 147-48 

Irrvestment in Agriculture Sector 
(Deb. I. Vol. XI, 2S-07-200S) 
CoI.IS7-59 

Krishi Vikash Shilpa Kendra 
(Deb. 19. \t)1. X11,22~-200S) 
Col. 232 

Madrasas on Border Areas 
(Deb. 7, ~1. XJ,02-08-2005) 
Col. 169-70 

Outsourcing Market 
(Deb. 21, Vol. XIII. 24-08-200S) 
Co1.20-2S 

Pension Scheme for Unoraanised Seeler 
(Deb. 6, ~1. XI, 0I-08-200S) , 
Co1.19S-96 

Renewable Energy Sources 
(Deb. 10. ~1. XI, 05-08-2005) 
CoI.218-19 

Rural Electrification 
(Deb. IS. Vol. XII. 12-08-2(05) 
Col. 223 

Setting up of Chemical Parks 
(Deb. 6. ~1. XI, 01-08-2005) 
CoI.367~ 

Supply efCoal to Thermal Power Plants 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 29-35 

Chouban, Shri Shivraj S,ngh 

Activities of Militants 
(Deb. 2. Vol. XI, 26-07-2OOS) 
Col. 473-78 

Air services in trains 
(Deb. 4. 'WI. XI,21-07-200S) 
Col. 169-70 

Approval of Projects of State 
Governments 
(Deb. 8. Vol. XI, 03-08-2005) 
Col. 395 

Black Money 
(Deb. 5. Vol. XI. 29-O7-2~5) 
Col. 324-25 

Computer facility in Post Offices in Rural 
Areas 
(Deb. 3. Vol. XI. 27-07-2005) 
Col. 67-68 

Construction of Dams 
(Deb. 6, ~1. XI, 01-08-2005) 
Col. 240--44 

Declaration of National Highways 
(Deb. 8, Vol. XI, 03-08-2(05) 
Col. 193--94 
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Development ofSCslnd OBCs 
(Deb. 9, \\)1. XI, 04.01-200') 
Col. 210-14 

Ooordershan Transmitters 
(Deb. 4, ~1. XI. 2S..o7-200S) 
Col. 242-43 

Effect of Advertisement ofSocio-Cultural 
Atmosphere 
(Deb. 9. Vol. XI. 04..o8-200S) 
Col. 207-89 

Entrepreneurship Development among 
youth 
(Deb. 2, \\>1. XI. 26..o7-200S) 
Col. 515-16 

Environment Friendly Technology in 
Textile Sector 
(Deb. 5. Vol. XI. 29..o7-200S) 
Co1.211-12 

Eradicating Hepatitis-B and C 
(Deb. I, VoL XI. 03..o8-2005) 
Col. 449-50 

Exchange Programmes with other 
Countries 
(Deb. 21, Vol. XIII. 24..o1-2005) 
Col. 161--63 

Financial Assistance for Mentally 
Challenged Children 
(Deb. 17. Vol. XII, 17..o8-200S) 
Col. 128-30 

Hostels for STs 
(Deb. 12, \\>1. XII.09..o1-200S) 
Col. 116-22 

Increase in Limit of Capital Investment in 
SSls 
(Deb. 7, Vol. XI, 02..o8-200S) 
Col. 260 

Loan under welfare scheme 
(Deb. 10, \\)1. XI, 05..()8·2005) 
CoJ.125-28 

NCR Related Projects 
(Deb. 12, \\>1. XII. 09..o8-200') 
Col. 159-60 

New Irrigation Schemes 
(Deb. 1 I. ~I. XII. OS..oS-20(5) 
Col. 199-204 • 

Opening of Anganwadi 
(Deb. 2. ~1. XI. 26..o7-2005) 
Col.S45-SS1 

Poverty Alleviation Programmes for 
Backward Classes 
(Deb. 22, ~1. XIII, 25..o8-2005) 
Col. 23 1-33 

Privatisation ofMorarji Desai Yoga Kendra 
(Deb. 3. ~I. XI. 27..o7-2005) 
Col. 305..()6 

Procurement Centres in Place of 
Agricultural Mandis 
(Deb. II. Vol. XII. 08..o8-200S) 
Col. 371-72 

Profit ofONGC 
(Deb. 9. Vol. XI. 04..o8-2005) 
Col. 163 

Purchase of Small Aircrafts 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 240 

Registry ofFlals Alloned by DDA 
(Deb. 2. Vol. XI. 26..o7-2005) 
Col.4I5-16 

Revamping of A I R Services 
(Deb. 4, ~1. XI. 28..o7-200S) 
Col. 346 

Revenue Earned by Doordarshan 
(Deb. 9. Vol. XI. 04..()8-2005) 
CoJ.34-36 

Scheme for Promotion of Cottale 
Industries 
(Deb. 2. Vol. XI, 26-07-2005) . 
Col. 563-64 
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Status oflndo Trade with other Countries 
(Deb. 20, Vol. Xli, 23~8-2005) 
Col. 136-37 

Study by CGWB in Upper Ganga Canal 
(Deb. 19, Vol. XII, 22~8-2005) 
Col. 219-20 

Unethical Practices by Doctors 
(Deb. 3, Vol. XI, 27~7-2005) 
Col. 447-49 

Use of Cargo Services by Private Courier 
Companies 
(Deb. 22, Vol. XIII, 2S-08-200S) 
Col. 167-68 

Vacant Posts 
(Deb. 13, Vol. XII,10-08-200S) 
Col. 151-52 

Cbowdblry, Shrf Adbir 

Abolition of Child Labour Bill, 2005 -
Consid·& Withdrawn 
(Deb. IS, Vol. XlI, I2~8-2005) 
COJ.3SS-S7 

Abolition of Child labour Bill, 200S 
-Consid. 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 498-502 

Accreditation Policy for Hospitals 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 304-05 

Activities of Madarsas 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 173 

Activities of Militants 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 473-78 

Agricultural Education· 
(Deb. II, Vol. XII, 0~8-200S) 
Col. 383-84 

AIDS Patients 
(Deb. 13, Vol. XII. I~8-200S) 
CoI.303~ 

Alleged Appointments on Flke Cute 
Certificates 
(Deb. 17, Vol. XlL 17.()8-200') 
Col. 352·53 

Alleged Cases of Corruption in Sports 
Authority of India 
(Deb. 3, Vol. XI, 27~7-200S) 
Col. 441-42 

Alleged Corruption in Mel 
(Deb. 8, Vol. XI, 03~8-2oo5) 
Col. 324 

Allotment of Goods Bogies 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 225-26 

Amount spent on Historical Places 
(Deb. 4, Vol. XI, 2~7-2005) 
CoI.3~1 

Appointments in BSF on Forged 
Documents 
(Deb. 20, Vol. Xli, 23~8-2(05) 
Col. 222-23 

Ban on Export of Aviation Turbine Fuel 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 90 

Ban on Import .ofUsed Tyres 
. (Deb. 12, Vol. XII, 09-08:'2005) 

CoI.3I1-12 

Banking Reforms 
(Deb. 10, \\)1. XI, 05~8-2005) 
Col. 238 

Bogus Voters 
(Deb. 5, Vol. XI, 29~7-2oo5) 
Col. 195-97 . 

Breaking out of diseases in the country 
(Sub.) 
(Deb. 22, Vol. xm,25'()8-2005) 
Col. 607-10 

Cancellation ofFlipts 
(Deb. II, \\)1. XII, 18-01-2005) 
Col. 220 
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Cancellation of Petrol Pumps 
(Deb. 14. \bl. XII, 11'()8-200S) 
Col. 98 

Chemical Weapons 
(Deb. 20, \bl. XII,23-01-200S) 
Col. 19 

Children in Mines and Quarries 
(Deb. I, Vol. Xl, 2S-07-200S) 
Col. 117-11 

Commandos on Bangladesh Border 
(Deb. 7, Vol. XI, 02OO8-200S) 
Col. 166-67 

Commission of Dealers 
(Deb. 4, Vol. Xl,28'()7-200S) 
Col. 334-3S 

Committee for Fann Growth 
(Deb. I, Vol. XI,2So07-200S) 
Col. 342-43 

Computation ofDealm Commission 
(Deb. II, Vol. XII, 1I-OI-200S) 
Col. III 

Conference on Ground Water 
Pollution 
(Deb. 11, Vol. XII, 0I-08-200S) 
Co1.459~ 

Decline in Profit of Banks/Financial 
Institutions 
(Deb. IS, Vol. XII, 12-08-2(05) 
COI.S5-S6 

Decline in Profit of Banks/Financial 
Institutions 
(Deb. t 5, Vol. XII, 12.08-2005) 
CoI.S5-56 . 

Deployment of Guards in Forest 
Reserves 
(Deb. 6, Vol. XI, 0 to08-200S) 
CoI.3~S-S6 

Development of Oil fields by ONGC 
(Deb. 9, Vol. XI, 04-01-2005) 
Col. 21 

Encroachment on Defence Land 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 100 

Escaping of prison en from Tihar Jail 
(Deb. 2, Vol. Xl,26-07-200S) 
Col. 374-75 

Expansion ofNCR 
(Deb. 7, Vol. XI,02-08-200S) 
Col. to 

Fight against HIV-AIDS 
(Deb. 13, Vol. XII, I <H>8-200S) 
Col. 473-76 

Fraud by NRls 
(Deb. IS, Vol. XII, 12-OS-200S) 
Col. 197 . 

Growth in Agriculture Sector 
(Deb. II, Vol. XII, OSOO8-200S) 
Col. 236-31 

Impact of Hydel Power Projects on 
Environment 
(Deb. 19, Vol. XII, 22-08-2(05) 
CoI.SS-S6 

Impact of Power Shortage on the Economy 
(Deb. IS, Vol. XII, 12-OS-2(05) 
Col. 12 

Impact of Power Shortage on the Economy 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 12 

ImportlExport by STC 
(Deb. 7, Vol. XI, 02-08-2005) 
CoI.IS3-55 

Increase in Female Foeticide 
(Deb. 13, Vol. XII, IO-OS-200S) 
Col. 342-46 

Indo-Nepal Ties 
(Deb. 8, Vol. XI,03-OS-200S) 
CoI.3J7-18 

Induction of Mine Protected Vehicle 
(Deb. 22, Vol. XlD,25-08-200S) 
Col. 310 



552 LOKSABHA 

Investment in Aariculture Seetor 
(Deb. II. Vol. XII, 08-08-2005) 
Col. 195-97 

Irrelularities in Dental Council oflndia 
(Deb. 21. Vol. Xtn. 24-08-2(05) 
Col. 129 .. 30 

Join. Intelligence Sharing Mechanism 
(Deb. 12. Vol. XII. 09"()8-2005) 
Col. 4041 

Maintenance of Historical Places 
(Deb. 4. Vol. XI. 28-07-2005) 
Col. 246-47 

Nalional Rural Employment Guarantee Bill. 
2004-Consid. 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 679-81 

National Rural Health Mission 
(Deb. 21. Vol. XIII, 24-08-2005) 
Col. 353-54 

Need to declare Murshidabad district in 
West Bengal as a heritage destination 
and provide infrastructure for 
promoting tourism in the region (MUR 
3T1) 
(Deb. 16. Vol. XII. 16-08-2(05) 
Col. 426 

Need to provide adequate funds for 
improvement ofNational Highway No. 
34 in Murshidabad district, West 
Bengal (MUR 377) 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. 329 

NHDP Phase V to VII 
(Deb. 8, Vol. XI. 03"()8-200S) 
Col. 381-89 

Non.lndcnlina of Mtdic:ints by COHS 
Dilpenurits 

.< (Deb. 2 J, Vol. XJIl, 24-08-l005) 
Col. 279-10 

OutIourcina olBanlllna Service 
(Deb. 15, \bl. XII. 12..()a-2005) 
Col. 186 

Payment for Purchase of Raw Material 
(Deb. II, '.tll. XII, 08"()8-2005) 
Col. 80-12 

Phannexcil Export Promotion Council 
(Deb. 20, '.tll. XII, 23"()8-2005) 
Col.1S9 

Plying Car with Blue Beacon 
(Deb. 16. Vol. XII. 16-08-2005) 
CoI.ISS-S6 

Procurement of Rails 
(Deb. 14, \\'\1. XII, 11-08-2005) 
Col. 88-89 

Production of Foodgrains 
(Deb. I. Vol. XI, 25-07-2005) 
Col. 33S-37 

Reservation of atleast one third of seats 
for Women in all the State Legislatures 
and both Houses of Parliament (Res.) 
(Deb. 22. Vol. XIII. 25-08-2005) 
Coi. 537-38 

Revamping of Rural Development Scheme 
(Deb. 5. Vol. XI, 29-07-2(05) 
Col.IS7-S8 

Rural Construction Centres through 
HUDCO 
(Deb. 10. Vol. XI. 05-08-2005) 
Col. 90 

Saving Children trom Diarrhoea 
(Deb. 21. Vol. XIII, 24-08-2005) 
Col. 265 

Settinl up of Authority for Intearated 
Disease Surveillance Project 
(Deb. 8, Vol. XI, 03-01-2005) 
Col. 442 

Senina up of National Dnaa Replatot)t 
. Authority 
(Deb. 3, Vol. XI, 27'()1-lOOS) 
Col. 524-2S 
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Situation arising out of proposed closure 

of Central Inland Water Transport 
Corporation resulting in retrenchment 
of Emoloyees and steps taken by the 
Government in r.egard thereto (CA) 
(Deb. 21, Vol. XIn,24-08-200S) 
Col. 4S I-52, 453-58 

Stolen ID Cards 
(Deb. 18. Vol. XII, 18-08-200S) 
Col. 206-07 

Substitute for Nimuslide Syrup 
(Deb. 8, Vol. XI, 03-08-200S) 
Col. 189-91 

Supply of Gas to Power Plants 
(Deb. 22. Vol. XIII, 2S-08-2(05) 
Co1.318-19 

Task Force on Life Saving Drugs 
(Deb. 19, Vol. XII,22-08-2(05) 
Col. 307-08 

Vacation of Land 
(Deb. 22, Vol. XIII, 25-08-2(05) 
Col. 144 

Violation of Indian Airspace 
(Deb. 18, Vol. XII, 18-08-2(05) 
Col. 246-47 

Cbowdbary, Shri Pankaj 

Adult Education Programme in U .P. 
(Deb. 7, Vol. XI,02'-08-2005) 
Col. 270-72 

AIDS Control Task Force 
(Deb. 12, Vol. XII, 09-08-200S) 
Col. 147 

Allocation of Funds for Urban 
Development Sche.mes 
(Deb. 12. Vol. XII, 09-08-2005) 
Col. I 11-14 

Changes in MST Scheme 
(Deb. 22, Vol. XIII, 2S-08-2(05) 
Col. ISS 

Comprehensive Package for SSI 
(Deb. 12, Vol. XII, 09-08-200S) 
CoI.316-17 

Death oflTBP Jawans 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 113-14 

Delivery of Goods 
(Deb. 14, Vol. XII, 11-08-2005) 
COI.S4-56 

Department of Post venturing into 
Banking Sector 
(Deb. 21, Vol. XlD, 24-08-2005) 
Col. 294 

Desilting of River 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 55-56 

Entry "ftruck with explosives in IGI Airport 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 160-61 

Escaping of prisoners from Tihar Jail 
(Deb. 2, Vol. XI, 26-07-200S) 
Col. 374-7S 

Expansion of Platform 
(Deb. 14. Vol. XII, 11-08-2005) 
CoI.211-12 

Flood Control Programme 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 270 

Grants for Construction of Latrines 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 266 

Implementation of power projects 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 43-48 

Inclusion of Sind uri a Bania Caste in ODC 
List 
(Deb. 9, Vol. X1,04-08-2(05) 
Col. 183 
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llsuance ofGP Card Under CGHS 
(Deb. 21, \bl. xm, 24-08-2005) 
CoI.lS7-S8 

Need to declare Gorakhpur-Maharajganj-
Nichlaul-Thunthibari road in Uttar-
Pradesh IS a National Highway (MUR 
3iT) 
(Deb. 20, \bI. XII, 23-08-2005) 
Col. 330 

Pantry Car Facility ill 1iainI 
(Deb. 22, \bl. XlD.2S-08-2(05) 
Coli 70-71 

Permanent Seat in UNSC 
(Deb. 3, '"'I. XI, 27-01-2005) 
Col. 566-61 

Policy on Subsidies 
(Deb. 5, \bl. XI, 29-07-2005) 
CoI.llo-ll 

Piwnature Retirement by 1M Pilots 
(Deb. 22, \bl. XIII, 25-08-2005) 
Col. 152 

Procurement of.Paddy in Uttar Pradesh 
(Deb. 11, Vol. XII, 08-08-2005) 
Co\. 372-73 

Rashtriya Sam Vikas Yojana in Uttar-
Pradesh 
(Deb. 8, Vol. Xl, 03-08-2(05) 
Col. 245 

Re-Survey of Tribal Villages Project 
(Deb. 16, Vol. XII. 16-08-2005) 
Col. 212-13 

Revival ofMaharaj Ganj Milk Union 
(Deb. 19, Vol. X11,22-08-2(05) 
Col. 280-81 

Sale of Diesel to Pakistan 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 255-56 

Security to Witnesses 
(Deb. 7, \bl. Xl, 02-O8-200~) 
Col. 14849 

Transmiuion Service in Gorakhpur 
(Deb. 22, \bl. XIII, 25-08-2005) 
Col. 227-28 

Travelling of train passengers on roof-top 
(Deb. 14, ,",I.?CJI, JI-08-200S) 
Col. 179-80 

Uniibrm SID Call Rate 
(Deb. 3, Vol. X1,27-01-2005) 
Col. 91 

Youth Development Centres in Uttar-
Pradesh 
(Deb. 13, Vol. XII, 10-08-2(05) 
Col. 145-46 

Chowdhury. Sbri Blush 

Modernisation of Durgapur Steel Plant 
(Deb. II, Vol. XII,08-08-2(05) 
Col. 460 . 

Modernisation ofllSCO 
(Deb. 11, Vol. XII, 08-08-2005) 
Col. 244-45 

Prices ofImported Coal 
(Deb. 3, Vol. Xl. 21-01-2(05) 
Col. 236 

Setting up of power project by DVC 
(Deb. \0, Vol. XI, 05-08-2(05) 
Co1.15~ 

. Use of Forest Land by Coal Mines 
(Deb. II, Vol. XlI, 08-08-2005) 
Col. 445-47 

Cbarebill. Shri Alemao 

Development of Sky Bus Project in Goa 
(Deb. 7, ~1. XI, 02-08-2005) 
Col.2SJ 

Development of Tourism in Goa 
(Deb. 19, Vol. XU, 22"()8-2005) 
CoI.213-!4 

Establishment of Sanctuaries in Goa 
(Deb. 6, ~1. XI, 01-08-2005) 
Col. 285-86 
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Filling up ofVlC8JK:ies in Monnugao Port 
Trust 
(Deb. 21, \\>1. XIII, 24~8-200S) 
CoJ.14S 

Grant-in-aid ~r Development of Regional 
Languages 
(Deb. 7, \\>1. XI, 02~8-200S) 
Col. 203 

International Film Festival oflndia 
(Deb. 9, \\>1. XI,04'()8-200S) 
Col. 145-46 

Research on Varieties of Mango 
(Deb. 19, \\>1. XlI,22'()8-200S) 
Col. 44142 

Works undertaken by CPWD in Goa 
(Deb. 20, \bl. XII, 23'()8-2005) 
Col. 269-10 

Daapwu, Sbrt BhaDwar S .... 

Construction of Struaurei' 
(Deb. 19, \bl. XIl,22.{)8.200S) 
CoJ.23S-36 

Demand for Supplementary Grants 
(Railways), 2005-06 and Demands for 
Excess Grants (RailwayV, 2002-03 
(Deb. 14, \bl. XII, 11'()8-200S) 
Col. 481-412 

Privatization in power sector 
(Deb. 10, \bl. XI. 05-08-2005) 
Col. 11-12 

Das, Sbri Alakesb 

Central Assistance for 
Development Projects 
(Deb. 7, \\>1. XI, 02~8-2(05) 
Col. 49 

Irri&ation Potential 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 433 

Land under Irrigation 
(Deb. 19, VoI.XII,22.()8-2005) 
Col. 239-40 

Urban 

. Modernisation ofFPI 
(Deb. 19, \bl. XII, 22-08-2(05) 
Col. 32 

Duppta, Sbri Gurudu 

Children in Mines Sector 
(Deb. I I, \\>1. XD, OU8-200S) 
Col. 36-37 

Expansion of NCR 
(Deb. 7, \\>1. Xl. 02~8-200S) 
CoI.3-IO 

Failure of the Government to take action 
against person~ indicted by the 
Nanavati Commission oflnquiry - (AM) 
- motion negatived 
(Deb. 13, \bl. XII, 10-08-2(05) 
Col. 756-58 

High Volatility in Mumbai Stock Market-
Submission by Member (Sub) 
(Deb. II, \bl. XII, 08-08-2005) 
Col. 518-22 

Indian Labour Conference 
(Deb. 6, Vol. XI, 01-08-2005) 
CoJ.390 

Interest on Loans 
(Deb. 10, Vol. XI, OS'()8-2005) 
CoJ.269 

Life Insurance Venture 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 321 

Merger ofIlS€O with SAIL 
(Deb. I, Vol. XI., 25.07-2005) 
Col. 332 

Merger of UTI 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 209-10 

POTA Review Committee 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 426-427 
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Re: Incident ofLathicbarge on workers of 
Hon.;ta Moton at Ourgaon 
(Deb. 2, ~l. XI, 26-07-200') 
Col. 12-16 

Registration of Trade Unions 
(Deb. 6, Vol. XI, 0I.()8-2005) 
Col. 260 

Revival ofloss making PSUs 
0Dcb.4,Vol.XI,2S'()7-2005) 
Col. 167 

Sale of Equity of Jessop and Company 
(Deb. 10, Vol. XI, 05'()8-200S) 
CoI.3]7-IS 

Security Measures at Bombay High 
(Deb. 22, Vol. XIU, 2S.()8-200S) 
Col. 314-16 

Sexual Abuse of Children 
. (Deb. 2, Vol. Xl, 26.()7-200S) 
Col. 522-23 

Shortage of recovery officers in DRTs 
(Deb. 10, Vol. Xl, OS.()8-200S) 
Col. 121-22 

Situation arising out of the Government's 
move to disinvest the Government 
equity shares of profit making public 
sector undertakings, particularly BHEL 
(CA) 
(Deb. 7, Vol. XI, 02'()8-2005) 
Col 372-77 

Situation arising out of violation oflabour 
laws in the i:ountry particularly in 
private an~ unorganised sectors and 
steps taken by the Government in 
regard thereon (CA) 
(Deb. 20, Vol. XlI, 23.()8-2005) 
Col. 37'-12 

Tea Industry 
(Deb. 2. Vol. Xl, 26-07-2005) 
Col. 377-79 

Tripartite Committee 
(Deb. 19. Vol. XII. 22~-200S) 
0>1.190-93 

Da.muali, Sbri Priya RaaJa. 
Natio,* Rural Employment Guarantee Bill 

2004- Consid. 
(Deb. 19, Vol. XlI,22-08-2005) 
Co1.S31-43 

Need to expedite approval of Kalasa and 
Banduri Nala project (CA) 
(Deb.17,VoI.XII,17'()8-2005) 
0>1. 461-62, 467-70 

Signing of Memorandum of 
Understanding on Ken-Betwa Link 
(St.) 
(Deb. 22, Vol. XIII, 2S-08-200S) 
Col. 407-10 

Deo, Sbri Bikram Kesbarl 

Abolition of Child Labour Bill, 200S -
Consid-& Withdrawn 
(Deb. ]5, Vol. XII, 12-08-2ooS) 
Col. 386 

Abolition of Child labour Bill, 2005-
Consid. 
(Deb. S, Vol. XI, 29-07-2005) 
Col. 478-81 

Demand for Supplementary Grants 
(Railways), 200S-06 and ~mands for 
Excess Grants (Railways), 2002-03 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 482-85 

Development of Oil fie ids by ONGC 
(Deb. 9, Vol. XI. 04'()8-200S) 
Col. 23 

Eradication of Vector borne Diseases 
(HAH Discussion) 
(Deb. 11, Vol. XlI, 08-08-2005) 
Co1.61S-17 

Modernisation ofFPI 
(Deb. 19, Vol. XII, 22-01-2005) 
Col. 32-33 
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National Rural Emplo)1nentGuarantee Bill, 
2004 -Consid. 
(Deb. 19, \bl. XII, 22-08-2(05) 
Col. 651-54 

Natural Calamities in the Country (OUR 
193) 
(Deb. 4, \'pl. XI, 28-07-2(05) 
Col. 467-471 

Reservation of atleast one thIrd of seats 
for Women in all the State Legislatures 
and both Houses of Parliament (Res.) 
(Deb. 22, Vol. XIII,25-08-2(05) 
Co1.511-14 

Warehousing Corporations (Amendment) 
Bill, 2005 -Consid & Pass 
(Deb. 23, Vol. XIII, 29-08-2(05) 
Col. 150-51 

Deo, Shri V. Kishore Chandra S. 

High Court and Supreme Court Judges 
(Salaries and Conditions of Service) 
Amendment Bill, 2005 
(Deb. 21, Vol. XIII, 24-08-2(05) 
Col. 552-55 

National Rural Employment Guarantee Bill, 
2004 -Consid. 
(Deb. 19, Vol. XII, 22-08-2(05) 
Col. 567-71 

Deora, Shri MiUnd 
Need to grant Rs. 800 crores for urban 

renewal programmes in Mumbai, 
Mahanishtra (MUR 377) 
(Deb. 24, '«>1. xm,30-08-2(05) 
Col. 65-66 

New ~irport at Navi Mumbai 
(Deb. 14, Vol. XII, 11-08-2(05) 
Col. 131-32 

Revamping of Delhi and Mumbai Airports 
(Deb. 4, Vol. XI, 28-07-2(05) 
Col. 143 

Statement made by theP.rime Minister on 
29.07.05 regarding his recent official 
visit to the United States of America 
(DURI93) 
(Deb. 8, Vol. XI, 03-08-lOOs) 
Col. 622--624 

Deshmukh, Sbrl 
Sureshchandra 

Cargo hub at Nagpur 

Subbath 

(Deb. 18, Vol. XII, 18-08-2(05) 
Col. 219-20 

Conversion of Barren Land into Forest 
Area 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 278 

Employment through Industrialisation 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 88-89 

Need to restore the recognition ofMedicaJ 
Colleges de-recognised due to 
shortage of teachers (MUR 377) 
(Deb. 4, Vol. Xl, 28-07-2005) 
Col. 435 

NGO's participating in S.S.A. 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 147-348 

Power Crisis 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 3-20 

Programmes for Rural Youths 
(Deb. 8, Vol. Xl, 03-08-2(05) 
Col. 284-86 

Recognition of Medical Colleges 
(Deb. 8, Vol. Xl, 03-08-2005) 
Col. 81-82 

Residential Schools in Maharashtra 
(Deb. 4, Vol. Xl, 28-07-2(05) 
Col. 203 

Schemes for NGOs 
(Deb. 4, Vol. XI, 28-07-2(05) 
Col. 103-04 
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Co~onofAkp0n5 
(Deb. 20., ~I. XII,23-01-2005) 
Col.20S-07 

Telephone Connections to Villages 
(Deb. 3, Vol. XI. 27-07-2005) 
Col. 495 

Water Resources Projects 
(Deb. 1. Vol. XI, 2S-07-2005) 
Col.ISO-S2 

Devegowda, Sbri B.D. 

Floods in various districts of Kamataka 
(Sub.) 
(Deb. 22, Vol. XIII, 25-01-200S) 
Col. 483-93 

Dbanaraju, Dr. K. 

Anti-Dumping Rules 
(Deb. 7, ~1. XI, 02-08-200S) 
CoL 342-44 

Ash Content in Coal 
(Deb. I, ~L XI, 03-08-20(5) 
CoL 431-40 

Assistance to Ex-Servicemen 
(Deb. 4, Vol. XI, 2S.()7-2005) 
Col 324-25 

Atrocities against SCslSTs 
(Deb. J 6, Vol. XII, I ~1-200S) 
Col. 235-38 

BSNL Cell Towers in Tamil Nadu 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 327-28 . 

Centre ofCSIR 
(Deb. 5, Vol. XI, 29-07-200S) 
CoL 307 

Condition of Fair Price Shops 
(Deb. 11, Vol. XII,OS-08-2005) . 
Col. 206-07 

Congestion on NHs 
(Deb. 3, Vol. XI,27.o7-200S) 
Col. 39S-97 

(Deb. 14, ~L XII, I J"()I-~) 
CoL 180-11 

Construction of Houses for 
Fishermen 
(Deb. I, ~I. XI, 25-07-2005) 
CoI.S04-05 

Controlled Discharge Toilet Facility 
(Deb. 9, Vol. XI, 04008-2OO5) 
Col. 184 

Deaths in Coal Mines 
(Deb. 8, Vol. XI,03008-200S) 
Col. 396-406 

Decline in Ground Water Level 
(Deb. I, VoI.!O, 2So07-200S) 
CoI.S~8 . 

Delhi Milk Scheme 
(Deb. I. VoI.XI,2So07-2005) 
Col. 392-93 
(Deb. I), Vol. XII. 08-08-2005) 
Col. 273-74 

Development ofCNG Locomotives 
(Deb. 22, Vol. XIII, 25-08-2005) . 
Col. 99-100 

Dirty Milk Supply Crates of OMS 
(Deb. 19, Vol. XII,n-08-2005) 
CoI.377-78 

EtTcct ofCNG on Environment 
(Deb: II, Vol. XII, 08-08-2005) 
CoI.4S2-S3 

Effect of Mosquito Mats and Coils on 
Human Health 
(Deb. J 7, ~L XII, 17-'08-2005) 
CoI.I~7 . 

Electrification of Railway Line 
between Pondicherry and 
Villupuram 
(Deb. II, Vol. XII, 11-08-20(5) 
Col. 229 
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Erldk:atiftg HepatittJ-8 and C 

(Deb. 8, \\>I. Xl, 03-08-lOOS) 
Col. 449-50 

Expansion of Crop Covenp undCr NAIS 
(Deb. II, 'fbI. XII, O8-Ol-lO(5) 
Co1.3n·78 

Expansion of Tourism Industry 
(Deb. 6, 'fbl XI. 01'()1-2005) 
Col. 39 

Expenditure on Scientific Research 
(Deb. 10, 'fbI. Xl,OS-OS·200S) 
CoI.I3G-32 

Exports ofTyret 
(Deb. 20, \b~. XII, 2)'()8-2005) 
Col. 169-71 

Facil1ties to Army PersoMel 
(Deb. 4, Vol. XI,2S'()7-200S) 
Col. 277 

Fake PassportlVisa 
(Deb. 16, Vol. XII, 16-08·2005) 
Col. 270 

Fleet Strength 
(Deb. IJ, Vol. XII, IS.()S-200S) 
Col. 27S-76 

Funds for creation of Sports infrastructure 
(Deb.l3, 'fbI. XII, 10-68-2005) 
Col. 383-91 

Funds to NGO under Rural Housing 
(Deb. 10, Vol. XI, OS.()8-2005) 
Col. 69-80 

Implementation ofRescrvation Pohcy 
(Deb. 7, Vol. XI. 02'()S-200S) 
Col. 172 

Installation of anti-collision device 
(Deb. 14, 'fbl XII, 11.()8-200S) 
Col. 112-83 

Kisan Credit Card 
(Deb. 5, Vol. XI, 29'()7-2005) 
Col. 111-12 

LPG Quofa for DiIIriburon 
(Deb. 9. ti XI. ()4.01.2005) 
CoI.I()6.q1 

Meetina wid! OBC ItailwaysElltplo,_ 
OrpniAtions 
(Deb. 18, \t)1. xu, IU8-2O(5) 
CoL 284 

Need to upgr.", ·IGIIOOI. run by 
Railways ... ·CBSE .mliltion 
(MUJU11) -
(Deb. 14, 'fbI. XII, Il.()8-2<m) 
Col. 329-30 

Opening ofCGHS Dispenaia 
(Det:>;3, 'fbI. XI, 27-07.20(5) 
Col. 204-05 

Opening ofa"os 
(DebJ, \QxJ, 27-07-20(5) 
CoI.357~1 

Periodic meeting with OBC Welfare 
Employees' OrganiDtion 
(Deb. 14, 'fbI. XII, 11-08-2005) 
Col. 101 

Pilferage of Coal 
(Deb. 8, Vol. XI,03'()8.2005) 
Col. 4-16 

Production and Requirement ofVaecina 
(Deb. 21, Vol. xm, 24-08-200S) 
Col 374-78 

Provision of Hepatitis·S Vaccine ill 
Railway Hospitals 
(Deb. 4, Vol. XI, 21, .Q7-200S) 
Col. 215·16 

Public/Community Health Centres in 
Rural Areas 
(Deb. 3, Vol. XI,27'()7-lOOS) 
Co1.5S7~1 

Quality of Medical Diagnostic Kits 
(Deb. 13, Vol XII, 10-68-200S) 
Col. 469-71 
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Quality of Seeds 
(Deb. 6, \\>1. XI, OI-08-200s) 
Col. 269-70 

Raising Level of Sports 
(Deb. 21, ~l. XIn, 24-08-200S) 
Col.l~2 

Raising Standard of Sports 
(Deb. 21, \\>1. Xlll, 24-08-2005) 
Col. 323-2S 

Rajiv Gandhi Grameen Vadyutikaran Yojana 
(Deb. S, Vol. XI,29-07-2005) 
Co1.184--i7 

Running of Steam Engines 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 262 

Schools Run by Railways 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 136-38 

Sea Water in villages 
(Deb. 10, Vol. XI, OS-08-200S) 
CoI.3~1 

Security Measures at Bombay High 
(Deb. 22, Vol. XIn, 2S-08-2005) 
Col. 314-16 

Security of Metro Rails 
(Deb. 2, \bl. X!, 26-07-2005) 
CoL 420-21 

Shortage of Currency Notes 
(Deb. IS, Vol. XII, 12-08-2005) 
CoL 12S-26 

Shortage of Personnel in Anned Forces 
(Deb. 4, ~l. Xl, 28-<'7-2(05) 
CoI.4S-46 

Sports Infrastructure Projects in Tamil 
Nadu 
(Deb. 13, ~1. XII, 10-08-2005) 
Col. 16J..--68 

Survey Conducted by NNM 
(Deb. 16, Vol xn.16-08-2005) 
Col. 35-36 

Telephone to Each Gram Panchayal 
(Deb. 3, \\>1. XI, 27-07-200s) 
Col. 458-59 

Track Renewal 
(Deb. 14, \\>1. XII, 11-08-200') 
Col. 33-39 

Training to Teachers 
(Deb. 20. \\>1. XII, 23-08-200S) 
Col. 109-16 

Unfertility of Land due to Prawn Farming 
(Deb. 19, \\>1. XII,22-08-200S) 
Col. 217-18 

Utilisation of Flood Water for Irrigation 
(Deb. 1, Vol. XI, 25-07-200S) 
Col. 349-50 

Dbaravatb, Shri Ravinder Naik 

National Rural Employ. :nt Guarantee Bill, 
2004-Consid. 
(Deb. 19, Vol. XII, 22-08-2005) 
Co1.61(}-12 

Dbincisa, Sbri Sukhdev Singh 

Agreement on Bus-Service with Pakistan 
(Deb. 3, Vol. XI, 27-07-200S) 
Col. 151-52 

Complaints pending with NHRC 
(Deb. 2, Vol. Xl, 26-07-2005) 
Col. 452-56 

Construction of Airport at Phillaur 
(Deb. 14, Vol. XU, 11-08-2005) 
Col. 133 

Damage to Religious Shrines in London 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 229 

Efforts to bring back Kohinoor 
(Deb. 13, \\>1. XII, 10-08-2005) 
Col. 169 

Failure of the Government to take action 
against persons indicted by the 
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Nanav-'rQMlntllssion of Inqliry-
~~motion negatived 
(Deb. 13, Vol. XII,I~8-200~) 
Col. 653-60. 831-41 

Foreign Tours by CMs 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 97 

Guru Gobind Singh Refinery 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. ISO 

Impact of Diesel Price Hike 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 139-40 

Increase in Air Traffic 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 16 

Indian Brides Deserted by NRls 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 74-75 

Information Technology Hub 
(Deb.n. Vol. XII, 10-08-2005) 
Col. 393-94 

Management of Gurudwaras in Pakistan 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 355 

One Rank One Pension 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 12 

Promotion ofNeem Coated Urea 
(Deb. I, Vol. Xl, 25-07-2005) 
Col. 199-201 

Statement made by the Prime Minister on 
29.07.05 regarding his recent official 
visit to the United States of America 
(DUR 193) 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 606--08 

Storage Capacity in Punjab 
(Deb. 19. Vol. XII, 22-08-2005) 
Col 277-78 

Dhotre, Shri Saajay 

Advertisements on Aeroplanes 
(Deb. 4. Vol. XI, 28-07-200S) 
Col. 273-7S 

Artificial Ripening of Fruits 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 289-90 

Citizenship Ordinance 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 369-71 

Computerised Reservation Centres 
(Deb. 22, Vol. XIII, 2S-08-2005) 
Col. 101-04 

Construction of Overbridges 
(Deb. 14. Vol. XII, 11-08-2(05) 
Col. 86-87 

Dabhol Power Project 
(Deb. 5, Vol. Xl. 29-07-2005) 
Col. 172-73 

Depletion of Water Level 
(Deb. 19. Vol. XII, 22-08-2005) 
Col. to~II 

Developing National Keyboard in Hindi 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 93-94 

Distribution ofSIM Cards in Maharashtra 
(Deb. 8, Vol. XI,.03-08-200S) 
Col. 328-29 

Import of Material for Horticulture 
Implantation 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 447-48 

Job to Women in Anganwadi Kendra 
(Deb. 7, Vol. XI, 02-08-200S) 
COl.6S 

National Urban Transport Policy 
(Deb. 7. Vol. XI, 02-08-200S) 
Col. 208-09 



~62 LOKSABHA 

Pay Revision ofNTC Staff 
([)Db.S,~.Xl.2~7·2~) 

Col. 149-50 

Poorna-Hingoli Railway Line 
(Deb. 4, 'Wli. XI,28-07-200S) 
Col. 132-33 

Renovation of Akola Railway Station 
(Deb. 9. ~I. XI. 04-08-200S) 
Col. 119 

Service Tax in Maharashtra 
(Deb. 5, 'WI. XI, 29-07-2005) 
Col.36S---67 

Shortage of Pilots 
(Deb. 9. Vol. XI. 04-08-2005) 
Col. 4041 

Telt!phont! Connections at Homes of Army 
Personnel 
(Dd, 21. Vol. Xlii. 24-08-2005) 
Col. 21 1-12 

Testing of Akash Misr;iles 
(Deb. 4. Vol. XI. 28-07-2005) 
Col. 213 

Utilities of Marketing Committees/ 
Mandies 
(Deb. 6. Vol. XI. 01-08-2005) 
Col. 34647 

Weather Forecast Information on 
Doordarshan 
(Deb. 22. Vol. XIII, 25-08-2(05) 
Col. 237 

Dikshit. Shri Sandeep 

Abolition of Child labour Bill. 
2005 -Consid. 
(Deb. 5. Vol. XI. 29-07-2005) 
Col. 467 --72 

Dome. Dr. Ram Chandra 

Calorie Intake by Rural Population 
(Deb. 5. Vol. XI. 29-07-200S) 
Col. 287·88 

Combalina Communicable Diseues 
(Deb. 13. \bI. XII; I""~) 
CoL 47-72 

Crash of Aircraft 
(Deb. 9, \bl. XI, 044;roo,) 
Col. 267-70 

Definition of poverty Line 
(Deb. 3, 'hL XI, 27-07-2005) 
Col. 460-63 

Depletion of Ground Water 
(Deb. II, \bl. XII. 08-08-2005) 
Col. 346--49 

Enrolment Ratio in Higher Education 
(Deb. 16. Vol. XII, 16-08-2(05) 
Col. 17·24 

Exploitation of Ground Water 
(Deb. I. Vol. XI. 25-07·2005) 
Col. 498-500 

Need to develop a rail link between Suri 
and Bolopur via Panrui in West Bengal-
MUR377 
(Deb. 14, ~1. XII, 11-08-2005) 
Col. 324-25 

North East Economic Ties 
(Deb. 20. Vol. XII, 23-08-2(05) 
Col. 265-66 

Prevention/Eradication of Diseases 
(Deb. 17, Vol. XII. 17-08-2005) 
Col. 129-30 

Protection ofSati 
(Deb. 12, Vol. XII,09-08-2005) 
Col. 107-08 

Research on rise in Heart Diseases 
(Deb. 21, Vol. XIII,24-08-2005) 
Col. 5-6 

Spread of Meningitis 
(Deb. 17, Vol. XIl, 17-08-200S) 
Col. 289-90 
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Sree Chitra Tirunal Institute for Medical 
Sciences and Technology, Trivandrum 
(Amendment) Bill, 200S-Consid II. 
Pass 
(Deb. 23, \bI. XJIJ,~200S) 
Co1.12S-27 

Suspension of Fencing Work 
(Deb. 7. Vol. XI, 02-08-20(5) 

. Col. 233-34 

Trade Deficit 
(Deb. 7, Vol. XI, 02-01-2005) 
Col. 230-33 

Dubey, Shri Chlndn Shekblr 

Alleged termination of service of workers 
(Deb. 17, Vol. XII.17-08-200S) 
CoUIO-II 

Casual Labourers ofLohiabad Power Plant 
(Deb. 21, Vol. XIII, 24-O1~2(05) 
Col. 121-22 

Coal Linkage to MIs. Sterlite Industries 
(Deb. 21, Vol. XIII, 24-OS-200S) 
Col. 276-77 

Difference in Coal Price 
(Deb. 17, Vol. XII, 17-OS-2OO5) 
Cot. 321-22 

Disposal of BSCL's Assets 
(Deb. 18. Vol. XII, 18-08-2(05) 
Col. 127-28 

Higher Steel Price in Jharkhand and Bihar 
(Deb. 6, Vol. XI. 0I-OS-2oo5) 
Col. 409 

Need to conduct a CBI inquiry into alleged 
irregularities in Coal India Ltd. (MUR 
3TT) 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col.42S 

Need to give status oftelecom district to 
Bokaro in Jharkhand (MUR 377) 
(Deb. 19, Vol. XII. 22-OS·200S) 
CoI.S20-21 

Nc('d to streamline the procedure for 
auction of coal in Bhant Coking Coal 
and Eastern Coalfields Limited (MUR-
3TT) 
(Deb. 2. Vol. XI, 26-07·200S) 
Col. 623 

Need to take steps for providing 
accommod~lion to the Employees of 
Bokaro Steel Plant. lharkhand (MUR 
3TT) 
(Deb. 24. Vol. XIII, 30-08-2005) 
CoJ.S7·SS 

Revision of Pay Scales 
(Deb. 14, Vol. XII,II-OS-2(05) 
Col. 99-100 

Revival ofSindri Fertilizer Factory 
(Deb. 19. Vol. XII. 22..()S-2005) 
Col. 236 

Setting up of AIR Station at Dhanbad 
(Deb. 9. Vol. XI. 04-08-2005) 
Col. 85 

Shortage of Drinking Water in Ohanbad 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 431-32 

Tata Iron and Steel Company Ltd. 
(Deb. 6. Vol. XI,OI-OI-2(05) 
Col.lS4-SS 

[Iangovan, Shri E. V.K.S. 

Cess Laws (Repealing and Amending) Bill. 
2005-lnt. 
(Deb. 16. Vol. XII. 16-0S-2(05) 
Col. 424 

Fanthome, Shrl Francis 

Demand for Supplementary Grants 
(Railways), 200S-06 and Demands for 
Excess Grants (Railways). 2002-03 
(Deb. 14. Vol. XII. 11-08-2(05) 
Col. 404 
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Disapproval of the Citizenship 
(Amendment) Ordinance. 2005 and 
Citizenship (Amendment) Bill. 2005-
(Statutory Res.)--Consid. & Pass 
(Deb. 16. \bl. XII. 16-08-2(05) 
Col. 460-6 I 

Fernandes, Shri George 

Declaration ofBackwardlMost Backward 
Areas 
(Deb. 12. \bl. XII. 09-08-2(05) 
Col. 130-34 

Failure of the Government to take action 
against persons indicted by the 
Nanavati Commission of Inquiry-
(AM}- motion negatived 
(Deb. 13, \bl. XII, 10-08-2(05) 
Col. 759---66 

Statement made by the Prime Minister on 
29.07.05 regarding his recent official 
visit to the United'States of America 
(OUR 193) 
(Deb. 8. \bl. XI, 03-08-2(05) 
Co1.616-17 

Cadakb, Shri Tukaranl Canpdhar 

Air Travel for LTClHome Town 
(Deb. 3, \bl. XI, 27-07-2005) 
Col. 93-94 

Ban on Sale of Ayurvedic Drugs in Foreign 
Countries 
(Deb. 17, Vol. XII, 17-OS-2(05) 
Col. 50-51 

Condition of Fanners 
(Deb. I, Vol. Xl, 25-07-2(05) 
Col. 351-52 

Construction of Dams 
(Deb. 6, Vol. XI, 01-08-2(05) 
Co1.2~ 

Dea-easing Number ofMi&fItorY B~s in 
Delhi Zoo. 

(Deb. I. Vol. XI. 25-07-2(05) 
Col. \53-54 

Decreasing Trend of Sugarcane 
Production 
(Deb. 6. Vol. XI, 01-08-2(05) 
Col.216-\S 

Deposits of Small InveslUr:i 
(Deb. IS. Vol. XII. 12-OS-2(05) 
Col. 75-76 

Environmental Education Awareness 
Programme 
(Deb. 11. Vol. XII, 08-08-2(05) 
Col. 127-29 

Exploitation of Child Labour 
(Deb. 19, Vol. XII, 22-OS-2(05) 
Col. 35(}-52 

Fraud at Mulund Post Office. Mumbai 
(Deb. 17. 'Vol. XII. 17-08-2(05) 
Col. 69-70 

Funds for Research Projects on 
Agriculture 
(Deb. 19, Vol. XIl,22-OS-2(05) 
CoI..51-52 

Growth in Investment 
(Deb. IS, Vol. XII, 12-OS-2(05) 
Col. 190 

HIV/AIDS Project 
(Deb. 13, Vol. Xli, 10-08-2(05) 
Col. 143-45 

Modernisation of Hospitals 
(Deb. 3, Vol. Xl, 27-07-2005) 
Col. 534-35 

NCES Villages 
(Deb. 10, 'Vot XI, 05-08-2(05) 
Col. 92-93 

Opening ofRPOs 
(Deb. 3, Vol. XI, 27-07-2005) 
CoI.3S7-61 
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Schools in Rural Areas 
(Deb. 7. \obI. XI. 02~8-2005) 
Col. 92-93 

Special Cell to Handle Corrupt Officials 
(Deb. 8, Vol. XI, 03-08-20(5) 
Col. 237-38 

Utilisation of Funds Available in EIPF 
(Deb. 10, Vol. XI, 05-08-200S) 
Col. 170-71 

Water Level in Delhi 
(Deb. II. Vol. XII,08-08-200S) 
Co1.108~ 

Welfare of Senior Citizens 
(Deb. 4, Vol. XI, 28-07-200S) 
Col.I \6--24 

Welfare of Street Children 
(Deb. 4. Vol. XI. 28-07-2005) 
Col.2S7-59 

Gadhni. Shri P.S. 

AmendmenttoAircraft Rules. 1937 
(Deb. 14, Vol. XIl. 1I-08-200S) 
Col. 266 

Ban on Sale ofNon-lodised Salt 
(Deb. 12, Vol. XII. 09-08-2(05) 
Col. 345-47 

Completion of Projects by BRO 
(Deb. 4, Vol. XI. 28~7-2(05) 
Col. 131-32 

Connecting Eastern and Western Coast 
(Deb. 17. Vol. XII. 17-08-200S) 
Col. 4 

Death of Lions in Gujarat 
(Deb. I, Vol. Xl, 25-07-200S) 
Col. 175-76 

Derailment of Trains 
(Deb. 4. Vol. XI. 28-07-200S) 
Col. 293-94 

Development of Horticulture and 

Agriculture Projects 
(Deb. II. Vol. XII. 08-08-2005) 
Co1.3S2-69 

Development of Oil fields by ONGC 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 20 

Encroachment around Airpo~s 
(Deb. 22. Vol. XIII. 25-08-200S, 
Col. 255 

Export Oriented Units 
(Deb. 16. Vol. XII.16-08-200S) 
Col. 239-41 

External Commercial Borrowing 
(Deb. 10. Vol. XI, OS-08-2(05) 
Col. 322-23 

Financial Assistance to NGOs 
(Deb. 12. Vol. XII. 09-08-2(05) 
Col. 198--21 S 

Foreign Technical Collaborations 
(Deb. 7. Vol. XI. 02-08-2005) 
Col. 174-75 

Funds for Projects under CAPART 
(Deb. S, Vol. XI,29-07-2005) 
Col. 308 

Funds Provided by Foreign Financial 
Institutions 
(Deb. 8, Vol. XI, 03~8-200S) 
Col. 197 

Grant-in-Aid for Providing Basic/Civic 
Amenities 
(Deb. 16, Vol. XII. 16-08-2(05) 
Col. 133-34 

Grants to NGOs 
(Deb. 16, Vol. XII. 16-08-200S) 
Col. 152-54 

Hindu Succession (Amendment) Bill. 
200S -Consid. & Pass 
(Deb. 23, Vol. XIII, 29-08-2005) 
Col. 102-03 
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. IIleial Entry to Foreign Countries 
(Deb. 3, \bl. XI, 27-07-2(05) 
Co/.21S-17 

Integrated Railway Modernisation Plan 
(Deb. 14, \bl. XII, 11-08-2(05) 
Col. 261-62 

International long distance Business 
(Deb. 13, \bl. XII, 10-08-2005) 
Col. 339-42 

Investment by PIOslNRls in Aviation 
Sector 
(Deb. 22, Vol. XIII,2S-081200S) 
Col. 139 <. 

Investment in Air Transport Service Sector 
(Deb. 14, Vol. XII. 11-01-2(05) 
CoI.2S9 

Jute Industry 
(Deb. 10. Vol. XI. 05-01-2(05) 
0>1.200-01 

Lease of Aircraft 
(Deb. 9. Vol. XI, 04-08-2005) 
Col. 87-11 

Loss to National Highways and Ports 
(Deb. 17, Vol. XII. 17-01-2(05) 
Col. 169--72 

Minor Irrigation Projects 
(Deb. 19, Vol. XII,22-08-2(05) 
Col. 217-89 

Modernisation/Upgradation of Post 
Offices rn Gujarat 
(Deb. I3, Vol. XII, 10-01-2005) 
Col. 307-01 

Monitoring of Cable Network Companies 
(Deb. II, Vol. XII, 18-08-2(05) 
Col. 129-30 

Performance of AIR and Doordarshan 
(Deb. II, Vol. XII, 1..:08-2005) 
CoI.227-l1 

Performance of Dairy Projects 
(Deb, II, \bi. XII, ~200S) 
Col. 37--10 

Promotion of Handicraft Industry 
(Deb. 10, \bl. XI,05-08-2005) 
Col. 279-80 

R cl 0 Facilities for Pharmaceutical 
Industry 
(Deb. 10, \bl. XI, 05-08-2005) 
Col. 102-03 

Raising of Ground Water Level in Drought 
Prone Districts 
(Deb. I, \bl. XI, 25-07-2005) 
Col. 348 

Remodelling ofl.C.A.R. 
(Deb. 19, Vol. XII, 22-01-2005) 
Col. 27 

Request from Gujarat 
(Deb. S, Vol. XI, 29-07-200S) 
Col. 204-05 

Scholarship to Children of Salt Workers 
(Deb. 6. Vol. XI, 01-08-2005) 
Col. 440 

Sheep and Wool Development Programme 
(Deb. 6, Vol. XI, 0I-08-200S) 
Co1.317-11 

Training to Unemployed Handicapped 
Youth 
(Deb. 22, Vol. XIII,25-08-200S) 
Col. 110-11 

VRS in Oil PSUs 
(Deb. 4, Vol. XI, 28-07-2(05) 
Col. 232-33 

World Heritage Sites 
(Deb. 14, Vol. XII, J 1-08-2005) 
Col. 117-20 

Galkwad, Shri Ekaaah Ma ..... eo 

'One India' Telephone Call Rate 
(Deb. 3, Vol. XI, 27-07-20(5) 
Col. 306-07 

AsricullW'al Land in Maharashtra 
(Deb, II, \OJ. XU, 08-08-20(5) 
CoI.J78-82 
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Amendment in Banking Regulation 
(Deb. 5, 'ttl. XI. 29-07-20(5) 
Col. 212 

Assistance to Bhutan 
(Deb. 8, \bL XI, 03"()8-2005) 
C01.36S~ 

Assistance to PNB and Dena Banks 
(Deb. 10. \\)1. XI, OS..()8-200S) 
Col. 1 48-i9 

Beneficiaries of Health Care Schemes 
(Deb. 13. \\)1. XII, 10-08-200S) 
UlI.446-47 

Capital Expenditure on Agriculrure 
(Deb. 13, \bl. XII, 10-08-2005) 
Col. 13940 

Cold Storage and FP Units 
(Deb. 6, Vol. XI,OI~S-200S) 
Col. 206--08 

Complaints against Functioning ofTRAI 
(Deb. S, \bl. XI, 03~8-200S) 
CoJ.SI 

ConstiMion of Development Boards 
(Deb. 12, Vol. XII, 09-0S-2005) 
Col. 173-74 

Conventional Method to Raise Ground 
Water Level 
(Deb. I), \bl. XII, OS.QS-200S) 
Col. 144-47 

Credit Rating Agency 
(Deb. 10, Vol. XI,05-OS-2005) 
Ull. ) 10-) ) 

Crop Diversification Project 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 441 

Delay in Purchase of Submarines 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 191 

Dernilitarisation ofSiachen Glacier 
(Deb. 4, \\)\. XI, 2S.Q7-200S) 
Col. 236-37 

Depletion of Water Level 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. lOS-II 

DiversifICation of SAIL 
(Deb. 6, \bl. XI. 0 I ~8-200S) 
Col. 336 

Earnings from Tourism 
(Deb. I. \bl. XI, 25-07-2005) 
UlI.442-44 

Ecological Battalion 
(Deb. 16. Vol. XII. 16-08-20(5) 
Col. 110-11 

fDI in Telecom Sector 
(Deb. 13. Vol. XfI, 10-08-2005) 
Col. 132-34 

Flood 
(Deb. 2, \b\. XI. 26-07-2005) 
Col. 496-500 

Flood' Affected States 
(Deb. I, Vol. XI, 2S.Q7-200S) 
Col. 93-97 

Increase in Earnings in Railways 
(Deb. 9. Vol. XI. 04-08-2005) 
Col. 120 

Indo US Trade Facilitation to WTO 
(Deb. 20, Vol. XII, 23-08-2005) 
CoJ.219-20 

International Airport 
(Deb. 14, Vol. XII, 11-08-2005) 
CoJ.159 

UC 
(Deb. 15, Vol. XII. 12-08-2005) 
Col. 94 

Licence to Railway Hawkers 
(Deb. 14, Vol. XII, 11-08-2005) 
C01.8S-86 

Lowering Down Target of Economic 
Growth 
(Deb. S, \bl. X1,03-08-200S) 
Col. 168 
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Medical Tourism 
(Deb. 3, 'vbl. XI, 27~7-2005) 
Col. 453-54 

Merger of liSCO with SAIL 
(Deb. I, \t>1. XI, 2S~7-2005) 
Col. 332 

Micro Irrigation 
(Deb. II. 'vbl. XII, 08~8-200S) 
Col. 165 

Minting of Coins 
(Deb. IS, 'vb\. XII.12~8-2005) 
Col. 151-52 

Modernisation of Ports 
(Deb. 17. Vol. XII, 17~8-2(05) 
Col. 245-46 

Multiple Credit Cards 
(Deb. 5. Vol. XI. 29~7-200S) 
Col. 243-44 

Nanded Railway Division 
(Deb. 14. Vol. XII. Il~8-2005) 
Col. 74-7S 

National Coastal Protection Project 
(Deb. 17. 'vbl. XII, 17-08-2005) 
Col. 164 

New Airport at Navi Mumbai 
(Deb. 14, Vol. XII, 11~8-200S) 
Col. 131-32 

Payment of Statutory Dues to Employees 
(Deb. 9. Vol. XI, 04-08-2005) 
Col. IIO-Il 

Production of Foodgrains 
(Deb. I. Vol. XI.2S~7-2005) 
Col. 335-37 

Proposals relating to Inland Water 
Transport Waterways 
(Deb. 13. Vol. XII, 10-08-2005) 
Col. 531-J3 

Reasonable Prices for Farm Produce 
(Deb. 6, Vol. XI, 0 I ~8-200S) 
CoI.176-n 

Rebate for Cargo 
(Deb. 4. Vol. XI.28~7-200S) 
Col. 295-96 

Recasting of Oil Sector 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 23 1-32 

Recovery of Land Mines 
(Deb. 4. 'vbl. XI. 28~7-2005) 
Col. 14445 

Renovation of FOB 
(Deb. 14. Vol. XII.11~8-200S) 
Col. 280 

R.Asral Tourism 
(Deb. I. Vol. XI. 25~7-2005) 
Col.54{}-S2 

Setting up of Wine Board 
(Deb. 6. Vol. XI. 0 )-08-2005) 
Col. 282-83 

Sexual Abuse of Children 
(Deb. 2. Vol. XI. 2~7-2005) 
Col. 522-23 

Smuggling of Liquor 
(Deb. IS. Vol. XII.12~8-2005) 
Col. I so-s I 

Special Economic Zones 
(Deb. 16, Vol. XII. 16-08-2005) 
Col. 183-85 

Strengthening of Police Force 
(Deb. 7. Vol. XI.02~8-2005) 
Col. 149-50 

Trade relation with Pakistan 
(Deb. 2. Vol. XI, 26-07-200S) 
Col. 373-74 

Unified Telephone System 
(Deb. 3, Vol. XI, 27~7-2(05) 
Col. 69 

Visit of Foreign Dignitaries 
(Deb. 3, Vol. XI, 27-07-2(05) 
CoI.SOl-14 
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Wage Revision of Coal Sector Employee!; 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 184-15 

G .... na. Sbri Giridb.r 

Centrally Sponsored Schemes for KBK 
Districts 
(Deb. 3, Vol. XI. 27-07-2005) 
Col. 4 J6.-,....90 

Constitution of Tribes Advisory Council 
in Fifth Schedule Area 
(Deb. 20. Vol. XII. 23-08-2(05) 
Col. 77 

Development of Forest Villages 
(Deb. 6. Vol. XI. 01-08-2005) 
Col. 171-73 

Disinvestment ofNALCO 
(Deb. 5. Vol. XI. 29-07-2005) 
Col. 197-98 

Diversion of Rivers Water 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 146 

Environmental Clearance to Industries in 
Orissa 
(Deb. 6. Vol. XI,0I-08-2005) 
Col. 296--312 

Funds for National Highways' Works in 
Orissa 
(Deb. 17,VoI.XII. 17-08-2005) 
Col. 309-10 

Land Transfer to Non-Tribal in Vth 
Schedule Areas 
(Deb. 20, Vol. XII. 23-08-2(05) 
Col. 153-55 / 

Mechanism to check NGOs receiving 
grants 
(Deb. 2, Vol. XI. 26-07-2005) 
Col. 425-26 

New FM Transmitters in Orissa 
(Deb. 14. Vol. XII, 11-08-2005) 
Col. 97-98 

Ports at Gopalpur and Dharma 
(Deb. 13, Vol. XII. 10-03-2(05) 
Col. 638-39 

G.adh~Sh~~p 

Admission in KVs 
(Deb. 7. Vol. XI, 02-08-2(05) 
Col. 273-75 

Alleged Sale ofSpuriousIFake Drugs 
(Deb. 17, Vol. XU, 17-08-2(05) 
Col.3l4-16 

Amount Spent on Construction of 
National Highways 
(Deb. 8. Vol. XI, 03-08-2005) 
Col. 332-35 

Applications for coal Block Allotment 
(Deb. 2 I, Vol. XIII. 24-08-2(05) 
Col. 170 

Central State Agricultural Farms 
(Deb. 11. Vol. XII, 08-08-2005) 
Col. 449-50 

Chemical Industries 
(Deb. II. Vol. XII. 08-O8-200~) 
Co1.25~52 

Coal Linkage for Captive Use 
(Deb. 21. Vol. XIII. 24-08-2(05) 
Col. 282 

Construction of DDA Flats by Private 
. Contractors 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 383 

Conversion of State Highways Into 
National Highways 
(Deb. 8, Vol. XI, 03-08-2005) 
Co1.421-22 

Cultural Events 
(Deb. 9, Vol. XI. 04-08-2005) 
Co1.316-17 

Demand for Supplementary Grants 
(Railways), 2005-06 and Demands for 
Excess Grants (Railways). 2002-03 
(Deb. 14, Vol. XII. 11-08-2005) 
Col. 433 
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Development ofRen. Sites 
(Deb. 9, 'WI. XI, O4-01-200S) 
CoLI444S 

Developmeat ofTecbnical Education by 
AICTE 
(Deb. 12, ~J. xn, 09-08-200S) 
Col. 179-11 

Employment to Women and Weaker 
Section 
(Deb. " ~I. XI, 02-o1-2~) 
Col. 321-29 

Export of Quality Rice 
(Deb. 6, ~I. XI, 0 l"()8-200S) 
Col. 425-27 

F&V Booths of Mother Dairy 
(Deb. 6, ~I. XI, 0I"()8-200S) 
Col. 286 

Financial Assistance to Artists 
(Deb. 9, ~L XI, 04"()8-200S) 
Col. 198 

Formation of Joint Venture Company 
(Deb. 7, ~1. XI. 02"()8-2005) 
Col. 194-95 

Fund Allocation under Total Sanitation 
Programme 
(Deb. 10, \bl. Xl. 05-08-2(05) 
Col. 239--44 

Funds Disbursed under MPLADS 
(Deb. 8, 'WI. XI, 03"()I-200S) 
Col. 273-77 

Funds released under PMGY 
(Deb. 10, ~[XI,05-OI-200S) 
CoI.I66---Q 

Inclusion of Worship PIKes in the List of' 
Protected Monuments 
(Deb. 9, Vol. XI, O4..()I-200S) 
Col. 128-29 

Industrial.b\centive to Uu.anchal 
(Deb. 16, Vol. XI1.16-01-200S) 
Col. 213-74 

Involvement of IPS OKICOII in Conupdon 
Cases 
(Deb. Il, \bl. XII. I ().OI.2005) 
Col. 142-43 

IroII Ore IteMrwI fbr W'" 
{Deb. 19, \bI. XII, 224200'> 
CoL212-13 

National Rural Employment Guanntee Bill, 
2004 -Consid. 
(Deb. 19, ~1. XII, 22"()8-200S) 
CoI.66I~2 

Rehabilitation of Minor Girls 
(Deb. 7, ~1. XI. 02..()8-200S) 
Col. 312-14 

Renovation ofToilets at Railway Stations 
(Deb. 21, ~1. XIII. 25-08-2005) 
COl.2S0 

Scholarship to School Drop-outs 
(Deb. 12, Vol. XII, ~8-2005) 
CoL407"()8 

Supply of Sub-Standard Food Stuff in 
Shatabdi Trains 
(Deb. 22, Vol. XIII,25"()8-2005) 
Col. 176-17 

Universities with Potentials for Excellence 
(Deb. 7, ~1. Xl, 02-08-2(05) 
Col. 75-77 

Vacant Posts of Vice Chancellor and 
Lecturers in Universities 
(Deb. 16. Vol. XII. 16-08-2005) 
0>1.207-11 

Vidhva Ashram in U .P. 
(Deb. 12, Vol. XII,09"()8-200S) 
Col. 347 

Gandhi, Sbri Rahul 

Strengthening oflGRUA 
(Deb. 22, ~I. XIII, 25-o8~2005) 
CoI.ISS-S6 

Gandhi, Sbrimati Maneka 

Decline in Population of Wild Animals 
(Deb. II, 'WI. XII,08-08-200S) 
Col. 14-1S 
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Failure of the Government to take action G .. dIII,SIa ............ 
against persons indicted by the 
Nanavati Commission oflnquiry -(AM) 
-motion negatived 
(Deb. 13, \VI. Xn.l~200S) 
Col. 792-94 

PDI in BInks 
(Deb. IS, \VI. XII, 12-08-20(5) 
Col. 108.()9 

.For~ Area under Mining/Quarrying 
(tJtb. 19, \VI. X1I,22-08-20(5) 
Col. 386-413 

Funds to Animal Welfare Board 
(Deb. 19. \VI. XlI,22-08-2005) 
Col. 229 

Increase in Quota of Seats of Medical 
Colleges 
(Deb. 21, \VI. XIU, 24-08-2005) 
Col. 19-20 

Nanawati Commission Report 
(Deb. 20, \obI. XII, 23-08-200S) 
Col. 27S-76 

Painting of National Museum of Modem 
Art 
(Deb. 14, Vol. XII, 11-08-2005) 
CoJ.l40 

Procurement of Mustard 
(Deb. II, \obI. XII, 08-08-2005) 
CoI.S6-57 

Sale of Banned Medicines 
(Deb. 3, Vol. XI,27-07-2005) 
Col. 210-11 

Task Force on Tiger Reserves 
~b. II, \obI. XII, 08-08-2005) 
CoJ.198-99 

Wind Energy 
(Deb. 10, \obI. XI, 05-01.2005) 
CoL 364-68 

National Rural PapIoJIaent Guarmtee 
_2004~ 

(Deb, 1., \bI. xu, 18-01-2005) 
CoI.3S7-63 

GnpSI; SIan s.tesb 
Appointment ofTe8Cbers.undcr SSA 

(Deb. 7, Vol. Xl, 02..CJ8..2005) 
Col. 126-28 

Assistance under ASIDE ScbeIiae 
(Deb. 12, Vol. xn. 09-08-2(05) 
Col. 303-10 

Bill on Use of Sprays on Food Products 
and Green VeSetables 
(Deb. 19,YoJ. XII, 22-08-2005) 
Col. 197-98 

Bllartiya Mazdoor Sangb in ILO 
Conference 
(Deb. 19, Vol XII, 22-08-2005) 
CoJ.l96 

BPTCourscs inA.A.I. 
(Deb. 20, Vol. XII, 23-08-20(5) 
Col. 158-59 

By-pass and Over Bridge on N.H. No. 24 
(Deb. 13. Vol. XII, 10-08-200S) 
Col. 397-98 

Centrally Sponsored Scheme 
(Deb. 7, Vol. XI, 02-08-2005) 

. CoL 184-85 

ChiJd Labour 
(Deb. 11, VoL XIJ. 08-08-20(5) 
Col 189-92 

Computers Installed in BSNL. 
Uttar ~esh (W) 
(Deb. 21, VoL XID, 24-08-2(05) 
Col. 367-68 

Construction of By-Passes on National 
JiiabwaYa 
(Ddt. 13, \\tl.XII.IO-OI-2005) 
Col. 64I-S0 



572 LOKSABHA 

Coordination Commi«ee on !ncrgy 
(Deb. 10. Vol. XI. 05-08-2005) 
Col.107~ 

Customs Clearances 
(Deb. 15, Vol. XII, 12~8-2(05) 
Col. 84 

Development in Big Cities ofUttart*radesh 
(Deb. 20, Vol. XII, 23-08-200S) 
CoI.~I-

Development of Railway Stations of Metro 
Cities 
(Deb. 4, Vol. XI, 28~7-2(05) 
Col. 234-35 

Direct Selling 
(Deb.lO. 'tbI. XII.13~-20(5) 
Col. 234 

Di.approval of the Citizenship 
(Amendment) Ordinance. 2005 and 
Ckizenship (Amendment) Bill. 2005-
(Statutory Res.) - Consid. &: Pass 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 435.436--38 

Displaced Persons Claims and other Laws 
Rep"..al Bill. 2005-Consid. & Pass 
(Deb. 23. Vol. XIII. 29--08-2005) 
Col. 114 

Eradication ofT.B. and Polio 
(Deb. 8. Vol XI, 03~8-2005) 
Col. 20 1--07 

Establishment of Fodder Bank in U .P. 
(Deb. I I, Vol. XII, 08-08-2005) 
Col. 156-57 

Establishment oflntemational Post Office 
(Deb. 21. Vol. XIII, 24-0S-2005) 
Col. 67 

Exploitation of Ground WI&« 
(Deb. J, \VI. XI, 2S"()7·200s) 
Col. 493-500 

Goods Train Corridor Project 
(Deb. 4, Vol. XI, 28-07-200S) 
Col. 13J-32 

Hawala Transaction 
(Deb. 5. Vol. XI. 29"()7-200S) 
Col. 209-10 

Imm'igration (Carriers' Liability) 
Amendment Bill. 200S-Consid" Pass 
(Deb. 23, Vol. XIII. 29"()8-2005) 
Col. 118 

Irregularities in National Institute of 
Biologicals 
(Deb. 21. Vol. XIII. 24-08-20(5) 
Col. 321-22 

Joint Forum to Fight Terrorism 
(Deb. 3. Vol. XI. 27-07-200S) 
Col. 463-64 

Joint Venture ofKIOCL with SAIL 
(Deb. 6. Vol. XI. 01-08-2005) 
Col. 291-92 

Merger ofBRPL with IOC 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 139 

Need for early completion of certain 
pending National Highway Projects of 
U nar Pradesh (MU R 377) 
(Deb. 4. Vol. XI. 28-07-2005) 
Col. 436 

Need to extend the Eighth Bipartite Pay 
Revision settlement to Regional Rural 
Banks (RRB) at par with Commercial 
Banks(MUR 377) 
(Deb. 19, Vol. XII. 22~8-2005) 
Col. 523 

Night B81.ar Scheme 
(Deb. \, Vol. XI. 25~7-2(05) 
Col. 426-27 

Passenger Amenities • 
(Deb. 9, Vol. XI, 04.01-20(5) 
Col. 28()'SI 

Pending Irrigation Projects of Uttar 
Pradesh 
(Deb. 6, Vol. XI. 0 \-08-2(05) 
CoI.1S3-54 
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Pemission for Transfer of Forest Land 
(Deb. 19, \t)I. XII. 22.01-200') 
Col.92.J)3 

Premature Retirement by IAF Pilots 
(Deb. 22. \\)1. XIII, 2S~1-200S) 
Col. 152 

Prevention of AIDS 
(Deb. 3. Vol. XI, 27-07-2005) 
Col. 321-29 

Production of Foodgrains 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 33S-37 

Provision for' Lab Facilities in CGHS 
Dispensaries 
(Deb. 13, Vol. XII. 10-08-2005) 
Col. 138-39 

Purchase of Shares of Malaysian 
Company 
(Deb. 9. Vol. XI, 0442005) 
Col. 59-60 

Recognition to Trade Unions 
(Deb. 22. Vol. XIII. 2S~8-2005) 
Col. 317 

Resolution Approval of Recommendations 
in the Second Report of Railway 
Convention Committeo and Railways 
(Amendment) Bill. 2005-{:'onsid. 
(Deb. 23, Vol. XIII. 29-08-2005) 
Col. t75 

Revival of Fertilizer Units 
(Deb. 6, Vol. XI, 01-08-2005, 
Col. 235--38 

Road Projects Proposals from State 
Governments 
(Deb.2t. Vol. XIII, 24-08-2005) 
Col. 284--86 

Satellite Radio 
(Deb. 9. Vol. XI, 04-08-2005) 
Col. t59-60 

Setting up of Fertilizer PI."t in Egypt 
(Deb. 6, Vol. XI. 01-08-2(05) 
Col. 145-46 

Setting up of Plants by SAIL 
(Deb. II, Vol. XII,08-08-2005) 
Col. 421-22 

Setting up of Wild Life Crime Control 
Bureau/Courts 
(Deb. II, Vol. XII, 08-08-2(05) 
Col.3n 

Sree Chitra Tirunal Institute for Medical 
Sciences and Technology, Trivandrum 
(Amendment) 8 ill, 2005 -Consid & Pass 
(Deb. 23, Vol. XIII, 29-08-2005) 
Col. 124-25 

Suspension of Fencing Work 
(Deb. 7. Vol. XI, 02-08-2005) 
Col. 233-34 

Utilization of Grants by State Universities 
(Deb. 12, Vol. XII,09-08-2005) 
Col. 389-406 

Vocational Education 
(Deb. 7. Vol. XI. 02-08-2005) 
Col.263~ 

Vocational Education 
(Deb. 2, Vol: XI. 26-07-2005) 
Col. 434 

Warehousing Corporations (Amendment) 
Bill. 2005--Consid & Pass 
(Deb. 23, Vol. XIII. 29-08-2005) 
Col. 153-54, 160' 

Gao, Shri Tapir 

Bogus Carriage Billing 
(Deb. II. Vol. XII, 08-08-2005) 
Col. 335-36 

Condition ofN.Hs. in Arunachal Pradesh 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 485-86 
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Construction of National Highways 
(Deb. 8 .. VoI. Xl. 03-OS-20(5) 
Col.38S-O 

Employment through Industrialisation 
(Deb. 7. \obI. XI, 02-08-20(5) 
Col. 88-89 

Family Planning Programme 
(Deb. 8, Vol. XI, 03-08-2(05) 
Col.412-f3 

Funds for ITlMedical Laboratories 
(Deb. 13, Vol. XII, 10-08-2(05) 
Col. 363 

ICSR and ICHR 
(Deb. 2. \obI. XI. 26-07-2805) 
Col. 53940 

Massive illegal immigration from 
Bangladesh (A.M.) 
(Deb. 2, Vol. XI. 26-07-2(05) 
Col. 682-87 

Tele-Density in Rural Areas 
(Deb. 13. Vol. XII. IO-OS-2005) 
Col.IO-IS 

UPlradation of Medical Colleges and 
North-Eastern Stales 
(Deb. 8, Vol. XI. OJ.()8-200S) 
Col. 346 

Vacancies of SCs/STs and OBCs in 
Railways 
(Deb. 9, Vol. XI, O4-OS-2005) 
Col. 112-14 

Vacant SCsiSTs/OBC's Posts 
(Deb. 12. Vol. XII.09-OS-200S) 
Col. 162 

Wet Lease agreement between Air India 
and Jet Airways 
(Deb. 4, Vol. XI. 2S-07-200S) 
Col. 135-36 

Modern Telephone . Exchanges 
Arunachal Pradesh 

in Gavit, Shri Manikrao HOOlya 

(Deb. 8, Vol. XI. 03-08-2005) 
Col. 243--45 

New Rand D Centres of ISRO 
(Deb. 3. Vol. XI. 27-07-2005) 
Col. 104 

Plan Outlay of Arunachal Pradesh 
(Deb. 13. Vol. Xli, 10-08-200S) 
Col. 465-67 

Primitive Tribes in Andaman and Nicober 
Islands 
(Deb. 2, Vo[ XI, 26-07-2005) 
Col. 459.60 

Quota in Express Trains 
(Deb. 4, Vol. XI, 28-07-200S) 
Col. 180-81 

Strengthening of Panchayati Raj 
Institutions 
(Deb. 22. Vol. XIII. 2S-08-200S) 
Col. 4445 

Displaced Persons Claims and other Laws 
Repeal Bill, 2005-Consid. &. Pass 
(Deb. 23. Vol. XIII. 29-08-2005) 
Col. 113-14.116-17 

Prevention of Insults to National Honour 
(Amendment) Bill. 2005-lnt. 
(Deb. 19. Vol. XII. 22-08·2005) 
Col. 509 

Gawali, Shrimati Bhavana Pundalikrlo 

Agreen1ent for Science and Technology 
(Deb. IS, Vol. XII. 12-08-2005) 
Col. 127-28 

Financial Assistance to NOOs for New 
Proposals 
(Deb. 12, ~I. XII, 09-08-2005) 
CoI.217 

Free Travel Facility to Freedom Fighters 
(Deb. 14, \obI. XII, 11-08-2005) 
Col. 189 
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FuncistoNGO 
(Deb. 16, \bl. XlI,I64-200S) 
Col.l~71 

Grants to NGOs 
(Deb. 14, \\>1. XII. 11~8-200S) 
Col. 23 1-33 

Meeting ofCPF regarding HIV / AIDS 
(Deb. 16, \\>1. XII,I~8-200S) 
Col. 247 

Ocean Development Programme 
(Deb. 15, \\>1. XII, 12~-2(05) 
Col. 111--13 

Recruitment of SpOrtspersons 
(Deb. 13. \\>1. XII,IO-OS-200S) 
Col. 136-37 

Reserved Vacancies in Nanded Division 
(Deb. 14, Vol. XII,II-OS-2005) 
Col. 132 

Geete, ShriAu.t G ..... nm 

Failure of the Government to take action 
against persons indicted by the 
Nanavati Commission of Inquiry-
(AM) -motion negatived 
(Deb. 13. Vol. XII, I()"()S-2005) 
CoI.7~51 

Massive illegal immigration from 
Bangladesh (A.M.) 
(Deb. 2, Vol. XI, 26-07-2005) 
CoI.6~82 

Re: Incident of Lathicharge on workers of 
Honda Motors at Gurgaon 
(Deb. 2, Vol. XI, 26-07-2(05) 
Col. 26-28 

Gehlot. Shri Thawar Chand 

Accidents in Mines 
(Deb. 15. Vol. XII, 12~-2005) 
Col. 199 

Agreement for Science and Technology 
(Deb. 15. Vol. XII. 12~8-2(05) 
Col. 127-28 

Allocation of Coal Mines to State Coal 
Boards 
(Deb. 21, Vol. XIII, 24-08-20(5) 
Col. 53-54 

Compensation of Gulf War Victims 
(Deb. 21, Vol. XIII, 24-08-2(05) 
Col. 239---42 

Four. Laning and Six Laning of National 
Highways 
(Deb. 13, Vol. XII, 10;.0&-2(05) 
Col. 535-3S 

Indian Sports/Games in Internatio'nal 
Events 
(Deb. 17, Vol. XII, 17-08-2(05) 
Col. 77-78 

National Agricultural Technology Project 
by World Bank 
(Deb. 19, Vol. XII, 22-OS-2(05) 
Col. 253-71 

Need to lay a new railway line on U.iiain-
Aagar-Soyat-J halawar-Ramganj 
Madisector (MUR 377) 
(Deb. 20, Vol. XII, 23-08-2(05) 
Col. 322 

Need to start work for construction of a 
bypass on National Highway No.3 at 
Shajapur, Madhya Pradesh (MUR 377) 
(Deb. 7, \\>1. XI,02-08-2(05) 
Col. 403-04 

Payment of Wages (Amendment) Bill, 2004 
-Consid &, Pass 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 485-90 

Power Generation 
(Deb. 10. Vol. XI, 05-08-2005) 
Col. 288-318 

Setting up of National Textbook Council 
(Deb. J 2. Vol. XII, 09-08-2(05) 
Col. 313-15 
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Situation arising out of on~going economic 
blockade in Manipur resulting in non-
availability of essential commodities, 
including medicines and steps taken 
by the Government in regard thereto 
(CA) 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 338-41 

Theft of Food grains from P.D.S. 
(Deb. 19, Vol. XlJ,22-08·2005) 
Col. 430-31 

Uplinking ofTV Channels 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col.Sl-60 

George, Shri K. Francis 

Cardamom Imports 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 17--19 

Closure of Tea Plantation 
(Deb. 7, Vol. XI, 02-O8~2005) 
Col. 193-94 

Failure of the Government to take action 
against persons indicted ~'Y the 
Nanavati Commission of Inquiry-
(A~) ,--- motion negatived 
(Deb. 13. Vol. XII, 10-08-2005) 
Col. 815-17 

Natura' Calamities in the Country (DUR 
193) 
(Deb. 4, Vol. XI. 28-07-2005) 
Col. 501-02 

Production and Consumption of Pepper 
(Deb. II. Vol. XII, 08-08-2005) 
Co1.240--43 

Gill, Shrl Atma Singh 

ROBs on Level Crossings on National 
Highways 
(Dub, 9, Vol. XI, 04-08·2005) 
Col. 143-44 

Unmanned Level Crossing in Haryana 
(Deb. 14, \obI. XII. 1)-08-2005) 
CoJ.153-54 

Gobat ... Shri Rajcn 

Financial AssiStance for Mentally 
Challenged Children 
(Deb.17,YoI.XII,17-08-2005) 
Col. 128-30 

Issuance of Fake Challan 
(Deb. 2, Vol. XI, 26~7.2oo5) 
Col. 434-435 

NCR Related Projects 
(Deb. 12. Vol. XII,09-OS-2005) 
Col.IS9-60 

Privatisation ofMorarji Desai Yoga Kendra 
(Deb. 3, Vol. XI. 27-077.005) 
Col. 305-06 

Report of National Commission for 
Women 
(Deb. 20, Vol. XII,23-OS-2oo5) 
Col. 134-35 

Study by CGWB in Upper Ganga Canal 
(Deb. 19, Vo/. XII, 22-08-2(05) 
Col. 219-20 

Vacant Posts 
(Deb. 13, Vol. XJI, IO-()S-2005) 
Col. lSI-52 

Gowda, Shri D. V. Sadanand 

Advertising Code 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 171·72 

Agri-Export Zone 
(Deb. 7, Vol. XI. 02-08·2005) 
Col. 265 

Anti Terrorist Special Cell 
(Deb. 2. Vo/. XI, 26-07-2005) 
Col. 123 
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Coffee Growers 
(Deb. 12. '-bl. XII. 09-08-2005) 
Col. 325---38 

Computerisation of Post Offices in 
Karnataka 
(Deb. 3. Vol. XI. 27-07-2005) 
Col. 474-75 

Construction of National Highways 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 385- -88 

Cruise Terminals in Coastal Areas 
(Deb. 3. Vol. XI. 27-07-2005) 
Col. 202-03 

Development of Mangalore Port 
(Deb. 13. Vol. XII. 10-08-20(5) 
Col. 29 1-92 

Development of Marine Fisheries 
(Deb. 6. Vol. XI, 0 1-08-2005) 
Co1.412-13 

Development of Ports 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 192-93 

Economic Zone for IT in Mangalorc 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 501 

Employment in SSI under Tenth Five Year 
Plan 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 14148 

Funds to the Voluntary Organizations 
(Deb. 3. Vol. XI. 27-07-2005) 
Col. 372---95 

Illegal Import of Arecanut 
(Deb. 16. Vol. XII. 16-08-2OOS) 
Col. 155 

Impact of Quarrying Activities on 
Environment 
(Deb. II. Vol. XII, 08-08-2005) 
Col 33-34 

Import of Coconut Oil 
(Deb. II. \bl. XII.0s.<JS-2005) 
Col. 272-73 

Karnataka I.and Acquisition (Karnataka 
Amendment) Ordinance. 2003 
(Deb. 10. Vol. XI. 05-08-2005) 
Col.I 15-16 

Maintenance and upgradation of National 
Highways 
(Deb. 3. \bl. XI. 27-07-2005) 
CoI.S38-4S 

Mangalore Fishing Harbour 
(Deb. I. Vol. XI. 25-07-2005) 
Col. 237 

Natural Calamities in the country (DUR 
193) 
(Deb. 10. Vol. XI. 05-08-2005) 
Col. 423 

Need to bring a Central Legislation to 
regulate admission and fee structure 
in Medical and Engineering Colleges 
in the Country (MUR 377) 
(Deb. 7. Vol. XI. 02-08-2005) 
Co1.40S-06 

New Scheme for Searching Sports Talent 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 399400 

Power Crisis 
(Deb. S. Vol. XI. 29-07-2005) 
Col. 3-20 

Reconstitution of Major Port Trusts 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col. I 50-S I 

Rubber as Agricultural product 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 559 

Sand Mining in River Beds 
(Deh 1. Vol XI.2S-07-2005) 
Col.405~ 
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S"bsidy for Development of Fishery 
(Deb. 6. Vol. XI, 0I-08-200S) 
CoI.270-7J 

v.:.u POlIS of Chairmen in Public Sector 
Blnks 
(Deb. 5. Vol. XI. 29-07-2005) 
Col. 256 

Goyal, Sbri Surendn .,...... 

Access Deficit Charge 
(Deb. 17. Vol. XII. 17-OS-2005) 
Col. 257-58 

Accidents on N.Hs. 
(Deb. 17.VOI.XII. 17-08-2005) 
Col. 192-93 

Allotment of Land to Institutions 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 379 

Demand for Supplementary Grants 
(Railways). 2005-06 and Demands for 
Excess Grants (Railways). 2002-03 
(Deb. 14. Vol. XII, II-OS-2005) 
Col. 449-50 

Investment by PIOsfNRls in Aviation 
Sector 
(Deb. 22. Vol. XIII. 25-08-20(5) 
Col. 139 

Investment in Air Transport Service Sector 
(Deb. 14. Vol. XII, II-OS-200S) 
Col. 259 

Opening of Sports Academies 
(Deb. 17. Vol. XII. 17-OS-2005) 
Col. 45-46 

Procurement of Submarines 
(Deb. 22, Vol. XIII, 25-08-2005) 
Co1.216-17 

Project Report by State Governments 
(Deb. 19, Vol. XII,22-01-2005) 
Col. 22S-28 

Rail Projects of Uttar Pradesh 
(Deb. 14. Vol. XII, 11-08-2005) 
Col. 211 

Refu,ee in Camps 
(Deb. 20. Vol. XII,23-01-2005) 
Col. 214-85 

RihandDam 
(Deb. I. Vol. XI. 25-07-20(5) 
Col. 404 

Smart Card Project 
(Deb. 22, Vol. XfII. 25-08-2005) 
Col. 307 

Sonia Vihar Water Treatment Plant 
(Deb. 20. Vol. XU, 23-OS-2005) 
Col. 103-05 

Surplus Portion of Building Rented Out 
by ICWA 
(Deb. 7. Vol. XI. 02-08-2005) 
Col. 128-29 

Survey of new rail lines 
(Deb. 4, Vol. XI, 28-07-2005) 

. Co1.178-79 

Terrorism in the country including attack 
on Ram Janam Bhumi Complex 
(OUR 193) 
(Deb. 9. Vol. XI, 04-08-2005) 
Col.4~-62 

Waiving of Loans 
(Deb. I. Vol. XI.2S-07-2005) 
Col. 223-26 

Gudhe, Shri AlUlnt 

Amendment in Indian Penal Code 
(Deb. 12, Vol. XII,09-08-200S) 
Col. 106-07 

Awareness about Poverty Alleviation 
Proarammes 
(Deb. IS. Vol. XII, 12-08-2005) 
Col. 177-79 

Beautification ofChaitya Bhoomi Stupa 
(Deb. 19. Vol. XII, 22-08-2005) 
Col. 127-28 
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Conuncn:iat Utilisation of Railway Land 
(Deb. II. Vol. XII. 11-OI·200S) 
CoUI7 

Corruption in Sc:hoGls 
(Deb. 7. Vol. XI.02-01-200S) 
CoI.211·12 

Crops Damage due to Unseasonal Rains 
(om. 19. Vol. XII. 22-08·200S) 
Col. 283-87 

cve for Changes in Law 
(Deb. 13. Vol. XII.IO-OI·200S) 
Col. 471·72 

Dairy Industry 
(Deb. II. Vol. XII. 01-08·2005) 
Col. 461-63 

Education for Menially Retarded Children 
(Deb. 20. Vol. XII. 23-08.2(05) 
Col. 177-78 

Encroachment of Defence Land in Nagpur 
(Deb. 22. Vol. XIII. 25-08·2005) 
Col. 178 

Excise Duty on Coal 
(Deb. 17. Vol. XII. 17-08·2005) 
Col. 159-60 

Export and Import of Agricultural Products 
(Deb. 6. Vol. XI. 01-08·2005) 
Col. 227-34 

Export of Potatoes and Onions 
(Deb. 7. Vol. XI. 02-08-2005) 
Col. J 38--42 

Fake Demand Drafts 
(Deb. IS. Vol. XII. 12-08-2(05) 
Col. 14-17 

Jawahar Gram Samridhi Yojana 
(Deb. 10. Vol. XI, 05-01·2005) 
Col. 269-70 

Killin. or:Collellues 
(Deb. 14. Vol. xn.II-OI-200S) 
Col. 267-68 

Mahila Shikshan Kendras for Illiterate 
Women 
(Deb. 20. Vol. XII. 23-01-2(05) 
Col. 28 

National Action Plan for Safeguard of 
Health of Industrial Workers 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 378·79 

Need to ban production ofBT Couon and 
compensate farmers affected due to 
sowing of this crop (MUR 377) 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 629 

New Code of Ethics for Drugs! 
Advertisements 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 140 

Norms for Calculating Prices of Medicines 
(Deb. 6. Vol. XI. 01-08·2005) 
Col. 283·84 

Pantry Car Facility in Trains 
(Deb. 22. Vol. XIII. 25-08-2(05) 
Col. 170-71 

Passenger and Cargo Trame at Airports 
(Deb. 14. Vol. XII. 11-08·2005) 
('otI2·21 

Pollution Level in Cities 
(Deb. 19. Vol. XII. 22-08-200S) 
Col. 52-55 

Project ofBie-Fertilizer and Bio-Medicines 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 156 

Protection of Women from Domestic 
Violence Bill. 2005 
(Deb. 2 J. Vol. XIII. 24-08-2005) 
Col. 523-25 

Reduction in Rural Development Budget 
by States 
(Deb. I S. Vol. XII. 12-08-200S) 
Col. 182-83 
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Restructuring Self Employment 
ProJrammes 
(Deb. 10. \obI. XI. 05-08-2(05) 
Col. 63-64 

Review of Development Activities 
(Deb. I. Vol. XI. 25-07-20(5) 
Col. 553-54 

Rural Sanitation Programme 
(Deb. 10. Vol. XI. 05-01-2(05) 
Col. 26 

School Buses 
(Deb. 16. Vol. XII. 16-08-2(05) 
Col. 272-73 

Solar Energy 
(Deb. 10. Vol. XI, 05-08-2(05) 
Co1.210-11 

Special Economic Zones 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 205-07 

Terrorism in the country including attack 
on Ram Janam Bhumi Complex (OUR 
193) 
(Deb. 9. Vol. XI. 04-08-2005) 
Col. 443-46 

Value Added Meat Products 
(Deb. 6. Vol. XI.OI-DB-2005) 
Col. 354-55 

Gulshan. Shrimati Paramjit Kaur 

Funded Schemes 
(Deb. 7. Vol. XI. 02-08-2005) 
Col. 204 

Sale ofNTC Mills 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 96--98 

Storage Capacity in Punjab 
(Deb. 19. Vol. XII, 22-08-2005) 
Col. 277-78 

Ha .. za, Shrl T;K. 

Abolition of Child labour Bill. 2005--
Consid. 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 481-82 

Demand for Supplementary Grants 
(Railways). 2005-06 and Demands for 
Excess Grants (Railways). 2002-03 
(Deb. 14. Vol. XII, 11-08-2005) 
Col. 422-23 

Non Scientific Work by Scientists 
(Deb. 19. Vol. XII.22-08-~(05) 
Col. 144-45 

Pension Reforms 
(Deb. 15, Vol. XII. 12-08-2005) 
Col. 145-46 

Security Measures at Bombay High 
(Deb. 22, Vol. XIII. 25-08-2(05) 
Co1.314-16 

Supply ofNaptha to Power Stations 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 171-72 

Hanumanthappa. Shri N. Y. 

Constitution (Amendment) Bill. 2004 
(Insertion of new article 47 A) by Shri 
Suravaram Sudhakar Reddy-Consid. 
(Deb. 22, Vol. XIII. 25-08-2005) 
Col. 591-94 

Hanha Kumar, Shri G. V. 

Amending Citizenship Act. I q55 
(Deb. 3, Vol. XI. 27-07-2005) 
Col. 181·--83 

Assessment of BPL Persons 
(Deb. 8. Vol. XI, 03-08-2005.) 
Col. 149-67 

Austerity Measures 
(Deb. 10, Vol. XI. 05-08-2(05) 
Col. 94 

Autonomy of PSEs 
(Deb. 9. Vol. XI, 04-01-2005) 
Col. 174 

Bilateral Air Service Agreement 
(Deb. 18. Vol. XII. 18..()8.2005) 
Col. 270-71 
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Conservation of Water Resources 
(Deb. 19. \\>1. XII. 22-08-200S) 
Col. 237-38 

Economic Growth 
(Dib. 1 S. \\>1. XII. 12-08-200S) 
Col. 276-17 

Expansion PI.., ofBHEL 
(Deb. 14. \\>1. XII. 11-08·2005) 
Co1.244-46 

Export of Molaues/FruitslVcgclables 
(Deb. 7. \\>1. XI. 02-01-2(05) 
Col. 213-14 

Export of Petroleum Products 
(Deb. 18. Vol. XII.IS-08-2(05) 
Col. 136 

Financial Support for Development of 
AIDS Vaccine 
(Deb. 3. \\>1. XI. 27-07-2005) 
Col. 467-69 

Functioning of National Commission for 
Women 
(Deb. 12. Vol. XII. 09-08-2(05) 
Col. 47-52 

Impact of Delayed Monsoon 
(Deb. I. Vol. XI.2S-07-2(05) 
Col. 43lr-38 

Indo-China Trade 
(Deb. 7. Vol. XI. 02..()8·2005) 
Col. 236-37 

Indo-Japan Trade 
(Deb. 7. Vol. XI. 02-08-2005) 
Col. 71-72 

Internet Connection in Schools/Colleges 
(Deb. 21. \bJ. XIII. 24-08-2(05) 
Col. 138-39 

Joint Venture with Singapore 
(Deb. 14. Vol. XII, 11-08-2(05) 
Col. 237-38 

Opening up of Air Services to Foroign/ 
Private Airlines 
(Deb. 14. Vol. XII. 1I-O'-200~) 
CoJ.200-0J 

Pharma Industry 
(Deb. II. Vol. XII. 08-08-200S) 
Col. 232-33 

Power Generation 
(Deb. 10. Vol. XI. OS-08-200S) 
Col.218-318 

Pre and Post Matrir. Scholarship Schemes 
for Students 
(Deb. 12. Vol. XII. 09-08.2(05) 
Col. 115-16 

Pre and Post-Matric Scholarship Schemes 
for SCs and OBCs Students 
(Deb. 9. Vol. XI. 04-08-2005) 
CoI.300~2 

Problem of Industry 
(Deb. 12, Vol. XII.09-0S-2(05) 
Col. 322 

Public Utility Services at fair Price Shops 
(Deb. 6. Vol. XI.0I-OS-2(05) 
Col. 350-51 

Raising of Donations by IFRC 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col. 280-SI 

Review ofTPDS 
(Deb. 6. Vol. XI. 01-08-2005) 
Col. 224-25 

Rural Electrification 
(Deb. 5, Vol. XI. 29-07-2005) 
Col.163~ 

Safeguard for Exporter 
(Deb. 12, Vol. XJI.09-08-2(05) 
Col. 379-80 

Schemes for Orphans/Handicapped 
Children and Women 
(Deb. 9. Vol. XI. 04-08-2(05) 
Col. 92-98 

, 
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Vacant Posts It BOIfd Level in PSUs 
(Deb. 14. Vol. XII, 1142005) 
Col. 73-79 

Wilt Labourers Retired Prematurely 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 300 

H ..... Ch. Muuwar 

Assistance for Promotion of Sports 
(Deb. 8. Vol. XI. 03-08-2005) 

Col. 217-33 

Assistance Provided to Institutions for 
Promoting Sports 
(Deb. 13. Vol. XII. 1~8-2005) 
Col. 424--42 

COl Enquiry on Gujarat riots 
(Deb. 2, Vol. XI. 26-01-2005) 
Col. 422 

Cellular Service in Rural Areas 
(Deb. 3, Vol. XI, 21-01-2005) 
Col.3l3-14 

District Advisory Committees 
(Deb. '. Vol. XI. 03-08-2005) 
Col.2S9-60 

Drinking Waler Facilities in Primary and 
Higher Primary Schools 
(Deb. 12, Vol. XII.09-08-200S) 
Col.340---44 

Economic Package to Jammu and Kashmir 
(Deb. 12, Vol. XII,09-08-200S) 
CoI.S9 

Eleventh Finance Commission 
(Deb. 15. Vol. XII, 12-01-200S) 
Col. 188-90 

Employees ofTihar Jail 
(Deb. 16, Vol. XII. 16-08-2005) 
Col. III 

Inclusion of certain colonies into 
unauthorised colonies 
(Deb. 2. Vol. XI. 26-01-2005) 
CoLS3S-36 

IT Default of Top Compillin 
(Deb. 5. Vol. XI. 29-07-20(5) 
Col. 299 

IT Related Search Oft Builders 
(Deb. 15. Vol. XII, 12-01-2005) 
Col. 101 

National Teacher Awards 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 411 

Norms for Clinical Trials 
(Deb. 3, Vol. XI. 21-01-2005) 
CoI.21'-18 

Pollution Due to Effluents 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 201 

Post Marketing Surveillance 
(Deb. 3. Vol. XI. 21-01-20(5) 
Co1.403~ 

Rehabilitation offsunami affected widows 
(Deb. 2. Vol. XI. 26-07-2005) 
Co1.367~8 

Representatiol from Kashmiri Pundits 
(Deb. 2, \bl. XI, 26-07-20(5) 
Col. S15 

Residential Schemes by DDA 
(Deb. 1. Vol. XI,02-08-2005) 
Col. 262-63 

SFJO Probe 
(Deb. 10, Vol. XI, 05-08-2(05) 
Col. 21 1-13 

Trade Relations 
(Deb. 7, Vol. XI, 02-01-2005) 
Col. 183-84 • 

Upgradation and ImpllWeI1IInt ofNedical 
Emergency Services 
(Deb. 13, Vol. XII, 1~8-2005) 
Col. 311-18 

Waiving of Bills by MTNL 
(Deb. 17. Vol. XII. t 1-01-2005) 
Col. 219 
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H ... .., 51111 A.war 

Maslive illegal immigration from 
BIflSladeth (A.M.) 
(Deb. 2, ~I. Xl, 2~7-2005) 
Col. 704-7OS 

Need to accord Scheduled Tribe statUI to 
Koc:h-Rajbangshi community of Assam 
(MUR377) 
(Deb. 19, ~1. XII, 22-08-2005) 
Col. 521 

Need to widen run-way at UN.B. Airports 
Guwahti for resuming operations of 
International flights (MUR 377) 
(Deb. 24, Vol. XIII, 30-08-2005) 
Col. 56 

Standing Committee on Railways -
Fourteenth Report - Presented 
(Deb. 24, Vol. XIII, 30-08-2005) 
Col. 3 

Japdeesan, Shrimati SubbuJakshmi 

Juvenile Justice (Care and Protection of 
Children) Amendment Bill, 2005 - Int. 
(Deb. 23, Vol. xm, 29-08-200S) 
Col. 34 

Japnn.th. Dr. M. 

Abolition of Station Ticket Quota System 
(Deb. 14, Vol. XII, 11-08-20(5) 
Col. 119-21 

Assistance for Strengthening of Poultry 
Farming 
(Deb. 19, Vol. XII, 22-08-2(05) 
Col. 230-31 

Awareness Camps Against Dangers of 
Pesticide 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 508 

Care of Old Parents 
(Deb. 9, Vol. Xl, 04-08-2005) 
Col 102 

Child Domestic Worker 
(Deb. I', ~I. XII, 22-01-2005) 
Col. 295-96 

Chi Id LIIbour 
(Deb. I I, Vol. XII. 08-08-2(05) 
Col. 189-92 

Constitution of Advisory Panel 
(Deb. 4. Vol. XI.2S-07-2(05) 
Col. 23940 

Construction of Aquariums 
(Deb. I, \bI. XI.2S-07-200S) 
CoI.212 

Consumption of Diescl 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 302-03 

Creation of a Post-Graduate Medical 
Education Board 
(Deb. 17, Vol. XII, 17-08-2(05) 
Co1.217-18 

Credit Cards 
(Deb. 5, Vol. XI, 29-07-2(05) 
Col. 85-86 

Demand for Supplementary Grants 
(Railways), 2005-06 and Demands for 
Excess Grants (Railways). 2002-03 
(Deb. J 4. Vol. XII, J J -08-2005) 
Col. 402-04 

Demands for Supplementary Grants-
(General) 2005-06 and Demands for 
Excess Grants-( General) 2002-03 
(Deb. I J. Vol. XII. OS-08-2005) 
CoI.5~J 

Deposits for Petrol Pump Dealership 
(Deb. 22, Vol. XIII, 25-08-2(05) 
Col. 14142 
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Derogatory Depiction of Mahauna Gandhi 
(Deb. 3, \\»l XI. 27"7-2(05) 
Col. 115 

Eradication of Vector Borne Ois~ases 
(HAH Discussion) 
(Deb. II. Vol. XII. 08-08-2005) 
Col.614-15 

Excess baggage on Indian Airlines 
(Deb. 18. Vol. XII. 1 a..o8-2005) 
Col. 237-38 

Exodus of Pi lots from IAF 
(Deb. 4. Vol. XI. 28-07-2(05) 
Col. 156-57 

Expansion ofTelemedicine System 
(Deb. 8. Vol. X I. 03-08-2005) 
Col. 235-36 

Fish Medicine for Asthma 
(Deb. 3. Vol. XI. 27-07-2005) 
('01.402 

Gas Based Power Projects 
(Deb. 15. Vol.·XII. 12-08-2005) 
Col. 119 

Genetically Modified Food Products 
(Deb I. Vol. XI.25-07-2005) 
Col. 397-98 

Gold Policy 
(Deb. 12. Vol. XII. 09-08-2(05) 
Col. 35-37 

Hazards of Global Warming 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 428 

Health Insurance 
(Deb. 10. Vol. XI. 05-08-2(05) 
Col. 129 

Help Centres for Tax Payers 
(Deb. IS, Vol. XII. 12-08-2(05) 
Col. 195-96 

Inclusion of Communication Skill SUbject 
in Curriculum 
(Deb. 7. Vol. XI. 02-08-2(05) 
Col. 187-88 

Increase in Quota of Seats of Medical 
Colleges 
(Deb. 21. \\»1. XII If 24-08-2005) 
Col. 15-16 

Infiltration through Sea Routes 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 106 

Land at Nominal Rates to Private Hospitals 
(Deb. 17. Vol. XII. 17-08-2(05) 
Col.31 

Maritime Projects Ii.lr A.P. 
(Deb. 3. Vol. XI.27'{)7-2005) 
('01.490-91 

Minimal Acc~ss Surgery Units in 
Hospitals 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 131 

Natural Calamities in the Country (OUR 
193) 
(Deb. 4. Vol. XI.28-07·2005) 
Col. 462--{) 7 

NOMC and MCO Parking Sites 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 176-77 

Need for effective implementation of 
various Centrally Sponsored Schemes 
for Rural Development (CA) 
(Deb. 4. Vol. XI. 28-07-2005) 
CoI.413---19 

Need for Legislation for Reservation 10 

Scheduled Castes. Scheduled Tribes 
and other Backward Classes in Higher 
Educational Institutions (C A) 
(Deb. 17. \\)1. XII. 17-08-200S) 
Co1.4S6-57 
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Need to permit cashew growers of Andhra 

Pradesh to continue with the existing 
technology of roasting seed through 
drum roasting system (MUR 377) 
(Deb. 4. ~I. XI. 28-07-2005) 
Col. 438-39 

Need to take suitable measures for speedy 
disposal of pending cases in courts 
(MUR.377) 
(Deb. 17, Vol. XII, 17-08-2(05) 
Col. 484 

New Drug to enhance Sexual Stamina 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 302-03 

Pending Court Cases of DO A 
(Deb. 20. Vol. XII, 23-08-2005) 
Col. 123 

Poaching of Musk Deer 
(Deb. II. ~1. XII. OS-OS-2005) 
Col. 422-23 

Private Detective Agencies 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 119-120 

Problems of Coconut Farmers 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 35-37 

Protection and Maintenance oflndia Gate 
(Deb. 12. Vol. XII,09-OS-2005) 
Col.3S~S 

Rail Line to Four Indian Metro Cities 
(Deb. 14, Vol. XII. 11-08-2005) 
Col. 243 

Railway Employees Affected by HIVI 
AIDS 
(Deb. IS, ~I. XII, 18-OS-2005) 
Co1.162~3 

Rates ofEuro-lI/111 PetrollDiesel 
(Deb. 22, ~I. XIII. 25-OS-2005) 
Co1.212-13 

Removal of Cargo 
(Deb. 9, Vol. Xl, 04-01-2005) 
Col. 179 

Selling of 1965 War Plans 
(Deb. 9, ~I. XI,04-08(2005) 
Col. 82-83 

Shortage on Engine Drivers 
(Deb. 4, Vol. Xl,28-07-2005) 
Col. 326-27 

Task Force on Tiger Reserves 
(Deb. t t. ~1. XII,08-OS-2005) 
Col. 198-99 

Vigilance Enquiry of DO A 0fIk:cn 
(Deb. 2. ~1. XI. 26-07-20(5) 
Col. 558-559 

Violation of Food Products Nonns 
(Deb. 11, Vol. XII. 08-08-2005) 
Col. 77-78 

Violation ofTRAI Directions by Cellular 
Operators 
(Deb. 17. Vol. XII, t 7-08-2005) 
Col. 353-54 

Jai Prakash, Shri (H .... r) 

Constitutioh (Amendmont) Bill, 2004 
(Insertion of new article 47 It) by Shri 
Suravaram Sudhakar Reddy-Consid. 
(Deb. 22, Vol. XIU,25-08-2005) 
Col. 587-91 

Jai Prakash, Sbri (Mohanlal Ganj) 
Adventure Tourism 

(Deb. II, Vol. XU, 08-08-2005) 
Col. 122-23 

Booking of Goods in Fake Names 
(Deb. 22, ~1. XIU,25-08-2005) 
Col. 324 

Damage to Religious Shrines in London 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 229 

Examination System 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 191-92 
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Expressing deep concern over 
DeterionItina Law and Order Sitatution 
in the State of Bihar and approval of 
continuance in Force of the 
Proclamation in Respect ofltle State of 
Bihar (Res.) 
(Deb. 7, \VI. XI, 02~1-200S) 
CoL52~26 

Flood 
(Deb. 2, \VI. XI. 2~7-200S) 
Col. 496--500 

Foreign Partnership in 'Chandrayan-I' 
Mission 
(Deb. 3, \VI. XI, 27~7-200S) 
CoL~1 

Grant of Allowances to Unit-run Canteen 
Employees. 
(Deb. 9, \VI. XI, 04~1-2005) 
Col. 49 

Hipr Pay Scale for CS Stenographers, 
(Deb. 3, \VI. XI, 27~7-2005) 
Col. 241 

Inclusion of Flower Valley of Uttranchal 
in World Heritage List 
(Deb. 11, \VI. XII, OS~S-2005) 
Col. 154-55 

Jobs to Unemployed SC/ST Youth in 
Private Sector 
(Deb. 22, \VI. XIII, 25~-2005) 
CoL 122-23 

Leakage oflnformation 
(Deb. 1, \oI.XI,27~7-2005) 
Col. 73-74 

Making Public Assets of Government 
Employees 
(Deb. 13, \\>1. XII. 10-01-2005) 
CoI.86-S7 

Mashelkar Committee Report 
(Deb. I, \01. Xl, 25~7-2005) 
Col. 160 

National Minority Commission 
(Deb. 16, \VI. XII, 16-08-20&5) 
Col. 179-88 

National Urban Transport Policy 
(Deb. 7, \VI. XI, 02~I-200S) 
Col. 20S-09 

Objectives ofNDC 
(Deb. 13, \bl. XlI,IO-4>S-2005) 
Col. 400-01 

Rail Projects at Anand Vihar 
(Deb. 9, \bl. XI. 04~8-2005) 
CoL 151-52 

Re: Incident ofLBthicharge on workers of 
Honda Motors at Gurgaon . 
(Deb. 2. \VI. XI, 26-07-2005) 
Col. 23-25 

Recasting of Oil Sector 
(Deb. 4, Vol. XI. 28~7-2005) 
Col. 23 1-32 

Renovation of Jantar Mantar 
(Deb. 22, Vol. XIII. 25~S-2005) 
Col. 195 

Reservation for SCslSTs in Private Sector 
(Deb. 4, Vol. XI, 28~7-2005) 
Col. 152-51 

Restructuring ofCPWD 
(Deb. 12. Vol. XII. 09~-2(05) 
C01.15S-59 

Scrapping of IMDT Act 
(Deb. 7. Vol. XI. 02-OS-2005) 
Col. 60-61 

Taj Mahal 
(Deb. 9, Vol. XI, O4-OS-2005) 
Col. 89 

Tulbul Navigation Project 
(Deb. I. Vol. XI.25~7-2005) 
Col.315-16 

Urdu News Bulletin 
(Deb. 9. Vol. XI. 04-OS-2005) 
Col. 200 
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Use of Mobile Phones in Government 

offices 
(Oeb.13, ~J. XII, 10-08-2005) 
CoJ.645-46 

Wastage of money by Oil PSUs 
(Deb. 4, Vol. XI, 28.Q7-200S) 
Col. 189-,. 

Jain, Sbri Pu.p 

Doordarshan Kendras in Rajasthan 
(Deb. 22, Vol. XIII, 25-OS-2005) 
CoJ.I34 

Four-Laning ofByavar-Pali-Sirohi Road 
(Deb. 17, Vol. XII, 17.QS-2005) 
Col. 124-25 

Jaiswal, Shri Shriprakash 

Disapproval of the Citizenship 
(Amendment) Ordinance, 2005 and 
Citizenship (Amendment) Bill, 2005-
(Statutory Res.}---Consid. & Pass 
(Deb. 16, Vol. XlI, 16-0S-2005) 
Col. 438-40, 470-76 

Immigration (Carriers' Liability) 
Amendment Bill, 200S-Consid. 
& Pass 
(Deb. 23, Vol. XIII, 29-08-2005) 
Col. 117-18, 122-23 

Situation arising out of increasing 
incidents of atrocities on women in 
Delhi and other parts of the country 
and steps taken by the Government in 
regard thereto (CA) 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 574-79,590-98 

Jalappa, Shri R.L 
Funds to OBCs 

(Deb. 14, Vol. XII, 11-08-2005) 
('.ol. 102-{)6 

Jadya, Dr. Satyanarayan 
Amount for Promotion of Sports Activities 

(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 99-102 

Committee on Welfare of ScHeduled 
Castes' apd Scheduled Tribes - Fifth 
and Sixth ReporU-PresOIIted 
(Deb. 21, \bI. xm,2+OI-ZOO5) 
Col. 399-400 

Committee on Welfare of Sdleduled 
Castes and Schedul." Tribes-
tatements-Laid 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 439-40 

Establishment of Social Justice Centre 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 123-26 

Funds for Construction of Court 
Buildings. 
(Deb. IS, Vol. XII, 12-OS-2005) 
CoI.SI-8~ 

Improvement ofEnvil'OJllMllt 
(Deb. 19, ~I. XII, 22.QS-2005) 
Col. 309-10 

Krishi Shramik SamiVik SUl'lksha Yojana, 
2001 
(Deb. 19, Vol. XII. 22-OS-200S) 
Col. 113-16 

National Rural Employment Guarantee Bill, 
2004 -Consid. 
(Deb. 19, Vol. XII, 22-08-2005) 
C01.696-9S 

National Urban Renewal Mission 
(Deb. 12, Vol. XlI, O9-OS-2005) 
Col.317-18 

Power Generation 
(Deb. 10, \4>\. ~,05-O8-20(5) 
Col. 288-318 

Radio Station in Ujjain 
(Deb. 18, Vol. XII, 18-08-2005) . 
Col. 84-85 

Shady Tour Reporti of the Conutlittee on 
the Welfare of Scheduled Castel and 
Scheduled Tribes- Laid 
(Deb. 16, \\II. Xll, 16-08-200S) 
COl. 376-77 
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Targets Under Employment Generation 
Pro&ranlme 
(Deb. 16, ~1. XII, 16-08-2(05) 
Col. 112-13 

J.yapn .... Shrin •• tI 

Need to bring a suitable legislation to 
check piracy of films in the country 
(MUR37?) 
(Deb. II, ~J. XlI,08-08-2(05) 
Cot-534 

Need to construct roads on borders with 
a view to check intrusion of Extremists 
from Neighbouring Countries (MUR 
3TT) 
(Deb. 3, ~l. XI, 27-07-2005) 
Col. 622 

Protection of Women from Domestic 
VIOIcnce Bill, 2005 
(Deb. 21, ~I. XIII, 24-08-2(05) 
Col.SOO-503 

Situation arising out of problems being 
faced by the Beedi workers in the 
country, .particularly in Kerala and steps 
taken by the Government in regard 
thereto (CA) 
(Deb. 11, ~l. XII, 08-08-2105) 
Co1.510-11 

Je .... Shri Mohan 

Demand for Supplementary Grants 
(Railways), 200S.()6 and Demands for 
Excess Grants (Railways), 2002-03 
(Deb. 14, Vor. XII, 11-08-2005) 
Col. 477-78 

~ Shri Rapunath 

Aduheration of Petrol and Diesel 
(Deb. 9, ~I. XI,04-08-200S) 
CoI.I94-96 

Allocation of Funds for Higher Education 
(Deb. 7, Vol. XI, 02'()8-2005) 
Col. 93 

Allotment of General Pool 
Accommodation to Kendriya Bhandar 
(Deb. 7, ~I. XI, 02-08-2(05) 
Col. 295-96 

Allotment of Land to Public Schools 
(Deb. 16, Vol. XII, 16-08-200S) 
Col. 266-67 

Better Infrastructure in Government 
Hospitals 
(Deb. 3, Vol. XI, 27'()7-2005) 
CoI.3IS-16 

B.lack-Marketing of Kerosene 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 218 

Colonization on Government Land 
(Deb. 7, ~1. XI, 02-08-2005) 
Col.316 

Commercial Use of Residenual Properties 
(Deb. 12, Vol. XII,09-08-200S) 
Col. 356-57 

Complaints Pending With CVC 
(Deb. 3, Vol. XI, 27-07-200S) 
Col. 106-07 

Concessional Finance to OBCs 
(Deb. 22, Vol. XIII, 25-08-2(05) 
Col. 277-82 

Construction of Bridges 
(Deb. 4, Vol. XI, 28-07-200S) 
Col. 256-57 

Defaulting Units/Establishments 
(Deb .. I , Vol. XI, 25-07-2005) 
Col. 451-86 

Demand for Supplementary Grants 
(Railways). 2005'()6 and Demands for 
Excess Grants (Rail~ys), 2002'()3 . 
(Deb. 14, Vol. XII, 11-08-2(05) 
Col. 390-92 

Demands for Supplementary Grants-
(General) 2005-06 and Demands for 
Excess Grants-(General) 2002'()3 
(Deb. II. Vol. XII. 08-01-2(05) 
Col. 627-3 I 
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Dispatch of Fireworks in Sivakasi 

(Deb. 16. Vol. XII, 16-08-200S) 
Col. 83-84 

Economy in Government Expenditure 
(Deb. 5, Vol. XI. 29-07-2005) 
Col. 336-43 

Emergency/Casualty Wings in Hospitals 
(Deb. a, Vol. XI, 03-08-2005) 
Col. 376 

Encroachment of Forest Land 
(Deb. II, Vol. XII. 08-08-2005) 
Col. 207-1 1 

Enquiries byCBI 
(Deb. 21. Vol. XIII. 24-08-2005) 
CoI.64~5 

Environment ofVrindavan 
(Deb. 11. Vol. ·XII. 08-08-2005) 
Col. 147-49 

Expressing deep concern over 
Deteriorating Law and Order Sitatution 
in the State of Bihar and approval of 
continuance in Force of the 
Proclamation in Respect of the State of 
Bihar (Res.) 
(Deb. 7. Vol. XI, 02-08-2005) 
Col. 555-58 

Fraudulent Companies 
(Deb. 5. Vol. XI, 29-07-2(05) 
Col. 167 

Incidents of Kidney/Organ Transplantation 
(Deb. 8, Vol. XI, 03-08-2005) 
CoI.S2-5S 

Increase in Rates of Tuition Fees 
(Deb. 20. Vol. XlI,23-08-2005) 
Col. 129-30 

India Shining Media Campaign 
(Deb. 5. Vol. XI, 29-07-2005) 
Col. 370 

Injudicious Re-appropriations 
(Deb. 8, Vol. XI, 03-08--2005) 
Col. 291-92 

Insurance for Mobile Hancbet 
(Deb. 15, Vol. XII, 12-08-200S) 
Col. 222 

Irregularities in Construction of Sonia Vihar 
Water Treatment Plant 
(Deb. 7, Vol. XI, 02-08-200S) 
CoI.21S-16 

Irregularities in North East Frontier 
Railway 
(Deb. 14, Vol. XII, 1I-08-200S) 
Col. 160 

Making N.H.-24 Traffic Worthy 
(Deb. 17, Vol. XII, 17-08-200S) 
Col. 355-56 

Mustard Oil Scam 
(Deb. 6, Vol. XI,0I-08-200S) 
Col. 366-67 

National Rural Employment Guarantee Bill, 
2004 - Consid. 
(Deb. 19, Vol. XII, 22-08-200S) 
Col. 577-79 

Natural Calamities in the Country 
(OUR 193) 
(Deb. 4, Vol. XI, 28-07-200S) 
Col. 451-54 

Non-availability of Diagnostic Test 
facilities in Safdarjung Hospital 
(Deb. 17. Vol:XU,17-08-200S) 
Col. 204-05 

Non-availability of Neuro-Surgeon in 
Public/Private Hospitals 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 495-96 

Obtaining of Ciearance by Auction 
Purchasers 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 175-76 
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OPD/General Ward for Geriatric: Patients 
(Deb. 13, ~1. XII, 1 ~8-2005) 
Col. 484-85 

Report on Corruption 
(Deb. 2 i, Vol. XIII. 24-08-20(5) 
Cot. 263-04 

Ownership Rights to al/ottees 
Residential Plots 

of Response to Letters 

(Deb. 2, \\:>1. XI, 26-07-2005) 
Col. 360-61 

(Deb. I, Vol. XI, 03-08-200S) 
Col. 463-04 

Payment of Statutory Dues 
Employees 

to Right to Information Act 

(Deb. 4, \bl. XI, 28-07-2005) 
Col. 329-33 

Placing of Orders by ITI Limited 
(Deb. 17, Vol. Xli, 17-08-2005) 
Col. 243 

Procurement of Computers 
(Deb. 4, Vol. ')tI, 28-07-2005) 
C:>I.3IS-16 

Procurement of Mosquito Nets 
(Deb. 22, \bl. XIII, 25-08-2005) 
Col. 149-50 

Purchase from Kendriya BhandarlNCCF 
(Deb. 2 1, \bl. XIlI, 24-08-2005) 
Col. 340 

Purchase ofiLS 
(Deb. 22, \Uf. XIII, 2S-08-2005) 
Col. 298-99 

Purchase of Stationery 
(Deb. 4, Vol. XI, 28-07-200S) 
Col. 125 

Recoveries of live shells 
(Deb. 10, ~1. Xl, 05-08-200S) 
Col. 134 

Recruitment ofTruckffrailer Drivers 
(Deb. 3, Vol. Xl. 27-07-2005) 
Col. S24 

Removal of Encroachments from Ridge 
Areas 
(Deb. 11, \\:>1. XII,OI-08-2005) 
Col. 384-85 

(Deb. 16, Vol. Xli, 16-01-2(05) 
Col. 35S-57 

Scale of Potassium Chlorate 
(Deb. 12. Vol. XII, 09-01-2(05) 
Col. 224 

Shortage of girls hostels 
(Deb. 2, \bl. XI. 26-07-2005) 
Col. 472-73 

Shrubs on Central Veeg.::s on National 
Highways 
(Deb. 17. Vol. XII. 17-08-2OC)5) 
Col. 68-69 

Signalling System 
(Deb. 14, Vol. XlI, 11-08-2005) 
Col. 58-60 

Situation arising out of dilapidated 
condition of National Highways in 
Bihar and steps taken by' the 
Government in this regard (CA) 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 399 

Smuggling of High Speed Diesel 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 57-58 

Special Treatment to Senior Citizens 
(Deb. 21, \bl. XIII, 24-08-2005) 
Col. 230 

Starvation Deaths 
. (Deb. 6, Vol. XI, 0I-08-200S) 
Col. 197-98 
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StremadWMing of Polict Security 
(Deb .. 7, ~1. XI, 02.08-2OOS) 
Col. 331-32 

Suicide by Farmers 
(Deb. 19. Vol. XII, 22-08-2005) 
Col. 215-17 

Tax Exemption 
(Deb. IS, Vol. XII. 12-08-2005) 
Col. 84-85 

Theft of Foodgrains from P.D.S. 
(Deb. 19, Vol. XII, 22-08·2005) 
Col. 430-31 

Unethical Practices by Doctors 
(Deb. 3, Vol. XI. 27-07·2005) 
Col. 447-49 

Utilisation of ManPower in GRSE 
(Deb. IS. Vol. XII. IS-OS-2005) 
Col. 114·15 

Violation of Explosive Act and Rules 
(Deb. 16. Vol. XII, 16·08-2005) 
Col. ISS 

Violation of Stocking Norms 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 62 

Welfare Scheme for Agricultural 
Labourers 
(Deb. II. Vol. XII. 08-08·2005) 
Col. 229 

Jinda •• Shri Nav •• 

Adulterated Oesi Ohee 
(Deb. 19, Vol. Xli, 22-08-2005) 
Col. 147 

Copyright 
(Deb. 12, Vol. XII, 09:OS-2OO5) 
Col. 11 0-11 

Development of Arjun Tank 
(Deb. 4. Vol. XI. 28-07-2005) 
Col. 188 

Development of New Cities 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 139 

Indian Corruption Study, 2005 
(Deb. 2, Vol. XI. 26-07-2005) 
Col. 445-46 

Opencast Expansion Projects ofSECL 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 99 

People living in Jhuggi-Jhonpris in Delhi 
(Deb. 2. Vol. XI, 26-07-2005) 
Col. 464 

Rural Sanitation Programme 
(Deb. 10, Vol. XI. 05-08-2005) 
Col. 27 

Seizure of Satellite Phone and Wireless 
Set from 101 Airport 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 112 

Standing Committee on Home Affairs-
One Hundred and Fourteenth 
Report-Presented 
(Deb. 3. Vol. XI. 27-07-200S) 
Col. 571 

Jogi, Shri Ajit 

Assistance for Health Projects 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 318-19 

Complaints Against Staff of COHS 
Dispensaries 
(Deb. 21. Vol. XIII, 24-08-2005) 
Col. 142-44 

Connecting Eastern and Western Coast 
(Deb. 17. Vol. XII, 17-08-2005) 
Col. 1-6 
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Co!!Struction of New Rail Lines and 
Stations 
(Deb. 22, Vol. XIII, 25-08-2005) 
CoI.1S8-60 

Construction of Overbridges on Busy 
Railway Crossings 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 187-88 

Contaminated Drinking Water 
(Deb. 19, Vol. XII. 22-08-2005) 
Col. 186-89 

Creation of Employment Opportunities 
(Deb. 2. \t>l. XI, 2~7-200S) 
COI.S38-39 

Decrease in Water Resources . 
(Deb. 6, \\>1. XI, 01-08-2005) 
Col. 218-20 

Denial of Permission to Pak Information 
Minister 
(Deb. 17, \t>1. XII, 17-08-2(05) 
Col. 313 

Distribution of Money to N.aOs. 
(Deb. 6, Vol. Xl, 01-08-2005) 
Col. 284-85 

Enrolment Percentage in NVs 
(Deb. 16. Vol. XII, 16-08-2005) 
Col. 135-37 

Felling;Smuggling ofBhoj Trccs 
(Deb. I, \\>1. XI,2S-07-2005) 
Col. 522-23 

Foreign Exchange Reserves 
(Deb. 10, Vol. XI, 05-08-2(05) 
Col. 139 

Functioning of Coaching Centres 
(Deb. 2. \\>1. XI, 26-07-200S) 
CoL4S8-S9 

Funds to National Judicia' Service 
Authority 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 22S-26 

Industrial Capital Investment 
(Deb. 7, Vol. XI.02-08-200S) 
Col. 136-37 

Maintenance of protected Monuments in 
Chhattisgarh 
(Deb. 4, Vol. XI, 28-07-200S) 
Col. 139 

Modernisation ofNTC Mills 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 20 
(Deb. 10, Vol. XI. 05-08-2005) 
Col. 226-27 

Night Bazar Scheme 
(Deb. I, Vol. XI, 25-07·2005) 
Col. 426-27 

Opening of RPOs 
(Deb. 3. Vol. XI, 27-07.2(05) 
Col. 357-61 

Pending Applications for Allotment of 
STDIISDIPCO Booths 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 28S-88 

Pending Health Care Services Proposal of 
M.P. 
(Deb. 17, Vol. XlI. 17-08-2005) 
Col. 199-200 

Privatization in power sector 
(Deb. 10, Vol. XI. OS-08-2005) 
Col. 12-13 

Production oflron Ore 
(Deb. 11, Vol. Xll, 08-08-2005) 
CoI.218-19 

Production of Petroleum Products 
(Deb. 9. Vol. XI, 04-08-2005) 
Col. 38-39 
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Revamped Malaria-Control Scheme 
(Deb. 17, \\11. XII, 17-{)S-200S) 
Col. 256 

Separation ofBhilai Steel Plant from SAIL 
(Deb. I, \\11. XI, 2S-{)7-200S) 
Col. 279 

Shortage ofSIM Cards in Chhattisgarh 
(Deb. 3, Vol. XI, 27-{)7-200S) 
Col. 230-3 I 

Trade Fairs for Agro and Rural Industries 
(Deb. 12, Vol. XII, 09-{)8-2005) 
Col. 191"92 

JOlhi, Shri Klilash 

Demands for Supplementary Grants-
(General) 200S-06 and Demands for 
Excess Grants-(General) 2002-03 
(Deb. II, Vol. XII, OS-{)8-2ooS) 
Col. 539-45 

Joshi, Shri Pralhad 

Agreement with USI\ 
(Deb. IS, Vol. XII, IS-{)S-2ooS) 
Col. 260 

Ban on smoking scenes 
(Deb. 4, Vol. XI, 28-{)7-200S) 
Col. 46-47 

Conservation of Lakes and Ponds 
(Deb. II, Vol. XII, OS-{)S-2oo5) 
Col. 26S-69 

Construction ofGMs. Office Buildings 
(Deb. 22, Vol. XIII, 2S-{)8-2005) 
Col. 30S-{)9 

Contradictory Figures Relating to AIDS 
Cases 
(Deb. 17, Vol. XII, 17-{)8-200S) 
COl.1S0-52 

Cutting Down Expenses 
(Deb. S, \\11. XI, 03-{)S-2005) 
Col. 364-65 

Dabhol Power Project 
(Deb. S, Vol. XI, 29-{)7-2oo5) 
Col. 172-73 

Deposits by PSUs in Banks 
(Deb. IS, Vol. XII, 12-{)S-2005) 
Col. 196-97 

Destruction of Foodgrains 
(Deb. 1, Vol. XI. 25-{)7-2oo5) 
Col. 427 

Development of Civic Infrastructure 
(Deb. 16, Vol. XII, I6-0S-2oo5) 
Col. 194--97 

Development ofKaveri Engines 
(Deb. 4, Vol. XI. 28-{)7-2005) 
Col. 323-24 

Establishment of New Medical Colleges 
(Deb. 3. Vol. XI,27-{)7-200S) 
Col.161-OS 

Expenditure on Indo-Iran Gas Pipeline 
(Deb. IS, Voi. XII, IS-{)8-2ooS) 
Col. 274-7S 

Extraction of Gold 
(Deb. IS. Vol. XII. 12-{)8-200S) 
Col. 123-24 

Facilities and Amenities at Airports 
(Deb. 14. Vol. XII. II-{)S-200S) 
Col. 123 

Farmers Benefited under NAIS 
(Deb. I, Vol. XI, 2S-cl7-200S) 
Col. 70-76 

FDI in Print Metlia 
(Deb. 4, Vol. XI, 28-{)7-2OOS) 
Col. 284-93 

forest Area under Mining/Quarrying 
(Deb. 19. Vol. XII. 22-{)8-2005) 
Col. 386--413 
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Guidelines for Proper use of Red Cross 
Emblems 
(Deb. 21. \t)1. XIII. 24 .. ..", 
Col. 168 

Interest on Agricultllre Loan 
(Deb. S. Vol. XI. 29-07·2005) 
Col. 219· .. -24 

International Status to Kabaddi 
(Deb. 8. Vol. XI. 03-08·200S) 
Col. 177 

Mines Functioning in Forest Areas of 
Rajasthan 
(Deb. I. Vol. XI. 2S-07·200S) 
Col. 257·58 

National Expanded Immunization 
Programme 
(Deb. S. Vol. XI. 0)·OS·2005) 
CoI.454--~3 

National Floriculture Mission 
(Deb. 6. Vol. XI. 01-08·2005) 
Col. 187·88 

Need to expedite approval of Kalasa and 
Banduri Na la project (C A) 
(Deb. 17. Vol. XII.17-OS.2(05) 
Col, 46$-67 

Need to upgrade Hebsur·Dharwad· 
Ramnagar road in Karnataka as a 
National Highway(MUR 377) 
(Deb. 16. Vol. XII. 16-0S·200S) 
Col. 428 

New Railway Lines through Forest Areas 
(Deb. 6. Vol. Xl. 0 1-08.2005) 
CoI.3IS·16 

Non-Availability of Blood in Ha,piaals 
(Deb. 8. \bl. XI. 03-08·2005) 
Col. 422-24 

Opening ofFarmm School 
(Deb. I I. Vol. Xl1.08-01·20(5) 
Col. 464-65 

PenIlilll ..... frqjecII 
(DIb.I, *XI.2S-M..2005) 
CGI.~ 

Profetaional Counts 
(Deb. 7. \bl XI.02.ot-2005) 
Col.,..1 

Promotion oflndian e.c.1 Music and 
Dance 
(Deb. 9. Vol. XI.04-OS·2005) 
Col.310-1 I 

Purchase of Aeroplanes 
(Deb. 4. Vol. XI. 28-07·200S) 
Col. 328·29 

Railway Claims Tribunal 
(Deb. 18. Vol. XII. 18-08-200S) 
Col. 126·27 

Regional Otlices orK VIC 
(Deb. 20. Vol. XII. 23-08 .. 2005) 
Col. 108-09 

Revamping ofCBFC ' 
(Deb. 4. Vol. XI. ~8-o7·2005) 
Col. 327 

Setting up of Special Economic Zones 
(Deb. 2. Vol. XI. 26-07·2005) 
Col. S 19--521 

Spread of Hemophilia 
(Deb. 2 I. Vol. XIII. 24-08·200S) 
Col. 329·30 

Suicide by Farmers 
(Deb. 19. Vol. XII. 22-08·200S) 
Col.215-17 

Terrorist Attack on Amarnath Pilgrims 
(Deb. 16. Vol. XII. 16-08·200S) 
Col. 24-28 

UN Peacekeeping Mission 
(Deb. 18. Vol. XII. 18-08·2005) 
Col. 222 

Use of Sub·Standard Seed. Manure and 
Pesticides 
(Oeti. 19. \\)1. XII. 22-01.200,) 
Col. 57-·-62 
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Vacancies of Presiding Officer in ReT 
(Deb. 18. Vol. XII. IS.()8-2005) 
Col. 223-24 

Kader Mohideen, Prof. K.M. 

Education in Ayurveda and Admission to 
Medical Colleges 
(Deb. S. Vol. XI, 03-08-2(05) 
Col. 22-23 

Terrorism in the country including attack 
on Ram Janam Bhumi Complex 
(DURI93) 
(Deb. 9. Vol. XI. 04.()8-2005) 
Col. 423-28 

Kllmldl. Shri Suresh 

Bio-Tech Park 
(Deb. 15. Vol. XII. 12-08-2005) 
Col. 173·74 

Central Legislation on Admission to 
Medical Colleges 
(Deb. 17. Vol. XII. 17-08.2(05) 
Col. 278 

Child Domestic Worker 
(Deb. 19. Vol. XII. 22-08-2(05) 
Col. 295·96 

Citizenship Ordinance 
(Deb. 12. Vol. XII. 09-08·2005) 
Col. 36Q--71 

Clearance to Warjekhadakwasla Water 
Pipeline Project 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 125·26 

Crop Diversification Project 
(Deb. II. Vol. XII. 08-08.2(05) 
Col. 441 

Depletion of Water Level 
(Deb. 19. Vol. XII. 22-08·2005) 
Col. J08-11 

Gas Based Power Projects 
(Deb. 15. Vol. XII. 12-08-2005) 
Col. 78 

Mumbai Urban Infrastructure Project 
(Deb. 21. Vol. XIII. 24-08-2(05) 
Col. 102-03 

Nanded Railway Division 
(Deb. 14. Vol. XII. 11-08·2005) 
Col. 74-75 

New Airport at Navi Mumbai 
(Deb. 14. Vol. XII. 11-08·2005) 
Col. 131·32 

Standing Committee on Defence·--
Statements-Laid 
(Deb. 21. Vol. XIII. 24-08·2005) 
Col. 400 

Kamal Nath. Shri 

Situation arising out of non-s~lIing up of 
Special Economic Zone in Amritsar 
(Punjab) and steps taken by the 
Government in regard thereto (C A) 
(Deb. S. Vol. XI. 03-08-2005) 
Col. 508.512-·-514 

Situation arising out ofunprecedenled fall 
in price of green tea leaves particularly 
in Nilgiri Hill District of Tamil Nadu 
causing hardships 10 the small tea 
growers and steps taken by the 
Government in regard thereto (C A) 
(Deb. 22. Vol. XIII. 25-08·2005) 
Col. 471·73.476·78 

Kamal. Shri Gurudas 

AIDS Menace 
(Deb. 13. Vol. XII. IO-OS-2005) 
Col. 375-SI 

Amount Earmarked for Commonwealth 
Games. 2010 
(Deb. 13. Vol. XII. 10-08·2005) 
Col. 323 

Corruption in Schools 
(Deb. 7. Vol. XI.02-OS-2005) 
Co1.211·12 
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Guidelines laiddown by CERC 
(Deb. 10. Vol. XI. 05-08-200S! 
Col. 270-71 

NatIonal Disaster 
(Deb. 15. VoJ. XII. 12-08-2005) 
Col. 149-50 

Selling of Liquor at Petrol Pumps 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 68-69 

Sports Contracts with Prasar Bharati 
(Deb. 9, Vol. XI. 04-08-2005) 
Col. 197-91 

Standing Committee on Energy-Eighth 
and Ninth Reports-Presented 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col.351 

Standing Committee on Energy- Seventh 
Report- Presented 
(Deb. 18. Vol. XII, 18-08-2005) 
Col. 306 

Starvation Deaths 
(Deb. 6, Vol. XI,0I-08-2005) 
Col. 197-98 

Suicide by Farmers 
(Deb. 19. Vol. XII. 22-08-2(05) 
CoI.215--17 

Kanodia. Shri Mahesh 

Advance Passenger Information System 
(Deb. 7, Vol. XI,02-OS-2005) 
CoJ.34142 

Bomb Blasts 
(Deb. i, Vol. XI, 26-07-200S) 
CoI.IOS-06 

Brain Stroke 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col.lS9-90 

Cases of Meningitis 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 295-300 

Child Domestic Worker 
(Deb. 19, Vol. XIl,22-08-2005) 
Col. 295-96 

Contemplation to Force out Tribals 
(Deb. I. VoJ. XI. 25-07-2005) 
Col. 238-39 

Death of Birds due to Hot Winds 
(Deb. II, Vol. XII. 08-08-2005) 
Col. 285 

Defence ties with China 
(Deb. 4. VoJ. Xl. 28-07-2005) 
Col. 14344 

Eradication of Vector Born Diseases 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 13·--53 

Goods with Fake lSI Mark 
(Deb. II. Vol. XII. 08-08-2005) 
Col. 478-79 

Installation of Digital Coach Indicator 
System 
(Deb. 22. Vol. XIII. 25-08-2(05) 
Col. 176 

Introduction of Mono Rail 
(Deb. 16, Vol. XII. 16-08-2(05) 
Col 79 

Irregularities in Allotment of Petrol Pumps 
(Deb. 22. Vol. XIII, 25-OS-200S) 
Col. 24849 

Issue of Fake IT Returns 
(Deb. 10, Vol. XI, 05-OS-200S) 
Col. 361-62 

Killing of Peacocks 
(Deb. 11, Vol. XII, 08-08-2005) 
Col. 129-30 

Multi Model Transport Goods Act. 1993 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 168-69 
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Need to open a Kendriya Vidyalaya in . Demand for Supplementary Grants 
Patan District, Gujarat (MUR 377) (Railways). 2005-06 and Demands for 
(Deb. II, Vol. XII, 08-08-2005) Excess Grants (Railways). 2002-03 
Col. S28-29 (Deb. 14. Vol. XII. 11-08-2005) 

Col. 341--44 
Promotion of Sunflower Cultivation 

(Deb. 6. Vol. XI,OI-08-2005) 
Co1.214-IS 

Scheme for Development of Forests 
(Deb. 19. Vol. XII. 22-OS-2005) 
Col. 304-05 

Selling of 1965 War Plans 
(Deb. 9. Vol. XI. 04-OS-2005) 
Col.S2-83 

Terrorist Camps in Poonch and Rajouri 
(Deb. 7. Vol. XI. 02-08-2005) 
Col.IS7 

Karun.karan,Shrl~ 

Allocation of Funds under N LM 
(Deb. 2. Vol. XI. 26-07-200S) 
Col. 449-5 I 

Appointments on Compassionate Ground 
(Deb. 8. Vol. XI.03-OS-2005) 
Col. 33S-36 

Assistance for Promotion of Spons 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 2 17:...-33 

Assistance to Farmers by NABARD 
(Deb. 15, Vol. XII, 12-OS-2005) 
Col. 132-33 

Central Fisheries Research Institute 
(Deb. I, Vol. XI. 25-07-2005) 
CoI.361~2 

Charging of Diet Charges from Railway 
Employees 
(Deb. 9, Vol. XI. 04-OS-2005) 
Col. 293 

Construction of New Harbours' 
(Deb. 17, Vol. XII. 17-OS-200S) 
Col. 130-31 

Discontinuation ofFCI Godowns 
(Deb. I. Vol. XI. 2S-07-2005) 
CoI.IS3-84 

Duty on Automobiles 
(Deb. IS, Vol. XII. 12-08-200S) 
Col. 196 

Excise Duty on School Bags 
(Deb. 10. Vol. XI, OS-OS-200S) 
Col.2S3 

Foreign Companies 
(Deb. IS. Vol. XII. 12-08-2005) 
Col. 121-23 

Funds for National Higbways 
(Deb. 17. Vol. XII. 17-08-200S) 
Col. 208-16 

Grant of Running Allowances 
(Deb. 9. Vol. XI. 04-08-2005) 
Col. 269-70 

High Coun and Supreme Coun Judges 
(Salaries and Conditions of Service) 
Amendment Bill, 2005 
(Deb. 21. Vol. XIII. 24-08-2005) 
Gol.S65-66 

Indo-Sri Lanka Trade 
(Deb. 7. Vol. XI.02-OS-200S) 
Col. 158 

Loan to Small Scale Industry. Rural and 
Urban Sectors 
(Deb. 5. Vol. XI. 29-07-200S) 
Col. 84-86 

Micro Power Project 
(Deb. S. Vol. XI. 29-07-200S) 
Co1.3S8-S9 

Natural Calamities in the country (DUR 
193) 
(Deb. 10. Vol. XI. OS-08-200S) 
Col.42S 
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t-Ieect for an otfeclivc law to take ar;tion 
apiRst ,., Universides in 1he country 
and steps taken by tbe Ciovernment in 
regard thereto (CA) 
(Deb. 20. \bl. XII, 23-08-2005) 
Col. 399 

Need to establish a Horticuflure University 
in North Kerala(MUR 377) 
(Deb. 3. \bl. XI, 27-07·200S) 
Co1.616-17 

Need to sanction Central Freedom Fighter 
Pension to those who participated in 
Goa Freedom Struggle (MUR 317) 
(Deb. 23, \bl. XIII, 29-08-200S) 
COI.S6-S1 

Price of Tea 
(Deb. 2. \bl. XI. 26-07·200S) 
Col. 431-33 

Problems of Gulf Passengers 
(Deb. 14, \bl. XII, 1I-08-200S) 
Col.~ 

Reservation of atleast one dUrd of seMI 
for Women in all the State Legislatures 
and both Houses ofPll'liament (Res.) 
(Deb. 22. \bl. XIII,2S~-2005) 
Col. 534-36 

ROB in Railways 
(Deb. 9. Vol. XI. 04-08-2005) 
Col. 140-41 

Rules Governing Family Pension 
(Deb. 8. Vol. XI, 03-08-200S) 
Col. 339 

Situation arising out of problems being 
faced by the Beedi workers in the 
country, particularly in Kerala and steps 
taken by the Government in regard 
thereto (CA) 
(Deb. II, \bl. XII. 08-08-200S) 
Col. 496.499-50 I 

Superannuation Benefit Scheme 
(Deb. 22. \\>1. XIII,2S-08-200S) 
Co1.215-16 

Upgradalion of Museums 
(Deb. 14, ~I. XII, II~a·20(5) 
Col. 192-96 

Welfare ofTailorin, Workers 
(Deb. II, \bl. XII. 08-0 •• 20(5) 
Co1.20S..()6 

Kaswan, Shri Ram Sinlh 
Benefits to Export Houses 

(Deb. 7, Vol. XI. 02-08·200S) 
Col.7S 

Central Law University 
(Deb. 5, Vol. XI. 29-01-2005) 
Col. 173-74 

Export of Bas mati Rice 
(Deb. 7, Vol. XI. 02-08·2005) 
Col. 18S-16 

Export of Leather 
(Deb. 16. Vol. XII. 16..().-200S) 
Col. 34·)5 

Export of Soya Oil 
([)Db.12.~.XJI,~8-2(K)S) 

CoI.1S3-S4 

Geographical Landmark (Registration and 
Conservatioa) Act, 1999 
(Deb. 12. \01. XII, 09-08-200S) 
CoI.412-13 

Growth Centres Scheme 
(Deb. 12, Vol. XII. 09-08-200S) 
Col. 165-70 

Harassment of 5S1 Industrialists 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 201-02 

Improving Mobile Phones Linel 
Connectivity 
(Deb. 3. Vol. XI, 27~7·200S) 
Col. 68-69 

SEBllnquiry into Stock Market Crash 
(Deb. IS, Vol. XII, 12-08-200S) 
Col. 130 



NAME I~DEX S99 

'Selling of Products through Own 
Wholesale Outlets by State 
Government 
(Deb. 2, Vol. XI, 26-07-2(05) 
CoI.14S-47 

Visit of Petroleum Minister to Iran 
(Deb. 4, '-01. XI. 28..07.20(5) 
Col. 47-49 

Katbiria, Dr. V .... bhbh.i 

Bulk Drugs Manufacturing Units 
(Deb. II, Vol. XII, OS"()s"2005) 
Col. 45 I-52 

Centrlal Assistance for Urban 
Development Projects 
(Deb: 7, VoJ. XI, 02..08-2005) 
Col. 46 

Cess on Petroleum Products 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 148-49 

Doubling of Rail Line from Viramgam to 
Rajkot 
(Deb. 18. Vol. XII, 18-08-2005) 
Col. 239 

Flight From Rajkot to Delhi 
(Deb. 18. Vol. XII, 18-08-2005) 
Col. 133-34 

Gap between Retail and Wholesale Prices 
of Medicines 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 337-38 

Oil Packaging 
(Deb. II. Vol. XII. 08-08-2005) 
Col. 255-56 

Representation of Farmers and Tribals 
(Deb. 19. Vol. XII, 22-08-2005) 
Col. 157-58 

Review of Electricity Act 
(Deb. 15. Vol. XII. 12-08-2005) 
Col. 146-47 

Subsidy on LPG and Kerosene 
(Deb. 22. Vol. XIII. 25-08-20(5) 
Col 283-85 

Two percent cess on Direct Taxes 
(Deb. 10. Vol. XI. 05-08-2005) 
Col. 247-49 

Utilisation of Funds Available in EIPF 
(Deb. 10. Vol. XI. 05-08-2005) 
Col. 170-71 

Kaur, Sbrlmati Prenect 

Natural Calamities in the Country (DUR 
193) 
(Deb. 4, Vol. XI. 28-07-2005) 
Col. 496-99 

Khaire, Shri Chandra kant 

Advantages under Mega City Scheme 
(Deb. \6. Vol. XII, 16-08-2005) 
Col. 246-47 

Afforestation of Mine Areas 
(Deb. 21. Vol. XIII. 24-08-2005) 
CoI.312-\4 

AIDS Menace 
(Deb. I), Vol. XII, 10-08-2005) 
Col. 375-81 

Air Services from Aurangabad·Jaipur· 
Udaipur Route 
(Deb. 18. Vol. XII. 18-08-2005) 
Col. 84 

Airlines Regulatory Authority Bill. 20~5 
by Shri Chandrakant Khairc· Int. 
(Deb. 5. Vol. XI, 29-07-2005) 
Col. 460 

Alleged Irregularities in MlU'keting of Coal 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. \93-94 

Amount for Commonwealth Games 
(Dcb. 17. Vol. XII. 17-08-2005) 
Col. 155-56 
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Artificial Trade of Steel 
(Deb. 19. Vol. XII. 22-01-2005) 
Col. 279 

Autonomy to Gram Panchayats 
(Deb. 4. Vol. XI. 28-07-2005) 
Col. 22 1-22 

Base Depots of FCI 
(Deb. II. Vol. XII. 08-08-2005) 
Col. 149-54 

Capital Investment in Industrial Units 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 86 

Coal Linkage for Captive Power Plants 
(Deb. 3, Vol. XI. 27-07-2005) 
Col. 444-45 

Coal Reserves 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 148 

Coal Reserves and its Demand 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 70-72 

Commission of Dealers 
(Deb. 4. Vol. XI. 28-07-2005) 
Col. 334-35 

Committee on Infrastructure 
(Deb. 3. Vol. XI. 27-07-2005) 
Col. 102-03 

Communal Harmony 
(Deb. 7. Vol. XI. 02-08-2005) 
CoI.212-13 

Compulsory Voting Bill. 2004 by Shri 
Chandrakant Khairc- Int. 
(Deb. 5. Vol. XI. 29-07-2005) 
Col. 451 

Computer Training Centres for SC and 
OBC 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 117-20 

Constant Increase in Steel Stock 
(Deb. I. Vol. XI. 2S-07-200s) 
Col. 404-05 

Constitution (Amendment) Bill. 2005 
(Insertion ofMw article 16 A) by Shri 
Chandrakant Khaire-Int. 
(Deb. 5. Vol. XI. 29-07-2005) 
Col. 459 

Constitution (Amendment) Bill. 2005 
(Insertion of article 37)-lnt. 
(Deb. 5. Vl"l. XI. 29-07-2005) 
Col. 459 

Declining Number of Tigers and Deers 
due to Hunting 
(Deb. I. Vol. XI. 25-07-2005) 
Col. 226-36 

Demand for Supplementary Grants 
(Railways). 2005-06 and Demands for 
Excess Grants (Railways). 2002-03 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 360-64 

Demolition of Colonies 
(Deb. 7. Vol. XI. 02-08-2005) 
Col. 80 

Dilapidated Condition of National 
Highways 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 365-70 

Fall in Prices of Steel 
(Deb. 6. Vol. XI. 01-08-2005) 
Col. 225 

Funds for Ahmadnagar-Beed-Parli New 
Rail Lines 
(Deb. 18. Vol. XII. 18-08-2005) 
Col. 249 

Impact oflncrease in Prices of Steel 
(Deb. I 9. Vol. XII. 22-08-2005) 
Col. 247--50 

Improvement in F.C.I. 
(Deb. II. Vol. XII. 08-08-2005) 
cot. 334-35 
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Jail Refbnns 
(Deb. 2. Vol. XI. 2~7-200S) 
Col. 140-41 

Marathi Channel 
(Deb. 22. Vol. XIII. 2S..()S-200S) 
Col. 202 

National AIDS Control Policy 
(Deb. 13. \obI. XII, IO..()8-200S) 
Col. 395-96 

National River Action Plan 
(Deb. I, Vol. XI, 2S..()7-2005) 
Co1.517-18 

National Rural Employment Guarantee Bill, 
2004-Consid. 
(Deb. 19. Vol. XII. 22..()S-200S) 
Col. 716-17 

Need to ensure strict compliance of rules 
enacted for regulating lottery business 
in Maharashtra and other parts of the 
country (MUR 377) 
(Deb. 21, Vol. XIII. 24"()S-200S) 
Col. 474 

Need to take steps for early completion of 
power projects in Maharashtra 
(MUR377) 
(Deb. 4. \obI. XI. 2S..()7-200S) 
Col. 438 

Obscenity on Mobile Phones 
(Deb. 13, Vol. XII. IO-OS-200S) 
Col. 643 

Opening of Petrol Pumps and LPG 
Agencies in Maharashtra 
(Deb. 18. Vol. XII. 18"()8-200S) 
Col.193-94 

Prices of Minerals 
(Deb. 15, Vol. XII, 12..()S-200S) 
Col. I ()().() I 

Redevelopment of Slums 
(Deb. 20. Vol. XII. 23"()8-200S) 
Co1.S6-87 

Renewabte Energy Sources 
(Deb. 10, Vol. XI, OS"()S-2005) 
Col. 211-19 

Renovation of Aurangabad Airport 
(Deb. 4. Vol. XI, 28.()7-2005) 
Col. 173 

Reservation of atleast one third of seats 
for Women in all the State Legislatures 
and both Houses of Parliament (Res.) 
(Deb. 22, Vol. XIII, 2S..()S-200S) 
CoI.S06-OS 

Resolution Approval ofRecomrnendations 
in the Second Report of Railway 
Convention Committee and Railways 
(Amendment) Bill, 200S-Consid. 
(Deb. 23, Vol. XIII, 29-0S-200S) 
Col. 167-69 

Restructuring ofFCI 
(Deb. 19, Vol. XII, 22..()S-200S) 
Co1.3S7-S9 

Scheme for Development of Aurangabad 
(Deb. II. Vol. XII. 08"()S-200S) 
Col. 479-80 

School AIDS Education Programme 
(Deb. 13, Vol. XII, 10-08-200S) 
Col. 97-9S 

Task Force on Tiger Reserves 
(Deb. II, Vol. XII, 08"()8-200S) 
Col.19S-99 

Terrorist Attack on Amarnath Pilgrims 
(Deb. 16. Vol. XII, 16"()8-2005) 
Col. 26-27 

Unremitted and Unclaimed Amount ofEPF 
(Deb. II, Vol. XII, OS-08-2005) 
Co1.2S9-60 

Uplinking ofTV Channels 
(Deb. 22, Vol. XIII, 25-0S-2005) 
Col.S6 

Waiting List of Cell one Mobile Service 
(Deb. 3. Vol. XI. 27"()7-2005) 
Col.30l-05 
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PaymentofAmtars 

Closure of Units of Directorate of field 
Publicity 
(IW>. 18, \01. XII, 18-01-20(5) 
Col. 209-1 I 

Disinvestment ofNLC 
(Deb. 17, \\)1. XII, 17-01-2(05) 
Col. 207 

Distribution of Quarters ofDurgapur Unit 
(Dcb.6, ~l. XI.OI~-2005) 
Col. 291 

Employment to Land Oustees 
fDeb. 17, Vol. XII, 17-08-2005) 
Col. 18-79 

Environmental clearance to Power Plant 
(De~. 19, Vol. XII. 22-08-2005) 
Col. 118 

Flight between Kolkata and Japan 
(Deb. 18, Voum, 18-08-200S) 
Col. 195 

Foreign Investment to Promote Research 
and Development 
(Deb. 19, Vol. XII,22-08-200S) 
CoI.3II-J2 

Funds in Fixed Deposits 
(Deb. 22. Vol. XIII.2S-08-200S) 
Col. 138-39 

Need to look into the incident of non-
implementation of labour laws by 
Honda Motorcycles and Scooters India 
Ltd. (MUR 377) 
(Deb. 8, Vol. XI. 03-08-2005) 
Col. 543 

Nee~ to review allocation of slots for 
programmes being telecast by 
Doordarshan Kendra, Kolkata with 
view to maximizing revenue earnings 
by the Kendra (MUR 377) 
(Deb. 24. Vol. XIII, 30-08-200S) 
Col.61 

(Deb. 22, Vol. XIII, 25-01-200S) 
CoI.211-12 

Potential of Jhanjra Coal Project 
(Deb. 21, \bI. XIII,2+OI-2(05) 
Col. 111-12 

Profit earned by Shipping Corporation of 
India 
(Deb. 17, Vol. XII,17-08-2(05) 
Col. 306-07 

Promotion of Steel Industry 
(Deb. II. Vol. XII, 08-08-200S) 
Col. 271-72 

Reservation of adeut one third of seats 
for Women in all the State Lqislatures 
and both Houses ofParlialRent (Res.) 
(Deb. 22, Vol. XIII,25-01-20(5) 
Col. 540-41 

Revival ofFertilizcr Units 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 235-38 

Revival of Nagaland Pulp and Paper 
Company 
(Deb. 22, Vol. XIII,25-08·2005) 
Col. 263 

Situation arising out of violation oflabour 
laws in the country particularly in 
private and unorsanised sectors and 
steps taken by the Government in 
regard thereon (CA) 
(Deb. 20. Vol. XII, 23-08-2(05) 
Col. 369, 373-74 

Storage Capacity for Food Products 
(Deb.b. Vol. XI. 01-08-2005) 
Col. 147 

Tax-GDP Ratio 
(Deb. 10, Vol. XI, OS"{)8·2005) 
Col. 94-95 

Terrorism in the country including attack 
on Ram Janam Bhumi Complex (DUR 
193) 
(Deb. 9, Vol: XI. 04-08-2005) 
Col. 403--06 



Tick.It CowKer 
(Deb .• 1, \bl XH, ...... 2005) 
CoI.24l 

Vi..,. ofl.llltow'Law '" MwIIi _GMt 
ConIpIRin 
(Dib. 19, \bl. XII, 22-O1-lOO5) 
Col. 313-1' 

KIIudIIwII, SIIIt VIjIty K-.r 

Allocation of Power to MP 
(Deb. IS, \bl. XlI,12..()8..200') 
Col. 116-17 

ArtifICial RipeRina ofFruitl 
(Deb. 19, \bI. XI.I,22-01-2005) 
Col. 289-90 

Bio-Tech Parks 
(Deb. S, \bl. XI, 29-07-2005) 
Col. 111-12 

D~valuating Status of Hindi by NCERT 
(Deb. 12, \bl. XII, 09-08-20(5) 
Col. 191-9' 

Excavation Projects in M.P. 
(Deb. 22, Vol. XIII,2s-G1-200S) 
Col. 238 

funds for Construction of Tank and Wat. 
Supply Line for Gas Victims Ward 
(Deb. 6, \bl. XI, OI-08-200S) 
Col. 432 

Funds for Disposal of Waste Lying in 
Union Carbide 
(Deb. 6, Vol. XI, 01-08-2005) 
CoI.316 

Funds for Rehabilitatioft p~ ofGM 
Yidims 
(Deb. J I, 'ft)1. ~I. ()8.o08o.lOO5) 
CoI.264~S 

Kindt La"guage 
(Deb. 12~ Vol. XII, 09-08-lO(5) 
Co1.3S4-5S 

Need to ~ pJ)'illl of ......... adi 
Exp ..... 011 Be"d-N..,.,-Bilup1lr 
rouIe(MUlt J77) 
(Deb. I, \bl. XI, O3-ftI-lOOS) 
CoI.S42 • 

Regtllllory COIIUII_oa'trar CoM 
(Dib. 1" \bl. XII. 1'''''5) 
Q)I.121·22 

Release olC.tnt ... tbr 0. ViItBI 
Schetnes 
(Deb. I J, \bl. XII,0I-Ol-lO(5) 
CoI.4SS-56 

Supply of Coal to N.yveli Li .. it~ 
CorponIion 
(Deb. J 1, Vol. XII, 17-01-lOOJ) 
Col. 191 

KMaduri, Maj. GeL (RIIIL) a.c. 
4-Laning of N.H. 58.,.... ......... 

Dehradun 
(Deb. 8, Vol. XI,03-08·lOC)5) 
Col. 279 

Ad.i.sion in KV. 
(Deb. 7, Vol. X1,02-o1-lO(5) 
Col. 132-34 

AirpoM at Oehradun 
(Deb. 4, \t>l. XI, 28-01·lO(5) 
Col. 123-25 

AlRolldlnents "' the Te ..... Act 
(Deb. 21, Vol. XIII,24-08-2005) 
Col. 31-34 

Amount for propotedAIiMS at Rilhibsh 
(Deb. 17, Vot. XII, 17..()8·2005) 
Col. 219-20 

CGHS Dispensary in Dehradun 
(Deb. 3, Vol. XI, 27-07-200S) 
Col. 288-89 

COMtnICtio. of Bridges on River 0Mp 
(Deb.ll, \bt. XII,l4-08·200S) 
CoJ.6S 
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Construction of Mini Stadium in 
Unaranchal 
(Deb. 13, ~L XII, 10-01-20(5) 
CoJ.87-90 

Cost of road construction under PMGSY 
(Deb. 10, \b1.XI,OS'--2OOS) 
Col. 99 

Discretionary Fund of Chief Minister 
Fund 
(Deb. 3. 'hI. XI,27'()7-2005) 
CoJ.92-93 

Expansion ofRJU~i National Park 
(Deb. I. Vol. XI. lS.()7-2005) 
Col. 167-68, 

Funds for development of Industries in 
Unaranchal 
(i>eb.2. ~.XI,~7-2005) 
Col. 359-60 

Golden Quadrillllleral Project 
(Deb. 8. Vol. XI, 0).()8-2005) 
Col. 67-69 

Inclusion of Castes in SC and OBC List 
(Deb. 14. \\JLXII, 1I'()8-2005) 
Col. 224-32 

Increase in Health Allowance to 
Pensioners 
(Deb. 17, \QLXlI, 17.()1.2GOS) 
Col. 79-80 

Karail Celebration 
(Deb. 18. VoL XU, 1~200S) 
Col. 72 

Krishi Vigyan J(:endns 
(Deb. 19, Vol. XII, 224200S) 
Col. 141 

Maintenance and uppadation of National 
Highways 
(Deb. 3, \bl. XI, 27-07-200S) 
Col. 538--45 

Navociaya Vidyalayu 
(Deb. 20, 'hI. XlI,23-08-200S) 
Col. 264-65 

Need for effective implelJlentation of 
various Centrally Sponsored Schemes 
for Rural Development (CA) 
(Deb. 4. Vol. XI. 28.()7-2005) 
Col. 391-92 

Need to increase the amount of medical 
allowance being given to retired Central 
Government Employees in Unaranchal 
(MUR377) 
(Deb. 8, Vol. XI. 03-08-2005) 
Col. 541 

Need to provide Canteen Stores 
Departments facilities to retired para-
military forces in Garhwal Parliamentary 
Constituency. Uttaranchal (MUR 377) 
(Deb. 2. Vol. XI. 26-07-2(05) 
Col. 626 

N H DP Phase III A and III B 
(Deb. 8, Vol. XI,03-08-2005) 
Col. 427--37 

One Rank One Pension 
(Deb. 9, Vol. XI,04-08-2005) 
Col. 9-10 

Opening of Bridge on N.H.-58 
(Deb. 8, Vol. XI, 03-08-20(5) 
Col. 368-69 

Opening ofKVs and NVs 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 379-416 

Panchay~t Sanchar Kendras 
(Deb. 13, Vol. XII. 10-08-2005) 
Col. 339 

Pension to Jawans 
(Deb. 14. Vol. XII, 11-Q8-2005) 
Col. 89-90 

Recruitment of Tradesmen 
(Deb. 18, 'hI. XII, 18-08-2005) 
Col. 196-97 

Rehabilitation ofEx-Serviccmen 
(Deb. 14, Vol. XII. 11-08-2005) 
Col. 45 
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Rele~ of Amount under CRF 
(Deb. 3, Vol. XI, 27-O7-2005l 
CoI.497J~ 

Repair of Bridge on N .H.-125 
(Deb. 8, Vol. XI, 03"()8-200S) 
COI.46S-66 

Rural Electrification 
(Deb. IS, Vol. XII, 12..()8-200S) 
Col. 90 

Setting up of Akashwani and Doordarshan 
Kendras in Uttaranchal 
(Deb. 9, Vol. XI, 04"()1-2005) 
Col. SO 

Situation arising out of unsatisfactory 
utilization of funds under the Pradhan 
Mantri Gram Sadak Yojana in 
Uttaranchal and steps taken by the 
Government in regard thereto (CA) 
(Deb. 22, Vol. XIII. 2S..()S-200S) 
Col. 460, 463~7 

Slow Progress ofPMGSY 
(Deb. IS, Vol. XII, 12..()S-2005) 
Col. 176-77 

Standing Committee on Finance-Twenty 
-third and Twenty-fourth Reports-
Presented 
(Deb. 23, Vol. XIII, 29..()S-2005) 
Col. 4 

Standing Committee on Finance-· 
Twenty-First Report-Presented 
(Deb. 2, Vol. XI. 26-07-200S) 
CoI.S9S-96 

Standing Committee on Finance -Twenty-
second Report - Presented 
(Deb. 9, Vol. XI, O4-01-200S) 
Col. 323 

Statement made by the Prime Minister on 
29.07.05 regarding his. recent official 
visit to the United States of America 
(OUR 193) 
(Deb. I, Vol. XI. 03..()S-200S) 
CoI.S77-84 

Supply of Oil to Army 
(Deb. 14, Vol. XII, 1I..()8-200S) 
Col. %-54 

Time for Broadcasting at Pauri and 
Gopeshwar 
(Deb. 22, Vol. XIII, 25..()S-200S) 
Col. 143-44 

Upgradation of National Highways 
(Deb. 13, Vol. XII, \0-01-2005) 
Col. 651 

Khanna, Shri Avioash Rai 

Aeroplanes in Alliance Air 
(Deb. 9, Vol. XI, 04"()S-2005) 
Col. 104 

Ban on coral based Medicines 
(Deb. 19, Vol. XII, 22..()1-200S) 
Col. 92 

Central Law University 
(Deb. 5. Vol. XI, 29..()7-2005) 
Col. 173-74 

Construction/Repair of National! 
Highways by Private Companies I 
(Deb. 13, Vol. XII. \0-08-2005) 
Col. 71-76 

Debt Burden of Government 
(Deb. IS. Vol. XII, 12"()S-200S) 
Col. 22-26 

Decline in ProfitofHPCL 
(Deb. 18, Vol. XII. IS..()8-200S) 
Col. 81-82 

Deployment of Additional Coaches 
(Deb. 14, Vol. xn, 1\"()1-200S) 
Col. 84 

I 
! 

Development ofChambal Area in Mad. 
Pradesh 
(Deb. 19, Vol. XII. 22"()S-200S) 
Col. 131 

Dialogue with ULFA 
(Deb. 2. Vol. XI, 26"()7-2005) 
Col. 509-10 

I 



LOKSABHA 
Disapproval of the Citizenship 

(Am.ndmeftt) Ordinance, 200S alld 
Citizet1lhip (Amendment) Bill, 2005-
(Statutory Res.) - Co.sid. &: Pass 
~. 16,~.X1J, 1~-200S) 

Cot 461-1S3 

Economic Co-opcrasion widt Iraq 
(Deb. 3, \bL XI,27-07-2005) 
CoI.4SI--s3 

Entering of Explosivcs in IGI 
(Deb. 12,~1. XII,09.o8-2(05) 
Col. 76-77 . 

Export ofBMmati Rice 
(Deb. 7, ~I. XI, 02-08-2005) 
Col. 185-86 

Failure of the Government to take action 
against persons indicted by the 
Nanavati COMmission of Inquiry-
(AM}-motion neptived 
(Deb. 13, \bI. XII. 1()'oS-2005) 

. Col. 77&-81 

Gyan Kendra 
(Deb. 10, ~1. XI, 05-08.2(05) 
Col. 359-60 

Improving Mobile Phones Lines 
COMoctivity 
(Deb. 3, ~I. XI, 27-07·2005) 
Col. 68-69 

Inclusion of Bauria Cute in ST List 
(Deb. 20, ~I. XII, 23-08-2005) 
Col. 101 

Introduction ofUnrescrved Ticket System 
at Statiolts 
(Deb. 9, ~1. XI, 04-01-200') 
CoI.233-~ 

MaiJdonancc of Bor.ors CalWlOftl 
(Deb. 4, 'WI. XI, 2I-07-200S) 
CoI.II2-11 

MMS Facility 
(Deb. 21, 'WI. XIII, 24-08-2(Xm 
Col. 55-56 

National f'ertitD- L ...... 
(Deb. I, \obI. XI, 2S.o1-2OOS) 
Col. 332·33 
(Deb. I ) , \bl. XII, OS..()I·1OO5) 
CoI.470-7J 

National Wetfand Policy 
(Deb. 19. \obI. XII. 22-01.2(05) 
Col. 331-32 

Need to take steps to check wse of dNas 
by the youth in Punjab (MUR 377) 
(Deb. 17, \bI. XU, 17-OS-200S) 
Col. 480 

Norms for Decrlarill8 Tourist CeRtres 
(Deb. II, \bl. xn, 08-98-2005) 
Col. 277-78 

PanchayatPonalScheme 
(Deb. 14, \obI. XII. 11-08-20(5) 
Col. 111-82 

Participation of States in Export 
(Deb. 20. \obI. XII. 23-08-2005) 
Col. 140-41 

Pension to BSF Jawans 
(Deb. 7, Vol. XI. 02-08-2005) 
Col. 156-57 

Production of Iron Ore 
(Deb. 6, Vol. XI. 01-08-2005) 
Col.32Jl23 

Production of Sugar 
(Deb; 6, Vol. XI. 01-08-2005) 
Col. 203-04 

Project Tiger 
(Deb. II, Vol. XII, 08-01-2005) 
Col. liS-IS 

Promotion of5ports 
(Deb .• , 'WI. XI,034lOOS) 
CoI.~110 

Reducing Rate ofPolta1 s...p. 
(Deb. 17. \obI. XII, 17.10(5) 
Col. 112-13 
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Relaxation in recruitment in Army 
(Deb. 4. Vol. XI, 28.o7.200s) 
Col. 228 

Replacement of Coaches of Shatabdi 
Express Trains 
(Deb. 14, Vol. XII.II.oI-2005) 
Col. IS 

Rise in price of essential commodities 
including hike in petroleum prices 
(OUR 193) 
(Deb. 16. Vol. XII. 16-08·2005) 
Col. 477·--j5 

Simplifying Passport Issuance proccdure 
(Deb. I. Vol. XI, 03.o1-2005) 
Col. 37-31 

Terrorism in the country including auack. 
on Ram Janam 8humi Complex (OUR 
193) 
(Deb. 9, Vol. XI, 04-01·2005) 
Col. 467--69 

Terrorist Links with China 
(Deb. 12, Vol. XII, 09.o1·200S) 
Col. 3 19-20 

Tiger Reserves 
(Deb. I. Vol. XI, 2S.o7-200S) 
Col. 123-30 

Track Renewal 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 37·31 

Training to Criminals 
(Deb. 7, Vol. XI, 02.o8-2005) 
Col. 245-46 

Vacant Posts in CBI 
(Deb. 3, Vol. XI, 27.o7·200S) 
Col. 290-91 

Khanna, Shri Vinod 

Setting up Food and Drug Testing 
Laboratories 
(Deb. 17, Vol. XII. 17.oS-2OGS) 
Col. 21-24 

Kharven ...... Shri s.1(. 
~greemcnt on Bus-Service with Pakistan 

(Deb. 3, Vol. XI, 27.o7-2005) 
Col. 151·52 

Agricultural Education 
(Deb. II. Vol. XII,08.o8-2005) 
Col. 383-84 

Allocation of Funds for Combating AIDS 
(Deb. 13. Vol. XII, 10-01-2005) 
Col. 403-1 8 

Allocation of Power to Tamil Nadu 
(Deb. IS, Vol. XII, 12-01·2005) 
Col. 86-87 

Alternative Fuel to LPG 
(Deb. 9, Vol. XI, 04-08-200S) 
Col. 199-200 

Augmentation of Water Resources 
(Deb. 19. Vol. XII, 22-01-2005) 
Col. 141-44 

Bio Diesel from Plants 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 155-56 

Boosting of Production in KVIC 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 62 

Child Labour 
(Deb. II, Vol. XII, 01-01-2005) 
Col. 189-92 

Clearance of Baggage at Airports 
(Deb. 4, Vol. XI, 28.o7-200S) 
CaUlS 

Compensation to Tsunami Affected 
Farmers 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 276 

Concession for Higher Education 
(Deb. 12, Vol. XII. 09-08·2005) 
Col. 361 
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Conservation of Water Resources 
(Deb. 19, \bl. XlI, 22-08-200S) 
Col. 237-38 

Construction of Community CentreslBarat 
GIws 
(Deb. 2, \bl. XI, 26-07-2005) 
Col. 464-465 

Construction of Earthquake Resistant 
Houses 
(Deb. 12, ~1. Xli, O9-OS-2005) 
Col. 409-10 

Construction of New Hotels 
(Deb. I, \bt. XI, 2S-07-2005) 
CoI.SI8-19 

Construction of Night Shelters 
(Deb. 7, Vol. Xl, 02-OS-200S) 
C01.2S3-94 

Creation of a New Division 
(Deb. 18. Vol. XII, 18-08-200S) 
Col. 269-70 

Cultivation of Coconut and Groundnut 
(Deb. 19. Vol. XII, 22-08-2005) 
Col. 32fr-28 

Development of Coastal Area 
(Deb. 15, Vol. XII,12-08-2005) 
Col. I 74-7S 

Development of Roads and Related 
Infrastructure of International 
Standards 
{Deb. 21, Vol. XIII. 24-08-200S) 
Col. 336 

Development of Tuticorin Port as 
International Hub 
(Deb. S, Vol. XI, 03-01-2005) 
CoLlI7 ... 

Earthquake 
(Deb. 1 0, ~J. Xl, 05-0S-2005) • 
Col. 265--68 ,/J 

Efficiency ofCoI1Ullll'llll Pilots 
(Deb. 4, \til. Xl,28-07-200S) 
Col. 340-41 

Encroachment of Forest Land 
(Deb. II, ~I. XII, 08-01-200S) 
Col. 207-1 I 

Exhibitions Abroad 
(Deb. 16, ~I. XII, 16-08-2005) 
Col. 87-88 

Export ofCoir Products 
(Deb. 16, ~I. XII, 16-08-2005) 
Col. ISS-59 

Export of Natural Silk 
(Deb. IS, ~1. XII, 12-08-2005) 
Col. 232-33 

Export of Poultry G&ds 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 141-142 

Free Internet Facility to Colleges and 
• Universities 

(Deb. 2, Vol. XI. 26-07-2005) 
Col. 576-77 

Funds for Development of Calimere 
Wildlife Sanctuary 
(Deb. 6, ~I. XI, 01-08-2005) 
Col. 364 

Funds for Water Supply Schemes 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 334-39 

Gauge Conversion of Coimbatore-
Dindigul Rail Line 
(Deb. 14, Vol. XII, I ) -OS-2005) 
Col. 287 

Giving a Boost to Lan~line Tefephone 
(Deb. 21, Vol. XIII, 24-08-200S) 
Col. 36--40 

Government oflndia Text Book Presses 
(Deb. 7, ~1. XI, 02-OS-2005) 
Col. 214-15 

Growth in Cargo Traffic ofI.A. 
(Deb. 14. Vol. XII, 11-08-2005) 
Col. 71-n 
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H~Yatra. 
(Deb. 13, 'WI. XII, 10-01-2005) 
Col. 477-71 

Harvestinl of Rain Water 
(Deb. 1 1, Vol. XII.OI"()I-2005) 
Col. 74--76 

Hidden Charges ofPrivlte/Foreign Banks 
(Deb. 5. Vol. XI. 29"()7-2005) 
CoI.I09-JO 

Hosting of Asian Games 
(Deb. 8. Vol. XI. 03"()8-200S) 
Col. 445-46 

Launch of Health based Satellite 
(Deb. 21. Vol. XIII. 24-01-200S) 
Col. 229-30 

Launderettes at Petrol Pumps 
(Deb. 18. \\>1. XII,I8-08-200S) 
Col. 98-99 

Law Commission's Recommendations on 
Eve Teasing 
(Deb. 15. Vol. XII. 12-08-2(05) 
Col. 286-87 

Incidents of Kidney/Organ Losses to STC 
Transplantation 
(Deb. 8, Vol. XI, 03"()8-2005) 
Col. 52-55 

Industrial Licence Policy 
(Deb. 20. Vol. XII. 23-08-2(05) 
Col. 14849 

Installation of Warning System 
(Deb. 9, Vol. XI. ()4..()8-200S) 
Col. 149-50 

Introduction of Metro Rail in big cities 
(Deb. 2, \\>1. XI, 26-07-2005) 
COI.S77 

Investment on Rurallnfrastructre 
(Deb. 10. Vol. XI. 05"()8-2005) 
Col. 59-·-63 

Involvement of Private Corporates in 
NHDP 
(Deb. 13. Vol. XII. 10-08-2(05) 
CoI.SI5-28 

Jayankondam Mining and Electricity 
Project 
(Deb. 3, \\>1. XI, 27..()7-2005) 
Col. 459-60 

Jute Mills 
(Deb. 10. Vol. XI. 05-08-2(05) 
Col. 320-2J 

(Deb. 12. Vol. XII. 09..()8-200S) 
Col. 247-49 

Luxury Tourist Trains 
(Deb. 9. Vol. XI. 04-08-2(05) 
Col. 44-45 

Manufacturing of Wheels 
(Deb. 18. Vol. XII. 18-08-2005) 
Col. 24-30 

MergeroftlSCOwith SAIL 
(Deb. I. \\>1. XI, 25-(74005) 
Col. 332 

Modernisation and Renovation of Palani 
Railway Station 
(Deb. 22. Vol. XIII. 25"()1-2005) 
Col. 288 

Need for Legislation for Reservation to 

Scheduled Castes. Scheduled Tribes 
and other Backward Classes in Higher 
Educational Institutions (CA) 
(Deb. 17. \\>1. XII. 17-08-2005) 
CoJ.450 
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Need to clear the proposal of the 
Government of ramil N.du for 
construction of court buildings in 
Erode district (MlJ R 377) 
(Deb. 4, ~. XI, 2 •. .07-2(05) 
Col. 433-34 

Need to clear the propesal of the 
Government of ramil Nadu for 
development of Arupa ... i Vedugal 
tourist Circuit (MUR 377) 
(Deb. 8, Vol. XI, 03..()S-2005) 
Col. 531-39 

Need to till up the vacancies in Supreme 
Court and all the High Courts for 
speedy disposal of pending cases 
(MUR377) 
(Deb. 14, Vol. XII. 1I"()S-200S) 
Col. 321 

New Rail Lines between Palani-Chamraj 
Nagar 
(Deb. IS. Vol. XII, 1 • ..()S-200S) 
Col. 247 

New Vaccine for Polio 
(Deb. 13. Vol. XII. I()..()S-200S) 
Col. 509 

Non-Utilisation of Medical Equipment 
(Deb. 21, Vol. XIII. 24"()S-200S) 
Col. 332-33 

Norms for Appointment as Member of 
TAC 
(Deb. 17, Vol. XU, 17..().-2005) 
Col. 249-S2 

Opening CGHS Dispensaries in Tamil 
Nadu 
(Deb. 17. Vol. XII. 17"()S-2005) 
Col. 304 

Opening of Petrol/Diesel Outlets/LPG 
Asencie. 
(Deb. 22, \bl. XlII, 25-01-200', 
Col. 156--57 

Para!l and caterina Minas 
(Deb.", Vol. ~2I-01-200') 
Col. 186-87 

Parking·q. ..... 
(£lob. 4, ~l )cl, la.o,..... 
Col. 350 

Payment ofw.-V, ••• ., ; • ., aill.lOO4 
-Consld.1' ..... 
(Deb. 17, Vol .•• '11-61-20(5) 
Col. 514-1. 

Poaching of Dolphin 
(Deb. 6, Vol. XI, OI-oS-lOt', 
CoI.13S-36 

Polyclinics under £CHS 
(Deb. 22, Vol. XHI,2S..()I·200S) 
Col. 89-96 

Post Gradlllfe Programme in Psyc;hiCy 
(Deb. 8, Vol. XI. 03-08-200S) 
CoJ.4SS-87 

Printina ofTetcphone Directories 
(Deb. 13, Vol. XII. 10-08-2005) 
Col.301"()2 

Production of Cash Crops 
(Deb. 12, Vol. XII, O9-OS-200S) 
Col. 43-47 

Production of Milk and Milk Products 
(Deb. I, Vol. XI. 25-07-200S) 
Col. 291-93 

Production of Milk and Milk Pro<iuets ira 
Gujarat 
(Deb. t, \\>1. XI,2S-07·20(5) 
Col. ]39-40 

Profit ofNALCO 
(Deb. to, Vo\. XI,OS-O&·2O(5) 
Co\. 177·78 

Profit/Loss of Steel PSU 
(Deb. II, 'WL Xll,0WJ..»0J) 
Col. 279-81 

Progress under h,frutructurtt 
Invelopment of'Mep·Citiee SeII.me 
(Dab. 20, \bL XII. 2J..OI..lM5) 
Col. 299 



NAMEINOEX 611 

Promotion of Indiaft Laft&uIIes Abr0a4 
(Deb. l6, \obI. XII, 16-08-2005) 
Col. 202-03 

Promotion ofSanakrtt ~ 
(-Deb. 16. \bl. XII. 16-01-~ 
Col. 279--81 

Promotion of Tamil Abroad 
(~b. 9. Vol. XI, 04-08-2005) 

. Co1.318·19 

Protection aftd Maintenance of India Gate 
(Dtb. 12. Vol. XII.09-01-200S) 
Co1.3~ 

Rain Water Harv .. tina jJl Delhi 
(Deb. 7, Vol. XI. 02'420(5) 
Col. 78·79 

Recommendation of B. Munlckar 
Commilee 
(Deb. 2. Vol. XI, 26-07-20(5) 
Col. 542 

Refineries in Tamil Nadu 
(Deb. 22. Vol. XIII. 25-08.2(05) 
Col. 245-46 

Reforms in Power Sector 
(Deb. S, Vol. XI. 29-07-2005) 
Col. 263--65 

Release of Commemorative Stamp 
(Deb. 17, Vol. XII.17-08-200S) 
Col. 184 

Rise in price of essefttial commodities 
including hike in petroleum prices 
(OUR 193) 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 485-87 

Salem and Thoothukudi Airports 
(Deb. 14. Vol. XII. 11.01-20(5) 
Col. 237-38 

Sales and Proftts of Keftdriya Bhandar 
(Deb. 17. Vol. XII. 17-08-20(5) 
Col. 284-15 

Security IC Reii,ious Places 
~.20. Vol. XII. 23-08-2005) 
Cot.1SS 

Service Tax 
(Deb. 10. \fQ1. XI,OS-Oa-lOti, 
Col.l37·l8 

Sethusamudram Project 
(Deb. 3, Vol. XU1-G1-206S) 
Col. 59--62 

Setting up Food and Drug Testing 
Laboratories 
(Deb. 17, Vol. XII. 17-08-2005) 
Col. 16-26 

Setting up of Airforce Station at Thanjavur 
(Deb. 9, Vol. XI, 04-08-2(05) 
Col.2S1 

Setting up of Aviation University 
(Deb. 22. Vol. XIII. 25-08-2005) 
Co1.18S-81) 

Setting up of Business Post Centres 
(Deb. 3, Vol. XI. 27-07-2005) 
Col. 263-j2 

Setting up of Law Institutes 
(Deb. 20. Vol. XII, 23-08-200S) 
CoJ.260 

Setting up of Medical Curriculum 
Committee 
(Deb.'. Vol. XI. 03-08-2005) 
CoI.lII 

Seetin, up of New Airbases 
(Deb. II. \VI, XII.II-OI-200S) 
eel. 174 

Setting up of WiRe Board 
([)eb.6.~.}{I.OIJO~2{M)S) 

Col. 2t2-1J' 
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Setting up Parks/Sanctuaries 
(Deb. 19, \01. XII. 22-08-2(05) 
Col. 123-24 

Simplifying the Procedure of Releasing 
Money of the Deceased Depositors 
(Deb. 5, Vol. XI. 29-07-2(05) 
Col. 373-74 

Theft Cases at Airports 
(Deb. 14. Vol. XII, 11-08-2005) 
Col. 295 

Track Cleanliness 
(Deb. 14. Vol. XII, 11-08-2(05) 
Col. 201-202 

Trade Deficit 
(Deb: 7. Vol. XI. 02-08-2005) 
Col. 23(}-33 

Upgrading Facilities at Major Hospitals 
(Deb. 3. Vol. XI, 27-07-2005) 
Col.320-21 

Village on Wheels' Trains 
(Deb. 4. \bl. XI. 28-07-2005) 
Col. 262-63 

Visit of Tourists to Kashmir 
(Deb. I. Vol. XI, 25-07-2005) 
Col. 196-97 

Koli, Shri Ramswaroop 

Complaints Against Den~1 Colleges 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col. 123-24 

Demand for Supplementary Grants 
(Railways). 2005-06 and Demands for 
Excess Grants (Railways). 2002-03 
(Deb. 14, Vol. XII. 11-08-2(05) 
Col. 432-33 

Need to develop the barren unproductive 
land in Dholpur district of Rajasthan 
for generating employment (MUR 377) 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 522-23 . 

PetrollDiescl Retail Outlets 
(Deb. 22. \01. XIII. 2S-o'-2005) 
Col. 128-29 

Kony.k, Shri W. WI8IJuh 
Natural Calamities in the Country (DU R 

193) 
(Deb. 4. Vol. XI. 28-07-2005) 
Col. 493-94 

Situation arising out of on-going economic 
blockade in Manipur resulting in non-
availability of essential commodities. 
including medicines and steps taken 
by the Government in regard thereto 
(CA) 
(Deb. 9. Vol. XI, 04-08-2005) 
Col 345-46 

Kori, Shri Radhey Shyam 

Umarahat Lift Canal Scheme 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 161-62 

Koshal, Shri Raghuveer Singh 

Activities of ASI Abroad 
(Deb. 4. Vol. XI., 28-07-2005) 
('01. 107-08 

Activities ()f Madarsas 
(Deb. 20. Vol. XII, 23-08-2005) 
Col. 173 

Activities of Militants 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 473-78 

Adoption of International Law by us 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. 203 

Ajmer-Ko18 Rail Line 
(Deb. 9, Vol. XI. 04-08-2005) 
Col. 54-5S 

Alleged Increase in Corruption 
(Deb. 13, Vol. XII. 10-08-2005) 
Col. 327-28 
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Assessment of Performance of IAS/IPSI 
tFSIIRS otracers 
(Deb. 17, ~I. XIl,17-01-100S) 
Col. 182 .. 3 

Bottlenecks in Anracting Foreign Tourists 
(Deb. 19, \t)1. XII. 22-08-lOOS) 
Col. 132-33 

Cases Registered by CBI 
(Deb. 13. Vol. XII, 10-08-2005) 
Col. 44748 

Constant Increase in Steel Stock 
(Deb. I, Vol. XI, 2S-07-200S) 
Col. 404-05 

Construction of New Roads for East-Wesl 
Corridor 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 80-81 

Danger from Parechu Lake 
(Deb. 19. Vol. XII. 22-08-2(05) 
Col. 199-200 

Details of Completion ofNRCP 
(Deb. I. Vol. XI.2S-07-200S) 
Col. 142-45 

Difference between HIV Positive and AIDS 
(Deb. 13. Vol. XII. IO-OS-200S) 
Col. 83-85 

Disbursement of Funds by NSFDC 
(Deb. 4. Vol. XI. 2S-07-2005) 
Col. 191--202 

Farmers Benefited under NAIS In 

Rajasthan 
(Deb. II. Vol. XII,08-08-200S) 
Col. 155-56 

Four Laning of N.H.· 76 
(Deb. 17. Vol. XII. 17-08-2005) 
Col.3~ 

Generation of Electricity fro IT) Fusion 
Reactor 
(Deb. 17. Vol. XII. 17-OS·200S) 
Col. 71·72 

Harvesting of Rain Water 
(Deb. 6, Vol. XI. 01-08-2005) 
Col. 129-31 

Higher Education 
(Deb. 2. Vol. XI. 26-07·2005) 
Col. 424 

Inclusion of Flower Valley of Uttranchal 
in World Heritage List 
(Deb. II. Vol. XII.08·08·200S) 
CoI.IS4·SS 

Land under Irrigation 
(Deb. 19. Vol. XII. 22·08·200S) 
Col. 23940 

Mismanagement in Procurement of 
Mustard 
(Deb. I. Vol. XI. 25-07·200S) 
Col. 296·97 

Misuse of National Emblem 
(Deb. 12. Vol. XII. 09-08·2005) 
Col.7S-80 

Non.lncorporation of Changes in 
Computer Reservation System 
(Deb. 14. Vol. XII. 11-08.2(05) 
Col. 7S·76 

Outcome Budget Report 
(Deb. 21. Vol. XIII. 24.08-2(05) 
Col. 187·88 

Railway Projects ofKota Division 
(Deb. 22. Vol. XIII. 25-08-200S) 
Col. 128 

Restructuring ofSciclln: and Tcdlllolog~ 
(Deb. 5. Vol. XI. 29-07-2005) 
Col. 154·55 

ROBs and RUBs in Rajasthan 
(Deb. 22. Vol. Xiii. 25-08·2005) 
Col. 202-03 

Target Fixed for Tenth Plan Period 
(Deb. 17. Vol. XII. 17-08·2005) 
Col. 247 
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.,...... ...... " ...... ,..-
(M .• 6. \\Jl XII, l6-11-lOOS) 
OIl 24-21 

U~odendIIIioft of Raj"" 
N ........ Power PtIftt 

• (DIb.11. Vol XII. 17 ... ·200') 
0Jf.Q0..2.1 

YnwId Tnade Orpnitltioa 
(Deb. 12, \bl. XlI,09-01-20(5) 
Col. 2JO..3 I 

Kep, Dr. P.P. 

Coltltruetion of Ship by Hindustan 
Shipyards Ltd. 
(Dtb. 17, \\)1. XII, J 7'*10(5) 
Col. 111-12 

EnvironMntal Clearance to Airpon in 
Lakshadweep 
(Deb. I. Vol. XI, 25-07-2(05) 
Col. 174-75 

Global Warming 
{lkb. 19. Vol. XII. 22-08-2(05) 
Col. 210-11 

Irrational CombinatiollS in Drugs 
(Deb. 3. Vol. XI. 27-01-20(5) 
Col.S7 

LPG facility 
(Deb. 4. Vol. XI. 28-07~200S) 
Col. 112----15 

N __ I m .... FUIKI 
(Dtb.'. Vol. XI,~ 
Cot 161-73 

N.tritional Deficiency in Children 
(Deb. 3, Vol. XI, 27-07-2QOS) 
Col. 76-78 

Representation received by UT 
Administration 
(Deb. 2. Vol. XI. 26-07-2OOS) 
Col. 536 

S'I.1t"'~_iIeTow .. Ki 
UIrIhadwtep lsi ... 
(OIla. J, ~. Xl, 27.01-28(5) 
Col. 311-12 

Scheme for Promelion of Cotta,e 
Industries 
(Deb. 2, ~1. XI. 26-07-2005) 
CoI.S63-64 

Scholarship to LaklMdweep Stude ... 
(Deb. 7, Vol. XI. 02~-200S) 
Col. 150-52 

Setting up Food and Drul Testing 
Laborator. 
(Deb. 17, Vol. XII. 17-08-lOOS) 
Col. 23 

StUi", up "f Democratic InltitutioltS 
(Deb. 2. Vol. XI, 26-07-lO(5) 
CoI. 57S-576 

Sharing of Rivers Water 
(Deb. 19. Vol. XII, 22-08-200S) 
Col. 275-76 

Supply of POOr Quality Foodgrains in 
Laklhadweep 
(Deb. 6, \tal. XI,OI-Ol-200S) 
Col. lSI .. 

T & D Losses 
(Deb. I 5. \ttl. XII, 12-08-200S) 
Col. 143-4S 

Travel Cone.llion to Senior Citizens and 
Students 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 457 

Uplinking ofTV Channels 
(Deb. 22, Vol. XIII. 25-08-2OOS) 
Col 58 

KrAplani. Shri Srieh ... d 

Agreement on Power Sharing 
(Deb. S, Vol. XI, 29-07-200S) 
Col. 187-88 
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~ 
. (0& 1$,"" XII, 12-01-20(5) 
Col. 39-40 

AuiAlnce to Statea for Irripljon Projects 

Funds for Ht:alth & Family Welfare 
Proarammes 
(Deb. 21, \bI. XIU, 24.01-2005) 
Col. 287-92 

(l')Ib. II ..... XII, 01-01-20(5) Gadgil-Mukherjee f onmtla 
c.L3ll-33 (Deb. 13, Vol. XII. IO-Oa.lOOS) 

Col. 298-99 
Central Assistaace to State Plan 

('Deb. 17, \t)l. XII, 17..()8-lOO5) 
Col. 313-14 

ClPETCentreI 
(Deb. J, ~1. XI. 25-07-20(5) 
Col. 422·23 

CoftOlilion to Ilajutban Small Scale 
ittdUtriea Corporation 
~. 12, \i)1. XII,09-08.2805) 
Col. 122 

COlwenioa of State Highways Into 
N.tioDaf Hithways (CIb.'. \t)1. XI. 03-08-2005) 
Col. 421 .. 22 

Crops under MIP 
(Deb. 6, \t)UO, 01-08-2005) 
CoI.361~2 

Declaration of National Hiahways 
(Deb. I, \t)1. XI, 03-08-2005) 
Col. 381-82 

Dittributioll of Seed. at Low Prices 
(Deb. 6, "WI. XI,OI4-200S) 
Col. 173-74 

BSI HOIpitlis 
(Deb. I. \t)1. XI, 25-07.20(5) 
CoI.283..a4 

B,....diture Incurred on NDSI 
(Deb. 13, \bl. XII, 10-08-2005) 
Col. 63940 

Four Laning o(Natioaal Highway 
(Deb. 17, \bJ.XII,I7-oS-2oo5) 
Col. 349 

Housing Projects 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 125-- 27 

Import of Marble 
(Deb.lmI2. Vol. XII. 09-08-2005) 
Col.3 I 2--13 

Incrtlsinl Thickness ofN.Hs. 
(Deb. 17. Vol. XII, 17-oS-2005) 
Col. 146-47 

Krishi Vigyan Kendras 
(Deb. II. Vol. XII,08-OS-2oo5) 
CoI.4S6 

Mobile Service in Rajasthan 
(Deb. 21, ~I. XIO.24-08·2005) 
CoI.3SO-SI 

Nannada Canal Project of Rajasthan 
([)lb. 1,"~.)(I,2S-07.200S) 
Col. 430-32 

National Horticulture Mission 
(Deb. II, \bl. XII, 08-OS-2005) 
Col. 423 

Norms for Financial Assistance to States 
(Deb. 8, Vol. XI, 03-oS-200S) 
Col. 273 

Oilseeds Technology Mislion 
(Deb. II, Vol. XU, 08 .. 08.1(05) 
Col. 442-45 

Pending Proposal of Works on N.H ... II 
(Deb. 8, "01. XI, 03-o8-200~) 
Col. 363-64 

Plantation of Saplings 
(Deb. 19. Vol. XII, 22-08-2(05) 
Co1.314 .. 15 
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Pre and Posl-Matric Scholarship Schemes 
for SCs and OBCs Students 
(Deb. 9. \t>1. XI. 04-01-2005) 
Col. 300-02 

Procurement of Coarse Grains 
(Deb. J I. \VI. XII. 0'~'-2005) 
Col. 40-41 

Quality of Seeds 
(Deb. 6. \t>\. XI. 01..()8·2005) 
Col. 269-70 

Rail Projects of Rajasthan 
(Deb. 9, \ill. XI, 04-08.20(5) 
Co\'t~8 

Refinery in Rajasthan 
(Deb. 9. \ill. XI. 04-08-2005) 
Col. 125·26 

Reservoir Project 
(Deb. 19. \t>1. XII. 22.08.2(05) 
Col. 122-23 

Setting up of Lignite based Power Plant 
byNLC 
(Deb. 21. Vol. XIII. 24-08-2(05) 
Col. 142 

Setting up ofPanchayat Training Centres 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 101-02 

Supply of Gas to Dholpur Power Plant 
(Deb. 18. Vol. XII. 18-08·2005) 
Col. 166 , 

Water Lifting and Supply Project of 
Rajasthan 
(Deb. I. Vol. XI. 25-07.20(5) 
Col. 525 

Krishna, Shri Vijoy 

Bihar Budget. 2005-06 

Demands for Grants on Account (Bihar}-
2005~ 

(Deb. 10. Vol. XI. 05-08·2005) 
Col.411---13 

Bt COUon' Seeds 
(Deb. 19. Vol. Xn.22-01-200') 
Cot. 271·72 

Demand for Supplementary Grants 
(Railwa),s), 2005.()6 and. Demands for 
Excess Grants (Railways). 2002-63 
(Deb. 14. \t>1. XII. 11-01-2005) 
Col. 461-62 

Failure of the Govemmenllo take action 
against persons indicted by the 
Nanavali Commission oflnquiry. (AM) 
.. motion negatived 
(Deb. 13. Vol. XII. 10-08-2005) 
Co\. 705--09 

Implementation of Projects by CPWD 
(Deb. 12. Vol. XII. 09-08·2005) 
Col. 359-60 

Joining of Duties 
(Deb. 22. Vol. XIII. 25-08-2(05) 
CoUI2 

L.aw and Order in Delhi 
(Deb. 7. Vol. XI. 02-08-2005) 
Col. 28 

Passenger and Cargo Trame at Airports 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 20 

Smuggling of Liquor 
(Deb. 15. Vol. XII. 12-08-2005) 
Col. 150·51 

Krishnadas, Shri N.N. 
Amount Spenl on Construction of 

N<ltionuillighways 
(Ddt 8. Vol. XI. 03-08-2005) 
Col. 332 ·35 

Ban 011 Impon of Used Tyres 
(Deb. 12. Vol. XII. 09-08·2005) 
Col.3ll-12 

Closing Down/Downgrading of Post 
Offices 
(Deb.D. Vol. XII. 10·08-2005) 
Col. 7--9 
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(Deb. II, Vol. XII. OS-08-2005) 
Col. 83-95 

Escaping of prisoners from Tihar Jai I 
(Deb. 2. Vol. XI, 26-07-2005) 
Col. 374-75 

Exploitation of Ground Water 
(Deb. I. Vol. XI. 2S-07-200S) 
Col. 49S--S00 

Impact of Power Shonageon the Economy 
(Deb. 15, Vol. XII. 12-08-2005) 
Col. 13-14 

Indebted Farmers in the Country 
(Deb. 6. Vol. XI,OI-OS-2005) 
Col. 402---OS 

Investment in Agriculture Sector 
(Deb. 11. Vol. XII.OS-OS-2005) 
Col. 195-·-97 

NABARD Guidelines for Co-operative 
Societies 
(Deb. 15. Vol. XII, 12-0S-2005) 
Col. 127 

National Alliance Mission-2007 
(Deb. 12. Vol. XII. O9-OS-2OO5) 
Co1.114-15 

National Policy for Persons with 
Disabi I ities 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 142-43 

Natural Calamities in the Country (DUR 
193) 
(Deb. 3, Vol. XI, 27-C7-2005) 
Col. 644-47 

Production of Paddy 
(Deb. II, \t>1. XII, OS-C8-200S) 
Col. 225-26 

Release of Forest Land for Pilgrim Centres 
(Deb. I, \t>1. XI, 25-C7-2005) 
Col. 268-76 

(Deb. 7, Vol. XI, 02-CS-2005) 
Co1.1S2-53 

ROB in Railways 
(Deb. 9, \bl. XI. 04-CS-2005) 
Col. 140-41 

Sethusumudram Project 
(Deb. 3, Vol. XI, 27-07-20(5) 
Col. 59-62 

Shortage of Funds for Rura I Development 
Schemes 
(Deb. 10, Vol. XI.05-OS-20()5) 
Col. 204-05 

Situation arisir?g out of Shortage of LPG 
in the Country and Stoeps taken by the 
Government in regard thereto (CA) 
(Deb. IS. Vol. Xli, IS-OS-200S) 
Col. 321, 323-24 

Study of IT Services in Wor Id Market 
(Deb. 8, Vol. XI. 03-08-2(..105) 
Col. 207-12 

Study on Ground Wat'er Resources 
(Deb. 6, Vol. XI. 01-08-2005) 
Col. 267-69 

Utilisation ofFund~. Collected for Tsunami 
(Deb. 7, Vol. Xl, 02-08-2005) 
Col. 58 

VAT Implementation 
(Deb. 10, Vol. : )(1. 05-OS-2005) 
Col. 37-38 

WTO Conference 
. (Deb. 2. Vol. XI. 26 -07-2005) 
Col. 448-49 

Krilhnan, Dr. C. 
D •• and for Supplementary Grants 

(Railwaya). 2005-06 and Demands for 
Excess Onmts (Railwa)'l), 2002-43 
(Deb. 14, \bL XII, 11-Q8-200S) 
Col. 412-413 
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.~ationaI Rural Employment Guarantee Bill, 
2004-:('.onsid. 
(Deb. 19, \hI. XII,22-08-2005) 
Col. 618-19 

Need to provide better infrastructural 
facilities at prcpos~ Indira Gandhi 
National Park and Wild Life Sanctuary 
in Pollachi, Coimbatoredistrict, Tamil 
Nadu (MUR 377) 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 330 

Situation arising out of problems being 
faced by the Beedi workers in the 
country. particularly in Keralaand steps 
taken by the Government in regard 
thereto (CA) 
(Deb. II, ~L XII, 08-08-2005) 
Col. 501-02· 

KrillJ,naswamy, Shri A. 

Incident of Lathicharge on workers of 
Honda Motors at Gurgaon 
(Deb. 2. Vol. XI, 26-07-2005) 
Col. 29-30 

Natural Calamities in the country (OUR 
193) 
(Deb. 10, Vol. XI,05-08·2005) 
Col. 424 

Ned to construct a new airport at 
Sriperumbudur instead of evicting 
villages adjoining Meenabakam 
Airport, Chennai for the purpose of its 
extension(MUR 377) 
(Deb. 23, Vol. xm. 29-08-2005) 
Col. 59-60 

Need for Legislation for Reservation to 
Scheduled Castes, Scheduled Tribes 
and other Backward Classes in Higher 
Educational Institutions (CA) 
(Deb. J 7. Vol. XII, ~ 7-08-2005) 
Col. 440. 44243 

Need to ban donations being charged by 
professional self managed colleges 
from poorer sections of the society in 
Tamil Nadu (MUR 377) 
(Deb. 14. ~J. XII, 1I-08-200,S) 
CoJ.327-28 

Reservation of one third of seats for 
women in all the State Legislature and 
Parliament 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 45's-56 

Rural Sanitation Programme 
(Deb. 10, Vol. XI, 05-OS-2005) 
Col. 29 

Situation arising out of unprecedented fall 
in price of green tea leaves particularly 
in Nilgiri Hill District of Tamil Nadu 
causing hardships to the small tea 
growers and steps taken by the 
Government in regard thereto (CA) 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 476 

Use of Railway Land (H.A.H. Dis) 
(Deb. 15, Vol. XII. 12-0S-2005) 
Col. 393 

Kumar, Shri MaDoj 
Community Development Programme of 

Rajhara Coal Field 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 87-89 

Discovery of Coal Reserves 
(Deb. 13, Vol. XII, 10-0S-200~) 
Col. 324-27 

Funds for Diagnostic Centre 
(Deb. J 3, Vol. XII, 10-08-2005) 
Col.S3 

Geographical Landmark (Registration and 
Conservation) Act, ) 999 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 412-13 
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Oeological Survey by Coal Mines 
(Deb. 17, "W>1. XII, 17-08-200S) 
Col. 84 

Multi-Purpose Projecll 
(Deb. II, \bl. XII,OI-08-2(05) 
Col. 137-41 

Open ina of Poet ornc .. 
(Deb. 17, \bl. XII, 17-OS-200S) 
CoI.IS6-5S 

O)'erloading/Underloading of Goods by 
Coal CoMpanies 
(Deb. 17, \bI. XII, 17-08-200S) 
Col. 147 

RwiwlofHEC 
(Deb)), \bl. XI,04-08-2(05) 
Col. 52 

Sale of Stamp Paper 
(Deb. 15, \bl. XII, 12-08-200S) 
Col. 74-75 

Theft ofyehicles 
(Deb. 16, \bl. XII, 16..()8..200S) 
0>1.80-81 

Cattle PasslUnder Pass on NH-4 
(Deb. 13. Vol. XII, IO-OS-200S) 
Col. 127·29 

Chamatkar Cotton in Karftataka 
(Deb. 11, Vol. XII. 08-08-2005)' 
CoI.lS8--60 

Conversion of Coal into Oil 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 277 

Four Laning on N.H. No.4 
(Deb. 13, \bl. XlI,10-08-200S) 
Col. 638 ' 

Pa)lll1elJl ofInsunn:e oCCIaims ofF.-mers 
ofKarnataka 
(Deb. 1 J, \bl. XII,OS-08-2005) 
Col. 43 " '4 

Reservation in Armed Forces, Judiciary 
and Autonomous Bodies 

(Deb, 14, Vol. XII, 11-08-2005) 
Col.S9 

Road Work Relating to four Laning under 
GO Project 
(Deb. 2 I, Vol. XIII, 24..08-200SJ 
Co1.75-n 

Kup.,... ... , S ..... -C. 

Establishment of More Holiday HOttles! 
Guest Houses 

(Deb. 16, \bl. XII, 16-08-200S) 
Col. 123-24 

Failure of the GOyernment to take action 
against penons indicted by the 
Nanavati Commission oflnquiry - (AM) 

motion negatived 

(Deb. 13. Vol. XII, 10-08-2005) 
Col.7S2-53 

Import Prices of ErythroMycin, 
Thiocyanate and Pencilline 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 104-05 

Kissan 5eva Kendra 

(o.b. 18. Vol. XII, I S-08-20(5) 
Col. 128-19 

Need to ensure'cot1tpliance oftabour laws 
by MNCs filnctioning in India (MUR 
377) 

(Deb. I I, '1b1. XII, 08-08-2005) 
'Col. 532 

MOC for opening of Petrol Pumps 
(Deb, 4, \bl. XI,2S-07-2005) 
Col. 229·30 
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Payment of Wages (Amendment) Bill, 2004 
- Consid. &. Pass 
(Deb. 17, \oJ. XII, 17..cS-200S) 
COl.S02..C3 

Kurup, Adv. Surah 

Abolition of Child Labour Bill. 2005--
Consid. &. Withdrawn 
(Deb. IS, \bl. XII, 12..cS·200S) 
Col. 367--69 

Agriculture Credit 
(Deb. 10, \bl. XI, OS-OS-200S) 
Col. 1 ()()..() 1 

Alleged ill· Treatment oflndi3ll6 Abroad 
(Deb. 21, \bJ. XlII, 24~·200S) 
Col. 28 

Assured Irrigation under Bharat N irman 
(Deb. 17, Vol. XII, 17..cS-2005) 
Col. 356-57 

Audit of Credit Cooperatives 
(Deb. 11, Vol. XII,OS..c8-200S) 
Col. 166 

Cadre review in Passport Offices 
(Deb. 13, Vol. XII,.1().()1.200S) 
Col. 305 

Cess on Petrol 
(Deb. 10, Vol. XI, OS'()8-200S) 
Co1.201~ 

Constitution (Amendment) Bill, 2005-
Substitutiolr of new article for artic1e 
130 by Shri Suresh Kurup-Int. 
(Deb. IS, \bI. xn, 12'()8-l00S) 

Cot. 351 

Coverage of A.A.V. 
(Deb. 6, Vol. XI, 0 I..cS·2005) 
Col. 13-16 

Decline in Population of Wild Animals 
(Deb. II, Vol. XII, OS..c8-2005) 
Col. to 

Estimate of Expenditure for Bharat N irrnan 
(Deb. 17, Vol. XII. 17..c8·2005) 
Col. 322-24 

Export Duty Drawback Facilities 
(Deb. 5, Vol. XI, 29-07·2005) 
Col. 170 

Export Parity Price 
(Deb. 4, Vol. Xl, 28-07·2005) 
Col. 299 

FIPB approved FDI 
(Deb. 10, Vol. XI, 05-08-200.5) 
Col. 323-24 

High Court and Supreme Court Judges 
(Salaries and Conditions of Service) 
Amendment Bill, 2005 
(Deb. 21, Vol. XIII, 24..cS·2005) 
CoI.5SS·S6 

Holding of Biennial All India Conference 
of Passport Employees Association 
(Deb. 8, Vol. XI, 03..c8·200S) 
Co1.24~ 

Implementation of Arbitration Awards 
(Deb. 8, Vol. :XI, 03.{)8-200S) 
Col. 349·50 

Import ofFumiture 
(Deb. 2, \bl. XI. 26..c7-200S) 
Cot 528·29 

Investment in Infrastructure 
(Deb. 1 S, Vol. X1I, 12..ca..200S) 
Col. 207-08 
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IREP 
(Deb. IS. Vol. XII. 12-08-2(05) 
Col. 128 

Non-Payment of Salary to School Teachers 
(Deb. 17. Vol. XII. 17-08-2(05) 
CoI.312-\3 

One Rank One Pension 
(Deb. 9. Vol. XI. 04-08-200S) 
Co1.S-13 

Payment of VRS dues to employees of 
HMTLrd. 
(Deb. 4. Vol. XI. 28-07-2005) 
Col. 130-31 

Promotion of Export in Pharmaceutica4 
Sector 
(Deb. 1. Vol. XI, 25-07-2005) 
Col. 259-60 

Protection of Wildlife and Environment 
(Deb. I. Vol. XI. 25-07·2005) 
CoI.416-· 18 

Reservation of atleast one third of seats 
for Women in all the State Legislatures 
and both Houses of Parliament (Res.) 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 541--43 

Review of listing/delisting norms 
(Deb. 10. Vol. XI, 05-08-2(05) 
Col. 127--29 

Revision of Disability Pension 
(Deb. 22. Vol. XIII, 25-08-2005) 
Col. 154 

Rules Governing family Pension 
(Deb. 8. Vol. XI. 03-08-2005) 
Col.J3Q 

Scheme on performance and credit rating 
of Small Scale Industries 
(Deb. 2. Vol. XI, 26-07-2005) 
Col. 435-36 

Strengthening of AIR 
(Deb. 4. Vol. XI. 28-07-2005) 
Col. 244 

Work in Fishing Convention, 2005 
(Deb. 19, Vol. XII,22-08-200S) 
Col. 182-83 

Kushwaha, Shri Nanndn Kumar 

Activities of Militants 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 473-78 

Agreements with Russia in Atomic Energy 
Sector 
(Deb. 3. Vol. XI, 27-07-2005) 
Col. 455-56 

Akshay Urja for Rural Electrification 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 387-88 

Amendment/Repeal of Forest 
(Conversion) Act, 1980 
(Deb. I, Vol. XI, 2S-07-200S) 
Col. 439-40 

Anti-Retroviral Therapy 
(Deb. 3, Vol. XI. 27-07-2005) 
Co1.15~1 

Bio-mass 
(Deb. IS, VOl. XlI,12-08-200S) 
Col. 204-05 

Central Marine Engineering and Shipping 
University 
(Deb. 3, Vol. XI. 27-07·2005) 
Col. 525-26 

Closure of Units of Directorate Of field 
Publicity 
(Deb. 18. Vol. XH. 18-08-2005) 
Col. 209-1 I 

Construction of Dwelling units for poor 
(Deb. 2. Vol. XI, 26-07.2005) 
Col. 482-86 

Contaminated Drinking Water 
(Deb. 19, Vol. XII, 22-08-2(05) 
Col. 186-89 

Crash of Aircraft 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 267-70 
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Dam.,e to Rail Rotlte by Flood 
(Deb. 9, \obI. XI, ~8-200S) 
Col. 121-24 

DeoliIIe in Water Table 
(Deb. II, 'hI. XII, 08~200S) 
C01.4S6-58 

o.face Deals 
(Deb. 9, \01. XI, 04-08-2005) 
Col. 198-99 

Deposits by PSUs i" Banks 
(Dab. IS, \bI. XII, 12-O8-200~ 
Col. 196-97 

Dilapidated .Condition of NatioRlI 
Hiahways 
(Deb. 17, \01. XII, 17-08-2005) 
Col. 365-70 

Disinvestment of lA/AI 
(Deb. 4, Vol. XI, 28-01-2005) 
Col. 213-14 

Entry of Male Passengers in Ladies 
Coaches 
(Deb. 18, 'hI. XII, 18-08-2005) 
Col. 249-5 I 

ExpansiOn of NCR 
(Deb. 7, Vol. XI,02-08-2005) 
CoI.3-IO 

Extension of Financial Services 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 392 

FDI in Captive Coal Mining Sector 
(Deb. 8, Vol. XI. 03-08-2005) 
CoI.46U9 

Flood 
(Deb. 2, 'hI. XI, 26-01.2005) 
COI.496-SOO 

Foodgrain Banks 
(Deb. 6, Vol. XI, 0i;'()8-2005) 
Col. 340-43 

Foreign Countries Assisting Atomic 
Institutes 
(Deb. 8, 'hI. XI, 03-08-2OM) 
Col. 305-06 

FURds for Railway Proj.cts 
(Deb.n. \01. Xlii, 25-08-200S) 
Col. 163-66 

Funds for Rural Development WIder Toeal 
Sanitation Programme 
(Deb. 5, Vol. XI, 29-07-20Cm 
CoI.213-17 

Fynds to States for Irrigation Projects 
(Deb. 6. VoI.XI.0I-08-200S) 
Col. 353-54 

Gyan Kendra 
(Deb. 10. Vol. XI, OS.os·lO(5) 
Col. 359-60 

Harmful Effects of Pesticides 
(Deb. 6, Vol. XI,0I-08-2005) 
Col. 442-45 

Import of Edible Oil 
(Deb. I. Vol. XI. 25-07-2005) 
Col, 354-55 

Import of Plasma Components 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 297-98 

Incident at Dadri Station 
(Deb. 4. Vol. XI. 28-07-2005) 
Col. 342-45 

Indo-Iran Gas Pipeline 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 12-33 

Indo-Sri Lanka Trade 
(Deb. 12, Vol. XII. 09-08-2005) 
Col. 276-77 

Infiltration Through Rivers and Canals 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 55-56 

Installation of automatic coach wash;R8 
plant 
(Deb. 14. Vol. XII, 11-08-2005) 
Col. 209-1 1 

Irregularities in Construction of Rural 
Roads 
(Dc;b. S. \01. XI. 29-07-2005) 
Co1.367~ 



NAME INDEX 623 

Irregularities in Regional Rural Banks 
(Deb. I S. Vol. XII. 12"()8-200S) 
Col. 65-66 

Lack of Modern Medical Equipment in 
Hospitals 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 81-82 

Loan to Traditional Backward Artisans b~ 
NBCFOC • 
(Deb. 18. Vol. XII. 18-o8-200S) 
Col. 155-61 

Meningococemia Disease 
(Deb. 3, Vol. XI. 27-o7-200S) 
Col.S33-34 

Merger of Associate Banks ofSBI 
(Deb. 5. Vol. XI. 29-o7-200S) 
Co1.4~2 

Modernisation of Non-Profitable Airports 
IDeb. 14. Vol. XII. 1I-08-200S) 
Col. 241-42 

Monitoring of Food Parks 
(Deb. II. Vol. XII. 08-o8-200S) 
Col. 253-S4 

National Offset Policy 
(Deb. 9. Vol. >(1. O4-oS-2005) 
Col. 84-85 

Offer of Electricity to Pakistan 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 347 

Opening of Anganwadi 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 545--51 

Operation of illegal vendors in catering 
system 
(Deb. 14. Vol. XII. II-oS-2005) 
Col.17S 

Ownership Riaht of Land to Adivuis 
(Deb. 7, Vol. XI.02-o8·200S) 
Col. 298-99 

Plan for Double Agricultural Output 
(Deb. 11, Vol. XII. 08-oS-2005) 
Col. 454-S5 

Power Generation 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 318-119 

Procurement Centres in Place of 
Agricultural Mandis 
(Deb. II, Vol. XII, 08..()8-200S) 
Col. 371-72 

Procurement of Cranes 
(Deb. 14. Vol. XII. J 1-08-200.5) 
Col. 134-35 

Production oflndustrial Unit 
(Deb. 16. Vol. XII. 16-08-2005) 
CoI.2SI-SS 

Promotion of Tourism 
(Deb. I, Vol. XI. 2S-07-2(05) 
Col. 181-82 

Railway Projects 
(Deb. 9. Vol. XI, 04-08-2005) 
Co1.2S7·88 

Relaxation to Exporters 
(Deb. 7, Vol. XI. 02-08-2005) 
CoI.2IS-J9 

Renovation of Non-Metro Airports 
(Deb. 4. ~1. XI. 28-o7-200S) 
Col. 275-76 

Review of Implementation of Tenth Five 
Year Plan 
(Deb. 3. Vol. XI, 27-07-2005) 
Co1.2J9-20 

Sening up of Airports in Hill Areas 
(Deb. J 8. Vol. XII, 18-08-2005) 
Col. 271-72 

Siltation in Hydro Power Projects 
(Deb. 5, Vol. XI. 29-07-2005) 
Co1.261~3 

Substandard Fertilizers and Seeds 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 492-9S 

Survey on Promotion of Education among 
SCGirls 
(Deb. IS, VoU{II,I8-0S-200S) 
CoJ.I~9 
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Tinned Food Items 
(Deb. 1 t, \obI. XII, OS.{)8-2005) 
Co1.26S-66 

Touch Screen Termintns at Stations 
(Deb. 14, \obI. XI'., '11-08-20(5) 
Col. 246-47 

Trade Deficit 
(Deb. 7, V".)1. Xl,02-08·200S) 
CoI.230-33 

Traininy., of Sportspersons Abroad 
(De'~. 8, \obI. XI, 03-08-20(5) 
0.>1.376-78 

UrJC ofKulhar, Khadi in Railways 
(Deb. 4, \t)l. XI, 28-07-2005) 
Col. 322 

Virus Affeaed Potatoes 
(Deb. 19, \obI. XII, 22-08-2005) 
CoL 299 

KUlmaria, Dr. Ramkrisbna 

Demand for Supplementary Grants 
(Raimys), 2005-06 and Demands for 
Excess Grants (Railways), 2002-03 
(OC'Jb. 14, \obI. xu, 11-08-2005) 
Ce,l. 389-90 

NatlJral Calamities in the Country 
(DURI93) 
(Deb. 4, \obI. Xl, 28-07-2005) 
Col. 515-17 

Warehousing Corporations (Amendment) 
Bill, 2005 - Consid& Pass 
(Deb. 23, \\11. XlU, 29-01-2005) 
Col. 141-42 

Lablrl, Sbrl Samlk 

Allocation of funds for Combating 
Diseases 
(Deb. 3, Vol. XI, 27-07-2005) 
CoLS48 

Purchase of Land by K.V.S. 
Deb. 12, Vol. XII, 09-08-2005) 
0,1.152 

Raw Material for Steel 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 525-28 

Reduction in market share in freight traffic 
(Deb. 4, \\11. Xl, 28-07-2005) 
CoI.lII 

Reservation for SCs/STs in Private Sector 
(Deb. 4, Vol. XI, 28-07-2005) 
.ICoI. 1,52-,53 

SUlltegy to increase market share in freight 
·traffic 
(Deb. 4, Vol. Xl, 28-07-2005) 

CoJ.163-64 

Supply of Rice to Arunachal Pradesh 
(Deb. I, Vol. XI, 2,5-07-2005) 
Co1.21'-12 

TraClie Deficit 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 230-33 

'Lalan', Shri Rajjv Ranjan Sinth 
Adm iss ion of Students 

(neb. 2, Vol. XI, 26-<J7-2005) 
001.581 

Agri.eulturist Families 
(Deb. I, ~1. XI, 25-07·200,5) 
001.554-56 

Alleged Cases of Corruption in Sports 
Authority of India 
(Deb. 3, Vol. XI, 27-07-2005) 
0)1.441-42 

Assistance to Flood Affected States 
(Deb. 6, Vol. XI, 0 1-O8~2005) 
Col. 438-39 

Ban on Bt. Cotton in Andhra Pradesh 
(Deb. 6, ~1. XI, 01-08-2005) 
Col 19-22 

Basic Facilities for Trade in Delhi 
(Deb. 20, ~1. XII, 23-08-2005) 
0,1.195--97 

Bihar Bud,ct 2005-06 

Demands for Grants on Account (Bihar)-
2005-06 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 407-10 
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Capital Investment by ONGC 
(Deb. 14. Vol. XII, 11'{)8-2005) 
Col. 269-70 

Captive Coal Blocks 
(Deb. 21. Vol. XIII. 24'{)8-2oo5) 
Col. 4344 

Coal Reserves and its Demand 
(Deb. 8, Vol. XI, 03"()8-2oo5) 
Col. 70-72 

Committee to solve Medical related 
Problems 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 382-83 

Construction of By-Pass Road on NH-80 
(Deb. 8. Vol. XI. 03"()8-2oo5) . 
Col. 167 

Construction Work on Land 
(Deb. 16, Vol. XII, 16"()8-200S) 
Col. 150-51 

Decline in Capital Investment in Industrial 
Sector 
(Deb. 17. Vol. XII. 17-08-2005) 
Co1.202"()3 

Demand of Petrol and Diesel 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 284-86 

Depleting Forest Cover 
(Deb. 19, Vol. XII, 22"()8-2oo5) 
Col. 1-13 

Development of Basic Infrastructure 
(Deb. 17, Vol. XII, 17-08-2005) 
CoI.2SS-S6 

Drinking Water in Delhi 
(Deb. 7, Vol. XI, 02..()8-2oo5) 
Col. 172-73 

Establishment oflndustrial Clusters 
(Deb. 12, Vol. XII, 09-08-2005) 
Col.3-10 

Expansion and Development of Health 
Care System 
(Del'l3, Vol. XI. 27"()7-2oo5) 
Col. 496-97 

Expenditure of Aviation Industry 
(Deb. 9, Vol. XI. 04.{)8-2005) 
Col. 111 

Failure of the Government to take action 
against persons indicted by the 
NanavatiCommission of Inquiry--
(AM) -- motion negatived 
~Deb. 13. Vol. XII. I 0-08-1()05) 
Col. 808-1 I 

Fake Voluntary Social Organisations in 
Rural Development Sector 
(Deb. 5. Vol. XI. 29-07-1U():i) 
Col. 71--82 

Foreign Advocates 
(Deb. 10. Vol. XI. 05-08-2.,\1') 
Col. 99-100 

Forest Cover 
(Deb. 19. Vol. XII. 22-08-200S) 
Co\.36\-71 

G-20 Nations on Export Subsidy 
(Deb. 12, Vol. XII. OQ-08-200~) 
Col. 280--84 

Import Duty 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. 98 

Inclusion of Castes in SC and OBC Li5t 
(Deb. 14. Vol. XII. 11-08-200S) 
Col. 224-32 

Increase in Length of National Highways 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 64&-48 

Increase in Limit of Capital Investment in 
SSls 
(Deb. 7. Vol. XI. 02-08-2005) 
Col. 260. 

Increase in Per Capita Income 
(Deb. 3, Vol. XI, 27'{)7-200S) 
Col. 293-9S 

Increasing PE'r Capita Income 
(Deb. 21. Vol. XIII. 24-08-200S) 
Col. 262-63 
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T~ Food Items 
(Deb. II, \bl. XII, OS-08-200S) 
CoL26.S-66 

Toucb Screen Tenninr.ils at Stations 
(Deb. 14, \4)1. XI'£, 'J j -08-2005) 
Col. 246-47 

Trade Deficit 
(Deb. 7, \t .)1. Xl, 02-08-2005) 
CoI.2J0-33 

Trainin,,, of Sportspersons Abroad 
(De'o. I, \bl. XI, 03~8-200S) 
0"'.376-78 

U~~ ofKulhar, Khadi in Railways 
(Deb. 4, \bUG, 21-07-2005) 
Col. 322 

Varus Affected Potatoes 
{Deb. 19, \bl. XIl,22~8-2005) 
Col. 299 

Kusmaria, Dr. Ramkrilhnl 

Demand for Supplementary Grants 
(Raitways), 200S~ and Demands for 
Excess Grants (Railways), 2002-03 
(DtJb.14, \bl. XII, 1l-08-2005) 
Cell. 389-90 

NatlJral Calamities in the Country 
(DUR193) 
(Deb. 4, Vol. Xl, 28-07-2005) 
CoI.51S-17 

Warehousing Corporations (Amendment) 
Bill, 2005 -Consid& Pass 
(Deb. 23, Vol. xm,29-08-2005) 
Col. 14142 

Labiri, Sbri SIImik 

Allocation of funds for Combating 
Diseues 
(Deb. 3, \bl. X1,27-07-200S) 
CoLS48. 

Purchase of Land by K.V.S. 
Deb. 12, Vol. XII, 09~8-200S) 
Col. 152 

Raw Material for Steel 
(Deb. I, \bUa,2S-07-200S) 
CoI.S25-21 

Reduction in market share in freight traffic 
(Deb. 4, \bl. XI, 2~7-2005) 
CoI.IIl 

Reservation for SCslSTs in Private Sector 
(Deb. 4, Vol. XI. 28-07-200S) 
.fCoI. 152-53 

Strutegyto increase market share in freight 
·traffic 
(Deb. 4, Vol. XI, 28-07-2005) 

Col. 163-64 
Supply of Rice to Arunachal Pradesh 

(Deb. I, ~I. XI, 25-07-2005) 
CoI.211-12 

Traole Deficit 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 230-33 

'Lalan', Shri Rajiv Ranjan Singh 

Admission of Students 
(neb. 2, Vol. XI, 26-07-2005) 
001.58) 

Agrku1turist F&milies 
(Deb. I, Vol. Xl, 25-07-2005) 
Col. 554-56 

Alleged Cases of Corruption in Sports 
Authority of India 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 441-42 

Assistance to Flood Affected States 
(Deb. 6, Vol. XI, 0) -08-2005) 
Col. 438-39 

Ban un Bt. Cotton in Andhra Pradesh 
(Deb. 6, Vol. XI,0)-08-2005) 
Col. 19-22 

Basic Facilities for Trade in Delhi 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 195-97 

Bihar Budlet 2005-06 
Demands for Grants on Account (Bihar)-

2005-06 
(Deb. 10, Vol. XI, OS-08-2005) 
Col. 407-10 
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Capital Investment by ONGC 
(Deb. 14. Vol. XII,II-OI-200S) 
Col. 269-70 

Captive Coal Blocks 
(Deb. 21 , Vol. XIII, 24-01-200S) 
Col. 43-44 

Coal Reserves and its Demand 
(Deb. S, Vol. XI.03-08-200S) 
Col. 70-72 

Committee to solve Medical related 
Problems 
(Deb. 13. Vol. XII, 10-01-2005) 
Col. 382-83 

Construction of By-Pass Road on NH-SO 
(Deb. I, Vol. XI, 03-01-200S) . 
Col. 167 

Construction Work on Land 
(Deb. 16, \\>1. XII. I6-0S-2005) 
Col. 150-51 

Decline in Capital Investment in Industrial 
Sector 
(Deb. 17. Vol. XII. 17-OS-200S) 
Col. 202-03 

Demand of Petrol and Diesel 
(Deb. ]4, \\>1. XII, 1 ]-oS-2005) 
Col. 284-86 

Depleting Forest Cover 
(Deb. 19, Vol. XII. 22-OS-200S) 
Col. ]-13 

Development of Basic Infrastructure 
(Deb. 17. Vol. XII. 17-01-2005) 
CoI.2SS-S6 

Drinking Water in Delhi 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 172-73 

Establishment oflndustrial Clusters 
(Deb. 12. \\>1. XII. 09-08-2005) 
Col. 3-10 

Expansion and Development of Health 
Care System 
(Deb 3. \\>1. XI. 27-07-200S) 
CaL 496-97 

Expenditure of Aviation Industry 
(Deb. 9. Vol. XI. 04-08-200S) 
Col.lll 

Failure ofthe Government to take: action 
against persons indicted by the 
Nanavati 'Commission of Inquiry---
(AM) - motion negatived 
(Deb. 13. Vol. XII. 10-08-2()(lS) 
Col. 808--·11 

Fake Voluntar)' Social Org'lI1isalions in 
Rural Development Sel.:lor 
(Deb. 5. Vol. XI. 21)-07-2005) 
Col. 71--82 

Foreign Advocates 
(Deb. 10. Vol. XI, 05-08-21·\1(; I 
Col. 99-1 00 

Forest Cover 
(Deb. 19. Vol. XII. 22-08-1(05) 
Col. 361--71 

G-20 Nations on Export Subsid)' 
(Deb. 12, Vol. XII.OQ-08-2005) 
Col. 280-----84 

Import Duty 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. 98 

Inclusion of Castes in SC and OBC' List 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 224-32 

Increase in Length of National Highways 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 646-48 

Increase in Limit of Capital Investment in 
551s 
(Deb. 7. Vol. XI. 02-08·2005) 
Col. 260 

Increase in Per Capita Income 
(Deb. 3, Vol. XI, 27-07·2005) 
Col. 293-95 

Increasing Pf'f Carita Income 
(Deb. 21. \\>1. XIII. 24-08-2005) 
Col. 262-63 
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lnftetion 
(Deb. 5. \t)J. XI. 29'()7·200S) 
CoJ.)~ 

Investment in Retinery by ONGC 
(Deb. 18, \t)1. XII. 18-08-2005) 
Co1.13S·36 

Labour Expenditure 
(Deb. 6. \01. XI. OI.()8.200S) 
Col. 329·30 

Marketi .. Share of Oil PSU 
(Deb. 14. \t)1. XII.II'()I-200S) 
CoI.6S-66 

Medical Facilities to Every Citizen 
(Deb. 8, \t)J. XI. 0)'()8·2005) 
Col. 33G--32 

National Commission on Populatien 
(Deb. 13. \01. XII. 10-08·200S) 
Col. 160-61 

Need to formulate policies for the 
development of the country based on 
ind igenous resources (M U R 377) 
(Deb. 2. Vol. XI. 26-07.2(05) 
Col. 631-32 

Per Capita Incom~ 
(Deb. 17. Vol. XII. 1?-OS-200S) 
Co/. 197-98 

Policy for TV Broadcasters 
(Deb. 22. Vol. XIII. 2S-08-2005) 
Col.I04-OS 

Production cost of petrol and diesel 
(Deb. 4. Vol. XI. 28-07-2005) 
Co1.217-19 

Production of Coal 
(Deb. 17. Vol.XII.17-08·200S) 
Col. 48-S0 

Project for Improved Seeds by I.C.A.R. 
(Deb. 11. \t)J. XII. 08-08·2005) 
Col. 248 

~"l 
(Deb. II, \t)1. XII, 08-08-20(5) 
Col. 24748 

Re-emplo)'ll1tnt of Retired Persons 
(Deb. 21, \t)J. XIII,14-08-200~) 
Col.)61-62 

Rtducina Capital Investment 
(Deb. 3, \t)J. XI, 27'()7·200S) 
Col.4-13 

Regularisation of unauthorized colonies 
(Deb. 2, \t)1. XI. 26-07·200S) 
CoJ.SS6-57 

Repon on Corruption 
(Deb. 21, \t)1. XIII, 24-08-2(05) 
Co1.263~ 

Revenue to Union and Stale Govemmenta 
(Deb. 22. Vol. XIII. 25-08·2005) 
Col. 227 

rall: on Petrol 
(Deb. S, Vol. XI. 29-07-200S) 
Co1.2~9 

Unemployed Persons 
(Deb. I. Vol. XI. 25-07-2005) 
CoI.IIS--17 . 

Use of LPG in Vehicles 
(Deb. 9. Vol. XI, O4-08-200S) 
Col. 164--66 

Utilisation of Reserves and Surplus 
amount 
(Deb. 14. Vol. XII. 1I-08-200S) 
Col. 177 

VAT Implementation 
(Deb. 10. Vol. XI,05-08-2005) 
Co1.16S~ 

Wastage of water due to leakage 
(Deb. 2. Vol. XI. 26-07-200S) 
Col.nl-72 

Water Distribution projects of Delhi Jal 
Board 
(Deb. 2. VoL XI. 26-07·200S) 
Col. 489-92 

Lal. Pn •• d, Slirl 
Appropriation (Railways) No.3 BiII,2005-

Consid. &: Pus 
(Deb. 14, \t)1. XII. ))'()8·2005) 
CoI.SO)-04 



NAME INDEX 627 

Appropriation (RaiIWll)'S) No.4 Bill. 2005-
Int. &. Consid. 
(Deb. 14. Vol. Xli. 11-08-2005) 
Col. SOl 

Approval of Recommendations in the 
Second Report of Rail",ays 
Conv.ntion Commitree and Railways 
(Amend ...... t) Bm. 2005 (Consid. &. 
Pall) 
(Deb. 24. Vol. XIII. 30-08-2005) 
Col. 81-85 

Demand for Swpplementary Grants 
(Railways). 2005-06 and Demands for 
Excess Grants (Railways). 2002-03 
(Deb. 14. Vol. XII. 11-08-200S) 
Col. 494-500 

Lax ..... Shrtmltl 5 •• lleell a..pru 
Commercial ulllftCh of Space crafts 

(Deb. 21. Vol. XIII. 24-08-200S) 
Col. I 54-5S 

Expansion ofT.laNdicine System 
(Deb. 8. Vol. XI. 03-01-200S) 
Col. 235-36 

Gas Reserves 
(Deb. 9. Vol. XI. 04-08-2005) 
Col. 47-49 

Industrial Develop.-1Ilt in North EUler" 
States 
(DIb.12. Vol. XII. 09-08-2005) 
Col. 194-98 

Krishi Vigyan Kendra! 
(Deb. II. Vol. XII. 08-08-2(05) 
Col. 486 

Need to provide finaRcial assistance to 
the Government of Rajasthan with a 
view to solve drinking-water problem 
in the State (MUR 377) 
(Deb. II. Vol. XU. 08-08-200S) 
Col. 527-28 

Power Supply to Metro System 
(Deb. 7. Vol. XI, 02-08-200S) 
Col. 189--90 

Suicide by Farmers 
(Deb. 19. Vol. XII. 22-08-2005) 
Co1.2I5-17 

Withdrawal ofPMF fi'om ~ &. Kast.ir 
(Deb. 16. Vol. XII. 16-08-2(05) 
Col. 175-76 

Libra, Sarder SlIkhdn SI.g" 
Agreement on Bus-Service with Pakiltan 

(Deb. 3. Vol. XI. 27-07-200S) 
Col. 151-52 

Construction of Airport at Phillar 
(Deb. 14. Vol. XII. 11-08-2(05) 
Col. 133 

Efforts to bring back Kohinoor 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 169 

Guru Gobind SNtgh Refinery 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 150 

Indian Brides Deserted by NRls 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 74-75 

Intormalion Technology Hub 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 393-94 

Need for effective implementation of 
various Cenlrally Sponsored Schemes 
for Rural Developmenl (C.~) 
(Deb. 4. Vol. XI. 28-07-200S) 
Col. 419-20 

Promolion ofNeem Coated Urea 
(Deb. I. Vol. XI. 2S-07-2OO5) 
Col. 199-201 

ROBs in Punjab 
(Deb. 18. Vol. XII. 18-08-200S) 
Col.134-3S 

Mad •• , Shri Vikrambhli Arja .. bltei 

Abolition of Child labour Bill, 2005 
Consid. 
(Deb. S. Vol. XI. 29-07-20(5) 
Col. 49S-98 
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Alang Ship Recycling Yard 
(Deb. II. Vol. XII. 18-08-2005) 
Col. 23940 

Amendment to Petroleum Rules. 2002 
(Deb. 18. Vol. XII. 18-08-2(05) 
Col.264~5 

Computer Course in Engineering Colleges 
(Deb, 7. Vol. XI. 02-08-2005) 
Col. 2()6...-~8 

Computer Education in KVs 
(Deb. 7. Vol. XI. 02-08-2005) 
Col. 283 

Construction of Yalri Niwas by Private 
Sector 
(Deb. 19. Vol. XII. 22-08-2(05) 

Kissan Seva Kendra 
(Deb. 18. Vol. XII. 18-08-2005) 
Col. 128-29 

Margin Money Scheme of K V IC 
(Deb. 12. Vol. XII. 09-08-2005) 
Cot. 322-24 

More Fair Price Shops 
(Lkb. II. Vol. XII. 08-08-2005) 
CoI.468--70 

New Film Institute 
(Deb. Q. Vol. XI. 04-08·2005) 
Col. 146-47 

Col. 294 Passenger Coach Production Company 
O t Ah d b d V. d d [' I (Deb. 14, Vol. XII, 11-08·2005) 
am~ge 0 me a a • a 0 ara :xpress I Col. 14i7.58 

HIghway .. 
(Deb. 13. Vol. XII. 10-08-200~) i Pending projects under DPAP and IWDP 
Col. 324 i (Deb. 10. Vol. XI. 05-08-2005) 

Del ' k' f\/~..I· A ~ l' . I Col. 2 19---23 10 mg 0 vaulnar rea II om Port ,11mb ' 
of Kandla Port Trust I Promotion of Elementary Education 
(Deb. 21. Vol. XIII. 24-08·2005) (Dcb. 20. Vol. XII, 23-08-200S) 
Col. 159 ("01.15-16 

Development of eo as tal Areas 
(Deb. 15. Vol. XII, 12-08-2005, 
Col. 151 

Dwarka Station 
(Deb. 22. Vol. XIII. 25·08-2005) 
Col. 174 

Hi Tech Learning for Tribal Children 
(Oeb. 20. Vol. XII. 23-08.2(05) 
Col. 284 

Installation of automatic coach washing 
plant 
(Deb. 14. Vol, XII. II-08~2005) 
Co1.209-11 

Joint Venture Projects in Fertilizer Sector 
(Deb. 11. Vol. XII.08-08-200S) 

, Col.274 

I 
i 

Release of Philatelic Stamps of Bharat 
RaIna Awardccs 
(Ddl. 21, Vol. XIII. 24-08-2005) 
Col. 195 

I Setting up of Bottling Plants i (Deb. 22. Vol. XIII. 25-OS-2005) 
Col. 246-47 

Setting up of Defence Production Units 
in Gujarat 
(Deh 18. Vol. XII. 18-08-2005) 
Col. 163-·.(j5 

Sports Training Centre 
(Deb. 21. Vol, XIII, 24-08.2005) 
Col.331-32 

Starting of new Air Services 
(Deb, 14. Vol. XII. I I-OS-200S) 
Col. 253-54 
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Voter Identity Cards 
(Deb. 10. Vol. XI. 05-O8·200~) 
Col. 143-48 

Madhavraj. Shrimati Manorama 

Acquisition ofDornier Aircraft 
(Deb. IS. Vol. XII.IS-08·2005) 
Col. 122·23 

Dcwlopment ofl~io-dic51,:'1 
(Ocb. 15. Vol. XII. 12·08·~O(5) 
Col. 105-06 

Earning ofa (Jowrnrncnt Ll1lploycc l l'SU 
Worker 
(Deb. 21. Vol. X 111.24·08·20(15) 
Col. 139-40 

Increasing Minimum Support Price for 
Wheat and Paddy 
(Deb. II. Vol. XII.OS-08·2005) 
Col. 230·3 I 

Marine Industry 
(Deb. 7. Vol. XI. 02-08·2005) 
Col.2S9 

MCIAct 
(Deb. 13. Vol. XII. 10-08·200~) 
Col.21S 

Need to clear the proposal of the 
Government of Karnataka for 
fortification of sea embankments in 
Dakshina Kannada(MUR 377) 
(Deb. I. Vol. XI. 03-01·2005) 
Col. 541-42 

Pension Liabilities of the Government 
(Deb. 10. Vol. XI. OS-OI·200S) 
CoI.ISI-S2 

Purchase of A-nO by I.A. 
(Deb. 14, Vol. XII. II-OS-200S) 
Col. 162 

Purchase of Standards of Weights and 
Measures 
(Deb. II. Vol. XII, OS-OI-2005) 
Col. 424-2S 

Report on Corruption 
(Deb. 21. Vol. XIII. 24·08·2005) 
Col. 263-64 

Restructuring ofCPWD 
(Deb. 12. Vol. XII. 09·0S·2005) 
Col. 158·59 

Scrapping of IMDT A('! 
([)eb. 7. Vol. XI. 02·()8-2005) 
('01.60-61 

I Taj Mahal 
I (Dcb. Q. Vol. XI. 04-08-2005) 

('01.89 

UN Peacekeeping Mission 
(Deb. 18. Vol. XII. 18-08.2(05) 
Col. 222 

Mahajan. Shri Y.G 
Achievement of 110 for SSls 

(Deb. 2. Vol. XI. 26-07-2005) 
Col. 347--352 

Amendment to SIC A. 19S5 
(Deb. 10. Vol.XI.05-OS·200S) 
Col. SO 

Assistance from Japan for Railway Project 
(Deb. 22. Vol. XIII. 25-08·2005) 
Col. I 27-2S 

Atomic Power Plants 
(Deb. S. Vol. XI. 03-08·2005) 
Col. 281-S2 

Closure of Units of Directorate of field 
Publicity 
(Deb. IS. Vol. XII. 18-OS-2005) 
Col. 209-1 I 

Contaminated Drinking Water 
(Deb. 19. Vol. XII. 22-OS-2(05) 
Col. 186-89 

Defence Co-operation with Sri Lanka 
(Deb. 9, Vol. XI. 04-08-2(05) 
Col. 28S-86 

Electricity to BPL 
(Deb. 10, Vol. XI. OS-08-200S) 
Col. 178-90 
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Entrepreneur Centres 
(Deb. 20. Vol. XII. 23-08-2005) 
Col.5~ 

ExpendihIN on IlKio-lran Gas Pipeline 
(Deb. 1 I, 'A:>I. XII. 1I-01-200S) 
CoI.274·7~ 

Export ofSupr 
(Deb. 19, Vol. XII. 22-O8-200~) 
Col. 47-SO 

GATT Effects on SSI 
(Deb. 16. Vol. XII. 16-08·2005) 
CoI.IS6-S7 

Geographical Landmark (Regiltrllion and 
Conservation) Act, 1999 
(Deb. 12, Vol. XII. 09-08-2005) 
Col.412-13 

Growth Centr.sllndUltrial Development 
Centrcs 
(Deb. 2. Vol. XI, 26-07-2005) 
Col. 428-3 I 

Harassment of SSI Industrialists 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 201-02 

Hot-Line between India and Pakistan 
(Deb. 17, Vol. XII, 17..oS-200S) 
Col.II8-19 

Indo-Kazakhastan Co-operation in Oil 
Sector 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 262-63 

Indo-Switzerland Trade 
(Deb. 7, Vol. XI, 02-Oa-200~) 
Col. 79 

Inter-State Trade Council 
(Deb. 20, Vol. XII, 23-08-200~) 
Col.l4-2~ 

Loans to Small and Medium Industries 
(o.b. 5, 'A:>1. XI, 29-01-2005) 
Col. 174-75 

New Scheme for Credit Flow to SSI 
(Deb. lQ. Vol. XII, 23.()8..2005) 
Cot. ISO-51 

New Scheme for Manual Scavengers 
(Deb. 18. Vol. XII, 18-O8-200~) 
Col. 63-6S 

Production oflron Ore 
(Deb. 6, Vol. XI,OI-08-2(05) 
Col. 321-23 ")\..11 

Profit/Loss ofStoel PSU 
(Deb. II. Vol. XII. 01-08-2005) 
Col. 279-11 

Sethusamudram Project 
(Deb. 8, Vol. XI, 03-01-2005) 
Col.6S 

Setting up offenilizer Plant in Egypt 
(Deb. 6, Vol. XI,0I-08-l005) 
Col. 145-46 

Setting up of Fcrtilizer Pluts 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 293-94 

Shortage of Fertilizers 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 187--89 

Shortage of Torpedo 
(Deb. 14, Vol. XII, 11-08-20(5) 
Col. 127 

Steel Production 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 140-41 

Survey for Agricultural Land 
(Deb. 19, Vol. XII, 22-08-200S) 
Col. 124-27 

Unified Metropolitan Transport Authority 
(Deb. 7. Vol. XI,02-08-200S) 
Col. 24849 

Water for Irrigation 
(Deb. 6, 'A:>1. XI, 01-08-2005) 
Col. 333-35 

M .... j.A, Slui ... ti Sumtt ... 

Central Assistance for Sports 
Infrastructure 
(Deb. 13, Vol. XII,10-08-200S) Ii 

Col. 347-48 
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Development of Fishery 
(Deb. 6. Vol. XI. 0 1-08-2005) 
Col. 273-74 

Financial AuiJtance for Health I .. stitutes 
(Deb. 3, \bl. XI. 27-07-2005) 
Col. 23 1-32 

Funds for Development of Freshwater 
Aquaculture 
(Deb. 11. \bl. XII. 08-08-2005) 
Col. 175-76 

Insurance to Pilgrims Visitina Amarnath 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 122 

Law and Order in Delhi 
(Deb. 7. Vol. XI. 02-08-2005) 
Col. 23-24 

Mahila Samakhya Programme 
(Deb. 7. \bl. XI. 02-08-2005) 
Col.IS7 

Modernisation/Expansion of Health 
Services under CGHS 
(Deb. 8. Vol. XI, 03-08-200S) 
Col. 32 

Norms for Opening of Health Sub-Centres 
(Deb. 13. Vol. XII, 10-08-200S) 
Col. 28--3 I 

Protection of Women from Domestic 
Violence Bill, 2005 - Consid. 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 406-1 S 

Public/Community Health Centres in Rural 
Areas 
(Deb. 3. Vol. XI. 27-07-2005) 
CoI.SS7-~1 

Reservation of one third of seats for 
women in all the State Legislature and 
Parlia.-nent 
(Deb. 10. Vol. XI, 05-08-2005) 
CoI.4SO-54 

Review of Secondary Freight Rate ofUrea 
(Deb. 6, Vol. XI. 01-08-2005) 
Col. 347 

Transportation of Fertilizers 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 258-59 

Maharia, stlrl S.bbuh 

Agreement between Oi/lndia Limited and 
Venezuelan Company 
(Deb. 22, Vol. XIII. 2S-08-2005) 
Col.64-6S 

National Rural Employment G~ Bill. 
2004/Consid. 
(Deb. 19. Vol. XII. 22-08-200S) 
Col. 627-30 

Need for conversion of Jaipur-Loharu-
Reengas-Sikar and Phulera-Reengas-
Rewari meter gauge railway lines into 
broad gauge (MUR 377) 
(Deb. 23. Vol. XIII, 29-08-2005) 
Col. 55 

Mahato, Shri Blr Singh 

Abandoning of Rail Projects 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col.313 

Agreement on LOC' between India and 
Pakistan 
(Deb. 21, Vol. XIII. 24-08-200S) 
Col. 278 

Amendment/Repeal of 
(Conversion) Act, 1980 
(Deb. I, Vol. XI. 2S-07-200S) 
Col. 439-40 

Assessment of BPL Persons 
(Deb. 8. Vol. XI. 03-08-200S) 
Co1.14~7 

Ban on Import of Consumer Items 
(Deb. 12, Vol. XII, 09-08-2005). 
Col. 177-78 

Cases Filed by CBI 
(Deb. 21, Vol. XIII. 24-08-2005) 
Col. 277-78 

Forest 

CBllnvestigation against Officers 
(Deb. 21. Vol. XIII, 24-08-2005) 
Col. 197-212 
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Construction of Airports 
(Deb. 14, ~I. XII.II-08·200S) 
Col. 180-81 

Construction ofN.Hs 
(Deb. 3. Vol. XI. 27-07·200S) 
Col.IS2-S8 

Development of Backward Areas 
(Deb. 13. Vol. XII. 10-08·2005) 
Col. 37--43 

Oitference between Child Labour and Child 
Apprentice 
(Deb. 6. Vol. XI. 01-08·2005) 
Col. 184-·-86 

Drinking Water Data 
(Deb. 15. Vol. XII. 12-08-2005) 
Col. 187·88 

Drug Addiction 
(Deb. 22. ~I. XIII. 2S-08·200S) 
Col. 67-90 

Employment Exchanges 
(Deb. 1 I. ~1. XII. 08-08·200S) 
Col. 83--95 

Failure of the Government to take action 
against pcr ... ons indicted by the Nanavati 
Commis~ion of Inquiry - (AM)-
motion negatived 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 79S- -·800 

Financial Irregularities 
(Deb. 16. Vol. XII, 16-08-200S) 
Col.lll-12 

Forest Conservation 
(Deb. I. Vol. XI. 25-07-2(05) 
Co1.S31-3S 

Illegal Sale of Medicine. 
(Deb. 8. Vol. XI. 03-08-2(05) 
Col. 378-80 

Import of Blood 
(Deb. 21. \til. XIII. 24-08-2(05) 
Col. 369-70 

Investment by NRIs 
(Deb. 20, Vol. XII, 23-08·200S) 
Col. 18·19 

Minimum Wages 
(Deb. I. ~1. XI, 25-07.2005) 
Col.53S-37 

Misuse of Export Benefits 
(Deb. 15. Vol. XII. 12-08·200S) 
Col. 26-29 

Modernisation of FPI 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 27--34 

National Rural Employment Guarantee Bill. 
2004 -- Consid. 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 630-3 I 

Need to extend 31 SA rail services upto 
Muri via Jhalda in West Bengal and re-
route Shaktipuja Express via Muri. 
Jhalda and Bokaro Steel city (M U R 377) 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 478 

New Sugar Mills in Jharkhand 
(Deb. I. \\)1. XI. 25-07-2005) 
Co1.316-17 

Operation of unauthorised railway agents 
(Deb. 4. Vol. XI. 28-07-2005) 
Col. 280 

Permanent Seat in UNSC 
(Deb. 3. Vol. XI. 27-07-2005) 
Col. S66-67 

Polluting Units in West Bengal and 
Jharkhand 
(Deb. I, Vol. XI.2S-07-200S) 
Col. 161-62 

Promotion of Sports in Rural Areas of 
West Bengal 
(Deb. 13. Vol. XII.10-08-200S) 
Col. 333-35 
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Interest Rate of Small Savings Schemes 
(Deb. 8. Vol. VII, 09-03-2005) 
Col. 63S-36 

Investment in Small Savings 
(Deb. 8, Vol. VII, 09-03-200S) 
CoI.613-14 

Small Scale Industries 
Allotment of Land to Small Scale 

Industries 
(Deb. 4, Vol. VII, 01-03-2005) 
Col. 41 I 

Bill for Small Scale Sector 
(Deb. 13, Vol. VIII, 16-03-200S) 
Col. 222-23 

Closure of Small Scale Industries 
(Deb. S, Vol. VII, 02-03-200S) 
Col. 31-38 

Comprehensive Policy Package for SSls 
(Deb. 8, Vol. VII, 09-03-200S) 
Col. 1008 

Concession to SSI Sector 
(Deb. 19, Vol. VIII, 23-03-200S) 
Col. 193-94 

Construction of liD Centres 
(Deb. 36, Vol. X, II-OS-200S) 
Col. 247-48 

Contribution ofSSI Sector in Export 
(Deb. 5, Vol. VII, 02-03-200S) 
Co1.l31-32 

Credit Rating Scheme for SSI Sector 
(Deb. 19. Vol. VIII, 23-03-200S) 
Col. 309-10 

Credit to SSI 
(Deb. 38, Vol. X, 13-0S-200S) 
Col. 198-99 

De-reserving Handloom from SSI 
(Deb. 19, Vol. VIII, 23-03-200S) 
Col. 333-34 

Exhibition by SSI Sector 
(Deb. 13, Vol. VIII, I6-03-200S) 
COl.2S5 

General Budget, 2005-06 -. Presentation 
(Deb. 3, Vol. VII, 28-02-2005) 
Col. 21-22 

Guidance to Entrepreneurs ofSmaJl Scale 
Sector 
(Deb. 13, Vol. VIII, 16-0.3-2005) 
Col. 128-29 

Items ofSSI Included in Export List 
(Deb. 19, Vol. VIII, 23-03-2005) 
Col. 101-02 

Loan to SSI 
(Deb. 8, Vol. VII, 09-03-2005) 
Col. 695-97 
(Deb. 10, Vol. VII, 11-03-2005) 
Col. 373-:-76 
(Deb. 28, Vol. IX, 29-04-2005) 
Col. 294-~96 

Loans at Concessional Rates to BPL 
Category 
(Deb. 22, Vol. IX, 20-04-2005) 
Col. 43-46 

Losses to Small Scale Industries 
(Deb. 36, Vol. X, 11-05-2005) 
Col. 112-13 

Marketing ofltems Manufactured by SSI 
Sector 
(Deb. 19, Vol. VIII, 23-03-2005) 
Col. 199-200 

No-objection Certificates for SSI Units 
(Deb. 19, Vol. VIII, 23-03-2005) 
Col. 303-04 

NSIC Scheme in Assam 
(Deb. 36, Vol. X, 11-05-2005) 
Col. 467-68 

Promotion of Small Scale Industries in 
West Bengal 
(Deb. S, Vol. VII, 02-03-2005) 
Col. 151-52 

Promotion of Small Scale Industries with 
Foreign Assistance 
(Deb. 13, Vol. VIII, 16-03-20(5) 
Col. 112-73 
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Promotion ofSSI 
(Deb. 26, Vol. IX, 27-04-2005) 
Col.440-44 

RegistetedlUnrelistered SSI Units 
(Deb. 13, Vol. VIII, 16-03 .. 2005) 
Col. 289-90 

Testing Centres ofSSls 
(Deb. 36, Vol. X, 1I-05-200S) 
Col. 179-80 

Trainina to Small Entrepreneurs 
(Deb. 35, Vol. X, 10-05-200S) 
Col. 43-44 

Reserved Items in SSI Sector Smart Cuds 
(Deb. 5, Vol. VII, 02-03-2005) .ssuanceofSmanCardforNRls 
Co1.189-90 (Deb. 12, Vol. VIII. 15-03-2005) 

Safeguard the Interests of Indigenous I Col. 142-43 
SSls Smuulina 
(Deb. 36, Vol. X, 11-05-200S) 
Col. 143-44 Arms Smugglings 

(Deb. 28, Vol. IX, 29-04-2005) 
Sale ofSSI Items in World Market Col. 350-52 

(Deb. 8, Vol. VII, 09-03-2005) I 

Col. 176-77 Forestry Plantation 
(Deb. 24, Vol. IX, 25-04-2005) 

Sc.tting up ofSlCL Representative Offices 
Abroad 
(Deb. 19, Vol. VIII, 23-03-2005) 
Col. 61-64 

Col. 218-19 

India as Drug Smuggling Route 
(Deb. 26, Vol. IX. 27-04-2005) 

I Col. 193 
Sick SSI Units I 

(Deb. 26, Vol. IX, 27-04-2005) I Safety Equipments for Prevention of 
Col. 408..09 Smuggling of Sandalwood 

(Deb. ]]. Vol. VIII, 14-03-2005) 
Col. 318-20 Small Industries Service Institutes 

(Deb. 8, Vol. VII, 09 .. 03-2005) 
Col. 1045-46 Smuggling at Borders 

'I (Deb. 8, Vol. VII. 09-03-2005) 
Small Scale Drugs Manufacturing Units Col. 692-93 

(Deb. 34. Vol. X, 09-05-2005) 
Col. 267 Smuggling of Antiques 

(Deb. 27, Vol. IX. 28-04-2005) 
,SSI Units in Tribal and Backward Areas' Col. 51 

of Lower Assam I 
(Deb. 13, Vol. VIII, ]6-03-2005) Smuggling of Cardamom 
Col. 300-301 I (Deb. 33, Vol. X. 06-05-2005) 

Statistics Collection Scheme 
(Deb. 31. Vol. x. 04-05·200S) Col. 361 

Subsidy to Small Scale Industry 
(Deb. 10. Vol. VII, ] 1-03-2005) 
Col. 32S-26 

Supply of Coal to Small Scale and Cottage 
Industry 
'(Deb. 15, Vol. VIII, 18-03-2005) 
Col. 85--37 

. Co1.162-64 

Smuggling ofCFC Gases 
(Deb. 28, Vol. IX, 29-04-2005) Col. 149 

Smuggling of Cows 
(Deb. 29, Vol. IX, 02-05-2005) 
Col. 234-36 

Smuggling of Drugs 
(Deb. 38, Vol. X. )3-05-2005) 
Col. 248-49 
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Smuggling of High Speed Diesel I Prices of Essential Controlled and 
(Deb. 8, Vol. VII, 09-03-2005) I Decontrolled Medicines 
Col. 282-83 I (Deb. 21, Vol. IX, 19-04-2005) 

Smuggling ofldols ! Col. 180-81 
(Deb. 32, Vol. X, OS-OS-2005) 
Col. 42-43 Soft Drinks 

Smuggling of Medicinal Herbs Ban on Tinted Bottles for Soft Drinks 
(Deb. II, Vol. VlII, 14-03-200S) (Deb. II. Vol. VIII, 14-03-2005) 
Col. 509-10 1 Col. 253 

Smuggling of Sandalwood I Coca Cola Plant 
(Deb. II, Vol. VIII. 14-03-21'Q5)! (Deb. 25, Vol. IX, 26-04-2005) 
Col. 287-89 I Col. 178 

Smuggling of Timber between Rangia-
Rangapara Coconut Water as alternative to Soft 
(Deb. 27, Vol. IX, 28-04-2005) Col. 112 Drinks 

Smuggling of Wildlife I (Deb. 24. Vol IX, 2S-04-200S) 
(Deb. II, Vol. VIII, 14-03-2(05) Col. 425 I Col. 214-16 

Smuggling on the Borders 1 Establishment of Bottling Plants 
(Deb. 33, Vol. X, 06-05-2005) I (Deb. 21, Vol. IX, 19-04-2005) 
Col. 121 -24 I' Col. 225 

SorlalAwarene!s Programmes I Fixation of Prices of Cola Bottles 
Social Awareness Programmes (Deb. 34, Vol. X, 09-0S-200S) 

(Deb. 14, Vol. VIII. 17-03-2005) Col. 79 I Col. 272 
Social Security i 111 Effect of Fructose Corn Syrup 
SocialSecurityBenefitstoEmployeesof! (Deb. 36. Vol. X, 11-0S-200S) 

ESI Scheme ! Col. 183-84 
(Deb. 29, Vol. IX. 02-05-2005) i 
Col. 344-4S I Implementation of Recommendations of 

JPC on Soft Drinks 
Social Security Scheme for Contract and 

Industrial Labourers 
(Deb. 17, Vol. VIII. 21-03-2005) 
CoI.2-IS 

Social Welfare 

(Deb. 8, Vol. VII, 09-03-2005) 
Col. 191--93 

Printing on Soft Drinks Bottles Extent of 
Pesticides Residues 

Freedom Fighter Pension (Deb. 26, Vol. IX, 27-04-2005) 
(Deb. 21. Vol. IX. 19-04-2005) i Col. 289 
Col. 741;....44 i Software Technology Parks 

Need to formulate a comprehensive.policy ; Software Technology Parks 
of SOCIal W~lfare Schem~s t~f the; (0 b 8 Vo!' vn 09-03-100~) 
benefit of trlbals populatIOn In the Ie. .' , 
country (MUlU77) I Col. 1036·-39 
(Deb. 31, Vol. X, 04-05-2005) I (Deb. 31, Vol. X, 04-05-2005) 
Col. 495-96 I Col. 267--70 
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Soil Erosion 

Anti-erosi~n Works in Maritime States 
(Deb. 29, Vol. IX, 02-05-2005) 
Col. 341-42 

Land Erosion 
(Deb. 17, Vol. VIII, 21-03-2005) 
Col. 101 

Soil Erosion by Rivers 

Sound and Ueht Shows 
Sound and Light Shows at Tourist Spots 

(Deb. 21, Vol. IX, 19-04-2005) 
Col. 240-41 

South Africa 
Indigenous Production of BMCS 

(Deb. 14, Vol. VIII, 17-03-2005) 
Col. 76-77 

(Deb. 34", Vol. X, 09-05-2005) South Asia 
CoL 471-72 

Soli Nutrients 

Micronutrients in Soil of Punjab and 
Haryana 
(Deb. 34, Vol. X, 09-05-2005) 
Col. 95-96 

Rise in Deficiency of Soil Nutrient 
(Deb. 34, Vol. X, 09-05-2005) 
CoI..512-13 

Solar Enel'lY 

Proposals for Solar Energy 
(Deb. 33, Vol. X, 06-05-2005) 
Col. 357-58 

Solar Energy 
(Deb. 8, Vol. VII, 09-03-2005) 
Col. 728-29 

Solar Energy Board 
(Deb. 38, Vol. X, 13-05-2005) 
Col. 205-% 

Solar Energy to Villages 
(Deb. 28, Vol. IX, 29-04-2005) 
Col. 78-79 

Conference of South Asian Countries 
(Deb. 25, Vol. IX, 26-04-2005) 
Col. 80-81 

South Asian Free Trade Agreement 
(Deb. 21, Vol. IX, 19-04-2005) 
CoI.599~ 

South Korea 
Establishment of Steel Plant in Orissa by 

South Koreans 
(Deb. 29, Vol. IX, 02-05-2005) 
CoI.218-19 

Pathalic Anhydride Export 
(Deb. 4, Vol. VII, 01-03-2005) 
Col. 244 

Southem Indil 

Need to introduce a 'Southern Splendour 
Train' from Hyderlbad covering 
important tourist destinations of 
Southern India (MUR 377) 
(Deb. I I, Vol. VIII, '4-03-2005) 
Col. 604 

Power Grid in South India 
(Deb. 38, Vol. X, 13-05-2005) 

Wind and Solar Energy Col. 55-56 
(Deb. 28, Vol. IX, 29-04-2005) Space 
Col. 240--42 

Sonland Dram. Division 

Closure of DFP and Song and Drama 
Division 
(Deb. 20, Vol. VlII, 24-03-2005) 
Col.lS3-S4 

Low Cost Access to Space 
(Deb. 22, Vol. IX, 20-04-2005) 
CoI.210 

Resources for Spice Plans 
(Deb. 22, Vol. IX, 20-04-2005) 
Col. 209-10 
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Spare Parts 

Import of Spare Parts 
(Deb. 23, Vol. IX, 21-04-2005) 
Col. 104-05 

Speaker Lok Sabha 

Life Time Bungalow to Spouse of Speaker 
(Deb. 12, Vol. VIII, 15-03·2005) 
Col. 303-04 

Spedal Category States 

Need to review the decision to 
prematurely curtail the special 
category status accorded to 
Uttaranchal for enabling industrial 
promotion in the state (MUR 377) 
(Deb. 22, Vol. IX, 20-04-200S) 
Col. S97-98 

Special Package and Concessions 
(Deb. 35, Vol. X, 10-05-200S) 
Col. 261--63 

Spetial Economic Zones 

B ill from Maharashtra 
(Deb. 35. Vol. X. 10-05-2005) 
Col.llS 

Special Economic Zone Bil~ 2005 -Consid. 
and Pass 
(Deb. 35, Vol. X, 10·OS-2005) 
Col. 39S-432 

Special Economic Zone for Handicrafts 
(Deb. 4, Vol. VII, 01-03-2005) 
Col. 474-76 

Spetlal Pat kale 
Need to provide special economic 

package for all-round development in 
Himachal Pradesh (MUR 377) 
(Deb. 30, Vol. IX, 03-05·2005) Col. 424 

Special Development Package for 
Sabarimala 
(Deb. 19, Vol. VIII. 23·03-200S) 
Col. 69 

Special Package for Widows ofPMF 
(Deb. 30, Vol. IX, 03·05-200S) 
Col. 70·71 

Spedal Purpose Vehide 
General Budget, 2005-06 - Presentation 

(Deb. 3, Vol. VII, 28·02·2005) 
Col. 24·25 

Spedal Strudural Adjustment 
Coastal Special Economic Zone, Mangalore Special Structural Adjustment for 

(Deb. 8, Vol. VII, 09·03·2005) Maharashtra 
Col. 412·13 (Deb. 38. Vol. X. 13-05-2005) 

Creation of Special Economic Regions Col. 260-61 
(Deb. 26, Vol. IX, 27-04-2005) Speed Post Servlte 
Col. 540-41 

Establishment of Petrochemical Complex 
and Special Economic Zone in Gujarat 
(Deb. 14, Vol. VIII. 17-03-2005) 
Col. 90-91 

Need to setting up of Special Economic 
Zone at J alandhar (MUR 377) 
(Deb. 5. Vol. VII. 02-03-200S) 
Col. 495-96 

Special Economic Zone 
(Deb. 30, Vol. IX, 03·0S-2005) 
Col. 49-50 
(Deb. 35, Vol. X. ]0-OS-2005) 
Col.2S1 

Speed Post Centres 
(Deb. 19, Vol. VIII, 23-03-2005) 
Col. 123 -'-46 

Speed Post Service 
(Deb. 8, Vol. VII, 0.9-03-200S) 
Col. ~}98-99 

Spices 
Adulteration in Chilli Powder 

(Dct,. 21, Vol. IX, 19.04-2005) 
Col.~·9-60 

Benefits From Spices 
(Deb. 19, Vol. VIII, 23-03-2005) 
Col. 83-84 
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Cultivation of Turmeric 
(Deb. ·34, Vol. X, 09-0S-2{)05) 
Col. 281 

Spice Production and Exports 
(Deb. 2 I, Vol. IX. 19-04-2005) 
Co1.60~8 

Duty Free Import of Pepper and Spices Trade 
Cardamom (Deb. 18. Vol. VIII. 22-03·2005) 
(Deb. 12. Vol. VIII. 15-03-2005) I CoJ.46--48 
CoI.J44 (Deb. ,35. Vol. X, 10-05-2005) 

Import of Garlic Col. 197 
(Deb. II, Vol. VIII, 14-03·2005) Spinnin& Mills 
CaL 285 

Import of Sensitive Commodities 
(Deb. 12, Vol. VIII, 15·03-2005) 
Col. 77-78 

Need to provide remunerative prices to 
the chilli growers in Andhra Pradesh 
(MUR377) 
(Deb. 31, Vol. X, 04-05·2005) 
Col. 497 

Price Stabilization Fund Scheme 
(Deb. 21, Vol. IX, 19-04-2005) 
Col. 708 

Production ofChilJies 
(Deb. 2 I, Vol. IX. 19-04-2005) 

Spinning Mills 
(Deb. 10. Vol. VII, 11~03·2005) 
Col. 203-06 

Sports 
Adventure Sports 

(Deb. 25, Vol. IX, 26-04·2005) 
Col. 74-76 

Age Group of Youths 
(Deb. 21, VoL I~". 19-04-2005) 
Col. 751-53 

Assistance for Sports in Orissa 
(Deb. 12. Vol. VIII. 15-03-2005) 
Col. 77 

Col. 337--40 Assistance"to Sports Federations 
(Deb. 34. Vol. X. 09-05-2005) I (Deb. 30. Vol. IX. 03-05-2005) 
Col. 298-300 i Col. 326.-29 

Red-Chilli Trade : Awards for Games 
(Deb. 18, Vol. VIII. 22-03-2005) I (Deb. 4, Vol. VII, 01-03-2005) 
Coi.3 79-81 Col. 17 I -72 

Revision ofMSP of Chilli BCCI 
(Deb. 2 I, Vol. IX, ) 9-04-2005) (Deb. 21, Vol IX, 19-04.2005) 
Col. 446 Col. 715 

Situation arising out of fall in price 
of Chillies in Tamil Nadu and 
Andhra Pradesh causing hardship to 
the Chilli growers and steps taken by 

Boat Race as Sports Item 
(Deb. 18, Vol. VIII, 22-03-2005) 
Col. 294-95 

the Government in regard thereto (CA) I Coaches for Sports 
(Deb. 36, Vol. X, 11-05-2005) I (Deb. 30. Vol. IX, 03-05-200S) 
Col. 557-66 I (:(,1. 173 

Smuggling of Cardamom 
(Deb. 33, Vol. X. 06-05-2005) 
CoJ.162-64 

Commonwealth Games, 20 10 
(Deb. 12, Vol. VIII, 15-03-2005) 
Col. 309-10 
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Development of Sports I Indian Hockey federation 
(Oeb. 30. Vol. IX, 03·005·20005) I (Deb. 4, Vol. VII, 01-03-2005) 
Col. 159~2 i Col. 226-27,242 

Development ofSpons in Rural Areas 
(Deb. 12, Vol. VIII, 15-03·2005) 
Col. 432-36 

Development of Women in Sports Sector 
(Deb. 30, Vol. IX, 03-05-2005) 
Col. 162-63 

Encouragement to Sports in Schools 
(Deb. 30, Vol. IX, 03-05·2005) 
Col. 14-~31 ; 

Enhancement of Funds for Development ! 
of Sports 
(Deb. 12, Vol. VIII, 15-03.2(05) 
Col. 397-400 

Female Sports Trainers 
(Deb. 21, Vol. IX, 19-04-2005) 
Col. 64546 

Financial Assistance to Sports 
Institutions 
(Deb. 30, Vol.. IX, 03-05-2005) 
Col. 198-205 

Funds for Development of Spons 
(Deb. 12, Vol. VIII, I 5-03-2(05) Col. 301 

Funds for Development of Sports and 
Youth Programmes 
(Deb. 18, Vol. VIII, 22-03-2005) 
Col. 383-87 

Indo Pakistan Cricket Series 
(Deb. 4, Vol. VII, 01-03-2005) 
CoI.12's-26 

Judo Players in Asian Commonwealth 
Games 
(Deb. 4, Vol. VII, 01-03-2005) 
Col. 1,S7 

Mallkhamb as National Sport 
(Deb. 18, Vol. VIII, 22-03-2005) 
Col. 291·93 

National Coaching Camps 
(Deb. 2~, Vol. IX, 26-04-2005) 
Col. 315-16 

National Sports Awards 
(Deb. 4, Vol. VII, 01-03-2005) 
Col. 427-29 

National Sports Development Fund 
(Deb. 21, Vo\. IX, 19-04-200S) 
Col. 810-14 

Need to nominate the children ofManjhi 
community of Bihar to physical 
educational colleges of physical 
education with a view to develop their 
sports potential (MUR 377) 
(Deb. 12, Vol. VIII, 15-03-200S) 
CoJ.480 

Need to promote sports and to create 
Funds for Vocational Training Centre more infrastructure for development of 

(Deb.-21, Vol. IX, 19-04-2005) sports complexes (CA) 
Col. 835-38 (Deb. 29, Vol. IX, 02-05-2005) 

Higher Education to Players alongwith Col. 388-403 
Sports Training I New Projects for Development of Sports 
(Deb. 4, Vol. VII, 01-03-2005) I (Deb. 12, Vol. VIII, 15-03-2005) 
Col. n-79 Col. 385-90 

Hosting of International Sports by States 
(Deb. 4, Vol. VII, 01-03-2005) 
Col. 421-27 

Inclusion ofSpons in Concurrent List 
(Deb. 12, Vol. VIII, 15-03-2005) 
Col.24~2 

NGOs engaged in Promotion of Sports 
(Deb. 4, Vol. VII, 01-03-2005) 
Col. 491-S03 

Olympic Games, 2008 
(Deb. 30, Vol. IX, 03-0S-200S) 
Col. 173-74 
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Participation of Federation in 
International Sports Events 
(Deb. 25, Vol. IX, 26-04-2005) 
Col. 89-90 

Petroleum Sports Control Board 
(Deb. 37, Vol. X, 12-0S-2005) 
Col. 169-71 

Poor Performance ofIndian Hockey Team 
(Deb. 4, Vol. VII, 01-03-2005) 
Col. 489-90 

Popularisation oflndian Hockey 
(Deb. 18, Vol. VIII, 22-03-2005) 
Col. 214-15 

Promotion of Sports 
(Deb. 21, Vol. IX. 19-04-2005) 
Col. 777-79 

Promotion of Sports among Tribal Youths 
(Deb. 21, Vol. IX, 19-04-20QS) 
Col. 840-41 

Promotion of Sports in Railways 
(Deb. 27. Vol. IX. 28-04-2005) 
Col. 85-86 

Promotion of Sports in Universities of 
Orissa 
(Deb. 25, Vol. IX, 26-04-2005) 
Col.2~ 

Proposal for Development of Sports in 
Madhya Pradesh 
(Deb. 18. Vol. VIII. 22-03-2005) 
Col. 155-56 

Quota of Sports Players 
(Deb. 4. Vol. VII, 01-03-2005) 
Col. 250-5 1 

Railway Budget - 2005-06- Presentation 
(Deb. 2, Vol, VII. 26-02-2005) 
Col. 28 

Rural Sports Programme 
(Deb. 21, Vol. IX, 19-04-2005) 
Col. 682-85 

Services of Foreign Coaches 
(Deb. 25, Vol. IX, 26-04-2005) 
Col. 179-92 

Setting up of a Board for National Games 
(Deb. 4, Vol. VII, 01-03-2005) 
Co1.167~8 

Sport as Subject in School 
(Deb. 25, Vol. IX. 26-04-2005) 
Col. 41-42 

Sports Centres of SAl 
(Deb. 30, Vol. IX, 03-05-2005) 
Col. 187-95 

Sports Discipline under Institutions 
(Deb. 12, Vol. VIII. 15-03-2005) 
CoI.164~5 

Sports Facilities in North Eastern Regions 
(Deb. 12, Vol. VIII, 15-03-2005) 
Col. 89-91 

Sports Federations 
(Deb. 21, Vol. IX. 19-04-2005) 
Col. 850 

Sports Organisations 
(Deb. 18, Vol. VIII, 22-03-2005) 
Col. 76-77 

Sports School under SAl 
(Deb. 30, Vol. IX, 03-05-2005) 
Col. 294-309 

Sports School/Colleges 
(Deb. 18, Vol. VIII. 22-03-2005) 
Col. 403-08 

Sports Sub Centres in Tamil Nadu 
(Deb. 30. Vol. IX, 03-05-2005) 
Col. 378-79 

Standard of Sports 
(Deb. 4, Vol. VII, 01-03-2005) 
Col. 81-82 

Telecasting Rights of lndo-Pak Cricket 
Series 
(Deb. 14, Vol. VIII, 17-03-2005) 
Col. 33-84 

Visas to Pakistanis to Witness Cricket 
Matches 
(Deb. 13, Vol. VIII, 16-03-2005) 
Col. 198-99 
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Visit ofPak President to Witness Cricket' Sports Coaches 
Match . 
(Deb. 19. Vol. VIII. 23-03-2005) 
Col. 203-04 

Coaches for Comnl0nwealth Games 
(Deb. 12. Vol. VIII. 15-03-2005) 
Col. 345-46 

Sports Academies Sports Complexes 
Setting up of Sports Academies Development and Maintenance of Sports 

(Deb. 4. Vol. VII. 01-03-2005) Complexes by DDA 
Col. 227-28 I (Deb. IS. Vol. VIII. 22-03-2005) 

Sports Academy I CoJ.387-90 
(Deb. 21, Vol. IX. 19-04-2005) SCI 
Col. 736-37 ports omp exes 

(Deb. 12. Vol. VIII, 15-03-2005) 
Sports Authority orlndia Col. 325-34 

Centre for SAl I Sports Persons 
(Deb. 18. Vol. VIII. 22-03-2005) 
Col. 435-44 Criteria for Selection of Players in 

Olympics 2004 
Closure of Training Centre of SAl in Patna (Deb. 12, Vol. VIII. 15-03-2005) 

(Deb. 35. Vol. X, 10-05-2005) I Col. 311-12 
Col. 198---204 I . I Junior Wrestlers 

FU~:~i~lIocation by Sports Authority of I (Deb. 2 I, Vol. IX. 19-04-2005) 

(Deb. 30. Vol. IX, 03-05-2005) Col. 755 
Col. 50-51 Sports Stadiums 

General Body of SAl Construction of Indoor and Outdoor 
(Deb. 12. Vol. VIII. 15-03-2005) Stadiums 
Col. 219-22 (Deb. 12. Vol. VIII, 15-03-2005) 

Col. 168-72 Higher Education to Players alongwith 
Sports Training i Dhyanchand Stadium. Jhansi 
(Deb. 4. Vol. VII, 01-03-2005)' (Deb. 4, Vol. VII, 01-03-2005) 
Col. 77-79 Col. 66 

Rural Sports Programme 
(Deb. 21, Vol. IX, 19-04-2005) , 
Col. 682-85 

Services of Foreign Coaches 
(Deb. 25, Vol. IX, 26-04-2005) 
Col. 179-92 

Sports Authority of India 
(Deb. 12, Vol. vm, 15-03-2005) Col. 303 
(Deb. 21, Vol. IX, 19-04-2005) 
Col. 861-62 

l'alkatora Swimming Pool 
(Deb. 21, Vol. IX, 19-04-2005) 
Col. 653-54 

Stadium in Rural Areas 
(Deb. 4, Vol. VII. 01-03-2005) 
Col. 83-85 

Talkatora Swimming Pool 
(Deb. 21. Vol. IX, 19-04-2005) 
Col. 653-54 

Upgradation of Stadia 
(Deb. 35, Vol. X, 10-05-2005) 
Col. 156 

Water Sports Stadium 
(Deb. 18, Vol. VIII, 22-03-2005) 
CoI.IS8-63 
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Spying ! Stamp Papen 
Spying Fake Stamp Papers 

(Deb 21. Vol. IX. 19-04-2005) i (Deb. 1 S. Vol. VIII. 18-03-2005) 
Col. 688-89 Col. 306-07 

Sri Lanka 

Assi'itance to Sri lanka for Cancer 
Hospitals 
(Deb. 26, Vol. IX. 27-04-2005) 
Col. 104-05 

Hydrographic Survey in Kankesanturai 
(Deb. 14. Vol. VIII. 17-03-2005) 
CoI.SO-SI 

Import of Agricultural and Cash Crop~ 
(Deb. 4. Vol. VII. 01-03-2005) 
Col. 252-53 

Stamp Papers 
(Deb. 33. Vol. X. 06-05-2005) Col. 185 

Starvation Deaths 

Starvation Deaths 
(Deb. 25. Vol. IX, 26-04-2005) 
Col. 119-20 

State Border Disputes 

Border Dispute between Assam and 
Meghalaya 
(Deb. 12. Vol. VIII, 15-03-2005) 
CoJ.396-97 

Ind0-Sri Lanka Trade 
(Deb. 21. Vol. IX. 19-04-2005): State Borrowings 
Col. 535·36 ; Debt of Pun jab 

MoU with France. Sri Lanka. Cuba and; (Deb. 28. Vol. IX. 29-04-2005) Col. 329 
Iran I Maharashtra's Borrowing from the 
(Deb. II. Vol. VIII. 14-03-2005). National Savings Fund 
Col. 431--35 (Deb. 38. Vol. X. 13-05-2005) Col. 88 

St:ttmg up of Power Project in Srj Lanka 
(Deb 33. Vol. X. 06-05-2005) 
Col. 34546 

Vanaspati Raw Material 
(Deb. 35. Vol. X. 10-05-2005) 
Col. liS 

Starr Selection Commission 

Medium of sse Examination 
(Deb. 5, Vol. VII, 02-03·2005) • 
Col. 179 ~ 

Pan Funding for Stales Debt Payment 
(Deb. 15. Vol. VIII. 18-03-2005) 
Col. 351-52 

Waiving otT Loans 
(Deb. 28. Vol. IX. 29-04-2005) 
Col. 489·90 

State Capitals 

Central Assistance to State Capitals 
(Deb_ 35, Vol. X. 10-05-2005) 
Col. 187-90 

Procedure for Maintaining of Vacancies : State Channellsing Agencies 
(Deb. 22. Vol. IX. 20-04-2005) ; Rationalization oflnterest Rates Charged 
Col. 110-11 by SCA 

Stamp Duty (Deb. 14, Vol. VIlI, 17-03-2005) 
Col. 216-20 . 

General Budget, 2005-06 _ Presentation 
(Deb. 3. Vol. VII. 28-02-200S) Cot. 28 

Stamp Duty 
(Deb. 21. Vol. IX. 19-04·2005) 
Col. 577-18 

SCate Electricity Boards 
Abolition ofSEBs 

(Deb. 10. Vol. Va., 11-03-200.5) 
Col. 270--72 
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losses to State Ele~tricity Boards I Restructurang ofMMTC &STC 
{Deb. 8. Vol. VII. 09.03-2005}; (Deb. 25. Vol. IX. 26-04·2005) Col. 150 
Col. 571-73 ; 

I State Tribal Research Institutes 
Profit and Losses of SEBs 

(Deb. 28, Vol. IX. 29-04.2005) I Research Institutes for Tribals 
Col. 69-·78 I (Deb. 30. Vol. IX, 03·05·2005) 

Col. 313-14 
I Purchase of Electricity 

(Deb. 14. Vol. VIII. 
Col. 113·14 

17-03-2005) ! State Warehousing Corporation 
; Creation of Modern Warehouses 

State Electricity Boards 
(Deb. 8. Vol. VII. 09-03-2005) 
Col. 704-05 

State Highways 
. i Conversion of Slale Highways Inlo : 

National Highways 
(Deb. 13, Vol. VIII. 16-03-2005) : 
Col. 173--80 : 

(Deb. 34, Vol. X, 09-05-2005) 
Col. 407-08 

Statement(s) 

Affidavil filed in Supreme Coun on CAG 
Report relating to procurement made 
for Operation Vijay (Kargil) - (Sr.) 
(Deb. 22, Vol. IX, 20-04-2005) 
Col. 588-92 

Need to declare certain State Highways' Article appeared in Outlook magazine 
in Jalaun Parliamentary Constituency. about the visit of the Justice S. N. 
U.P. as National Highways (MUR 377): Phukan Commission ro Pun~ and other 
(Deb. 13. Vol. VIII, 16-03-2005): places(St.) 
Col.378 ! (Deb. 31. Vol. X, 04-05-2005) 

Need to declare Cuttack-Chandbali State I 
Col. 469-72 

Highway in Orissa as a National; Collision between Sabarmati Express and 
Highway(MUR 377) i Goods Train on Godhra - Vadodara 

I 

(Deb. 12. Vol. VIII. 15-03·2005) I Section of Western Railway (St.) 
Col. 481 ! (Deb. 23. Vol. IX. 21-04-2005) 

State Highways Improvement Project 
(Deb. 13. Vol. VIII. 16-03-2005) : 
Col. 283-84 ' 

Upgradation of State Highways 
(Deb. 13, Vol. VIII, 16-03·2005) 
Co1.265~ 

State Reorganisation Committee 

State Reorganisation Comminee 
(Deb. 4. Vol. VII, 01-03-2005) 
Col.312 

State Trading Corporation 
Investment by STC 

(Deb. 35, Vol. X, 10-05-2005) 
Col.2n-73 

Col. 294-95 
(Deb. 24. Vol. IX. 25-04-2005) 
Col. 491-97 

Constitution of National Disaster 
Management Authority and its 
Associated Committees Pending 
Enactment of a Law on Disaster 
Management (St.) 
(Deb. 9, Vol. VII. 10·03-2005) 
Col. 308-10 

Decision to order inquiry into the sale of 
two Hotels belonging to Hotel 
Corporation oflndia (St.) 
(Deb. 38, Vol. X, 13-05·-2005) 
Col. 334 
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Developments in Nepal and Present Statement Correcting Reply to Unstarred 
Status of Bilateral Relations with Question No. 3305 Dated 21 st 
Pakistan and Afghanistan (St.) December, 2004 Regarding Women 
(Deb. 8, Vol. VII, 09-03-200S) Desks in Police Stations 
Col. I Jl3-20 (Deb. 12, Vol. VIII. 15-03-2005) 

Launching of Unemployment Benefit i Col. 441 
Scheme (St.) Statement Correcting Reply to USQ No. 
(Deb. 14. Vol. VIII. 17-03-2005) I 454 dated 2S-07-2001 regarding 
Col. 273-77 "Blacklisted Suppliers" 

Meningococcal Disease (St.) I (Deb. 13, Vol. VIJI, 16-03-200S) 
. Col. 337-38 (Deb. 33. Vol. X. 06-0S-2005) I 

Col. 503-..{)S i Statement Re: Patents (Amendment) 
! Ordinance - Laid 

Private Universities (St.) I 

(Deb. 17. Vol. VIII. 21-03-2005) (Deb. 15, Vol. VJIJ, 18-03-2005) 
Col. 569-77 Col. 374 

Recent Visits of the Chinese Premier and 
the President of Pakistan to India (St.) 
(Deb. 22. Vol. IX, 20-04-2005) 
Col. 545-S2 

Relief and Rehabilitation of Tsunami 
Affected People (St.) 
(Deb. 9, Vol. VII. 10-03-2005) 
Col.3l~15 

. i 
Statement Correctmg Reply to Part (A) I 

and Part (B) of Starred Question : 
I 

No. 40 Dated 02.12.2004 Regarding I 
Losses to Doordarshan in Athens ! 
Olympics - Laid I 
(Deb. 14, Vol. VIII, 17-03-2005) 
Col. 272-73 

Statement Correcting Reply to Starred 
Question No. 294 dated 21-12-2004. 
regarding Atrocities on Minorities and 
giving reasons for delay in correcting I 
the reply I I 
(Deb. 12. Vol. VIII, 15-03-2005) I 
Col. 452-53 I 

I 

Statement Correcting Reply to Unstarred I 
Q. No.203 dated 01-03-2005 Regarding 
Atrocities on Women (St.) 
(Deb. 25. Vol. IX, 26-04-2005) 
Col. 329-32 

Statements Laid under Fiscal 
Responsibility and Budget 
Management Act. 2003 (St.) 
(Deb. 3, Vol. VII. 28-02-2005) 
Col. 47-48 

Status of implementation of 
recommendations contained in the 
First Report ofthe Standing Committee 
on Defence (St.) 
(Deb. 32. Vol. X. 05-05-2005) 
Col. 184-92 

Status of implementation of 
recommendations in the 65th Report 
of Standing Committee on Commerce 
(St.) 
(Deb. 29, Vol. IX, 02-05-2005) 
Col. 387-88 

Status of Implementation of 
recommendations in the First Report 
of Standing Committee on Energy (St.) 
(Deb. 18, Vol. VIII. 22-03-2005) 
Col. 570-71 

Status of implementation of 
recommendations in the First Report 
of Standing Committee on Food, 
Consumer Affairs and Public 
Distribution (St.) 
(Deb. 17, Vol. VIII, 21-03-2005) 
Col. 546-47 



SUBJECf INDEX 645 

Status of implementation of Status of implementation of the 
recommendations in the Second recommendations in the First Report 
Report of Standing Committee on of Standing Committee on Personnel, 
Labour (St.) Public Grievances, Law and Justice 
(Deb. 28. Vol. IX. 29-04-2005) (St.) 
Col. 553 (Deb. 38, Vol. X, 13-05-2005) Col. 286 

Status of implementation of 
recommendations in the Second 
Report of Standing Committee on 
Urban Development (St.) 
(Deb. 25, Vol. IX, 26-04-2005) 
Co1.384-36 

Status of implementation of the 
recommendations in the Report of 
Standing Committee on Health and 
Family Welfare (St.) 
(Deb. 38, Vol. X, 13-05-2005) 
Col. 285-86 

Status of implementation of States 
recommendations in the Third Report Allocation of Funds to Backward States 
of Standing Committee on Rural (Deb. 36, Vol. X, 11-05-2005) 
Development (St.) Col. 457-58 
(Deb. 28, Vol. IX. 29-04-2005) Allocation of Funds to States Under 
Col. sS4-s8 VAMBAY 

Status of implementation of (Deb. 12, Vol. VIII, 15-03-2005) 
Recommendations of First Report of Col. 373-84 
Parliamentary Standing Committee on Allocation of States under AIBP 
Coal and Steel (St.) (Deb. 24, Vol. IX, 25-04-2005) 
(Deb. 15, Vol. VIII, 18-03-2005) Col. 384-86 
Co1.365~ 

Status of implementation of 
recommendations on the Sixty-sixth 
Report of Standing Committee on 
Commerce and Industry (St.) 
(Deb. 25, Vol. IX, 26-04-2005) 
Col. 386-88 

Status of implementation of the 
recommendation in I 10th Report of 
Standing Committee on Home Affairs 
(St) 
(Deb. 38, Vol. X, 13-05-2005) 
Col. 283-85 

Status of implementation of ,~e 

recommendations in the 1 29th Report 
ofStanding Committee on Science and 
Technology, Environment and Forests 
(St) 
(Deb. 38, Vol. X, 13-0S-200S) 
Col. 287 

Annual Scheme of States and UTs 
(Deb. 38, Vol. X, 13-05-2005) Col. 252 

Appointment of RTSA/RTA in Border 
States 
(Deb. 9, Vol. VII, 10-03-2005) 
Col. 248-49 

Central Assistance to States 
(Deb. 38, Vol. X, 13-05-2005) 
Col. 114-15 

Centr 11 funds to States 
(Deb. 10, Vol. VII, 11-03-2005) 
Col.310-14 

Classification of States 
(Deb. 22, Vol. IX, 20-04-2005) 
Col 109-10 

Contribution of States in Promotion of 
Indian Culture 
(Deb. 9, Vol. VII, 10-03-200S) 
Col. 91-92 
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Debt Burden of States 
(Deb. 33. Vol. X. 06-05-2005) ! 

Co1.60~2 

Deployment of PM F in States 
(Deb. 25. Vol. IX. 26-04-2005) 
Col. 265---{,7 

DFID Assistance to States 
(Deb. 15. Vol. VI·H. 18-03-2005) 
Col. 271-72 

Direct External Assistance 10 States 
(Deb. 8. Vol. VII. 09-03-2005) 
Col. 600-01 

Dwmdlmg Tourist Traffic in States 

Hosting of International Sports by States 
(Deb. 4. Vol. VII. 01-03-2005) 
Col.421-27 

Incentives to States for Development of 
IT 

(Deb. 13. Vol. VIII. 16-03-f005) 
Col. 203---07 

Increase in Annual Allocation 
(Deb. 5. Vol. VII, 02-03-2005) 
Co1.36Cl--4) 

Loan to States by Nationalised Banks 
(Deb. 38. Vol. X. 13-05-2005) 
Col. 125-26 . 

(Deb. 21. Vol. IX, 19-04-2005): M'Jdel Slate Status for implemellting 
Col. 233-34 PWD Act 

Expenses on ESIS 
(Deb. 2\. Vol. IX. 19-04-2005) 
Col. 209-10 

flCCI Prvt'osal to Enact Legislation for 
Elimination of States , Revenue Deficit 
(Deb. 15. Vol. VIII. 18-03-2005) 
Col. 299-300 

Financial Assistance to States under 
S.S.A. 
(Deb. 30, Vol. IX, 03-05-2005) 
Col. 43-48 

Functioning ofT. V. Towers in Hilly States 
(Deb. 20. Vol. VIII, 24-03 -2005) 
Col. 1-4 . 

(Deb. 9. Vol. VII. 10-03-2005) Col. 121 

Monitoring of Donations 
(Deb. 15, Vol. VIII. 18-03-2005) 
Col. 114-15 

New Science and Technology Centres in 
Backward States 
(Deb. 22. Vol IX. 20-04-2005) 
Col. 469-70 

Opening of RRBs in States 
(Deb. 38, Vol. X, 13-05-2005) 
Col. 160-61 

Package/Grants to States 
(Deb. 8, Vol. VII. 09-03-2005) 
Col. 1051-52 

Funds Earmarked for Inter-State Roads ; Proposals Received from States 
(Deb. 5. Vol. VII. 02-03-2005): (Deb. 25, Vol. IX, 26-04-2005) 
Col. 239 . Col. 153-54 

Grants to States under AIBP : Recovery of Dues 
(Deb. 34, Vol. X, 09-05-2005) I (Deb. 8, Vol. VII, 09-03-2005) 
Col. 502 ' Col. 982--84 

Gross State Domestic Product 
(Deb. 29. Vol. IX, 02-05-2005) 
CoI.IS5-64 

Report by State Government on Losses 
due to Floods 
(Deb. 11. Vol. VIII. '14-03-2005) 
Col. 207-10 

High Courts for States 
( Deb. 1 S, Vol. VIII. 18 3 : Separate Act for Scheduled Areas in 

-0 ·2005) ~ States 
Col. 349-50 (Deb. 21, Vol. IX, 19-04-2005) Col. 500 
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SlOB} Assistance to Slates 
(Deb. IS, Vol. VfII, 18-03-2005) 
Col. 106-08 

Special Category Status to States 
(Deb. 13, Vol. V Ill, 16-03-2005) 
Col. 335 

Special Economic Package for Various 
States 
(Deb. 10, Vol. VII, 11-03-2005) I 

Col. 59 
Special Plan Assistance to States 

(Deb. 13, Vol. VIII. 16-03-2005) I 

Col. 134 
Spl. Category States 

(Deb. 33. Vol. X, 06·05·2005) i 

Statt.tits Collettion StIleIM 
Statistics Collection Scheme 

(Deb. 31. Vol. X, 04-05-2005) 
Col.361 . 

Steel 

Agreement between India and China on 
Steel Sector 
(Deb. 34. Vol. X. 09-05-2005' 
Col. 321·22 

Expon of Steel to Pakistan 
(Deb. 18. Vol. VIII, 22-03-2005) 
Col. 502-03 

Foreign Investment in Indian Steel Sector 
(Deb. 34, Vol. X, 09-05-2005) 
Col. 96-98 

Col. 223-24 

Ten Fastest Growing States 

I Hike in Steel Prices Used in Railway 
(Deb. 32, Vol. X, 05·05·2005) 
Col. 3940 (Deb. 15, Vol. V 1\1, 18-03-200S) ! 

Col. 271-76 

Tourism Promotion in Tsunami Hit States 
(Deb. 11, Vol. VIII, 14·03·2005) 
Co1.5~1 

Yatri Niwas in States 
(Deb. 34, Vol. X, 09-05-2005) i 
Col. 470 

Import of Duty Free Raw Material by 
Private Steel Industries 
(Deb. 17, Vol. VIII, 21-03-2005) 
Col. 227-28 

Increase in Price of Steel 
(Deb. 17, Vol. VIII, 21-03-2005) 
Col. 289-90 

Stationery 
• National Steel Polie)' 

Expenditure on Government of India I 

Stationery Office 
(Deb. 35, Vol. X, 10-05·2005) I 

Col. 263-64 i 

Purchase of Stationery 
(Deb. 9, Vol. VII, 10-03-2005) 
Col. 68-69 I 

(Deb. 20, Vol. VIII, 24-03-2005) ; 
Col. 165-66,200 

Statistical Data 

National Policy on Dissemination of 
Statistical Data 
(Deb. 36. Vol. X. 11-05·2005) : 
Col. 376-79 

(Deb. 11. Vol. V 1\1, 21-03-2005) 
Col. 267-68 

Production of Steel 
(Deb. 24, Vol. IX, 25·04·2005) 
Col. 62-64 

Production, Consumption and Expon of 
Steel 
(Deb. II, Vol. VIII, 14-03·2005) 
Col. 254-56 

Quality and Pri~es of Steel 
(Deb. 34, Vol. X. 09-05-2005) 
Col. 475-76 

Reconstruction of Steel Well 
(Deb. 35. Vol. X, 10·05·2005) 
CoJ.268-69 
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Status of Implementation of MoU between GAIL and SAIL 
Recommendations of First Report of (Deb. 20, Vol. VIII, 24-03-2005) 
Parliamentary Standing Committee on Col. 116 
Coal and Steel- (St.) i Reduction in Export by SAIL 
(Deb. 15. Vol. V\I1, 18-03-2005) (Deb. 17, Vol. VIII. 21-03-2i>05) 
Col. 365-66 Col. 229-30 

Supply of Coal to Steel Sector I Revival ofKulti Unit of SAIL 
(Deb. 36, Vol. X, 11-05-2005) I (Deb. II, Vol. VIII, 14-03-200S) 
Col. 439-40 Col. 204-05 

Steel Authority or India Umlted Sale of Products by Steel Authority of 
Development of Coal and Iron Mines by India Limit"d 

SAIL in Foreign Countries (Deb. 24, Vol. IX, 25-04-2005) 
(Deb. 34, Vol. X, 09-05-2005) I Col. 296-98 
Col. 109 Situation arising out of inordinate delay 

Establishment of Cement Factories by I in merging Indian Iron and Steel 
SAIL ! Company (liSCO) with Steel Authority 
(Deb. II. Vol. VIII, 14-03-2005) I of India Ltd. and steps taken by the 
Col. 200-201 Government in regard thereto (CA) 

Establishment of Factory by SAIL 
(Deb. \1, Vol. VIII, 21-03-2005) 
Col. 291 

Extraction oflron Ore 
(Deb. 17, Vol. VIII, 21-03-2005) 
Col. 302 

Financial Perform8~.ce of SAIL 
(Deb. 24. Vol. IX, 25-04-2005) 
Col. 17-27 

Irr-sularities in Purchases Made by SAIL 
(Deb. 29, Vol. IX, 02-05-2005) 
Col. 233-34 

Merger of liSCO with SAIL 
(Deb. II, Vol. VIII, 14-03-2005) 
Col. 165 

Merger of MEL with SAIL 
(Deb. 21, Vol. IX, 19-04-2005) 
Col. 184 

Mining by SAIL in Chiriya 
(Deb. 21, Vol. IX, 19-04-200S) 
CoI.4S7-58 

Mining oflron Ore by SAIL 
(Deb. 21, Vol. IX, 19-04-200S) 
Col. 396 

(Deb. 20. Vol. VIII. 24-03-2005) 
Col. 271-84 

Supply of LNG by GAIL to SAIL 
(Deb. 21. Vol. IX, 19-04-2005) 
Col. 296 

Voluntary Retirement Scheme in SAIL 
(Deb. II, Vol. VIII, 14-03-2005) 
Col. 152-54 

VRS in Kulti Unit of SAIL 
(Deb. II, Vol. VIII, 14-03-200S) 
Col. 438-39 

Steel Plants 
Coal Linkage to Sova Ispat 

(Deb. 36, Vol. X. 11-05-2005) Col. 146-
Crashing of Aircrafts owned by Bokaro 

Steel Plant 
(Deb. 34, Vol. X, O9-OS-2005) Col. 484 

Development of Basic Infrastructure by 
Steel Plants 
(Deb. 34, Vol. X, 09-05-2005) Col. 26~ 

Establishment of Plant for Finish~d 
GoodsbyDSP 
(Deb. 21, Vol. IX, 19-04-20d5) 
Col. 186-87 
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Study by CG WB in Upper Ganga Canal 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 219-20 

Theft of Diamond 
(Deb. IS, Vol. XII. 12-08-200S) 
Col.S7 

Treatment of Accident Victims 
(Deb. 13. Vol. XII. 10-08-2005) 
CoL IS9-60 

World Food Programme 
(Deb. 20. Vol. XII, 23-08-2005) 
Col. 63-64 

Mediyam, Dr. &abu Rao 

Bhuria Commission 
(Deb. 20. Vol. XII,23-08-200S) 
Col. 276 

Education in Ayurveda and Admission to 
Medical Colleges 
(Deb. 8, Vol. XI, 03-08-2005) 
Co1.20-21 

Labour Laws in SEZ Industries 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 33940 

Merger of Sponge Iron Limited 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 177 

Need to enact Scheduled Tribes 
Traditional Land Rights Bill, 2005 with 
a view to protect the interests of tribal 
forest dwellers in Andhra Pradesh 
(MUR377) 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 529 

Meghwal, Shri Kailash 

Assistance for Setting up of FPI 
(Deb. 11. Vol. XII. 08-08-2005) 
Col. 269-71 

Assistance to Food Parks 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 136-37 

Closure ofPSUs and Private Companies 
(Deb. IS. Vol. XII,12-08-2005) 
Col. 109-10 

Credit Guarantee Fund Scheme 
(Deb. 7, Vol. XI, 02-08-200S) 
Col. 268-69 

Danger from Parechu Lake 
(Deb. 19, Vol. XII, 22-08-200S) 
Col. 199-200 

Disbursement of Funds by NSFDC 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 191-202 

Earthquake Relief Operation by IRCS 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 77-78 

Election Process of Board of National 
Trust 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 133 

Establishment of Mental Hospitals in 
Rural Areas 
(Deb. 8, Vol. XI, 03-08-2005) 
Co1.8S-87 

Exodus of Pilots from IAF 
(Deb. 4, Vol. XI. 28-07-2005) 
Col. 156-57 

Export Subsidy for Potato 
(Deb. II, Vol. XII. 08-08-200S) 
Col. 175 

Foodgrains Rotting in Godowns 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 139 

Formation of National Statistics 
Organisation 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 337 

Formulation of National Postal Policy 
(Deb. 8, Vol. XI. 03-08-2005) 
Col. 497-99 

Free Trade Agreement with Thailand 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 81-82 
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Gross Domestic Product on R&D in 
Agriculture 
(Deb. 6, ~I. XI, 0I-08-200S) 
Col. 406 

Inclusion of Flower Valley of Uttr&nchal 
in World Heritage List 
(Deb. 11, \bL XII. 08-08-2005) 
Col. 154-5S 

Increase in Female Foeticide 
(Deb. 13, \\>L XII, 10-08-2(05) 
Col. 342--46 

Infiltration through Sea Routes 
{Deb. 14, \\>1. XII, 11-08-2(05) 
Col. 106 

In1egratea Educadon for Disabled Children 
(Deb. 12, \\>1. XII. ()9.O8-2005) 
Col. 31-36 

Jaipur Airport 
(Deb. 9, \\)1. XI, 04-08-2005) 
Col. 311 

Menace of MiUanen in daily passenger 
trains 
(Deb. 4, \\>L XI,28-07-200S) 
Col. 99-100 . 

Mines Near Sariska Tiler Reserve 
(Deb. I, \\>UCI,2S-07-2005) 
Col. 159 

Misutilisation of Fund. of Donor 
(Deb. 2, \\>1. XI, 26-07-2(05) 
CoL 442-43 

Natural Science Museum 
{Deb. 6, \\)1. XI, 01-01-2005) 
G'tII.389-90 

Need for an enquiry into the 
malfunctioning of Sambhar Salt. 
Limited ..... ed in production of lilt 
in Jaipur dialridt~1Ithan (MUR 377.) 
(Deb. 2, \bL Xl. 26-b7 .. 200~) 
CoL 626 

New Anti-Tuberculosis Molecule 
(Deb. 13, \\)1. XII, 10-08-2(05) 
Col. 392-93 

No Industry Districts 
(Deb. 16, \t>1. XII, 16-08-200S) 
Col. 86-87 

Norms for Assi.tance under W,.,.,.. 
Schemes 
(Deb. 19, \\>1. XII, 224200S) 
Col. 343-44 

Pendina projectS under DPAP and IWDP 
(Deb. 10, \bL Xl.OS-08-200S) 
CoJ.219-23 

Production of SaIl 
(Deb. 14, \\>1. XII, 11'()8-2005) 
Col. 77 

Promotion of Battery Operated Cars 
(Deb. 11, \\)1. XII, 08-08-200S) 
Col. 423-24 

Rail Connectivity with Tonk District of 
Rajasthan 
(Deb. 9, Vol. XI, 04-08-200S) 
Col. 58-59 

Refinery in Rajasthan 
(Deb. 9, \\>1. XI, 04-08-2(05) 
Co1.12S-26 

Restructuring of Science and Technology 
(Deb. 5, \\>1. XI, 29-07-2(05) 
Col. 154-55 

Rural Sports Programme 
(Deb. 21, \\>1. XID,24-08-2(05) 
Col. 23'5-37 

Setting up ofPlanetorium 
(Deb. 4, \bl. XI,28-07-20(5) 
Col. 266-67 

Sharing of Pension 

(Deb. 18, Vol. XU, 11-08-2005) 
Col. 241-49 

Shol'tlle of Kerosene 
(Deb. 14, \\>1. XlI,II-08-2005) 
CoL 238-39 



NAME INDEX 651 

Sir Creek Issue 
(Deb. 17, ~1. XII, 17~8-200S) 
Col. 202 

Telephone Connections to Revenue 
Generating vmiaes 
(Deb. 13, VoI.XII.I~8-200S) 
Col. 102-03 

Wind Energy 
(Deb. S, ~1. XI,29-07-200S) 
Col. 89-90 

Mebta, Shrt Alok Kumar 
Committee for Approval of New Drugs 

(Deb. 21, Vol. XIn, 24-08-200S) 
Col. 52-S3 

Depleting Forest Cover 
(Deb. 19, VoL XII, 22-08-200S) 
Col. 9 

Dilinvestment ofNALCO 
(Deb. S, Vol. XI,29-07-200S) 
Col. 197-98 

Liberhan ComIDiaion 
(Deb. 16, \bI. XII, I6.Q8.200S) 
Col. 135-16 

LoanbyCSIR 
(Deb. 5, 'tbL XI, 29-07-20(5) 
Col. 19C)......93 

Nllional Companies Law TribunaIJ 
(Deb. IS, VoL XII, 12-08-2005) 
Col. 107.08 

Need to bring varioul railway stations 
between Bachhwada and Pusa 
in Samaltipur Parliamentary 
Constituency, Bihar under 
Samastipur Railway Zone (MUR 377) 
(Deb. 2, VoL XI, l6007-2005) 
Col. 628-29 

Pharmaceutical Patents 
(Deb. 16, VoL XII, 16.08-200S) 
Col. 217-19 

Productl Manufactured by 
Compllliea 

Dru8 

Protection of Women from Domestic 
Violence Bil~ 200S -Consid. 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 426-28 
(Deb. 21, Vol. xm. 24-08-200S) 
Col. 47.........., 

Reservation of one third of seatl for 
women in all the State Legislatum and 
Parliament 
(Deb. 10, ~I. XI. OS-08-200S) 
Col. 463 

SFIOProbe 
(Deb. 10, ~I. XI, OS~8-200S) 
CoI.211-13 

Side Effect ofViagra 
(Deb. 17, VoUCII,17-08-2005) 
CoI.16s.66 

Mebta, Sbrt Bbuva .... bw.r Prasad 
Accident in Saunda Coal Mine 

(Deb. 3, Vol. XI, 27-07-200S) 
Col. 445--47 

Advertisements by OMCa 
(Deb. 22, Vol. xm,2S-08-200S) 
Col. 26-27 

AIIOImeDt of Land by DDA 
(Deb. 2, VoL XI, 26-07-200S) 
CoL 461-(;3 

CBIRaidI 
(Deb. 3. \bl. XI, 27-07-200S) 
Col. 336-S7 

Demand for Supplementary Grants 
(RaIlways), 200S.()6 and Demanda for 
Excess Grants (Railways), 2002-03 
(Deb. 14, VoL XII, 1I-08-lOOS) 
Col. 69 

Encroachment and Corruption in 
Cantonments 
(Deb. 14, VoL XII, 1I-08-200S) 
CoL 1S6-S7 

(Deb. 21, Vol. XIII, 
Col. 264-65 

FEMAc:ue 
24'()8·200S) (Deb. 10, VoI.XI,05-08-200S) 

Col. 66-67 
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Foreign Banks 
(Deb. 5. \t>J. XI. 29-01-200S) 
Col. 358 

Hindu Succession (Amendment) BiI~ 2OOS-
Consid. " Pass 
(Deb. 23, \t>1. XlU, 29.08-2005) 
Col. 93-94 

Land of Commercial Use 
(Deb. 4, Vol. Xl,28-07-200S) 
Co1.316-17 

Licence Fee for small tea stalls vendors 
(Deb. 14. \t>1. XII, 1I-08-200S) 
Co1.26U9 

Licences to Hotels 
(Deb. 2, Vol. Xl,26-07-200S) 
Co!. S40-41 

Losses due to mismanagement in Oil 
Companies 
(Deb. 4, \t>l. XI, 28-07-200S) 
Col. 172-73 

Merger ofIISCO with SAIL 
(Deb'. I, Vol. XI. 2S-07-200S) 
CoI.33i 

National Tax Tribunal 
(Deb. 10, Vol. XI, OS-08-200S) 
Col. 213 

Need to take suitable measures to revive 
silk industries in Jharlchand (MUR 377) 
(Deb. 16, Vol. XII, 16-08·200S) 
Col. 432 

New Steel Policy 
(Deb. I, \t>1. XI, 25-07-2005) 
Col. 171-73 

Outstanding Dues ofEPF and ESI in Pvt. 
Sector 
(Deb. II, Vol. XII. 0.8-08-200S) 
Col. 274-77 

Outstanding dues of PSUs 
(Deb.4, Vol. X1,28-07-200s) 
Col.3S2 

Proposal for Names of Directors 
(Deb. 19, \t>1. XII, 22-08-2005) 
Col. 193-95 

Rehabilitation of Disabled 
(Deb. 4, Vol. XI, 28.07-200') 
Col. 264-66 

SFIOProbe 
(Deb. 10, Vol. Xl, OS-OS-2005) 
CoI.211-13 

Situation arising out of recurring accidents 
in Coal Mines in the country, 
particularly the accidents at Saunda 
Colliery under the Central Coal Fields 
Limited (CCL) resulting in death of 
fourteen Coal Workers and steps taken 
by the Government in regard thereto 
(CA) 
(Deb. 23, Vol. XIII, 29-0S-200S) 
Col. 22-29 

Strike by Coal Workers 
(Deb. 17, \t>l. XII, J 1-OS-200S) 
CoI.311-12 

Tax Evasion by Foreign Banks 
(Deb. S, Vol. Xl, 29-07-2005) 
Col. 193-94 

Wastage of money by Oil PSUs 
(Deb. 4, Vol. XI. 28-07-200S) 
CoI.IS9-90 

Meioya, Dr. Thokcbom 

Abolition of Child labour Bill, 2005 
Consid. 
(Deb. S, \t>1. XI,29-07-200S) 
Col. 487-90 

Availability of MedicineslDrugs 
(Deb. 19, Vol. XII, 22-08-20(5) 
Col. 199 

HinduSua:ession(Amendment) BiII.200S-
Consid. " Pass 
(Deb. 23, Vol. XIII, 29-08-200S) 
CoI.S7..sa 
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LossofiTPO: 
(Deb. 12, \t>1. XII, O9-OS-2005) 
Col. 162-63 

National Rural Employment Guarantee Bill, 
2004 -Consid. 
(Deb. 19, Vol. XII, 22-08-20(5) 
CoI.71S 

Need for Central intervention to prevent 
the economic blockade on National 
Highways Nos.39 and 53 in Manipur 
by All Naga Students Allociatlon 
(MUR3n) 
(Deb. 4, Vol. XI, 2S-07-2005) 
Col. 434-3S 

Oil and Natural Gas Exploration in North-
Eastern Region 
(Deb. 9. Vol. XI. 24-OS-2005) 
Col. 141-42 

Quality of Mobile Phone Service in NE 
Region 
(Deb. 13, \t>1. XII. 10-08-2005) 
Col. 27-2S 

Situation arising out of on-going economic 
blockade in Manipur resulting in non-
availability of essential commodities, 
including medicines and steps taken 
by the Government in regard thereto 
(CA) 
(Deb. 9, Vol. XI, O4-08-200S) 
Col. 344 

Standing Committee on Human Resource 
Development - One Hundred Sixty-
fourth Report-Presented 
(Deb. 3, Vol. XI, 27-07-2005) 
Col.S71 

Misbl1l, Dr. RaJesh 

Abolition of Child Labour Bill, 200S -
Consid & Withdrawn 
(Deb. 1 S, \t>l. XII, 12-08-2005) 
Co1.3S7-S9 

Admission in Nursery Class 
(Deb. 20, \t>1. XII, 23-OS-200S) 
Col. 280 

Assessment of BPL Persons 
(Deb. I, \t>1. XI, 03..()S-2005) 
Col. 149-67 

Compensation to Tsunami Affected 
Farmers 
(Deb. 19, Vol. XII, 22-OS-200S) 
Col. 276 

Completion of Railway Projects ofHaryana 
(Deb. 9, \bl. XI. 04-08-20(5) 
CoLI30-40 . 

Construction of N .Hs 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. IS2-SS 

Departmental Promotion Committees 
(Deb. 17, Vol. XII. 17-OS-2005) 
Col. 70-71 

Development of Roads 
(Deb. 17, \t>1. XII, 17..()S-200S) 
Col. 323-2S 

Expressing deep concern over 
Deteriorating Law and Order Sittuation 
in the State of Bihar and approval of 
continuance in Force of the 
Proclamat!on in Respect of the State of 
Bihar (Res.) 
(Deb. 7, Vol. XI, 02-OS-200S) 
CoI.S40-43 

Foreign Direct Investment 
(Deb. 20. Vol. XII. 23-08-200S) 
Col. 144-45 

Grant-in-Aid for Providing Buic/Civic 
Amenities 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 133-34 

Improving Postal Services 
(Deb. 13. \\>1. XII. 10-08-200S) 
Col. 80-81 

International long distance Business 
(Deb. 13, \t>1. XII, 10-08-2005) 
Col. 339-42 
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Investment by PIOslNRIs in Aviation 
Sector 
(Deb. 22, \\)L xm. 25-08-2(05) 
Col. 139 

Investment in Air Transport Service Sector 
(Deb. 14, \t)1. XII,II.oS.200S) 
Col. 259 

Loans to Self Help Groups under SGSY 
(Deb. S, \\)1. XI, 29.07-2(05) 
Col. 273-32 

Loss to National Highways and Ports 
(Deb. 17, \\)L XII, 17-08-2005) 
Col. 169-72 

National Rural Employment Guarantee Bill, 
2004 - Consid. 
(Deb. 19, VOL XII, 22.08-2005) 
Col. 713-14 

Need to protect the Silk Industry ofEastcm 
Uttar Pradesh by imposing higher duty 
on imported silk (MUR 377) 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 426-27 

Pesticide Contents in Edible Products 
(Deb. II, Vol. XII, 08-08-2005) 
CoL 21-22 

Prevention of AIDS 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 321-29 

Procurement of Submarines 
(Deb. 22. Vol. XID, 25-08-2(05) 
Col. 216-17 

Production of Plastic 
{Deb. I, Vol. XI, 25-07-2005) 
CoI.2S0 

Reduction of Fares by Indian Airlines 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 189-90 

Self Employment under Swaranjayanti 
Gram SwarozgarYojana 
(Deb. 5, Vol. XI, 29-07-2005) 
Co1.l7S-78 

Serial on Great Writers 
(Deb. 14, \t)i.XII,lI.oS.200S) 
Col. 122 

Terrorism in the country including attack 
on Ram Janarn Bhumi Complex (OUR 
193) 
(Deb. 9, Vol. XI, 04-08-2(05) 
Col. 398-403 

Violation of Rules by Societies 
(Deb. 2 Vol. XI, 26-07-2005) 
Col. 427-28 

Mistry, Sbri MadbusudlD 

Investment in Air Transport Service Sector 
(Deb. 14, Vol. XII,II-08-200S) 
CoI.2S9 

Natural Calamities in the Country (OUR 
193) 
(Deb. 3, Vol. XI, 27-o7~2005) 
Col. 667-74 

Need to appoint programme and technical 
staff at AIR station, Himmatnagar. 
Gujarat to make it functional (MUR 377) 
(Deb. 7, Vol. XI,02-o8-200S) 
Col. 402-03 

Need to appoint technical and programme 
staff at Himmatnagar, Gujarat AIR 
station to make it functional (MUR 377) 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 321 

Need to construction ofModasa-Shamlaji 
Rail Line in Gujarat - (MUR 377) 
(Deb. 2, Vol. XI,26-07-2005) 
Col. 625 

Payment of Wages (Amendment) Bill. 2004 
-Consid. & Pass 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 49l-98 

Modi. Sbri Su.bil Kumar 

All India Radio Station at Bhagalpur 
(Deb. 9. Vol. XI, 04-08-2005) 
Col. 312-14 
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Alloc:at1on of Funds to Bihar 
(Deb. IS, \t)l. XII, 12-01-200S) 
Col. 286 

Citizenship to Refugees 
(Deb. 12, \t)1. XII, ~-200S) 
CoI.4IS-16 

Coal Linkap for Captive Power Plants 
(Deb. 3, \bI. XI, 27-07-2005) 
CoL 444-45 

Concessional Tickets to Delegates 
(Deb. 18, Vol. XII. 18-08-2005) 
Col. 284-8S 

Condition ofN.H.-31 
(Deb. 17, Vol. XII, 17-01-2005) 
Col. 354-55 

Construction of Road 
(Deb. II, Vol. XII, 0I-08-200S) 
CoI.I66~7 

Construction of Roads under Pradhan 
Mantri Gram Sadak Yojana in Bihar 
(Deb. IS, \t)1. XII,12-01-200S) 
Col. 130-31 

Development ofBodh Gaya 
(Deb. 19, \t)l. XII, 2l~S) 
Col. 140-41 

Development of Railway Stations In Bihar 
(Deb. 4, \t)1. XI,28-07-20(5) 
Col. 318-20 

Development ofSitamarhi in Bihar 
(Deb. I, Vol. XI, 25-07-200S) 
Col. lIS 

Durgawati Water Reservoir Project of 
Bihar 
(Deb. 19, Vol. XII, 22-08-2(05) 
Col. 325-26 

E-Guvernance of Rural Development 
Programmes 
(Deb. 10, VoUO, 05-01-2(05) 
Col. 272 

Expressing deep concern over 
Deteriorating Law and Order Situation 

in the State of Biber and approval of 
continuance In Force of the 
Proclamadorr In Respect of tile Stat-: of 
Bihar (Res.) 
(Deb. 7, \t)l. XI,02-08-200S) 
CoI.449-6S 

Failure of the Government to take act. III 

against persons indicted by the 
Nanavati Commission of Inquiry -
(AM) - motion negatived 
(Deb. 13, Vol. XII, 10-01-2005) 
CoI.7~22 

Four Laning ofN.H.-IO 
{Deb. 3, Vol. XI, 27-07-2005) 
Col. 222 

Funds Allocated and Spent Under Family 
Welfare Programmes 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 417-11 

Incomplete Constructions unde .. Indira 
AwuYojana 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 258--6) 

Irregularities in National Food for Work 
Programme 
(Deb. S, Vol. XI, 29-07-2005) 
Col. 45-SS 

Kala-Azar Control Programme 
(Deb. 17, Vol. XII, 17-08-200S) 
Col. 230-32 

Massive iII«gal immigration from 
Bangladesh (A:M.) 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 713-716 

Meeting on Construction of Roads in 
Bihar 
(Deb. 15, Vol. XII, 12-01-2005) 
Col. 209-10 

National Heritage Status to Cultural Sites 
(Deb. 4, ~L XI, 28-07-2005) 
Col. 270 
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Need for Legislation for Reservation to 
Scheduled Castes. Scheduled Tribes 
and other Backward Classes in Higher 
Educational Institutions (CA) 
(Deb. 17, Vol. XII. 17-08-2005) 
Col. 446-48 

Need to provide basic amenities in 
Sultanganj Bihar and developing it as 
a place of religious and historical 
irnportance-(MUR 377) 
(Deb. 23, Vol. XIII. 29-08-2005) 
Col. 54-55 

NHDP Phase 3A and 3B 
(Deb. 21, Vol. XIII. 24-08-2(05) 
Col. 84-85 

Notiti~ Post Filled through Employment 
Exchanges 
(Deb. 6, Vol. XI, 01-08-2005) 
Co1.212-14 

Opening ofKVs and NVs 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 379-416 

Pension to Freedom Fighters 
(Deb. 7, VoI.XI,02-08-2005) 
Col. 168-69 

Procurement of Kulhars and Khadi in 
Railways 
(Deb. 22, Vol. XJlI, 25-08.2005) 
CoL2SI-S4 

Railway Line from Sultanganj to Deoghar 
(Deb. 18, Vol. XII, 18-08·2005) 
Col. 113·14 

Reopening ofSOne Ganga Fertilizer Unit 
(Deb. I, VoLXI,25-07-2oo5) 
Col. 362-63 

ROB on Level Crossing in Sultanganj-
Deoghar 
(Deb. 9, WI. Xl; O4-08-200S) 
Col. 139-40 

Setting up of Ordnance Factory at Rajgir 
(Deb. 9, Vol. XI, 04-08-200S) 
CoI.2~7 

Setting up of Passenger Coach/Wheel 
Factory 
(Deb. 22. Vol. XIII. 25-08-200S) 
Col. 126-27 

Shortage oflPS Officers in Bihar 
(Deb. 20, Vol. XII, 23-08-200S) 
Col. 96-97 

Sifuation arising out of dilapidated 
condition of National Highways in 
Bihar and steps taken by the 
Government in this regard (CA) 
(Deb. 16. Vol. XII. 16-08-2(05) 
Col. 41 I 

Stoppage of Sampark Kranti Express at 
Bhagalpur 
(Deb. 4. Vol. XI. 28-07-2005) 
Col. 132 

Stoppage of Trains at Nathnagar Stations 
(Deb. 4. Vol. XI. 28-07-2005) 
Col.211-12 

Sultanganj Station as Model Station 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 135 

Tourism Projects of Bihar 
(Deb. II, Vol. XII. 08-08-2005) 
Col. 429-32 

Trauma Centre in Patna District 
(Deb. 17, Vol. XII. 17-08·2005) 
Col. 109 

Upgradation of Railway Stations of East 
Central Railways 
(Deb. 9, Vol. XI, 04-08-200S) 
Col. 193·94 

Vacation of Encroached Land 
(Deb. 22, Vol. XIII, 2S-08-2005) 
Col. 324·2S 

Villages selected under "Provision of 
Urban Amenities in Rural Areas 
(Deb. 10, Vol. XI,OS-08-200S) 
Col. 68-69 
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Waitinl List of Pre-Paid Mobile Phones 
Connections in UP and Bihar 
(Deb. 13, \\>1. XII, 10-08-200S) 
CoI.2I4-1S 

Withholding of funds under Indira Awas 
Yojana 
(Deb. 10, \\>1. XI, OS..()8-200S) 
Col. 216 

Mothe, Shri Krishna Munri 

Allocation of Power to MP 
(Deb. IS, \\>1. XII.12-08~200S) 
CoI.II6-17 

Attachment of all Joint Forest 
Management Committee 
(Deb. I, \\>1. XI, 2S-07-2005) 
Col. 67..(j8 

Bio-Tech Parks 
(Deb. S, \bl. XI, 29-07-200S) 
CoI.171-72 . 

Construction of Bhopal Gas Tragedy 
Memorial 
(Deb. 6, \\>1. XI, 0I-08-200S) 
Col. 190 

Construction of Buildin,s for Various 
Dispensaries 
(Deb. 3, \\>1. XI, 27-07-200S) 
Col. 199-200 

Construction of Central Zone Centre of 
SAl 
(Deb. 17, Vol. XII, 17-08-2005) 
CoI.IS8-S9 

Construction of Houses 
(Deb. 7, \\>1. XI, 02-08-200S) 
Co1.13S·36 

Continuing Education programme 
(Deb. 20, \\>1. XII, 23..()8-200S) 
Col. 235---4S 

Conversions of Forest Villales i"to 
Revenue Villaps 

(Deb. I, \\>1. XI, 2S-07-2005) 
Col. 329-30 

Development of National Highways 
(Deb. 17, \bl. XII, 17"()8-200S) 
Col. 343-48 

Funds for Construction of Tank and Wiler 
Supply Line for Gas Victims Ward 
(Deb. 6, \bl. XI,OI-08-200S) 
Col. 432 

Funds for Disposal of Waste Lying in 
Union Carbide 
(Deb. 6, \bI.XI, 0I-08-200S) 
Col. 316 

Funds for National Highways 
(Deb. 17, \bl. XII, 17-08-200S) 
Col. 208-16 

Funds for Rehabilitation Programme of Gas 
VICtims 
(Deb. II,YOI. XII, 08-08·2005) 
CoI.264~5 

Funds to States under Scheduled 
Programmes 
(Deb. 13, \\>1. XII, 10-08·2005) 
Col. 140-42 

Housins-cum-Working Scheme 
(Deb. 20, \bl. XII, 23-08-2005) 
Col. 292·93 

Mahila Samakhya Programme 
(Deb. 20, Vol. XII, 23-08-200S) 
Col. 16-17 

Pending Schemes under Forest 
Conservation Act . 
(Deb. I, Vol. XI, 2S-07·200S) 
Col. S28-3 I 

Primary Weavers Cooperative Societies 
(Deb. 20, Vol. XII, 23·08·200S) 
Col. 299-300 

Proposal from Madhya Pradesh 
(Deb. 20, Vol. XII, 23-08·2005) 
Col. 171·72 
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Regulatory Commission for Coal 
(Deb. 17, \bl. XII, 17-08-2005) 
Col. 121-22 

Release of Central Share for Gas Victims 
Schemes 
(Deb. II, \bl. XlI,08-08-200s) 
CoI.455~56 

Revalidation of Centre's Share under 
Central Relional Traininl and 
Extension Scheme 
(Deb. 21, \bl. XID,24-08-2005) 
Col. 172 

Setting up of Auto Testinl Track 
(Deb. 14, \bl. XII, 11-08-20(5) 
Co/.99 

Settlement of Adivasis and Scheduled 
Tribes on Forest Land 
(Deb. I, \bl. XI, 25-07-2005) 
Col. 435-36 

Strengthening Transmission Line in M.P. 
(Deb. 15, \tll. XII, 12-08-2005) 
Co1.2~3 

Supply of Coal to NeyveJi Lignite 
Corporation 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 198 

Transportation of Fertilizers 
(Deb. 14, Vol. XlI,II-08-2005) 
Col. 258-59 

Upgradation of Mental Hospitals 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 180 

Weav .... under Decndayal Hathkargha 
Protsahan Yojana 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 104 

Mobale, Sbri PUDDU La. 
Air Services from Bilaspur and Jagdalpur 

(Deb. 22, Vol. XID, 2S-08-2005) 
Col. 163· 

Constitution of Specialists Team to Help 
Botanical Gardens 
(Deb. I I, \bl. XU, 08-08-2005) 
Col. 222-23 

Delimitation Commission 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 218-20 

Disinvestment of Public Sector Coal 
Companies 
(Deb. 3, \bl. XI,27-07-200S) 
Col. 237 

Environmental Clearance for Power Plant 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 293-94 

Export of Gems 
(Deb. 7, Vol. XI, 02-08-2005) 
Co1.9S--97 

Home Delivery of Rail Tickets 
(Deb. 14, \\:>1. XII, 11-08-2005) 
Col. 107-14 

National Commission for Children 
(Deb. 7, Vol. Xl, 02-08-2005) 

Col. 150 

National Rural Employment Guarantee BiI~ 
2004 -Consid. 
(Deb. 19, \bl. XII, 22-08-2005) 
Col. 720-21 

Need to bring a Constitutional Amendment 
Bill to increase the number of seats of 
Lok Sabha and State Legislatures 
(MUR377) 
(Deb. 7, \\:>1. XI, 02-08-2005) 
Col.404-0S 

Need to provide special package to 
Chhattisgarh for maintaining its forest 
based economy (MUR 377) 
(Deb. 23, Vol. xm, 29-08-2005) 
Col. 56 

Non-functioning of Doordarshan Towers 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 103-04 
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Per-Capita Consumption of Foodgrains 
(Deb. II, \VI. XII, 08"()8-2005) 
Col. 467 

Requirement of Fertilizers and Pesticides 
in Chhattisprh 
(Deb. 6, \VI. XI, OI"()8-2005) 
Co1.416-17 

Resolution for Approval of 
Recommendations in the Second 
Report of Railway Convention 
Committee and Railways (Amendment) 
Bill. 2005 - Consid. 
(Deb. 23, \\>1. XIII, 29-08-200S) 
Col. 169 

Review of Centrally Sponsored Scheme 

Dereservation of manufacturing items 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 32-92 

Doctor-Population Ratio 
(Deb. 3, Vol. XI, 27"()7-2005) 
CoI.46~7 

Financial Assistance for Stadium and 
Coaching Centres 
(Deb. 3, Vol. XI, 27..()7-200S) 
Col. 195-96 

National Rural Employment Guarantee Bill. 
2004- Consid. 
(Deb. 19, Vol. XII, 22..()8-200S) 
CoI.S43-t6 

(Deb. 2, Vol. XI, 26-07-2005) NationalTradeCertifiC4lt 
Col. 46~2 (Deb. I, \\>1. XI,25"()7-2005) 

Royalty on Crude Oil 
(Deb. 18, \\>1. XII, 18-08-200S) 
Col. 130-32 

Setting up Forest Based Industries 
(Deb. 6, \\>1. XI, OI"()8-200S) 
Col. 280 

SIOBI 
(Deb. 15, Vol. XII, 12-08-200S) 
Col. lOS 

Sports Univenity 
(Deb. 21, \\>I.XlU, 24..()8-200S) 
CoI.217-18 

Survey for Bilupur-Nainpur New Rail Line 
(Deb. 22, Vol. XIII, 2S-08-2005) 
Col. 238-39 

Vacant Posts ofSC/ST 
(Deb. 16, \\>1. XII. 16-08-2005) 
Col.l3C)-41 

Wind Energy 
(Deb. 10. \t>1. XI,OS"()8-2005) 
CoI.3~8 

Mohan, Sbri P. 

Constitution of State Finance Commission 
(Deb. 5, Vol. XI, 29..()7-2005) 
CoI.25~56 

Col. 275-76 

Need for Legislation for Reservation to 
Scheduled Castes, Scheduled Tribes 
and other Backward Classes in Higher 
Educational Institutions (CA) 
(Deb. 17. \\>1. XII. 17"()8-2005) 
Col. 450 

Need to change the timing of recently 
introduced Madurai- Villupuram 
passenger train making it a daytime 
train for tht: convenience of the 
passengers (MUR 377) 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 324-25 

Need to set up an All India Institute of 
Medical Sciences at Madurai, 
Tamil Nadu (MUR 377) 
(Deb. B. Vol. XI, 03-OB-200S) 
Col. 54243 

Non-Performing Assets 
(Deb. 5, Vol. XI, 29..()7-200S) 
Col. 56-57 

~ermission to Private Airlines to Fly 
Abroad 
(Deb. lB. \\>1. XII. I8-0B-2005) 
Col. 7 
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Ratification oflLO Conventions 
(Deb. I. Vol. XI. 25-07-2005) 
Col. 42 1-22 

Separate Terminal at Madurai 
(Deb. 22, Vol. XIII, ~-O8-2(05) 
CoI.I~7 

Situation arising out of problems being 
faced by the Beedi workers in the 
country. particularly in Kerala and steps 
taken by the Government in regard 
thereto (CA) 
(Deb. II. Vol. XII, OS-08-2005) 
Col.511-12 

Mohd. Tahir, Shri 
Abolition of Child Labour Bill. 2005-

Consid. & Withdrawn 
(Deb. 15. Vol. XII, 12-08-2(05) 
Col. 381 

Activities of Militants 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 413-78 

Agreement on Ballistic Missile Tests 
between India and Pakistan 
(Deb. 21. Vol. XIII, 24-08-2005) 
Col. 333-35 

Agreements with Russia in Atomic Energy 
Sector 
(Deb. 3. Vol. XI,27-07·2005) 
Col. 455-56 

Akshay Urja for Rural Electrification 
(Deb. 5, Vol. XI. 29-07·2005) 
Col. 387-88 

Closure of Coal Projects 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 221 

Closure of Units of Directorate of field 
Publicity 
(Deb. IS. Vol. XII, IS-08-2(05) 
Col. 209-1 I 

Construction of Dwelling units for poor 
(Deb. 2 •. Vol. XI, 26-07·2005) 
Col. 482-86 

Contaminated Drinking Water 
(Deb. 19. Vol. XII. 22-08·2005) 
Col. 186--89 

Cost Escalation of Projects 
(Deb. 3, Vol. XI, 27-07-2005) 
Co1.53~38 

Damage to Rail Route by Flood 
(Deb. 9. Vol. XI, 04-08-2005) 
Col. 121-24 

Decline in Water Table 
(Deb. II, Vol. XII. OS-OS·2005) 
Col. 456-58 

Defence Deals 
(Deb. 9, Vol. XI. 04-08·2005) 
Col.19S-99 

Delay in Purchase of Submarines 
(Deb. 9, Vol. XI. 04-08·2005) 

. Col.191 

Deposits by PSUs in Banks 
(Deb. 15. Vol. XII. 12-OS-2(05) 
Col. 196-97 

Amendment/Repeal of Forest Desalination Plant 
(Conversion) Act, 1980 
(Deb. I, Vol. XI,25-07-2005) 
Col. 439-40 

Cellular Service in Rural Areas 
(Deb. 3, Vol. XI. 27-07-2(05) 
CoI.3J3~14 

Central Marine Engineering and Shipping 
University 
(Deb. 3, \\>1. XI. 27-07-2(05) 
Col. 525·26 

(Deb. 10. Vol. XI,05-OS-2(05) 
Col.207-OS 

Development of Stations as Model 
Stations 
(Deb. 18. Vol. XII. IS-08-2005) 
CoI.207-OS 

Dilapidated Condition of National 
Highways 
(Deb. 17, Vol. XII, 17-OS-2(05) 
Col. 365-70 
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Disinvestment of IAiAI 
(Deb. 4, Vol. XI, 28~7-2005) 
CoI.213-14 

Entry of Male Passenlers in Ladies 
Coaches 
(Deb. 18, Vol. XII, I ~'·2005) 
Col. 249-51 

Export ofSupr 
(Deb. 19, Vol. X11.22~1·2005) 
Col. 47-50 

Extension of Financial Services 
(Deb. 13, Vol. XII, I ~a..200S) 
Col. 392 

FDI in Captive Coal Mining Sector 
(Deb. I, Vol. XI,03-08-2005) 
Col. 468-69' 

Flood 
(Deb. 2, \tL XI, 26-07-2005) 
Col. 496-500 

Foodgrain 8 .... 
(Deb. 6, ~I.XI, 01~8-2005) 
Col. 340-43 

Foreign Countries Assisting Atomic 
Institutes 
(Deb. 8, \bl. XI, 03'()8-200S) 
Col. 305-06 

Funds for Railway Projects 
(Deb. 22, Vol. XID, 2S~8-200S) 
CoI.163~ 

Gyan Kendras 
(Deb. 10, Vol. XI, 05~8·200S) 
Col. 359-60 

Harmful Effects of Pesticides 
(Deb. 6, Vol. XI, 01-08-200S) 
Col. 442-;-45 

Import of Edible Oil 
(Deb. I, Vol. XI, 2S.()7-200S) 
Col. 354-55 

Import ofPlasrna Components 
(Deb. 13, Vol. XII, 1 ~8-200S) 
Col. 297-98 

Incident at Dadri Station 
(Deb. 4. Vol. XI. 28~7-200S) 
Col. 342-45 

Indo-Iran Gas Pipeline 
(Deb. 4, Vol. XI. 28~7-2005) 
Col. 12-33 

Indo-Sri Lanka Trade 
(Deb. 12. Vol. XII. 09~8·200S) 
Col. 276-77 

Installation of automatic coach washing 
plant 
(Deb. 14. Vol. XII. 11~8·2005) 
Col. 209-1 1 

Irregularities in Banks 
(Deb. IS, \bl. XII. 12'()8·200S) 
Col. 200 

Irregularities in Construction of Rural 
Roads 
(Deb. S. \bl. XI, 29.()7-200S) 
Col. 367-69 

Irregularity of Monsoon 
(Deb. 6, Vol. XI,0I-08-200S) 
Col. 27-29 

Loan to Traditional Backward Artisans by 
NBCFDC 
(Deb. 18, Vol. XII. IS.()S-200S) 
Col.IS~1 

Meningococemia Disease 
(Deb. 3, \bl. XI, 27'()7·200S) 
CoI.S33-34 

Merger of Associate Banks ofSBI 
(Deb. 5, Vol. XI, 29~7·200S) 
Col. 400--02 

Minor Irrigation Projects 
(Deb. 19. Vol. XII, 22'()S-200S) 
Col.217-S9 

Modernisation ofNon-Profitable Airports 
(Deb. 14, Vol. XII,II'()8-200S) 
Col. 24 1-42 

Monitoring of Food Parks 
(Deb. II, Vol. XII. 0~8-200S) 
CoI.2S3-S4 
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National Offset Policy 
(Deb. 9, Vol. XI, 04-08-200S) 
Col.84-8S 

Need to provide relief to the farmers whose 
crops have been affected due to erosion 
caused by river Gomti in Haliapur and 
Jagdishpuri in Sultanpur district 
(MUR3n) 
(Deb. 17, 'A>1. XII,17"()8-2005) 
Col. 483 

Need to take necessary steps to prevent 
pollution in river Gomti at Sultanpur, 
Unar Pradesh (MUR 377) 
(Deb. 2. Vol. XI. 26-07-200S) 
Col. 629 

OtTer of Electricity to Pakistan 
(Deb. 19. Vol. XII, 22~8-2(05) 
Col. 347 

Opening of Anganwadi 
(Deb. 2, Vol. XI, 26-07-200S) 
Col. 545--~5J 

Operation of illegal vendors in catering 
system 
(Deb. 14, Vol. XII, 1I-O&-200S) 
Col. 178 

Ownership Right of Land to Adivasis 
(Deb. 7, Vol. XI,02-08-200S) 
Col. 29S-99 

Power Generation 
(Deb. 10. Vol. XI. OS-08-200S) 
Col.318-lI9 

Procurement Centres in Place of 
Agricultural Mandis 
(Deb. II. Vol. XII, OS-08-200S) 
Col. 371-72 

Procurement of Cranes 
(Deb. 14. Vol. XII,II-08-200S) 
Col. I 34-3S 

Production of Industrial Unit 
(Deb. 16, \VI. XII. 16-08-200S) 
CoI.2SI-SS 

Progress of Development Work 
(Deb. 20, 'A>1. XII, 23~8;.2005) 
Col. 145-46 

Promotion of Tourism 
(Deb. I. VoI.XI,25~7-2005) 
Col. 181-82 

Railway Projects . 
(Deb. 22, Vol. XIII, 2S~8-200S) 
Col. 192--94 

Regional Rural Banks 
(Deb. IS, Vol. XII. 12~8-2005) 
Col. 63-64 

Relaxation to Exporters 
(Deb. 7, Vol. XI,02-08-200S) 
Col. 21 8-19 

Renovation of Non-Metro Airports 
(Deb. 4. Vol. XI.28~7-200S) 
Col. 275-76 

Revenue from Advertisement 
(Deb.9, Vol. XI. 04-08-200S) 
Co1.167~8 

Scheme for Expansion of Auto Testing and 
Research Centre 
(Deb. IS. Vol. XII. 12-OS-200S) 
Co1.2~1 

Siltation in Hydro Power Projects 
(Deb. S, Vol. XI, 29-07-200S) 
Co1.261~3 

Substandard Fertilizers and Seeds 
(Deb. I. \ill. XI, 2S-07-200S) 
Col. 492-98 

Survey on Promotion of Education among 
SCOirls 
(Deb. 18, \ill. XII. 18~8·200S) 
Col. 166-69 

Tinned Food lteml 
(Deb. II, \bI. XII, 08-08-2005) 
CoI.26$~ 

Touch Screen Terminals at Stations 
(Deb. 14, \VI. XII,II.()8.2005) 
Col. 246-47 
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Trade DefICit 
(Deb. 7, \bl. XI, 02-08-200S) 
Col. 230-33 

Trade with Indonesia 
(Deb. 20, \VI. XII, 23-08-20(5) 
Co1.217-18 

Trainina of Sportipenona Abroad 
(Deb. 8, \VI. XI, 03..()8.200S) 
Col. 376-71 

Use ofKulhar, Khadi in Railways 
(Deb. 4, \VI. XI,28-07-20(5) 
Cot. 322 

Mohlte, Shri Subodh 

Amendment to Aircraft Rules, 1937 
(Deb. 14, \VI. XII,II-08-200S) 
Col. 266 

Anti-AIDS Drugs at Concessional Rates 
(Deb. I, \VI. XI, 03-08-200S) 
CoI.SO-51 

Bldcwlrd Areas Development Board Bill, 
2005 by Shri Subodh Mobile - Int. 
(Deb. 5, \VI. XI,29-07-2005) 
Col. 453 

Beautification ofltwari Railway Station 
(Deb. 22, \VI. XIII, 25-08-2(05) 
Col. 205-06 

Breakdown in Mobile Service 
(Deb. 17, \bl. XII, 17~8-200S) 
Co1.67~1 

Carao Hub at Naapur 
(Deb. 4, \VI. XI, 28~7-200S) 
Col. 111-12 
(Deb. II, \VI. XII, 18-08-2005) 
Col. 219-20 

Clearance for Loan to Maharashtra 
(Deb. 6, \VI. XI, 01-08-2(05) 
Col. 121 

(Deb. S, \VI. XI, 29-07-200S) 
CoI.4S4 

Construction of New N.H. 
(Deb. 17, \VI. XIJ,17-08-2005) 
CoI.3SS 

Corruption in PMGSY 
(Deb. S, \t)1. XI, 29-07-2005) 
Col. 237-41 

Discontinuation ofltwari ROB 
(Deb. 9, \VI. XI, 04"()8-200S) 
Col.IS7 

E-Auction orCoal 
(Deb. 13, \Vi. XlI,IO-OI-2(05) 
CoI.~1 

Financial Assistance for Water Supply 
Project 
(Deb. 7, Vol. X I, 02-01·2005) 
Col. 16-17 

Financial Problem of Universities 
(Deb. 16, \VI, XII, 16-08-200S) 
Col. 138-39 

Fire Brigade Service 
(Deb. 12, \VI. XII, 09..()8-2005) 
Col. 377 

Formation of Coordination Committees 
(Deb. 6., Vol. XI, 01-08·2005) 
Col. 410-12 

Ground Water Recharge by Soft Drink 
Companies 
(Deb. 19, \VI. XII, 22"()8-2005) 
Col. 19-91 

Improvement ofBSNL Services 
(Deb. 8, \VI. XI, 03"()8-2005) 
Col. 286-87 

Losses Incurred by Mines of WCL 
(Deb. 17, \4)1. XII, 17-08-2005) 
CoJ.lII 

Constitution (Amendment) Bill. 2005 Minting or Coins 
(Insertion or new article 24 A) by (Deb. 15, \VI. XII, 12-01-2005) 
Subocih Mohile - Int. Col. 151-52 
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Model Act for Agri-Export Zone 
(Deb. 12, Vo/. XII. 09-08-2(05) 
Col. 75-76 

National Parks Bill. 2005 by Shri Suboth 
Mohite - Int. 
(Deb. 5, Vol. XI. 29-07-200S) 
Col. 452 

National Rural Employment Guarantee Bill. 
2004 - Consid. 
(Deb. 18. \t)1. XII. 18-08-2(05) 
Col. 391-95 

National Urban Renewal Mission 
(Deb. 12, ~t. XII. O9-08-200S) 
Col.317-18 . 

Need to accord priority for setting up of 
Maudya Power Project in Nagpur 
district ofMaharashtra (MUR 377) 
(Deb. 9. Vol. XI, 04-01-2005) 
Col. 369 

Parking Arrangements fo.r Private 
Aeroplanes at Nagpur Airport 
(Deb. 22, Vol. XIII. 25-01-2(05) 
Col. 134 

Payment of Dues to WCL 
(Deb. 3. Vol. XI, 27-07-2005) 
Col. 103-04 

Payment of Minimum Wages to Parcel 
Porters 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 59 

Policy on Bio-Fuel 
(Deb. S. Vol. XI, 29-07-200S) 
Col. 255 

Programme for Self Employment 
(Deb. 22, Vol. XIII, 25-08-200S) 
Col. 288 

Railway Employees 
(Deb, 14, Vol. XII, 11-01-2(05) 
Col. 213 

Ram Janam Bhoomi 
(Deb, 20. Vol. XII, 23-OS-200S) 
Col. 64 

Sale ofNTC Mills Land 
(Deb. 5. ~I. XI. 29-07-2005) 
Col. 55 

Scam in ESIC Hospitals 
(Deb. 19, Vol. XII, 22-08-200S) 

. Col. 306-07 

Seizure of Gold. Diamond and Cash 
(Deb. 10, Vol. XI. 05-08-2(05) 
Col. 237-38 

Shifting of National Fire Brigade College 
Nagpur 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 139 

Shortage of Sorting Staff 
(Deb. 21, Vol. XIII. 24-OS-2005) 
Col. 66 

State Reorganisation Commission Bill. 
2005 by Subodh Mohite - Int. 
(Deb. 5. Vol. XI. 29-07-200S) 
Col. 453 

Subsidy to Cotton Growers 
(Deb. I, Vol. XI. 25-07-2005) 
CoI.13S 

Supply of Coal to Thermal Power Plants 
(Deb. 15, Vol. XII. 12-01-2005) 
Col. 29-35 

Use of Weighing Machines 
(Deb. 22, Vol. XIII. 25-08-200S) 
Col. ISS 

Monah, Shri Hannan 

"One India" Telephone Call Rate 
(Deb. I. Vol. XI, 03-08-2(05) 
Col.414 

Accident in Saunda Coal Mine 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 445-47 

Agricultural Workers Welfare Bill, 200S by 
Shri Hannan Mollab • Int. 
(Deb. 5. Vol. XI, 29-07-2005) 
Col.45S 
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Amendment in Labour Laws 

(0..6, \til. XI. 0''''2005) 
Col. 216-11 

Asiatic Society of MumIMIi 
(Deb. 4, Vol. XI, 21-07-2005) 
Col. 176-77 

Autonomy of JlPMEIl 
(DIb. 3. Vol. XI, 27..()1-200S) 
Col. 219-90 

c'" t:4 Metaingitis 
(Deb. 3, Vol. XI, 27-07·2005) 
CoI.29S-300 

Constitution (Amtldlaent) Bill, 200S 
(Amendment of article 200, etc.) by 
Shri Hannan Mollah • Int. 
(Deb. S, Vol. XI, 29-07-200S) 
Col.4S' 

Cooperation with USA in Health Sector 
(Deb. 8, Vol. XI, 03-0.·2005) 
Col.3SI 

Crash of Aircraft. 
(Deb. 9, Vol. XI, ()4..08·200S) 
Col. 267-70 

Exploitation of Ground Water 
(Deb. I, Vol. XI, 25-07·2005) 
CoI.498-SOO 

liAS. Shimla 
(Deb. 20, Vol. XII, 23-68-200S) 
Col. 281·82 

Import of Agriculture Products 
(Deb. 16, Vol. XII, 16-08-2005> 
Col. 102-07 

Indian Council for Historical Research 

lrre&ularitiesin National Food for Work 
Programme 
(Deb. S, Vol. Xl,29-07-200S) 
Col.4S-S5 

Issuance of Warning by WHO 
(Deb. 2), Vol. XIII, 24-08-2005) 
CoI.~S8 

Land under Irrigation 
(Deb. 6, Vol. XI, 0) -OS·200S) 
CoI.ISI-82 

N.C.E.R.T. 
(Deb. 2, Vol. XI, 26-07·2005) 
Col. 37S·76 

National Rural Employment Guarantee Bill. 
2004 • Consid. 
(Deb. IS, Vol. XII, IS"()S.200S) 
Col. 363-72 

Pay Scale ofRRas 
(Deb. IS, Vol. XII,12..()8·2005) 
Col. I 24·2S 

Pesticide Contents i~ Edible Products 
(Deb. II, Vol. XII, OlI-OS·200S) 
Col. 20 

Raising of Kashmir Issue 
(Deb. 3. Vol. XI, 27-07·200S) 
Col.SOO-OI 

Rehabilitation ofTsunami hit areas 
. (Deb. 2, Vol. XI, 26"()7·200S) 

CoI.S02-06 

blevance ofSAARC 
(Deb. a, Vol. XI,03..()a-200S) 
Col. 72-74 

(Deb. 2, Vol. XI, 26·07·2005) Sellingofl965 War Plans 
Col. S60·S61 (Deb. 9, \01. XI,04-08·200S) 

Installation ofS« Top Box 
(Deb. 4, \\:)I. XI,2I-01-2005) 
Col. 229 

Investment in Inft1ltructure Sector 
(Deb. 10. \01; XI, 054200S) 
CoI.36U4 

Q,J.12-1l 
Sick Industries 

(Deb. " Vol. XI. 02-08-200S) 
Col. 1»-24 

StrongtheRing of Indo·Bangladesh 
Relations 
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(Deb. 3, ~I. XI, 27~7-200S) 
0>1. 64---66 

Suspension of Fencii1g Work 
(Deb. 7, ~1. XI, 02~8-200S) 
CoJ.233-34 

Swmuning Pools 
(Deb. 20, Vol. XII, 23-08-200S) 
Col. 263 

Violation ofWTO Agreement 
(Deb. 7, Vol. XI, 02-08-2005) 
Co1.267~ 

Wutage of water due to leakage 
(Deb.2, Vol. XI, 26-07-2005) 
Col. 371-72 

Moortby, SbriA.K. 

Acquisition of Ships by SCI 
(Deb. 21, Vol. XIII, 24-08-2005) 
CoI.l6U9 

Air Cargo Facility at Madurai Airport 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 82-83 

Cargo Handling Facilities 
(Deb. 18, Vol. XII, 18-08-2(05) 
Col. 275 

Cess on Tourists Visiting Abroad 
(Deb. 6, Vol. XI, 0I-OS-2005) 
Co1.12S-29 

Coffee Growers 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 325-38 

CotTeelTea 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. J3(}-32 

Criminal Procedure Code, 1973 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 125 

Crop Bio-Tech Export 
(Deb. 12, Vol. XII, O9-OS-2005) 
Col. 75-76 

Eco-Tourism Policy 
(Deb. J I, Vol. XII, OS-08-2005) 
Col. 144 

Encouraging Scientific Research 
(Deb. 10, Vol. XI, 05-08.2005) 
CoI.S9-90 

Export of Spices 
(Deb. 7, Vol. XI,02-08-2005) 
Col. 59-60 

Food Coupons 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 128 

Gas Pipeline between Chennai and 
Kakinada 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 58 

ImportlExport of Pepper 
(Deb. 12, Vol. XII. 09-08-2005) 
Col. 174-75 

Indo-Sri Lanka Trade 
(Deb. 7. Vol. XI, 02-08-2005) 
Col. 158 

Interest Rate 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 80-81 

National Policy for Persons with 
Disabilities 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 142-43 

New Leiislation on Small and Medium 
Industries Development Bill 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 241-43 

Non-Functioning of Doordarshan Studio 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. \08·09 

Oil India Limited's Subsidiary 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 216 

Renovation of Non·Metro AirpQrts 
(Deb. 4, Vol. XI, 28-07-2005) 

. Col. 275·76 
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Torture of Elephants in Tamil Nadu 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 141 

Trust for Oil Companies 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 192-93 

Urban Development Fund 
(Deb. 7, Vol. XI, 02-08-2005) 
Col.215 

Vse of Jute for Construction of Roads 
(Deb. t 7, Vol. XII, t 7-08-2005) 
Col. 284-85 

Visit of Domestic Tourists Abroad 
(Deb. I, Vol. XI. 25-07-2005) 
Col. 239-40 

Mufti, MI. Mebbooba 

Incident of Lathicharge on workers of 
Honda Motors at Gurgaon 
(Deb. 2, Vol. XI, 26-07-20(5) 
Col. 32 

Mukeem, Mobd. 

Assistance for Herbal and Medicinal 
Plants 
(Deb. 11. Vol. XII, 08-08-30(5) 
Col. 205 

Bio-Tech Drugs 
(Deb. 19, Vol. XII, 22-08-2005) 
Co1.34~3 

CBI Enquiry on Gujarat riots 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 422 

Connection ofEastem Region ofV.P. with 
Rail Line 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 220 

Embezzlement of Funds 
(Deb. 8, Vol. XI. 03-08-2005) 
Col. 212-17 

Establishment of Mango Research 
Institute 
(Deb. 6. Vol. Xl. 01-08-2005) 
Col. 383-85 

Farmers Benefited under NAIS in V.P. 
(Deb. I, Vol. XI,25-07-2005) 
Co1.418-19 

JIIegal filling of LPG Cylinders 
(Deb. 4, Vol. XI,28-07-2005) 
Col. 278-80 

Irrational Combinations In Drugs 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 53-59 

Irregularities in Reliance Group 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 383-84 

Loan by CSIR 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 190-93 

National Commission for Minorities 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 130 

National Teacher Awards 
(Deb. 12, Vol. XII. 09-08-2005) 
Col.417 

Neem based Contraceptive 
(Deb. 3, Vol. XI,27-07-2005) 
Col. 491 

Network for Migration of Siberian Cranes 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 262-63 

Outstanding Amount ofNDMC 
(Deb. 12, Vol. XII, 09-08-2(05) 
Col. 129-30 

Payment ofMioimum Wages 
(Deb. 19, Vol. XII, 22-08-200S) 
Col. 181-82 

Pending Proposals under Sampooma 
Grarneen Rozgar Yojana 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 286-87 

Reduction in Retirement Age in Public 
Sector Enterprises 
(Deb. 3, Vol. Xl, 27-07-2005) 
Col. 402-03 
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Settilts up of NJtionaJ Dn4s Realdatory 
Authority 
(Deb. 3,~XI,27..o7-20(5) 
Col. 524-2$ 

SPIOProbc 
(Deb. 10. \bL XI. OS-08-lOOS) 
Col. 21 1-13 

ShortIae ofIASIIPS Ofticm 
(Deb. 3, \bL XI. 27..07-2005) 
CoI.364 66 

Sonia Vit. \Vater Treatment Plant 
(Deb. 2, \bl. XI. 26-07-2005) 
CoI.36tW;S 

Stock ofRke in F.C.l. Godowns 
(Deb. 6, \bI. XI,Ol-08-2005) 
Co1.2S7-S8 

Supr Mill, in Uttar Pradesh and 
u..ncbal 
(Deb. I. \01. XI,2S-07-2ooS) 
CoI.SI9-20 

Survey on CleaDlineu 
(Deb .••• \01. XII. ()8..()8-200S) 
Col. 376a77 

WOIIlIft Cell Compll. in Delhi Police 
Seation 
(Deb. 7, Vol. XI, 02.08-200S) 
Col. 202-03 

Mukberjee. Slllri Pnaab 

Birthday 0reetiIIp to Speak .. 
(Deb. J, \01. XI. 25-07-200') 
Col. 33-l4 

Ma .. lve iIIe,ll immi,ration from 
B .... adeIh (A.M.) 
(Deb. 2. \bI. XI. 26-07-200S) 
CoL 652-59 

~ .. .ework ...... U.S.-ladiaDefence 
blatioMhip(St.) 
(Deb. 7, \t»I. XI, 02"*20(5) 
CoI,J47-41 

Rehabilitation ofEx-Servic:emen 
(Deb. 14, 'AlL XlI,II.oa..200S) 
CoI.4S-46 

........... SIIrI 

Activities of Militants 
(Deb. 2, \01. XI, 26-07-2005) 
Col. 473-78 

Agreements with Russia in Atomic: Energy 
Sector 
(Deb. 3, \\)1. XI, 27-07-2005) 
Col. 45S-56 

Akshay Urja for Rural Electrification 
(Deb. S, Vol. XI, 29-07-2005) 
Col. 387-S1 

Amendment/Repeal of Forest 
(Conversion) Act. 19S0 
(Deb. 1, Vol. XI, 25-07-200S) 
Col. 43940 

Approval to Pending Proposals 
(Deb. 6, Vol. XI, 0I-OS-2005) 
Col. 280-81 

Bio-mass 
(Deb. 15, Vol. XII, 12-08-2(05) 
Col. 204-05 

Bomb Blasts 
(Deb. 2, Vol. XI, 26-07-2OOS) 
CoI.10S-106 

Cellular Service in Rural Areas 
(Deb. 3. \\)1. XI, 27-07·200S) 
Col. 313-14 

Central Marine Engineering and Shipping 
University 
(Deb. 3, Vol. XI, 27-07·2005) 
CoI.S25·26 

ConIIruction ofOweUinB Units for poor 
(Deb. 2, \\)1. XI, 26-07·200S) 
Col. 482-86 

Qmreminlted Oriakina Water 
(Deb. 19, \bI. XII, 12.()8·200S) 
CoI.I~ 
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Damage to Rail Route by Flood 
(Deb. 9, \bl. XI, 04.oa-200S) 
Col. 121-·24 

Decline in Water Table 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 456-58 

DefeMe o.aJ& 
(1}II1t. 9, ~I. XI, 04-08-2(05) 
Col. 198·99 

Delay in Purchase of S .. bmarines 
(Deb. 9, Vol. XI, 04'()8-200S) 
Col. 191 

Deposits by PSUs in Banks 
(Deb. IS, Vol. XII.12'()8.2005) 
Col. 196-97 

Desalination Plant 
(Deb. 10, Vol. XI, 05-08-2(05) 
eel. 207'()8 

Development of Stations as Model 
Stations 
(Deb. II, voum, 18-01-2(05) 
Col. 207-01 

Disinvestment of IAI AI 
(Deb. 4. Vol. XI, 28.()7-2005) 
Co1.213-t4 

Entry of Male Passengers in Ladies 
Coaches 
(Deb. 18, Vol. XII, 18'()S-2005) 
Co1.24~5t 

Extension ofFinanciaJ Services 
(Deb. 13, \bl. XII, I0-0S-200S) 
Col. 392 

FOI in Captive Coal Mining Sector 
(Deb. I, Vol. XI,O,.o8-100S) 
&1.461-69 

Flood 
(Deb. 2, Vol. XI, 26-07-2005) 

Col. 496-500 

Foodgrain Banks 
(Deb. 6, Vol. XI, 01.()8-200S) 
Col. 340--43 

Foreign AssiSlll1Ce in Poww Stcaor 
(Deb. 10. \til. XI,O,-oa-20(5) 
CbI.333-38 

Funds for Rural DevelopmenC UIIdIr TOIII 
Sanitation Programme 
(Deb. S. \bl. XI, 29-07-~) 
CoI.213-17 

Funds to States for Irrigation ProjIaII 
(Deb. 6, Vol. XI, OI-08-lOOS) 
Col. 353-S4 

Gyan Kendral 
(Deb. \0. Vol. XI, OS.()S-200S) 
Col. 359-60 

Harmful Effects ofPesticiciea 
(Deb. 6, Vol. XI, 01'()8-200S) 
Col. 442-45 

Import of Edible Oil 
(Deb. I, Vol. XI, 25-07-2(05) 
Col. 354-55 

Import of LNG From Iran 
(Deb. II. Vol. XII, 11'()8-2005) 
Col. 35-37 

Incident at Dadri Station 
(Deb. 4, Vol. XI. 21-07-2005) 
Col. 342-45 

Indo-Sri Lanka Trade 
(Deb. 12, Vol. XII,09'()8-2005) 
Col. 276-77 

lutallation ofAu.tomatic Coach Welhing 
Plant 
(Deb. 14, Vol. XIl, 11-Q8-200') 
Col. 209-1 I 

Irregularities in Banks 
(Deb. IS, Vol. Xli, 12.()8-200S) 
Col. 200 

Irregularities in Construction of Rural 
Roads 
(Deb. 5, Vol. XI. 29-07-2005) 
Col. 367-69 
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Lack of Modem Medical Equipment in 
Hospitals 
(Deb. U, Vol. XII, 10-08-200S) 
Col. 81-82 

Meningococemia Disease 
(Deb. 3, 'WI. XI, 27 '()7-2005) 
CoI.S33-34 

Merger of Associate Banks ofSBI 
(Deb. 5, ~1. XI,29-07-2005) 
Col. 400-02 

Modernisation ofNon-Profitable A irportli 
(Deb. 14, Vol. XII, II-OB-2005) 

Col. 241-42 

Monitoring of Food Parks 
(Deb. II, Vol. XII,08-08-2005) 
Col. 253-54 

National Offset Policy . 
(Deb. 9, Vol. XI, O4-08-200S) 
Col. 84-85 

Need to introduce a train from Bijnore to 
Lucknow and provide hydraulic gates 
at railway crossing in Bijnore 
Parliamentary Constituency, Uttar 
Pradesh (MUR 377) 
(Deb. 23, Vol. xm, 29-08-2005) 
Col. 61-62 

Need to provide stoppage to important 
trains and computerized reservation 
fac:i1ity at Nagina, Bijnore district, Uttar 
Pradesh (MUR 377) 
(Deb. 11, 'W~ XII, 08-01-2005) 
Co~533 

otrer ofElectric:ity to Pakistan 
~. 19, \t)L XII, 22-01-2005) 
CoL 347 

Opentna of ADpnWldi 
(Deb. 2, \t)l XI, 26-07-2(05) 
CoI.545--;5!I 

~ ofKarosene DepoIl 
(Deb, 9. 'tOL Xl.M-OI-200S) 
'QJI.~ 

Operation of illegal vendors in catering 
system 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 178 

Ownership Right of Land to Adivasis 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 298-99 

Power Generation 
(Deb. 10, Vol. XI, 05-08-2(05) 
Co1.318-319 

Procurement Centres in Place of 
Agricultural Mandis 
(Deb. II, Vol. XII, 08-08-2(05) 
Col. 371-72 

Procurement of Cranes 
(Deb. 14, Vol. XII, 11-08-2005) 
('.ol. 134-35 

Promotion of Tourism 
(Deb. J, Vol. XI, 25-07-2005) 
Col. 181-82 

Proper utilization of External Assistance 
(Deb. 3, Vol. XI. 27-07-2005) 
Col. 545-46 

Relaxation to Exporters 
(Deb. 7, Vol. XI,02-08-2(05) 
Co1.218-19 

Renovation of Non-Metro Airports 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 275-76 

Setting up of Airports in Hill Areas 
(DeI7. 18, Vol. XII,18-08-2005) 
Col. 271-72 

Siltation in Hydro Power Projects 
(Deb. S, Vol. XI, 29-07-200S) 
Col. 261-63 

Substandard Fertilizers and Seeds 
(Deb. I, Vol. XI, 2S-07-200S) 
CoL 492-98 

Tinned Food Items 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 265-66 
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Touch Screen Terminals at Stations 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 246-47 

Trade Deficit 
(Deb. 7, Vol. XI,02-08-200S) 
Col. 230-33 

Training of Sportspersons Abroad 
(Deb. 8, Vol. XI, 03-08-200S) 
Col. 376-78 

Use of Kulhar, Khadi in Railways 
(Deb. 4, Vol. XI, 28-07-200S) 
Col. 322 

Winding up of Flood Contro'l Programme 
(Deb. II, Vol. XII, 01-08-200S) 
C01.2S2-S3 

Murmu, Sbri Hemlal 

Activities of Militants 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 473-71 

Air Services from Ranchi to Mumbai 
(Deb. II, Vol. XII, 11-01-2005) 
Col. 224-25 

Air Services in trains 
(Deb. 4, Vol. XI, 28-07-2(05) 
Col. 169-70 

Alleged Embezzlement/Scam in Post 
Offices 
(Deb. 17, \\>1. XII, 17-01-2005) 
Col. 273 

Allocation of Coal Blocks 
(Deb. 21, Vol. XID,24-01-200S) 
CoI.3~ 

Approval of Projects of State 
Governments 
(Deb. I, Vol. XI, 03-OB-200S) 
Col. 395 

Bio-Village Scheme 
(Deb. 10, VoL XI. 05-08-2005). 
Co1.217-la 

Black Money 
(Deb. 5, Vol. XI, 29-07-20(5) 
Col. 324-25 

CompletedlPending Projects ofCIL 
(Deb. 21, Vol. xm,24-08-2005) 
Col. 181 . 

Constitution of Telangana State 
(Deb. 2, Vol. Xl, 26-07-200s) 
CoI.S40 

Construction of Dams 
(Deb. 6, Vol. XI, OI-OI-200S) 
Col. 240-44 

Damodar Rail Project 
(Deb. 22, ~1. XID,2S-08-200S) 
Col. 151-52 

Declaration of National Highways 
(Deb. I, Vol. XI,03-01-200S) 
Col. 193-94 

Development of National Highways 
(Deb. 17, VoL XII, 17-08-2005) 
Col. 343-4a 

Development ofSCs and OBC, 
(Deb. 9, VoL XI, 04-01-20(5) 
CoL 210-14 

Dilapidatod Condition of Nationl 
Highways 
(Deb. 17, Vol. XII, 17-0&-2005) 
Co1.36S-70 

Drought Affected States 
(Deb. I, Vol. Xl,2S-07-200S) 
CoI.203~ 

Effect of Advertisement ofSocio-Culturll 
Atmosphere 
(Deb. 9, VoL XI. O4-01-200S) 
CoL 207-08 

Funds for ConstructionIMaintenance of 
Railway fluarlers 
{Deb. la, VoL XII, la-Oa-200S) 
Col. 103-09 

Hostels for ST, 
{Deb. 12, VoL XII, 09-08-200S) 
Col. 116--22 
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Impact ofIncrease in Prices of Steel 
(Deb. 19, Vol XII, 22-OS-200S) 
Col. 247-50 

Increase in Limit of Capital Investment in 
SSIs 
(Deb. 7, Vol. XI,02-OS-200S) 
C,oI.260 

Issuance of Fake Challan 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 434-35 

Khadi and Gramodyog Boards 
(Deb. 16, Vol. XII, 16-0S-2005) 
Col. 205-07 

Loan under welfare scheme 
(Deb. 10, Vol. XI, 05-OS-2005) 
Col. 125-28 

Militant Training Camps 
(Deb. 16, Vol. XU, 16-08-2005) 
Col. 30 

Need to continue the policy ofpraviding 
employment to the people whose land 
has been acquired by Coal India 
Limited in Jharkhand (MUR 377) 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 41 1-12 

New Irrigation Schemes 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 199-204 

New Rail Lines in Jharkhand 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 137-38 

Non-Availability of Hepatitis-B and C 
Vaccines in CGHS Dispepsaries 
(Deb. 8, Vol. XI, 03..()8-2005) 
Col. 325-26 

Opening of Anganwadi 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 545-51 

Outsourcing Policy ofCll 
(Deb. 21, Vol. XIlI,24-08-2(05) 
Col. 354-56 

Poverty Alleviatioa Programmes for 
Backward Classes 
(Deb. 22. Vol. XlIl,25-OS-2005) 
Col. 23 1-33 

Procurement Centres-in PIoc;. of 
Agricultural Mandis 
(Deb. II , Vol. XII. OS-OS-2(05) 
Col. 371-72 

Production and Sale oflPG , 
(Deb. 22, Vol. XIII. 2S-OS-200S) 
Col. 212-7S 

Profit orONGC 
(Deb. 9, Vol. Xl, 04-08-2005) 
Col. 163 

Registry of Flats Allotted by DDA 
(Deb. 2, Vol. XI, 26-07-2005) 
Co1.415-16 

Revamping of AIR Serv;ces 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 346 

Revenue Earned by Doordarshan 
(Deb. 9, Vol. XI, 04~S-2005) 
Col. 34-36 

Security Measures at Bombay High 
(Deb. 22, Vol. XIII, 25-08-2005) 
Co1.314-16 

Selling of Scraps 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 328-34 

Setting up of Nursing Schools 
(Deb. 17, Vol. Xli, 17-08-20(5) 
COI.1S2-54 

Vacant Posts 
(Deb. 13, \bl. XII, 10-08-2005) 
CoL 151-52 

Vacant posts in Cll 
(Deb. 17, Vol. XII, 17-08-200S) 
CoL 22 1-24 

Welfare Schemes for Agricultural 
Labourers 
(Deb. 6, ~I. XI, 0I-08-200S) 
CoL2S7 
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Mu ....... SlId Rope_nd 

Agreements with Forei,n Countries in 
Airiculture Sector 
(DIb.6. ~ua, 01..01-2005) 
CoI.40700a 

Bud,etary aUQCation for minorities 
(Deb.4,~1. XI;~~7-200S) 
Col. 245-46 

Charglhg ToU Tax.Dn "Four Lane Roads 
(Deb. 21. Vol. XIIl.24-08-2005) 
Col. 2 19-20 

Definition of poverty Line 
·(Deb. 3, Vol. XI, 27-07-2005) 
Col. 460--63 

Golden Quadrilateral Project 
(Deb. 8, Vol. XI, 03-08-2(05) 
Col. 67---69 • 

Health Care Facilities 
(Deb. 3, \at XI, 27-:07-2005) 
Col. 225-29 

Improved Package for Doctors 
(Deb. 13, Vol. XII. 10-08-2005) 
Co1.381-82 

Inclusion of Castes in OBC List 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 172-73 

Indo-Pak Trade 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 68-70 

International Trade Centre 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 261-62 

Loss to National Highways and Ports 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 169--72 

National Council for Older Persons 
(Deb. 4. Vol. XI. 28-07-2905) 
Col. 128-29 

Need to provide stoppage of Howrah-
Bhubaneshwar Dhauli Express at 
Contai Road Station under Kharagpur 

Division of South Eastern Railways 
(MUR377) 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col.472-73 

New Cultivable Area 
(Deb. II. Vol. XII. 08-08-2005) 
Col. 22 1-22 

Participation ofNGOs in Health Schemes 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 311-12 

Procurement of Con on 
(Deb. II. Vol. XII. 08-08-2005) 
Col. 487 

Shortage of Urea and DAP Fertilizers in 
W.B. 
(Deb. I. Vol. XI. 25-07-2005) 
Col. 214-15 

Sick/Closed Industries 
(Deb. 2. Vol. XI, 26-07-2005) 
Col. 368-70 

Support Price for Agricultural Products 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 399-400 

Survey of Jhargram-Purulia New Rail Line 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 88 

Use of Urea 
(Deb. 19, Vol. XII,22-08-2(05) 
Col. 276-77 

Wind Energy 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 364---68 

Nagpal. Shri Harish 

Industries 
(Deb. 20, Vol. XI1.23-08-20()5) 
Col. 87-90 

Need to take preventive measures against 
various industrial units spn:ading toxic 
effluents and waste in Amroha 
Pari iamentary Constituency. 
Uttar Pradesh (MUR 377) 
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(Deb. 19, Vol. XII. 22-08-2(05) 
Col. 530-31 

Stoppage of trains at Dhampur and 
Gajraula 
(Deb. 14. Vol. XII. II-OS-2(05) 
Col. 140 

Naik, Shri A. Venkatesh 

Derogatory Depiction of Indian God 
(Deb. 21. Vol. XIII. 24-08-2(05) 
Col. 173-14 

Eco-Informatics Centre 
(Deb. 3. Vol. XI. 27·07·2005) 
Col. 233·34 

Establishment of New Medical Colleges 
(Deb. 3. Vol. XI. 27·07·2005) 
Co1.161-65 

Expansion of HAL Airport 
(Deb. 14. Vol. XII. 11-08-2005) 
('01.115·16 

Health Care Facilities 
(Deb. 3, Vol. XI. 27·01·2005) 
Col. 225--29 

Match Fixing and Betting in Sports/Games 
(Deb. 8, Vol. XI. 03-08-2005) 
Col. 401-08 

Need to set up 6th Pay Commission for 
revision of pay scales and emoluments 
of Central Government employees 
(MUR371) 
(Deb. II. Vol. XII. OS-08-2005) 
Col. 525-26 

Poaching/Electrocution of Elephants 
(Deb. I, Vol. XI, 25-01-2005) 
Col.2BO-SI 

Private Educational Institutions 
(Deb. 16, Vol. XII, 16-08-2005) 
Co1.118-79 

Recognition of Private Educational 
Institutions 
(Deb. 20, Vol. XII, 23-OS-200S) 
Col. 273-15 

Review of Forest Laws 
(Deb. I, Vol. XI. 25-07-2(05) 
Col.217-IS 

Selling up of Aviation University 
(Deb. 22. Vol. XtII.25-OS-2(05) 
Col. 188-89 

Sri Lankan Business Venture in India 
(Deb. 17. Vol. XII, 11-08-2(05) 
Cot. 200-0 I 

Naik, Shri Shripad Vesso 

Natural Calamities in the Country (OUR 
193) 
(Deb. 4. Vol. XI. 2S-01-2005) 
Col. 494-95 

Recruitment of Management Trainees 
(Deb. 17. Vol. XII. 17-08-2(05) 
Col. 167-68 

Nambadan, Shri wnappan 

Angamali·Erumely Railway Line 
(Deb. 18. Vol. XII. IS-08-2005) 
Col. 118 

CEDA W-Weak Implementation 
(Deb. 7. Vol. XI. 02-08-2005) 
Col. 155·56 

Coverage under Antyodaya Anna Yojana 
(Deb. 6. Vol. XI, 01-08-2005) 
Col. 3 18--20 

Diseases among Tribals in Kerala 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 532 

Escaping of prisoners from Tihar Jail 
(Deb. 2, Vol. XI, 26-01-2005) 
Col. 374-75 

Extension ufBranch ofPNB 
(Deb. 15. Vol. XII, 12-01-2005) 
Col. 89·--QI 

Food Research Institute 
(Deb. 19. Vol. XII, 22.08-2005) 
CoJ.229 
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Forced Disappearances in Punjab 
(Deb. 20. Vol. XII, 23-08-2005) 
Col. 97 

National Farmers Welfare Fund 
(Deb. 6. Vol. XI,OI-08-2005) 
CoI.S-7 

National Human Rights Commission 
(Deb. 12, Vol. XII, 09-08-2005) 
CoI.413-14 

Need to provide better facilities to FCI 
workers. particularly in Kerala 
(MUR377) 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 324 

Ratio of Women in Forest Services 
(Deb. II, Vol. XII. 08-08-2005) 
Col. 225 

Review of Famine Code 
(Deb. I. Vol. XI. 25-07-2005) 
Col. 218 

Review of Flood Manual 
(Deb. 2; Vol. XI. 26-07-2005) 
Col. 366-67 

Road Projects Proposals from State 
Governments 
(Deb. 21. Vol. X III. 24-08-2005) 
Col. 284--·86 

Scientific Conservation of 
Padmanabhapuram Palace 
(Deb. 22, Vol. XIII, 25-08-2005) 
CoI.IS7-S8 

Social Audits Under Sampoorna Grameen 
Rozgar Yojana 
(Deb. 10, Vol. XI, 05-08-200s) 
Col. 161 

Nandy, Sbri Amltlva 

Anti Collision Devices 
(Deb. II, '\OJ. XII,II-OI-2005) 
Col. 21 

Appointment on Compassionate-Grounds 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 161 

Demands of Central Trade Unions and 
Federations 
(Deb. 6. Vol. XI. 0 1-08-2005) 
Col. 282 

Labour Laws in SEZ Industries 
(Deb. 19. Vol. XII, 22-08-2005) 
('01.339-40 

Licence to Railway Hawkers 
(Deb. 14, Vol. XII. 11-08-2005) 
Col. 85-86 

Narbula, Shri D. 

Appointment in CBEe Deptl. 
(Deb. 15. Vol. XII. 12-08-2005) 
Col. 96 

Bagdogra Airport 
(Deb. 14. Vol. XII. 11-08-2005) 
('01.152 

Declaration as Parks 
(Deb. 11, Vol. XII,08-08-2005) 
Col. 254 

Modernisation of Tindharia Workshop 
(Deb. 14, Vol. XII. 11-08-2(05) 
Col. 203-04 

Need to promote Organic Model Farming 
in Darjeeling and Include the region in 
the central!) sponsored scheme 
(MLJR377) 
(Deb. 9. Vol. XI. 04-08-2005) 
Col. 362 

Need to upkeep and maintain Singalila 
National Park in Darjeeling(MUR 377) 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 524 

Opening of Army Schools 
(Deb. 14, Vol. XII, II.oS-200S) 
Col. 186-87 

ROBs at Mahavirsthan 
(Deb. 14, Vol. XII, 1I-08-200S) 
Col.2S1 

Narhire, Shrim.tl Kalpn. Ibmnh 
Appointment of Teachers under SSA 

(Deb. 7, Vol. XI, 02-08-20(5) 
Col. 126--28 
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A ... S\'s~ment of 8PL PersoRf 
(lJcb, •• Vol. XI. 03.o8·2ttS) 
Co1.14~7 

CIPET Centres 
(Deb. I. Vol. XI. 2S'()7·200S) 
Col. 422-23 

Closed Sugar Mills 
(Deb. 6. Vol. XI, 01-08-2005) 
Col. 29--31 

CNG Facilities 
(Deb. 9. Vol. XI. 04'()8-200S) 
Col. 105-06 

'omplaints Against Staff of CGHS 
Dispensaries 
(Deb. 21. Vol. XIII. 24'()8·200S) 
Col. 142-44 

Constitution of Developmenl Boards 
(Deb. 12. Vol. XII. 0Q.08.200S) 
Col. 173-74 

Construction of New Rail Lines and 
Stations 
(Deb. 22. Vol. XIII. 2S.o8-200S) 
Col.1S8-60 

Corruption in Railways 
(Deb. 4. Vol. XI. 28.()7-200S) 
Col. 179-80 

Declaration ofNationlil Highways 
(Deb. 8, Vol. XI. 03-08-2(05) 
Co1.381-82 . 

Engagement of ~rivate Producers 
(Deb. 14, Vol. XII. 1I.o8-200S) 
CoI.J60-61 

Export of Crops from Maharuhtra 
(Deb. I, Vol. XI. 25-07-200s) 
Col.J42 

Four-Laning of National Highways in 
Maharashtra 
(Deb. 17. Vol. XII, J 7.oS-200S) 
Col. 327 

I.ON.O.U. 
. (Deb. 16. Vol. XII, 16-OI-ltOS) 
Col. 164-65 

Increasin& ThiQkness ofN.Hs. 
(Deb. 17. Vol. XII. 17-c¥-200S) 
Col. 14647 

Installation of new Equipment 
(Deb. I. VOl. XI. 03-08-200S) 
Col.317 

Losses of DO Channels 
(Deb. 4. Vol. XI. 28.o7-200S) 
Col. 255-56 

Modemietion of Durgapur Steel Plant 
(Deb. II. ~I. XII, 08-08-200S) 
Cok460 

National Horticulture Mission 
(Deb. I L Vol. XII. 08.o8-200S) 
Col. 423 

Oil5e~ T~q,'~ 
(Deb. I I, ~.Xtl;~OOS) 
Col. 442-45 

Private Investment on IPZIIS6Is 
(Deb. 12, \\ll. XII;09-08-2005) 
Col. 182-83 

Promotion of Fruits Production Units 
(Deb. 19, Vol. XII. 22-OS-20(5) 
Col. 290-92 

Redl1.tion in Income of Urban Areas 
(Deb. 8. Vol. XI, 03.o8-200S) 
cons 

Rehabilitation Package for Tribals 
(Deb. II. Vol. XII,08-08-2005) . 
Col. 95--97 

Reloue of Amount __ CRI 
(Deb. 3, \bI. XI, 27-07.lOOS) 
Col. 497-SOO 

Restructuring of Delhi and Mumbai 
Airports 
(Deb. 14,Vol. XII.ll-08-200s) 
Col. 80-31 

Review ofSSA 
(Deb. 7, VolXI,02"()8-lOOS) 
Cot IS2·'3 



NAME INDEX ." 
. . 

U~. . ;~~._I Highways CDrnIplIoD lI",fllf. 
pt.8,Vot. il.11.oa.20(5) (~. 0, ~r. Xll tc, .. .,.. 
QL446047 CoI . .u-41 

VAT ReIIIte to sst en .... com,.-- Credit c-. 
(Deit. 10, Val. XI,05.Q8.200S) (0..5. \VI. XI. 29.()7..2DOS, 
Col. 140 . Col. 15-16 

Written and OraI1'est ofChi.ldren 
(Deb .. 7. Vol. XI. 02-08·lOOS) 
Col.J61 

N~y.k. Shri Anant. 
Afforestation Progtamme 

(Deb. 6, Vol. XI, OI-08·200S) 
Col. 146-47 

Barabati Fon in Cuttack 
(Deb. 18. Vol. XII. 18-OS-2005) 
Col. 266-67 

Capacity of Para dip Port for Non-Coking 
Coal 
(Deb. S. Vol. XI. 03-OS-200S) 
Col. 14849 

Changes in Policy regarding Housing 
Sector 
(Deb. 16, Vol. XII. 16-08·2005) 
Col. 267-68 

Closure offtendatlal'll' Corporation 
(Deb. 5. Vol. XI. 29-07-2005) 
Col. 248 

Closure of Tea Plantation 
(Deb. 7. Vol. XI.02-OS-2(05) 
Col. 193-94 

Coal Requirement of Orissa 
(Deb. 3. Vol. XI. 27-07·2005) 
Col. 223·24 

Construction of a.daMp.ha,· 
Keonjhargarh Rail LiM 
(Deb. 9, Vol. XI.0400N005) 
Col. 11·12 

Construction ofpla~form at Barbil 
(Deb. 14. Vol. XII, ) )-08.1005) 
Col. 173 

c.brIITics with a ... .. 
(Deb. 18. \A)f. XII ...... lOO!) 
ca91-97 

Cutting/Plantation of Trees 
(Dc:b.6. Vol. XI,OI-Ol-2005) 
Col. 374--84 

Department for Road Safety and 
Maintenance 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 273 

Desilting of River Basins in Orissa 
(Deb. 19. Vol. XII. 22-Oa·2005) 
Col. 105-06 

Development and Expansion of IGI 
Airports 
(Deb. 22. Vol. XIII. 25-08·2005) 
CoI.9S·96 

Development work by mini", companies 
(Deb. 10. Vol. XI. OS·01·2005) 

Col. 194·95 

F.-Auction orCoal 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 301-02 
(Deb. 3. Vol. XI. 27-01-20(5) 
Co1.213-IS 

Electrification Work in Easr Coast Railway 
(DIb.14. VOl. XII, 1I-08·200s) 
Col. 282 

Emrloymenl to Land OUstttlofMCL 
(Deb. 8. Vol. XT.03.o ... lOO,> 
Col.373 

Encroachment by BALCO 
(Deb. 12. Vol. XII. 09-08 .. 1005) 
Col. 100 
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Expansion ofCuttack-Dubri and Naupada-
Gunpur Rail Line 
(Deb. 18, Vol. XII. 18-08-2(05) 
Col. 242-43 

Export of Chrome Ore 
(Deb. 12. Vol. XII. 09~8-20(5) 
Col. 384-85 

Export of Farm Goods to Pakistan 
(Deb. 16. Vol. XII. 16~8-200S) 
Col.J89 

FDJ in Print Media 
(Deb. 4. Vol. XI, 28-07-200S) 
Col. 284--93 

Financial Assistance to States for Export 
Infrastructure 
(Deb. 2, Vol. XI. 26~7-2005) 
Col. 106--112 

Impact of Export of Cashew under VKUY 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. I 57-S8 

Implementation of Health Care Scheme 
(Deb. 21. Vol. XIII, 24~8-200S) 
Col.301-02 

Import ofVanaspati 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 78-79 

Improvement in Refining process by lot 
(Deb. 18, Vol. XII, 18~8-2005) 
Col. 279-80 

Indo-China Trade 
(Deb. 7, Vol. XI. 02-08-2005) 
Col. 236-37 

Indo-US Co-operation in Oil and Natural 
Gas Sector 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 136-37 

Industrially Backward States 
(Deb. 16, Vol. XII. 16-08-2(05) 
Col. 38--41 

Investigation of complaints 
(Deb. 14. Vol. XII, 11-08-2005) 
Col. 279-80 

Land Acquired by POSCO in Orissa 
(Deb. I. Vol. XI, 25-07-2005) 
CoI.4SO-SI 

Loss making CPSUs 
(Deb. 4, Vol. XI, 28-07-200S) 
Col. 248-49 

Marketing of Kerosene by ONGC 
(Deb. 22, Vol. XIII, 2S-08-2005) 
Col. 239-40 

Merger of Associate Banks ofSBI 
(Deb. S, Vol. XI, 29-07-200S) 
Co1.4~2 

Milk Producers under Insurance Cover 
(Deb. I, Vol. XI. 25-07-200S) 
Col.SS3 

Need to enact law providing for forest and 
land rights to tribals in the country 
(MUR377) 
(Deb. 2, Vol. XI, 26~7-2(05) 
Col. 626 

Need to release adequate funds for speedy 
completion of Keonjhargarh-Daitali-
Banspani Railway Section in Orissa 
(MUR377) 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 480-81 

New Agricultural Policy 
(Deb. 6, Vol. XI, 0 1 ~8-2005) 
Co1.351-52 

New Civil Aviation Policy 
(Deb. 22, Vol. XIII, 2S-08-200S) 
Col. 265 

New Guidelines for MPLADS 
(Deb. 8, \bl. XI, 03-08-2005) 
Col. 329 

New National Health Programme 
(Deb. 13, Vol. XII, 1O~8-2005) . 
Col. 104-28 
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Nuclear Power Reactors 
(Deb. 17, ~1. XII, 17.()8-2005) 
COI.S9-62 

Operation Black Board 
(Deb. 12, Vol. XII, 09-08.200S) 
Co1.362~ 

Overseas Contracts by BHEL 
(Deb. 22, ~1. XlU,25-oa-2005) 
Col. 221-24 

Participation of Private Sector in Sanitation 
(Deb. 16, Vol. XII, 16-08-200S) 
Col. 270-71 

Pending Projects of Delhi 
(Deb. 20, \\11. XII, 23-OS-200S) 
Col.2SO-S1 

Performance ofRRBs 
(Deb. IS, \\11. X1I,12-68-200S) 
CoUI 

Polluting Industrial Units 
(Deb. II, \\11. XII, 08-08-200S) 
Col. 118 

Pollution by Sponge Iron ~Iants in 
Keonjhar 
(Deb. I, \\11. XI,25-o7-200S) 
Col. 289--91 

Pollution on Sea Beaches 
(Deb. 6, \\11. XI, 0I-08-200S) 
CoI.4lO 

Ports at Gopalpur and Dharma 
(Deb. 13, \\11. XII, I.0-0S-200S) 
Col. 63S-39 

Pricing oflron Ore 
(Deb. 19, Vol. XII, 22-oS-2005) 
Col. 321 

Private Sector Participation in Housing 
Sector 
(Deb. "t Vol. XI, 02-0S-2005) 

Col. 12S 
Problem of Water Logging in Irrigation 

Command Areas 
(Deb. 19, \\11. XII. 22-oS-2005) 
Col. 220-22 

Procurement and Export oflron Ore 
(Deb. 2, \\11. XI,26-07-2005) 
Col. 521·22 

Production of Minerals 
(Deb. 10, \bl. XI. 05-08·2005) 
Col. 95-96 

Promotion of Regional Language Films 
(Deb. 18. Vol. XII, 18-08-2005) 
Col. 194-95 

Providing ISDN Services In District 
Headquarters 
(Deb. 3, Vol. XI. 27-07-2005) 
CoI.494 

Purchase of Aeroplanes 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 328-29 

Raising of Cub o>mponent in National 
Food for Work Programme 
(Deb. 5, VoL XI, 29-07-2005) 
Co1.265~ 

Representations against Privatisation of 
Major Ports 
(Deb. 21, VoI.XIn, 4-o8-200S) 
Col. 221-22 

Resignation by Pilots in lA/AI 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 90-91 

Revenue Earned by Paradip Port 
(Deb. 8, Vol. XI. 03-08-2005) 
Col. 437-38 

Review of Growth Rate Tlll'let in Various 
Sectors 
(Deb. 3, Vol. XI. 27-07-2005) 
Col. 437-39 

Review of Utilization of MPLADS Funds. 
(Deb. 17, Vol. XII. 17-08-2005) 
Col. 273-75 

Revival of Sick Units ofFCI 
(Deb. II, Vol. XII, 08-o8-200S) 
Col. 338-39 

Setting up of New Coal Companies 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 225 
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s-uta up of R.efineries Abroad 
Cb&b. 4, \\tL XI. 2M7.2OGS) 
Col.I70-1l 

Sdln. up of Steel PiB ia·......, 
(Dab. I, \bl. Xl.lS-07"-
Col. 103 __ 

Task Fotc:eGllllpr· R • ..,.. 
(Deb. II, \t)1. xn,08*2ooS) 
CoI.19S.99 

Naya'" SIIrJmad ArtJll.a 
Aui5tancc to Bio-Technology 

(Deb. 5, \\>1. XI. 29-07-200S) 
Col. 206-07 

Dabhol LNG Tenninal 
(Deb. II, Vol. XII. 11-08-2005) 
Col. 15-86 

Dabhol Power Project 
(Deb. 5, Vol. XI,29-07-200S) 
CoL 172-73 

Devllopmtnt of Ports 
fDIb. 8, \t)L X'I, 03-OS.200S) 
QoI.~ 

Exodus ot'Pllota from IAF 
(Deb. 4, \\>1. XI,28'()7·200S) 
Col.IS6-S7 

Functioning ofESIC 
(Deb. 19, Vol. XII, 22-01-200S) 
Col. 25-S3 

Import of Crude Oil 
(Deb. 4. Vol. XI. 21..()7-200S) 
Col. 206-07 

Pilferage of Coal 
(Deb. I, \ttl. XI. 03-08-20(5) 
CoL 14 

Protection of Women from Domestic 
Violence BiI~ 2005 
(Deb. 21, Vol. XIII, 24-01-2005) 
Col. 41J-.:85 

Regional AIR News Channels 
(Deb. 18, \bl. xu. IS-08-200S) 
Col. 219 

lcmodetIina ofl.c.AJl 
~.19, W. XD,21Ql-.2.W) 
CoL 26 

..... Ute Radio SerYica 
(Deb. '. \ttl XI. 04-08-2085) 
CoL lOS 

Security MellUl"eS • 80mINIy HI." 
(Deb. 22, Vol. XIII, 2S4200') 
Co1.314-16 

Sewage Control and Sanitation 
(Deb. 20, Vol. XII,23-08-2005) 
Col. 275 

Submerging of Helicopters in JUhu ...,., 
~(Deb. 22, Vol. XUI, 2$-0'·2.") 
Col. 135-36 

Unscrupulous use of Pesticides in 
Hospitals 
(Deb. I. Vol. XI.·03-01-200S) 
Co1.375·76 

UseofCNG 
(Deb. 4. Vol. XI, 2'-07-2005) 
Col. 109-10 

Nihal Chand, Shri 

Complaints in CPWD Enquiry Offices 
(Deb. 20, Vol. XII,23-08-2005) 
Col. 276-n 

Pension Cases of FCr Employees 
(Deb. II, Vol. XII,Oua..lOO$) 
Co1.2S8-S9 

Vacant Posts in CGHS 
(Deb.13,\obI.XII.l~ 
Col. 323·24 

Nikhll Kumar,Sbri 

Activities of Madarsas 
(Deb. 20, \obI. XII,23-O'-2IOS) 
Col. 173 

Activities of MilitantJ 
(Deb. 2, \t)l. XI,26-07-2OO5) 
Col. 47J..-178 
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Asricultural Education 
(Deb. ) 1, \\:)1. XII, O~I-200S) 
Col. 383-34 

Alleaed Cotnlption in MCI 
(Deb. 8, \\11. XI. 03'()8-200S) 
Col. 324 

Amount spent on Historical Places 
(Deb, 4, \\:)1. X1,21007.2(05) 
CoI.300.()1 

Approval of Recommendations in the 
Second Report of Railways 
Convention Committee and Railways 
(Amendment) Bill, 2005 (Consid. &. 
Pass) 
{Deb. 24. \\11. XID.30.08-200S) 
Col. 72-7S 

Ban on Export of Aviation Turbine Fuel 
(Deb. 9, Vol. XI, 04'()1-200S) 
Col. 90 

Bid for oil blocks in Myanmar 
(Deb. 14, Vol. XII, lloOl-200S) 
Col. 191 

Bogus Voters 
(Deb. S, \\11. XI, 29.()7~OOS) 
Col. 195-97 

Budltt Blbar 2005-06 
Demands for Grants on Account 

(Bihar)-2005-06 
(Deb. 10. \\11. XI, OSOO8-200S) 
Col. 39'-99 

Cancellaticnt ofFliahts 
(Deb. 18.~.~, 18-01·200S) 
CoL 220 

Canc:eIlIltiOll ofPeIrOl Pumpl 
{Deb. 14, \\1L XII, 1I-OWOO5) 
Col. 98 

Chemical Weapons 
(Deb. 20, \\11. XII, 23~·2005) 
Col. 19 

Children in Mines and Quarries 
(Deb. I, \\11. XI, 2S007·20(5) 
Col. 117-11 

Commission of Dealers 
(Deb. 4, \\11. XI, 28.()7·200S) 
Col. 334-35 

Completion of Power Projects 
{Deb. 10, \obI. Xl, 05-08.2005) 
CoI.l34-3S 

Decline in Profit of Banks/Financial 
Institutions 
(Deb. IS, Vol. XII, 12'()8.200S) 
CoI.5~·S6 

Deployment of Guards in Forest Reserves 
(Deb. 6, Vol. XI, OI'()8-200S) 
CoI.3SS-56 

Disapproval of the Citizenship 
(Amendment) Ordinance, 200S and 
Citizenship (Amendment) Bill, 2005 -
(Statutory Res.) - Consid. & Pass 
(Deb. 16, Vol. XII, 16.0S·2005) 
Col. 469-70 

Employment Commission 
(Deb. I, Vol. X1,25.()7-2005) 
Col. 506.07 

Exploration of Oil and Gas Reserves 
(Deb. 14, Vourn, 11-08-2005). 
CoI.I44-4S 

Expressing deep concern over 
Deteriorating Law and Order Situation 
in the State of Bihar and approval of 
continuance in Force of the 
Proclamation in Respect of the State of 
Bihar (Res.) 
(Deb. 7, Vol. XI,02'()S-200S) 
Col. 4404S,447-49 

Increase in Female Foeticide 
(Deb. 13, Vol. XII, 10-08-200S) 
Col. 341-46 

Indo-Nepal Ties 
(Deb.S, Vol. Xl,03'()8-200S) 
Col. 317-1 8 

Induction of Mine Protected Vehicle 
(Deb. 22, \\ll. XItI, 2S.()S-200S) 

. Col.310 
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Investment in Agriculture Sector 
(Deb. II, ~l. XII,08-08-2005) 
Co1.19~7 

Irrigated Land 
(Deb. 6, Vol. XI,0I-08-2005) 
Col. 9-14 

Issuance of Warning by WHO 
(Deb. 21, \\>1. XIII, 24-01-2005) 
Col. 56-51 

Maintenance of Historical Places 
(Deb;", Vol. XI, 28-07-2005) 
Col. 246-47 

National Rural Employment Guarantee Bill. 
2004 • Consid. 
(Deb. 19, Vol. XII, 22-OS-2005) 
Col. 632-35 

National Rural Health Mission 
(Deb. 2 J , \\>1. xm,24-08-200S) 
CoL 353·S4 

Outsourting of Banking Service 
(Deb. IS, \\>1. XII, 12-Oa..2005) 
Col. 186 

Peritoneal Dialysi!l Inexpensive 
(Deb. II, \\>1. XII, 08-01-2005) 
Col. 82 

Plying Car with Blue Beacon 
(Deb. 16, \\>1. XII, 16-01-2005) 
Col. IS5-56 

PrimarylSecondary Health Care Systems 
{Deb. 13, \\>1. XII, I().()S-200S) 
Co1.16l~2 

Restructuring ofBCAS 
{Deb. 11, \\)1. XII, 18-08-2005) 
Col. 257-51 

Revamping ofDGFT 
(Deb. 12, ~I. XII, 09-08-2005) 
Cell. 178-79 

Safeauard for Exporter 
(Deb. 12, \VI. XII. 09-01-2005) 
Col. 379-10 

Skimmed Mi:k Powder and Butter Oil 
(Deb. 19, \\)1. XII, 22~8-2005) 
Col. 240-41 

Strengthening of Indo-Bangladesh 
Relations 
(Deb. 3, Vol. Xl,27-07·2oo5) 
Col. 64-66 

Subsidy for Export of Drugs 
(Deb. I, \\>1. XI,2S-07-2ooS) 
Col. 297-91 

Supply of Gas to Power Plants 
(Deb. 22, \\>1. xm,25-01-2005) 
Co1.3II-19 

Terr(\rist attacl( at Ayodhya 
(Deb. 2, \\>1. XI, 26-07-200S) 
Col. 91-93 

Visit of EAM to Bangladesh 
(Deb. 17, \\>1. XII, 17-08-2005) 
Col. 123-24 

Nish,d, Shri M,hndn Pnsad 

Natural Calamities in the Country (OUR 
193) 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 656-51 

Nitish Kumar, Shri 

Expressing deep concern over 
Deteriorating Law and Order Situation 
in the State of Bihar and approval of 
continuance in Force of the 
Proclamation in Resped of the State of 
Bihar(lles.) 
(Deb. 7, ~1. XI, 02-08-2005) 
Col. 414-40 

National Rural Employment~ Bill, 
2004 -Consid. 
(Deb. II, \VI. XII, 18-08-2005) 
Col. 378--91 

Need for Legislation for Reservation to 
Scheduled Cutes, Scheduled Tribes 
and other Backward Classes In Higher 
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Educational Institutions (CA) 
(Deb. 17, Vol. XII, 17.()8-2005) 
Co1.4SS-56 

Re: Incident ofLathicharge on workers of 
Honda Motors at Gurgaon 
(Deb. 2, VoUa,26-07-2005) 
Col. 20-22 

Ola, Shri Sis Ram 

Situation arising out of recent agreement 
of Orissa Government with Korean 
Steel Major POSCO allowing them to 
export mineral wealth of the country 
and steps taken by the Government in 
regard thereto (CA) 
(Deb. 21, \\)1. xm, 24-08-2005) 
Col. 435-36 

Situation arising out of recent agreement 
of Orissa Government with Korean 
Steel Major POSCO allowing them to 
export mineral wealth of the country 
and steps taken by the Government in 
regard thereto (CA) 
(Deb. 21, Vol. XlU,24-08-2005) 
Col. 450-51 

Oram, Shri Jual 

Agreement with Rail Vikas Nigam Ltd. 
(Deb. 9, Vol. XI, 04-08-200S) 
CoI.3II·12 

Arrival of Foreign Tourists 
(Deb. I, \\)1. XI, 25-07·2005) 
Col. 488-91 

Bill from State Assemblies 
(Deb. 2, Vol. XI, 26-07-2005) 
CoI.356-~ 

Child Health Care Programmes 
(Deb. a, \\)1. XI, 0342005) 
Col31~22 

Clearance to Iron Plants 
(Deb. 6, \bt. XI, 0I-08-200S) 
Col.15S 

Closure of Sports Hostel in Orissa 
(Deb. 13, Vol. XII, l0-0a-2(05) 
Col. 97 

Coal Production ofMCL 
(Deb. 17, Vol. xu. 17'()8-200S) 
Col. 281-82 

Collection of House Tax by NOMC 
(Deb. 20, \\)1. xn. 23-08-2005) 
Col. 223-24 

Companies dealing with Oil Exploration 
(Deb. 4, \bl. XI, 28-07-2005) 
CoI.86-8a 

Construction of Officers Club by DDA 
(Deb. 12, \\>1. XII, 09-08-2005) 
C01.2S2-S3 

Construction of School Buildings 
(Deb. 7, \bl. XI,02-OS-20(5) 
Col. 272-73 

ConstructionlUpgradation ofN.H. No. 215 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 122-23 

Death due to heat wave 
(Deb. 2, \\)1. XI, 26-07.2005) 
Col. 471 

Delay in Purchase of Submarines 
(Deb. 9, ~l. XI, 04-08-20(5) 
Col. 191 

Demand of Minerals by Steel Plar.t 
(Deb. 19, \\>1. XII, 22-08-2005) 
Col. 103-04 

Development of Industries in Backward 
Areas 
(Deb. 20, \\>1. XII, 23-OS-200S) 
Col. 33-47 

Development of Steel Plant Areu 
(Deb. 6, \obI .. Xl. 0 I ~g..2.00s) 
Col. 292-94 , 

Eradication of V ector Born Diaeues 
(Deb. 3, Vol. Xl,27~7.2(05) 
Co1.13-S3 

Expansion ofCuttack·Dubri aridflflUplda-
Gunpur Rail Line 
(Deb. la, \t>1. XTl,18-08-200S) 
Col. 24243 
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Export of Chrome Ore 
(Deb. 20, \OL XII, 23-08-2005) 
Col. I 55-57 

Extraction of Stones from Lalitgiri 
(Deb. 4, \bl. XI, 28-07-200~) 
Col. 335-36 

Fight against Maoists 
(Deb. 12, \bl. XII, 09-O8-200~)· 
Col. 81-82 

Grmta &: Scholarship by AICfE 
(Deb. 20, \01. XII, 23-08-2005) 
Col. 301 

lIT Directorate 
(Deb. 16, \\)1. XII, 16-08-2005) 
Col. 192-93 

Import/Export of Iron Ore 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 143 

LOKSABHA 

National Company Law Tribunals 
(Deb. 5, \bl. XI, 29-07-2(05) 
Col. 232-33 

National Monuments 
(Deb. 4, \bl. XI, 28-07-2(05) 
CoI.JOl 

Need to run Bhubaneshwar Rajdhani 
Express daily and also introduce a pair 
of Rajdhani Express train between 
Hazrat Nizamuddin and Bhubanahw. 
via Cuttack (MUR 377) 
(Deb. 24, \\)1. XID,3().()8.200S) 
Col. 59 

New Civil Aviation Policy 
(Deb. 22, \\)1. XIn, 25-08-2005) 
COl.26S 

New Mining Policy 
(Deb. IS, Vol. XII, 12-08-200S) 
Col. 86 

Intake of Students in Technical New Project by NCDC 
Institutions 
(Deb. 2, Vol. XI,26-07-2005) 
Col. 537-38 

Internet Connection 
.(Deb. 17, \bl. XII, 17-O8-200~) 
Co1.301-02 

Iron Ore Reserves in Orissa 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 330-32 

IT in Orissa 
(Deb. 10, Vol. XI,05-08-2005) 
Col. 234-35 

Losses to Refineries 
(Deb. 9, Vol Xl, 04-08-2005) 
Col. 257-S8 

Modernisation ofTextile Mills 
(Deb.~, Vol. XI,29-07-2005) 
Col. 347-51 

Muhi National Companies 
(Deb. 16, Vol. XII, 16-08-2(05) 
CoI.~8 

(Deb. II, Vol. XII, 08-08-200S) 
Col. 333-34 

Pipeline between Paradip and Ranchi 
(Deb. 18, Vot. XII, 18-08-2005) 
Co1.l97-98 

Prices of Different Grades of Coal 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 470-71 

Production of Commercial Vehicles 
(Deb. 2. Vol. XI, 26-07-2005) 
Col. 479-32 

Production of Thermal Coal 
(Deb. J, Vol. XI, 27-07-200S) 
Col. 361-62 

Profit earned by Shipping Corporation of 
India 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. J06-07 

Promotion ofBio-Fanning 
(Deb. 1, \bl. XI, 2S-07-200S) 
Col. 520-22 



NAME INDEX 685 
Promotion of Education 

(Deb. 7, \\')1. XI,02-01-200S) 
Col. 97-98 

Promotion of Handicraft Industry 
(Deb. 10, \bl. X1,05-08-200S) 
CoI.279..aO 

Promotion ofSanthaii LanJUllle 
(Deb. 20, \bl. XII, 23-01-2005) 
Col. 25S-S6 

Rail CoMectivity to Porta 
(Deb. 22, \\>1. xm,25-08-2005) 
CoI.6O-M 

Rail Herltlae Sitel 
(Deb. 22, \bl. X1ll,25-08-2005) 
Col.211-19 

Raw Material for Steel 
(Deb. 1, \bl. XI. 25-07-200S) 
Col. 52S-28 

Reduction of Fares by Indian Airlines 
(Deb. 9, \\>1. Xl, ~8-2005) 
Col. 119-90 

Research Work by CRR} at Bidyadtwpur 
(Deb. I, \\>1. XI, 25-07-2005) 
CoI.350-SI 

Road LinkIp between Plradip Port, Iron 
Ore Mines and Steel Plant 
(Deb. 17, \bl. Xll,17.o1-200S) 
Col. IOS.()6 

Setting up of Cyclone shelter in Ori ... 
(Deb. 2, \\ll. XI,26.07-200S) 
CoLS4344 

Setting up of Power Plant at 1B Valley, 
Orissa 
(Deb. 8, \\lL XI, 03-OI-200S) 
Col. 304 

Setting up of Steel Plant in Paradeep 
(Deb. 1, \\lL XI. 25-()7-2005) 
CoI.IO~ 

Shorta&e ofSIM Card in Orilla 
(Deb. 17, \bl. XII, 17'()8-200S) 
Col. 186-87 

Situation ariling out of recent aareement 
of Ori ... Government with Korean 
Steel ~or POSCO allowing them to 
export mineral wealth of the counb)' 
and steps taken by the GOvernment in 
regard thereto (CA) 
(Deb. 21, \\>1. xm,24-01-2005) 
Col. 4*-49 

Revamping and Restructuring 
Subsidiaries ofCIL 

of Smuggling of Gemstone 

(Deb. 8, \bl. XI, 03'()1-2005) 
Col. 4,.. 

Review of Child Labour Project 
(Deb. 11, \\ll. XII, Oa.ol-20(5) 
Col. 124-27 

Revision in Procuremeot Policy ofBSNL 
(Deb. 21, \bl. xm. 2 ..... 20(5) 
Col. 189 

Revival ofHCL 
(Deb. 11, \bL XII. 11-08-20(5) 
CoL 277-71 

Revival of Sick Uni1I ofFCl 
(Deb. II, \bL XII, 0l-0I-2005) 
Col. 477 

(Deb. 10, \bl. XI. OS-08-200S) 
Col. 89 

Special Economic PICkap for the speedy 
completion of construction ofNational 
Hiahways and Railway· Lines in 
KeorUhar and Sundarprh diatricls of 
0rIua{bs.) 
(Deb. 22, lti xm. 25.()8-200S) 
CoLS49-52 . 

SteeIP ...... 
(Deb. 19, \\lL XII, 22-01-2005) 
Col. 307 

Stoppa.e of Uttal and GHtuU.U 
Expreues at KaIamp. 
(Deb. 11, \t)LXII,18.()1-2OO5) 
Col. 102 
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Subsidy Shlrina Formula 
(Deb. 9, \OJ. XI, 04-08-200S) 
CoL 116-17 

Survey for Oil Discoveries 
(Deb. 4, \bl. XI,28-07-2005) 
Col. 250-5 1 

TaJcher Power Project 
{Deb. 10, \bL XI, 05-08-2005) 
CoL 284 

Tuk Force on Tipi' Reserves 
(Deb. II, \\ll. XII. 08-08-2005) 
CoL 191-99 

TeehnoloBical Upgradation of Coal 
Minina 
(Deb .• , \\ll. XI, 03-08-2005) 
Col. 41 8-19 

Vehicle Care Centres 
(Deb. I., Vol. XII. 18-08-2005) 
Col. 244 

Writing off of Debt 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 193-95 

Oraoo, Dr. Ramahwar 
Bihar BudKet 2005-06 
Demands for Grants on Account 

(Bihar) - 2005-()6 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 405-07 

National Rural Employment Guarantee Bill, 
2004 -Consid. 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 710-1,1 

Owaisl, Sbri Asaduddln 
Acquisition of Equity Stakes by SAIL 

(Deb. 6, Vol. XI, 01-08-2005) 
Col. 437-38 

Advance Passenger Information System 
(Deb. 7, Vol. XI, 02-08-2005) 
tol.34142 

Agreement with lAC 
(Deb. 18, Vol. Xll, 18-08-2005) 
Col. 258-59 

Alleged Misuse of Funds 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 175·76 . 

Anti-Retroviral Therapy 
(Deb. 3, Vol. XI, 27-07-200S) 
Col. 159-61 

Autonomous Bodies under Financia, 
Discipline 
(Deb. S, Vol. XI, 29-07-2005) 
CoL3~7 

Awareness about Centrally Sponsored 
Schemes 
(Deb. IS, Vol. XII, 12-08-200S) 
Co1.9S-96 

Budget AllocatilJn III Horticulture by 
CPWD 
(Deb. 16, Vol. XlI, ) 6-08-2005) 
Col. 366-67 

C.A.B,E. Recommendations 
(Deb. 2, Vol. XI, 26-07-200S) 
Col. 573-75 

CBSE Results and Urdu Schools 
(Deb. 7, Vol. XI,02-08-2005) 
Col. 9)-92 

Clearance for Imported Sports Equipment 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 24647 

Combating AIDS 
(Deb. 21, Vol. XIll, 24-08-2005) 
Col. 195-97 

Contract for BHEL 
(Deb, 22, Vol. XIII, 2S-08-2005) 
Col. 161-62 

Contract Labour in Industrial Units 
(Deb. ) 9, Vol. XII, 22-08-2005) 
Col. 356-57 

Corruption Cases in CBI 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 80 ' 
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CultlvaUon of Pulses and Oilseeds 

(Deb. II, Vol. XII, 08~8-200S) 
Col. 327-30 

Damage of Excavation pits at ~odhya 
(Deb. 4, Vol. XI,28-07-200S) 
Col. 190-91 

Decentralisation of Procurement 
(Deb. II, Vol. XII, 0'~8-2005) 
Col. 27-31 

Declaration of New Waterways 
(Deb. 13, Vol. XII, I ~S-200S) 
Col. 44-45 

Defence Agreement with USA 
(Deb. 4, Vol. XI, 28~7-200S) 
Col. 33-42 

Defence Trade and Strategic Agreement 
with USA 
(Deb. 4, Vol. XI. 2S~7-200S) 
Col. 345-46 

Economic Co-operation with Iraq 
(Deb. 3, Vol. XI, 27~7-200S) 
Col. 45 I-53 

Exploration of Oil and Gu in Yemen 
(Deb. 18, VoL XII, 18~8-200S) 
Col. 80-81 

Export ofLoc:omotivcs 
(Deb. IS, Vol. XU, IS..()8-2005) 
Col. 191-92 

Expressing deep concern over 
Deteriorating Law and Order Situation 
in the State of Bihar and approval of 
continuance in Force of the 
Proclamation in Respect of the State of 
Bihar (Res.) 
(Deb. 7, Vol. XI, 02,,()S·200S) 
Col. SSG-54 

Facilities for handicapped 
(Deb. 14, Vol. XII, 11"()8~200S) 
Col. 186 

Failure of the Government to take action 
against persons indicted by the 

Nanavati Commission of Inquiry-
(AM) - motion negatived 
(Deb. 13, Vol. XII,I~8-200S) 
Col. 823-24 

Financial Assistance by Japan fOl Delhi 
Metro Rail Project 
(Deb. 12, Vol. XII, O9-oS-2005) 
Col. 344-45 

Flood 
(Deb. 2, Vol. XI, 2~7-200S) 
Col. 496-S00 

Foreign Direct Investment 
(Deb. 7, Vol. XI, 02..()8-200S) 
Col. 176-83 

Forward Market Commiuion 
(Deb. II, Vol XII, OS"()S-200s) 
Col. 267-6S 

Funding for Urban Services for Poor 
Programme 
(Deb. 20, ~1. XlI,23-08-200S) 
Col. 292 

Grants to NGOs 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 152-54 

Import/Export by STC 
(Deb. 7, ~J. XI, 02~8·200S) 
Col.IS3-SS 

Increasin~ Tele-Density in Jammu and 
KashmIr 
(Deb. 17, Vol. XII, 17-08-2005) 
Col.SI-53 

Indian Embassy in Berlin 
(Deb. 13, .Vol. XII, 10-08-2005) 
Col. 332-33 

Indo-Singapore Trade Agreement 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 555-56 

Indo-US Space Agreement 
(Deb.2t, ~1. XJIl.24-08-200S) 
Co1.373-74 

Infrastructure at Non-metro and Smaller 
Airports 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 266 
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Integration of Steel Units 
(Deb. 6, \bl. XI, OI"()8-200S) 
Col. 18-19 

Inter-Service Area CoMectivity 
{Deb. 13, \01. XlI, 10..()8-200S) 
Col. 467-68 

ISRO-DRDO Project for Air Space 
Surveillance 
(Deb. 9, Vol. XI, 04.08-2005) 
Col. 288-89 

Leather Parks 
(Deb. 12. Vol. XII, ()9..()8-2005) 
Col. 381-82 

Medic;al Tourism 
(Deb. I, Vol. XI, 2S'()7.200S) 
CoL 92-93 

Migration of Psychiatrists 
(Deb. a, VoL XI. 03OO8 .. 200S) 
Col 283 

N.C.P.UL. 
(Deb. 12, \VI, XlI,09-0I-200S) 
CoLao 

National Nutrition Programme 
(Deb. 20, \VI. xn,23008-200S) 
CoL 13()"31 

Navyug School 
(Deb. 16, \VI. XII, t6-08-200S) 
Col. 166-67 

Paper Industry 
(Deb. 12, Vol. XII, 09.08-200S) 
Col. 59-60 

Poaching of Pilots and Technical Staft' 
(Deb. II, Vol: XII, 11-()j-lOOS) 
C01.20S~ 

Policy on IluraJ Habitat 
(Deb. 4, \bL XI, 2I-0141OS) 
Col. 322-23 

Power Transmiaion Line 
(Deb. 10, \VI. Xl, 05-08-2005> 
CoL 121 

Prior Permission for Foreicn TV CwnntJI 
(Deb. 18, \bL XII, 18-08.2(05) 
Col 274 

Programme for Bio-technology 
(Deb. IS, \VI. XII, 12008·2005) 
Col. 215-19 

Protection of Birds from Flu 
(Deb. 1. \VI, XI. 2S..()7-200S) 
Col. 506 

Reduction of Fares by IndiM Airlines 
(Deb. 9, \VI. XI, 04-08-20(5) 
Col. 189-90 

Release ofPunds under Schemes for OBCt 
(Deb. 22, Vol. XIII, 25·08-2005) 
Col. 233-36 

Resentment Over Service Matter 
Decisions 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 322 

Restoration of Duty Shop by US 
(Deb. 2, Vol. Xl. 26-07·2005) 
Col. 524-25 

Revival of Dairies by NDDB 
(Deb. 6, Vol. Xl, 0 toOl·200S) 
CoI.21?·88 

Separate Ministry for Disabled 
(Deb. 4, Vol. Xl. 28.()7·2005) 
CoI.26U9 

Settin, up of National Wildlife Crime 
Control Bureau 
(Deb. 1, Vol. XI, 2S'()7·200S) 
Col. 394-96 

SOUin, Up of Special Education Zona 
(Deb. 3, Vol. Xl, 27-G7·200S) 
Co1.17~ 
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Short Service Commiuion 
(Deb. 9, Vol. Xl,04-08.2ooS) 
Col. 192-93 

Shortage of Government Residential 
Accommodation 
(Deb. 20, Vol. XlI, 23-08·2005) 
Col 197 

Suicide by Fannen 
(Deb. 19, Vol. Xli, 22-01·2005) 
CoI.21S-17 

Switching fiom EEE to EET System 
(Deb. 15, '«>\. Xli, 12..()8·2OOS) 
Col. 280-11 

Tuk Force for Medical Education and 
Registration of Clinics 
(Deb. 8, Vol. XI, 03-01.20(5) 
Col. 361 

Terrorism In the country including attack 
on Ram Janam Bhumi Complex (OUR 
193) 
(Deb. 9, Vol. XI, 04-01·2005) 
Col. 469-72 

Trade Deficit 
(Deb. 7, Vol. XI, 02-08-200S) 
Co1.23~33 

Trade with Malaysia 
(Deb. 12, Vol. XlI, 09-01.2005) 
Col. 41 )·)2 

Tsunami Relief 
(Deb. S, '«>1. XI, 29-07-200S) 
Col. 197 

Urdu Channel 
(Deb. 14, \\)1. XII, 11-01-2005) 
Col. 71 

Ule of Aircraft 
(Deb. 9, ~I. Xl, 04-01-2005)-
Col. 49-50 

Village Knowlqe Centres 
(Deb. 14, \\)1. XII, JJ-OI-:20(5) 
Col. 216-24 

Work in, Conditions of Fish ina Sector 
(Deb. II, Vol. XII, 01·01-2005) 
Col. 484 

Pal, Shri Raja Ram 

Abolition of Child labour Bill, 2005-
Consid. 
(Deb. 5, Vol. Xl,29-07·20(5) 
Col. 482-84 

Hiab Court and Supreme Court Jud,cs 
(Salaries. and Conditions of Service) 
Amendment Bill, 2005 
(Deb. 21, '«>1. XlII, 24-08-2(05) 
CoI."8 

Hindu Succession (Amendment) Bill, 200S 
- Consid. cl Pass 
(Deb. 23, Vol. XIII. 29-08-200S) 
Col. 77-79 

Increase in Air Traffic 
(Deb. 18, '«>1. XII, 18-08·2005) 
Col. 14 

National Rural Employment OUll'lntee Bill, 
2004 • Consld. 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 686-88 

Natural Calamities in the country 
(DURI93) 
(Deb. ) 0, Vol. Xl, 05-08·2005) 
Col. 425 
(Deb. 4, Vol. XI, 28·07-2005) 
Col. 476-79 

Need for reconstruction of Nadonal 
Highway No.2 on Kanpur-Lucknow 
and Kanpur-Etawah routes (MUR 377) 
(Deb. II, Vol. XII,08-08·2005) 
Col.S31 

Payment of Wages (Amendment) Bill, 2004 
- Consid. cl Pass 
{Deb. 17, Vol. Xli, 17.01-2005) 
CoI.S21-23 

Power Crisis 
(Deb. 5, Vol. Xl, 29-07·200S) 
CoL 18 
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Reservation of one third of seats for 
women in all the State Legislature and 
Parliament 
(Deb. 10, \bl. XI, 0~8-200S) 
Col. 446-48 

Resolution Approval of Recommendations 
in the Second Report of Railway 
Convention Committee and Railways 
(Amendment) Bill, 2005 - Consid. 
(Deb. 23, Vol. XIII, 29.08-2005) 
CoI.l77-78 

Situation arising out of violation of labour 
laws in the country particularly in 
private and unorganised sectors and 
steps taken by the Government in 
regard thereon (CA) 
(Deb. 20, Vol. XU,23"()8-200S) 
Col. 384 

Pa., Shri Rupchaad 
Advertisements by OMCs 

(Deb. 22, Vol. XIII,2S"()8-200S) 
Col. 28 

Committee on Public Undertakings -
Eighth Report - Presented 
(Deb. 22, Vol. XIII,2S"()8-200S) 
Col. 3S0 

Committee on Public Undertakings -
Elections 
(Deb. 21, \-01. XIll, 24..()8-2005) 
Col. 407 

Committee on Public Undertakings -
Sixth and Seventh Reports -
Presented 
(Deb. 19, Vol. XII, 22-OS-2005) 
Col. 449 

Consumption of Edible Oil 
(Deb. 19, \-01. XII,22-OS-2005) 
COl.4S 

Decentralisation of Procurement 
(Deb. 11, Vol. XII,08-08-2005) 
Col. 30 

Increase in Air Traffic: 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 1.7 

Indo-China Trade 
{Deb. 1, Vol XI, 02-08-200S) 
Col. 236-37 

Indo-Iran Gas Pipeline 
(Deb. 4, Vol. XI, 28"()7·2005) 
Col. 30 

Lowering Down Target of Economic 
Growth 
(Deb. 8, Vol. XI, 03-08-200S) 
Col. 168 

National Rura1 Employment Guarantee Bil~ 
2004 - Consid. 
(Deb. 19, Vol. XU, 22..()8-200S) 
Col. 641-43 

Outsourcing Market 
(Deb. 21, \bl. XIU,24-08-2005) 
Col. 24 

Performance ofPSBs 
(Deb. 5, Vol. XI, 29..()7-2005) 
Col. 243 

Re: Incident ofLathicharge on workers of 
Honda Motors at Gurgaon 
(Deb. 2, Vol. XI, 26..()7-2005) 
Col. 30-31 

Situation arising out of on-going economic 
blockade in Manipur resulting in non-
availability of esSential commodities. 
including medicines and steps taken 
by the Government in regard 
thereto (CA) 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 34344 

Situation arising out of recent agreement 
of Orissa Government with Korean 
Steel Major POSCO allowing them to 
export mineral wealth of the country 
and steps taken by the Government in 
regard thereto (CA) 
(Deb. 2 t, Vol. XlIl,24-08-2005) 
C.ol. 442-44 

Statement made by the Prime Minister on 
29.07.05 regarding his recent official 
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visit to the United States of Amorica 
(DUR193) 
(Deb. 8, \bL XI, Ol"()8-200S) 
CoI.S62-70 

Piliaiminiekam, Sbrl s.s. 
Banking Companies (Acquisition and 

Transfer of Undertakings) and 
Financial Institutions Laws 
(Amendment) Bill, 200S -Int. 
(Deb. 16, \bl. XII, I6-0S-2005) 
Col. 421-23 

Policy Packqe for Stepping up Credit to 
Small and Medium Enterprises (St.) 
(Deb.ll, \bl. XII,IO-OS-2005) 
COI.S64 

Palaabamy, Sbrl K.C. 

Amending Visa Procedure for Foreign 
Students 
(Deb. 3, Vol. XI,27~7-200S) 
Col. 234-36 

BPL People Benefited under Indira Aawas 
Yojana 
(Deb. S, \bl. XI, 29~7-2005) 
CoI.3S9-6S 

Condoms for Women 
(Deb. 3, Vol. XI, 27~7-200S) 
Col. 112 

Construction of ROBs in Tamil Nadu 
(Deb. 4, Vol. XI, 28-07-2005) 
Col.21~12 

Deploying Peacekeepers in Congo 
(Deb. 13, \bl. XII, 10-0S-200S) 
Col. 131-32 

Development of Integrated Townships 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 124 

Empowerment of Rural Women 
(Deb. 5. Vol. XI,29-07-200S) 
Col. 386-87 

Finance for Power Sector 
(Deb. 10, Vol. XI, OS-OS-200S) 
Col.9S 

Financial Assistance to TN 
(Deb. IS, \ttL XII, 12.()8 .. 200S) 
Col. 92 

Herbal Export 
(Deb. 12, Vol. XII, 09'()8-2005) 
Col. 102 

1001 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 247-4S 

Integrated Wasteland Development 
Programme 
(Deb. 5, Vol. XI,29-07-2005) 
Col. 398--400 

Interest Rate 011 Plan Loans to Tamil Nadu 
(Deb. S, Vol. XI, 29.()7-200S) 
Col. 168-69 

Introduction of OpI'n Ticket System 
{Deb. 9, \bl. XI, ()4.()8.200s) 
Col.1S5 

Madras Fertilizers Limited 
(Deb. 6, Vol. XI,OI-OS-2005) 
Col. 183-84 

National Hi&hways Development Projects 
(Deb. 8, Vol. XI, 03-0S-2005) 
Col. 261-72 

National Urban Renewal Mission 
(Deb. 12, Vol. XlI,09-OS-200S) 
Co1.317-1S 

New Textile Mills 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 223-29 

Opening of RPOs 
(Deb. 3, Vol. XI, 27~7-2005) 
Co1.3S7-61 

Parking Bays for Aircrafts 
(Deb. 4, Vol. XI, 28-07-200S) 
Col. 125-26 

Procurement of Agricultural Products 
(Deb. 1, Vol. X1,2S-07-200S) 
Col. 168 

Recasting of Oil Sector 
(Deb. 4, Vol. XI. 28.()7-200S) 
Col. 231-32 
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Research and Development in FPI 
(Deb. 19, \bl. XII, 22.()1-2OOS) 
Col. 105 

Rural Electrification 
. (Deb. 15, \t»1. XII. 12-08-200S) 

Col. 233-52 

Shiva Temple at AynnikUMu 
(Deb. 14, \t»1. XII,II.o1-200S) 
Col. 92 

Small Saving Schemes 
(Deb. 15, \t»1. XII, 12-08-2005) 
Col. 179-80 

SubrBhmanya Temple 
(Deb. 9, \t»1. XI,04-OI-200S) 
CoUI 

Training Centres for B io-Qas 
Development 
(Deb. 10. \t»1. XI. 05-08-2005) 
Col. 192-94 

Use of Drugs 
(Deb. 12, \t»1. XII, 09.()I-2005) 
Col. 274-7S 

Panda, Slu1 BrahmanaDda 
Demand for Supplementary Grants 

(Railways), 2005-06 and Demands for 
Excess Grants (Railways), 2002-03 
(Deb. 14, Vol. XII, 11-01-2005) 
CoI.364~ 

Development ofOilfiekls by ONGC 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 23 

High Coun and Supreme Coun Judie. 
(Salaries and Conditions of Service) 
Amendment Bill, 2005 
(Deb. 21, \t»1. XIII, 24-01-200S) 
Col. 561-62 

Reservation of atleat one third of seats 
for Women in all the State Leaislaturel 
and both Houses of Parliament (Res.) 
(Deb. 22, Vol. XIII, 2S-08-2005) 

Col. 517-18 

Uplinkin, of TV Channels 
(Deb. 22, \bl. XIII, 25-08-2005) 
Col. 59 

raada, Shrt P,.bodh 
Awareness of Tsunami 

(Deb. S, \bl. XI, 29-07-200S) 
Col. 33S-36 

Bihar Budget 2005-06 Demands fur Grants 
on Account (Bihar) - 2005-06 
(Deb. 10, \bl. XI, OS.o8-2005) 
Col.411 

Cancellation of Petrol Pumps 
(Deb. 14, \t»1. XII, 11-08-2005) 
Col. 98 

CNR RIo Committee Report 
(Deb. 2, \t»1. XI, 26.07-2005) 
Col. 447448 

Construction of ROBs 
(Deb. 9, \t»1. XI. 04-08-2005) 
Col. 23 1-32 

Construction of ROBs in South Bastern 
Railway 
(Deb. 22, Vol. XIII, 2S-08-200S) 
Col. 281-82 

Criteria for Appearing in Civil Services 
Examination 
(Deb. 21, \t»1. XIII, 24-08-2005) 
Col. 282-8J 

Cultivable Land Area 
(Deb. 6, \t»1. XI, 0I-08-200S) 
Col. 37-39 

Declaration of Road as Part of National 
Hiahway 
(Deb. 21, Vol. XIII, 24-08-~OOS) 
Col. 347-48 

Deemed Universities 
(Deb. 7, YJI. XI,02-08-200S) 
CoI.SS-56 

Escaping of prilOnen from Tihar Jail 
(Deb. 2. \t»1. XI, 26-07-20(5) 
Col. 374-7S 
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Fixation of Subsidy on DAP 
(Deb. 6, \bl. XI, 01 ~"20(5) 
CoI.36US 

Indian National Bibliography 
(Deb. 22, \bl. XIII. 25~"2005) 
C01.214-1S 

Indian Nationals Goin, abroad for 
Treatment 
(Deb. 3, \bl. XI, 27~7-20(5) 
Col. 205 

Indo Nepal Trade 
(Deb. 7, \bl. XI, 02~8-200s) 
Col. 321-22 

Indo-China Trade 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 14149 

Indo-Japan Ties 
(Deb. 21, Vol. XIII, 24-08-2(05) 
Col. 45-47 

Indo-Nepal Ties 
(Deb. 8, Vol. XI. 03-0S-2005) 
Col. 317-18 

Irrigation Projects under AIBP 
(Deb. 19. Vol. XII, 22.QS-2005) 
Col. 222-23 

Kisen Call Centres 
(Deb. II, Vol. XII, OS-OS-2005) 
Col. 3.50-51 

Massive illegal immlaration from 
Bangladesh (A.M.) 
(Deb. 2. Vol. XI. 26-07·200.5) 
Col. 711-12 

Modernisation of Kharagpur Railway 
Workshop 
(Deb. 18, Vol. XII, IS.QS-2005) 
Col. 139 

National Power Policy 
(Deb. 10, Vol. XI, 05.QS-2005) 
Col. 57-5S 

Need for doubling of railway line between 
Kharagpur and Midnapore in West 
Bengal (MUR 377) 

(Deb .•• \bl. XI. 83..()8.2005) 
CoL 546 

Need to take up the Subamarekha B ...... 
Project of 'West Ben,al under the 
Centrally sponsored Scheme for its 
early completion (MUR 377) 
(Deb. 20, \VI. XII. 23-01-2005) 
Col. 326-27 

NPA of Financial Institutions 
(Deb. 10, \bl. XI, 0~-2005) 
Col. 208-09 

Ocean Earthquake 
(Deb. 15. \bl. XII, 12..()8.200S) 
CoJ.lJl 

ONGC Power Plant in Tripura 
(Deb. 22. \bl. XIII.2S-oa-200S) 
Col. 295-96 

Opening of Po It Offices 
(Deb. 17, Vol. XII, 17~8-200S) 
CoI.I~58 

Pesticide Contents in Edible Products 
(Deb. II. Vol. XII. 08-08-2005) 
Col. 16-22 

Procurement of Wagons 
(Deb. 9, \bl. XI, 04.QS-200S) 
Col. 103 

Programme of Integrated Pelt 
Management 
(Deb. II, Vol. XII, OS.Q8-200S) 
Col. 482-84 

Quality of Cold Drinks 
(Deb. I, Vol. XI, 2S.Q7-200S) 
Col. 111-12 

Recommendations of National Advilory 
Council on Rural Development 
(Deb. 10. Vol. XI, 05-01·2005) 
Col. 262....,...64 

Restructuring of Jute Corporation oflndia 
(Deb. 5, Vol. Xl, 29~7-200S) 
Col. 227-2S 
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Revival ofFertiHzer Units 
(Deb. 6, ~I. XI.0I.oS-2005) 
Col. 235-38 

Setting up of Defence University 
(Deb. 22, Vol. XIII, 25-08-2(05) 
Col. /09-10 

Setting up of National Biotechnology 
Regulatory Authority 
(Deb. 19, ~I. XII, 22.08-2(05) 
Col. 230 

Shortage on Engine Drivers 
(Deb. 4, Vol. XI, 28-07-20(5) 
Col. 326-27 

Situation arising out of recent instructions 
issued by Government to Jute 
Corporation of India to stop 
procurement of raw jute in West Bengal 
resulting in closure of mills and steps 
taken by the Government in regard 
thereto (CA) 
(Deb. 14, Vol. XII, 11.08-2(05) 
Col. 302, 30S~ 

State Reorganisation Commission 
(Deb. 7, Vol. XI, 02-08-2(05) 
CoI.30S 

Statement made by the Prime Minister on 
29.07.05 regarding his recent official 
visit to the United States of America 
(OUR 193) 
(Deb. 8, ~1. XI, 03-08-2(05) 
CoI.SSI-56 

Survey for Production of Electricity from 
Atomic Energy 
(Deb. 8, ~1. XI, 03-08-200S) 
Col. 179 

Talks with Nap Laden 
(Deb. 2. ~I. XI,26-07-200S) 
Col. 425 

Trade relation with Pakistan 
(Deb. 2, .~l. XI, 26-07-2005) 
Col. 373-74 

Waiting List for Landline Connections 
(Deb. 8, ~J. XI, 03-08-200S) 
Co1.314-15 

Pandey, Dr. Lalmin.rayan 

Arrest of lSI Agents 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 264-65 

Cancellation oftlights by private airlines 
(Deb. 4, Vol. XI, 28-07-200S) 
Col. 85 

ChildLabow 
(Deb. II, Vol. XII, 08-OS-20(5) 
Col. 189-92 

Development ofIndianAgriculture On the 
linesofWTO 
(Deb. 6. Vol. XI, 01-08-2(05) 
Col. 408-09 

Dialogue with ULFA 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 509-10 

Increase in capacity of Doordarshan 
Transmission 
(Deb. 14, Vol. XII, 11-08-20(5) 
Col. SO 

Increase in Quota of Seats of Medical 
Colleges 
(Deb. 21, ~l. XIII, 24-08-2005) 
Col. 12-20 

Increasing Tele-Density Rural Areas 
(Deb. 3, Vol. XI, 27-07-2005) 
CoUI?-IS 

India's participation in Qatar-Pakistan Gas 
Pipeline 
(Deb. 4, Vol. XI, 2S-07-2OO5) 
Col. 175 . 

Installation of Linear Accelerator Machine 
(Deb. 13, Vol. XII, 10-08-2005) 

Col. 421-22 

Kissan Seva Kendra 
(Deb. 18, Vol. XU, 18-08-2ooS) 
Co1.12S-29 
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Land Acquisition for Mine Project 
(Deb. 21, Vol. XIII, 24'()8·2005) 
Col. 148-50 

Living of Non· Tribal People in Nicobar 
(Deb. 20, Vol. XII, 23·0S·2005) 
Col. 164·65 

Loss due to Tsunami in A&N Islands 
(Deb. 6, Vol. XI, 01-08·2005) 
Col. 127·28 

Meeting of South em Regional Council 
(Deb. 7, Vol. XI, 02'()S·200S) 
Col. 155 

Need to expedite availability of credit 
cards to the farmers through 
nationalized banks in Madhya Pradesh 
and Rajasthan (MUR 377) 
(Deb. 16, Vol. XII, 16-08·2005) 
Col. 428·29 

Permission to Private Airlines 
(Deb. 22, Vol. XIII, 2S-OS-2(05) 
Col. 294·9S 

Permission to Private Airlines to Fly 
Abroad 
(Deb. 18, Vol. XII, 1 ~8·2(05) 
CoI.S 

Priority to Domestic Companies for 
Defence Purchases 
(Deb. 9, Vol. XI, O4-OS-2005) 
Col. 42-43 

Rehabilitation ofTsunami hit a~as 
(Deb. 2. Vol. XI. 26-07·2005) 
Col. 502-06 

Reservation Centres at Neemach Railway 
Station 
(Deb. 18, Vol. Xli, 18-08-2005) 
Col. 85 

Reservation for Sf'slSTs in Private Sector 
(Deb. 4, Vol. XI,2S-07·2(05) 
Col. 152·53 

Resolution Approval of Recommendations 
in the Second Report of Railway 
Convention Committee and Railways 
(Amendment) Bill, 2005 - Consid. 
(Deb. 23, Vol. XID. 29-08-2005) 
Co1.162~ 

. Revision of Companies Act, 1956· 
(Deb. 5, Vol. XI, 29-07.2(05) 
Col. 369-70 

Revival ofCo-operative Banks 
(Deb. IS, Vol. XII, 12-08-200S) 
Col. 64-65 

Safety of Wild Animals 
(Deb. 6, Vol. XI, 01-08-2005) 
CoI.S-9 

Security Measures at Bombay High 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 314-16 

Standing Committee on External Affairs -
Statement - Laid 
(Deb. 24, Vol. XIII, 30-08-2005) 
Col. 2 

Suicide by Farmers 
(Deb. 6, Vol. XI 0I-OS-200S) 
Col. 257 

Vacant Flats on DDA 
(Deb. 20, Vol. XII, 23-OS-2005) 
Col. 67-68 

VAT on Polio Vaccine 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 306 

Violation of Labour Law by Multinational 
Companies 
(Deb. 19, Vol. XII, 22-08-2005) 
CoI~38~5 

Withdrawal of Books 
(Deb. 2, Vol. XI. 26-07-2005) 
Col. 562-63 

ParaRjpe. Sbri Prakash 

Approval of Recommendations in the 
Second Report of Railways 
Convention Committee and Railways 
(Amendment) Bill, 2005 (Consid. & 
Pass) 
(Deb. 24, Vol. XIII, 30-08-2005) 
Col. 75 

Pante, Shri Dalpat StRlh 

Agreement on Bu~-Service with Pakistan 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 151-52 
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Allocation for Development Projects in 
Madhya Pradesh 
(Deb. 8, \tll. XI, ('3-08.2005) 
Col. 409-1 I 

Cancer Detection Centres 
(Deb. 13, 'hI. XII, 10-08-2005) 
Col. 396-97 

Celebration of I 50th Anniversary of First 
War of Independence 
(Deb. 14, \bl. XII, 11-08.2005) 
Col. 100-01 

Committee for Precious An Objects 
(Deb. 22, \bl. X1n, 25-08-2005) 
CoL lOS 

Conversion of Stite Highways Into 
National Highways 
(Deb. 8, 'hI. X1,03-08.2005) 
Col. 421-22 

Death of Children due to DiarThoea 
(Deb. 21, \bl. XID,24-08-2005) 
Col. 244-45 

Death ofLions in Gujarat 
(Deb. I, \bl. XI, 25-07-20(5) 
Col. 175·76 

Development of High Breed of Species of 
Cattle 
(Deb. 19, \bl. XII, 22-08-2005) 
Col. 118.19 

·Development ofSCs andOBCs 
(Deb. 9, \bl. X1,04-08.20(5) 
Col. 2 10-14 

Development ofTourism 
(Deb. 6, Vol. XI, 01-08.20(5) 
Col. ISO-53 

Diluting Norms Governing Obscenity 
(Deb. 8, Vol. XI, 03-01-2(05) 
Col. 77-78 

Eradication of Leprosy 
(Deb. 13, Vol. xu. 10-08-2005) 
Col. «»--92 

Expenditure on Indo-Iran Gas Pipeline 
(Deb. 18, Vol. XII, 18-0S-200S) 

Col. 274-75 

Facilities to Senior Citizens relating to 
Passport Issuance 
(Deb. 17, Vol. XII, 17-OS-2(05) 
Col. 85 

Flood 
(Deb. 2, Vol. XI, 26-07-2(05) 
CoI.496-SOO 

Growth of Muslim Population 
(Deb. 12, Vol. XII, 09-08-2(05) 
Col.2n 

Guest Houses 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 63-72 

Hurriyat Leaders to Pakistan 
(Deb. 3, Vol .. XI, 27-07-2005) 
Col. 307-08 

Indo-Nepal Ties 
(Deb. 8, Vol. XI, 03-08-2005) 
Co1.317-11 

Issuance of Complimentary Passes 
(Deb. 4, Vol. XI,2S-07-2005) 
Col. 310-11 

Loans to Bhopal Gas Victims 
(Deb. S, Vol. XI, 2~7-2(05) 
Col. 149 

Modernisation of Agriculture 
(Deb. 6, Vol. XI, 01.08-200S) 
Col. 39-124 

National Umpire Academy 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 99-100 

POIChma of Wild AnimaJa 
(Deb. I, Vol. XI, 25-07-20(5) 
CoI.44-S6 

Polluting Industrial Units 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 118 
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Railways earning through freight and parcel 
(Deb. 4, Vol. Xl, 28-07-2005) 
Col. 209 

Renovation ofKhajuraho Temple 
(Deb. 4. Vol. Xl, 28-07-2005) 
Col. 88-89 

Seats for SCs/STs in Medical Colleges 
(Deb. 21. Vol. xm, 24-08-2005) 
Col. 65 

Selling of Seasonal Fruits at Stations 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 197 

Theft of Antiques 
(Deb. 9, Vol. XI, Q4-08-200S) 
Col. 60-66 

Unemployment Rate of Technical/ 
Engineering Graduates 
(Deb. 6, Vol. XI, 0 1-08-2005) 
Col. 324-26 

Upgradation of Dispensaries as PHCs 
(Deb. 21, Vol. XlII, 24-08-2005) 
Col. 340-41 

Youth Hostels 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 29S-301 

Paswan, Shri Ram Vilas 

Situation arising out of rise in prices of 
medicines, particularly life saving 
drugs in the Country and steps taken 
by the Government in regard 
thereto (CA) -
(Deb. 7, Vol. Xl, 02-08-2005) 
Col. 385-S8.394-99 

Paswan, Sbri Ramchandn 
Dilapidated Condition of National 

Highways 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 36S-70 

Use of DDT 
(Deb. 17, Vol. XII, 17-OS-2(05) 
CoI.IS7-92 

Paswan, Sbri Sukdeo 
APDRP 

(Deb. 15, Vol. XII, 12-08-2005) 
Col. IS5-86 

Functioning of Agro Parks 
(Deb. 19, Vol. X1I,22-08-2005) 
Col. 24)-47 

Need to expedite construction of Power 
sub-station at Forbesganj, Bihar (MUR 
377) 
(Deb. 9, Vol. XI. 04-08-2005) 
Col. 366 

Transfer ofK.Y.Teachers 
(Deb. ) 2, Vol. XII, 09-08-2005) 
Col. 143--45 

Paswan, Shri Virchandra 

Demand for Supplementary Grants 
(Railways), 2005-06 and Demands for 
Excess Grants (Railways). 2002-03 
(Deb. 14, Vol. XII, II-OS-2oo5) 
Col. 475 

Patasani, Dr. Prasanna Kumar 

Abolition of Child Labour Bill. 2005---
Consid. 
(Deb_ 5, Vol. XI. 29-07-2005)8 
Col. 493--95 

Krishi Vikash Shilpa Kendra 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 232 

Reprocessing of Seniority List by SSC 
(Deb. 2J, Vol. XIIl, 24-0S-2005) 
Col. 379 

Terrorism in the country including attack 
on Ram Janam Bhumi Complex (DUR 
193) 
(Deb. 9, Vol. Xl. 04-08-2005) 
(,'01.446-49 

Wet Lease agreement between Air India 
and Jet Airways 
(Deb. 4, Vol. XI, 2S-07-2005) 
Col. 135-36 
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Patel, Sbri Jivabbai A. 

A.dditional Flights for Tsunami Rescue 
",·orks 
(Deb. 14, 'WI. XII, 11-08-2005) 
Col.212·]3 

Artisan Welfare Trust 
(Deb. 20, 'WI. XII, 23-08-2005) 
Col. 22G-::-22 

Asses~rnent of B~L Persons 
(Deb. 8, 'vOl. XI, 03-08-2005) 
Col. ]49-~7 

Cargo Handling Capacity of Ports 
(Deb. 13, 'WI. XII, ]0-08-2005) 
Co1.1-i 

Computer Training Centres 
(Deb. 12, \bl. XII, 09-08-20(5) 
Col. 57-59 

Construction of Airports 
(Deb. 14, \bl. XII, 1 ]-08-2005) 
Col 180-81 

Construction of Houses for Fishermen 
(Deb. 1, 'vOl. Xl. 25-07-2005) 
Col. 504-05 

Contribution ofPSUs in GOP 
(Deb. 18, 'vOl. XII, 18-08-2(05) 
CoJ.163-64 

Deficient Services of Postal Department 
(Deb. 8, Vol. XI, 03-08-2005) 
Col.31Q-12 

Development of National Highways 
(Deb. 17, 'WI. XII, ] 7-08-2(05) 
Col. 343-48 

Direct release of funds to villages for rural 
development 
(Deb. ] 0, "hI. XI. OS-OS-200S) 
Col. 141-43 

Duty Free Shops at Airports 
(Deb. 6, 'WI. XI, 01-08-2005) 
CoI.2SS-S9 

·Employment EJfchanges 
(Deb. 1 I, "hI. xn, O~"2005) 
CoJ.8HS 

Ethanol-Blended Petrol 
(Deb. 9, ~I. XI, 04-08-200S) 
Col. 32-34 

Extravagant Expenditure by Oil PSUs 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 60-61 

FakeINon-Existent NGOsIVOs 
(Deb. 22, ~1. XIII, 25-08-2005) 
Col. 98-99 

Gauge Conversion between Patan and 
Mahesana Rail Line 
(Deb. 22, \bl. XIII, 25-08-2005) 
Col. 225 

Handing Over of Oil Wells to Private 
Companies 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 57-03 

Illegal Export afWheat 
(Deb. 19. 'vOl. XII, 22-08-2005) 
CoJ.439-40 

I~creasing Efficiency/Capacity of Ports 
(Deb. 21, Vol. XIII. 24-08-2005) 
CoI.5~0 

Industrially Backward States 
(Deb. 16, \bl. XII, ]6..()8-200S) 
Col. 38-41 

Insurance Scheme for Aaricultural 
Labourers 
(Deb. 19,"oJ.>OI, 22-08-2005) 
Col.S6 

Medicine Producing FI'-.1Ories 
(DeI;). 19, \bl. XU. 22-08-2005) 
Col. 38S-86 

, 

Need to amend immigration laws to prevent 
harassment being meted out to Indian 
Citizens who over stay abroad after 
getting employment (MUR 377) 
(Deb. 9, 'WI. XI, 04-08-2005) 
CoL 363 

Need to simplify tax regime in the interest 
of trading community (MUR 377) 
(Deb. 16. ~l. XII. 16-08-200S) 
Col. 417 
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Norms/Rules for Testing Packed Food' Targets for Opening of Post Offices 
Items and Soft Drinks (Deb. 8, Vol. XI, 03-08-2005) 
(Deb. 8, Vol. XI, 03-08-2005) Col. 82-85 
Col. 45-47 

Optimum Use ofGodowns 
(Deb. 19. Vol. XII, 22.Q8-2(05) 
Col. 303-04 

Outstanding Amounts against Private 
Airlines 
(Deb. 9, Vol. XI. 04-08-2005) 
Col. 209-10 

Payment of Share Money by GPPl to 
Railways 
(Deb. 9. Vol. XI, 04-08-2005) 
Col. 162 

Polluting Industrial Units 
(Deb. II. Vol. XII, 08-08-2005) 
Col.ll8 

Procurement of Crops 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 385-38 

Proposals for Forest Development 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 111·-13 

Rail Projects from Jharkhand 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 109 

Relative Pollution level in India 
(Deb. II, Vol. XII,08-08-20(5) 
Cal. 375 

Scheme to Promote Exporting Firms 
(Deb. 2, Vol. Xl, 26-07-2005) 
Col 517-519 

Setting up of Medical Colleges 
(Deb. 21. Vol. XlII, 24-08-2005) 
CoI.3II-12 

Smuggling of Weapons 
(Deb. 2. Vol. XI, 26-07·2005) 
Col. 129·130 . 

Sponsored Sports Scheme 
(Deb. 13. Vol. XII, 10..08·2005) 
Col. 330--32 

Upkeep of Monuments 
(Deb.4, Vol. XI. 28-07-2005) 
Col. 154·55 

Patel, Shri Kishanbhai V. 

Agreement between India and UK 
(Deb. 4, Vol. XI, 28-07·2005) 
Col. 283-84 

Agreement on Ballistic Missile Tests 
between India and Pakistan 
(Deb. 21. Vol. Xlll,24-OS-2oo5) 
Co1.333-35 

Allocation from CRF 
(Deb. 8, Vol. XI, 03-08·2005) 
CoI.3S9-9~ 

Allotment of land for Petrol PumpS/LPG 
Agency 
(Deb. 16, Vol. Xli, I (H)8-2005) 
Col. 257-59 

Amending Citizenship Act, 1955 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 181-83 

Armed Forces (Special Powers) Act 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 499-501 

Army Operations against Militants in 
Manipur 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 285-86 

Assistance by International Agencies for 
AIDS Control Programmes 
(Deb. S, Vol. XI, 03-OS-2005) 
Col. 447-48 

Assistance for Conservation of Forest 
(Deb. 6. Vol. Xl, 0 \-08-2(05) 
Col. 336-40 

Assistance for Fighting Diseases 
(Deb. 21, Vol. Xm.24-08-2(05) 
Col.J63-67 
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Assistance for Tiger Reserves 
(Deb. I~ Vol. XI,2S~7-200S) 
Col. 201-04 

Assistance from CJDA for Environmental 
Development 
(Deb. II, Vol. XII, 08-08.2005) 
CoI.211-17 

Assistance from Iran for KIOCL Project 
(Deb. 6. Vol. XI, 0 I ~8-200S) 
Col. 441-42 

Backward Regions Grant Fund 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 254-55 

Building of Buoy Research Vessel 
(Deb. 15, Vol. XII. 12-08-2005) 
Col. 109 

Cha..'1er Mark Scheme 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 201 

Coal Bed Methane 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 207-10 

Combating Heart Diseases 
(Deb. 17, Vol. XII, J 7-08-2005) 
Col. 259-60 

Compact Revolutionary Zone 
(Deb. 20, Vol. XII, 23-08-2(05) 
Col. 49-50 

Consumption of HSD 
(Deb. 14, Vol. XII, J 1-08-2005) 
Col. 176 

Contract for Operation and Maintenance 
orONGC Vessels 
(Deb. 18, Vol. XII. 18-08-200S) 
Col.~6 

Conversion of Bulk Terminal at Jawaharlal 
Nehru Port 
(Deb. 13, Vol. XII. 10-08-2005) 
Col. 476-77 

Corruption in Hospitals 
(Deb. 13, Vol. XII.IO-08-200S) 
Col. 442-43 

Dabhol Power Project 
(Deb. 5, Vol. XI, 29-67·2005) 
Col.ln-73 

Damage in Atomic Energy Establishments 
(Deb. 21, Vol. XIII,24-08·200S) 
Col. I 94-9S 

Damage/Loss of Telephone Exchanges 
(Deb. 17, Vol. XII, 17-OS-2oo5) 
Col. 244-4S 

Damages to Ports and Allied Structures 
(Deb. 13, Vol. XII, 10-08-200S) 
Col. I 49--S2 

Debit Cards of Post Offices 
(Deb. 3. Vol. XI. 27~7-200S) 
Col. 556 

Demonstration of Sagar Nidhi 
(Deb. 10, Vol. XI. 05-08-2005) 
Col. 323 

Dependence of Agricultural Land on Rain 
(Deb. 6. Vol. XI. 01-08-2005) 
Col. 209-1 1 

Earthquake Risk Mitigation 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 36-37 

Education at European Universities 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 234-35 

Eligibility Ceiling for Assistance to 
Disabled 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 282-83 

Employment to Ex-Servicemen 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 302-04 

Establishing Universities and a Centre for 
NRlslPIOs 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 191-92 

Expansion Programme ofUCIL 
(Deb. 21. Vol. XIII, 24-OS~2oo5) 
Co1.314-18 
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FDI from Russia 

(Deb. 12, Vol. XII, 09~8.200S) 
Co1.414·IS 

f'Dlln Pharma and Drug Sector 
(Deb. 12. Vol. XII,09-08-200S) 
Col. 377·78 

Financial Autonomy to liT's and 11M's 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 51-53 

Flood 
(Deb. 2, \t)1. XI, 26-07-'2ooS) 
Col. 496--500 

Functioning ofESIC 
(Deb. 19, Vol. XII, 22-QI.20(5) 
Col.~51-S~ 

Funds Allocated to Hindustan Shipyard 
Ltd. 
(Deb. 8, Vol. XI, 03~8-2005) 
Co1.491~7 

G-8 Meet 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 472 

Global Positioning System 
(Deb. 18, Vol. XII, 18-08-2005) 
Co1.215-16 

Harnessing of Sio-Technology 
(Deb. 10, Vol. XI,05-08-200S) 
Col. 229--3 I 

HiveoffATC 
(Deb. 14, Vol. XII, 11-08-2(05) 
Col. 66-67 

Indo-China Customs 
(Deb. 15, Vol. XII, 12-08-2(05) 
Col. 97-98 

IndO-France Trade 
(Deb. 12, Vol. XII, 09~8·2(05) 
Col. 320 

Instructions by TRAI 
(Deb. 8, Vol. Xl, 03~8-2(05) 
Col. 324-25 

Irregularity in Printing of Publicity Material 
(Deb. 19, Vol. XII,22.oa·2oo5) 
Col. 179-80 

Joint Venture for Insurance Business by 
Allahabad Bank 
(Deb. S. Vol. XI, 29~7-2005) 
Col. 289 

Medical Visa 
(Deb. 2, \t)l. XI, 26-07-2005) 
Col. 122-23 

Merger ofllSCO with SAIL 
(Deb. I, Vol. XI,25-07-2005) 
Col. 332 

Modernisation of Central Ordnance 
Depots 
(Deb. 18. Vol. XII, 18~8-200S) 
Co1.l19-20 

Need to construct a bridge on Nt ~ional 
Highway No.8 linking Valsad city and 
Khergaon in Gujarat (MUR 377) 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 329-30 

Need to construct a flyover at the crossing 
in Sulsar, Gujarat linking National 
Highways with Bhailad-Narol-Selvas-
Daman road (MUR 377) 
(Deb. 24. Vol. XIII, 30-08-200S) 
Col. 56 

New Pension Scheme 
(Deb. 5, Vol. XI, 29~7-200S) 
Col. 187 

Non-utilisation of Funds by Finance and 
Developm~nt Corporations 
(Deb. 22, Vol. XlII, 2S-08-2OO5) 
Col. 292 

Non-Utilization ofCRF 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 369-70 

Nuclear Agncu.lture Programme of BARe 
(Deb. 17. Vol. XII, 17-08-2005) 
Col. 53-58 
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Opening of Anganwadi 
(Deb. 2. Vol. XI. ~7·200s) 
CoI.S45-SS1 

Opening of Post Offices 
(Deb. 13, Vol. XII, 10.08·2005) 
Col. 367-71 

Panchayat Sanchar Sewa Kendras 
(Deb. 13, Vol. XII. lQ..OS-2005) 
Col. 295-96 

Pilot Project for Free Foodgrains 
(Deb. 20, Vol. XlI, 23.08-2005) 
Col. 227-33 

PNB and Vijaya Bank in Insurance Sector 
(Deb. IS, Vol. xn, 12.o8·200S) 
Col. 186-87 

Production of Foodgrains 
(Deb. I. Vol. XI, 2S-07-2005) 
Col. 335-37 

Production of Mica 
(Deb. 10. Vol. XI, 05.oS·2005) 
Col. 103--06 

Production/Export ofTea 
(Deb. 12. Vo!. Xli, 09-08·2005) 
Col.38--40 

Railways' Competition with Low Budget 
Airlines 
(Deb. 4, Vol. XI. 28.07-2005) 
Col. 79·80 

Recommendations of National Advisory 
Council on Rural Development 
(Deb. 10, Vol. XI. 05-OB-2005) 
Col.262~ 

Refinery in Rajasthan 
(Deb. 9, Vol. XI, 04.08·2005) 
Col. 125·26 

Research and Development by Oil 
Companies 
(Deb. 14, Vol. XII, 11.08-2005) 
Col. 240-42 

Revamping of Area of Animal Genetics 
and Breeding 
(Deb. II. Vol. XII, 08-08-2005) 
Col. 378--82 

Revitalisation of Cancer Institute 
(Deb. 17, Vol. Xli, 17-08·200~) 
Col. 206-07 

Safety Audit of Airlines Operators 
(Deb. 22. Vol. XlII. 2S-oS·2005) 
Col. 220-21 

Science Education 
(Deb. 7, Vol. XI, 02-08-2005) 
Co1.314-15 

Setting up of Airports 
(Deb. 4, Vol. XI, 2S.o7-200S) 
Col. 226-27 

Special Railway Safety Fund 
(Deb. IS, Vol. XII, 18.08-2005) 
Col. 253-57 

Special Trains 
(Deb.IB, Vol. XII, 18.oS-2005) 
Col. 265-66 

Spoilage of Foodgrains due to Heavy Rain 
(Deb. 19, Vol. XIl-,22-OS·200S) 
Col. 344---45 

Supply of Oil to Army 
(Deb. 14. Vol. XII. II-oS·2005) 
CoI.46---S4 

Trade between India and Pakistan 
(Deb. 20, Vol. XII, 23-OS·200S) 
Col. 179--95 

Trade with Canada 
(Deb. 20, Vol. XII, 23-OS·2005) 
Col. 160 

Trade with European Union 
(Deb. 7, Vol. XI, 02-OB-2005) 
Col. 299-300 

Training to Pilots 
(Deb. 4, Vol. XI. 28-07-2005) 
Col. 261-62 

Transfer of Technologies 
(Deb. 21, Vol. XIII, 24..()B-200~) 
Col. 302-03 

Undercharging ofLeue Rent 
(Deb. 22. Vol. XIII,2S-OS·200S) 
Col. 65-66 
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UNICEF 
(Deb. 20, ~1. XII, 23..()8-200S) 
CoI.2S6-S7 

Utilisation of Funds for SCs, OBCs and 
Minorities 
(Deb. 22. Vol. XIII, 2S..()8-200S) 
Col. 267-70 

Visit to Glacial Continent 
(Deb. 10, Vol. Xl. OS..()8-200S) 
Col. 281 

"Wet Lease agreement between Air India 
and Jet Airways 
(Deb. 4, Vol. XI, 28..()7-2005) 
Col. 135-36 

Workshop on Genomics and 
Biotechnology 
(De\). 3, Vol. XI, 27-07-2005) 
Col. 203-04 

Paterlya. Shrlmati Neeta 

Air Service for Khajuraho and Jabalpur 
(Deb. 14, Vol. XII. 11-08-2005) 
Co1.14S-46 

Amount Spent on Construction of 
National Highways 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 332-35 

Basic Facilities for Development of Sports 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 131-47 

Bhedaghat and Kanha National Park in 
International Tourist Map 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 249 

Effect of Advertisement ofSocio-Cultural 
Atmosphere 
«(leb. 9. Vol. XI, 04-08-2005) 
CoI..'Z07..,...()9 

Encroachment of Forest Land 
(Deb. 11. Vol. XII. 08-08-2005) 
Col. 207-1 I 

Grants to Voluntary Organisations under 
Rajiv Gandhi National Drinking Water 
Mission 
(Deb. '}5, Vol. XII,12..oS-2005) 
Col. 114-15 

Hindu Succession (Amendment) Bill, 2005 
- Consid. & Pass 
(Deb. 23. Vol. XIII. 29-08-2005) 
Col. 104-06 

National Rural Employment Guarantee Bill. 
2004 -Consid. 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 682--84 

Need to provide financial assistance lO 
the Government of Madhya Dradesh 
for providing relief to the people 
affected by heavy rains in the State 
(MUR377) 
(Deb. II, Vol. XII. 08-08-2005) 
Col. 526 

New Rail Line between Ramtek :md 
Goregaon 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 271-72 

Protection of Women from Domestic 
Violence Bill, 2005 
(Deb. 21, Vol. XlII. 24-08-2UUS) 
Col. 51{}--15 

Regulatory Authority 
(Deb. 20, Vol. XII, 23-08.2(05) 
Col. 172 

Tap Water Schemes 
(Deb. 19. Vol. )(11,22-08-2005) 
Col. 198·99 

Under-Utilization ofCRF 
(Deb.17,VoI.XII,17-08-2005) 
Col. 34-41 

Upgradat;on of Polytechnic Institutes 
(Deb. 12. Vol. XII,09-08-2005) 
Col. 149-52 
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P .Ithak, Shri 8rajesb 

Akashvani Kendras in Rural Areas 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 40--44 

Alleged Appointments on Fake Caste 
Cenificates 
(Deb. 17. Vol. XU. 17-08-2005) 
Col. 352-53 

Allocation of Funds to Kalyani Devi 
Temple 
(Deb. 6, Vol. Xl. 0 1-08-2005) 
Co1.l91-92 

,\mendments in Provisions of Reservation 
(Deb. 13. Vo\. XII,10-08-2ooS) 
Col. 35()"51 

Army Central Welf-are Fund 
(Deb. 22. Vol. XIII.2S-08-2005) 
Col. 286·87 

\sh Content in Coal 
(Deh. 8, Vol. Xl. 03-08-2005) 
Col. 438-40 

Assistance to other countries 
(Deb. 10, Vol. XI, 05-08-2005) 
CoI.264~5 

Blockage of Pipelines by ULFAExtremists 
(Deb. 22, Vol. XIJ[, 25-08-2005) 
Col. 299-300 

Ce.ltral Government Quarters 
Web. 16, Vo\. XII, 16-08-2005) 
Col. 358-65 

Closure of Public Telephone Booths 
(Deb. 13. Vol. XII, 10-<>8-2005) 
Col. 499-504 

Combating Blindness 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 233--40 

r'onstitution (Amendment) Bill. 2005 
(Amendment of article 19) by Shri 
Brajesh Pathak -Int. 
"lebo S, Vol. XI, 29-07-2005) 

454 

Constitution (Amendment) BilJ. 2005 
(I nsertion of new artie Ie 16 A) by Shri 
Brajcsh Pathak .. Int. 
(Deb. 5. Vol. XI. 29-07-2005) 
Col. 455-56 

Constitution (Amendment) Bill, :ZOO, 
(Insertion of new article 21 B) by Shrl 
Brajesh Pathak -Int. 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 456 

Constitution (Amendment) Bill, 2005 
(Insertion of new article 31) by Shri 

. Brajesh Pathak • Int. 
(Deb,S. Vol. XI, 29-07-2005) . 
Col. 455 

Construction of Dams 
(Deb, 11. Vol. Xli, 08-08-2005) 
Col. 385-419 

Construction of Dwellina Units 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 197--201 

Construction of Pachnada Dam 
(Deb. 6, Vol. XI,OI-08-2005) 
Col. 407 

Construction of Telephone Exchange 
Buildings 
(Deb, 21. Vol. XIII, 24-08-2005) 
Col. 323 

Corruption in PMGSY 
(Deb. 5, Vol. XI. 29-07-2005) 
Col. 237-41 

Demand for Supplementary Grants 
(Railways), 2005-06 and Demands for. 
Excess Grants (Railways), 2002-03 
(Deb. 14, Vol. XII, 11-08-2005) 
Co1.351-55 

Deployment of soldiers in peacekeeping 
mission 
(Deb. 4. Vol. XI. 28-07-2005) 
Col. 351-52 

Dilapidated Condition of National 
Highways 

-(Deb. J 7, Vol. XII. 17-08-2005) 
Col. 365---70 
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Di~bled under Public Sector Undertaking 
(Deb. 20, \t)1. XII, 23-08-2005) 
CoI.151-~3 

Districts without Doordarshan and 
Akashvani Kendras 
(~b. 9, Vol. Xl. 04-08-2005) 
Col. 160-61 

Effect of Advertisement ofSocio-Cultural 
Atmosphere 
(Deb. 9, Vol. XI. 04-08-2005) 
Col. 207--09 

Employment on Compassionate Ground 
(Deb. ~. Vol. XI. 29-07-2005) 
Col. 357 

Encashment of Bank Guarantee 
(Deb. 4. Vol. XI, 28-07-2005) 
Col. 333-34 

Encroachment pn Lan~ of Telecom 
D~Pltrtmem 
(Deb. 2 I. Vol. XIII. 24-08-2005) 
Col. 368-69 

Escaping of prisoners from Tihar Jail 
(Deb. 2, Vol. XI. 26-07-2005) 
Co1.374-75 

Exploitation of Ground Water 
(Deb. I, Vol. Xl, 2S'()7~2005) 
Col. 341-42 

Fertilizer Storage 
(Deb. I, Vol. XI. 25-07-2(05) 
Col. 551--:53 

Firing on Pak Bord~r 
(Deb. 12. Vol. XII, 09-08-2005) 
Col. 338-39 

Funds for Modornisatiofl of Courts 
(Deb. 5. Vol. XI, 29-07-2005) 
Col. 396---9~ 

Incidents of Leakage of Radioactivity ~ 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 480-81 

Inclusion of Castes in SC and OBC List 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 224--32 

Incomplete Irrigation Projects 
(Deb. I, Vol. XI. 25-07-2005) 
Col. 444-49 

Increasing the Number oflAS Cadre Posts 
inUP 
(Deb. 3. Vol. XI; 27-07-2005) 
Col. 473-74 

lrido-Nepal Ties 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 330-3\ 

Iron Ore Mining 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 204 

Irregularities in Reliance Group 
(Deb. 5. Vol. XI. 29-07-2(05) 
Col. 383-84 

Irrigation Projects under AIBP 
(Deb. 19, Vol. XII. 22-08-2005) 
Col. 222-23 

Joint Venture in Setting up of Industries 
in Backward Districts 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 260--64 

Khadi and Gramodyog Commission in U .P. 
(Deb. 20, Vol. XII. 23-08-2005) 

I Col. 257-58 

Mobile Van Scheme for Payment of 
Telephone Bills 
!Deb. 13. Vol. XII. 10-08-2005) 
Col. 5 13--1 5 

Modernisation of Railway Stations 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 294-96 

Moliernisation/Expansion of Health 
Services under CGHS 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 27-32 

Monuments under ASI 
(neb, 14. Vol. XII. 11-08-2005) 
Col. 242-43 
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NBFC under Company Law 
(Deb. 10, \\>1. XI,05-OS-200S) 
Col. 341 

Need to ensure availability offoodgrains 
to poor people under various Centrally 
Sponsored Schemes in Uttar Pradesh 
and other parts of the country (MUR 
3n) 
(Deb. 7. Vol. X I. 02-OS-2(05) 
Col. 409-10 

Need to install good quality India Marka 
hand Pumps in Unnao Parliamentary 
Constituency. Uttar Pradesh to solve 
acute drinking water problem in the 
region (MUR 377) 
(Deb. 23. Vol. XIII. 29-08-2(05) 
Col. 59 

NHRC Inquiry on Police Atrocities 
(Deb. 12, Vol. XII.09-0S-2005) 
Col. 385-86 

Non Supply of Medicines to CGHS 
Beneficiaries 
(Deb. 3. Vol. XI, 27-07-2005) 
Col. 202 

Penalty imposed by SERf 
(Deb. 10. Vol. XI, 05-08-2(05) 
Col. 209 

Pending Projects 
(De.,. 14. Vol. XII. 11-08-2(05) 
Col. 178-79 

People Living in Unauthorised Colonies 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 254-55 

Places under ASI 
(Deb. 9, \\>1. XI, 04-08-200S) 
Col. 271-·80 

PO!!t and Telegraph Offices in 
Government/Rented Buildings 
(Deb. 17, \\>1. XII. 17-08-20(5) 
Col. 371--4lO 

Pre and Post Matric Scholarship Schemes 
for Students 
(Deb. 12. \\>1. XII. 09-08-200S) 
Co.1. 11S-16 

Project Reports on Integrated 
Development of Townships 
(Deb. 20, Vol. XII, 23-08-200S) 
Col. 224-27 

Ragging in Colleges 
(Deb. 12, Vol. XII. 09-08·200S) 
Col. 60-61 

Rail Projects of Uttar Pradesh 
(Deb. 14, \\>1. XII, 1I-08-200S) 
Col. 21 1 

Reconstitution of State Haj Committeoa 
(Deb. 3, \01. XI. 27-07-2005) 
Col. 370-n 

Referring Land Scam Case to CBr 
(Deb. 13, Vol. XII,IO-08·200S) 
Col. 138 

Rehabilitation of Residents of Coal Mining 
Areas 
(Deb. S, \01. XI. 03-08.2(05) 
Col. 326-27 

Rehabilitation ofTe.xtile Workers 
(Deb. 10, \\>1. XI. 05-08-200S) 
CoI.S8-S9 

Reply to Letters 
(Deb. 21, Vol. XIU, 24-08·2005) 
Col. lSI 

Rise in Prices of Medicines 
(Deb. I. Vol. XI. 2S-07·200S) 
Col. 99--102 

Rivers Linking Scheme 
(Deb. I. Vol. XI, 25-07·200S) 
Col. 168-70 

Royalty on Minerals 
(Deb. 10. Vol. XI, 05-OS-200S) 
Col. 319-20 

Rpral Electrification 
(Deb. 5, Vol. XI. 29-07-2(05) 
Col.4S 

Salt 
(Deb. 20, Vol. XII. 23-08-2(05) 
Col. 68-76· 
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Scheme for Promotion of Cottage 
Industries 
(Deb. 2, \bl. XI. 26-07.2(05) 
CoI.S63-64 

Setting up of Technical Institutes 
(Deb. 2. \\)1. XI. 26-07.2(05) 
Col. 446 

Sharing of Losses 
(Deb. 4. \\)1. XI. 21-07.2(05) 
Col. 24445 

Shortage of Fertilizers 
(Deb. 19, \\)1. XII, 22-oa·200S) 
Col. 223·24 

Shortage of Railway Coaches 
(Deb. 22, Vol. XIII. 25-01.2(05) 
Col.17J·74 

Special Courts on DalitAtrocities 
(Deb. II. Vol. XII. 11-08.2(05) 
Co1.211-15 

Starvation Death in Vishakhapatnam 
District 
(Deb. 16. Vol. XII. 16-01.2(05) 
Col. 99 

Statement made by the Prime Minister on 
29.07.0S regarding his recent official 
visit to the United States of America 
(OUR 193) 
(Deb. a. \bl. XI. 03-08·2005) 
Col. 593-94 

Steel Plants in the Country 
(Deb. II, Vol. XII. 08-08-2005) 
Col. 222 

Stone/Oem Testin. Centres 
(Deb. 16. \bl. xn. 16-01·2005) 
Col. 284-86 

Stoppage of Express Trains at Unnlo 
Station 
(Deb. 4. \bl. XI. 28-07-2(05) 
Col. 299·300 

Supply orCol1 to 8adarpur Power Plant 
(Deb. 17, \bl. XII. 17-08.2(05) 
CoI.I64~S 

Supply of Oil to Army 
(Deb. 14. \\)1. XII, 11-08-2005) 
Col. 46-54 

Traihing Programme fOI SelST Officers 
(Deb. 22. \bl. XIII. 2S:.oS·2005) 
Col. 24 1-44 

Unethical Practices by Doctors 
(Deb. 3. Vol. XI, 27-07·2005) 
Col. 147-49 

Use of Railway Land 
(Deb. 9. Vol. XI. O4-OS·2005) 
Col. 25-30 

Vacancies of Public PrOSQcutors 
(Deb. 5. Vol. XI, 29-07-2005) 
Col.3S5-86 

Vacant Posts in Central Universities 
(Deb. 7. Vol. XI. 02-08·2005) 
Col. 243-44 

Violation of Indian Airspace 
(Deb. IS. Vol. XII.IS-OS·2005) 
Col. 24647 

Vocational Training to SC Youths 
(Deb. 4. Vol. XI,28-07·2005) 
Col. 34a49 

Pathak, Shri Harin 

Assessment of BPL Persons 
(Deb. 8. Vol. XI. 03-08-2005) 
CoI.149·~7 

Committee on Government Assurances· 
Third Repon • Presented 
(Deb.1J. Vol. XI. 04-08·2005) 
Col. 323 

Failure of the Government to take action 
against persons indicted by the Nanavati 
Commission of Inquiry - (AM) -
motion negatived 
(Deb. 13. \bl. XII. IO-OS·2005) 
CoI.S~ 

Increase in Air Traffic 
(Deb. 18. \bl. XII.IS-OS·200S) 
Col. 11-14 
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Natural Calamities in the Country 
(DUR 193) 
(Deb. 3. Vol. XI. 27-07-2(05) 
Col. 639 

Patil. Shri Anna Saheb M.K. 

Amount Spent on Construction of 
National Highways 
(Deb. 8. Vol. XI, 03-08-2005) 
Col. 332-35 

Co-operation with Countries in Tourism 
Sector 
(Deb. 6. Vol. XI,OI-08-2005) 
Col. 222-24 

Consumer Service Portal 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 45 

Dereservatinn of manufacturing items 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 32-92 

Hurriyat Leaders to Pakistan 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 307-08 

National Rw-al Employment Guarantee Bill, 
2004 - Consid. 
(Deb. 19. Vol. XII, 22-08-2005) 
Col. 619-22 

Rural Sanitation Programme 
(Deb. 10. Vol. XI. 05-08-2005) 
Col. 22-23 

Scheme on performance and credit rating 
of Small Scale Industries 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 435-36 

Patil, Shri Balasaheb Vikhe 

Agricultural Insurance Scheme Bill. 2005 
by Shri Bala Saheb Vikhe PatH-lnt. 
(Deb. 22. Vol. XIII, 2S-08-200S) 
Col. 555 

Allotment of RO/LPG Agencies to SCsi 
STs and Minorities 
(Deb. 9, Vol. XI. 04-08-2005) 
Col. 186-87 

Assistance to Farmers 
(Deb. 6, Vol. XI, P I-O'-JOO~) 
Col. 260--62 

Bio-Tech Parks 
(Deb. 5, Vol. XI, 29-O7-2005} 

, J 
Col. 171-12 

Bt. Conon Seeds 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 271-72 

Ceiling on Bank Dividend 
(Deb. 10. Vol. XI,OS-08-2(05) 
Col. 137-38 

Cell-Phone Services ofBSNL and MTNL 
(Deb. 8, Vol. XI. 03-08-2005) 
Col. 197-98 

Central Legislation on A<tlll ission to 
Medical Colleges 
(Deb. 17, Vol. XII, 17-08-2005) 
CoI.27S 

Centrally Aided Development Schemes for 
SCs/STs 
(Deb. 20, Vol. XII, 23-08-2005) 
C()1. 98-99 

Collection ofTolI Tax 
(Deb. 21, Vol. XIII, 24-08-200S) 
Col. 318-21 

Creation ofNeR Development Authority 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 371-n 

Credit Policy 
(Deb. 5, Vol. XI, 29-01-200') 
Col. 389-90 

Decline in Ground W"ter Level 
(Deb. I, Vol. XI, 25-07-2005) 
Co1.5~8 

Decline in Population ofTigers in National 
Park 
(Deb. I, Vol. XI, 25-07-2005) 
('01.327--29 
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Demands for Supplementary Grants-
(General) 2005-06 and Demands for 
E"ce511 Grants-(General) 2002-03 
(Deb. II, Vol. XII. 08~8-2005) 
eoi.588-93 

EdUcation Cess 
(Deb. 15. Vol. XII. 12~8-2005) 
Col. 128-29 

Emergency during Treatment 
(Deb. 13, \til. XII. 10-08-2.005) 
Col. 537-634 

Extensioh of Shuttle Trains 
(Deb. 9. Vol. XI. 04~8-2005) 
Col. 104-05 

Import of Cheap Steel 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 296-97 

Increase in Air Traffic 
(Deb. 18. Vol. XII. 18-08-2(05) 
Col. 7-17 

India Shining Media Campaign 
(Deb. 5. Vol. XJ. 29-07-2005) 
Col.370 

IOC Stake in ONGC and GAIL 
(Deb. 22. Vol. XIII, 25-0S-2(05) 
Col. 169 

Land at Nominal Rates to Private Hospitals 
(Deb. 17. Vol. XII. 17'()8-2005) 
CoI.31 

Loan to Farmers 
(Deb. 5, Vol. XI. 29-07-2005) 
Col. 86-88 

National Coastal Protection Project 
(Deb. i7. Vol. XII.17'()8-200S) 
Col. 164 

National Horticulture Mission 
(Deb. I. Vol. XI, 25~7-2oo5) 
Col. 434-35 

National Social Security Bill. 2005 by Shri 
Bala Saheb Vikhe Patil- Int. 
(Deb. 22. Vol. XIII. 25-08-200S) 
CoI.S54-5S 

Naxalite Leader 
(Deb. 20. Vol. XII. 23~8-2005) 
Col.2S1 

Need to expedite construction of new 
Railway Line between Puntamba and 
Shirdi besides doubling of Oaund-
Bhigwan and Manmad-Daund Railway 
Line in Maharashtra (MUR 377) 
(Deb. 23. Vol. XIII. 29~8-2005) 
Col. 51-52 

New Auto Policy 
(Deb. 9. Vol. XI. 04~8-2oo5) 
Col. 85-86 

NHAI Contracts to Multinational 
Companies 
(Deb. 8; Vol. XI. 03~8-2005) 
Col. 253 

Pachmarhi Ayurvedic Clinics 
(Deb. 3. Vol. XI. 27~7-2005) 
CoJ.I13-14 

Permanent Seal in UNSC 
. (Deb. 3. Vol. XI. 27-07-2005) 

Col. 566-67 
Poaching of Pilots and Technical Staff 

(Deb. 18. Vol. XII. I 8~8-2(05) 
Modernisation' of Suburban Transport Col. 205-06 

System in Mumbai . Power Generation 
(Deb. 9, Vol. XI. 04-08-2005) (Deb. 10. Vol. XI. 05~S-2005) 
CoI.3I4-16 Col. 288-318 

Modernisation/Expansion of Health 
Services under CGHS 
(Deb. 8. Vol. XI. 03-08-200S) 
Col. 29-30 

Promotion of Small Family Bill. 2005 b~ 
Shri Balasaheb Vikhe Patil-- Int. 
(Deb. 22. Vol. XIII. 25-oS-2005) 
Col. 553 
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Ragging in Colleges 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 60-61 

Raw Material for Steel 
(Deb. I. Vol. X I. 25-07-2005) 
Col..S25--28 

Regulatory Budy for TV 
(Deb. 4. Vol. XI. 2S-07-200S) 
Col.'S 

Schemes for Youth 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 325-26 

Security Measures at Bom"bay High 
(Deb. 22, Vol. XIII, 25-OS-2005) 
CoI.314--16 

Soyabean Yield 
(Deb. II. Vol. XII. 08-OS-2005) 
Col. 243-44 

Sports Technology Development Mission 
Programme 
(Deb. 21 , Vol. XIII, 24-08-2(05) 
Col. 370-71 

Stone/Gem Testing Centres 
(Deb. 16, VoI.XII.I6-0S-2005) 
Col. 284--86 

Telephone Ex.changes in Remote Areas 
(Deb. 21. Vol. XIII. 24-08-2(05) 
Col. 166-67 

Transfer of Telephones 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 232-33 

Upgradation of Metro Airports 
(Deb. 4. ~I. XI, 28-07-2005) 
Col. 223-24 

Use of Railway Land 
(Deb. 9, Vol. XI, 04-08-2(05) 
Col. 30 

Utilisation of Funds Collected for Tsunami 
(Deb. '. Vol. XI, 02-08-2(05) 
CoI.58 . 

Vacant Posts of Teaching and Non-
Teaching StatT in Technical Colleges 
(Deb. 12. Vol. XII.09-OS-2005) 
Col. 155 

Warning of Tsunami 
(Deb. 5, Vol. XI. 29-07-2005) 
Col. 284 

Patil, Shri DaD\le Raosaheb 

Cultivation of Herbal Plants 
(Deb. I, Vol. XI, 25-07-2005) 
Col. SIS 

Deadly Disease in Children due to Toys 
(Deb.2I, Vol. XIII. 24-08-2(05) 
Col. I 67-6S 

Doctor-Population Ratio 
(Deb. 3, Vol. XI, 27-07-2005) 
Col.465-67 

Employment generation in rural areas 
(Deb. 10, Vol. XI. 05-08-2005) 
Col. 30-35 

Farmers Benefited under NAIS 
(Deb. I, Vol. XI, 25-07-2(05) 
Col. 70-76 

.Income of Sugarcane Growers 
(Deb. 19, Vol. XII. 22-08-2005) 
Col. 130 

Need to check increase in population and 
intrusion from neighbouring countries 
(MUR377) 
(Deb. 2. Vol. XI, 26-07-2005) 
Col. 627 

New Rules to Strengthen Border Police 
(Deb. 7. Vol. XI, 02-08-2005) 
Col. 175 

New Schemes for physically and mentally 
challenged persons 
(Deb. 14, Vol. XII, I 1-O8~2005) 
Col. 84-85 

Participation ofNGOs in Health Schemes 
. (Deb. 13, Vol. XII, 10-08-2005) 

(:01.311-12 
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Patent Rights for Ayurvedic Medicines 
(Deb. 3. Vol. XI. 27~7-200S) 
Col. 335 

Performance of Indian Sportsmen 
(Deb. 3, Vol. XI. 27~7-200S) 
Col. 175-78 

Reduction in Prices ofUfe Saving Drugs 
(Deb. I, Vol. XI,2S~7-200S) 
Co1.414-IS 

Reservation Quota for Handicapped 
(Deb. 4. \bl. XI. 28~7-l00S) 
Col. 138 

School of Drama and Training Centres 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 205-06 

Palil, Shri Jaysingrao Gaikwad 

Need for early construction of 
Ahmednagar-Beed-Parli railway line in 
Maharashtra (M U R 377) 
(Deb. 8. Vol. XI, 03~8-2005) 
Col. 54647 

Patil, Shri Shiv raj V. 

Expressing deep concern over 
Deteriorating Law and Order Sitatution 
in the State of Bihar and approval of 
continuance in Force of the 
Proclamation in Respect of the State of 
Bihar (Res.) 
(Deb. 7, Vol. XI. 02-08-2005) 
CoI.41~592 

Failure of the Government to take action 
against persons indicted by the 
Nanavati Commission of Inquiry-
(AM) - motion negatived 
(Deb. 13, ~I. XII, 1 ().()8-200S) 
Col. 826-31 

Massive illegal immigration from 
Bangladesh (A.M.) 
(Deb. 2, Vol. XI, 26~7-2005) 
Cot 71 6-722 

Need to provide financial assistance to 
the displaced families of Kashmiri 
Pandits in Jammu and Kashmir and 
steps taken by the Government in 
regard thereto (C A) 
(Deb. 23. Vol. XIII. 29-08-2005) 
Col. 6-8. 16-22 

Situation arising out of Flood in Kamataka. 
particularly in Belgaum. Bagalkot. 
Gulbarga. Bijapur. Raichur and 
Mangalore resulting in loss of lives and 
damage to crops and property and 
steps taken by the Government in 
regard thereto (CA) 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 487-89.496--50 I 

Situation arising out of on-going economic 
blockade in Manipur resulting in non-
availability of essential commodities. 
including medicines and steps taken 
by the Government in regard thereto 
(CA) 
(Deb. 9. Vol. XI. 04-08-2005) 
Col. 330--333.347-5 I 

Terrorism in the country including attack 
on Ram Janam Bhoomi Complex at 
Ayodhya(DUR 193) 
(Deb. IS. Vol. XII. 12-08-2005) 
Col. 333-50 

Patil, Shri Shriniwas Dadasaheb 

Ban on Stone Mining along National 
Highways 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col. 79 

Below Poverty Line Population 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. 280-81 

Broad Band Services at Tehsil 
Headquarters 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col. 300-01 
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Bt. Cotton Seeds 
(Deb. 19. Vol. XII. 22..()S-200S) 
Col. 211-72 

Corruption in PMGSY 
(Deb. S, Vol. XI, 29..()7-200S) 
Col. 237-41 

Drainage System 
(Deb. 7. Vol. XI, 02~8-200S) 
Col. 171-12 

High Cost of Heart Surgery 
(Deb. 3. Vol. XI.27~7-2005) 
Col.314-15 

Horticulture in Arid and Semi-Arid Zones 
(Deb. 6, Vol. XI.OI~8-2005) 
Col. 351 

Laying of Optical Fibre Cable 
(Deb. 9, Vol. XI.04~8-2005) 
Col. 41-42 

National Coastal Protection Project 
(Deb. 17. Vol. XII. 17~8-2005) 
Col. 164 

National Rural Employment Guarantee Bill. 
2004 • Consid. 
(Deb. 19. Vol. XII. 22~8-2005) 
Col. 515-11 

Need to declare Mahabaleshwar and Patan 
Tehsils in SataradistrictofMaharashtra 
as special Horticulture Zone with a 
view to promote horticulture in the area 
(MUR377) 
(Deb. 2, Vol. XI, 26~1·2005) 
Col. 631 

Need to take st~ps to strength4:n banks of 
river Krishna at Karad and Sangli in 
Satara and Sangli districts of 
Maharashtra (MUR 377 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 432-33 

(Deb. 20. Vol. XII,23~8-2005) 
Col. 327 

Power Crisis 
(Deb: 5, Vol. XI, 29~7-200S) 
Col. 19 

Power Generation 
(Deb. 10. Vol. XI, OS~8-200S) 
Col. 288-31 1 

Promotion of Group • A' Officers 
(Deb. 17, Vol. XII. 17-08·2005) 
Col. 173-74 

Rajiv Gandhi Grameen Vidyutikaran Yojana 
(Deb. 5. Vol. XI.29~7·2005) 
('01:284-87 

Rt:kase of Amount under CRf 
(Deb. 3. Vol. XI. 27-07·2005) 
Col. 497--500 

Shifting of Commercial Department 
(Deb. 4, Vol. XI, 28~7-200S) 
Col. 106-01 

Shortage of Prepaid Cards 
(Deb. 3, Vol. XI, 27-01-2005) 
Col. 8\--83 

Special Economic Zones 
(Deb. 16. Vol. XII. 16-08-2(05) 
Col. 183 ··85 

l & D Losses 
(Deb. 15. Vol. XII, 12-08-2005) 
Col. 143-45 

Valmiki Ambedkar AwlS Yojana 
. (Deb. 20. Vol. XII. 23-08-2005) 
Col. 22-23 

Villages selected under "Provision of 
Urban Amenities in Rural Areas 
(Deb. 10. Vol. XI. 05-08·2005) 
Col. 68-69 

Need to uodenake Geological Survey of 
Mahabaleshwar-Panchgani Plateau to Wind Energy 
asc~rtain the causes of land mass I (Deb. 5. Vol. XI. 29~7-200S) 
settlements there (MUR 377) I Col. 89-90 
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World Heritage Sites 

(Deb. 6, Vol. XI, OI'()S·2005) 
Col. 226 

Pltil, Sbrimlti RUpitai D. 

Bhartiya Mazdoor Sangh in fLO 
Conference 
(Deb. 19, Vol. XII, 22~8-200S) 
Col. 196 

CrimeinSEZ 
(Deb. 20, Vol. XII, 23~8-2()()S) 
Col. 96 

Economic Growth Rate 
(Deb. 3, Vol. XI, 27'()7-200S) 
Co1.40S-17 

Exemption from condition of Lease 
(Deb. 13, Vol. XII,I~8·200S) 
CoI.IS3·S4 

Exploration of Oil Resources 
(Deb. "14, Vol. XJI,II~8-200S) 
Col. 21-33 

LON.O.U. 
(Deb. 16. Vol. XII, 16-08-200S) 
Col.l~S 

National Rural Employment Guarantee 
Programme 
(Deb. S, Vol. XI, 29-07·200S) 
Col. 388-89 

New Waterways 
(Deb. 13, Vol. XII. 1~8-2005) 
Col. 374-7S 

Remunerative Prices to farmers for their 
Produce 
(Deb. II, Vol. XII, 08-08-2005) 
Col.S2-SS 

Rivers Linking Scheme 
(Deb. I. Vol. XI,2S'()7·2005) 
Co1.16~70 

Setting up of Technical Universities 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col.S3 

Sports Sub-Centres 
(Deb. S, Vol. XI, 03'()S·2005) 
Col. 80-81 

Task Force on Tigar Reserves 
(Deb. II, Vol. XII, 08~8-200S) 
Col. 198-99 

Travelling in AC Coaches at sleeper class 
cost 
(Deb. 4. Vol. XI, 28-07·200S) 
Col. 99 

Patle, Shrl Shtshupal N. 

Bavandhari Irrigation Project of 
Maharashtra 
(Deb. 19, Vol. XII, 22~8-200S) 
Col. 331 

Increase of Funds under PMRY 
(Deb. 20, Vol. XII, 23-08·200S) 
Col. 77·78 

Modernising Coal Mines in Maharashtra 
(Deb. 21, Vol. XIII, 2~8·200S) 
Col. 131·32 

Need to Accord Approval to the Proposal 
of Maharashtra Govt. for Lifting Ban 
on Nik-Lakhori Pulse and its by 
Products (MUR 377) 
(Deb. 19, Vol. XII, 22~8·2005) 
COI.S24-25 

Need to promote Mahua based small scale 
industries in Gondia and other districts 
ofMaharashtra with a view to provide 
employment in the region (MUR 377) 
(Deb. 7, Vol. XI, 02~8·200S) 
Col. 406-07 

Need to stop evacuation of hutments by 
Railways during rainy season in Gondia 
District, Maharashtra (MUR 377) 
(Deb. 3. Vol. XI, 27-07·200S) 
Col. 621-22 

Railway Projects 
(Deb. 22, Vol. XIU. 2S~8·200S) 
Col. 192-94 
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Silica Mines' in Forest Areas 
(Deb. 19, Vol. XII, 22-OS-200~) 
'Col. 148-49 

Paul, Dr. Seba.tian 

AIR Stations in Kerala 
(Deb. 22, Vol. XIII, 2S~8-2(05) 
Col. 189-90 

High CQurt and Supremo Court Judges 
(Salaries and Conditions of Servicc) 
Amendment Bill, 2005 
(Deb. 21, \bl. XID, 24-08-2(05) 
Col. 563 

Pawar, Shri Sband 

Decline in Population of Wild Animals 
(Deb. II, Vol. XII, 08-08-2(05) 
Col. II 

PinKie, Sbrt DevAda. 

Accidents on N.Hs. 
(Deb. 17, Vol. XII, 17~8-2005) 
Col. 144-45 

Apex Fares Schemes by Indian Airlines 
(Deb. 4, Vol. XI, 2S~7-2005) 
Col. 228-29 

Appointment on Compassionate Grounds 
(Deb. 18, Vol. XII, 18~8-2005) 
Col. 165-66 

Construction of Bridges on N.H. No.3 
(Deb. 13, Vol. XII, I~S-2005) 
Col. 299 

Construction of Railway Junctions 
(Deb. IS, Vol. XII, t 8-08-2005) 
Col. 238-39 

COnstruction of ROB on Level Crossing 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 264 

Conversion of Telephone Exchanges 'in 
Maharashtra 
(Deb.S, Vol. XI, 03~8-2005) 
CoI.2~3-S4 

Dam and Bridges in Forest Area of 
Maharashtra 
(Deb. 6, Vol. XI, 0 I ~8-2005) 
CoI.201"()2 

Development of Railway Platform 
(Deb. 22, Vol. XIII, 2~"()8-200S) 
Col. 286 

Dr. Ambedkar Social Equality Scheme 
(Deb. 14, Vol. XII,II"()8-200S) 
Col. 148 

Facilities at Nasik Road Railway Station 
(Deb. 22, Vol. XIII.2S'()S·200S) 
Col. 24041 

Gargoti Museum as Protected Monument 
(Deb. 9, Vol. XI, 04..()8-200S) 
Col. 148 

Misuse of Land beneath Over Bridge on 
N.H.-50 
(Deb. 17, Vol. XII, 17"()8·200S) 
Col. 32S-27 

Pantry Car Facility in Trains 
(Deb. 22, Vol. XIII, 2S"()8·2005) 
Col. 170-71 

Pollution Control In Maharashtra 
(Deb. I, Vol. XI, 2S"()7·200S) 
CoI.2SS-S7 

Post Offices in Rural Areas 
(Deb.~, Vol. XI. 03~8·200S) 
CoI.3S~ 

Reclamation of Agricultural Land 
(Deb. 19, Vol. XII,22"()8-200S) 
Col. 37S-77 

Recruitment corruption in HAL 
(Deb. 4, Vol. XI, 28.()7-200S) 
Col. 139-40 

Remunerative Price for Sugarcane 
(Deb. 19, Vol. XII, 22~8·200S) 
Col. 217 
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Shortage of Pilots 
(Deb. 9, Vol. XI, 04-OS.2005) 
Col. 40-41 

Shortage of Toilets in Rural Areas 
(Deb. 10, Vol. XI,05-OS·200S) 
Col. 13S-3S 

Ponnuswamy,Sbri E. 

Accident in Saunda Coal Mine 
(Deb. 3, Vol. XI, 27-07·2005) 
Col. 44--47 

Admiralty Bill, 2005 
(Deb. 17, Vol. XII, 17-oS·2005) 
Col. 225 

Agreement between ONGC and Mittal 
Group of Companies 
(Deb. lS, Vol. XII, IS-oS·200S) 
Col.2S0·S1 

Alleged Cases of Corruption in SpOrts 
Authority of India 
(Deb. 3. Vol. XI, 27-07·2005) 
Col. 44142 

Amendment in Wildlife Protection Act, 
1972 
(Deb. 1, Vol. XI, 25-07·2005) 
Col. 335 

Atrocities on Tribals 
(Deb. 20, 'A>1. X1I,23-oS-200S) 
CoI.2SS-89 

Autonomy of PSEs 
(Deb. 9, Vol. XI, 04'()8-200S) 
Col. 174 

Ban on Bt. Cotton in Andhra Pradesh 
(Deb. 6, Vol. XI, 01'()S.2005) 
Col. 19--22 

Ban on Use of Sprays on Food Products 
and Green Vegetables 
(Deb. 19. 'A>1. XII, 22'()S·200S) 
Col. 197-98 

Bilateral Air Service Agreement 
(Deb. IS. Vol. XII, 18'()S·200S) 
Col. 27()'71 

Cardamom Imports 
(Deb. 12, Vol. XII, 09-08·2005) 
Col. 17-19 

Changes in Policy regarding Housing 
Sector 
(Deb. 16, Vol. XII, 16-08·2005) 
Col. 267-68 

Cleaning Bureaucratic Stable 
(Deb. S, Vol. XI, 03-08-2005) 
Co1.40S-09 

Cleaning of Rivers and Lakes 
(Deb. I, Vol. XI, 25-07.2(05) 
Col. 79--92 

Construction of Short Stay Homes 
(Deb. 20, Vol. XII, 23'()8-200S) 
Col. 198 

Consumption of Diesel 
(Deb. 9, Vol. XI, O4-OS-200S) 
Col. 302-03 

Contracts for Stalls and Trolleys at 
Stations 
(Deb. 14, Vol. XII, 11'()8-200S) 
Col. 213-14 

Dabhol Power Project 
(Deb. 5, Vol. XI, 29'()7-200S) 
Col. 172-73 

Delay in Launching of Cartosat 
(Deb. 21, Vol. XlU, 24'()8-200S) 
Col.214-IS 

Electoral Roll 
(Deb. IS, Vol. XII, 12'()8·200S) 
Col. 283--86 

Equality for Women 
(Deb. 20, Vol. XII, 23.()8-200S) 
Col. 120 

Expansion of Crop Coverage under NAIS 
(Deb. II. Vol. XII, OS'()8-200S) 
Co1.377-78 

Export of Silk 
(Deb. 10, Vol. XI. OS'()8·2005) 
Col. 116--20 
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Extravapnt Expenditure t))' Oil PSU s Lelillation for welfare of dilabled 
(Deb. 14, \t)L XII, 11.()8.2005) (Deb. 4, \tL XI,lI-07-2005) 
Col. ~l Col. 14S-48 

Extravagant Expenditure by PSUs 
(Deb. 9, \tl. XI.~) 
0>1.229-31 

Facilities for ,!Iisabled In Railways 
(Deb. 14, ~I. xn, 11~8-20(5) 
Cot249--SO 

fake Universities 
(Deb. 16, ~urn, 16-08-2005) 
Col. 277-79 

Financial Institutions 
(Deb. IS, \t)1. XII, 12:.b8-200!5) 
Col. 127 

Forest Cover 
(Deb. 19, Vol. XII, 22~2(05) 
Col. 361-71 

Implementation of Recommendations of 
Aj~ VIkram Sinah Conuniuce 
(Deb. 18, \tl. XII, 18-08-2(05) 
Col. 32-33 

Increase in Rate· of Interes, 
(Deb. I, Vol. XI, 25~7-2005) 
Col. 537-38 

Indians in Pak Jails 
(Deb. 3, Vol. XI, 27~7-200S) 
CoI.lI5-17 

Induction of INS Beas 
(Deb. 14, VQI. XII, 11-08-2005) 
Col. 183-84 

Intake in Pharmacist Courses 
(Deb. 12, ~. XII, 09-48-200S) 
Col 411 

Joint Forum to Fiaht Terrorism 
(Deb. 3, Vol. XI, 27~7-2(05) 
Col. 463-64 

KiIIiIIofPenoaa by Security Forcea 
".16, Vol. XII, 16-01-20(5) 
Cal 89-90 

Manual on Procuremfint 
(Deb. 9, \bl. XI, 04-08-200S) 
Col. 283-84 

Manual System of Tea Auction 
(Deb. 12, Vol. XII,09~8-2005) 
Col. 37S-77 

Mid-Term Appraisal of Tenth Plan 
(Deb. 17, \bl. Jill, 17-08-2005) 
Col. 66-67 

National Conference on Disability 
(Deb. lB, Vol. XII, 18~8-200S) 
Col;!02~3 

Non-Utilisation of Medical Equipment 
(Deb. 21, Vol. XIII, 24~8-2005) 
Col. 332-33 

Posting of Senior AdministrativclPolice 
Officer 
(Deb. 8, \bl. XI, 03~8-2005) 
Col. 330 

Prevention of AIDS 
(Deb. 3, ~1. XI, 27-O7-200!5) 
Col. 32t-29 

Privatisation of Water 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 358 

Production and Consumption of Pepper 
(Deb.ll, VoI.XlI,08-08-20(5) 
Co1.2~3 

Production and Consumption of Wine 
(Deb. 19, ~1. XII, 22r08-200!5) 
Col. 435-36 

Production of Grapes 
(Deb. t I, Vol. XU, 08-08-2005) 
Col. 463-64 

Promotion of R,uraI BUllness Hub. 
(Deb. 5, Vol. XI, 2~7-20(5) 
Col. 365 



NAME INDEX 717 
Purchase of Aoropl ..... 

(Deb. 4, ~I. Xl, 28.Q7-200S) 
Col. 328-29 

Rail Line to Four Indian Metro Cities 
(Deb. 14, \\>1. XII,11'()8-2005) 
Col. 243 

Recasting of Oil Sector 
(Deb. 4, \\>1. XI, 28.()7-2005) 
Col. 23 1·32 

Refonns in Power Sector 
(Deb. 5, Vol. XI. 29.()7-200S) 
Col. 263-65 

Rehabilitation of Tsunami hit areas 
(Deb. 2, Vol. XI,26.()7·2005) 
Col. S02.()6 

Research Opportunity for Indian Origin 
(Deb. S, \\>1. Xl, 29'()7·200s) 
Col. 20S.()6 

Reservation for MiliUm Students in 
A.M.U 
(Deb. 2, ~I. XI, 26-07·200S) 
Col. 130-31 

~ ofStudents in lIT's and 11M's 
(Deb. 16, Vol. XII.I6-08-200S) 
Col.21S 

Reservation to Girls 
(Deb. 12, Vol XII, 0P.()I·200S) 
Col. 28S-86 

Retirement Related Benefit Scheme 
(Deb: I, Vol. XI.2S"()7-200S) 
Col. 440-41 

SAARC Technical Committee 
(Deb. 12, Vol. XII, 09-08·2005) 
CoI.2ao 

Security Measures at BomblY HIJh 
(Deb. 22. ~I. xm,2S.()8-200S) 
Col. 314-16 

Selling of196S War Plans 
(Deb. 9, Vol. XI,04'()8-200S) 
CoI.S2-83 

Setting up of Airports 
(Deb. 4;\t?1. Xl, 28'()7·2005) 
Col. 226-27 

Setting up of Single Asian Trading Block 
(Deb. 2, \\>1. Xl, 26.07.20(5) 
CoI.S31-32 

Setting up of Subsidiaries under NDDB 
(Deb. 11, Vol. XIl,OI.()8-200S) 
CoI.48S 

Sick/Closed Industries 
(Deb. 2, VoI.XI. 26-07·200S) 
Col. 368-70 

Social Audit of Departments 
(DIIb. I, W. Xl. 03.Q8.200S) 
Col. 196 

Spread of Meningitis 
(Deb. 17, ~I. XII, 17'()8·200S) 
Col. 289-90 

Suspension of Fencin, Work 
(Deb. 7, Vol. XI. 02.()8-2005) 
Ccrl.233·34 

TaJks on Tulbul Navi88tion Project 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 27S-76 

Theft of Food grains from P.D.S. 
{Deb. 19, Vol. XII,22-08·200S) 
Col. 430-31 

Tics with European Countries 
(Deb. 21, Vol. Xlll, 24-0S·200S) 
Col. 326-27 

Tsunami Warning System 
(Deb. S, Vol. XI, 29..()7-200S) 
Col. 309 

Tuberculosis Control Programme 
(Deb. 13. Vol. XlI, I0-0S-2005) 
Col. 16-25 

Use of farm houses for holding social 
functions 
(Deb. 2. Vol. Xl, 26.()7-2005) 
Col. 361-362 
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Pnbbu, Shli R. 

Situation arising out o(unprecedented fall 
in price of green tea leaves particularly 
in Nilgiri Hill District of Tamil Nadu 
causing hardships to the small tea 
growers and steps taken by the 
Government in regard thereto (CA) 
(Deb. 22, Vol. XlII, 2S~8-200S) 
CoI.471,473-7S 

Pnbhu, Sbrl Suresb Pnbbaklr 

Adolescent Motherhood 
(Deb. 17, Vol. XII, 17-08-200S) 
Col. 42-4S 

Ban on Monsoon Trawling 
(Deb. II, Vol. XII, 08-08-200S) 
Col 281-82 

Beautification ofChaitya Bhoomi Stupa 
(Deb. 19, Vol. XlI,22-08-200S) 
Col. 127-28 

Bt. Cotton Seeds 
(Deb. 19, yol. XII, 22-08-2005) 
Col. 271-72 

Cargo hub at Nagpur 
(Deb. 18, Vol. XII, 18~8-200S) 
Col. 219-20 

Oabhol Power Project 
(Deb. 5, Vol. XI, 29~7-200S) 
Col. 172-73 

Depletion of Water Level 
(Deb. 19, Vol. XII, 22-08-200S) 
Col. lOS-II 

Disapproval of the Citizenship 
(Amendment) Ordinance, 2005 and 
Citizenship (Amendment) Bill, 2005 -
(Statutory Res.) - Consid. &: Pass 
(Dcb.16, Vol. XII, 16-08-2005) 
Co1.45~ 

Educlltion Cess and Prararnbhik Shiksha 
Kosh 
(Deb. 7, Vol. XI. 02~8-200S) 
Col.,56-58 

Expenditure on Scientific Research 
(Deb. 10, Vol. XI, 05.()8~2005) 
Col.l30-32 

Exploration oflron Ore Reserves 
(Deb. 19, Vol. XII, 22~8-200S) 
Col. 317-19 

FannDebt 
(Deb. 6, Vol. XI,OI~8.200S) 
Col. 23-25 

Forecasting of Monsoon 
(Deb. 10, Vol,. XI, OS~8-200S) 
Col. 223-24 

Foreign Edueationallnstitutions 
(Deb. 7, Vol. XI, 02~8-2005) 
Col.3~1 

Hindu Succession (Amendment) Bill, 200S 
- Consid. &: Pass 
(Deb. 23, Vol. XIII. 29~8-2(05) 
Col.l~2 

National Coastal Protection Project 
(Deb. 17. Vol. XII, 17-08-2005) 
CoJ.I64 

, National Rural Employment Guarantee Bill, 
2004 - Consid. 
(Deb. 19, Vol. XII, 22~8-2005) 
Col. 586-93 

Natural Calamities in the Country (OUR 
193) 
(Deb. 3, Vol. XI, 27~7-2005) 
Col. 658-64 
(Deb. 10, Vol. XI, 05~8-200S) 
CoJ.424 

Overseas investment by Indian 
Companies 
(Deb. 10, Vol. XI, 05-08-2(05) 
Col. 274-77 

Payment of Wages (Amendment) Bill, 2004 
- Consid &: Pass 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 51S-21 
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Performance of Scientific Research 

Institute 
(Deb. 5, ~1. XI, 29-07-200S) 
Col. 230-31 

Production oflron Ore 
(Deb. 6, \bl. XI, 0I-08-200S) 
Col. 321-23 

Purchase of Aeroplanes . 
(Deb. 4; Vol. Xl, 28-07-200S) 
Col. 328-29 

Rehabilitation of Tsunami Affected 
Countries 
(Deb. 16, Vol. XlI, 16-08-2(05) 
Col. 163064 

Rising Steel Prices 
(Deb. II, Vol. XII, 08-08-200S) 
Col. 474-7S 

Sir Creek Issue 
(Deb. 17, Vol. Xli, 17-08-20(5) 
Col. 202 

Special Economic Zones 
(Deb. 16, ~1. XII, 16-08-200S) 
Col. 1 83-8S 

Sree Chitra Tirunallnstitute for Medical 
Sciences and Technology, Trivandrum 
(Amendment) Bill, 2005- Consid & 
Pass 
(Deb. 23, Vol. XIll,29-08-2(05) 
Col. 132 

Statement made by the Prime Minister on 
29.07.05 regarding his recent official 
visit to the United States of America 
(OUR 193) 
(Deb. 8, \\>1. XI, 03-08-200S) 
Co1.5~ 

Suicide by Farmers 
_(Deb. 19, Vol. XII, 22-08-2005) 
Co1.21S-17 

Textile Export to US 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 23S-36 

Textile Products under Essential 
Commodities Act, 1955 
(Dcb.6, \\>1. XI,OI-OS-200S) 
Col. 43940 

Tobacco 
(Deb. 20, Vol. XII, 23-08-200S) 
Col. 53-54 

Pradban, Sbri Dbarmendra 

Coordination Committee on Energy 
(Deb. 10, \\>1. XI, 05-OS-200S) 
Col. 107-09 

FOI application by POSCO 
(Deb. 10, Vol. XI, OS-08-200S) 
Col. 156 

Induction of Clean Coal Technology 
(Deb. 11, Vol. XII. 17-08-2(05) 
Col. 260-61 

Losses to Oil PSUs 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 9 

National Assessment and Accreditation 
Council 
(Deb. 12, Vol. XII,09-08-2005) 
Co1.15S-57 

National Rural Employment Guarantee Bill, 
2004--Consid. 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 546-57 

Naxa1ism 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 134 

Need to conduct a study by National 
Institute of Environmental Engineering 
on the phenomenon of rising 
temperature in coal mining belt of 
Talcher and Brajrajnagar in Orissa 
(MUR377) 
(Deb.21. Vol. XlII. 24-08-2(05) 
Col. 471-72 
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Petitions - Presented 
(Deb. 24, \bl. XIU, 3~-2005) 
Cor. 3 

Situation arising out of recurring accidents 
in Coal Mines in the country, 
particularly the accidents at Saunda 
Colliery under the Central Coal Fields 
Limited (CeL) resulting in death of 
fourteen Coal Workers and steps taken 
by the Government in regard thereto 
(CA) 
(Deb. 23. \t)1. xm,29-08-2005) 
Col. 30 

TerroriIm In the country including attack 
oa bill JIIIIm Bhumi Complex (DUR 
Itl) 
co.. 9, \bl. Xl, 04-08-20(5) 
Col.45l-S4 

TI'IIde Unions Representation in ILO 
(Deb. 6, \bl. Xl, 01'()8-2005) 
CoL 243-47 

Uniform Price ofBloOd 
(Deb. 17, \bUrn, 1742005) 
CoI.IJ6-18 

Wage Agreement 
(Deb. 17, VoL XII, J 7-08-2005) 
Col. 217 

Pradban. Sbri PrasaD" 

Contract Labour Sys~m 
(Deb. J I, \bl. XII. 08.:08-2(05) 
Col. 135-37 

Depletion" of Ground Water 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 346-49 

Need for construction of coastal Highway 
between Haldii and Disha in West 
Bengal and also establish Tourism and 
SIlJAIl Scale Industrial Complex in the 
region (MUR 377) 
(Deb. 17, \bl. XII, 17'()8-2005) 
Col. 481-82 

Prasar Bharti 
(Deb. 22, \bl. XlII,25-08-2005) 
CoI.106-07 

Protection ofSati 
(Deb. 12, Vol. Xli. 09-08-20(5) 
Col. 107'()8 

Rail link between Jaleswar and Disha 
(Deb. 4, Vol. XI. 28.()7-2005) 
Col. 189 

Strengthening of Panchayati Jb) 
Institutions 
(Deb. 22, \bl. XIII. 25.()8-2005) 
Col. 45-46 

Prasad, Sbri Harlkewal 

Adult Education 
(Deb. 2. Vol. XI. 26-07-2(05) 
Col. 132-136 

Assessment of BPL Persons 
(Deb. 8, \bl. Xl, 03-08-2005) 
Co1.14~7 

Ban on Use of Agricultural Land for Non-
Agricultural Work 
(Deb. J 9, Vol. XII. 22'()8-2005) 
Col. 236-37 

CBI Cases against IPS 
(Deb. 20, Vol. XII, 23-08-2(05) 
Col. 246 

Centrally Sponsored Scheme for Sports 
Activities in U.P. 
(Deb-. 3, Vol. XI,27-07-2005) 
Col. 239-40 

Closure ofPSUs 
(Deb. 18, Vol. XII. 18-08-2005) 
Col. 161 

Committee for RTSA. 
(Deb. 22, Vol. xm, 25-08-2005) 
Col. 247-48 

Computer Education 
(Deb. 21, Vol. XIII, 24-08-200S) 
Col. 137-38 
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Construction of ROBs' and RUBs' 
(Deb. 4, \t>1. XI,2I"()7·2005) 
CoLn-79 

Detlnltlon ofPoveny Line 
(Deb. 13, \t)1. XII, 10-01·2005) 
Col. 371·72 

J>elayedlWronJINon.Delivery of Letters 
(Deb. 17, \t)1. XlI,17"()1·200S) 
CoI.~16 

Development of Fo ... in "~~hlJl 
andU.P. 
(Deb. I, \t)1. XI,2S"()7·200S) 
Col. 294-95 

Development of Improved Breed of 
Milching Animals 
(Deb. I, Vol. XI,2S"()7·200S) 
Col. 410-12 

Developmental Works relating to National 
Highways 
(Deb. 13, Vol. XII, 1O-01-200S) 
Col. 52?-31 

Drinking Water Data 
(Deb. IS, Vol. XII,12"()1-200S) 
Col. 1""1 

Encroachment of Public Land 
(Deb. 20, \hI. XII, 23"()1·2005) 
CoI.12J~24 

Growth Centres/Industrial Development 
Centres 
(Deb. 2, \t>1. XI, 26-07·2005) 
Col. 421-3 I 

Investment in Agriculture Sector 
(Deb. II, \t)1. XIl, 08-08-2005) 
Co1.19S-97 

J ..... su1lrities in Banks 
(Dab, U, \tl. XII.12"()8-200S) 
Col. 200 

Irrigated Land 
(Deb. II, \t)1. XII, Oa-08-2005) 
Col. 123-24 

Land Reforms and Development of 
Wasteland 
(Deb. 5, \bl. XI, 29"()7·200S) 
Col. 172 

Losses of Coal India Limited 
(Deb. I, \hI. XI, 03..()1-200S) 
Col. 183-84 

Lower Income People 
(Deb. 17, \bl. XII, 17..()1-200S) 
Col. 276 

Modernisation of Railway Stations 
(Deb. 9, \bl. XI, 04-08-200S) 
CoI.2~ 

National Commission for backward 
Classes 
(Deb. 18. Vol. XII. 18-08-200S) 
Col. I 42-5S 

Need to attach additional bogies in Yaishali 
Express from Gorakhpur(MUR 377) 
(Deb. 3, \bl. XI, 27..()7-200S) 
CoI.617-18 

Need to provide special package to the 
Government of Uttar Pradesh to meet 
the imminent threat posed to the 
villages on the banks of river Ghagr&, 
in Salem pur Parliamentary 
Constituency due to rise in its water 
level (MUR 371) 
(Deb. 17, Vol. XII. 17-08-2(05) 
Col. 482 

New Sugar Mills 
(Deb. 6, Vol. XI, 0I-08-200S) 
Col. I 74-7S 

Non-Registration of Complaints by Delhi 
Police 
(Deb. 20, Vol. XlI,23"()8-200sr 
Col. 178-79 

Opening of New Post Officesl8ranch Post 
Offices 
(Deb. J 7, Vol. XII,17-08-200S\ 
Co1.3S9-60 
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Opening of Post Offices 
(Deb. 3, Vol. XI, 27-07-200S) 
Col. 397-400 

Per Capita Power Generation 
(Deb. 10, Vol. XI, 05-08-200S) 
Col. 122-24 

Polluting Industrial Units 
(Deb. II, Vol. XII, 08-08-200S) 
Col.ll8 

Production/Purchase of Jatropha 
(Deb. II, Vol. XII, 08-08-200S) 
Col. 34S-46 

Progress of Land Reforms in States 
(Deb. 17, Vol. XlI, 17-08-200S) 
Col. 198-99 

Promoting Sports in Rural Areas 
(Deb. 3, Vol. XI. 27..o7-200S) 
Col. 449-S I 

Rail Projects ofU.P. 
(Deb. 9, Vol. XI, 04-08-20(5) 
Coi.303~ 

Rehabilitation of Child Labour 
(Deb. II, Vol. XII, 08-08-200S) 
Col. 1Os-{)7 

Relaxation to Exporters 
(Deb. 7, Vol. XI, 02..o8-200S) 
Col. 21 8-19 

Renewal of Railway Tracks 
(Deb. 9, Vol. XI, O4-08-200S) 
Col. 161-62 

Reservation ofSCsiSTslOBCs in Defence 
Services 
(Deb. 14, Vol. XII, 11-08-2(05) 
Col. 116 

Road Projects Proposals from State 
Governments 
(Deb. 21, Vol. XID,24..o8-2(05) 
Col. 284--36 

Role of Commission for Agricultural Costs 
and Prices 
(Deb. I, Vol. XI, 2S..o7-200S) 
Col. 243-47 

Situation arising out of problems being 
faced by the Beedi workers in th~ 
country, particularly in Kerahl and steps 
taken by the Government in regard 
thereto (CA) 
(Deb. II, Vol. XII, 08..08-20(5) 
Col. 514-16 

Smuggling of Weapons 
(Deb. 2, Vol. XI, 26-07-2(05) 
Col. 129-130 

Violation ofEPF and MP Act, 1952 
(Deb. 6, Vol. XI, 01..08-2005) 
Col. 220-21 

Violation ofRPSAR, 1985 and RTAR, 1980 
(Deb. 18, Vol. XII, 18-08-200S) 
Col. 235-37 

Prasad, Shri Lalanani 

Demand for Supplementary Grants 
(Railways), 2005-06 and Demands for 
Excess Grants (Railways), 2002~ 
(Deb. 14, Vol. XII, 1I-08-200S) 
Col. 41 1-412 

National Rural Employment Guarantee Bill, 
2Q()4 - Consid. 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 640-41 

Reservation for SC/ST for Allotment of 
Shops, Stall and Parking etc. 
(Deb. 20, Vol. XII,23-08-2005) 
Col. 266-67 

Reservation of atleast one third of seats 
for Women in all the State Legislatures 
and both Houses of Parliament (Res.) 
(Deb. 22, Vol. XIII,25-08-200S) 
CoI.S09-IO 
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Puraadeswlri, Sbrimld D. 

Alleged Corruption in MCI 
(Deb. 8, ~t. XI, 03~8-200S) 
Col. 324 

Allocation to Andhra Pradesh 
(Deb. S, \bl. XI,29~7-200S) 
Col. 30S..()6 

Augmentation of Water Resources in 
Delhi 
(Deb. 7, ~I. XI, 02~8-200S) 
Col. 14344 

Bogus Voters 
(Deb. S. ~1. XI. 29~7-200S) 
Col. 195-97 

Commodity Boards 
(Deb. 16. ~I. XII. 16-08-2005) 
Col. 28-29 

Constitution (Amendment) Bill. 200S 
(Substitution of new article for article 
48 A) by Shrimati D. Purandeswari-
Int. 
(Deb. 22, ~1. XIII. 2S~8-200S) 
Col. 556 

Corruption in Cement Corporation oflndia 
Ltd. 
(Deb. 9. Vol. XI, 04-08-2005) 
Col. 139 

Conon Production 
(Deb. II, Vol. XII. 08~8-200S) 
Col. 41-44 

Debt Profile 
(Deb. IS, ~I.}(IJ. 12-08-200S) 
Col.l9G-92 

Demllitarisetion ofSiachen Glacier 
(Deb. 4. ~1. XI, 28~7-200S) 
Col. 236-37 

Development of New Drugs by Indian and 
Chlnes¢ Companies 
(Deb. 19. Vol. X1I,22~8-200S) 
Col.2S1 

Disaster Awareness 
(Deb. IS, Vol. XII, I 2~8-200S) 
Col. 113-14 

Export Subsidy on Conon 
(Deb. 12. Vol. XII, 09~8-2(05) 
Col. 122-24 

Facilities to Urological Patients in 
Hospitals 
(Deb. 8, Vol. XI, 03~8-200S) 
Col. 419-20 

Fish Farming 
(Deb. 1, Vol. XI. 25~7-200S) 
CoI.2S8-S9 

Flood 
(Deb. 2, Vol. XI, 2~7-200S) 
Col. 49-500 

Funds to NGOs for AIDS Control 
Programmes 
(Deb. 21, Vol. XIII, 24-08-2005) 
CoLli 

G-33 Meet 
(Deb. 2, Vol. XI. 26~7-2005) 
Col. 42 1-22 

Hindu Succession (Amendment) Bill, 2005 
- Consid. & Pass 
(Deb. 23, Vol. XIII, 29~8-200S) 
Col. 69-74 

Illegal Tapping of Water 
(Deb. 7, Vol. XI, 02~8-200S) 
Col. 310 

Indo-Singapore Trade Agreement 
(Deb. 2, Vol. XI, 2~7-200S) 
CoI.SS5-S6 

Law and Order in Delhi 
(Deb. 7, Vol. XI, 02~8-200S) 
Col. 22 

Legalising Euthanasia 
(Deb. 21, Vol. XIII. 24-08-2005) 
Col. 141 
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(Deb. I, Vol. XI, 03.Q8-2005) 
CoI.2S9 

Losses to Oil PSUs 
(Deb. 14, Vol. XII,ll.QS-200S) 
Col. 1-9 

Merger ofUSCO with SAIL 
(Deb. I, Vol. XI, lS.Q7-200S) 
Col. 332 

Need to Discontinue Practice of Issuing 
DiplomateofNational Board Certificate 
to National Board of Examinations in 
Order of Maintain Standard in Medical 
Education in the Country (MUR 377) 
(Deb. 23. Vol. XIll."2~S-2(05) 
Col. 52 

Need to ensure availability of Bt. Cotton 
seeds to the farmers at affordable 
prices (MUR 377) 
(Deb. 7, Vol. XI, 02.Q1-200S) 
Col. 403 

Need to Safeguard the Interest of the 
Country from Patenting of Rice by 
Certain Foreign Companies (MUR 377) 
(Deb. 21, Vol. XlU,24-08-200S) 
CoI.477 

Permanent Seat in UNSC 
(Deb. 3. Vol. XI. 27.Q7-200S) 
COI.S~7 

Population Control Bill, 2005 by Shrimati 
D. Purandeswari, • Int. 
(DIb. 22. 'WI. xm. 25-08-2005) 
Col. 555-56 

protection of Women from Domestic 
Violence Bill, 2005 - Consid. 
(Deb. 20, Vol. XII, 23.QS-2005) 
Co!. 416-21 

PSUs for Disinvestment 
(Deb. 5, Vol. XI, 29-07·2005) 
Col. 111-19 

Purchase ofBt. Cotton Seeds by Farmers 
(Deb. II, Vol. XII, OI-08-200S) 
Co1.3~71 

Remunerative Prices to Cotton Growers 
(Deb. 19, Vol. XII,22-01-200S) 
Col. II 

Reservation of atleast one third of seats 
for Women in all the State Legislatures 
and both Houses of Parliament (Res.) 
(Deb. 22, Vol. XIU,2S-01-200S) 
Col. 514-17 

Review of the Definition oflndustry 
(Deb. 6, Vol. XI, 01.Q8-2005) 
Col. 267 

Revision of Companies Act, 1956 
(Deb. S, Vol. XI, 29.Q7·200S) 
Col. 369-70 

Right to Information Bill 
(Deb:21, Vol. XIII, 24-0S·200S) 
Col. 303-04 

Setting up of Aqua Farmers Development 
Board 
(Deb. II, Vol. XII,OS-OS-200S) 
Col. 486-87 

Setting up of Special Economic Zones 
. (Deb. 2, Vol X1,26.()7-~OOJ) 

CoI.Sl9-21 

Setting up ofTask torce to Control Price 
of Patented Drugs 
(Deb. 6, Vol. XI, OI-OS-200S) 
Col. 345 

Spice Board 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 216-17 

SunT~mple 

(Deb. 4, \bl. XI, 21.Q7-200S) 
Col. 173-75 

Supreme Court Judgement on Anaanwldi 
..t1CDS 
(Deb. 7, Vol. XI. 02~8·2005) 
Col. 265---67 
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Tl'llllfer ofNuclear Technology by Britain 

(Deb. 17. ~\. XII. 17-08-2(05) 
Col. 14S46 

Upgradation of Services in Hospitals 
(Deb. 3, \\>1. XI, 27-07-20(5) 
Col. 181 

Verification ofiCCR Publications 
(Deb. 8, ~I. XI, 03-08-2(05) 
Col. 360-6) 

Radllakrlshnan, Sbri Varula 

Abolition of Child Labour Bill, 2005-
Consid. 
(Deb. 5, ~\. XI, 29-07-2005) 
CoI.4C»-93 

Assistance under ASIDE Scheme 
(Deb. ) 2. ~\. XII. 09-08-2005) 
Col. 303--) 0 

Banking Companies (Acquisition and 
Transfer of Undertakin~s) and 
Financial Institutions Laws 
(Amendment) Bill, 2005 - Int. 
(Deb. 16. ~I. XII, 16-0S-2005) 
Col. 422-23 

Demand for Supplementary Grants 
(Railways), 2005-06 and Demands for 
Excess Grants (Railways), 2002-03 
(Deb. 14, ~I. XII. 11-08-2005) 
Col. 452-S4 

Disapproval of the Citizenship 
(Amondment) Ordinance. 2005 and 
Citizenship (Amendment) Bill. 2005-
(Statutory Res.) - Consid. &. Pass 
(Deb. 16. Vol. XII. 16-08-2005) 
CoI.~8 

Discontinuation of Centralty Sponsored 
Scheme for Spons 
(Deb. 13. \t»1. XII, 10-01-2005) 
Col.l~7 

EstablishMent of National Coir Research 
and Management Institute at 
Trivandrum 
(Deb. 7. ~1. XI, 02-08-200S) 
Col. 173-74 

Growth in Railways 
(Deb. 4, ~1. XI, 28-07-2005) 
Col. I 77-7S 

Hindu Succ:ession(Amendmcot) Bill, 2005 
- Consid. &. Pass 
(Deb. 23, Vol. XIII, 29-OS-200S) 
Col. 86 

Immigration (Carriers' Liability) 
Amendment Bill. 2005 - Consid 
&. Pass 
(Deb. 23, Vol. XIII, 29-08-2005) 
Col. 120-21 

Impon of Edible vii 
(Deb. II, Vol. XII. 08-08-2005) 
Col. 245-46 

Increase in Quota of Seats of Medical 
Colleges 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 17 

Mill Gate Price Scheme 
(Deb. ) 2, Vol. XII, 09-OS-2005) 
Col. 124-25 

National Rural Employment Guarantee Bill, 
2004 - Consid. 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 709-10 

Need for effective implementation of 
various Centrally Spensored Schemes 
(or Rural Developmcot (CA) 
(Deb. 4, Vol. XI, 2S-07-2005) 
CoI.389-91 

Need to introduce more Air India fliahts 
on gulf route with a view to solve the 
problems being faced by pusen8e~ 
going to Gulf countries (MUR 377) 
(Deb. 9, Vol. XI, 04.()8-200S) 
Co\. 366-67 
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Need to provide voting rights to Non-
Resident Indians (MUR 377) 
(Deb. 3, Vol. XI, 27~7-200S) 
Col. 617 

Ports under National Maritime 
Development Programme 
(Deb. 13, Vol. XII, 10-08-2(05) 
Col. 391 

Power Crisis 
(Deb. S, Vol. XI.29~7-200S) 
Col. 16-17 

Problems of Gulf Passengers 
(Deb. 14, Vol. XII, 11~8-200S) 
Col.68~9 

Project on Organic Farming 
(Deb. 6, Vol. XI, 01~8-2005) 
Col. 199-200 

Project Proposal for Eco-ftiendly Coir 
Retting 
(Deb. II, Vol. XII, 0~8-2005) 
Col. 448-49 

Res~rvation of one third of seats for 
women in all the State Legislatures and 
Parliament 
(Deb. 10, Vol. XI, OS~8-200S) 
Col. 440--43 

Resolution Approval of Recommendations 
in the Second Report of Railway 
Convention Committee and Railways 
(Amendment) Bi11, 2005 - Consid. 
(Deb. 23, Vol. XIll, 29~8-2005) 
Col.l70-71 

Shortage of Notaries 
(Deb. 10, Vol. XI, 05~8-200S) 
Col. 261 

Situation arising out of problems being 
faced by the Beedi workers in the 
country, particularly in Kerala and steps 
taken by the Government in regard 
thereto(CA) 
(Deb. II, Vol. XII, O~8-200S) 
Col.S02~3 

Situation arising out of rise in prices of 
medicines, particularly life saving 
drugs in the Country and steps taken 
by the Government in regard ther.to 
(CA) 
(Deb. 7, Vol. XI, 02-08-200S) 
Col. 391-92 

Situation arising out of violation oflabour 
laws in the country particularly in 
private and unorganised sectors and 
steps taken by the Government in 
regard thereon (CA) 
(Deb. 20, Vol. XII, 23.(18-2005) 
Col. 382-83 

Sree Chitra Tirunallnstitute for Medical 
Sciences and Technology, Trivandrum 
(Amendment) Bill, 2005 - Consid & 
Pass 
(Deb. 23, Vol. XIII, 29~8-2005) 
Col. 128-29 

Standing Committee on Personnel, Public 
Grievances, Law and Justice (i) Ninth 
to Eleventh Reports - Laid (ii) 
Evidences 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 324-25 

Use of Railway Land (H.A.H. Dis) 
(Deb. IS, Vol. XII, 12~8-2005) 
Col. 395 

Warehousing Corporations (Amendment) 
Bill, 2005 -Consid& Pass 
(Deb. 23, Vol. XIII, 29~8-2(05) 
Col. 151-53 

Rai, Shri Nakai Das 
Creation of influence zone along MRTS 

(Deb. 2, \obI. XI, 26-07-200S) 
Col. 63-364 

Raja, Shrt A. 

Decline in Population of Wild Animals 
(Deb. II, \obI. XII, 08~8·200S) 
Col. IS 
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RajalOpal, Sbri L I' Allocation of funds for Combating 

National Rural Employment Guarantee Bill Diseases 
2004 _ Consid. '(Deb. 3, Vol. XI. 27~7·200S) 
(Deb. 19, Vol. XII, 22~8.2OOS) Col. 548 
CO\.~~S 

Pilferage of Coal 
(Deb. 8. Vol. XI, 03~8-2oo5) 
(;01.13·14 

Protection of Women from Domestic 
Violence Bill, 2005 
(Deb. 2 J, Vol. XIII. 24~8-2oo5) 
Col. 503-07 

Raj bhar, Shrl Chandn Dev Pnlld 

Entitlement for Night Duty/Over Time 
Duty Allowance 
(Deb. 17, Vol. XII, J 7~8-2005) 
Col. 308-09 

Merit Performance in Written Test 
(Deb. 21, Vol. XIII, 2W8-2OO5) 
Col. 127·28 

Non-Indenting of Medicines by CGHS 
Dispensaries 
(Deb. 2 J, Vol. XIII. 24~8-2ooS) 
Col. 279-80 

Recruitment of Scientists in DRDO 
(Deb. 22, Vol. XIII, 25-08-2005)· 
Col. 153·54 

Regularisation oJ Government 
Accommodation 
(Deb. 20. Vol. XII, 23-08-2005) 
Col. 79-80 

Waiting List of Pre-Paid Mobile Phones 
Connections in UP ,nd Bihar 
(Deb. 13, Vol. XII, IM8-200S) 
Col. 284-8S 

RJljender Kumar, Shri 

Agreement on Bus-Service with Pakistan 
(Deb. 3, Vol. XI, 27-07·2005) 
CoI.ISI·52 

Appoinbnent on Compassionate Grounds 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 205-06 

Arrival of Foreign Tourists 
. (Deb. I, Vol. XI, 2S~7-2005) 

Col. 488-91 
Assistance for Construction of Health 

Centre 
(Deb. 21, Vol. XIII. 24~8-2OOS) 
Col.66~7 

Challan of Vehicles 
(Deb. 2. Vol. XI, 26~7·200S) 
Col.S23·24 

Condition ofN.Hs. in Uttranchal 
(Deb. 8, Vol. XI, 03~8-2ooS) 
CoJ.198·99 

Dairy Development in Uttaranchal 
(Deb. 1. Vol. XI, 25~7-2OOS) 
Col. 396-97 

Deployment of T.T.E. in Trains 
(Deb. 22, Vol. XIII. 25~8-200S) 
Col. 225·26 

Exemption of Jute Units from Cess 
(Deb. S. Vol. XI. 29~7·200S) 
Col. 217 

Financial Assistance for Establishment of 
FPI 
(Deb. I, Vol. XI,2S~7-200S) 
CoI.S07~8 . 

Funds for Urban Projects 
(Deb. 12, Vol. XII, 09~8·2OOS) 
Col. 83-94 

Global Development Network 
(Deb. S, Vol. XI, 29~7-200S) 
Col. 326-27 
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Import of Hazardous Items 
(Deb. 20, ~I. XII, 23-08-2005) 
CoI.IOI~3 

Inclusion of India's Historically and 
Culturally important sites in List of 
Endangered Sites 
(Deb. 4. ~I. XI. 28-07-2005) 
CoI.8().·81 

Indo-Nepal Trade 
(Deb. 7. ~J. XI. 02-08-2005) 
CoI.321-22 

Indo-China Trade 
(Deb. 7. ~J. XI, 02-08-2005) 
Col. 236-37 

Launch of Schemes by NSIC 
(Deb. 7. Vol. XI. 02-08-200S) 
Col. I 90-9 t 

Losses to Hotels 
(Deb. 19. Vol. XII. 22-08-2(05) 
Col. 297-98 

Maintenance and upgradation of National 
Highways 
(Deb. 3, Vol. XI,27-07-200S) 
CoI.S38-4S 

Minimum Support Price of Paddy 
(Deb. 6. ~1. XI. 01-08-2005) 
Col. 238-39 

Nehru Yuva Kendra in Uttaranchal 
(Deb.2t. ~t. XlII. 24-08-2005) 
Col. 33G-32 

New Education Policy for Visually 
Challenged 
(Deb. 12, Vol. XII, ()9.()8~2005) 
Col. 285 

Norms of81S for Soft Drinks 
(Deb. 21, Vol. XlII, 24-08-2005) 
Co1.341~2 

Pendin& Applications for PCO 800ths 
(Deb. i3, Vol. Xli, 10-08-200S) 
Col. 449-50 

Progress ofworksofNHAI in Uttranchal 
(Deb. 13, ~I. Xli. 10-08-2005) 
Col. 99-tOO 

Protection to Animals in Circus ShoWi 
(Deb. I. ~l. XI. 25-07-2005) 
Col, 209-1 I 

Repairing of Roads in Delhi 
(Deb. 16, ~I. XII, 16-08-2005) 
Col. 109-10 

Schemes relating to Promotion of Sports 
and Welfare of Youth 
(Deb. 13, ~J. Xli. 10-08-2005) 
Col. 497-99 

Schools/Institutions for Blind 
(Deb. 14, ~1. XII,11-08-200S) 
CoI.I03~ 

Setting up of National Drug Regulatory 
Authority 
(Deb. 3. Vol. XI. 27-07-2005) 
Col. 524-25 

Shortage ofiASIIPS Officers 
(Deb. 3. Vol. XI, 27-07-2005) 
Col. 364---66 

Stoppage of Trains 
(Deb. 22, Vol. XIII. 25-08-200S) 
Col. 142-43 

Talks with Naga Leaders 
(Deb. 2. ~1. XI. 26-07-200S) 
Col42S 

Telephone Adalats in Uttranchal 
(Deb. 13. Vol. XlI, to-08-2005) 
Col. 336--38 

Rajendraa; Sbrt P. 

Awareneu of Tsunami 
(Deb. 5, '.bl. XI, 2~7-200s) 
Col. 335·36 

CuhewBoard 
(Deb. 19. Vol. Xli, 22-08-2005) 
Col. 205-06 
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Deficient Sen-ices of Postal Department 
(Deb. 8. \bl. XI, 03-08-2005) 
Col.31D-12 

Foreign Collaboration in Ship Building 
Sector 
(Deb. a, Vol. XI, 03-08-2005) 
CoI.IB2.J3 

Maximization ~fproduction by KVIC 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 120-121 

Medical Facilities in Long Distance Trains 
and Stations 
(Deb. 4. Vol. XI. 28-07-2005) 
Col. 49-50 

National Waterway No.4 
(Deb. 17, Vol. XII. 17-OS-2(05) 
CoUI7 

Need to ensure social security measures 
for workers engaged in cashew, coir, 
plantation, fisheries and other 
unorganized sectors in Kerala and 
other parts of the country (MUR 377) 
(Deb. II, Vol. XII, OS-08-200S) 
Col. 529-30 

Need to take suitable measures for funher 
development of tourism industry in 
Kerala(MUR 377) 
(Deb. 70. \bl. XI, 26-07-2005) 
Col. 627-2S 

Pennialion to K .... la Airlines for Gulf 
Sector 
(Deb. 4, 'WI. XI, 28-O7-200~) 
Col. 220-21 

Price of Cash ow '-ernel 
(Deb. 16. 'WI. XII, 16-08-2005) 
Col. 99-100 

Projects Undertaken by RVNL 
(Deb. 9, Vol. XI,04-08-200S) 
Col. 119-20 

Rice Procurement frOlll Civil Supplies 
Corporation ofKerala 
(Deb. 6, Vol. XI,OI-08-200S) 
Col. 279-80 

Setting up of Post Offices 
(Deb. 3. Vol. Xl, 27-07-200S) 
Col. I 46--SO 

Study on Ground Water Resources 
(Deb. II, Vol. XII, OS-OS-200S) 
Col. 246 

Rajentbiran, Shrimati M.S.K. Dbavani 

Demands for Supplementary Grants-
(General) 2005-06 and Demands for 
Excess Grants--( General) 2002-03 
(Deb. II, Vol. XII, OS-08-2005) 
Col. 568-73 

Hindu Succession (Amendment) Bill, 
200S -Consid. & Pass 
(Deb. 23, Vol. XIII, 29-08-2(05) 
Col. 79-80 

Protection of Women from Domestic 
Violence Bill, 2005 
(Deb. 21, Vol. XIII, 24-08-2(05) 
Co1.48~83 

Ramachandna, Shrl Gingee N. 

Contract Labour (Regulation and 
Abolition) (Amendment) Bill 
(Amendment of Section 10), 2005 b) 
Shri Gingee N. Ramachandran -Int. 
(Deb. IS, Vol. XII, 12-08-2(05) 
Col. 352-53 

Industrial Disputes (Amendment) 8m, 2005 
(Amendment of Section 2A, etc.) by 
Shri Gingee N. Ramachandran ·--Int. 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 354 

Need for Legislation for Reservation to 
Scheduled Castes, Scheduledl:ribes 
and other Backward Classes in Higher 
Educational Institutions (CA) 
(Deb. 17, Vol. XII, 17-08-2(05) 
Col. 44S49 
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Payment of Bonus (.Amendmert) Bil~ 2005 
(Amendment of Section 2, .ct.) by Shri 
Gingee N. Ramlchlndnn -Int. 
(Deb. IS, \01. XII, J2-08-200S) 
Col. 353 

PayI1lCIlt ofWlees (AnHIIdment) BiI~ 20Q.5 
(Amendment of Secdon 1) by Shri 
Ginpe N. IWnachandrl8-lnt. 
(Deb. 15, \01. XII, 12~OOS) 
CoI.35l 

Railway Convention Conunittee - Third 
Report - PreIenfed 
(Deb. 15, \01. XII, 12.()8-2005) 
CoI.103 

Ra ...... ProtM. 

Agreement on Balli.tic Missile Tests 
between India and Pakistan 
(Deb.2t, \01. xm,24-08-200s) 
Col. 333-35 

Agricultural Growth Rate 
(Deb. I, \t)1. XI,25-07-20(5) 
Col. 76-79 

Burden of Sales Tax on Petroleum 
Products 
(Deb. 22, VoL XIII, 25-08-2005) 
Col. 139-41 

Cauvery Water Disputes Tribunal 
Meeting oflnter-State Council 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 186 

Concession in industrial tariffs by 
European Union 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 580 

Credit to SSI 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 100 

Cruise Services 
(Del>. 21. Vol. XIU, 24-08-2005) 
Col. 129 

DIn&« from Parec:hu Lake 
(DIIb.19, 'WI. XII, 22-0'-20(5) 
Col. 199-200 

Delilltitation Conunissioft 
(Deb. 5, 'WI. Xl, 29-07-2005) 
CoI.21~20 

Demands for Supplementary Grants-
(General) 2005-06 and Demands for 
Excess Grants--(General) 2002-03 
(Deb. 11, Vol. XII, 08"()8-2005) 
COI.S93-96 

Dilution in Approach to Sustainable 
Development 
(Deb. 19, Vol. XII, 22-08-2005) 
Col.IS6-S7 

Disparities in Academic Standards of 
Universities 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 488-89 

Economic Growth Rate 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 405-17 

Elimination ofKalaazar 
(Deb. 3, Vol. XI, 27-07-2(05) 
Col. 220--22 

Forest Conservation 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 531-35 

Health Economics as a Medical Subject 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 149 

Hindu Succession (Amendment) Bill, 
2005 - Consid. & Pass 
(Deb. 23, Vol. XIII,29..08-2005) 
Col.~100 

Indo-Singapore Trade Agreement 
(Deb. 2, Vol. XI. 26-07-2005) 
Col. 555-56 

Inland Fisheries 
(Deb. 6. Vol. Xl, 01-08-2005) 
Col. 182-83 
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Installation ofDTH Sets 
(Deb. 18, Vol. XlI, 18-08-2(05) 
Col.2~1 

Inter-State Council Meeting 
(Deb. 7, Vol. XI, 02-08-200S) 
Col. 227-29 

Killing of Marine Animals 
(Deb. I, Vol. XI, 25-07-200S) 
Col. 334-35 

Land Erosion in Assam 
(Deb. II, 'fbI. XII, 08-08-2005) 
Col. 339---41 

Launching ofPSLV-C6 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 533-34 

Minimum Wages for Agricultural and 
Marginal Sectors 
(Deb. 6, Vol. XI, 01-08-2(05) 
Col.3l3-14 

National and State Council for Teachers 
Education 
(Deb. 20, Vol. XII, 23-08-2005) 
Co1.262~3 

National Rural Employment Guarantee Bill, 
2004 - Consid. 
(Deb. 19, Vol. XII, 22-08-2(05) 
Co1.5~1! 

Natural Calamities in the Country 
(OUR 193) 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 457-62 

Need for Legislation for Reservation to 
Scheduled Castes, Scheduled Tribes 
and other Backward Classes in Higher 
Educational Institutions (CA) 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 444-46 

Need to issue order of Delimitation 
Commission regarding delimitation of 
the Assembly and Parliamentary 

Constituency of the union territory of 
Pondicherry (MUR 377) 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 547 

New Legislation on Small and Medium 
Industries Development Bill 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 241-43 

Opening of Border for Trade 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 70-71 

Price Policy for MFL 
(Deb. 11, Vol. XII, 08-08-2005) 
Col. 165-66 

Procurement ofLCA 
(Deb. 18, Vol. XII. 18-08-2005) 
Col. 30-32 

Progress under Infrastructural 
Development of Mega Cities Scheme 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 299 

Promotion of Rural Business Hubs 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 365 

Re: Incident ofLathicharge on workers of 
Honda Motors at Gurgaon 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 29 

Reservation for OBC in Educational and 
Professional Institutions 
(Deb. 22, Vol. XIII, 25-08-2(05) 
Col. 155 . 

Reservation of one third of seats fOF 
women in all the State Legislature and 
Parliament 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 467-70 

Rise in Price 
(Deb. 6, Vol. XI. 0 1-08-2005) 
Co1.401"()2 
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Seizure of Arms at Jawaharlal Nl:hru Port 
Trust 
(Deb. 2, \\>1. Xl, 2~7-2005) 
Col. 530 

Setting up of Aviation University 
(Deb. 22, ~1. XIII, 2S~8-200S) 
Col. 188-89 

Statement made by the Prime Minister on 
29.07.05 regarding his recent official 
visit to the United States of America 
(OUR ]93) 
(Deb. 8, Vol. Xl. 03~8-2005) 
Col. 61 8-20 

Strategy in Oil Pricing 
(Deb. 9, Vol. XI,04-08-2005) 
Col. 157-58 

TariffFonnula 
(Deb. 2, Vol. XI. 2~7-2005) 
Col. 113-114 

Urban Employment 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 275-76 

Ramadoss. Dr. Anbumanl 

Eradication of Vector Borne Diseases 
(HAH Discussion) 
(Deb. 11. Vol. XII, 08-08-2005) 
Col. 617-25 

Situation arising out of spread of 
encephalitis in the country and steps 
taken by the Government in regard 
thereto (CA) 
(Deb. 15. Vol. XII, 12~8-2005) 
Col. 318--24,326-28 

2005 regarding quality of medical 
diagnostic (St.) 
(Deb. 21. Vol. XIII, 24-08-2005) 
Col. 407 

Ramakrishna. Shri Badiaa 

Activities of Militants 
(Deb. 2, Vol. XI. 26-07-2005) 
Col. 589 

Air Cover for Forces 
(Deb. 16, Vol. XII. 1~8-2005) 
Col. 189-90 

Amendment in Wildlife Protection Act. 
1972 
(Deb. I. Vol. XI. 25-07-2005) 
Col. 335 

Autonomy of PSEs 
(Deb. 9, Vol. XI, 04~8-2005) 
Col. 174 

Ban on Sale of Ayurvedic Drugs in Foreign 
Countries 
(Deb. 17. Vol. XII. 1 7~8-2005) 
Co1.5()"51 

Bandra-Worli Link Road Projects 
(Ot;b. 19. ~1. XII.22~8-2(05) 
Col. 14647 

BSF Training Camp for Surrendered 
Militants 
(Deb. 12, Vol. XII.09~8-200S) 
Co1.37-38 

Cancellation of Flights by Air India 
(Deb. 9. Vol. XI, 04~8-2005) 
Col. 28 1-82 

of Cleaning Bureaucratic Stable Situation arising out of spread 
infectious diseases in Murnbai after 
heavy rains and floods, resulting in 
loss of human lives and steps taken by 
the Government in regard thereto (C A) 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 502--..{)4 

Statement correcting reply to Unstarrcd 
Question No. 2679 dated 10th August, 

(Deb. 8. Vol. XI, 03-08-2005) 
Col. 408-09 

Cleaning of Rivers and Lakes 
(Deb. I. Vol. XI. 25~7-2005) 
Col. 79-92 

Code of Conduct for Media 
(Deb. 9. Vol. XI, 04-08--2005) 
Col.319 
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Collection of works of Mahatma Gandhi 
(Deb. 14. Vol. XII, 11-08·2005) 
Col. 14647 

Complaints Regarding Obscene 
Advertisements 
(Deb. 9, Vol. XI. O4-OS·2oo5) 
Col. 45-46 

Contracts for Stalls and Trolleys at 
Stations 
(Deb. 14. Vol. XII,II-OS·2005) 
Col.213·14 

Contribution of Hindustan Shipyard Ltd. 
(Deb. 21, Vol. XIII, 24-OS·2005) 
Col. IS2---88 

Conveyance Facilities to Passengers of 
Delayed Flights 
(Deb. 22. Vol. XIJI, 25-OS·2005) 
Col.216 

Dabhol Power Project 
(Deb. 5, Vol. XI, 29·07·2005) 
Col. 172·73 

Damage in Atomic Energy Establishments 
(Deb. 21, Vo\. XIII. 24-OS·2005) 
Col. 194·95 

Death of Lions in Gujarat 
(Deb. I. Vo\. XI, 25-07·2005) 
Col. 175·76 

Demand for Supplementary Grants--
(Railways), 200S-06 and Demands for 
lxcess Grants- (Railways), 2002-03 
(Deb. 14. Vol. XII. II-OS·2oo5) 
CoI.4S~1 

Denial of Passage of Goods Through 
Pakistan 
(Deb. 21, Vol. XIII, 24-08·2005) 
Co1.218·19 

Dowry Harassment Cases 
(Deb. 20, Vol. XII. 23-OS-2005) 
Col. 58·59 

Electoral Roll 
(Deb. 15, Vol. XII. 12-OS·2oo5) 
Col. 283-86 

Emergency Support Functions Plan--··2004 
(Deb. 22. Vol. XIII. 2S-OS·2005) 
Col. 100-01 

Encroachments on Ridge Area in Delhi 
(Deb. 7, Vol. XI,02-OS·200S) 
Col. 147 

Escaping of prisoners from Tihar Jail 
(Dcb. 2, Vo\. Xl, 26-07·2005) 
Co\. 374-75 

Export of Coal 
(Deb. 3. Vo\. XI. 27-07·200S) 
Col. 519-20 

Extravagant Expenditure by PSUs 
(Deb. 9. Vol. XI, 04-08·2005) 
Col. 229-3 I 

Facilities for disabled in Railways 
(Deb. 14, Vol. XII, 1I-08-200S) 
Col. 249·50 

Failure to use Central Funds 
(Deb. 3, Vo\. XI. 27-07·2005) 
Co\. 531'-'-33 

Fake Universities 
(Deb. 16. Vol. XJI, 16-Q.8-2005) 
Co\'277~79 

Financial Institutions 
(Deb. 15, Vol. XII. 12-08-2005) 
Co\. 127 

Flurosis in National Capital Region of 
Delhi 
(Deb. 10, Vol. XI, OS-08-2(05) 
Col. I JO 

Harassment of Motorist by Delhi Police 
(Deb. 20, Vol. XII,23-08·2005) 
Co\. 286-37 

Illegal Quarry Operations 
(Deb. IS, Vol. XII, 12-08.2(05) 
Col.19S 
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Impact of Quarrying Activities on 
Environment 
(Deb. II, Vol. XII, 08-08-2005) 
Co1.31-34 

Improved Package (or Doctors 
(Deb. 13, Vol. XII, 10-08-2(05) 
Col. 381-382 

Increase in Rate of Interest 
(Deb. I, Vol. Xl, 25~7-200S) 
Col. 537-38 

Indian Farmers Fertilizer Cooperative Ltd. 
(Deb. 6, Vol. XI, 0 I '{)S-2OO5) 
Col. 362-63 

Indo-China Trade 
(Deb. 20, Vol. XII, 23.{)S-2OO5) 
Col. 294 

Indo-Nepal Ties 
(Deb. 3, Vol. XI, 27.{)7-2oo5) 
Col. 330-3 I 

Insurance Cover of Police Personnel 
(Deb. 7, Vol. XI, 02'{)8-2005) 
Col. 344 

Joint Forum to Fight Terrorism 
(Deb. 3, Vol. Xl, 27.{)7-2005) 
Col. 463-64 

Launching oflntcmet Protocol Television 
(Deb. 17, Vol. XII, 17-08-2(05) 
Co1.205.{)6 

Law and Order in Manipur 
(Deb. 12, ~1. XII, 09-08-2(05) 
Col. 311 

Legislation for welfare of disabled 
(DebA, Vol. XI,28~7-200s) 
Co1.14S-48 

Licence Fees 
(Deb. ~, Vol. XII. 23'{)8-200S) 
CoI.21S-1? 

Militancy/lnti/tration on Indo-Myanmar 
. Border 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 8--12 

National Horticulture Board 
(Deb. 11, Vol. XII. 08~8-2005) 
Col. 226--28 

National Rural Employment Guarantee 
Programme 
(Deb. 5, Vol. XI, 29'{)7-2oo5) 
Col. 388-89 

Naxal Affected States 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 84---86 

Non-Performing Assets 
(Deb. 5. Vol. XI, 29~7-2005) 
Col. 56-57 

Non-Utilisation of Medical Equipment 
(Deb. 2 I, Vol. XIII, 24-08-2(05) 
COl. 332-33 

Occupational Diseases 
(Deb. 13, Vol. XII, 10.{)8-2005) 
Col. 157 

Oil and Gas Discoveries 
(Deb. 18, Vol. XII, 18-08-2(05) 
Col. 230--35 

Organic Cotton 
(Deb. II, Vol. XII, OS'{)8-2OO5) 
Col. 351-52 

Permission to Foreign Airlines 
(Deb. 18. Vol. XII. 18-08-2(05) 
Col. 272-73 

Permission to Private Airlines 
(Deb. 22, Vol. XIII. 25-08-2(05) 
CoI.294-9S 

Permission to PSUs to OfT-load Cross 
Holdings 
(Deb. 18, ~I. ~J. 18-01-20(5) 
Cd . .03 
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Phlsing-out ofCommerciaJ Vthicles 
(Deb. 8. Vol. XI.03'()8-lOO5) 
Col. 238 

Physically Handicapped Status to Dwarfs 
(Deb. IS, Vol. XII. 18-08-2(05) 
Col.262~3 

Poltiag of Senior Administrative/Police 
Officer 
(Deb. 8. Vol. XI. 03-08-2005) 
Col.3JO 

Privatisation of Water Resources 
(Deb. 6, Vol. XI. 01.()S-2005) 
Col. 247 

Production and Consumption of Wine 
(Deb. 19. Vol. XII. 22'()S-2005) 
Col. 435-36 

Production of Grapes 
(Deb. II. Vol. XII, O~S-2005) 
('All. 463-64 

Programmes/Seminars by NIAMAR 
(Deb. 18. Vol. XII. 18-08-2005) 
Col. 281-S2 

Protecting Indians in Malaysia 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 25B-59 

Purchase of Aeroplanes 
(Deb. 4. Vol. XI. 28.()7-2005) 
Col. 32S-29 

Rail Line to Four Indian Metro Cities 
(Deb. 14, Vol. XII, II.()S-2005) 
Col. 243 

Reactivation of Terrorist Camps in 
Pakistan 
(Deb. 3. \bl. XI, 27'()7-200S) 
Col. 78-79 

Recruitment on Compassionate Grounds 
inCPWD 
(Deb. 20, Vol. XII, 23.()8-200S) 
Col. 301..02 

Reforms in Power Sector 
(Deb. 5, Vol. XI, 29-07-2005) 
Co1.263~5 

Regulation of Maritime Sector 
(Deb. 17. Vol. XII. 17-OS-2005) 
Col. 305 

Repon of Commissioner of Railway Safety 
(Deb. 22, Vol. XIII, 25-OS-2(05) 
Col. 270-71 

Reprocessing of Seniority List by SSC 
(Deb. 21, Vol. XIII,24-08-2(05) 
Col. 379 

Reservation for Muslim Students in 
A.M.U. 
(Deb. 2. Vol. Xl, 26-07-2005) 
Col. 130-31 

Reservation to Girls 
(Deb. 12, Vol. XII. 09-08-2(05) 
CoI.2SS-86 

Restoration of Duty Shop by US 
(Deb. 2, Vol. XI, 26-01-2005) 
Col. 524-25 

Retirement Related Benefit Scheme 
(Deb. I, Vol. Xl. 25-07-2005) 
Col.440-4r 

Revision of Companies Act, 1956 
(Deb. 5. Vol. XI. 29-07-2005) 
Col. 369-70 

Road Widening Projects 
(Deb. 2, Vol. XI, 26-07-2(05) 
Col. 355-356 

Security Measures at Bombay High 
(Deb. 22. Vol. XIII, 25.()8-2005) 
Col. 314-16 

Setting up of Airports 
(Deb. 4. Vol. XI, 2S-07-2005) 
Col. 226-27 

Setting up of Hostels in NER 
(Deb. 7, Vol. Xl. 02-08-2005) 
Col. 333-34 
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Setting up of Subsidiaries under NDDB 
(Deb. II,' Vol. XII, 08-08-2005) 
('01.485 

Shortfall in JOC Profit 
(Deb. 4, Vol. XI. 28-07-2005) 
Col. 233-34 

Social Audit of Departments 
(Deb. 8. Vol. XI. 03-08-2005) 
Col.)96 

Suspension of Fencing Work 
(Deb. 7. Vol. XI, 02-08-2005) 
Col. 233-34 

Uniform Transfer Policy for Teachers 
(Deb. 16, Vol. XII. \6-08-2(05) 
Col. 204 

Use of Jute for Construction of Roads 
(Deb. 17, Vol. XII, I7-08-200~) 
Col. 284-85 

Rana, Sbri Gurjeet Singh 

Failure of the Government to take action 
against persons indicted by the 
Nanavati Commission of Inquiry---
(AM)-- motion negatived 
(Deb. 13, Vol. XII. 10-08-2(05) 
Col. 773--78 

Rana, Sbri Kashiram 

Administrative Reform 
(Deb. \3, Vol. XII, 10-08-2(05) 
Col. 141-42 

Anti Corruption Cell in PMO 
(Deb. 3, Vol. XI. 27-07-200S) 
Col. 229-30 

Award of Contracts of Bookstalls 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 128----30 

Bhagalpuri Silk 
. (Deb. S, Vol. XI, 29-07-2005) 

Col. 199 

Black-listed Non-Governmental 
Organisation 
(Deb. 5, Vol. XI. 29-07-2005) 
Col. 134--49 

CBIRaids 
(Deb. 21. Vol. XlII. 24-08-2005) 
CoI.3SI-S2 

Comprehensive Poverty Alleviation 
Programme 
(Deb. 8, Vol. XI. 03-O8-200~) 
Col. 443-45 

Constitution of Mukherjee Committee 
(Deb. 6. Vol. XI. 01-08-2005) 
CoI.2II-I2 

Construction of Airports 
(Deb. 14, Vol. XII. 11-08-2005) 
Col. 180-81 

Construction o~New Airports 
(Deb. 9. Vol. XI. 04-08-2005) 
Col. 169-70 

Corruption in Tatkal Reservation Scheme 
(Deb. 22, Vol. XIII. 25-08-2005) 
Col. 152-53 

Decline in Land Fertility Due to use of 
Chemical Fertilizers 
(Deb. I. Vol. XI. 25-07-2(05) 
Col. 97-99 

Definition of Poverty Line 
(Deb.,13, Vol. XII. 10-08-2(05) 
CoI.371-72 

Development ofSabannati Railway Station 
(Deb. 4. Vol. XI. 28-07-2005) 
Col. 235 

Economic Growth Rate 
(Deb. 17. Vol. XII. 17-08-2(05) . 
Col. 253-55 

Eradication of Rural Employment 
(Deb. 5, Vol. XI, 29-07-2(05) 
CoI.II3-2S 
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Exporws 
(Deb. 12. Vol. XII.09-GI-2GO~) 
Col. 171-72 

FOITarget 
(Deb. 10. \\)1. XI. 05-01-2005) 
Col. 35-37 

Foreign Inv .. ment in Power Sector 
(Deb. 10. \\)1. XI. OS-41-200S) 
CoI.2SS-62 

Forest Conservation 
(Deb. I. 'WI. XI. 25-07-2005) 
Col. 531--35 

Hiring of Aeroplanes 
(Deb. 9. \01. XI.04-01-200S) 
Col. 4344 

Illegal Export of Wheat 
(Deb. 19. \01. XII. 22-01-200S) 
Col. 43940 

Inspection of Passport Offices 
(Deb. 21. \\>1. XIII. 24-01-2005) 
CoI.34S-48 

Irregularities in Banks 
(Deb. J S, Vol. XII, 12-08-200S) 
Col. 200 

Modernisation ofFPI 
(Deb. 19, \\>1. XII, 22-08-200S) 
Col. 27-34 

Natural Calamities in the Country 
(OUR 193) 
(Deb. 3. Vol. XI. 27-07-2005) 
Col. 635-39 

Need to release more funds for providing 
relief to the people Iffected by severe 
floods in Southern Gujlrll (MUR 377) 
(Deb. 3. Vol. XI,27-07-20(5) 
Col. 614 

Need to withdrew move to impose anti-
dumping duty on viscose and tilament 
yam besides abolishing duty on man-
madeyam(MUR3n) 
(Deb. 24. \\)1. XIII. 30-48-200S) 
Col. 59-60 

Permln_ SCIII ill UNSC 
(Deb. 3. \\)l XI. 27-47-;a,) 
Col. 566-67 

Private Schools (Rcgulaion) Bill. 2005 ~ 
Shri Kllhi Ram Rana-Int 
(Deb. 5. Vol. XI. 29-47-2005) 
CoJ.4~1 

Promotion of Conage InciUltries 
(Deb. 16. Vol. XII. 16-08-20(5) 
Col. 219-26 

Promotion of Cow Progeny 
(Deb. I. Vol. XI. 25-07-200S) 
Col. 337-40 

Reservation for OBC in Educational and 
Professional Institutions 
(Deb. 22. Vol. XIII. 25-03-2005) 
Col. ISS 

Rise in Price 
(Deb. 6. Vol. XI. 0 I -08-2(05) 
Col. 401-02 

Slow Progress of Construction Works of 
NHs 
(Deb. 21. \bl. XIII. 24-08-2(05) 
Col. 265-67 

Standing Committee on Commerce-
Seventy-second and Seventy-third 
Reports - Presented 
(Deb. 8. Vol. XI. 03-O8-200~) 
CoI.S05 

Traffic on National Highways 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 407 

Trend of Agricultural Production 
(Deb. 6. \bl. XI. 01 -08-200S) 
Col. 136-31 

Trimming Non-Plan Budget 
(Deb. 10, \bl. XI. 05-08-2(05) 
Col. 195-96 

Verification of Passport 
(Deb. 20. \t>1. XII, 23-08-200S) 
Col. 137-31 
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~ OrpniIItiOM (RqJulatio .. ) Bill, 
2005 by Shri Kuhi Ram Rana - I .. t. 
(Deb. 5, Vol. XI. 29-D7-2005) 
Col. 452 

Wagon Manufacturing Units 
(Deb. 4. Vol. XI. 28-07-2005) 
Col. 146-47 

Forest Commission 
(Deb. II, Vol. XII. 08-08-2(05) 
Col. 223-24 

HIV Cases in Delhi Police 
(Deb. 16. Vol. XII. 16-08-2(05) 
Col. 175 

Hoardings and Display Boards along 
National Highways 
(Deb. 13. Vol. XII. 10-08-2(05) 
Col. 292-93 

Ra.i, Slari.ati K. 

Demand for Supplementary Grarus 
(Railways). 2005-06 and Demands for 
Excess Grants (Railways), 2002-03 
(Deb. 14. Vol. XII. 1I-08·200S) 
Col. 424·--27 

Education in Ayurveda and Admission to 
Medical Colleges 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 21-22 

Power Crisis 
(Deb. S, Vol. XI, 29-07-200S) 
Col. IS 

Reservation of one third of seats for 
women in all the State legislature and 
Parliament 
(Deb. 10. Vol. XI,OS-08-200S) 
Col.44I-SO 

Ra.j .... Shrbu" Ra.jeet 

Law and Order in Delhi 
(Deb. 7. Vol. XI, O2-08-200S) 
Col. 21-22 

Rntoration of KOlhi Canal 
(Deb. 6, Vol. XI. 0 1-08-200S) 
Col. 204 

Roads taken over by NHAI in Bihar 
(Deb. 3. Vol. XI. 27-07-2005) 
Col. 135--43 

Rao. Dr. o..ri Naraya. 

Situation arising out of recurring accidents 
in Coal Mines in the country, 
particularly the accidents at Saunda 
Colliery under the Central Coal Fields 
Limited (CCl) resulting in death of 
fourteen Coal Workers and steps taken 
by the Government in regard thereto 
(CAl 
(Deb. 23. Vol. XII 1.29-08-2005 ) 
Col. 23-·26. 30-··32 

Rao. Sliri D. Vinal 

Ability of Water 
(Deb. I. Vol. XI, 25-07-2005) 
Col.219 

Accountability of Doctors of 
Sportspersons 
(Deb. 13. Vol. XII. 10-08-2(05) 
Col. 283-84 

Connectivity to Tourist Centres 
(Deb. I. Vol. XI. 25-07-2(05) 
Col. 401-02 

High Cost of Medical Treatment 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 129-32 

Insurance Cover to Coffee Growers 
(Deb. 2, Vol. XI, 26-07-200S) 
Col. 505-06 

Investment in India by Australian Bank 
(Deb. 5. Vol. XI, 29-01-200S) 
Col. 198 

Need to expedite long pendill8 proposals 
for conversion of State Highways into 
National Highways in Mahabub Nagar 
Parliamentary Constituency, Andhra 
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Pradesh - (MUR 377) 
(Deb. 2. Vol. XI. 26-07-2(05) 
0>1.624 

Non-Banking Financial CompaRies 
(Deb. 10, Vol. XI, 05-08-2(05) 
Col. 206-07 

Production of Sugar 
(Deb. 6. Vol. XI, 01-08-2(05) 
Col. 203-04 

Professional Education 
(Deb. 12. Vol. XII. 09-08-20(5) 
Col. 19-21 

Raising additional Capital by SBI 
(Deb. 10. Vol. XI. 05-08-2(05) 
Col. 114-15 

Review of Development Activities 
(Deb. I. Vol. XI, 25-07-2005) 
Col. 553-54 

Road Map for States Borrowing 
(Deb. S, Vol. XI. 29-07-2005) 
Col. 307-08 

Trade with China 
(Deb. 2. Vol. XI 26-07-2005) 
Col. 377 

Rao, Shri K. Chandrashekhar 

Abolition of Child Labour Bill. 2005-
Consid &: Withdrawn 
(Deb. 15, Vol. XII, 12-08-2(05) 
Col. 382--86, 387-91 

Factories (Amendment) Bill, 2005 -Int. 
(Deb. 16, Vol. XII, 1 ~200S) 
Col. 424 

Paymentof"Wages (Amendment) Bill, 2004 
- Consid. &: Pass 
(Deb. 17, Vol. XII, 17-08-200S) 
Col. 485, 536-43 

Situation arising out of problems being 
faced by the Beedi workers in the 
country, particularly in Kerala and 

steps taken by the Government In 
regard thereto (CA) 
(Deb. II. Vol. XII. 08-08.2(05) 
Col. 496. 505~7 

Situation arising out of violation of labour 
laws in the country particularly in 
private and unorganised sectors and 
steps taken by the Government in 
regard thereon (CA) 
(Deb. 20. Vol. XII, 23-08-2(05) 
Col. 369-73. 386-94 

Rao, Shri K.S. 

Central Assistance for Urban 
Development Projects 
(Deb. 7, Vol. XI. 02-08-2005) 
Col. 47 

Citizens (Identity Card) Bill, 2005 by 
Shri K.S.Rao -Int. 
(Deb. 22. Vol. XIII, 25-08·2005) 
Col. 557 

C<niti1Uion (ArTIencMftt) Bil~ 2004 (Imertion 
of new article 47 A) by 
Shri Sunlvanm Sudhakar Reddy --Consid. 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 564--68 

Decentralisation of Procurement 
(Deb. II, Vol. XII. 08-08·2005) 
Col. 30-31 

Declaration of Ancient Monuments/Sites 
(Deb. 14. Vol. XII. 11-08-2(05) 
Col. 260-61 

Demands for Supplementary Grants-
(General) 2005·06 and Demands for 
Excess Grants-(General) 2002-03 
(Deb. II. Vol. XII. 08-08·2005) 
CoI.S45-S1 

Disapproval of the Citizenship 
(Amendment) Ordinance, 2005 and 
Citizenship (Amendment) Bill. 2005 --
(Statutory Res.)-- Consid. & Pass 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 441-46 
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Employment generltion in rural areas 
(Deb, 10. \tl/. XI. OS-O'-2005) 
Col. 33 

Evaluation of Jan Shikshan Sansthan 
(Deb. 16. \01. XII. 16-08-2005) 
Col.S 

Exploration of Hydrocarbons 
(Deb. 4. \bl. XI. 21~7-2(05) 
Col. 50--52 

Health Insurance 
(Deb. S. Vol. XI. 29~7-200S) 
Col. 208 

Health Insurance (For Persons Living 
Below Poverty Line) Bill by 
Shri K.S.Rac·. 2005-- Int. 
(Deb. 22. Vol. XIII. 2S~8-200S) 
Col.~S~57 

Immigration (Carriers' Liability) 
Amendment Bill. 2005- Consid. 
& Pass 
(D-:b. 23. Vol. XIII. 29-08-200S) 
Col. 119-20 

Increase in Female Foeticide 
(Deb. 13. Vol. XII. 10-08-2(05) 
Col. 342-46 

Indian Manuscripts 
(Deb. 22. Vol. XIII. 25-08-200S) 
Col.lSO-SI 

Modernisation of FPI 
(Deb. 19. Vol. XII. 22-08-200S) 
Col. 31-32 

Natural Calamities in the Country (OUR 
193) 
(Deb. 4. \bl. XI.28~7-2005) 
Col. 444-50 

Old Age Pension to 8PL Persons 
(Deb. 10, 'All. XI. 05-01-2(05) 
Col. 106 

Policy on Manufacturer and Marketing of 
Drugs 
(Deb. 19. Vol. Xli. 22.Q8-200S) 
CoI.349-SO 

Removal of References from Scriptures 
promoting Untouchability 
(Deb. 22. Vol. XIII. 25~8-2005, 
Col. 247 

Reservation of atleast one third of seats 
tor Women in all the State Legisl.tures 
and both Houses of Parliament (Res., 
(Deb. 22. Vol. XIII. 25~8-2(05) 
Col. 503-{)6 

Sale of Illegal Stents 
(Deb. 8. Vol. XI. 03~8-2005) 
Co1.2S7-59 

Social Security for Unemployed 
(Deb. 19. Vol. XII. 22-08-2005) 
Col.201~2 

Sree Chitra Tirunal Institute for Medical 
Sciences and Technology. Trivandrum 
(Amendment) Bill. 200S- Consid. 
& Pass 
(Deb. 23. Vol. XItI.29-08-200S) 
Col. 129--31 

Teacher-Student Ratio 
(Deb. 12, Vol. XII,09-08-2005) 
Col. 183-88 

Warehousing Corporations (Amendment) 
Bill, 2005 _.- Consid. & Pass 
(Deb. 23, Vol. XIII, 29-08.2(05) 
Col. 142-44 

Rao, Shri Ray.patl Sambasin 

12th Finance Commission 
(Deb. 10, Vol. XI,05-08-2005) 
Col. 357-58 

Abolition of CAT 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 646 

Accelerating Economic Growth Rate 
(Deb. 8. \bl. XI. 03-08-2(05) 
Col. 175-76 

Agreement on Power Sector 
(Deb. 5, Vol. Xl, 29-07-200S) 
Col. 345 



NAME INDEX 

Agreement with Malaysian Oovcnunent 
(Deb. 19, Vol. XII, 224-200S) 
Col. 317 

Agreement with Turkey and Romania 
(Deb. 14. 'WI. XII. 11-01-2005) 
Col. 119-91 

Amendments in the Te1earapb Act 
(Deb. :! I. Vol. XIII. 24-01-2005) 
Col. 29-J6 

Construction of Airport with Japanese 
Assistance 
(Deb. 22. Vol. XIII, 2542005) 
Col. 235-37 

Creation of Department of Energy 
(Deb. 4. \obI. XI. 28-07-2005) 
Col. 236-37 

Creation of Sqlarate Productivity and 
Employment Centre Division 
(Deb. 2 I. Vol. XIII. 24.Q8-2005) 
Col. 360 

Danger from Parechu Lake 
(Deb. 19. Vol. XII. 22.Q8-2005) 
Col. 199-200 

Delay in Completion of Golden 
Quadri lateral Project 
(Deb. 21. Vol. XIII. 24-01-2005) 
Col. 271-74 

Disinvestment in Shipping Corporation of 
India 
(Deb. I S, Vol. XII. 12-08-200S) 
C01.20S-06 

DTH Application of Mis Space TV Ltd. 
(Deb. 18, Vol. XII. \8-08-2005) 
Col. 209 

DTH Subscribers 
(Deb. 9. Vol. XI. 04-08-2005) 
Col. 258-S9 

Export Duty Drawback Scheme 
(Deb. 10, Vol. XI, 05-08-200S) 
Col. ISO-51 

Export of Chilli 
(Deb. 12, Vol. XII. 09-01.~) 
Col. 41 B--20 

Export of Fruits and Ve,elablts 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 193-94 

FDlbyEU 
(Deb. 16, Vol. XII. 16-OI-200S) 
Col. 32-33 

FDI in Civil Aviation Sector 
(Deb. 14. Vol. XII. 11-08-2005) 
Co1.67~ 

FDI in Private FM Radio 
(Deb. 4, Vol. XI. 2I-07-200S) 
Co1.214-15 

Foreign Investment in Power Sector 
(Deb. S. Vol. XI. 29~7-200S) 
Col. 383 

Funds for Anti-Retrovial Drugs 
(Deb. 3. Vol. XI. 27"()7-200S) 
Co1.312-13 

Import of sensitive products 
(Deb. 2. Vol. XI. 26-07-2(05) 
Col. 365-66 

Improvement in FP Sector 
(Deb. I. Vol. XI.2S-07-200S) 
Col. 400-0 I 

Improvement of Oil Palm Cultivation 
(Deb. I, Vol. XI, 2S-07·200S) 
Co1.215·16 

Indo-Austria Bilateral Trade 
(Deb. 20. Vol. XII. 23-08-2(05) 
Col.2S3-54 

Indo-Bangladesh Trade 
(Deb. 16. Vol. XII. 16-08-2(05) 
Col. 281-82 

Indo-China Trade 
(Deb. 7. Vol. XI. 02-08-2(05) 
Col. 236-37 
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Indo-DIMn Gu Pipeline Project 
(Deb. I •• ..01. XII, 11420(5) 
Col. 39 

IlICIo-Pak Meet 01 Wul .... Sarrap 
(DIb. I, \VI. XI. 2S~7-200S) 
Col. 501-10 

Indo-PakisllA Tea Trade 
(Deb. 16. \VI. XII, 16-08-2005) 
CoI.3S7 

Indo-US Bilateral Trade 
(Deb. 16. Vol. XII. 16-08-200S) 
Col.25~ 

Intellectual Property Rights 
(Deb. 2, Vol. XI. 26-07-2(05) 
Col. 529 

Lowering Down Target of Economic 
Growth 
(Deb. 8, Vol. XI, 03-08-2OOS) 
Col. 168 

Manual on Procurement 
(Deb. 9, Vol. XI, 04-08-2(05) 
Col. 283-84 

Merger ofllSCO with SAIL 
(Deb. I. Vol. XI, 25-07-2(05) 
Col. 332 

Merger ofTextile Schemes 
(Deb. 15, Vol. Xll.12-08-2(05) 
Col. 67-68 

National Child Welfare Board Bill, 2005 by 
Shri Rayapati Sambasiva Rao - Int. 
(Deb. 15. Vol. XII. 12-08-2(05) 
Col. 354 

National Development Council Meeting 
(Deb. 3. Vol. XI. 27-07-200S) 
Col. 88-89 

National Power Policy 
(Deb. S. Vol. XI, 29-07-2005) 
CoI.3~5-96 

Need to clear pending proposals of rural 
development projects of Andhra 
Pradesh (MUR 377) 
(Deb. 8, vO/. XI, 03-08-2(05) 
Co1.S37-38 

Need to clear the pending proposal for 
doubling and electrification of 
railway line from Bibinagar to 
Nadikudi and construct a railway line 
between Obulavariplli and 
Krishnapatnam Port in Andhra 
Pradesh (MUR 377) 
(Deb. 24. Vol. XIII, 30-08-200S) 
Col. 57 

Need to grant environmental clearance to 
the pending Irrigation projects of 
Andhra Pradesh (MUR 377) 
(Deb. 17, Vo/. Xli. 17-08-2(05) 
Col. 479 

New Policy on Maps 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 169-70 

Non Listed Companies 
(Deb. 10. Vol. XI. 05-08-2(05) 
Col. 282-83 

Opening of Birgunj Inlal'\d Container 
Depot, Nepal 
(Deb. 12. Vol. Xll. 09-08-2(05) 
Co1.378-79 

Pending Cases of Litigations 
(Deb. 15. Vol. XlI. 12-08-2005) 
Col. 253 

Performance ofB1. Cotton 
(Deb. II, Vol. XII. 08-08-2005) 
Col. 235-36 
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Pilot Market Survey Project 
(Deb. 17. \OJ. XH.17.()1.~) 
CoI.30S-06 

Poor oW-tiki l"OIII P.D.5. 
([)lb. 19.~.)uI,22~200S) 

CoI.6S~ 

P~lixc"' .. 
(Deb. 10, \bI. XI, OS-OI-200S) 
Col. 233 

Production of Chilli 
(Deb. 6,Vol. XI, 0I-08-200S) 
Col. 249-S0 

Production of Foodsraills 
(Deb. I. Vol. XI. 2S-07-200S) 
Col. 33S--37 

Production of Phosphate 
(Deb. II. Vol. XII, 08-08-200S) 
Col. 79-80 

Prohibition of Extravagant ExpeJlditure on 
Marriage Bill. 2005 by Shri Rayapati 
Sambas iva Rao-Int. 
(Deb. IS, Vol. XII, 12-08-2005) 

. Col.3S0 

Purchase Preference Policy 
(Deb. 9, Vol. XI,04-08-200S) 
Col. 83-84 

Railways Share in Central Road Fund 
(Deb. 9. Vol. XI, 04-08-2005) 
Col. 317 

Ram N iwas M irdha Committee 
(Deb. 22, Vol. XIII, 25-08-2(05) 
CuI. 147-48 

Refining Capacity of Refineries 
U>-b. 22. Vol. XIII, 25-01-200S) 
Col. 106-07 

IQfonN in Mililary Justice System 
(Deb. II. Vol. XII. 11-01-2005) 
CoI.2SI 

Rejection of Consignment from India 
(Deb. 7, Vol. XI,02-08-200S) 
Col. 137-38 

Report Card of AP in National Human 
Development Report 
(Deb. 13, Vol. XII. IO-08-200S) 
Col. 137-38 

Restoration of Military Aid to Nepal 
(Deb. 17. Vol. XII. 17-08-200S) 
Col.IS9 

Restructure of Postal Network 
(Deb. 3. Vol. XI. 27-07-200S) 
CoI.14S 

Revenues Earnings from Freight Traffic 
(Deb. 4. Vol. XI. 28-07-200S) 
Col.147~8 

Revision of Companies Act. 1956 
(Deb. S. Vol. XI. 29-07-200S) 
Col. 369-70 

Revival of Concept of Assisted Sidingsi , 
(Deb. 22. Vol. XIII. 2S-08-200S) 
Col. 321-22 

Sarva Shiksha Abhiyan 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. 293 

Setting Up New Regulatory Regime 
(Deb. 13. Vol. XII. 10-08-2(05) 
Col. 349-S0 



... ~ 
SpKiIJ &onomic Zoaa 

(018.20. \bI. XII. 23 ... .,) 
CoI.20~7 

S1rIIecY in Oil Pricin, 

(Deb. 9, \W. XI.""" .,) 
CoI.IS7-SI 

Uparadiaa F1Icilities at M¥r Hospitals 
(Deb. 3, \01. XI. 27'()1-2003) 
Col. 320-21 

US India's Human Rights Enforcement 
(Deb. 20. \tl1. XII. 23'()8-200S) 
CoI.9S-96 

, Use oflsraeli Pipe Line 
Strengthe", of Statistical System/Data 

(Deb. '4. \bl XII. J 1-01-2(05) 
ColloctiOil 

(Deb. 21. Vol. XIII. 24-01-2005) 
CoU10-11 

Supply of surveillance/couRter 

surveillance equipments 

(Deb. 22. Vol XIII. 2S..()I·2~) 
Col. 333-34 

Survey on Industrial Growth 

(Deb. 7. Vol. XI. 02'()8·2005) 
Col. 302·03 

Survey Regardina Slum Dwellers 

(Deb. 12. \tll. XII. 09-01-20(5) 
Col.104.()5 

Textile Exports 

(Deb. 12. Vol. XII. 09.o8-200S) 

Col. 388-89 

Trade relation with Pakistan 

(Deb. 2. Vol. XI. 26-07.2(05) 

Col. 373-74 

C~233-34 

Violations on Indo-Bangladesh Border 
(Deb. 12. \01. XII. ~·20(5) 
CoU21 

Visit of Foreign Dignitaries 
(Deb. 3. Vol. XI. 27-07-2005) 
CoI.SOI-14 

Ratbod. Shri Haribhau 

Action Plan for Small and Medium 
Industries 
(Deb. 12. Vol XII.09'()1-200S) 
Col. 121 

Aareement between India and Atomic 
Institute of Europe 
(Deb. 3. Vol. XI, 27'()7-200S) 
Col. 132-33 

Air Services between India and Bhutan 
(Deb. 9. Vol. XI. 04.()8-200S) 
Col. 102-03 

U nscrupu lous use of Pestic ides 

Hospitals 

. I 
In I Amount Spent on Construction of 

I 

(Deb. 8. Vol. XI, 03'()8-2005) 

Col. 375-76 

National Highways 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 332-35 
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Assistance from Japan for Railway Project 
(Deb. 22, Vol. XIII, 2S"()S-200S) 
Col. 127-28 

Closure ofNathpalhakri Power Plant 
(Deb. 5, Vol. XI. 29-07-2005) 
Col. 229-30 

Commission of Dealers 
(Deb. 4, Vol. XI, 28-07-20(5) 
Co1.334~3S 

Construction of Housing Units 
(Deb. 9. Vol. XI,04-08-200S) 
Col. 51-52 

Defence Cooperation with Sri Lanka 
(Deb. 9. Vol. XI. 04-08-2005) 
Col. 285-86 

Delayed/WrongINon-Delivery of Letters 
(Deb. 17, Vol. XII. t 7-08-200S) 
Col. 14-15 

Demand for Supplementary Grants 
(Railways), 2005-06 and Demands for 
Excess Grants (Railways), 2002-03 
(Deb. 14. Vol. XII,II-08-2005) 
Col. 475-76 

Development of Stations as Model 
Stations 
(Deb. 18. Vol. XII. 18-08-2005) 
Col.207-OS 

EquipmentslWeapons to Police in NCR 
(Deb. 20. Vol. XII. 23-OS-2005) 
Col. 23-24 

Export of Animals 
(Deb. 20, Vol. XII, 23-OS-2005) 
Col.12S-29 

Export Subsidy to Farmers 
(Deb. 12, Vol. XII.09-0S-200S) 
Co1.l70-71 

Failure of the Government to take action 
against persons indicted by the 
Nanavati Commlslion of Inquiry -
(AM) - motion negatived 
(Deb. 13. Vol. XII, 10-08-200S) 
CoI.SI7-IS 

GoodsTrain Corridor Project 
(Deb. 4, Vol. XI. 28-07-2005) 
Col. 131-32 

High Court and Supreme Court Judges 
(Salaries and Conditions of Service) 
Amendment Bill. 2005 
(Deb. 21, Vol. XIII, 24-08-2(05) 
Co1.563~5 

Introduction of Character Key Boards of 
Indian Languages 
(Deb. 21 , Vol. XIII,24·{)8-2005) 
CoUI-S1 

Labour Representatives in International 
Labour Conference 
(Deb. 6, Vol. XI, Ol-08-200S) 
Col. 226-27 

National Rural Employment Guarantee Bill. 
2004 -Consid. 
(Deb. 19. Vol. XII, 22-08-2(05) 
Col. 704--06 

Natural Calamities in the Country (OUR 
193) 
(Deb. 3, Vol. XI. 27-07-2005) 
Col. 664-67 

Need to increase the percentage of 
reservation provided to Banjara and 
other Nomadic tribes for their socio-
economic and educational upliftment 
(MUR377) 
(Deb. 17. Vol. XII. 17-08-2005) 
Col.4S0 
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Need to set up a National Commission for 
the Welfare of Banjara Community in 
the country (MUR 377) , 
(Deb. 9, Vol. XI, 04..()S-2005) 

Col. 364.65 

New Scheme for Credit FIQw to SSI 
(Deb. 20, Vol. XII, 23-08-2(05) 
Col. ISO-51 

Noise Pollution in Zoo 
(Deb. 6, Vol. XI, 01-08-2005) 
CoI.265~ 

Progress regarding Humid Land 
(Deb. II. Vol. XII, 08-08-2005) 
Col. 461 

Promotion of Sports in Rural Areas 
(Deb. 13. Vol, XII. 10-08-2(05) 
Col. 286 

Proposal to Sustain Ghana National Park 
(Deb. II. Vol. xu. 08-08-2005) 
Col. 118-19 

Raising Quantity of Garbage 
(Deb. 6, Vol. XI, 0 1-08-2005) 
Col. 352-53 

Restoration ofMiJitary Aid to Nepal 
(Deb. 17, Vol. XII. 17-08-2005) 
Col. 159 

Scheme to Increase Freight Carriage by 
Goods Trains 
(Deb. 9, Vol. XI. 04~S-200S) 
Col. 86-87 

Security for Amarnath Pilgrims 
(Deb. L2, Vol. XII, O9-OS-200S) 
Col. 3 J 5-16 

Ibwale, Shrt Mobaa 

Bio-Tech Park 
(Deb. 15, Vol. XII. 12~S-200's) 
Col. 173-74 

Disposal of Immunization Waste by 
Hospitals 
(Deb. I, Vol. XI, 2's-07-200S) 
Col. 402'()3 

Environmental Clearance for Industrial 
Plants 
(Deb. I, Vol. XI, 2S.()7-200S) 
Col. 130-34 

Exploration of Oil Resources 
(Deb. 14, Vol. XII. 11-08-2005) 
Col. 32 

Ganga Action Plan 
(Deb. 6, Vol. XI, 0I-08-200S) 
Col. 149-S0 

MOdernisation ofNTC Mills 
(Deb. IS, Vol. X1I,12-08-200S) 
Col. 21 

National Coastal Protection Project 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 164 

Reviewing Permission for BT Cotton 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 434-35 

Situation arising out of the devastating 
fire that broke out in Bombay High Oil 
platform of ONGC on 27· July, 2005 
resulting in loss of lives and property 
worth crores of rupees and steps taken 
by the Government in regard theretE> 
(CA) 
(Deb. 16. Vol. Xli. 16-08·200S) 
Col. 381, 3S5-99 
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Rawa., Prot Ra .. Sinp 

Abolition of Child Labour Bill, 2005~ 
Consid &: Withdrawn 
(Deb. IS, Vol. XII,12-08-200S) 
Col. 3S9--62 

Airstrip at Kishangarh 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 79 

APDRP 
(Deb. 15, Vol. XII, 12-08-2005) 
CoL 39-10 

Centrally Protected Monuments in 
Rajasthan 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 180--90 

Construction of Structures 
(Deb. 19, ~I. XII, 22-08-2005) 
Col. 235-36 

Demand for Supplementary Grants 
(Railways), 2005-06 and Demands for 
Excess Grants (Railways), 2002-03 
(Deb. 14, ~I. XII. 11-08'-2005) 
Col. 369-73 

Encouraging Activities of Youth Affairs 
and Sports 
(Deb. 21 , Vol. XIll, 24-08-2005) 
Col. 230--36 

Misuse of Funds Meant for Anganwadi 
Centres 
(Deb. 20, ~1. XII, 23-08-2005) 
Col. 48-49 

Need for an effective law to take action 
against fake Universities in the country 
and steps taken by the Government in 
regard thereto (CA) 
(Deb. 20, \bl. XII, 23-08-2005) 
Col. 400 

Need for construction of an airport at 
Kayad, Ajmer, Rajasthan(MUR 377) 
(Deb. 14, \bl. XII, 11-08-2005) 
Col. 323-24 

Payment of Wages (Amendment) Bill, 2004 
- Consid. & Pass 
(Deb. 17, Vol. XII, 17-08-2005) 
Col.Sll-14 

Reservation of one third of seats for 
women in all the State Legislatures and 
Parliament 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 470--72 

Situation arising out of spread of 
encephalitis in the country and steps 
taken by the Government in regard 
thereto (CA) 
(Deb. ~5, Vol. XII, 12-08-2005) 
Col. 326 

LPTIHPT Telecasting Centres in Rajasthan Transfer PolIcy of SAl 
(Deb. 18, Vol. XIL 18-08-2005) (Deb. 21, Vol. XIII, 24-08-2005) 
Col.28~ 

Misuse of Export Benefits 
(Deb. 15, Vol. XII, 12-08-2(05) 
Col. 28-29 

Col. 70--76 

Use of Railway Land (H.A.H. Dis) 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 395-96 
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Rawat, SbriAsbok Kumar 

Incident of Looting in Train 
(Deb. 22, \\)1. xm, 25-08-2005) 
CoI.2S7-S9 

Need to provide basic amenit.ies at 
Naimisaranya in Misrikh Parliamentary 
Constituency, Uttar Pradesh with a 
view to ~ tourism and-pjlgrimage 
in the year (MUR 377) 
(Deb. 24, Vol. xm, 30-08-2005) 
Col. 63 

Railway Ptojas 
(Deb. 22, \\)1. xm, 2S.()S-200S) 
Col. 192-94 

Trade with Indonesia 
(Deb. 20, \\)1. XD,23.()8-200S) 
Col. 217-18 

Ibwa., Sllri Ka .... Pnud 

Adoption of Small Family Norms 
(Deb. 13, \t)1. XII, 10-08-2005) 
CoI.7~O 

Allotment of STD/ISD/PCO Booths At 
Stations 
(Deb. t 8, Vol. XII, t 8-08-2005) 
Col. 22t-22 

Amount Spent on Construction of 
National Highways 
(Deb. S, Vol. XI, 03'()B-200S) 
Col. 332-3S 

AYurvcdiclUnaniIHomocopathic Colleges 
(Deb. 13, Vol. XU,l0-0S-200S) 
Col. 373-74 

Baba Saheb Bheem ~.'ao Am'edkar 
Hastshilp Yojana 
(Deb. 15, Vol. XII, 12.()S-200S) 
Col. 134 

Cancer Testing Facility 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 483-84 

Cases Pending with CBI 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 276-77 

Establishment of Agro and Rural 
Industries 
(Deb. 7, Vol. XI, 02-OB-200S) 
Co1.27S--80 

Establishment ofESI Hospitals 
(Deb. 19, Vol. XII, 22-OS-200S) 
Col.S7 

Export of WhelltIR ice 
(Deb. 11, Vol. XII, 08-08-2005) 
Col. 256-S7 

Flood Control Programme 
(Deb. 19, Vol. XII, 22-08-200S) 
Col. 338-39 

Foreign Capital Investment 
(Deb. 12, Vol. XlI,09-08-2005) 
Co1.21~22 

Functions ofNPPCO 
(Deb. 21, Vol. XIII, 24-08-200S) 
Col. 180-81 

Growth Centres Scheme 
(Deb. 12, Vol. XII, 09-08-2005) 
Col.16S-70 
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Increase in Uterus and Breast Cancer 
Patients 
(Deb. 21, Vol. XIll, 24-08-2(05) 
Col. 95-300 

Integrated Wasteland Development 
Programme 
(Deb. 10, Vol. XI, 05-08-2(05) 
CoI.24S-48 

Internal Resources for Development and 
Expansion of Projects 
(Deb. I a, Vol. XII, 18-08-2(05) 
Col. 121-22 

Irrigation Projects under AIBP 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 222-23 

Land at Nominal Rates to Private Hospitals 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 27-34 

Multinational Companies in Development 
Works ofN.Hs. 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 328-44 

Organisation of Parliament Competition! 
Programmes 
(Deb. 20, Vol. XII. 23-08-2(05) 
Col. 25 I-52 

Poverty Alleviation Pro~r8mme 
(Deb. 7. Vol. XI, 02-08-2005) 
Col. 195-99 

Power Generation 
(Deb. 10, Vol. XI. 05-08-2005) 
CoI.2S8-3IS 

Production of Commission Based TV 
Programme 
(Deb. 22, Vol. XIII. 25-08-2(05) 
Col. 255-56 

Promotion of Cottage Industries 
(Deb. 16, Vol. XII, 16-08.2(05) 
Col. 2 19-26 

Promotion ofSericulture 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 258·59 

Promotion to SSI and N.E. States 
(Deb. 20, ~I. xu. 23-08-2(05) 
. Col. 47-48 

Security Measures at Bombay High 
(Deb. 22, Vol. XIll, 25-08-2(05) 
Co1.314-16 

SICA Act, 1985 
(Deb. 15, Vol. XII,12-08-2(05) 
Col. 266-67 

Sick Industries 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 132-33 

SMI Study for SSI 
(Deb. 20, Vol. XII, 23-08-2(05) 
Col. 198-202 

SSI Products 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 129 

Technology for Handloom 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 169 

World Bank Loan for Drinking Water and 
Sanitation Programme 
(Deb. 15. Vol. XII, 12-08-2005) 
Col. 220-21 

Reddy, Shri G Karun.kara 

AIR/DO Coverage in Kamataka 
(Deb. 4, Vol. Xl, 28-07-2005) 
Col. 205 

Allotment of Petrol Pumps by IBP 
(Deb. 18, Vol XII, 18-08-2005) 
Col.n 

Allotment of Time for Telecasting Serials 
(Deb. 9, Vol. Xl, 04-08-2005) 
Col. 55-56 
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Appointment on Compassionate Grounds 
(Deb. II, Vol. XII, OS-08-2(05) 
Col. 471-72 

Assistance to Modernise Dairy System 
inKamataka 
(Deb. I, Vol. XI,25-07-2(05) 
Col. 432-33 

,:ntral Assistance to Social 
Organisations 
(Deb. 16. Vol. XII. 16-08-200S) 
..:'01.37-38 

Centrally sponsored Schemes under HRD 
(Deb. 2, Vol. XI. 26-07-2(05) 
Col. 551 

COFEPOSA 
(Deb. IS, Vol. XII,12-08-200S) 
CoI.2SI-83 

Coffee Growers 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 325-38 

Computer and Internet Facility in Villages 
(Deb. 8, Vol. Xl, 03-08-2005) 
Col. 280-81 

~oncessional Tickets on Compassionate 
Grounds 
(Deb. 4, Vol. Xl, 28-07-2005) 
Col. 32S-26 

Conservation. of Monuments by AS) 
(Deb. 22. Vol. XlII,25-08-200S) 
Col. 195-200 

Constitution (Amendment) Bill, 2004 
(Insertion of new article 47 A) by 
Shri Suravaram Sudhakar Reddy-
Consid. 
(Deb. 22, Vol. XIII,2S-08-200S) 
CoI.S94-98 

Construction of Airports 
(Deb. 14, Vol. XII, 11-08-2005) 
Col 110-11 

Construction of Dams 
(Deb. I I, Vol. XII, 08-0S-2(05) 
Col. 385-419 

Construction of Watersheds 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 57-72 

Cultural Agreements with Countries 
(Deb. 9, Vol. XI, 04-08-200S) 
Col. ISS-56 

Death-Cum-Retirement Gratuity 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 367-68 

Development of Basic Infrastructure 
(Dcob. 17, Vol. XII, 17-01-2(05) 
Col. 255-56 

Development ofKrishnapatnam Port 
(Deb. 17, Vol. XII, 17-08-2(05) 
Col. 83-84 

Development ofTextile Industry 
(Deb. S, Vol. XI, 29-07-200S) 
Col. 309-23 

Elections for Central COl.lncil of 
Homoeopathy 
(Deb. 3, Vol. XI, 27-07-2(05) 
Col. 493-94 

Export of Food grains 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 118-24 

Fare Structure 
(Deb. 18, Vol. XlI,I8-08-2005) 
Col. 241 

Financial Assistance to Dependents of 
Beedi Workers for Major Surgeries 
(Deb. II, Vol. XII, 08-08-2OOS) 
Col. 282-83 

Financial Assistance to States for Export 
Infrastructure 
(Deb. 2, Vol. XI,2~7-200S) 
Col. 106-112 
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Financial Assistance to VOsINGOs for 
Handicapped Persons 
(Deb. 9, \bl. XI, ~1-200S) 
CoI.289--92 

fleet Stronp 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 215-76 

FM Radio Stations 
(Deb. 4, Vol. XI, 28~7-200S) 
Col. 53-74 

Foreian Currency Loan for Export 
(Deb. IS, Vol. XII, 12~8-2005) 
CoL 174 

Funds Generated by NHAI for Projects 
(Deb. 17, \bl. XII, 17..()8-200S) 
Col. lSI-59 

Funds under Tribal Sub Plan 
(Deb. 7, \bl. XI,02"()8-200S) 
Col.l31 

Golden Quadrilateral Project 
(Deb. 13, Vol. XII, 1~8-2()()S) 
CoI.486-96 

Growth rate ofSSls 
(Deb. 2, \bl. XI, 2~7-200S) 
Col. 48S-87 

Guidelines for financial assistance to 
States 
(Deb. 10, \bl. XI. OS..()8-200S) 
CoI.~S3-S4 

Health Mell 
(Deb. 13, Vol. XII, 10"()1-200S) 
Col. 328-30 

Import of Pulses 
(Deb. 12, \bl. XII, 09"()8-200S) 
Col. 364-70 

ImportlExport of Agro Products 
(Deb. 2, \bl. XI,26-07-2(05) 
Col. S77-579 

Improvement in Tourism Infrastructure 
(Deb. 19, Vol. XlI,22~8-2()()S) 
Col. 332-35 

Infrastructure Development in Karnataka 
(Deb.21, \bl. XW,24-08-200S) 
Col. 336 

Infrastructure Facilities at Airports 
(Deb. 22, ~1. XUI, 2S~8-200S) 
CoI.IS3 

Leprosy Eradication Programme 
(Deb. 13, Vol. XII, I~S-200S) 
C01.8S-86 

Merger of Banks 
(Deb. 5, Vol. XI, 29..()7-200S) 
Col.207"()8 

National Hishway Development Projects 
(Deb. 13, Vol. XII, 10..()8-200S) 
Col510-14 

National Power Policy 
(Deb. 10, Vol. XI. 0s"()8-2005) 
Col. 57-58 

NCI'E 
(Deb. 7, Vol. X1,02~8-200S) 
Col. 322-23 

Need for construction of a Road over- ., 
bridge on National Highway No:63 
between Ankola-Gooty Section in 
Bellary city and a Road underbridge at 
Satyanarayanpet Railway Gate (MUR 
371) 
(Deb. 14, Vol. X1J,II"()1-200S) 
Col. 322 

Need to continue 'National Programme of 
Rehabilitation for Perlons with 
Disabilities' Scheme in Bellary district, 
Karnataka (MUR 377) 
(Deb. 3, \bl. XI, 27~7-200S) 
CoI.6IS-16-

Need to release more funds for early 
completion ofKottur-Narihara railway 
line Projects (MUR 377) 
(Deb. 23, \bl. XIII,29..()8-2005) 
Col. 53 
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New Developmental Schemes and 
Programmes in Agriculture 
(Deb. 6, ~1. XI, OI-08-200S) 
Col. 434-36 

New Legislation on Small and Medium 
Industries Development Bill 
(Deb. 16, \t)1. XII, 16-08-200S) 
CoI,)41-43 

Newspapers and Weeklies 
(Deb. 14, ~I. XII, 11-01-200S) 
Col. 140-42 

Oil Wells 
(Deb. 9, ~1. X1,04-01-200S) 
CoI.2S6-S7 

Outstanding Amount against Government 
Offices 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 290 

Pending Cases in Labour Courts 
(Deb. 6, ~1. Xl, 01-OS-200S) 
CoI.2~ 

People Living Below Poverty Lme 
(Deb. 20, Vol. XII, 23-01-200S) 
Col. 261-62 

Pcrfonnance of National Cancer Control 
Programme 
(Deb. I, ~1. XI, 03-08-200S) 
Col. 41-4S 

Pennission to Private Airlines 
(Deb. 4, ~t XI, 28-07-200S) 
Col. 211 

Petroleum Depots 
(Deb. II, ~1. XIl,I8-CI-200S) 
Col. 174-77 

PMRY in K.amataka 
(Deb. 7, Vol. Xl,02-01-200S) 
CoI.30~7 

Power Generation 
(Deb. 10; VoL XI, 05-01-2(05) 
Col. 283-311 

Price oflmported Tea 
(Deb. 12, Vol. XII, 09-08-200S) 
Co1.2S3-S4 

Procurement of Radio Sets 
(Deb. 22, ~1. XlII,2S-OI-200S) 
CoI.IOS-06 

Production of Sugarcane 
(Deb. I, ~I. Xl, 2S-07-200S) 
CoI.2S~S6 

Project under FDI in Kamataka 
(Deb. 7, Vol. XI,02-01-200S) 
Col. 246-48 

Quality of Medical Services in Clinicsl 
Nursing Homes 
(Deb. 21, ~1. XIII. 24-08-200S) 
Col. 69-70 

Rate of interest on investment 
(Deb. I O. ~1. XI, OS-08-200S) 
Col. 177 

Recovery of Outstanding dues by 
Doordarshan 
(Deb. 22, Vol. Xlll. 2S-01-200S) 
Col. 262 

Research Projects in ICAR 
(Deb. I. ~1. XI. 25-07-2005) 
Col. 299-3 13 

Resolution Approval ofRec:ornmendations 
in the Second Report of Railway 
Convention Committee and Railways 
(Amendment) Bill, 200S - Consid. 
(Deb. 23, Vol. XIII, 29-08-200S) 
Col. 172 

Revamping of AIR Ser\tices 
(Deb. 4, Vol. XI. 2I-07-200S) 
Col. 346 

Revamping of Rural Development Scheme 
(Deb. S, Vol. XI,29-07-200S) 
Col. 157-58 

Review of Centrally Sponsored Scheme 
(Deb. 2, Vol. XI, 26-07-200S) 
Col. 460-462 
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Satenite Telephone System in inaccessible 
Areas 
(Deb. 17, Vol. XlI,17-08-2005) 
Col. 226-27 

Schemes for Promoting Sports in 
Kamataka 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 424-37 

Setting up of Industry in l{arnataka 
(Deb. 12. Vol. XII, 09-08-2005) 
Col. 97 

Solar Energy 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 210-11 

Special Status to States under AIBP 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 287 

Steps to Increase Software Exports 
(Deb. 3, Vol. XI, 27-07-2005) 
CoI.I04--06 

Supply of Gas to Power Plants 
(Deb. 14, Vol. XII. 11-08-2005) 
Col. 288-92 

Taj Mahal 
(Deb. 9, Vol. XI. 04-08-2(05) 
Col. 89 

Telecom Facilities in Karnataka 
(Deb. 8. Vol. XI, 03-08-2005) 
Col. 465 

Telecom Facilities in Tribal Villages of 
Karnataka 
(Deb. 13, Vol. XII,I 0-08-2(05) 
Col. 448-49 

Telephone Connection to Village 
Panchayat in Karnataka 
(Deb. 3, Vol. XI,27-07-2005) 
Col. 565-66 

Telephone Exchanges in Kamataka 
(Deb. 3, Vol. XI,27-07-2005) 
Col. 549-55 

Upliftment of Rural Women 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 161-66 

Utilization of Grants by State Universities 
(Deb. 12, Vol. XII, 09-08-2(05) 
Col. 389--406 

Vocational Re.habilitation Centres for 
Handicapped 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 93-94 

World Bank Loan for PGCIL 
(Deb. IS, Vol. XII, 12-08-2(05) 
C'<ll. 85-86 

Youth Camps in Karnataka 
(Deb. 21, Vol. XIII,24-08-2(05) 
Col. 237-38 

Reddy, Shri M. Raja Mohan 

14 Years Lite Term 
(Deb. 2, Vol. XI, 26-07-2(05) 
Col. 537 

Academic Exchanges between India and 
Pakistan 
(Deb. 8, Vol. XI. 03-08-2005) 
Col. 176-77 

Andhra Pradesh Livelihood Project 
(Deb. IS, Vol. XII. 12-08-2005) 
Col. 119-20 

Bringing Back Sword of Chhatrapati 
Shivaji 
(Deb. 3, Vol. XI. 27"()7-2005) 
C'<l1.225 

Conservation of Water Resources 
(Deb. 19, Vol. XII, 22-08-2(05) 
C'<l1.237-38 
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Construction Work OJ! National Highways 
(Deb. 13, \\)1. XII, 1().()I-200S) 
Col. I 52·5J 

Direct Flight to Hydertlbed 
(Deb. 22, \bI. X1U, 2s-oa·lO(5) 
Col. 113 .... 

FDI in PriVIIC FM lWIio 
(Deb. 4, \\)1. XI,l8-07·20(5) 
Col. 114-15 

Handing over Begumpet Airport to IAF 
(Deb. 22, ~I. XIII, 25-08-2(05) 
Col. 25J-S4 

Health IntUrance Scheme 
(Deb. 21, ~1. XIII, 24-08-2(05) 
Co1.216-17 

National Highway Development 
Proaramme 
(Deb. 13, ~I. XII. 1().()8.2005) 
Col. 640--44 

National Highways Authority of India 
(Deb. 8, \\>1. XI, 03-08-2005) 
Col. 307 

New Civil Aviation Policy 
(Deb. 22, ~1. XIII, 2S-08-200S) 
Col.26S 

Production of Sqar 
(Deb. 6, \\>1. XI, 01..()1·2005) 
Col. 203-04 

Protection ofSati 
(Deb. 12, ~I. XII,09-08-200S) 
Col.l07-Oa 

Reduction in Academic Burden 
(Deb. 16, ~1. XII, 16-08·200S) 
Col. 12-17 

Reforms in Power Sector 
(Deb. S, ~1. XI, 29-07-20(5) 
Col. 263--6S. 290 

~ampin8 of Delhi IIftd Mumbai Airports 
(Deb. 4, ~1. XI,28-07-20(5) 
0>1.143 

Tobacco 
(Deb. 20, \bl. XII, 23.()8-200S) 
CoI.S3·S4 

Tran.port and Storage Facility 
(Deb. I, \bl. XI,25-07·2005) 
CoJ.409·IO 

Visit of delcaation to Pakistan 
(Deb. 2, ~1. XI, 26-07-200S) 
Col. 458 

Visit of Domestic Tourists Abroad 
(Deb. I, ~I. XI. 2S-07-2(05) 
Col. 239-40 

Wastage of River Water 
(Deb. II, ~1. XII, 08-08-200S) 
Col. 246-47 

Reddy, Shri M. Sree.lvl •• '" 

Aircraft Engineering Centres 
(Deb. 14, ~1. XII, 1I-08-200S) 
Col. 200 

Airing of DO Programmes through 
Internet 
(Deb. 14, Vol. XII. 1I-08-200S) 
Col. 10 

Building Multi·role Helicopters 
(Deb. 22, ~I. XIII, 2S-08-200S) 
Col 237 

Commercial Plant Tissue CUItIJrC 
Laboratories Training Facility 
(Deb. II, ~I. XII, Oa-Oa·200s) 
Col. 286-91 

Corpus of Funds for Visually 
Handicapped 
(Deb. 22, Vol. XIII, 2S-08·200S) 
CoLl]S 

Credit to Informal Sector 
(J)eb. 15, ~1. XII, 12-Oa-2OQS) 
CoI.IIS-16 . 

Degree in Engineering 
(Deb. 16. Vol. XII. 16-08-2(05) 
Col. 269-70 
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Export of Jaggory 

(Deb. 16, \VI, XlI,I6-08-l(05) 
CoI.2.3~ 

Free-Visa Facility for Journalists 
(Deb. 13, \VI. XII, 10-08-2005) 
Col. 636 

Halt of trains in rural areas 
(Deb. 14, \VI. XII, 11-08-20(5) 
Col. 236-37 

Improvement in Ground'Water Position 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 432-33 

Improvement in Sanitation 
(Deb. 22, Vol. XIII, 25-08-2(05) 
CoI.2a3 

Inc~ in Air Tr.ffi~ 
(Deb. 18, ~I. XII, 18-08-2005) 
Col. 7-17 

Infrastructure Status to Housing Sector 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 233 

Integration ofStccl Units 
(Deb. 6, Vol. XI. 01-08-2(05) 
Col. 18-19 

Introduction of Spun Care 
(Deb. 14, Vol. XII,II-08-2(05) 
Col. 244 

Legislation for welfare of disabled 
(Deb. 4, Vol. XI, 28-07-2(05) 
CoJ..l4S-48 

Market Stabilization Fund 
(Deb. 16, Vol. X1I,I6-08·2(05) 
Col. 146 

National Commission for Children 
(Deb. 7, \obI. XI, 02-08:'2005) 
Col. ISO 

Need to maintain full-fledged cattle farms 
in Ongole, Andhra Pradesh for breeding 
Ongole Bull (MUR 377) 
(Deb. 14, \obI. XII,I 1-08-2(05) 
Col. 320 

Need to IIIIlction Kaniairi Water SlIPPly 
Scheme in OAjole Parliamentary 
Conltitue~ Andhra Pradesh (MUR 
371) 
(Deb. 21, \obI. XIII, 24-08-2005) 
Col. 469-70 

New Deal for Farm Investments 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 121-22 

Over ~ged Indian Fleets 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 189-91 

Pesticide Norms 
(Deb. 6, \VI. XI, 01-08-2(05) 
Col. 294-95 

Petroleum and Natural Gas Regulatory 
Board 
(Deb. 4. \VI, XI. 28-07-2(05) 
Col. 155-56 

Police Reform 
(Deb. 20, \VI. XII. 23-08-2(05) 
.CoI.174-76 

Private Investment in Retail Sector 
(Deb. 20. \obI. XII, 23-08-2005) 
Col. I 19-20 

Production of Iron Ore 
(Deb. 6, \obI. XI. 01-08-20(5) 
Col. 32 1-23 

Quality of drinking waler sources 
(Deb. 10, Vol. XI. 05-08-2005) 
Col. 155-56 

Raising of Height of Platform 
(Deb. 22. \VI. XIII, 25-08-2(05) 
Col. 296 

Rajiv Gandhi Grameen Vidyutikaran Yojana 
(Deb. S. \obI. XI. 29-07-2005) 
Col. 284-87 

Redesigning of EMU 
(Deb. 18. \obI. XII. 18-01-2005) 
CoI.ns 
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Rise in Caesarean Cases 
(Deb. 17. Vol. XII, 17-OS-2(05) 
Col. 14849 

Sale of Chinese Clothing Items 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 151-53 

Security to Mansarovar Pilgrims 
(Deb. 12, Vol. XII, 09-08-200S) 
Col. 160-61 

Spurt in Diseases during Monsoon 
(Deb. 3, Vol. XI, 27-07-2005) 
CoI.12~26 

Technology Mission for Coconut Industry 
(Deb. 11, Vol. XII. 08-08-2005) 
Col. 131-32 

Trade between India and ASEAN 
Countries 
(Deb. 12. Vol. XII, O9-OS-2(05) 
Col. 353-54 

Training Programme 
(Deb. 7. Vol. XI. 02-08-2005) 
Col. 237-38 

Use ofMachincry in Sampooma Garmeen 
Rozgar Yojana 
(Deb. IS. Vol. XII. 12-08-2(05) 
Col. 192 

Reddy, Shri Madhusudan 

Eleventh Report of Committee on Private 
Members' Bills and Resolutions by 
Madhusudan Reddy-·-Presented 
(Deb. 5, Vol. XI. 29-07-2005) 
Col. 449-50 

Reddy. Shri N. Janardhana 

Amendment in Indian Penal Code 
(Deb. 12. Vol. XII,09-OS·2005) 
Col. 106-07 

Ban on Sale of Non-Iodised Salt 
(Deb. 12, Vol. Xli, 09-08-200S) 
Col. 345---47 

Conference ofDistt. Collectors 
(Deb. 3. Vol. XI, 27-07-2005) 
Col. 291-92 

Employment to retired engine drivers 
(Deb. 14, Vol. XII, 11-08-2(05) 
Col. 234 

Export of Mangoes 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 455-457 

Hiring of Pilots from Abroad 
(Deb. 22. Vol. XIII. 25-OS-2005) 
Col. 167 

Import of Coal for Power Projects 
(~b. S, Vol. XI. 29-07-2005) 
Col. 200-201 

Intake/Outgo ofiAS/lPS Officers 
(Deb. 17, Vol. XII. 17-08-2005) 
Col. 201 

Permanent Scat in UNSC 
(Deb. 3. Vol. XI, 27-07-200S) 
Col. 566-67 

Petroleum Pipeline from Jammu to 
Sri nagar 
(Deb. 22. Vol. XIII. 2S-08-2005) 
Col. 256-57 

Pollution Created by Grinding Stones 
(Deb. 1. Vol. XI, 2S-07-2005) 
Col. 184-85 

Reduction in Academic Burden 
(Deb. 16. Vol. XII, 16-08-2005) 
Col. 15-16 

Sale of Cornea 
(Deb. 3, Vol. XI. 27-07-2005) 
Col. 443-44 

Standing Committee on Petroleum and 
Natural Gas - Statement - Laid 
(Deb. 24, Vol. XIII, 30-08-2005) 
Col. 2 
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Stray Animals at Airports 
(Deb. 18, Vol. xn, 18-01-2005) 
Col. 132-33 

Training for operation of High Speed 
Bullet Trains 
(Deb. 14, Vol. XII, 11-01-2005) 
Col. 192 

Training Institutes for Pilots 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 135-36 

Under-Utilization ofCRF 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 34--41 

-Use of Sub-Standard Cardiac Valves in 
Hospitals 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 3940 

Reddy, Shri s.P. Y. 

Need to take steps to strengthen family 
welfare programmes with a view to 
mitigate poverty (MUR 377) 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 321-22 

Storage Position of Rivers 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 247-48 

Reddy, Shri Suravanm Sudhaklr 

Accident in Saunda Coal Mine 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 445-47 

Anti-Retroviral Therapy 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. J59-~1 

Armed Forces (Special Powers) Act 
(Deb. 2, Vol. Xl, 26-07-2005) 
Col. 499-501 

Constitution (Amendment) Bill, 2004 
(Insertion of new article 47 A)·by 
Shri Suravaram Sudhakar Reddy -
Consid. 

(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 559-607 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 391-92 

Construction of Six Lane Expressways 
(Deb. I, Vol. XI, 03-08-2005) 
Col. 248-49 

Contract Farming System 
(Deb. I, Vol. XI, 25-07-2005) 
Co1.2~2 

Discontinuation of Discount 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 247-48 

Disinvestment ofBHEL 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 57 

Domestic Passenger Share of Indian 
Airlines 
(Deb. 9, Vol. XI, 04-08-20(5) 
Col. 100-01 

DuesofFCI 
(Deb. J I, Vol. XII,08-08-2005) 
Col. 167-68 

Expressing deep concern over 
Deteriorating Law and Order Sitatulion 
in the State of Bihar and approval of 
continuance in Force of the 
Proclamation in Respect of the State of 
Bihar (Res.) 
(Deb. 7, Vol. XI. 02-08-2005) 
Col. 532-34 

Fixation of Subsidy on DAP 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 364-65 

Flood 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 496-500 

Forest Cover 
(Deb. 19, Vol. XIl,22-o8-2005) 
Col. 361-71 
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GoM Report on FDI in Print Media 
(Deb. 4. \hI. XI, 28'()7·200S) 
Col. 240--42 

Impact of Delayed Monsoon 
(Deb. I, \01. XI, 25.()7-200S) 
CoI.4~6--31 

LabourLawa 
{Deb. 6, \01. XI, OI.()l.200S} 
Col. 248 

Merger of UTI 
(Deb. 10, ~I. XI, 05-01.2(05) 
Col. 209-10 

NMional Rural Employmeint GUII1IItee Bill, 
2004--Consid. 
(Deb. ) I, \hI. XII, 18-01-2(05) 
Col. 403-07 

New Catering Policy . 
(Deb. 14, \hI. XII, 11-08-2005) 
Col. 61-64 

Privatisation of Delhi Jal Board 
(Deb. 12. \bl. XII. 09-01-200S) 
Col. 407 

Privatization in power sector 
(Deb. 10. Vol. XI. 05-01-2005) 
Col. 13 

Raising of Ca'lh Component in National 
Food for Work Programme 
(Deb. 5, \bl. XI, 29-07-2005) 
Col. 265-66 

Reservation of atleast one third of seats 
for Women in all the State Legislatures 
and both Houses of Parliament (Res.) 
(Deb. 22. \bl. XID, 25-01-200S) 
CoI.S24-26 

Revival ofloss making PSUs 
(Deb. 4, \bl. XI,28-07-200S) 
Col. 167 

Setting up of Wild Ufe Crime Control 
Bureau/Courts 
(Deb. II, Vol. XIJ, 01-08-2005) 
Col. 377 

Situation araslng out of recurring 
accidents in Coal Mines in the country, 
particularly the accidents at Saunda 
Colliery under the Central Coal Fields 
Limited (Cel) resulting in death 'of 
fourteen Coal Workers and steps 
taken by the Government in regard 
thereto (CA) 
(Deb. 23, \hI. XIII. 29-08-2(05) 
Col. 29 

Situation arising out of the Government', 
move to disinvest the Oovernment 
equity shares of profit making public 
sector undertakings, particularly 
BHEL(CA) 
(Deb. 7. Vol. XI, 02-08-2(05) 
Col.377-78 

Standing Committee on Labour -
Statements-Regarding Action Taken 
Report-Laid 
(Deb. 18, \bl. XlI,18-01-2(05) 
Co1.3()6.()7 

Strike by Coal Workers 
(Deb. 17, Vol. XII, 17-01-2(05) 
Co1.311-12 

Task Force on Tiger Reserves 
(Deb. II. Vol. XII, 08-01-2005) 
Col. 198-99 

VAT Implementation 
(Deb. 10, Vol. XI, 05-01.2(05) 
Col. 225-26 

Reeupltby, Sbri S. 
Punjab General Sales Tax (as in'Force in 

the Union Territory of Chandigarh) 
Repeal Bill. 2005-ln1. 
(Deb. 22, Vol. XIII, 25-08-2(05) 
Col. 471-79 

Renlc PltiI, Shri TUklram Glnplt Rao 

Administraiive Reform 
(Deb. 13. \bl. XII, 1O-01-200S) 
Co1.l41-42 
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Anti Corruption Cell in PMO 
(Deb. 3, \bl. XI, 27-07-2005) 
Col. 229-30 

Appointment of Private Secretaries 
(Deb. 3, \\>1. XI, 27.()7-200S) 
Col. 96-97 

Autonomy to Gram Panchayata 
(Deb. 4. \\>1. XI. 2S-07-200S) 
Col. 221-22 

Award of Contracts of Bookstalls 
(Deb. 14. \\>1. XII, 11'()8-2005) 
COl. 12S-30 

Ban on Import of Consumer It"". 
(Deb. 12, Vol. XII, 09-OS-100S) 
Col. 177-78 

CBIRaids 
(Deb. 21, \\>1. XIn,24-08-20(5) 
CoI.3S1-52 

Comprehensive Poverty Alleviation 
Proaramme 
(Deb. 8, \\>1. XI, 03'()8.~) 
Col. 443-45 

Construction of Airports 
(Deb. 14, \\>1. XII, 1 )-08-200S) 
Col. 180-81 

Construction ofN.Hs 
(Deb. 3, Vol. XI,27-07-200S) 
Col. 152-S8 

Construction of New Airports 
(Deb. 9, \\>1. XI, 04-08-2(05) 
Col. 169-70 

Construction of Railway Halt Station at 
Ganpur 
(Deb. 22, \\>1. XIII, 25-08-2005) 
Col. 162 

Conversion of State Highways into 
National Highways 
(Deb. 17, Vol. XII, 17-OS-2(05) 
Col. 320-21 

OelayedlWrongINon-Delivery of Letters 
(Deb. 17, \bl. XII, 17-08-20(5) 
Col. 6-16 

Development of Forests in Maharashtra 
and U.P. 
(Deb. ), \bl. XI. 25.()7-200s) 
Col. 294-95 

Expansion and Renovation of Railway 
Stations 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 114-1 5 

Export ofProceued Food Products 
(Deb. I, \\>1. XI, 25-07-2(05) 
Col. 325-28 

FDI byNRls 
(Deb. IS, \\>1. XII. 12-OS-2(05) 
Col. 99-100 

Financial Irregularities 
(Deb. 16, \\>1. XII, 16-0S-2(05) 
Col.lll-12 

Foreign Investment in Power Sector 
(Deb. 10, \bl. XI,OS-08-200S). 
Col. 255-62 

Funding to Terrorists 
(Deb. 20. \\>1. XII. 23-08-200S) 
Col. 128 

Gauge conversion on Pandarpur-Miraj 
Line 
(Deb. 4, Vol. XI, 28-07-200S) 
Col. 298-99 

Grants Received from Voluntary 
Organisations 
(Deb. 1, Vol. XI,25-07-200S) 
Col. 449·50 

Growth Centres/Industrial Development 
Centres 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 428-3 1 

Illegal Sale of Medicines 
(Deb. 8, Vol. XI. 03-08-2(05) 
Col. 378-80 
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Import Duty Free System 
(Deb. 12, VOl. XlI,09-08-200S) 
Col. 277-78 

Irrigation Projects under AIBP in 
Maharashtn 
(Deb. 19, \bl. XII, 22-08-2(05) 
C01.30S.()6 

Loan to Farmers by RRBs 
(Deb. 15, Vol. XII, 12..()8-200S) 
Col. 183-85 

Misuse of Export Benefits 
(Deb. IS, VOl. XII, 12-08-2(05) 
Co!. 26-29 

National Rural Employment Guarantee Bill, 
2004-Consid. 
(Deb. 19. Vol. XII,22-08-2005) 
Col. 675-79 

Need to declare Nagpur in Maharashtra 
as the sub-capital oflndia (MUR 377) 
(Deb. 19, VOl. XII,22-OS-2005) 
Col. 528 

Need to include all the villages in Parbhani 
district, Maharashtra under the 
Jurisdiction ofParbhani Postal district 
for the convenience of the people 
(MUR377) 
(Deb. 24, Vol. XIII, 30-08-2005) 
Col. 63-64 

Need to introduce an express train between 
Manmad and Tirupati via Parbhani and 
Secunderabad (MUR 377) 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 43 1-32 

Non-Registration of Complaints by Delhi 
Police 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 178-79 

Performance of National Cancer Control 
Prognunme 
(Deb. 8, Vol. XI, 03-08-200S) 
Co1.41~S 

Pcrfonnance of Private Companies in 
Telecom Sector 
(Deb. 17, VOl. XII, 17-08-2005) 
Col. 307-08 

ProductionlPurchase of Jatropha 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 34546 

Promotion of Cow Progeny 
(Deb. I, VOl. XI, 25-07-2(05) 
Col. 337-40 

Rail Projects in Maharuhtra 
(Deb. 9, 'WI. XI, 04-0.-20(5) 
Col. 305-10 

Rehabilitation of Child Labour 
(Deb. 11, Vol. xn,08-08-2005) 
Co1.1O~7 

Scarcity of Water 
(Deb. 11, VOl. XII, 08-08-200S) 
CoI.IIG-IS 

Setting up of Hospitals 
(Deb. 8, Vol. XI, 03-08-2(05) 
Col. 309-10 

Slow Progress of Construction Works of 
NHs 
(Deb. 21, VOL XIn,24-08-200S) 
Col. 265-67 

Special ticket checking drives 
(Deb. 4, 'WI. XI,28-07-2005) 
Col. 238-39 

Sponsored Sport Scheme in West Bengal 
and Maharashtra 
(Deb. 21, VOl. XIn, 24-08-2005) 
Col. 89-100 

Surplus Employee in PSUs 
(Deb. 4, VOl. XI, 28-07-2005) 
Col. 129-30 

Target for Opening of New Post Offices 
(Deb. 21, VOl. XIll, 24-0S-2005) 
Col. 103-05 

Trend of Agricultural Production 
(Deb. 1, ~I. XI, 2S-07-200S) 
Col.14142 
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RlJIJu. Sbri KhlreD 

Activities of Militants 
(Deb. 2, Vol. Xl, 2~7-200S) 
Col. 473-478 

Assistance to Kailash Mansarovar 
Pilgrims 
(Deb. 3, \\>1. XI, 27~7-200S) 
Col. 75·76 

Constitution (Scheduled Tribes) Order 
(Amendment) BiI~ 2005 (Amendment 
of the Schedule) by Shri Khiren 
Rijiju-Int. 
(Deb. 5, Vol. XI,29~7-200S) 
COl.4S7 

EAM'. Official Visit to Russia 
(Deb. 3, Vol. XI, 27~7-200S) 
Col. 299-301 

Hurriyat Leaders to Pakistan 
(Deb. 3, VoDa,27~7-200S) 
CoI:307~8 

Status of Hurriyat Conference 
(Deb. 7, Vol. XI, 02~8-200S) 
Col. 131-32 

Riyan, Sbri Saju Ban 

Contempt Power of CAT 
(Deb. 17, \\>1. XII, 17~8-200S) 
Col.317-18 

Sabay, Sbri Suhodb Kant 

Food Safety and Standards Bill, 2ooS-lnt. 
(Deb. 22, Vol. XIII, 25~8-2(05) 
Col. 479 

Sabu, Shri Chandra Sekbar 
Complaints Against Staff of CGHS 

Dispensaries 
(Deb. 21, Vol. xm, 24-08-2(05) 
Col. 142-44 

Demand for Supplementary Grants 
(Railways), 2005-06 and Demands for 
Excess Grants (Railways), 2002-03 
(Deb. 14, Vol. XlI, 11-08-2(05) 
Col. 492-93 

Need to provide Central assistance to the 
Government of Orissa for providing 
relief to the people affected by drought 
in South Orissa (MUR 377) 
(Deb. 8, Vol. XI, 03~8-2005) 
Col. 537 

Sal Pratblp, Shri A. 

Achievements under SGSY 
(Deb. 5, \\>1. XI,29-07-2005) 
Col. 99--109 

Broadcasting Services to foreign radio 
channels 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 182 

Children's Film Complex 
(Deb. 22, Vol. XIII,25-08-2(05) 
Col. 231 

Defence Cooperation with Sri Lanka 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 285-86 

Earnings from Tourism 
(Deb. I, Vol. XI, 25~7-200S) 
Col. 442-44 

Gauge Conversion from Secunderabad to 
Nizamabad 
(Deb. 22, Vol. XIII, 25~8-200S) 
Col. 159-61 

Modernisation ofNTC Mills 
(Deb. 15, Vol. XII, 12~8-2005) 
Col. 18--22 

NOM ~uthority 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 326 

New Civil Aviation Policy 
(Deb. 22, Vol. XIII; 25-08-2(05) 
Col. 265 

Polio Programmes 
(Oeb. 3, Vol. XI,27~7-2oo5) 
CoI.1J8-20 
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Reduction in Academic Burden 
(Deb. 16, Vol. XH, 16-08-2005) 
Col. 12-17 

Rehabilitation ofTsun,mi hit areas 
(Deb. 2. Vol. XI, 26-07·2005) 
Col. 502-06 

Revival oftoss making PSUs 
(Deb. 4. Vol. Xl. 28-07-20(5) 
Col. 167 ' 

Road Map for Infrastructure Development 
(Deb, 17. Vol. Xli, 17-08-200S) 
Col. 114 

Setting up of Budget Hotels 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 233 

Sick/C\csed Industries 
(Deb. 2 • .vo1. Xl. 26-07-2005) 
Col. 368-70 

Storage of Coal for Power Plants 
(Deb. 8, Vol. XI. 03-08-200S) 
Col. 38-39 

Visit of Tourists to Kashmir 
(Deb, 1, VoI.XI,2S-07-200S) 
Col. 196-97 

Sajjan Kumar. Sbri 

Allotment of Land to NODs by DDA 
(Deb, 12, Vol. XII, 09-08-2005) 
Cot 355 

Ban on Industries 
(Deb. 7, Vol. Xl, 02.Q8-200s) 
.Col.! ! 9-20 

Borrowing of money atAAI 
(Deb. 14, Vol. XII,ll.Q8-200S) 
Col.8S 

Concessional Finance to OBCs 
(Deb. 22. Vot. XlII, 25-08·2005) 
'Col. 277-82 

Construction ofHaj House inDwarka 
(Deb. 20, Vol. XU, 23420(5) 
Col.1l3-24 

I Construction of Nursing Home in 
Safdarjung Hospital 
(Deb. 17. Vol. Xli, 17~-2005) 
Col.2S8 

Extension in Lal Dora Zone of 
Tughlakabad Village 
(Deb. 16, Vol. XII. 16-08·2005) 
Col. 204 

Flyover at Badarpur Border 
(Deb. 12, Vol. XII,09-08-200S) 
Col. 98 

Malnutrition of Children 
(Deb. 7, Vol. XI, 02-08··2005) 
Col. 296-97 

Non-availability of Diagnostic Tesl 
facilities in Safdtlrjung Hospital 
(Deb. 17. Vol. XII, 17-08-2005) 
Col. 204-05 

Opening of New Degree Colleges 
(Deb. 12, Vol. XII, 09-08-2005) 
CoL 161 

Payment of Statutory Dues to Employees 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 1 10-11 

Privatisation of Okhfa Sewerage 
Treatment Plant 
(Deb. 7, Vol. XI, 02-08-20(5) 
Col. 225-26 

Widening of National Highway No. 10 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 124 

Salim. Md. 

Debt Burden of Government 
(Deb, IS, \obI. XII, 12-08-200S) 
Col. 24-25 

Defence Agreement with USA 
(Deb. 4. Vol. XI, 28-07-200S) 
CoI.40 

Development of Oil fields by ONGC 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 22 
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Failure of the Government to take action 
against persons indicted by the 
Nanavati Commission of Inquiry-
(AM}-motion negatived 
(Deb. 13. Vol. XII, 10-08-2005) 
Col. 690-99 

Illegal Sale of8ottled Water 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 25-26 

Land at Nominal Rates to Private Hospitals 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 32 

Law and Order in Delhi 
(Deb. 7. Vol. XI, 02-08-2005) 
Col. 24-25 

Militancy/Infiltration on Indo-Myanmar 
Border 
(Deb. 16, Vol. XU, 16-08-2005) 
Col.ll-12 

Standing . Committee on Urban 
Development-Eighth to Tenth 
Reports-Presented 
(Deb. 7, Vol. Xl, 02-OS-200S) 
CoI.3S7 

Sangma, Shrl P.A. 

Demand for Suppj,ementary Grants 
(Railways), 2005-06 and Demands for 
Excess Grants (Railways), 2002-03 
(Deb. 14. Vol. XII,II-08-2005) 
Col. 387-89 

Hindu Succession (Amendment) Bill, 2005 
- Consid. & Pass 
(Deb. 23, Vol. XlII. 29-08-2005) 
Col. 88--92 

National Rural Employment GUIIl'IIII1ee Bill, 
2004 ~ Consid. 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 571-75 

Pension Reforms 
(Deb. 15. Vol. XII, 12-08-2(05) 
Col. 14546 

Resolution Approval of Recommendations 
in the Second Report of Railway 
Convention Committee and Railways 
(Am~ndment) BiI~ 200S-Consid. 
(Deb. 23. Vol. Xlll, 29-08-2005) 
Col. 171-72 

Standard of Education ,in Private 
Universities 
(Deb. 20, Vol. Xli, 23-08-2005) 
Col. 271-72 

Massive illegal immigration 
Bangladesh (A.M.) 
(Deb. 2, Vol. Xl,26-07·2005) 
Col. 698-700 

from I Saf. Shri NikhUananda 

National Rural Employment Guarantee Bil~ 
2004-Consid. 

Statement made by tho Prime Minister on 
29.07.0S regarding his recent official 
visit to the United States of America 
(DUR193) 
(Deb. 8, Vol. XI, 03-OS-2005) 
Col. 602-06 

San&wan, Sbri Klshan Singh 

Corruption in Oil PSUs 
(Deb. 22, Vol. XlU. 25-08-2005) 
Col.31 ()..Il 

(Deb. 19, Vol. XlI, 22-08-2005) 
Col. 622-25 

Saradgil S~ri"qbaIAluned 

Abolition of Child Labour Bilf. 2005 -
Consid &. Withdrawn 
(Deb. IS, VoL XII,12-08-200S) 
Col. 391 

Agreement between India and Romania 
in Tourism Sector 
(Deb. 1, Vol. Xl, 2S-01-2005) 
Col.S05 
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Api Export Zone for Potato 
(Deb. 6, \bl. XI, 01 ~8-2005) 
Col. 290-91 

Amendments in the Telegraph Act 
(Deb. 21, \bl. XID,24-01·200S) 
Col. 29-36 

Annual Economic Growth Rate 
(Deb. 17, \bl. XII. 17-08·2005) 
Col. 64--65 

Appointment ofTeadlel'$ under SSA 
(Deb. t6, \bl. XII,I6-08-200S) 
Col. 365 

Arrival ofrourists from West Asia 
(Deb. I, \bUa,2S-07·200S) 
Col. 393 

Coft'eelTca 
(Deb. 16, \\>1. Xll.16-08-200S) 
Col. 1»-32 

Collection of HIV/AIDS Data by 
Independent Agencies 
(Deb. 3, \bl. XI,27-07-2005) 
Col. 363-64 

Comprehensive Sodal Security 
Legislation 
(Deb. I, \bl. Xl,25-07-200S) 
Col. 195-96 

Cotton Growers 
(Deb. 11, Vol. xu. 08-08-2005) 
Col, 421 

Cotton Prices 
(Deb. 11 ;\ill. XII, 08..()8-2005) 
Col. 171-72 

Crash of Aircraft 
(Deb. 9, \ill. XI, 04-08-2005) 
Col. 267-70 

Defence'tica with China 
(Deb. 4. \bl. Xl, 28"()7-200S) 
Col. 143-44 

Delay in Completion of Golden 
Quadrilateral Project 
(Deb. 21, \VI. XIn. 24-01-2005) 
Col. 271-74 

Development of Brackish Water 
Aquaculture 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 313-14 

,Disinvestment in Shippinl Corporation of 
India 
(Deb. IS, \\11. Xli, 12-08-2005) 
CoI.20S.()6 

Duty Entitlement Pass Book Scheme 
(Deb. 2, \bl. XI,26-07-2005) 
CoI.491~93 

Economic Growth 
(Deb. IS, Vol. XII. 12-08-2005) 
Col. 276-77 

Effect of Advertisement ofSocio-Cultural 
Atmosphere 
(Deb. 9, Vol. Xl, 04-08-200S) 
Co1.207~ 

Export of Marine Product 
(Deb. 2. Vol. XI, 26-07-2005) 
CoI.S81-83 

Export of Sugar to Pakistan 
(Deb. 16, Vol. XlI. I6-0S-200S) 
Col. 132 

Fall in Industrial Growth 
(Deb. 7, Vol. XI. 02-08-2005) 
COl.lSa-59 

Financial Assistance to Spices Board 
(Deb. 20, \ill XII,23-08-2005) 
Col. 106 

Financial Sanction for Diagnostic 
Facilities 
(Deb. 17, Vol. XII. 17-08-200S) 
Col. 248 

Food Processing Stocks 
(Deb. 10, Vol. Xl. 05-01-2005) 
Col. 197-99 
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.GoM Report on'FDI in Print Media 
(Deb. 4, \t)l. XI, 28~7 -20(5) 
Col 240--42 

Growth in Durable Industry 
(Deb. 12, \obI. XII, 09-08-2005) 
CoI.41~1 I 

Guidelinel laid down by CERC 
(Deb. 10, 'WI. Xl, 05-01-2(05) 
Col. 270-71 

Heritqe Conservation Committee 
(Deb. 9, \\ll XI. 04-08-20(5) 
CoLlI7-11 

Implementation of Right to Information 
Act 
(Deb. l, \bl. XI, 27-07-2005) 
Col. 114-15 

India and European Union Dialogue on 
Energy 
(Deb. 21, \obI. XIII, 24-08-2005) 
Col.l41 

IndO-Nepal Ties 
(Deb. 3, \obI. XI, 27..()7-2005) 
Col.3lO-l1 

Investment by Private Companies in 
Telecommunication Sector 
(Deb. 8, \obI. XI, 03-08-2005) 
Col.l82~ 

Irregularities in AIIMS 
(Deb. 3, \obI. XI;27-07-2005) 
CoI.SS5-56 

Manufacture of Mobile Phones/ 
Commwication Network Equipment 
(Deb.l3, Vol. XII, 10-08-2005) 
Col. 98-99 

Meeting of Central Asian Oil Producers 
(Deb. 4, \bl. Xl, 2I-07-200S) 
Col.lS7·S8 

Merpr of lISCO with SAIL 
(Deb. I, \obI. XI,25-07·2005) 
Col. 332 

Merger ofNTC Subsidiaries 
(Deb. 10, Vol. Xl,OS-08·200S) 
Col. 321·22 

Merger of Textile Schemes 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 67-68 

Modem Treatment Research Facilities 
and Medical Education in Karnataka 
(Deb. 17. \obI. XII. 17-08-2005) 
Col. 283-84 

National Urban Renewal Mission 
(Deb. 12, Vol. XII, 09-08-2005) 
Co1.317-18 

Need to clear pending proposals of the 
Government of Kamataka regarding 
management ofbio-diversity in coastal 
districts of Kamataka (MUR 377) 
(Deb. 7, Vol. XI. 02-08-2005) 
Col.401 

Need to provide environmental cko,trance 
to the pending projects of Kamataka 
Government (MUR 377) 
(Deb. 3, Vol. XI. 27-07-2005) 
Col. 620-2 I 

Occupancy Pattern in Trains 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 69-70 

Panipat Refinery 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 297 

Pending'Proposal under PMGSY 
(Deb. 5, Vol. XI, 29-07-2005) 
CoI.l45-47 

Pilot Market Survey Project 
(Deb. 17, Vol. XII, 17-68·2005) 
Col. 305-06 

Poor off-take from P.D.S. 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 65-80 

Procurement GfMine Protected Vehicles 
(Deb. 2. Vol. XI, 26-07-2005) 
CoI.S6S~ 
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Production of Cotton 
(Deb. 5, VoL XI, ~..o7-2005) 
Col. 231 

Production of Iron Ore 
(Deb. 6, \obI. XI, OI'()8-200S) 
Col. 321-23 

Public-Private Partnership in Defence 
Production 
(Deb. 14, \\)1. XIl,lI~8-2005) 
Col. 238 

Recommendations made by NCERT on 
Education 
(Deb. 2, Vol. XI,26-07-2(05) 
Col.l14--lS 

Reforms in Military Justice System 
(Deb. 18, \\)1. XII, 18-08-200S) 
Col.2S1 

Release of Central Share under Pre-Matric 
Scholarship Scheme 
(Deb. 22, Vol. Xlll, 25-08-2005) 
Col. 206 

Release of Financial Assistance under 
Post-matric Scholarship Scheme 
(Deb. 22, Vol. XIll, 25-OS-2005) 
Col. 135 

Removal of Media Restrictions 
(Deb. 14, VoL XII, 11-08-2005) 
Col. 202 

Rise in Price 
(Deb. 6, Vol. XI, 01-08-20(5) 
Co1.401~ 

Sale of Centaur Hotel 
(Deb. 10, \\)1. Xl, 05-08-200S) 
CoL 64-66 

Sarwa Swuthya Abhiyan 
(Deb. 3, Vol. XJ,27-07-1005) 
Col. 471-72 

Scholarship to School Drop--outs 
(Deb. 12, VoL XII, 09-08-2005) 
CoL 407-08 

I Setting up of First Transplant Hospital 
(Deb. 17, Vol. XlI, 17-08-2005) 
Col. 184-S5 

Short fall in Production of Sugar 
(Deb. 6, \obI. XI, 01-08-2005) 
Col. 26-27 

Shortage ofliertilizers 
(Deb. 1 , Vol. XI, 25-07-20(5) 
Col. 187-89 

Small and Medium Enterprises 
Development Bill 
(Deb. 2, Vol. XI,26-07-20(5) 
Co1.5S7-S8 

Subsidy on LPG and Kerosene 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 283-85 

Supply of surveillance/counter 
surveillance equipments 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 333-34 

UnscrupulOUI use of Pesticides in 
Hospitals 
(Deb. 8, Vol. XI, 03~8-200~) 
Col}75-76 

Sarma, Dr. Arun Kumar 
Agreement betweenAASI and ONGC 

(Deb. 9, \obI. XI, 04-08-2005) 
Col. 203-08 

Airline for N .E. Region 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. t'12-13 

Allopathic/Homoeopathic/ Ayurvedic/ 
UnanilNaturopathy Dispensaries in 
NER. 
(Deb. 8, 'hI. XI,03-Or-200s) 
Col. 420 

Allotment of commission. programmes 
(Deb. 14, Vol. XD,1l-08-200S) 
Col. ISS 

Assam Gas Cracker Project 
(Deb. ·11 , \OJ. XU, 08-08-2005) 
Col. 314-1S 
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Assi~tance for Conlervation of Forest 
(Deb. 6, 'All. XI. 0 )-OS·200S) 
Col. 336-40 

Bogibeel Proj~t 
(Deb. 22. Vol. XIII, 25-08-2005) 
Col. 228-29 

8ordoloi Airport 
(Deb. 4. Vol. XI. 28-07-20(5) 
Co1.181...a2 

Closure ofMG Line in N.E. Railway 
(Deb. 4, Vol. XI, 28-07-2005) 
eoI.2~) 

Conversion of Bridge under NHDP to 
four-Lane 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 125·26 

Damage caused by Erosion 
(Deb. ) 9, Vol. XII, 22-08-2005) 
Col. 94-103 

Development of Backward Areas in 
Assam 
(Deb. 21. Vol. XIII, 24-08-2005) 
Col. 361 

Development of Oil fields by ONGC 
(Deb. 9, Vol. XI. 04-OS·200S) 
Co1.13~24 

Development of Sports in North Eastern 
Region 
(Deb. 2), Vol. XIII, 24-08-2005) 
Col. 125-21 

Development Work in NE 
(Deb. 20. Vol. XII, :n-oa·2005) 
Col. 91-95 

Doordarshan Tower at Dibrugarh 
(Deb. 14, Vol. XII. J I-OS·2ooS) 
Col. 283 

Education Cess 
(Deb. 10, Vol. XI. 05-08-2005) 
Col. 124·25 

Funds for Disaster Management 
(Deb. 7, Vol. Xl, 02'()S·200S) 
Col. 323-26 

Gauge Conversion and Doubling between 
Bongaigaon and Guwahati 
(Deb. 9 •. VoI. XI, 04-08-2005) 
Col. 154-55 

Industrial Development in North Eastern 
States 
(Deb. 12. Vol. XII, 09-08-2(05) 
CoI.19~-98 

Irregularities in A lIotment of 
Commissioned Programmes 
(Deb. 9, Vol. XI. 04-08-2005) 
Col. 271 

Jiadhal River in Dhemaji District 
(Deb. 7, Vol. XI. 02~.8-2005) 
Col. 257-58 

Massive illegal immigration from 
Bangladesh (A.M.) 
(Deb. 2, Vol. XI, 26-07·2005) 
Co1.7~ 

Minimum Depth in Pandu-Sadia Sector of 
NW-U 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 321 

Modernisation of Non-Profitable Airports 
(Deb. 14, Vol. XII, 11'()8-2005) 
Col. 241-42 

ModernisationlExpansion ofTelecomllT 
Network 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 353--62 

National Highways Development Project 
iIINER 
(Deb. 8, Vol. XI, 03-08-2005) 

. Col. 362-63 

N.eed for Construction ofF our-Lane Road· 
cum-Rail Bridge at Saraighat over River 
Brahmaputra in Assam (MUR 377) 
(Deb. 21, Vol. XIIl. 24-08·2005) 
Col. 476 
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Need to provide 20 per cent bonus to tea 
garden workers in Assam with a view 
to check labour unrest in the State 
(MUR377) 
(Deb. 4. Vol. XI, 28-07-2005) 
Col. 439-40 

North East National Adventure Academy 
(Deb. 8. \t>1. XI, 03-08-2005) 
Col. 76-77 

Opening ofKVs and NVs 
(Deb. 2, Vol. XI, 26:-07·2005) 
Col. 37').~16 

Performance of Nehru Yuva Kendras 
(Deb. 21, Vol. XlII, 24-08-2(05) 
Col. 249-56 

Procurem'!nt of Foodgrains in Assam 
(Deb. 6, Vol. XI, 01-08·2005) 
Col. 252-53 

Proposals from BVFCL 
(Deb. 19, Vol. Xli. 22-08-2005) 
Col. 336-37 

Recommendation of Shukla Commission 
(Deb. 20, \b.I. Xli, 23-08-2(05) 
Col. 166-67 

Review of Implementation of Assam 
Accord 
(Deb. 7, Vol. XI, 02-08-200S) 
Col. 133--35 

Shilpagram Project 
(Deb. 18, Vol. XII. 18~8·2005) 
Col. 229 

Songs andDrama Division 
(Deb. 14, Vol. XII, t 1-08-200S) 
Co1.215·16 

Tea Price in Guwahati Tea Auction Centre 
(Deb. 7,VoI. XI, 02-08·2005) 
Col. 308-10 

Tourism Schemes of Assam 
(Deb. II, Vol. XII, 08-08-2005) 
Co1.l97-98 

Upgradatiorl' of'B' Node Internet Gateway 
to • A' Node in Guwah.ati 
(Deb. 13, Vol. XII. I ~-200S) 
Col. 146-47 

Widening ofN.H.·S2 
(Deb. 13, Vol. XII, 1~8·200S) 
Col. 463-64 

World Heritage Sites 
(Deb. 14. Vol. XII, 1I-08-200S) 
Col. 117-20 

Saroj, Sbri D.P. 

Alleged Corruption in Mel 
(Deb. 8, Vot XI, 03-08-200S) 
Col. 124 

Alleged Irregularities in NIC 
(Deb. 21, Vol. XIII, 24-08-200') 
CoI.13S·36 

Appointment of Teachers under SSA 
(Deb. 7, Vol. XI. 02-08-200S) 
Col. 126-28 

Decline in Population of Tigers in National 
Park 
(Deb. I, \t)1. XI, 2S-07.2005) 
Col. 32'F-29 

Dental OPD Services in RML Hospital 
(Deb. 3, Vol. XI, 27-07·200S) 
Col. 442-43 

Development and Divenity in Apiculture 
(Deb. 6, Vol. XI, 01-08·2005) . 
CoI.36S~ 

Illegal Sale of Bottled Water 
(Deb. II, Vol. xu, 08-08-200s) 
Col. 22-27 

Institution of CDS 
(Deb. 9, Vol. XI,04-08-200s) 
Col. 109 

Investment on Rurallnftastruc:ture 
(Deb. 10, VoJ. X1,OS..oI.200S) 
CoI.S~3 
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IT Default ofTop Companies 
(Deb. S, Vol. XI, 29-07·200S) 
Col. 299 

NHDP Phase·1II 
(Deb. 8, Vol. XI,03-08·2005) 
Col. 194-95 

Non-Affiliated Private Medical Colleges 
(Deb. 8, \t)1. XI, 03-08-200S) 
Col. 350-51 

Production of Sugarcane 
(Deb. I, \t)1. XI, 2S-07-200S) 
CoI.2SO-S6 

Quality Management for Sugarcane 
(Deb. 6, \t)1. XI, OI-08-200S) 
Col. 24849 

Release of Amount under CRF 
(~. 3, Vol. XI, 27-07-200S) 
Col. 497-500 

RelOrvatio.n QIJota in A4mission 
(Dob. 7, Vol. XI, 02-08-2005) 
Col. 239--43 

Safety Measures on Air Traffic 
Movements 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 67 

Sampooma Gramin Vikas Yojana 
(Deb. 10, Vol. XI, OS-08-2(05) 
Col. 228 

Short Supply of Coal to Pow~r PrQjects 
(Deb. S, Vol. XI, 29-01-2005) 
Col. 69-71 

Special Central Assistance to UP 
Government 
(Deb. 8, Vol. XI, 03-08-200S) 
Col. 173-74 

TransferofK.V.Teachers . 
(Deb. 12. Vol. XII. 09-08-200S) 
Col. 143-45 

Transit Corridor botweeh India and China 
(Deb. 8, Vol. XI.O)-08-200S) 
CoI.413-14 

Tuberculosis Control Programme 
(Deb. 13, Vol. XII, 10-08-200S) 
Col. 16-25 

Unspent fund under MPLA~) 
(Deb. 3, Vol. XI, 27-07-2005) 
CoI.12S-30 

Saroj. Shri Tufani 

Acquisition of Ships by SCI 
(Deb. 21, Vol. XIII,24-08-200S) 
Col. 168-69 

Decline in Population of Wild Animals 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 12-13 

Expansion of Platform 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 211-12 

Hindu Succession (Amendment) Bill, 
2005-Consid. & Pass 
(Deb. 23, Vol. XIII, 29-08-2005) 
Col. 103-04 

Incidents of Discrimination in NSTFDC 
(Deb. 20, Vol. XII, 23-08-200S) 
CoI.12S 

Merger ofiOC Subsidiaries 
(Deb. 18. Vol. XII, 18-08-2005) 
CoI.6~9 

National Rural Employment Guarantee Bill, 
2004-Consid. 
(Deb. 19, Vol. XlI,22-08-200S) 
Col. 682 

Procurement of Submarines 
(Deb. 22, Vol. XIII,25-08-2(05) 
Co1.216-17 

Production/Export of Tea 
(Deb. 12, Vol. XII, 09-'08-2005) 
CoI.3s-40 

Reservation of atleast one third of seats 
for Women in all the State Legislatures 
and both Houses of Parliament (Res.) 
(Deb. 22, Vol. XlII, 2S-08-200S) 
Col. 510-1 I 
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Satheedevi, Shrimati P 

Ash Content in Coal 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 438-40 

Charging of Diet Charges from Railway 
Employees 
(Deb. 9. Vol. XI. 04-08-2005) 
Col. 293 

Closing of Post Offices in Kerala 
(Deb. S. Vol. XI. 03-OS-2005) 
Col. 466-67 

Forest Conservation 
(Deb. 1. Vol. XI. 25-07-2005) 
Col. 531---35 

Funds to NGOs for AIDS Control 
Pro~rammes 

(Deb. 2 I. Vol. XIII. 24-08·2005) 
Col. 12 

Higher Education 
(Deb. 2. Vol. XI. 26-07·2005) 
Col. 424 

Implementation of National Food fQr Work 
Programme 
(Deb. 5. Vol. XI. 29-07.2(05) 
Col. 91-92 

Night Duty of Drivers 
(Deb. 22. Vol. XIII. 2S-08·2005) 
Col.312 

Pay Scale ofRRBs 
(Deb. IS, Vol. XII. 12-OS-2005) 
Col. 124·25 

Pesticides in Human Blood 
(Deb. 3. Vol. XI, 27-07·2005) 
Col. 113 

Pilferage orCoal 
(Deb. I. Vol. XI, 03-01-2005) 
Col. 4-16 

Raw Material for Steel 
(Deb. I, Vol. Xl,2S-07-200S) 
Col. 52S-28 

Request ofONGC for Exemption from EPF 
(Deb. 6. Vol. XI. 01-08-2005) 
Col. 208-09 

Reservation of atleast one third of seats 
for Women in aU the State "'~sislaturos 
and both Houses of Parliament (Res.) 
(Deb. 22. Vol. XIII. 25-OS-200S) 
Col. 519--21 

RRB Staff Promotion Rule 
(Deb. 5. Vol. XI,29-07-200S) 
Col. 246 

Separate fund to combat various Diseases 
(Deb. 17, Vol. XII. 17-01-2005) 
Col. 261-62 

Standing Committee on Human Resource 
Development--One Hundred Sixty-
Sixth Report-Laid 
(Deb. 21. Vol. XIII. 24·0S·2005) 
Col,401 

~uperannuation Benefit Scheme 
(Deb. 22. Vol. XIII, 2S-OS-2005) 
Co1.215-16 

Supply of Rice to Arunachal Pradesh 
(Deb. I. \01. XI. 25-07-2005) 
Col. 21 1 .. 12 

Unscrupulous use of Pesticides in 
Hospitals 
(Deb. 8, Vol. XI, 03-01-2005) 
Col. 375·76 

Widening of Byepass 
(Deb. 8, Vol. XI, 03-OS·2005) 
Col. 305 

S.tpatby, Shri 18thalata 

Abolition of Child labour Bill. 2005-· 
Consid. 
(Deb. 5, Vol. XI, 29"()7,200S) 
Col. 484-87 

Amendments in the Telegraph Act 
(Deb. 21. Vol. XIII,24-o8-2005) 
CoI.3I-32 
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Backward States Development Fund 
(Deb. 10, Vol. XI, 0S.()8..200S) 
Col. 232 . 

Blacklisted NOOs in Orissa 
(Deb. 7, \bl. XI, 02-08-2005) 
Col. 212 

Deaths due to Sun-Stroke 
(Deb. 20, \bl. XII,23-OS-2005) 
Co1.141-42 

Deemed Universities 
(Deb. 7, \bl. XI, 02.08-2005) 
CoJ.55-S6 

Demands for Supplementary Grants-
(General) 2005-06 and Demands for 
Excess Grants-(General) 2002..03 
(Deb. II, \\>1. XII, OS-08-2005) 
CoI.S74-77 

Disapproval of the Citizenship 
(Amendment) Ordinance, 200S and 
Citizenship (Amendment) Bill, 
2005- (Statutory Res.)-Consid. &. 
Pass 
(Deb. 16, \\>1. XII,l6-08-2005) 
Col. 463-6S 

Expansion of Bhubaneswar Airport 
(Deb. 22. \hI. XUI,2S-OS-200S) 
Col.l37 

FDI in Print Media 
(Deb. 4, \bL XI, 2S.o7-2005) 
Col. 214-93 

FDI in Private FM Radio 
(Deb. 4, \bl. XI. 28-07-20(5) 
CoL 214-lS 

Financial Packqe to Orissa 
(Deb. 13, \bJ. XII, 10-0S:-2005) 
CoI.SS 

Flood 
(Deb. 2, \\11. XI,26-07-2005) 
Col. 496-500 

Hurriyat Leaders to Pakistan 
(Deb. 3, ~l. XI,27-07-2005) 
CoI.307-OS 

Illegal Sale of Bottled Water 
(Deb. I 1, \bl. XII,OS-OS-2005) 
Col. 27 

National Rural Employment G~ Bill, 
2004 -Consid. 
(Deb. 18, Vol. XII, IS-08-2005) 
Col. 398-403 

Naxal Affccted States 
(Deb. 16, \bl. XII, I6-0S-2005) 
Col. 84--36 

Procurement of Centrifuge 
(Deb. 18. Vol. XII, I 8-08-2005) 
CoI.SI 

Production of Foodgrains 
(Deb. l, Vol. XI, 25.07-2005) 
Col. 33S-37 

Progress of Golden Quadrilateral Projcct 
(Deb. 3, ,!ol. XI, 27-07-2005) 
Col. 70-73 

PSUs for Disinvestment 
(Deb. 5, Vol. XI, 29.07-2005) 
Col. 188-89 

Rail Projects in Orissa 
(Deb. 14, \bl. XII, 11-08-2005) 
Col. 254-5S 

Re-Classification of States 
(Deb. 7, Vol. XI, 02-OS-2005) 
Col.310-1l . 

Reservation of atleast one third of seats 
for Women in all the State Legislatures 
and both Houses of Parliament (Res.) 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col.S3S-39 

Warning System on coastal areas 
(Deb. 10, \t)1. XI,OS-08-200S) 
Col. 149-50 



772 LOKSABHA 

Satyananyaaa, Sbn Sarvey 

Popularization of Family Planning 
Message 
(Deb. 21, \bl. XIII, 24-08-2(05) 
Col. 191-92 

Research on Alternative ~ys~ems of 
Medicine , 
(Deb. 21, \bl. XIII, 24-08-200S) 
Col.310 

Standing Committee on Industry-One 
Hundred Seventy-sixth.Report-Laid 
(Deb. 9, \bl. XI, 04-08-2(05) 
Col. 324 

Water Crisis in Andhra Pradesh 
(Deb. 19, Vol. XII,22-08-2005) 
Col. 292-93 

Stlndla. Shri Jyotindltya M. 
Amending Citizenship Act. 1955 

(Deb. 3, Vol. XI. 27-07-200S) 
Col. 181-83 

Autonomy of PSEs 
(Deb. 9, Vol. XI, 04-01-2005) 
Col. 174 

Contributory Pension Scheme 
(Deb. 5. Vol. XI, 29-07-200S) 
Col. 303-04 

Convention of Joint Trade in Endangered 
Fauna and Flora 
(Deb. I, Vol. XI, 25-07-2qoS) 
Col. 502--04 

Cultivable Land 
(Deb. 6, \ill. XI, 01-08-2005) 
Col. 192-94 

Decli~ in Population ofTigen in National , 
Park 
(Deb. I, Vol. XI, 25~-200S) 
Col. 32'1-29 

Demilitarisation ofSiacheft Glacier 
(Deb. 4, \bl. XI. 21-07-2005) 
CoJ.216-37, 

Estimates of Poveny 
(Deb. 13, \bl. XII,lo..ol-200S) 
Col. 287-92 

Export of services by ONGC 
<Deb. 4. \bl. XI, 2~7-2005) 
Co1.297~ 

FDI in Civil Aviation Sector 
(Deb. 14, \bl. XII,lI-01-200S) 
Col. 67-68 

Foreign Direct Investment 
(Deb. 7, Vol. XI,02-08-200S) 
Col. 176-83 

High Tech Surveillance Sy.tem for 
Borders 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 100 

Indo-Hungary Trad~ 
(~.16, Yol. XII, I~J~2Q(5) 
Co!.33~34 

Loan from Foreign Institutiol'!s by QNGC 
(Pcb. 4, \ill. XI. 28-07-2005) 
Col. 237 

Lowering Down Target of Economic 
Growth 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 168 

Meeting ofWGlG 
([)eb. 17. Vol. XII, 17-08-2(05) 
Co.I.II4-J«] 

M id-Term I\ppraiSllI of Tenth Five ye.r 
Plan 
(~b.l. \ill. XI, 27-0'-2005) 
Col. 366 

National Rural Employment Guarantee Bill. 
~904-C'Q~jd· 
(Oeb. 18, Vol. XU, '1..08-2005) 
Col. 41 1-17 

New Greenfield Airports 
(Deb. 9, \ill. XI,04-OI-20(5) 
Col. 188 
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OVL's participation in Caspian SeaArea 
(Deb. 14, ~1. XII, 11-01-2005) 
Col. 170;.11 

PNC'J SutJply in Dtlitl 
~;g,~I.)(t,~8.2(M)S) 
Col. 115·16 

Policy on Subsidies 
(Deb. S, Vol. XI, 29-07-200S) 
Col. 110-11 

PopulationlPtotection ·of Endangered 
Species 
(Deb. 1, \hi. Xl, 2S-07-2oo5) 
Col. 366-92 

Ptoductloh or Or~r. 
(Deb. II. Vbl. XII, O~8-200S) 
Col. 463+4 

Proposed Refortns of the UN 
(Deb. 3, Vol. XI,27-07-2005) 
Col. 472-73 

Public Investment in Rural Infrastructure 
(Deb. 5, Vol. XI. 29-07-2005) 
Col. 374 

Rail Corridor between Delhi-Mumbai and 
Delhi-Howrah 
(Deb. 4, Vol. XI, 28-07-2005) 
Col.IS4 

Reforms in Coal Sector 
(Deb. 3, \\>\. XI, 27-07·2005) 
Col. 521-22 

Reforms in Power Sectot 
(Deb. 5, \\>1. XI. 29-07-2005) 
Col. 263--ti5 

Remains of Ancient Civilization and Urban 
Settlement 
(Deb. 14, Vol. XII,II-08-200S) 
Col. 280-81 

Review of Developmental Works Under 
Bharat Ninnan Yojana 
(Deb. 3, \\>1. XI. 27-07·2005) 
Col. 79---81 

Review of !istina/delisting nonns 
(Deb. 10, Vbl. XI, 05..(J8·2005) 
Col. 127-29 

Rural Electrification 
(Deb. 5. Vol. XI, 29-07·2005) 
Col. 4142 

Shanghai Cooperation Organization 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 391-99 

Shortage of Nurses 
(beb. 13. Vol. X11.10-08-200S) 
Col. 472-73 

Smuggling of Animals Skin 
(Deb. 1 j Vol. XI, 25-07-2005) 
Col. 189-96 

Spectrum Allocation to cellular Operators 
(Deb. 8, ~1. XI. 03..Q8-200S) 
Col. 234-35 

Trade relation with Pakistan 
(Deb. 2. Vol. XI. 26-07-200S) 
Col. 373-74 

Seal, Sbrl Sudhang.hu 

Complaints Against Staff of CGHS 
Dispensaries 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col. 142--44 

Disapproval of the Citizen~ip 
(Amendment) Ordinance. 2005 and 
Citizenship (Amendment) Bill. 2005-
(Statutory Res.}-Consid. &: Pass 
(Deb. 16. Vol. XII, 16-08-200S) 
Col. 447-49 .. 

'pension Reforms 
(Deb. IS. Vol. XII.12-08-200S) 
Col. 145-46 

Seenmesb, Shrimatl Tejl.WIDI 

National Rural Employment Guarantee Bill, 
2004-,.Consid. 
(Deb. 19. Vol. XII. 22-OB·2005) 
Col.6S4-S5 
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Natural Calamities in the Country (OUR 
193) 
(Deb. 10. Vol. XI. 05-08-2(05) 
Col. 423 

Protection of Women from Domestic 
Violence Bill. 2005 
(Deb. 21. Vol. XIII. 24-08-2(05) 

. CoI.515-22 

~eservalion of atleast one third of seats 
for Women in all the State Legislatures 
and both Houses of Parliament (Res.) 
(Deb. 22. Vol. Xlii. 25-08-2005) 
Col. 521-·24 

Selvi, Shrimlti V. Rldbika 

Abolition of Child Labour Bill. 20G5 
Consid. & Withdrawn 
(Deb. 15. Vol. XII, 12-08-2(05) 
Co1.374-76 

Sen, Shrimlti Mlnati 

Disinvestment ofNALCO 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 197-98 

Enclaves between India and Bangladesh 
(Deb. 16. Vol. XIl.I6-0S-200S) 
Col. 203-04 

Funds for Rural Tourism Centre 
(Deb. 19, Vol. Xli, 22-08-2(05) 
Col. 379-83 

LIC Policy Holders 
(Deb. 15, Vol. XII, 12.08-2(05) 
Col. 98·99 

Mega City Project in West Bengal 
(Deb. 16, Vol. XII, 16-0S-2005) 
Col. 76-78 

Need to declare "Teesta Barrage Project" 
in West Bengal as a national project 
and allocate adequate funds for its 
completion (MUR3n) 
'(~. 7, Vol. XI. 02:.oS-2005) 
Col.407 . 

Priority Sector Lending 
(Deb. 5. VoI.XI. 29-07·2005) 
Col. 233-35 

Protection of Women from Domestic 
Violence Bill. 2005-Consid. 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 421-23 

Ration for Tea Estate Workers 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 91·92 

Reservation of one third of seats for 
women in all the State Legislature and 
Parliament 
(Deb. 10, Vol. XI. OS-OS-200S) 
Col.461-~3 

Trafficking of Women 
(Deb. 20; Vol. XII. 23-08-2005) 
Col. 161---'-03 

UCOBank 
(Deb. S. Vol. XI. 29-07-2005) 
Col. 357 

lJi>linking ofTV Channels 
(Deb. 22, Vol. XIII. 2S-OS~2005) 
Col. 57 

Use of Railway Land 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 30 

Senthil, Dr. R. 

Backlog ofOBC Vacancies in ONOC 
(Deb. 22. Vol. XIII, 25-08.20(5) 
Co1.313-14 

Census on Beggars 
(Deb. 22, Vol. XIU,25-08-2005) 
Col. 107-09 

Demand for Supplementary Grants 
(Railways), 2005-06 and Demands for 
Excess Grants (Railways), 2002~3 
(Deb. 14, Vol. XII, 11 ~8-200S) 
Col. 405-409 
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Funds to NGOs for AIDS Control' 
Programmes 
(Deb. 21. Vol. XIII, 24-01-2005) 
Col. 7-12 

Need to. provide funds and implement the 
Hogenakkallntegrated Drinking Water 
Project in Dharmapuri District of Tamil 
Nadu with a view to solve acute 
drinking water problem in the region 
(MUR371) 
(Deb.2t. Vol. XIII. 24-01-2005) 
Col. 47S-76 

Procurement ofLCA 
(Deb. 18, Vol. XII, 18-01-2005) 
Col.3(}..-32 

Protection of Women from Domestic 
Violence BiU, 2005 
(Deb. 21. Vol. XIII, 24-08-2(05) 
Col. 52S-28 

Rural Sanitation Programme 
(Deb. 10, Vol. XI. 05.08-2(05) 
CoI.2S 

Seth, Shri Lakshma. 

Ash Content in Coal 
(Deb. I, Vol. XI. 03.08-2005) 
Col. 438-40 

Calorie Intake by Rural Population 
(Deb. S, Vol. XI. 29-07-2005) 
C.o1.287-88 

Combating Communicable Diseases 
(Deb. 13, Vol. XII. 10.08-200S) 
Col. 47-72 

Crash of Aircraft 
(Deb. 9, Vol. XI, 04-08-200S) 
Col. 267-70 

Declaration of National Highways 
(Deb. I, Vol. XI, 03-08-2005) 
Col. 193-94 

Definition of poverty Line 
(Deb. 3, Vol. Xl, 27-07-2005) 
CoI.460~3 

Demand for Supplementary Grants 
(Railways). 2005-06 and Demands for 
Excess Grants (Railways). 2002-03 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 374-77 

D~mands for Supplementary Grants~ 
(General) 2005-06 and Demands. for 
Excess Grants-(General) 2002-03 
(Deb. 1 J. Vol. XII, 08-08-2005) 
Col.62~l7 

Doubling ofPanskura-Haldia Rail Line 
(Deb. 9. Vol. XI, 04.08-2(05) 
Col. 169 

'Evaluation of Jan Shikshan Sansthan 
• (Deb. 16, Vol. XII, 16.-08-2005) 

Col. 7 
Exploitation of Ground Water 

(Deb. I, Vol. XI, 25-07.2(05) 
Col. 498-500 

Export Subsidy for Potato 
(Deb. J I, Vol. XII. 08-08-200S) 
Col. 175 

Forest Conservation 
(Deb. I, Vol. XI, 25.07-2005) 
Col. 531-35 

Need for expansion oHfaldia Refinery in 
West Bengal (MUR 377) 
(Deb. 14. Vol. Xlr. 11-08·2005) 
Co\. 325-26 

Need to ensure supply of Gas by GAIL 
from JBgdlshpur to Haldia in West 
Bengal rMUR 377) 
(Deb. 21, Vol. XIII. 24.o8-200S) 
Col.472 

North East Economic Ties 
(Deb. 20, Vol. XII. 23-08-2005) 
Col. 26S-66 

Pay Scale ofRRBs 
. (Deb. IS, Vol. XII, 12-08-2005) 

Col. 124-25 
Pesticides in Human Blood 

(Deb. 3, \bl. XI. 27-07-2005) 
Col. 113 ' 
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Prasar Bharti 
(Deb. 22, Vol. XIII, 25-08-2(05) 
Col. 306-07 

Preservation and Maintenance of Heritage 
Sites 
(Deb. 9, Vol. XI,04-08-2(05) 
Col. 3940 

Reading Habits among Peoples 
(Deb. 7, ~1. XI,02-08-2(05) 
CoI.S9-90 

Rise in price of essential commodities 
including hike in petroleum prices 
(OUR 193) 
(Deb. 16, Vol. XII, 16-0S-2(05) 
Col. 491-95 

Sale of Centaur Hotel 
(Deb. 10, Vol. XI,05-08-2(05) 
CoI.64---66 

Setting up Food and Drug Testing 
Laboratories 
(Deb. 17. Vol. XII, 17-OS-2(05) 
Col. 22-23 

Situation arising out of proposed closure 
of Central Inland Water Transport 
Corporation resulting in retrenchment 
of emoloyees and steps taken by the 
Government in regard thereto (CA) 
(Deb. 21, Vol. XIII,24-0S-2(05) 
Col. 460-61 

Situation arising out of violation oflabour 
laws in the country particularly in 
private and unorganised sectors and 
steps taken by the Government in 
regard thereon (CA) 
(Deb. 20, Vol. XII, 23-08-2(05) 
Col. 384-85 

Spread of Meningitis 
(Deb. 17, Vol. XII, 17-QB-2(05) 
Col. 289-90 

Sun Temple 
(Deb. 4, Vol. XJ,2S-07-200S) 
CQ1.173-7S 

Suspensioh of Fencing Work 
(Deb. 7, Vol. XI. 02-08-2(05) 
Col. 233-34 

Trade DefICit 
(Deb. 7, Vol. XI, 02-OS-2005) 
Col. 230-33 

VAT Implementation 
(Deb. 10, Vol. XI,05-0S-2(05) 
Col. 225-26 

Warehousing Corporations (Amendment) 
Bill, 2005~onsid & Pass 
(Deb. 23, Vol. XIII, 29-08-200S) 
Col. 144---46, 159 

Setbi, Sbrt ArjuD 

Anandpur Barrage Project 
(Deb. 19, Vol. XII. 22-08-2(05) 
Col. 162-77 

Construction of Headquarters Building in 
Bhubaneswar 
(Deb. IS, Vol. XII, IS-OS-2005) 
Col. 127 

Four Laning on N.H.-5 
(Deb. 21, Vol. XIII, 24-0S-2005) 
Col. 179 

National Rwal Employment Guarantee Bill. 
2004-C0nsid. 
(Deb. 19. VoUOI, 22-OS-2005) 
Co1.612-14 

Need for Legislation for Reservation to 
Scheduled Castes. Scheduled Tribes 
and other Backward Classes in Higher 
Educational Institutions (CA) 
(Deb. 17, Vol. XII, 17-08-2(05) 
CoI.4S5 

Need to accord approval to the proposal 
ofGovemment of Orissa for linking the 
State with the network under Edusat 
programme ofISRO (MUR 377) 
(Deb. 19, Vo\. XII, 22-08-2(05) 
Col. 528-29 
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Need to provide telephone connections 
to waitlisted subtcribers in Balasore 
and other area of Oris .. (MUR 377) 
(Deb. 7, ~1. XI,02-08-200S) 
Col. 411 

Platform sheds at Bhadrak Railway 
Station 
(Deb. 22, Vol. XID, 2S-08-200S) 
Coll44-4S 

Research on rise in Heart Diseases 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 6 

Situation arising out of recent agreement 
of Orissa Government with Korean 
Steel Major POSCO allowing them to 
export mineral wealth of the country 
and steps taken by the Government in 
reprd thereto (CA) 
(Deb. 21, Vol. XID, 24-08-2005) 
Col. 44546 

SUII, Lt. CoL (Retd.) MlDlbeadn 

Need to expedite the relief and 
rehabilitation measures in landslides-
affected Uttar Kashi district of 
Uttaranchal (MUR 377) 
(Deb. 19, \tll. Xn.22-08-200S) 
Col. 524 

Shaheen, Sbri Abdul Rashid 

Alleged Irregularities in IIPA 
(Deb. 17, ~l. XII, 17-08-2005) 
Col. 290-300 

Allotment of outlets to militancy affected 
families 
(Deb. 4, \tll. XI, 28-07.-200S) 
Col. 98 

Authorised Local Chemists 
(Deb. 17, \VI. xn. 17-08-200S) 
Col. 11-82 

Centrally Protected Monuments 
(Deb. 14, \VI. XII, II-08-2OM) 
Col 141--44 

Closure ofQuartera 
(Deb. 16, Vol. XII, 16-01-200') 
Col. 271-72 

Commercial Use of Residential Properties 
(Deb. 12, ~l. ;XII, 09-01-2005) 
CoI.3S6-S7 

Credit Guarantee Fun4 Scbeme 
(Deb. 7, ~I. XI, 02-08-2005) 
Col. 268-69 

Difference between POlt Card and 
Meghdoot Card 
(Deb. 17, Vol. XII, 17-01-200S) 
Col. 278-80 

Diploma Courses by NCPUL 
(Deb. 16, Vol. XII, 16-01-200S) 
Col. 2S(r-3SS 

Disconnection of Telephones in Jcl:K 
(Deb. S, Vol. XI, 03-08-200S) 
CoI.S7 

Financing ofNGO's by HUDCO 
(Deb. 16, Vol. XII, \6-0S-2005) 
Col.lS9 

Funds t() J&K for Forest Protection 
(Deb. 19, Vol. XII,22-OS-200S) 
Col. 107-08 

Implementation of Provision of Urban 
Amenities in Rural Areas 
(Deb. 15, Vol. XII, 12-08-200S) 
CoI.2S6-S7 

Irrational Combinations in Drugs 
(Deb. 3, ~1. XI, 27-07-2005) 
CoI.S3-S9 

Loan for Renewable Energy 
(Deb. IS, Vol. XII, 12-01-200S) 
Col. 208-09 

Loan under welfare scheme 
{Deb. 10, Vol. XI, OS.()8..200'> 
Col.llS-28 
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LTC for Visiting Srinagar 
(Deb. 17, Vol. XII, 17-08-2005) 
CoI.I~1 

Migration of Youths 
(Deb. 7, Vol. XI,02..o8-2005) 
Col. 660-68 

Modernisation Programme 
(Deb. 10, Vol. XI, OS..o8-200S) 
Col. 162-63 

Monitoring Utilization-of Funds for 
Projects 
(Deb. 8, Vol. XI, 03..o8-200S) 
Col. 308-09 

National Legal Service Authority 
(Deb. IS, Vol. XII, 12..o8-2005) 
Col. 7~74 

National Legal Service Authority 
(Deb. IS, Vol. XII, 12~S) 
Co1.7~74 

Need to grant approval to Kehmil 
multipurpose project in J&K 
(MUR377) 
(Deb. 8, Vol. XI. 03-08-2005) 
Col. 548 

Revival of Closed Sick SSI Units 
(Deb. 16, Vol. XII, 16-08-2005) 
COl.7S 

Revival ofloSs making PSUs 
(Deb. 4, Vol. XI,28-07-200S) 
Col. 167 

Special Package to HMT, Srinagar 
(Deb. 18, Vol. XII, 18-08-200S) 
Col. 97-98 

Swaminathan Committee Repon 
(Deb. 6, Vol. XI, OI..o8-200S) 
~.2~52 

Training Centres in J&:K 
(Deb. 3, Vol. X1,27-07-200S) 
Col. 240 

SIIa"" Mohd. 
Activities of Milirants 

(Deb. 2, Vol. XI, 26-07-200S) 
Col. 473-71 

Agreements with Russia In Atomic Energy 
Sector 
(Deb. 3, Vol. XI,27..o7-20(5) 
CoI.4SS-S6 

AkshayUrja for Rural Electrification 
(Deb. S, Vol. XI, 29-07-2005) . 
Col. 317 .. 8 

Assistance &om Japan for Railway Project 
(Deb. 22, Vol. XIII,2S-08-2(05) 
Col. 127·28 

Cellular Service in Rural Areas 
(Deb. 3, Vol. XI. 27"()7·2OOS) 
Col. 313-14 

Central Marine Engineering and Shippi", 
University 
(Deb. 3, Vol. XI, 27-07·200S) 
Col. 52S·26 

Closure of Coal Projects 
(Deb. 2 I, Vol. XUJ, 24-08-2005) 
Col. 221 

Closure of Units of Directorate of field 
Publicity 
(Deb. 18, Vol. XII, 18-08·2005) 
Col. 209-1 1 

Construction of Dwelling units for poor 
(Deb. 2, Vol. XI, 26-07·2005) 
Col. 482-86 

Consumption of Edible Oil 
(Deb. 19. Vol. XII, 22-08-200S) 
Col. 42-46 

Contaminated Drinking Water 
(Deb. 19, Vol. XII, 22-01-2005) 
Col. 186-89 

Deposits by PSUs in Banks 
(Deb. I'. 'WI. XII, 12-01-200'> 
CoL 196-97 
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D~tination Plant 
(Deb. 10. Vol. Xl, OS-08-200S) 
Col. 207-08 

Developmeftt of Stations as Model 
Stations 
(Deb. IS, Vol. XII, 18-08-200S) 
COl.207-OS 

Dilapidated Condition of National 
Hilhways 
(Deb. 17. Vol. Xli, 11-08-200S) 
Col. 365-70 

Disinvestment of IAI AI 
(Deb. 4, Vol. XI. 28-07-200S) 
Col.213-14 

Entry of Male Passengers in Ladies 
Coaches 
(Deb. 18, Vol. XII. 18-08-200S) 
Col. 249-SI 

Expon oflron Ore 
(Deb. 12, Vol. XII, 09-08-200S) 
Col. IS-16 

Expon of Meat 
(Deb. 12, Vo\. XU, ()9.()I.200S) 
Col. 278-79 

Extension of Financial Services 
(Deb. 13. Vol. XII, 10-08-200S) 
Col. 392 

Flood 
(Deb. 2, Vol. Xl, 26-07-200S) 
Col. 496---500 

Foodgrain Banks 
(Deb. 6, Vol. XI, 01-01-2005) 
Co1.34C}-43 

foreign Assistance in Power Sector 
(!)lb. 10, \01. Xl. OS-OWOOS) 
Col333-31 

F.r .... COUU'ier AJliltin, Atomic ....... .. -

{IWt..1, \Ill. xt.., .'-" Col305-t6 

Funds for Railway Projects 
(Deb. 22, Vol. XIII. 2S-OS-200S) 
Co1.16~ 

Fundi to States for Irrigation Projects 
(peb. 6, Vol. XI, 0I-08-200S) 
CoI.3S3-S4 

Harmful Effects of Pesticides 
- (Deb. 6, Vol. XI, 0I-08-200S) 

Col. 442-45 

'iike in Prices of LPG and Kerosene 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 2'79----' I 

Impact of Chinese Currency 
(Deb. 16, Vol. XII, I6-0S-200S) 
Col. 1'71-72 

Impon of Edible Oil 
(Deb. 1, Vol. XI, 2S..()7-2005) 
Col. 354-55 

Impon of LNG From Iran 
(Deb. IS, Vol. XII, 18-08-200S) 
Col. 35-37 

Impon of Plasma Components 
(Deb. 13. Vol. XII, IO-OS-2005) 
Col. 297-98 

Incident at Dadri Station 
(Deb. 4, Vol. XI, 2S-07-200S) 
Col. 342-45 

Incident of Looting in Train 
(Deb. 22, Vol. XIII,25-08-2005) 
C01.2S7-59 

Indo-Sri Lanka Trade 
(Deb. 12. Vol. Xli, 09-08-2005) 
Col. 276-77 

Installation of automatic coac:h wash in, 
plant 
(Deb. 14, Vol. xn.II-01-200S) 
Col. 209-1 1 

Iron Ore MiDina Policy 
(DIll. 19. \Ill XII. 2242005) 
CoI.J4S-46 
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.fmpIIftdelln Billie. 
(Deb. 15. \OJ. XII, J2.()'-200') 
CoL 200 

Jmaularltios in Con.truction of Rural 
Roads 
(Deb. 5, \oL XI, 29-D7-20(5) 
Col367~ 

Irregularity of Monsoon 
(Deb. 6, Vol. XI, 0 1'()8-200S) 
CoL 27-29 

Irrigation Projects under A.I.B.P. 
(Deb. It, \bl. XII,08-O&-200S) 
CoI.44-S2 

Lo .. in~urred by RRBs 
(Deb. 10, Vol; XI, 0'-08-20(5) 
Col48-S8 

loisel to on PSU. 
(IJeb. 14, ti XlI, 11'()s'200S) 
eol.I-12 

Meningococemia Disease 
(Deb. 3, ~f. XI, 27'()?"200S) 
CoI.S33-34 

Merger of Associate Banks ofSBI 
(Deb. S, Vol. XI. 29-07-200S) 
CoI.400-02 

Modernisation of Industries 
(Deb. 20. Vol. XII. 23-08-200S) 
Col. 29-33 

Modernisation of Non-Profitable Airports 
(Deb. 14, Vol. XII.II-08-200S) 
COI.24142. 

Monitoring of Food Parks 
(Deb. 11, Vol. XII, 08-08-2005) 
Col. 253-S4 

Need for OOftstniction of a fly-over on 
Naticn~ Hiahway running through 
Meerut city in l1t181' Pradesh (MUR 377) 
(Deb. 14, Vol. XD.1I-OS-2005) 
Col. 321 

Offer c(6.I~" hki5tln 
(Deb. 19, 'WI. XlI, 22.()'-2005) 
Col. 347 

Opening of Kerosene Depots 
(Deb. 9, 'WI. XI, 04-08-200S) 
CoJ.223-27 

Operation of illegal \'eJKIors in catering 
system 
(Deb. 14, Vol. XII, ll..()8..200S) 
Col. 178 

Ownership Right of Land to Adi'vasil 
(Deb. 7, Vol. XI, 02-O~OOS) 
Col. 298-99 

Power Generation 
(Deb. 10. Vol. Xl, 05-08-200S) 
Col. 318-319 

Procurement Centres in Place of 
Agricultural Mandis 
(Deb. II, Vol. XII, 08-08-200S) 
Col. 371-72 

Production of Industrial Unit 
(Deb. 16, \bl. XII, 16-08-200S) 
Co1.2S1-55 

Production of Meat 
(Deb. II. Vol. XII,08-08-2005) 
Col. 419-20 

PubliciConummity Health Centres in Rural 
Areas 
(Deb. 3, VoI.Xl,27-07-200S) 
Co1.5S7-61 

Purchase of Helicopters from USA 
(Deb. 9, Vol. XI, 04-08-2(05) 
Col. 296-97 

Regional Rural Banks 
(Deb. IS, Vol. XII, 12-08-2OOS) 
Col. 63-64 

Renovation of Non-Metro Airports 
(Deb. 4, ~I. Xl, 28-07-200S) 
Col. 27S-76 
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ReVenue-earned from Freight 
(Deb. 9, ~l. XI, 04-08-2005) 
Col. 36-37 

Revenue from Advertisement 
(Deb. 9, Vol. XI, 04-08-2obS) 
Co1.167.a 

Sale ofNTC Mills Land 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 55 

Scheme for Expansion of Auto Testing and 
Research Cehtre 
(Deb. 15, Vol. XII. 12-01-2005) 
Col. 260-61 

Scbeme to Promote Tourism 
(Deb. I, Vol. XI. 25-07-2005) 
Col.318-24 

Setting up of Airports in Hill Areas 
(Deb. 18, Vol. XII. 18-08-2005) 
Col. 271-72 . 

Siltation in Hydro Power Projects 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 261-63 

Subsidy Policy 
(Deb. 10, Vol. XI. 05-08-2005) 
Col. 261-62 

Substandard Fertilizers and Seeds 
(Deb. I, Vol. Xl, 25-07-2005) 
Col. 492--98 

Tinned Food Items 
(Deb. II, Vol XII, 08-08-200S) 
Col. 265-66 

Touch Screen Terminals at Stations 
(Deb. 14, Vol. XIr. Il-08-200S) 
Col. 24647 

Trade Deficit 
(Deb. 7, Vol. XI, 02-01-2005) 
Col. 230-33 

Trade with Indonosia 
(Deb. 20, VoL XII, 23-01-2005) 
Col. 217-18 

Training ofoSportspersons Abroad 
(Deb. I, Vol. Xl,03-08-2005) 
Col. 376-78 

Use of Kulhar, Khadi in Railways 
(Deb. 4, Vol. XI. 28-07-2005) 
Col. 322 

SbaUendra Kumar, Sbri 

Alleged iII-Treatment of Indians Abroad 
(Deb. 21, Vol. Xln, 24-08-2005) 
Col. 28 

Approval of Recommendations in the 
Second . Report of Railways 
Convention Committee and Railways 
(Amendment) Bill, 2005 (Consid. & 
Pass) 
(Deb. 24, Vol. XlII,30-08-2005) 
Col. 71 

Bihar Budget 2005.()6 Demands for Gr:ms 
on Account (Bihar) :2005-06 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 404-05 

C.B.S.E. Board Exams 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 268 

Committee on Personnel. Public 
Qrievances, Law and Justice-eighth 
Report-Laid 
(Deb. 2, Vol. XI, 26-07-200S) 
CoI.S~598 

Demand for Supplementary GrUU 
(Railways), 2005-06 and DcmaDdI for 
Excess Grants (Railways), 2002'()3 
(Deb. 14, Vol. xn.l1~8-200~) 
Col. 468-470 

Disapproval of the Citizenship 
(Amendment) Ordinanc:e, 200S and 
Citizenship (Amendment) Bill, 200~ 
(Statutory Res.}-Consid. & Pass 
(Deb. 16, Vol. XII, 16-08-2(05) 
CoI.449-SO 
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Empleyment generation in rural areas 
(Deb. 10. \OJ. XI. 05-0'·2005) 
Col. 34-35 

EI3dic8tion of Vector Borne Diseases 
(HAH Discussion) 

N~ to ~p~ftt 'Swajaldhara' Project 
In ChaiJ Parhamentary Constituenc 
Uttar Pradesh with a view to SO/~ 
drinkins water problem in the rei ion 
(MURJ77) 
(Deb. 21, Vol. XlII, 24-0'.20(5) 
CoI.473 (Deb. H, \01. XII, OS'()S·2005) 

Col. 612-13 
ffip Court and Supreme Court Judges 

(Salaries and Conditions of Service) 
Amendment Bm, 2005 
(Deb. 21, \0/. xm,24-08-2005) 
Col. 557 

Hindu Succession (Amendment) Bill, 2005 
Consid. &. Pass 

(Deb. 23, \bl. XIII, 29-08·200S) 
Co1.7S-n 

Manuf~ing of Wheels 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 29 

National Rural Employment Guarantee Bill, 
2004-C0nsid. 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 625---27 

Natural Calamities in the Count,ry (OUR 
193) 
(Deb. 4, Vol. XI,28-07·200S) 
Col. 499-501 

Need for an effective law to take action 
against fake Universities in the country 
and steps taken by the Government in 
regard thereto (CA) 
(Deb. 20, \bl. Xli, 23-OS-200S) 
Col. 400 

Need for effective implementation of 
various Centrally Sponsored Schemes 
for Rural Development (CA) 
(Deb. 4, Vol. XI, 28.()7-2005) 
Col. 389 

Need to developAlwara lake in Kushambi 
district, Uttar Pradesh as a tourist 
resort (MUR 377) 
(Deb. 23, Vol. XlII. 29-08-2005) 
Col.S7 

Need to implement canal projects on river 
Ganga at Allahabad, llttar ·Pradesh with 
a view to solve irrigation and "ing 
water problem in Chai/ Parliamentary 
Constituency (MUR 377) 
(Deb. 9, \bl. XI, 04'()8·2005) 
Col. 367 

Payment of Wages (A~ndment) Bill. 
2004-Consid & Pass 
(Deb. 17, Vol. XII, 17'()8-200S) 
Col.S03-05 

Protection of Women from Domestic 
Violence Bill, 2005-Consid. 
(Deb. 20. Vol. XlI, 23.()S-2005) 
Col. 423-26 

Reservation of one third of seats for 
women in all the State Legislature and 
Parliament 
(Deb. 10, Vol. XI, 05-OS-2005) 
Col. 465-67 

Resolution Approval of Recommendations 
in the Second Report of Railway 
Convention Committee and Railways 
(Amendment) Bill, 200S-Consid. 
(Deb. 23, Vol. XIII,29'()8-200S) 
Col. 167 

Situation arising out or problems being 
faced by the Beedi workers in the 
country particularly it! Kerala and steps 
taken by the Government in regard 
thereto (CA) 
(Deb. II, Vol. XII, OS'()S-2005) 
CoI.S04 

Situation arising out of proposed closure 
of Central Inland Water Transport 
Corporation resulting in retrenchment , 
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of emoloyees and steps taken by the 
Government in regard thereto (CA) 
(Deb. 21, \bl. XIII,24-08-2(05) 
Col. 459 

Situation arising out of recent instructions 
Issued by Government to Jute 
Corporation of India to stop 
procurement of raw jute in West Bengal 
resulting in closure of mills and steps 
taken by the Government in regard 
thereto (CA) 
(Deb. 14, \bl. XII, 11-08-2(05) 
Col.308~ 

Situation arising out of spread of 
encephalitis in the country and steps 
taken by the Government in regard 
thereto (CA) 
(Deb. IS, \bl. X1I,12-08-2(05) 
Col. 325 

Standing Committee on PeflOnnel, Public 
Grievances, Law and Justice-Twelfth 
Report & Evidenc~Laid 
(Deb. 23, Vol. XIII, 29-08-2005) 
Col. 4-5 

Terrorism in the country including attack 
on Ram Janam Bhumi Complex (OUR 
193) 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 472-74 

Use of Railway Land (H.A.H. Dis) 
(Deb. 15, Vol. XU, 12-08-2(05) 
Cot. 394-95 

Warehousing Corporations (Amendment) 
BiI~ 2005 - Consid & Pass 
(Deb. 23, Vol. XIII, 29-08-2(05) 
Col. 147-48 

ShakYI, Sbrt Ralharaj Sinlh 
Allocation of Funds 

(Deb. 10, Vol. XI, 05-08-2(05) 
Col. 112-14 

Appointment in NSTFDC 
(Deb. 20, \bl. XII, 23-08-2(05) 
Col. 269 

Atrocities against SCslSTs 
(Deb. 16, \bl. XII, 16-08-2005) 
Col. 23S--38 

Cancellation of Flights 
(Deb. 18, \bl. XII. 18-08-2(05) 
Col. 220 

Clinical Test on Sucralose 
(Deb. 21, Vol. XIII, 24-08-2(05) 
Col. 128-29 

Commission ofSKO Dealers 
(Deb. 9, Vol Xl, 04-08-2(05) 
Col. 69 

Complaint against Bank of Rajasthan 
(Deb. 15, \bl. XII. 12-08-2(05) 
Col. 102 

Construction of Airports 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 180-81 

Cost of Dextroproxyphone and its Salts 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 179 

Deaths in Coal Mines 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 396---406 

Delhi Milk Scheme 
(Deb. I. Vol. XI. 25-07-2005) 
Col. 392-93 

Demand for Supplementary Grants 
(Railways). 2005-06 and Demands for 
Excess Grants (Railways). 2002-03 
(Deb. 14, Vol. XII,II-08-2005) 
CoI.418-19 

Development ofCNG Locomotives 
(Deb. 22, Vol. XIII. 25-08-2005) 
Col. 99-100 

Dirty Milk Supply Crates of OMS 
(Deb. 19, Vol. XII. 22-08-2005) 
Co1.377-78 

Effect ofCNG on Environment 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 452-53 
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Expeulon of Tourism Industry 
(Deb. 6, \bl. Xl, 0 '-08-2005) 
Col. 39 

Expenditure on Scientific Research 
(Deb. 10, \bl. xi, 05-08-2(05) 
Col. J3~-32 

Fake PIISPOrtlVisa 
(Deb. 16, \01. XII, 16-08-2005) 
Col. 270 

Four-Laning ofN.H. No.2 
(Deb. 3,.\b1. X1,27-07-2005) 
Col. 205-06 

Funds for creation of Sports infrastructure 
(Deb. 13, \b/. XII, 10-08-2005) 
Col. 383-91 

lIIe,al Manufacturing of Mini LPG 
Cylinders 
(Deb. 18, \bl. XII, 18-08-2005) 
CoI.217-18 

Installation of anti-collislon device 
(Deb. 14, \bl. XII, 11.()8-2005) 
Co/. 182-83 

LPG Quota for Distributors 
(Deb. 9, \\:)/. XI, 04-08-2005) 
Col. 106-07 

Perfonnance ofWLL Phones 
(Deb. 3, \t)1. XI, 27-07-2005) 
Col. 241-Q 

Phlnnexcil Export Promotion Council 
(Deb. 7, \bl. XI, 02-08-2005) 
Col 225 

Procedure for Allotment of Cadre 
(Deb. 21, \\)/. XIU,24-08-2005) 
C01.2S7~ . 

Quality of Seeds 
(Deb. 6, \bl. XI, 01-08-2005) 
CoL 269-70 

Re-employment in Delhi University 
(Deb. 7, \\:)/. XI, 02*,2(05) 
Col9l-9S 

Reduction in Academic Burden 
(Deb. 16, \UI. XII, /6-08-2005) 
Col. 15 

Rural Communication Service Scheme 
(Deb. 8, \UI. Xl, 03-OB-2(05) 
Col. 347--49 

Schools Run by Railways 
(Deb. 18, Vol. XU, I B-08-2005) 
Col. 136-38 

Security Measures at Bombay High 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 314-16 

Security of Metro Rails 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 420-2 I 

Setting up of Refineries by ONGC 
(Deb. 18, Vol. XII, 18-08-2(05) 
Col. 293-94 

Shortage of Currency Notes 
(Deh. 15, \bl. XII, 12-08-200S) 
Col. 125-26 

Unfertility ofLand due to Prawn Farming 
(Deb. 19, \bl. XII, 22-08-2005) 
Co1.217-18 

Upgradation of 130 MM Guns 
(Deb. 18. Vol. XlI. 18-08-2005) 
Col. 109-10 

Uplinking of TV Channels 
(Deb: 22. \b1. XIII,2S'()8-2005) 
Col. 58-59 

ShandD, Dr. Col (RetcI.) Dha.1 Ram 

Allocation for Roads in Himachal Pradesh 
(Deb. 17. \bl. XII, 17-08-200S) 
Col. 308 

Assistance to Himachal Pradesh for 
Revenue Earning Scheme 
(Deb. 6, Vol. XI,OI-08-2005) 
CoI.3Il-13 



NAME INDEX 785 

Assistance to NGO 
(Deb. 11, \obI. XII, 08-08-2005) 
Col. 249-50 

Danger from Parechu Lake 
(Deb. 19, \\>1. XII,22-08-2005) 
Col. 199-200 

Funds for setting up of Sports 
Infrastructure 
(Deb. 13, \\>1. Xli, 10-08-2005) 
COU21 

National Rural Employment Guarantee Bill. 
2004-C0nsid. 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 719-20 

Need to clear the proposal for setting up 
of the Chanshal-Shimla-Solan for multi-
purpose water supply projec,t in 
Himachal Pradesh (MU~ 377) 
(Deb. 17, VoI.XII, 17-08-2005) 
Col. 478-7Cl 

Need to release additional funds to the 
Government of Himachal Pradesh for 
providing relief to the people affected 
by floods (MUR 377) 
(Deb. I I, \\>\. XII,08-OS-200S) 
Col. 523-34 

Number of Projects under REGP 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 199-202 

Production of Apples 
(Deb. 6, Vol. XI,OI-08-200S) 
Col. 177-79 

Shanna, Sbri Madan LaI 

Amendment in Indian Penal Code 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 106-07 

Artificial Protein Power 
(Deb. 17, \\>1. XII, 17-08-2(05) 
CoI.Z28 

Awareness about Poverty Alleviation 
Programmes 
(Deb. 15. Vql. XII. 12-08-2005) 
Col. 177-79 

Child Labour Law 
(Deb. I, Vol. XI. 25-07-2005) 
Col. 109-11 

Commercial Utilisation of Railway Land 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 117 

Corruption in Schools 
(Deb. 7. Vo\. XI, 02-OS-2005) 
Co1.211-12 

Cultivation of Medicinal Plants 
(Deb. 13. Vol. XII. 10-08-2005) 
Co\. 394-95 

CVC for Changes in Law 
(Deb. 13, Vol. XII, 10-08-2005) 
CoI.471-72 

Defaulting Units/Establiihments 
(Deb. I, Vol. XI. 25-07-2005) 
Col. 451-86 

Delayed/WrongINon-De I ivery of Letters 
(Deb. 17. Vol. XII, 17-08-2005) 
Col. 13-14 

Education for Mentally Retarded Children 
(Deb. 20. Vol. XII, 23-08-2005) 
Col. 177-78 

Excise Duty on Coal 
(Deb. 17, \obI. XII, 17-08·200S) 
Col. 159~ 

Export and Import of Agricultural Products 
(Deb. 6, Vol. XI, 01-08·2005) 
Col. 227-34 

Export of Dry Fruits 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 244-46 

Export of Potatoes and Onions 
(Deb. 7, Vol. XI, 02-OS-2005) 
Col. 138--42 
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Fake Demand Drafts 
(Deb. /5, "'I. XII, 12~'-20(5) 
Col. 14-17 

Improvement ofEnvironmenral System 
(Deb. II, ~1. XII, 01-08-20(5) 
Col. 476 

Incentive Scheme for A,ricultural 
Research 
(Deb. I, Vol. XI, 25-07-2005) 
CoL 343-41 

Jawahar Gram Samridhi Yojana 
(Deb. 10, \ill. XI. OS-Ol-200S) 
Col. 269-70 

Killin, of Colleagues 
(Deb. 14, \ill. XII, II~a-2005) 
Col. 267-68 

Law and Order in Delhi 
(Deb. 7, \til. XI, 02~2OM) 
CoI.I~30 

Mlhill Shikshan Kendras for Illiterate 
Women 
(Deb. 20, \bI. XII. 23-08-2005) 
Col. 28 

Missing of Defence Personnel 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 137-38 

Need to ex!)edite construction of a second 
bridge on River Chenab at Akhnoor, 
Janunu and Kashmir (MUR 377) 
(Deb. 3. Vol. XI,27'{)7-2005) 
Col. 613-14 

Need to provide financial auistance to 
the displaced families of Kashmiri 
Pandits in Jammu and Kashmir and 
steps taken by the Government in 
regard thereto (CA) 
(Deb. 23, Vol. XIII, 29-08-2(05) 
Col. 13-·16 

New Code of Ethics for Drugs! 
Advertisements 
(Deb. 13, Vol. XII, t~8-200S) 
Col. 140 

\. 

Norms for Calcul.ing Prices ofMedieiltes 
(Deb. 6, Vol. Xl, OI..()8-2005) 
Col. 283-84 

One Rank One Pension 
(Deb. 9, Vol. XI, 04-08-20(5) 
Col. 10-11 

Pollution Level in Cities 
(Deb. 19, Vol. XII, 22.{)8-200$) 
Col. 52-55 

Project ofBio-fertilizer and Bio-Medicines 
(Deb. 16, Vol. XII, 16-01-2005) 
Col. 156 

Projects for Agricultural Research and 
Development 
(Deb. 11, Vol. XII, 08-08-2005) 
Col. 343-44 

Reduction in Rural Development Bud,et 
by States 
(Deb. IS, Vol. XlI, 12-O1-lO(5) 
Col. 112-83 

Restructuring Self Employment 
Pro,ramme5 
(Deb. 10. Vol. XI, OS.{)8-200S) 
Col. 63-64 

Review of Development Activities 
(Deb. 1, Vol. XI, 2S.{)7-200S) 
CoI.SS3-s4 

School Buses 
(Deb. 16, Vol. -,16-08-2(05) 
Col. 272-73 

Solar Energy . 
(Deb. 10, \01. XI,OS.{)8.200'> 
Col. 210-1 I 

Terrorism in the country including attack 
on Ram Janam Bhumi Complex (DUR 
193) 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 47>-77 

Shlvajirao, Shri Adhalrao Patti 

Alleged ill-Treaunent of Indians Abroad 
(Deb. 21, Vol. XIII, 24'{)8-2005) 
Col. 2>-29 
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Alloc:ation of Power 
(Deb. 15, \01. XII, 12008-2005) 
Col. 197..,1 

Children in Mines Sector 
(Deb. II. Vol. XII, 08-01-2005) 
Col. 34-37 

Amendment in Immoral 
(PreveRtion) Act, 1986 
(Deb. 2, \01. XI, 26-07-2(05) 

Traffic Cold Storage Centres 

Col. 52S-27 

Anti-Dumping Duty 
(Deb. 20. Vol. XlI, 23-01-2005) 
Col. 142-43 

Assistance for Setting up of Livestock 
Development Corporation in 
Maharuhtra 
(Deb. II. Vol. XII, 08-08-2005) 
Col. 336-37 

Assistance to GATE Qualified Students 
(Deb. 16. Vol. XII. 16-08-200S) 
Col.213-IS 

Auditing of Export Transactions 
(Deb. 19, Vol. XII, 22-08-2005) 
CoI.3SS-S6 

Aviation Traffic 
(Deb. II. Vol. XII. 18-08-2005) 
Col. 213-14 

Border Area Development Plan 
(Deb. 16, Vol. XII. 16-01-2005) 
Col. 274-76 

Bt. Cotton Seeds 
(Deb. 19. Vol. XII. 22-08-200S) 
Col. 271-72 

Cargo Handling F~i1ities 
(Deb. 18. Vol. XII. 18-08-2005) 
Col.27S 

Central Social Welfare Board 
(Deb. 20, Vol. XII, 23-08-200S) 
Ceil. 20--22 

Central Transport Policy 
(Deb. 8. Vol. Xl. 03-08-200S) 
('.01. 424 

Child Domestic Worker 
(Deb. 19, Vol. XII. 22-08-2005) 
CoI.29~-96 

(Deb. 14. Vol. XII. 11-01-2005) 
Col. 130-31 

Common Service Centres 
(Deb. 13. Vol. XII, 10-01-2005) 
Co1.31&-20 

Connecting Ports with Railway Network 
(Deb. I. Vol. XI. 03-08-20(5) 
Col. 236-37 

Contractual Marriages 
(Deb. 20. Vol. XII. 23-01-200S) 
Col. 173-74 

Coverage of A.A. Y. 
(Deb. 6. Vol. XI. 01-08-2005) 
Col. 13-16 

Dabhol Power Project 
(Deb. 5. Vol. Xl, 29-07-2005) 
Col. 172-73 

Declaration ofDFID Assistance Grant 
(Deb. 20. Vol. XII. 23-08-2005) 
Ceil. 289-90 

Declaration of New Waterways 
(Deb. 13. Vol. XII. 1O-01-200S) 
Col. 44-45 

Delay in Purchase of Submarines 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 191 

Development of Kaveri Enaines 
(Deb. 4. Vol. XI. 28-07-2005) 
Col. 323-24 

Development of Rural Areas 
(Deb. 15. Vol. XII. 12-08-2005) 
Col. 262-63 

Dilapidated Condition of National 
Highways 
(Deb. 17. Vol. XII,17-08·200S) 
Col. 365-70 
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Establishment of Indoor Stadiums 
(Deb. 17. Vol. XU, i 7-OS-200S) 
Col. 163 

Export of Cotton 
(Deb. S. Vol. Xl. 29-07-2005) 
Col. 370--73 

Export of Mangoes 
(Deb. 12, Vol. XII, O9-OS-200S) 
Col. 192-94 

FDI 
(Deb. 12, Vol. XII.09-OS-2005) 
Col. 216 

FDI in Private FM Radio 
(Deb. 4. Vol. XI. 2S-07-2005) 
Co1.214-15 

Filling up of Vacancies 
(Deb. 4. Vol. XI, 28-07-2005) 
Col. 276 

Flood 
(Deb. 2. Vol. XI, 2~7-2005) 
CoI.4~500 

Foods for Welfare Programmes 
(Deb. I, Vol. XI. 25-07-2005) 
Co1.412-14 

Foreign Aid for Educational Purpose 
(Deb. 20, Vol. XII,23-OS-2005) 
Col. 294-95 

Foreign Assistance for Pradhan Mantri 
Gram Sadak Yojana 
(Deb. I 5, Vol. Xli. 12-OS-200S) 
Col. 126-27 

Funds for Anti-Retrovial Drugs 
(Deb. 3, Vol. XI, 27-07-200S) 
CoU12·13 

Funds to NG<h 
(Deb. 13. Vol. XII. IO-OS-200S) 
Col. 16«)-282 

Growth Rate of Tenth Plan 
(Deb. 3. Vol. XI, 27.()7-200S) 

. Col. 14344 

Guidelines for selection of contestants 
(Deb. 14, Vol. XII. I )-OS-200S) 
C.ol. 2S().o-54 

Hike in Diesel Md Petrol Prices 
(Dab. 4, Vol. xt.28-07-200S) 
Col. 42-46 

Hindustan Organic Chemicals Ltd. 
(Deb. 6, Vol. XI. OI'()S·200s) 
Col.314-15 

Imbalance in Development of States 
(Deb. 17. Vol. XII. 17.()S-2005) 
Col. 262-06 

Implementation of Drinking Water 
Schemes 
(Deb. 10. Vol. XI. 05-OS-2005) 
Col. 203-04 

Increasing Tele-Density in India 
(Deb. 21. Vol. XIII, 24-08-2(05) 
Col.306---QS 

Indo-Myanmar-Bangladesh Gas Pipeline 
(Deb. 4, Vol. XI. 28-07-2005) 
Col. 224-25 

Infiltration in Kashmir 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 298-99 

Inflation 
(Deb. 5, Vol. XI, 29-07-2(05) 
Col. 300---04 

Installation ofTurbo Generator 
(Deb. 22. Vol. XIII, 25-OS-200S) 
Col. 248 

Investment Patterns of 0 II PSUs 
(Deb. 22, Vol. XIII,2S'()8-2005) 
Col. 223-25 

Loading and Unloading of WIJons 
(Deb. 18, \\>1. XII. 18-08-2(05) 
Col. 251-52 

Losses to Refineries 
(Deb. 22, \\>1. XIII, 25-08-2005) 
Col. 32S-26 
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Modem Technology for "Provision of 

Urban Amenities in Rural Areas" 
(Deb. 10, ~I. XI,OS-o.-200S) 
COI.254-SS 

Modernisation of\Vavina and PromIins 
Sector 
(Deb. IS, \bl. XII, 12-08-2005) 
Col. 267-70 

New Telephone Exchlage ill Pune 
(Deb. 21, ~I. ~I, 24-0 ... 2005) 
Col. 238-39 

Non Recovery in Television Marketing 
(Deb. 22, ~I. XIII, 25-OS-200S) 
Col. I 74-7S 

Norms ofBIS for Soft Drinks 
(Deb. 21, ~I. XIII, 24-0S-200S) 
Col. 34142 

Oil Sector's Performance 
(Deb. 9, ~1. XI, 04-08-2005) 
Col. 118-19 

Opening of New Telephone Exchanges 
(Deb. 21. Vol. XIII, 24-08-2005) 
CoI . .l52-53 

Plan Programmes in Agriculture 
(Deb. 19, ~I. XII, 22-08-2OOS) 
Col. 46-47 

Poor Service ofBSNL 
(Deb. 3, ~I. Xl, 27-07-2005) 
CoI.SI7 

Production of Ships and Submarines 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 126-27 

Proposals for development of Sports 
(Deb. 13, Vol. XII.IO-OS-2005) 
Col. 417-22 

Reaistration of Medical Practitioners 
(Deb. 3, ~1. XI. 27-07-2005) 
CoI.8S-:4' 

Regulator for Oil and Gas Sector 
(Deb . .22. ~I. XIII. 2S-08-2005) 
Col. 269-70 

Release of Funds for N.Hs 
(Deb. 8. \t)1. XI. 03-08-200') 
Col. 342-4S 

Revision of Agreemenl on GATS 
(Deb. 7. Vol. XI. 02-08-2005) 
Col. 73 

Rtnf Electrification 
(Deb. 15, Vot. XII, 12-o8-200S) 
Col. 230-32 

Rural Sanitation Programme 
(Deb. 10. Vol. XI, OS-08-2005) 
Col. 14-30 

Seamen's Provident Fund 
(Deb. 17. Vol. XII, 17-OS-200S) 
Col. 24243 

Setting up of Authority for Intc:grah:J 
Disease Surveillance Project 
(Deb. S, ~I. XI, 03-08-200S) 
CoJ.442 

Setting up of De-addiction Centres 
(Deb. 9, Vol. XI, O4-08-2OOS) 
Col. 190 

Setting Up of Emergency Medical Service 
(Deb. 3, Vol. XI, 27-07-200S) 
Col. 457-58 

Setting up of Medical Institutes 
(Deb. 17. Vol. XII, 17-08-200S) 
Co1.218-19 

Smuggling cases 
(Deb. 10, Vol. XI,OS-oS-200S) 
Col. 199-200 

'Standardisation of Medical Instruments 
(Deb. 13. Vol. XII, IO-OS-2oo5) 
Co1.1S8-S9 

Storage Position of Rivers 
(Deb. I, Vol. XI, 2S..Q7-2005) 
Col. 24748 

TariffFonnula' 
(Deb. 2, ~1. Xl, 26.()7·2oo5) 
Col. 113-114 
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Tr.aining Programmes for Urban 
Development 
(Deb. 16, \t)1. XII, 1~1-2005) 
Co1.I46-SO 

Universal Immunization Programme 
(Deb. I, \t)1. XI,03-08-200S) 
Col. 471-15 

Unused Airpons 
(Deb. II, \t)l XU, 18-01-2005) 
CoI.~1 

Upgradation.of Capacity AugmeQtation 
(Deb. 9. Vol. XI, 04-08-20(5) 
Col. 265-66 

Upgradation of Hotel Management 
Institutes 
(Deb. 19, Vol. XII, 22-01-2005) 
Col. 371-7S 

Utilisation of services of retired officers' 
inPSUs 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 199-200 

White Paper on Duty Structure 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 1M 

White Paper on Negotiation with WTO 
(Deb. 7, Vol. XI, 02-01-2005) 
Col. 269-70 

SlIwa .... Shri M. 

Annual Budget of National Ayurvedic 
Institute 
(Deb. 21, Vol. XIII,24-01-2005) 
Col. ISS-56 

Appropriation of Surplus W_ ofKriBa 
Itiver by ~ PrMeaIa 
(Deb. I, \t)1. XI, 25-07-2805) 
Col. 211-12 

Co&tI1'ea 
([)lb .. 16, \t)l XII, 16-OI-2t'os) 
Col. 130-32 

Contribution of Agriculture Sector in 
Growth Rate 
(Deb. II. \t)L XII, 08-01-200') 
Col. 480-411 

Decline in PopUlation of Wild Animals 
(De~. II, Vol. XII, 08-08-2005) 
Cot.'l-16 

Derogatory Depiction of Indian God 
(Deb. 21, Vol. XIII, 2~8-200S) 
Col. 173-74 
(Deb. J., Vol. XI, 27-07-2005) 
Col. 232-33 

Development of Brinda_ Garden in 
Mysore 
(Deb. 6. Vol. XI. 0I-08-200S) 
Col. 256-57 

Development of Transgenic Mulberry 
Plant 
(Deb. 19, Vol. XII. 22-08-200S) 
Col. 348-49 

Eco-Informatics Centre 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 233-34 

Establishment of New Medical Colleges 
(Deb. 3, Vol. XI,27-07-200S) 
Col.161~S 

Expansion of HAL Airpon 
(Deb. 14, Vol. XII, 11-08-2005) 
CoI.IIS·16 

Health Care Facilities 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 22S-29 

Illegal Iron Ore Mining 
(Deb. 19, \t)l. XII, 22-08-200S) 
Col. 202 

lndo-China Trade 
(Deb. 7, \t)1. XI,02-01-200'> 
CoI.236-~7 

Inle,rated Manalement Plan for 
Monuments at Hampi 
(Deb. 14, \t)J. Xll,II-01-200S). 
CoI.I5+-SS 
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Land at Nominal Rates to Private 
HOlpital1 
(Deb. 17, 'WI. XII, l7'()I-200S) 
Col. 27-34 

MItch Fixin. and Bettina in Spons/Games 
(Deb. I, ~1. XI, 03-08-2005) 
CoI.407'()1 

Mysore-8anplore Corridor Project 
(Deb. 13, Vol. XII, 10-08-2005) 
CoI.312-13 

Mysore-Bangalore Express Corridor 
Project 
(Deb. 8, ~I. XI. 03-08-2005) 
Col. 195-96 

Mysore-Bantwal Highway 
(Deb. 13, Vol. XII. 10-08-2005) 
CoI.423-~ 

National Horticulture Board 
(Deb. II, ~I. XII, 01-01-2(05) 
Col. 226-28 

Need to allocate additional funds for early 
completion of ongoing power projects 
in Karnataka to over~ome power 
shortage in the State (MUR 317) 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 370 

Need to sanction adequate funds for 
providing relief to the coconut growers 
in Karnataka affected by coconut 
disease NWSIPEEDE (MUR 377) 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 632 

Need to set up a Food Processing with 
cold storaae facility in Chamrajanagar 
Parliamentary Constituency, Kamataka 
~377) 
(1)>. It, .... XI~ 22,..20(5) 
CoI.~29-30 

New Guidelines for MPLADS 
(Deb." \9L XI,03.oa-:ZOO5) 
Col. 329 

ONGC Project in Manplore 
(Deb. 9, \\ll. XI,04~1-2005) 
Col. 14) 

Opening ofCGHS Dispensary in Dwarka. 
Delhi 
(Deb. 17, Vol. XII. 17-08-2005) 
Col. 257 

Poaching/Electrocution of Elephants 
(Deb. I, ~1. XI, 25-07-2005) 
Col. 280-81 

Power Crisis 
(Deb. 5, Vol. XI. 29-07-2005) 
Col. 17 

Protection of Environment 
(Deb. n. Vol. XII. 08-01-2(05) 
Col. 349-50 

Protection of Environme'f 
(Deb. II. Vol. XII. 08-01-2005) 
CoI.349-50 " 

Rail Corridors 
(Deb. 18, Vol. XII, 18-08-2(05) 
Col. 169-70 

Rail. Lines Between Bangalore and 
Satyamangala 
(Deb. 22, Vol. XIII, 25-08-2(05) 
Col. 189 

Repayment of Loan 
(Deb. S, Vol. XI, 29-07-2005) 
Col. 242-43 

Reservation for SCs/STs in Private Sector 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 152-53 

Resolution Approval ofRecommendalions 
in the Second Report of Railway 
Convention Committee and Railways 
(Amendment) 8i1~ 2005- Consid. 
(Deb. 23, Vol. XIII, 29-01-2005) 
Col. 171-79 

Review of Forest Laws 
(Deb. I, Vol. XI, 25-07-2005) 
Co1.217-18 
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Second Financial Upgradation 
(Deb. 3, Vol. XI, 27-o7-200S) 
Col. 439-440 

Setting up of Aviation University 
(Deb. 22, Vol. XIII. 25-08.2(05) 
Col. 188-89 

\ 
Silk Industries in Kamataka 

(Deb. 10, \kI1. XI, OS-08-200S) 
Col. 107 

Sri Lankan Business Venture in India 
(Deb. 17. Vol. Xli, 17-08-2005) 
Col. 200-01 

Sh.Iwankar, Prof. Mahaaeorao 

Activities of Militants 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 473-78 

Agreement OR Ballistic Missile Tests 
between India and Pakistan 
(Deb. 21, Vol. XlU,24-08·200S) 
Col. 333-3S 

Agreements with Russia in Atomic Energy 
Sector 
(Deb. 3, Vol. XI. 27-07·200S) 
CoL 455-56 

Akshay Urja for Rural Electrification 
(Deb. S. Vol. XI, 29-07·200S) 
Col. 387-88 

Assistance from Japan for Railway Project 
(Deb. 22. Vol. XIII, 2S-08-2OOS) 
Col. 127·28 

Cellular Service in Rural Areas 
(Deb. 3. Vol. Xl, 27-07·2005) 
CoI.3l3·14 

Central Marine Engineering and Shipping 
University 
(Deb. 3, Vol XI, 27-o7-200S) 
Col.S2S-26 

Closure of Coal Projects 
(Deb. 21, Vol. XIII. 24-08-200S) 
Col. 221 

Closure of Units of Directorate of field 
Publicity 
(Deb. 18, Vol. XII, 18-08·200S) 
Col. 209-11 

Construction of Dwelling units for poor 
(Deb. 2, \kI1. XI. 26-07·2005) 
Col. 482-86 

Consumption of Edible Oil 
(Deb. 19, Vol. XII, 22-08.2(05) 
Col. 42-46 

Contaminated Drinking Water 
(Deb. 19. Vol. XII. 22-08-2005) 
CoI.I~9 

Damage to Rail Route by Flood 
(Deb. 9. Vol. Xl, 04-08-2005) 
Col. 121-24 

Delay in Purchase of Submarines . 
(Deb. 9, Vol. XI. 04-08-2005) 
CoI.I9t 

Demand for Supplementary Grants 
(Railways), 2005-06 and Demands for 
Excess Grants (Railways), 2002-03 
(Deb. 14, Vol. XU, 1I-08-200S) 
Col. 423-24 

Deposits by PSUs in Banks 
(Deb. IS, Vol. Xli, 12-08-2005) 
Col. 196-97 

Desalination Plant 
(Deb. 10, Vol. XI. 05-Q8-200S) 
Col. 207-08 

Development of Station~ as Model 
Stations 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 207-08 

Dilapidated Condition of National 
Highwayt 
(Deb. 17, Vol. XII, 17-08-200S) 
Col. 365--70 

Disinvestment of IAI AI 
(Deb. 4, Vol. XI,28-07·2OG5) 
Col. 213-14 
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Entry of Male Passengers in Ladies 
Coaches 
(Deb. 18, Vol. XII. 18-08-2005) 
Col. 249-51 

Export oflron Ore 
(Deb. 12, Vol. XII,09-08-2005) 
Col. 15-16 

Extension of Financial Services 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 392 

FDI in Captive Coal Mining Sector 
"(Deb. 8, Vol. XI, 03-08-2005) 
CoJ.468-69 

Flood 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 496-500 

F oodgrain Banks 
(Deb. 6, Vol. XI. 01-08-2005) 
Col. 340-43 

Foreign Assistance in Power Sector 
(Deb. 10. Vol. Xl. 05-08-2005) 
Col. 333--38 

Foreign Countries Assisting Atomic 
Institutes 
(Deb. S, Vol. Xl. 03-OS-2OO5) 
Col. 305-06 

Funds for Rural Development under Total 
Sanitation Programme 
(Deb. 5. Vol. XI. 29-07-2(05) 
Co1.213-17 

Funds to States for Irrigation Projects 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 353-54 

Gyan Kendras 
(Deb. 10, Vol. XI. 05-08-2005) 
Col. 359-60 

Harmful Effects ofPesticidet 
(Deb. 6. Vol. XI, 01-08-2005) 
Col. 442-45 

Import of Edible Oil 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 354·55 

Import of Plasma Components 
(Deb. 13, Vol. XII, 10-08.2(01) 
Col. 297-9S </ 

Incident at Dadri Station 
(Deb. 4, Vol. XI, 28-07.2(05) 
Col. 342-45 

Indo-Sri Lanka Trade 
(Deb. 12. Vol. XII, 09-08-2005) 
Col. 276-n 

Infiltration Through Rivers and Canals 
(Deb. 16, Vol. XII, 16-08·2005) 
Col. 55·56 

Installation of automatic coach wuhing 
plant 
(Deb. 14. Vol. XII, II-OS·2005) 
Co1.209-1I 

Irregularities in Banks 
(Deb. 15, Vol. XII,12-08·2005) 
Col. 200 

Irregularities in Construction of Rural 
Roads 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 367'--69 

Irregularities in Regional Rural Banks 
(Deb. 15, Vol. XII. 12-08-2(05) 
Col. 65-66 

Irregularities in Regional Rural Banks 
(Deb. 15, Vol. XU, 12-08.2(05) 
Col. 65-66 

Irrigation Projects under A.I.B.P. 
(Deb. II, Vol. XII, 08-08·2005) 
Col. 44-52 

Loan to Traditional Backward Artisans by 
NBCFOC 
(Deb. IS. Vol. XII, IS-08·2005) 
Col. 155-61 
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Losses incurred by RRBs 
(Deb. 10, Vol. XI, Os-oa-2(05) 
Col. 48-58 

Merger of Associate Banks ofSBI 
(Deb. 5, Vol. XI,29-07-2(05) 
Col. 400--02 

Minor Irrigation Projects 
(Deb. 19, \\>1. XII, 22~8-2(05) 
C91.217~ 

Modernisation of Industries 
(Deb. 20, \\>1. XII, 23~8-2(05) 
Col. 29-)) 

Modernisation ofNon-Profitable Airports 
(Deb. 14, Vol. XU, II ~8-2OM) 
Col. 24]42 

Modernisation/Expansion of Health 
Services under CGHS 
(Deb. I, Vol. XI, 03-08-2(05) 
Col. 27-32 

Modernising Coal Mines in Maharashtra 
(Deb. 21, Vol. XIII, 2~8-2(05) 
Col. ]3]-32 

National Offset Policy 
(Deb. 9, Vol. XI, 04-08-2(05) 
Col. 84-85 

National Rural Employment Guarantee Bill, 
2004-Consid. 
(Deb. 19, Vol. XlI,22-Oa-2(05) 
Col. 672-75 

Opening of Anganwadi 
(Deb. 2, Vol. XI, 2~7-2(05) 
CoI.S45-SSI 

Opening of Sports Academies 
(Deb. 17, \\>1. XII, 17~1-200S) 
Col. 45-46 

Operation of illegal vendors in catering 
system 
(Deb. 14, Vol. XII, 11~8-200S) 
Col. 178 

Ownership Right of Land to Adivasis 
(Deb. 7, Vol. XI, 02-01-2(05) 
Col. 298-99 

Performance of Murpur Coal Mine of 
Western Coal Fields Limited 
(Deb. 13, Vol. XII, 1~8-2(05) 
Co1.316-17 

Permission for Iron Ore Projects in 
Maharashtra 
(Deb. 19, Vol. XII, 22-OS-2(05) 
Col. 319-21 

Pesticide Contents in Edible Products 
(Deb. II, Vol. XII, OS-08-200S) 
Col. 21 

Pilferage of Coal 
(Deb. S, Vol. XI, 03~S-200S) 
Col. 12-13 

Plan for Double Agricultural Output 
(Deb. II, Vol. XII, 08-08-2(05) 
Col. 454-55 

Power Generation 
(Deb. 10, Vol. XI, 05~8-2(05) 
CoI.318-319 

Power Supply to Coal Mines 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 441 

Procurement Centres in Place of 
Agricultural Mandis 
(~b. 11, Vol. XII. 08-08-2005) 
Col. 371-72 

Procurement of Cranes 
(Deb. 14, Vol. XII, 1 t-08-200S) 
Col. 134-35 

Production oflndustrial Unit 
(Deb. 16, Vol. XII, 16-08-2005) 
Col.251-55 

Progress of Development Work 
(Deb. 20, Vol. XII, 23~8-2(05) 
Col. 145-46 
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Promotion ofTourism 
(Deb. I, \bl. Xl, 25~7-2005) 
Col. 181-82 

. Railway Projects 
(Deb. 22, \\)I.XIII, 2S~8-200S) 
Col. 192-94 

Renovation of Non-Metro Airports 
(Deb. 4, Vol. XI, 28~7-2005) 
Col. 27S-76 

Research on rise in Heart Diseases 
(Deb. 2 J, Vol. XIII, 24-08-2005) 
CoI.4-S. 

Restructuring of Medical Officers Cadre 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 191-92 

Revenue earned from Freiaht 
(Deb. 9. Vol. XI, 04-01-2005) 
Col. 36-37 

Revenue from Advertisement 
(Deb. 9, Vol. XI, 04~8-2005) 
Col. 167-68 

Review of Developmental Works under 
Bharat N innan Yojana 
(Deb. 3, Vol. XI, 27-07-200S) 
Col. 79-81 

Scheme for Expansion of Auto Testing and 
Research Centre 
(Deb. J S, Vol. XII, J2~8-200S) 
Col. 260-61 

Setting up of Airports in Hill Areas 
(Deb. 18, Vol. XII, I8-0S-2(05) 
Col. 271-72 

Siltation in Hydro Power Projects 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 261-63 

Substandard Fertilizers and Seeds 
(Deb. I, \bl. XI; 2S.o7-2005) 
Col. 492--98 

Tinned Food Items 
(Deb. I J, Vol. XII. 08~8-2005) 
Col. 265-66 

Touch Screen Tenninals.at Stations 
(Deb.I~, \01. XlI,ll-OS-200S) 
Col. 246-47 

Trade Deficit 
(Deb. 7, \\)1. XI, 02~8-200S) 
Co1.23~33 

Trade with Indonesia 
(Deb. 20, Vol. XII, 23-08-2(05) 
CoI.217-J8 

Train Accidents 
(Deb. 4, \bl. Xl, 21~7-2(05) 
CoI.2-J2 

Training of Sportspersons Abroad 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 376-78 

Use ofKulhar, Khadi in Railways 
(Deb. 4, Vol. XI, 2S.o7-2(05) 
Col. 322 

Use of Old Machines for Coal Mining 
(Deb. 3, Vol. XI, 27-07-200S) 
Co1.516-17 

Virus Affected Potatoes 
(Deb. 19, Vol. XII, 22-OS-2(05) 
Col. 299 

Winding up of Flood Control Programme 
(Deb. 1 I, Vol. XII. 08~8-200S) 
Col. 252·53 

Sbukl., Shrim.ti IUrun. 

Applications for Coal Block Allobnent 
(Deb. 21, Vol. XIII, 24-08-2(05) 
Col. 170 

Dilapidated Condition of National 
Highway No. 200 
(Deb. 21, Vol. XIII, 24-08-2(05) 
Col. 173 . 

Diversion of River Water 
(Deb. 19, Vol. XII, 22~8-200S) 
Col. 214 
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Need to ban fake advertisements in 
newspapers inviting applications for 
employment with a view to safeguard 
the interest of unemployed persons 
(MUR377) 
(Deb. 11, Vol. XlI, 08-08-2005) 
Col. 528 

Proposal for Mentally Retarded Children 
(Deb. 22, Vol. xm, 2S-08-2~) 
Col. 136 

Reservation of one third of seats for 
women in all the State Legislatures and 
Parliament . 
(Deb. 10. Vol. XI, 05-08-2(05) 
Col. 43 1-432 

Sib." Shrl Kapil 

Failure of the Government to take action 
against persons indicted by the 
Nanavati Commission of Inquiry-
(AM}-motion negatived 
(Deb. 13, VoUm,lO-08-200S) 
Col. 722--46 

Massive illegal immigration from 
Bangladesh (A.M.) 
(Deb. 2, Vol. XI, 26-07-20005) 
Col. 687-95 

Sree Chitra Tirunal Institute for Medical 
Sciences and Technology, Trivandrum 
(Amendment) Bill, 2005-Consid & Pass 
(Deb. 23, Vol. XIII, 29-OS-2005) 
Col. 124.133-40 

Uplinking of TV Channels 
(Deb. 22. Vol. XlII, 25-08-2005) 
Col. 53.55-56 

Skldeswara,ShriGM. ' 

Approval to Badhra Lift Irrigation Project 
(Deb. 19. Vol. XII, 22-08-2005) 
C01.151-S2 

Basic Infrastructure for Agriculture 
. Research and Education ' 
(Deb. 11 ~ Vol. XII,08-08-2005) 
Col. 279 

Chennagiri and Tharikere Taluk Urbane 
Lift Implion Project 
(Deb. 6, Vol. Xl, 01-08-2(05) 
Col. 127 

Chitradurga-JagaJur-Kottur New Rail Line 
(Deb. 22, Vol. XJJI. 25-08-2005) 
Col. 206-07 

Clearance to Projects Received from 
Karnataka 
(Deb. 21. Vol. XIII. 24-08-2(05) 
Col. 86-87 

Construction of Foot Overbridges ill 
Karnataka 
(Deb. 22, Vol. XIII. 2.5-08-2005) 
Co1.2S9-60 

Contaminated Drinking Water 
(Deb. 19, Vol. XII. 22-08-2(05) 
Col. 186-S9 

Development of Cottage Industry in 
Karnataka 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 77-7S 

Development of Technical Education by 
AICfE 
(Deb. 12. Vol. XII, 09-08-2005) 
Col. 179-81 

EFC Grants for computer training to 
Karnataka 
(Deb. 10. Vol. XI. 05-08-2005) 
Col. 189-91 

EFC Grants for Elementary Education to 
Karnataka 
(Deb. 10, Vol. XI,05-08-2005) 
Col. 91-92 

Employment Generation by SSI 
(Deb. 12. Vol. Xli. 09-08-2005) 
Col. 229-30 

Export ofCoir Products 
(Deb. 16. Vol. Xli. 16-08-2005) 
Col. ISS-59 
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Expon of Medicines 
(Deb. 17, Vol. XII, 17-OS-200S) 

. CoI.7~78 

Functioning ofT.V. Transmitters 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 41-42 

In~rease in Transmission Capacity 
(Deb. 9, Vol. XI, O4-Oa..200S) 
Col. 127-28 

Mobile peos to Handicapped 
(Deb. S, Vol. XI, 03..08-2005) 
Col. 293-94 

Modernisation of Railway Stations in 
Davangere 
(Deb. 22, Vol. XIII,25-08-2(05) 
Col. 137 

Modern isation· of Telegraph Services in 
Karnataka 
(Deb. 13, Vol. XII, 10-01-2005) 
Col. 92-96 

National Family Welfare Programme 
(Deb. S. Vol. XI, 03"()8-200S) 
Col. 78---80 

OpeningofKVsand NVs 
(Deb. 2, Vol. X1,26-07-2005) 
Col. 379-416 

Opening of Post Offices 
(Deb. 17, \\)1. XII. 17..()8-200S) 
Col.l5~58 

Participation ofNGOs in Health Schemes 
(Deb. 13, Vol. XII, 10-0a..2005) 
Col. 3 11-12 

Pending Applications for Telophone 
Connections 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 89-91 

Project Funded by Foreign Countries 
(Deb. II, \\)1. XII, 08-OS-2OOS) 
Col. 122 

Railway Projects 
(Dcb.14, Vol. xn, 11-08-2005) 
Co1.83..s4 

Return Jowney Booking Facilities 
(Deb. II, \\)1. XII, 18.()8-2005) 
Cot. 86-90 

Setting up ofIllT's 
(Deb. 7, Vol. XI. 02-08-2005) 
Col. 90-91 

Survey of Bhadra Dam 
(Deb. I, ~1. X1,25-07-2oo5) 
CoI.l5I-S3 

TajMahal 
(Deb. 9, Vol. XI.04-08-200S) 
Col. 19 

Tripnosomisis Diseases 
(Deb. 3, Vol. XI, 27-07-200S) 
Col. 520-21 

Unspent amount under SJSRY 
(Deb. 2, Vol. XI, 26-07-2005) 
Co1.43~0 

Sidhu, Shrl Navjot Singh 

Afforestation 
(Deb. I, Vol. XI, 2S-07-200S) 
Col. 295 

Akashvani Station at Amritsar 
(Deb. 14, Vol. XII. II.()S-2005) 
CoI.ISl 

Alleviation of Beggary 
(Deb. 9, \\)1. XI, 04-08-200S) 
Col. 286 

Allocation of funds for Combating 
Diseases 
(Deb. 3, Vol. XI, 27-07-2005) 
Col.S48 

Allotment of Land for Construction of Five 
Star Hotels in Delhi 
(Deb. 20, Vol. XII, 23-OS-2005) 
Col. 138 
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Arrival of Foreign Tourists 
(Deb. I, \obI. XI, 2S-C7-200S) 
Col. 488-91 

Bar on Early Withdrawal ofPF 
(Deb. 6, \obI. XI, 0I-08-200S) 
Col. 415 

Decline in Population of Royal Bengal 
Tigers 
(Deb. I, \obI. XI, 2S-07-200S) 
Col. 357-61 

ESIC J.D. Card 
(Deb. II, Vol. XII.08-38-200S) 
Col. 273 

Expansion work at Amritsar International 
AiIport 
(Deb. 14, \bl. XII, 11-08-2005) 
Col. 277-78 

Exploitation of Ground Water 
(Deb. I, \obI. Xl, 25-07-200S) 
Col. 498--500 

Exploration Lic:ensirig Policy 
(Deb. 9, Vol. XI. 04-08-2005) 
Col. 126-27 

Import of Coal for Power Projects 
(Deb. 5, Vol. XI, 29-07-200S) 
Col. 200-01 

Import of Spurious SUitings 
(.Deb. 2, Vol. XI. 26-07-2005) 
Col. 519 

Janani Suraksha Yojana 
(Deb. 8, \obI. XI, 03-08-200S) 
Co1.6~7 

Non-Availability of Railway Wagons 
(Deb. 4, \\>1. XI, 28-07-2(05) 
Col. 164-65 

Non-Utilization ofCRF 
(Deb. 3, Vol. XI,27-07-2(05) 
Col. 368-69 

Piracy and Arms Smuggling on indian 
Martitime Boundaries 
(Deb. 4, \\>1. XI,28-07-200S) 
Col. 22S-26 

Re-Employment of Retired Officers 
(Deb. 21, \obI. XIII, 24.()8-2005) 
Col. 169 

Recommendation ofPharma Task Force 
(Deb. I. \obI. XI, 2S-07-200S) 
Col. 137-38 

Requests on Duty Drawback Scheme 
(Deb. S, \obI. XI, 29-07-200S) 
Co1.208.{)9 

Restoration of Commuted Pension 
(Deb. 8, \obI. XI, 03-08-200S) 
Col. 279-80 

Situation arising out of non-setting up of 
Special Economic Zone in Amritsar 
(Punjab) and steps taken by the 
Government in regard thereto (CA) 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 507,-15 

Special Development Package for Amrltsar 
(Deb. 3, Vol. XI, 27-07-200S) 
Col. 196-200 

U .G.C. Grants in Universities 
(Deb. 16, Vol. XII, 16-08-200S) 
Col. 176-77 

Upgradation ofFPI 
(Deb. 6, \obI. XI, 01-08-2005) 
Col. 277 

Wheat Trade with Pakistan 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 365 

Sikdar, Sbrlmati Jyotirmoyee 

Need for stringent action to check sexual 
harassment at workplace and other 
atrocities against women (MUR 377) 
(Deb. 19, \obI. XII. 22'()8-2005) 
CoOl. S2S 
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Slnp Deo. Shrlmati Sanaeeta Kumarl 
Archaeological items stolen from National 

Museum 
(Deb. 14, Vol. XII, 11-08-200S) 
Col. 272-78 

Assistance for Drought affected States 
(Deb. I, Vol. Xl, 2S-07·200S) 
Col. 176-80 

Autonomy to Gram Panchayats 
(Deb. 4, Vol. Xl. 28-07·200S) 
Col. 221·22 

Charge Sheet against Police Officers 
(Deb. 7. Vol. Xl, 02-08-2(05) 
Col. 14445 

Conservation of Water 
(Deb. II, Vol. XII, OS-OS·200S) 
LOI. ) 73·74 

Contribution ofPSUs in GOP 
(Deb. 18. Vol. Xll, 18-0S·200S) 
Col. 163-64 

Conversion of State Highways into 
National Highways 
(Deb. 8, Vol. )(1,03-08·2005) 
Col. 42 1-22 

Corruption Cases Pending with the Courts 
(Deb. 21, Vol. XIII. 24-08-2005) 
Col. 309·10 

Corruption in Tatkal Reservation Scheme 
(Deb. 22, Vol. XIII, 25-08·2005) 
Col. 152·53 

Decline in Land Fertility Due to use of 
Chemical Fertilizers 
(Deb. 1. Vol. XI, 2S-07-200S) 
Col. 97-99 

Development of National Highways 
(Deb. 17, Vol. XII, 17-08.2(05) 
Col. 343-48 . 

Eradication of Rural Employment 
(Deb. 5, Vol. Xl, 29-07·2005) 
Col. 113-25 

Expansion and Development of Health 
Care System 
(Deb. 3, Vol. Xl, 27"()7·200S) 
Col. 496-97 

Export of Processed Food 
(Deb. 20, Vol. XII. 23-Oa·200S) 
Col. 105-06 

FDlbyNRIs 
(Deb. IS, Vol. XII, 12..()8-200S) 
Col. 99·100 

Illegal Sale of Medicines 
(Deb. 8, Vol. XI, 03~8-2005) 
Col. 378-80 

National Level Sports 
(Deb. 21, Vol. X1ll,24-08·2005) 
Co1.3S7-60 

Natural Calamities 
(Deb. 2, Vol. XI, 26-07·2005) 
Col.S83·90 

Ombudsman in Banks 
(Deb. 10, Vol. XI, 05-08·2005) 
Col. 142 

Opening of Post Offices/Branch Post 
Offices in Orissa 
(Deb. 13, Vol. XII, I O.()a~200S) 
Col. 95-P7 

Operation of unauthorised railway agents 
(Deb. 4, Vol. XI,28-07.2005) 
Col.2S0 

Optimum Use of God owns 
(Deb. 19, Vol. XII, 22-OS·200S) 
Col. 303-04 

Outstanding Amounts against Private 
Airlines 
(Deb. 9. Vol. Xl, 04-08.2(05) 
Col. 209·)0 

Polluting Industrial Units 
(Deb. II. Vol. XII, 08-OS-2005) 
Col. 118 
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Production of Fodder 
(Deb. J, Vol. Xl, 25-07-2005) 
Col. 133-37 

Proposals for Forest Development 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 111-13 

Protection of Women from Domestic 
VIOlence Bill, 2005 
(Deb. 21,)ul. XIII, 24-08-2005) 
Col. 543-46 

Registration of Newspapers and 
Mapzines 
(Deb. 4. ~. XI, 28~7-2005) 
Col. S2-53 

Relative Pollution Level in India 
(Deb. J 1 , Vol. XII, 08-08-2005) 
Col. 375 

Relay ofirogrammes 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 91-92 

Renovation of Railway Stations 
(Deb. 18, Vol. XU, 18-08-200S) 
Col. 73-76 

Scheme to Promote Exporting Firms 
(Deb. 2. Vol. Xl. 26..()7-2005) 
CoI.S17--19 

Schemes for Bolangir District 
(Deb. 21, Vol. XIII, 24-08-200S) 
Col. 106-20 

SclfEmployment to Poor Youth 
(Deb. S, Vol. XI. 29-07-200S) 
Co1.244-46 

Sponsoring of Sports Activities in Orissa 
(Deb. 8, Vol. XI, OJ"()8-200S) 
Col. 124-25 

Trend of Agricultural Production 
(Deb. 6. Vol. XI, 0I-08-200S) 
Col. 136-38 

Singh, Shrl Ramsevak 

Corruption in PMGSY 
(Deb. 5. Vol. Xl. 29-07 .. 2(05) 
C.o1.23- 41 

Criteria for Good Quality Fertilizers 
(Deb. I, Vol. XI, 2S-07·200S) 
Col. 429-JO 

Funds for Maintenance of National 
Highways 
(Deb. 13, Vol. XII, IO-08-200S) 
Col. )()()-OI 

Guna-Etawah Rail Line Project 
(Deb. 4, Vol. XI, 28-07·2005) 
Col. 133-34 

Lack of Basic Amenities in Villages 
(Deb. IS, Vol. XII, 12-08-200S) 
Col.40-S5 

Pending Health Care Services Proposal of 
M.P. 
(Deb. 17, Vol. XII, 17"()S·200S) 
Col. 199-200 

Road Projects Proposals from State 
Governments 
(Deb. 21, Vol. XIII, 24-08.2(05) 
Col. 284-86 

Special Scheme to Promote Agricultural 
Yields 
(Deb. I. Vol. XI,2S-07·200S) 
Col. 166-67 

Stoppage of Rajdhani Express Trains at 
Gwalior Station 
(Deb. 9, Vol. Xl. 04-08·2005) 
Col. 100 

Stoppage ofSachkhand Express at Dabra 
Station 
(Deb. 9, Vol. XI, 04"()8-2005) 
Col. 179 

Singh, Chaudhary Bijendn 

Demand for Supplementary Grants 
(Railways). 200S-06 and Demands for 
Excess Grants (Railways), 2002-03 
(Deb. 14, Vol. XII. 11-08·2005) 
Col. 492 
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Medicine Stores in Hospital/Dispensaries 
(Deb. 18. Vol. XII. 18-08·2005) 
Col. 294-95 

National Rural Employment Guaranlee Bill. 
2004-Consid. 
(Deb. 19, Vol. XII, 22-OS·2005) 
Co\. 689-94 

PostlngfTransfer Policy for Doctors 
(Deb .. 18, Vol. XII. 1S4(2005) 
Col. 217 

Terrori~m in me country including anack 
on Ram Janam Bhumi Compl~x (DUR 
193) 
(Deb. 9. Vol. XI. 04-08·2005) 
Col. 437-43 

Singh, Chaudhary Lal 

Amendments in the Telegraph Act 
(Deb. 21. Vol. XIII. 24-08.2(05) 
Col. 36 

Committee on Private Member's Bills and 
Resolutions-· M inutes-Laid 
(Deb. 22. Vol. XIII. 2S.()8-2005) 
Col. 350 

Committee on Private Memher's Bills and 
Resolutions-Thirteenth Rcport-
Presented 
(Deb. 21, Vol. XIII. 24'()8·2005) 
Col. 398 

Constitution (Amendment) Bill. 2005 
(Amendment of the Seventh Schedule) 
by Chaudhary Lal Singh f Int. 
(Deb. 22. Vol. XIII. 25.08.2(05) 
CoI.5S3·54 

Demand for Supplementary Grants 
(Railways), 2005-06 and Demands for 
Excess Grants (Railways), 2002·03 
(Deb. 14. Vol. XII, 11.()t-200S) 
Col. 392-94 

Depleting Forest Cover 
(Deb. 19. Vol. XII, 22.()8·200S) 
Col. 9 

Displaced Persons Clailll~ and other Laws 
Repeal Bill. 2005-Consid. & Pass 
(Deb. 23. Vol. XIll, 29-08-2005) 
Co\. 114-16 

Eradication of V ector Bomi)lseases 
(Deb. 3. Vol. XI. 27-07·200S) 
Col. 51·52 

Natural Calamitil:s in the country (OUR 
193) 
(Deb. 10. Vol. XI. 05·()8·2005) 
Col. 423-24 
(Deb. 4. Vol. XI, 28-07·200S) 
Col. 488-90 

Need to ExpediteComplction ofBasohli-
Bani·Badharwah Road in Jamrnu and 
Kashmir(MUR377) 
(Deb. 23. Vol. XIII. 29.08-2(05) 
Col. 51 

I Payment of Wages (Amendment) Bill. 
2004-·Consid & Pass 
(Deb. 17. Vol. XII. 17·08·2005.) 
Col. 530·3 I 

Situation arising out of violation of labour 
laws in the country particularl} in 
private and unorganised sectors and 
steps taken by the Govcrnment in 
regard th<.'reon (C A) 
(Deb. 20. Vol. XII. :n-08-2005) 
Col. 384 

I Tra~'k Renewal 
(Deb. 14. Vol. X II. 11.08.20(5) 
Col. 38 

Warehousing Corporations (Amendment) 
Bill. 2005 . Consid & Pass 
(Deb. 23. Vol. XIII. 29.08.2(05) 
Col. 155-159 

Singh. Dr. Akhilesh Prasad 

Warehousing Corporations (Amendment I 
Bill. 2005 -Consid & Pass 
(Deb 23. Vol. XIII. 29-08.2(05) 
(01.140-41 
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Singh, Dr. Manmohan 

Failure of the Government to take action 
against persons indicted by the 
Nanavati Commission of Inquiry-
(AM)-motion negatived 
(Deb. 13. Vol. XU. 10-08-2(05) 
Col. 784-91 

Statement made by the Prime Minister on 
29.07.05 regarding his recent official 
visit to the United States of America 
(OUR 193) 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 627-40 

Valedictory References 
(Deb. 24. Vol. XIII. 30-08-2(05) 
Col. 90-92 

Singh, Dr. Raghuvansh Prasad 

National Rural Employment Guarantee Bill. 
2004-Consid & Pass 
(Deb. 20. Vol. XII. 23-08-200S) 
Col. 331-52 
(Deb. 18. Vol. XII. 18-08-200S) 
Col. 337-46 

Need for effective implementation of 
various Centrally Sponsored Schemes 
for Rural Development (CA) 
(Deb. 4. Vol. XI. 28-07-200S) 
Col. 373 

Situation arising out of unsatisfactory 
utilization of funds under the Pradhan 
Mantri Gram Sadak Yojana in 
Uttaranchal and steps taken by the 
Government in regard thereto (CA) 
(Deb. 22. Vol. XIII. 2S-08-200S) 
Col.~3.468-70 

Singh, Dr. Ram Lakban 

Attachment of all Joint Forest 
Management Committee 
(Deb. I. Vol. XI. 2S-07-200S) 
Col. 67-68' 

Bio-Tech Parks 
(Deb. 5. Vot XI, 29-07-200S) 
Col. 171-72 

Construction of Bhopal Gas Tragedy 
Memorial 
(Deb. 6. Vol. XI. 01-08-2005) 
Col. 190 

Excavation Projects in M.P. 
(Deb. 22. Vol. XIII. 2S-08-200S) 
Col. 238 

Funds for Construction of Tank and Water 
Supply Line for Gas Victims Ward 
(Deb. 6. Vol. XI. OI-OS-2005) 
Col. 432 

Funds for Rehabilitation Programme of Gas 
Victims 
(Deb. I I. Vol. XII. 08-08-2005) 
Col. 264-65 

Inclusion ofGwalior in NCR Project 
(Deb. 20. Vol. XII, 23-08-2005) 
Col. 120-23 

Reimbursement of Expenses Incurred on 
Airports Security 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. ISO 

Release of Central Share for Gas Victims 
Schemes 
(Deb. II. Vol. XII. 08-08-2005) 
Col,45S-S6 

Singh, Kunwar Manvendn 

Agreement between ONGC and Minai 
Group of Companies 
(Deb. 18. Vol. XII. 18-08-2(05) 
Col. 280-81 

Alleged Appointments on Fake Caste 
Certificates 
(Deb. 17. Vol. XII,17-08-200S) 
Col. 352-53 
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Alleled Cases of Corruption in Spons 
Authority of India 
(Deb. 3, Vol. XI, 27-07.20(5) 
Col. 44142 

Allocation of Funds for Urban 
Development Schemes 
(Deb. 12, Vol. XII,09-08-200S) 
Col. 111-14 

C.A.B.E. Recommendations 
(Deb. 2, Vol. XI, 26-07-20(5) 
Col. 573-7S 

C.I.S.C.E. 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 249-SO 

Cancellation of Flights 
(Deb. 18-, Vol. XII, IS-OS-200S) 
Col. 220 

CBI Repon on Sariska 
(Deb. I, Vol. XI, 25-07-200S) 
Col. 220-24 

Chang~s in Policy regarding Housing 
Sector 
(Deb. 16, Vol. XII, I6-0S-200S) 
Col. 267-68 

Coordination Committee on Energy 
(Deb. 10. WI. XI, OS-OS-200S) 
Col.lOi--C)9 

Counter Insurgency 
(Deb. 14. Vol. XII. II-OS-200S) 
CoI.S7-8S 

Cultivation ofBT Cotton 
(Deb. 19. Vol. XII, 22-OS-200S) 
CoI.1S8-61 

Damages to National Highways and 
Bridges 
(Deb. 8, Vol. XI, 03-OS-200S) 
Col. 126-30 

Demand for Supplementary Grants 
(Railways), 200S-06 and Demands for 
Execs'! GI1II1tS (Railways). 2002-03 

(Deb. 14. Vol. XII. 11-08-20(5) 
Col. 470-72 

Deployment of Attendants at Historical 
Monuments 
(Deb. 9. Vol. XI. 04-08-20(5) 
Col. 299-300 

Electrification of Rail Lines 
(Deb. IS. VoI.XII.IS-08-200S) 
Col. 101-02 

Enquiry into alleged Pay-OtTs 
(Deb.4. Vol. XI.2S-07-200S) 
Col. 341-42 

Flood 
(Deb; 2. Vol. XI. 26-07-200S) . 
Cot. 496-S00 

Forecasting of Draught and Floods 
(Deb. S. Vol. XI. 29-07-200S) 
Col. 228-29 

Ghats on Yamuna River 
(Deb. II. Vol. XII. OS-OS-2005) 
Col.lS7-SS 

Group of Ex pens on PSUs 
(Deb. 4. Vol. XI. 2S-07-200S) 
Co1.212·13 

I.A. to Join Global Airline 
(Deb. 9, Vol. XI. 04-08·200S) 
Col. 254 

IFel 
(Deb. 10. Vol. XI. OS-OS·200S) 
Col. 141 

Integrated Energy Policy Repon 
(Deb. 13. Vol. XII,IO-OS·200S) 
CoI.3S1 

Interes\S of small investors 
(Deb. 10, Vol. XI, OS-08·2005) 
Col.3S9 

Issue of Fake IT Returns 
(Deb. 10, Vol. XI. OS-OS·200S) 
Col. 361-62 
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Leakage onnformation 
(Deh. 3. Vol. XI. 27-07·2005) 
Col. 73-14 

L()8Jis Sanctioned by HUDCO 
(Deb. 12. Vol. XIl.09-08-200S) 
Co"~5S-n 

Maintenance ofMemoriafs 
(Deb. 4. Vol. XI. 28"()7~2005) 
Col, 271---74 

Model Stations in U .P. 
(Deb. 9. Vol. Xt.04"()~2005) 
Co1.67-68 

Monuments under ASI 
(Deb .. 14. Vol. XII. 1I-OS-200S) 
Col. 242-43 

National Herild~>e Sites Commission 
(Deb. 4. Vol. Xl. 28-07-2005) 
Col. 32()' 22 

National Rural Employment Guarantee 
Pro,gl'lUTlme 
(Deb. 5. Vol. XI.29-07-2005) 
Col. 3"-89 

Need to bring necessary legi~lation to 
preclude WakfBoard'sciaims in regard 
to Taj Mahal and otht~r N alional 
Monuments in the country (M lJ R 377) 
(Deb. 3. Vol. XI, 27-07-20(5) 
Col. 613 I 

I 

Private T.V. TransmiS$ion Network 
(Deb. 9, Vol. XI. 04-08-2005) 
Cot ISO 

Promotion of Rural Business Hubs 
(Deb. 5, VOl. XI, 29.()7·2~.sJ 

. Col. 365 

. Public Holding in Listed Companies 
(Deb. IS. Vol. XII,I2~8·2005) 
Col.229-30 : 

Public rnvestm~nt in Tenth Five Year Ptan 
(Deb. 3. Vol. XI, 27-07·2005) 
Col. 367-68 

Rail Projects of Uttar Pradesh 
(Deb. 14. Vol. XII. 1I.:oS-200S) 
Col.211 

Raising of Cash Component in National 
Food for Work Programme 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 265-66 

Removal of Encroachments from Ridge 
Areas 
(Deb. II. Vol. X II. 08·08·2005) 
Col. 384-85 

Report on Corruption 
(Deb. 21. Vol. XIII. 24"'()S-2005) 
Col. 263-64 

Retail Investors 
(Dcb. 15. Vol. XII. 12-08·2005) 
Col. 266 Non-Motorised Urban Public Transport I 

System I Setting up ofTask Force 011 basil: Scientific 
(Deb. 7, Vol. XI. 02-08-2005) Research 
Col. 131 (Deb. 2. Vul. XI, 26-07·2005) 

Outsourcing of Public Relations work by 
AI 
(Deb. 14, Vol. XII. 11-08-2005) 
Col. 184 

Participation in Paris Air Sh()\" 
(Deb. 9. Vol. XI. 04-08-2005) 
Col. 287 

Col. 423·24 

Shan.~ Depository Syst~m 
(Deb 15. Vol. XII. 12-08-2(05) 
Col. 287-88 

Slaughter Houses 
(Deb. 6. Vol. XI. () 1-08·2005) 
Co1.415-16 
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study Group to Boost Export 
(Deb. 2, 'All. Xl.~7·2005) 
Col.'S33·S34 

Wrong Biopsies CondUCted on a C~ild 
(Deb." Vol. Xl, 03.Q1.20(5) 
Col. 453·54 

Study on Random Human Blood Samples Slneh. Shri Ajit Kumar 
(Deb. I, \bl. X1,2s.07-200s) 
CoI.427-29 .. 

Synthetic Milk 
(Deb. II, Vol. XII, OI-08-200S) 
Col. 336-31 

Technology Vision Docwnent 
(Deb. 15, Vol. XII, 12~08·200S) 
Col. 68-70 

Thesis on line 
(Deb. 2. Vol. XI, 26-07·200'> 
Col. 45 I-52 

Train Accidents 
(Deb. 4, \bl. XI, 21.07·200'> 
Col. 2-12 

Unethical Practices by Doctors 
(Deb. 3, Vol. XI. 27-07.20(5) 
Col. 447-49 

Urban Water Infrastructure Projects 
(Deb. 12, Vol. XII,09-08.200S) 
Col. 98 

Use of Jute Geo-textile in Construction of 
Roads under PMGSV 
(Deb. IS, VoUaJ, 12'()8-200S) 
Col. 115·76 

Vacancies in Para-Military Forces 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 41-55 

Visit of UN A IDS Team 
(Deb. 13, Vol. XII, 10-08-2(05) 
Col. 103-04 

Wage Revision of Coal Sector Employees 
(Deb. 8, Vol. Xl, 03-08·2005) 
Col. 184-85 

Wildlife Report 
(Deb. 6, Vol. XI. 01-08-2005) 
Col. 116 

Harassment ofSSllndustriatiSlS 
(Deb. 16, Vol. XII, 16-08-20(5) 
CoI.201'()2 

Indo-US Medicine trade 
(Deb. 12. Vol. XII, Q9.;os·200s) 
CoJ.l46 

Infiltration through Sea Routes 
(Deb. 14, Vol. XII.II-08·200S) 
Col. 106 

Singh, Shri Arjua 

Need for an effective law to take action 
against fake Universities in the count')' 
and steps taken by the Government in 
regard thereto (CA) 
(Deb. 20, Vol. XII, 23'()8-200S) 
Col. 395-96,400-02 

Need for Legislation for Reservation to 
Scheduled Castes, Scheduled Tribes 
and other Backward Classes in Higher 
Educational Institutions (CA) 
(Deb. 17, Vol. XII, 17-08-2(05) 
Col. 441-42. 459-60 

Singh. Shri Chandra Bbushan 

Advisory to Farmers 
(Deb. I, Vol. XI. 25-07-2005) 
Col. 330-3J 

Aero Space Command 
(Deb. 22, Vol. XIII, 2S'()8·2005) 
Col. 226 

AIDS Control Task force 
(Deb. 12, Vol. XII, 09-08-2005) 
CoJ.147 

Amendment in Hindu Succession Act, 
19S6 
(Deb. 10. Vol. XI. 05-08-2005) 
Co1.47~ 
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Annual Valuation ofEPF 
(Deb. II. Vol. XII. 08-08-2005) 
Col. 429 

Assistance for Health Projects 
(Deb. 3, Vol. XI. 27-07-2005) 
Co1.318-19 

Boost to Research Activities 
(Deb. 5. Vol. XI,29-o7-2005) 
Col. 289-90 

Cases of Adulteration of Food Products 
(Deb. 21. Vol. XIII. 24-08-2(05) 
Col. 260-61 

Ceasefire Agreement 
(Deb. 2. Vol. XI. 26-07-2(05) 
CoJ.428 

Cheaper Landline Call and Roaming 
Charges 
(Deb. 3. Vol. XI. 27-07-2005) 
Col. 144 

Computerisatio.l of Panchayats 
(Deb. 9. Vol. XI.04-o8-200S) 
Col. 185-86 

Computerised Reservation Centres 
(Deb. 22. Vol. XIII, 2S-08-2(05) 
Col. 101-04 

Demand for Supplementary Grants 
(Railways). 200S-06 and Demands for 
Excess Grants (Railways). 2002-03 
(Deb. 14, Vol. XII, 11-OS-200.5) 
Col. 434 

Deployment of Security Men at Official 
Residence ofMP 
(Deb. 20. Vol. XII. 23-0S-200S) 
Col. 264 

Disinvestment ofBHEL 
(Deb. S. Vol. XI,29-07-200S) 
Col.S7 

IlTlpact of Delayed Monsoon 
(Deb. I. Vol. XI. 25-o7-200S) 
Co1.43~3S 

Militancy in Manipur 
(Deb. 2. Vol. XI. 26-07.20(5) 
Col. 527-28 

Permission to Monsanto for Seed 
Production 
(Deb. 6. Vol. XI. 01-08.20(5) 
Col.2SS-S6 

Power Generation 
(Deb. 10, Vol. XI. 05-08-2(05) 
Col. 288--318 

Problem of Tiger Reserves 
(Deb. 19. Vol. XII. 22-08-2(05) 
Col. 184-85 

Protective Works in Coal Mines 
(Deb. 21. Vol. XIII. 24-08-2(05) 
Col. 348--SO 

Reinstatement of Disabled Employees 
(Deb. 22. Vol. XIII. 2S-oS-200S) 
Col. 322-24 

Reservation to Girls 
(Deb. 12. Vol. XII.09-0S-200S) 
Col.2SS-S6 

Review of New Catering Policy 
(Deb. 4, Vol. XI. 2S-07-200S) 
Col.16S 

Revision of Companies Act. 19S6 
(Deb. S, Vol. XI,29-o7-2005) 

'Cel369-70 

Safety Audit on Low Cost Airlines 
(Deb. 9, Vol. XI,04-oS-200S) 
Col. 108 

Shortfall in Wheat Procurement 
(Deb. I. Vol. XI. 2S-07-200S) 
Col. 68-70 

Slow Progress of Land Acquisition in 
States 
(Deb. 2!, Vol. XIII. 24-oS-200S) 
Col. 4748 

Sowing of Coarse Cereals 
(Deb. II. Vol. XII.08-o8-200~) 
Col. 233-34 
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Surrender of Landline Connections 
(Deb.B. Vol. XI. 03-08-2005) 
Col. 191 

Track Renewal 
(Deb. 14. Vol. XII, 11-08-2005) 
Col. 33-39 

Upgradation of Forest Roads 
(Deb. 6, Vol. XI.OI-08·200S) 
Col. 368-74 

Upgradation of Metro Airpons 
(Deb. 4. Vol. XI. 28-07-20005) 

. Col. 223·24 

Singh, Shri Chandrabhan 

Adim Jati and ST Welfare 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 142-43 

Development of National Highways 
(I>eb. 17.~.)a1. 17-08-2005) 
Col. 343--48 

Donation of Eyes 
(Deb. 17. Vol. XII. 17-08-2005) 
Co1.161~3 

Housing Scheme for Beedi Workers 
(Deb. II. Vol. XII. 08-08-2005) 
Col. 234-35 

Irrigation Projects 
(Deb. 19, Vol. XII, 22-08-2(05) 
Col. 440-4 J' 

Monitoring of Health Services 
(Deb. 21, Vol. XIII. 24-08-2005) 
Col. J64~5 

Natural Calamities in the Country (OUR 
193) 
(Deb. 4, Vol. XI. 28-01-2005) 
Col. 521-24 

Nonns for Opening of Health Sub-Centres 
(Deb. 13, Vol. XII. 10-08-2005) 
Col. 28-3 J 

Pending Proposals of Aquaculture and 
Fisheric:s 
(Deb. 6. Vol. XI. 0I-OB-2005) 
Col. 126·27 

Problem of Water Logging in Irrigation 
Command Areas 
(Deb. 19, Vol. XII. 22-08-2005) 
Col. 220-22 

Proposals Under Centrally Sponsored 
Schemes 
(Deb. 7. Vol. XI. 02-08-20005) 
Col.SS 

Reduction in Morality and Morbidity of 
Livestock 
(Deb. 6. Vol. XI. 01-08-20005) 
Co1.417-26 

Rehabilitation of workers 
(Deb. 4. Vol. Xl. 28-07-20005) 
Col. 100-07 

Release of Amount under CRF 
(Deb. 3, Vol. XI. 27-07·20005) 
Col. 497-SOO 

Sanctioning of Forests Development 
Projects 
(Deb. I. Vol. XI. 25-07-2005) 
Col. 162-63 

Scholarship to aBC 
(Deb. 18. Vol. XII, IS-OS-2005) 
Col. 78-79 

Sening up of Auto Testing Track 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 99 

Singh, Shri Dushyant 

Agreement on Power Sharing 
(Deb. 5. Vol. XI. 29-07-2005) 
Col. 187-88 

AIDS Menace 
(Deb. 13. Vol. XII. IO-OS-2005) 
Col. 375-81 
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Air Connectivity with foreign Countries 
(Deb. 14. Vol. X 11. U420(5) 
Col. lao 

Arrival of Foreign Tourists 
(Deb. I. VOl. XI, 25-01 .. 200S) 
Col. 488--91 

Assistance for Elementary Education 
(Deb. 20. Vol. XII. 23-Oj..2005) 
Col. 64--66 I 

C~ntral University Status to State 

Expenditure 'ncurred on NOS. 
(Deb. 13. Vol. XII. I ~-2(05) 
Co/. 639-40 

FDI in Print Media 
(Deb.4. Vol. XI. 28-07.20(5) 
Col. 284-93 

Financial Package for Senior Executives 
ofPSBs 
(Deb. 15. Vol. XII.12-08-200S) 
Col. 193 

lJniversitit:s I Freight Traffic Movement 
(Deb. 7. Vol. XI. 02·08·2005) (Deb. 22. Vol. XIII, 25-08-2005) 
Col. 281·82 Col. JS()'--84 

Child Health Care Programmes 
(Deb. 8. Vol. XI. 03-08-2005) 
Col.3l8-22 

Construction of National Highways on 
Public-Private Partnership 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 464-65 

Creditto Farm Sector by NABARD 
(Deb. 5, Vol. XI. 29-07-2005) 
Col. 291--98 

Ded ine in Population of Wild Animals 
(Deb. 11. Vol. XII.OS-08-2005) 
Co1.11·12 

Oemand for Supplementary Grants 
(Railways). 2005-06 and Demands for 
Excess Grants (Railways), 2002·03 
Web. 14. Vol. XII, 11-08-2005) 
Col. 464-465 

Deployment of soldiers in peacekeeping 
mission 
(IXb.4, Vol. XI. 28-07-2005) 
Clll.3 51-52 

Employment generation in rural area" 
(Deb. 10. Vol. XI. 05-08-2005) 
Col. 34 

Expansion of Crop Coverage under NAIS 
(Deb. II, Vol. XII. 08-08-2005) 
Col. 377-78 

Funded Schemes 
(Deb. 7. Vol. XI.02-OS-200S) 
Co/. 204 

Gasification of Lignite Reserves 
(Deb. 4. Vol. Xl. 28-07-2(05) 
Col. 282-83 

Gold Policy 
(Deb. 12, Vol. XII. 09-08-2(05) 
Col. 35-37 

Gyan Kendras 
(Deb. 10, Vol. Xl. 05-08-2005) 
Col. 359-60 

High Priority Highways 
(Deb. 21. Vol. Xlii. 24-08·200s) 
Col. 141-42 

Implementation of Canal SYllt~m 
(Deb. 19. Vol. XII,22-08·"'I1\ \ 
Col. 209-1 0 

Implementation of Health Care Scheme 
(Deb. 21, Vol. XIII. 24-08-2005) 
Col. 301·02 

Improved Package ti)r Doctors 
(Deb. I J. Vol. XII. 10·08·2005) 
Co1.381-82 

Improvement of Wireless Technology 
(Deb. 8, Vol. Xl, 03-08-20(5) 
Col. 345-46 
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inclusion ofTehsii under Tribal Sub-Plan New National Road TtJRSPOrt Policy 
Area (Deb. a, Vol. ~ 03..oa-lOOS) 
(Deb. 20, \\)1. XII, 23..()1.200S) Col. 423·24 
Col. 211 

Indo-US Bilateral Talks 
(Deb. 10, \\)1. XI, 0542005) 
Col.t 11 

Jaipol' Airport 
(Deb. 9, Tot. XI, 04-01-20(5) 
Col.311 

Joint Forum to Fi,ht Terrorism 
(Deb. 3, \til. XI, 27~7-200S) 
Col. 463-64 

Land Reforms 
(Deb. IS, 'fbI. XIl, 12~8-200S) 
CoI.2S~ 

Launchinl of Voice-Based Information. 
Services 
(Deb. 3, \til. XI, 27~7-200S) 
CoI.~S 

Management of Water Resource. 
(Deb. I, \til. XI, 2S~7-200S) 
Col. 263-64 

Manufacture of Mobile lelephones 
(Deb. 17, Vol. XII, 17~8-200S) 
Col. 242 

Merger of Associate Banks of SBI 
(Deb. 5, Vol. XI. ~7-200S) 
Col.~ 

Milk Producers under Insurance Cover 
(Deb. 1, \\)1. XI, 2S47-200S) 
Col. 553 

Monsoon Super Saver Offer 
(Deb. 14, Vol. XII, Il~S-200S) 
Col. 239-40 

Need to declare Jaipur Airport as an 
international airport and provide funds 
for its modernisation (MUR 377) 
(Deb. 14, \bl. XII, 1 t~8-200S) 
Col. 324 

Palace on Wheels 
(Deb. t I, \til. XlI, 01-01-20(5) 
Col. 433 

Piracy and Anna S~ulllini on IndiM 
Martitime Boundaries 
(Deb. 4, \bl. XI, 2U7-200S) 
Col. 22S-26 

Pre and Post-Matric Scholarship Schemes 
for SCs and OBCs Students 
(Deb. 9, \til. XI, 04~8-200S) 
CoI.3~ 

Procurement ofOilseeds 
(Deb. I, Vol. XI, 25~7-200S) 
Col. 419-20 

Production of Zinc 
(Deb. IS, Vol. xn.12~-200S) 
Col.117 

Productivity and Quality of Cotton 
(Deb. 11, Vol. XU, 08~S-2005) 
Col. 172-73 

Promotion ofBio-Farming 
(Deb. I :Vol. Xl, 2S~7-200S) 
COI.S20-22 

Rail Projects of Rajasthan 
(Deb. 9, Vol. XI, ~8-200S) 
Col. 166r--68 

Rajasthan Atomic. Power Project 
(Deb. 3, Vol. XL 27~7-200s) 
CoI.21B-19 

Reduction in Morality and Morbidity of 
Livestock 
(Deb. 6, Vol. XI,O I ~8·2005) 
Col. 417-26 

Reduction of Fares by Indian Airlines 
{Deb. 9, Vol. XI, 04~8-200S) 
Cot. 189-90 
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Refonns in Power Sector 
(Deb. 5, ~l. XI,29.o7-2005) 
Co1.26~5 

Rehabilitation of Ex-Servicemen 
(Deb. 14, \\>1. XU, 11.08-2005) 
Col. 39-46 

Revamping working of Universities 
(Deb. 2, Vol. XI, 26.07-20Im 
CoI.444-4~ 

Revenue and Royalty Received by Major 
Pons 
(Deb. I, ~1. XI, 03..()1-200S) 
Col. 238-43 

Review ofEanhquake Readiness Plan 
(Deb. 7, \\>1. XI,02..(J8-2005) 
Col. 73-75 

Revision in Procurement Policy ofBSNL 
(Deb. 21, \\>1. XIll,24-01-2005) 
Col. 119 

Scheme for Upliftment ofSaharia Tribes 
(Deb. 16, Vol. XIl. 16-08-2005) 
Col. 172-74 

Setting up of Medical CoUeges 
(Deb. 21, \\>1. XIlI. 24-08-2005) 
Col. 311-12 

Setting up of Power Projects 
(Deb. 5, \\>1. XI,29-07-2005) 
COl.3S6 

Setting up Parks/Sanctuaries 
• (Deb. 19, \\>1. XII,22-08-2M) 

Col. 123-24 

Shonage of Navigators 
(Deb. 3, \\>1. XI, 27..(J7-2005) 
Col. 492-93 

Statement made by the Prime Minister on 
29.07.05 regarding his recent official 
visit to the United States of America 
(DURI93) 
(Deb. I, Vol. Xl,03.o8-2005) 
Col. 62 1-22 

Student Exchange Programme 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 303 

Supply of Gas to Power Plants 
(Deb. 14, Vol. XII, 11.08-2005) 
Col. 218-:-92 

Telephone Exchanges in Rajasthan 
(Deb. 17, Vol. XII, 17-01-2005) 
Col. 131--42 

Telephone on Demand 
(Deb. 3, Vol. XI. 27..(J7-2005) 
CoJ.561-64 

Upgradation of Metro Airports 
(Deb. 4, Vol. XI.2S..(J7-2005) 
Col. 223-24 

Water Security 
(Deb. 6, Vol. Xl. 0 1..(J1-2005) 
COl.2S1 

Widening of National Highways in 
Rajasthan 
(Deb. 17, Vol. XII, 17..(J8-200S) 
Co1.3S7-5S 

Singh, Shri G~nesh 

Alleged ill-Treatment of Indians Abroad 
(Deb. 21, Vol. XIII. 24..(Ja-2005) 
Col. 25-29 

Allocation of Power 
(Deb. 1 S, Vol. XII, 12-OS-2005) 
Col. ~"-9a 

Amendment in Labour Laws 
(Deb. 19, Vol. XlI, 22..(Ja-200S) 
Col. 145-46 

Anti-Dumping Duty 
(Deb. 20. Vol. Xli, 23-01-2005) 
Col. 142-43 

Assessment of Ministries' Perfonnance 
(Deb. 13, Vol. Xli, 1 ().()8-2005) 
Col. 503-05 
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Assistance for Herbal and Medicinal 
Plants 
(Deb. I I. Vol. xn. OS-OS-200S) 
COl.20S 

Assistance to Farmers by NABARD 
(Deb. I S. Vol. XII. 12-08-200S) 
Col. 132-33 

Auditing of Export Transactions 
(Deb. 19, Vol. XII. 22-OS-2005) 
COI.3SS-S6 

Aviation Traffic 
(Deb. IS. Vol. XII. IS-OS-2005) 
CoI.2S3-84 

Border Area Development -Plan 
(Deb. 16. Vol. XII, I6-0S-2005) 
Col. 274-76 

Bt. Cotton Seeds 
(Deb. t 9, Vol. XII. 22-08-2005) 
Col. 271-72 

Cargo Handling Facilities 
(Deb. IS. Vol. XII. 18-OS-2005) 
COl.27S 

Challenges ofSSI 
(Deb. 16. Vol. XII. 16-08-200S) 
Col. 243-44 

Childline Service 
(Deb. 22. Vol. XIII. 25-OS-2005) 
Col. 297-98 

Children in Mines Sector 
(Deb. II. Vol. XII. OS-OS-2005) 
Col. 34-37 

Conservation of Heritage Sites 
(Deb. 9, Vol. XI.04-OS-2005) 
Co1.315-16 

Construction of National Highways 
(Deb. 8, Vol. XI, 03-08-200S) 
Col. 385-88 

Construction of Rail Lines in Madhya 
Pradesh 
(Deb. 22, Vol. xm, 2S-08-200S) 
Col. 200-01 

Corruption in Hospitals 
(Deb. 13. Vol. XII, 10-08-2005) 
Col. 442-43 

Declaration ofDFlD Assistance Grant 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 289-90 

Delay in Purchase of Submarines 
(Deb. 9. Vol. XI, 04-08-200S) 
Col. 191 

Dilapidated Condition of National 
Highways 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 365-70 

Education in Ayurveda and Admission to 
Medical Colleges 
(Deb. 8, Vol. XI. 03-OS-200S) 
Col. 16-26 

Effect on Dams and Irrigation Projects due 
to Floods 
(Deb. II. Vol. XII.OS-08-2005) 
Col. 337-38 

Enhancement of Funds under lWDP 
(Deb. 15, Vol. XIl,12-OS-200S) 
Col. 147-48 

Expansion oflndore Airport 
(Deb. 22, Vol. XIII, 2S-OS-2(05) 
Col. 285 

Filling up of Vacancies 
(Deb. 4, Vol. XI. 28-07-2005) 
Col. 276 

Flood 
(Deb. 2, Vol. XI. 26-07-2005) 
Col. 496-500 

Foreign Assistance for Pradhan Mantri 
Gram Sadak Yojana 
(Deb. IS. Vol. XII. 12-OS-2005) 
Col. 126-27 

Functioning ofESIC 
(Deb. 19, Vol. XII, 22-08-200S) 
Col. 251-53 
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Fund for Agriculture Training and 
Publicity Proaramme 
{Deb. 19, \bl. XII, 22.t)8-200S} 
Col. 321-30 

Funds for creation of Sports infrastructure 
{Deb. 13, \bl. XII, J().OI.200S} 
Col. 383-91 

Funds from CRF to Madhya Pradesh 
(Deb. 21, \\>1. xm, 24-08-2005) 
Col. 342-44 . 

Funds to NGOs 
(Deb. 13, \\>Um,I~8-2005) 
Col. 169-282 

Gram Urj. ~ariyojana 
(Deb. 10,.\\>1. XI, 05~8-2005) 
Col. 331-33 

Growth in Passenger Traffic of IA and AI 
(Deb. 9, \bl. XI,04-08-2005) 
Col. 297-98 

Growth Rate Target for .Tenth Five Year 
Plan 
(Deb. 3, \\>1. XI, 27~7-200S) 
Col. 145-46 

l.I.D. Centre in M.P. 
(Deb. 16, \\>1. XII, 1~8-200S) 
CoI.IOI~ 

Imbalance in Development of States 
(Deb. 17, Vol. XII, 17-01-2005) 
Col. 262-66 

Invnunization Plan 
(Deb. 3, \\>1. XI, 27-07-2005) 
Col 514-16 

Implementation. of Drinking Water 
Schemes 
(Deb, 10, \t)L XI, 0S008-2005) 
Col. 203-04 

Implementation of Pancbayat Act 
(Deb. 9, 'WL XI, 04-08-2005) 
CoI.2S9-64 

Inclusion of Cute in ST List 
(Deb. 20, Vol. XJI,23-08-200S) 
Col. 283-84 

Increasing Tele-Density in India 
(Deb. 21, \\>\. XIII, 24-08-20(5) 
Co1.3~ 

Indo-Singapore Trade Aareement 
(Deb. 2. Vol. XI, 26-07-2005) 
CoI.SS5-56 

Investigation of Subhash Chandra Bose 
Case 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 261 

lnvesttnent Patterns of Oil PSUs 
•.• (Deb. 22, Vol. XlII, 2S~8-2005) 

Col. 223-25 

Low Surface of National Highway in 
Madhya Pradesh 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 294-95 

Mentally Challenged Undertrials 
(Deb. 16, Vol. XlI,I6-08-2005) 
Col. 114-15 

Migration of Youths 
(Deb. 7. Vol. XI, 02-08-2005) 
Col. 66-68 

Modem Technology for "Provision of 
Urban Amenities in Rural Areas" 
(Deb. 10. Vol. Xl. 05-08-2005) 
Col. 254-S5 

Natural Calamities in the Country (OUR 
193) 
(BIb. 4. Vol. XI, 28-07-2005) 
Col. 440-443 

NCERT Survey 
(Deb. 2. Vol. XI, 26-07-2005) 
Col.llJ-29 

NDM Aut~ority 
(Deb. 7. Vol. Xl, 02~8-2005) 
Col. 326 
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Need to provide diesel to farmers at 

subsidized rates (MUR 377) 
(Deb. 14, Vol. XII,II~S.2005) 
Col. 323 

}lrJenns ofBIS for Soft Drinks 
(Deb. 21, Vol. XlII,24-0a·200~) 
Col. 34142 

Opportunities to Unemployed Sports 
Persons 
(Deb. 8, Vol. XI, 03~1-2(05) 
Col. 313-14 

Popularisation of Indian System of 
Medicine 
(Deb. 17, VoI.Xll,17-08-200S) 
Col. 63-64 

Power Generation 
(Deb. 10, Vol. XI.OS~8-200S) 
Col. 28S-31B 

Production of Foodgrains 
(Deb. I, Vol. Xl, 25~7-200S) 
Col. 335-37 

Production of Ships and Submarines 
(Deb. 14, Vol. XII, J J~8-2005) 
Col. 126-27 

Progress ofSSI in Rajasthan 
(Deb. 7, Vol. Xl, 02~S.200S) 
C01.25~S7 

PrumotionAvenue in CRPF 
(Deb. 20, Vol. XII, 23~8-2005) 
Col. 85 

Proposal for Food Parks 
(Deb. 11,.VoI. XII, 08~8-200S) 
Col. 477478 

Proposal from Madhya Pradesh 
(Deb. 20, Vol. XII, 23~8-200S) 
Col.171-n 

Rail Overbridge On Rau-Peetampur Road 
in Madhya Pradesh 
(Deb. 18, Vol. XlI,18-O&-200S) 
Col. 100-01 

Registration pfMedical PraGtitioners 
(Deb. 3, Vol. XI,27-07-20(5) 
Co1.8S-38 

Resolution Approval ofRecommcndationa 
in the Second Report of Railway 
Convention Committee and Railways 
(Amendment) Bil~ 2005 "Consid. 
(Deb. 23, Vol. Xm,29-08-2(05) 
Col. 175-76 

Review of Forest Laws 
(Deb. 1, Vol. ~, 25-07-2(05) 
Col.217-18 

Road Map for States Borrowing 
(Deb. 5, VoJ. Xl, 29-O7·200~) 
Col. 307-08 

Road Projects Proposals from State 
Governments 
(Deb. 21, Vol. xm. 24-08-2(05) 
Col. 284-86 

RlII'Ill Electrification 
(Deb. 15, Vol. XII, I2~8-200S) 
Col.23~32 

RUrll,\ Sanitation Programme 
(Deb. I 0, ~1. Xl, 05-08-2(05) 
Col. 14-30 

Seamen's Provident Fund 
(Deb. 17, Vol. XII, 17-08-2OQS') 
Col. 24243 

Setting up of Committee to DereguIadon 
of Fertilizer Distribution 
(Deb. 6, Vol. XI, OI-Ol-lOOS) 
Col. 274-75 

Setting up of Medical Institutes 
(Deb. 17, Vol. XII, 17-08-2005) 
Co1.218-19 

Scning up of National Drug Regulatory 
Authority 
(Deb. 3, Vol. XI, 27-07-2005) 
CoI.524-2S 
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Setting up of Task Force 
(Deb. I, Vol. XI., 25-07-2005) 
CoI.'S31-4O 

Setting up of Tisk Force on Medical 
Education 
(Deb. S, Vol. XI, 03-08-2005) 
Col. 380 

3pw1 in Skin Infections 
(Deb. 3, Vol. XI, 27.()7-2005) 
Col. 321 

Standardisation of Medical Instruments 
(Deb. 13, Vol. XII.,IO-OS-200S) 
CoI.15S-59 

Steel Consumer Council Meeting 
(Deb. 6, VOU", 01'()8-2005) 
Col. 413 

Strengthening of Panchayati Raj 
Institutions 
(Deb. 22, Vol. XDI., 25-OS-2005) 
Col. 50 

Sub-Classification "Of Developing 
Countries 
(Deb. 7, Vol. Xl, 02'()8-2005) 
CcI.31l-12 

Supply of Gas from HBJ Pipeline 
(Deb. IS, Vol. XII, IS'()8-2005) 
Col. 195-96 

Supply of Oil to AnDy 
(Deb. 14, Vol. XII., 11'()8-2005) 
Col46-S4 

Targets under Indira AwlS Yojana 
(Deb. 5, Vol. XI,29'()7-2005) 
CoL15~3 

Tax on Petrol 
(Deb. 5. Vol. XI.29-07-2005) 
CoI.2~ 

Training Programmes for Urban 
Development 
(Deb. 16, Vol. XlI,J6-08-2005) 
Col. 146-50 

Tribal Quota 
(Deb. 12, Vol. XII, O9-OS-2005) 
Col. 1034$ 

Unused Airports 
(Deb. IS, Vol. XII., IS-OS-2005) 
Col. 260-6 I 

Visit of Petroleum Minister to Iran 
(Deb. 4, Vol. XI, 28'()7-2005) 
Col. 47-49 

Wasteful Expenditure 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 121-22 

Sialb, Shrt Glaah Praud 

Bihar Budget 2005-06 Demands for GranIS 
on Account (Bihar) -2005-06 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 4014$ 

Exchanae of Fire on Bangladesh Border 
(Deb. 7, Vol. XI, 02'()8-2005) 
Col. 244-45 

Forest Commission 
(Deb. II, Vol. XII, 08'()8-200S) 
Col. 223-24 

Freedom Fighter Pension 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 81-82 

High Voltage Electric Wire 
(Deb. 10, Vol. XI,05-OS-2005) 
Co1.167~ 

HIV Cases in Delhi Police 
(Deb. 16, Vol. XII, 16-0S-2O(5) 
Col. 175 

Hoardings and Display Boards alona 
National Highways 
(Deb. -13, Vol. XII, IO-OS-2005) 
Col. 292-93 

Integration of Samadhis 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 157-58 
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Life Saving Jacket for Blind 

(Deb. 4, \\>l Xl, 28~7-~OOS) 
Col. 134-35 

Need for proper repair and maintenance 
of National Highways No. 13 between 
Podhahi and Nadaul in Bihar (MUR 
371) 
(Deb. 24; WI. XIII, 3~8-20(5) 
Col. 63 

Oil Sector's Perfonnance 
, (Deb. 9, \\>1. XI, 04-01-2(05) 

Col. 118-19 

Show cause notice to TV Channels 
(Deb. 14, \\>1. XII, 11-01-2(05) 
CoI.-I 48-49 

Slap, Shrt K. Nltwlr 

Shanghai Cooperation Organisation 
Summit held inAstana(St.) 
(Deb. 19, \\>1. XII, 22-08-200S) 
Col. 48S-87 

Sialb, Sbrt Kalyln 

National Rural EmpJ(JIjmCftt GUIrIIItee Bill, 
2004 -Consid. 
(Deb. 18. Vol. XII, 1 ~8.2(05) 
Col. 34&-57 

Beneficiaries of Health Care Schemes 
(Deb. 13. Vol. XII. I ~8-2(05) 
Col. 446-47 

Bt. Cotton Seeds 
(Deb. 19. Vol. XII, 22-08-2(05) 
Col. 271-72 

Capital Expenditure on Agriculture 
(Deb. 13, Vol. XII. 1 ~1-200S) 
Col. 139--40 

Complaints in CPWD Enquiry Offices 
(Deb. 20. Vol. XII, 23~1-2(05) 
Col. 276-77 

CPWD Sewa on computersfT'elepnom:1> 
(Deb. 12, Vol. XII,09-08-2(05) 
Col. 226-27 

Delay in Purchase of Submarines 
(Deb. 9, Vol. XI,04-08-200S) 
CoL 19] 

. Demilitarisation ofSiachen Glacier 
(Deb. 4, Vol. XI, 28~7-200S) 
Col. 236-37 

Development of NCR 
(Deb. 2, Vol. XI,2~7-2005) 
Col.416-17 

Rural Diversificition of SAIL 
(Deb. 6, Vol. XI, 01 ~8-200S) 
Col. 336 

Standing Committee on 
Development - Thirteenth Report -
Presented 
(Deb. 3, Vol. XI,27-07-200S) 
Col. 569 

Slnlb, Sbri KJrU Vlrdbaa 

'One India' Telephone C.all Rate 
(Deb. 3, Vol. X1,27-07-'l(05) 
Co1.3~7 

Amendment in Existing Entrance Test 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 121-122 

Assistance to PNB and Dena Banks 
(Deb. 10, Vol. Xl, OS-08-200S) 
Col. 148-49 

Earnings from Tourism 
(Deb. L. Vol. XI, 25~7-2(05) 
Col. 442-44 

FDI in Private FM Radio 
(Deb. 4, Vol. XI, 28-07-2005) 
Co1.214-IS 

FDI in Telecom Sector 
(Deb. 13, Vol. XH. 1~8-2005) 
Col. 132-34 

Flood 
(Deb. 2. Vol. Xl, 26-07-2005) 
Col. 496-500 
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Flood Affected s.es 
{Deb. I, \bL XI, 25'{)7.200S) 
Col. 93--47 

FMRldio 
(Deb. 9, \\>l XI. 04-08-20(5) 
Col. 196-97 

FM Radio Stations 
(Deb. 4, \bI. XI, 21-07.2(05) 
CoI.53-~74 

Implementation ofProjccts by CPWD 
(Deb: 12, \bl. XII, ~-2005) 
Col. 359-60 

Increase in Earnings in Railways 
(Deb. 9, \bL XI, 04-08-2(05) 
Col. 120 

Indo US Trade Facilitation to WTO 
(Deb. 20, \bl. XII, 23~2(05) 
Col. 219-20 

UC 
(Deb. IS, \bl. XII, 12'{)8-2005) 
Col. 94 

Lowering Down Target of Economic 
Growth 
(Deb. 8, \bl. XI, 03-08-2(05) 
CoL 168 

Medical Tourism 
(Deb. 3, \til. Xl. 27'{)7·200S) 
Col. 453-S4 

Merger ofIISCOwi1b SAn." 
(Deb. I, \t)l Xl, 2S-07·200S) 
CoL 332 

Micro Irrigation -
(Deb. II, \bl. XlI, 08-08-20(5) 
CoL }65 

Modernisation of Aaricuhure 
(Deb. 6, \til. XI, 01.()1.2005) 
Col. 39-124 

Multiple Credit Cards 
(Deb •. 5, \bI. Xl, ~7·20(5) 
Col. 24344 

Participation of Private Complllies in COIl 
Mining 
(Deb. 17. \t)1. XII, 17..()8·200S) 
Col. 149-50 

Payment of Access Deficit Charte 
(Deb. 21, \bl. XIII, 2~8-2(05) 
Col. 140-41 

Payment of Statutory Dues to Emptoyees 
(Deb. 9, Vol. XI, 04.{)8-2005) 
Col. 110-11 

Production of Foodgrains 
(Deb. I, \til. XI. 2S'{)7-2005} 
Col. 335-37 

Rail Connectivity to Remote Areas 
(Deb. 14, Vol. XII. 11-08-2(05) 
Col. 93 

Rebate for Cargo 
(Deb. 4, \til. XI. 28'{)7·2005) 
Col. 295-96 

Recasting of Oil Sector 
(Deb. 4. Vol. XI, 28-07.2(05) 
Col. 23 1-32 

Revival of BBJ Construction Company 
Ltd. 
(Deb. 9, \bl. XI, 04-08-2005) 
CoL 123·24 

Rural Communication Service Scheme 
(Deb. 8, \til. XI,03-08-2005) 
Col. 347-49 

Rural Tourism 
(Deb. I, VoL XI, 2S'{)7·2005) 
CoI.S40-S2 

Setting up of Wine Board. 
(Deb. 6, \bL XI, OI.{)8-2005) 
Col. 212-83 

Sexual Abuse of Children 
(Deb. 2, \t)l, XI. 26-07·200S) 
CoI.S22·23 
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Smugglina of Liquor 
(Deb. IS, Vol. XII,SI2-08-200S) 
Col. 1 S()'S 1 

Strengthening of Police Force 
(Deb. 7, ~1. XI, 02-O&.200S) 
CoI.149-SO 

Survey by Max Health School 
(Deb. 12, ~I. XII, O9-OS·200S) 
Col. 109 

Taking over of Banks by SBI 
(Deb. 10, Vol. XI, OS-OS·2005) 
Col. 233·234 

Unified Telephone System 
(Deb. 3, Vol. XI, 27-07·2005) 
Col. 69 

Utilization of Funds by Inquiry Offices of 
CPWD 
(Deb. 20, Vol. XII, 23-0&.2005) 
Co1.2n·78 

Violation ofCERC Quidelines 
(Deb. 5, Vol. XI, 29-07·2005) 
Col. 83-84 

Visit of Foreign Dignitaries 
(Deb. 3, Vol. XI,27-07·200S) 
CoI.SOI-14 

Wage Revision of Coal Sector Employees 
(Deb. 8, Vol. XI, 03-08.20(5) 
Col. 184-85 

Slneh, Shri Lakshman 

Allocation of Funds for Wasteland 
Development 
(Deb. 5, Vol. XI, 29-07·2005) 
Col. 249-S4 

Ban on Commercial Activities Near 
Mangrove Forest Areas 
(Deb. 11, Vol. XII, OS-OS·2ooS) 
Col. 220-21 

Circulation of Fake Currency 
(Deb. 2. Vol. XI, 26-07·2005) 
CoI.9S-IOO 

Demand for Supplementary Grants 
(Railways), 2005-06 and Demands for 
Excess Grants (Railways), 2002-03 
(Deb. 14, Vol. XII, 11-08·2005) 
Col. 333-37 

Involvement of Pak Minister in Terrorist 
Activities 
(Deb. 2. Vol. XI, 26-07.20(5) 
Col. 47S·79 

VAT 
(Deb. 5, Vol. XI,29-07·200S) 
Col. 90-91 

Sineh, Shri Manvendn 

Easing Restrictions ofTravel Abroad 
(Deb. I, Vol. XI, 03-08·2OOS) 
Col.30S 

Popularising Post Office Saving Bank 
Accounts Scheme 
(Deb. S, Vol. XI, 03-OS·200S) 
Co1.414-17 

Statement made by the Prime Minister on 
29.07.05 regarding his recent official 
visit to the United States of America 
(OUR 193) 
(Deb. S, Vol. XI, 03-OS·200S) 
Col. 608-14 

Subsidy/Facilities to Indians Visiting 
Religious Shrines Abroad 
(Deb. 13, Vol. XII, 10-01·2005) 
Col. 478-80 

Technology Vision Document 
(Deb. 15, Vol. XII, 12-OS-2005) 
Col. 68-70 

Sinth, Shri Mohan 
Activities ofULFA 

(Deb. 20, Vol. XII, 23-OS.2OO5) 
CoI.SS-86 

AIDS Patients 
(Deb. n, Vol. XII, !O-OS-2005) 
Col. 303-04 
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Bofors Case 
(Deb. II, 'WI. XII, 11-08-2005) 
Col. 20)..()2 

CBI Raids 
(Deb. 3, 'WI. XI, 27~7-200S) 
Col. 336-57 

Crops Damage due to UnRuonal Rains 
(Deb. 19, \bl. XII, 22-08-2005) 
Col. 213-37 

Dabhol Power Project 
(Deb. S. Vol. XI, 29~7-2005) 
Col. 172-73 

Deficit of States 
(Deb. 5, Vol. XI, 29~7-2005) 
Col. 226-27 

Denial of Permission to Palt Information 
Minister 
(Deb. 17, Vol. XII, 17-08-2005) 
CoUI3 

Deposits by PSUs in Banks 
(Deb. 15, Vol. XII, 12~8-200S) 
Col. 196-97 

Development and Expansion of IGI 
Airports 
(Deb. 22, Vol. XIII,25~8-2005) 
Col. 95-96 

Education in Ayurveda and Admission to 
Medical Colleges 
(Deb. 8. Vol. XI, 03~8-2005) 
Col. 23-26 

Education Loan 
(Deb. 15, Vol. X.lI, 12~8-2005) 
Col. 274-75 

Employment Opportunities in Agriculture 
Sector 
(Deb. 6, Vol. XI, 01 ~8-2005) 
Col. 333 

Expressing deep concern over 
Deteriorating Law and Order Situation 
in the State of Bihar and approval of 
continuance in Force of the 

Proclamation in Respect of the State of 
Bihar (Res.) 
(Deb. 7, Vol. XI, 02~8-2005) 
Col. 481-87 

Fee Structure of 11M's and liT's 
(Deb. 2, Vol. XI,26-07-2005) 
Col. 131 

Flood 
(Deb. 2, Vol. XI, 26-07-2005) 
COI.496-SOO 

Inclusion of India's Historically and 
Culturally important sites in List of 
Endanaered Sites 
(Deb. 4, Vol. XI, 28~7-200S) 
Col. 80-81 

Increase in Quota of Seats of Medical 
Colleges 
(Deb. 2 I, Vol. XIII, 2~8-2005) 
Col. 18 

Inter State River Water Regulatory 
Authority Bill, 2005 by Shri Mohan 
Singh -Int. 
(Deb. 22, Vol. XIII, 25~8-200S) 
Col. 553 

Investment in ONGC 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 33-35 

Massive illegal immigration from 
Bangladesh (A.M.) 
(Deb. 2, Vol. XI, 26-07-2(05) 
Col. 666--671 

Migration of Indian Labourers 
(Deb. 8, Vol. Xl, 03~8-2(05) 
Col. 174-75 

National Rural Employment Guarantoe Bill, 
2004 - Consid. 
(Deb. 18, Vol. XII, I ~8-2005) 
CoJ.372-76 

Need for Legislation for Reservation to 
Scheduled Castes, Scheduled Tribes 
and other Backward Classes in Higher 
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Educational Institutions (CA) 
(Deb. 17, \til. XII, 17.()8-2005) 
Co1.4S3-S4 

Regulatory Authority for Air Fares 
(Deb. 4, Vol. Xl, 28-07-200S) 
Col. 227 

Repairing of Runways at 101 Airports 
(Deb. 22, 'WI. XIII, 2S-08-200S) 
Col. 173 

Right to Information Bill 
(Deb. 21, VoI..XIII, 24-08-2(05) 
Cpl. 303-04 

Scheme for Redemption of Stale Liabilities 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 339-42 

Short fall in Production of Sugar 
(Deb. 6, Vol. XI,OI-01-2(05) 
CoL 26-27 

Shortfall in Wheat Procurement 
(Deb. I, \til. Xl, 25-07.2005) 
Col. 68-70 

Sonia Vihar Water Treatment Plant 
(Deb. 2, Vol. Xl,26-07-200S) 
CoI.3~S 

Suicide by Farmers 
(Deb. 19, \bl. XlI, 22-08-2(05) 
CoI.21S-17 

Trade Deficit 
(Deb. 7, Vol. XI, 02-01-2(05) 
Col. 230-33 

SiDlh, Sbri PrabbuDatb 

Allotment of Flats by DDA 
(Deb. 16, Vol. XJl,I6-08·200S) 
Col. 277 

Assistance to People from Health 
Minister's Discretionary Grant 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 119-20 

Auditing of Export Transactions 
(Deb. 19, 'WI.XII,22.{)8-200S) 
CoI.3SS-S6 

Budget Estimate-Customs 
(Deb. IS, 'WI. XII, 12-08-200S) 
Col. 129 

CBI Registering Preliminary Enquiry 
against Kendriya Bhandar 
(Deb. 13, Vol. XII. 10-08-200S) 
Col. 637-38 

Collection of Toll Tax on National 
Highways 
(Deb. 8, Vol. XI. 03-08-200S) 
Col. 366-67 

Committee on Petitions-Seventh and 
Eighth Report-Presented 
(Deb. S, Vol. XI,29-07-200S) 
Col. 427 

Delay in Supply of Medicines 
(Deb. 3, Vol. XI, 27-07·200s) 
Col. 237·38 

Demand for Supplementary Grants 
(Railways), 200S-06 and Demands for 
Excess Orants (Railways), 2002-03 
(Deb. 14. Vol. XfI.II-08-200S) 
Co1.3n-83 

Eradication of Vector Born Diseases 
(Deb. 3. Vol. XI. 27-07-200S) 
Col. 47-48 

Evasion of Excise Duty 
(Deb. 10, Vol. XI, OS-08-200S) 
Col. 243-45 

Excess Cargo Capacity 
(Deb. 22, Vol. XIII, 2S-08-200S) 
CoI.2S6 

Expressing deep concern over 
deteriorating Law and Order situation 
in the State of Bihar and approval of 
continuance in force of the 
Proclamation in respect of the State of 
Bihar (Res.) 
(Deb. 7, Vol. XI. 02-08-200S) 
Col. SOI-04,S 13-20 
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Fmying '.'IPs in Helicopters 
(Deb. 22, ~1. XIII. 2S-a-200S) 
Col. 281-89 

Gu'idelines of Central Vigilance 
Commission 
(Deb. 12, ~1. XII, 09-08-200S) 
Col. 109-10 

Illegal commercial use of residential 
properties 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 470-471 

Impact of Power Shortage on the Economy 
(Deb. IS. Vol. XII, 12-08-200S) 
Col. 13 

Jmposition of Penalty on DDA 
(Deb. 7, \\)/. XI, 02-08-200S) 
C.oI.332-33 

Infrastructural Facilities in KVS 
(Deb. 12. Vol. XII. 09-OS-200S) 
Col. 34344 

Kissan Seva Kendra 
(Deb. IS. Vol. XII, 18-OS-200S) 
Col. 128-29 

Land Allotment to Private Hospitals 
(Deb. 16. Vol. XII. 16-08-200S) 
Co1.211-13 

Law and Order in Delhi 
(~b. 7. Vol. XI.02-08-200S) 
Col. 28-29 

Low Quality of Regional Transmission 
(Deb. 4, Vol. XI,28-07-200S) 
Col. 263 

Maintenance and upgradation of National 
Highways 
(Deb. 3. Vol. XI, 27-07-200S) 
COI.S38-45 

Migration of Doctors 
(Deb. 13, Vol. XU, 10-08.2005) 
Col. 25-27 

Natural Calamities in the Country (OUR 
193) 
(Deb. 4, Vol. XI, 2S-07-200S) 
Col. 4 S4-S 7 

Need for effective implementation of 
various Centrally Sponsored Schemes 
for Rural Development (CA) 
(Deb. 4, Vol. XI, 2S-07-200S) 
Col.3n-373 

Need to open a Kendriya VidyaJaya at 
Maharajganj in Siwan district. Bihar 
(MUR3n) 
(Deb. 9. Vol.' Xl. 04-08-200S) 
Col. 369-70 

Need to open a Railway residential school 
at Manjhi in Saran district, Bihar (MUR 
377) 
(Deb. 16. Vol. XII, I6-0S-200S) 
Col. 433 

Need to restart gauge conversion work 
on Chhapra-Kapta/lgllnj-Thave-S iwan 
railline(MUR317) . 
(Deb. 20, Vol. XII. 23-08-:4(05) 
Col. 327-28 

Opening ofKVs and NVs 
(Deb. 2, Vol. XI,26-07-200S) 
Col. 379--416 

Operation of Five Star Hotels 
(Deb. II. Vol. XII,OS-08-200S) 
Col. 109-10 

Patronage ofTraditional Games and Sports 
(Deb. 8, Vol. XI, 03-08-200S) 
Col. 249-S2 

Pesticide Contents in Edible Products 
(Deb. II, Vol. XII, 08-OS-200S) 
Col. 19-20 

Production of Medicinal Plant 
(Deb. 6, Vol. XI, 0 }-08-200S) 
Col. 278-79 
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Purchase of Stationery 
(Deb. 22, Vol. XIII, 2S"()8-200S) 
Col. 146-47 

Ruhtriya Arogya N idh i 
(Deb. 21, Vol. XIII, 24-08-200S) 
Col. 190-92 

Recognition of Private Schools 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 362-363 

Recognition to Private Schools 
(Deb. 20, Vol. XII, 23"()8-2005) 
Col. 57 

RevieW ofSSA 
(Deb. 7, Vol. XI, 02"()8-200S) 
CoI.IS2-53 

Rules Governing Family Pension 
(Deb. 8, Vol. XI, 03"()8-200S) 
Col. 339 

Rural Electrification 
(Deb. S, Vol. XI, 29"()7-200S) 
CoI.20---4S 

Sale and Purchase of Agricultural Land 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 82-83 

Shonage ofBSNL SIM Cards 
(Deb. 3, Vol. XI, 27"()7-2005) 
Col. 546-47 

Situation arising out of dilapidated 
condition of National Highways in 
Bihar and steps taken by the 
Government in this regard (CA) 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 4OS..()6 

Situation arising out of problems being 
faced by the Beedi workers in the 
country, particularly in Kerala and 
steps taken by the Government in 
regard thereto (CA) 
(Deb. II, \bl. XII, 08-01-200S) 
CoI.S08-IO 

Smuggling through Goods Trains 
(Deb. 22, Vol. XlII, 25-01-200') 
Col. 327-21 

Speed Breaker 
(Deb. 2, Vol. XI, 26-07-200') 
Col.S42-43 

Strengthening of Panchayati Raj 
Institutions 
(Deb. 22, Vol. XIII, 25..()8-2005) • 
Col. 48 

Suicide by Farmers 
(Deb. 19, Vol. XII. 22"()8-2005) 
Co1.21S-17 

Tax Evasion by MNCs 
(Deb. 10. Vol. XI, 05"()8-2005) 
Col. 169-70 

Terrorism in the country including attack 
on Ram Janam Bhumi Complex (OUR 
193) 
(Deb. 9, Vol. Xl, 04..()8-200S) 
Col. 454-59 

Ultra Sonic Flaw Detectors 
(Deb. 18. Vol. XII, 18"()8-2005) 
Col. 161-62 

Voluntary OrganisationILlC Agencies run 
by Officers' Wives 
(Deb. 21, Vol. XIII. 24-08-2005) 
Col.30B-IO 

Singh, Sbri Rakesh 

Arrival of Foreign Tourists 
(Deb. I, Vol. XI, 2S..()7-2005) 
Col. 48B-91 

Bargi Diversion Project 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 259-60 

Building for Ayurvedic College, Jabalpur 
(Deb. 3, Vol. XI,27-07-2005) 
Col.316-17 

Capability ofDROO 
(Deb. 9, Vol. XI, 04-08-20(5) 
Col. 90-91 
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Constitution of Cadre 
(Deb. 22. \\)1. XIII,25-01-2005) 
CoU17-11 

Dairy Development Projccb under SGSY 
(Deb. 5. Vol. XI, 29-07-2005) 
CoI.17I-M 

Export of Computer Software 
(Deb. 13, Vol. XII, 1O-01-200S) 
Col. 45-46 

Facility to Lectures through Edusat 
(Deb. 7, \\>1. XI, 02-08-2(05) 
CoI.IS9-60 

Funds for National Highways 
(Deb. 17, \\>1. XII, 17-08-2(05) 
Col. 208--16 

Funds to States under CRF 
(Deb. 13, Vol. XII. 10-08-2005) 
Col.365~7 

Jeevan Ganga Yojana 
(Deb. 15. Vol. XII, 12-08-2005) 
Col. 88 

Job Opportunities 
(Deb. 22, Vol. XIII. 25-08-2005) 
Col. 325 

Manufacture of Mobile Sets 
(Deb. 8, Vol. XI. 03-08-2(05) 
Col. 307-08 

Microzonation Work at Jabalpur 
(Deb. 10, Vol. XI,05-08-2005) 
Col.l16 

National Rural Employment Guarantee Bill, 
2004 -Consid. 
(Deb. 19, Vol. XII, 22-08-2(05) 
Col. 694-96 

Natural Calamities in the Country (OUR 
193) 
(Deb. 4, \\>1. XI, 28-07-2(05) 
Col. 48S-18 

North-South and East-West Corridor 
Scheme 
(Deb. 8, Vol. XI,03-08-2005) 
Col. 178-79 

Nuclear Power Generation in the Country 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 83-84 

Privatisation of Defence Projects and 
Ordnance Factories 
(Deb. 18, \\)1. XII, 11~-2005) 
Col. 132 

Privatisation of Ordnance Depots 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 156 

Railway Stations in Madhya Pradesh 
(Deb. 22, Vol. XIII, 25-08-200S) 
Col. 307-08 

Sale of Productlo 
(Deb. 14, Vol. XII,II-08-200S) 
Col. I 24-2S 

Study on Soyabean Production in Jabalpur 
(Deb. II, Vol. XII, 08-08-2(05) 
Col. 169-71 

Support Price on Unit Price Basis 
(Deb. 6, Vol. XI. 01-08-2(05) 
Col. 389 

Transfer of Amount to CRF 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 456-57 

Singh. Shri Rewati Raman 
AirchiefMarshal's Visit to France 

(Deb. 18, Vol. XII. 18-08-2005) 
Col. 116-17 

Capability ofDRDO 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 90-91 

Circulation of Mutilated Currency Notes 
(Deb. 15, Vol. XII, 12-08-2(05) 
Col. 131-33 
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Computerisation in Postal Department 
(Deb. 17, \t)1. XII,17"()1·2005) 
Col. 196-97 

Deficiencies in MIG Variants 
(Deb. 4, \\>1. XI, 21"()7·200S) 
Col.3SO-51 

Exploration of Oil Resources 
(Deb. 14, \\>1. XII, J 1..()8.200S) 
Co1.2J-33 

Export of Dhruv 
(Deb. 14. \\>1. XII.II"()I·200S) 
Col. 177·78 

Falling of Onion Prices 
(Deb. 19, \\>1. XII, 22"()1·200S) 
CoI.2~1 

Formation of South Asian Parliament 
(Deb. 17, \\>1. XII, 17..().-200S) 
Col. 61-63 

Free Trade Agreement 
(Deb. 16. \\>1. XII. 16..()1·200S) 
Col. 141-12 

India as Nucleus of Stem Cell Research 
(Deb. 8. Vol. X 1.03.01-2005) 
Co1.303~ 

Innation 
(Deb. S, Vol. XI. 29"()7·2005) 
Col. 3()()-...()4 

Introduction of Metro Rail in big cities 
(Deb. 2, Vol. XI. 26..()7-200S) 
COI.S77 

ISRO·DRDO Project for Air Space 
Surveillance 
(Deb. 9, Vol. XI. 04-01.20(5) 
Col. 211-89 

Janani Suraksha Yojana 
(Deb. a, Vol. XI,03"()8-200S) 
Co1.6S-67 

Meeting ofWGIG 
(Deb. 17, Vol. XII, 17..()8·200S) 
CoL 114-16 

Modernisation/Expansion of Health 
Services under COHS 
(Deb. I, Vol. XI,03"()8-200S) 
Col. 30-31 

N.ionaI Rural Employment Guarantee Bill, 
2004 • Consid. 
(Deb. 19, \\>1. XII. 22..()a-200S) 
Col. 649-S0 

Need to declare Kol Caste as scheduled 
tribe and reserve seat for them in State 
Legislature of Uttar Pradesh (MUR 377) 
(Deb. 20, Vol. XII. 23-01.2(05) 
Col. 32S·26 

Need to probe into the continuous 
depletion of Gangotri glacier in 
Himalayas (MUR 377) 
(Deb. 24. Vol. XIII, 30"()8·200S) 
Col. 62 

Need to like suitable measures to check 
incidents of terrorism in J&K (MUR 
377) . 
(Deb. I. Vol. XI. 03-01·200S) 
Co1.S43-44 

Nepalese Living in India 
(Deb. 16. Vol. XII. I6..()S·2005) 
Col. 227 

Progress of Golden Quadrilateral Project 
(Deb. 3. Vol. XI. 27-07-2005) 
Col.7~73 

Refinery in Lohgada 
(Deb. IS. Vol. XII. IS-OS-2(05) 
Co1.2S2-S3 

Remunerative Prices to Conon Growers 
(Deb. 19. Vol. XII. 22:.01.2(05) 
Col. 17 

Repair of bridge in Pahalgam in Kashmir 
(Deb. 2, Vol. XI. 26..()7-2005) 
Col. 367 

Results ofCBSE vis-a-vis Public Schools 
(Deb. 20, Vol. XII, 23"()8-200S) 
Col. 267-69 
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Review of Arran.ements Relating to 
Commonwealth Games 
(Deb. Il, \obI. XII, I ().O8.2005) 
Col. 633-36 

Separate fund to combat various Diseases 
(Deb. 17, \obI. XII, 17-OS-2005) 
Col. 261-62 

Study on Primitive Tribals in Andaman &. 
Nicobar 
(Deb. IS, Vol. XlI.12.()8·200S) 
CoI.21D-1t 

Suicide by Children 
(Deb. 7, \bl. XI, 02~8-2005) 
Col. 118-89 

Testing of Samples of Water Supplied by 
DJB 
(Deb. 12, \bl. XII, 09-08-2005) 
Col. 125 

Transportation of Goods between 
Allahabad and Hoogly 
(Deb. 17, VoL XlI,17-08·2005) 
COl.36S 

Sialh, Sbri Sit. Ram 

Airports in Bihar 
(Deb. 4, Vol. XI,28-07-20(5) 
Col. 115 

Allotment ofland by DDA 
(Deb. 2, \bl. XI, 26-07~20(5) 
Col. 467-70 

Centrally Sponsored Schemes to Augment 
water Resources 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 323 

Changes in VRS for PSU Employees 
(Deb. 18, Vol. XII, 18-01·2005) 
Col. 123 

Cochlear Implant Facility 
(Deb. 3, Vol. XI, 27-07"2(05) 
CoI.4S4-SS 

D.P:E.P. 
(Deb. 2. \obI. XI,26-07·2(05) 
Cot. 552-554 

Demand for Supplementary Grants 
(Railways), 2005-06 and Demands for 
Excess Grants (Railways), 2002-03 
(Deb. 14, \obI. XII, 11-08-20(5) 
Col. 399--402 

Expenditure of ScientifIC Research 
(Deb. 5, \obI. XI, 29-07.20(5) 
Col. 390-94 

Exploration of Oil and Gas Reserves by 
ONGC 
(Deb. 22. Vol. XIII, 25-08·2005) 
Col. 266-67 

Export of Fertilizers 
(Deb. I, \bl. XI, 25-07-2005) 
Col. 149-50 

Fleet Acquisition for Indian Airlines 
(Deb. 22, \bl. Xln,2S-08-2005) 
Col. 65 

Flood Affected States 
(Deb. 6, Vol. XI, 01 ~8-2005) 
Col. 132-36 

Foreign Assistance for Wasteland 
Development 
(Deb. 10, Vol. XI,05-01·2005) 
Col. 228-29 

Funding of Separatist Movements 
(Deb. 2, Vol. XI,26-07-200,) 
Col. 112·13 

Illegal Migrants 
(Deb. 12, Vol. XII, 09-08(2005) 
Col.l'n-73 

Import of Processed Food Items 
(Deb. I, Vol. XI, 25-07·2005) 
CoI.313-!4 

ImportlExport of Agro Products 
(Deb. 2, \obI. Xl, 26-07-200S) 
CoI.Sn-79 
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I~c:e Cover to Rural Poor 

(Deb. ,S, \bI. XI, 29-07-2005) 
Col. 153-54 

Loans for Agro Processing Projects of 
Cooperative Sector 
(Deb. II, Vol. XII,08-08-2oo5) 
Col. 97-105 

National Companies Law Tribunals 
(Deb. IS, Vol. XII,12-08-2oo5) 
Col. 107-08 ' 

National Food for Work Programme 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 327-34 

National Rural Employment Guarantee Bill. 
2004 -Consid. 
(~. 19, Vol. XlI,22-OS-2ooS) 
Co1.65~58 

Natural Calamities in the Country (OUR 
193) 
(Deb. 4, Vol. XI,28-07.2ooS) 
Col. 479--85 

Non Delivery of Money Orders 
(Deb. 13, Vol. Xli, 10-08-2005) 
Col. 33-36 

Non-Commissioning of Mining Activities 
(Deb. 3, Vol. Xl. 27-07-2005) 
Col. 97.AJS 

Non-Deployment ofPMF 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 579-80 

Production of Paddy 
(Deb. 19, Vol. XlI, 22-08-2005) 
Co1.11~18 

Rajiv Gandhi National Drinking Water 
Mission 
(Deb. 5, Vol. Xl, 29-07-2005) 
Col. 375-83 

Refining Capacity 
(Deb. 22, Vol. XlII, 25-08-2005) 
Col. 219-20 

Road Safety Council 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 89-90 

Situation arising out of rise in prices of 
medicines, particularly life savini 
drugs in the Country and steps taken 
by the Government in regard thereto 
(CA) 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 392 

Slaughter House 
(Deb. J I, Vol. XII. 08-08-2005) 
CoI.473 

Subsidy Dues of Fertilizer Industry 
(Deb. I, Vol. XI, 25-07-2005) 
CoI.SJO-17 

Toning Up Functioning of Telecom Sector 
(Deb. 13, Vol. xn,10-08-2005) 
Col. 363-64 

Trade Dispute 
(Deb. 16, Vol. XI~ 16-08-2005) 
Co1.1l5-19 

Unani Hospitals and Dispensaries 
(Deb. 3. Vol. XI, 27-07-2005) 
Col. 308-1 I 

Visit ofTourisls 10 Thailand 
(Deb. 19, VoI.XII,22-08-2005) 
CoI.lIO-I1 

Voter Identity Cards 
(Deb. 10, V01. )ft,OS-08-2005) 
Col. 143-48 

W.T.O. Conference 
(Deb. 20, Vol. XII. 23-08-200F) 
Col. 270-71 

Singh, Shrl Sugrib 

l-ATerminal for Private Airlines 
(Deb. 14, Vol. XII, 11-08-200S) 
CoI.1S7-S8. 
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Abolition of Child Labour Bill, 2005 -
Consid & Withdrawn 
(Deb. 15. Vol. XII, 12-O8-~005) 
Col. 381-82 

Activities of Militants 
(Deb. 2. \\)1. XI, 26-07-2005) 
Col: 473-478 

Agreement between India and UK 
(Deb. 4. Vol. XI, 28-07-2005) 
Col. 283-84 

Agreement on Ballistic Missile Tests 
between India and Pakistan 
(Deb. 21, \\)1. XIII, 24-08-200S) 
Col. 333-35 

Allocation from CIU' 
(Deb. 8, \\)1. XI, 03-08-2005) 
Col. 389-95 

Amending Citizenship Act, 1955 
(Deb. 3. Vol. XI. 27-07-2005) 
CoJ.181-83 

Anncd Forces (Special Powers) Act 
(Deb. 2, Vol. XI, 26-07-200S) 
Col. 499--S01 

Army Operations against Militants in 
Manipur 
(Deb. 14, Vol. XII,II-08-2005) 
CoI.2S5-86 

Assessment of Ministries' Performance 
(Deb. 13, Vol. XII, 10-08-20(5) 
CoI.SO~5 

Assistance by bttemational Agencies for 
AIDS Control Programmes 
(Deb. S, Vol. XI, 03-08-20(5) 
Col. 447-48 

AssistaAce for Conservation of Forest 
(Deb. 6, VoL XI. Ol-08-200S) 
Cd.J36-40 

A1s-.nce for Fighdna Diloalea 
(Deb.ll, VoL XlD,24-OI-2OOS) 
Cd.~7 • 

Assistance for TiJer Reserves 
(Deb. I. Vol. XI,2S..o7-200S) 
CoI.201-Q4 

Assistance from CIDA for Environmental 
Development 
(Deb. II, Vol. XII,08-OS-2005) 
Co1.211-17 

Assistance from Iran for KIOCL Project 
(Deb. 6, Vol. XI,0I-08-2(05) 
Col. 441-42 

Backward Regions Grant Fund 
(Deb. 9, Vol. XI.04-OS-2005) 
CoI.2S4-5S 

BSF Training Camp for Surrendered 
Militants 
(Deb. 12, Vol. XII. 09-08-2005) 
Col. 37-38 

Charter Mark Scheme 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 201 

Checking of Foreign Aid 
(Deb. 7, Vol. XI,02-08-2005) 
Col. 245 

Coal Shortage 
(Deb. 10, Vol. XI,OS-08-2005) 
Col. 338-39 

Combating Heart Diseases 
(Deb. 17, Vol. XII, 17-08-200S) 
C01.2S9~ 

Compact Revolutionary Zone 
(Deb. 20, Vol. XII, 23-08-2005) 

. Co1.49-50 

Consumption of HSD 
(Deb. 14,.VoI. XII, 11-08-2005) 
Col. 176 

Contract for Operation and Maintenance 
ofONGC Vessels 
(Deb. 18, \\>1. XII. 1 ~2(05) 
Col. 44--46 



NAME INDEX 827 

Dabhol Power Project 
(Deb. 5, \bl. XI,29-07-2005) 
Col. 172-73 

Damage in Atomic Energy Establishments 
(Deb. 21 , \bl. XIII, 24-08-2005) 
Col. 194-95 

Damages to Ports and Allied Structures 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 149-52 

Demand for Supplementary Grants 
(Railways), 2005-06 and Demands for 
Excess Grants (Railways), 2002-03 
(Deb. 14, \bl. XII. 11-08-2005) 
Col. 416 

Demonstration of Sagar Nidhi 
(Deb. 10, Vol. XI. 05-08-2005) 
Col. 323 

Dependence of Agricultural Land on Rain 
(Deb. 6, Vol. XI. 01-08-2005) 
Col. 209-1 1 

Earthquake Risk Mitigation 
(Deb. 16, \bl. XII, 16-08-2005) 
Col. 36-37 

Education at European Universities 
(Deb. 7. Vol. Xl, 02-08-2005) 
Col. 234-35 

Eligibility Ceiling for Assistance to 
Disabled 
(Deb. 9, \bl. Xl,04-08-2oo5) 
Col. 282-83 

Expansion Programme ofUCIL 
(Deb. 21, Vol. XIII, 24-08-2005) 
Co1.314-18 

FDI from Russia 
(Deb. 12, Vol. Xli, 09-08-2005) 
Co1.414-15 

FDI in Pharma and Drug Sector 
(Deb. 12,VOUOl, 09-08-2005) 
Co1.3n-78 

Financial Assistance to NIPCCD 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 258-60 

Financial Autonomy to liT's and 11M's 
(Deb. 7. \()1. XI,02-08-200S) 
C.oI.SI-S3 

Functioning ofESIC 
(Deb. 19, Vol. XII, 22-08-200S) 
Col. 251-53 

Funds for National Rbral Health Mission 
(Deb. 3, \bl. 'XI, 27-07-200S) 
Col. 189-94 • 

G-8 Moet 
(Deb. 2. Vol. XI,26-07-2ooS) 
Col. 472 

Global Positioning System 
(Deb. 18, Vol. XII, 18-08-200S) 
Co1.2IS-16 

Guidelines for selection of contestants 
(Deb. 14, \bl. XII, 1I-08-200S) 
Col. 250-54 

Harnessing of Bio-Technology 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 229-31 

Hindustan Organic Chemicals Limited 
(Deb. 19, Vol. XJI, 22-08-2(05) 
Col. 177-79 

Impact of Flood on Airlines 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 198-99 

Indo-China Customs 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 97-98 

Indo-France Trade 
(Deb. 12, Vol. XII, 09-08-200S) 
Col. 320 

Instructions by TRAI 
(Deb. 8, Vol. XI, 03-08-200s) 
Col. 324-2S 
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Joint Venture for Jnsuraace Business by 
AlIIhIbId auk 
(Deb. S, '\01. XI, 29-07-2005) 
Col. 289 

Mftetins of LPG by Private Companies 
(Deb. 22, \01. xm, 25-08-20(5) 
Col 326-21 

Medical VI88 
(Deb. 2, \bl. XI, 26-07·200S) 
Col. 122-23 

Merger of lISCO with SAIL 
(Deb. I, \bl. XI, 25-07.20(5) 
Col. 332 

Need to all~te adequate funds for the 
proper upkeep and maintenance of 
National Highways on Khurda· 
80langir and Gopalpur-Raipur sections 
in Orissa (MUR 377) 
(Deb. II, \hI. XIL OS-08-200S) 
ColS32-33 

Need to drop the proposal for setting up a 
sanctuary in Kandhamal district of 
Orissa with a view to safeguard the 
interests of local tribal population 
(MUR377) 
(Deb.-2, \bl. XI. 26-07-2005) 
Col. 629--30 

Need to open Technical Education 
Institutes in Phufbani Parliamentary 
Constituency, Orissa for the benefit of 
tribal population (MUR 317) 
(Deb. 17, \bl. XIl,17.()8·200S) 
Col. 483 

New Pension Scheme 
(Deb. S, Vol. XI, 29-07-2(05) 
Col. 187 

Non-Utilization ofCRF 
(Deb. 3, ~I. XI, 27-07-2005) 
Col. 369·70 

Nuclear Agriculture Programme ofBARC 
(Deb. 17, \bl. X1I, 17-08-2005) 
CoI.S3-S8 

Opening of Anganwadi 
(Deb. 2, \bl. XI, 26-07-200S) 
Col. 545-5 I 

Opening of Post Offices 
(Deb. 13, Vol. XlI, 10-08-200$) 
Col. 367-71 

Operating Cost of<;rude Oll 
(Deb. 9, Vol. XI, O4-OS-2005) 
Col.IS~84 

Pilot Project for Free Foodgrains 
(Deb. 20, Vol. XII, 23-OS·200S) 
Col. 227-33 

PNB and Vijaya Bank in Insurance Sector 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 186-87 

Popularization of Ayurvedic/ 
Homoeopathic Medicines 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 186-89 

Production of Foodgrains 
(Deb. I, Vol. XI, 2S-07.2005) 
Col. 335-37 

Production of Mica 
(Deb. 10, Vol. XI, 05-08-2005) 
Co1.103~ 

Railways' Competition with Low Budget 
Airlines 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 79·80 

Refinery in Rajasthan 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 125-26 

Refining Capacity 
(Deb. 22, Vol. Xlii, 25-08-2005) 
Col. 219-20 

Renovation of Old Terminal 
(Deb. 22, Vol. XIII, 25-08-2005) 
Co1.214 
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Research and Development by Oil 

Companies 
(Deb. 14, Vol. XIl, 11-08-2005) 
Col. 24(}-42 

Revamping of Area of Animal Genetics 
and Breeding 
(Deb. II, Vol. Xfl.08-08-2005) 
Col. 378---82 

Revitalisation of Cancer Institute 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 206-07 

Safety Audit of Airlines Operators 
(Deb. 22, Vol. XIII, 25-08-2(05) 
Col. 220-21 

Science Education ' 
(Del!!. 7. Vol. Xl, 02-08-2005) 
Co1.314-15 

Security to Mansarovar Pilgrims 
(Deb. 12. Vol. Xli, 09-08-2005) 
Col. 160-61 

Setting up of Airports 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 226-27 

Shortage on Engine Drivers 
(Deb. 4, Vol. XI, 28-07-2(05) 
Col. 326-27 

Trade with European Union 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 299-300 

Trafficking of Women 
, (Deb. ~O, Vol. XII, 23-08-2005) 
Col. 161-03 

Undercharging of Lease Rent 
(Deb. 22, Vol. xm; 25-08-2(05) 
Col. 65-66 

UNICEf 
(Deb. 20, Vol. Xli, 23-08-2(05) 
Co1.2S6-S7 

Visit to Glacial Continent 
(Deb. 10, Vol. XI,05-08-200S) 
Col. 281 

Wet Lease agreement between Air bldia 
and Jet .',irways 
(Deb. 4, Vol. Xl,28-07-200S) 
Col. 135-36 

Withdrawal ofComrnernorative Stamp _ 
(Deb. 21. Vol. X1I1,24-08-2005) 
Col. 133-35 

Workshop on Genomic. and 
Biotechnology 
(Deb. 3, Vol. Xl, 27-07-200S) 
Col. 203-04 

Singh, Shri SUTaj 

Allotment of houses to handicapp'od 
persons 
(Deb. 2. \\)1. XI, 26-07-200S) 
Col. 530-31 

Demand and Supply of Milk in Delhi 
(Deb. 1, Vol. XI, 25-07-2(05) 
Col.420-21 

Dilapidated Condition of National 
Highways 
(Deb. 17, Vol. XlI. 17-08-2(05) 
Col. 365-70 

Expressing, deep concern over 
Deteriorating Law and Order Sitatution 
in the State of Bihar and approval of 
continuance in Force of the 
Proclamation in Respect of the State of 
Bihar (Res.) 
(Deb. 7. Vol. XI, 02-08-2(05) 
Col. 558-59 

GAlL's training centres 
(Deb. 14, Vol. XlI, 1I-08-200S) 
Col. I 87-8B 

Housing Problem in Delhi 
(Deb. 2, Vol. Xl, 26-07-20(5) 
Col. 443-44 

Investment i~ Dabhol Power Project by 
GAIL 
(Deb. 14, Vol. XII, 11-08-20(5) 
Col. 123-24 



830 LOKSABHA 

Milk Production 
(Deb. I, \bl. XI,2S"()7·200S) 
Col. 264-67 

Modernisation of Hospitals 
(Deb. 3, \bl. XI,27"()7·200S) 
CoI.S:J4.35 

Opening ofKVs and NVs 
(Deb. 2, \bl. XI,26-07·2005) 
Col. 379-416 

Use of DDT 
(Deb. 17, Vol. Xu, 17'()S·2005) 
Col. 187-92 

Siap, Sbri Vday 

Agreement with SBI for Financial Seed 
Production· 
(Deb. II, Vol. XII, OS.QS·2005) 
Col. 434-40 

Alleged Cases of Corruption in Sports 
Authority of India 
(Deb. 3, Vol. Xl. 27--()7·2005) 
Col. 441-42 

Anti Collision Devices 
(Deb. IS, \bUrn. 18.Q8·2005) 
Col. 11-24 

Ban on Import of Used Tyres 
(Deb. 12. Vol. XII.09.QS-200S) 
Col. 31 1-12 

Banking Refonns 
(Deb. 10. Vol. XI, O>OS-2(05) 
Col. 238 

Changes in Policy regarding Housing 
Sector 
(Deb. 16, Vol. XII, J 6-OS-2(05) 
COJ.267-6S 

Committee for Farm Growth 
(Deb. I. \bl. XI, 2S~7·2005) 
Col. 342-43 

Conference on Ground Water Pollution 
(Deb. 1 J • Vol. XII. 08-08-2005) 
CoI.4S~ 

Defence Agreement with. USA 
(Deb. 4. Vol. XI,28.Q7-2005) 
Col. 33-42 

Escaping of prisoners from Tihar Jail 
(Deb. 2. Vol. XI, 26-0'-2005) 
Col. 374-75 

Expressing deep concern over 
Deteriorating Law and Order Sitatution 
in the State of Bihar and approval of 
continuance in Force of the 
Proclamation in Respect of the State of 
Bihar (Res.) 
(Deb. 7, Vol. XI. 02.QS-2005) 
Col. 526--32 

Facilities to Sports Persons 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 165-75 

Fight against HIV-AIDS 
(Deb. 13. Vol. XII.10'()8-2005) 
Col. 473-76 

Fraud by NRis 
(Deb. IS. Vol. XII, 12-08-2005) 
Col. 197 

Growth in Agriculture Sector 
(Deb. II. Vol. XII, 08-08-2005) 
Col. 236-37 

Impact of Hydel Power Projects on 
Environment 
(Deb. 19, Vol. XII,22.Q8-200S) 
Col. 55-56 

ImportJExport by STC 
(Deb.", Vol. XI;02-08-200S) 
Co1.1S3-5S 

Indian Corruption Study, 2005 
(Deb. 2, Vol. Xl, 26.Q7-2005) 
Col. 445-46 

Joint Intelligence Sharing Mechanism 
(Deb. 12. Vol. XII, 09-08-2005) 
Col. 40-41 
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Merger ofilSCO with SAIL 

(Deb. I. Vol. XI.2S'()7-200S) 
Col. 332 

National Rural EmploymcntGuarantee Bill. 
2004-Consid. 
(Deb. 19. Vol. XII, 22-08-2005) 
Co1.63~0 

National Rural Health Mission 
. (Deb. 21, Vol.' XIII, 24:-08-200S) 

Col. 353·S4 

New Steel Policy 
(Deb. I, Vol. Xl,2S'()7-200S) 
Col. 171-73 

Pharmaceutical Technology Upgradation 
Scheme 
(Deb. I, Vol. XI.2S'()7·2005) 
Col. 163 

Power Crisis in Bihar 
(Deb. 5, Vol. XI, 29'()7·2005) 
Col. 236-37 

Production of Foodgrains 
(Deb. I, Vol. XI,2S'()7·200S) 
Col. 335-37 

Quality check of traditional Medicines 
(Deb. 13. Vol. XII. 10-08'-200S) 
Col. 293-94 

Restrictions on Drug Importers 
(Deb. 13, Vol. Xli; 10-08·2005) 
Col. 401-02 

Review of Functioning ofNICO 
(Deb. 21. Vol. XlII,2W8-2005) 
Col. 179-80 

Scam in 'Rake-fur·Rent' 
(Deb. 18, Vol. XlI, 18'()8-2005) 
CoI.268~ 

Scam in A Ilotment of FIllts 
(Deb. 20, Vol. XII, 23'()8-200S) 
Col. 127 

Selling ofl965 War Plans 
(Deb. 9. Vol. XI. 04'()~2005) 
COI.S2·S3 

Setting up of Authority for Integrated 
Disease Surveillance Project 
(Deb. S, Vol. XI, 03-o8·200S) 
Col. 442 

Setting up of National Drug Regulatory 
Aut~ority 

(Deb. 3, Vol. XI, 27'()7·200S) 
Col. 524·25 

Standing Committee on Health and Family 
Welfare - Tenth and Eleventh Reports 
& Evidence· Laid 
(Deb. 5, Vol. XI,29'()7·200S) 
Col. 428 

Stolen ID Cards 
(Deb. IS, Vol. XII, 18-o8·200S) 
Col. 206-07 

Unemployed Persons in Rural Areas 
(Deb. 6, Vol. XI, 0)'()8·200S) 
Col. 271-73 

Violation oflndian Airspace 
(Deb. 18, Vol. XlI, 18-08·2005) 
Col. 24647 

White Paper on Duty Structure 
(Deb. 5, Vol. XI, 29'()7·200S) 
Col. 169 

Singh, Shri Vijayendra Pal 
Situation arising out of closure of more 

than 600 dyeing and bleaching 
factories located in and around Tirupur 
in Coimbatore district, Tamil Nadu and 
steps taken by the Government in 
regard thereto.(CA) 
(Deb. 4, Vol. Xl, 2S'()7·200S) 
Col. 430-43 I 

Sin&h, Shrimati Kanti 

Protection of Women from Domestic 
Violence Bill. 2005 • Consid. 
(Deb. 20, Vol. XII. 23-OS·2005) 
CoI.402~ 
(Deb. 21, Vol. XllI, 24-08.2(05) 
Col.S38-47 
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Protection of Women from Domestic 
VIOlence Bill. 200S--1nt. 
(Deb.19,.~1. X1I,22"()8-2005) 
Col. 509·10 

_b, Sbrimad P,..ttbba 

Dam on Renuka River 
(Deb. 19. Vol. XII, 22-08-2005) 
Col. 279..s0 

Delhi-Una Rai! Line 
(Deb. 22. ~I. XIll,25-08-2005) 
Col. 1·22 

Financial Assistance under: CRf 
(Deb. 8, Vol. Xl, 03-08-2005) 
Col. 336-38 

Maintenance.and upkeep of historical 
buildings 
(Deb.4, Vol. Xr.28-07-2005) 
CoL 126-27 

National Monuments 
(Deb. 4, ~I. XI, 2'-07-2005) 
Col. 301 

Natural Calamities in the Country (OUR 
193) 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 471-476 

Need to Declare Giripar area of Sirmaur 
. District and certain areas ofKullu and 

Shimla districts of Himachal Pradesh 
as Scheduled. Tri~sAreas (MUR 377) 
(Deb. 21, Vol. xm. 24..08-2005) 
Col. 476-77 

Need to open the closed railway gate of 
outward goods shed at Shimla 
Extension Raaway Station, Himachal 
Pradesh(MUR 377) 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 362.03 

Need to .provide special economic ~ 
to Himachal Pradesh for its aU-rourld 
deYe,lopment (MUll 377) 
(Deb. 17, \bLXII,17.os-200S) 
CoL 477 ' 

Pending Excise Cases 
(Deb. I O,Vol. XI,OS"()8-200S) 
Col. 109 

Pending NCES Proposals ofHP 
(Deb. IS, Vol. XII, 12-03-2(05) 
Col. 106-07 

Pending Works in H.P. 
(Deb. 8, Vol, XI. 03-O8~2005) 
Col. 233-34 

Reservation of at least one third of seats 
for Women in all the State Legislatures 
and both Houses of Parliament (Res.) 
(Deb. 22. Vol. XIII, 25-08-2005) 
Col. 526-·28 

Survey on Cleanliness 
(Deb. II. Vol. XII, 08-08-2005) 
Col. 376-77 

Sippiparai, Shri Ravichandran 

Allocation of Funds under SCP 
(Deb. 14, Vol, XII, 11-08-2005) 
Col. 75-76 

Allotment of Kerosene to Printing 
Industry 
(Deb. 22, Vol. XIlI. 25-08-2005) 
Col. 21 I . 

Average Income oflndian Farmers 
(Deb. 19. Vol. XII, 22-08-2005) 
Col. 282-83 

Bilateral Air Service Agreement 
(Deb. 18. Vol. XlI, 18-08-2005) 
Col. 27Q-71 

Central Monitoring Cell 
(Deb. f4, Vol. Xll,II-08-2005) 
CoI.20t 

Children Employod in Brick Kiln 
(Deb. 1, \\11. XI, 2S..()7-200S) 
Col. 248-50 

Co-oporadve Housing 
(Deb.l6. \01. XII, 16-08-2005) 
Col. 367-68 
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Compensation to Tsunami Affected I Need to set up a Burns Ward at ESI 
Farmers Hospital in Sivakasi Parliamentary 
(Deb. 19, Vol. XII, 22-08-2005) Constituency, Tamil Nadu (MUR 377) 
Col. 276 (Deb. 7. Vol. XI, 02-08-2OOS) 

Connecting Eastern and Western Coast 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 4 

Declining Trend in Allocation of Funds 
byAICTE 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 282-83 

Defence Cooperation with Sri Lanka 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 285-86 

Demand for Supplementary Grants 
(Railways), 2005-06 and Demands for 
Excess Grants (Railways), 2002-03 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 462-464 

Demands for Supplementary Grants-
(General) 2005-06 and Demands for 
Excess Gtants-(GeneraJ) 2002-03 
(Deb. II. Vol. XII, 08-0S-2005) 
Col. 604-.{)6 

Excise Duty Exemption 
(Deb. IS. Vol. XII, 12-08-2(05) 
Col. 133-34 

Fire Matches Industries 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 145-46 

Fixation of Price of Fertilizers 
(Deb. I, Vol. XI, 2S-07-2005) 
Col. 279-80 

Introduction of Electronic Stethoscope in 
Trains 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 138 

National Rural Employment Guarantee Bill, 
2004-C0nsid. 
(Deb. 19, Vol. XII,22-OS-2005) . 
Col. 698-99 

Col. 412 

New Channels for Regional News 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 289-90 

New Delhi-Chennai Freight Corridor 
(Deb. 4, Vol. XI,28-07-2005) 
Col. 138-39 

PLF ofThermal Power Plants 
(Deb. 15, Vol. XII, 12-08-2005) 
Co1.212~14 

Prescribing Medicines in Company's 
Name 
(Deb. 2 I, Vol. XIII, 24-08-2005) 
Col.S2-83 

Private Participation in NCES 
(Deb. \0, Vol. XI. 05-08-2005) 
Col.SI-84 

Problem faced by Fertilizer Industry 
(Deb. II. Vol. XII. 08-0S-1005) 
Col. 73-74 

Promotion ofTraditional Culture 
(Deb. 22. Vol. XIII. 25-0S-2005) 
Col. 300-01 

Reducing Cost of Tests 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 160-61 

Regional Institute for Multiple Disabilities 
(Deb. 9, Vol. XI. 04-08-2005) 
Col.S4 

Research Study by Society for Applied 
Research in Education and 
Development 
(Deb. 20, Vol. XII,23-OS-200S) 
Col. 137 

Revitalisation of Cooperatives 
(Deb. 6, Vo\. XI, 01-08-200:;) 
Co1.2S4-S5 
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Rural Electrification 
(Deb. 5. Vol. XI. 29-07-2005) 
Col. 41 

Setting up ofViJlage Resource Centres 
(Deb. IB, Vol. XII. 18-08-2005) 
Col. 90-91 

Shortage of Paraffin Wax 
(Deb. 4. Vol. XI, 28-07-2005) 
Col. 223 

Southern Gas Grid 
(Deb. 22. Vol. XIII. 25-OB-2(05) 
Col. 260-61 

Stem Cell Research 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 371 

Teacher-Student Ratio 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 170-71 

Trivalent Vaccine for Polio 
(Deb. 21. Vol. XIII, 24-08-2005) 
Col. 327-28 

Sol.nkl. Shrl Bhantsinb Madhavsinh 

Natural Calamities in the Country 
(DUR 193) 
(Deb. 4, Vol. XI. 28-07-2005) 
Col. 508-10 

Sol.nki, Shri BbupendnstDb 

Advance Passenger Information System 
(Deb. 7. Vol. XI, 02-08-2005) 
Col. 34142 

Agricultural Land Damaged Due to 
Tsunami 
(Deb. I, 'WI. XI, 25-07-2005) 
Col. 16()..6 1 

Brain Stroke 
(Deb. 21, Vol. XlII,24-08-2005) 
Col. 189·90 

Cases of M~ningitis 
(Deb. 3, Vol. XI, 27-07-2(05) 
Col. 29S-300 

Child Domestic Worker 
(Deb. 19. Vol. XII, 22-08-2005) 
Col. 295-96 

Contemplation to Force out Tribals 
(Deb. I, Vol. XI,2S-07-2005) 
Col. 238·39 

Death of Birds dut' to Hot Winds 
(Deb. II, Vol. XII. 08-08-200S) 
Col. 285 

Defence ties with China 
(Deb. 4, Vol. XI.28-07·2005) 
Col. 14344 

Installation of Digital Coach Indicator 
System 
(Deb. n, Vol. XIIl, 25-08-2005) 
Col. 176 

Introduction of Mono Rail 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col. 79 

Irregularities in Allotment of Petrol Pumps 
(Deb. 22, Vol. XIII, 25-08-2(05) 
Col. 24849 

Issue of Fake IT Returns 
(Deb. 10, Vol. Xl, 05-08-2(05) 
Col. 361-62 

Killing of Peacocks 
(Deb. II, Vol. XlI, 08-08-2(05) 
Col. 129-30 

Multi Model Transport Goods Act, 1993 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 168-69 

Promotion ofSuntlower Cultivation 
(Deb. 6, Vol. XI, 01-08-2005) 
CoI.214-15 

Scheme for Development of Forests 
(Deb. 19, Vol. XlI,22-08-2oo5) 
Col. 304-05 

Selling of 1965 War Plans 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 82-83 



NAME INDEX 835 

Terrorist Camps in Poonch and Rajouri 
(Deb. 7, Vol. XI,02~8-200.5) 
Col. 187 

Sonowal, Shri Sarbananda 

Activities of Militants 
(Deb. 2, Vol. XI. 26-07-2005) 
Col. 473-478 

Allocation in Tourism Sector 
(Deb. II. Vol. XII. 08-08-2005) 
Col. 177-78 

Bogibeel Project 
(Deb. 22. Vol. XIII. 25~8-2005) 
Col. 228-29 

Cess on Petroleum Products 
(Deb. 22, Vol. XJII, 25~8-2005) 
Col. 148-49 

Delay in Completion of Golden 
Quadrilateral Project 
(Deb. 21. Vol. XIII, 24-01-2005) 
Col. 271-74 

Demand for Supplementary Grants 
(Railways), 2005-06 and Demands for 
Excess Grants (Railways), 2002~3 
(Deb. 14, Vol. XII. 11~1-2005) 
Col. 42S-3I 

Earthquake Disaster 
(Deb. 10. Vol. XI. 0~8-2005) 
Col. 156-57 

Employment to Migrated Persons 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 204-05 

Failure of the Government to take action 
against persons indicted by the 
Nanavati Commission oflnquiry· (AM) 
• motion negatived 
(Deb. 13. Vol. XII. 1O~8·2005) 
Col. 819·20 

FDI in Elementary Education 
(Deb. 2. Vol. XI. 26-07·2005) 
Col.SIO-IJ 

Handing Over of Forest Land to Tribals 
(Deb. I, Vol. XI. 2S~7-2005) 
Col. 240-41 

Hike in Diesel·and Petrol Prices 
(Deb. 4. Vol. XI. 28~7-2(05) 
Col. 42--46 

Loan to Farmers 
(Deb. 5, Vol. XI.29~7-2(05) 
Col. 86--88 

National Games at Guwahati 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 352-53 

Need for inclusion of more areas under 
the North-East Industrial Policy. 1997 
with a view to create employment in 
the region (MUR 377) 
(Deb. 17. Vol. XII.I7~8-2005) 
Col. 484·85 

Permission to Private Airlines to Fly 
Abroad 
(Deb. 18, Vol. XII. 18~8-200S) 
Col. 7 

Production of Crude Oil 
(Deb. 22. Vol. XIII. 2S~8-200S) 
Col. 271-72 

Recommendations ofCII on village roads 
(Deb. 10. Vol. XI, 05'()8-2005) 
Col. 285-86 

Regional Economic Imbalance 
(Deb. 16. Vol. XII. 16-08-2005) 
Co1.)25-29 

Tea Industry 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 377-79 

Tele-Density in Rural Areas 
(Deb. 13, Vol. XII. 1O-01-2bOS) 
Col.l~IS 

Telecom Facility to Gram Panchayats in 
NER 
(Deb. 8, Vol. Xl, 03~8-200S) 
Col. 306-07 
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Termination of Contracts 
(Deb. 21, \obI. XIII,24-08-200S) 
Col.48--51 . 

Sub", Shri M.I<. 

Action Plan for Bamboo Tree 
(Deb. I, Vol. XI, 2S.{)7-200S) 
Col. 433-34 

Caffeine in Soft Drinks 
(Deb. 6, \bl XI. 01-08-2005) 
Col. 295 

Cease tire Agreement 
(Deb. 2. Vol. XI, 26"()7-2005) 
Col. 428 

Chandrapur Power Plant. Assam 
(Deb. 10, \obI. XI. 05-OS-2005) 
Col. 93-94 

Chowkighat Bridge 
(Deb. IS, Vol. XII, 18-08-2005) 
Col. 72-73 

Chowkighat Bridge on N.H.-52 
(Deb. 21. Vol. XIII. 24-08-2005) 
Col. 83 

Delimitation Commission 
(Deb. 5. Vol. XI. 29-07-2005) 
Col. 218-20 

Dtmand of Peasants for Patta in Forest 
Land 
(Deb. I, Vol. XI. 25..()7-2005) 
Col. 155-57 

Flood Control in Guwahati City 
(Deb. 6. VoI.XI.0I-OS-2005) 
Col. 123-24 

Gas Cracker Projects 
(Deb. 15. \obI. XII. 12-08-2005 
Col. 273 

Impact of VAT on cost of Tea 
(Deb. 2. Vol. XI, 26-07·2005) 
Col. 541 

Inclusion of Caste in ST List 
(Deb. 20, ~1. XII, 23-08-20Cm 
Col. 283-84 

Indo-Bangia Joint Rivers Commission 
(Deb. 6. Vol. XI. 0 1-08-2005) 
Col.431 

Indo-China Trade 
(Deb. 7, \obI. XI, 02-08-2005) 
Col. 236-37 

Lanel Erosion in Assam 
(Deb. II. Vol. XII, OS-08-2005) 
Col. 339-41 

Low Cost Air Services for N.E. Region 
(Deb. 22. Vol. XIII. 25-08·2005) 
Col. 201 

Meeting ofNEC in Shillong 
(Deb. 2. Vol. XI,26-07-2005) 
Col. 463-64 

Opening of Border for Trade 
(Deb. 7, Vol. XI,02-OS-2005) 
Col. 70-71 

Plan by Brahmaputra Board on Flood 
Control 
(Deb. I, \obI. XI, 25-07-2005) 
Co1.314-15 

Re-opening ofStilwdRoad 
(Deb. 3. Vol. XI. 27-07-2005) 
Col. 101-02 

Restoration of Democracy in Myanmar 
(Deb. 3, Vot. XI, 27-07-2005) 
Col. 282-83 

Seizure of Tiger Skins and Bones 
(Deb. 19, Vol. XII, 22-OS·2005) 
Col. 150 

Sening up of Ordnance Factory.in Assam 
(Deb. 22, Vol. XIII, 2s-08-2005) 
Col. 127 

Suspension of Fencing Work 
(Deb. 7, Vol. XI, 02-08-200S) 
Col. 233-34 

Task Force on Flood Management 
(Deb. II, \t>1. XII, 08-08-2005) 
CoI.U9-21 
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Tea Industry 
. (Deb. 2, VOL Xl, 26-07-lOOS) 

Col. 377-79 
Visit of Tripartite Team of Indo-

Bangladesh Border 
(Deb. 2, Vol. Xl, 26-07-2005) 
Col. 138 

Welfare ofTea Worker 
(Deb. ] 2. Vol. XII. 09-08-2005) 
Col. 113-14 

Subbanyan. Shri K. 
Acquisition of Land 

(Deb. 17. \obI. XII. 17-08-200S) 
Col. 127 

Conversion of Sea Water into Drinking 
Water 
(Deb. 12, Vol. XJI,09-08-200S) 
Col. 223-24 

Doubling oflrugur Rail Line 
(Deb. 14, Vol. XII, 1 ]-08-2005) 
Col. 264 

Flood Control in Chennai 
(Deb. I~I. XlI,22-08-200S) 
Col. 2O"S-09 

Impact of Non-Release of Water in 
Cauvery' 
(Deb. II, Vol. XJJ. OS-08-200S) 
Col. 453 

Introduction of New National Telecom 
Policy 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 134 

Need for Legislation for Reservation to 
Scheduled Castes, Scheduled Tribes 
and other Backward Classes in Higher 
Educational Institutions (CA) 
(Deb. 17, Vol. XII, 17-08-200S) 
Col. 444 

Payment of Wages (Amendment) Bill, 2004 
Consid & Pass 

(Deb. 17, Vol. XII, 17-08-2005) 
CoI.SlO 

PoUutiRg Indbstrial Units 
(Deb. t I. VOl. XII. 08-0S-200s) 
Col.ll1 

Sexual Abuse of Children 
(Deb. 2, Vol. XI. 26-07-2(05) 
Col.S22-23 

Situation arising out of closure of more 
than 600 dyeing and bleaching 
factories located in and around Tirupur 
in Coimbatore district, Tamil Nadu and 
steps taken by the Government in 
regard thereto.(CA) 
(Deb. 4, Vol. XI, 28-07-2005) 
Co1.42~30 

Special Infrastructural Development 
Scheme for Coimbatore 
(Deb. 20. Vol. XII. 23-08-2005) 
Col. 100 

Subsidy from Department ofSericulture 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 148-49 

Unremitted and Unclaimed Amount ofEPF 
(Deb. I I. Vol. XII. 08-08-2005) 
Col. 259-60 

Vacant Posts in Government Hospitals 
(Deb. 13, Vol. XII, IO-08~2(05) 
Col. 445-46 

Widening of Bridge on N.H.-47 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 321-22 

SUK8vanam, Shri E.G 

Combating Heart Diseases 
(Deb. 17, ~1. XII, 17-08-2005) 
Col. 259-60 

Conservation of Wat~r Resources 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 237-38 

Declaration of Protected Monuments 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 94-97 
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Demand for Supplementary Grants 
(Railways). 2005-06 and Demands for 
Excess Grants (Railways). 2002-03 
(Deb. 14. Vol. XII, 11-08-2005) 
CoI.3S6--60 

Excavation and Exploration of Sites 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 208--10 

Expansion ofMadurai Airport 
(Deb. 18. Vol. XII. 18-OS-200S) 
Col. 199-200 

Financial Assistance for fairs and festivals 
(Deb. 14. Vol. XII. 11-08-200S) 
Co1.17S-76 

Funds to NGOs for AIDS Control 
Programmes 
(Deb. 21. Vol. XIII. 24-08-200S) 
Col. 7-12 

Handling of Flights 
(Deb. 22. Vol. XIII. 2S-08-200S) 
Col. 260 

Heritage Zones 
(Deb. 22. Vol. XIIl.2S-08-200S) 
Col. 301-02 

Launderettes at Petrol Pumps 
(Deb. 18. Vol. XII. 18-08-2(05) 
Col. 98-99 

Nt:ed to declare Tamil as an official 
language of the Union Government 
(MUR377) 
(Deb. 7. Vol. XI. 02-08-2005) 
Col.41O 

Rail Ticket Booking through Internet 
(Deb. 22, Vol. XIII. 25-08-200S) 
Col. 290-91 

Security at Religious Places 
(Deb. 20. Vol. XII, 23-08-2005) 
CoI.2S5 

Security Measures at Bombay High 
(Deb. 22, Vol. XlII,25-08-200S) 
. Col. 314-16 

Setting up Parks/Sanctuaries 
(Deb. 19. Vol. XII. 22-08-200S) 
Col. 123-24 

Stem Cell Research 
(Deb. 21. Vol. XIII. 24-08·2005) 
Col. 371 
(Deb. 17, Vol. XII. 17-08-2005) 
Col.IS5-86 

Uniform Session in Universities 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 177-78 

Visit of Pakistan Pilgrims 
(Deb. 17. Vol. XII. 17-08-200S) 
Col. 94-95 

Workers in Organised and Unorganised 
Sector 
(Deb. 19. Vol. XII. 22-08-2005) 
Co1.315-17 

World Heritage Sites 
(Deb. 14. Vol. XII, 11-08-2005) 
Col. 117-20 

Suj_tha, Shrimati C.S. 

Coverage ofPDS 
(Deb. II. Vol. XII. 08-08-2005) 
Col. 237-40 

Decreasing Cultivation Area of Wheat and 
Rice 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 79-90 

Development of Sports Infrastructure 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 161 

FTA Impact on Vanaspati Production 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 53-58 

Hindu Succcs!lion (Amendment) Bill. 200S 
• Consid. & Pass 
(Deb. 23, Vol. XIII, 29-08-2(05) 
CoI.94-~ 
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Need to check the unprecedented level of 

environmental degradation and 
ecological imbalance due to IBrle scale 
mining of river beds in Keral. 
(MUR3n) 
(Deb. 7. \obI. XI. 02.01-2005) 
CoI.4G8 

Need to expedite the setting up of 
Kayarnkulam Fishery Harbour in Kerala 
(MUR3n) 
(Deb. 24, Vol. XIII. 30-08.2(05) 
Col. 61-62 

Paddy Cultivation 
(Deb. 6. Vol. XI. 01.01-2005) 
Col. 262-66 

Parking Charges 
(Deb. 14. Vol. Xli, II-OS-2905) 
Col. 130 

Privatization in power sector 
(Deb. 10. Vol. XI. 05-08·2005) 
Col. 3-14 

Protection ofSati 
([)d,. 12. Vol. XII. 09-08-2005) 
Col.107-OS 

Protection of Women from Domestic 
Violence Bill. 2005 
(Deb. 21. Vol. XIII. 24-08-2(05) 
Cot. 50S-09 

Reservation of at least one third of seats 
for Women in all the State Legislatures 
and both Houses of Parliament 
(Res.) 
(Deb. 22, \obI. XIII, 2S-08-200S) 
CoI.S08-09 

SAARC Documentation Centre 
(Deb. 13. Vol. XII. 10-08'-2(05) 
Col. 309-12 

Vanilla Price 
(Deb. 7, Vol. XI, 02'()8-2005) 
Col. 129-30 

Work in Fishing Convention. 2005 
(Deb. 19. Vol. XII. 22-08·2005) 
Col. 182-83 

Sukl8beidya. S .. ri Lalit MohaR 
National Rural Employment Guarantc( 

Bill. 2004 • Consid. 
(Deb. 19. Vol. XII. 22-01.2(05) 
Col. 699·702 

Suspension/Delay of Rail Service 
(Deb. 18. Vol. XII. 18-08.2(05) 
Col. 170 

Telecasting of Bengali News 
(Deb. 18. Vol. XII. 18-08.2(05) 
Col. 240-41 

Suman. Shri Ramji Lal 

Abolition of Child labour Bill. 2005 • 
Consid. 
(Deb. 5. Vol. XI. 29.07.2(05) 
Col. 464-67 

Adoption of Small Family Norms 
(Deb. 13. Vol. XII, 10-08·2005) 
Col. 76·80 

Alleged Cases of Corruption in Sport!> 
Authority of India 
(Deb. 3. Vol. XI. 27-07·2005) 
Col. 441-42 

Alleged Irregularities in Purchase of 
Medicines 
(Deb. 81 Vol. XI. 03-08-2(05) 
Col. 316-17 

Allocation of Funds for Development of 
Secondary Educati()n 
(Deb. 20. Vol. XII. 23-08-2(05) 
Col. 133·34 

Assistance to Flood Affected States 
(Deb. 6. Vol. XI. 01-08·2005) 
Col. 438-39 

Ban on Indian TV Channels in Bhutan 
(Deb. 4. Vol. XI, 28-07.2(05) 
CoI.2n-78 
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Bar.k Loan 10 F.vmers 
(Deb. I, \Ql. XI,2S..o1-20(5) 
Col. 487-81 

Basic Facilities for Trade in Delhi 
(Deb. 20. \t)1. XII, 23-08-2(05) 
Col. 195-97 

Constitution (Amendment) Bill. 2004 
(Insertion of new article 47 A) by 
Shri Suravaram Sudhakar Reddy . I 

Consid. 
(Deb. 22, Vol. XIII, 25-08-2(05) 
Col. 572-77 

Construction Work on Land 
(Deb. 16. Vol. XII, 16-08-2005) 
Col. ISO-51 

Demand for Supplementary Grants 
(RaHways), 2005·06 and Demands for 
Excess Grants (Railways), 2002-03 
(Deb. 14, Vol. XII, 11-08-2(05) 
Col. 345--47 

Demand of Petrol and Diesel 
(Deb. 14, Vol. XII, J 1-08-2005) 
Col. 284--86 

Development of Basic Infrastructure 
(Deb. 17, Vol. XII. 17·08·2005) 
Col. 255-56 

Drinking Water in Delhi 
(Deb. 7, Vol. XI. 02-O8~2005) 
Col. 172-73 

Employment in SS1 under Tenth Five Year 
Plan 
(Deb. 12, Vol. XII, 09-08.2005) 
Col. 147-48 

Expansion and Development of Health 
Care System 
(Deb. 3. Vol. XI, 27-07·2005) 
Col. 496-97 

Expenditure of Aviation Industry 
(Deb. 9. Vol. XI. 04-08-2005) 
Col. 111 

F.ilute of the Government to take action 
against persons indicted by the 
Nanavati Commission oflnquiry - (AM) 
- motion negatived' 
(Deb. 13, Vol. XII, 10-08-20(5) 
Col. 699·705 

Fake Voluntary Social Organisations in 
Rural Development Sector 
(Deb. 5. Vol. XI. 29-07-2005) 
Col. 71-82 

Forest Cover 
(Deb. 19, Vol. XII,22-08-2(05) 
Col. 361-71 

0-20 Nations on Export Subsidy 
(Deb. 12. Vol. XII,09-08-2(05) 
Col. 280-84 

Ill-effects of Consumption ofGutka 
(Deb. 17. Vol. XII, 17-08-2005) • Col. 47-48 

Inclusion of Castes in SC and OBC List 
(Deb. 14. Vol. XII, II-Og..2005) 
Col. 224--32 

Increase in Length of National High~ 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 646-48 

Increa,&e in Limit of Capital Investment in 
SSls 
(Deb. 7. \t)1. XI, 02-08·2005). 
Col. 260 

Increase in Per CapIta Income 
(Deb. 3, Vol. XI. 27-07-2005) 
Col. 293-95 

Increasing Per Capita Income 
(Deb. 21 , Vol. XIII, 24-08-2005) 
Col. 262-63 

Inflation 
(Deb. 5, Vol. Xl. 29-07·2005) 
Col. 300-04 

Labour Expenditure 
(Deb. 6, Vol. XI. 01-08.2005) 
Col. 329-30 
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Manufacturing of Wheels 

(Deb. 18, Vol. XII, 18-08-200S) 
Col. 24-30 

Marketing Share of Oil PSU 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 65-66 

Medical Facilities to Every Citizen 
(Deb. 8, Vol. XI, 03-08-200S) 
Col. 330-32 

Mid Term Appraisal of Tenth Plan 
(Deb. 3, Vol. XI, 27-07-200S) 
Col. 3-4 

i 
National RwaI Employment Guarantee Bill, 

2004 l eonsid. ... 
(Deb. 19. Vol. XII. 22-08-200S) 
Col. 561-63 

Natural Calamities in the Country 
(OUR 193) 

(Deb. 3, Vol. XI, 27-07-200S) 
Col. 647-S1 

Need for an effective law to take action 
against fake Universities in the country 
and steps taken by the Government in 
regard thereto (CA) 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 39S, 396-99 

Need to repeal 'Dramatic Performance Act, 
1876' with a view to protect the interest 
of dramatists in the country (MU R 377) 
(Deb. 16, Vol. XII, 16-0S-200S) 
Col. 431 

Need to take steps for proper up keep and 
maintenance ofBabu Rajendra Prasad's 
'Samadhi' at Patna (MUR 377) 
(Deb. II, Vol. XII,OS-08-200S) 
Col. S30 

Per Capita Foodgrains 
(Deb. 6, Vol. XI,O 1-08-200S) 
C01.34-3S 

Policy for TV Broadcasters 
(Deb. 22, Vol. XIII, 2S-OS-200S) 
CoI.I04-OS 

Private Investment in Retail Sector 
(Deb. 20, Vol. XII, 23-08-200S) 
Col. 119-20 

Profit of Refineries 
(Deb. 9, Vol. XI, 04-08-200S) 
Col.2IS-24 

Rainfall 
(Deb. II, Vol. XU, 08-08-2005) 
Col. 247-48 

Re-employment of Retired Persons 
(Deb. 21, Vol. XlII,24-08-200S) 
Col. 361-62 

Re: Incident ofLathicharge on workers of 
Honda Motors at Gurgaon 
(Deb. 2, Vol. XI, 26-07-200S) 
Col. 18-19 

Recommendations for Revival of Sick 
PSUs 
(Deb. 8, Vol. XI, 03-<l8-200S) 
Col. 55--04 

Reducing Capital Investment 
(Deb. 3, Vol. XI, 27-<l7-2005) 
Col. 6-7 

Regularisation of unauthorized colonies 
(Deb. 2, Vol. XI, 26-<l7-200S) 
CoI.S56-S7 

Remodelling ofl.C.A.R. 
(Deb. 19, Vol. XII, 22-<l8-2005) 
Col. 19-27 

Report on Corruption 
(Deb. 21, Vol. XIII, 24-08-2(05) 
Col. 263-64 

Reservation of one third of seats for 
women in all the State Legislature and 
Parliament 
(Deb. I 0, ~1. XI, 05-08-2005) 
Col. 444-47 

Rise in price of essential commodities 
including hike in petroleum prices 
(DUR 193) . 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 487--91 
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r.:·;luafiofl arising out of on-goinac economic: 

blockade in Manipur resulting in non-
iivailability of essential commodities, 
including medicines and steps taken 
by the Government in regard 
thereto (CA) 
(Deb. 9, Vol. Xl, 04-08-200S) 
Col. 341-43 

Situation arising out of problems being 
faced by the Beedi workers in the 
country, particularly in Kerala and steps 
taken by the Government in regard 
thereto (CA) 
(Deb. 11, Vol. XII, 08-08-2(05) 
Col. 508 

Tax on Petrol 
(Deb. 5, Vol. XI, 29-07-200S) 
Col. 266-69 

Terrorism in the COWltry including attack 
on Ram lanam Bhumi Complex 
(OUR 193) 
(Deb. 9, Vol. Xl, ~s.:2(05) 
Col. 406-12 

Unemployed Persona 
(Deb. 1, Vol. XI,25-07-2005) 
CoI.IlS-17 

Utilisation of Flood W .. for lmption 
(Deb. I, Vol. XI, 25-07-20(5) 
CoL 349056 

UtiliaatioD of Reserves and Surplus 
unount 
(Deb. 14, Vol XII, 114-200S) 
Col. In 

VIOlence on Jndo.NepaJ Border 
(Deb. 2, Vol. XI, 26-07.20(5) 
Col. 376-n 

Vocational Education 
(Deb. 12, Vol. XII. 09-08-2(05) 
CoI.4J--44 

Wastage of water due to leakaae 
(Deb. 2, Vol. Xl, 26-07.200~) 
Col. 371-11 

Water Distribution projects of Delhi Jal 
Board 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 419-92 

Sumbrul, Sliri BaIItD 

Centralizing CSS Cadre 
(Deb. 21, \\')I. XIO,24-08-2(05) 
Col. 227-29 

Definite Cadre Strength in Higher Grades 
(Deb. 21, Vol. XlII,24-08-2(05) 
CoI.·33S 

Delay in Supply of Foodgrains 
(Deb. 19, Vol. XlI,22-OS·200S) 
CoI.2SI 

Surendnn. Shri Chenlan 

Central Assistance for Urban 
Development Projects 
{Deb. 7, Vol. XI, 02-08-2(05) 
CoI.3O-S0 

Deficiencies in MIG Variants 
(Deb. 4. Vol. XI, 28-07-2005) 
Col.3SO-SI 

Demand for Supplementary Grants 
(Railways), ~005-O6 and Demands for 
Excess Grants (Railways), 2002-03 
(Deb. 14, Vol. XlI,ll-08-200S) 
Col. 466-468 

Education .Loan 
(Deb .. IS, ~1. XII,12-OS-2005) 
Col. 274-7S 

Export of Computer Software 
(Deb.ll. Vol. Xll,10-08-2005) 
COI.4S-46 

Funds for National Rural Health Mission 
(Deb. 3, Vol. XI,27-07-20(5) 
Col. 189-94 

Grant for Rain Wiler Harvesting Schemes 
(Deb. I], Vol. XII. 08-0 .. 2(05) 
Col. 4$1 
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Kallada Irrigation Project 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 306 

Kasaragod-Kovalam Waterways 
(Deb. 3, \\)1. XI,27-07-?005) 
CoI.S3S-36 

Private Participation in SandlMineral 
Mining 
(Deb. 21, Vol. Xm,24-08-200S) 
Col. 136-37 

Restructuring of CPWD 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 158-S9 

Revival of Traditional Industries 
(Deb. 12, \\)1. XII, 09-08-2005) 
CoI.217-11 

Setting up of Regional Office of 
Environment and Forest Department in 
Kerala 
(Deb. 1. \\)1. XI,2S-07-2005) 
Col. 365# 

Shorta&e of Fertilizers 
(Deb. I, \\)1. XI,25-07-2005) 
Col. 187-89 

Takeover of FACT Ud., Cochin 
(Deb. II, \\)1. XII, 08-08-2005) 
CoL 177 

SwaiD. Sbri Kbarabela 

Debt Burden of Government 
(Deb. 15, \\)1. XU, 12-01-2005) 
Col. 25-26 

Demands for Supplementary 
Grants- (General) 2005-06 and 
Demands for Excess Grants-
(General) 2002-03 
(Deb. II, Vol. XII,08-08-200S) 
Col. 580-588 

High Cou"," and Supreme Court Judpa 
(Salaries and Conditions of Service) 
Amendment Bill, 2005 
(Deb. 21, \\)1. xm,24-01-20(5) 
Col. 551-52 

Hurriyat Leaders to Pakistan 
(Deb. 3, \\)1. XI, 27-07-2(05) 
Col. 307-08 

Maintenance of Protected Monumenta 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 48-S7 

Manufacturing of Wheels 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 28 

National Rural Employment Guarantee BiU, 
2004 - Consid. 
(Deb. 19, Vol. X1I,22-08-2005) 
Co1.S93-98 

Natural Calamities in the country (OUR. 
193) 
(Deb. 10, \\)1. XI, 05-08-2005) 
Col. 424 

Need for effective implementation of 
various Centrally Sponsored Schemes 
for Rural Development (CA) 
(Deb. 4, Vol. XI,28-07-2005) 
Col. 424-25 

Poaching of Pilots and Technical Staff 
(Deb. 18, \\)1. XII, 18-08-2(05) 
Col. 205-06 

Premature Retirement by IAF Pilots 
(Deb. 22, Vol. XIII, 25-08-2005) 
COl.1S2 

Remunerative Prices to Cotton Growers 
(Deb. 19, VoL Xu, 22-08-2005) 
Col. 117-18 
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;hortage of Skilled Artisans 
(Deb. 14, \tl. XII, II-OS-2005) 
Col. 137 

Situation arising out of the Government's 
move to disinvest the Government 
equity shares of profit making public 
sector Imdertakings, particularly BHEL 
(CA) 
(Deb. 7, Vol. XI, 02"()8-200S) 
Col. 380 

Sree Chitta Tirunal Institute for Medical 
Sciences and Tectmology, Trivandrum 
(Amendment) Bill, 2005-Consid & 
Pass 
(Deb. 23, Vol. xm. 29-08-2005) 
Col. 132-33,139 

Under-Utilization ofCRF 
(Deb. 11, Vol. XII, 17"()8-2005) 
Col. 40 

Thakkar, Sbrimad Jayaben B. 

Amendment in Indian Penal Code 
(Deb. 12, Vol. XII,09"()8-2005) 
Col.I06.()7 

Ban of Use of Benzene in Diamond 
Industry 
(Deb. 16, Vol. Xli, 16..()8-2005) 
Col. 78-79 

Connecting Hazira Port by Rail 
(Deb. 4, Vol. XI, 28..()7-2005) 
Co1.2S4--55 

Construction of Recharge Structures 
(Deb. I, \tJ. XI, 2S-07-2005) 
CoI.163-~ 

CrecheslDay Care Centre 
(Deb. 7. Vol. XI, 02-08-2005) 
Col. 98--100 

Delinkillg ofVadinar Area from Port Limits 
of Kendla Port Trust 
(Deb. 21, Vol. XIU,24-08-2005) 
Col. 159 

Demand for Supplementary Grants 
(Railways). 2005-06 and Demands for 
Excess Grants (Railways), 2002-03 
(Deb. 14. Vol. XII, 11-08-2005) 
Col. 43 1-32 

Development of Neem Contraceptive 
(Deb. IS, Vol. XII, IS-08-2005) 
Col. 71 

"Development of Railway NetWork 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 97-98 

Environment Clearance for Dholera Port 
Project 
(Deb. I, Vol. XI. 25-07-2005) 
Col. 486-87 

Evaluation ofCADP 
(Deb. 6. Vol. XI, 01-08-2005) 
Co1.155~70 

Finance to Power Sector 
(Deb. 10. Vol. XI, OS-08-2005) 
Col. SO 

Foreign Assistance for Power Sector 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 175-77 

Harassment of SSI Industrialists 
(Deb. 16. Vol. XII, 16..()8-2005) 
Col. 201-02 

Import of White Kerosene 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 156-57 

Integrated Railway Modernisation Plan 
(Deb. 14. Vol. XII, 11-08-2005) 
Col. 261-62 

Kaushik Committee on Helicopter 
Operations 
(Deb. 22. Vol. XIII, 25-08-2(05) 
Col. 203 

Linking of ports with rail 
(Deb. 14, Vol. XII, ) 108-2005) 
Col. 261 
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National'Guidelines on Infant 

(Deb. 20, Vol. XII. 23-08-2005) 
Col. 63 

National Highway Development 
Programme 
(Deb. 13. Vol. XII, 1~8-2005) 
Col. 64().-44 

National Rural Employment Guarantee Bill, 
2004 - Consid. 
(Deb. 19, Vol. XII, 22-OS-200S) 
Col. 714-15 

Natural Calamhies in the Country 
(OUR 193) 
(Deb. 4, Vol. XI. 2S-07-2oo5) 
Co1.507-S08 

Need for extension of Navj ivan Express 
from Chennai to Pondicherry 
(MUR377) 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 331 

Need to clear the proposal of the 
Government of Gujarat for providing 
adequate security to coastal areas of 
the State (MUR 377) 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 404 

Need to retain the office of National 
Savings Organisation at Ahmedabad. 
Gujarat(MUR377) 
(Deb. 2, \\>1. XI, 26-07-2005) 
Col. 625 

Need to take speedy action for 
upgradation of road infrastructure in 
Gujarat(MUR 377) 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 323 

Over-Utilisation of Ahmedabad Mumbai 
Railway Lines 
(Deb. 4, Vol. XI, 28-07-2005) 
Col.3to 

Protection of Women from Domestic 
VIOlence Bill. 2005 

(Deb. 21. Vol. XIII, 24-0S-2005) 
Col. 53G-33 

Quality check of traditional Medicine~ 
(Deb. 13, Vol. XII, I~S-2005) 
Col. 293-94 

Remnants of a Big City in Chhattisgarh 
(Deb. 22, Vol. XIn,25-08-2005) 
CoI.l32-33 

Remunerative Prices to Cotton Growers 
(Deb. 19, \bI. XII, 22-08-2005) 
CoI.I~19, 

River Valley Projects 
(Deb. 19, Vol. XII, 22-OS-2005) 
Col. 308-09 

Road Linkages to Minor Ports 
(Deb. 3, Vol. XI, 27-07·2005) 
Col. 200-01 

Rural Water Supply in Desert Prt I Areas 
(Deb. 10, Vol. XI, 05-OS·2005) 
Col. 277-80 

Sagar Sarnridd~i Project 
(Deb. IS. Vol. XII, IS-OS-2005) 
Col. 192 

Scheme for Upliftment 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. ISS-59 

Setting up of RLDA 
(Deb. 9, Vol. XI, 04-OS-2005) 
Col. 56 

Situation arising out of violation oflabour 
laws in the country particularly in 
private and unorganised sectors and 
steps taken by the Government in 
regard thereon (CI\) 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 385 

Solid Waste Management and Drainage 
Scheme 
(Deb. 16, VoI.XII.I6-08-200S) 
CoI.IS5-87 
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Study on Oround Water Resources 
(Deb. 6, \tl. XI, OI-OS-200s) 
Col. 267-69 

Support for Training and Employment 
Programme 
{Deb. 7, ~1. XI, 02-08·2005) 
Col. 21 &-24 

Survey ofWatrak Reservoir 
(Deb. I, ~ua, 25-07-2005) 
CoI.3l-7 

Training to Farmers under CADP 
(Deb. 6, ~1. XI, Ol-OS-200s) 
Col. 451 

Warehousing Corporations (Amendment) 
8m. 2005 - Consid & Pass 
(Deb. 23, Vol. XIlI. 29-08·2005) 
Col. ISS 

'Ot8qkabaJu, Sbri K. V. 

Demand for Supplementary Grants 
(Railways), 2005-06 and Demands for 
Excess Grants (Railways), 2002-03 
(Deb. 14. Vol XII, II-OS-2005) 
Col. 337-41 

1'110 ..... Sbrl P.e. 

Alleged Wrong Billing ofCaUs 
{Deb. 17, ~l. XII. 17-OS-200S) 
Col. 106--10 

Amendments to Emigration Act, 1983 
{Deb. 13, ~1. XII, 10-08-2005) 
Col. 146 

AIIpmaIi-Sabarimala Rail t.ine 
(Deb. 9, Vol. XI, 04-08-2005) 
CoL 125 

Arecanut Farmers 
(Deb. 6, Vol. XI, 0 1-08-200S) 
Col. 220 

BlCk Log'Reservation 
(Deb.2t, Vol. XIH,24-08-200S) 
CoL 146-47 

Coffee Growers 
(Deb. 12, Vol. Xli, 09-OS-2(05) 
Col. 325-38 

Community Information Centres 
(Deb. 17. Vol. XII. 17-08-2005) 
Col. 203-04 

Construction of New Building for Sri 
Chithira Art Gallery 
(Deb. 14. Vol. XlI, 11-0S-200S) 
Col. 122-23 

Construction of Roads under Pradhan 
Mantri Gram Sadak YoJana 
(Deb. IS. Vol. Xli. 12-08-2(05) 
Col. 136-42 

Corrupt:on in Schools 
(Deb. 7. Vol. XI. 02-08-2005) 
Col. 21 1-12 

Exemption of Excise Duty on Fuel 
(Deb. 10, Vol. XI. 05-08-2005) 
Col. 100 

Expansion of Crop Coverage under NAIS 
(Deb. 11. Vol. XII. 08-08-2005) 
Col. 377-78 

Failure of the Government to take action 
against persons indicted by the 
Nanavati Commission oflnquiry ~ (AM) 
- motion negatived 
(Deb. 13, Vol. Xll, 10-08-2005) 
CoI.8J4-1S 

Fertilizers and Chemicals Travancore Ltd., 
Kerala 
(Deb. 6, Vol. Xl, 0 1-08-2005) 
Col. 347-48 

Gas based Engines for Small Boats 
(Deb. 8, Vol. Xl. 03-08-2005) , 
Col. 179-80 

Gas Based Out Board Engine 
(Deb. ]. Vol. XI. 25~7-2005) 
Col. 276-77 
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Handloom based development and 

\ marketing scheme of Kerala 
(Deb. 10. Vol. XI. 05-08-200S) 
Col. 286 

Import/Expon of Pepp~r 
(Deb. 12. Vol. XII, O9-OS-2(05) 
Col. 174-7S 

Industrial tnfrastructure Upgradation 
Scheme, KcraIa 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 368 

Inter-State Connecting/Economic 
Importance Scheme 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 445 

Location of Cargo Terminal 
(Deb. 21, Vol. XIII, 24-08-200S) 
Col. 344 

Modernisation of Srce Padmanabha 
Swamy Temple 
(Deb. 19, Vol. Xli, 22-08-2(05) 
CoI.UI 

Pending proposals for Construction of By-
Passes in Kerala 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 267-72 

Permission to Kerala Airlines for Gulf 
Sector 
(DebA, Vol. XI, 28-07-2005) 
Col. 220-2 I 

Productive Incentive 
(Deb. IS, Vol. XII. 18-08-200S) 
Col. 171-72 

Progress of Vallarpadam International 
Transhipment Container at Cochin 
(Deb. 3, Vol. XI, 27-07-20(5) 
Col. 187-89 

Radar Facility at Cochin Airport 
(Deb. 22, Vol. XIII, 25-08-200S) 
Col. 178--79 

Release of Amount under CRF 
(Deb. 3, Vol. XI,27-01-2005) 
Col. 491-500 

Restructuring ofFCI 
(Deb. 19, Vol. XII, 22-08-2005) 
C01.3S7-59 

RubbcrPark 
(Deb. 16. Vol. XII, 16-01-2005) 
Col. 167-68 

Smuggling of Cardamom and Pepper 
(Deb. 10, Vol. XI, 05-OS-20(5) 
Col. 196-97 

Spices Trade 
(Deb. 2, Vol. XI, 26-07-200S) 
Col. 439-42 

Vanilla Price 
(Deb. 7, Vol. Xl,02-08-200S) 
Col. 129-30 

ThulllUll8r, Sbri V.K. 

Assessment of BPL Persons 
(Deb. 8, Vol. X1.03'()8-200S) 
Col. 149-67 

Ban on Use of Agricultural Land for Non-
Agricultural Work 
(Deb. 19, Vol. XIl,22'()8-200S) 
Col. 236-37 

Black-listed Non-Governmental 
Organisatior. 
(Deb. S. Vol. XI, 29.()7-2005) 
Col. 134-49 

Break-up ofAjricultural Growth Rate 
(Deb. 11, Vol. XII. OS"()8-2005) 
Col. 373-74 

Computer Education 
(Deb. 21, Vol. XIII,Z4-08-Z(05) 
Col. 137-38 

Construction of Airports 
(Deb. 14, Vol. XII, 11-08-2005) 
Col.IS0-81 
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Construction of New Airports 
(Deb. 9, ~1. XI, 04-08-2005) 
Col. 169-70 

Demand for Supplementary Grants 
(Railways), 2005-06 and Demands for 
Excess Grants (Railways). 2002-03 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 437-438 

Developmenl of Backward Areas 
(Deb. 13, Vol. XII, IQ..08-200s) 
Col. 37-43 

Development of Basic Infrastructure 
(Deb. 17, Vol. Xli. 17-08-2005) 
COI.2S5-56 

Development of Improved Breed of 
Milching Animals 
(Deb. I. Vol. XI. 2S.o7-2005) 
Col.410-12 

Development of National Highways 
(Deb. 17. Vol. XII, 17.o8-200S) 
Col. 343-48 

Development of Sabarmati Railway 
Station 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 235 

Drip Irrigation Scheme 
(Deb. 6, Vol. XI. 0 1.o8-2()05) 
Col. 205-06 

Employment Exchanges 
(Deb. 11, Vol. XII. OS.o8-2005) 
CoI.8J-..9S 

EnId~ion of Rural Employment 
(Deb. " Vol. XI,29-07-2005) 
Col. 113-25 

Fixation of Minimum Support Price of 
Cotton 
(Deb. I, Vol. XI, 2S.o7-200S) 
Col 216-17 

Frauds in Netionalised Bank 
(Deb. S, VoL XI, 29-07.20(5) 
Col. 93-98 

Funding to Terrorists 
(Deb. 20, Vol. Xli. 23-08·200S) 
Col. 128 

Grants Rece ived from Voluntary 
Organisations 
(Deb. I, Vol. XI, 25-07-200S) 
Col. 449-50 

Growth Centres/Industrial Development 
Centres 
(Deb. 2. Vol. XI, 26-07·200S) 
Col. 428--31 

Handing Over of Oil Wells to Private 
Companies 
(Deb. IS. Vol. XII. 18-08·2005) 
Col.57~3 

Import of Edible Oil 
(Deb. 12. Vol. XII. 09.oS-200S) 
Col. 29--31 

. Investment in Agriculture Sector 
(Deb. II, Vol. XII, OS-OS-2005) 
Col. 195-97 

I nvestment in A ir Transport Ser-.,ice Sector 
(Deb. 14, Vol. XII, II.oS-200S) 
Col.2S9 

Loan to Farmers by RRBs 
(Deb. 15. Vol. XlI. 12-08·2005) 
CoI.183-8S 

National Sea-Waterways 
(Deb. 13, Vol. XII,10-08-2005) 
Col.364~5 

Need to Ensure Early Payment of Crop 
Insurance Dues to the Farmers in 
Amreli Parliamentary Constituency. 
Gujarat (MUR 377) 
(Deb. 23, Vol. XIII. 29:08-2(05) 
Col. SO-51 

Need to redace the premium charged on 
Crop Insurance Scheme in Amreli 
Parliamentary Constituency (MUR 377) 
(Deb. 16, Vol. XlI.I6-0S.2005) 
Col. 427·28 
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Need to take suitable measures to check 

menace of wild animals in Amreli 
Parliamentary Constituency. Gujarat 
(MUR377) 
(Deb. 2. Vol. XI. 26-07-2005) 
Col. 622-23 

Opening of New Pons 
(Deb. 3. Vol. XI. 27-07-2005) 
Col. 159 

Pending of constitution of Kutch 
Development Board 
(Deb. 2, Vol. XI. 26-07-20(5) 
Col. 426 

Polluting Industrial Units 
(Deb. II. Vol. XII. 08-08-2005) 
Col. 118 

Production of Fodder 
(Deb. I. Vol. XI. 25-07-2(05) 
Col. 133-37 

Proposals for Forest Development 
(Deb. 19. Vol. XII. 22-08-2(05) 
Col.Ill-13 

Relaxation to Exponers 
(Deb. 7. Vol. XI. 02-08-2005) 
Co1.218-19 

Revenue earned and expenditure incurred 
(Deb. 4, Vol. XI. 28-07-200S) 
Col. I 48-S2 

Role of Commission for Agricultural Costs 
and Prices 
(Deb. I. Vol. XI,25-07-2(05) 
Col. 243-47 

Selling of Land by DDA to Organisations 
(Deb. 20. Vol. XII, 23-08-2(05) 
Col. 203-05 

Smart Card Project 
(Deb. 22, Vol. XIII. 25-08-2(05) 
Col. 307 

Sponsored Spons Scheme 
(Deb. 13. Vol. XII. 10-08-2(05) 
Co1.33~32 

Targets for Opening of Post Offices 
(Deb. 8. Vo\. XI. 03-08-20(5) 
Co\. 82-85 

Trend of Agricultural Production 
(Deb. 6. Vol. XI. 01-08-2005) 
Col. 136--38 

Thupstan, Shri Chhewang 

E!Volment Ratio in Higher Education 
(Deb. 16. Vol. XII. 16-08-2005) 
Col. 24 

Tirath. Shrimati Krishna 

Committee on Empowerment of Women 
- Statement - Laid 
(Deb. 5. Vol. XI. 29-07-2005) 
Col. 427-28 

Need to review the decision making use 
of seat belt compulsory to front sitters 
in vehicles in Delhi (MUR 377) 
(Deb. 21. Vol. XIII, 24-08-2005) 
Col. 477-78 

Old age Pension and Rehabilitation Bill. 
2005 by Shrimati Krishna Tirath ·-··Int. 
(Deb. 15. Vol. XII. 12-08-2005) 
CoU51 

Protection of Women from Domestic 
Violence Bill. 2005 
(Deb. 21, Vol. XIII. 24-08-2005) 
Col. 489--93 

Res~rvation of one third of seats for 
women in all the State Legislatures and 
Parliament 
(Deb. 10. Vol. XI. 05-08-2005) 
Col. 427-3 I 

1'ripathi, Shrl Chandn Mini 

Arrest of lSI Agents 
(Deb. 16. Vol. XII, 16-08-2005) 
Col. 264-6S 

Cancellation oftlights by private airlines 
(Deb. 4, Vol. XI. 28-07-2(05) 
Col. 85 
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Committee on Trade Agreement 
(Deb. 12, \bl. XII, 09-08-200S) 
Col. 176-77 

Comprehensive Package for SSI 
(Deb. 12, \bl. XII, 09-o8-200S) 
Col. 316-17 

Cyber Crimes 
(Deb. 3, Vol. XI, 27-07-200S) 
Col. 331-3S 

Development of Indian Agriculture on the 
IinesofWTO 
(Deb. 6, Vol. XI, 0 1-08-2005) 
Co"40~ 

Disapproval of the Citizenship 
(Amendment) Ordinance. 2005 and 
Citizenship (Amendment) Bill, 2005 -
(Statutory Res.) - Consid. & Pass 
(Deb. 16, Vol. xn, 16-08-2005) 
Col. 446-47 

Fellowship to SC/ST Students for Higher 
Studies 
(Deb. IS, Vol. XII, 18-08-2005) 
Col. 226-27 

Increase in Quota of Seats of Medical 
Colleges 
(Deb. 21, \bl. XIII, 24-08-200S) 
Col. 12-20 

Indians in Pak Jails 
(Deb. 3, Vel. XI. 27-07-2005) 
Col. 115-17 

Installation of Linear Accelerator Machine 
(Deb. 13, Vol. XlI,I0-0S-2005) 
Col. 421-22 

Irr~gation Projects under AIBP 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 222-23 

KiSsan Seva Kendra 
(Deb. 18. Voum, I ~8-2005) 
Col 128-29 

Land Acquisition for Mine Project 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 148--50 

Law and Order in Delhi 
(Deb. 7, Vol. XI, 02-08-2005) 
CoJ.IG-30 

Laying of Metro Track in Broad Gauge 
(Deb. 16, Vol. XII, 16-08-2005) 
CoI.IS7-88 

Leasing of loss making trains 
(Deb. 14, Vol. XII, 11-08-2005) 
CoI.214-1S 

Loss due to Tsunami in A&N Islands 
(Deb. 6, 'WI. XI, 0I-08-200S) 
Col. 127-28 

Mjlitant Training Camps 
(Deb. 16, Vol. Xli, 16-08-2005) 
Col. 30 

Natural Calamities in the Country 
(OUR 193) 
(Deb. 4, Vol. XI. 28-07-200S) 
CoI.51~5J3 

Need for proper maintenance of National 
Highway No. 27 between Suhagi and 
Charghat (MUR 377) 
(Deb. 16, Vol. XII, ] 6-08-2005) 
Col. 430 

Need to review the procedure being 
followed for awarding contract of 
pantry car in trains by IRCTC limited 
(MUR377) 
(Deb. 24, Vol. XIII, 30-08-2005) 
Col. 60-61 

Priority to Domestic Companies for 
Defence Purchases 
(Deb. 9, Vol. XI,04-08-2005) 
Col. 42-43 

Rajiv Gandhi Grameen Vidyutikaran Vojana 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 284-87 

Reservation for SCsJSTs in Private Sector 
(Deb. 4, Vol. Xl, 28-07-2005) 
CoI.IS2-SJ 
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Revision of Companies Act, 1956 

(Deb. 5. Vol. XI. 29-07-200S) 
Col. 369-70 

Revival ofCo~perative Banks 
(Deb. IS, \\)1. XII, 12-OS-2005) 
CoI.64~S 

Security Measures at Bombay High 
(Deb. 22, \\)1. XIII.2S-OS-2005) 
Co1.314-16 

Suspension of Fencing Work 
(Deb. 7. Vol. XI, 02-OS-2005) 
Col. 233-34 

Vacant Flats on DDA 
(Deb. 20. Vol. XII. 23-OS-2005) 
C01.67~S 

VAT 
(Deb. S. Vol. XI. 29-07-2005) 
Col. 90-91 

VAT on Polio Vaccine 
(Deb. 13, Vol. XIl.IO-OS-2005) 
Col. 306 

Violation of Labour Law by Multinational 
Companies 
(Deb. 19. Vol. XII. 22-OS-2005) 
Col. 383-85 

Tripathy. Shri Braja KJshore 

Activities of Militants 
(Deb. 2. Vol. Xl. 26-07-2005) 
Col. 473-47S 

Agreement between India and UK 
(Deb. 4. Vol. XI, 2S-07-2005) 
Co1.2S3-84 

Agricultural Labourers 
(Deb. I, Vol. Xl, 25-07-2005) 
Col.423~26 

Alleviation of Beggary 
(Deb. 9. \\)1. XI.04-OS-2005) 
Col. 286 

Amending Citizenship Act, 1955 
(Deb. 3, Vol, Xl, 27-07·2005) 
CoI.ISI-83 

Assistance for Tiger Reserves 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 201-04 

Ban on Fishing During Monsoon 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 179 

Centre-State Relation 
(Deb. 7, Vol. XI, 02-OS-2005) 
Co1.20S-06 

Coal Bed Methane 
(Deb. 14, Vol. XII. II-OS-2005) 
Col. 207-10 

Comprehensive Medical Treatment 
(Deb. 3. Vol. XI. 27-07·2005) 
Col. 470-71 

Consumption of Fertilizers in Orissa 
(Deb. I I, Vol. XII.08-OS-2005) 
Col 231 

Contracts Awarded on Bogus Bank 
Guarantees 
(Deb. 20, Vol. XII, 23-OS-2005) 
Col. 297-98 

Contribution of Hindustan Shipyard Ltd. 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 182-88 

Conversion of Bulk Terminal at Jawaharlal 
Nehru Port 
(Deb. 13. Vol. XII. IO-OS-2005) 
Col. 476-77 

Declaration of Trains as Superfast 
(Deb. 9. Vol. XI, 04-08·2005) 
Col. 37-38 

Delhi-Gurgaon Expressway 
(Deb. 8, Vol. XI. 03-08-2005) 
CoJ.361-62 

Development of Garbage Collection 
Rickshaw 
(Deb. 12, Vol. XII, 09-OS-200s) 
Co1.1S7-88 
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Development of Rural Areas 
(Deb. IS, \bl. XII,12-01-200S) 
Col. 262-63 

Distribution of Free Medicines in General 
Ward 
(Deb. 17. \bl. XII, 17-08-200S) 
Col.350-5 I 

Duty on Eth3l101 . 
(Deb. IS. \bl. XII, 12-08-200S) 
Col. 181-82 

Electrification of Rail Lines in Orissa 
(Deb. 4, \bl. XI,2S-07-200S) 
Col. 262 

Emergenc)' Suppon Functions Plan-2004 
(Deb. 22. \\)1. XIII,2S-OS-200S) 
Col. 100-01 

Establishing Universities and a Centre for 
NRI~PIOs 

(Deb. S. Vol. XI. 03-OS-200S) 
Col. 191-92 

Failure of the Government to take action 
against persons indicted by the 
Nanavati Commission of Inquiry -
(AM) - motion negatived 
(Deb. 13. \bl. XII, IO-OS-200S) 
Col. 753-56 

FDI 
(Deb. 12. \bl. XII,09-OS-200S) 
Col. 216 

Financial Assistance to Swawlamban 
Programme 
(Deb. 20, \bl. XII, 23-08-2(05) 
CoI.~53 

Funds allocation for Annapurna Scheme 
(Deb. 5. \bl. XI, 29-07-200S) 
Col. 352-56 

Funds to NGO under Rural Housing 
(Deb. 10, \bl. XI,05.oa·200S) 
CoI.69-30 

HiveoffATC 
(Deb. 14, \bl. XII, Il-OS-200S) 
Col. 66-67 

IEM from Indian Pharmaceutical Sector 
(Deb. II. \bl. XII. OS-OS·200S) 
CoJ,42S-26 

Improving Services of Indian Red Cross 
Society 
(Deb. 13, Vol. XII.10-08-200S) 
Col. 402-03 

Incident of Lathicharge on workers of 
Honda Motors at Gurgaon 
(Deb. 2. \bl. XI. 26-07-200S) 
CoI.2S·29 

Indo US Trade Facilitation to WTO 
(Deb. 20, Vol. XII. 23-08-200S) 
Col. 2 19-20 

lSI Activities 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 348--S0 

Loss to National Highways and Pons 
(Deb. J 7, Vol. XII. 17-08-2005) 
Col.I~9-72 

Massive illegal immigration from 
Bangladesh (A.M.) 
(Deb. 2, Vol. XI. 26-07-2005) 
Col. 708-709 

Militancyllnfiltration on Indo-Myanmar 
Border 
(Deb. 16. Vol. XII, 16-08-200S) 
Col. 8-12 

Miners Suffering from Diseases 
(Deb. I. \bl. XI. 2S-07-200S) 
Col. 277--79 

Modernisation of Central Ordnance 
Depots 
(Deb. 18, Vol. XII. 11-01-2005) 
Col. 119-20 

Modernisation ofNTC Mills 
(Deb. IS, Vol. XII, 12-01-2005) 
Col. 18-22 
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Modernisation of Old Delhi Railway 

Station 
(Deb. 22. VOl. XIII. 25-08·2005) 
Col. 213·14 

Modernisation of Waving and Processing 
Sector 
(Deb. 15, Vol. XII, 12-08·2005) 
Col. 267-70 

National Eligibility Test 
(Deb. 2, Vol. XI, 26-07·2005) 
Col. 487·88 

National Highways Development Projects 
(Deb. 8. \01. XI. 03-OS·200S) 
Col. 261-72 

National Old Age Pension Scheme 
(Deb. 5. Vol. Xl, 29-07·200S) 
Col. 233 

Non-utilisation of Funds by Finance and 
Development Corporations 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 292 

Operation Sadbhavana . 
(Deb. 18. Vol. XII, ) 8-08-2005) 
Co1.6~71 

Package for Punjab and Sindh Bank 
(Deb. 5. \01. XI, 29-07·2005) 
Col. 396 

Panchayat Sanchar Sewa Kendras 
(Deb. 13, Vol. XJI,10-08-2005) 
Col. 295-96 

Payment of W~ges (Amendment) Bill, 
2004 - Consid & Pass 
(Deb. 17. Vol. XII. 17-08-2(05) 
Col. 505---09 

Permission to Foreign Airlines 
(Deb. IS. Vol. XII, IS-08-2005) 
Col. 272-73 

Poverty Alleviation Programme 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 384-85 

Procurement ofEquip'1lent 
(Deb. 13, Vol. XII.IO-OS-2oo5) 
Col. 483 

Programmes/Seminars by NIAMAR 
(Deb. 18, Vol. XII. 18-08-200.5) 
Col. 281-82 

Recasting of Oil Sector 
(Deb. 4. Vol. XI. 2S-07-200S) 
Col. 23 1-32 

Relief Package to Displaced Families 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 264-65 

Remunerative Prices to Cotton Growers 
(Deb. 19, Vol. XII. 22-OS-2OO5) 
Col. 19 

Report of Commissioner of Railway Safety 
(Deb. 22, Vol. XIII. 2S-OS-2005) 
Col. 270-71 

Rural Electrification 
(Deb. 1 S. Vol. XII. 12-08-2005) 
Col. 231}-32 

Special Railway Safety Fund 
(Deb. J S. Vol. XII. 18-OS-2005) 
Col. 253-57 

Special ticket checking drives 
(Deb. 4. Vol. XI, 28-07-2005) 
Col. 218-39 

Standing Committee on Home Atfairs--
One Hundred Fifteenth and One 
Hundred Sixteenth Reports - Laid 
(Deb. 22. Vol. XIII. 25-08-2005) 
CoI.35J-S2 

Statement made by the Prime Minister on 
29.07.05 regarding his recent official 
visit to the United States of America 
(OUR 193) 
(Deb. 8, Vol. XI. 03-OS·200S) 
Col.~2 

Sulphur blended petrol 
(Deb. 4. Vol XI. 28-07-2005) 
Col. 185-86 
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Supply of Oil to Army 
(Deb. 14, \{)I. XII, II-OS-2(05) 
CoI.46-S4 

Terrorist attack at Ayodhya 
(Deb. 2, \bl. XI,26-07-2005) 
Col. 91-93 

Transfer of Technologies 
(Deb.21, ~I. XIII, 24-OS-2005) 
Col. 302-03 

Utilisation of Plan Expenditure 
(Deb. 3. ~I. XI. 27-07-2005) 
Col. 362-63 

Utilisatioo of services of retired officers' 
inPSUs 
(Deb. 14. Vol. XII. 11-08-2005) 
Col. 199-200 

Warehousing Corporations (Amendment) 
Bill. 2005-Consid. & Pass 
(Deb. 23. ~1. XIII. 29-OS-200S) 
Col. 154-55 

Tytler, Shri Ja.disb 

Personal. explanation by the Minister 
regarding his resignation (St.) 
(Deb. 18, Vol. XII, 18-08-2005) 
CoI.309-IJ 

Vaahela, Shri Shankar Sinh 

Situation arising out of closure of 
more than 600 dyeing and 
bleaching factories located in and 
around Tirupur in Coimbatore 
district, Tamil Nadu and st~ps 
taken by the Government in'regard 
thereto. (CA) 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 427-29 

Situation arising out of recent instructions 
issued by Government to Jute 
Corporation of I~dia to stop 
procurement of raw jute in West Bengal 
resulting in closure of mills and steps 

taken by the Government in regard 
thereto (CA) 
(Deb. 14. Vol. XII, 11-08-2(05) 
Col. 302-04,309-12 

Vajpayee. Shrl Atll Blblrl 

Statement made by the Prime Minister on 
29.07.05 regard ins his recent official 
visit to the United States of America 
(OUR 193) 
(Deb. 8, Vol. XI, 03-08-2005) 
CoJ.S49-SI 

VaUlbhaneni, Shrl Ballshowry 

Air Traffic at Palam Airport 
(Deb. 4. Vol. XI, 28-07-200S) 
Col. 3 I 1-12 

Allocation of fund to Spons Schools 
(Deb. 3. Vol. XI. 27-07-2005) 
Co1.l17-18 

Anti-Dumping Duty 
(Deb. 20, Vol. XII. 23-OS-200S) 
Col. 142-43 

Appointment of Committee for 
Restructuring K VIC 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 320-21 

Arrival ofForeign Tourists 
(Deb. \, ~1. XI, 25-07-2(05) 
Col. 488-91 

Availability of Fertilizers and Chemicals 
to Farmers 
(Deb. 1, Vol. XI, 25-07-2(05) 
Col. 185-86 

Ban on Commercial Activities Near 
Mangrove Forest Areas 
(Deb. 11, Vol. XU, 08-08-2(05) 
Col. 220-21 

CCTV Cameras in Delhi 
(Deb. 20, Vol. XII, 23-08-200S) 
CoI.207-OS 
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Centralised Accident and Trauma Services 

(Deb. 3, \til. XI, 27-O7-200~) 
Col. 531-33 

Computers Virus 
(Deb. 13. Vol. XII, 10-08-2005) 
Col. 75 

Construction of Rapid Exit Taxi-way at 
Mumbai A irpon 

. (Deb. 9, Vol. XI. ()4.()8-2005) 
. Col. 117-18 

Construction of Roads under Prime 
Minister Gram Sadak Vojana 
(Deb. 5, Vol. XI,29-07-2005) 
Co1.57~ 

Defence Cooperation with Sri Lanka 
(Deb. 9, Vol. XI, 04'()8-2005) 
Col. 285-86 

Development of Indigenous 
Immunodaignostic Kits 
(Deb. 21, Vol. XIII. 24-08-2(05) 
Col.373 

Drought in States 
(Deb. 6, Vol. XI, 01-08-2005) 
Col. 349 

Employment in Textile Sector 
(Deb. IS, Vol. XII,12-08-20(5) 
CoI.2~56 

FBI proposal for investment in Agro and 
Rural Industries 
(Deb. 7, Vol. XI,02-08-2005) 
Col. 330-31 

Financial Support for Development of 
AIDS Vaccine 
(Deb. 3, Vol. XI, 27-07-20(5) 
Col. 467-69 

Food Stamp Scheme 
(Deb. 6, VoUQ,OI-08-200S) 
Col. 449-S0 

Fundina of Metro Corridor from CP to 
Delhi Airport 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 283 

Funds for Maintenance ofTaj Mahal 
(Deb. 4, Vol. XI. 28-07-2005) 
Col. 259-60 

Gagan Project 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 121 

Grants for Sports 
(Deb. 21, Vol. XIII, 24-08-2(05) 
Col. 283-84 

Health Package 
(Deb. 3, Vol. XI. 27-07-2005) 
Col. 521-22 

Heritage Conservation Committee 
(Deb. 9, Vol. Xl, 04-08-2(05) 
CoI.317-18 

High Security Number Plates 
(Deb. 8, Vol. XI, 03-08-2(05) 
Co1.3n-78 

Indo-Azerbaizan Co-operation in Oil 
Sector 
(Deb. 9, Vol. XI. 04-08-2005) 
Col. 190-91 

Integrated Energy Policy 
(Deb. IS, Vol. XII, 12-08-2005) 
Col. 208 

Investment in Power Sector 
(Deb. 10. Vol. XI. 05-08-2005) 
Col. 163-64 

IREDA 
(Deb. IS, Vol. XII. 12-08-2005) 
Col. 264 

Joint Prof.l.lcti"n ofMig-, 
(Deb. 22, ·~I. XIII. 25.(' ;,-2(05) 
Col. 167 

LNG Terminals 
(Deb. 22, Vol. XIII, 25-08-2(05) 
Col. 296-97 

Margin Money Scheme ofKVIC 
(Deb. 12, Vol. XII, 09-O8-200~) 
Col. 322-24 
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Marketing of Kerosene by ONGC 
(Deb. 22. ~1. XIII, 25-08-200S) 
Col. 239-40 

Mobile Telephones in Railways 
(Deb. 14, Vol. XII. 1I-08-200S) 
Col. 18S-86 . 

National Highways Authority of India 
(Deb. 8. Vol. XI. 03-08-200S) 
Col. 307 

National Urban Renewal Mission 
(Deb. 12. Vol. XII. 09-08-200S) 
CoI.317-18 

Oil India Limited's Subsidiary 
(Deb. 14, Vol. XII. 1I-08-200S) 
Col. 216 

Opening ofKVs and NVs 
(Deb. 2. Vol. XI, 2~7-2005) 
Col. 379-416 

Opening of RPOs 
(Deb. 3. Vol. XI. 27-07-2005) 
Co1.357-61 

Outsourcing of Public Relations work 
by AI 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 184 

Pending Projects under NHM 
(Deb. I. Vol. XI. 25-07-2005) 
Col. 363-64 

Pending Railway Projects in Andhra 
Pradesh 
(Deb. 9, Vol. XI. 04-08-2005) 
Col.26S 

Plan for Environmental Viability 
(Deb. 6, VoI.XI,0I-08-2005) 
Col. 221 

Polymetallic Nodules Programmes 
(Deb. 10, Vol. XI, OS-08-200S) 
Col. 362-63 

Power Generation 
(Deb. 10, Vol. XI,0S-08-200S) 
Col. 288-318 

Power to Election Commission 
(Deb. 4. Vol. XI. 28-07-200S) 
Col. 337-40 

Publication of Foreign Newspapers 
(Deb. 4, Vol. XI, 28-07-200S) 
Col. 349-S0 

Rai! Connectivity to Ports 
(Deb. 22, Vol. XIII, 2S-08·200S) 
Col. 62 

Repayment of Loan to IREDA 
(Deb. 5. Vol. XI. 29-07-200S) 
Col. 283 

Research on rise in Heart Diseases 
(Deb. 21, Vol. XIII, 24-01.2(05) 
Col. 1-7 

Reserved items under Agro Industry 
(Deb. 7, Vol. XJ,02-08-200S) 
Col. 303-05 

Review ofSSA 
(Deb. 7, Vol. XI. 02-08·2005) 
Col. 1 52-S3 

Revision of policy on uplinkingOf 
channels 
(Deb. 4, Vol. XI. 28-07-2005) 
Col. 181 

Roping in Global HardwareVendors 
(Deb. 8, Vol. XI, 03-08-200S) 
Col. 469-71 

Security Measures at Bombay High 
(Deb. 22. Vol. XIII, 25-08-2005) 
Co1.314-16 

Setting up of Authority for Iniegrated 
Disease Surveillance Project 
(Deb. 8. Vol. XI, 03-08-2005) 
Col. 442 

Setting up of Cottage Industries by KVIC 
(Deb. 7, Vol. XI, 02-08-200S) 
Col. 238--40 
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Setting up of SaA'odaya Vidyalaya 

(Deb. 12. Vol. XII. 09-08-200S) 
Col. 108 

Setting up of Tuk Force on basic 
Scientific Research 
(Deb. 2, Vol. XI. 2~7-200S) 
Col. 423-24 

Simplifying Passport Issuance procedure 
(Deb. 8, Vol. XI, 03-08-200S) 
Col. 32-38 

Storage Capacity of Reservoirs 
(Deb. 19, Vol. XJl,22-08-200S) 
Col. 277 

Strengthening Transmfilion line in M.P. 
(Deb. IS, Vol. XII. 12-08-200S) 
CoI.~3 

Survey of Stray Animals in Delhi 
(Deb. 1 I, Vol. xu. 08-08-200S) 
CoI.467~8 

Task Force on Tiger Reserves 
(Deb. 11, Vol. XII. 01-08-2005) 
Col. 198-99 

Technology Vision Document 
(Deb. IS, Vol. XII, 12-08-200S) 
Col. 68-70 

Textile Product 
(Deb. 12, Vol. XII, 09-08-2(05) 
Col. 380-81 

Upkeep of National Parks 
(Deb. ), Vol. XI.2S-07-2005) 
Col. 500-01 

Wind Energy 
(Deb. 10. Vol. XI, 05-08-2005) 
CoI.364-68 

Vanna, Shri RatUal KaUdas 

Assistance from Japan for Railway Project 
(Deb. 22, Vol. XIII, 25-08·200S) 
Col. 127-28 

Assistance from USA for Bio--
Technology 
(Deb. 10. Vol. XI, 05-08-2005) 
Col. 133 

Curbing Activities of Quacks 
(Deb. 17, Vol. XII, 17-08-2(05) 
Col. 72-73 

Delinking ofVadinar Area from Port Limits 
of Kandla Port Trust 
(Deb. 21. Vol. XIII, 24-01-2(05) 
Col. 159 

Development of Stations as Model 
Stations 
(Deb. II, Vol. XII, 11-08-2(05) 
Col. 207-08 

Exploitation of Ground Water 
(Deb. I, Vol. XI, 2S-07-200S) 
Col. 49~·500 

Export of Animals 
(Deb. 20, Vol. XII, 23-08-2(05) 
Col. 128-29 

Financial Hubs 
(Deb. 15. Vol. XII. I 2-08-2005) 
Col. 272-73 

Fiscal Deficit 
(Deb. 10, Vol. XI, 05-08-2005) 
Col. 39-40 

Greenery in NCR 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 31-32 

Horticulture Export 
(Deb. 16, Vol. XII. 16-08-2005) 
Col. 190-91 

Indo-Kazakhasran Co-operation in Oil 
Sector 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 262-63 

Indo-US Medicine Trade 
(Deb. 12, Vol. XII, 09-08-2005) 
Col. 146 



858 LOKSABHA 

Kissan Seva Kendra 
(Deb. IB, \obI. XII, 18-08·2005) 
Col. t28-29 

Natural Calamities in the Country 
(DUR193) 
(Deb, 3, \bl. Xl, 27'()7-2005) 
Col 63940 

Noise Pollution in Zoo 
(Deb. 6r Vol Xl, 0 )-08-2005) 
CoI.26S-66 

Opening of Anganwadi 
(Deb. 2, Vol. XI, 26-07·2005) 
Col. 545-55 I 

Progress regarding Humid Land 
(Deb. 11, Vol. XII, 08-08-2(05) 
Col. 461 

RaiSing Quantity of Garbage 
(Deb. 6. Vol. XI. 01-08-2(05) 
Col. 352·53 

Renovation of Non-Metro Airports 
(Deb. 4. Vol. XI, 28-07-2005) 
Col. 275-76 

Restoration of Mil itary Aid to Nepal 
(Deb. 17, Vol. XII, 17-08-200S) 
Col. 159 

Rural Electrification 
(Deb. 5. \bl. Xl, 29-07-2005) 
Col. 40 

Scheme for Protection of Endangered 
Species 
(Deb. II, \bl. XII,08-08-2005) 
Cot \83-89 

Scheme to Increase Freight Carriage by 
Goods Trains . 
(Deb. 9, Vol. XI. 04-01.2(05) 
Col. 86-87 

Sethusamudram Project 
(Deb. B, \bl. XI, 03'()8-200S) 
Col. 65 

Shortage of Fertilizers 
(Deb. 19, \obI. XII. 22-OB·2005) 
Col. 223·24 

Trade between India and Pakistan 
(Deb. 20, \obI. XII,23..()8·2005) 
Col. 179-95 

Va.va, Shri Mauuklabhal D. 

Assistance for Drought Affected States 
(Deb. I, \obI. XI, 2S'()7·2005) 
Col. 176-80 

Closure ofPSUs 
(Deb. 18. Vol. XII. 18-08·200S) 
Col. 161 

Construction of New Airports 
(Deb. 9, Vol. XI. 04-08-200S) 
Col. 169-70 

Drip Irrigation Scheme 
(Deb. 6. Vol. Xl. 0 I -08·200S) 
Col. 205.()6 

Encroachment of Public Land 
(Deb. 20. Vol. XII, 23-08-2005) 
Col. 123-24 

Flood 
(De~. 2. Vol. XI. 26-07-2005) 
Col. 496-500 

Food Corporation of India 
(Deb. II, Vol. XII. 08-08-2005) 
Col. 78-79 

Land. Reforms and Development of 
Wasteland 
(Deb. S, Vol. XI, 29'()7-200S) 
Col. 172 

Occupation Qf Government 
Accommodation 
(Deb. 7, Vol. XI, 02-08-2(05) 
CoI.14S-48 

Opening of New Ports 
(Deb. 3, \\:II. XI,27'()7-200S) 
CoJ.JS9 
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Pend in, of constitution of Kutch 

Development Board 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 426 

Production of Fodder 
(Deb. I, Vol. XI, 25~7 -2005) 
Co1.13J-.--37 

Reservation ofSC~TsI08Cs in Defence 
Services 
(Deb. 14, Vol. XU, 11$2005) 
Col. 116 

Reservation System in Air India 
(Deb. II, Vol. XII, 11~1-2(05) 
Col. 120-21 

.. ·Scheme for Agriculture in Small Holding 
Area • 
(Deb. 19, Vol. XII, 22~1-2(05) 
Col. 232·34 

Surplus Employee in PSUs 
(Deb. 4, Vol. XI, 28~7-2005) 
CoL 129-30 

Violation ofEP.F and MP Act, 1952 
(Oeb.6, Vol. XI.OI~I-2005) 
Col. 220-21 

Vocational Training Project 
(Deb. 19, Vol. XJI,22~1-2(05) 
Col. 198 

Veerendra Kumar, Sbri M.P. 

Coffee Growers Welfare Bill, 2005 by 
Shri M.P. Veerendra Kumar-lnt. 
(Deb. 15, \\>1. XlI, 12~8-200S) 
Col. 352 

Commercialisation of Research in Science 
and Teclmology 
(Deb. 10, \\>1. Xl, 05~8-2005) 
Col. 40-42 

Constitution (Amendment) Bill, 2005-
(Substitution of New Article for Article 
2S3,etc.) 

by Shri M.P. Veerendra Kumar - lnt 
(Deb. IS, \\>1. XU, 12-08-2005) 
Col. 352 

Dabhol Power Project 
(Deb. 10, Vol. Xl,OS~B-2(05) 
Col. 206 

Demand for Supplementary Grants 
(Railways), 2005-06 and Demands for 
Excess Grants (Railways), 2002-03 
(Deb. 14, Vol. XII, II ~B-2005) 
Col. 394-96 

Depleting Forest Cover 
(Deb. 19, Vol. XII, 22-0B-2(05) . 
Col. II 

Depletion of Ground Water Level 
(Deb. 11, Vol. XI~ 08-O8-l(05) 
Col. 193-95 

Development of Tribal and Minor 
Languages 
(Deb. 20, Vol. XlI, 23~B-2005) 
Co1.2n-73 

Disaster Management Support System 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. 78-79 

Failure of the Government to take action 
against persons indicted by the 
Nanavati Commission of Inquiry -
(AM) - mo'tion negatived 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 111-14 

Indo-Japan Trade 
(Deb. 7, Vol. XI, 02~8-2005) 
CoI.7I-n 

Meteorological Satellites 
(Deb. 21, Vol. XIII, 24~1-200S) 
Col. 246-47 

Non-availability of Diasnostic Test 
facilities in Safdarjung Hospi~1 
(Deb. 17, Vol. XII, 17~8-200S) 
CoI.2~5 
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(CA) 
(Deb; 16, 'WI. XII, 16-08-2005) 
COI.S7-76 

Pestioide Contents in Edible Products 
(Deb. 11, \\)1. XII. 01-08-2005) 
Col. 20 

Protection of Women from Domestic 
VIOlence Bil~ 2005 
(Deb. 21. \\)1. XlO, 24-08-2005) 
Col.S2S-30 

R.ecommencfario of Expenditure IUforms 
Commission 
(Deb. 14, \bl. XII,II-08-200S) 
CoI.ISS-S6 

Reduction in Quota of Foodgrains 
(Deb. 6. \\)UG, 01-08-2005) 
Col. 239-40 

Research in Biotechnology 
(Deb. IS, \\)1. XII, 1242005) 
CoL 91-92 

Rise in Price of Wheat 
(Deb. 19. \bl. XII, 22-08-2005) 
Col. 224-25 

Security Measures at Bombay High 
(Deb. 22, \bl. XIll,2S-08-2005) 
Col. 314-16 

Sewage Control and Sanitation 
(Deb. 20, \bl. XII, 23-08-200S) 
COl.27S 

Shortage of recovery officers in 
DRTs 
(Deb. 10, \\)1. XI, OS-08-200S) 
Col. 121-22 

Situation arising out of unprecedented 
fall in price of green tea leaves 
particularly in Nilgiri Hill District of 
Tamil Nadu causing hardships to the 
small tea growers and steps taken by 
the Government in regard thereto 

(Deb. 22, \\)1. XJIl, 25-08-2005) 
Col. 47S-76 

Suicide by Farmers 
(Deb. 19, \\)1. XII. 22-08-200S) 
Co1.215-t7 

Vela, Shri R. 
. Personal Explanation Under Rule 357 

(Deb. 14, \\)1. XII, 11-08-2005) 
Co1.313-14 

Rail Connectivity to Ports 
(Deb. 22, \\)1. XIII. 2S-08-200S) 
Co1.6t~3 

Resolution Approval of Recommendations 
ID the Second Report of Railway 
Convention Committee and Railways 
(Amendment) Bill, 2005 - Consid. 
(Deb. 23, \bl. XIO, 29-08-2005) 
Col. 161 

Use of Railway Land (H.A.H. Dis) 
(Deb. 15, \bl. XIl, 12-08-200S) 
Col. 396-400 

Veakatapatby. Shri K. 

High Court and Supreme Court Judges 
(Salaries and Conditions of Service) 
Amendment Bill, 200S 
(Deb. 21, Vol. XIII, 24-08-2005) 
Col. S4&--SO 

Reservation of at least one third of seats 
for Women in all the State Legislatures 
and both Houses ofParliam~t (Res.) 
(Deb. 22, \bl. XIII,25-08-2005) 
Col. 544--46.49 

Venueopal, Shri D. 

Need to consider the order making the 
manufacturing and selling of common 
salt a punishable offence (MlJR 377) 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 54S-46 
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Need to streamline credit card operations 
of nationalised banks in the country 
(MUR377) 
(Deb. 3, \bl. XI, 27-07.200S) 
Col. 619 

Vernal, Shri Bhlnu Prltap SI", .. 

Action on Leners 
(Deb. 8, Vol. XI, 03-08·2005) 
Col. 7S·76 

Admission in KVs 
(Deb. 7, Vol. XI,02-08-2005) 
Col. 273-7S 

Closure ofPCO Booths 
(Deb. 4, Vol. XI, 28-07·2005) 
Col. 10S.()6 

Construction of Pachnada Dam 
(Deb. 6. Vol. XI, 0I-08-200S) 
Col. 407 

Demand for Supplementary Grants 
(Railways), 200S-06 and Demands for 
Excess Grants (Railways), 2002-03 
(Deb. 14, Vol. XII, 11'()8·2005) 
Col. 435-437 

Doubling of Jhansi·Kanpur Line 
(Deb. 9, \bl. XI, 04-08-2005) 
Col. 200 

Electrification of Jhansi-Kanpur Railway 
Section 
(Deb. 14, \bl. XII,II-08-200S) 
CoI.26S 

Employees Caught Red-Handed by CBI 
(Deb. 21, 'WI. XIII, 24-01-200S) 
Col. 68 

Need to provide ftnaneiallSSiltlnCe to the 
Government of Uttar Pradesh for 
I'KOnslruction of a bridp on Malanga 
drain "ina Jhansi.KIapur.Mumbai 
Natiooal Highway In Jal.un 
p ....... ,COIIIliIuency (MUR377) 
CDIb.16,W.xn. t~200S) 
C4:i430 

Norms for ~ppointment as Member of 
TAC 
(Deb. 17, wi. Xli, 17.08-2(05) 
Col. 249-52 

Rail Line from Bhind to Urai 
(Deb. 9, Vol. XI, O4-08·200S) 
('1'11.153 

Stoppage at Oral Station 
(Deb. 14, \bl. XII, 11-08-20(5) 
Col. 87 

Use of Railway 'Land 
(Deb. 9, \bl. XI, 04-08-200') 
Col. 25-30 

Verma, Sbri Rajab 
Committee on Absence of Members from 

the Sitting of the House - Fourth 
Report Presented 
(Deb. 20, \bl. XlI,23-08-2005) 
Col. 311 

Committee on Absence of Members from 
the Sittings of the House 
Minutes- Laid 
(Deb. 24, \bl. XIII, 30-08-2005) 
Col. 2 

Failure of the Government to take action 
against persons indicted by the 
Nanavati Commission of Inquiry -
(AM) - motion negotived 
(Deb. 13, \bl. xu. 1().()8-2005) 
Col. 766-68 

Free Sale of Levy Sugar 
(Deb. 19, \t)I.XD.22~-200S) 
Col. 149 

Vcnaa, Sllri Ravi Prakash 
Abolition of Child Labour Bill, 2005-

Conaid " Withdrawn 
(Deb. 1 S, \bl. XII, 12-08-200S) 
Col. 378-81 
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Amendment in Immoral Traffic 
~tion)Ac~1986 
(Deb. 2, VoL XI, 26-07-2005) 
Col. 52S-27 

Anti-Dumping Duty 
(Deb. 20, Vol. XII. 23-08-2(05) 
Col. 14243 

Auditing of Export Transacttons 
(Deb. 19, Vol. XII. 22-08-2(05) 
Col 355-56 

Border Area Development Plan 
(Deb. 16, Vol. Xll, 16-08-200S) 
Col. 274--76 

Child Domestic Worker 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 295-96 

Chinese Currency 
(Deb. 10. Vol. XI,OS-08-20(5) 
Col.331 

Common Service Centres 
{Deb. 13. Vol. XII, 10-08-2(05) 
Col. 318-20 

Condition ofPilibhit-Basti N.H. 
0Deb.3.~.~,27-07-200S) 
CoL 1 I 1-12 

Conference on Ground Water Pollution 
(Deb. t I. VoL XII. 08-01-2(05) 
CoL 459-60 

Construction of LuXury Hotels on Railway 
Land 
(Deb. 18, Vol. XII, ) 8-08-200S) 
CoI.203~ 

Construction of ROB on Rrailway 
Crossings 
(Deb. 4. Vol. XI, 28-07-2(05) 
Col. 209-10 

Defence Airports 
(Deb. 18, Vol. XII, 18-08-2(05) 
'01.46--48 

Demands for Supplementary Grants-
(General) 2005-06 and Demands for 
Excess Grants-{General) 2002-03 
(Deb. II. Vol. XII. 08-08-2(05) 
CoI.5S6.S8 

Demurrage Rules 
(Deb. 14, Vol. XII. 11-08-2(05) 
Col. 127-28 

Depleting Forest Cover 
(Deb. 19. Vol. XII. 22-08-200S) 
Col. 12-13 

Development of Rural Areas 
(Deb. IS, Vol. XII, 12-08-2(05) 
Col. 262-63 

Differences in Health Indices 
(Deb. 17, Vol. XII, 17-08-2(05) 
Col. 287-90 

Diversion oflnternational Calls 
(Deb. 13, Vol. XII, 10-08-2005) 
Col. 44445 

Education Cess and Prarambhik Shiksha 
Kosh 
(Deb. 7. Vol. XI. 02-08-2(05) 
CoI.S6-58 

Enhancement of Funds under IWDP 
(Deb. IS. Vol. XII, 12-08-2005) 
Col. )4748 

Evaluation of Jan Shikshan Sansthan 
(Deb. 16, Vol. XII, 16-08-2(05) 
Col 2-8 

Expansion of Railway Network 
(Deb. 22, Vol. xm,2S-08-2(05) 
Col. 97-98 

Export of Cotton 
(Deb. S, Vol. XI, 29-07-2(05) 
Col. 373-73 

FDI 
(Deb. 12, Vol. XII, 09-01-2005) 
Col. 216 
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FDI in Private FM Radio 

(Deb. 4, VJI. Xl,28'()7-200S) 
Co1.214-1S 

Functioning ofESIC 
(Deb. 19, \bl. Xli, 22.()8-200S) 
CoI.2SI-S3 

Funds for Anti':'Retrovial Drugs 
(Deb. 3, Vol. XI, 27-07-200S) 
Col. 312-13 

Gauge Conversion ofMG Lines into BG 
lines 
(Deb. 4, Vol. XI, 28.()7-200S) 
Col. 317-18 

Genetic Diversity of Tiger Population 
(Deb. 10, Vol. XI, OS'()8-200S) 
Col. 271-72 

Guidelines for selection of contestants 
(Deb. 14, Vol. XII, 1I-08-200S) 
CoI.25O-S4 

Higher Education 
(Deb. 20, Vol. X1I,23-08-200S) 
Col. 287-88 

Implementation of Panchayat Act 
(Deb. 9, Vol. XI, 04'()8-2005) 
Col. 259-64 

Increasing Tele-Density in India 
(Deb. 21, \bl. X1U, 24-08-200S) 
Col. 306--08 

Indo-Singapore Trade Agreement 
{Deb. 2, Vol. XI, 26-07-2005) 
CoI.SSS-S6 

Indo-Sino Collaboration for Developing 
Drup 
(Deb. a, Vol. Xl, 03-08-2005) 
Col. 445 

Indus Water Treaty 
(Deb. 6, Vol. Xl.01-08-200S) 
Col. 445-47 

Investment Patterns of Oil PSUs 
(Deb. 22, Vol. X1D, 25.()S-200S) 
Col. 223-2S 

Irregularities in IITs 
(Deb . .I2, Vol. XII, 09-08-2005) 
Col. 164-65 

Jute Production 
(Deb. 10, Vol. XI, OS'()8-200S) 
Col. 67-68 

Loading and Unloading of Wagons 
(Deb. IS, Vol. XII, 18-08-2(05) 
Col. 25 I-S2 

Medical Tourism 
(Deb. I, VoI.XI,2S'()7-200S) 
Col. 92-93 

Modernisation ()fWaving and Processing 
Sector 
(Deb. I S,Vol. XII, 1~-O8-2(05) 
Col. 267-70 

Monsoon Tourism 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 441-42 

National Commission for Youth 
(Deb. 17. Vol. XII, 17'()8-2005) 
CoI.6S-66 

National Gallery of Modem Art, Mumbai 
(Deb. 9, Vol. XI, 04-08-2(05) 
CoI.2~ 

National Healthcare Committee 
Recommendations 
(Deb. 3, Vol. XI, 27-07-2005) 
Col.4SS 

National Horticulture Board 
(Deb. II, Vol. XII, OS-08-2005) 
Col. 226-28 

National Horticulture Mission 
(Deb. II, Vol. XII. OS-OS-2005) 
Col. 423 
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National R .... Employment GUII'III1tee Bill. 
2004-Consid. 
(Deb. 19 •. \t)1. XII, 22~8·2(05) 
Col. 706--09 

NCERT SurVey 
(Deb. 2. \\ll. XI. 26~7-2005) 
Col. 123-29 

NOM Authority 
(Deb. 7, Vol. XI. 02~8-2005) 
Col.32b 

Need to convert the existing Bareilly-
Lakhimpur-Sitapur-Lucknow Railway 
Section from Metre Gauge to Broad 
Gauge (MUR 377) 
(Deb. 19. Vo\. XII. 22-08-2005) 
Col. 525-26 

Need to take steps to check erosion' 
caused by river Sharda at Kishanpur 
Wildlife Sanctuary in Lakhimpur Kheri, 
Uttar Pradesh (MUR 377) 
(Deb. 9. Vol. XI, 04~8·2005) 
Col. 367-68 

Network of Basic Sports Infrastructure 
(Deb.21. Vol. XlII,24-01-2005) 
Col. 156-57 

New Schemes during Tenth Plan 
(Deb. 21. Vol. XIII. 24-08-20(5) 
Col. 170-72 

Norms ofBIS for Soft Drinks 
(Deb. 21. \t)1. XIII, 24-08-2005) 
CoJ.341-42 

OPD/General Ward for Geriatric Patients 
(Deb. 13, \\l1.XJI, 10-01-2005) 
Col. 484-15 

Opportunities to Unemployed Sports 
Persons 
(Deb. 8, \bI. XI,03"'20(5) 
CoI.311·14 

Production Cost of Fertilizers 
(Deb. 6, \t)1. XI, 01-08·2005) 
CoI.3I-32 

Production of Ships.and Submarines 
(Deb. 14. Vo\. XU. 11~'·20(5) 
Col. 126-27 

Promotion ofE1ementary Educatior. 
(Deb. 20. Vol. xii. 23-08-2005) 
Col. 15-16 

Public-Private Partnership in Trains 
(Deb. 22. Vol. XIII.2S-08·2005) 
Col. 293-94 

Re-0rganisation of Urban Primary Health 
Care Institutions 
(Deb. 21. Vol. XIII. 24'()8·2005) 
Col. 274·75 

Recommendations of Past Committee 
(Deb. 20. Vol. XII. 23~8·2005) 
Col. 84 

Reduction in Landing Charges on Non-
Metro Airport 
(Deb. 18. Vol. XII, 18-08·2005) 
Col.216-17 

Regulator for Oil and Gas Sector 
(Deb. 22. Vol. XIII. 25-08-2005) 
Col. 269-70 

Renovation of Power Projects-
(Deb. 10, Vol. XI. 05-01-2OQ5) 
Col. 342-56 

Restriction on Free PII ... e 
(Deb. 9, Vol. XI, 04-01-2005) 
Col. 117 

Restructurin. ofCPWD 
(Deb. 12, \bl. XII, 09-01-2005) 
CoJ.ISI-S9 

Restructur,ing of Fel 
(Deb. 19. Vol. XlI,22"·2005) 
CoI.1S7-59 

" 
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Review of Schemes of Sports Authority 
oflndia 
(Deb. 17. \bl. XII.17-08-200S) 
CoI.26S~ 

Road Map for States Borrowing 
(Deb. S. ~l. XI. 29~7-200S) 
Col. 307-08 

Rural Business Hubs 
(Deb. 9, Vol. XI, 04~8-200S) 
Col. 4647 

Rural ElectrifICation 
(Deb. IS, \bl. XII, 12..()8-l00S) 
Col. 230-32 

Rural Job Scheme 
(Deb. S. Vol. XI,29~7-200S) 
Co1.201~3 

Scarcity ofWaiA:r in Urban Areas 
(Pcb. 12. \bl. XII, 09-08-2005) 
COI.3S' 

Scheme on Credit Linked Capital Subsidy 
(Deb. 20, Vol. XII, 23~1-2005) 
Col. 208-10 

Science Education 
(Deb. 7, Vol. XI,02~8-200S) 
Col.314-IS 

Setting up of Dc-addiction Centres 
(Deb. 9. \bl. XI, 04-01-2005) 
Col. 190 

Setting up ofSp"ial Economic Zones 
(Deb. 2, Vol. XI, ~7-200S) 
Col. 519-'21 

Settinl up ofTiIk Force 
(Deb. I. Vol. XI. 15..07.2(05) 
Col. 538-40 

Setting up of Tull Force on Medical 
Education 
(Deb. I, Vol. XI,03"(2005) 
Col. 380 

Setting up of Task Force to Control Price 
of Patented Drugs 
(Deb. 6. \\)1. XI. 01.08-2005) 
Col. 345 

Share of Private Telecom Firms in Rural 
Areas 
(Deb. I. Vol. XI.03.o8-200S) 
Col. 47-50 

Shonage of Kerosene 
(Deb. 4, Vol. XI. 28-07-200S J 

Col. 75-77 

Shonage of Spare Parts 
(Deb. 18. \\)1. XII. 11-08-2005) 
Col. 288-89 

Signing ofMOU with China 
(Deb. 3. Vol. XI. 27~1-2005 
Col.S47-48 

Silt from Rivers of~epal to Border Areas 
(Deb. I, Vol. XI. 25-07-2005) 
Col.318-19 

Standardisation of Medical Instruments 
(Deb.ll. Vol. XII. 10-08-2005) 
Col. lSI-59 

Supply of Adulterated Diesel 
(Deb. 22. Vol. XIII. 25~8-20(5) 
Col.llS 

Taking over ofPaHa Kalan Airpon 
(Deb. 4. Vol. XI. 2B-01-2005) 
Col. 269 

Tuk Force on Tiger Reserves 
(Deb. II. Vol. XII. OB~8-2005) 
Col. 198-99 

Technical Trainin, and Financial 
.~lSistance to Craftmen 
(Deb. II. Vol. XII. 01-08-20(5) 
CoI.I6U9 

Telemedicine connectivity between 
AIIMS Iftd CRHS 
(Deb. 13. Vol. XII, 1().OI.2005) 
Col. 501-09 
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Tcxtilc Workers Rehabilitation Fund 
Scheme 
(Deb. 10, \bl XI, 0~-2005) 
Col. 213-16 

Tribal Quota 
(Deb. 12, 'WI. XII, 09-08-2005) 
CoI.I03~ 

Universal Immunization Propwnme 
(Deb. I. Vol. XI, 03-01-2005) 
Col. 471-85 

Using of National Flag 
(Deb. 2, 'WI. XI, 26-07-2005) 
Col. 534-35 

Utilisation of services of retired officers' 
inPSUs 
(Deb. 14, Vol. XII, 11-01-2005) 
Col. 199-200 

Visit of Hurriyat Leaders to Pakistan 
(Deb. 3, Vol. XI,27-07-2005) 
Col. 307-08 

White Paper on Duty Structure 
(Deb. 5. VoL XI. 29-07-2005) 
Col. 169 

World Heritage Sites in Agra 
(Deb. 14. 'WI. XlI,II-Os-2005) 
Col. 205 

Youth Centres 
(Deb. 17, 'WI. XII, 17-01-2005) 
Col. 220-21 

Youth Development Centres 
(Deb. 17, 'WI. XII, 17-01-2005) 
Col. 421-34 

ViJayaa, Shri A.K.S. 

Development ofOUfields by ONGC 
(Deb. 9, Vol XI, 04-01-2005) 
Col. 24 

National Rural Employment Guarantee Bill, 
2004 - Consid. 
(Deb. 19, 'WI. XlI,22-01-2005) 
CoI.S64-67 

Natural Calamities in the Country 
(OUR 193) 
(Deb. 3, 'WI. XI. 27-07-20(5) 
CoI.612~7 

Need to ensure uninterrupted pi supply 
from GAIL to various industrial units 
in Nagapattinam. parliamentary 
constituency, Tamil Nadu(MUR 377) 
(Deb. 19, 'WI. XII, 22-08-2005) 
Col. 527-28 

ViJayashlaur, Sbri C.H. 

Development ofBandipur Tiger Reserve 
(Deb. 6, 'WI. XI. 01-01-2005) 
Col. 204 

Development of Chamundi Hills in 
Mysore 
(Deb. II, Vol. XII, 08-01-200S) 
Col. 224-25 

Effect ofCNG on Environment 
(Deb. 11, Vol. XII. 08-01-2005) 
Col. 452·53 

Vlaod Kumar, Sbri B. 
Advertisements by OMes 

(Deb. 22, Vol. XIII, 2S-OI-2005) 
Col. 1-29 

Need to widen the National Hiahway No. 
202 on Hyderabad-Warranpl sec;tion, 
with a view to streamline the flow of 
traftic(MUR 377) 
(Deb. 19, Vol. XII, 22-01-2(05) 
Col. 529 

Remunerative Prices to Cotton Growers 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 16 

VireDdn Kumar, Sliri 

Demands for Supplementary Grants 
(Railways), 2005-06 and Demands for 
Excess Grants (Railways), 2002-03 
(Deb. 14, Vol. XII, 11-08-2005) 
CoI.48S 
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I;unds to NGOs for AIDS Control 

Programmes 
(Deb. 21, \bl. XIII, 2~-200S) 
Col. 10-11 

National Rural Employment Guarantee Bill, 
2004 - Consid. 
(Deb. 19. Vol. XII, 22-08-2(05) 
Col. 611-12 

Natural Calamities in the Country 
(OUR 193) 
(Deb. 4. \\>1. XI, 28-07-2(05) 
Col. 519-21 

Need to conduct investigation into the 
source of LPG found at Rahatgarh in 
Sagar Parliamentary Con~tituency, 
Madhya Pradesh (MUR 311) 
(Deb. 23, \\>1. XIII, 29-08-2(05) 
Col. 53-54 

Resolution Approval of Recommendations 
in the Second Report of Railway 
Convention Committee and Railways 
(Amendment) Bill, 2005 - Consid. 
(Deb. 23, Vol. XIJI.29-08-2005) 
Col. 174-15 

Viru.,.ksbappa, Shri K. 

Destination Development Scheme 
(Deb. II, Vol. XII, 08-08-2(05) 
Col. 169 

Establishment of AEZ for Karnataka 
(Deb. II, Vol. XII, 08-08-2005) 
Col. 441-42 

Industrial Infrastructure Upgradation 
Scheme 
(Deb. 12, Vol. XU, 09-08-2005) 
Col. 286-302 

Integrated Education for Disabled Children 
(Deb. 12, Vol. XII, 09-08-2(05) 
Col. 31-36 

Transfer of HMT Ancillary Industrial 
Sheds 
(Deb. 14, Vol. XII, 1I-08-200S) 
Col. 107 

VundavaUi, SbriAruaa Kumar 

Passenger and Cargo Traffic 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 19 

Wachmart, Shri Surtlh 

BT Cotton in Maharashtra 
(Deb. 19, Vol. XII, 22-08-2005) 
Col. 436-37 

Complaints against PSBs 
(Deb. 10, Vol. XI,OS-08-200S) 
Col. 90-91 

Defaulting Companies 
(Deb. 15, Vol. XII, 12-08-2005) 
COI.SS-89 

~Iimitation Commission 
(Deb. 10, Vol. XI, 05-08-2(05) 
Col. 165 

Demamd Drafts 
(Deb. IS, Vol. XII, 12-08-200S) 
Col.l6-17 

Destruction of Trees on Eastern Express 
Highway 
(Deb. 11, Vol. XII, 08-08-2005) 
Col. 283-84 

Development of Hindi Vishwavidyalaya 
(Deb. 20, Vol. XII, 23-08-2005) 
Col. 66-67 

Environmental Education Awareness 
Programme 
(Deb. II. Vol. XII, 08-08-2005) 
Col. 127-29 

Expansion ofWardha Railway Station 
(Deb. 9, Vol. XI, 04-08-200S) 
Col.IS2 

Fake Demand Drafts 
(Deb. 15, Vol. XII, 12-08-2(05) 
Col. 16-17 

Fraud at Mulund Post Office, Mumbai 
(Deb. 17, Vol. XII, 17-08-2(05) 
Col. 69-70 



868 LOKSABHA 

Investment by VSNL in Tata Tele 
(Deb. 17, ~1. XII, 17-01-200S) 
Col. 182 

National Rural Employmalt Guarantee Bill, 
2004 - Consid. 
(Deb. 19. Vol. XlI,22-o8-200S) 
Col. 711-12 

Protection of Wild Life 
(Deb. 19. Vol. XII. 22-08-2005) 
0,1.127 

Residuary Non-Banking Companies 
(Deb. 10, \\>1. XI,05-01-2005) 
Col. 191-92 

Transpon Facilities at Mumbai Airpon 
(Deb. 18, Vol. XII, 18-08:2005) 
Col. 73 

Utilisation of Funds Available in EIPF 
(Deb. 10. \\>1. XI,05-08-2~S) 
Col. 110-71 

Utilization of Funds by Maharashtra 
(Deb. 12, Vol. XII, ~8-200S) 
Col. 371--76 

Withdrawal ofECS Charges 
(Deb. 8, \\>1. XI. 03-01-2005) 
0,1.122 

World Bank Credit/Loan for Slum 
Sanitation Programme 
(Deb. 12, \\>1. XII,09-0I(2005) 
Col. 82-83 

V ...... Dr. IUra. SiIIP 
Abolition of Child Labour Bill, 2005 -

Conaid cl Withdrawn 
(Deb. 15, Vol. XII. 12-08-2005) 
Col. 376-7. 

Consumption of Edible Oil 
(Deb. 19, Vol. XII. 22.01-2005) 
CoI.4s.46 

Decline in PopulMion of Wild Animals 
(Deb. II, Vol. XII,08-0I-2(05) 
CoL&--9 

Demand for Supplementary Grants 
(RaiIWI,I)'$), 2~S~ and Demands for 
Excess Grants (Railways), 2002-03 
(Deb. 14, ~I. XII, 11.a8-200') 
Col. 491-492 

National Rwal Employment GUIII'ItI'Itec Bill, 
2004 - Consid. 
(Deb. 19. Vol. XII, 22-08-200S) 
CoI.7IS-16 

Need to introduce a D.M.U. service 
between Alwar and Delhi (MUR 377) 
(Deb. 16. \\>1. XII, 16-08-2005) 
Col.42S 

Need to raise an Ahirwal Regiment in 
Indian Army (MUR 377) 
(Deb. 21. \\>1. XIII, 24-08-2005) 
Col. 470 

Need to restore the arrang~men, of seat 
reservation in Puja E~pre5$ for 
passengers commuting on 
Rewari-JaipuHoute(MUR 377) 
(Deb. 8. Vol. XI. 03-08-2(05) 
Col. 539 

Research on rise in Hean Diseases 
(Deb. 21, Vol. XIII, 24.o8-200S) 
Col.? 

Resolution Approval ofRecommendarlons 
in the Second Report of Railway 
Convention Committee and Railways 
(AmenciJMnt) Bill, 200) - Consid. 
(Deb. 23, \t)I. XlII. 29-08-200') 
Col. 172-73 

Shonqe of Quanfled AnlelthetiltS 
(Deb. I, \01. XI, 03-08-2005) 
Col. 178 

YIdI~ Prot .. GopII 

Demand for Supplementary Grants 
(Railways), 2005~ and DImIndI for 
ExoeuGnntl(Rai",)"lOoZ-ol 
(Deb. 14, Vol. XI" 11420(5) 
CoL 314-17 
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Failure of the Government to take action 

against persons indicted by the 
Nanavati Commission of Inquiry -
(AM) - motion neptived 
(Deb. 13, Vol. XII,10-08-200S) 
Col. 791-92 

Illegal Sale of Bottled Water 
(Deb. I J , \\>1. XII. OS-08-200S) 
Col. 26 

Incident of Lathi-charge on workers on 
Honda Motors at Gurgaon (St.) 
(Deb. 2, Vol. Xl. 26-07-2005) 
Col. 603-04 

Modernisation of FPI 
(Deb. 19. \\>1. XIl.22-08-2005) 
Col. 33-34 

Modernisation ofNTC Mills 
(Deb. 15, Vol. XII. 12-08-2005) 
Col. 21 

Need for an effective law to take action 
against fake Universities in the country 
and steps taken by the Government in 
regard thereto (CA) 
(Deb. 20. Vol. xn. 23-08-2005) 
Col. 399-400 

Reduction in Academic Burden 
(Deb. 16. Vol. XII, 16-08-2005) 
Col. 16 

Setting up Food and Drug Testing 
Laboratories 
(Deb. 17. Vol. XII. 17-08-2(05) 
Col. 25-26 

Standing Committee on Agriculture -
Statement regarding Sixth Action 
Taken Report-Presented 
(Deb. 19, Vol. XII,22-08-200S) 
Col. 450 

Statement made by the Prime Minister on 
29.07.0S regarding his recent official 

visit to the United States of America 
(OUR 193) 
(Deb. 8. Vol. XI. 03~8-200S) 
Col. 510-76 

Strengthening of Panchayati Raj 
Institutions 
(Deb. 22. Vol. XIII. 2S~8-200S) 
Col. 4748 

V.dav, Shri Anirudh Pra.d a'ias Sidhu 

'One India' Telephone Call Ratf' 
(Deb.~. Vol. XI.27~7-200S) 
Col. 306-07 

Amendment in Existing Entrance Test 
(Deb. 2, Vol. XI, 2~7-200S) 
Col. 121-122 

Assistance to Bhutan 
(Deb. 8. Vol. XI, 03~8-2005) 
Col. 365-66 

Assistance to PNB and Dena Banks 
(Deb. J O. Vol. XI. 05-08-2(05) 
Col. 14849 

Bt. Cotton Seeds 
(Deb. 19. Vol. XII, 22-08-2(05) 
Col. 271-72 

Complaints agaillst Functioning ofTRAI 
(Deb. 8. Vol. XI, 03~S-200S) 
CoI.~l 

CPWD Sewa on computersrrelephones 
(Deb. 12, Vol. XII,09-08-200S) 
Col. 226-27 

Credit Rating Agency 
(Deb. 10. \01. XI. OS"()8-200S) 
Col. J 10-1) 

Delay in Purchase of Submarines. 
(Deb. 9, Vol. XI. 04~8-200S) 
Col. 191 

DemiliWisation ofSiachel'l Glacier 
(Deb. 4. \bl. XI, 28..()1~200S) 
Col. 236-37 
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Earnings from Tourism 
(Deb. I, Vol. XI, 2S-07-200S) 
Col. 442-44 

Ecological Battalion 
(Deb. 16, Vol. XII, 16-08-200S) 
Col. 110-11 

Flood· 
(Deb. 2, Vol. XI, 26-07-2(05) 
Col. 496--500 

FMRadio 
(Deb. 9, Vol. XI, 04-08-2(05) 
Col. 196-97· 

Implementation of Projects by CPWD 
(Deb. 12, Vol. XII, 09-08-2(05) 
Co1.359~ 

Lowering Down Target of Economic 
Growth 
(Deb. 8. Vol. XI. 03-08-200S) 
Col. 168 

Medical Tourism 
(Deb. 3. Vol. XI. 27-07-2(05) 
Col. 453-54 

Merger ofliSCO with SAIL 
(Deb. I. Vol. XI, 25-07-2(05) 
Col. 332 

Micro Irrigation 
(Deb. II. Vol. XII, 08-08-2(05) 
Col.16S 

Participation of Private Companies in Coal 
Mining 
(Deb. 17, Vol. XII, 17-OJ-2(05) 
Col. 149-S0 

Production of Foodgrains 
(Deb. I, Vol. XI. 25-07-2(05) 
Col. 335-37 

Reasonable Prices for Farm Produce 
(Deb. 6, Vol. XI, 01 -08-200S) 
Col. 176-77 

Revival of B8J Construction Company 
Ltd. 
(Deb. 9, Vol. XI, ()4.()8-200S) 
Col. 123-24 

Rural Tourism 
(Deb. I, Vol. XI. 2S-07-200S) 
Col.S4G-52 

Setting up of Wine Board 
(Deb. 6, Vol. XI. 01-08-2005) 
Col. 282-S3 

Strengthening of Police Force 
(Deb. 7, Vol. XI. 02-OS-200S) 
Col. 149-50 

Taking over of Banks by S81 
(Deb. 10. Vol. XI. 05-08-20(5) 
Col. 233-234 

VAT 
(Deb. 5. Vol. XI, 29-07-2005) 
Col. 325-26 

Visit of Foreign Dignitaries 
(Deb. 3, Vol. XI, 27-07-200S) 
Col. 501-14 

Wage Revision of Coal Sector Employees 
(Deb. 8. Vol. XI. 03-08-200S) 
Col. 184-85 

Vadav, Shri Balesllwar 

Medical Reimbursement to Retired 
benefic iaries 
(Deb. 13. Vol. XII, 10-08-2005) 
Col.I3S-36 

Site Planning by Town Planner (MCD) 
(Deb. 20, Vol. XII, 23-OS-2005) 
Cof.61-62 

V_v, Sbri Bha. ChaDdra 

Delhi Milk Scheme 
(Deb. II, Vol. XII,08-08-2005) 
Col. 273-74 

Effect of Advertisement ofSocio-Cultural 
Atmosphere 
(Deb. 9, Vol. Jel, ()4.()8-200S) 
Col. 207--089 

Hurdles in Agriculture Sector 
(Deb. 19, Vol. XII, 22-OS-2005) 
Col. 137-40 
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Import of Edible Oil 
(Deb. I, \\)1. XI, 25-07-20(5) 
CoI.3S4-55 

Management of Garbage 
(Deb. 6, \\)1. XI, 01-08-20(5) 
Col. 2190-90 

Problems of Agriculture Sector 
(Deb. 6, \\)1. XI, 0I.oS-2005) 
Col. 143-45 

Vaav, Shri Deveadra Prasad 

Advisory Committee in Ministries/ 
Departments 
(Deb. 12, Vol. XII. 09-08-2005) 
Col. 224-26 

Demand for Supplementary Grants 
(Railways), 2005-06 and Demands for 
Excess Grants (Railways), 2002-03 
(Deb. 14. \\)1. XII. 11-08-20(5) 
Col. 466 

Expressing deep concern over 
Deteriorating Law and <?rder Sitatution 
in the State of Bihar and approval of 
continuance in Force of the 
Proclamation in Respect of the State of 
Bihar (Res.) 
(Deb. 7, ~1. XI, 02-08-2005) 
Col. 487-97 

Massive illcgal immigration from 
Bangladesh (A.M.) 
(Deb. 2, ~1. XI. 26-07-2005) 
Col. 671-76 . 

National Rural Employment Guarantee Bill. 
2004 - Consid. 
(Deb. 18. Vol. XII. 18-08-2005) 
Col. 376-78 

Need for effective imPlementation of 
various Centrally Sponsored Schemes 
for Rural Development (CA) 
(Deb. 4, \\)1. XI, 28-07-2005) 
Col. 392 

Need for Legislation for Reservation to 
Scheduled Castes. Scheduled Tribes 
and other Backward Classes in Higher 
Educational Institutions (CA) 
(Deb. 17, Vol. XII, 17-08-2005) 
CoI.451-52 

Rc: Incident ofLathicharge on workers of 
Honda Motors at Gurgaon 
(Deb. 2, \\)1. XI, 26-07-2005) 
Col. 22-23 

Situation arising out of dilapidated 
condition of National Highways in 
Bihar and steps taken by the 
Government in this regard (CA) 
(Deb. 16. Vol. XII, 16-08-2005) 
Col.406-11 

Statement made by the Prime Minister on 
29.07.05 regarding his recent official 
visit to the United States of America 
(OUR 193) 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 584--18 

Terrorism in the country including attack 
on Ram Janam Bhumi Complex 
(OUR 193) 
(Deb. 9, Vol. XI. 04-08-2005) 
Co1.412-18 

V.dav, Shri Glridh.ri 

Assistance for Drought Affected States 
(Deb. I, Vol. XI, 25-07-2005) 
CoL 176--,1l0 

Bhagalpuri Silk 
(Deb, 5. Vol. XI. 29-07-2005) 
Col. 199 

Bogus Appointments in BCCL 
(Deb. 21, Vol. XIII. 24-08-2005) 
Col. 14748 

Difference between Child Labour and Olild 
Apprentice 
(Deb. 6, \\)1. XI, 01-08-200') 
Col. 184-86 
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Employment generation in rural areas 
(Deb. 10. ~1. XI, 05-08-2(05) 
Col.3~35 

Eradication of Rural Employment 
(Deb. 5. \bl. XI, 29-07-200.5) 
Col.ll3-25 

Fire at Jharia Coal Mine 
(Deb. 17, ~I. XIJ,17-08-2005) 
Col. 4142 

Flood 
(Deb. 2, \bl. XI. 26-07-2(05) 
CoI.4%-SOO 

Food Corporation of India 
(Deb. II. Vol. XII. 08-08-2005) 
Col. 78-79 

Frauds in Nationalised Bank 
(Deb. S, \bl. XI. 29-07-200S) 
Col. 93-98 

Hiring of Aeroplanes 
(Deb. 9, Vol. XI, 04-08-2(05) 
Col. 43-44 

Impact of Regular Mining 
(Deb. 8. \bl. XI, 03-08-2005) 
Col. 199-200 

Indian Prison Bill 
(Deh. 20. Vol. Xli, 23-OS-2(05) 
Col.2S3 

Irrigated Land 
(Deb. 6. \bl. XI. 01-08-2005) 
Col. 9-14 

National Commission for backward 
Classes 
(Deb. 18. Vol. XII; 18-08-2005) 
Col. 142-55 

Need to declare State Highway between 
Oeoghar and Patna as a National 
Highway (NUR 377) 
(Deb. 4, \bl. XI, 28-07-2005) 
Col. 436-37 

Occupation of Government 
Accommodation 
(Deb. 7. Vol. XI. 02-08-200S) 
Col. 145-48 

Per Capita Power Generation 
(Deb. 10, Vol. XI,OS-08-200S) 
Col. 122-24 

Prosress of Land Reforms in States 
(Deb. 17, \bl. XII. 17-08-2(05) 
Col. 198-99 

Public Participation in Police Functioning 
(Deb. 20. \bl. XII. 23-08-2005) 
Col. 134 

Reservation for OBC in Educational and 
Professional Institutions 
(Deb. 22. ~I. XIII, 25-08-2(05) 
Col. ISS 

Reservation for Sports Persons 
(Deb. 3, ~1. XI. 27-07-2(05) 
Col. 183-84 

Revival ofloss making PSUs 
(Deb. 4. ~I. XI, 28-07-2(05) 
Col. 167 

Scheme for Agriculture in Small Holding 
Area • 
(Deb. 19, Vol. XII, 22-08-2(05) 
Col. 232-34 

Self Employment to Poor Youth 
(Deb. 5, \bl. X-I,29-07-200S) 
Col. 244-46 

Selling of Land by DDA to Organisations 
(Deb. 20, \bl. XII, 23-08-2(05) 
Co1.203-{)5 

Shallow Tubewell Project 
(Deb. 6, \obI. XI. 0 1-08-2(05) 
Col. 328 

Trend of AsricuJtural Production 
(Deb. I, \bl. XI, 25-07-2(05) 
Col. 141-42 
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Utilization of Funds under Indira Aawas 
Yojana 
(Deb. 5, Vol. XI, 29.()7-200S) 
Cot. 126-32 

Yadav, Sbri M.Anjan Kumar 

Appointment of Private Secretaries 
(Deb. 3. Vol. Xl, 27-07-2005) 
Col. 96-97 

Archaeological items stolen from National 
Museum 
(Deb. 14, Vol. XIl, 11-08-2005) 
Col. 272--78 

Anisan Welfare Trust 
(Deb. 20, Vol. XII, 23-08-200S) 
Col. 220-22 

Black-listed N on-Governmenta I 
Organisation 
(Deb. S, \\11. XI, 29-07-2(05) 
Col. \34--49 

Blacklisting ofNGOs 
(Deb. 5, Vol. XI. 29-07-200S) 
Col. 27J-73 

CBllnvestigation against Officers 
(Deb. 21. Vol. XIII. 24-08-200S) 
Col. 197·-12 

Crisis in Cotton Textile Industry 
(Deb. 1 S, Vol. XII, 12-08-2(05) 
Col.S7-S9 

Deaths due to Pollution 
(Deb. II, Vol. XII. 08-0S~200S) 
Col. 447 

Duty Free Shops at Airpons 
(Deb. 6. Vol. XI,OI-OS-200S) 
C01.2SS-59 

Employment Exchanges 
(Deb. 11. Vol. XII, OS..QS-200S) 
CoI.S3-9S 

ExpansioniUpgradation of Telecom-
munication Works in A.P. 
(Deb. 8, Vol. XI, 03'()8-200S) 
Col. 90-93 

Expon of Processed Food Products 
.(Deb. I, Vol. Xl, 2S-07-2005) 
Col. 32S-28 

Foreign Pannership in Channels 
(Deb. 4, Vol. Xl, 2S-07 -200S) 
Col. 176 

Growth Centres/Industrial Development 
Centres 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 428--31 

Guidelines for Child Labour 
(Deb. 1, Vol. XI, 25-07-2005) 
CoI.S6-SS 

Information Centres for Mentally 
Challenged Children 
(Deb. 18, Vol. XII, 18-08-2005) 
Col. 118-19 

Length of National Highways in Andhra 
Pradesh 
(Deb. 8, Vol. XI. 03-08-2005) 
Col. 288-91 

Medicine Producing Factories 
(Deb. 19. Vol. XII, 22-08-2005) 
Col. 385-86 

Misuse of Trade Policy 
(Deb. 2. Vol. XI, 26-07-2005) 
Col. 493-95 

National Level Spons 
(Deb.21. Vol. XIII, 24-08-2005) 
Col. 35-60 

Opening of Post Offices and Branch Post 
Offices in Jharkhand 
(Deb. 3, Vol. XI, 27-07-20(5) 
Col. 94-95 
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Payments by DDA for Plantina of Saplings Seizure of Property ofSmuulers 
(Deb. 20. \bl. XII. 23..()8·200S) (Deb. 15. 'kl. XII, 12..()8.200S) 
ColliS Col. 181 

Pollutinalndustrial Units 
(Deb. II. ~1. XH,0I*-200S) 
ColliS 

Production of Fodder 
(Deb. I, 'kl XI, 2'~7·2005) 
Col. 133-37 

Promoting Spons in Rural Areas 
(Deb. 3. \\)1. Xl. 27~7-200S) 
Col. 449-51 

Proposals for Forest Development 
(Deb. 19. Vol. XII, 22~8-200S) 
ColI11-13 

Rail Projects of Andhra Pradesh 
(Deb. 14, 'kl. XlI.II-08·200S) 
Col. 82-83 

Registration of Newspapers and 
Magazines 
(Deb. 4, Vol. X1,23-07-2005) 
CoL.52-53 

ilenovation ofRaitway Stations 
(Deb. II. \bl XII, 18..()8·2(m) 
Col. 73-76 

Reservation for OBC In Educational and 
Professional Institutions 
(Deb. 22, \01. xm. 25-08-2(05) 

Cot I" 
RoIervation for Sports Persons 

(Deb. 3. ~1.'XI,27..o7-20(5) 
CoI.IS3-84 

RCICrYIdon System in Air India 
{Deb. II, \b1.XII,I8-()'.200,S) 
Col. 120-21 

Revival of c:losecIlndustries 
(Deb. 2, ~l XI, ~7·200S) 
Col. 352-55 

Setting up of Hospitals 
(Deb. 8, Vol. XI, 03-48-2005) 
Col. 309-10 

Shortage of LPG 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 31-32 

Sick Industries 
(Deb. 16, Vol. XII, 16-08-2005) 
Co1.I32-33 

Traffic on National Highways 
(Deb. 8, Vol. XI, 03-08-2005) 
Col. 407 

Trend of Agricultural Production 
(Deb. 6, Vol. XI, 01-48-20(5) 
Col. 136-38 

Vocational Training Project 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. 198 

World Bank Guidelines on Poverty 
A lIeviation Programme 
(Deb. 10, Vol. Xl, 05-08-2005) 
Col. 140 

V.dav, Shri Mitrasen 

Abolition of Child Labour Bill, 200S-
Con sid & Withdrawn 
(Deb. IS, Vol. XII, 12.()8.2005) 
Col. 372-74 

Amount Spent on Construction of 
National Highways 
(Deb. 8, ~l. XI, 03-08-2005) 
Col. 332-35 . 

Approval of Recommendations In the 
Second Report of Railways 
Conveption Committee and Railways 
(Amendment) Bill, 200S-Consid. 
& Pass 
(Deb. 24, 'kl. xm, 30-01(2005) 
CoLJ0..81 
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Demand for Supplementary Grants 

(Rallways),200S..()6 and Demands for 
Excess Grants (Railways), 2002'()3 
(Deb. 14, Vol. XII, 1I-08-200s) 

,..CoI.413-1S 

Disinvestment of Tyre Corporation of 
India Ltd. 
(Deb. 9, Vol. XI,04-08-2005) 
Col.IOt-02 

High Speed Motor Boats 
(Deb. IS, Vol. XII, 12-08-200S) 
Col. 265 

One Rank One Pension 
(Deb. 9, Vol. XI, 04.()S-2005) 
Col. 12-13 

Privatization in power sector 
(Deb. 10, Vol. XI,OS-08-2(05) 
Col. 14 

Protection of Women from Domestic 
Violence Bil~ 2005 
(Deb. 21, Vol. XIII, 24-08-200S) 
Col. 493-95 

Re: Incident of Lathicharge on workers of 
Honda Motors at Gurgaon 
(Deb. 2, Vol. XI, 26-07-2005) 
Col. 19-20 

Terrorism in the country including attack 
on Ram Janam Bhumi Complex 
(OUR 193) 
(Deb. 9, Vol. XI, 04.()8-2005) 
Col. 4t 8-22 

Vadav, Shri Paras Natb 
Abduction of Children from Hospitals 

(Deb. 21, Vol. X1I1, 24'()8-200S) 
Col. 175-77 

Complaints Relating to RepairlNon-
Work ina of Codeless Phones 
(Deb. 21, Vol. X10. 24-08-2(05) 
Col. 218 

Death ofITBP JaWan5' 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 113-14 

Developing National Keyboard in Hindi 
(Deb. S, Vol. Xl, 03'()8-200S) 
Col. 93-94 

Exodus of Rural Population 
(Deb. 5, Vol. Xl, 29-07-2005) 
Col. 241-42 

Floods due to Glaciers 
(Deb. 19. Vol. XII, 22-08-2005) 
Co1.218-t9 

Import of Teakwood 
(Deb. IS, Vol. XII,12'()8-200S) 
Col. 135-36 

Liberalising Visa Rules between India and 
Pakistan 
(Deb. 17, Vol. XII, 17-08-2005) 
Col. 126-27 

Local Call Facility 
(Deb. 8, Vol. XI,03-o8-2005) 
Col. 180-81 

Need to introduce a superfast train 
between Jaunpur and Mumbai 
(MUR377) 
(Deb. 7, Vol. XI, 02-OS-2005) 
Col.40S-09 

New Varieties of Wheat, Paddy and 
Sugarcane 
(Deb. 1; Vol. XI, 2S.()7-200S) 
Col.2W90 

Pendency of Pension 
(Deb. 19, Vol. X1J,22'()S-2005) 
Col. 438-39 

Quality of Service Provided by Mobile 
Companies 
(Deb. 13, Vol. XII, I ().(J8-200S) 
Co1.S34-35 

Special Funds for Loans to Farmers 
(Deb. II, Vol. XII, OS.()8-l005) 
Col. 228-29 
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Utiliaatiolt of Information available in 
villages 
(Deb. 14, Vol. XU, 11-08-2005) 
Col 143-44 

WorIUna Conditions of 0anpIen 
(Deb. 14, Vol. XII.1l-08-200S) 
Col. 197-98 

YaeI.v, Sbri Rajah RuJ ....... Pappu 

FOI in Telecom Sector 
(Deb. 13. Vol. XII, 10.08-20(5) 
Col. 132-34 

Yaclav, Slari Ram Kripal 

Abolition of Child Labour Bill, 2005-
Couaid &: Withdrawn 
(Deb. IS, Vol. XII, 12-08-2005) 
Col.36l-67 

Agro Parks 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 204-10 

Alleged Appointments on Fake Caste 
Certificates 
(Deb. 17. Vol: XII, 17-08-2(05) 
Col. 352-53 

APDRP 
(Deb. I S. Vol. XII. 12-08-2005) 
CoI.lS5-86 

Appointment of Teacbers under SSA 
(Deb. 7, Vol. XJ,02-08-200S) 
Col. 126-28 

Approval of Rc~ommendations in the 
Second Report of Railways 
Convention Committee aad Ra;lways 
(Amendment) Bill, 2005-Con.id. 
&: Pass-
(Deb. 24, Vol. XIII. 30-08-2005) 
Col. 77-79 

Ban on production and dittribution of 

Non-Iodised Salt 
(Deb. 3, \bl. XI. 2747-20(5) 
CoI.~ 

Central Alsistance for 
Development ProjeCts 
(Deb. 7, \bl. XI. 02.01-20(5) 
Col. 41 

Urban 

Constitution (Amendment) Bill. 2004 
(Insertion of new article 47 A) by 
Shri Suravaram Sudhakar Reddy-
Consid. 
(Deb. 22, ~I. XW.25-08-2005) 
CoL 598-601 

Demand for Supplementary Grants 
(Railways), 2005-06 and Demands for 
Excess Grants (Railways), 2002'()3 
(Deb. 14, \bL XU, 11·08-2005) 
Col. 347-51 

Demands for Supplementary Grants-
(General) 2005..()6 and Demands for 
Excess Grants-{GeneraI) 2002.03 
(Deb. II, \bL XII, 08-08-2005) 
CoI.S58-63 

Difference between Post Card and 
Meghdoot Card 
(Deb. 17, ~1. XII,17-08-200S) 
Col. 278-80 

Disapproval of the Citizenship 
(Amendment) Ordinance, 2005 and 
Citizenship (Amendment) Bill, 200S-
(Statutory Res.) - Consid. & Pass 
(Deb. 16, \bl. XII, 16-08-200S) 
Co1.4S6-58 

Disproportionate Growth Ratio between 
Economy and Population 
(Deb. 13, \bl. XII, I ~8-200S) 
Col. 162-63 

Eradication of Vector Born Diseases 
(Deb. 3, Vol. XI. 27-07-2005) 
Col. 45-46 
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Expenditure on Indo-JranGas Pipeline 

(Deb. 18, Vol. Xli, 18-08-2005) 
Col. 274·75 

Halt Station at Mohammadpur Bal 
(Deb. 22. Vol. XIII,2S'()8·2005) 
Co1.261~2 

Hazipur· Vaishali·Sugauli Rail Line 
(Deb. 22, Vol. XIII, 2S.os·2005) 
Col. 14641 

IT Default of Top Companies 
(Deb. 5, Vol. XI, 2~1·200S) 
Col. 299 

Lack of Basic Amenities in Villages 
(Deb. IS, \obI. XII, 12'()8-2005) 
COI..m-S5 

Modernisation of Railway Station of 
Motipur 
(Deb. 22, Vol. XIII, 25-08-2005) 
Col. 213 

Natural Calamities in the Country (OUR 
193) 
(Deb. 3, Vol. XI. 21-01-2005) 
Col. 65 1--56 

Need to develop Gaya in Bihar as a place 
oftourist imponance (MUR 311) 
(Deb. 23. \obI. XIII. 29.08-2005) 
Col. 58·59 

• Need to expedite setting up ofan All India 
Institute of Medical Sciences at Patna, 
Bihar (MUR 311) 
(Deb. 3, Vol. XI. 27'()7·2005) 
Col. 61 8-19 

Need to expedite setting up of Centre for 
sale of Agricultural Products under 
National Horticulture Mission at Patna 
(MUR311) 
(Deb. 19. Vol. XII.22'()8-2005) 
Col. 526 

Need to provide special package for 
Industrial Development in Bihar 
(MUR311) 
(Deb. 8, Vol. XI, 03'()8·2005) 
Col.S4S 

NHDP Phasc-III 
(Deb. 8. Vol. XI. 03-08-2005) 
Col. 194-95 

Payment of Wages (Amendment) Bill. 2004 
• Consid & Pass 
(Deb. 1" \obI. XII. 11-08-2(05) 
Col. 531--34 

Permission to Private Airlines to Fly 
Abroad 
(Deb. 18. Vol. XII. 18-08-2005) 
Col. 1-1 

Ratio of Expenditure on Development 
Schemes 
(Deb. 17, Vol. XII, 17-08.2(05) 
Col. 121 

Reducing Capital Investment 
(Deb. 3. Vol. XI, 21'()7·2005) 
Col. 45--46 

Release of Amount under CRF 
(Deb. 3. Vol. XI. 27-01-2005) 
Col. 497-500 

Reservation of atleast one third of seats 
for Women in all the State Legislatures 
and both Houses of Parliament (Res.) 
(Deb. 22. Vol. XIII. 25'()8-2005) 
Col. 528-33 

Reservation Quota in Admission 
(Deb. 7. Vol. XI, 02-08-2005) 
Col. 239-43 

Rural Electrification 
(Deb. 5, Vol. XI. 29-07·2005) 
Col. 4243 

Rural Sanitation Programme 
(Deb. 10. Vol. XI. 05-08-2005) 
Col. 24 



171 LOKSABHA 
Sampooma Gremin Vikas Yoj_ 

(Deb. 10. \bl. XI.OS-OS-200s) 
Col. 221 

Special Package to Bihar 
(Deb. 21, 'hI. XJll, 24-08-200S) 
Col. 174--76 

Stoppage at Motipur 
(Deb. 22, Vol. XlII, 2S-OS-2OOS) 
Col. 291-92 

Strengthening of Panchayati Raj 
Institutions 
(Deb. 22, Vol. XIII,25-OS-2oo5) 
Col. 46 

Supply of Coal to Thermal Power Plants 
(Deb. 15. Vol. XII, 12-OS-200S) 
Col. 34 

Terrorism in the country including attack 
on Ram lanam Bhoomi Complex at 
Ayodhya(OUR 193) 
(Deb. 9, 'hI. XI, 04-08-2005) 
Co1.464--{;7 
(Deb. IS. Vol. Xli, 12-08·2005) 
Col. 344 

Transfer of K. V. Teachers 
(Deb. 12, Vol. XII. 09-08-2005) 
Col. 143-45 

Yadav. Shri Sita Ram 
Amendment in Criminal Procedure Code 

(Deb. 12, Vol. XII,09-08-2(05) 
Col. 102-03 

ConversionofN.H.-77 into Fourlane Road 
(Deb. 13, Vol. XII, IO-OS-200S) 
Col. 129 

Forward Market Commission 
(Deb. 1 t, \bl. XII, 08-08-2005) 
Cot.267-68 

Gauge Conversion of J.ingdr·Oarbhanga 
(Deb. 9, Vol. XI. 04-08-2(05) 

Col. 464---67 

Sitlmlrhi Rail Line 
(Deb. 14, Vol. XII, ) 1..()I..2005) 
Col. 266-67 

In~gratcdFQOd Law 
(Deb. I. 'hI. XI. 25-07-20(5) 
Col. 173-74 

Liqaidation Process 
(Deb. 5, Vol. XI. 29-07·2005) 
Co1.217·IS 

Livestock Insurance Scheme 
(Deb. I, Vol. XI, 25-07.2005) 
Col. 333-34 

Muzaffarpur-Sitamarhi Rail Line 
(Deb. 14, Vol. XII, II-OS·2005) 
Col. 91 

National Heritage Sites Commission 
(Deb. 4, Vol. XI, 28-07.2005) 
Col. 32{}-22 

Quantity/Cost of Coal Imported by 
SAIL 
(Deb. 6. Vol. XI. 0I-08-200s) 
Col. 358--60 

Ram Niwas Mirdha Committee 
(Deb. 22. Vol. xm. 25-08.2(05) 
Col. 147-48 

Registration ofBharat Krishak Samaj 
(Deb. 19, Vol. Xli, 22-08-2(05) 
Col. 181 

Revival of Fertilizer Units 
(Deb. 6. Vol, Xl, OJ '()8-200S) 
Col. 23S--38 

Setting up of National Drug Regulatory 
Authority 
(Deb. 3, Vol. XI, 27-07-2005) 
Col. 524-25 

Unused land ofODA 
(Deb. 2. Vol. XI. 26-07-200S) 
-Col. 372-73 
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YISkhi. 51lJi M ....... Gaud 

Amcr:adment in Banking Replation 
(Deb. 5. Vol. XI, 29-07-200S) 
Col. 212 

Development of NCR 
(Deb. 2, Vol. XI,26-07·20(5) 
Col. 416-1 7 

Flood 
(Deb. 2. Vol. XI, 26-07·200S) 
Col. 496-500 

Need to address issues concerning NRls1 
PIOs through a single window system 
(MUR3n) 
(Deb. 9, Vol. X1,04-08·2(05) 
Co1.361-62 

Need to introduce intemallbftal flights of 
Air India and Indian Airiines between 
Hyderabad and Hong Kong (MUR 
371) 
(Deb. 14, Vol. XII. J 1-08·2005) 
Col. 322 

Reactivation of Terrorist Camps in 
Pakistan 
(Deb. 3. Vol. XI. 27-07·2005) 
Col. 78-79 

Recasting of Oil Sector 
(Deb. 4. Vol. XI. 28-07·2005) 
Co1.231·32 

Recovery of Land Mines 
(Deb. 4, Vol. Xl,28-07·2005) 
Col. 144-45 

Strengthening of Police Force 
(Deb. 7. Vol. XI, 02-08-200S) 
Col. 149-50 

Survey by Max Health School 
(Deb. 12, Vol. XlI,09.()8·200S) 
Col. 109 

Trade relation with Pakistan 
(Deb. 2, \GI. XI,26-07-20(5) 
Col. 373·74 

VAT 
(Deb. 5, Vol. XI. 29.()7-200S) 
Col. 325·26 

Visit of Foreign Dignitaries 
(Deb. 3. Vol. XI, 27..()7-200S) 
Col. 501-14 

Yernanaidu, Shri Kinjanpu 

Additional Fund by ICAR 
(Deb. 19, Vol. XII, 22'()8-2005) 
Col. 335 

Agreement for Science and Technology 
(Deb. IS. Vol XII,12"()8·2005) 
Col. 127·28 

Agreement with Russia in Space 
Programme 
(Deb. 21, Vol. XIII, 24"()8-2005) 
Col. 153·54 

Amendments in the Telegraph.Act 
(Deb. 21. Vol. XIII, 24-08·2005) 
Col. 35 

Ban on Drinking Scenes 
(Deb. 13, Vol. XII, 10-08·2005) 
Col. 643-44 

Birthday Greetings to Speaker 
(Deb. I, Vol. XI, 25"()7·2005) 
Col. 33·34 

ccrv Camera in Delhi Police's Licensing 
Department 
(Deb. 7, Vol. XI, 02..()8-200S) 
Col. 282 

Construction of Metro Rail Transit from 
Barakhamba to Dilshad Garden 
(Deb. 16, Vol. XII, 16-08·2005) 
Col. 250-5 I 

Cyclones in India 
(Deb. 10, \t)1. XI,OS"()8-2005) 
Col. 249·SO 
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DelhiMetro Rail Project 
(Deb. 20, \tl. XII, 23~-200S) 
Col. 167.Q 

Development and Expansion of Delhi 
Airport 
(Deb. 14. \01. XII. II ~200S) 
Col. 203 

Development oflmpac:tor 
(Deb. I, Vol. XI,03-08-2005) 
Col. 271-79 

Eradication of Vector Born Diseases 
(Deb. 3. Vol. XI, 27~7-2005) 
Col.41-43 

Expansion ofBSNl Mobile Network 
(Deb. 17. Vol. XII. 17-08-200S) 
Col. 141-44 

Expressing deep concern over 
Deteriorating Law and Order Sitalution 
in the State of Bihar and approval of 
continuance in Force of the 
Proclamation in Respect of the State of 
Bihar (Res.) 
(Deb. 7. Vol. XI.02-08-200S) 
Co1.S43--47 

Failure of the Government to take action 
against persons indicted by the 
Nanavati Commission of Inquiry -
(AM)-- motion negatived 
(Deb. 13. Vol. XII. 10-08-2005) 
Col. 796-98 

Hindu Succession (Amendment) Bill. 200S 
- Consid. & Pass 
(Deb. 23, Vol. Xlii, 29-08-2005) 
CoI.8S---87 

Imposition ofT ax 
(Deb. II, Vol. XII, 08-08-200S) 
Col. 341--43 

Incentives to Scientists in leAR 
(Deb. II, Vol. XII,08-08-2005) 
Col. 475 

Infiltration in Kashmir 
(Deb. 9, Vol. XI, O4-01-200s) 
Cot. 298--99 

Internal Security Academy in Gurgaon 
(Deb. 20, Vol. XU, 23-08-200S) 
Col. 99 

Involving Health Professional in 
Combating Harmful Effects of use of 
Tobacco 
(Deb. 17. Vol. XII, 17-08-200S) 
Col. 2BO-B I 

Joint Venture Proposal for ICAR 
(Deb. 19. Vol. XII. 22-08-2005) 
Col. ISO 

Long-Term Maritime Policy 
(Deb. 17. Vol. XII. 17~8-200S) 
Col. 363-64 

National Children Science Congress 
(Deb. 10. Vol. XI. 05-08-2005) 
Col. 171-72 

National Rural Employment Guarantee Bill. 
2004 - Consid. 
(Deb. 19, Vol. XII, 22-08-2005) 
Co1.558~1 

Pension Reforms 
(Deb. 15, Vol. XII. 12-OB-2005) 
Col. 145-46 

Power Crisis 
(Deb. 5, Vol. XI, 29-07-2005) 
Col. 19-20 

Prices of Tractors 
(Deb. II, Vol. XII. 08-08-2005) 
CoI.I~1 

Sectoral Policy for Auto Component 
Industry 
(Deb. 12. Vol. XII. 09-08-2005) 
Col. 222-23 

Setting up of IITs and IIMs 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 171 



NAME INDEX 881 
Share of ISRO in Global Market 

(Deb. 13, Vol. XII, 10-08-2005) 
Col. 636-37 

Strike by Employees of Banks 
(Deb. 10, Vol. XI,05-08-2005) 
Col. 287 

Study on Primitive Tribals in Andaman 
& Nicobar 
(Deb. 15, Vol. XlI, 12-08-2005) 
Col. 21 0-1 I 

Supply of Natural Gas in Andhra Pradesh 
(Deb. 14, Vol. XII, 11-08-2005) 
Col. 150-51 

Survey by WHO and UN Centre for 
Disease Control and Prevention 
(Deb. 17, Vol XII, 17-08-2005) 
Col. 24142 

Terrorism in the country including attack 
on Ram Janam Bhumi Complex 
(DUR 193) 
(Deb. 9, Vol. XI, 04-08-2005) 
Col. 462-64 

Transparency in Indian Real Estate Sector 
(Deb. 7, Vol. XI, 02-08-2005) 
Col. 204-05 

Zabedi, Shri Mahboob 

Amendment in FCRA 
(Deb. 12, Vol. XlI,09-08-2005) 
Col. 71-75 

Bihar Budget 2005-06 Demands for 
Grants on Account (Bihar}- 2005-06 
(Deb. 10, Vo\. XI, 05-08-2(05) 
Col. 399401 

Bio-diesel from Jatropha 
(Deb. IS, Vol. XlI, 12-08-2005) 
Col. 78-79 

Dena Bank Credit Flow 
(Deb. 5, Vol. Xl, 29-07-2005) 
Col. ISO-51 

GMGIPMRND 1373LS-22.08.2008 

I Disposal ofBSCL's Assets 
(Deb. 18, Vol. XII, 18-08-2(05) 
Col. 127-28 

G-33 Meet 
(Deb. 2, Vol. XI,26-07-2005) 
Col. 421-22 

Linking of Rivers 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 108-09 

Magic Liquid for Crops by Pepsi 
(Deb. I, Vol. XI, 25-07-2005) 
Col. 341-42 

Modernisation of Jute Mills 
(Deb. 15, Vol. XII, 12-08-2005) 
Col. 203-04 

Requirement oflron Ore 
(Deb. 19, Vol. XIL 22-08-2005) 
Col. 131-32 

Use of High Yielding and Hybrid Varieties 
(Deb. 11, Vol. XII, 08-08-2005) 
Col. 107-08 

Wet Lease agreement between Air India 
and Jet Airways 
(Deb. 4, Vol. XI, 28-07-2005) 
Col. 135·36 

Zawma, Shri VaoJal 

Demand for Supplementary Grants 
(Railways), 2005-06 and Demands for 
Excess Grants (Railways), 2002·03 
(Deb. 14, Vol. XII, 11-08·2005) 
Col. 416-417 

MilitancylInfiltration on Indo-Myanmar 
Border 
(Deb. 16, Vol. XII, 16-08-2005) 
Col. 11 

Need to take suitable measures to boost 
border trade with Myanmar and 
Bangladesh (MUR 377) 
(Deb. 11, Vol. XII, 08-08-2005) 
Col. 533-34 
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